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HOWIDUSE11IEINDEX 

The Index is IITIl\ged alphabetically with the Subject Index seperatcd from Name Index 
and printed in the following order: Part I-SUBJECT INDEX; Part II-NAME INDEX. 
At the end of every entry, the Debate number is given in numerical and Volume Number 
is given in Roman numerals followed by the date of the Debates in parenthesis and 
column number or numbers, as the case may be is given immediately after that printed 
• (Deb. 3, VoLXXXVll,04-12·2003 CoI.1S4-IS6). 

All the Bills are alphabetically arranpd under the main heading "BiIl(s)". The 
matter pertaining to Papers LaId on the Table is shown under the heading PLT. 

Each keyword is reflective of the subject matter it pertains to for CXIJIlple a matter 
penainina to Apiculture may be found under the he8dingAlricuJture beside the appropriate 
bead. Similarl)' matrcr related to all types of Diseases is put under the heading Disease 
and matter related to Health Care under beading Health Care. . 

The name of institutions, Programme, Schemes are put under the heading of the 
lIIJDe of such institution, Scheme, Propammes. The stages of the Bills are given at the 
end of tide in form of Int, Consid., consid. and Pass. 

The Committee report stages are retlec:tcd at the end of tide by the word Presented, 
Laid. 

The MaIlers Under Rule 377 are shown as (MUR 311) and Discussion Under Rule 
193 as (OUR 193). 

The Mauer pcrIainin, to Commhteca are put under tbc'headina CommiUec(s). Port 
under Ports, Airport under Airports, Airlines under Airlines, River under Riven. 

Information pertainina to Railways has been indexed under the various main hadinp 
COIJIDICIIICina with the word Railways It.g. "Railway Lines", "Railway Trains" etc. 

Information rcprdin& various States in India and the various foreign countries has 
been Indexed under their respective names. 

A lilt of abbreviations used in the Index is given below: 

A.M. 
CA. 

Consid . .t: Pua 
OUR 193 
lilt. 
MUR317 
PLT 
Rei. 
St. 

(0) 

Adjoumment Motion 
Calling AUcntion to Matter of Urgent 
Public Importance 
Consideration &; Adoption State of. Bill 
Disc:ussion under Rule 193 
Introduction Stage of Bill 
Matter under Rule 371 
Papers Laid on the Table 
Rnolution 
Statement 
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LOK SABHADEBATES 
(11IIRTEEN11ISERIfS) 

VOLUMFSxxxvuroXXXIX 

December 02. 2003 10 December 23,2003 (Part l) 

Agrahayana ) I, 1925 (Saka) 10 Pausa 2, 1925 (Saka) 

Jarruary 29,2004 10 February 5, 2004 (Pari II) 

Magha9, 1925 (Saka)10 Magha 16, 1925 (Saka) 

FOURTEENTH SESSION OF THE THIRTEENTH LOK SABHA 

PART I 
SUBJECf INDEX 

Arcelerated Power Developmeat aad 
Reforms P.".n1Ule 

A.ssistan~ to Assam State Electricity 
Board under APDRP 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 154-56 

Communication Network to Flash 
Accident Relating News 
(Deb. 8. Vol. XXXVII, 11-12-2003) 
CoI.102'()3 

Crash of Helicopter 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Co1.2S6-57 

Implementation of APDP and APDRP Daman Bridge 
(Deb. 8. Vol. XXXVII, 11-12-2003) (Deb. I, Vol. XXXVII. 02-12-2003) 
Col. 116-89 Col. 129 

Outlay under APDRP 
(Deb. 5, Vol. XXXIX. 05-02-2004) 
Col. 82 ... 3 

Review meeting of APDRP 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 62-64 

Explosion in 8hadravati Steel Plant 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 133-34 

Payment of Compensation 
(Deb. I, Vol. XXXVII, 02-12-2003) 
CoL 104-06 

Ropeway Accident at Darjeeling 
(Deb. S, Vol. XXXVII. 08-12-2003) 
Col. 24546 

Acddeat Group .... raace SdIeme 
Acoident Group IIlSUI'II1Ce Scheme 

(Deb. 10. Vol. XXXVII, 15-12-2003) 
Col. 71 Aet(I) 

Aeeideab 
Annual Death Rate of Workers in 

Industrial Sector 
(Deb. S, Vol. XXXVII, 08-12-2003) 
Col. 74-77 

Acts in Statute Book 
(Deb. 14, Vol. XXXVlJl,19-12-2003) 
Col. 67-68 

Amendment inAnny Act, 1950 
(Deb. 5, Vol. XXXIX, OS-02-20(4) 
Col. 79 
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Amendment in Copyright Act I Contract Labour Act 
(Deb. 4, Vol. XXXIX, 04-02-2004) (Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 33 Col. 263 

Amendment in Industrial Employment 
(StandingOrders)Act, 1946 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col 57-.58 

Amendment in IPC 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 13-14 

Delhi Rent Control Act, 199.5 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 117-18 

Dowry Act 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
CoL n-78 

Electricity Act, 2003 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Co1.39-41 Amendment in Major Port Trust Act 

(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 131-32 Hire Purchase Act 

(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 148-.50 Amendment of Drug Control Act 

(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 167-68 

Amendment of Pon Acts 
(Deb. 12, Vol. XXXVIII,17-12-2003) 
Col. 57-58 

Amendment to Certain Section of Bombay 
Shops Act 
(Deb. 16, Vol. XXXYIII,23-12-2003) 
Col 14647 

Amendment to the Notaries Act 

Implementation ofNcrE Act 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 143 

Implementation of Right to Information 
Act 
(Deb. 16;Vol. XXXVUI,23-12-2003) 
Col. 284-85 

Implementation ofWakf Act, 1995 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 163-64 

...,Deb. 14, Vol. XXXVlll, 19-12-2003) I Legal Services Authorities(Amendment) 
Col. 14647 Act, 2002 

Amendment to Wildlife (Protection) Act, 
1972 
(Deb. 10, Vol. XXXVII, 1.5-12-2003) 
ColJ96..tOO 

Amendments in University Grants 
Commission Act 
(Deb. 12, VoI.XXXVm,17-12-2003) 
Col. 24041 

Benanti TrllJl8Ctions (Prohibition) Act, 
1918 
(Deb. 4, Vol. XXXVII,0.5-12-2003) 
Col. 35.5-.56 

CeaIral VJgiIance ConnniMi<Jn Act 
(Deb.,6, Vol. XXXVII, 09-12-2003) 
Col. 141-42 

(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 91 

MRTP Act, 1969 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 94 

PllIIltation Labour Act 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 219-21 

Prevention of Corruption Act 
(Deb. 12, VoI.XXXVllI,17-12-2003) 
Col. 168 

Public PremiaAct, 1971 
(Deb. 13, Vol. XXXVUl, 11-12-2003) 
CoL 121-32 
(Deb. 16. Vol. XXXVUI.23-12-2(03) 
Col. 241-51 
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Representation of the People Act, 1951 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 70 

Restriction on Sizes of Packages 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 260-61 

Revision in Indian Medical Council Act 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 129-30 

The SecuritisationAct, 2002 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 39-42,260 

Violation of Forest Conservation Act and 
Wildlife (Protection) Act, 1972 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 175-78 

Violation of Gratuity Act 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 211-12 

Adulteration in Packed Milk 
(Deb. 5, Vol. XXXVII, OB-12-2003) 
CoI.B3-84 

Adulteration in Petroleum Products 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 193-94 

Adulteration of Opium 
(Deb. 11, Vol. XXXVIll,16-12-2003) 
Col. 192 

Advance Jet Trainer Aiftrafts 
Procurement of Advance Jet Trainers 

(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 220 

Advaaeed Education Ceatnl 
Setting up of Advanced Centres 

(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 279 

Advanced Science Centres 
Setting up of Advanced Centres 

(Deb. 7, Vol. XXXVII. 10-12-2003) 
Violation ofTrade Mark Act Col. 279 

(Deb. 2, Vol. XXXVII. 03-12-2003) AdvaneedTecbnolo&YCeatres 
CoI.445~7 

Setting up of Advanced Centres 
(Deb. 7, Vol. XXXVII, 10-12-2003) Administered Price Meelaa.iIIn 

Need to take steps to check increase in Col. 279 
the price of Natural Gas following the AdvertiIementCode 
dismantling of Administered Price I Committee on Advertisements! 
Mechanism (MUR 377) Programmes Code 
(Deb. 6. Vol. XXXVII, 09-12-2003) (Deb. B, Vol. XXXVII. 11-12-2003) 
Col. 309 I Col. 93-94 

AdaIbUItrative Refo..... AdvertiIeIaeatl 
Conunittee on Recruitment Reform Advertisement ofGandhiji (HAHD) 

(Deb. 6, Vol. XXXVII, 09-12-2003) (Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 133 CoJ.S06-15 

Ratio ofOfficer and Staff 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 189 

AdIIIteratioD 
Adulteration in Kerosene 

(Deb. 8, Vol. XXXVII. 11-12-2003) 
Col.349-SO 

Advertisement on Gandhiji 
(Deb. 8, Vol. xxxvn, 11-12-2003) 
CbI.6-17 

Alleged Misutilisation of Funds by the 
Government for issuins 
Advertisements in the Media 
(Deb. 3, Vol. XXXIX, 03-02-20(4) 
Col. 89-97 
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Construction and Agricultural Activities I Public Sector Investment in Aariculture 
inCRZ-1 1 (Deb. 10, Vol. XXXVII, 15-12-2003) 
(Deb. IS, Vol. XXXVIII, 22-12-2003) I Col. 40-43 
Col. 158-59 I Road Maps for Agriculture Sector 

I (Deb. 10, Vol. XXXVII, 15-12-2003) 
Cultivation of Herbal Plants Col. 53-54 

(Deb. 10, Vol. XXXVII, 15-12-2003) SchemesIPolicies for Utilization ofLand 
Col. 180-81 

Eta-Friendly Farming 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
CoI.94-9S 

Growth Rate in Agriculture 
(Deb. 14, Vol. XXXVIll, 19-12-2003) 
Col. 229 

Implementation of Agricultural Reforms 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 230-3 I I 

and Water 
(Deb. 10, Vot XXXVII, 15-12-2003) 
CoJ.6U8 

Share of Agricultural and Allied Products 
in Exports 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Co1.365~ 

Sharing oflnformation between China and 
India on Agriculture 
(Deb. 10, Vol. XXXVII, 15-)2-2003) 
Col. 35) 

! Subsidies by Developed Countries 
Infrastructure for Agricultural Research! (Deb. 10, Vol. XXXVII, 15-12-2003) 

and Education : CoI.129-30 
(Deb. 10, Vol. XXXVII, 15-12-2003) I Subsidies to Fanners 
Col. 139-76 I (Deb. 10, Vol. XXXVII, 15-12-2003) 

Infrastructure for Agricultural Research I Col. 399-401 
and Education in A.P. Subsidy on Power Supply to Agricultwe 
(Deb. 5, Vol. XXXVII, 08-12-2003) I and Domestic Sector 
Col 316-18 (Deb. 13, Vol. XXXVIII, 18-12-2003) .. i Col.316 

Movement of Rice I Training Courses 
(Deb. 14, Vol. XXXVIII, 19-12-2003) (Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 174 i Col9S-96 

Package for Agriculture and Rural I Apiculture Labounn 
Housing Sector Pension for Agriculture Labourers 
(Deb. 9, Vol. XXXVII, 12-12-2003) (Deb. 9, Vol. XXXVII, 12-12-2003) 
Col 224 Col. 99-100 

Pension for Agriculture Labourers Airictlhure Sector 
(Deb. 9, Vol. XXXVII, 12-12-2003) Assistance for Agriculture Sector 
Col. 99-100 (Deb. 5, Vol. XXXVII,OI-12-2003) 

Col. 189-90 
Production of Fruits, Vegetables and Indo I I· A . A . Iture Flowers - srae I greement In afleu 

Sector 
(Deb. 10, Vol. XXXVII, 15-12-2003) I (Deb. S, Vol. xxxvn, 0'-12-2003) 
CoI.49-SO Col. 60 
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Loans to Agriculture Sector I Air Fares 
(Deb. 14, Vol. xxxvm. 19-12-2003) Higher Air Fare for Gulf Sector 
Col. 98-99 I (Deb. S, Vol. XXXVII, 08-12-2003) 

Atro ladustries I· Col. 259-60 
Agro and Rural Industries in North- Reduction in Air Fares 

Eastern Region . I (Deb. 10, Vol. XXXVII, IS-12-2003) 
(Deb. I, Vol. XXXVII. 02-12-2003) I CoI.ns 
C01.3S-36 I Air Flights 

ADMS I Cancellation of Flights 
Need t~ set up a R~gional ~II Ind~a (Deb. IS, Vol. XXXVIII,22-12-2003) 

Institute of Medical SCIences In Col 237-38 
Jharlchand (MUR 377) . 
(Deb. 8, Vol. XXXVII, 11-12-2003) Chartered Flights 
CoL40&-09 (Deb. 15, VoI.XXXVIlI,22-12-2003) 

Promotion of Professors in AIIMS Col. 93 
(Deb. 12, Vol. XXXVIII, 17-12-2003) Civilian Flights from Defence Air-base 
Col. 96 (Deb. 8, Vol. XXXVII, 11-12-2003) 

Shortage of Medicines in AIIMS Col. 104 
(Deb. 2, Vol. XXXVII, 03-12-2003) Flights from KolkataAirport 
COU32-33 (Deb. 10, Vol. XXXVII, 15-12-200]) 

Air Acc:ldeata CoI.407'()8 
Crash of Aircraft Guwahati-Mumbai Flights 

(Deb. 3, Vol. XXXVII, 04-12-2003) (Deb. 15, Vol. XXXVIll,22-l2-200J) 
Col. 4446 CoL61 

Crash of Mirage Aircraft Illegal Flights 
(Deb. 13, Vol. XXXVIII, 18-12-2003), (Deb. 10, Vol. XXXVII, 15-12-2003) 
CoLI 12-73 Col. 346 

MiG-21 Crash 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 353-54 

Air Carp 
Construction of Air Cargo at Patna 

(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 62-63 

Air Corridor 
Lowering of Air Corridor Height 

(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 318-19 

Air DereDce 
Development of New Safety Technique 

(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 262-63 

lnflight Facilities 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 328-32 

International Flights by Sahara Airlines 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 205 

International Flights from Bagdogra 
(Deb. S, Vol. XXXVII, 08-12-2003) 
Col. 249-50 

International Flights from Hyderabad 
(Deb. IS, Vol. XXXVlIl, 22-12-2003) 
Col. 160 

Kolkata-Cooch Behar Flight 
(Deb. 15, Vol. XXXVIII. 22-12-2003) 
Col. 99-101 
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Mumbai-Shanghai Flight 
(Deb. 5, Vol. XXXVII. 08-12-2003) 
Col. 199-200 

Unraveling Conspiracy oflC-814 Flight 
(Deb. 12. Vol. XXXVIII, 17-12-2003) 
Col. 259 

Withdrawal of Flight from Guwahati 
(Deb. 15. Vol. XXXVIII, 22-12-2003) 
Col. 105 

Air Hostess 
Discrimination against Air Hostess 

(Deb. 15. Vol. XXXVIII. 22-12-2003) 
Col. 36-37 

Air".ia 
AI in Global Aviation Alliance 

(Deb. 15. Vol. XXXVIII. 22-12-2003) 
Col. 106 

Call Centres Services by Air India 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 75-76 

Expansion of Air India/Indian Airlines 
(Deb. 5. Vol. XXXVII,01-12-2003) 
Col. 5-13 

Gender Discrimination in lA-AI 
(Deb. 5. Vol. XXXVII, 08-12-2(93) 
Col. 232-33 

Irregularities in Commercial Wing of Al 
(Deb. 10. Vol. XXXVII. 15-12-2003) 
Col. 232 

Market Share of AI 
(Deb. 15. Vol. XXXVlII, 22-12-2003) 
Col. 37 

Merger of Posts 

Recruitment in Al and IA 
(Deb. 15. Vol. XXXVIII,22-12-2003) 
Col. 183-84 

Unraveling Conspiracy oflC-814 Flight 
(Deb. 12. Vol. XXXVIII, 17-12-2003) 
Col. 259 

VRSinAI 
(Deb. 5. Vol. XXXVII. 08-12-2003) 
Col. 258 

AirUak 
Air Link for N .E. 

(Deb. IS, Vol. XXXVlII, 22-12-2003) 
CoL 240-48 

Resumption of Air Links with Pakistan 
(Deb. 12. Vol. XXXVIII. 17-12-2003) 
Col. 186 

Air PaSHDgen 
American Express Card for l.A. Travellers 

(Deb. 5, Vol. XXXVII. 08-12-2003) 
CoI.3I4-15 

Comfon for Air Travellers 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col.19S 

Customer Satisfaction at Airpot1S 
(Deb. 5. Vol. XXXVII, 08-12-20(13) 
Col. 71-79 

Passenger Amenities at Thiruvanantha-
puramAirpon 
(Deb. 15. Vol. XXXVIII. 22-12-2003) 
Col. 216-17 

Air PoUutioa 
Air Pollution in ~lhi 

(Deb. 10., Vol. XXXVII, 15-12-2003) 
Col. 89-90 

(Deb. 10. Vol. XXXVll. 15-12-2003) AirS.1'ety 
Col. 418 

Poor Quality Food in Air India Flights 
(Deb. 5, Vol. XXXVII. 08-12-2003) 
Col. 309 

Profit of Air India 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 83-84 

Air Safety 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col 270-n 

Air Services 
Cheaper Air Service 

(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 137 
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Flights from Bidar 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col.218-19 

Introduction of New Air Service 
(Deb. 15, Vol. XXXVIII,22-12-2003) 
Col. 141-42 

Low Cost Air Service to Gulf 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 253 

Need to introduce services of A.T.R.-50 
planes from Kullu, Shimla and Kangra 
in Himachal Pradesh (MUR 377) 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 380 

Need to provide Air services connecting 
Ajmer in Rajasthan (MUR 377) 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 380 

Need to resume Air services from Jabalpur 
(MUR377) 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
CoL 438 

Need to start Air services from Raxaul 
Airpon in North Bihar (MUR 377) 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 485 

AirSbow 
Air Show in Sri nagar 

(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 177 

AirSplc:e M ....... t 
Air Space Management 

(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 237-38 

CQDlJllittee on Air Space Management 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 192-93 

AirTui 
Private Air Taxi Service 

(Deb. 10. Vol. XXXVII. 15-12-2003) 
• ..co1.273 

Air Tickets 
Air Ticket Booking facilities in Districts 

(Deb. 5. Vol. XXXVII, 08-12-2003) 
Col. 202-04 

Issuance of Tickets on Exchange Orders 
(Deb. 5, Vol. XXXVII. 08-12-2003) 
Col. 267-72 

Air Turbine Fuel 
Reduction in Price of ATf 

(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 110 

Airborne Early Waning and Control 
System 

Development of Airborne Early Warning 
and Control System 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 190-91 

Aircraft Carrien 
Building of Aircrafts Carriers 

(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col.ln-78 

Procurement of Aircraft Carrier Admiral 
Gorshkov 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 53-54 

Procurement of Aircraft Carriers 
(Deb. ), Vol. XXXVII, 04-12-2003) 
Col. 287-88 

Procurement ofSukova Aircraft Carrier 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 164-65 

Aircr.fts 
ATR 42·320 for Himachal Pradesh 

(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col.76-n 

Dry Lease of Jet 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 407 

GrOl:mding of Aircraft 
(Deb. 15. Vol. XXXVIII. 22-12-2003) 
Col. 112 
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Lease of Jet from Korea 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 116-19 

Loss due to Joint Venture in Aircrafts 
Maintenance 
(Deb. 10, Vol. XXXVII, IS-12-2003) 
Co1.391-93 

Procurement of Jets for VIP's 
(Deb. R, Vol. XXXVII, 11-12-2003) 
CuI. 83 

Sale of Vintage Jumbos 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 77-78 

Testing of Pilotless Aircraft 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Co1.31-36 

Airlift Bills 
Waiving of Airlift Bills 

(Deb. S, Vol. XXXIX, 05-02-2004) 
Col. 207-08 

Airlines 
Bilateral Agreement of Private Airlines 

(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 90-91 

foreign Airlines in Domestic Sector 
(Deb. 10, Vol. XXXVII, 15·12-2003) 
Col. 37-39 

International flights by Sahara Airlines 
(Deb. S, Vol. XXXVII, OR-12-2003) 
Col. 205 

Low Cost Airlines 
(Deb. 5, Vol. xxxvn, OR-12-2oo3) 
CoI.I79-KO 

Operation of Air Deccan 
(Deb. 10, Vol. XXXVII,IS-12-2003) 
Col. 190,421-22 . 

Regularion of Domestic Airlines 
(Deb. 15. VoI.XXXYIII,22·12-2003) 
Col. 186-88 

Airlines Cargo Service 

Courier Companies using Airlines Cargo 
Service 
(Deb. 5, Yol. XXXVII, 08-12-2003) 
Col. 77-78 

Airports 
Airport at Ajmer 

(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 157-58 

Airport al Muzaffamagar 
(Pcb. 10, Vol. XXXVII, 15-12-2003) 
Col. 195 

Airport at Navi Mmnbai 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 119-20 

Airports in Bhatinda 
(Deb. S, Yol. XXXVII, 08-12-2003) 
Col. 127 

Airports upkeep Programme 
(Deb. 5, Vol. XXXVII, OR-I2-2003) 
Col. 323 

Buses at Airports 
(Deb. 15, Vol. XXXVIII, 22-1 2-2003) 
Col. 155-56 

Cancellation of Flights 
(Deb. 15, Vol. XXXVlII,22-12-2oo3) 
Col. 237-38 

Control ofBangalore Airport 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 195 

Cooch-Behar Airport 
(Deb. IS, VoI.XXXVIIJ,22-12-2003) 
Col. 105-06 

Customer Satisfaction at Airports 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 7R-79 

Development of Airports 
(Deb. 10. Yol. XXXVII, 15-12-2003) 
Col. 91 

Snag in Air Deccan flight . Development of Cali cut Airport 
(Deb. 5. Yol. XXXVII, OR-12-~3) (Deb. IS. Yol. XXXVIII. 22-1 2-2003) 
CuI. 280 Col. 61-62 
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Duty Free Shops at Airports 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 257-58 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 78-79 

Entry Fee at Delhi and Mumbai Airports 
(Deb. 15, Vol. XXXVllI, 22-12-2003) 
Col. 75 

exorbitant Prices at Airports 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
CoI.417 

Expansion of Aurangabad Airport 
(Deb. 15. Vol. XXXVIII, 22-12-2003) 
Col. 170-72 

Expansion ofKulluAirport 
(Deb. IS. VoI.XXXVIII,22-12-2003) 
Col. 148-49 

Extension of Runways 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 93-94 

Facelifi ofNon-metro Airports 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 254 

Flights from KolkataAirports 
(Deb. 10, Vol. XXXVIl, 15-12-2003) 
Col. 407-08 

Grounding of Aircraft 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 112 

Helicopter Service between Mumbai 
Airport and City Centre 
(Deb. 15, Vol. XXXVIII,22-12-2003) 
Col. 121-22 

Interim Budget, General, 2004-2005 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col 5 

International Airport at Nagpur 
(Deb. IS, Vol. XXXVIII,22-12-2003) 
Col. 116 

International Airports 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 33-34 

International Flights from BlI8dogra 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 249-50 

Landing Rights to Foreign Airlines 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 165 

Luggage Screening at Hyderabad Airport 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 233-34 

Need to grant clearance for upgrading the 
Airport at Nagpur, Maharashtra to a 
Multi Modal International Hub Airport 
(MUR377) 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 71-72 

Need to provide connectivity to 
Bhubaneshwar Airport with Varanasi 
via Gaya and upgrade it as an 
International Airport to promote 
tourism in the State (MUR 377) 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 290-91 

Need to start Air services from Raxaul 
Airport in North Bihar (MUR 377) 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 485 

New International Airports 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 87-88 

New Terminal at Thiruvanathapuram 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 420-21 

Night Landing Facility at Calicut 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 62 

Operational Airports 
(Deb. 10, Vol. XXXVII; 15-12-2003) 
CoI.4IO-11 

Passenger Amenities at Thiruvanantha-
puram Airport 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Co1.216-17 
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Photography at Airports 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
CoL 83 

Poor Flooring at Hyderabad Airport 
(Deb. S, Vol. XXXVII, 08-12-2003) 
CoI.I~ 

Vacant Land at Airports 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 133-34 

Work at Devanaha\ly Airport 
(Deb. 15. Vol. XXXVIII, 22-12-2003) 
Col. 127-29 

Privatisation of A;-"'rts •• y- Airpor1s Authority or ... dia 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
CoL 20-21,132-33 

Problem at Bagdogra Airport 
(Deb. S, Vol. XXXVII, 08-12-2003) 
CoL 101 

Profitable Airports 
(Deb. to, Vol. XXXVII, 15-12.2003) 
CoI.415-16 

Setting up of Reception Offices and 
Centres at Airports 
(Deb. IS, Vol.XXXVm,22-12-2oo3) 
CoI.2S7 

Shifting of Ground Handling 
Responsibilities 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 115 

Standard Bench Mark for Airpon 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
CoL2S6 

Tui Track at Mumbai 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col 69-70 

Upgradation of Airports 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
CoL 277-78 

Upgradation ofMadurai Airport 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 187 

Upgraded Airports 
(Deb. 10, Vol. XXXVII, IS-12-2oo3) 
CoL 319-90 

Uws Fee atAirports in Kerala 
(Deb. 5, Vol. XXXVII, 01-12-2003) 
CoI.I07.()8 

Appointment in AAI 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 92-93 

High Interest Rate Borrowings by AAI 
(t>eb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 185-86 

Removal of Suggestion' Counters 
(Deb. 10. Vol. XXXVII. IS-12-2003) 
Col. 90-91 

Airports Security 

Airpon Security by CISF 
(Deb. S, Vol. XXXVII, 08-12-2003) 
Col. 180-81 

Upgradation of Security at Airports 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 160-61 

Violation of Security Rules 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 146 

Aintrips 

Development of Airstrips in Uttaranchal 
(Deb. S, Vol. XXXVII, 08-12-2003) 
Col. 173-74 

AIcohoUsm 

Reduction of Drug abuse and Alcoholism 
(Deb. 13, VOl. XXXVIII, 18-12-2003) 
Col. 35-38 

AI IndiI Common Entrance EuminatioD 
All India Common Entrance Examination (Dett. 2, Vol. XXXVII, 03-12-2003) 

Col. 330-3 I 
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AD India Radio : Programmes of Def/!ulters on 
24-Hour News Channel in Regional i Doordarshan/AIR 

Languages on DD/AIR I (Deb. 5, Vol. XXXIX, 05-02-2004) 
(Deb. 3, Vol. XXXVII, 04.12.2003) Col. 107-22 
Co1.285· 

AIR Service in Trains 
(Deb. 13, Vol. XXXVIII. 18·12·2003) I 
Col. 259 

.AIR/DD Kendras for Bodo-Tribal Areas 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 157-58 

Bifurcation ofDD/AIR 
(Deb. 8, Vol. XXXVII, 1I-12-2{)03) 
Col. 191·92 

Child Artists in DD/AIR 
(Deb. 13. Vol. XXXVIII, 18-12-2003) 
Col. 171-72 

DD and AIR in North·East 

Selection of Artists in DDIAIR 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
C'01.J95 

TPeft in AIR Station ofSiliguri 
(Deb. 13, Vol. XXXVIII, 18-12·2003) 
Col. 33 1-32 

Vacant Posts in DDI AIR 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 232 

All India Services 

Training to AIS 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 209-10 

(Deb. 13, Vol. XXXVIII, 18-12-2003) VRS by Officers of AIS 
Col. 274-76 . (Deb. 6, Vol. XXXVII, 09-12-2003) 

DDI AIR in lharkhand 
(Deb. 3, Vol. XXXVII, 04·12·2003) 
Col. 86 

DO/AIR Transmitters in Bdtder States 
(Deb. 5, Vol. XXXIX. 05-02-2004) 
Col. 55-76 

Earnings of Revenue Through 
Advertisements on· DO and AIR 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Co1.161~2 

HPT for Kokrajhar 
(Deb. 8, Vol. XXXVII, 11-12-;t003) 
Col. 90-91 

Need to set up additional LPT centres in 
Keonjhar Parliamentary Constituency 
and also upgrade the existing All India 
Radio Station (MUR 377) 
(Deb. II, Vol. XXXVllI, 16-12-2003) 
Col. 307-08 

Priority to Regional Programmes on 
DD/AIR 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 182-83 

Col. 149-50 

American Express Card 

American Express Card for I.A. Travellers 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Co1.314-15 

Amicus Curiae 

Suggestions of Amicus Curiae 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 143 

Amnesty International 

Concessions under Amnesty Scheme 
(Deb. II, Vol. XXXVlIl, 16-12-2003) 
Col. 184-85 

Observations of' Amnesty International 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col.265~ 

Andaman" Nicobar Islands 
Connectivity between Port Blair and 

Andaman Islands 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 124-25 
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Construction of Roads in South Andaman 1\ Complex for International Children Film 
(Deb. 7, Vol. XXXVII, 10-12-2003) Festival at Hyderabad .. 
Col. 197 i (Deb. 5, Vol. XXXIX, 05-02-2004) 

Cyclone in Andaman and N icobar I Col. 219-20 
(Deb. 16, Vol. XXXVIU, 23-12-2003) Deployment ofPMF to Andhra Pradesh 
Co1.l47-49 . (Deb. II, Vol. XXXVIIl, 16-12-2003) 

E I . I D' . d I Col. 113-14 co oglca lsaster tn An aman and 
Nicobar Islands \ Development ofSpons Complex inA.P. 
(Deb. 5, Vol. XXXVII, 08-12-2003) (Deb. 6, Vol. XXXVII, 09-12-2003) 
CoL 260 Col. 135-37 

Examination Centre for Recruitment of Expansion ofVisakhapatnam Steel Plant 
PMFinA&N (Deb. 5, Vol. XXXVII, 08-12-2003) 
(Deb. 11, Vol. XXXVUI, 16-12-2003) I CoI.l36-37 
Col. ISS-56 II Financial Assistance to Municipalities in 

Expenditure on Advertisement in A& N Andhra Pradesh 
Islands I (Deb. I, Vol. XXXVII, 02-12-2003) 
(Deb. 15, Vol. XXXVIII,22-12-2003) I Col.142 
CoL 89 I Funds to AP from CRF 

Need to provo d th b fit f I (Deb. 4, Vol. XXXIX, 04-02-2004) lee ene I 0 Col 90-91 
rehabilitation package to the families . 
scttledinforcstareasinAndamanand Implementation of AP Livestock 
Nicobarlslands (MUR 377) Development Agency Activities 
(Deb. 6, Vol. XXXVII, 09-12-2003) (Deb. 5, Vol. XXXVII, 08-12-2003) 
CoL305 Col. 135-36 

Piracy inAndamanArca Inclusion of Caste in ODCs List 
(Deb. 8, Vol. XXXVII, 11-12-2003)' (Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col 339-40 I Col. 328-32 

Pour Flush Latrines Indian Drugs and Phannaceuticals Limited 
(Deb. 6, Vol. XXXVII, 09-12-2003) (Deb. 11, Vol. XXXVIII, 16-12-2003) 
Col. 162 Col. III 

Infrastructure for Agricultural Research 
Tourism Development in Andarnan and and Education in A.P. 

Nicobar 
(Deb. 5, Vol. XXXVII, 08-12-2003) (Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 132 Co1.316-18 

Interest Rates on Loans by HUDCO 
AadlanPrlIdesb (Deb. I, Vol. XXXVII, 02-12-2003) 
Alternate Route between Delhi and i Col. 78 

Coastal A.P. & Tamil Nadu International Flights from Hyderabad 
(Deb. 13, Vol. XXXVIII, 18-12-2003) (Deb. 15, Vol. XXXVIIl,22-12-2003) 
Col. 327CoJ. 160 

Closure ofScctor Refonns Pilot Projects Leather Industrial Park 
(Deb.16,Vol.XXXVIII,23-12-2003) II (Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 9-23 Col. 191-92 
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Luggage Screening at Hyderabad Airport 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 233-34 

Modernisation of Police 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 72-73 

NABARD Loan to Andhra Pradesh 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
CoI.2B7-90 

Need for early commissioning ofB.S.N.L. 
cell phone service in Salur town, 
Andhra Pradesh (MUR 377) 
(Deb. 16, Vol. XXXVIIJ, 23-12-2003) 
Col. 401-02 

Need to accord early clearance for 
implementing the Janjhavathi Irrigation 
Project in Parvathipurarn Parliamentary 
Constituency, Andhra Pradesh 
(MUR377) 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 295 

Need to construct a by-pass road near 
Salur town in Andhra Pradesh 
(MUR377) 
(Deb. 11, Vol. XXXV Ill. 16-12-2003) 
Col.3ll 

Need to enhance the outlay for the Sector 
Reforms Pilot Project being 
Implemented in Guntur district, Andhra 
Pradesh (MUR 377) 
(Deb. 13, Vol. XXXVllIl, IB-12-2003) 
Col. 4404 I 

Need to prepare a perspective plan for the 
all round development and to check 
recurring drought in Anantapur 
District, Andhra Pradesh (MUR 377) 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
CoL 306-07 

Need to provide additional grants to the 
Government of Andhra Pradesh to meet 
the goal of'Educational for All' by 2006 
(MUR377) 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
CoL 383 

Need to provide Central Assistance to the 
Government of Andhra Pradesh to 
tackle the drought situation in dte State 
(MUR377) 
(Deb. B, Vol. XXXVII. 11-12-2003) 
Co1.413-14 

Need to provide financial assistance to 
the Government of Andhra Pradesh for 
restorative work in the cyclone 
affected areas of the State (MUR 377) 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 326-27 

Need to provide financial assistance to 
the Government of Andhra Pradesh for 
setting up District Rehabilitation 
Centres (MUR 377) 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col.3B5 

Need to provide special grants to Bharat 
Heavy Plates and Vessels Limited in 
Andhra Pradesh to make viable 
(MUR377) 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
CoL 280-BI 

Need to review floor space index in the 
Secunderabad Cantonment area with a 
view to regularise existing commercial 
and residential buildings in the area 
(MUR377) 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 72-73 

Need to set up a heavy industry in 
Mahabubuagar district, Andhra 
Pradesh (MUR 377) 
(Deb. 5, Vol. XXXVII, OB-12-2003) 
Col. 348-49 

Poor Flooring at Hyderabad Airport 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 196-97 

PostslTelegraph Offices and Telephone 
Exchanges in AP 
(Deb. 12, Vol. XXXVllI, 17-12-2003) 
Col. 295 
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Renovation Work by ASI in Andhra i Anganwadi Worken 
Pradesh , Committee on Anganwadi Workersl 
(Deb. 10, Vol. XXXVII, 15-12-2003)' Sahayikaas 
Col. 368-88 (Deb. 2, Vol. XXXVII, 03-12-2003) 

Research in Tidal Power Col. 451-52 
(Deb. 5, Vol. XXXIX, 05-02-2004) i Entitlement of Ration for Anganwadi 
Col. 225-26 ' Workers 

SupplyofLevy RicetoA.P. 
(Deb. 5, Vol. XXXVII, 08-12-2003) • 

(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 342-46 

Col.219 Honorarium of Anganwadi 
Task Force for Utilisation of Natural Gas 

(Deb. 5, Vol. XXXIX, 05-02-2004) : 

(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 450 

Col. 227-28 Animal Husbandry 
Utilization of Funds 

(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 94-96 

Vizag Steel Plant 
(Deb. 15, Vol. XXXVII/,22-12-2003) 
Col. 177-78 

Waiving of Airlift Bills 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 207-08 

Wind Power Potential Sites of Andhra 
Pradesh 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 240-44 

Andhra Pradesb State Warebousing 
Corporation 

Need to Allot Land on lease to Andhra 
Pradesh State Warehousing 
Corporation to Undertake Export and 
Import offoodgrains (MUR 377) 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 426-27 . 

A.aganwadi Centres 

funds for Promotion of Animal 
Husbandry and Dairy 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 85-86 

Technology Mission to Promote Animal 
Husbandry 
(Deb, 5, Vol. XXXVII, 08-12-2003) 
Col.IlS 

Animals 
Ban on Perfonnance of Animals 

(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 133-36 

Decline in Elephant Population 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Co1.2S4-56 

DroughtAnimal Power 
(Deb. 10. Vol. XXXVII. 15-12-2003) 
Col. 239-40 

foot and Mouth Diseases amongst 
Animals 
(Deb. 5. Vol. XXXVII, 08-12-2003) 
Col. 248 

Legal Ownership Certificate for People 
Anganwadi Centres I with Captive Animals 

(Deb. 2. Vol. XXXVII. 03-12-2003) I (Deb. S. Vol. XXXVII. 08-12-2003) 
Co1.326-28 Col. 229-30 

Closure of Anganwadi Centres Torture ofTemple Elephant 
(Deb. 4, Vol. XXXIX. 04-02-2004) I (Deb. IS. VoI.XXXVIII,22-12-2003) 
~n ~M . 
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Announcement by the Speaker 
Discussion on ATR of Report of JPC on 

Stock Market Scam 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col.378 

Group Photograph of Members 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 64 

ADDuaiPlaa 
Interim Budget (Railway) - 2004-2005 

(Deb. 2, Vol. XXXIX, 30-01-2004) 
Col. 16 

Antarctic: Missions 

ADti-Nationl Activities 
Anti National Activities 

(Deb. II, Vol. XXXVIII, 16-12-2oo3) 
Col. 238 

Need to impose a ban on organisations 
supporting subversive activities (MUR 
377) 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col 407 

ADticipatory Bail 
Misuse of Anticipatory Bail 

(Deb. 14, Vol. XXXVIII,19-12-2oo3) 
Col. 234-35 

Antarctic Missions 
(Deb. 12, Vol. XXXVIII, 17-12-2003) ADtique Items 
Col. 206-07 Theft of Antiques 

Anti Terrorism Force 
Anti Terrorism Force 

(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 183-85 

Anti-Caocer Product 
Anti-Cancer Product 

(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 47-48 

ADtyodayaAllna Yoja_ 

Interim Budget General, 2004-2005 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 40-41 

(Deb. 2, Vol. XXXVII, 03-12-2003) ApparelParks 
Col. 382 , Apparel Parks 

Anti-Corrosion Ralls (Deb. 4, Vol. XXXVII, OS-12-2003) 
Anti-Corrosion Rails Col. 197-98 

(Deb. 3, Vol. XXXVII, 04-12-2003) Arcltaeolo&kalSurveyoflDdia 
Col. 139-40 

Numismatics Department under ASI 
Anti-DumpiDIPolides (Deb. 5, Vol. XXXVII, 08-12-2003) 
Review of Anti-Dumping Policies Col. 324-25 

(Deb. 4, Vol. XXXVII, 05-12-2003) Raids on ASlOfficcrs 
Col. 234 (Deb. 10, Vol. XXXVII, 15-12-2003) 

AIlti-Mioina Groups Col. 34849 
Cancellation of MOl] by Anti-Mining 

Groups 
(Deb. 16, Vol. XXXVJ!l, 23-12-2003) 
CoI.311-12 

Dharna Outside Pragati Maidan by Anti-
Mining Groups 
(Deb. II, Vol. XXXVIO, 16-12-2003) 
Col. 101 

Renovation Work by ASI in Andhra 
Pradesh 
(Deb. 10, Vol. XXXVII, IS-12-2oo3) 
Col. 368-81 

Transfer of ASI Properties 
(Deb. 10, Vol. XXXVJl,IS·12·2003) 
Col. 4344 
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Vacant Posts in Archaeological Survey of 
India 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 409-1 0 

Area IDjeasive Programme 

Area Intensive Programme 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col 82-84 

Anaaat 
Curb on Import of Arecanut 

(Deb. 14, Vol. XXXVIII, 19-12-2003) 
CoL 220 

Armed Fon:es 
Amendment in Anny Act, 1950 

(Deb. S, Vol. XXXIX. 05-02-2004) 
Col. 79 

Constitution of Commando Force 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 127-28 

Construction of Houses by MES 
(Deb. 13. Vol. XXXVIII, 18-12-2003) 
Col. 174-75 

Firing Ranges taken over from Army 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 240-41 

Manufacturing of Jet Deflector Cars 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Co1.2~1 

Need to implement 'one rank one pension' 
scheme in the Anned forces (MUR 377) 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 306·.07 

Need to provide adequate job avenues to 
retiring defenCe personnel and accept 
the demand for implementing the 
scheme of "one-rank-one-pension" 
(MUR377) 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 294-95 

Need to provide compensation to the 
families of Defence personnel killed 
while defending the Borders at par with 
the compensation given to Kargil 
Martyrs (MUR 377) 
(Deb. 5, Vol. XXXVII. 08-12-2003) 
Col. 350 

Pakistani and Bangladeshi National in 
Defence Forces 
(Deb. 3, Vol. XXXVII. 04-12-2003) 
Col. 373 

Uniformity in Pay Scale 
(Deb. 13. Vol. XXXVIII. 18-12-2003) 
Col. 179-208 

Armeaill 
Trade with Armenia 

(Deb. 4, Vol. XXXVII, OS-12-2003) 
Col. 32S-26 

Anns & Ammunitions 

Arms and Ammunition Imported by NRAI 
(Deb. 11, Vol. XXXVIII, 16-12-2003) 
Col. 188 

Delay in Development of Weapons! 
Equipments 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 271-72 

Supply of Defective Shells 
(Deb. 3. Vol. XXXVII, 04-12-2003) 
Col. 39-40 

Anny 

Firing Ranges taken over from Army 
(Deb. 13, Vol. XXXVIII. 18-12-2003) 
Col. 240-41 

Handing Over of J&K Light Infantry to 
Army 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 187 

Incentives to Jawans 
(Deb. 3, Vol. XXXVII. 04-12-2003) 
Col. 197-98 
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Need to provide pension to ex-soldiers 
compulsorily retired from Army on 
Medical grounds (MUR 377) 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 488-89 

Opening of Army Colleges/Institutes/ 
Schools 
(~. 13, '.bI. XXXVJII, 18-12-2003) 
0lt2451~ 

AnD C¥JtQulelltJ 
ConversiOli of Base Hospital into Medical 

College 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 193-94 . 

Functioning of Anny Cantonment Boards 
in Congested Urban Agglomerations 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 81-82 

Grants to Cantonment Councils 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 155 

Need to review floor space index in the 
Secunderabad Cantonment area with a 
view to regularise existing commercial 
and residential buildings in the area 
(MUR377) 
(Deb. 3. Vol. XXXIX, 03-02-2004) 
Col. 72-73 

Setting up of an Anny Cantonment of 
Averi 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 85 

Army Hospitals 
Conversion of Base Hospital into Medical 

College 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 193-94 

Aromatic PlaDU 

AEZ Project for Medicinal arid Aromatic 
Plants 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 209-10 

Arrest Rules 
Arrest of Women 

(Deb. II. Vol. XXXVI/I. 16-12-2003) 
Col. 107-08 

Art" Culture 
Assistance to States for Centrally 

Sponsored Tourism and Cultural 
Schemes 
(Deb. 10, Vol. XXXVII. 15-12-2003) 
Col. 281-82 

Chinese Film Festival in India 
(Deb. 8, Vol. XXXVII. II-12-2003) 
Col. 63 

Grants for Cultural Institutions of Orissa 
(Deb. 15. Vol. XXXVIlI,22-12-2003) 
Co1.212-14 

Promotion of Hindi and Cultural Activities 
(Deb. 2, Vol. XXXVII. 03-12-2003) 
Col. 45-50 

Arteracts 
Conservation of Anefacts 

(Deb. 5, Vol. XXXVII. 08-12-2003) 
Col. 171-78 

Artificial Limbs 
Artificial Limbs 

(Deb. 13. Vol. XXXVIII. 18-12-2003) 
Col. 268 

ArtisaDs 
Credit Cards to Artisans 

(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 233 

Artists 
Ban on Indian FilmsiAnists by Pakistan 

(Deb. 8, Vol. XXXVII, II-12-2003) 
Col. 82 

Annaeul Pradesh 
Conversion ofMG Line into BG between 

Rangia In. and Murkhongselek 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 101-02 
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Dhaka-Agartala Bus Service 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 74 

Manu-Agartala Rail Project 
(Deb. 13. Vol. XXXVIII, 18-12-2003) 
Col. 103-04 

ARWSP 

Enhancement of Funds under ARWSP 

Asian Broan Cloud 
UNEP Report on Asian Broan Cloud 

(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 208-09 

Asian Countries 
Export of Fruits to Asian Countries 

(Deb. 9, Vol. XXXVII, 12-12-2003) 
CoI.14H9 

(Deb. II, Vol. XXXVIII, 16--12-2003) Asian Development Bank 
Col 103-06 ADB and World Bank Loan 

Asbestos (Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 122 

Ban on Asbestos Mining ADB Loan for Inland Water Transport 
(Deb. 16. Vol. XXXVIII, 23-12-2003) (Deb. 12, Vol. XXXVIII, 17-12.2003) 
Col. 310-1 I Col. 145 

ASEAN Countries 

Agreement for Free Trade with ASEAN 
Countries 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col.ll4-IS 

Agreement with ASEAN for Free Trade 
(Deb. 4. Vol. XXXVII, OS-12-2OO3) 
Col.3S7-60 

Strengthening of ties with ASEAN 
Countries 
(Deb. 7, Vol. XXXVIJ, 10-12-2003) 
Col.IS8 

World Banks Suggestions on Tariffs 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 243 

Ashram Schools 

Ashram Schools 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 124-26 

Computer Centres in Ashram Schools 
(Deb. 4, Vol. XXXVII, OS·12-2oo3) 
Cal. 75-76 

Alian Road FUDd 
Asian Bond Fund 

(Deb. 4, Vol. XXXVII, 05-12-2003) 
CoI.3IO-11 

Funds from Indian Market by ADB and 
IFC 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 286-87 

Rail Projects withADB Loan 
(Deb. 3, Vol. XXXVII. 04-12-2003) 
Cal. IOI.{)2 

Reform Strategies by ADB 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Cal. 100-0) 

Technical Assistance by ADB to Assam 
(Deb. 14, Vol. XXXVlIl, 19-12-2003) 
Col. IS8-59 

World Bank and ADB Assistance to Bihar 
& Jharkband 
(Deb. 14, Vol. XXXVIIl, 19-12-2003) 
Col 128-29 

Allan Eeoaomic Commllllity 
Formation of Asian Economic Community 

(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 96-97 

Auam 
Action against Indian insurgent aroups 

operatina from Bhutan and its 
subsequent effects in Assam and West 
8enpl 
(Deb. 14. Vol. XXXVIII, 19-J2-2003) 
Cal 3-5 
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Assam Gas Cracker Project : Power Projects Funded by PFC in Assam 
(Deb. 11. Vol. XXXVIII, 16-12-2003): (Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 93 . Col. 105-08 

Assistance to Assam for Flood Control ! Recent incidents of violence in Assam and 
(Deb. 15, Vol. XXXVIII, 22-12-2003): some other parts of the country due to 
Col. 148 ! Recruitment Policy of the Railways 

Development of Deepar Beel 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 393 

(DUR 193) 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Co1.413-70 
(Deb. 10, Vol. XXXVII, 15-12-2003) 

Dhansri and Champamati Irrigation: Col. 537~38 
Projects of Assam : Recognition of Medical College in Assam 
(Deb. 10, Vol. XXXVII. 15-12-2003)! (Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 203 . Col. 329 

I 

Energy Summit in Guwahati ! Revival of Bongaigaon Thermal Power 
(Deb. 13, Vol. XXXVIII, 18-12-2003)· Station 
Col. 228-29 (Deb. 3, Vol. XXXVII, 04-12-2003) 

Exploitation ofTea Garden Labourers Col. 127-28 

(Deb. 10. Vol. XXXVII. 15-12-2003) : Royalty on Gas and Oil to Assam 
Col. 224 (Deb. 8, Vol. XXXVII. 11-12-2003) 

Gas Cracker Project in Assam 
(Deb. 6, Vol. XXXVll, 09-12-2003) 
Col. 64 

Guwahati-Mumbai Flights 
(Deb. 15. Vol. XXXVlll,22-12-2003) 
Col.61 

HPT for Kokrajhar 
(Deb. 8, Vol. XXXVll, \1-12-2003) 
Col. 90-91 

JBIC Investment in Assam 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 78 t 

Need to check iACreas.~g militant activities 
in Block-I an:aof~iAnglongDistrict 
in Assam (MU R 8'17) 
(Deb. 8, Vol. XXXVll, 11-12-2003) 
Col.41O 

Oil and Gas Production in Assam 
(Deb. 3, Vol. XX?,VII, 04-12-2003) 
Col. 81 

Power Crisis in Assam 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 290-91 

Col. 259 
Shelter by China to ULFA 

(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 107-08 

Siphoning off funds under lAY in Assam 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 184 

Tea Industry in Assam 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 143 

Technical Assistance by ADB to Assam 
(Deb. 14, Vol. XXXVlII, 19-12-2003) 
Col. 158-59 

Threat to Hindi Speaking People in Assam 
(Deb. 1, Vol. XXXVII, 02-12-2003) 
Col. 29-31 

Withdrawal of Flight from Guwahati 
(Deb. IS, Vol. XXXVlII, 22-12-2003) 
Col. lOS 

Assam Gas Cracker Project 
Viability of Assam Gas Cracker Project By 

GAD.. 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
CoL 128-29 
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Assent to Bills 
I. The Industrial Development Bank 

(Transfer of Undertakings) and 
Repeal Bill. 2003-Assented 

2 The Sick Industrial companies I 
(Special Provisions) Repeal Bill, 
2003-Assented 

3. The Representation of the People 
(Second Amendment) Bill, 2003-
Assented 

4. The Delimitation (Amendment) Bill. 
2003-Assented 

5. The Constitution (N inety-first 
Amendment) Bill, 2003-Assented 

6. The Prevention of Terrorism 
(Amendment) Bill, 2003-Assented 

7. The Constitution (Ninety-second 
Amendment) Bill, 2003-Assented 

8. The Uttar Pradesh Reorganisation 
(Amendment) Bill, 2003-Assented 

9. The Indian Telegraph (Amendment) 
Bill.2003-Assented 

10. The Salary, Allowance and Pension 
of Members of Parliament 
(Amendment) BiI~ 2003-Assented I 

) I. The Constitution (Eighty-eightj 
Amendment) Bill, 2003-Assented I 
(Deb. 2, Vol. XXXIX, 30-01-2004) 
Col. 29 

I. The Marriage Laws (Amendment) 
Bill,2003-Assented 

2 The Railways (Second Amendment) 
Bill,2003-Assented 

3. The Railway Protection Force 
(Amendment) Bill, 2003-Assented 

4. The Taxation Laws (Amendment) 
BiII.2003-Assented 

5. The Appropriation (No.5) Bill, 
200J-Assented 

6. The Railway (Amendment) Bill, 
2003-Assented 

7. The Electricity (Amendment) BiU, 
2003-Assented 

8. The Indian Medicine Central 
Council (Amendment) Bill. 2003-
Assented 

9. TheMerchantShipping(Amendment) 
BiIl.2003-Assented 

10. The Indian Council of World Affairs' 
(Amendment) Bill, 2003 and 

11. The Citizenship (Amendment) Bill, 
2003-Assented 
(Deb. 2. Vol. XXXIX, 30-01-2004) 
Col. 2&-29 

1. The Representation of the People 
(Amendment) Bill. 2003-Assented 

2. The Appropriation (No.4) Bill, 
2003-Assented 

3. The Appropriation (Railways) 
No.4 BilI,2003-Assented 

4. The Central Vigilance Commission 
BiII,2003-Assented 

5. The Fiscal Responsibility and 
Budget Management Bill, 2003-
Assented 

6. The Airports Authority of India 
(Amendment) Bill. 2003-Assented 

7. The Sixth Schedule to the 
Constitution (Amendment) Bm, 
2003-Assented 

8. The election and other Related 
Laws (Amendment) Bill, 2003-
Assented 

9. The Constitution (Scheduled 
Tribes) Order (Amendment) Bill, 
2003-Assented 

10. The National Bank for Agriculture 
and Rural Development 
(Amendment) Bill, 2003-Assented 

II. The Repatriation of Prisoners Bill, 
2003-Assented 
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12. The Constitution (Eighty-ninth i New Auto Fuel Policy 
Amendment) BiII,2003-Assented (Deb. 3, Vol. XXXVII. 04-12-2003) 

13. The Constitution (Ninetieth 
Amendment) Bill. 2003-Assented 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
CoI.479-80 

Assets Reconstruction Companies 

Assets Reconstruction Company 
(Deb. 9. Vol. XXXVII. 12-12-2003) 
Col. 243 

New Asset Reconstruction Companies 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 350-51 

Auction Centre 

Auction Centre for Tobacco 
(Deb. 4. Vol. XXXVII, 05-12-2003) 
Col. 228-29 

Austn"ia 
Loan from Australia for Godavari Basin 

River Development 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 107-08 

Austria 

Bilateral Trade with Austria 
(Deb. 9, Vol. XXXVlI, 12-12-2003) 
Co1.217-18 

Authentication Centres 

Authenti(;ition of Certificates 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 47 

Need to open a single window facility in 
Kerala for attestation of educational 
certificates of candidates seeking jobs 
in Gulf countries (MUR 377) 
(Deh. 3. Vol. XXXVIl, 04-12-2003) 
Col. 383 

Auto Fuel 

LPG Cylinders for Light Vehicles 
(Deb 5, Vol. XXXIX, OS-02-2004) 
Col. 156-57 

Col. 102-03 
Auto Industries 

Concessions for Indian Auto Industries 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 88 

OBC Staff in Auto Industries 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 154-55 

Automatic: Refund System , 
Automatic Refund System 

(Deb. 7. Vol. XXXVII. 10-12-2003) 
Col. 155-56 

AUWSP 
Allocation for AUWSPduring Tenth Plan 

Period 
(Deb. 6, Vol. XXXVII. 09-12-2003) 
Col. 184-88 

Amount Allocated under AUWSP 
(Deb. I, Vol. XXXVII. 02-12-2003) 
Col. 139 

Central Assistance to Orissa under 
AUWSP 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
CoUll 

Ayun-eda 
Ayurveda Park inKerala 

(Deb. 12, Vol. XXXVIII. 17-12-2003) 
Col. 82 

Ayurvedic CMO 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 84 

CD on Ayurvedic Formulations 
(Deb. 7, Vol. XXXVII, 10-12-2.003) 
Col. 139-40 

Fake Ayurvedic and Homoeopathic Drugs 
(Deb. 4. Vol. XXXIX, 04-02-2004) 
Col. 12-14 

Golden Triangle Strategy 
(Deb. 7, Vol. XXXVII, 10-12·2003) 
Col. 329-30 
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Mashelkar Committee 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 61 

Standard of Ayurvedic, Unani and 
Homoeopathy Systems of Medicine 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
C01.16-17 

BlckwardAreas 

BId Debts 

Bad Debts 
(Deb. 4. Vol. XXXVII, 05-12-2003) 
Col. 308 

BALCO 
Disinvestment ofBALCO 

(Deb. 12. Vol. XXXVIII, 17-12-2003) 
Col. 96-97 

Establishment of Colleges in Backward ! 
Areas ! Need to cancel agreement regarding 
(Deb. 12. Vol. XXXVIII, 17-12-2003) I purchaseofBALCOshares by Sterlite 
Col. 168 ; Industries (MUR 377) 

Setting up of Professional Colleges in 
Backward Areas 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 301-02 

Backward Districts 
Identification of Backward Districts 

(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 98-99 

Identification of Industrially Backward 
Districts 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 197 

Spec ial Gift to Backward Districts 
(Deb. 2, Vol. XXXVII. 03-12-2003) ; 
Col.435-41 

Backward Sections 
Grants for Backward Sections and 

Minority Communities 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 87-88 

Need to include Dalit Muslims, Dalit 
Christians and Certain other backward 
communities in the list of Scheduled 
Castes/Scheduled Tribes and to 
provide reservation benefits to them 
(CA) 
(Deb. 13, Vol. XXXVHI, 18-12-2003) 
Col. 41 1-29 

Reservation to Economically Backward 
Classes (EOCs) 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 305-06 

(Deb. 14, Vol. XXXVIII. 19-12-2003) 
Col. 412 

Need to provide 'Panas' to farmers whose 
lands were acquired for setting up 
Bharat Aluminium Company in Korba 
district. Chhattisgarh (MUR 377) 
(Deb. 7, Vol. XXXVII. 10-12-2003) 
Col. 383 

Ralika Samridhi Vojaaa 

Balika Samridhi Yojana 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 137-38 
(Deb. 12, Vol. XXXV1I1. 17-12-2003) 
Col. 334-38 

Ballistic Finger Printing 

Ballistic Finger Printing 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 142 

RAMS 

Inclusion ofBAMS and BHMS Degrees 
in Second Schedule 
(Deb. ]2, Vol. XXXVIII, 17-12-2003) 
Col. 103-04 

Bangladesh 

Bangladeshi Migrants 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 19-20 

Citizenship ofChakma Refugees 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 80 
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Dhaka-Agartala Bus Service 
(Deb. 12, Vol. XXXVIlI,17-12-2003) 
Col. 74 

Expansion of Indo-Bangladesh Trade 
Relations 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col.309-10 

Indian Citizens in Bangladesh Jails 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 130-31 

Indian Enclaves in Territory of Bangladesh 
(Deb. 16, Vol. XXXVUI, 23-12-2003) 
Col. 302·03 

Indo-Bangladesh Free Trade Agreement 
(Deb. 4, Vol. XXXVII, 05-12-2003) : 
Col. 271-72 I 

I 

Smuggling from Bangladesh 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Cop12-13 

Training to Insurgents by Bangladesh 
(Deb. II, Vol. XXXVlII, 16-12-2003) 
Col. 124 

Bank Employees 
Medical Benefit Scheme for SBI 

Employees 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 133 

Need to improve the service conditions 
of the employees of Regional Rural 
Banks (MUR 377) 
(Deb. 3, Vol. XXXVII. 04-12-2003) 
Col. 385-86 

Inhuman Treatment of Hindus in I' SalaryofRRB Staff 
Bangladesh (Deb. 14, Vol. XXXVIII, 19-12-2003) 
(Deb.12,VoI.XXXVIII,17-12-2003) Col. 62 
Col. 37-38 I Shortage of Staff in Banks 

Migration of Hindus from Bangladesh (Deb. 14, Vol. XXXVIII, 19-12-2003) 
(Deb. II, Vol. XXXVIII, 16-12-2003) I Co1.215-16 
Col. 116 Bank Fnuds 

Multipurpose I. Card for Indian Citizens I Bank Frauds 
in Bangladesh I (Deb. 14, Vol. XXXVlll, 19-12-2003) 
(Deb. II, Vol. XXXVIII, 16-12-2003) Col.l09-JO 
Col. 254 I Frauds in Banks 

Need to open trade route between India,! (Deb. 14, Vol. XXXVIII, 19-12-2003) 
Myanmar and Bangladesh from I Col. 3840 
Mizoram for its all round development I Bank LoaDS 

(Deb. 10, Vol. XXXVII, 15-12-2003) Baak Lending in Kerala 
(MUR377) I 
Col. 474 (Deb. 9, Vol. XXXVII, 12-12-2003) 

I Col. 82-86 
Oil and Gas Exploration in Bangladesh I 

(Deb. 13, Vol. XXXVlIl, 18-12-2003) Bank Loans Defaulters 
Col. 346-47 (Deb. 9, Vol. XXXVII, 12-12-2003) 

i Col. 4647 
Pakistani and Bangladeshi National in I 

Defence Forces I Bank Loans For Agricultural Sector 
(Deb. 3, Vol. XXXVII, 04-12-2003) I (Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 373 I C{)I.3I-34 

Port Transit Facilities by Bangladesh 
(Deb. 12, Vol. XXXVIII,17-12-2003) 
Col. 287-88 

Bank Loans to SSI 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 291 
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Lending Through Banks 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 198-99 

Lending Through Banks in KBK Districts 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 63-64 

Loans through Banks to Small Scale Units 
(Deb. 14, Vol. XXXVIlI, 19-12-2003) 
Col. 246-48 

Loans through Private Banks 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 326 

Monitoring of Loans Advanced by Banks 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 230-31 

Recovery of Bank Loans 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 26-30 

Wilful Defaulters of Bank Loans 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col.301 

Banks 
Arrears of State Governments with Banks 

(Deb. 14, Vol. XXXVIH. 19-12-2003) 
Col. 227-28 

ATM of Banks 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 75-76,272 

Bank Branches Abroad 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 79-82, 324-25 ' 

Boards of Private Banks 

Cooperative Banks in Gujarat 
(Deb. 14, Vol. XXXV 111. 19-12-2003) 
Col. \05-06 

Cooperative Banks Functioning without 
Licence 
(Deb. 14. Vol. XXXVIII. 19-12-2oo3) 
Col. 46-57 

Dividends to Stock Holders of Banks 
(Deb. 14, Vol. XXXVIlI, 19-\2-2(03) 
Col. 184-85 

Facilities to Senior Citizens by Bank and 
fl's 
(Deb. 9. Vol. XXXVII, 12-12-2003) 
CoI.61~2 

FDI in Banks 
(Deb. 14, Vol. XXXVIII, \9-12-2003) 
Col. 259 

Financial Support to Cooperative Banks 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 78-79 

Five Days a Week in Banks 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 219 

Hawala Scam in Lord Krishna Bank Ltd. 
(Deb. 4, Vol. XXXVII, 05-12-2003)· 
Col. 67 

IITs Agreement with Banks 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 298 

Interest Rates of Banks 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 187-89 

(Deb. 14, Vol. XXXVllI,19-12-2oo3) IPOofPSB 
Col. 228 (Deb. 4, Vol. XXXVII, 05-12-2003) 

Branches ofSBI Col. 193 
. (Deb. 4, Vol. XXXVll,05-\2-2003) IT Company ofSBI 

Col. 128 (Deb. 4, Vol. XXXVII, 05-12-2003) 
Circulation of Fake Indian Notes by 

Pakistan Habib Bank 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 175-76 

Col. 353-55 
Job on Compassionate Grounds 

(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 95-96 
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Loans through Private Banks 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 326 

Merger ofRRBs with Sponsor Banks 
(Deb. 4,. Vol. XXXVII, 05-12-2003) 
Col. 317-18 

MoV between SIDBI and Oriental Bank 
of Commerce 
(Deb. 4, Vol. XXXVII, 05-12-2(03) 
Col. 297 

NPAofBanks/FI 
(Deb. 9, Vol. XXXVII, 12-12-2(03) 
Col. 152-56 

NPAs of Banks 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 67-68 

Ombudsman in Banks 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 119-21 

Perlormance of Banks 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 171-74 

Private Banks in Maharashtfa 
(Deb. 14. Vol. XXXVIlI, 19-12-2003) 
Col. 106-07 

Profit/Losses Incurred by Banks 
(Deb. 4, Vol. XXXVII, 05-12-2083) 
Col. 292-96 

Public Issues of Banks 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
CoI.I04-OS 

RBI Reserves with Foreign Banks 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col.2S6 

RBI Stake in Banks 
(Deb. 14. Vol. XXXVIII, 19-12-2003) 
Col. 286 

Regional Rural Banks 
(Deb. 4, Vol. XXXVII, OS-12-2003) 
Col. 97-98 

Regional Rural Banks in Orissa 
(Deb. 4, Vol. XXXVII, '05-12-2003) 
Col. 24344 

Remittance of Pro tit of Foreign Banks 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 35-37 

SB I Schemes for N RJ 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 230-31 

Shares held by (CICI Bank 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col.lIO 

The Securitisation Act, 2002 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 39-42 

Theft in SBI Branch 
(Deb. 14, Vol. XXXVIII, 19-12-2(03) 
Col. 127 

BIInned Organisation 

Building up of Naval Wing by LITE 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 295-96 

Basic Amenities 

Basic Amenities in Government Colonies 
(Deb. 6, Vol. XXXVII, 09-12-2(03) 
Col. 103-04 

Need to Clear the pending projects 
providing for civic amenities to the 
tribal people in Bharuch Parliamentary 
constituency, Gujarat (MVR 377) 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
CoI.487 

Beach Pollution 

Discharge of untreated Sewage into Sea 
by Hotels 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 79 

Beach Tourism 

Beach Tourism 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 9-94 
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Seedi Workers 

Housing Scheme for Beedi Workers 
(Deb. IS, Vol. XXXVIII, 22-12-2003) I 
Coli 72-74 

I 

Bbarat Heavy Electricals Limited 
Corruption Practices at BHEL Centres 

(Deb. 8. Vol. XXXVII, 11-12-2003) 
Col. 341-42 

Welfare ofBidi Workers i Working ofBHEL 
(Deb. 10, Vol. XXXVII, 15-12-2003) I (Deb. 3, Vol. XXXVII, 04-12-2003) 
CoL 274-77 CoL 82-83 

llllabhaAtomk Researda Cntre I "'rat Heavy Pbltcs and Vessels Um'ted 
Alleged enrolment of bogus voters on a I Need to provide special grants ~o ~har~t 

massive scaJe in scientists colony of i Heavy Plates and Vessels Lmlit~d In 
BARC Mumbai(S b) i Andhra Pradesh to make Viable 

, u . I (MUR377) 
(Deb. 4, Vol. XXXIX, 04-02-2004) I (Deb. 5, Vol. XXXIX, 05-02-2004) 
CoI.l98-99 Col. 280-81 

..... rat CoIdaJ Coal Umited 

ManpoMJ" in BCCL 
(Deb. 11, Vol. XXXV Ill, \6-12-2003) 
CoL67~ 

Need to constitute a High level committee 
to look into the working of Shatabdi 
project of Bbarat Coking Coal Ltd. 
(MUR377) 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 469 

Need to review the functioning of Dugda 
Coal Washery and other Units of 
Bharat Coking Coal Limited (MUR 377) 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 486-87 

Production of Coal by Outsourcing 
(Deb. 6. Vol. XXXVII. 09-12-2003) 
Col. 168-70 

Dbarat Earth Movers 
Bharat Earth Movers 

(Deb. 3. Vol. XXXVlI. 04-12-2003) 
Col. 106 

Bharat Gold MiDel Umited 

Employees Under BGML 
(Deb. II. Vol. XXXVIII. 16-12-2003) 
Co1.217-18 , 

Bharat Petroleum Corporation Umlted 
Complaints against Territory Managers. 

BPU. 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 359 

Conspiracy between BPeL and FAIPT 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 110 

Disinvestment ofHPCL. BPCL and IOC 
(Deb. 2, Vol. XXXVII. 03-12-2003) 
Col. 427-28 

Re: Reported strike by oil sector 
employees against disinvestrnents of 

'BPeL, HPCL etc. (AM) 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
CoI.I~ 

Bharat Sancbar Nigam Limited 
Alleged misuse of name of BSNL in 

Kolkata (Sub.) 
(Deb. 13, Vol. XXXVIII. 18-12-2003) 
Col. 429-33 

Alleged Scam in Bathinda Telecom Circle 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
CoL318 

BSNL Schemes for Mobile Subscribers 
(Deb. 7. Vol. XXXVII. 10-12-2003) 
Col. 217-18 
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BSNUMTNL Sim Cards 
(Deb. 7. Vol. XXXVII. 10-12-2003) 
Col. 53-56 

Collection of Arrears 
(Deb. 7. Vol. XXXVII. 10-12-2003) 
Col. 237-39 

Expenditure on Works 
(Deb. 4, Vol. XXXIX. 04-02-2004) 
Col. 30 

Improvement in the Customer Care Service 
ofMTNL and BSNL 
(Deb 2. Vol. XXXVII, 03-12-2003) 
Col. 462-63 

Merger ofBSNL and MTNL 
(Deb. 7. Vol. XXXVII, 10-12-2003) 
Col. 327 

Need for early commissioning of BSNL 
cellphont: service in Salur town, 
Andhra Pradesh (MUR 377) 
(Deb. 16, Vol. XXXVIII. 23-12-2003) 
Col. 401-02 

Need to stan mobile service ofBSNL in 
Macchlishhar and Patti Tehsil in Uttar 
Pradesh (MUR 377) 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col.351 

Refund of Security Deposit 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 356-57 

Services Provided by BSNL and MTNL 
(Deb. 2. Vol. XXXVII, 03-12-2003) 
Col. 271-72 

Waiving of Charges 
(De!>. 7. Vol. XXXVII, 10-12-2003) 
Col. 275-76 

Bharat Wagon and Engineering Limited 
Taking over of Units of Bharat Wagon and 

Engineering Limited 
(Deb. 5. Vol. XXXIX, 05-02-2004) 
Col. 122-23 

BHMS 

Inclusion of BAMS and BHMS Degrees 
in Second Schedule 
(Deb. 12. Vol. XXXVIII, 17-12-2003) 
Col. 103-04 

Bbopal Go Tragedy 
Extradition of Bhopal Gas Tragedy 

Accused 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 170 

Union Carbide Case 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 11-13 

Bhutan 
Indo-Bhutan Border Police 

(Deb. I, Vol. XXXVII. 02-12-2003) 
Col. 187-88 

Launching of Military Action against 
Indian Insurgent Groups Operating 
from Bhutan (St.) 
(Deb. 10, Vol. XXXVII. 15-12-2003) 
Cot. 506-07 

Militancy on Bengal Bhutan Border 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 124-25 

Bihar 
400 KVALine from Pumia, Muzzaffarpur 

and Bihar Sharif 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Co1.211-12 

Condition of National Highways in Bihar 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 92 

Construction of Air Cargo at Paml! 
(Deb. 15, Vol. XXXV Ill. 22-12·2003) 
Col. 62-63 

CRF Aid to Bihar 
(Deb. 4, Vol. XXXlX, 04-02-2004) 
Col. 131 . 

Desilting Gandak River in Bihar 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 259-60 
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Electricity to District ofMuzaffarpur 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 235-36 

Expenditure on Works 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 30 

Facilities at Retail Outlets in Bihar 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 190 

Funds for NCES in Bihar 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 229-30 

Funds for Tele-Communications Network 
in Bihar 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
CoI.80-81 

Funds of Bihar 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 89-92 

Goud Tribe of Bihar 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
CoLJ44 

Hajipur-Vaishali-SugauJi Rail Line 
(Deb. 8, Vol. XXXVll, 11-12-2003) 
Col. 211-79 

Hydro-Power Project of Bihar 
(Deb. S, Vol. XXXVII, 11-12-2003) 
CoI.80-S1 

Inclusion of Castes in SCs List 
(Deb. S, Vol. XXXIX, 05-02-2004) 
CoI.ISI-82 

Inspection of Passport Offices in Bihar 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Co1.IOJ..04 

Issue ofLOI by JOCL in Bihar 
(Deb. 8, Vol. XXXVII. 11-12-2003) 
Col. 74 

Loan for Roads/Bridges 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
CoI.19J..94 

Natural Resources Data Management 
System 
(Deb. 7. Vol. XXXVIl, 10-12-2003) 
Col. 28 1-82 

NCES in Rural Areas of Bihar 
(Deb. 13, Vol. XXXVUI,18-12-2oo3) 
Col. 175-77 

Need for a financial package to Bihar for 
development works in the State (CA.) 
(Deb. 12, Vol. XXXVIII, 17-12-2(03) 
Col. 40S-1 2 

Need to construct a railway overbridge 
near PurniaJunction, Bihar(MUR 377) 
(Deb. II, Vol. XXXVIII, 16-12-2(03) 
CoUI2 

Need to construct high dams on rivers 
causing floods and erosion in 
Khagaria. Bihar(MUR 377) 
(Deb. 15. Vol. XXXVIII. 22-12-2003) 
Col. 327-28 

Need 10 construct road over bridges over 
Budi Gandak river at Pipar Pati and 
JanrawaGhals in Bihar(MUR 377) 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 67-68 

Need to ensure proper maintenance of 
National Highways in Bihar (MUR 377) 
(Deb. 13. Vol. XXXVIII. 18-12-2003) 
Col. 442 

Need to expedite seuing up of Krishi 
Vigyan Kendra at Jalalpur in Saran 
district, Bihar(MUR 377) 
(Deb. 7. Vol. XXXVII. 10-12-2003) 
Col. 386 

Need to provide Central Assistance for 
early completion of Ganga Pump Canal 
Project al Bateshwar in 8hagalpur. 
Bihar(MUR 377) 
(Deb. 2, Vol. XXXVII. 03-12-2003) 
Col. 490 

Need to provide financial assistance to 
the sugarcane growers of Bihar whose 
crops have been affected by drought 
(MUR3n) 
(Deb. 8. Vol. XXXVII. 11-12-2003) 
Col. 412·13 
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Need to relax norms for procurement of 
paddy in Uttar Pradesh and Bihar (Sub.) 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 300-301 

Need to release a lumpsum amount for 
early completion of gauge conversion 
work between Narkatia Ganj and 
Darbhanga in North Bihar (MUR 377) 
(Deb. 12. Vol. XXXVIII. 17-12-2003) 
CoL 423-24 

Need to release funds for repair of the 
National Highway No. 101 onChhapra 
Mohammadpur Section in Bihar 
(MUR3TI) 
(Deb. 2, Vol. XXXVII. 03-12-2003) 
Col. 492 

Need to set up an L.P.G Bottling Plant at 
Bhagalpur. Bihar (MUR 377) 
(Deb. 5. Vol. XXXIX, 05-02-2004) 
Col. 280 

Need to set up industries in Naxalite-prone 
districts in Bihar (MUR 377) 
(Deb. 5, Vol. XXXVII. 08-12-2003) 
Col.351 

Need to start Air services from Raxaul 
Airport in North Bihar (MUR 377) 
(Deb. 2, Vol. XXXVII. 03-12-2003) 
Col. 485 

Need to upgrade the existing road 
connecting National Highway Nt's. 30 
and 2 in Bhojpur district, Bihar as a 
National Highway (MUR 377) 
.(Deb. 4. Vol. XXXIX, 04-02-2004) 
Col. 295 

NTPC Plants in Bihar 
(Deb. 13, Vol. XXXVIII. 18-12-2003) 
Col. 383-86 

Oil and Gas Exploration in Bihar 
(Deb. 3. Vol. XXXVII. 04-12-2003) 
Col. 126-27 

Outstanding Loan against Bihar 
(Deb. 4. Vol. XXXVII. 05-12-2003) 
Co1.312·13 

Power Generation and Distribution i-n 
Bihar 
(Deb. 13. Vol. XXXVIII, 18-12-2003) 
Col. 100-104 

Power Generation in Bihar 
(Deb. 8. Vol XXXVII, 11-]2-2003) 
Col. 179-81 

Power Grid Station in Bihar 
(Deb. 13, Vol. XXXVIll,18-12-2003) 
Col. 140-41 

Power Supply to Bihar and Jharkhand 
through NCES 
(Deb. 5, Vol. XXXIX. 05-02-2004) 
Col. 130-31 

Public Telephone Booths in Bihar 
(Deb. 4, Vol. XXXIX. 04-02-2004) 
Col. 100-101 

Pump Storage Project at Kaimur 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 228-29 

Rail Projects in Bihar 
(Deb. 5, Vol. XXXIX. 05-02-2004) 
Col. 175-80 
(Deb. 8, Vol. XXXVII. 11-12-2003) 
Col. 258·59 

Renovation and Modernisation of Power 
Project in Bihar 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 131-32 

Repair of National Highways in Bihar and 
Bengal 
(Deb. 4, Vol. XXXIX, 04-02·2004) 
Col. 83-84 

Reported Need for a financial package to 
Bihar for development works in the 
State (CA) 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 3 16-58 

Rural Electrification in Bihar during Ninth 
Plan 
(Deb. 5, Vol. XXXIX,OS-02-2004) 
Col. 211 
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SAl Centres in Bihar 
(Deb. I, Vol. XXXVII, 02-12-2003) 
CoL 78-79 

Setting up of Milk Powder Plant in Bihar 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 25 I-52 

Setting up of New Power Projects in Bihar 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 94-95 

Setting up.of Power Plant by Railways in 
Nabinagar 
(Deb. 3, Vol. XXXVI), 04-12-2003) 
Col. 279-80 

Survey for New Rail Lines in Bihar 
(Deb. 13, Vol. XXXVIII, IS-12-2003) 
Col 355-5S 

Telephone Connection in Madhya 
Pradesh and Bihar 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 102-06 

The Problem of dilapidated condition on 
National Highways in Bihar (Sub.) 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Co\. 391 

Bilateral Agreements 

Agreement between India and Malaysia 
to Develop Tourism 
(Deb. 5, Vol. XXXVII. OS-12-2003) 
Col. 159 

Agreement between India and Turkey 
(Deb. 5. Vol. XXXIX, 05-02-2004) 
Co\. 13940 

Agreement with New Zealand 
(Deb. 12, Vol. XXXVIII. 17-12-2003) 
Co\. 67 

Agreement with United States in Space 
Sector 
(Deb. 2. Vol. XXXVII, 03-12-2003) 
Col. 349-50 

Indo-Israeli Agreement in Agriculture 
Sector 
(Deb. 5, Vol. XXXVII, OS-12-2003) 
Col. 60 

Indo-Pak Discussion on Education 
(Deb. 7. Vol. XXXVII, 10-12-2003) 
Col. 255 

I ndo-Turkey Agreement against 
Terrorism 

Upgradation ofShekpura and Lakhisarai (Deb. 2, Vol. XXXVII, 03-12-2003) 
Railway Stations Col. 415-17 
(Deb. 5, Vol. XXXIX, 05-02-2004) I New Pact with Sri Lanka 
Col. 22 1-22 I (Deb. 14, Vol. XXXVIII, 19-12-2003) 

Waiting List for Telephone Connections Col. 270-71 
in Bihar 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Co\. 45-46, 63~ 

World Bank and ADB Assistance to Bihar 
& Jharkhand 
(Deb. 14;Vol. XXXVIII. 19-12-2003) 
Col. 128-29 

Sino-Indo Cooperation to Promote 
Tourism 
(Deb. 5, Vol. XXXVII. 08-12-2003) 
Col. 139 

Bilateral Relations 

Indo-Pak Peace Process 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 62-64 World Bank Assisted Projects in Bihar 

(Deb. 9, Vol. XXXVII. 12-12-2003) 
Coli 49-52 Bilateral Trade 

World Bank Loan for Ponds in Bihar 
(Deb. 5, Vol. XXXVII, OS-12-2OO3) 
Co\. liS 

Bilateral Trade with Austria 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Co\'217-J8 
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Expansion oflndo-Thailand Trade I Bilateral Agreement of Private Airlines 
(Deb. 4. Vol. XXXVII, 05-12-2003) I (Deb. 15. Vol. XXXVIII. 22-12-2003) 
Col. 363-64 ! Col. 90-91 

Expansion of Indo-Bangladesh Trade Indo-Bangladesh Free Trade Agreement 
Relations (Deb. 4. Vol. XXXVII, 05-t2-2003) 
(Deb. 4, Vol. XXXVII, 05-12-2003) Col. 271-72 
Col. 309-1 0 ! MoU with Germany for Onion Export 

Indo-Bangladesh Free Trade Agreement I (Deb. 14, Vol. XXXVIII, 19-12-2003) 
(Deb. 4, Vol. XXXVII, OS-12-2003) COI.28S 
CoI.271-72· I New Pact with Sri Lanka 

Indo-Russian Trade I (Deb. 14. Vol. XXXVIn, 19-12-2003) 
(Deb. 9, Vol. XXXVII, 12-12-2003) Col. 270-71 
Col. 36-37 Trade Agreement with China 

Indo-Sri Lanka Economic Ties (Deb. 14, Vol. XXXVIII, 19-12-2003) 
(Deb. 7. Vol. XXXVII, 10-12-2003) Col. 297-98 
Col. 328-29 Trade Agreement with Indonesia 

Textile Trade with Britain 
(Deb. 14. Vol. XXXVIII. 19-12-2003) 
Col. 260 

Trade between India and Israel 

(Deb. 14. Vol. XXXVlII, 19-12-2003) 
Col. 272-73 

Trade Agreements with China and USA 
(Deb. 4, Vol .. XXXVII, OS-12-2003) 
Col.368~9 

(Deb. 4, Vol. XXXVII. OS-12-2003) 
Col. 111-12 BtU and MeUnda Gates Foundatioa 

Trade with Armenia 
(Deb. 4, Vol. XXXVII. OS-12-2003) 
Col. 32S-26 

Trade with China 
(Deb. 9. Vol. XXXVII, 12-12-2003) 
CoL 169 

Trade with Egypt 
(Deb. 4. Vol. XXXVII. OS-12-2003) 
Col. 23940 

Trade with Myanmar 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 207 

US Wamins to India 
(Deb. 12. Vol. 'fXXVm.17-12-2003) 
Col. 260 

Uatem Trade Aa ........ 
Agreement with Hungarian Association 

on IT Companies 
(Deb. 2. Vol. xxxvn. 03-12-2003) 
Col. 409 

Assistance from Bill and Melinda Gates 
Foundation for AIDS 
(Deb. 7. Vol. XXXVII. 10-12-2003) 
COl.2S9 

BiII(s) 
1. Forward Contracts (Regulation) 

Amendment Bill, 2oo3-As passed 
by Rajya Sabha 

2 Sick Industrial Companies (Special 
Provisions) Repeal Bill. 2003-
Agreed without any amendment. 

3. Taxation Laws (Amendment) Bill. 
2003 - Agreed without any 
amendment 

4. Representation of the People 
(Second Amendment) Bill. 2003-
Agreed without any amendment. 

S. DeJmiIIDln(ArnsdiDa)BiJI,~ 
Agreed without any amendment 
(Deb. 12, \obI. XXXV1ll, 17-12-20(3) 
Col. 403-04 
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1. Indian Council of World Affairs 
(Amendment) Bil~ 2003-Passed by 
Rajya Sabha with amendments 

2. Constitution (N inety-seventh 
Amendment) Bill, 2003-Passed by 
Rajya Sabha without amendments 

3. Prevention of Terrorism 
(Amendment) Bil~ 2003-Passed by 
Rajya Sabha without amendments 

4. Citizenship (Amendment) Bill. 
2oo3-Passed by Rajya Sabha 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 333-36,461-62 

1. Indian medicine Central Council 
(Amendment) Bil~ 2003-Passed by 
Rajya Sabha 

2. Electricity (Amendment) Bill, 
2003-Passed by Rajya Sabha 

3. British Statutes (Repeal) Bill, 2003-
Passed by Rajya Sabha 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 356 

/. Railway Protection Force 
(Amendment) Bill, 2003-As passed 
by Rajya Sabha 

2. Railway (Second Amendment) Bill, 
2003-As passed by Rajya Sabha 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 296 

I. The Industrial Development Bank 
(Transfer of Undertakings) and 
Repeal Bill, 2003-Assented 

2. The Sick Industrial Companies 
(Special, Provisions) Repeal Bill, 
2oo3-Assented 

3. The Representation of the People 
(Second Amendment) Bill. 2003-
Assented 

4. The Delimitation (Amendment) Bill. 
2003-Assented 

S. The Constitution (Ninety-first 
Amendment) Bill, 2003-Assented 

6. The Prevention of Terrorism 
(Amendment) Bill, 2003-Assented 

7. The Constitution (Ninety-second 
Amendment) Bill, 2003-Assented 

8. The Uttar Pradesh Reorganisation 
(Amendment) Bill, 2003-Assented 

9. The Indian Telegraph (Amendment) 
BiII,2003-Assented 

10. The Salary, Allowance and Pension 
of Members of Parliament 
(Amendment) Bill, 2003-Assented 

II. The Constitution (Eighty-eightj 
Amendment) Bill, 2003-Assented 
(Deb. 2, Vol. XXXIX. 30-01-2004) 
Col. 29 

1. The Marriage Laws (Amendment) 
Bill, 2003-Assented 

2. The Railways (Second Amendment) 
BiII,2003-Assented 

3. The Railway Protection Force 
(Amendment) Bill, 2003-Assented . 

4. The Taxation Laws (Amendment) 
Bill, 2003-Assented 

S. The Appropriation (No.5) Bill. 
2003-Assented 

6. The Railway (Amendment) Bill, 
2oo3-Assented 

7. The Electricity (Amendment) Bill, 
2003-Assented 

8. The Indian Medicine Central 
Council (Amendment) Bill, 2003-
Assented 

9. The Merchant Shipping 
(Amendment) Bill, 2oo3-Assented 

10. The Indian CoWlcil of World Affairs' 
(Amendment) Bill, 2003 and 

II. The Citizenship (Amendment) Bill. 
2003-Assented 
(De". 2. Vol. XXXIX, 30-01-2004) 
Col. 28-29 
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1. The Representation of the People I Appropriation (Railways) No.2 Bill, 
(Amendment) Bill, 2003-Assented 2004-101. 

2 The Appropriation (No.4) Bill, (Deb. 3, Vol. XXXIX, 03-02-2004) 
2003-Assented Co1.218-19 

3. The Appropriation (Railways) No. 
4 Bill, 2003-Assented 

4. The Central Vigilance Commission 
BiII.20OJ-Assented 

5. The Fiscal Responsibility and 
Budget Management Bill. 2003-
Assented 

6. The Airports Authority of India 
(Amendment) Bill. 2003-Assented 

7: The Sixth Schedule to the 
Constitution (Amendment) Bill, 
2003-Assented 

I. The Election and other Related 
Laws (Amendment) Bill, 2003-
Assented 

Appropriation (Railways) Vote on 
AccoW)t Bill, 2004-lnt. 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Co1.215-16 

Appropriation (Vote on Account) Bill-
Consid. & Pass 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 383-90 

Appropriation Bill-Consid. & Pass 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 390-91 

British Statutes (Repeal) Bill, 2003-
Consid. 
(Deb. 2. Vol. XXXIX, 30-01-2004) 
Col. 123-24 

British Statutes (Repeal) Bill. 2003-Pass 
9. The Constitution (Scheduled (Deb. 3. Vol. XXXIX, 03-02-2004) 

Tribes) Order (Amendment) Bill, Col. 22 1-24 
2003-Assented . 

Central Sales Tax (Amendment) Blll-lnt. 
10. The National Bank for Agriculture I (Deb. 15, Vol. XXXVIII, 22-12-2003) 

and Rural Development Col. 311-12 
(Amendment) Bill, 2003-Assented . . 

Citizenship (Amendment) BiII--Consld. & 
II. The Repatriation of Prisoners Bill. Pass 

2003-Assented (Deb. 15, Vol. XXXVIII, 22-12-2003) 
12. The Constitution (Eighty-ninth 

Amendment) Bill, 2003-Assented 
13. The Constitution (N inetieth 

Amendment) Bill, 2003-Assented 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 479-80 

Administrative Tribunals (Amendment) 
BiIl.2003-lnt. 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col 341 

Appropriation (No.5) Bill-Consid. & 
Pass 
(Deb. 12. Vol. XXXVIH. 17-12-2003) 
Col. 512-14 

Appropriation (Railways) BiI~ 2004-lnt 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Co1.2I6-11 

Col.33947 

Constitution (Amendment) Bill-
(Amendment of Article 39)-Consid. 
& Withdrawn 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 472-514 

Constitution (Amendment) Bill, 2003-
(Amendment of article 103, etc.)-Int. 
(Deb. 14. Vol. XXXVIII, 19-12-2003) 
Col. 441 

Constitution (N inety-Seventh 
Amendment) Bill-(Amendment of 
articles 75, 164, insertion of new article 
361 B and amendment of the Tenth 
Schedule)-Consid. & Passed 
(Deb. 11, Vol. XXXVIII, 16-12-2003) 
Col. 31346 
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Constitution (One-Hundred Amendment) 
BiII-Amendment of Eighth Schedule--
Consid. &. Pass 
(Deb. IS, Vol. XXXVIII. 22-12-2003) I 
Col. 378428 

Delimitation (Amendment) Bill, 2003 - Int. 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 339-40 

Drugs and Cosmetics (Amendment) Bill, 
2003 -Int. 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
CoI.3n 

Fifth Ministerial Conference ofWTO Held 
at Cancun. Mexico (St.) 
(Deb. 14. \'QI. XXXVIII,19-12-2003) 
Col. 41 7-20 

finance Bill- Consid. &. Pass 
(Deb. 4. Vol. XXXIX, 04-02-2004) 
Col. 391-92 

finance Bill, 2004 -Int. 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
CoI.S6-57 

Foreigners (Amendment) Bill, 2003 -
Consid. &. Pass 
(Deb. 2, Vol. XXXIX, 30-O1-2004) 
Col. 59-71 

forest (Conservation) Amendment Bill. 
2000 - (Amendment of section 2, etc.) -
Consid. &. Pass 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 462-510 

Government Servants (Declaration of 
Assets and Investigation) Bill 
2003 -Int. 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
CoI.472 

High Court of Kerala (Eslablishment ofa 
Permanent Bench at 
Thiruvananthapuram) Bill, 2002 -
Consid. 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
CoI.SI4-IS 

High Court of Kerala (Establishment ofa 
Permanent Bench at 
Thiruvananthapuram) Bill, 2002-
Consid. &. Pass 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 44 I'{)I 

Indian Telegraph (Amendment) Bill, 
2003 - Withdrawn 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 348 

Indian Telegraph (Amendment) No.2 
Bill-lnt. 
(Deb. 14. Vol. xxxvm, 1·9-12-2003) 
Col. 421 

Industrial Development Bank (Transfer of 
Undertaking and Repeal) Bin - Consid. 
&. Pass 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 351-416 

LokPalBiII 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
CoI.303~ 

Marriage Laws (Amendment) BiII- Consid. 
&. Pass 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 383-90 

Merchant Shipping (Amendment) Bill, 
2003 -Consid. &. Pass 
(Deb. 14, Vol. XXXVlII,19-12-2003) 
Col. 422-24 

Motion Re:',hirty-seyenth Report of 
Committee on Private Members' Bills 
and Resolutions - Presented 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 359 

National Commission for Children Bill. 
2003 -lnt. 
(Deb. 4, Vol. XXXVU, 05-12-2003) 
CoI.408-11 

National Tax Tribunal (No.2) Bill, 2003 ~ 
lnt. 
(Deb. 16, Vol. XXXVIII,23-12-2oo3) 
Col. 516-17 
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National Tax Tribunal Bill, 2003 -Int. 
(Deb. S. Vol. XXXVII, 08-12-2003) 
Col. 337-38 

National Tax Tribunal Bill, 2003 -
Withdrawn 
(Deb. 16. Vol. XXXVIII, 23-12-2003) 
Col. SIS 

Passing of Women's Reservation Bill (Res.) 
(Deb. 2. Vol. XXXIX. 30-01-2004) 
Col. 122-23 

Patents (Amendment) Bill. 2003 -Int. 
(Deb. IS, Vol. XXXVIII. 22-12-2003) 
Col. 377-78 . 

Pending Bills 
(Deb. 7. Vol. XXXVII, 10-12-2003) 
Col. 14344 

Pending Bills from Karnataka 
(Deb. 16. Vol. XXXVIII, 23-12-2003) 
Col. 156-60 

Prevention ofTerrorism (Amendment) Bill, 
2003 -Int. 
(Deb. S. Vol. XXXVII, 08-12-2003) 
Col. 337 

Railways (Amendment) Bill 
Railway (Second Amendment) Bill 
Railway Protection Force (Amendment) 

Bill. 2003 and 
Resolution Re: Approval of Recommenda-

tions in the Eighth Report of Railway 
Convention Committee - Consid. & 
Pass 
(Deb. 10. Vol. XXXVII. 15-12-2003) 
Col. 475-S06,S07-37 

Representation of the People (Second 
Amendment) Bill, 2003 -Int. 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 14041 

Salary, Allowances and Pension of 
Members of Parliament (Amendment) 
Bill-Consid. & Pass 
(Deb. IS, Vol. XXXVIII,22-12-2oo3) 
CoI.312-16 

Sick Industrial Companies (Special 
Provisions) Repeal Bill - Consid. & 
Pass 
(Deb. 8, Vol. XXXVII. 11-12-2003) 
CoI.4IS-S8 

Small Business Development Bill 
(Deb. II. Vol. XXXVIII, 16-12-2003) 
Col. ISS 

Special Tribunal (Supplementary 
Provisions) Repeal Bill, 2003 -Int. 
(Deb. 10. Vol. XXXVII, IS-12-2003) 
Col. 468 

State Emblem of India (Prohibition of 
Improper Use) Bill. 2003 -Int. 
(Deb. II, Vol. XXXVI\1, 16-12-2003) 
Col. 305 

Statutory Resolution Re: Disapproval of 
Delimitation (Amendment) Ordinance 
and Delimitation (Amendment) Bill -
Consid. & Pass 
(Deb. 6, Vol. XXXVII. 09-12-2003) 
Col.3SS-83 

Statutory Resolution Re: Disapproval of 
National Tax Tribunal Ordinance. 2003 
and National Tax Tribunal Bill, 2003 -
Consid. 
(D •. B,-Vol. XXXVII. 11-12-2003) 
Col. 458-84 

Statutory Resolution Re: Disapproval of 
Prevention of Terrorism (Amendment) 
Ordinance and Prevention ofTerrorism 
(Amendment) BiII- Consid. & Pass 
(Deb. 11, Vol. XXXV11I. 16-12-2003) 
Col. 447-529 

Statutory Resolution Re: Disapproval of 
Representation ofPeop1e (Amendment) 
Ordinance - Consid. &. Pass 
(Deb. 6, Vol. XXXVII. 09-12-2003) 
Col. 327-5S 

Statutory Resolution Re: Disapproval of 
Taxation Laws (Amendment) 
Ordinance and Taxation Laws 
(Amendment) BiII- Consid. & Pass 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 309-27 
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Statutory Resolution Re: Disapproval of 
Taxation Laws (o\mendment) 
Ordinance and Taxati()n Laws 
(Amendment) BiII- Consid. 
(Deb. 5, Vol. XXXVIl, 08-12-2003) 
Col. 41 7-26 

Statutory Resolution Re: Disapproval of 
Indian Medicine Central Council 
(Amendment) Ordinance and Indian 
Medicine Central Council 
(Amendment) Bill- Consid. & Pass 
(Deb. 14, Vol. XXXVIII. 19-12-2003) 
Col. 425-38 

Statutory Resolution Re: Disapproval of 
Indian Telegraph (Amendment) 
Ordinance and Indian Telegraph 
(Amendment) Bill- Consid. & Pass 
(Deb. 15, Vol. XXXVII\,22-12-2003) 
Col. 347-76 

Sugar Cess (Amendment) Bill, 2003 -Int. 
(Deb. 11, Vol. XXXV\lI, 16-12-2003) 
Col.30S-06 

Taxation Laws (Amendment) Bill-Int. 
(Deb. 4, Vol. XXXVII, 05-.12-2003) 
Col. 407 

The Electricity (Amendment) BiJl'003 -
Consid. & Pass 
(Deb. 13. Vol. XXXVII II. 18-12-2003) 
CoI.443-85 

The Indian Council of World Affairs 
(Amendment) BiII- (Amendment Made 
by Rajya Sabha) - Motion to Agree 
(Deb. IS. Vol. XXXV Ill. 22-1 2-2003) 
Col. 33(}"38 

The Merchant Shipping (Amendment) 
Bil~ 2003 - Consid. 
(Deb. 13, Vol. XXXVIlI, 18-12-2003) 
Col. 485-S10 

Uttar Pradesh Reorganisation 
(Amendment) Bill. 2003 - Consid. & 
Pass 
(Deb. 14. Vol. XXXVIII. 19-12-2003) 
Col. 43340 

Bio-Diesel 
Plantation for Yielding Bio-Diesel 

(Deb. II, Vol. XXXVIII. 16-12-2003) 
Col. 97-98 

Production ofBio-Diesel 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col.llI 

Bio-Farming 
Bio-Farming 

(Deb. 10. Vol. XXXVII, IS-12-2003) 
Col. 201 

Bio-Fertilizer 
Production of Bio-Fertilizers 

(Deb. 6. Vol. XXXVII, 09-12-2003) 
Col. 161-62 

Bio-Gu 
Generation of Electricity by Garbage 

(Deb. 3, Vol. XXXVII. 04-12-2003) 
CoI.331-33 

Bio-Technology Parks 
Opening of Bio-Technology Parks 

(Deb. 12. Vol. XXXVm.17-12-2003) 
Col. 374-7S 

Bio-Teclmolegy Product 
Clearance of Biotechnology Product 

(Deb. 12, Vol. XXXVIII. 17-\2-2003) 
Col.16S-67 

Bio-TmnoJo&y Raean:b Projects 
Bio-Technology Research Projects 

(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 461-62 

Uttar Pradesh Reorganisation Birds 
(Amendment) Bill, 2003 Poaching of Chirus 
(Deb. 13, VoI.XXXVnU, 18-12-2003) I (Deb. IS, Vol. XXXVIII,22-12-2003) 
CoI.41O Col. 67-68 

I 
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BlIDdness 
Assistance to NGOs for Blindness 

(Deb. 12. Vol. XXXVIII. 17-12-2003) 
Col. 271-76 

I Bomb Defusing Devise 
Development of Device to Defuse Bomb 

(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 86 

Incidents of Blindness I BondedChildren 
(Deb. 7. Vol. XXXVII, 10-12-2003) Bonded Children 
Col. 163-68 (Deb. 5. Vol. XXXVII, 08-12-2003) 

Blood Banks i Col. 182-83 

Blood Bank Without Pathologists Booked Luggage 
(Deb. 12, Vol. XXXVIII, 17-12-2003) Theft of Booked Luggage 
Col. 284 (Deb. 8. Vol. XXXVII. 11-12-2003) 

Shortage of Platelet Kits in Hospitals Col. 125-28 
(Deb. 7. Vol. XXXVII. 10-12-2003) Border Area Development Fund 
Col. 240 

Blood Sbortage 
Shortage of Blood in Karnataka 

(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 192 

Board Examinations 
Age Limit for Board Examinations 

(Deb. 12. Vol. XXXVIII, 17-12-2003) 
Col. 239-40 

Board for Industrial and Financial 
ReconstructioD 

Hearings ofBlfR 
(Deb. 4. Vol. XXXVII, 05-12-2003) 
Col. 295 

Bodo-Tribal Areas 
AIR/DD Kendras for Bodo-Tribal Areas 

(Deb. 8. Vol. XXXVII, 1\-12-2003) 
Col. 157-58 

BodoIand 
Bodoland and Territorial Areas District 

(Deb. J I, Vol. XXXVIII, 16-12-2003) 
Col. 112 

BombBlasu 
Indians Killed in Riyadh Blasts 

(Deb. ::!. Vol. XXXVII, 03-12-2003) 
CoL 367-68 

Division of Border Area Development 
fund 
(Deb. 4. Vol. XXXIX. 04-02-2004) 
Col. 92-93 

Border Fencing 
Fencing by India along LOC 

(Deb. 4. Vol. XXXIX. 04-02-2004) 
Col. 5-6 

Fencing oflndo-Pak Border 
(Deb. 6, Vol. XXXVII. 09-12-2003) 
Col. 249-50 

Fencing ofLoC 
(Deb. 8. Vol. XXXVII, 11-12-2003) 
Col. 178-79 

U.S. Support to India on fencing Issue 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 467-68 

Border Firing 
firing in Kargil Sector 

(Deb. 3, Vol. XXXVII. 04-12-2003) 
Co1.l15-16 

Border Road Organisation 
Transfer of NH-52 to the Border Roads 

Organisation 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Co1.459~ 
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Border Roads 
Need to introduce a new route linking 

Ladakh with Mt. Kailash and 
Mansarovar by negotiating with the 
Chinese authorities (MUR 377) 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 385 

Bonier States . 

DDI AIR Transmitters in Border States 
(Deb. 5, Vol. XXXIX. 05-02-2004) 
Col. 55-76 

Bonier Surveillance 
Helium Based Balloon 

(Deb. 3, Vol. XXXVII, 04-12-2003) 
Co1.J83-84 

Borders 
Indo-Bhutan Border Police 

(Deb. I. Vol. XXXVII, 02-12-2003) 
Col. 187-88 

Indo-China Border Issue 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 50-52 

Jammers in Border Areas Ineffective 
(Deb. 11, Vol. XXXVIII, 16-12-2003) 
Col. 235-36 

Militancy on Bengal Bhutan Border 
(Deb. 1, Vol. XXXVII. 02-12-2003) 
Col. 124-25 

Terrorist Base on LoClBorder 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 201-02 

Boro-Pits 

Utilisation of Boro-Pits Along Highways 

Bottles 
Statutory Warning on Bottles and 

Containers 
(Deb. 10, Vol. XXXVII. 15-12-2003) 
Col. 55-56 

BPL'PeopIe 
Below Poverty Line Scheme 

(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 207 

BPLCensus 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. I'2-18 

BPLSurvey 
(Deb. 12, Vol. XXXVIII, 17·12-2003) 
Col. 196-97 

Criteria for Below Poverty Line 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 260-64 

Criteria for BPUkientitication 
(Deb. 6, Vol. XXXVJI, 09-12-2003) 
Col. 85-86 

Rice for Drought Affected BPL Families 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 290-92 

Submission of Report by Expert Group 
(Deb. 2. Vol. XXXVII, 03-12-2003) 
Col. 455 

Brain Drain 
Brain Drain 

(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 223-24 

Brazil 
Defence Cooperation with Brazil 

(Deb. 5, Vol. XXXIX. 05-02-2004) 
Col. 142-43 

(Deb. 4, Vol. XXXIX, 04-02-2004) Bridges 
Col. 83 Bridge at Chowkighat on N H-52 

Bottled Water (Deb. 12, Vol. XXXVlIl, 17-12-2003) 

lSI Marking for Bottled Water 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 345 

Col.3l7 
Bridges on Rivers in UP 

(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 138-39 
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Collapse of bridge linking Moti Daman 
and Nani Daman in the Union Territory 
of Daman and Diu resulting in loss of 
human lives and steps taken by the 
Government in regard thereto (CA) 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 396-407 

Collapse of Bridges 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 350-54 

Construction ofBogibeel Bridge 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 203-04 

Construction of Bridge Over Brahmaputra 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 355 

Construction of Bridges in Karnataka 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 353-55 

Construction of Rail way GatelOver Bridge 
on Pathankot-Jogendra Nagar Line 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 114-15 

Daman Bridge 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 129 

Loan for Roads/Bridges 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
C{)1.193-94 

Need for construction of a bridge on river 
Saryu at Bidhar Ghat and proper repair 
and maintenance of Bidhar-
Ghanghata-Khalilabad-Karmaini road 
in Uttar Pradesh under Central Road 
Fund Scheme (MUR 377) 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 73·74 

Need for construction of an underground 
rail bridge al Kaarvi in Chitrakool 
district in U.P. (MUR 377) 
(Deb. 13, Vol. XXXVIII I, 18-12-2003) 
CoI.~2-43 

Need to construct a bridge on Chambal 
River at Ose<!lhat, Madhya Pradesh 
(MUR377) 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
CoI.46~9 

Need to construct °a bridge on river 
Krishna between village Tasadade and 
Shirawade in Karad Tehsil of Satara 
district in Maharashtra (MUR 377) 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 402-03 

Net;d to construct a platform and a foot 
over-bridge on the Southern side of 
the Suisa railway station in West 
Bengal (MUR 377) 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 413 

Need to construct a railway overbridge 
nearPurneaJunction Bihar(MUR377) 
(Deb. 11, Vol. XXXVIJI, 16-12-2003) 
Col.312 

Need to ronstruct an over-bridge/under 
bridge on rail line at Gangdhara, 
Veerpar and Uchchhal on National 
Highway No.6 in Gujarat (MUR 377) 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 70 

Need to construct road over bridges over 
Budi Gandak river at Pipar Pati and 
Janrawa Ghats in Bihar (MUR 377) 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 67-68 

Need to expedite construction of Rail 
Over-bridge at Ghatkopar, Mumbai and 
other FOBs by Central Railways in 
Maharashtra (MUR 377) 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 380 

Need to place work order for construction 
of a new bridge on river Yamuna at 
Wazirabad, East Delhi (MUR 377) 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 69 
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Need to provide a ~It at Mandi on 
Jogendra Nagar-Pathankot narrow 
gauge railway line and construct an 
overbridge at Passal with the 
assistance of Public Works Department 
of Himachal Pradesh (MUR 377) 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col. 486 

Need to provide necessary clearance to 
Kerala Roads and Bridges Corporation 
for carrying out construction of 
Railway overbridges in Pal ghat 
Parliamenuuy Constituency (MU R 377) 
(Deb. 11. Vol. XXXVIII. 16-12-2003) 
Col.310-11 

Over Bridges on NH-5 
(Deb. 12, Vol. XXXVIII. 17-12-2003) 
Col. 283-84 

Overbridge on Rapti River 
(Deb. 7. Vol. XXXVII. 10-12-2003) 
Col. 179-80 

Replacement of Old Bridges 
(Deb. 8, Vol. XXXVII. 1I-12-2oo3) 
Co1.215-16 

ROB at Ekra and Digghi Level Crossings 
(Deb. 3, Vol. XXXVII. 04-12-2003) 
Col 89-90 

ROB/RUB at Mansa 
(Deb. 8, Vol. XXXVII. 11-12-2003) 
Col. 89 

ROB/RUB Projects in Kerala 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 147-58 

ROBs at Anayara and Melaranoor Level 
Crossings 
(Deb. 8, Vol. XXXVII. 11-12-2003) 
Col. 250-5 I 

ROBs on Jammu-Udhamp~r Rail Line 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 63-64 

Strengthening of Rail Bridges 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 336-37 

Widening of ROB in.Narendra Nagar 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 333-34 

British Railway Companies 
Setting Up of Enquiry Services by British 

Railway Companies 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 197 

Broadcasting Regulatory Authority 
Setting up of Broadcasting Regulatory 

Authority 
(Deb. 3. Vol. XXXVII, 04-12-2003) 
Col.rs7 

BSL 
Contractual Workers in BSCL. BSL and 

SAIL 
(Deb. IS, Vol. XXXVIII. 22-12-2003) 
CoI.I09-1O 

Bt.Cotton 
Bt. Conon in Punjab 

(Deb. IS. VoI.XXXVIJI,22-12-2003) 
Col. 179 

Harmful Effects of Bt Cotton 
(Deb. 10, Vol. XXXVII. 15-12-2003) 
Col. 123-24 

Buddhism 
Development of Buddhist Circuits 

(Deb. 10, Vol. XXXVII. 15-12-2003) 
Col. 347-48 

Buddhist Artefacts 
Discovery of a Stupa 

(Deb. 5, Vol. XXXVII. 08-12-2003) 
Col. 190-91 

Protection of Buddhist Anefacts 
(Deb. 15. Vol. XXXVIII, 22-12-2003) 
Col. 55 

Buddhist Studies 
Setting up of International University of 

Buddhist Studies 
(Deb. 7. Vol. XXXVII, 10-12-2003) 
Col. 234 
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Need to make provisions in the Railway 
Budget and initiate construction of 
railway line between Dahanu and Nasik 
(MUR377) 
(Deb. 11, Vol. xxxvm, 16-12-2003) 
Col. 308-09 

Budgd Estimates 

tnterim Budget (Railway) - 2004-2005 
(Deb. 2, Vol. XXXIX, 30-01-2004) 
Col. 16 

Interim Budget General. 2004-2005 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 54 

Budgetary Allocation 

Budgetary Allocation for Power 
(Deb. 13, Vol. XXXVlO, 11-12-2003) 
Col. 227-2S 

Buffer Stockinl Norms 

Committee on Buffer Stocking Norms 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 41-44 

Buildinp 
Demolition ofBuildinplFarm Houses in 

South Delhi 
(Deb. 11, Vol. XXXVlO. 16-12-2003) 
CoL2S)-53 

Poor Quality of Bulbs 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
CoI.372-73 

Bullion Market 
Futures Trading in Gold and Silver 

(Deb. 9, Vol. XXXVII, 12-12-2003) 
COI.SS 

Bundelkband Recioa 
Need to constitute "Bundelkhand 

Development Autonomous Council" 
and provide funds to the Council for 
Enabling Development of 
Bundelkhand region (MUR 377) 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
COl.30S 

Bureau orIndian Standards 
Merger ofBIS with National Test House 

(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 55-56 

Poor Quality of Bulbs 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
CoI.372-73 

Tests by the BIS 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
CoL314 

Bura SIaDdard Compaay Limited 
Chatter of demands for BSCL 

(Deb. 13, Vol. XXXVllJ, 18-12-2003) 
Guidelines RegardiAg New Constructions Col. 210 

(Deb. ) 6, ~l xxxvm, 23-12-2003) Joint Venture ofBSCL with Raihwys 
CoL 106 (Deb. 3, Vol. XXXVII. 04-12-2003) 

Need to n:wfew floor Sf*C index in the 
SccuncIerabad Cantonment area with • 
view to regularise.existing commen:iaJ 
and residential buildings in the area 
(MUR377) 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 72-73 

Safe Building Consvuctions 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Co1.21-2S 

Col. 339-40 
Repon on Rajdhani Express Accident 

(Deb. S, Vol. XXXVII, 11-12-2003) 
Col. 273-74 

Revival Scheme for BSCL 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
CoL 69-70 

Taking over Bumpur URit 
(Deb. I, Vol. XXXVII, 11-12-2OO!) 
Col. 273 
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Bus Service 
Buses at Airports 

(Deb. IS, Vol. XXXVIII,22-12-2003) 
Col. 155-56 

Dhaka-Agartala Bus Service 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 74 . 

Offer of New Bus Services by Pak to India 
(Deb. 4. Vol. XXXIX, 04-02-2004) 
Col. 82-83_ 

Business Advisory Committee 
Business Advisory Committee - Fifty 

Seventh Report - Presented 
(Deb. 8. Vol. XXXVII, 11-12-2003) 
CoI.S02 

Business Advisory Committee - Fifty-
ninth Report - Presented 
(Deb. 16, Vol. XXXVIll, 23-12-2003) 
Col.SI7 

Business Advisory Committee - Fifty-Sixth 
Report - Presented 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 378 

Busin;:ss Advisory.Committee - Sixtieth 
Report - Presented 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 220-21 

Business Advisory Committee - Fifty 
Eighth Report - Presented 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 529 

Fifty Seventh Report of the Business 
Advisory Committee - Motion Moved 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 305-08 

Fifty-Eighth Report of Business Advisory 
Committee - Motion Adopted 
(Deb. 12, Vol. XXXVIII,17-12-2003) 
Col. 41 2-13 

Sixtieth Report of Business Advisory 
Committee - Presented 
(Deb. 4, Vol. XXXIX, 04-02-2004-) 
CoI.]85 

By-passes 
Need to construct a by-pass road near 

Salur town in Andhra Pradesh 
(MUR377) 
(Deb. II, Vol. XXXVJI1, 16-12-2003) 
Col.3ll 

CAAG 

CAGReport 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col.l3I 

Observation Made by C&AG 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 151 

Cable Operaton 
Evasion of Service Tax by Cable Operators 

(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 4344 

I.T. Evasion by Cable Operators 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
CoI.261-62 

Monopoly of Cable Operators 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Co1.216-17 

C.bleTV 
Discontinuation of Cable in South Delhi 

(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 196-97 

Doordarshan Channels through Cable 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 160 

Implementation of Conditional Access 
System 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 3840 

Regulator for Cable Business 
(Deb. 5. Vol. XXXIX, OS-02-2004) 
Col. 2S-3 I 

Cables 

Guidelines for Laying of Cables 
(Deb. 12. Vol. XXXVIII, 17-]2-2003) 
Col. 68-71 
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Shortage of Cables in Kerala 
(Deb. 7, Vol. XXXVII. 10-12-2003) 
Col. 135-36 

Call Centres 

Call Centres ofLlC 
(Deb 14, Vol. XXXVIII, 19-12-2003) 
Col. 267 

Call Centres Services by Air India 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 75-76 

Calling Attention 

Collapse of bridge linking Moti Daman and 
Nani Daman in the Union Territory of 
Daman and Diu resulting in loss of 
human lives and steps taken by the 
Government in regard thereto (CA) 
(Deb. 8. Vol. XXXVII. 11-12-2003) 
Col. 396-407 

LoSIO caused to the farmers ofGujarat due 
to failure of the crops (CA) 
(Deb. 10. Vol. XXXVII. 15-12-2003) 
Col. 436-47 

Need for a financial package to Bihar for 
development works in the State (C.A.) 
(Deb. 12, Vol. XXXVIII. 17-12-2003) 
Col.408-12 

Need to include Dalit Muslims, Dalit 
Christians and certain other backward 
communities in the list of Scheduled 
Castes/Scheduled Tribes and to 
provide reservation benefits to 
them (CA) 
(Deb. 13, Vol. XXXVlIlI, IS-12-2oo3) 
Col. 41 1-29 

Reported: Need for speedy implementation 
of various ongoing Railway Projects 
in the State of Kerala (CA) 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col 292-306 

Reported Need for a financial package to 
Bihar for development works in the 
State (CA) 
(Deb. 9, Vol. XXXVII. 12-12-2003) 
Col. 3 16-5S 

Reported situation arising out of 
continuous erosion on the banks of 
rivers in West Bengal, particularly in 
Murshidabad and MaIda and steps 
taken by the Government in regard 
thereto (CA) 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 33S-48 

Situation arising out of Regional 
Imbalance in the Development of North 
Bengal Region due to plan process of 
Seventh, Eighth, Ninth and Tenth Plans 
and steps taken by the Government in 
regard thereto (CA) 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Co1.2SI-95 

Canals 
Modernisation of Tungabhadra Canal 

(Deb. 5. Vol. XXXVII, OS-12-2003) 
Col. 183 

Modernisation of Canals 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 180-84 

Need to provide Central Assistance for 
early completion of Ganga Pump Canal 
Project at Bateshwar in Bhagalpur, 
Bihar (MUR 377) 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 490 

Sutluj Yamuna Link Canal Project 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 200 

CAPART 
Activities of CAP ART in Orissa 

(Deb. 1, Vol. XXXVII,02-12-2oo3) 
CoI.1I7-IS 
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Assistance to NGOs by CAPART 
(Deb. 1. Vol. XXXVII, 02-12-20(3) 
Col. 166-67 

Cargo Traffic 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
COI.5S-S7 

Project Sanctioned by CAPART Caribbean Countries 
(Deb. II. Vol. XXXVIII. 16-12-2003) Supply of Medicine to African and 
Col. 233 Caribbean Countries 

Proposalto wind up CAPART (Deb. 2. Vol. XXXVII, 03-12-2003) 
(Deb. 6, Vol. XXXVII, 09-12-20(3) Col. 44CJ..50 
Col. 235-36 Carpets 

CapblGoods Action Plan for Handmade Carpets 
Interim Budget General. 2004-2005 (Deb. 14. Vol. XXXVIlI, 19-12-20(3) 

(Deb. 3. Vol. XXXIX, 03-02-2004) II CoI.ISS-56 
Col. SI-S2 Carpet Industry 

Capital Market I (Deb. 4, Vol. XXXVII, OS-12-20(3) 
Corporate Nexus in Manipulating Capital, Col. 308-09 

Market I Export of Handmade CarpelS 
(Deb. 4. Vol. XXXVll, OS-12-2003) (Deb. 4. Vol. XXXVII, 05-12-20(3) 
Col. 238 \ Co1.337-38 

Sharp Rise in the Capital Market 1 Handmade Carpets 
(Deb. 9, Vol. XXXVII, 12-12-2003) I (Deb. 4, Vol. XXXVII, OS-12-2(j03) 
Col. 22-26 i Co1.33CJ..40 

Caplt81 PuaiIUIeat I' Cashew Worken 
Capital Punishment Non-Deposit of P.F. Contribution of 

(Deb. 16. Vol. XXXVIII. 23-12-2003) I Cashew Works 
Col. 107.08 (Deb. 15, Vol. XXXVIII, 22-12-2003) 

Capital SaWdy Col. 78 
Capital Subsidy 

(Deb. 6, Vol. XXXVII,09-12-2003) 
Col. 115-16 

Caplaatioa Fees 
Capitation Fees 

(Deb. 7, Vol. xxxvn, 10-12-2003) 
CoL 160-61 

Ca .... a. ..... 
Increase in c.p Charges 

(Deb. 5, Vol. xxxvn, 01-12-2003) 
Collll 

Ca.a ..... 
Cqo HaDdq at Major Ports 

(Deb. 7, Vol. XXXV", 10-12-2003) 
Col20I.()2 

Cattle RurinE Centres 
Cattle Rearing Centres 

(Deb. 10, Vol. XXXVII, IS-12-2oo3) 
Col. 390 

Cattle 
Implementation of AP Livestock 

Development Agency Activities 
(Deb. 5, Vol. XXXVII, 01-12-2003) 
ColllS-36 

lnc:ruse in Livestock Population 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col3S9 

Interim Budpt Oenen~ 2004-2005 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
CoL 44-45 
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Cauvery River Authority I Cement 
Cauvery River Authority I Production of Cement 

(Deb. 10, Vol. XXXVII, 15-12-2003) (Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 358 0>1.51-56 

CHI Reported Increase in the prices of Cement 
Cases Registered by CBI in the country (Sub~) 

(Deb. 4, Vol. XXXIX, 04. -02-2004) I (Deb. 13, Vol. XXXVIIII, 18-12-2003) 
O>L 122-23 0>1436-38 

CBI Enquiry Against lAS/IPS Officers Ceuor Board 
(Deb. 6, Vol. XXXVII, 09-12-2003) I Reconstitution of Censor Board 
Col. 82 (Deb. 3, Vol. XXXVII, 04-12-2003) 

CBI Raids 0>1.245-46 
(Deb. 2, Vol. XXXVII, 03-12-2003) CensonbipCertificate 
Col. 133-34 I 

(Deb. 7, Vol. XXXVII, 10-12-2003) I Censorship Certificate for Entries in 
0>1. 157·58 i Festival 

CBI Raids on OfficialsIPoliticians 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
0>1.67 

CBI Raids on Padmani Technology Ltd. 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 239 

Investigation of Cases by CBI in Kerala 
(Deb. 12, Vot. XXXVIII, 17-12-2003) 
Col. 244-45 ~ 

, (Deb. 13, Vol. XXXVIII, 18-12-2003) 
0>1.348 

Central Advisory Board or Archeology 
Resolution of CAB A 

(Deb. 10, Vol. XXXVII, 15-12-2003) 
0>1.189-90 

Ceatral Asian Countries 
Military Ties with Central Asian Countries 

(Deb. 8, Vol. XXXVII, 11-12-2003) 
Need to bring the working ofCBI and other I 0>1. 231 

intelligence agencies within the I CeatralAsslstlace 
purview of a Parliamentary Committee 
(MUR377) I Allocation of Central Assistance to 
(Deb. 15, Vol. XXXVIII, 22.12-2003) Karnataka 
Col. 329 I (Deb. 2, Vol. XXXVII, 03-12-2003) 

. . Ii' Col. 113-14 Penmsslon or ProsecutIon I 

(Deb. I, Vol. XXXVII, 02·12-2003) i Central Assistance to Drought Affected 
Col. 105 States 

CBllnvestiption 
'Surveillance of Officers 

(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 244 

Ceascfire 

(Deb. 5, Vot. XXXVII, OB-12-2003) 
Col. 305-08 

Central Assistance to Gujarat to Meet 
Drought Situation 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
0>1.126-28 

Proposal of Cease fire by Pakistan Central Assistance to Kamataka 
(Deb. 7, Vol. XXXVII, 10-12-2003) I (Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 303-05 Col. 288 
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Central Assistance to Orissa under 
AUWSP 
(Deb. 6, Vol. XXXVII. 09-12-2003) 
Col. III 

Central Assistance under URIF 
(Deb. 16. Vol. XXXVIII. 23-12-2003) 
Col. 321-25 

Central Plan Assistance to Rajasthan 
(Deb. 2. Vol. XXXVII, 03-12-2003) 
Col. 353-55 

Loan/Advance given by Union 
Government 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 35-36 

Need to provide Central Assistance for 
early completion of Ganga Pump Canal 
Project at Bateshwar in Bhagalpur. 
Bihar(MUR377) 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col. 490 

Need to take appropriate measure .. to 
check the incidents of fire in the Coal 
mines of Central Coalfields Limited in 
the Bokaro-Kargil region (MUR 377) 
(Deb. 7, Vol. XXXVII. 10-12-2003) 
Col. 382 

Production of Coal by Outsourcing 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 168-70 

Work on Rail Siding Project at Piparwar 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 188-89 

Central Economic Intelligence Bureau 

Functioning ofCEIB 
(Dcb. 4, Vol. XXXVII. 05-12-2003) 
Col. 228 

Central Electricity Regulatory 
Commission 

CERC for Transmission of Power 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 269-70 

Need to provide Central Assistance to the Guidelines by CERC 
Government of Andhra Pradesh to' (Deb. 8, Vol. XXXVII, 11-12-2003) 
tackle the drought situation in the State. Col. 4243 
(MUR 377) Central Ground Water Board 
(Deb. 8, Vol. XXXVII. 11-12-2003) Testing of Ground Water by Central 
Co1.413-14 Ground Water Board 

Sf>ecial Central Assistance (Deb. 15, Vol. XXXVIII, 22-12-2003) 
(Deb. 5. Vol. XXXVII. 08-12-2003) CoJ.201-02 
Col. 264 Central Road Fund 

Central Bond of Elcise and Customs 

DuesofCBEC 
(Deb. 4. Vol. XXXVII, 05-12-2003) , 

CRF Aid to Bihar 
(Deb. 4. Vol. XXXIX. 04-02-2004) 
Col.l31 

Col. 37-40 , CRF Fund for Madhya Pradesh 

Central Coalfields Limited 

Need to Expedite Completion ofDamodar 
Rail Project of Central Coalfields Ltd. 
Mines and Pipradin and Karmatia 
(MUR377) 
(Deb. 16. Vol. XXXVIII. 23-12-2003) 
Col. 403-04 

(Deb. 4. Vol. XXXIX. 04-02-2004) 
Col. 4748 

CRF Proposals 
(Deb. 7, Vol. XXXVII. 10-12-2003) 
Col.211-12 

Funds to AP from CRF 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 90-91 
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Need for construction of a bridge on river 
Saryu at B idhar Ghat and proper repair 
and maintenance of Bidhar-
Ghanghata-Khalilabad-Karmaini road 
in Uttar Pradesh under Central Road 
Fund Sclteme (MUR 377) 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 73-74 

Utilisation ofCRF 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 101 

Centnl Runl Sanitation Programme 
Central Rural Sanitation Programme 

(Deb. I, Vol. XXXVII, 02-12-2003) 
Col.IM-66 

Central Secretariat Services 
Cadre Restructuring ofCSS 

(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 195-97 

Central Vitilance Commission 
Central Vigilance Commission Act 

(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col.l4142 

evc Guidelines on Indian Oil Corporation 
Limited 
(Deb. \3, Vol. XXXV1I1, IB-12-2003) 
Col. 234-35 

eve Orders on Gift to Government 
Employees 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 116 

Disposal of Cases by CVC 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 71-72 

Pending eases in eve 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 163 

Powers Vested in CVC 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 34 

Violation of Directives ofCVC by PSUs 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 116 

Withholding Annual Report ofCVe-200 I 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 24143 

Centnl Warehousing Corporation 
Inland Charges 

(Deb. 8, Vol. XXXVII, 11-12-2003) 
Co1.263~ 

Joint Venture with CWC 
(Deb. 14, Vol. XXXVIII,19-12-2003) 
Col. 135 

Visit of Chairman of CWC at Kendriya 
Bhandar Offices 
(Deb. IS, Vol. XXXV\II,22-12-2003) 
eol.B7 

Centnl Water Commission 
Expert Committee to Assess Water Flow 

at Biligundlu and Mettur 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 14445 

Centnlly Sponsored Schemes 
Additional amount for Centrally 

Sponsored Agricultural Scheme 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 18-29 

Assistance to States for Centrally 
Sponsored Tourism and Cultural 
Schemes 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 28 1-82 

Centrally Sponsored Rural Developm;:nt 
Schemes 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 170 

Centrally Sponsored Schemes for North-
East 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 109-10 

Centrally Sponsored Schemes to Develop 
Tourism 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Co1.263~ 
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Construction of Godowns I Chaotic Condition in CGHS Dispensaries 
(Deb. 9, Vol. XXXVII, 12-12-2003) (Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 180-84 Col. 308-09 

Implementation of Central Schemes 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
CoL 1()()"'()1 

Closure ofCGHS Dispensaries 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 119-20 

Scheme for Tribals Inadequate Health Care fAcilities in CGHS 
(Deb. 4, Vol. XXXVII, 05-12-2003) Dispensaries 
CoL314-16 (Deb. 7. Vol. XXXVII, 10-12-2003) 

entre for Perialulble Goods Col. 13-20 
Utilization of Centre for Perishable Goods Irregularities in Purchase ofCGHS Unani 

(Deb. 14, Vol. XXXVIII, 19-12-2003) I Medicines 
CoL 265 I (Deb. 7, Vol. XXXVII, 10-12-2003) 

e Ii E -11_ I Col. 19&.201 eatra or 1~Dce I 
. . I NaturopathyNoga for CGHS Beneficiaries 

~=:::tresOfExcellence m I (Deb. 4, Vol. XXXIX. 04-02-2004) 

(Deb. 12. Vol. XXXVIIL 17-12-2003) I Col. 62-63 
CoL 205-06 , I Non-Implementation of ACP Scheme 

e . I (Deb. 2, Vol. XXXVII, 03-12-2003) 
ea. i Col. 124 

Cess Levied on Products I. . 
(0 b 5 Vi I X XIX 0 2 2 I Openmg of a CGHS Dispensary 

e. , o. X ,5-0 - 004), (Deb. 12,VoI.XXXVIII. 17-12-2003) 
CoL 214 ! Col. 73-74 

Cess on Petrol I 0 . f CGHS D' . 
(Deb. 2, Vol XXXVII, 03-12-2003) P~=i;ar: Ispensary In 

Col 413-15 I (Deb. 2, Vol. XXXVII. 03-12-2003) 
Cess on Sugar I Col. 289-90 

(Deb. 4, Vol. XXXVII, 05-12-2003) tOpe' f CGHS D' \l 
CoL 33&.39 I ;.;::: up 0 a Ispensary, vasant 

Tax/Cess on Petroleum Products I (Deb. 4, Vol. XXXIX, 04-02-2004) 
(Deb. 8, Vol. XXXVII, 11-12-2003) I Col. 95 
CoL 122-23 I S d CG S' . I tu y Report on . H Dlspensanes 

<XIHS I (Deb. 12, Vol. XXXVIII, 17-12-2003) 
Alleged Irregularities in Purchase ofCGHS I Col. 79-80 

Medicines i eGHS Employees 
(Deb. 4, Vol. XXXIX, 04-02-2004) I 
Col. 6-7 I Strikes by CGHS Employees 

II . . (Deb. 12, Vol. XXXVIII, 17-12-2003) 
A opathlC DISpensary North Avenue I Col. 307-08 

(Deb. 12, Vol. XXXVIII, 17-12-2003) I 
CoL 85 CbaDdiprb 

OOHS Facilities I Allotment of Alternate Plots 
(Deb. 4, Vol. XXXIX, 04-02-2004)! (Deb. 16, Vol. XXXVlII, 23-12-2003) 
Col. 32-33 I Col. 145 
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Closure of Mini-welfare Centres in 
Chandigarh 
(Deb. 7. Vol. XXXVII, 10-12-2003) 
Col. 190-91 

Demands of Employees ofChandigarh UT 
Administration and Municipal 
Corporation 
(Deb. II, Vol. XXXVIII. 16-12-2003) 
Col. 91-92 

Development ofChandigarh 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 190-92 

Facilities by Chandigarh Housing Board 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 183 

Lease Money 
(Deb. II, \l{)1. XXXVIII, 16-12-2003) 
Col. 230 

Length of Roads 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 259-60 

Opening of a CGHS Dispensary in 
Chandigarh 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 289-90 

Charitable Society 
Conversion of Charitable Society into 

Company 
(Deb. 14, Vol. XXXVIII. 19-12-2003) 
Col. 129-30 

Chemicals 
Ban on Production of Nitro-Glycerin 

(Deb. 16. Vol. XXXVIII, 23-12-2003) 
Co1.l63~ 

Cbeques Clearance 

Clearance of Out-Station Cheques 
(Deb. 4, Vol. XXXVII. 05-12-2003) 
Col. 303 

New System of Cheque Clearance 
(Deb. 4. Vol. XXXVII. 05-12-2003) 
Col. 334-35 

Cbbattisgarb 

Need to ensure remunerative prices to the 
paddy growers in Chhattisgarh 
(MUR377) 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 71 

Need to provide 'Pattas' to farmers whose 
lands were acquired for setting up 
BharatAluminium Company in Korba 
district, Chhattisgarh (MUR 377) 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 383 

Rail Projects in Chhattisgarh and 
Jharkhand 
(Deb. 5. Vol. XXXIX, 05-02-2004) 
Col. 125-28 

Cbild Adoption Centres 
Pathetic Condition of Adoption Centres 

(Deb. 8, Vol. XXXVII. 11-12-2003.) 
Col. 77-78 

Cbild Development 
Child Development Schemes 

(Deb. 7, Vol. XXXVII. 10-12-2003) 
Col. 182-90 

Decontrol of Chemical Fertilizer Industry ! Child Welfare Projects 
(Deb. I, Vol. XXXVII. 02-12-2003): (Deb. 7, Vol. XXXVII. 10-12-2003) 
Col. 153-54 Col. 249-50 

Harmful effects of Urea and Chemicals 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
C{)1.135-36 

Price Fixation of Phosphoric Acid 
(Deb. I. Vol. XXXVII, 02-12-2003) , 
Col 120-22 ' 

ICDS Projects 
(Deb. 12, Vol. XXXVIII. 17-12-2003) 
CoJ.31S-16 

Immunization of Children Under ICDS 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 213-15 
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NGOs Working for Women and Child 
Welfare 
(Deb. 2, Vol. XXXVII. 03-12-2003) 
Col. 453-54 

Welfare of Women and Child 
(Deb. 4. Vol. XXXIX. 04-02-2004) 
Col. 14-16 

Child Labour 
Insurance Scheme for Child Labour 

(Deb. 5, Vol. XXXVII. 08-12-2003) 
Col. 301 

Rehabilitation of Child Labour 
(Deb. 15, Vol. XXXVIlI. 22-12-2003) 
Col. 67 

Child Marriqe 
Child Marriage 

(Deb. 4. Vol. XXXIX, 04-02-2004) 
CoJ.135 

Children 

Cash Incentives to Poor Children 
(Deb 7, Vol. XXXVII. 10-12-2003) 
Col. 240-41 

Child Rights 
(Orb. 2, Vol. XXXVII. 03-12-2003) 
Col. 285-86 

Language Teachers for Children oflndian 
Diaspora 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col 93-94 

Law for Sexual Abuse of Children 
(Deb. 12. Vol. XXXVIII. 17-12-2003) 
Col.371 

Laws Relating to Women and Children 
(Deb. 7, Vol. XXXVII. 10-12-2003) 
Col. 148-51 

National Pol icy for Chi Idren (Res.) 
(Deb 2. Vol. XXXIX. 30-01-2004) 
Col.<)7-121 

Rehabilitation Scheme for Employed 
Children 
(Deb. IS, Vol. XXXVIII, 22·12-2003) 
Col. 45-46 

Review oflntegrated Child Development 
Scheme 
(Deb. 12. Vol. XXXVIII, 17-12-2003) 
Col. 38-46 

Special Package for HIV Children 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 103 

China 

Chinese Film Festival in India 
(Deb. 8, Vol. XXXVII. 11·12·2003) 
Col. 63 

Consortium of Apparel Export 
(Deb. 14. Vol. XXXVIII. 19-12-2003) 
Col. 267-69 

Import of Chinese Goods 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 247 

Import of Chinese Silk Fabrics 
(Deb. 4. Vol. XXXVII. 05-12-2003) 
Col. 385 

Import of Steel by China 
(Deb. 15. Vol. XXXVIII. 22-12·2003) 
Col. 180 

Indo-China Border Issue 
(Deb. 2. Vol. xxxvlt, 03-12-2003) 
Col. 50-52 

Modernisation and Strengthening of Navy 
(Deb. 8, Vol. XXXVII. 11-12-2003) 
Col. 128 

Need to introduce a new route linking 
Ladakh with Mt. Kailash and 
Mansarovar by negotiating with the 
Chinese authorities (MUR 377) 
(Deb. 3. Vol. XXXVII. 04-12-2003) 
Col. 385 

Promotion to Production and Export of 
Steel by Indo-China Joint Group 
(Deb. 1'0, Vol. XXXVII. 15-12-2003) 
Col. 416 

Sharing of Information between China and 
India on Agriculture 
(Deb. 10. Vol. XXXVII, 15·12-2003) 
Col.3SI 
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Shelter by China to ULFA 
(Deb. 4, Vol. XXXIX. 04-02-2004) 
Col. 107-08 

Sino-Indo Cooperation to Promote 
Tourism 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 139 

Trade Agreement with China 
(Deb. 14. Vol. XXXVIII. 19-12-2003) 
Col. 297-98 

Trade Agreements with China and USA 
(Deb. 4. Vol. XXXVII, 05-12-2003) 
Col. 368-69 

Trade with China 
(Deb. 9, Vol. XXXVII. 12-12-2003) 
Col. 169 

Cbitt .... nj.n Locomotive Works 
Chittaranjan Locomotive Works 

(Deb. 13, Vol. XXXVIII. 18-12-2003) 
Col. 257-59 

Choudh.ry Ch.ran Singh Birtli 
Centen.ry Celeb ... tions Committee 

Choudhary Charan Singh Birth Centenary 
Celebrations Committee (OUR 193) 
(Deb. 16. Vol. XXXVIII, 23-12-2003) 
Col. 475-77 

Christmas Holid.ys 
Order issued to all Central Schools to 

observe Christmas holidays in the 
month of January (Sub.) 
(Deb. 15. Vol. XXXVII1.22-12-2003) 
Co1.309-11 

Chulh. P.riyojn. 
Funds provided under improved Chulha 

Pariyojna 
(Deb. 3, Vol. XXXVII. 04-12-2003) 
Col. 275 

Cine Workers 
Job Security for Cine Workers 

(Deb. 3. Vol. XXXVII. 04-12-2003) 
Col120-21 I 

Cinema H.11s 
Slides on Environment in Cinema Halls 

(Deb. 8, Vol. XXXVII. 11-12-2003) 
Col. 89-90 

CISF 
Airport Security by CISF 

(Deb. 5, Vol. XXXVII. 08-12-2003) 
Col. 180-81 

Appointment on Compassionate Ground 
inCISF 
(Deb. I. Vol. XXXVII. 02-12-2003) 
Col. 195-96 

Bifurcation ofCISF 
(Deb. I. Vol. XXXVII. 02-12-2003) 
Col. 100-101 

Deployment ofCISF in PSUs 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 111-12 

Taking Centres ofCISF at Sidhabari 
(Deb. II, Vol. XXXVIII. 16-12-2003) 
Col. 98 

Training for CISF 
(Deb. 16. Vol. XXXVII1.23-12-2003) 
Col. 243-44 

Cities 
Amount under Mega City Scheme 

(Deb. 6. Vol. XXXVII. 09-12-2003) 
Col. 125-26 

Construction of Mini Township by DMRC 
(Deb. 6. Vol. XXXVII. 09-12-2003) 
Col. 72-73 

Development of Small and Medium Towns 
(Deb. 16. Vol. XXXVIII. 23-12-2003) 
Col. \37-38 

Development of To,", IlS 

(Deb. II. Vol. XXXVIII. 16-12-21103) 
Col. 42-68 

Primary, Secondary, Higher Secondary 
Schools in VillageslTowns 
(Oeh, 7, \01. XXXVII, 10-12-2003) 
Col. 268-74 
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Town Planning Studies 
(Deb. 16, Vol. XXXVIII, 23-12-2(03) 
Col. 93-104 

Township Development Projects and 
MRTs 
(Deb. 1, Vol. XXXVlI, 02-12-2003) 
Col.lTI 

CitizeDCharten 
Citizen Charters 

(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Co1.2S3-S9 

Citizeosbip 
Citizenship ofChakma Refugees 

(Deb. 6. Vol. XXXVlI, 09-12-2003) 
Col. 80 

Citizenship to Pak Nationals 
(Deb. 16, Vol. XXXVIII. 23-12-2003) 
Col. 178 

UseofiLS 
(Deb. 10, Vol. XXXVIt, 15-12-2003) 
CoI.l3l-32 

Civil nereDee Forces 
Funding of Home Guards and other Civil 

Defence Forces 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 197-98 

Civil Services 
Alleged Atrocities and discrimination 

against handicapped Dalits ofiAS and 
IRS Service (Sub.) 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
C.oI.298-99 

Coaching to SC Students 
(Deb. 13, Vol. XXXVlIl, 18-12-2003) 
Col. 347 

Comminee on Recruitment Refonn 
City CbeUeDge FUDd (Deb. 6. Vol. XXXVII, 09-12-2003) 
City Chellenge Fund I Col. 133 

(Deb. 6. Vol. XXXVII, 09-12-2003) otIE 
Col. 112 

Civil Aviation 

AI in Global Aviation Alliance 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 106 

Cheaper Helicopter Journey 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 267 

.. ~ Civil Aviation Policy 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 266-67 

FDl in Civil Aviation 
(Deb. S. Vol. XXXVll, 08-12-2003) 
Col. 315-16 

Liberalisation of Civil Aviation Sector 
(Deb. IS, Vol. XXXVIIl, 22-12-2003) 
Col. 269 

Lowering of Air Corridor Height 
(Deb. 16. Vol. XXXVII. 15-12-2003) 
Col.318-19 

CMIE Report on Agricultural Production 
(Deb. 5, Vol. XXXVIl, 08-12-2003) 
C.o1.281-82 

CNG 
Ban on Conversion of Petrol Cars to CNG 

(Deb. 2, Vol. XXXVII. 03-12-2003) 
Col. 412-13 

CNG for Kayamkulam Power Project 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 276 

CNGto Private Vehicles 
(Deb. 5, Vol. XXXIX, OS-02-2004) 
CoI.IS7-S8 

CNG to Vallarpadam Container Tenninal 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 65 

Import ofCNG and Export of Diesel 
(Deb. S, Vol. XXXIX, OS-02-2004) 
Col. 194 
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Use ofCNG in Vehicles in Bangalore City 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 278 

CNG Stations 

Issuance ofNOC for Lignite Based Power 
Project 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 113-14 

CNG Stations in States Need to check the rising prices of cast 
(Deb. 3, Vol. XXXVII, 04-12-2003) iron and coal with a view to safeguard 
Col. 61-62 the interests of small engineering 

Co-operative Thrift and Credit Societies foundry units in Gujarat and other parts 
of the country (MUR 377) 

Violation ofRuies by Co-operativeThrift i (Deb. 13, Vol. XXXVIIII, 18-12-2003) 
and Credit Societies Col. 439 (Deb. 14, Vol. XXXVIII, 19-12-2003) : 
Col. 147 Need to revise royalty on coal, ferrous 

Coaching Facilities and non-ferrous metals and pay the 
outstandings to the Government of 

Coaching Facilities for SCs/STslOBCs Orissa (MUR 377) 
Candidates (Deb. 16, Vol. XXXVIII, 23-12-2003) 
(Deb. 3, Vol. XXXVII, 04-12-2003) Col. 396 
Col. 256-76 

Coal 
Coal Reserves 

(Deb. 11, Vol. XXXVIII, 16-12-2003) 
Col. 21 1-16 

Decline in Coal Production 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 119-20 

Decline in Production of Coal 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 181-82 

Diversification Programme on NTPC for 
Coal Mining and Coal Washeries 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 293-94 

Overburden Removal-cum-c:oal Raising in 
Murulidih Colliery 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 65 

Production by WCL 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 257-58 

Production ofCoaJ 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 257-58 
(Deb. II, V~. XXXVIII, 16-12-2003) 
Col. 179-82 

Production of Coal by Outsourcing 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 168-70 

Grading and Pricing of Coal 
(Deb. 6, Vol. XXXVII, 09-12-2003) Production of Good QualityCoaJ 
Col. 203 (Deb. I, Vol. XXXVII,02-12-2003) 

Import of Coal and Iron Ore by Public 
Sector Steel Companies 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 257-59 

Col. 39-41 
Production of Waste Coal 

(Deb. II, Vol. XXXVIII, 16-12-2003) 
Co1.2O()..~1 

Import of Coal by SAIL Safety Measures. in Coal Mines . 
(Deb. 5, Vol. XXXVII, 08-12-2003) I (Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 253-54 I CoI.97-106 
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Setting up of Lignite based Power Projects 
lDeb. 3. Vol. XXXVII. 04-12-2003) 
Col. 298-300 

Coal Bearing Patches 

Outsourcing of Coal Bearing Patches 
(Deb. \. Vol. XXXVII. 02-12-2003) 
Col. 132-33 

Coal Companies 

Gratuity to Employees/Officers in Cil 
(lXb 16. Vol. XXXVII1.23-12-2003) 
Col. 326-29 

Irregularities and Corruptions in MCl 
(Deb. 16. Vol. XXXVIII. 2~-12-2003) 
Col. 306-07 

Produclton of Coal by Outsourcing 
lOeb 6. Vol. XXXVII. 09-12-2003) 
Col. 168-70 

COlli India Ulllited 

Complaints against OffICials 
(Deb. I\. Vol. XXXVIII. \6-12-2003) 
Col.20S 

Profit of Subsidiaries ofCll 
(Deb. 6. Vol. XXXVII, 09-12-2003) 
Col.170-7S 

Profit/Losses to Cil 
(Deb. I. Vol. XXXVII. 02-12-2003) 
Col. 159 

Removal of Persons due to Absence 
(Deb. 16, Vol. XXXVIII,23-12-2003) 
Co1.26U9 

Setting up of Grievance Redressal Cell by 
OL 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 186-87 

Works and Achievements in CIL 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 106-08 

CoaiMi .. 
Coal Mining by State Public Sector 

Undertakinp 
(Deb. 6, Vol. XXXVII,09-12·2oo3) 
Col. 73-74 

Expansion of Coal Mines 
(Deb. II. Vol. XXXVIII. 16·12-2003) 
Col. 199 

Handing over of Coal Mines to Private 
Parties by ECl 
(Deb. I. Vol. XXXVII. 02-12-2003) 
Col. 177·78 

Need to Expedite Completion ofDamodar 
Rail Project of Central Coalfields ltd. 
Mines and Pipradin and Karmatia 
(MUR377) 
(Deb. 16. Vol. XXXVIII. 23·12-2003) 
Col. 403-04 

Need to lake appropriate measures to 
check the incidents of fire in the Coal 
mines of Central Coalfields limited in 
the Bokaro-Kargil region (MUR 377) 
(Deb 7. Vol. XXXVII. 10-12-2003) 
Col. 382 

Scrapping orCoal Mining licences 
(Deb. 6. Vol. XXXVII. 09-12-2003) 
Col. 237-38 

Underground Coal Mines under MCl 
(Deb. I\. Vol. XXXVIII. 16-12-2003) 
Col. 225-27 

Workers Killed and Injured in Coal Mine 
(Deb. 5, Vol. XXXVII. 08-12-2003) 
Col. 121-23 

Coal Projecb 
New Coal Projects by SECl 

(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 253-54 

Status of Projects 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
CoI.217 

Coal Wasberies 

Need to review the functioning ofDugda 
Coal Washery and others Units of 
Bharat Coking Coal Limited (MUR 3n) 
(Deb. 2, Vol. XXXVII, 03·12·2003) 
Col. 486-87 
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Setting up of Coal Washeries in Coalfields 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Co1.102~3 

Coalfields 
Setting up of Coal Washeries in Coalfields 

(Deb. I, Vol. XXXVII. 02-12-2003) . 

Relaxation in CRZ Guidelines 
(Deb. 5. Vol. XXXVII. 08-12-2003) 
Col.I04~5 

Violation ofCRZ Guidelines in Mumbai 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 111-12 

Col. I 02~3 ~ Coastlll Zone 
CoastG ... nIs . East Coast Zone 

(Deb. 8. Vol. XXXV1I. 11-12-2003) 
Col. 365 Acquisition of Vessel by Coast Guard 

(Deb. 8. Vol. XXXVII, 11-12-2003) 
Col. 223-24 COCO Pumps 

Coast Guard's Intervention with Private 
Fishing Industry 
(Deb. 8. Vol. XXXVII. 11-12-2003) 
Col. 232-33 

Hotline between the Coast Guard 
Headquarters of India and Pakistan 
(Deb. 8. Vol. XXXVII. 11-12-2003) 
Col. 47-48 

Improvement of Abilities of Coast Guard 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 356 

Powers to Coast Guards 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 339-40 

Role of Coast Guard 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 135-37 

Shifting of Coast Guard Headquarters 
(Deb. 13, Vol. XXXVIII, I B-12-2003) 
Col. 169 

Coucal HiPways 
Upgradation of Coastal Highways in 

Gujarat 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. I ()6.()7 

COII ... I Reculatloa Zo .. 
Construction and Agricultural Activities 

inCRl-1 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Co1.15B-59 

COCO Pumps 
(Deb. 3, Vol. XXXVII. 04-12-2003) 
Col. 190-91 

Cocoa 
Cultivation of Cocoa and Vanila 

(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 247-50 

Coffee 
Consumption of Coffee 

(Deb. 14, Vol. XXXVIII. 19-12-2003) 
Co1.103~ 

Future of Tea and Coffee 
(Deb. 4, Vol. XXXVII. 05-12-2003) 
Col. 289-90 

Need to clear the proposal of the 
Government ofKamataka for providing 
relief to the coffee industry (MUR 377) 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
CoI.309-IO 

Colree Growen 
Subsidy for Coffee Growers 

(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 144-45 

Coins 
Issue of New Coins 

(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 269 

CoirBoard 
Promotion ofCoir Board 

(Deb. 16, Vol. XXXVIII, 23-12-2003) 
CoI.31~-13 
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Colleges 
Establishment of Colleges in Backward 

Areas 
(Deb. 12. Vol. XXXVIII, 17-12-2003) 
Col. 168 

Financial Assistance to Autonomous 
Colleges 
(Deb. 7. Vol. XXXVII, 10-12-2003) 
Col. 230-32 

Opening and Expansion of Schoolsl 
Boarding Schoolsl Colleges! Hostels! 
Technical Training Centres 
(Deb. 13, Vol. XXXVIII. 18-12-2003) 
Co1.36CU16 

Setting up of Colleges of ExcelleRce 
(Deb. 7. Vol. XXXVII. 10-12-2003) 
Col. 205 

UGC Grants to Colleges and Universities 
(Deb. 7, Vol. XXXVIl, 10-12-2003) 
Col. 83-104 

Collieries 
Closure ofColJieries by ECl 

(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 41 (Deb. 16, Vol. XXXVIII. 
23-12-2003)0l1. 199-200 

Overburden Removal-cum-coal Raising in 
Murulidih Colliery 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 65 

COIBlDen:ialBorTowinp 
External Commercial Borrowings 

(Deb. 4, Vol. XXXVII. 05-12-2003) 
0l1.329-32 

Committee(s) 

Committee on Absence ofMcmbcrs from 
the Sitting ofthc House - Minutes-
Laid 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 378 

Committee on Absence of Members frotn 
the Sittings of the House-Fifteenth 
Repon - Presented 
(Deb. 15, Vol. XXXVIII. 22-12-2003) 
0l1.322 

Committee on Absence of Members from 
the Sittings of the House-Minutes 
Laid 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 181 

Committee on Empowerment of Women-
Action Taken Statements - Laid 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 283-84 

Committee on Empowerment of Women-
Eighteenth Repon-Presented 
(Deb. 5, Vol. 'XXXIX, 05-02-2004) 
Col. 277 

Committee on Empowerment ofWomcn-
Seventeenth Repon - Laid 
(Deb. 15, Vol. XXXVIII,22-12-2003) 
Col. 283 

Committee on Empowerment of Women-
Sixteenth Repon - Presented 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 433 

Committee on GovernmcntAssurances-
Fifteenth Repon - Presented 
(Deb. 7. Vol. XXXVII. 10-12-2003) 
Col. 357 

Committee on labour and Welfare -Thirty 
Founh to Thirty-seventh Reports and 
Statements-Presented 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 433-36 . 

Committee on Papers Laid on the Table-
Founeenth to Sixteenth Repons-
Presented 
(Deb. 16, Vol. XXXVI1l, 23-12-2003) 
Col.36S 

Committee on Petitions - Minutes Laid 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
0l1.313 
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Committee on Petitions-Thirty Eighth 
Report - Presented 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 365 

Committee.on Petitions-Thirty-fourth 
and Thirty-fifth Report - Presented 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 378 

Committee on Petitions--Thirty-ninth, 
Fortieth and FortY-F:irst Reports -
Presented 
(Deb. 2, Vol. XXXIX, 30-01-2004) 
Col. 30 

Committee on Petitions-Thirty-sixth and 
Thirty Seventh Reports- Presented 
(Deb. 13, Vol. XXXVIIlI, 18-12-2003) 
Col. 403 

Committee on Private Members' Bills and 
Resolutions-Minutes - Laid 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 249 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 336 

Committee on Private Members' Bills and 
Resolutions - Thirty-eighth Report -
Presented 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 406 

Committee on Private Members' Bills and 
Resolutions - Thirty-ninth Report -
Presented 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 65 

Comminee on Private Members' Bills and 
Resolutions - Thirty-seventh Report -
Pr~sented 

(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 357 

Committee on Public Accounts - Action 
Taken Statements - Laid 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 406 

Committee on Public Accounts-Fifty-
eighth, Fifty-nintb and Sixtieth Reports-
Presented ; 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 282 

Committee on Public Accounts - Fifty-fifth 
to Fifty-seventh Reports - Presented 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 432-33 

Committee on Public Accounts - Sixty-first 
to Sixty-third Reports - Presented 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 25 I-52 

Committee on Public Undertakings-
Eleventh & Twelfth Reports - Presented 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 37 

Committee on Subordinate Legislation-
Thirteenth to Fifteenth Reports -
Presented 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 365 

Committee on Subordinate Legislation-
Twelfth Report - Presented 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 359 

Committee on the Welfare of Scheduled 
Castes and Scheduled Tribes-
Reports of Study Tours - Laid 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 405-06 

Committee on the Welfare of Scheduled 
Castes and Scheduled Tribes-
Twenty-eighth Report and Minutes -
Presented 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 283 

Committee on Welfare of Scheduled 
Castes and Scheduled Tribes - Twenty-
seventh Report and Minutes -
Presented 
(Deb. 8, Vol. xxxvn, 11-12-2003) 
Col. 375-76 
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Election to Committee-Committee on Presentation of PAC Report Relating to 
Public Accounts - Motion Moved Short Levy of Customs Duty - Laid 
(Deb. 4, Vol. XXXVII, 05-12-2003) (Deb. 5, Vol. XXXIX, 05-02-2004) 
Col 406 Col. 252 

EIectionto~NIItionaI Shipping Public Accounts Committee relating to 
~ Short Levy of Customs Duty Report-
(Deb. 2, Vol. XXXVII, 03-12-2003) Presented 
Col48I-12 (Deb. 5, Vol. XXXIX, 05-02-2004) 

Estimates Committee-Nineteenth Col. 356-57 
Report-Presented Reconstruction Package Committee 
(Deb. 4, Vol. XXXIX, 04-02-2004) (Deb. 4, Vol. XXXVII, 05-12-2003) 
CoL 211-19 Col. 311-72 

Fifty Sixth Report of the Business Standing Committee on Agriculture-
AdvisoryComm~Motion Moved Action Taken Statements - Laid 
(Deb. 4, Vol. XXXVII, 05-12-2003) (Deb. 12, Vol. XXXVIII. 17-12-2003) 
Col406-01 Col. 406-01 

JoinlComrniUce on Office of Profit - Eighth Stand ing Committee on Agricu hure -
Report - Presented Forty-Fifth Report - Presented 
(Deb. 2, Vol. XXXIX, 30-01-2004) (Deb. 12, Vol. XXXV 111, 17-12-2003) 
Col 30 Col. 406 

Joint Committee on Pesticide Residues in Standing Committee on Agriculture -
and Safety Standards for soft drinks, I Forty-ninth and Fiftieth Repons-
fruit juice and other beverages- i Presented 
Evidence-Laid I (Deb. 2, Vol. XXXIX, 30-01-2004) 
(Deb. 5, Vol. XXXIX, 05-02-2004) Col.31 
CoL 271 Standing Committee on Agriculture -

Joint Committee on Pesticide residues in 
and Safety Standards for Soft Drinks, 
Fruits Juice and Other Beverages -
Report and Minutes - Presented 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
CoLIU·12 

Forty-sixth to Forty-eighth Reports -
Presented 
(Deb. 16, Vol. XXXVI/I, 23-12-2003) 
Col. 365 

Standing Committee on Defence - Twenty-
first Report - Presented 

Joint Parliamentary Committee on the (Deb. 6, Vol. XXXVII, 09-12-2003) 
Functioning of Wakf Boards-Ninth Col. 217 
and Tenth Reports - Laid I Standing Committee on Empowerment of 
(Deb. 12, Vol. XXXVIII, 11-12-2003) Women _ Action Taken Statement _ Laid 
Col. 407 (Deb. 2, Vol. XXXIX. 30-01-2Q04) 

Need to bring the wodting ofCBI and other Col. 30 
intelIilcnce agencies within the 
purview ~f. Parliamentary Committee 
(MUR371) 
(Deb.U, Vol. XXXVIII, 22-12-2003) 

, CoI.329 

Standing Committee on Energy - Forty-
Second Report - Presented 
(Deb. 16, Vol. XXXVIII. 23-12-2003) 
Col. 361 
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Standing Committee on Energy - Forty-
third to Forty-seventh Reports -
Presented 
(Deb. 4, Vol. XXXIX. 04-02-2004) 
Col. 182 

Standing Committee on External Affairs -
Action Taken Statement - Laid 
(Deb. 13. Vol. XXXVIII I, 18-12-2003) 
Col. 403 

Standing Committee.on External Affairs-
Thirteenth Report - Presented 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 367 

Standing Committee on External Affairs -
Twelfth Report - Presented 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 407 

Standing Committee on Finance - Fifty-
fifth Report - Laid 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 286 

Standing Committee on Finance - Forty-
eighth to Fifty-fourth Reports -
Presented 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col.2n-78 

Standing Committee on Food, Civil 
Supplies and Public Distribution -
Twenty Third to Twenty-Sixth Report-
Presented 
(Deb. 13, Vol. XXXVIlII, 18-12-2003) 
Col. 403 

Standing Committee on Food, Civil 
Supplies and Public Distribution -
Twenty-Seventh Report - Presented 
(Deb. 16, Vol. XXXVIII,23-12-2003) 
Col. 367-68 

Standing Committee on Home Affairs -
Evidence Laid 
(Deb. 4. Vol. XXXVII, 05-12-2003) 
Col. 402 

Standing Committee on HomeAftBirs -One 
Hundred and Seventh Report & 
Evidence - Laid 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 297 

Standing Committee on Home Affairs -
One Hundred and Eighth Report - Laid 
(Deb. 14, Vol. XXXVlII, 19-12-2003) 
Col. 338 

Standing Committee on Home Affairs -
One Hundred and Third to One 
Hundred and Sixth Report - Laid 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
CoI.40I..()2 

Standing Committee on Human Resource 
Development - Hundred-forty eighth 
Report - Laid 
(Deb. 4, Vol. XXXIX. 04-02-2004) 
Col. 184-85 

Standing Committee on Human Resource 
Development - Hundred-forty second 
to Hundred forty seventh Reports -
Presented 
(Deb. 9, Vol. XXXVII. 12-12-2003) 
Col. 298 

Standing Committee on Industry-
Hundred-forty fifth Report - Laid 
(Deb. 4, Vol. XXXIX. 04-02-2004) 
Col. 185 

Standing Committee on Industry - One 
Hundred and thirty-eighth to One 
Hundred and forty-fourth Reports-
Laid 
(Deb. 16. Vol. XXXVlll. 23- I 2-2003) 
Col. 368-69 

Standing Committee on lrodustry - One 
hundred-thirtieth to One hundred-
thirty-seventh Reports - Laid 
(Deb. 15, Vol. XXXVIII. 22-12-2003) 
Col. 286-81 
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. Standing Committee on Information 
Technology - Fifty-fourth to Sixty-
fourth Reports and First Study Tour 
Report - Presented 
(Deb. IS, Vol. XXXVIIl, 22-12-2(03) 
CoL 284-15 

Standing Committee on Labour and 
Welfare - Thirty-eighth Report - Laid 
(Deb. IS, Vol. XXXVIII, 22-12-2(03) 
CoL 286 

Standing Committee on-Petroleum And 
Chemicals - Fifty-second to Fifty-
fourth Reports - Presented 
(Deb. n, Vol. XXXVIII, 16-12-2(03) 
Col. 304-05 

Standing Committee on Petroleum and 
Chemicals - Statement Laid 
(Deb. 9, Vol. XXXVII, 12-12-2(03) 
Col. 296-97 

Standing Committee on Railways - Action 
Taken Statement - Laid 
(Deb. 4, Vol. XXXVII, 05-12-2(03) 
Col. 401 

Standing Committee on Railways -
~ifteenth Report - Presented 
(Deb. 11, Vol. XXXVIII, 16-12-2(03) 

. Col.30S 

Standing Committee on Railways -
Fourteenth Report - Presented 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 413 

Standing Committee on Railways -
S'ixteenth to Eighteenth Reports -
Presented 
(Deb. 4, Vol. XXXIX, 04.()2-2004) 
Col 184 

Standing Committee on Science and 
Technology, Environment and For~
One bundred nineteenth to one 
hundred twenty-fourth Reports - Laid 
(Deb. 3, Vol. XXXIX, 03.()2-2004) 
Col.~ 

Standing Committee on Science and 
Technology, Environment and Forests 
- One hundred-eighteenth Report - Laid 
(Deb. 14. Vol. XXXVIII. 19-12-2003) 
Col. 338 

Standing Committee on Transport, 
Tourism and Culture - Seventy-first, 
Seventy-second and Seventy-third 
Reports - Laid 
(Deb. 2, Vol. XXXVlI, 03-12-2003) 
Col. 480-81 

Standing Committee on Transport. 
Tourism and Culture - Seventy-fourth 
to Seventy-seventh Reporls - Laid 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 66-67 

Standing Committee on Urban And Rural 
Development - Fiftieth Report -
Presented 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 278 

Standing Committee on Urban and Rural 
Development - Fifty-first Reports - Laid 
(Deb. 16, Vol. XXXVIII. 23-12-2003) 
Col. 368 

Standing Committee on Urban and Rural 
Development - Fjfty-second to Fifty-
sixth Reports - Presented 
(Deb. 4, Vol. XXXIX. 04'()2-2004) 
Col. 289 

Study Tour Reports and Action Taken 
Statement - Forty-eight to Fifty-first 
Report - laid 
(Deb. 14. Vol. XXXVIII, 19-12-2003) 
Col. 38 

Thirty-Eighth Report of the Committee on 
Private members' Bills and Resolutions 
- Motion Moved 
(Deb. 14, Vol. XXXVlll, 19-12-2003>. 
Col. 440 

Commodities 

Cost of Production and MRP 
(Deb. 9, Vol. XXXVII. 12-12-2003) 
Col. 196-97 
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Sale of Under Weight Articles 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 157-58 

Common Entrance Examinations 
Common Entrance Examination for 

Professional Courses 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 25-26 

Leaking of Question Papers 
(Deb. 7, Vol. XXXVII. 10-12-2003) 
Col. 293 

Commonwealth Games 
Commonwealth Games 

(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 18-19 

Cricket in the Commonwealth Games 
(Deb. 11, Vol. XXXVIII, 16-12-2003) 
Col. 125 

Communal Riots 

Compensation for Lost Crops to Post 
Godhra Riot Victims 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 134 

Gujarat Riots 
(Deb. I, Vol. XXXVII, 02-12-2003) 
CoL 189 

Seminar on Media 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 85-86 

CommuDication Network 
Communication Network to Flash Accident 

Relating News 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
CoI.I02"()3 

Community Polytechnk Project 
Need to review the salary and allowances 

of employees working in community 
Polytechnic Project (MUR 377) 

Community Radio 

CommlBlity Radio Project 
(Deb. 8, Vol. XXXVII, 1I-1~-2003) 
Col. 364-65 

Licenses for Community Radio 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 84-86 

Community Service 

Community Service for Petty Offenders 
(Deb. II, Vol. XXXVIII,16-12-2003) 
Col. I 19-20 

Compact Disks 
CD on Ayurvedic Formulations 

(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 13940 

Companies 
Companies Delisted from Stock 

Exchanges 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 205 

Conversion of Charitable Society into 
Company 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 129-30 

Direct Investment by Companies 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
CoL 285 

Directors of Companies 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
CoL 363 

Impairment of Assets of Companies 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 177 

Non-Payment of Deposits by Companies 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 337 

Vanished Companies 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 128 

(Deb. 10, Vol. XXXVII, 15-12-2003)" 
CoL 470-71 

(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 126-27 
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Violation of Rules by Companies 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 202-04 

VPT by Private Companies 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col41~12 

CompusioaateAppoiDtmeots 
Appointment on compassionate Ground 

inCISF 
(Deb. I,-Vol. XXXVII, 02-12-2003) 
CoI.I9S-96 

Need to provide compensation and 
security to the victims of reported 
violence in village Badhara in Satna 
district of Rewa Parliamentary 
Constituency in Madhya Pradesh 
(Sub.) 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 192-99 

Need to provide compensation to the 
families of Defence personnel killed 
while defending the Borders at par with 

Appointment on Compassionate Grounds I the compensation given to Kargil 
(Deb. 2, Vol. XXXVII, 03-12-2003) I Martyrs (MUR 377) 
Col. 270 i (Deb. 5, Vol. XXXVII, 08-12-2003) 

Employment on Compassionate Ground! Col. 350 
(Deb. 15. Vol. XXXVlI1, 22-12-2003) I Payment of Compensation 
Co1.12~21 I (Deb. I, Vol. XXXVII, 02-12-2003) 

Job and Compensation to Next of Kin of I Col. 1~ • 
Deceased Employees 
(Deb. 6, Vol. XXXVII, 09-12-2003) I ComplaiDts 
CoI.2S4-S6 I Complaints against DoctorsIHospitals 

Job on Compassionate Grounds (Deb. 12, Vol. XXXVIII, 17-12-2003) 
(Deb. 4, Vol. XXXVII, 05-12-2003) Col. 337-38 
Col. 95-96 I Complaints against Officials 
~~·2~ijOI. XXXVIU, 16-12-2003) (Qeb. 11, Vol. XXXVlIl, 16-12-2003) 

Recruitment in ITBP on Compassionate 
Ground 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col7S-76 

CompIllU1ioa 
Applications for Employment and 

Compensation 
(Deb. 16, Vol. XXXVIlI, 23-12-2003) 
Col. 316-11 

Compensation for Lost Crops to Post 
Godhra Riot VICtims 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 134 

CoI.20S 
Complaints against Senior Area Managen 

Indane 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 382 

Complaints apinst Territory Managers 
BPU. 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col.3S9 

Complaints Redressal Centre 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col 169-70 

r~_..-aG" Pr' _ ...... _-' CHlpllterCeatrel 
~ • .......-.on to oJect ... , .......... Persons 

ofTamluk-Digba Rail Project Computer Centres in Ashram Schools 
(Deb. 8, Vol. XXXVII, 11-12-2003) I (Deb; 4, Vol. XXXVIl, 05-12-2003) 
Col. 177-78 CoL 75-76 
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Computerisation 
Computerisation of Land Records 

(Deb. 6, Vol. XXXVII, 09-12-2(03) 
Col. 23-27 

Computerisation of Post Offices in 
Rajasthan 
(Deb. 12, Vol. XXXVIII, 17-12-2(03) 
Col. 295-96 

Computerised System for Monitoring a 
Patient 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
('01.254-55 

Computerization in Mines 
(Deb. 6, Vol. XXXVII, 09~12-2003) 
CoI.176-n 

Computerization ofTraffic Challan 
(Deb. I, Vol. XXXVII, 02-12-2(03) 
Col. 49 

Conditional Access System 
Committee on Conditional Access System 

(Deb. 8, Vol. XXXVII, 11-12-2(03) 
Col. 274-75 

Impact of CAS on old T. V. Sets 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 54-55 

Implementation of Conditional Access 
System 
(Deb. 5, Vol. XXXIX, 05-o2~2004) 
Col. 38-40 

Problems of Consumers by 
Implementation of CAS 
(Deb. 5, Vol. XXXIX, 05~2-2004) 
Col. 209-10 

Uniformity in Implementations of CAS 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 291-92 

Computerisation of High Court ofKerala Conferences 
(Deb. 14, VoI.XXXVIII,19-12-2003) CommonwealthParliamentaryConference 
Col. 249-50 (Deb. 7, Vol. XXXVII, 10-12-2003) 

Computers Col. 227-28 
Corruption in Purchase of Computer 

(Deb. I, Vol. XXXVII, 02-12-2(03) 
CoI.41 

Conference for Amendment to we 
(Deb. 16, Vol. XXXVIII,23-12-2003) 
Col. 241-42 

Installation of Computer Micro Chips on Conference of Labour Ministen 
Degrees (Deb. 5, Vol. XXXVII, 08-12-2003) 
(Deb. 4, Vol. XXXIX, 04-02-2(04) I Col. 213 
Col. 54 I Conference on Agriculture for Rabi 

Theft of Computers Campaign 
(Deb. 3, Vol. XXXVII, 04-12-2003) . (Deb. 10, Vol. XXXVII, 15-12-2003) 
Col.324-25 Col. 21G-1I 

CONCOR Conference on Inter-Linking of Rivers 
Air journey by CONCOR Officers 

(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 319 

Container Corporation of India 
(Deb. 13, Vol. XXXVlIl, 18-12-2003) 
Colm 

Outstanding Anlount against CON COR 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 191 

(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 1M 

Fifth Ministerial Conference ofWTO held 
at Cancun, Mexico (St) 
(Deb. 14, Vol. XXXVIII,I9-12-2003) 
Co1.417-20 

-1Iealth Ministers Conference 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
CoI.J66.67 
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International Conference on Fugitive 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Co1.7S-76 

SAARC Infonnation Ministers <X>nference 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
<X>1.3~SI 

World Tea Conference 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col 227 

WTO's Conference in Cancun 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
<X>l324 

Codicated Goods 

Confiscated Goods 
(Deb. 9, Vol. XXXVIl, 12-12-2003) 
<X>1.170 

CouipDlellt fix 

Imposition of Consignment Tax 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
<X>1.91-92 

CODStitutioD ofladil 

Kbasi Language in 8th Schedule 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 168 

Need to approve the proposal of the 
Government ofKamalaka for providing 
regional reservation in the State by 
amending article 371 of the 
Constitution (MUR 377) 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Cel.32S-26 

Need to include Santbali and Bodo 
languages in the eighth Schedule to 
the Constitution (MUR 377) 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col 379 

Special Status Vader Anicle 3701371 
(Deb: 1, Vol. XXXVII, 02-12-2003) 
Col 209-10 

Constitutional AlDeDd_DII 

Constitutional Amendment 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
<X>1.238-39 

Implementation of Circular 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 326, 350-51,367-68 

CoastructioD Sector 

Employment of Local Experts in 
<X>nstruction Sector 
(Deb. 4, Vol. XXXVIl, 05-12-2003) 
Col. 59 

Institutions for Training to Construction 
Workers 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 95-98 

Consumer Clubs 
Consumer Clubs 

(Deb. 14, Vol. XXXVIlI, 19-12-2003) 
Col. 184 

CODSUlDer Disputes Redressal 
Consumer Disputes Redressal 

(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 25-35 

CODtainen 
Statutory Warning on Bottles and 

Containers 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
COI.SS-S6 

Coatamiaatioa 

Contaminated Vegetables 
(Deb. S, Vol. XXXVII, 08-12-2003) 
Col. 24445 

Fluoride Mitigation Centre 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 109 

Research on Heavy Metal Content in Plant 
Samples 
(Deb. S. Vol. XXXVII, 08-12-2003) 
Col. 237 
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Contract Farming 

Contract Fanning 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 125-26 

Contnlet Laboun 

Amendment in Contract Labour System 
(Deb. 10, Vol. XXXVll, 15-12-2003) 
Col. 29--36 

Contract Labour Act 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 263 

Contractual Workers in BSCL, BSL and 
SAIL 
(Deb. 15. Vol. XXXVIII, 22-12-2003) 
Col. 109-10 

Scope of Contract Labour in Semi-
Government Organisations 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 321 

Contraeton 

Non-Payment of Minimum Wages by 
Contractors 
(Deb. IS, Vol. XXXVIlI, 22-12-2003) 
Col 142 

Contribution Regulatory Authority 

Contribution Regulatory Authority 

Cooperative Societies 

Assistance for Woman Cooperative 
Societies 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 201-02 

Banking Licence to Cooperative Societies 
(Deb. 14. Vol. XXXVIII, 19-12-2003) 
Col. 65 

Tribal Cooperative Societies 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 274-76 

CopyRigbt 

Amendment in Copyright Act 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 33 

Corporate Governance 

Panel on Corporate Governance 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 206 

Corporate Nexus 

Corporate Nexus in Manipulating Capital 
Market 
(Deb. 4, Vol. XXXVII. 05-12-2003) 
Col. 238 

Corporate Safety Plan 

(Deb. 9, Vol. XXXVll, 12-12-2003) Corporate Safety Plan 
Col. 71 (Deb. 3, Vol.· XXXVII, 04-12-2003) 

Contributory Pension Scheme 

Contributory Pension Scheme 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 145-46 

Convention Centres 
Interim Budget General, 2004-2005 

(Deb. 3, Vol. XXXIX, 03-02-2004) 
CoI.48 

Conviction 

Decline in Conviction Rate 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
CoI.6U9 

Col. 33-36 

Corridon 

Delhi-Agra Corridor 
(Deb. 2, Vol. XXXVII. 03-12-2003) 
CoI.460-61 

Corruption 
Cases against Corrupt Officials 

(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 124-28 

Corruption Among lAS Officers 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 199-200 
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Cl'rruption Cases in SJ. Hospital 
lDeb. 7. Vol. XXXVII, 10-12-2003) 
Col. 135 

Corruption in DDA 
(Deb. II. Vol. XXXVIII. 16-12-2003) 
Col. 175-76 

Protection to Cottage Industries 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 123-24 

Traditional Rural Cottage Industries 
(Deb. I. Vol. XXXVII, 02-12-2003) 
Col.J3J 

Corruption in J~diciary Cottaae Industries Corpontioa 
(Deb. 9, Vol. XXXVII. 12-12-2003) 
CoI.6U9 

Corruption in Kendriya Bhandar 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col.7S 

Corruption in Police Forces 
(Deb. I. Vol. XXXVII, 02-12-2003) 
Co1.10S--12 

Corruption in Purchase of Computer 
(Deb. I. Vol. XXXVII. 02-12-2003) 
Col. 41 

Corruption Practices at BHEl Centres 
(Deb. 8, Vol. XXXVII. 11-12-2003) 
Col. 34142 

CVC Orders on Gift to Government 
Employees 
(Deb. I. Vol. XXXVII. 02-12-2003) 
Col. 116 

Disproportionate Assets 
(Deb. 6, Vol. XXXVII. 09-12-20(3) 
Col. 250 

Income Tax Officials Involved in 
Corruptions Cases 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 236 

Disinvestment of Cottage Industries 
Corporation 
(Deb. 2, Vol. XXXVII. 03-12-2003) 
Co1.201-{)3 

Colton 

Committee for Minimum Support Price of 
Cotton 
(Deb. IS, Vol. XXXVIII,22-12-2o(3) 
Col. 176 

Cotton Production Area 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 146-47 

Export ofConon 
(Deb. 9, Vol. XXXVII. 12-12-2003) 
Col. 168-69 
(Deb. 14. Vol. XXXVIII. 19-12-2003) 
CoI.2~7 

Production of Co non Textiles 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
CoI.~IOO 

Technology Mission for COllon 
Production 
(Deb. J 5, Vol. XXXVIII, 22-12-2003) 
Col. 34-36 

Irregularities and Corruptions in MCl COUpoD Valkbltia& MaebiMs 
(Deb. 16, Vol. XXXVIII. 23-12-2003) 
Col. 306-07 

Prevention of Corruption Act 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 16K 

CoUap ladllltries 
Inclusion of Cottage Industry Subject in 

Syllabus 
(Deb. 12, Vol. XXXVIII,17-12-2o(3) 
Col. ISS 

Non-Functioning of Coupon Validating 
Machines 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 276-77 

Courier Servleel 
Courier CompanieS using Airlines Oqo 

Service . 
(Deb. 5, Vol. XXXVII,08-12-2oo3) 
Col. 77-7S 
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Courier Services 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 338-39 

Court Cues 

Court Cases against JNU 
(Deb. 12, Vol. XXXVIII,17-12-2003) 
Col. 286-17 

Courts 

Interim Budget General, 2004-2005 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 44 

Credit Deposit Ratio 

Credit Deposit Ratio in North-Eastern 
States 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col.210-11 

Control of Court Administration • Credit Facilities 
(Deb. 9, Vol. XXXVII, 12-12-2003) Creditto SSls 
CoI.I~5 (Deb. 14, Vol. XXXVIII, 19-12-2003) 

Setting up ofTribunal Col.17S-80 
(Deb. 13, Vol. XXXVIII. 18-12-2003) Col. 40 Rural Credit System 

(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 249 Special Commercial Courts 

(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 228 Credit Infrastructure Fuod 

Time Limit for PronoWlCing Judgement 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 224-25 

COl Distillery 
Pollution by Cox Distillery 

(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 109-10 

CPWD 

Maintenance ofCPWD Parks 
(Deb. 16, Vol. XXXVIII,23-12-2003) 
Col. 203 

Works by CPWD 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 292-302 

Credit Cards 

Credit Cards 
(Deb. 4, Vol. XXXVII,05-12-2003) 

Credit Infrastructure Fund 
(Deb. 4, Vol. XXXVII, OS-12-2003) 
Col. 33S-36 

Credit Policy 
Credit Policy of RBI 

(Deb. 4, Vol. XXXVII, OS-12-2003) 
Col. 244-45 

Crime 
Crime Against Women 

(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 10-12 

Crimes in Trains 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 171--73 

Decline in Conviction Rate 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
CoI.6U9 

CoI.300 Delhi Police Personnel in Criminal 
Credit Cards to Artisans I Activities 

(Deb. 4, Vol. XXXVII, 05-12-2003) I (Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 233 Col. 73-74 

CreditlDebit Card 
(Deb. 9, Vol. xxxvn, 12-12-2003) 
CoI.201~ I 

Registration of Cases 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 70 
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Review of Investigation and Prosecution 
System 
(Deb. 6, Vol. XXXVII. 09-12-2003) 
Col. 73 

Sharing oflntelligence with Nepal Police 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 72 

Statement Correcting Reply to Starred 
Question No. 103 dated 26.11.2002 
Re: Crime against Women and 
Statement Re: Reasons for Delay in 
Correcting Reply 
(Deb. 16, Vol. XXXVIlI, 23-12-2003) 
Col. 369-79 

Criminals 
Community Service for Petty Offenders 

(Deb. II, Vol. XXXVIII, \6-12-2003) 
Col. J 19-20 

Criminal Escaping Abroad 
(Deb. 1. Vol. XXXVII, 02-12-2003) 
Col. lSI-52 

Wanted Criminals 
(Deb. J I, Vol. XXXV Ill, 16-12-2003) 
Col. 69-70 

CropLoss 
Compensation for Lost Crops to Post 

Godhra Riot Victims 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 134 

Loss caused to the farmers of Gujarat due 
to failure of the crops (CA) 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 436-47 

Need to provide fmancial assistance to 
the sugarcane growers of Bihar whose 
crops have been affected by drought 
(MUR371) 
(Deb. a, Vol. XXXVII. 11-12-2003) 
Col. 4 12-13 

Need to take effective measures to control 
spider worm disease affecting coconut 
crop in Erode district and other parts 
offamil Nadu (MUR 377) 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 74-75 

Crops 
Alternate Crop Strategy 

(Deb. 5, Vol. XXXVII. 08-12-2003) 
Col. 161 

Concept of Crop Rotation' 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
CoL 387-88 

Conference on Agriculture for Rabi 
Campaign 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col.21G-11 

Diversification of Crops 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 41 1-12 

Improvement in Quality of Ground nuts 
(Deb. 5. Vol. XXXVII, 08-12-2003) 
Col. 143-44 

Procurement ofExpon Paddy 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 242 

Production ofKharif 
(Deb. 10, Vol. XXXVII. 15-12-2003) 
Col.403.()4 

Crude Oil 
Allocation of Crude Oil 

(Deb. 13, Vol. XXXVIll, 18-12-2003) 
Col. 266-67 

CVC Guidelines on Indian Oil Corporation 
Limited 
(Deb. 13. Vol. XXXVIIl.1I-I2-2003) 
Col. 234-35 

Dealers Commission 
(Deb. 13. Vol. XXXVIII. 18-12-2003) 
Col. 111-12 

Dividend Paid by Oil PSUs 
(Deb. 13. Vol. XXXVIII. 11-12-2003) 
Col. 271 

Domestic Production of Oil and Oas 
(Deb. 13. Vol. XXXVIII. 18-12-2003) 
Col.4142 
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Guidelines to ONGC Videsh to Self Crude 
from Foreign Wens 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 137 

Increase in Prices of Crude Oil 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 121-22 . 

Oil and Gas Production in Assam 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 81 

Production of Crude Oil 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 191-·94 

Refining Capacity of Crude Oi I 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 17-22 

Relief Package for Exploration of Crude 
Oil in North Eastern Region 
(Deb. \3, Vol. XXXVIII, 18-12-2003) 
Col. 97-98 

Royalty on Gas and Oil to Assam 
(Deb. 8, Vol. XXXVII. 11-12-2003) 
Col. 259 

Sale of Crude Oil by ONGC to other Oil 
Companies 
(Deb. S. Vol. XXXIX, 05-02-2004) 
Col. 189-90 

Sale of Crude Oil to China and other 
Countries by ONGC Videsh 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 93-94 

CSDCanteen 
Procurement of Branded Item by CSD 

(Deb. 13, Vol. XXXVIII. 18-12-2003) 
Col. 159 

Currency ~le5 
Dissimilarities in Similar Notes 

(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 222 

Soiled Notes 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 128 

Stapling of Currency Notes 
(Deb. 14, Vol. XXXVIII. 19-12-2003) 
Col. 23 1-32 . 

Custodial Deaths 
Custodial Deaths 

(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 1&-27 

Cu.uomDuty 
Custom Duties for Power Plants 

(Deb.13,VoI.XXXVIII,18-12-2003) 
Co1.207-{)9 

Customs Duty Exemption for Ropeway 
Project 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col.217-18 

Observation by the Speaker re: 
Presentation of PAC Report relating to 
short levy of customs duty 
(Deb. 5. Vol. XXXIX, 05-02-2004) 
Co1.273-75 

Presentation of PAC Report Relating to 
Short Levy of Customs Duty---Laid 
(Deb. 5. Vol. XXXIX. 05-02-2004) 
CoU52 

Presentation of Report of Public Accounts 
Comminee relating to Short Levy-of 
Customs Duty 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 356-57 

Customs Department 
Goods Seized by Customs 

(Deb. 14. Vol. XXXVIII, 19-12-2003) 
Col. 68-69 

Smuggled Goods/Currency Seized by 
Customs 
(Deb. 9, Vol. XXXVII. 12-12-2003) 
Col. 65---{) 7 

Customs House Agents 
Customs House Agents Licencing Rules 

(Deb. 4, Vol. XXXVII. 05-12-2003) 
Col. 110-11 
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Customs Ofrtdals 
Complaint against Customs Officials 

(Deb. 14, Vol. XXXVIII, 19-12-2003) 
. Col. 220-21 

Harassment by Customs Officials 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 249-SO 

CyberCriIM 
CyberCrime 

(Deb. II, Vol. XXXVIII, 16-12-2003) 
CoI.70-n 

DabhoI PowerCOIIIp8IIY 
Dabhol Power Company 

(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 133-34 

Foreign Investment in Dabhol 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
CoI.l53-54 

Settlement ofLolm Taken by Dabhol Power 
Company 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. ISS 

Daily Wages Elaployees 

Daily Wages Employees in LlC 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 107-09 

Dairy Cooperative COIUIittees 

Special Dairy Cooperative Committees 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col.31 {}-'16 

Milk Production 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 107-09 

Setting up of Milk Powder Plant in Bihar 
(Deb. IS, Vol. XXXVIII,22-12-20OJ) 
Col. 1S I-52 

Shortage of Milk in Delhi 
(Deb. S, Vol. XXXVII, 08-12-2003) 
CoL 328-29 

OaHu 

Alleged Atrocities and discrimination 
against handicapped Dalits ofiAS and 
IRS Service (Sub.) 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 298-99 

Need to make existing provisions of the 
law more stringent with a view to check 
caste based discrimination and 
atrocities against Oalits (MUR 377) 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Co1.413-14 

OIlman A Diu 
Collapse of bridge linking Mati Daman and 

Nani Daman in the Union Territory of 
Daman and Diu resulting in loss of 
human lives and steps taken by the 
Government in regard thereto (CA) 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 39&-407 

Daman Bridge 
DairyDevelopllleat (Deb. I, Vol. XXXVII, 02-12-2003) 
Adulteration in Packed Milk Col. 129 

(Deb. S, Vol. XXXVII, OB-12-2oo3) OalllOdllrVaIley Cof1JOf1ltioa 
Col.B3-84 

Funds for Promotion of Animal 
Husbandry and Dairy 
(Deb. 10, Vol. XXXVII, IS-12-2oo3) 
COI.8S-86 

Import of Milk Powder 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 22S-26 

Completion on DVPP 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col.!65-66 

Guest Houses of Damodar Valley 
Corporation 
(Deb. 5, Vol. XXXIX, OS-02-2004) 
Co1.18! 
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Inclusion of Panchet Hill Thermal Power I Silted Maithon Dam ofDVC 
Project (Deb. 13. Vol. XXXVIII. 18-12-2003) 
(Deb. 5, Vol. XXXIX. 05-02-2004) I Col. 84·85 
Co1.21O-11 

Joint Venture of Tatas with Damodar 
Valley Corporation 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 343 

Data Management System 

Natural Resources Data Management 
System 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 281-82 

Power Generated by DVC DAVP 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Co1.217-19 

Silted Maithon Dam ofDVC 
(Deb. 13, Vol. XXXVIII. 18-12-2003) 
Col. 84-85 

Supply of Electricity by DVC 
(Deb. 5. Vol. XXXIX, 05-02-2004) 
Col. 80 

Dams 

Exhibitions on DAVP 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 145---52 

Day Care Cbild Centres 

Grants to NGOs for Running Day Care 
Child Centres 
(Deb. 12, Vol. XXXVI1I, 17-12-2003) 
Col.370-71 

Debit Cards 
Construction of Dam at Lalpur in Gujarat 

(Deb. 5, Vol. XXXVU, 08-12-2003) CreditiDebitCard 
Col. 172 (Deb. 9, Vol. XXXVII, 12-12-2003) 

Funds to States for Construction of Dams 
(Deb. 10, Vol. XXXVII. 15-12-2003) 
Col. 212-16 

Need to construct high dams on rivers 
causing floods and erosion irt 
Khagaria, Bihar (MUR 377) 
(Deb. 15. Vol. XXXVIII, 22-12-2003) 
Co1.327-28 

Need to expedite construction of 
Khodashi dam on river Krishna in 
Karad Tehsil of Satara district, 
Maharashtra (MUR 377) 
(Deb. 14, Vol. XXXVIII. 19-12-2003) 
Co1.415-16 

Pending River Dam Project 
(Deb. 15, Vol. XXXVIII,22-12-2003) 
Col 70-76 

Safety of Dams 
(Deb. 10. Vol. XXXVII. 15-12-2003) 
Col. 108-09 

Col. 201-02 

Debt Reconstruction Package 

Reconstruction Package Committee 
(Deb. 4, Vol. XXXVII. 05-12-2003) 
Col. 371-72 

Debt Recovery TribulUIl 

Debt Recovery Tribunal 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 123-25 

Debt Relier 

Debt Relief to Highly Indebted Countries 
(Deb. 4, Vol. XXXVII. 05-12-2003) 
Col. 132-33 

Deendayal Disabled Rehabilitation 
Scheme 

Deendayal Disabled Rehabilitation 
Scheme 
(Deb. 8, Vol. XXXVII. 11-12-2003) 
Col. 37-39 
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l)ftpak Power Committee 

Outlay under APDRP 
(Deb. 5. Vol. XXXIX, 05-02-2004) 
Col. 82-83 

Defence Air-Base 

Civilian Flights from Defence Air-base 
(Deb. 8. Vol. XXXVII. 11-12-2003) 
Col. 104 

Defence Cooperation 

Agreement with France for Development 
of Weapon System 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 284 

Defence Cooperation Agreement with 
Singapore 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 200 

Defence Cooperation with BrazLl 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 14243 

Defence Cooperation with U. S. 
(Deb. 4. Vol. XXXIX, 04-02-2004) 
Col. 34-35 

Military Ties with Central Asian Countries 
,Deb. II. Vol. XXXVII, 11-12-2003) 
Col.231 

Defence Equipments 

Barak Defence System 
(Deb. 5. yol. XXXIX, 05-02-2004) 
Col. 136 

Delay in Development of Weapons/ 
Equipments 
<Deb. 13. Vol. XXXVIII, 18-12-2003) 
Co1.271-72 

Development of Airborne Early Wami6g 
and COlltrol System 
(Deb. 8. Vol. XXXVII, 11-12-2003) 
Col. 190-91 

Development of Device to Defuse Bomb 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 86 

Export of Defence Equipment 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 106-07 

Induction of Defence Equipment 
(Deb. 5, Vol. XXXIX. 05-02-2004) 
Col. 227 

Jammers in Border Areas Ineffective 
(Deb. 11, Vol. XXXVIII, 16-12-2003) 
Col. 235-36 

Orders for Procurement of Indigenous 
Defence Equipments 
(Deb. 13, Vol. XXXVIIl, 18-12-2003) 
Col. 273-74 

Production of Defence Equipment by 
Private Sector 
(Deb. 13, Vol. XXXVIII. 18-12-2003) 
Col. 267 

Seizure oflsraeli Defence Equipments 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col.71. 

Defence InteUigence Ageacy 

Defence Intelligence Agency 
(Deb. 8, Vol. XXXVII, 11-12;2003) 
Col. 182 

Defence land 
Defence Land on Lease 

(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 244-45 

Defence Modernisation Fund 

Interim Budget General. 2004-2005 
(Deb. 3, Vol. XXXIX. 03-02-2004) 
Col. 50 

Defence Penonnel 

DDA Scheme for Freedom Fighters and 
Military Persons 
(Deb. I. Vol. XXXVII. 02-12-2003) 
Col. 125 

Defence Procurement 

Procurement by DRDO through NCCFI 
Kendnya Bhandar 
(Deb. 8, Vol. XXXVII. 11-12-2003) 
Col. 71-72 
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Procurement oflNS Talwar 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 381 

Procurement of Warships 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 134-35 

DefCDce Recruitment 

Incident of Stampede during Recruitment 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
CaL 64 

Recruitment in Defence Services 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 60-62 

Defence Service Exam 
Allowing of Girls in NDA Entrance 

Examination 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 167-68 

Conducting of Defence Service Exam in 
Regional Languages 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
CoL 104 

Defence Services 
Promotion Policy 

(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 183-84 

Delhi 
Air Pollution in Delhi 

(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 89-90 

Allopathic Dispensary North Avenue 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 85 

Allotment of Par king Area in Delhi 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 291 

Conditions of Roads in Delhi 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 288 

Corruption Cases in SJ. Hospital 
(Deb. 7, Vol. XXXVII, ·10-12-2003) 
Col. 135 

Delhi-Agra Corridor 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 460-6 I 

Demoiition of Houses by Directorate of 
Estates 
(Deb. I I, Vol. XXXVIII, 16-12-2003) 
CoJ.l85-87 

Demolition of Jawahar Vatika in Delhi 
University 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 223-24 

Demolition ofLutyens Bungalows 
(Deb. I I, Vol. XXXVIII, 16-12-2003) 
Col. 245-46 

Demolition ofBuildingslFarm Houses in 
South Delhi 
(Deb. II, V?1. XXXVIII, 16-12-2003) 
Col. 251-53 

Development of Tourism in Walled City 
ofDelhi 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 324-27 

Disaster Management Authority in Delhi 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 259-60 

Discontinuation of Cab Ie in South Delhi 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 196-97 

Encroachments/Occupations in Delhi/ 
NewDellii 
(Deb. 16, Vol. XXXVIIJ, 23-12-2003) 
CoL 288-90 

Entry Fee at Delhi and Murnbai Airport 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 75 
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Finger-Prints in Tihar Jail 
(Deb. 6. Vol. XXXVII, 09-12-2003) 
Col. 135 

Golden Quadrilateral from Delhi to Kolkata 
(Deb. 2. Vol. XXXVII, 03-12-2003) 
Col. 324-25 

Helicopter Service in Delhi and Mumbai 
(Deb. 5, Vol. XXXVII. 08-12-2003) 
Col. 252 

Illegal Construction in Chandni Chowk 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 101-02 

Inmates in Tihar Jail 
(Deb. II. Vol. XXXVIII, 16-12-2003) 
Col. 230-31 

IOCL Retail Outlets in Delhi 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 332-33 

Law and Order in Delhi 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 265 

Maintenance of Roads in Delhi 
(Deb. 6. Vol. XXXVII, 09-12-2003) 
Col. 187-89 

Master Plan for Re-development and Re-
organisation of Delhi 
(Deb. I, Vol. XXXVII, 02-12-2003) 
0>1.122-24 

Migration to NCT of Delhi from the 
Neighbouring States 

Need to place work order for construction 
of a new bridge on river Yamuna at 
Wazirabad, East Delhi (MUR 377) 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
0>1.69 

Need to regularise unauthorised colonies 
in Delhi and to allow Members of 
Parliament to utilize the MPLAD funds 
for dcwelopment of such colonies 
(Sub.) 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Co1.318--19 

Offices ofEPF in Delhi 
(Deb. 5, Vol. XXXVII, 08-12·2003) 
0>1.155-56 

Opening up of a CGHS Dispel1SlU)', Vasant 
Vihar 
(Deb. 4, Vol. XXXIX, 04-02·2004) 
0>1.95 

Parking Policy in the Capital City 
(Deb. I I, Vol. XXXVIII, 16·12·2003) 
O>t 17·21 

Passenger amenities at Delhi Railway 
Stations 
(Deb. 3, Vol. XXXVII. 04- I 2·2003) 
Col. 71·72 

Pipeline from Mundra to Delhi by HPCL 
(Deb. 8, Vol. XXXVII, 11·12-2003) 
Col. 191 

(Deb. 1, Vol. XXXVII, 02-12-2003) Registration of Cases 
Col. 143--44 (Deb. 6, Vol. XXXVII, 09-12-2003) 

Monkey Menace in Delhi 0>1. 70 
(Deb. 5. Vol. XXXVII, 08-12-2003) RetailOutletsoflOCLinDelhi 
Col. 114-15 (Deb. 13, Vol. XXXVlIl. 18-12-2(03) 

Music Schools in Delhi 0>1. 292 
(Deb. 10. VoL XXXVII, 15-12-2003) 
0>1. 

Need to ensure early completion of the 
pending projeClS of Railways in East 
Delhi (MUR 377) 
(Deb. II. Vol. XXXVIII. 16-12-2003) 
Col. 307 

Revision in Master Plan of Delhi 
(Deb. 16, Vol. XXXVlII, 23-12-2003) 
Col. 200-201 

Shifting ofDelhi Income Tax Office 
(Deb. 14, Vol. XXXVlII, 19-12-2003) 
Col. 89-90 
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Shortage of Milk in Delhi 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 328-29 

Unused Land in Burari in Delhi 
(Deb. 16,'\101. XXXVIII,23-12-2003) 
Col. 204 

Violation of Security Rules 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 146 

Delhi Development Authority 
Allotment of Land to NGOs by DDA 

(Deb. I. Vol. XXXVII, 02-12-2003) 
Col.51~8 

Allotment of DDA Flats to Punjab 
Migrants 
(Deb. II. Vol. XXXVIII, 16-12-2003) 
Col. 191 

Allotment of DDA Flats to Kendriya 
Bhandar 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col.230-31 

Construction of Dwelling Units by DDA 
(Deb. I. Vol. XXXVII, Q2-12-2003) 
Col. 128-29 

Construction ofUG Flats 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Co1.l54-58 

Corruption and Mismanagement in DDA 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 199-203 

Corruption in DDA 
(Deb. II, Vol. XXXVlIl, 16-12-2003) 
Col. 175-76 

DDA Scheme for Freedom Fighters and 
Military Persons 
(Deb. I. Vol. XXXVII, 02-12-2003) 
Col. 125 

Delay in Allotment of Flats by DDA 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 114 

Expandable Housing Scheme, 1996 
(Deb. 16, Vol. XXXVIII, :h-12-2003) 
Col. ISO-52 

Need to develop parks adjoining Group 
Housing Societies in East Delhi by 
DDA(MUR377) 
(~eb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 394-95 

Need to implement the Supreme Court's 
orders on transferring the land of 
closed industries to D.D.A. (MUR 377) 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Co1.416-17 

Pending cases against DDA Officers and 
Employees 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 144 

Suspension of Officers ofDDA 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 179-80 

Transfer ofVasundhara Enclave Area from 
DDAtoMCD 
(Deb. I, Vol. X}\XVlI, 02-12-2003) 
Col. 141-42 

Trial ofDDA Officers 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 84-85 

Delhi Metro Rail 
Construction of Mini Township by DMRC 

(Deb. 6, Vol. XXXVIl, 09-12·2003) 
Col. 72-73 

[xpertise in Delhi Metro 
(Deb. II, Vol. XXXVIII, 16-12-')1)03) 
Col. 167 

Extension of Delhi Metro Railway Section 
(Deb. 11, Vol. XXXVIll, 16-12·2003) 
Col. 190 

Funding for Delhi Metro 
(Deb. II, Vol. XXXVlII, 16-12-2003) 
Col. 123-24 
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Gap between the Platform and the Coach 
on Metro Stations 
(Deb. 11, Vol. XXXVlIl. 16-12-2003) 
Col. 128 

Delimitation Commisltoa 
Delimitation Commission 

(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 246-47 

Laying of Separate Track Demands for Excess Gra8ts(Raitway) 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 140 

Modem Light Weight Coaches for Metros 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 85 

Pollution by Delhi Metro Rail Project 
(Deb. 5. Vol. XXXVII. 08-12-2003) 
Col. 94-95 

Delill Milk ~belM 
Home Delivery Scheme Under DMS 

(Deb. 15, Vol. XXXVIII. 22-12-2003) 
Col 192 

NCCF Purchase Scam in DMS 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 80 

Reduction in StatfStrength of OMS 
(Deb. 15, Vol. XXXVIII. 22-12-2003) 
Col. 14445 

DeIIai Pollee 
Additional Posts in Delhi Police 

(Deb. 6, Vol. XXXVII, 09-12-2003) 
CoL 260-61 

Delhi Police Coordination with 
Neighbouring States 
(Deb. 16, Vol. XXXVIII,23-12-2003) 
Col. 260-61 

Delhi Police Personnel in Criminal 
Activities 
(Deb. I, Vol. XXXVII. 02-12-2003) 
CoL 73-74 

Insurance of Cards to Vehicle Owners ' 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 2M 

Vacant Post in Delhi Police 
(Deb. 16, Vol. XXXVIlI, 23-12-2003) 
Col. 213-29 

Demands for Excess Grants (Railway), 
2001-2002 
(Deb. 2, Vol. XXXIX, 30-01-2004) 
Col. 20 

Interim Budget (Railway) - General 
Discusswn Demands for Grants on 
Account - (Railway), 2004-2005 
Demands for Supplementary Grants-
(Railway), 2003-2004 and Demands for 
Excess Grants - (Railways) 200 \-2002 
(Deb. 3, Vol. XXXIX. 03-02-2004) 
Col. 97-224 

Demaads for Grants on ACCOUDt 
(GeaeraI) 

Demands for Grants on Account (General)-
Voted Demands for Supplementary 
tirants (General) - Voted 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 382 

Interim Budget (General) 2004-2005; 
Demands for Grants on Account 
(General) 2004·2005; Demands for 
Supplementary Grants (General) 2003-
2004 • General Discussion 
(Deb. 4. Vol. XXXIX. 04-02-2004) 
Col. 200-81. 396-82 

DemaDds for GraDIs OD Accouat 
(Railways) 

Interim Budget (Railway) - General 
Discussion Demands for Grants on 
Account - (Railway). 2004-2005 
Demands for Supplementary Grants • 
(Railway). 2003·2004 and Demands for 
Excess Grants· (Railways) 200 1-2002 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 97-224 
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Demands for Supplementary Grants 
(Geaeral) 

Demands for Grants on Account (General) 
- Voted 

Demands for Supplementary Grants 
(General) - Voted 
(Deb. 4, Vol. XXXIX. 04-02-2004) 
Col. 382 

Demands for Supplementary Grants -
General 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 360 

Demands for Supplementary Grants -
General 
(Deb. 11, Vol. XXXVIII, 16-12-2003) 
COI.S29-34 

Demands for Supplementary Grants - ; 

Demolition 

Demolition of Houses by Directorate of 
Estates 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
C01.18S-87 

Demolition of Lutyens Bungalows 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 24S-46 

Demolition of Buildings /Farm Houses in 
South Delhi 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
CoI.2SI-53 

Dental Colleges 

Common Entrance Test for MedicallDental 
Colleges 
(Deb. 2, Vol. XXXVJl, 03-12-2003) 
Col. 265 

General-2003-2004 • Dental Colleges 
(Deb. 12, Vol. XXXVIII, 17-12-2003) (Deb. 4, Vol. XXXIX, 04-02-2004) 
CoI.43J-5J2 Col. 31-32 

Interim Budget (General) 2004-2005; 
Demands for Grants on Account 
(General) 2004-200S; Demands for 
Supplementary Grants (General) 2003-
2004 - General Discussion 
(Deb. 4, Vol. XXXIX, 04-O2-2004) 
Col. 200-88, 382-96 

Demands for Supplementary Grants 
(Railways) 

Demands for Supplementary Grants 
(Railways),2003-2004 
(Deb. 2, Vol. XXXIX. 30-01-2004) 
Col. 19-20 

Recognition of Medical and Dental 
Colleges 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 409-10 

Dental Diseases Programme 
Dental Diseases Programme 

(Deb. 7, Vol. XXXVII, 10-12-2003) 
CoL 227 

Deputy Prime Minister 

Visit of Deputy Prime Minister 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col.l7 

. . Desert Area 
Interim Budget (Railway) - General . 

Discussion Demands for Grants on IlntcrUll BudgctGcncral, 2004-2OOS 
.4.ccount _ (Railway), 2004-2005 (Deb. 3, Vol. XXXIX, 03-02-2004) 
Demands for Supplementary Grants _! Col. 46 
(Railway), 2003-2004 and Demands for I Transformation of Thar Desert into a 
Excess Grants - (Railways) 200 1-2002 Drought Prone Area 
(Deb. 3, Vol. XXXIX, 03-02-2004) I! (Deb. 11, Vol. XXXV Ill, 16-12-2(03) 
Col. 97-224 Col 118-19 
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Developed Countries 
Immigrants to Developed Countries 

(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 206-07 

Development Boards 

Enquiry against Officers in DOS & D 
(Deb. 4. Vol. XXXVII, 05-12-2003) 
Col. 122-24 

Tender Enquiry in DGS&D 
(Deb. 4. Vol. XXXVII, 05-12-2003) 
Col. 265-66 

Development Boards Duma 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 91 

Development Projects 

Developmental Projects 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 144-45 

Funds for Development Projects 
(Deb. 4, Vol. XXXVII. 05-12-2003) 
Col. 352-54 

Funds to Projects of Various States 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 250-54 

Implementation of Schemes in Rajasthan 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 107 

Japanese Aid for Construction of Projects 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 52-54 

Need for a financial package to Bihar for 
development wc.rks 10 the State (C.A.) 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 408-12 

Reported Need for a financial package to 
Bihar for development works in the 
State (CA) 
(Deb. 9, Vol. XXXVII. 12-12-2003) 
Col 316-58 

DrlD Aaistallce 
DFID Assistance 

(Deb. 4, Vol. XXXVII, 05-12-2003) 
CoI.298-99 

DGS4D 
Differential Rate Contracts for DGS&D 

(Deli. 16, Vol. XXXVIII, 23-12-2003) 
Colm 

Dharna Outside Pragati Maidan by Anti-
Mining Groups 
(Deb. II, Vol. XXXVIII. 16-12-2003) 
Col. 101 

Diagaostic Facilities 
Assistance for Strengthening Diagnostic 

Facilities 
(Deb. 7. Vol. XXXVII. 10-12-2003) 
Col. 151-52 

Diamond 
Import of Raw Diamonds from Russia 

(Deb. 14, Vol. XXXVIII. 19-12-2003) 
Col. 206-07 

Satellite Survey for Diamond 
(Deb. 16. Vol. XXXVIII, 23-12-2003) 
Col. 192 

Diesel 

Consumption of Diesel 
(Deb. I. Vol. XXXVII. 02-12-2003) 
Col. 96-98 

Import ofCNG and Export of Diesel 
(Deb. 5. Vol. XXXIX, 05-02-2004) 
Col. 194 

Diet ... Distribution Syltelll 
Digital Distribution System 

(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 156 

Dialta. Earth Station 
Digital Earth Station at Bangalore 

(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 183-84 

Dltita' litora. System 
Usc ofDigital Storage System 

(Deb. 13, Vol. XXXVIII. 18-12-2003) 
Col. 318 
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Diplomats 

Visit of Diplomats to forward area 
(Deb. 13. Vol. XXXV\II, 18-12-20.03) 
Col.366-67 

Diplomats Wives 

Wives of Diplomats taking up Jobs 
Abroad 
(Deb. 12. Vol. XXXVIII, 17-12-2.003) 
Col. 132 

Directorate of Estates 
Demolition of Houses by Directorate of 

Estates 
(Di!b. II, Vol. XXXVI1I, 16-12-2003) 
Co1.l85-87 

Direttorare of Maize Research 
Performance Directorate of Maize 

Research 
(Deb. 15, Vol. XXXVIII, 22-12-20.03) 
Col. 204-05 

Disabled Persons 
Renewal of Registration in Disability Area 

(Deb. 13, Vol. XXXV Ill, 18-12-2003) 
Col. 292-94 

Setting up of University for Disabled 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 138-39 

Disaster Management 
Disaster Management 

(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 106 

Disaster Management Authority in Delhi 
(Deb. 6, Vol. XXXVII, 09-12-2.003) 
CoI.2S9-60 

DiASter Management Committee 
(Deb. I \, Vol. XXXVIII, 16-12-2.003) 
Co\. 84-88 

DisdpliDary Enquiry 
Enquiry Against OffICials 

(Deb. 16, Vol. XXXVUI, 23-12-2003) 
Col. I 49-S0 

Discussion Under Rule 193 
Action taken report on the report of the 

joint parliamentary committee on stock 
market scam and matters relating 
thereto (DUR 193) 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 429-504 
(Deb. 16. Vol. XXXVIII, 23-12-2003) 
Col. 429-37 

Choudhary Charan Singh Birth Centenary 
Celebrations Corruninee (DUR 193) 
(Deb. 16, Vol. XXXVI1I, 23-12-2003) 
Col.47S-77 

Plight offarmers, youth and working class 
both in the organised and unorganised 
sectors (DUR 193) 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 300-70 

Prime Minister's Statement on the 
Resignation ofShri Dilip Singh Judev, 
from the Counci I of Ministers 
(DUR 193) 
(Deb. 7, Vol. XXXVII, 10-12-20.03) 
Col. 365-85 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Co1.378-85 

Recent incidents of violence in Assam and 
some other parts of the country due to 
Recruitment Policy of. the Railways 
(DURI93) 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 413-70 
(Deb. 10, Vol. XXXVIl, 15-12-20.03) 
Col. 537-(;38 

Recent Stamp Paper Scam (OUR 193) 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 354-401, 4.02-09 

Unemployment Situation in the Country 
(OUR 193) 
(Deb. 16, Vol. XXXVIII,23-12-2003) 
Col. 406-29,438-75 

Disease Surveillance System 
Disease Surveillance Systel'l 

(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 331-32 
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Dise.ses 
AIDS Vaccine 

(Deb. 2. Vol. XXXVII, 03-12-2003) 
L·Ot. I ()O.ij I 

Assistance to Control Tuberculosis 
(Deb. 7, Vol. XXXVII. 10-12-2003) 
Col. 282-86 

Bird Flu in Asia (S.N.Q.) 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col.2n-'~S 

Combating Diabetes 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 326-27 

Conjunctiviti!> Cases 
lOeb. 2. Vol. XXXVII, 03-12-2003) 
Col. 323-24 

Coronary Diseases 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 128-29 

Drug for Diabetes 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 7-9 

Eradication of Dengue 
(Deb. 2. Vol. XXXVII, 03-12-2003) 
Col. 12-15 

Eradication of Hepatitis 
(Deb 7, Vol. XXXVII, 10-12-2003) 
Col. 175078 

Eradication ofKala-azar 
(Deb. 7, Vol. XXXVII, 10-12-2063) 
Col. 274-"s 

Eradication ot'TB 
(Deb. 2,-Vol. XXXVII, 03-12-2003) 
Co1.4S6-S8 

Filaria Cases 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 425027 

Foot and Mouth Diseases amongst 
Animals 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 248 

Hepatitis A and B Vaccination 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 78-79 

Hepatitis Cases 
(Deb. 12, Vol. XXXVIII. 17-12-2003) 
COI.~S 

Lung Cancer 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 265 

National Vector Borne Diseases Control 
Prograrmne 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 22 1-23 

Need to take effective measures to control 
spider worm disease affecting coconut 
crop in Erode district and other pans 
ofTamil Nadu (MUR 377) 
(Deb. 3, Vol. XXXIX. 03-02-2004) 
CoL 74-75 

Production ofTyphoid Vaccines 
(Deb. 7, Vol. XXXVII. 10-12-2003) 
Col. 130-31 

Research on Cancer 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 172-73 

SARS 
(Deb. 12, Vol. XXXVIII. 17-12-2003) 
Co1.36S~ 

Supply of Vaccine apinst EncephaJitis 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
CoI.S4-SS 

Thalassacmia 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 278-79 

DilinVutaaeB. 
Foot and Mouth Disease: Creation ofScparatc Entities 

(Deb. 15. Vol. XXXVIII,22-12-2oo3, (Deb. 7, Vol. XXXVII, 10-12-2003) 
Col.2OS~ Col. 145 
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Disinvestment in NFL I Disinvestment of Oil Companies 
(Deb. 2, Vol. XXXVII, 03-12-2003) (Deb. 2, Vol. XXXVII, 03-12-2003) 
Co1.391-92 Col. 282-83 

DisinvestmentofBALCO Disinvestment of Profit Making 
(Deb. 12, Vol. XXXVJlI, 17-12-2003) Companies 
Col. 96-97 i (Deb. 4, Vol. XXXIX, 04-02-2004) 

Disinvestment of Cottage Industries /1 Col. 132-33 
Corporation Disinvestment ofPSU in Kerala 
(Deb. 2, Vol. XXXVII, 03-12-2003) (Deb. 2, Vol. XXXVII, 03-12-2003) 
CoL20I~3 Co1.II~17 

Disinvestment of Hotels 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 266-67 

Disinveslment ofHPCL, BPCL, and IOC 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 427-28 

Disinvestment of Indian Handicraft and 
HB: 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 291-92 

Disinvestment of IOCl and Other PSU 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 221-22 

Disinvestment oflPCl 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
CoI.30s.06 

Disinvestment oflTDC Hotels 
(Deb. 12, Vol. xxxvm, 17-12-2003) 
Col. 247-SS 

Disinvestment ofPSUs 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 170-74 

Disinvestment of Ranj it Hotel 
(Deb. 12, Vol. XXXVIlI,17-12-2003) 
Col. 99-100 

Disinvestment ofRCF, Mumbai 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 65-66 

Disinvestment of SCI 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 264-65 

Disinvestment Process of SSP 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 233 

Funds Realized through Disinvestment 
Proceeds 
(Deb. 12, V,?1. XXXVIII, 17-12-2003) 
Col. 288-89 

Disinvestment of Majority Stake of Steel Reported strike by oil sector employees 
Plant of SAIL against disinvestments ofBPCL, HPCL 
(Deb. 15, Vol. XXXVIII,22-12-2003) etc. (AM) 
Col. 238-39 (Deb. II, Vol. XXXVIII, 16-12-2003) 

Disinvestment ofNALCO Col. I~ 
(Deb. 12, Vol. XXXVIII, 17-12-2003) Target Fixed for Disinvestment 
Col. 67-61 (Deb. 2, Vol. XXXVII, 03-12-2003) 

Disinvestment ofNBCC Col. 95 
(Deb. 7, Vol. XXXVII, 10-12-2003) DiliDvestmelltCO_ .... 

Col. 248 Report ofDisinvestment Commission 
Disinves1mentofNHDCLand NEEPCOl (Deb. 7, Vol. XXXVII, 10-12-2003) 

(Deb. 7, Vol. XXXVII, 10-12-2003) Col. 51-52 
Col. 161 
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Dispensaries 
Opening of Mobile Dispensaries 

(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 97-98 

Unifonn Pattern in Dispensaries and Units 
(Deb. 12. Vol. XXXVlIl, 17-12-2003) 
CoU14-15 

Distant Education Centres 

Investment of Dividends by Public Sector 
Undertakings 
(Deb. 8. Vol. XXXVII, 11-12-2003) 
Col. 161-62 

DNA Testing 
Amendment in Law for DNA Testing 

(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 205-06 

Dodon 
Distant Education Centres Ayurvedic CMO 

(Deb. 12, Vol. XXXVIII. 17-12-2003) (Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 54-57 Col. 84 

District Institutes for Education & 
Training 

Grants for DIETs 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 201 

District Primary Education Programme 
D.P.E.P. 

(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 234-35 

Evaluation ofD.P.E.P. 
(Deb. 12, Vol. XXXVlIl, 17-12-2003) 
Col. 163-64 

District Rural ~veloplllCnt Agencies 

Merger of the Employees ofDRDAs with 
District Panchayats 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. I 14-15 

Disturbed Areas 

Disturbed Areas 
(Deb. 11, Vol. XXXVIII. 16-12-2003) 
Col. 228-29 

Dtvideads 
Dividends to Stock Holders of Banks 

(Deb. 14, Vol. XXXVIII, 19-12-2003) 
CoI.I84-B5 

Dividends drawn by foreign Institutional 
Investors 
(Dcb. 9, Vol. XXXVll, 12-12-2003) 
Col. 31 

Complaints against DoctorsIHospitals 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 337-38 

Screening Test of Doctors 
(Deb. 7, Vol. XXXVII. 10-12-2003) 
Col. 229-30 

Unifonn Policy on Private Practice 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 61 

Doordanhan 
24-Hour News Channel in Regional 

Languages on DDI AIR 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
CoI.28S 

AIR/DD Kendras for Bodo-Tribal Areas 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
CoI.IS7-S8 

Approval of Programmes 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 110-11 
(Deb. S, Vol. XXXIX. 05-02-20(4) 
C01.l73-7S 

Bifurcation ofDDI AIR 
(Deb. 8, Vol. XXXVII. 11-12-2003) 
Col.l!»-92 

Cflftd~'-; in DD/AIR 
- (Deb. 13, Vol. XXXVIIl,18-12-2003) 

Col. 171·72 . 
Coverage ofDD in Rajasthan 

(Deb. S, Vol. XXXIX. 05-02·2004) 
Col. 134 



DD and AIR in North East 
(Deb. 13. Vol. XXXVIII. 18-12-2003) 
Col. 274-76 

DD Channels through Cable 
(Deb. 3. Vol. XXXVII. 04-12-2003) 
Col. 112-13 

DD through British Pay Channels 
(Deb. 3. Vol. XXXVII, 04-12-2003) 
Col. 89 

DD/AIR in Jharkhand 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 86 

DDi AIR Trl'nsmitter~ in Border States 
(Deb. 5. Vol. XXXIX. P5-02-2004) 
CoLS5--76 

Doordarshan Channels Through Cable 
(Deb. 5. Vol. XXXIX, 05-02-2004) 
Col. 160 

DTU undel KU Band 
(Deb. S. Vol. XXXIX. 05-02-2004) 
Co1.165 

Earnings of Revenue through 
Advertisem~nts on DD and AIR 
(Deb. 5. Vol. XXXIX, 05-02-2004) 
Col. 161.Q 

Failure of DD to cover Incident 
(Deb. 3, Vol. XXXVII. 04-12-2003) 
Col. 223 

HPT for Kokrajhar 
(Deb. B. Vol. XXXVII, 11-12-2003) 
Col. 90-9\ 

Interruption in Live Cricket Match 
(Deb. 13. Vol. XXXVIII. IB-I2-2oo3) 
Col. 14243 

Introduction of Microwave Multi-Point 
Oistribntion Sy~tem for DO 
(Deb. 8, Vol. XXXVII. 11-12-2003) 
Col. 337-38 

Launching ofDD- News Channel 
(Deb 3. Vol. XXXVII, 04-12-2003) 
Col.I03~ 

Oriya Programmes ori DD 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 127-2B 

Poor Reception of Doordarshan 
(Deb. 13, Vol. XXXVIII, I B-1 2-2003 ) 
Col. 160-61 

Priority to Regional Programmes on DDI 
AIR 
(Deb. 5. Vol. XXXIX. 05-02-2004) 
Col. 182-83 

Production of Programmes by Non-
Departmental Persons 
(Deb. 5. Vol. XXXIX. 05-02-2004) 
Col. 50 

Programmes of Defaulters on 
Doordarshanl A I R 
(Deb. 5. Vol. XXXIX. 05-02-2004) 
Col. 107--22 

Regulation of Adver~isements of Pay 
Channels 
(Deb. 5. Vol. XXXIX, 05-02-2004) 
Col. 101 

Sanctioning of Programmes for 
Doordarshan 
(Deb. 13, Vol. XXXVIII, IB- 1 2-2003) 
Col. 5-17 

Selection of Artists in DDI AIR 
(Deb. 3. Vol. XXXVII. 04-12-2003) 
Col. 195 

Setting up of DD Centre at Sumtrpur in 
Rajasthan 
(Deb. 5, Vol. XXXIX. 05-02-2004) 
Col.B5 

Use of Digital Storage System 
(Deb. 13, Vol. XXXVIII, 1B-12-2003) 
CoI.31B 

Vacant Posts in DDI AIR 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 232 

Violation of Guidelines by Doordarshan 
(Deb. 8, Vol. XXXVII. 11-12-2003) 
Col. 94 
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Violation of Guidelines by Private TV 
Channels 

DRDA Schemes 
Central Share of Funds to DRDA Schemes 

(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 108--10 

(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 193-95 

Winding up of Metro Channel DRDO 
(Deb. 3, Vol. XXXVII, 04-12-2003) , Procurement by DRDO through NCCFI 
Col. 208-09 Kendriya Bhandar 

, (Deb. 8, Vol. XXXVII, 11-12-2003) 
i Dope Test I Col. 71-72 

Dope Test 

(Deb. 11, Vol. XXXVIlJ, 16-12-2003) Drinkilll Water 
Col. 28-33 Drinking Water Problem 

DoubieStadtContaiaerTnias (Deb. 16, Vol. XXXVIII. 23-12-2003) 
Double Stack Container Trains Col. 16~7 

(Deb. 8. Vol. XXXVII, 11-12-2003) Drinking Water Problem in Rural Areas 
Col. 262 (Deb. 16. Vol. XXXVlII, 23-12-2003) 

Dowry Col. 251-52 
: Drinking Water Project in Kamataka Dowry Act ' 

(Deb. 7. Vol. XXXVll. 10-12-2003) (Deb. 1, Vol. XXXVII. 02-12-2003) 
Col. 77-78 Col. 118-19 

DPAP Drinking Water Supply in Jharkhand 
(Deb. 11, Vol. XXXVlII, 16-12-2003) 

Districts Covered under DPAP Col. 92-93 
(Deb. II, Vol. XXXVIII, 16-12-2003) Hogenakkal Drinking Water Project 
Col. 117-18 (Deb. 6, Vol. XXXVII. 09-12-2003) 

Dninage Col. 123-24 
Drainage System along Golden Inclusion of Potable Water in Food Items 

Quadrilateral Roads (Deb. 7, Vol. XXXVII, 10-12-2003) 
(Deb. 4, Vol. XXXIX, 04-02-2004) Col. 226-27 
Col. 52 Need to include Panchganga river at 

Need to provide adequate outlets for Kolhapur, Maharashtra in the National 
smooth drainage of water across the River Action Plan with a viewtoprovide 
NalionaIHighwayNo.8alHondViIIage potable drinking water to the local 
in Novasari district, Gujarat (MUR 377) people (MUR 377) 
(Deb. 3, Vol. XXXVII, 04-12-2003) (Deb. 3, Vol. XXXIX, 03-02-2004) 
CoL 380 Col. 75 

Need to provide filUUlCial usistance to Norms for Packaged unnkinJINatural 
the Government of Tamil Nadu for Mineral Water 
implementation of underground I (Deb. 9, Vol. XXXVII, 12-12-2003) 
drainage and sewerage system in Col. 4 1--43 
Rasipuram Municipality (MUR 377) I Potable Water from Sea 
(Deb. 7, Vol. XXXVII, 10-12-2003) I' (Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 387 Col. 191-92 
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SGSYand Drinking Water under PMRWS 
Scheme 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 139-41 

Standard Set for' Drinking Water 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col.~5 

Study Reports on Fluorosis in Drinking 
Water 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 309-10 

Villages Lacking Quality Drinking Water 

Need to provide Central Assistance to the 
Government of Andhra Pradesh to 
tackle the drought situation in the State 
(MUR377) 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Co1.413-14 

Need to provide financial assistance to 
the Government of Maharashtra to 
tackle the severe drought situation in 
the State (MUR 377) 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 312 

(Deb. I, Vol. XXXVII, 02-12-2003) Need to provide financial assistance to 
Col. 8-9 I the sugarcane growers of Bihar whose 

Driven crops have been affected by drought 
(MUR377) 

Need to provide financial assistance to I (Deb. 8, Vol. XXXVII, 11-12-2003) 
the Government of Karnataka for Col. 412-13 
establishing a Modern Training 
Institute and Research Centre for Need to take suitable measures to tackle 
drivers at Hassan, Karnataka the problem of severe drought in 
(MUR377) Karnataka(MUR 377) 
(Deb. 3, Vol. XXXVII, 04-12-2003) (Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 381-82 Col. 412 

Drought Policy on Drought Proofing 
Central Assistance to Drought Affected (Deb. 15, Vol. XXXVIII, 22-12-2003) 

States Col. 79-80 
(Deb. 5, Vol. XXXVII, 08-12-2003) Rice for Drought Affected BPL Families 
CoI.30~8 (Deb. 14, Vol. XXXVIII, 19-12-2003) 

Central Assistance to Gujarat to Meet Col. 290-92 
Drought Situation Drought Affected Areas 
(Deb. 15, Vol. XXXVIII, 22-12-2003) A lIocation of Foodgrains to Drought 
Col. 126--28 Affected Areas 

Drought Animal Power (Deb. 10, Vol. XXXVII, 15-12-2003) 
(Deb. 10, Vol. XXXVII,. 15-12-2003) Col. 67-70 
Co1.239-40 Drought Prone Areas 

Jobs in Drought Hit Areas Committee on Watershed Development 
(Deb. 6, Vol. XXXVII, 09-12-2003) Programme and Assistance to Drought 
Col.ll6-17 Prone Areas 

Need to provide adequate financial (Deb. 16, Vol. XXXVIII, 23-12-2003) 
assistance to the Government of Col. 152-53 
Karnataka to tackle the drought Drought Prone Areas in Karnataka situation in the State (MUR 377) 
(Deb. 2, Vol. XXXVII, 03-12-2003) (Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 489 Col. 164 
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Need to bring the districts of Sivaganga. 
Pudukottai and Ramnad in Tamil Nadu 
under the ambit of the Drought Prone 
Area Progranune (MUR 377) 
(Deb. 3. Vol. XXXIX. 03-02-2004) 
Col. 70-71 

Transformation of Thar Desert into a 
Drought Prone Area 
lDeb. II. Vol. XXXVIII. 16-12-2003) 
Col.I 18-19 

Drought ReliefDocumeot 

Drought Relief Document 
(Deb. 15. Vol. XXXVIII. 22-12-2003) 
Col. 216 

Drug Abuse 

Drug Abuse: 
(Deb. 6. Vol. XXXVII. 09-12-20031 
CoI.45 

Reduction of Drug abuse and Alcoholism 
(Deb. 13. Vol. XXXVIII.IS-12-2003) 
Col. 3>-38 

Drug De--Addktion Centra 

Opening of Drug De-addiction Centres 
(Deb. 3, Vol. XXXVII. 04-12-2003) 
CoI.S3-56 

Drug Price Control Order 

Inclusion of Medicines in DPCO 
(Deb. 12. Vol. XXXVIII. 17-12-2003) 
Col. 193-94. 

Drugs 

Amendment of Drug Control Act 
/Deb. 7. Vol. XXXVII. 10-12-2003) 
Col. 167-68 

Availability of Patented drugs at 
Affordable Prices 
(Deb. 9. Vol. XXXVII. 12-12-2003) 
Col. 3-4 

Banned Drugs in Circulation 
(Deb. 7. Vol. XXXVII. 10-12-2003) 
Col.3lO-l1 

Cost Norms for Drugs. 
(Deb. 16. Vol. XXXVIII, 23-12-2003) 
Col. 167-68 

Drug for I)iabetes 
(Deb. 4. Vol. XXXIX. 04-02-2004) 
Col. 7-9 

Drug Price Control Order 
(Deb. 6. Vol. XXXVII. 09-12-2003) 
Col. 182-83 

Licensing Power 
(Deb. 2, Vol. XXXVII, U3-12-2003) 
Col. 388-89 

Life Saving Drugs 
(Deb. I, Vol. XXXVII. 02-12-2003) 
Col. 102 

Medical Facilities/Drugs toAtDS Patients 
(Deb. 7, Vol. XXXVII. 10-12-2003) 
Col.6(}-.-66 

Modernisation of Small Scale Drug Units 
(Deb. 7. Vol. XXXVII, 10-12-2003) 
Col. 258-59 

Opening of Drug De-addiction Centres 
(Deb. 3. Vol. XXXVII. 04-12-2003) 
Col. 53-56 

Performance Enhancing Drugs 
(Deb. 16. Vol. XXXVIII, 23-12-2003) 
Col. 190-91 

Prices of Anti-AIDS Drug 
(Deb. 11, Vol. XXXVIII, 16-12-2003) 
Col. 189-90 

Product Patent Regime for Drugs 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 247--49 

RegIStration of Drugs 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
CoI.3IS-16 

Registration Policy on Import of Drugs 
(Deb. 4, Vol. XXXIX. 04-02-2004) 
CoI.St 

Retesting of Drugs Samples 
(Deb. 4, Vol. XXXIX. 04-02-2004) 
Col. 67-{)9 
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Shortage of Drugs in Government 
Hospitals 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
CoI.465~ 

Spurious Drugs 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 136 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
CoI.IO~7 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 239-42 

Uniform Rate of Drugs 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 34-35 

Use of Endosulfan 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. J05-06 

Website of New Drugs 
(Deb. 12. Vol. XXXVIII, 17-12-2003) 
Col.4748 

WTO Draft Agreement on Generic Drugs 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 376 

Drunken Driving 

Rash and Drunken Driving 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 53-54 

Dry Leaves 
Burning of Dry leaves 

(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 53-54 

DTHService 

DTH Services 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
CoI.321-22 
(Deb. 12. Vol. XXXVIII, 17-12-2003) 
Col.J 13 

DTH under KU Band 
(Deb. 5. Vol. XXXIX, 05-02-2004) 
Col. 165 

Policy on DTH 
(Deb. 3. Vul. XXXVII. 04-12-2003) 
Col. t 11-12 

Programmes through Direct-to-Home 
Television 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 195-96 

Violation ofD.T.H. Guidelines 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 209-10 

Duty Free Shops 

Duty Free Shops at Airports 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 257-58 
(Deb. \G, Vol. XXXVII, 15-12-2003) 
Col. 78-79 

E-Tendering 

E-Tendering 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 287 

Earthquake Monitoring Laboratories 

Introduction of Earthquake Monito~ing 
Laboratories 
(Deb. 4, Vol. XXXIX. 04-02-2004) 
Col. 101-02 

Earthquake Victims 

Resettlement and Rehabilitation ofGujarat 
Quake Victims 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 101 

East-West Corridor 

Extension of East-West Corridor 
(Deb. 4. Vol. XXXIX. 04-02-2004) 
Col. 109 

Four Laning on East-West Corridor 
(Deb. 12. Vol. XXXVIII. 17-12·2003) 
Col. 352·53 

Eastern Coalfields Limited 

Closure of Collieries by ECl 
(Deb. I. Vol. XXXVII, 02-12-2003) 
Col. 41 
(Deb. 16. Vol. XXXVIII. 23-12·2003) 
Col. 199-200 
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Handing over of Coal Mines to Private [' Ecoaomic Measures 
Parties by EeL . 
(Deb. I, Vol. XXXVII, 02-12-2003) EconomIc Measures 
Col. I 77-7R I (Deb. II, Vol. XXXVIII,l6-12-2003) 

I Col.ll4-IS 
Pre-Mature Closure of Jhanjhara-Phase-I 

(Deb. I I, Vol. XXXVIII, 16-12-2003) Economic Package 
Col. 242-43 

Production of Coal by Outsourcing 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 168-70 

Economic Package to Nagaland 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
CoI.13S-37 

EcoDOmic Policy 
Subsidence ofLand in ECL . 

(Deb. I, Vol. XXXVII, 02-12-2003) I InterimBudgetGeneral,2004-2ooS 
Col. 69-70 I (Deb. 3, Vol. XXXIX, 03-02-2004) 

£eo-Thurism i Col. 39 

Eco-Tourism [ Economic Reforms 
(Deb. S, Vol. XXXVII, OR-I2-2oo3) City Challenge Fund 
Col I 47-4R I (Deb. 6, Vol. XXXVII, 09-12-2003) 

Eco-Tourism in Kerala Col. 112 
(Deb. I S, Vol. XXXVIII, 22-12-2003) I Economic Reforms 
CoI.1S~SI • (Deb. 4, Vol. XXXVII, OS-12-2003) 

Ecological Disaster ! Col 110 
Ecological Disaster in Andaman and i (Deb. 14, Vol. XXXVIII, 19-12-2003) 

Nicobar Islands ' Col. 6-13, 133-34 
(Deb. S, Vol. XXXVII, OR-12-2oo3) World Bank Report on Socia-Economic 
Col. 260 Reforms 

EeoDOmic Cooperatioa 

Technical and Economic Co-operation 
among Countries 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
CoI.209-IO 

Economic Fraud 

New Integrated System to Curb Fraud 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 166 

EConooucGrowtb 
Economic Growth 

(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 79-80 

EdibleOill 

Edible Oil Fund 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 93 

Edible Oil Marketed by Subsidiaries of 
NODS 
(Deb. I S, Vol. XXXVIII. 22-12-2003) 
Col.1S6-SR 

(Deb. 9, Vol. XXXVII, 12-12-2003) Export of Edible Oil 
Co1.21R-19 (Deb. 4, Vol. XXXVII, OS-12-2OO3) 

Economic Reconstruction in J and K 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col.S6 

Col. 324 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 37-39, 59~ 
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Need to approve the proposal of the 
Government ofGujarat for incJu~ion of 
Palmolein Oil in Tariff Rate Quota and 
permit its import (MUR 377) 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 68-69 

Prices of Oils 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 143-44 

Sale of Edible Oil 
(Deb. 14, Vol. XXXVIll, 19-12-2003) 
Col. 290 

Educatiou 
Age Limit for Board Examinations 

(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 239-40 

Assessment of Performance of Teachers 
(Deb. 7. Vol. xxxvn. 10-12-2003) 
Col. 24 1-42 

Cap itatill11 Fees 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 160-61 

Cash Incentives to Poor Children 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 240-41 

Coaching orST Education 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 150--52 

Education for All Programme 
(Deb. 1, Vol. XXXVII, 10-12-2003) 
Col. 52-53 

EduClition for All Summit 
(Deb. 1, Vol. XXXVII, 10-12-2003) 
CoL 290-91 

Educational Grid Across colleges/ 
Institutions 
(Deb. 12. Vol. XXXVlII,17-12-2003) 
Col. 369-70 

Educational Refonns 
(l)eb. 7, Vol. XXXVII, 10-12-2003) 
Col. 110 

Environment Subject in School Syllabus 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 179 

Establishment of Centres of Excellence in 
Higher Education 
(Deb. 12, VoI.XXXVIlI,17-12-2003) 
Col. 205-06 

Fast Track Initiative Scheme 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col.374 

Financial Assistance to Autonomous 
Colleges 
(Deb. 7, \1,)1. XXXVII, 10-12·2003) 
Col. 230-32 

Free Education 
tDeb. 2, Vol. XXXVII, 03·12·2003) 
Col. 434-35 

Funds for Girls Education 
(Deb. 2, Vol. XXXVII, 03-12·2003) 
Col. 454 

Human Rights Education 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 124-25 

Inclusion of Cottage Industry Subject in 
Syllabus 
(Deb. 12, Vol. XXXVIII, 17-12·2003) 
Col. 185 

Indo-Pak Discussion on Education 
(Deb. 7, Vol. XXXVII. 10-12·2003) 
Col. 255 

Infrastructure for Agricultural Research 
and Education 
(Deb. 10, Vol.' XXXVII, 15·12-2003) 
Col. 139-76 

Insertion of Section by Kendriya 
Vidyalaya Sangathan 
(Deb. 12. Vol. XXXVIII. 17-12-2003) 
Col. 66-61 

Launching of Education Satellite 
(Deb. 12, Vo/. XXXVII1. 17-12-2003) 
Col. 139-40 
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Need to provide additional grants to the i Opening and Expansion of Schools! 
Government of Andhra Pradesh to meet I Boarding Schools! Colleges! Hostels! 
the goal of'Educational for AIr by 2006: Technical Training Centrti 
(MUR377) i (Deb. 13, Vol. XXXVlll, -18-12-2003) 
(Deb. 3, Vol. XXXVII, 04-12-2003) i CoI.3~ 
Col. 383 ; Setting up of Institutions for Science 

Penalising Parents for Wards 
(Deb. 7, Vol. XXXVII,10-12-2003) 
Col. 209 

Studies 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
CoI.S6 

prim. ary, Secondary, Higher Secondary I Educational Reforms 
Schools in VillagesfI'owns Ed' nat Re'" ucatlO .orms 
g:.~~~~1. XXXVII, 10-12-2003): (Deb. 7, Vol. XXXVII, 10-12-2003) 

I Col.110 
Renewal of Registration in Disability Area 

(Deb. 13, Vol. XXXVIII, I B-1 2-2003) Egypt 
Col. 292-94 Trade with Egypt 

Setting up of Advanced Centres 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 279 

UGC Grants to Colleges and Universities 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
(.oI.B3--I04 

UNESCO Aid for Girls Education 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 449 . 

Women's Empowerment through 
Education 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Co1371-73 

Educationallutitutions 
Conversion of Educational Institutes 

(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 232 

Fee Structure for Private Educational 
Institutes 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 377-7B 

(Deb. 4, Vot. XXXVII, 05-12-2()(l3) 
Col. 239-40 

Eledions 

Election to Committee-Committee on 
Public Accounts-Motion Moved 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 406 

Election to~NationaI Shipp ina 
Board 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 481-B2 

Eligibility for Contesting Elections 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 225-26 

Permission for Election iD RWAlKendriya 
Bhandar 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 244-46 

Pennission for Government Servants to 
Contest Elections 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 

Need to provide 27 percent reservation to! Col. 92-93 
OBCs for admission in educational I Electoral Refo .... 
institutions andjobs in Public Sector 
Undertakings (MUR 377) Electoral Reforms 
(Deb. 10, Vol. XXXVII, 15-12-2003) (Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 473-74 Col. 245-46 
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Electricity 

Electricity to District ofMuzaffarpur 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 235-36 

Electricity to Villages 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 20 1---06 

Generation of Electricity by Garbage 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 331-J3 

Improvement in the Performance ofSEBs 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Co1.62~3 

Supply of Electricity by DVC 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 80 

The Electricity (Amendment) Bill, 2003 -
Consid. & Pass 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 443-85 

Electricity Cbarges 
Electricity Charges 

(Deb. 8, Vol. XXXVII, 11-12-2003) 
Co1.2fJ6.(,7 

Elel:tro-Homoeopatby System 

Emergenc:y Servic:es 
Payment for Emergency Services 

(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 132-33 

Emergenc:y Wards 
State of Affairs in Emergency Wards 

(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 216 

Emigration Check 
Emigration Check for Travelling Abroad 

(Deb. IS, Vol. X}(XVIII, 22-12-2003) 
Col. 85-86 

Emigration Rules 
Emigration Rules 

(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 194 

Emission Norms 
Application ofEuro Norms 

(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 135-36 

Application ofEuro Norm in Agriculture 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 411 

New Emission Norms for Vehicles 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 313-14 

Electro-Homoeopathy System 
(Deb. 2, Vol. XXXVII, 03-12-2003) Employees 
Col. 451 Demands of Employees ofChandigarh UT 

Electronic Industry 
Impact of FTA with South East Asian 

Countries 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 236-37 

EIepIaInt Mcoac:e 
Need to provide adequate funds for the 

projects aimed at checking the menace 
caused by elephants in the Southern 
district ofKamataka (MUR 377) 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 382-83 

Administration and Municipal 
Corporation 
(Deb. 11, Vol. XXXVIII, 16-12-2003) 
Col. 91-92 

Employees in the Ministry 
(Deb. 9, Vol. XXXV]], 12-12-2003) 
Co1.62~3 

Employees under BGMl 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Co1.217-18 

Gratuity to EmployeeS/Officers in Cll 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 326-29 
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Higher Grade Assistant Examinations in II Offices ofEPF in Delhi 
UC (Deb. S. Vol. XXXVII, 08-]2-2003) 
(Deb. 14, Vol. XXXVIII, 19-12-2003) I CoI.ISS-S6 
Col.IS3 Rate oflnterest on EPF Deposits 

Interim BudgetGenera1, 2004-2005 I (Deb. IS, Vol. XXXVIII,22-12-2003) 
(Deb. 3, Vol. XXXIX, 03-02-2004) i Col. 164-65 
Col. SO-S I I Employees State Insurance Corporation 

Need to review the salary and allowances Conversion ofESI Hospitals into General 
of employees working in community I Hospitals 

r~~~i~:.a~~IY.~~~~-2003) ~~b34~O, Vol. XXXVn,IS-12-2003) 
Col 470-71 I . 

P T' E I fUC Expansion ofESI 
~i:>e~e4, ':(~~VIl, 05-12-2003) I (Deb. 15, Vol. XXXVIII, 22-12-2003) 
M~n ' M~~ 

R 1 f P d Ab I Poor Condition ofES) Dispensaries emova Q ersons ue to sence 
(Deb. 16, Vol. XXXVIlJ, 23-12-2003)! g:bj~O, Vol. XXXVII, IS-12-2003) 
Co1.26U9 I . 

SC/STandOBCEmployees i Re~mm~ations of ES]C Review 

~~·~3~01. XXXVII, 10-12-2003) I (De":~, Vol. XXXVII, 08-12-2003) 
. Col. 104 

Employees ProvideDt FlUId 
Cases of Non-Payment ofEPF 

(Deb. 10, Vol. XXXVII, IS-]2-2003) 
CoI.44--46 

Separate Health Services for Hospitals 
underESIC 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 218 

EmpIoymeat Employees of Media Organisation under 
EPFS 
(Deb. S, Vol. XXXVII, 08-]2-2003) ApCoPlications. for Employment and 
Col. 108-09 I mpansation 

(Deb. 16. Vol. XXXVIII, 23-12-2003) 
EPF Deposits by Punalur Paper Mills I Co13I6-17 

(Deb. ]0, Vol. XXXVII, IS-12-2003) I· . unds 
Col 231-32 I APPOintment of CompasSIonate Gro 

I (Deb. 9, Vol. XXXVII, 12-12-2003) 
Gold Coins Distributed to Employees of Col 127 
~O I 
(Deb. 10, Vol. XXXVII, IS-12-2003) I Creation of Additional Employment 
Col. 340-41 (Deb. 5, Vol. XXXVII, 08-12-2003) 

M· .. F' I Col. 156-58 lsappropnatlon of unds In EFPO 
(Deb. 10, Vol. XXXVII, 15-12-2003) EmploymentGeneration 
Col 93-94 (Deb. 10, Vol. XXXVII, I S-12-2003) 

ModemizatiQn Project "Reinventing EPF- CoI.24S--47 
India" Employment Generation by KVIC 
(Deb. 10, Vol. XXXVII, 15-12-2003) (Deb. 16, Vol. XXXVIII, 23-12.2003) 
Col. 333 M 260 
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Employment Generation in Organised and 
Unorganised Sectors 
(Deb. IS, Vol. XXXV Ill, 22-12-2003) 
Col. 28-33 

Employment Generation through GQ 
Project 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 62 

Employment Growth Rate in Organized 
Sector 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 362-64 

Employment of Local Experts in 
Construction Sector 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 59 

Employment to Handicapped Persons 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 238-42 

Employment to Land Oustees 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Co\. 159 

Employment to the People of Land Loser 
of Mejia Thennal Power Plant 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 157-58 

Employment to Women Labourers 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 255-56 

Hardships to Job Seekers Abroad 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 345 

Job Opportunities for OBCs 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 205~, 229-30 

Jobs tor Youths in Nagaland 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 126 

Recruitment in Railways 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 147 

Recruitment of ScoUli to Plug Infiltration 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Co\. 92 

Vacant Posts ofOBCs 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 247-49 

EmploymentAbroad 
Banning on Jobs Abroad 

(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 442 

Need to open a single window facility in 
Kerala for attestation of educational 
certificates of candidates seeking jobs 
in Gulf countries (MUR 377) 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Cal. 383 

Wives of Diplomats Taking up Jobs 
Abroad 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 132 

Employment Directives 
Direction to Students 

(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 144 

New Directives for Job Seekers 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 208-09 

Employment Guarantee Scheme 
Employment Guarantee Scheme Centres 

(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Coi.97 

Employment Opportunities 
Decline in Job Opportunities for 

Technocrats 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 75-76 

Job Opportunities for Other Backward 
Classes 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 293-95 
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Job Opportunities to OBCs I Encroachments on Government Premises 
(Deb. 4. Vol. XXXVII. 05-12-2003). (Deb. 6, Vol. XXXVII, 09-12-2003) 
Co1.375,3~7 ! Col.l61 
(Deb. 6, Vol. XXXVII, 09-12-2003) I Encroachments on Land by Dealers 
Col. 262~3 ! (Deb. 16, Vol. XXXVIII. 23-' 2-l003) 
(Deb. 7. Vol. XXXVII, 10-12-2003)! ~L212-13 

Col. 193-95,24547,333-34 ' Encroachments/Occupations in Delhil 
(Deb. 8, Vol. XXXVII, 11-12-2003) NeW Delhi 
Col.340 (Deb. 16. Vol. XXXVBJ, 23-12-2003) 

Job Opportunities to Other Backward Col. 288-90 
Classes Eviction ofUnauthoriscd Occupation 
(Deb. 7, Vol. XXXVII, 10-12-2003) (Deb. 13, Vol. XXXVIII. I B-1 2-2003) 
Col.28();.81 Col. 232-33 

Need to I'rovide adequate job avenues to Regularisation of Encroachments on 
retiring defence personnel and accept Forest Land 
the demand for implementing the (Deb. 10, Vol. XXXVII, 15-12-2003) 
scheme of "one-rank-one-pension"; Col. 203-09 
(MUR377) Unauthorised Encroachment 
(Deb. 4. Vol. XXXIX, 04-02-2004): (Deb. 13, Vol. XXXVIII, IB-12-2003) 
Col. 194-95 Col. 350-51 

Employmeat Policy Enel"JD' Educatioa Park 
Fixed Term Contractual Employment Policy Energy Education Park in Bangalore 

(Deb. 5, Vol. XXXVII, 08-12-2003) (Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 157 Col. 157 

Employment Scbemes Engineering CoUeges 
Employment Assurance Scheme Financial Assistance to Engineering 

(Deb. 6. Vol. XXXVII, 09-12-2003) Colleges 
Col 83-34 (Deb. 2, Vol XXXVII. 03-12-2003) 

EocroaelUlletliS Col. 420-26 
Grading Ranking of Private Engineering 

Encroachment by Limited Mobility and Management Colleges 
Companies (Deb. 12, Vol. XXXVIII, 17-12-2003) 
(Deb. 7, Vol. XXXVII, 10-12-2003) Col.20-26 
Co1.28B-89 

Upgradation of Engineering Colleaes 
EncroaclunentNearHistoricaIMonuments (Deb. 7, Vol. XXXVII, 10-12-2003) 

(Deb. 10. Vol. XXXVII, 15-12-2003) Col. 2474B 
Col. 125-26 

Engiaeerinc Foundry Ullits 
Encroachment on National Highways Need to check the rising prices of cast 

(Deb. 7, Vol. XXXVII. 10-12-2003) iron and coal with a view to safeguard 
Col. 335-36 the interests of small engineering 

Encroachments in National Parks/ foundry units in Gujarat and other parts 
Sanctuaries of the country (MUR 377) 
(Deb.,II). Vol. XXXVII, 15-12-2003) (Deb. 13, Vol. XXXVIIIl, 1B-12-2003) 
Col. 237-39 Col. 439 
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ERliaeerlng Goods 
Export of Engineering Goods 

(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 61 

Engineering History 
Archives of Engineering History 

(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 141 

EagiDeering Projects (India) Limited 

Environment Subject in School Syllabus 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 179 

Environmental Damage due to Pollution 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 134-35 

Slides on Environment in Cinema Halls 
(Deb. 8, Vol. XXXVII, 1\-12-2003) 
Col. 89-90 

Expenditure Incurred in Engineering Environmental Clearance 
Projects (India) Limited I Environmental clearance for building 
(Deb. 13, Vol. XXXVIII, 18-12-2003) Construction 
Col. 178-79 (Deb. 5, Vol. XXXVII, 08-12-2003) 

Eagineen Col. 129-31 

Surrender ofNHAI Engineers 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 115-16 

EngiDeen IDdIa Umited 
Contract Engineers in ElL 

(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 352-53 

EDtertaiament 1U 
Ceiling on Entertainment Tax 

(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 45-47 

Eatnlnce Eumination 
Fool-Proof Entrance Examination 

(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 149 

EIIviroIIIneDt 
Amendment to Environmental Clearance 

Certificate 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 125 

Assistance under Kyoto Protocol 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col 405 

Environmental Clearance for Power 
Projects 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 75 

Need to release funds from Central Road 
Fund for construction of roads in 
Bharuch Parliamentary Constituency, 
Gujarat(MUR377) 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 422-23 

Essential Commodities 
Distribution of Essential Commodities 

(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 229-30 

Floor Price 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col.lll-12 

Prices of Daily Need Items , 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 298-99 
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Ethanol 
Blending of Ethanol in Petrol 

(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 314 

Europe 
ONGC Stakes in European Oilfields 

(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 368-69 

European Commission 
Visit of European Commission President 

(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 187 

Europraa UaioD 
Access of Agriculture Commodities in EU 

Market 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 95-96 

Agreement with European Union in 
Navigation Field 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 277 

Need to provide pension to ex-soldiers 
compulsorily retired from Army on 
Medical grounds (MUR 377) 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 488-89 

Per$ion to Ex-Servicemen 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 141-42 

Recruitment of Ex-Servicemen in U.S. 
Force 
(Deb. 4, Vol. XXXIX. 04-02-2004) 
Col. 69-70 

Examination Reform 
NCERT Meeting on Examination Reform! 

Grading System 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 299-304 

Exchange Orden 

Issuance of Tickets on Exchange Orders 
(Deb. 5, Vol. XXXVII. 08-12-2003) 
Col. 267-72 

Dispute with EU Excise Department 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col.l31 

Export of Rice to USA and EU 
(Deb. 14, Vol. XXXV Ill, 19-12-2003) 
Col. 216-17 

Import of Sugar From E.U. 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 234-35 

India-EU Summit 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
COl.2S7 

Ex-Gratla Boa .. 
Ex-Gratia Bonus 

(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 36-37 

EI-Sei'vieemea 

Medical Facility to Ex-Servicemen 
(Deb .. 8, Vol. XXXVII, 11-12-2003) 
Col 224-25 

Vacancies in Income Tax 
(Deb. 14, Vol. XXXV Ill, 19-12-2003) 
Col. 289 

ElciseDuty 

Central Excise Duty Collected from Orissa 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 226-27 

Excise Duty Evasion 

Excise Cases against Industries 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 283-84 

Excise Duty Evasion 
(Deb. 14. Vol. XXXVIII, 19-12-2003) 
Col. 239-40 

Excise Duty Evasion by Pan Masala 
Manufacturers 
(Deb. 9, Vol. XXXVII. 12-12-2003) 
Col. 210-1 1 
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EximBank 
EximBank 

(Deb. 14, Vol. XXXVI11, 19-12-2003) 
Col. 57-58 

Assistance to Jewellery Exporters 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 24849 

Consortium of Apparel Export 
Expenditure (Deb. 14, Vol. XXXVlll. 19-12-2003) 

I 
Expenditure Incurred on NDSI and House I Col. 267-69 

Keeping Consumption and Export of Sugar 
(Deb. 16, Vol. XXXVIII, 23-12-2003) (Deb. 14. Vol. XXXVlll.19-12-2003) 
Col. 252-53 Col. 20-28 

Expenditure on Advertisement 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col.l4142 

Expenditure on Advertisement in A&N 
Islands 
(Deb. 15. Vol. XXXVIII, 22-12-2003) 
Col. 89 

Expenditure on Sports 
(Deb. 6. Vol. XXXVII, 09-12-2003) 
Col. 244 

Explanation Under Rule 357 
Personal Explanation Under Rule 357 

(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 296-97 

Explosives 
Ban on NG Based Explosives 

(Deb. 14, Vol. XXXVIII, 19·12-2003) 
Col. 88-89 

Detection of Detonators from Railway 
Track 
(Deb. 8, Vol. XXXVII. 11-12-2003) 
Col. 34344 

Storing and Transporting of Explosive 
Materials 
(Deb. 4, Vol. XXXVII, 05-12-2903) 
Cot.2II-12 

Use of Explosives by Terrorists 

Export by Maruti Udyog Limited 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 81 

Export Decline in Garments 
(Deb. 9, Vol. X':'XVII, 12-12-2003) 
Col. 98-99 

Export of Advance Light Helicopters 
(Deb. 8, Vol. XXXVII. 11-12-2003) 
Col. 34243 

Export of Agro Products 
(Deb. 14, Vol. XXXVIII. 19-12-2003) 
Co1.34-35 

Export of Apple 
(Deb. 14, Vol. XXXVlll, 19-12-2003) 
Col. 223 

Export of Cars and Two Wheelers 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 87-88 

Export ofConon . 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 168-69 
(Deb. 14, Vol. XXXVIII. 19-12-2003) 
Col. 296-97 

Export of Defence Equipment 
(Deb. 5, Vol. XXXIX. 05-02-2004) 
Col.l~7 

(Deb. 16, Vol. XXXVIII, 23-12-2003) Export of Edible Oil 
Col. 31-36 (Deb. 4, Vol. XXXVII, 05-12-2003) 

Col. 324 

Allocation for Software Exports 
(Deb. 9. Vol. XXXVII, 12-12-2003) 
Col. 4748 

Export of Engineering Goods 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 61 
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Expon ofFenilizers 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Co1.9S-98 

Expon of fruits and Vegetables 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 283-84 

Expon of fruits to Asi!l" Countries 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 147-49 

Expon of Granite 
(Deb. 4. Vol. XXXVII, 05-12-2003) 
Col. 109--10 

Expon of Handicrafts Items 
(Deb. 14, Vol. XXXVlIl, 19-12-2003) 
Col. 237-38 

Expon of Hand loom Product 
(Deb. 14, Vol. XXXVIII. 19-12-2003) 
Col. 21 1-12 

Expon of Handmade Carpets 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
CoU37-38 

Expon oflron Ore 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 80-81 

Expon of Marine Products 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 82 

Expon of Meat 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 241-43 

Expon of Petroleum Products 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 138-39 

Expon of Petroleum Products to Pakistan 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 129 

Expon of Rice 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 212-13 

Export of Rice to USA and EU 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
CoI.216-17 

Expon of Rubber 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 100 

Expon of Salt 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 62-63 

Expon ofSoyameal 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 244-45 

Expon of Spices 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 219-21 

Expon of Steel 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
CoI.J40-41 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 258-59 

Expon ofTea to Iraq 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 129 

Export of Tea to Pakistan 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 223 

Export ofTea to US 
(Deb. 14, Vol. XXXVIII. 19-12-2003) 
Col. 69-70 

Export ofTextiles 
(Deb. 14, Vol. XXXVIII. 19-12-2003) 
Col. 275-76 

Export of Wheat 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 282-83 

Export Target 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 19J..95 

Export to US Muket 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 36 

Export Value 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 192-93 
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Exportllmpon of Fruits Onion Expon Quota 
(Deb. 14, Vol. XXXVIII, 19-12-2003) (Deb. 14, Vol. XXXVIII. 19-12-2003) 
Col. 130-31 Col. 152-53 

Expons of Wheat to Pakistan Policy on Onion Expons 
(Deb. 4, Vol. XXXVII, 05-12-2003) (Deb. 14, Vol. XXXVIII, 19-12-2003) 
Co1.345-47 Col. 60 

ExponsofWheatlRice Position oflndian Rupee 
(Deb. 4, Vol. XXXVII, 05-12-2003) (Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 118-19 Col. 277-78 

Fall in Export ofTea Procurement of Export Paddy 
(Deb. 9, Vol. XXXVII, 12-12-2003) (Deb. 9, Vol. XXXVII, 12-12-2003) 

Col. 242 
Col. 160 

Production Incentives to Tea Exponers 
Finance Package for Expons (Deb. 9, Vol. XXXVII, 12-12-2003) 

(Deb. 14, Vol. XXXVIII, 19-12-2003) Col. 168 
Col. 221-23 Production, Import and Export of Minerals 

Guideline for Export of Organic Food (Deb. 16, Vol. XXXVIII, 23-12-2003) 
(Deb. 10, Vol. XXXVII, 15-12-2003) Co1.l78-86 
Col. 256 Production/Export of Mica 

Impact of Appreciation of Rupee on (Deb. II, Vol. XXXVIII, 16-12-2003) 
Exports Col. 120-21 
(Deb. 9, Vol. XXXVII, 12-12-2003) . Promotion to Production and Export of 
Col. 23 1-33 Steel by Indo-China Joint Group 

ImportofCNGandExportofDiesel (Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 416 

(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 194 Revision of Ceiling of Export of Chrome 

Ore 
Incentives to Mango Exporters (Deb. 10, Vol. XXXVII, 15-12-2003) 

(Deb, 9, Vol. XXXVII, 12-12-2003) Col. 134-15 
Col. 185-86 Share of Agricuhural and Allied Products 

Issue of Export Obligation Discharge in Exports 
Certificate (Deb. 10, Vol. XXXVII, 15-12-2003) 
(Deb. 9, Vol. XXXVII. 12-12-2003) CoI.36S-66 
Col. 69 Tea Export to Russia 

MoU with Germany for Onion Export (Deb. 9, Vol. XXXVII, 12-12-2003) 
(Deb. 14, Vol. XXXVIII. 19-12-2003) Col. 203 
Col. 285 Textile Exports 

Need to Allot Land on lease to Andhra (Deb. 4, Vol. XXXV1I, 05-12-2003) 
Col. 225-26 

Pradesh State Warehousing 
Corporation to Undertake Export and Export Policy 
Import of Food grains (MUR 377) New Grain Export Policy 
(Deb. 12, Vol. XXXVIII, 17-12-2003) (Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 426-27 Col. 171-72 
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Export Promotion Council 
Separate EPC for Pharmaceutical 

Companies 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col207~8 

Exporten 
Challenges before Exponers 

(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col.300-01 

Problems of Food grain Exporters 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 157 

Expressways 
Pune-Mumbai Expressway 

(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 3-13 

Ellternal Assistance 
External Assistance for Health ProjecU 

(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 112-28 

Extnditioa 
Criminal Escaping Abroad 

(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 151-52 

Elltraditioll Treaties 
Extradition Treaties 

(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 53-54 

Ellbibitioas 
Exhibitions on DAVP 

(Deb. 5, Vol. XXXIX, 05-02-2004) 
Co1.14S-52 

Handloom ExhibitionslFairs 
(Deb. 14, Vol. XXXVI1l, 19-12-2003) 
Co1.265~ 

Health Melas 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 17-18 

Flke Certificates 
External Assistance for Health Projects Fake SC/ST Certificates for Government 

(Deb. 12, Vol. XXXVIII, 17-12-2003) Jobs 
Col 187-92 (Deb. I, Vol. XXXVII, 02-12-2003) 

I 
External Assistance to Ports I Col. 50 

(Deb. 4, Vol. XXXIX. 04-02-2004) FakeCurreaey 
Col. 146-47 I C· . f Fait I d' N b 

'I Irculatlon 0 e n Ian otes y 
ExteraalBorrowiap Pakistan Habib Bank 
External Commercial Borrowings (Deb. 16, Vol. XXXVIII, 23-12-2003) 

(Deb. 4, Vol. XXXVII, 05-12-2003) II Co1.I75-76 
Co1.23S-36 Fak C e urrency 

ElItmIalDebt I (Deb. 1, Vol. XXXVII, 02-12-2003) 
External Debt j Col. 210-12 

(Deb. 4, Vol. XXXVII, 05-12-2003) I hiflow of Counterfeit Currency Notes 
Co1.65~ (Deb. 4, Vol. XXXVII, 03-12-2003) 

Foreign Debt Col. 284-86 
(Deb. 9, Vol. XXXVII. 12-12-2003) Need t tak 'tabl t I.-k Col 262-68 0 e SUI e measures 0 CI~ ! circulation of counterfeit currency and 

ElItera_By Aided Projects I other Government documents 
Externally Aided Projects I (MUR 377) 

(Deb. 4, Vol. XXXVII, 05-12-2003) I (Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 198-200 Col. 325 
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Fake Tourist Offices 
Fake Tourist Offices 

(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col.311 

Family Welfare Centres 
Closure of Mini-welfare Centres in 

Chandigarh 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 190-91 

Family Welfare Programmes 
Assistance for Family Welfare 

Programmes 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 279-80 

Family Welfare Programme 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 88-92 

Funds for Family Welfare Programme 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 121-22 

FarmHouses 
Demolition of Buildings/Farm Houses in 

South Delhi 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 251-S3 

Farm Tracie Reforms 
Farm Trade Reforms 

(Deb. 14, Vol. XXXVIII, 19-12·2003) 
Col 37-38 

Farmen 
Facilities to Farmers 

(Deb. 10, Vol. XXXVII, 15·12-2003) 
Col. 181-83 

Farmer Insurance Income Scheme 
(Deb. S, Vol. XXXVII, 08-12-2003) 
CoI.Sl-S3 

Farmers Benefited under NAIS 
(Deb. S, Vol. XXXVII, 08-12-2003) 
Col. 219 

Farmers Benefited under NAIS in 
Maharashtra 
(Deb. 5, Vol. XXXVII, 08·12·2003) 
Col. 128-30 

Insurance Claims of Farmers under NAIS 
(Deb. 15, Vol. XXXVIII, 22·12~2003) 
Col. 149-50 

Interest Relief to Farmers 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 214-15 

Loss caused to the farmers of Gujarat due 
to failure of the crops (CA) 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 436-47 

Need to provide 'Panas' to farmers whose 
lands were acquired for setting up 
BharatAluminium Company in Korba 
district, Chhattisgarh (MUR 377) 
(Deb. 7, Vol. XXXVII, 10·12-2003) 
Col. 383 

Need to review the working ofRurat Banks 
in the country and set up a National 
Rural Bank for the benefit of farmers 
(MUR377) 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 41 1·12 

Pending Insurance Claims of Farmers 
underNAIS 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 103-04 

Plight offanners, youth and working class 
both in the organised and unorganised 
sectors (OUR 193) 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
CoI.300-70 

Seeds and Assistance to Farmers 
(Deb. IS, Vol. XXXVIII, 22·12-2003) 
Col. 167·70 

Subsidies to Farmers 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
CoI.399-40 1 

Suicide by Farmers 
(Deb. 5, Vol. XXXVII, 08·12-2003) 
Col. 219 
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Fut Track Courts 
FastTrackCourts 

(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 56-60, 183 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 286-89 

Faulty Wheels 

Faulty Wheels 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 124-25 I 

FAX Facility 

STD/ISD and FAX Facility in Village 
Panchayat 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
CoL 27&-79 

F1I 

Training to Senior Police Officers by FBI 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 133-34 

FCRA 
Amendment ofFCRA 

(Deb. 11, Vol. XXXVIII, 16-12-2003) 
CoL 108 . 

FDA 
FERA VIOIatioos 

(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col.210 

Supply of Wheat by FCI 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 204-05 

Welfare Schemes 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 236-38 

Fertilizer PI .. ts 
Fertilizer Plants 

(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 172-77 

FertiUzer V.its 
Conversion of Urea Units from Naphtha 

toGas 
(Deb. I, Vol. XXXVII. 02-12-2003) 
Col. 9-10 

Public Sector Fertilizer Units 
(Deb. 16, Vol. XXXVllI, 23-12-2003) 
Col. 132-34 

Setting up of Fertilizer Projects in Iran 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 106 

Subsidy to Fertilizer Units 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 233-40 

FertWzen 
Availability of Gas for Production of 

Fertilizen 
(Deb. 16, Vol. XXXVUI, 23-12-2003) 
Col. 120-21 

FERA VIOlations by MNC 
(Deb. 4, Vol. XXXVII,05-12-2003) Availability of Gas to Fertilizer Units 
Col. 268-69 (Deb. 11, Vol. XXXVIIl, 16-12-2003) 

Col. 177-78 
Ferry Service 

Ferry Service between Mumbai and 
Karachi 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 112 

FertilizerCorpontiooofladia Ltd. 
FCI Deal with Private Exporters 

(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 169-70 

Consumption Ratio ofNPK 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 121-22 

Decontrol of Chemical Fertilizer Industry 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 153-54 

Export ofFertilizers 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
CoL 95-98 
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Fenilizers and Chemicals Travancore Ltd. i Fighter Aircrafts 
(FACT) Crash of Aircraft 
(Deb. 6, Vol. XXXVII, 09-12-2003) (Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 67~8 Col. 44-46 

Harmful effects of Urea and Chemicals Crash of Mirage Aircraft 
(Deb. IS, Vol. XXXVIII, 22-12-2003) (Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 135-36 I CoI.I72-73 

Impon ofUrca 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col.13S-36 

Increase in Fertilizer Subsidy Bill 
(Deb. II, Vol. XXXVIII,16-12-2oo3) 
Col. 72-73 

Increase in Price of Urea 
(Deb. 16, VoI.XXXVIIl,23-12-2oo3) 
Col. 23 1-32 

Reduction ofFenilizer Prices 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
CoL 112-13 

Requirement ofDAP 
(Deb. 16, Vol. XXXVIII,23-12-2003) 
Col.ln-78 

Rise in the Prices ofFenillzers 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
CoI.S7-58 

Defective Parts in Sikhol-30Aircraft 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. lOS 

MiG-2ICrash 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 353-S4 

Procurement of Mirage Aircraft 
(Deb.n, Vol. XXXVIII, 18-12-2003) 
Col. 163 

Procurement Procedure 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 18-27 

Retention ofMIG-21 Aircrafts 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 370 

FUm Festiva" 
Censorship Certificate for Entries in 

Festival 
(Deb. 13, Vol. XXXVIIl,18-12-20(3) 

Slow Progress in Fcnilizer Industry Col. 348 
(Deb. 16, Vol. XXXVIII, 23·12·2003) Chinese Film Festival in India 
CoI.IS9-61 (Deb. 8, Vol. XXXVII, 11-12-2003) 

Subsidy on Fertilizers Col. 63 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 181-82 

Transpon Subsidy for Fenillzers 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 36 

Fertilizen and Chemica" Trnancon 
Limited 

Fenilizers and Chemicals Travancore 
Limited 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 199-200 

Complex for International Children Film 
Festival at Hyderabad 
(Deb. S, Vol. XXXIX, 05-02-2004) 
Col. 219-20 

Film Festivals 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 24248 

Film Industry 

Crisis in Film Industry 
(Deb. S, Vol. XXXIX, OS-02-2004) 
Col. ISS-56 
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Job Security for Cine Workers I Assistance to JeweUery Exponers 
(Deb. 3, Vol. XXXVII, 04-12-2oo3)! (Deb. 14, Vol. XXXVIll, 19-12-2003) 
Col. 120-21 1 Col. 248-49 

Film PenonaUties I Assistance to Karnataka for 
Film Personalities Link with Underworld I Establishment of Nutritional Gardens 

(Deb. 16, Vol. xxxvm, 23-12-2003) I (Deb. IS, Vol. XXXVIII, 22-12-2003) 
CoI.I97-9B Col. 137 

FiIIns i Assistance to NGOs by CAPART 
Agrec1IlentwithForeignCountriesinFibn j (Deb. I, Vol. XXXVII, 02-12-2003) 

Production I Col. 166-67 
(Deb. 13, Vol. XXXVlII, I B-1 2-2003) ! Assistance to Technology Institutes 
Col. 78 I (Deb. 7. Vol. XXXVII, 10-]2-2003) 

Ban on Indian Films/Artists by Pakistan I Col2~7 
(Deb.B, Vol. XXXVII, 11-12-2003) I Assistance Under Soil Conservation 
Col. 82 i Scheme 

Dubbing oflndian Films i (Deb. 15, Vol. XXXVIII, 22-12-2003) 
(Deb. 13, Vol. XXXVIll, 1 B-1 2-2003) Col 129-31 
Col 309-1 1 

Movie on Indo-Afghan 
(Deb. 5, Vol. XXXIX, 05-02-2(04) 
Col. IS3 

Financial Allocation to Mumbai 
(Deb. I, Vol. XXXVII; 02-12-2003) 
Col. 69 

Financial Assistance for Eradication of 
Flaaace Co......... Poverty 
Recommendations of the Eleventh (Deb. 16, Vol. XXXVIU,23-12-2003) 

Finance Commission Col.l92-9S 
(Deb. II, Vol. XXXVIlI,l6-12-2oo3) FinancialAssist.anceforMRTS inMumbai 
CoL 90-91 (Oeb. 6, Vol. XXXVII, 09-12-2003) 

Fiuaec Policy ! CoI.I08-09 
Finance Policy for Small POwa' Projects I' Financial Assistance 10 Autonomous 

(Deb. B, Vol. XXXVII, 11-12-2003) J Colleges 
Col.210-14 II (Deb. 7, Vol. XXXVII, 10-12-2003) 

Fle •• dal Aslistaace Col. 2~32 
i 

Assistance for Strengthening Diagnostic i Financial Assistance 10 Blacklisted NGOs 
Facilities " (Deb. II, Vol. XXXVIII, 16-12-2003) 
(Deb. 7, Vol. XXXVII, 10-12-2003); CoL 73-74 
CoI.lSI-S2 : F' .. .' 
. l' ananclal ASSistance to Englneenng 

Assistance to Assam for Flood Control, Colleges 
(Deb. IS, Vol. XXXVJlI,22-12-2003) I (Deb. 2, Vol. XXXVII, 03-12-2003) 
CoL 148 , Col,420-26 

Assistance to Flood Affected States I Financial Auistance to FPf 
(Deb. 16, Vol. XXXVllI, 23-12-2003) I (Deb. S, Vol. XXXVII. 01-12-2003) 
Col. 231-33 I Col. 15-90 
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Financial Assistance to Local Self I Need to provide fmanc~ usistance to 
Institutions the Government of Karnataka for 
(Deb. II, Vol. XXXVIlI,16-12-2003) I establishing 'a Modern Training 
Col. 98-99 Institute and Reaearch Centre for 

. . I Ass' M" ,.. . I drivers at Hassan, Karnataka Flnancl8 Istance to umclpa lUes In (MUR377) 

Andhra Pradesh I (Deb. 3, Vol. XXXVII, 04-12-2003) 
(Deb. I, Vol. XXXVII. 02-12-2003) Co1.381-82 
Col. 142 

Financial Assistance to Poor Patients 
(Deb. 4. Vol. XXXIX, 04-02-2004) 
ColSS.S6 

Financial Assistance to SSt 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col 202-03 

Financial Assistance to Tamil Nadu 
(Deb. II. Vol. XXXVIII. 16-12-2003) 
Col. 119 

Need to provide adequate financial 
assistance to the Government of 
Karnataka to tackle the drought 
situation in the State (MUR 377) 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 489 

Need to provide adequate Financial I 
Assistance to the Government of 
Rajasthan for its all roWld development 

Need to provide financial usistance to 
the Government ofKera1a to rejuvenate 
traditional industries in the State with 
a view to protect the interests of 
workers (Mtm 377) 
(Deb. 16, Vol. XXXVIII. 23-12-2003) 
Col. 401 

Need to provide financial assisrance to 
the Government of Maharashtra to 
tackle the severe drought situation in 
the State (MUR 377) 
(Deb. 11. Vol. XXXVIII, 16-12-2003) 
Col. 312 

Need to provide financial assistance to 
the Government of Orissa to restore 
creek irrigation in Kendrapara and 
areas close to Bay of Bengal coast 
(MUR377) 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 328 

(MUR377) Need to provide fmancial assistance to 
(Deb. 16, Vol. XXXVIII, 23-12-2003) the Government of Tamil Nadu for 
Col. 397 implementation of underground 

drainage and sewerage system in 
Rasipuram Municipality (MUR 377) 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col3S7 

Need to provide financial assistance to 
the Government of Andhra Pradesh for I 
restorative work in the cyclone 
affected areas of the State (MUR 377) 
(Deb. 15, Vol. xxxvm, 22-12-2003) Need to provide financial ~istance to 
Col 326-27 the sugarcane growers of BIhar whose 
- . crops have been affected by drought 

Need to provide financial assistance to (MUR377) 
the Government of Andhra Pradesh for (Deb. 8, VOL XXXVII, 11-12-2003) 
setting up District Rehabilitation CoL 412-13 

Centres (MUR 377) Seeds and Assistance to Farmers 
(Deb. 7. Vol. XXXVII, 10-12-2003) (Deb. 15, Vol. XXXVIII. 22-12-2003) 
CoI.3IS Co1.l67-70 
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Five Year Plana 
Al,location for AUWSP during Tenth Plan 

Period 
(Deb. 6, Vol. XXXVII, 09-12-2003) 

. Col. 184-88 
Interim Budget General, 2004-2005 

(Dcb. 3, Vol. XXXIX, 03-02-2004) 
Col. 55 

Plan Allocation to N.E. States 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 389-90 

Power Projccts in Maharashtra during 
Tenth Plan 
(Deb. I, Vol. XXXVII, 11-12-2003) 
CoL 105-01 

Production of Steel in Tenth Plan 
(Deb. 15. Vol. XXXVIII. 22-12-2003) 
CoL 183-89 

Situation arising out of Rcgional 
IrnbaIam:e in the Development ofNorth 
Bengal Region due to plan process of 
Sevenih, Eighth, Ninth and Tenth Plans 
and steps taken by the Governmem in 
regard thereto (CA) 
(Deb. 5. Vol. XXXIX. 05-02-2004) 
CoI.211-9S 

na1l 
Allotment of Flats 

(Deb. II, Vol. XXXVIII. 16-12-2003) 
Col. 96-97 

Flood Control Projects 
(Dcb. 4, Vol. XXXIX, 04-02-2004) 
Col. 27 

Schemc for Flood Control 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 201-09 

Flood Muqement P.,.n .. e 
Flood Managemcnt Programme 

(Deb. 15. Vol. XXXVIIl,22-I2-2oo3) 
Col. 122-23 

Need to take up infrastructural 
development of Chanchal Sub-
Division and release funds for flood 
management programme in Maida 
district. West Bengal (MUR 3m 
(Deb. 16, Vol. XXXVIfI,23-12-2oo3) 
Col. 400 

Floods 
Damage in States Due to Floods 

(Deb. 5, Vol. XXXVII, 01-12-2003) 
Col. 236-37 

Damage of Houses due to Flood in States 
(Deb. I, Vol. XXXVII,02-12-2oo3) 
Col. 160-64 

Need to construct high dams on ri\lers 
causing floods and erosion in 
Khagaria, Bihar(MUR377} 
(Deb. IS, Vol. XXXVIII. 22-12-2001) 
Col. 327-21 

Flood Affected States Need to providc adequate tunds for do-
Assistance to Flood Affected States silting of Varuna river in Phulpur 

(Deb. 16, Vol. XXXVIII. 21-12-2003) Parliamentary Constituency. Uttar 
Co1.231-33 Pradesh with a vicwto check recurring 

Flood COIItroI I floods (MUR 377) 
(Dcb. 6. Vol. XXXVII, 09-12-2003) 

Assistance to Assam for Flood Control I Col. 107 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 14K 

Assistance to West Bengal for Flood 
Control 
(Deb. 5, Vol. XXXVII, 01-12-2003) , 
Col. 251-52 j 

Fluorosis 

Study Reports on Fluorosis in Drinking 
Water 
(Deb. 16, Vol. XXXVIII. 23-12-2003) 
Col. 309-10 
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Flyovers Over NH-5 Acceptable Daily Intake in Diet 
Fly-Oven I FoodAduheration 

(Deb. 12, Vol. XXXVIII, 17-12-2003) I (Deb. 4, Vol. XXXIX, 04-02-2004) 
Col.328 Col. 147-48 

Need to allocate additional funds for repair 
of road connecting Khurda and 
Bolangir and undertake construction 
of fly over on National Highway from 
Khurda to ~hubaneswar (MUR 377) 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
CoI.415 

Worms in Cadbury Dairy Milk Chocolate 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 147 

Food Corporatioa oflDdia 
Loans Taken by FCI 

(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 45-46 

FIyw.yP~ckaaa I Modernisation ofFCI Godowns 
FI P \,gn (Deb. 4, Vol. XXXVII, 05-12-2003) 

yways 8C,..es Col. 237-38 
(Deb. 5, Vol. XXXVII, 08-12-2003) I 
Col. 243-49 Regularisation ofFCI Workers 

(Deb. 4, Vol. XXXVII, 05-12-2003) 
11M RacIo Col. 240-42 
FM Radio Station at Konni in Kerala Transhipment Policy ofFCI 

(Deb. \3, Vol. XXXVIII, 18-12-2003) (Deb. 14, Vol. XXXVlII, 19-12-2003) 
Col. 291-92 I CoI.299-300 

Licence free FM Broadcast 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 92-94 

News on Private FM Channels 

Food Items 
Inclusion of Potable Water in Food Items 

(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 226-27 

(Deb. 5, Vol. XXXIX, 05-02-2004) Standards for Food and Food Products 
Col. 54-55 (Deb. 4, Vol. XXXIX, 04-02-2004) 

Ope . fRad' C· I Col. 24-25 ration a 10 tty 
(Deb. 3, Vol. XXXVlJ, 04-12-2003) . Task Force on Quality of Foodstuffs 
Col. 323-24 I (Deb. 14, Vol. XXXVIII, 19-12-2003) 

I Col.200'{)1 
Task Force on FM Radio i . . 

(D b 8 Y, I' XXXVII 11-1"-2003) , US Regulations forJndlan Food Products 
el . , o. , - I (Deb. 14, Vol. XXXVIII, 19-12-2003) 

Co .17-25 j Col. 145-46 
Fpdder BaDks Food Management 
Setting up of Fodder Banks 

(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 196-97 

Food .. Acrkulture Orpaisation 

Coordination in Food Management 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 16-22 

FoodP.rks 

Undernourishment I Creation of Food Parks 
(Deb. 7, Vol. XXXVII, 10-12-2003) I (Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 152-53 I Co1.394-95 
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FoodPlaas 

Setting Up of Food Plazas at Railway 
Stations 
(Deb. I, Vol. XXXVII, 11-12-2003) 
Col. 91-92 

Food ProcestiDa lDdustries 

Centrally Sponsored Training 
Programmes ofFPl 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 10 I-OJ 

FoodSubsidy 
Food Subsidy 

(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col 269-70 

Foodpaial 
AlloCation of Foodgrains 

(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 214-26 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 276-&4 

Allocation of Foodgrains as Relief 
Economic Package for FPJ Measure 

(Deb. 10, Vol. XXXVII, 15-12-2003) I (Deb. 4, Vol. XXXVlI, 05-12-2003) 
Col. 356-57 I Col. 103-06 

Financial Assistance to FPI Allocation of Foodgrains to Drought 
(Deb. 5, Vol. XXXVII, 01-12-2(03) Affected Areas 
Col 15-90 (Deb. 10, Vol. XXXVII, !s-12-2003) 

F . I . Food Proc' Col. 67-70 oreagn nvestment 1D essmg . 
Units I Allocation offoodgrains under SGRY 
(Deb. 10. Vol. XXXVII, 15-12-2(03) (Deb. I, Vol. XXXVII. 02-12-2003) 
Col.3SO-51 Col. 23-26 

Sanction of Grants-in-aid for FP Units 
(Deb. IS, Vol. XX' vrn. 22-12-2(03) 
Col. 256-57 

Selling up of FPI with Foreign 
Collaboration 
(Deb. 5, Vol. XXXVII, 01-12-2003) 
Col. 175-77 

FoodQuality 

Poor Quality Food in Air India Flights 
(Deb. 5, Vol. ~UVU, 01-12-2003) 
Col. 309 

FoodSafety 

A1wttncntofFoodgnUnl 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Co1.65~ 

C~onofG~ 

(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col 1Il0-l4 

ExportS of Wheat to Pakistan 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col 345-47 

Foodgrains for PDS 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 119-91 

Foodgrains Production 
(Deb. 10, Vol. XXXVII, 15-12-2003) 

Food Safety Levels Col. 390-91 
(Deb. 2, Vol. XXXVII, 03-12-2003) Foodgrains Stock 

Col 203-04 I (Deb. 4, Vol. XXXVII, 05-12-2003) 
FoodSenrity Col. 331-34 
Mission Hunger Free bldia I Foodgrains Storage in Plastic Sap 

(Deb. 16, VoI.XXXVIII,23-12-2003) (Deb. 4, Vol XXXVII, 05-12-2003) 
Col13i-39 Col.203~ 
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Foodgrains under SGRY 
(Deb. 11, Vol. XXXVIII, 16-12-2003) 
Col. 202 

Need to AUot Land on lease to Andbra 
Pradesh State Warehousing 
Corporation to Undertake Export and 
Import of Food grains (MUR 377) 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 426-27 

New Grain Export Policy 
(Deb. 14, Vol. XXXVUI, 19-12-2003) 
Col. 171-72 

PM's Pilot Project 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 157-59 

Foot and Mouth Disease Control Scheme 
in K.erala 
(Deb. S, Vol. XXXVII; OB-12-2003) 
Col. 116 

Foreign AceouDtilll Firms 
Foreign Accounting Firms 

(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 77-78 

ForeipAiriinCi 

Landing Rights to Foreign Airlines 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 165 

Traffic Right to Foreign Airlines 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 198-201 

Problems of Food grain Exporters 
(Deb. 14, Vol. XXXVIII, 19-12-2003) ForeigDAppikaDts 
Col 157 Foreign Applicants for Medical Courses 

Procurement ofBlijra 
(Deb. 4. Vol. XXXVII. 05-12-2003) 
Col316-IB 

Production of Foodgrains 
(Deb. 5, Vol. XXXVII,OB-12-2003) 
Col. 53-S6 

Production of Food grains in Tribal Areas 
of M.P. 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
CoL 171 

Rate ofFoodgrains under sGRY 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
CoI.9B 

Reduction of Subsidies on Foodgrains 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 29 

Vwieties of Wheat 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 393-94 

Foot.1III Moutia DIIeue 
Foot and Mouth Disease 

(Deb. IS, Vol. XXXVm,22-12-2oo3) 
CoI.20s.06 

(Deb. 12, Vol. XXXVUl, 17-12-2003) 
Col. 104 

Forei&n Assistance 
Assistance from Japan 

(Deb. 14, Vol. XXXVIII. 19-12-2003) 
CoI.17S 

Contribution Regulatory Authority 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 71 

Foreign Assistance for Improvement in 
Urban Slums 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 246 

Foreign Assistance for Road Projects 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
COl.37S 

foreign fund for upgradation of Primary 
HealtbCare 
(Deb. 12, Vol. XXXVlIl, 17-12-2003) 
CoI.333~34 

Jlp8I1eseAid for Construction of Projects 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
COI.S2-S4 
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Loan from Australia for Godavari Basin 
River Development 
(Deb. 10, Vol. XXXVII, 15-12-2(03) 
Co1.107~8 

Foreign C ..... eIs 
Uplinking of Foreign New Channels 

(Deb. 3, Vol. XXXVII, 04-12-2003) 
CoI.5'7~ 

Uplinking Perrnisswn to Foreign Channels 

Stakes in Oil and Gas Fields in Overseas 
Countries 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 125-26 

Fomen Deleptioa. 
Visit bf Pakistan Commission for Indus 

Water 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 354 

(Deb. 3, Vol. XXXVII, 04-12-2003) FOR'ca Dipi .. ries 
Col. 199-201 

Foreip Coliabontloa 
Setting up of FPI with foreign 

Collaboration 
(Deb. 5, Vol. XXXVII, 01-12-2003) 
u,J.175-77 

FoRip Companies 
Drip Irrigation by Foreign Companies 

(Deb. 10. Vol. XXXVII, 15-12-2003) 
Col. 319 

Foreign Companies in Road Construction 
Projects 
(Deb. 4, Vol. XXXIX; 04-02-2004) 
Col. 116-20 

Forcip Couatries 
Agreement with foreign Countries in Film 

Production 
(Deb. 13, Vol. XXXVIII, 11-12-2003) 
COL 71 

Bank Branches Abroad 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 79-82, 324-25 

Indians in Foreign Jails 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 95-99 

Visit of European Commission President 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
CoL 187 

Visit of Foreign Dignitaries 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 110-15 

Visit of Foreign DignitarieslDelegations 
to India 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
COL 15-44 

Visit of Pakistani Information Minister 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 41 1-12 

Visit of Senegalese President 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 213-15 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 75 

Fomp Dimt l.vClh8eat 
Fall in FDIIFII 

(Deb. 4, Vol. XXXVII, OS-12-2oo3) 
Col.~ 

FDI in Banks 
(Deb. 14. Vol. XXXVIII. 19-12-2003) 
Col. 259 

FOI in Civil Aviation 
Purchase of Gas Blocks by GAIL in (Deb. 5, Vol. XXXVII. 01-12-2003) 

Foreign Countries " Co1315-16 
(Deb. 3, Vol. XXXVII, 04-12-2003) )1 FDI' p' Med' 
Col 304-05 m rutt I. . I (Deb. 5, Vol. XXXIX. 05-02-2004) 

Sale oflndian Cars in Foreign Countries' CoL 231-34 
(Deb. 5"Vol. XXXIX. 05-02-2004) I (Deb. I, Vol. XXXVII, 11-12-2003) 
Col. 13-84 I Col. 264-65 
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FDI in Radio Broadcast I Foreip FiaaadaI .lIIdtwtioM 
~~~~Ol. XXXVII, 04-12-2003) , FFIAidtoTamilNadu 

F . I (Deb. 9. Vol. XXXVII. 12-12-2003) 
DI m Telecom Sector Col. 14S47 

(Deb. 7. Vol. XXXVII, 10-\2-2003) 
Col. S I Fomp Funds 

FDIPolicy 
(Deb. 4. Vol. XXXVII. 05-12-2003) 
Col. 217-88 

Foreign Funds 
(Deb. 14. Vol. XXXVIll, 19-12-2003) 
Col. 209-10 

FDI Policy for Telecom Sector Foreip Goodt 
(Deb. 2. Vol. XXXVII, 03-12-2003) 
Col. 204-06 Import of Chinese Goods 

Foreign Direct Investment 
(Deb. 4. Vol. XXXVII. OS-12-2OO3) 

(Deb. 4, Vol. XXXVII, OS-12-2003) 
Col. 247 

Col. 351 : Fomp IIIItitutionallaftlton 
Measures to atIJ'aCt FDI I Dividends drawn by foreign Institutional 

(Deb. 4. Vol. XXXVII, 05-12-2003) I Investors 
COl.36S I (Deb. 9, Vol. XXXVII, 12-12-2003) 

Relaxation ofFDI Holding Caps I Col. 31 
(Deb. 4. Vol. XXXVII. OS-12-2003) . F.I.I.OperatinginStockMarket 
CoI.33S (Deb. 4, Vol. XXXVII, OS-12-2003) 

Fomp Edacatloul a.tituta Col. 231-32 
Foreign Educationa1lnstitutes 

(Deb. 12, Vol. XXXVIII. 17-12-2003) 
Co1.37S-n 

FoRip Equity 

Fall in FDIIFII 
(Deb. 4, Vol. XXXVII, OS-12-2003) 
Col. 60-66 

Fomp lavatmeat 
Holding of Foreign Equity in NDTV 

(Deb. 8. Vol. XXXVII. 1\-12-2003) Foreign Investment in Dabbol 
Col. 256-57 (Deb. 14. Vol. XXXVIII, 19-12-2003) 

FGRip Escllaqe 
Foreign Exchange Earnings/Outgo of 

ONGC 
(Deb. 13. Vol. XXXVIII, 18-12-2003) 
CoL28S-86 

Foreign Exchange Inflow Through NRI 
(Deb. 9. Vol. XXXVII, 12-12-2003) 
COI.44-4S 

Foreip Eulla. Relene 
Foreign Exchange Reserve 

(Deb. 4, Vol. XXXVII. OS-12-2oo3) 
Col. 207-12.373-74 
(Deb. 9. Vol. XXXVII. 12-12-2003) 
Col. 34 

CoI.IS3-S4 
Township Development Projects and 

MRTs 
(Deb. I. Vol. XXXVII. 02-12-2003) 
Col. In 

Fomp IDvestmeDt Promotiola Boards 
Setting up ofFIPB 

.(Deb. 4. Vol. XXXVII, 05-12-2003) 
CoI.3SI-S2 

Foreip LoaDS 
Loan from America by IOCL 

(Deb. 3, Vol. XXXVII. 04-12-2003) 
Col. 238 
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Foreip Natioull 
Citizenship to Pak Nationals 

(Deb.l6, Vol. XXXVIIl,23-t2-2003) 
CoL 171 

Pak Nationals in Indian Jails 
(Deb. I I, Vol. XXXVIII, 16-12-2003) 
CoL 189 

Pakistani and Bangladeshi National in 
Defence Forces 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 373 

I Foreip ViIi .. 
Foreign Visit without Passport 

(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 74-75 

Foreign Visits by PM 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 392-409 

PM Visit to UN 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
CoL 289-90 

I Visit of Deputy Prime Minister 
ForeipNCCYOIItII I (Deb. I, Vol. XXXVII, 02-12-2003) 
Participation of Foreign NCC Youth in Col. 17 

Republic Day Celebrations Visit oflndian Delegations Abroad 
(Deb. 5, Vol. XXXIX, 05-02-2004) (Deb. 4, Vol. XXXIX, 04-02-2004) 
Coll02.()6 I CoI.22-24 

FoRie- Projects I Visit of PM to Syria 
Investment ofNTPC in Foreign Projects I (Deb. 2, Vol. XXXVII, 03-12-2003) 

(Deb. 13, Vol. XXXVlIl.II-12-2003) Co1.371-79 
Col. 314-15 Fonlt Couenadoa Poky 

Forelp S1hIdeII1I 
Decline in the Inflow of Foreign Students 

(Deb. 4, Vol. XXXIX, 04-02-2004) 
CoL II 

Fomp 1'ouiIb 

Need to review the forest conservation 
policy (MUR 377) 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
CoL 399-400 

Foreigners Travelling on Fake Tickets Funds to Forest Development Aaencies 
(Deb. 5, Vol. XXXIX, 05-02-2004) (Deb. 5, Vol. XXXVII, 01-12-2003) 
Col. 99-tOI CoL 14-15 

Visa to Foreign Tourists 
(Deb. t, Vol. XXXVII, 02-12-2003) 
COU31-32 
(Deb. 5, Vol. XXXVII, 01-12-2003) 
CoL 152-53 

FonipTrade 
Agreement for Free Trade with ASEAN 

Countries 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
CoI.IJ4-15 

India's Support to US to Resolve Trade 
Talks8lWTO 
(Deb. 9, Vol. XXXVII., 12-12-2003) 

• Col. 177-71 

Foratry Projedl 
Approval of Forestry Projects of 

K.amataka 
-<Deb. 5, Vol. XXXVII, 01-12-2003) 
CoL 248 

Forata 
Construction of Forest Roads 

(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 412-13 

Distribution of Forest Land amon,st 
Landless Adivuis 
(Deb. 5, Vol. XXXVII, 01-12-2003) 
CoI.209-IO 
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Need to confer legal rights on people 
settled on forest land in Rajasthan and 
other parts of the country (MUR 377) 
(Deb. 4, Vol. XXXIX, 04.02-2004) 
Col. 294 

Impact of FTA with South East Asian 
Countries 
(Deb. 14, Vol. XXXVJII, 19-12-2003) 
Col. 236-37 

Freedom FiPten 
Need to provide the benefit of I . 

rehabilitation package to the families I Allo~t of Railway Land to Freedom 
settled in forest areas in Andaman and I Fighters 
Nicobar Islands (MUR 377) (Deb. 13, Vol. XXXVIII, 18-12-2003) 
(Deb. 6, Vol. XXXVII, 09-12-2003) Col. 177 
Col. 30S I DDA Scheme for Freedom Fighters and 

Regularisation of Encroachments on I Military Persons 
Forest Land (Deb. I, Vol. XXXVII, 02-12-2003) 
(Deb. 10, Vol. XXXVII, IS-12-2003) CoI.12S 
CoI.203~ freedom Fighters Pension 

Relaxation in Felling and Transit Rules for 
Forest Produce 
(Deb. 10, Vol. XXXVII, IS-12-2oo3) 
Col. 40 1..()2 

Use of Solar Energy to Save Forests 
(Deb. 13, Vol. XXXVllI, 11-12-2003) 
CoL3s.40 

Utilization of Forest Area in Tamil Nadu 

(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 2S.3 I 

Need to include the name of a freedom 
fighter from Uttar Pradesh 'late Uda 
Devi' in the list of Freedom Fighters 
(MlJR377) 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 427-29 

(Deb. 10, Vol. XXXVII, IS-12-2oo3) FretptEllrnl1ip 
CoL 322-23 

Utilization of Waste Forest Land 
(Deb. S, Vol. XXXVII, 08-12-2003) 
Col. 272-76 

VIOlation of Forest Conservation Act and 
Wildlife (Protection) Act, 1972 
(Deb. 10, Vol. XXXVII, 1S.12-2003) 
Col. J7S.78 

Fraaee 
Agreement with France for Development 

of Weapon System 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 284 

Protest by Indian in France 

Freight Earnings 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 333-34 

Frei&ht'nls 
Tonnage Tax 

(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 167-68 

Fruit Growen 
impact of Import of Fruits on Fruit 

Growers 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 117-18 

Fruits 
(Deb. 4, Vol. XXXIX, 04.02-2004) ExpbrtofApple 
Col. 130 (Deb. 14, Vol. XXXVIII, 19-12-2003) 

Agreement with ASEAN for Free Trade 
(Deb. 4, Vol. XXXVII. 0S.12-2003) 
CoL 357.a) 

Col. 223 
Export ofFruits and Vegetables 

(Deb. 4, Vol. XXXVII, OS-12-2003) 
CoL 283-84 
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ExportIlmportofFruits i FuadsAiloeatioa 
~·~ji0l. XXXVIII, 19-12-2003) I AIl~~:n for AUWSPduringTenth Plan 

Fruits and Vegetables sold by Mother (Deb. 6, Vol. XXXVII. 09-12-2003) 
Dairy Col. 184-88 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
CoI.202·OJ 

Impact of Import of Fruits on Fruit 
Growers 
(Deb. 4, Vol. XXXVII, 05· I 2-2003) 
Col. I 17-18 

Incentives to Mango Exporters 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Co1.185~ 

FaelPoIicy 
New Fuel Policy 

(Deb. 13. Vol. XXXVIII, 18-12-2003) 
CoI.26~ 

F_1s 
Conversion of Plastic Wastes into 

Petroleum Fuel 
(Deb. 8, Vol. XXXVII. 11-12-2003) 
CoL 263 

Allocation for Homoeopathic Medicine 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col.J09 

Allocation for Software Exports 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 47-48 

Allocation of Funds 
(Deb. 4. Vol. XXXIX. 04-02-2004) 
Col. 36-40, 84.A}() 

Allocation of Funds for IT 
(Deb. 7. Vol. XXXVII, 10-12-2003) 
Col. 169-70 

Allocation of Fundi for NH·I 04 
(Deb. 12. Vol. XXXVIII, 17-12-2003) 
Col. 369 

Al\ocation offimds ofNMDFC 
(Deb. 8. Vol. XXXVII, 11-12-2003) 
Col. 1M Hydrogen as Alternative Source of Fuel 

(Deb. 13, Vol. XXXVIII. 111-12-2003) Allocation of Funds to IIMs 
Col. 159-60 (Deb. " Vol. XXXVII, 10-12-2003) 

Pricing Policy on Transportation of Fuel 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
CoL65~ 

Fupive 
International Conference on Fugitive 

(Deb. I, Vol. XXXVIl. 02-12-2003) 
Col. 75-76 

Fa_meatal Duties 
Law for Enforcement of Fundamental 

Duties 
(Deb. 14. Vol. XXXVIII. 19-12-2003) 
Col. 293-94 

Funclameatal RiptI 
Fundamental Rights 

(Deb. 14. Vol. XXXVIII, 19-12-2003) 
Col. 181 

CoI.23CJ.40 
Allocation of Funds to 1IT1 

(Deb. 7. Vol. XXXVII. 10-12-2003) 
CoI.302~ 

Allocation of Funds to Maharashtra 
(Deb.·II. Vol. XXXVIII. 16-12-2003) 
Col. 290-96 

Allocation of Funds under asp 
(Deb. 6, Vol. XXXVII, 09-12·2003) 
Col. 157-60 

Allocation of Funds under PMGY 
(Deb. 4. Vot XXXIX, 04-02.2(04) 
CoI.41w43 

Allocation of Funds under RODWM 
(Deb. 6, Vol. XXXVll, 09-12-2003) 
Col. 219-35 
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Allocation under Rural Development I Funds for Indian Systems of Medicine 
Schemes ' and Homoeopathy 
(Deb. II, Vol. XXXVIII,I6-12-2003) (Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 133-54 Col. 193 

Amount Allocated to Hospital Maintained I .,. 
by NLC Funds for ModernIsatIon of Police Force 
(Deb. I, Vol. XXXVII, 02-12-2003) (Deb. I, Vol, XXXVII, 02-12-2003) 
CoI.l29-30 CoI.IS4-SS 

Amount Allocated under AUWSP 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 139 

Amount Allocated under Low Cost 
Sanitation Scheme 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 182-84 

Amount Releaaed to N-E States 
(Deb. 1 I, Vol. XXXVIII, 16-12-2003) 
COI.22S 

Disbursement of funds under MPLADS 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
CoI.S~1 

Funds for PopUlation Control 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 236-38 

Funds for Schemes 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 72 

Funds of Bihar 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 89-92 

Funds to AP from CRF 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 90-91 

Diversion of Funds under SGRY Funds to Orissa 
(Deb. 6, Vol. XXXVII, 09-12-2003) i (Deb. 4, Vol. XXXVII, OS-12-2OO3) 
Col. SU2 I Col. 369-70 

Enhancement in Allocation of Funds 
(Deb. II, Vol. XXXVIII, 16-12-2003) Funds to Projects of Various States 
Col. 206 (Deb. 14, Vol. XXXVlIl, 19-12-2003) 

Enhancement of Funds under ARWSP 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. t03~ 

Funds Allocated to NGOs 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 188-96 

Funds Collected by Morepen Laboratories 
Limited 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 98 

Funds for Development Projects 
(Deb, 4, Vol. XXXVII, OS-12-2003) 
COI.3S2-54 

Funds for Girls Education 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Co1.4S4 

CoI.2SO-54 
Funds to States 

(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 104-13 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col.2SS 

Funds to States under Non-Plan Sche'mes 
(Deb. 14, Vol. XXXVItI, 19-12-2oo3) 
Col. lSI 

Funds under PMGSY 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 178-79 

Funds under TSP to Manipur State 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 147-48 
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Need to allocate additional fUnds for repair 
of road connecting Khurda and 
Bolangir and undertake construction 
of fly over on National Highway from 
Khurda to Bhubaneswar (MUR 377) 
(Deb. 14. Vol. XXXVIII. 19-12-2003) 
Col41S 

Need to allocate additional funds to 
facilitate early completion of Ahemad 
Napr-Beed-Pwli-new Railway Line in 
MaharashIra (MUR 377) 
(Deb. 10. Vol. XXXVII. IS-12-2oo3) 
Col:470 

Need to allocate adequate funds for early 
completion of Thanjavuur-Tiruvarur-
Nagoor rail line gauge conversion work 
in T .... il Nadu (MUR 377) 
(Deb. 14. Vol. XXXVIII. 19-12-2003) 
Col414-IS 

Need to allocate Rs. ao crore in the next 
Budget for early completion of gauge 
conversion work on Ncemacb-Ratlam 
section of Western Railways 
(MUR377) 
(Deb. 10. Vol. XXXVII. lS-12-2oo3) 
Col. 471 

Need to extend Gonda-Bahraich rail line 
upto Tikunia Lakbimpur border &nc:l 
release adequate funds for the purpose 
(MUR377) 
(Deb. 14. Vol. XXXVIII. 19-12-2003) 
Col 409 

Need to provide adequate funds for the 
projects aimed at checking the menace 
caused by elephants in the Southern 
district ofKamataka (MUR 377) 
(Deb. 7. Vol. XXXVII. 10-12-2003) 
Col. 382-83 

Need to release adequate funds for proper 
maintenance and upgradation of 
National Highway No. 76 in Banda and 
Chitrakoot districts of Uttar Pradesh 
(MURJ77) 
(Deb. 8. Vol. XXXVII. 11-12-2003) 
Co1.412 

Need to releue futkIs· for building high 
power T.V. transmission centre at 
Radhanpur in Banaskantha 
Parliamentary Constituency, Gujarat 
(MUR377) 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col 324 

Need to releue funds for repair of the 
National HigbwayNo.IO) onOlhapra 
Mohammadpur Section in Bihar 
(MUR377) 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 492 

Need to release funds for setting up a high 
power TV transmission centre at 
RadMnpur, Gujarat.(MUR 377) 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 61 

Need to sanction adequate funds for 
settins up hostels for the benefit of 
tribal girls in Gajapati district, Orissa 
(MUR377) 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Co1380-11 

Need to take up infrastructura) 
development of Chanchal Sub-
Division and release funds for flood 
management programme in Maida 
district, West Bengal (MUR 377) 
(Deb. 16. Vol. XXXVIII. 23-12-2003) 
Col 400 

Release of Funds SO Organisation under 
Programme HariyaJi 
(Deb. ) 6. Vol. XXXVIIL 23-12-2003) 
Col 187-88 

Siphoning offfunds under lAY in Assam 
(Deb. 11. Vol. XXXVIII. 16-12-2003) 
Col 184 

Utilization of Allocation for Health 
Programmes 
(Deb. 12. Vol. XXXVIII. 17-12-2003) 
Col. 146-62 
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Utilization of Funds Gart.p 
(Deb. II, Vol. XXXVIII, 16-12-2003) Generation of Electricity by Garbage 
Col. 94-96 (Deb. 3, Vol. XXXVII. 04-12-2003) 

F .. cIs Milutllilatiell Col. 331-33 

Alleged Misutilisation of Funds by the 
Government for Issuing Advertise-
ments in the Media 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
C01.S9-97 

Misutilization of Funds Meant for 
Pollution Control 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 98 

Fuads Realized 
Funds Realized through Disinvestment 

Proceeds 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Co1.288-89 

Fulldt UtiUlatioe 
Utilisation of Funds for Investors 

Protection 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 256-57 

Ga ..... 

Export Decline in GanrientS 
(Deb. 9, Vol. XXXVII. 12-12-2003) 
Col. 98-99 

GMAudiorityollaclill LiIIIlted 

Amount Spent by GAIL on Pipelines 
Project 
(Deb. 13, Vol. XXXVIII. 18-12-2003) 
Col. 134-35 

Creation ofNationai Gas Grid by GAIL 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 217 

Gas Trading by GAIL 
(Deb. S, Vol. XXXVII, 11-12-2003) 
Col. 207 

National Gas Grid by GAIL 
(Deb. 13, Vol. XXXVIII, IS-12-2003) 
CoL 334-3S 

Pipeline Projects ofGAIL 
(Deb. 3, Vol. XXXVII, 04-12-2003) 

Utilization ofFunds for North Easter States Col. 233-34 
(Deb. I, Vol. XXXVII, 02-12-2003) PipelineTechnologyPurchasedbyGAIL 
CoI.21~22 (Deb. 3, Vol. XXXVII. 04-12-2003) 

G.... Col. 299-301 

Traditional Games 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 281 

GaDdblAlhram 

Affairs of Gandhi Ashram 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 155 

Gangmen 

Purchase of Gas Blocks by GAIL in 
Foreign Countries 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 304-05 

Viability of Assam Gas Cracker Project By 
GAIL 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 128-29 

Gas Conaections 
Examination ofGangmen New Connections by Mahanagar Gas 

(Deb. 5, Vol. XXXIX, 05-02-2004) (Deb. 5, Vol. XXXIX. 05-02-2004)\ 
Col. 214-15 I Col. 191-93 

I 
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Gas Cracker Project 

Assam Gas Cracker Project 
(Deb. II, Vol. XXXV1I1, 16-12-2003) 

I Gauge Conversion ~ojects in Tamil Nadu 
, (Deb. 3, Vol. XXXVII, 04-12-2003) 

Co1.158 
Col. 93 Gauge Conversion Work Pending under 

G C ke Pr · . A East Coast Railway 
as rae r oJect m ssam Deb 3 \Ii I 

(Deb. 6, Vol. XXXVII, 09-12-2oo3)! h,l.j39' o. XXXVII, 04-12-2003) 

Col. 64 I Need for gauge conversion on Bareilly-
GasEsplontioa Lakhimpur-Sitapur-Lucknow metre 
Oil and Gas Exploration in Bangladesh I gauge railway line (MUR 377) 

(Deb. 13, Vol. XXXVIII, 18-12-2003) (Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 34647 Col. 327 

Oil and Gas Exploration in Bihar 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 126-27 

GuFieids 
Profit Premium by Ravva Oil and Gas 

Fields 
(Deb. 3, Vol. XXXVII. 04-12-2003) 
Col. 229-30 

Stakes in Oil and Gas Fields in Overseas 
Countries 
(Deb. 3, Vol. XXXVII, 04-12-2003) I 
CoI.12S-26 ! 

I 

Need to allocate adequate funds for early 
completion of Thanjavuur-Tiruvarur-
Nagaor rail line gauge conversion work 
in Tamil Nadu (MUR 377) 
(Deb. 14. Vol. XXXVIII.I9-12-200J) 
Co1.414-15 

Need to allocate Rs. 80 crore in the next 
Budget for early completion of gauge 
conversion work on Neemach-Ratlam 
section of Western Railways 
(MUR377) 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col 471 

G •• Pipeliaet i Need to change old railway track between 
1 Mudhkhed and Adilabad and accord 

Amount Spent by GAIL on Pipelines i 
Project I 
(Deb. 13, Vol. XXXVIII, 18-12-2003) I 
Col. 134-35 I 

G ... Convenioa 

Assistance for Hassan-MangaJore Broad 
Gauge Project 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 182-83 

Conversion ofMG Line into BG between 
Rangia In. and Murkhongselek 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 101-02 

Gauge Conversion 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
CoI.121-22 

! 
! 

priority to gauge conversion work 
between Mudhkhed and Kewat in 
Maharashtra (MUR 377) 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 414 

Need to release a lumpsum amount for 
early completion of gauge conversion 
work between Narkatia Ganj and 
Darbhanga in North Bihar (MUR 377) 
(Deb. 12, Vol. XXXV1I1. 17-12-2003) 
Col. 423-24 

Need to take up gauge conversion work 
and introduce additional trains in the 
State of Uttaranchal for its speedy 
development (MUR 377) 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 292-93 
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Geetbkrislt ... Committee Potential of Geo-Thermal Reserves 
Recommendations of Geethakrishnan (Deb. 5, Vol. XXXIX, 05-02-2004) 

Committee Col. 220-21 
(Deb. 8, Vol. XXXVII, 11-12-2003) Germany 
Col. 277 Investment by Germany in Tourism Sector 

Ge8114Jeweliery (Deb. 10, Vol. XXXVII, 15-12-2003) 
Assistance to Jewellery Exponers Col. 83 

(Deb. 14, Vol. XXXVIII, 19-12-2003) MoU with Germany for Onion Export 
Col. 24849 (Deb. 14, Vol. XXXVIII, 19-12-2003) 

Gender Discrimiaation Col. 285 

Gender Discrimination in lA-AI Gifts 
(Deb. 5, Vol. XXXVII,08-12-2003) CVC Orders on Gift to Government 
Col. 232-33 Employees 

Geaerall8l8raaeeCompany (Deb. I, Vol. XXXVII, 02-12-2003) 
Expenditure by GIC under Various Heads Col. 116 

(Deb. 9, Vol. XXXVII, 12-12-2003) Girls 
CoI.212-14 Exploitation oflndian Girls in Gulf 

Profit ofGIC Companies (Deb. 15, Vol. XXXVIII, 22-12-2003) 
(Deb. 4, Vol. XXXVII, 05-12-2003) Col. 95-96 
Col. 328-29 Funds for Girls Education 

VRSfortheEmployeesofGIC (Deb. 2, Vol. XXXVII, 03-12-2003) 
(Deb. 9, Vol. XXXVII, 12-12-2003) Col. 454 
Col. 170-71 I 

Incident of rape and killing of a girl in 
Geuric Medldaes Jhabua district of Madhya Pradesh (St) 
Generic Medicines 

(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 249 

(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 254-55 

Reservation to Girls in NCC 
GellmaCoaventioas I (Deb. 13, Vol. XXXVIII, 18-12-2003) 
Violation of Geneva Conventions by I Col. 273 

Pakistani Forces UNESCO Aid for Girls Education 
(Deb. 8, Vol. XXXVII, 11-12-2003) (Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 104-05 Col. 449 

(;co.. Thermal Reserves 
Potential ofGeo-Thermal Reserves 

(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 220-21 

Geological Surveyor India 

Exploration of Minerals by GSI 
(Deb. II, Vol. XXXVIII, 16-12-2003) I 
Col. 254-56 

Global AUiaDce 
AI in Global Aviation Alliance 

(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 106 

Third meeting of Global Alliance for 
Vaccines and Immunizations 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 87-88 
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CIoWCompetitiveoessReport ! Employment Generation tbrougfl OQ 
. . i Project 

India's Rank.Qn Global CompetItIveness I (Deb. 4, Vol. XXXIX, 04-02-2004) 
Report I Col 62 
(Deb. 14, Vol-XXXVIII, 19-12-2003) I' . 
Col 271-72 I' Ex~nsionofGoldenQuadnlaleral 

. (Deb. 12, Vol. XXXVIII, 17-12-2003) 
ClobaIiatioR I Cot. ~ 1 
Impact ofGlobalisation on Health Sector Golden Quadrilaleral ftom Delhi to Ko'" 

(Deb. 7, Vol. ?'XXVII, 10-12-2003) (Deb. 2, Vol. XXXVII. 03-12-2003) 
Col. 247 Col. 324-2S 

CM CropI Need to protide four-line connectivity to 
HI Effects ofUM.Crops New MangaJore Pon with the National 

(Deb. 10, Vol. XXXVII, IS-12-2003) Highway and Golden Quadrilateral 
CoI.~70 i (MUR377) 
(Deb. IS. Vol. XXXVIII,22-12-2003) I (Deb. S, Vol. XXXVII, 08-12-2003) 
Col. 88-89 I CoL 349-S0 

GobI Cram Yojua ! GoldeR Triangle Strategy 

Funds for Gokul Gram Yojana ! Golden Triangle Stralegy 
(Deb. 12. Vol. XXXVIII, 17-12-2003) I (Deb. 7. Vol. XXXVII, 10-12-2003) 
Col. 209-1 0 I Co1.329-30 

Gc*I I Goods l'ra1lSJlO1't 
Hall Marking of Gold . Transportation of Perishable Goods 

(Deb. 14, Vol. XXXVIII. 19-12-2003) (Deb. 3, Vol. XXXVII, 04-12-2003) 
COI.2S8-S9 Col. 290-91 
(Deb. 4, Vol. XXXVII, OS-12-2003) I Gov IIII!IItAecolnIBOda'" 
Col. 307-08 cna 

I Allotment of Accommodation on Out of 
Import ofGokl Tum Basis 

(Deb. 4, Vol. XXXVll. OS-12-2003) (Deb 11 Y, I XXXVIII 16-12-2003) Co1195-96 . ,0 . • 

GoIdMiDa 
Col. 260-82 

Allotment of Government Accom-
Haui Gold Mines modalion to Kendriya Bhandar 

(Deb. II, Vol. XXXVIII. 16-12-2003) (Deb. 6, Vol. XXXVII. 09-12-2003) 
Col. 206-07 Col. 63 

Golden QmtdriIatcrai i Availability of Government Accommoda-
CompIc6on of Golden QuadriIarr:raI Project· lion 

(Deb. 2, Vol. XXXVII, 03-12-2003) (Deb. n, Vol. XXXVIII.16-li-2003) 
Col. 329-30 Col. 237-89 

Drainage System along Golden Out of Turn Allotment of Government 
Quadrilateral Roads Flats 
(Deb. :4, Vol. XXXIX, 04-02-2004)', (Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. S2 Cot. I 53-S6 
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Subletting ofGovenunent Accommodation I Promotion of Employees 
(Deb. 11, Vol. XXXVIII, 16-12-2003) I (Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 168-(;9 I Col. 300-02 

Subleding of Government Quaners 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col 207-12 

Goverament Colonies 
Basic Amenities in Government Colonies 

(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 103-04 

Government Documents 
Need to take suitable measures to check 

circulation of counterfeit currency and 
other Government documents 
(MUR3n) 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 325 

Govenunent Employees 

Ratio of Officer and Staff 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 189 

SC/ST/OBC Personnel Working in 
Ministry_ 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 76-78 

Staff Strength in Agricultural Ministry 
(Deb. 5, Vol. XXXVII, OS-12-2003) 
Col. 250 

Government Expendituft 
Government Expenditure 

(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Co1.201-G2 

Government oflndia Press 
Ban on Recruitment of Clerks . . . 

(Deb. 16, Vol. XXXVIII, 23-12-2003) ModernIsatIon of Government of [ndl8, 
Col. 229-30 I Press Kolkata 

(Deb. II, Vol. XXXVIII, 16-12-2003) 
Category-wise Personnel in the Ministry I Col 124-25 

(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 250-5 I I GovernmeatOfficials 

evc Orders on Gift to Government I CBI Raids on OfficialsIPoliticians 
Employees (Deb. 6, Vol. XXXVll. 09-12-2003) 
(Deb. I, Vol. XXXVII, 02-12-2003) I Col. 67 
Col. 116 I Enquiry Against Officials 

Non-Implementation of ACP Scheme (Deb. 16, Yol. XXXVIII, 23-12-2003) 
(Deb. 2, Vol. XXXVII, 03-12-2003) Col. 149-50 
Col. 124 

OBC, SC and ST Employees 
(Deb. 5, Vol. XXXVII, OS-12-2003) 
CoI.1I7-IS 

Permission for Election in RWAlKendriya 
Bhandar 
(Deb. 16, Vol. XXXV Ill, 23-12-2003) 
Col. 244-46 

Permission for Government Servants to 
Contest Elections 
(Deb. 15, Vol. XXXVIIl,22-12-2oo3) I 
Col. 92-93 

Surveillance of Officers 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 244 

Goverament Service 
Details of Vacant Posts 

(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 256-57 

Fake SC/ST Certificates for Government 
Jobs 
(Deb. \, Vol. XXXVII, 02-12-2003) 
Col. 50 
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OBCs in Ministry I Grants to Cantonment Councils 
(Deb. 8, Vol. XXXVll, \l-12-2003) I (Deb. I, Vol. XXXVII, 11-12-2003) 
C01l6S~ I Col. ISS 

Promotion Policy ilncrease in Budget Grant 
(Deb. 14, Vol. XXXVIII, 19-12-2003) i (Deb. 11, Vol. XXXVIII. 16-12-2003) 
Col 206 I to!. 241 

Spiritual and Meditation Course I Need to provide additional grants to the 
(Deb. ll,Vol. XXXVIII, 16-12-2003) GovemmcntofAndhraPrlldcshtomeet 
Col. 122-23 I the loal of'Educational for AU' by 2006 

Gnlulm SIalDes Murder Cue I (MUR3m 
Graham Staines Murder Case (Deb. 3, Vol. XXXVII, 04-12-2003) 

(Deb. 6, Vol. XXXVII, 09-12-2003)! CoI.313 
Col. B9-9O i Sanction of Grants-in-aid for FP Units 

Gnalte ! (Deb. IS, Vol. XXXVIII, 22-12-2003) 

Export ofGtanite 
(Deb. 4, Vol. XXXVII, OS-12-2003) 
Col. 109-10 

GraDb 
Budgetary Sanction 

(Deb. I, Vol. XXXVll, 02-12-2003) 
Col. 71 

Grant-in-aid to Government 
Homoeopathic Medical College! 
Hospital 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 333 

Grants for Backward Sections and 
Minority Communities 
(Deb. S, Vol. XXXIX, OS-02-2004) 
Col. 17-88 

Grants for Cultural Institutions of Orissa 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 212-14 

Grants for DIETs 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col 201 

OraIts for NGOs 
(Deb. 16, Vol. XXXVIII. 23-12-2003) 
Col. 241 

Grants for Works under Swajaldhara 
Scbemc 
(Deb. I, Vol. XXXVII,.02-12-2003) 
Col. 26-30 

Col. 256-57 
Gl'1Ituily 

Gratuity to EmployeeslOfficers in Cll 
(Deb. 16, Vol. XXXVIII. 23-12-2003) 
Col. 326-29 

Gratuity to Teachers 
(Deb. 4, Vol. XXXIX. 0i..{)2-2004) 
Col. 119-20 

Violation ofOratuity Act 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 211·12 

Greea Card FIdIitieI 
Green Card Facilities to IT Professionals 

(Deb. 7, Vol. XXXVII. 10-12-2003) 
CoI.2S7-SI 

Grievaace Redraul ceO 
Grievance Redressal Cell 

(Deb. 10, Vol. XXXVII, IS-12-2003) 
Col.184-IS 

Setting up of Grievance Redressal Cell by 
. CIL 

(Deb. I, Vol. XXXVII, 02·12-2003) 
Col. 186-87 

Gron .Domestk Predlld 
GDP on Social Sector 

(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 233-3S 
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Gross Domestic Product 
(Deb. 4. Vol. XXXVII. 05-12-2003) 
CoI.305~7 

Group orMIDisten 
Group of Ministers on Telecom Matters 

(Deb. 12. Vol. *XXVIII. 17-12-2003) 
Revised Estimate for GDP CoL 49-52 

(Deb. 4. Vol. XXXVII, 05-]2-2003) GrowthRaa 
Col. 268 

Tax-GDP Raiio 
(Deb. 9, Vol. XXXVII. 12-12-2003) 
Col.162~3 

Grou State Domestic Produc:t 
Measurement ofGSDP 

(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 212 

GI'OUIId HlndliDe RapoaJibilitiel 
Shifting of Ground Handling 

Responsibilities 
(Deb. 15, Vol. XXXVIII, 22-12-2003) . 
Col. 115 

GI"OIIDd Water 
Exploitation of Ground Water 

(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 22S-30 

Study on Ground Water Resources 
(Deb. 10, Vol. XXXVIl.IS-12-2003) 
Col. 51-64 

Testing of Ground Water by Central 
Ground Water Board 
(Deb. 15, Vol. XXXVIII,22-12-2003) 
Co1.201~2 

World Bank Aid for Ground Water Level 
in Orissa 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
CoL2S4 

GI'OIIIIdII .... 
Improvement in Quality of Groundnuts 

(Deb. 5, Vol. XXXVII, 01-12-2003) 
~t.143-44 

Group Houlial Societies 
Need to develop parks adjoining Group 

Housing Sotieties in East Delhi by 
DDA(MUR377) 
(Deb. 16, Vol. XXXVIII, 23·12-2003) 
Col. 394-95 

Growth Rate 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 47-48 

Guarantee Fees 
Recovery of Guarantee fees 

(Deb. 4, Vol. XXXVII, 05-12·2003) 
Col. 125-26 

GuatHouses 
Guest Houses of Damodar Valley 

Corporation 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 111 

Guidelines 
Guidelines for Laying of Cables 

(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 68-71 

Guidelines for Private Hospitals 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 19 

Guidelines for Registration of Alternative 
Import Sources 
(Deb. IS, Vol. XXXVIlI,22-12-2003) 
Col. 191-92 

Guidelines for Tourist Guides 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
CoI.2IS 

Guidelines Regarding New Constructions 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 106 

Guidelines regarding Public Premises 
(Deb. 14. Vol. XXXVIII, 19-12-2003) 
Col. 176-77 

Guidelines to ONGC Videsh to Self Crude 
from Foreign Wells 
(Deb. 5, Vol. XXXIX. 05-02-2004) 
Col. 137 
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New Guidelines for Selection of Dealers 
(Deb. I, Vol. XXXVII, 11-12-2003) 
CoL 41-42 

Earthquake of Moderate Intensity 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 28-29 

Relaxation in CRZ Guidelines : Gujarat Integrated Forestry Development 
(Deb. 5, Vol. XXXVII, 08-12-2003)' Project-II 
CoL 1~5 (Deb. 5, Vol. XXXVII, OB-12-2003) 

Revised Guidelines for Port Sector cOl. 125 
(Deb. 12, Vol. XXXVOl, 17-12-2003) GujaratRiots 
CoL2n-7B I (Deb. I, Vol. XXXVII, 02-12-2003) 

VIOlation ofO.T.H. Guidelines I CoL 189 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 209-10 I Interim Budget General, 2004-2005 

Vi Iati fG ,.a-I' b Doo d han (Deb. 3, Vol. XXXIX, 03-02-2004) 
10 ono u""" mes y r ars CoL 47 

(Deb. B, Vol. XXXVII, 11-12-2003) I 
CoL 94 llntroduclion of New Air Service 

Gajarllt I (Deb. IS, VoI.XXXVIII,22-12-2003) 
Col. 141-42 

Allocation of Funds to IIMs I 
(Deb. 7, Vol. XXXVII, 10-12-2003) I LosscausedtotilefannersofGujaratdue 
CoL 239-40 to failure of tile crops (CA) 

Central AssistaDce to Gujarat to Meet I (Deb. 10, Vol. XXXVll, 15-12-2003) 
Drought Situation Col. 43647 
(Deb. IS, Vol. XXXVIII, 22-12-2003) I Monuments Destroyed in Gujarat 
CoI.12~28 (Deb. IS, Vol. XXXVIII,ll-12-2003) 

Closure of Sector Reforms Pilot Projects Col. 247-49 
(Deb. 16, Vol. XXXVIII, 23-12-2003) Naphtha Cracker Project in Gujarat 
Col. 9-23 I (Deb. B, Vol. XXXVII, 11-12-200]) 

Compensation for Lost Crops to Post II CoL 357 
GodhraRiotVtCtims N d V'd I . G' and 
(Deb. 10, Vol. XXXVII, 15-12-2003)' a:.:a I ya Byas ID uJarat 
CoLl~ I I (Deb. 7, Vol. XXXVII, 10-12-2003) 

Construction of Dam at Lalpur in Gujarat Col. 14042 
(Deb. 5, Vol. XXXVlI, 08-12-2003) I 
Col. 172 Need to approve the proposal of the 

Cooperati Banks' G . Brat I Government of Gujarat for inclusion of 
(Deb.I~e Vol. ~;~II 19-12-2003) I PalmoleinOil in Tariff Rate Quota and 
Col. 105-06 ' pennit its import (MUR 3n) 

DabejLNGTaminal (Deb. 3, Vol. XXXIX, 03-02-2004) 
(Deb. B, Vol. XXXVII, 11-12-2003) CoI.68-09 
Col. 161 Need to approve the proposals of the 

Declaration of National Highways in 
Gu.jarat 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
CoI..5 

Government of Gujaral fOf promotion 
of tourism in the State (MUR 377) 
(Deb. 13, Vol. XXXVIII, IB-12.2003) 
CoL 439 
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Need to check the rising prices of cast Need to provide adequate outlets for 
iron and coal with a view to safeguard smooth drainage of water across the 
the interests of small engineering National Highway No.8 at Hood Village 
foundry units in Gujarat and other parts in Ntlvasari district, Gujarat (MUR 377) 
of the country (MUR 377) (Deb. 3, Vol. XXXVII, 04-12-2003) 
(Deb. 13. Vol. XXXVIII, 18-12-2003) Col. 380 
Col. 439 Need to provide mobile telephone services 

Need to clear the pending projects I in ~twuch parliamentary Constituency, 
providing for civic amenities to the GUJarat (MUR 377) 
tribalpeopleinBharuchParliamentary I (Deb. 8. Vol. XXXVII. 11-12-2003) 
constituency, Gujarat(MUR 377) Col. 414 
(Deb. 2. Vol. XXXVII, 03-12-2003) I Need to re-open Regional Centre of 
Col. 487 National Savings Organisation, 

. I Ahmedabad (MUR 377) 
Need to construct an over-bndge/under (Deb. 15 Vol. XXXVlll 22-12-2003) 

bridge on rail line at Gangdhara, Col. 323 ' • 
Veerpar and Uchchhal on National 
Highway No.6 in GUjarat (MUR 377) 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 70 

Need to convert the existing rail line 
between Jammusar and Bharuch in 
Gujarat into a broad gauge line and also 
reschedule the timings of trains running 
on this route (MU R 377) 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 279 

Need to improve the functioning of 
telephones in Banukantha 
Parliamentary Constituency, Gujarat 
(MUR377) 
(Deb.h, Vol. XXXVIII. 17-12-2003) 
CoL 423 

Need to introduce a local passenger train 
from Ahmedabad to Abu Road and 
extend the route of Aravali Eltpress up 
to MumbaiCentral (MUR 377) 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Cot. 381 

. Need to provide adC'juate facilities for the 
benefit of ST Students in Navodaya 
Vidyalaya at Borkadi in Gujarat 
(MUR377) 
(Deb. 6, Vol. XXXVII. 09-12-2003) 
Col. 304 

Need to release funds for building high 
power T.V. transmission centre at 
Radhanpur in Banaskantha 
Parliamentary Constituency. Gujarat 
(MUR377) 
(Deb. IS, VoI.XXXVIII,22-12-2003) 
Col. 324 

Need to release funds for setting up a high 
power TV transmission centre at 
Radhanpur, Gujarat (MUR 377) 
(Deb. 3. Vol. XXXIX, 03-02-2004) 
Col. 68 

Pending Cases of P.F. in Gujarat 
(Deb. 1 S. Vol. XXXVIII, 22-12-2003) 
CoL 192-93 

Pipeline from Mundra to Delhi by HPCL 
(Deb. 8. Vol. XXXVII, 11-12-2003) 
Col. 191 

Rail Projects in Gujarat 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 94-102 

Resettlement and Rehabilitation ofGujarat 
Quake Victims 
(Deb. I. Vol. XXXVlI, 02-12-2003) 
C.ol. 101 

Setting up of Hydel Power Project in 
Gujarat 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Ccil.I02 
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Tourism.Projects ofGujarat 
(Deb. IS. Vol. XXXVIII. 22-1 2-2003) 
Col. 21 8-20 

Upgradation of Coastal Highways in 
Gujanlt 
(Deb. 12, Vol. XXXVIII. 17-12-2003) 
ColI ()6.{)7 

Raj Pilgrim. 
Problem being faced by Haj Pilgrims (Sub.) 

(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col 308-09 
(Deb. \3, Vol. XXXIX, 18-12-2003) 
Col. 433-35 

HajYatn 
Gajarat In .... ted Forestry DftoelopneDt Charter Fare on Haj Van 

Projed-n (Deb. IS, Vol. XXXVIII, 22-12-2003) 
Gujarat Integrated Farestry Development 

Projed-D 
(Deb. S. Vol. XXXVII, 08-12-2003) 
Col. 125 

GalfCouatries 
Authentication of Cenificates 

(Deb. 4. Vol. XXXIX. 04-02-2004) 
Col 47 

Exploitation oflndian Girls in Gulf 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 95-96 

Higher Air Fare for Gulf Sector 
(Deb. 5, Vol. XXXVII. 08-12-2003) 
Co1.2S9-60 

Indians Killed in Riyadh Blasts 
(Deb. 2. Vol. XXXVII. 03-12-2003} 
Co1367-68 

Low Cost Air Service to Gulf 
(Deb. 10, Vol. XXXVII. 15-1 2-2003) 
Col. 253 

Need to open a single window facility in 
Kerala for attestation of educational 
cenificates of candidates seeking join 
in Gulf Countries (MUR 377) 
(Deb. 3. Vol. XXXVIl, 04-12-2003) 
Col. 383 

Passeng~r Service between Cochin and 
GwfCountries 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col 281-82 

CoI.IS2-53 
Committee on Haj Vaw 

(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col. 104 

Need to withdraw restrictions imposed on 
Haj air-fare subsidy (MUR 377) 
(Deb. 6. Vol. XXXVU, !l9-l2-2003) 
Col. 308 

Revision ofHaj Subsidy 
(Deb. 5, Vol. XXXVII. 08-12-2003) 
Col. 322-23 

Ha'f-Au-Hour DiKtIaion 
Advertisement ofGandhiji (HAHD) 

(Deb. 16. Vol. XXXVIII. 23-12-2003) 
CoI.S06-IS 

Hall Marldita 
Hallmarking ofGold 

(Deb. 4. Vol. XXXVII. 05-12-2003) 
Col. 307-08 
(Deb. 14. Vol. XXXVIII, 19-12-2003) 
Col. 258-59 

Haad Made Paper 
Research Centre for Hand Made Paper 

(Deb. 11, Vol. XXXVIII. 16-12-2003) 
Col. 112-13 

Handicapped CbIId ..... 
Aid/Assistance to Public Schools for 

Handicapped Children 
(Deb. 3. Vol. XXXVII. 04-12-2003) 
Col. 40-41 
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Haadieapped Penou 
Benefits to Handicapped under Rural 

Development Schemes 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 152 

Concession in Fares to Disabled 
(Deb. 13, Vol. XXXVII{, IS-12-2003) 
CoJ.315 

Curriculum on Rehabilitation of Disabled 
Persons 
(Deb. 13, Vol. XXXVIII,IS-12-2003) 
Col. 337-3S 

Employment to Handicapped Persons 
(Deb. 5, Vol. XXXVII, OS-12-2003) 
Col. 23842 

Grant to NGOs for Handicapped Persons 
(Deb. 13, Vol. XXXVIII, IS-12-2003) 
Col. 113-115 

Identity Cards to Handicapped Persons 
(Deb. 13, Vol. XXXVIII, IS-12-2oo3) 
Col. 241-42 

Jobs to Blind Candidates 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 102 

Opening of Technical Schools for 
Handicapped 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 114 

PCOs to Handicapped Persons 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 159-60 

Reservation for Deaf and Dumb Students 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 136 

Reservation to Physically Handicapped 
Persons in Government Deptts.lPSUs 
(Deb. 13, Vol. XXXVIII, IS-12-2003) 
Col. 242-43 

Scheme for Mentally Retarded and 
Physically Handicapped Children 
(Deb. 12, Vol. XXXVIII,17-12-2003) 
Col. 26-37 

Setting up of separate Schools/ 
Institutions for Physically 
Handicapped Persons 
(Deb. 13, VoI.XXXVIII,IS-12-2003) 
Col. 233-34 

Training Institute for the Physically 
Handicapped Persons 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
CoI.SS-IOO 

Haadimlfb 
Disinvestment of Indian Handicraft and 

HEC 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 291-92 

Export of Handicrafts Items 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 237-3S 

HaJdoom 
Export of Hand loom Product 

(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 21 1-12 

Handloom ExhibitionsIFairs 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
CoI.265~ 

Handloom Societies 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 127-42 

Schemes for Weavers 
(Deb. 9. Vol. XXXVII, 12-12-2003) 
Col. 72-74 

Haudloom EIpOItCorpntioa 
Disinvestment of Indian Handicraft and 

HEC 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 291-92 

Handloom Sedor 
Cloths Produced under Handloom Sector 

(Deb. 9, Vol. XXXVII, 12-12-2003) 
CoI.21l-12 

Scheme for Handloom Sector 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 375-83 
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Haadlooal Waven 
Insurance and Marketing Schemes for 

Handloom Weavers 
(Deb. 14, Vol. XXXVIII, 19-12-2003) I 

Expansion of Health Care Facilities in 
TamiiNadu 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 290 

Col. 111-13 Foreign fund for upgradation of Primary 
HaryuiI Health Care 

Complaints against Senior Area Managers 
Indane , 

(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 333-34 

(Deb. 13, Vol. XXXVIII, 18-12-2003) I Gap in Health Care Facilities 
CoUll (Deb. 7, Vol. XXXVII, 10-12-2003) 

Interview for Selection of Dealerships at Col. 67-69 
Panipat , Health Care Facilities in North-East , . 
(Deb. 13, Vol. XXXVIII. 18-12-2003) I Regton 
Co1381-&2 I (Deb. 4, Vol. XXXIX, 04-02-2004) 

Need to develop Adibadri in Ambala I Col. 120-il 
Parliamentary Constituency, Haryana, Health Care Scheme for Senior Citizens 
as a tourist resort (MUR 377) (Deb. 12, Vol. XXXVIII. 17-12-2003) 
(Deb. 6. Vol. XXXVII. 09-12-2003) Col. 194-95 
Col. 304 I Health Melas 

Setting Up of Defence University in' (Deb. 4, Vol. XXXIX, 04-02-2004) 
Haryana Col. 17-11 
(Deb. I, Vol. XXXVII, 11-12-2003) 
CoI.208-09 Health Ministers Conference 

(Deb. 2, Vol. XXXVII. 03-12-2003) 
CoI.J66.67 

Hawala Money in Kashmir I Health Security 
(Deb. 4, Vol XXXVII. 05-12-2003) (Deb. 12, Vol. XXXVID, 17-12-2003) 
Co1.l91-92 I CoI.326-28 

Hawala Scam in Lord Krishna Bank Ltd. llnadequate Health Care facilities in CGHS 
(Deb. 4, Vol. XXXVII, 05-12-2003) Dispensaries 
Col. 67 i (Deb. 7, Vol. XXXVII, 10-12-2003) 

PerSons Involved in Hawala Racket Col. 13-20 
(Deb. 9, Vol. XXXVII, 12-12-2003) ModemisationofStnaIlScaleDrugUnits 
Col 91-92 , (Deb. 7. Vol. XXXVII, 10-12-2003) 

Hazardous W&Itc II Col. 258-59 
Import of Hazardous Waste I National. Vector Borne Diseases Control 

(Deb. 5, Vol. XXXVII, 01-12-2003) I Programme 
Col 79-80 (Deb. 7, Vol. XXXVII. 10-12-2003) 

Haith Care CoI.221-23 
Dental Diseases Programme I Per-Capita Expenditure on Health 

(Deb. 7, Vol. XXXVII, 10-12-2003) I (Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 227 • i Col. 139 
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Promotion of Naturopathy I Vi$ion Document for Health Sector 
(Deb. 2, Vol. XXXVII, 03-12-2003) I (Deb. 7, Vol. XXXVII, 10-12-2003) 

. Col. 106-07 Col. 198 
Shortage of Platelet Kits in Hospitals World Bank Assistance for Health Sector 

(Deb. 7, Vol. XXXVII, 10-12-2003) (Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 240 CoI.169-70 

Supply of Medicines 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 226 

World Bank Assistance in Health Sector 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 115-16 

Undernutrition in Country I Healtb Services 
(Deb. 7, Vol. XXXVII, 10-12-2003) Privatisation of Health Services 
CoI.305..{)8 I (Deb. 12, Vol. XXXVIII, 17-12-2003) 

Health CaR FacUities . Col. 14546 
Gap in Health Care Facilities 

(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 67-69 

Health CaR Programmes 
Health Care Programmes 

(Deb. 12, Vol. XXXVIII, 17-12-2003) 
CoI.204~5 

Utilization of Allocation for Health 
Programmes 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col 146-62 

Health InsaraDce Scheme 
Universal Health Insurance Scheme 

(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 112-16 

Health Policy Research 
Repon on Health Policy Research 

(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 26-27 

Health Projects 
External Assistance for Health Projects 

(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 112-28 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 187-92 

Health Sector 
Impact of Glob ali sat ion on Health Sector 

(Deb. 7, Vol. XXXVII, 10-12-2003) I 
Col. 247 I 

Separate Health Services for Hospitals 
under ESIC 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 218 

Upgradation of Health Services 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 288-89 

Heavy Engineeriog Corporation 
Denial of Work Orders to HEC 

(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 385-86 

Helicopter Crash 
ONGC Helicopter Crash 

(Deb. 8, Vol. XXXVII, tt-12-2003) 
Col. 253-55 

Helicopters 
Acquisition of Vessel by Coast Guard 

(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 223-24 

Crash of Helicopter 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 256-57 

Expon of Advance Light Helicopters 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 342-43 

Helicopter Service between Mumbai 
Airpon and City Centre 
(Deb. IS, VoI.XXXVIII,22-12-2003) 
Col. 121-22 
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Helicopter Service in Delhi and Mumbai 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
CoI.2S2 

Reeulation for Helicopter Operation 
(Deb. 5, Vol. XXXVII, 01-12-2003) 
CoI.177-78 

Iw,.t 
New Helipad in Mumbai 

(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 232 

HiChCourts 
Bench of Calcutta High Coun at Jalpailuri 

(Deb. 14, Vol. XXXVIII. 19-12-2003) 
Col. 215-16 

Computerisation of High Coun of Kerala 
(Deb. 14, Vol. XXXVIII. 19-12-2003) 
Col. 249-S0 

High Coon Bench at Thiruvananthapuram 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 105-06 

HeIiII.1Iued IIdoOII Hiah Coun Bench in Kamataka 
Helium Based Balloon (Deb. 4, Vol. XXXVII, 05-12-2003) 

(Deb. 3, Vol. XXXVII, 04-12-2003) Col. 127 . 
Col. 113...... Increase in the Jud&es strensth in the Hish 

HertJ.I Pluta Courts 
Cultivation of Herbal Plants (Deb. 4, Vol. XXXVII, 05-12-2003) 

(Deb. 10. Vol. XXXVII, IS-12-2003) i CoI.30I~2 
Col. 110-11 ! Need to set up a Bench of High Court at 

Herbal Plants I Thiruvananthapuram, Kerala 

I (MUR377) 
~.~5~~S6VoI. XXXVII, IS-12-2003) ~~I, Vol. XXXVIII, 16-12-2003) 

HerIIaJ ProdIIctI I Hijaeldaa 
Herbal Product to Replace Insulin I 

(Deb. 4, Vol. XXXIX, 04-02-2004) I HijackingoflC-114 
Col. 53 : (Deb. 10. Vol. XXXVII. 15-12-2003) 

Heritap Hotels I Col. V1 
Unraveling Conspiracy of IC-I14 Flight 

Promotion of Heritage Hotels '(Deb.12. VoI.XXXVIII,17-12-2003) 
(Deb. 10. Vol. XXXVII. 15-12-2oo3)! Col 259 
Col. 117-88 I . 

Heritqe Sita I Hilly Areas 
World Hcritqe Site at Hampi I Loans to Hilly Areas 

(Deb. IS, Vol. XXXVIll. 22-12-2003) I (Deb. I, Vol. XXXVII. 02-12-2003) 
Co\. 137-31 I Col. 127-21 

IleritqeTOtR'IIIa i Need to release funds from·Central Road 
! Fund for construction of roads in 

Heritage Tourism i Bharuch Parliamentary Constituency, 
(Deb. 10, Vol. XXXVII. 15-12-2003) i Gujarat(MUR377) 
CoI.S6-51 I (Deb.12,VoI.XXXVIIl.17-12-2003) 

Hip ComllllllioRl ! Col. 422-23 
I 

Increase in Staff Strength ! Telephone Exchanges in Hilly Areas 
(Deb. 2, Vol. XXXVII, 03-12-2003) 1 (Deb. 12, Vol. XXXVIII. 17-12-2003) 
Col 443 I Col. 34142 
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I Need to set up an Information Technology 
Acquisition of Land in Himachal Pradesh! Park at Bilaspur or Hamirpur in 

(Deb. 13, Vol. XXXVIII,18-12-2003): Himachal Pradesh (MUR377) 
Col. 143 ' (Deb. 8. Vol. XXXVII, 11-12-2003) 

Col. 409 
ATR 42-320 for Himachal Pradesh 

(Deb. 10. Vol. XXXVII, 15-12-2003) 
Col. 76-77 

Buildings Taken by Officers ofNHPC 
(Deb. 13. Vol. XXXVIII, 18-12-2003) 
CoI.3S7-59 

Establishment of Centres of Excellence in 
Higher Education 
(Deb. 12, Vol. XXXVIfI.17-li-2003) 
CoI.205~ 

Expansion ofKullu Airport 
(Deb. I S, Vol. XXXVIII. 22-12-2003) 
Col. 148-49 

Need to clear the proposals sent by the 
Government of Himachal Pradesh for 
development of Sports in the State 
(MUR377) 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 485 

Need to introduce services of A.T.R.-50 
planes from Kullu, Shimla and Kangra 
in Himachal Pradesh (MUR 377) 
(Deb. 7, Vol. XXXVlJ, 10-12-2003) 
Col. 380 

Need to provide a halt at Mandi on 
Jogendra Nagar·Pathankot 
1WT0wgauge railway line and construct 
an overbridge at Passal with the 
assistance of Public Works Department 
of Himachal Pradesh (MUR 377) 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 486 

Need to provide rail services linking 
Parwanoo-Badotiwala-Nalagarh· 
Dabota areas in Himachal Pradesh with 
Chandigarh (MUR 377) 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 387 

Position ofNathpa Jhakri Power Project 
(Deb. 3, Vol. XXXVII. 04-12-2003) 
Col. 84 

Villages Electrified by Solar Batteries in 
V.P. and H.P. 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 158-59 

World Bank Loan to HP 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
CoI.2S4-S5 

Himalaya 
Water Conservation in Himalayas 

(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 194-95 

Hindi una .... 
Bilingual Forms in UTI 

(Deb. 14, Vol. XXXVIII. 19-12-2003) 
Col. 294 

Directorate General for Hindi 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 137-38 

Medium ofUPSC Examination 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 47-50 

Promotion of Hindi 
(Deb. 16, Vol. XXXVIII. 23-12-2003) 
Col. I ()4.()6 

Promotion of Hindi and Cultural Activities 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 45-50 

Hindi Spealda& People 
Threat to Hindi Speaking People in Assam 

(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 29-31 

Hindu God 
Offensive Portrayal of Hindu God 

(Deb. 7, Vol. XXXVII, 10-12-2003) 
Co1.216-17 
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Hladus 

lI'hum8li Treatment of Hindus in 
Bangladesh 
(Deb. 12, Vol. XXXVIII. 17-12-2003) 
Col. 37-3B 

HiDCIustaa Aeronaulfa Umited 
Control of Bangalore Airport 

(Deb. 5. Vol. XXXIX, 05-02-2004) 

Hindustaa lJae Umited 
Privatisation of Hindustan Zinc Limited 

(Deb. 12. Vol. XXXVIII,I7-12-2003) 
Col. 269-70 

Hire Purcbase Ad 

Hire Purchase Act 
(Deb. 14, Vol. XXXVIII,19-12-2003) 
Col. 148-50 

I 
Col. 195 I Historical MODumenu 

HbtdustaD ADdbiotia u.ited . Development of Historical Monuments 
Closure ofHindustan Antibiotics Limited. 1 (Deb. 10. Vol. XXXVII. 15-12-2003) 

Pune . Co1.337-40 
(Deb. I. Vol. XXXVII. 02-12-2003) Encroachment Near Historical Monuments 
Col. 153 (Deb. 10. Vol. XXXVII, 15-12-2003) 

Hindustan Antibiotics Limited Col. 125-26 
(Deb. 16, Vol. XXXVIII. 23-12-2003) , Encroachment Near Madakarinayakana 
Col. 206 I Fort 

Hiadustan Petrolum Corpor.tioD: (Deb. 5, Vol. XXXVII, 08-12-2(03) 
Umited I CoL 149-50 
Disinvestment ofHPCL, BPeL, and lOCI! Historical Poad 

(Deb. 2. Vol. XXXVII, 03-12-2003) Need to conserve and beautify the 
CoI.427-2B ! historical pond at Sagar, Madhya 

I 
Investment Plans ofHPCL I Pradesh (MUR 377) 

(Deb. 3, Vol. XXXVII. 04-12-2003) I (Deb. 4. Vol. XXXIX: 04~02-2004) 
Col. 189-90 I Col. 290 

Merger ofONGe with HPCL I IUV/AIDS 
(Deb. 8. Vol. XXXVII. 11-12-2003) ! AIDS Vaccines 
Col.367 I (Deb. 7, Vol. XXXVII, IO-12-2003) 

Pipeline from Mundra to Delhi by HPel' Col. 336-37 
(Deb. B, Vol. XXXVII. 11-12-2003) AIDSIHIV Cases 
Cot. 191 (Deb. 7. Vol. XXXVII, 10-12-2003) 

Re: Reported strike by oil sector i Col. 3 16-22 
emplvyecs against dis investments of i Assistance from Bill and Melinda Gates 
BPCL, HPCL etc. (AM) . Foundation for AIDS 
(Deb. II. Vol. XXXVIII, 16-12-2003) i (Deb. 7. Vol. XXXVII, 10-12-2(03) 
C.ol. 1 ~ I Col. 2S9 

Hindustaa Steelworks Construction Combating AIDS 
Ulllited ! (Deb. 4, Vol. XXXIX, 04-02-2004) 
Contractual Workers in BSCL. BSL and: Col. 139-46 

SAIL 
(Deb. IS, Vol. XXXVIII. 22-12-2003) 
Col. 109-10 

Development of AIDS Vaccine 
(Deb. 12. Vol. XXXVIII,17-12-2oo3) 
Col. 72-73 
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Medical FacilitieslDrugs toAIDS Patients Central Council ofHomoeopathy 
(Deb. 7, Vol. XXXVII, 10-12-2003) (Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 60-66 Col. 332 

Medicines to AIDS Patients 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 175-76 

Prices of Anti-A IDS Drug 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 189-90 

Special Package for HIV Children 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 103 

Home Guards 
Funding of Home Guards and other Civil 

Defence Forces 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 197-98 

Home Loans 

Fake Ayurvedic and Homoeopathic Drugs 
(Deb. 4. Vol. XXXIX. 04-02-2004) 
Col. 12-14 

Funds for Indian Systems of Medicine 
and Homoeopatby 
(Deb. 7. Vol. XXXVII, 10-12-2003) 
Col. 193 

Setting up of a Model Institute of 
ISM&H 
(Deb. 7. Vol. XXXVII. 10-12-2003) 
Col. 245 

Standard of Ayurvedic, Unani and 
. Homoeopathy Systems of Medicine 

(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 16-17 

. Horticulture ladustry 
Housmg Loan and Insurance Cover for I 

Poor Promotion of Horticulture Industry 
(Deb. 6, Vol. XXXVII, 09-12-2003) (Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 140-41 Col. 139-40 

Integrated Home Loan Village 
Development Scheme 
(Deb. 4, Vol. XXXVII. 05-12-2003) 
Col. 106-08 

Hospital Ships 
Services of Hospital Ship 

(Deb. 4, Vol. XXXIX. 04-02-2004) 
Col. 84 

Interest Rates of Home Loans I Hospiqls 
(Deb. 4, Vol. XXXVII. 05-12-2003) I Am Allocated H 'tal M . taO ed 
Col. 55-56 I :ru~~ . to OSPI am m 

Loan by HUDCO for New Projects I (Deb. I, Vol. XXXVII, 02-12-2003) 
(Deb. I, Vol. XXXVII, 02-12-2003) CoI.l29-30 
Col. 37-40 

Homoeopatbic Medical College 
Grant-in-aid to Government 

Homoeopathic Medical College/ 
Hospital 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 333 

Homocopathy 
Allocation for Homoeopathic Medicine 

(Deb. 7, Vol. XXXVII, 10-12-2003) I 
Col. 309 

Breakdown of Hospitals Services in West 
Bengal 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 135-36 

Complaints against Doctors/Hospitals 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 337-38 

Conversion ofESI Hospitals into General 
Hospitals 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 343 
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Conuption Cases in S.l. Hospital , Hotels 
(Deb. 7. Vol. XXXVII. 10-12-2003) Discharge of untreated Sewage into Sea 
Coe 135 by Hotels 

Cumbersome Procedure in Government (Deb. 10. Vol. XXXVII. 15-12-2003) 
Hospitals Col. 79 
(Deb. 2. Vol. XXXVII, 03-12-2003) Disinvestment of Hotels 
Col.379-80 (Deb. 2. Vol. XXXVII, 03-12-2003) 

Guidelines for Private Hospitals Col. 266-67 
(Deb. 4, Vol. XXXIX, 04-02-2004) Disinvestment oflTDC Hotels 
Col. 89 (Deb. 12, Vol. XXXVIII,17-12-2003) 

Hospitals under Steel Authority of India Col. 247-58 
Limited Disinvestment of Ranj it Hotel 
(Deb. 5, Vol. XXXVII, 01-12-2003): (Deb. 12, Vol. XXXVIII, 17-12-2003) 
Co1.216-17 Col. 99-1 00 

Purchase of Life Saving Machines 
(Deb. 4. Vol. XXXIX, 04-02-2004) 
CoJ.46-47 

Recognition of Private Hospitals 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 132-33 

Safety Measures in Safdarjung Hospital 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
CoI.l71-72 

Privatisation oflTDC Hotels 
(Deb. 4, Vol. XXXIX. 04-02-2004) 
Col. 43-46 

HOUIeKeepiac 
Expenditure Incurred on NDSI and House 

Keeping 
(Deb. 16, Vol. XXXVlII, 23-12-2003) 
CoI.2S2-53 

Heusfal 
Setting up of Hospitals in Rajasthan Construction of Dwelling Units by DDA 

(Deb. 12, VoI.XXXVIIl,17-12-200J) (Deb. I, Vol. XXXVII, 02-12-2003) 
Col 210-8 I Col. 128-29 

Shortage of Drugs in Government 
Hospitals 
(Deb. 2, Vol. XXXVII. 03-12-2003) 
Col. 465-66 

Construction of Houses for Economically 
Weaker Section 
(Deb. II, Vol. XXXVIII,I6-12-2003) 
Col. 4142 

Shonage ofPlale1et Kits in Hospitals : Construction ofUG Flats 
(Deb. 7, Vol. XXXVII. 10-12-2003): (Deb. 6, Vol. XXXVII,09-12-2003) 
Col. 240 Col. 154-58 

UpgradationIModernisation of Hospitals i Construction/U pgradation of Houses 
(Deb. 2, Vol. XXXVIl, 03-12-2003); under IAY/PMAwas Yojana 
Col. 283-85 (Deb. 16. Vo\. XXXVIII. 23-12-2003) 

HosteIt Col. 246-47 

Need to sanction adequate funds for 
setting up hostels for the benefit of 
tribal girls in Gajapati district. Orissa 
(MUR377) 
(Deb. J, Vol. XXXVII, 04-12-2003) 
Col.3110-81 

Cost of Construction of Dwelling Units 
(Deb. II, Vol. XXXVIll, 16-12-2003) 
Col. 105-07 

Dwelling Units under lAY 
(Deb. II, Vol. XXXVIII. 16-12-2003) 
CoI.218·23 
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Infrastructure and Housing Development 
in N.E. States 
(Deb. 16. Vol. XXXVIII. 23-12-2003, 
Col. 36-68 

Shonage of Dwelling Units 
(Deb. II. Vol. XXXVIII. 16-12-2003) 
Col. 75-84 

Housing Boards 
Facilities by Chandigarh Housing Board 

(Deb. II, Vol. XXXVIII. 16-12-2003) 
Col. 183 

Housing Flaance Compania 
Dubious Housing Finance Companies 

(Deb. 14. Vol. XXXVIlI. 19-12-2003) 
Col. 208-09 

Housing Sc:bemes 
Construction of Houses by MES 

(Deb. 13, Vol. XXXVHI.18-12-2oo3) 
Col. 174-75 

Expandable Housing Scheme., 1996 
(Deb. 16. Vol. XXXVIII, 23-12-2003) 
Col. 150-52 

Housing Scheme for Bee~i Workers 
(Deb. 15, Vol. XXXVIII. 22-12-2003) 
Col. 172-74 

Housing Schemes 
(Deb. 6, Vol. XXXVII. 09-12-2003) 
Col. 37-42 

Loan by HUDCO for New Projects 
(Deb. I, Vol. XXXVII. 02-12-2003) 
Col. 37-40 

HUDCO 

Financial Perfonnance ofHUDCO 
(Deb. 16. Vol. XXXVIII,23-12-2003) 
CoI.3I4-15 

Funding by HUDCO for Metropolitan 
Transpon Systems 
(Deb. II. Vol. XXXVIII. 16-12-2003) 
Col. 203 

Interest Rates on Loans b) HUDCO 
(Deb. I. Vol. XXXVII, 02-12-2003) 
Col. 78 

Loan by HUDCO for NC\y Pro~ 
(Deb. 1, Vol. XXXVII, 02-12-2003) 
CoI.J740 

Perfonn1flCe ofHUDCO 
(Deb. 16, Vol. XXXVIIl.23-12-2oo3) 
Col. 242-43 

HumanOrpns 
Illegal Trading of Human Organs 

(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col. 228 

HumaD Resource Developmeat 
Revision ofHRD Norms 

(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 84-85 

HumaDRights 
Guidelines for Militancy and PMF for 

Observing Human Rights 
(Deb. 16. Vol. XXXVIII, 23-12-2ooJ) 
Col. 320-21 

Human Rights Education 
(Deb. 6, Vol. XXXVII. 09-12-20(3) 
Col. 124-25 

Hunpry 
Agreement with Hungarian Association 

on IT Companies 
(Deb. 2. Vol. XXXVII. 03-12-2p(3) 
Col. 409 

Hunger Free lodia 
Mission Hunger Free India 

(Deb. 16, Vol. XXXVIII,2J-12-2003) 
Col. 138-39 

Hybrid Mail ~ice 

Hybrid Mail S~ice 
(Deb. 4. Vol. XXXIX, 04-02-2004) 
Col. 99-100 

Hydrocarbon 

Agreement with South Afnca in 
Hydrocarbon Sector 
(Deb. 3. Vol. XXXVII, 04-12-2003) 
Col. 288-89 
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HYJIeae Norms Reviewoflntegrated Child Development 
Scheme Violation ofliygiene Nonns 

(Deb. 10, Vol. XXXVII, 15-12-2003) (Deb. 12, Vol. XXXVIII,17-12-2003) 
C{)1.38-46 

Col. 84 
IDB) 

H~ . . . I Financial Crisis in lOBI 
Inclusion ofW~tchcraft and HypnotIsm In (Deb. 14, Vol. XXXVIII, 19-12-2003) 

School CurrIculum Col. 24546 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 305 

IASOllken 

Funds from IDBI for Gas based Power 
Projects 
(Deb. 3, Vol. XXXVII, 04-12-2003) 

CBI Enquiry against IASJIPS Officers Col. 319-21 
(Deb. 6, Vol. XXXVII,09-12-2003) IDBI Defaulters 
Col. 82 (Deb. 4, Vol. XXXVII, 05-12-2003) 

Corruption among lAS Officers 
(Deb. I, Vol. XXXVII, 02·12·2003) 
Col. 199-200 

Deputation of lAS and IPS in Security 
Forces 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 290-91 

Deputation of lAS Officers 
(Deb. 1, Vol. XXXVII, 02-12-2003) 
Col. 125-26 

Jobs to Blind Candidates 
(Deb. 5, Vol. XXXIX, 05-02·2004) 
Col. 102 

IIIP 
Sale of Shares in IBP 

(Deb. 4, Vol. XXXIX, 04-02·2004) 
Col 64 

Selection of Dealers by IOCL and IBP 
(Deb.n, Vol. XXXVIII. 18·12·2003) 
Col. Jl6 

(CDS Scbemes 
ICDS Projects 

(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 315-16 

ICDS Scherne in Madhya Pradesh 
(Deb. 4, VoL XXXIX, 04-02-2004) 
Col. 106-07 

Col.3l3·14 
Revival Plan for lOBI 

(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 324 

Idenlity C.rds 
Multipurpose t Card for Indian Citizens 

in Bangladesh 
(Deb. II, Vol. XXXVIIJ, 16-12-2003) 
Col. 254 

Photo Identity Cards 
(Deb. 4, Vol. XXXVII, 05-12·2003) 
Col. 123-25 

IR.l 
Revival oflFCI 

(Deb. 9, Vol. XXXVII. 12-12-2003) 
Col. 203-04 

lISCO 
Development of Chiria Iron Ore Mine of 

liSCO 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 353-54 

Revival ofliSCO 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 193-94 

Ulepilmllligration 
Illegal Immigration 

(Deb. 5, Vol. XXXVII. 08-12-2003) 
CoI.HI-32 
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Illegal Migrants I IIIIpIN1 
Bangladeshi Migrants Anns and Ammunition Imported by NRAI 

(Deb. I. Vol. XXXVII. 02-12-2003) (Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 19-20 Col. 188 

Illegal Parking 
Illegal Parking 

(Deb. 6. Vol. XXXVII. 09-12-2003) 
Col. 97 

Illegal Trading 
Illegal Trading of Human Organs 

(Deb. 2. Vol. XXXVII, 03-12-2003) 
Col. 228 

Illiteracy 
World Bank Loan for Removing lJIiteracy 

(Deb. 7, Vol. XXXVII, 10-12-2003) 
Co1.263~ 

Immigration 
Illegal Immigration by Eminent 

Personalities 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 83 

Immigrants to Developed Countries 
(Deb. 15, Vol. XXXVIIl, 22-12-2003) 
Col. 206-07 

Monitoring Movement of Passengers 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 109 

Immigration Racket 
Immigration Racket 

(Deb. I, Vo\. XXXVII, 02-12-2003) 
Col. 209 

Immigration Racket Unearthed in UK 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 49-50 

Immunization 
Immunization of Children Under rCDS 

(Deb. 7. Va\. XXXVII, 10-12-2003) 
Co1.213-15 

Third meeting of Global Alliance for 
Vaccines and Immunizations 
(Deb. 12, Vol. XXXVIII. 17-12-2003) 
Col. 87-88 

Ban on Use and Import of MercUl)' 
(Deb. 5, Vol. XXXVII, 01-12-2003) 
Co1.5~ 

Curb on Import of Arecanut 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 220 

Domestic Production of Imported 
Minerals 
(Deb. 11, Vol. XXXVIII, 16-12-2003) 
Col. 177 

Exempting PenicilIin-G from Import 
Registration Requirements 
(Deb. 7. Vol. XXXVII, 10-12-2003) 
Col. 332-33 

Export/Import of Fruits 
(Deb. 14. Vol. XXXVIII, 19-12-2003) 
Col. 130-31 

Grant of Import Registration to Foreign 
Manufacturers 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 143-44 

Guidelines for Registration of Alternative 
Import Sources 
(Deb. 15, Vol. XXXVIII. 22-12-2003) 
Col. 191-92 

Impact of Import of Fruits on fruit 
Growers 
(Deb. 4. Vo\. XXXVII. 05-12-2003) 
CoI.lI7-18 

Import of Chinese Goods 
(Deb. 4, Vol. XXXVII. 05-12-2003) 
Col. 247 

Import of Ch ineseS ilk Fabrics 
(Deb. 4, Vol. XXXVII. 05-12-200j) 
Col. 385 

Import ofCNG and Export of Diesel 
(Deb. 5, Vol. XXXIX. 05-02-2004) 
Col. 194 
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Import of Coal and Iron Ore by Public 
Sector Steel Companies 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col 257-59 

Import ofCoaJ by SAIL 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col 253-S4 

ImponofCom 
(Deb. 9, Vol. XXXVII. 12-12-2003) 
CoL 76-n 

Import of Crude PaImolein 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
CoL~7 

Import of Edible Oils 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 37-39. S9-60 

Impon of Gold 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Coll95-96 

Import of Hazardous Waste 
(Deb. S, Vol. XXXVII, 08-12-2003) 
Col.79-IO 

Import ofUfe Saving Drugs 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
COI.I~ 

lmportofLNG from Iran 
(Deb. 13, Vol. XXXVlII,18-12-2oo3) 
CoL3S2 

Import of Spices 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
COJ.8S-86 

Import of Steel by China 
(Deb. IS, Vol. XXXVIII. 22-12-2003) 
Col. ISO 

Import of Sugar From E.U. 
(Deb. S, Vol. XXXVII, 08-12-2003) 
CoJ.234-lS 

Import of Urea 
(Deb. I, Vol. XXXVII. 02-12-2ool) 
Col. 135-36 

Imports of Coronary StentslDevices 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
CoJ.314 

I.mports of Ships 
(Deb. 7, Vol. XXXVII. 10-12-2003) 
Col. 252-53 

Marble Import Policy 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
CoI.2S3-S4 

Need to Allot Land on lease to Andhra 
Pradesh State Warehousing 
Corporation to Undenake Export and 
Import of Food grains (MUR 377) 
(Deb. 12, Vol. XXXVIII, 17-12-2003)' 
Col. 426-27 

Import of Marine Products by USA Need to approve the proposal of the 
(Deb. 14, Vol. XXXVIII. 19-12-2003) Govemment ofGujarat for inclusion of 
Col. 40-41 Palmolein Oil in fariffRate Quota and 

Import of Milk Powder permit its import (MUR 377) 
(Deb. 14, Vol. XXXVIII, 19.12-2003) i (Deb. 3, Vol. XXXIX. Ol-02-2004) 
Col 225-26 i Col. 6U9 

Import of Papers for Newspapers . Position of Indian Rupee 
(Deb. 13, Vol. XXXVIII, 18-12-2003) (Deb. 4, Vol. XXXVII. 05-12-2003) 
Col. 169-70 CoJ.277·78 

Import of Pepper Production, Import and Export of Minerals 
(Deb. 14, Vol. XXXVIII, 19-12.2003) (Deb. 16, Vol. XXXVIII. 23-12-2003) 
CoJ. 23 1,233-34 CoL 178-86 

lmportofRaw Diamonds from Russia 
(Deb. 14, VoI.XXXVIIf,19·12-2oo3) 
CoL206-07 

Registration Policy on Impon of Drugs 
(Deb. 4, Vol. XXXIX, 04'()2-2004) 
Col. I} 
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Revision of Norms for Import of Steel 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 166-67 

Import Duties 
Decrease in Import Duties 

(Deb. 14, Vol. XXXVIII. 19-12-2003) 
Col. 92-93 

lDcomeT8I 
Collection of Income Tax from North-

Eastern States 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 71-80 

Collection of IT 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 101-04 

I. T. Defaulters 
(Deb. 4. Vol. XXXVII, 05-12-2003) 
Col. 49-52 

IT Tribunals 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 201 

Inc:ome Tal Appellate Tribunal 

Ineome lUO.bt ..... ·n 
Income Tax Ombudsman 

(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 245 

Inwme Tal Returns 
Filing oflr.come Tax Returns 

(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 262 

IT Return by NGOs 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. SO 

Indebted Countries 
Debt Reliefto Highly ladebted Countries 

(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 132-33 

IDdianAid 
Indian Aid to Afghanistan 

(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 323-24 

Indian Assistance to Pakistan for Software 
Growth 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 31 

Income Tax Appellate Tribunal . Indian Air Force 
(Deb. 14, Vol. XXXVlII, 19-12-2003) 
CoL 121-23 

Income Tal Department 
Shifting of Delhi Income Tax Office 

(Deb. 14, Vol. XXXVIIl, 19-12-2003) 
Col. 89-90 

Vacancies in Income Tax 
(Deb. 14, Vol. XXXVlII, 19-12-2003) 
Col. 289 

Income Tax Omcials 
Complaint against I.T. Officials 

(Deb. 4, Vol. XXXVII. 05-12-2003) 
Col. 78-79 

Air Show in Srinagar 
(Deb. S. Vol. XXXVII, 11-12-2003) 
Col. 177 

IAF Participation in Counter-Insurgency 
(Deb. 3, Vol. XXXVU, 04-12-2003) 
Col. 290 

Photography at Prohibited Area 
(Deb. 13, Vol. XXXVIII, IS-12-2003) 
Col. 341 

Indian Air Space 
Monitoring of Air Space 

(Deb. 15. Vol. XXXVlII,n-12-2003) 
Col. 47 

Income Tax Officials Involved in Indian Airlines 
Corruption Cases American Express Card for I.A. Travellers 
(Deb. 14, Vol. XXXVIII. 19-12-2003), (Deb. 5, Vol. XXXVII. 01-12-2003) 
Col. 236 I Co1.314-IS 

j 
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Concession to Students by IA 
(Deb. 10, Vol. XXXVII, IS-12-2003) 
Col.408-09 

Concessional Fare by IA 
(Deb. 10, Vol. XXXVII, IS-12-2003) 
Col. 199-201 

DuesoflA 
(Deb. 5, Vol XXXVII, 08-12-2003) 
CoL 169 

Dues ofIndian Airlines 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 189 

Expansion of Air Indiallndian Airlines 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col.S-l3 

Expansion ofiA 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 201 

Gender Discrimination in lA-AI 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 232-33 

Grounding of Aircraft 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 112 

Insurance Deal onA 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 219-20 

Issuance of Tickets on Exchange Orders 
(Deb. S, Vol. XXXVII, 08-12-2003) 
Col. 267-72 

Joint Ventures of IA 
(Deb. S, Vol. XXXVII, 01-12-2003) 
Col.157-S9 

Occupancy in Indian Airlines 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 231 

Post of Reservation Managers 
(Deb. I S, Vol. XXXVIII, 22-12-2003) 
Col. 249·S0 

Professionalism in Indian Airlines 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 360-61 

Recruitment in AI and IA 
(Deb. 15, Vol. XXXVIII, 22·12·2003) 
Col. 113-84 

Indiaa ADlbllSsadon 

Two Ambassadors in US 
(Deb. 12. Vol. XXXVIII, 17-12-2003) 
CoI.~7 

IDClio Citizeas 
Indian Citizens in Indian Enclaves 

(Deb. 6, Vol. XXXVII, 09-12-2003) 
CoL 264 

Poor Living Conditions oflndian Citizens 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 352 

Relaxing Conditions for Indians by UK 
(Deb. 7, Vol. XXXVII, 10·12-2003) 
Col. 127-28 

ladian CouacU of Aaricuhural Researcb 

Working oflCAR 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 179-80 

Indian COUDdI ofPhilolophieal Raarcb 
Loss Making Routes oflA Performance of Indian Council of 

(Deb. 10, Vol. XXXVII, 15-12-2003) Philosophical Research 
Col. 126-29 (Deb. 2, Vol. XXXVII, 03-12-2003) 

Martcet Share ofiA Col. 3~S 
(Deb. IS, Vol. XXXVIII, 22-12-2003) IDCll8nCurreDCy 
Col. 236-37 

Non-Payment of Pen. ion to Retired 
Employees of IA 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Co1.14S46 

Impact of Appreciation of Rupee on 
Exports ; 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 231-33 
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Indian Defence Engineering Senice 
Indian Defence Engineering Service 

(Deb. II, Vol. XXXVIII, 16-12-2003) 
CoI.l76-TI 

Indian DiaspoI1l 
Language Teachers for Children of Indian 

Diaspora 
(Deb. 4, Vol. XXXIX. 04-02-2004) 
Col. 93-94 

Indian Drugs and Pharmaceuticals 
Umited 

Indian Drugs and Pharmaceuticals Limited 
(Deb. I, Vol. XXXVII, Q2-12~2003) 
Col. 69-71 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col.J II 

Indian Economic: Forum SulOmit 
Indian Economic Forum Summit 

(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 234 

Indian Ec:oaomy 
Current Account of the Country 

(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 276 

Role ofSSI's in Indian Economy 
(Deb. II, Vol. XXXVIII. 16-12-2003) 
Col. 169-74 

Indian Enclaves 
Indian Enclaves in Territory of Bangladesh 

(Deb. 16, Vol. XXXVIII, 23-12-2003) 
CoI.302·{)3 

Indian Institute of Informalion 
Technology 

Indian Institute of Information 
Technology 
(Deb. 2. Vol. XXXVII, 03-12-2003) 
Col. 420 

Indian Institute ofManalement 
Allocation of Funds to IIMs 

(Deb. 7. Vol. XXXVII, 10-12-2003) 
Col. 239-40 

Reduction of Cash' Reserves ofIIMs 
(Deb. 2, Vol. XXXVII. 03-12-2003) 
Col. 126-27 

Restructuring of 11M Fees 
(Deb. 2, Vol. XXXVII, 03-12-2003~ 
Col. 463-64 

Indian Institute of Technology 

Allocation of Funds to I1Ts 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 302-04 

IITs Agreement with Banks 
(Deb. 7, Vol. XXXVII, 1O-12-2003~ 
Col. 298 

Recruitment of Teachers and Academic 
Personnel in IITs 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col.3ll-12 

Research Works in I1Ts 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 140-41 

Setting up of liT Abroad 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
CoL 470-7 I 

Indian Medical Association 

Uniform Policy on Private Practice 
(Deb. 4, Vol. XXXIX, 04-02-2004) 

.Col.61 
Indian Medical Coundl 

Revision in Indian Medical Council Act 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 129-30 

Indian Missions 
Additional Space for Indian Mission in 

US 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
CoI.372-73 

Illegal Occupation of Indian Mission 
Building in Pakistan 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 268-69 
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.... Na¥y PriVillisation of Retailing Infrastructure of 
IOU. 

ModemiSIItionendStrengtheningofNavy (Deb. 7. Vol. XXXVII. 10-12-2003) 
(Deb. 8. Vot-XXXVII. 11-12-2003) Col. 144 
Col. 128 Retail Outlets ofIOCl 

..... OICorpontiollUatited (~. 3. Vol. XXXVII, 04-12-2003) 
Complaints against Senior Area Managers Col. 364-65 

Indane Scholarship Scheme announced by IOCl 
(Deb.B, Vol. XXXVlIl,18-12-2oo3) (Deb .• , Vol. XXXVII, 11-12-2003) 
Col. 382 Co\.27S-77 

Creation of Separate Entities Selectjon ofDeaJers by JOCl and IBP 
(Deb. 7, Vol. XXXVII, 10-12-2003) (Deb.B, Vol. XXXVIII. 18-12-2003) 
Col. 145 Col. 116 

Disinvestment ofHPCL, BPCl, and JOC Setting up of Power and lNG Plants by 
(Deb. 2, Vol. XXXVII. 03-12-2003) IOC1. 
Col. 427-21 (Deb. 3, Vol. XXXVII, 04-12-2003) 

Diainvesbnent oflOCl and Other PSU I Col.J 41 
(Deb. 3, Vol. XXXVII, 04-12-2003) Transfer of Customers to Unviable 
Col. 221-22 Distributors in Kamataka 

IOCLAgrecmentwith British Petroleum (Deb. " Vol. XXXVII, 11·12·2003) 
(Deb. 3, Vol. XXXVII. 04-12-2003) Col. 258 
Col. 243-44 lIICIia. Peace Keepilll Force 

IOCl Retail Outlets in Delhi Casualties oflndian Peace Keeping Force 
(Deb. 13, Vol. XXXVIII, 11-12-2003) Personnel 
Col. 332-33 (Deb. 12. Vol. XXXVIII, 17.12.2003) 

laueofLOI by IOCl in Bihar Col. 241-44 
(Deb. '. Vol. XXXVII, 11-12·2003) ......... Code 
Col. 74 

Amendment in JPC 
KenyaaPipelineCompany (Deb. I, Vol. XXXVII, 02-12-2003) 

(Deb. 8, Vol. XXXVII, \1-12·2003) Col. 13·14 
Col 341 I (Deb. 14. Vol. XXXVIII. 19·12·2003) 

Und Purchase by JOCl I Col. 146 
(Deb. 5, Vol. XXXIX, 05-02-2004) Conference for Amendment to IPC 
Col. 193 (Deb. 16, Vol. XXXVIII, 23-12-2(03) 

Laying of Crude Pipeline from Paradeep I Col. 241-42 
Pon to Haldia _ I ...... Prefeuieuls 
(Deb. I, Vol. XXXVII, 11-12-2003)1 . Movement of Indian Professionals 
Col.3S2 (Deb. 9, Vol. XXXVII, 12.12-2003) 

lola fiomAmeric:a by IOCl Col. 86-87 
(Deb. 3, Vol. XXXVII. 04-12-2003) 0-.&1-.. 
ColD. - ... 

Napbtha Cracker Project in Gujarat I POIition of Indian Rupee 
(Deb I .Vol XXXVII 11-12·2003) I (Deb. 4, Vol. XXXVII. 05-12·2003) . ,... Col 277-78 CoI.3S7 
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Purchasing Power of Indian Rupee 
(Deb. 14, Vol. XXXVI/J, 19-12-2003) 
Col. 118-20 

lnelilln School of Mines 
Shifting of Indian School of Mines 

(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 71 

Indian Systems of Medicines 
Funds for Indian Systems of Medicine 

and Homoeopathy 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 193 

Setting up of a Model Institute of ISM 
&:H 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 245 

Unifonn Pattern in Dispensaries and Units 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
CoI.3I4-15 

bldiansAbroad 
Compensation to Indian in Iraq 

(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 64-65 

Exploitation oflndian Girls in Gulf 
(Deb. 15, Vol. XXXVlII, 22-12-2003) 
Col. 95-96 

Indian Prisoners in Pak Jails 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col.471-72 

Indian Workers Abroad 
(Deb. 15, Vol. XXXVlll, 22-12-2003) 
CoI.2~2 

Indians in Foreign Jails 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 95-99 

Insurance Scheme for Indians going 
Abroad 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 161-63 

Maltreatment of Indian Workers Abroad 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 75 

MUltipurpose I. Card for Indian Citizens 
in Bangladesh 
(Deb. 11, Vol. XXXVIII. 16-12-~003) 
Col. 254 

Protest by Indian in France 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 130 

Safety of Indian Students Abroad 
(Deb. 12, Vol. XXXVJlI, 17-12-2003) 
Col. 293-95 

Safety of Indian Tourists Abroad 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 235-36 

Welfare of Migrants Labourers 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
CoI.414 

Indira Awas Yojana 
Construction/Upgradation of Houses 

under lAY IPM Awas Yojana 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 246-47 

Dwelling Units under lAY 
(Deb. II, Vol. XXXVlll, 16-12-2003) 
Col. 218-23 

Revision of Cost under lAY 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 180 

Siphoning off Funds under lAY in Assam 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
CoJ.I84 

Indira Gandhi Natioaal Centre for Arts 
Irregularities in Appointment in IGNCA 

(Deb. IS, Vol. XXXVllI, 22-12-2003) 
Col. 239-40 

Indonesia 

Tracie Agreement with Indonesia 
(Deb. 14, Vol. XXXVIII. 19-12-2003) 
Col. 272-73 

Visa Restrictions by Indonesia 
(Deb. 2. Vol. XXXVII, 03-12-2003) 
Col. 230-3 I 
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Welcome to Parliamentary Delegation i Industrial Sedor 
from!he Republic oflndonesia I Annual Death Rate of Workers in 
(Qeb. 10. Vol. XXXVII. 15-12-2003): Industrial Sector 
Col. 1-2 ! (Deb. 5. Vol. XXXVII, 08-12-2003) 

Industrial Area Col. 74-77 
Enlargement of Industrial Area : Industrial Training Institates 

(Deb. 6, Vol. XXXVII, 09-12-2003) j Standard of Industrial Training Institute 
Col. 43-45 : (Deb. 5, Vol. XXXVII. 01-12-2003) 

Industrial Financial Corporation oflndia' Col. 73-74 

Industrial Finance Corporation of India ! Upgradation of ITls 
(Deb. 14, Vol. XXXVIII, 19-12-2003)! (Deb. 5. Vol. XXXVII, 08-12-2003) 
Col. 226 Col. 154 

Non-Performing Asset Crisis in IFCI Industries 
(Deb. 14, Vol. XXXVIII, 19-12-2003) : Excise Cases against Industries 
CoI.3I-32 i (Deb. 14, Vol. XXXVIII, 19-12-2003) 

IndustrialGrowth Col. 283-14 

Industrial Growth Identification of Industrially Backward 
(Deb. 14, Vol. XXXVIII. 19-12-2003): Districts 
COl.5UO (Deb. 9, Vol. XXXVII, 12-12-2003) 

Industriallnrrastruc:tare UPlracbtion : Col. 197 

Sc:beme i Improvement of Infrastructure and 
Industrial Infrastructure Upgradation: Industrial Areas 

Scheme j (Deb. 9, Vol. XXXVII, 12-12-2003) 
(Deb. 4, Vol. XXXVII, 05-12-2003) i Col.119-20 
Col. 304~5 . Interim Budget General. 2004-2005 

Industrial Licnc:n (Deb. 3, Vol. XXXIX, 03-02-2004) 

Grant of Industrial Licences 
Col. 47 

(Deb. 14, Vol. XXXVIII, 19-12-2003) , Need to provide financial assistance to 
Col. 302 . the Government of Kerala to rejuvenate 

Pending Industrial Licence Applications 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 77-78 

Industrial Policy 

Special Industrial Policy for Nonh-Eastem 
Region 
(Deb. 14, Vol. XXXVIII, \9-12-2003) 
Co1.100~1 

IDdustrial Relations 

Seminar on Industrial Relations 
(Deb. IS, Vol. XXXVIII,22-12-2003) 
Col. 22 1-22 

traditional industries in the State with 
a view to protect the interests of 
workers (MUR 377) 
(Deb. 16, Vol. XXXVIII. 23-12-2003) 
Col. 401 

Need to set up a heavy industry in 
Mahabubnagar district, Andhra 
Pradesh (MUR 377) 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 348-49 

Need to set up industries in Naxalite-prone 
districts in Bihar (MUR 377) 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col.351 
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Relocation of Polluting Units 
(Deb. 10. Vol. XXXVII, 15-12-2003) 
Col. 234-38 

Tax Holiday to Industries 
(Deb. 4. Vol. XXXVII. 05-12-2003) 
Col. 350 

Infihration 
Infiltration in J&K i 

Green Card Facilities to IT Professionals 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 257-58 

Indian Information Technology Services 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 325-26 

Information Technology for Tourists 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 129-30 

(Deb. 3, Vol. XXXVII. 04-12-2003) : 
Col.211-12 Passing out ofLT. Graduates 

(Deb. 2, Vol. XXXVII. 03-12-2003) 
Col. 471 Infiltration in Sikkim 

(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 93-94 

Recruitment of Scouts to Plug Infiltration 
(Deb. 3. Vol. XXXVII, 04-12-2003) 
Col. 92 

Skirmishes with Infiltrators 
(Deb. 11. Vol. XXXVIII, 16-12-2003) 
Col. 115-16 

laformation Boards 
Information Boards at Monuments 

(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 206 

Information Infrastructure 
State-wide Information Infrastructure in 

Kerala 
(Deb. 12. Vol. XXXVIII, 17-12-2003) 
Col. 279 

Information Resources 
Setting up of A Digital Science and 

Technology Library and Information 
Resources 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col. 287-88 

Informadon 1eehnoiogy 
Allocation of Funds for IT 

(Deb. 7. Vol. XXXVII, 10-12-2003) 
Col. 169-70 

Counterfeit Trade in IT Sector 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 255-S6 

Restrictions on Outsourcing offT Services 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Co1.314-15 

Setting up of IT Software Park 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 256-58 

Task Force on I.T. 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 203 

Information Technology Companies 
Agreement with Hungarian Association 

on IT Companies 
(Deb. 2. Vol. XXXVII, 03-12-2003) 
CoL 409 

IT Company ofSBI 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Co1.3S3-S5 

Inrormation Technology Experts 
Exodus ofl.T. Experts 

(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 147-48 

Information Technology Parks 
Need to set up an Information Technology 

Park at Bilaspur or Hamirpur in 
Himachal Pradesh (MUR377) 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 409 

Infrastructure 
Fund for Sports Infrastructure 

(Deb. 16. Vol. XXXVlII, 23-12-2003) 
Col. 267-68 
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Growth oflnftastructure Sector 
(Deb. 4, Vol. XXXVJl, 05-12·2003) 
Col. 40-46 

Improvement of Infrastructure and 
Industrial Areas 
(Deb. 9. Vol. XXXVII. 12-12-2003) 
Col. 119-20 

Infrastructural Facilities at Neyveli 
Township 
(Deb. 11, Vol. XXXVIII, 16-12-2003) 
Col. 121-22 

Infrastructure and Housing Development 
in N.E. States 
(Deb. 16. Vol. XXXVIII. 23-12·2003) 
CoI.J6..68 

Infrastructure Development in Telecom 
Sector 
(Deb. 2. Vol. XXXVII, 03-12-2003) 
Co1.303~ 

Infrastructure for Agricultural Research 
and Educotion in A.P. 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 316-18 

Lack of Infrastructure in Schools 

Inititll Publk Oll"erinp 
IPOofPSB 

(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 193 

lajedioas 
Availability of Safe Injections 

(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Co1.63~ 

Inland CII.rca 
Inland Charges 

(Deb. 8, Vol. XXXVII, 11-12-2003) 
CoI.263~ 

laIaad Water Trauport 
ADB LOan for Inland Water Transport 

(Deb. 11. Vol. XXXVIII, 17-12-2003) 
Col. 145 

laJaad Waterways 
Extending lnland Waterways in Kerala 

(Deb. 12, Vol. XXXVIII, 17.12.20(3) 
Col. 79 

Institute ort.c~ Growdl 
Report oflnstitute of Economic Growth 

(Deb. 12. Vol. XXXVIII, 17-12-2003) 
Col. 338-39 

(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 57.58 Instrument Landi .. System 

Mumbai Urban Infrastructure Project 
(Deb. I, Vol. XXXVII, 02-12-20(3) 
Col. 189-90 

Need to take up infrastructural 
development of Chanchal Sub-
Division and release Funds for Flood 
Management Programme in Maida 
district, West Bengal (MUR 377) 
(Deb. 16, Vol. XXXVIIl. 23-12-20(3) 
Col. 400 

J.fr .. trudure Development Fineaee 
Corporatioa 

Infrastructure Development Finance 
Corporation 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col.19S 

UseoflLS 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col.I3I-J2 

Inlunoee 
Health Insurance Scheme 

(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 335 

Housing Loan and Insurance Cover for 
Poor 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 140-41 

Insurance Deal ofiA 
(Deb. 10. Vol. XXXVII. 15-12-2003) 
Col. 219-20 

Insurance to Students 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 136-37 
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Pending Insurance Claims of Farmers 
underNAIS 
(Deb. 10. Vol. XXXVII, 15-12-2003) 
Co1.217-18 

Remuneration System for Brokers and 
Agents in Insurance Business 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 155 

Third Party Motor Insurance 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Co1.259~ 

Insurance Claims 
Insurance Claims 

(Deb. 9, Vol. XXXVII, 12~12-2003) 

Col. 173-75 
Insurance Claims of Farmers under NAIS 

(Deb. IS, Vol. XXXVIII,22-12-2003) 
Col. 149-50 

Pending Insurance Claims of Farmers 
underNAIS 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 103-04 

Insurance Companies 
Branches of Insurance Companies in Rural 

Areas 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 117 

Insurance Sehemes 
Farmer Insurance Income Scheme 

(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 51-53 

Insurance and Marketing Schemes for 
Handloom Weavers 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col.Ill-13 

Insurance Scheme for Child Labour 
(Deb. 5, Vol. XXXVII, 08-12-2003) 

InluralKe Sector 
Investment in Insurance Sector 

(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 209 

Insullent Groups 
Action against Indian Insurgent Groups 

operating from Bhutan and its 
subsequent effects in Assam and West 
Bengal 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 3-5 

Launching of Military Action against 
Indian Insurgent Groups operating 
from Bhutan (St.) 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 506-07 

Training to Insurgents by Bangladesh 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 124 

Integrated Dairy Development Project 
Integrated Dairy Development Project 

(Deb. 5. Vol. XXXVII, 08-12-2003) 
Col. 303-06 

Integrated UeeRsin. System 
Integrated Licensing System 

(Deb. 12, Vol. XXXVIII, 17-12-20(3) 
Co1.319-20 

Integrated Pest MauaemeRt TraIDlnl 

Training Courses 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 95-96 

Integrated Rail Bus Transit System 

Integrated Rail Bus Transit System 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 252-53 

Col. 30 I Integrated Regional Development 

Insurance Scheme for Indians going 
Abroad 
(Dc:b. 15. Vol. XXXVIII. 22-12-2003) 
Col. 161-63 

Integrated Regional Development 
Concept 
(Deb. 12, Vol. XXXV1l1. 17-12-2003) 
Col. 101 
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Integrated Transport System 

Integrated Transpon System 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 61 

Intellectual Property Rigbts 
I 

Intellectual Propeny Rights Appellate ' 
Board 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 24243 

Interim Budget (Geaeral) 
Interim Budget (General) 2004-2005; 

Demands for Grants on Account 
(General) 2004-2005; Demands for 
Supplementary Grants (General) 2003-
2004-General Discussion 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 200-88, 396-82 

Interim Budget General, 2004-2005 
(Deb. 3, Vol. XXXIX, 03-02-2004) 

Watch-List of Intellectual Property Col. 38-56 
(Deb. 4, Vol. XXXVll, 05-12-2003) Interim Budget (Railway) 
Col. 279 

Interim Budget (Railway)-2004-2005 
WithdrawalofIPRA (Deb. 2, Vol. XXXIX, 30-01-2004) 

(Deb. 9, Vol. XXXVII, 12-12-2003), Col. 10-20 
Col. 1 79-SO i 

Interim Budget (Railways}--General 
Inter-StateCouocil Discussion; Demands for Grants on 
Inter-state Council Meeting Account-(Railways), 2004-2005; 

(Deb. I, Vol. XXXVII, 02-12-2003) DemandsforSupplemeritaryGrants--
Col. 113-16 (Railways), 2003-2004 and Demands for 

Excess Grants--(Railways) 200 1-2002 
laterest Rates (Deb. 3, Vol. XXXIX, 03-02-2004) 
Interest Rates of Banks Col. 97-224 

(Deb. 9, Vol. XXXVII, 12-12-2003) InternationalAgreemeats 
CoI.l87-89 

Interest Rates of Home Loans 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
CoL 55-56 

Interest Rates on Loans by HUDCO 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 78 

Rate of Interest on EPF Deposits 
(Deb. IS, Vol. XXXVIII,22-12-2oo3) 
CoI.I64-6S 

Rate of Interest on Loans 
(Deb. 6, Vol. XXXVII, ()9..) 2-2003) 
Col. 16'3-68 

Reduction in Interest Rate of Loan 
(Deb. 8, Vol. XXXVII, 1\-12-2003) 
CoJ.23542 

Agreement with Foreign Countries in Film 
Production 
(Deb. 13. Vol. XXXVIII, 18-12-2003) 
Col. 78 

Intenaational Contaiaer Tel1lliaal 
Vallarpadam International Container 

Terminal 
(Deb. 2. Vol. XXXVII, 03-\2-2003) 
Col. 275-76 

laternatioul CoatainerTransSblpmeat 
Terminal 

Need to set up an International Container 
Trans Shipment Terminal at Cochin, 
Kerala(MUR377) 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 403 
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Intemational Convention Centre 

International Convention Centre at 
Kovalam in Kerala 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 174 

International Finance Corporation 
Funds from Indian Market by ADB and 

IFC 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
CoI.286-87· 

International Finant'iallnstifutions 

Power Projects Funded by International 
Financial Institutions 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col.210 

International Labour Organisation 
Ratification of Convention No. 15 I ofiLO 

(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 46-47 

Intemational Ties 

Strengthening of Ties with ASEAN 
Countries 
(Deb. 7. Vol. XXXVII, 10-12-2003) 
Col. 158 

International Trade 
Need to open trade route between India, 

Myanmar and Bangladesh from 
Mizoram for its all round development 
(MUR377) 
(Deb. 10. Vol. XXXVlI, 15-12-2003) 
Col. 474 

Tariff Set for International Trade 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 192-93 

Trade Balance 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 237-40 

Trade Relations with Various Countries 
(Deb. 9. Vol. XXXVII, 12-12-2003) , 
Col 186-88 . 

Internet Services 

Internet Service 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
CoI.357~1 

Internet Exchanges 
(Deb. 12, Vol. XXXVIII. 17-12-2003) 
Col. 289-90 

Internet Service in Moving Trains 
(Deb. 8, Vol. XXXVII. 11-12-2003) 
Col. 357-58 

Internet Service in Moving Trains 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 357-58 

Ph.D. Papers on Internet 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 81-82 

Providing oflnternet Facilities 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 148-49 

Introduction of Ministen 
Introduction ofKumari Mamata Banerjee 

as new Member of Council of Ministers 
to the House 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 1-2 

Shri Gingee N. Ramachandran-Minister 
of State in the Ministry of Textiles 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 1-2 

Inventions 

Promotion of Findings of Young Scientist 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 79 

Investments 
Ban of Fresh Portfolio Investment 

(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 207-08 

Direct Investment by Companies 
(Deb. II. Vol. XXXVIII, 16-12-2003) 
Col. 285 
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Foreign Investment for Tourism 
Development 
(Deb. 10. Vol. XXXVII, 15-12-2003) 
Col. 395-96 

Foreign Investment in Food Processing 
Units 
(Deb. 10. Vol. XXXVII. 15-12-2003) 
Col. 350-5 I 

Investment by CPS Us 
(Deb. B, Vol. XXXVII, 11-12-2003) 
Co1.26S-66 

Investment by NRl 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 146-47 

Investment in LlC 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 172-73 

Investment in States 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 100-02 

Investment in Stock Market 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
CoL 276-n 

Procedures of InYeStment by NRls 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 57-5B 

Public Sector Investment in Agriculture 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 40-43 

laveston 
Investors for Rail Projects 

(Deb. 13, Vol. XXXVIII,18-12-2003) 
Col. 286-87 

Utilisation of Funds for Investors 
Protection 
(Deb. 14, Vol. xxxvm, 19-12-2003) 
CoI.2S6-57 

Ioche 
Iodine DefICiency 

(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 229 

Iodine in Rock Salt 
(Deb. I, Vol. XXXVII, 02-12-2003) 
CoL 76 

IPCL 
Investment ofDividends by Public Sector Disinvestment oflPCL 

Undertakings (Deb. 12, Vol. XXXVIlI,17-12-2003) 
(Deb. B, Vol. XXXVII, 11-12-2003) CallOS«; 
Col. 161.Q I , PSOftleen 

Investment of Financial Institutions I 
(Deb. 4, Vol. XXXVII, 05-12-2003) CBI Enquiry Apinst lASIIPS Oftkcn 
Col. 69-74 (Deb. 6, Vol. XXXVII. 09-12-2003) 

: CoI.B2 
Investment of Research and Development i 

(Deb. 5, Vol. XXXVII, 01-12-2003) I Deputation of lAS and IPS in Security 
Col. 222-25 i Forces 

Inve tm 15 b OCB I' (Deb. 16, Vol. XXXVIII. 23-12-2003) 
s en y s Col 290-91 

(Deb. 4, Vol. XXXVII, 05-12-2003) I' . 
CoI.3~5 Inn 

ISIC Investment in Assam . Arrest of Indian Citizens in Iran 
(Deb. 4. Vol. XXXVII, 05-12-2003) I (Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 78 I Col. 279-80 

Private Investment in Mining Sector lIndO-iran Strategic Dialogue 
(Deb. I, Vol. XXXVII, 02-12-2003) I (Deb. 12, Vol. XXXVIII. 17-12-2003) 
Col. 198-99 I Col. 278 
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Setting up of Fertilizer Projects in Iran 
(Deb .. 6, Vol. XXXVII, 09-12-2003) 
Col. 106 

InIq 
Compensation to Indians in Iraq 

(Deb/4, Vol. XXXIX, 04-02-2004) 
CoI.6-U5 

Deployment of Troops to Iraq 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 336-37 

Evolving a Strategy for Iraq 
(Deb. 7. Vol. XXXVII, 10-12-2003) 
Col. 299-300 

Export of Tea to Iraq 
(Deb. 14. Vol. XXXVIII, 19-12-2003) 
Col. 129 

Rebuilding oflraq 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 74 

Reported Arrest of Sad dam Husseuin, 
Deposed President oflraq 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 462 

IRCON 

Projects oflRCON 
(Deb. 3, Vol. XXXVII. 04-12-2003) 
Col. 142-46 

IrUil 
Need to check the rising prices of cast 

iron and coal with a view to safeguard 
the interests of small engineering 
foundry units in Gujarat and other parts 
of the counrry (MUR 377) 
(Deb. 13. Vol. XXXVIIII. 18-12-2003) 
Col. 439 

Requirement of Sponge Iron 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 345-46 

fro. Ore 
Demand for Indian Iron Ore 

(Deb. 15. Vol. XXXVIII, 22-12-2003) 
Co1.l5~ 

Development of Chiria Iron Ore Mine of 
lISCO 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 353-54 

Exploration oflron Ore 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 71 

Export ofIron Ore 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 80-81 

Import of Coal and Iron Ore by Public 
Sector Steel Companies 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 257-59 

Iron Ore Mines 
(Deb. 10. Vol. XXXVII, 15-12-2003) 
Col. 130-31 

Production oflron Ore 
(Deb. 15. Vol. XXXVIII. 22-12-2003) 
Col. 59-61 

Shortage oflron Ore 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 253 

Iron Plants 
Pollution by Sponge Iron Plants 

(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 39-40 

Irregularities 

Alleged Irregularities in Purchase of 
Medical Equipments 
(Deb. 4, Vol. XXXIX. 04-02-2004) 
Col. 77-78 

Irregularities and Corruptions in MCL 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 306-07 

Irregularities in Appointment in IGNCA 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 239-40 

Irregularities in JNU 
(Deb. 12, Vo(,XXXVIII, 17-12-2003) 
Col. 238 
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Need to enquire into the irregularities "I Need to accord early clearance for 
being committed in the implementation,' implementing the Janjhavathi lITigation 
of rural development projects in Project in Parvarbipurarn Parliamentary 
Pratapgarh Parliamentary Constituency. i Constituency. Andhra Pradesh 
UnarPradesh(MUR377) ,(MUR377) 
(Deb. S. Vol. XXXIX. OS-02-2OO4) , (Deb. 4. Vol. XXXIX. 04-02-2004) 
Col. 280 I Col. 29S 

Irription FaciUties I Need to expedite completion of 
Drip Irrigation by Foreign Companies Subarnarekha Irrigation project in 

(Deb. 10. Vol. XXXVII. IS-12-2oo3) I Ranch! Parliamentary Constituency. 
Col.319 I Jharkhand (MUR 377) 

Irrigation Facilities i (Deb. 4. Vol. XXXIX. 04-02-2004) 
(Deb. IS. Vol. XXXVIII. 22-12-2003) ! CoI.l9I-92 
Col 136-37 ! Retrenchment of Workers from Irrigation 

Modernisation of Canals 
(Deb. IS, Vol. XXXVIII. 22-12-2003) ; 
Col. 180-84 i 

Projects of Orissa 
(Deb. 10. Vol. XXXVII. 15-12-2003) 
CoI.22o-n 

Need ll' improve the irrigation facilities in : lSI Activities 
Western Singbhum and Saraikela I lSI A ... 
Kh d·· f Jh kh d I ctlVltles 
(M~~;;~ IstrlCt 0 ar an i (Deb. I. Vol. XXXVII. 02-12-2003) 
(Deb. 11, Vol. XXXVIII. 16-12-2003) : Col. 17-18 
CoI.308 (Deb. 6, Vol. XXXVII, 09-12-2003) 

Need to provide fmancial assistance to 
the Government of Orissa to restore 
creek irrigation in Kendrapara and areas 
dose to Bay of Bengal Coast 
(MUR377) 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 328 

Irriptioo Projects 

Col. 74-7S 
lSI Marking 
lSI Marking 

(Deb. 14. Vol. XXXVIII,19-12-2oo3) 
Col. 223-24 

lSI Marking for Bottled Water 
(Deb. 4, Vol. XXXVII. OS-12-2003) 
Col34S 

Approval to Irrigation Projects New Items Under lSI Mark 
~32~isVoI. XXXVII,15-12-2003) (Deb. 9, Vol. XXXVII. 12-12-2003) 

Assistance to States for Irrigation Projects 
Col. 9-16 

(Deb. 10. Vol. XXXVII. IS-12-2oo3) blaads 
Col. 288-318 

Dhansri and Champamati Irrigation 
Projects of Assam ' 
(Deb. 10, Vol. XXXVII, 15-12-2003) : 

Interim Budget General. 2004-200s 
(Deb. 3, Vol. XXXIX. 03-02-2004) 
CoI.4S 

Col. 203 •• rael 
Lift Irrigation Projects 

(Deb. 15, Vol XXXVIII,22-12-2oo3) 
Col. 179-80 i 

Closure ofTourism Office at Tel Aviv 
(Deb. 10, Vol. XXXVII, IS-12-2oo3) 
Col. 222-23 
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Indo-Israeli Agreement in Agriculture I' VRS in ITDC 
Sector (Deb. IS, Vol. XXXVIII, 22-12-2003) 
(Deb. 5, Vol. XXXVII, 08-12-2003) I Col.68 
Col. 60 I mo 

Israel-Palestine Conflict /' Revamping ofITPO 
(Deb. 2, Vol. XXXVII, 03-12-2003) (Deb. 4, Vol. XXXVII, 05-12-2003) 
Col 453 . Co1.l1S-17 

Seizure ofIsraeli Defence Equipments I . 
(Deb. I, Vol. XXXVII, 02-12-2003) I .(al Prakasb Rozgar Yojana 
Col71 I Jai Prakash Rozgar Yojana 

Space Cooperation with Israel I (Deb. I, Vol. XXXVII, 02-12-2003) 
(Deb. 7, Vol. XXXVII, 10-12-2003) I' Col. 151 
Col. 107-08 Jails 

Trade between India and Israel Finger-Prints in Tihar Jail 
(Deb. 4, Vol. XXXVII, 05-12-2003) (Deb. 6, Vol. XXXVII, 09-12-2003) 
CoI.III-12 Col. 135 

ITBP 
ITBP Mountaineering Team 

(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 94 

Recruitment in ITBP on Compassionate 
Ground 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 75-76 

Indian Citizens in Bangladesh Jails 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 130-31 

Indians in Foreign Jails 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 95-99 

Inmates in Tihar Jail 
(Deb. I I ,Vol. XXXVIII, 16-12-2003) 

Sending ofITBP to Afghanistan Col. 230-3 I 
(Deb. 4, Vol. XXXIX, 04-02-2004) I Modernisation of Jail 
Col. 29-30 (Deb. 16, Vol. XXXVIII, 23-12-2003) 

noc Col. 274-76 

Disinvestment oflTDC Hotels 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 247-58 

Pak Nationals in Indian Jaiis 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 189 

Outstanding dues of ITDC against Jammu &: Kasbmir 
Political Parties/Clients Acquisition of Land in Baramulla 
(Deb. 10, Vol. XXXVII, 15-12-2003) I (Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 86-88 ' Col. 98 

Privatisation ofITDC.Jtotels Ad . J d Kashm' VlSOry on ammu an Ir 
~~~'3~ Vol. XXXIX, 04-02-2004) (Dcb. 4, Vol. XXXIX, 04-02-2004) 

I Col. 19·20 
Take Over of Tourist Places of Hadauti . Sho . S. 

Circuit by ITDC Air w In rmagar· 
(Deb.IS,Vol.XXXVIU,22-12-2003) I (Dcb. 8, Vol. XXXVII, 11-12-2003) 
Col. 86-88 Col. 177 
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Conservation ofOaI Lake 
(Deb. S, Vol. XXXVII, 08-12-2003) 
Col 115-16 

Economic:: Reconstruction in J and K 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
ColS6 

Separate Territory for Kashmiri PancHts 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 139 

Special Economic:: Package to J&K 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
CoL 1S7-S8 

Firing in K.argil Sector Special Plan for Youth of Jammu and 
(Deb. 3;-VoI. XXXVII, 04-12-2003) Kashmir 
Col. 115-16 (Deb. S, Vol. XXXVII, 01-12-2003) 

HawaIa Money in Kashmir Col. 123 
(Deb. 4, Vol. XXXVII, 05-12-2003) I Sports Eventli in J&K 
CoL 191-92 (Deb. II, Vol. XXXVIlI,I6-12-2003) 

Infiltration inJ&K 
CoL 231-32 

(Deb. 3, Vol. XXXVII, 04-12-2003) Talks with Militants 
CoL 211-12 II (Deb. I, Vol. XXXVII, 02-12-2003) 

. Col. 77 
Inquiry mto Security Lapses 

(Deb. 3, Vol. XXXVII, 04-12-2003) I TerroristBaseonLoClBorder 
CoL 113-14 (Deb. II, Vol. XXXVIII, 16-12-2003) 

1nter-staIC Council Meeting 
(Deb. I, Vol. XXXVII, 02-12-2003) 
CoLlI3-16 

Mobile CODDCC:tiona in J&K 
(Deb. 7, VoL XXXVII. 10-12-2003) 
CoLIn 

Need to introduce • new route linkinB 
Ladakb witb Mt. Kailasb and 
Mansarovar by negotiating with the 
Chinese authorities (MUR 377) 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
CoL31S 

Rail Projects in JIIDUIIU and Kashmir 
(I1cb. I, Vol. xxxvn, 11-12-2003) 
CoL 233-30 

Recruitment of Children by Militanb in 
Kashmir 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
CoL 13940 

ItaoIutioo ofOIC on J4K 
(Dcb., 7, Vol. XXXVn, 10-12-2003) 
Col. 209-10 

ROBa on Jammu-Udbampur Rail Line 
(Deb. I, Vol. XXXVII. 11-12-2003) 
CoL 63+1 

I Col. 20 1-02 
Use of Mobile by Militants 

(Deb. 6, Vol. XXXVII, 09-12-2003) 
CoL 142-43 

VISit ofDiplomaas to forward.-
(Deb. 13, Vol. XXXVUI, 11-12-2003) 
CoL 366-67 ...... 

Assistance from Japan 
(Deb. 14, Vol. xxxvm, 19-12-2003) 
Col.17S 

Japanese Aid for Construc:tion ofProjocts 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
CoLSl-S4 

Software Export to Japan 
(Deb. 14, VoL XXXVIII, 19-12-2003) 
CoL 176 

JBIC 
JBIC Invesament in A.aam 

(Deb. 4, Vol. XXXVII, 0.5-]2.2003) 
CoL 71 

.Itt Ddector Can 
Mlnufacturin& of Jet Deflector c.n 

(Deb. I, Vol. XXXVn, 11.12-2003) 
Col. 200.() I 
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.... rtdIaad 
Conversion Proposal from Jharkhand 

(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 136-37 

Cultivation of Medicinal Plants in 
Jharkhand 
(Deb. S, Vol. XXXVII, 08-12-2003) 
Col. 263-64 

DO/AIR in Jharkhand 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 86 

Development of Chi ria Iron Ore Mine of 
USCO 
(Deb. 10, Vol. XXXVII, IS-12-2oo3) 
COI.3S3-S4 

Drinking Water Supply in Jharkhand 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 92-93 

ExpansionIModemisation of Telecom in 
Jharkhand 
(Deb. 4, Vol. XXXIX, 04-O2-2004) 
Col. 72-74 

Inclusion of Castes in SCs List 
(Deb. S, Vol. XXXIX, OS-02-2004) 
CoI.IBI-82 

Need to expedite completion of 
Subamarekha Irrigation project in 
Ranchi Parliamentary Constituency, 
1harkhand (MUR 377) 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col 291-92 

Need to improve the irrigation facilities in 
Western Singbhum and Saraikela 
Kharsawa district of Jharkhand 
(MUR377) 
(Deb. 11, Vol. XXXVIll, 16-12-2003) 
Col.30B 

Need to introduce MEMU rail services on 
Tala Nagar-Badbil and Tala Nagar-
Rourkela routes (MUR 377) 
(Deb. 3, Vol. XXXIX, 03-02-2(04) 
Col. 69-70 

Need to meet the demand for additionaJ 
mobile phone coMections and Sim 
Cards in Bokaro, Dhanbad, Giridih and 
other districts in the State bfJharkhand 
(MUR377) 
(Deb. 4, Vol. XXXIX, 04-02-2(04) 
Col. 291 

Need to retain the Branch Office ofLlC at 
Khelari, Jharkhand (MUR 377) 
(Deb. II, Vol. XXXVIll,I6-12-2oo3) 
Col. 306 

Need to set up a Regional All India 
Institute of Medical Science. in 
Jharkhand (MUR 377) 
(Deb. I, Vol. XXXVI!, 11-12-2(03) 
Co\. 408-09 

Need to shift raw material division of tile 
Steel Authority oflndia from Kolkata 
to Singhbhum in Jharkhand (MUR 377) 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Co\.39S 

Need to take initiatives to evolve tribal-
friendly programmes for the benefit of 
Advasis and Moolvasis of Jharkhand 
(MUR377) 
(Deb. 7, Vol. XXXVll, 10-12-2003) 
Col.311 

Pending Power Projects in Jharkhand 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
CoI.6().62 

Pending Power Sub-Stations in Jharkband 
(Deb. 13, Vol. XXXVIII,II-12-2oo3) 
Col 139 

Power Generation from Small Hydro Power 
in Jharkband 
(Deb. I, Vol. XXXVII, 11-12-2003) 
Co\. 85-86 

Power Supply to Bihar and Jharkhand 
through NCES 
(Deb. S, Vol. XXXIX, OS-02-2004) 
Col. 130-31 
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Rail Projects in Chhattisgarh and I Reservation for Other Backward Chases 
Jbarkhand (Deb. 6, Vol. XXXVII, 09-12-2003) 
(Deb. 5, Vol. XXXIX, 05-02-2004) Col. 259 
CoL 125-28 

Revival of Mills in Deoghar 
(Deb. 3, Vol. XXXVII, 04-12r2oo3) 
Col. 222 

Shortage of Electricity in Jhartchand 
(Deb. 3, Vol. XXXVII. 04-12-20(3) I 

Col.I48-S1 

Reservation ofOBCs 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 246-47 

Reservation Policy for SCslSTs and OBCs 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 182-83 

Joint Maritime Ellen:ises 
Work on Rail Sidmg Project at Piparwar . 

(Deb. 16, Vol. XXXVIII, 23-12-2003) I Modernisation and Strengthenmg of Navy 
Col. 188-89 I (Deb. 8, Vol. XXXVII, 11-12-2003) 

. CoL 128 
World Bank and ADB Assistance to Bihar I 

& Jbarkhand . I Joblt Military Esen:1sa 
(Deb. 14, Vol. XXXVDI, 19-12-2003) Joint Exercises with other Countries 
CoL 128-29· 'I (Deb. 3, Vol. XXXVTI, 04-12-2003) 

Job Re8ervaCIoIl Col. 22-24 
I 

Need to approve the proposal of the I Joiat Venture PoJicy 
Government ofK.amataka for providing ! Revamping of Joint Venture Policy 
regional reservation in the State by I (Deb. 7, Vol. XXXVII, 10-12-2003) 
amending article 371 of the I Col. lOS 
Constitution (MUR 377) I . 
(Deb. IS, Vol. XXXVIII, 22-12-2003) i JOint Ventures 
CoL 325-26 I Joint venture of Tatas with Damodar 

Need to include DaHl Muslims, DaHt I Valley Corporation 
(,.'hristiansandCertainOtherbackwardll (Deb.n, Vol. XXXVIII, 18-12-2003) 
conununities in the list of Scheduled· Col. 343 
Castes/Scheduled Tribes and to I Joint Venture with cwe 
provide reservation benefits to them I (Deb. 14, Vol. XXXVIII, 19-12-2003) 
(CA) I Col. 135 
(Deb. 13, Vol. XXXVIIJI,IS-12-2oo3) i 

CoI.4II-29 : Joint Ventures byONGC 
• 1 (Deb. 8, Vol. XXXVII, ]\-12-2003) 

Need to prOVIde 27 percent reservation to II Col 207 
OBCs for admission in educational . 
institutions and jobs in Public Sector I Joint Ventures of IA 
Undertakings(MUR3n) I (Deb. 5, Vol. XXXVII, 08-i2-2oo3) 
(Deb. 10, Vol. XXXVII, 15-12-2003) i CoI.157-59 
CoJ.473-74 I Promotion to Production and Export o~ 

Reservation for Deaf and Dumb Students i Steel by lndo-China Joint Group 
(Deb. 5, Vol. XXXIX, 05-02-2004) I (Deb. 10. Vol. XXXVlI. 15-12-2003) 
Col. 136 i Col 416 , 
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Jubilee Pumps 
Labour Contractors at Jubilee Outlets 

(Deb. 5, Vol. XXXIX, 05-02-2004) 
CoL 144-45 

Labour Contractors at Jubilee Pumps in 
M.P. 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 84-85 

Judaes 
Increase in the Judges strength in the High 

Sub-Committee on Jute Industry 
(Deb. IS, Vol. XXXVII(, 22-12-2003) 
Col. 269 

UNDP Assistance in Jute Sector 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
CoL 249-65 

Jute Export COUDCiI 
Jute Export Council 

(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 318-19 

Courts Juvenile Rerorms 
(Deb. 4, Vol. XXXVII, 05-12-2003) I Juvenile Reform Homes and Mahila 
CoJ.301'()2 Niketans 

Vacant Posts of Judges (Deb. 13, Vol. XXXVIII, 18-12-2003) 
(Deb. 14, Vol. XXXVIII, 19-12-2003) Co1.261~ 

Col. 224-25 I KaJyan Complex 
Judidal Reforms Extension of Bombay Clearing Scheme to 
Judicial Refonns Kalyan Complex 

(Deb. 9, Vol. XXXVII, 12-12-2003) (Deb. 14, Vol. XXXVID, 19-12-2003) 
Col.l75 Col. 177-78 
(Deb. 14, Vol. XXXVIII, 19-12-2003) Kamataka 
CoL 79 

Jadkiary 
Corruption in Judiciary 

(Deb. 9, Vol. XXXVII, 12-12-2003) 
CoL 68-69 

Jute 
Jute Technology Mission 

(Deb. 14, VoI.XXXVIII,19-12-2003) 
Col. 199-200 

Loss Making Jute & Textiles Units 
(Deb. 4, Vol. xxxvn, 05-12-2003) 
Col. 360-62 

Modernisation of Jute Mills 
(Deb. 4, Vol. XXXVII, 05-12-2003) I 
CQJ,196-97 

MSP on Jute 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 45-46 

Package for Jute Industry 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 13-20 I 

Allocation of Central Assistance to 
Kamataka 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 113-14 

Allocation of Funds to IIMs 
(Deb. 7, Vol. xXXVII, 10-12-2003) 
Col. 23940 

Approval of Forestry Projects of 
Kamataka 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
CoL 248 

Assistance to Karnataka for 
Establishment ofN utritional Gardens 
(Deb. IS, Vol. XXXVIII,22-12-2003) 
Col. 137 

Branches ofSBI 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 128 . 

Central Assistance to K8rnataka 
(Deb. 2, Vol. XXXVU, 03-12-2003) 
Col. 288 
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Closure of Sector Reforms Pilot Projects 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 9-23 

Lift Irrigation Projects 
(Deb. 15, Vol. XXXVIII, 22-12·2003) 
Col. 179-80 

. .. taka Medical Colleges in Kamaraka 
CO'l"tructlon of Bndges In Kama ,(Deb. 2, Vol. XXXVII, 03-12.2003) 

(Deb. I. Vol. XXXVII, 11-12-2003), Col. 458-S9 
COI.3S3-S5 , . 

I Mega Project Status of Bellary TPP In Construction of PHCs ! Kamataka 
(Deb. 14, Vol. XXXVIII, 19-12-2003) i (Deb.B, Vol. XXXVIII, 11-12-2003) 
Col 103 I Col. 131 

ControlofBangaloreAirpon I' Need to approve the proposal of the 
(Deb. 5, Vol. XXXIX, 05-02-2004) GovemmentofKamatakaforproviding 
Col 195 : regional reservation in the State by 

I amending article 371 of the 
Digital Earth Station at 8angalore I Constitution (MUR 377) 

(Deb. 3, Vol. XXXVII, 04-12-2003) I (Deb. 15, Vol. XXXVIII,22-12-2003) 
Col 113-14 I Co1.325-26 

Drinking Water Project in Kamataka I Need to clear the proposal of the 
(Deb. I, Vol. XXXVII, 02-12-2003) I GovemmentofKamarakaforproviding 
Col. 118-19 relieftotbecoffee industry(MUR377) 

Drought Prone Areas in K.amatakit ! (Deb. II, Vol. XXXVIII. 16-12-2003) 
(Deb. 5, Vol. XXXVII, 01-12-2003) I CoI.309-JO 
Col. 164 I Need to clear the proposal of the 

. Karnataka Government regarding 
Encroachment Near Madakarinayakana pending issues of tobacco growers 

fon . (MUR 371) 
(Deb. 5, Vol. XXXVII, 01-12-2003) (Deb.16.Vol.XXXVIII,23-12-2003) 
CoI.I49-SO Col. 391 

E.nergy Education Park in Bangalore Need to direct the Government of 
(Deb .• , Vol. xxxvn. 11-12-2003) Kamatakatoabandontheprojecttaken 
Col. 157 up by them to ,hanae the course of 

Netravati River in the Western Ghat 
Explosion in Bhadravati Steel Plant Region (MUR 377) 

(Ueb. 10, Vol. XXXVII. IS-12-2003) (Deb. 13. Vol. XXXVIU,II-12-2oo3) 
Col. 133-34 Col 440 

Flights from Bidar Need to expedite construction of an 
(Deb. 10. Vol. XXXVII, IS-12-2oo3) I aerodrome at Hassan, Karnataka 
Col. 218-19 I (MUR371) 

High Court Bench in Kamaraka ! (Deb. la, Vol. XXXVII, 15·12-2003) 
(Deb. 4. Vol. XXXVII. 05-12-2003) I Col. 472-73 
Col. 127 I Need to provide adequate financial 

assistance to the Government of 
Karnataka Rail Infrastructure! Karnalaka to tackle the drought 

Development Company I situation in the State (MUR 377) 
(Deb. I, Vol. XXXVII, 11-12-2003)' (Deb. 2, Vol. XXXVII, 03-12.2003) 
Col. 255-56 C~I, 489 
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Need to provide adequate funds for the 
projects aimed at checking the menac:e 
c:aused by elephants in the Southern 
dislric:t ofKamataka (MUR 377) 
(Deb. 7, 'kl. XXXVII, 10-12-2003) 
Col. 312-13 

Need to provide fmancial assistance to 
the Government of Karnataka for 
establishing a Modem Training 
Institute and Research Centre for 
drivers at Hassan, Karnataka 
(MUR377) 
(Deb. 3, 'kl. XXXVII, 04-12-2003) 
Col.3li-12 

Need to restore c:onceuionaJ tariff to rural 
land line telephone subscribers in 
Dakshina Kannada Telecom district 
(MUll 377) 
(Deb. 3, 'kl. XXXVII, 04-12-2003) 
CoUll 

Need to take suitable measures to tackle 
the problem of severe drougbt in 
K.arIIIdab (MUR 3TT) 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 412 

Tapping ofNCES in Kamatab 
(Deb. 3, Vol. XXXVII, 04--12-2003) 
Col 90-91 

Telephone Exchanges in K.amataka 
(Deb. 12. Vol. xxxvrn, 17-12-2003) 
ColJ06.q7 

Transfer of Customers to Unviable 
Distributors in Kamataka 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
CoL lSI 

Unauthorised Storage Points for LPG 
Distribution in KamatIka 
(Deb.l3, Vol. XXXVIII. 11-12-2003) 
CoL 13-14 

Use ofCNG in Vehicles in BanpIore City 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Colm 

WLL Service in Kamataka 
(Deb. 12, Vol. xxxvrn, 17-12-2003) 
Col. 261-62 

Work at Devanabally Airport 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col 127-29 

Pending Bills &om K.amatab 
(Deb. 16, Vol. XXXVIII,23-12-2001) World Heritage Site at Hampi 
CoI.IS6-60 (Deb. IS, Vol. XXXVIII, 22-12-2003) 

Power Cuts in Kamataka 
Col 137-31 

(Deb. 3, Vol. XXXVII, 04-12-2003) I Kar.ataka aan I.fra.traetare 
CoL 128-29 DewIopaaItc....., 

Rail Projects in Karnataka I Karnataka Rail Infrastructure 
(Deb. 8, Vol. XXXVII, 11-12-2003) DevelopmentCompany 
Col. 216-24 (Deb. 8, Vol. XXXVII, 11-12-2003) 

Sea Erosion in Kamataka Col.lSS-S6 
(Deb. 15, Vol. XXXVIII, 22-12-2003) KuhIDirt Pudib 
Col. lSI 

Setting Up of Enquiry Services by British 
RaiJwayCompanies 
(Deb. I, 'kl. XXXVII, 11-12-2003) 
CoL 197 

Shortage of Blood in Kamataka 
(Deb. 12, 'kl. XXXVIII. 17-12-2003) 
Col. 192 

Separate Territory for Kasluniri Pandits 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 139 

KMbmiri Youths 
Kashmiri Youths Crossing Border 

(Deb. I, Vol. XXXVII, 02-12-2003) 
CoL 157-51 
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Kasturba Gaadlai Swata.tn Vidyalaya I Revised Purchase Policy 
Scheme (Deb. 16, Vol. XXXVIII. 23-12-20(3) 

Kasturba Gandhi Swatantra Vid:Yalaya Co1.204-0S 
Scheme Sc:hemes with Products 
(Deb. 2, Vol. XXXVlI, 03-12-20(3) (Deb. 11, Vol. XXXVIII, 16-12-2003) 
CoI.421-29 I Col. 117-88 

Keltnm aad Keltek V.its I Visit of Chairman of ewe at Kendriya 
Taking over ofKehron and Keltek Units 

(Deb. 3. Vol. XXXVII. 04-12-2003) 
, CoI.62 

Bhandar Offices 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col 17 

Kadriya ....... r I KaMlriya Vidyalaya Suptbu 
Allotment of DDA Flats to Kendriya i Insertion of Section by Kendriya 

Bhandar I Vidyalaya Sangathan 
(Deb. 16. Vol. XXXVIII, 23-12-2003) I (Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 230-3 1 Col. 66-67 

A 1I0tment of Government Transfer Policy ofTeachers in KVS 
Accommodation to Kendriya Bhandar! (Deb, 4. Vol. XXXIX, 04-02-2004) 
(Deb. 6. Vol. XXXVII, 09-12-2003)! Col. 11-19 
Col 63 I KaMlriya Vidyalayu 

Corruption in Kendriya Bhandar i Admissions in Kendriya Vidyalayas 
(Deb. I, Vol. XXXVII, 02-12-2003) i (Deb. 12. Vol. xxxvm. 17-12-2003) 
Col. 75 I Col. 21 1-12 

Ex-Gralia Bonus i Appointment ofTcachers in Central and 
(Deb. 1, Vol. XXXVII, 02-12-2003) I Navodaya Sc:hools 
Co\. 36-37 I (Deb. 2, Vol. XXXVII, 03-12-2003) 

Overcharging by KB Col. 347-50 
(Deb. 6. Vol. XXXVII, 09-12-2003) I NeedtoopenaCenttalScboolatShahapur 
Co\. 6S I in Madhya Pradesh (MUR 377) 

Permission for Election in RWAIKendriya! (Deb. 14. Vol. XXXVIII. 19-12-2003) 
Bhandar I CoI.41O 
(Deb. 16. Vol. XXXVIII. 23-12-2003) I Order issued to all Central Schools to 
CoI.244-46 observe Christmas holidays in the 

Procurement by DRDO through NCCFI month of January (Sub.) 
Kendriya Bhandar (Deb. 15. Vol. XXXVIII. 22-12-2003) 
(Deb. 8, Vol. XXXVII, 11-12-2003) Col. 309-11 
Co\. 71-72 Transfer ofKcndriya Vidyalayas 

Purchase from Kendriya Bbandar I (Deb. 12. Vol. XXXVIII. 17-12-20(3) 
(Deb. 14. Vol. XXXVIII. 19-12-20(3) CoI.lOl 
Col. 134 Kaya. PlpeliaeCom ... y u.tW 

Review of Registration of Suppliers Kenyan Pipeline Company 
(Deb. 16, Vol. XXXVIII, 23-12-20(3) (Deb, I, Vol. XXXVII. lJoI2-2003) 
CoI.32S-26 Col 341 
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Kerala 
Agricultural Expon Zone in Kerala 

(Deb. 10. Vol. XXXVII. 15-12-2003) 
CoI.B4-8S 

Athirapally Hydro Electric Project 
(Deb. I, Vol. XXXVII, 11-12-2003) 
Col. 68 I 

Ayurveda Park in Kerala 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 82 

Bank Lending in Kerala 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 82-86 

Clearance to Hydro Power Projects of 
Kerala 
(Deb. 13, Vol. XXXVIII, 11-12-2003) 
Col. 253-S4 

Computerisation of High Court ofKerala 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 

Eco-Tourism in Kerala 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. ISO-51 

Educational Grid Across colleges/ 
Institutions 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 369-70 

Establishment of MICE in Kerala 
(Deb. 12, Vel. XXXVIII, 17-12-2003) 
Col. 201-02 

Extending Inland Waterways in Kerala 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 79 

Ezhimala Naval Academy 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 111-82 

Fenililers and Chemicals Travancore Ltd. 
(FACT) 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 67-68 

COI.249-SO 
. FM Radio Station at Konni in Kerala 

Co~tlon ofM~re-Kozekode Line (Deb. 13, Vol. XXXVIII, 11-12-2003) 
m Southern Region Col. 291-92 
(Deb. 13, Vol. XXXVlII, 11-12-2003) I 
Col. 93 I Foot and Mouth Disease Control Scheme 

in Kerala 
Curb on Impon of Arecanut I (Deb. 5, Vol. XXXVII, 08-12-2003) 

(Deb. 14, Vol. XXXVIII, 19-12-2003) Col. 116 
Col. 220 I . 

I, High Court Bench at Thiruvananthapuram 
Deemed Universities Status to Colleges (Deb. 4, Vol. XxXVII, 05-12-2003) 

(Deb. 12, Vol. XXXVIII, 17-12-2003) I Co1.10S..()6 
Col. 85-87 I Hydro Electric Projects in Kerala 

DevelopmentofCalicutAirpon II (Deb. 8, Vol. XXXVII, 11-12-2003) 
(Deb. 15, Vol. XXXVIII, 22-12-2003) Col. 123-24 
Co1.61~2 : International Convention Centre at 

Development of Fisheries in Kerala I KovaJam in Kerala 
(Deb. 5, Vol. XXXVII, 08-12-2003) I (Deb. 5, Vol. XXXVII, 01-12-2003) 
CollS4-SS i Col.l74 

Development of Major Ports . I Investigation of Cases by CBI in Kerala 
(Deb. 7, Vol. XXXVII, 10-12-2003) I (Deb. 12, Vol. XXXVIII, 17-12-2003) 
CoI.108.;()9 I Col. 244-45 

Disinvestment ofPSU in Kerala 
(Deb. 2, Vol. xxxvn. 03-12-2003) 
0:11. 116-17 

Loan by HUDCO for New Projects 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 37-40 
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Minerals Sand Mining in Kerala 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
CoL IOJ~ 

Navodaya Vidyalayas in Gujarat and 
KaaJa 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 140-42 

Need to expedite setting up of a LPT 
Maintenance Centre at Adoor, Korala 
(MUR377) 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
CoL 312 

Need to increase"the number ofN01aries 
appoinled for Kerala (MUR 377) 
(Deb. S, Vol. XXXVII, 01-12-2003) 
Col. 3SO-S 1 

Need to open a single window facility in 
Kerala for attestation of educational 
certiflCBleS of candidates seeking jobs 
in Gulf countries (MUR 3n) 
(Deb. 3. Vol. XXXVII, 04-12-2003) 
Col. 383 

Need to provide fmancial assistance to 
the Government ofKerala 10 rejuvenate 
traditional industries in the State with 
a view to protect the interests of 
workers (MUR 377) 
(Deb. 16, Vol. XXXVIII,23-12-2003) 
Col. 401 

Need to provide necessary clearanc:e to 
Kerala Roads and Bridges Corporation 
for carrying out construction of 
Railway overbridges in Palghat 
Partiamenrary Consti1uency (MUR 377) 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 3 10-11 

Need to set up a 8enc:h of High Court at 
Thiruvananthapuram, Kerala 
(MUR377) 
(Deb.lI, Vol. XXXVIII, 16-12-2003) 
Col. 309 

Need to set up a Rubber Park at 
Pathanapurwn in Kollam district, KeraJa 
(MUR377) 
(Deb. 13, Vol. XXXVlIII, 11-12-2003) 
Col 43940 

Need to set up an International Container 
Trans Shipment Terminal at Coc:hin, 
KeraJa (MUR 377) 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
CoJ.403 

New Terminal at Thiruvanandlapurain 
(Deb. 10, Vol. XXXVII. IS-12-2oo3) 
Col. 420-21 

Night Landini Facility at Calicut 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 62 

Passenger Service Between Coc:hin and 
Gulf Countries 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 281-12 

Projects in Keraia 
(Deb. I, Vol. XXXVII, 11-12-2003) 
Col. 164-6S 

Reported: Need for speedy 
implementation of various onaoing 
Railway Projects in the StateofKeraIa 
(CA) 
(Deb. IS, Vol. XXXVlll,22-12-2003) 
Col. 292-306 

ROBIRUB Projects in KeraIa 
(Deb. 13, Vol. XXXVIII, 11-12-2003) 
Col. 147-S1 

ROBs at Anayara and Melaranoor Level 
Crossings 
(Deb. 8, Vol. Xl{XVII, 11-12-2003) 
CoI.250-S 1 

Service Condition onnter-State Migrant 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 147 

ScUing up of Maritime Academy in Kerala 
(Deb. 7, Vol. XXXVII. 10-12-2003) 
Col. 197-98 
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Shiksha Yatra 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col 169 

Shortage of Cables in Kerala 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 135-36 

Revision in Sale Prices of LPG and 
Kerosene 
(Deb. 3, Vol. XXXVII, 04-12-2(03) 
Co1.301~ 

Subsidy for Transportation of Petrol, LPG 
and Kerosene 

State-wide Infonnation InfrastnJcture in (Deb. 3, Vol. XXXVII, 04-12-2003) 
KeraIa Col 304 
(Deb. 12, Vol. XXXVIII, 17-12-2003) Subsidy on LPG and Kerosene 
Col. 279 (Deb. 3, Vol. XXXVII, 04-12-2003) 

User's Fee at Airports in Kerala Col. 31-32 
(Deb. 5, Vol. XXXVII, 08-12-2003) I Subsidy on LPG and Kerosene from 
CoI.107~ Budgetary Grants 

Utilisation of New Stations Building at (Deb. 3, Vol. XXXVII, 04-12-2003) 
Tellicherry CoI.212-14 
(Deb. 8, Vol. XXXVII, 11-12-2003) Violation of Kerosene Control Order by 
Col. 73-74 Private Oil Companies 

VIZIIgSteelPlant (Deb. 8, Vol. XXXVII, 11-12-2003) 
(Deb. 10, Vol. XXXVII, 15-12-2003) Col. 194 
Col. 112-13 KcroseaeAgeacies 

Wind Energy Project in Kerala Kerosene Agencies at Panchayat Level 
(Deb. 13, Vol. XXXVIII, 18-12-2003) (Deb. 3, Vol. XXXVII, 04-12-2003) 
Col 229-30 Col. 361 

KenIa RoadIaad Bridps Corporatioa 
Need to provide necessary clearance to 

Kerala Roads and Bridges Corporation 
for carrying out construction of 
Railway overbridges in Palghat 
Parliamentary Constituency (MUR 371) 
(Deb. 11, Vol. XXXVIII,I6-12-2003) 
Col. 310-11 

Keroieae 
Adulteration in Kerosene 

(Deb. 8, Vol. XXXVII, 11-12-2003) 
COI.349-SO 

Exclusion of Private Companies for Supply 
of LPG and Kerosene 
(Deb. 3, Vol. XXXVII, 04·12·2003) 
Col. 372·73 

Modification in LPG and Kerosene 
Subsidy Scheme-
(Deb. 3, Vol. XXXVII, 04·12·2003) 
Col. 370-71 

Kbadl aad ViIIlle Indastrie. 
Commissioll 

Employment Generation by KVIC 
(Deb. 16, Vol. XXXVIII, 23-12·2003) 
CoL 260 

Khadi and Village Indus1ries Commission 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 29 

KVIC 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 23842 

\~diSedor 
bwtiSector 

(Deb. I, Vol. XXXVII, 02·]2·2003) 
Col. 192-96 

Kllaaaa CoauDIttee 
Recommendation of Khanna Committee 

Report 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 226-34 
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KiA. Credit Cards I Labour Commilsiou . 
Kisan Credit Cards I Setting up of Labour Commission of South 

(Deb. 4, Vol. XXXVII, 05-12-2003) I Asian Region 
Col. 119-21 I (Deb. 10, Vol. XXXVII, 15-12-2003) 

Kona", Temple I Col. 356 
Damage to Konark Temple 1 LabourCo8tncton 

(Deb. 5, Vol. XXXVII, 08-12-2003) ! Labour Contractors at Jubilee Outlets 
Col. 198 i (Deb. S, Vol. XXXIX, OS-02-2004) 

DevelopmentofKonark. , CoI.l44-4S 
(Deb. S, Vol. XXXVII, 08-12-2003) ! Labo C 1 b'l P . 
Col. 101-03 i ur ontractors at u lee umps 10 

I M.P. 
KonkauRailwa)'J I (Deb. S, Vol. XXXIX, 05-02-2004) 
Design, Development and Commissioning I Col. 84-8S 

of Engines of Sky Bus 
(Deb. 8, Vol. XXXVII, 11-12-2003) LabourCoopmatives 
CoI.213-1S Inclusion of Labour Cooperative Societies 

Effect of Monsoon on Konkan Route 
(Deb. 3, Vol. XXXVII, 04-12-2(03) 
Co1.3S-39 

Self Lighting Train Co8thes by Konkan 
Railways 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 

, CoI.2SI-S2 

underSGRY 
(Deb. 6, Vol. XXXVU, 09-12-2003) 
Col 89 

Works to Labour Cooperatives 
(Deb. S, Vol. XXXVII, 01-12-2(03) 
Co1309-IO 

Labouruws 
KoDkaa Region Labour Laws 
Development Boards (Deb. I S, Vol. XXXVIII, 22-12-2003) 

(Deb. 6, Vol. XXXVII, 09-12-2003) Col. 16~ 

~ 91 I uboar PoIk:y 

I Policy of Hire and Fire 
Lease(Deb°fJset~ml Kxoxrca I (Deb. IS, Vol. XXXVIII, 22-12-2003) 

. , .. 0. XVlI, 03-12-2003) I Col. 169-70 
Col. 116-19 

Labour RefoI'lDl Krisbi Vigy •• Keadra 
Need to expedite setting up of Krishi Conference of Labour Ministers 

Vigyan Kendra at Jalalpur in Saran (Deb. 5, Vol. XXXVII, 08-12-2(03) 
district, Bihar(MUR377) . Co1.213 
(Deb. 7, Vol. XXXVII, 10-12-2003) IlmpactofLabourRefonns 
Col 386 (Deb. S, Vol. XXXVII, 01-12-2003) 

Kyoto Protocol ! Col67-72 

Assistance under Kyoto Protocol 
(Deb. 10, Vol. XXXVII, IS-12-2oo3) 
Col40S 

Labour Reforms 
(Deb. 10, Vol. XXXVII, IS-12-2oo3) 
Col 46-47 
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Labourers 

Comprehensive Scheme for New Training 
Centres 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
CoJ.3\O 

! Need to approve the proposal of the 
Government of Orissa for consolidation 
ofland holding in the State (MUR 377) 
(Deb. 16, Vol. XXXVlII, 23-12-2003) 
Col. 395-96 

Need to celebrate Rashtriya Mazdoorl 
Shilpkar Diwas on ) 7th December, 
every year and declare it as a national I 
holiday (MUR 377) . 
(Deb. 13. Vol. XXXVIIII, 18-12-2003) 
Col. 441-42 

Regularisation of Casual Labour 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 126-32 

Welfare of Migrants Labourers 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
CoI.414 

.Lahoti Commission 

Implementation of Lahali Commission 
Recommendations 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 231-32 

Lakes 

Conservation ofDal Lake 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 115-16 

Studies on Lakes and Rivers 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 312-13 

Und 

Need to implement the Supreme Court's 
orders on transferring the land of 
closed industries to D.D.A. (MUR 377) 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Co1.416-17 

Subsidence of Land in ECL 
(Deb. I, Vol. XXXVII, 02-12-2003) 
CoJ.69-70 

Vacant Land at Airports 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
CoJ.133-34 

Land Acquisition 

Acquisition of Land for Haridaspur~ 
Paradeep Rail Line 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 265 

Acquisition of Land for Khurda Road- . 
Bolangir Railway Line 
(Deb. 3, Vol. XXXVII. 04-12-2003) 
Col. 232-33 • 

Acquisition of Land for Panihar-Mohan 
and Mohan-Khujari Project 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 282-83 

Acquisition of Land in Baramulla 
(Deb. 13, Vol. XXXV Ill, 18-12-2003) 
CoJ.98 

Encroachments on Land by Dealers Acquisition of Land in Himachal Pradesh 
(Deb. 16, Vol. XXXVllI, 23-12-2003). (Deb. 13, Vol. XXXVIII, 18-12-2003) 
CoI.212-13 I Col. 143 

Land of Tribals Need to provide 'Panas' to farmers whose 
(Deb. 14, Vol. XXXVIII,19-12-2003) I lands were acquired for setting up 
Col. 61-& BharatAluminium Company in Korba 

Land Purchase by IOCL district, Chhattisgarb (MUR 377) 
(Deb. 5, Vol. XXXIX, 05-02-2004) (Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 193 Col. 383 
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Unused Land in Burari in Delhi Law A Order 
(Deb. 16, Vol. XXXVIII,23-12-2oo3) Law and Ordcrin Deihl 
Col. 204 (Deb. 6, Vol. XXXVII, 09-12-2003) 

Laad AIobDeIIt Col. 265 
Allotment of Land ...... MOlle)' 

(Deb. 6, Vol. XXXVII, 09-12-2003) Lease Money 
Col 90-92 (Deb. II, Vol. XXXVIII, 16-12-2003) 

Allotment of Land to NGOs by DDA Col. 230 
(Deb. I, Vol. XXXVII, 02-12-2003) LeatlierProduets 
CoI.SI~ 

Leather Industrial Park 
Need to Allot Land on lease to Andhra (Deb. 9, Vol. XXXVII, 12-12-2003) 

Pradesh State Warehousing Co1.191-92 
Corporation to Undertake Expon and 
Impon of Food grains (MUR 377) Leave or AbIeaee 
(Deb. 12, Vol. XXXVIII. 17-12-2003) Leave of absence be granted to the 
Col. 426-27 following Members: Shri Rajo Singh, 

Lad Outees 81vi Balasaheb Vdche Patil, 8m Prakash 

Employment to Land Oustees 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
ColIS9 

lAIIdRat 
Land Rent Plan 

(Deb. S, Vol. xxxvn, 08-12-2003) 
Col. 279-10 

La .... 
Khasi Language in 8th Schedule 

(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 16K 

V. Patil, Shri Wangclla Rajlrumar" Shri 
Vaiko 
(Dcb.16, Vol. XXXV Ill, 23-12-2003) 
Col. 364 

UplAid 
Free Legal Aid to Poor 

(Deb. 9, Vol. XXXVII., 12-12-2003) 
Col. 65 

IApI Owaenbip CertUlcate 
Legal Ownership Certificate for People 

with Captive Animals 
(Deb. 5, Vol. XXXVII, 08-12-2003) 

Language Teachers for Children oflndian CoL 229-30 
Diaspora 
Deb X LeplatioDI ( . 4, Vol. XXXI ,~-O2-2004) I 

Col 93-94 Amendn)ent in Law for DNA Testing 
Need to include 8anthali and Bodo I (Deb. II, Vol. XXXVIII, 16-12-2003) 

languages in the eighth Schedule to I Col. 205-06 
the Constitution (MUR 377) CentraJ Leaislation for Mcclical Services 
(Deb. 3, Vol. XXXVII. 04-12-2003) (Deb. 12, Vol. XXXVID, 17-12-2003) 
Col 379 Col 52-53 

RepbK:emcnt of English Languaae 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
COl.3S7 

Pilcal ResponsibnityLaw 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
CoL 107 
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Law for Enforcement of fundamental 
Duties 
(Deb. 14, Vol. XXXVIIl,19-12-2003) 
Col. 293-94 

Laws Relating to Women and Children 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 148·51 

Legislation for Urban Transport 
(Deb. I. Vol. XXXVII. 02-12-2003) 
Col. 160 

Legislation on Lender's Liability 
(Deb. 14, Vol. XXXVIII. 19-12-2003) 
Col. 96-97 

Legislation to Include Tourism in 
Concurrent List 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 326-27 

Model Municipal Law 
(Deb. 6, Vol. XXXVII. 09-12-2003) 
Co1.l75-76 

Need to formulate a comprehensive 
legislation for granting recognition to 
trade unions in the country(MUR 377) 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 426 

Need to make existing provisions of the 
law more stringent with a view to check 
caste based discrimination and 
atrocities against Dalits (MUR 377) 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 413-14 

Review of Rape Law 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 362 

Leprosy Control Programme 
Malaria and Leprosy Eradication 

Programmes 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 89-90 

National Programme for Control of 
Leprosy 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 349-50 

Level Crossings 
Construction of Level Crossings 

(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 124 

Manned and Unmanned Level Crossings 
(Deb. 8, Vol. XXXVII, I 1-12~2003) 
Col. 194-97 

ROB at Ekra and Digghi Level Crossings 
(Deb. 3, Vol. XXXVII, 04-12~2003) 
Col. 89-90 

ROBs at Anayara and Melaranoor Level 
Crossings 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
CoL 250-5 I 

Uberalisation 
Liberalisation of Civil Aviation Sector 

(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 269 

Ubrary 
Setting Up of A Digital Science and 

Technology Library and Information 
Resources 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 287-88 

Licensing 
Banking Licence to Cooperative Societies 

(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 65 

Changes in the Licensing System 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 208-14 

Cooperative Banks Functioning without 
Licence 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 46-57 

Customs House Agents Licencing Rules 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 110-11 

Imposition of Uniform Licence Fee 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 373-74 
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Issue of Export Obligation Discharge I Need to retain the Branch Office of Lie at 
Certificate : K.helar~ Jharkband (MUR 377) 
(Deb. 9, Vol. XXXVII, 12-12-2oo3)! (Deb. II, Vol. XXXVIII. 16-12-2003) 
Col. 69' Col. 306 

Lic:enc:e Agreement with Private Operators Part-time Employees ofLiC 
(Deb. 2, Vol. XXXVII, 03-12-2003) (Deb. 4, Vol. XXXVII, 05-12-2003) 
Co1.37~77 I Co1.32~27 

Li=K:e Fee I Pay Scales ofLiC Employees 
(Deb. 2, Vol. XXXVII, 03-12-2003) I (Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 218-24 1 Col. 49 

Licensing Power : Premises Occupied by L1C 
(Deb. 2. Vol. XXXVII, 03-12-2003) i (Deb. 14. Vol. XXXVIII. 19-12-2003) 
CoL 318-89 Col. 94-95 

Unified Licencing SyStem 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 93-95 

Promotion of Assistant in L1C 
(Deb. 14, Vol. XXXVIII, J 9-12-2003) 
Col. 99 

VIOlation of Licence Terms by Reliance Upgradation ofOflices ofLlC 
(Deb. 7, Vol. XXXVII, 10-12-2003) (Deb. 14, Vol. XXXVIII, 19-12-2003) 
CoL2S2 Co1.J74-75 

Life a.ruce Corpor'lltion ofladia Ufe Sa"i .. Drup 
Call CenIresofLIC I! f 'fi Sa' Dru 

(Deb. 14, Vol. XXXVIIl,19-12-2003) Importo LI e vang gs 
Col. 267 ! (Deb. 9, Vol. XXXVII, 12-12-2003) 

! Col. 194-95 
Daily Wages Employees in L1C I.. 

(Deb. 14, Vol. XXXV Ill, 19-12-2003) I Life Savmg Drugs 
CoI.I07..()9 I (Deb. I. Vol. XXXVII, 02-12-2003) 

Financial ResultsofLlC i Col.I02 3 
~~ Vol. XXXVll, 05-12-2003) I ~~~3i' Vol. XXXVII, 03-12-200 ) 

Higher Grade Assistant Examinations in \ ute Sarinl Medical EqUipmeBts 
I..X: Pm-chase of Life Saving Machines 
(Deb. 14, Vol. XXXVIII, 19-12-2003) i (Deb. 4. Vol. XXXIX, 04-02-2004) 
Col. 153 i Col. 46-47 

Investment in L1C I Purchase of Life Saving Medical 
(Deb. 14, Vol. XXXVIII, 19-12-2003) I Equipments 
Col. 172-73 I (Deb. 2, Vol. XXXVII, 03-12-2003) 

L1C Business I Col. 43 J 
(Deb. 4, Vol. XXXVU, 05-12-2003) i Lilbt" Sound Show. 
Co1.3S6 j' • 

Light and Dance Shows at Monuments 
L1CsLapeedPolic:ies I . (Deb. 5, Vol. XXXVII, 08-12-2003) 

(Deb. 14, Vol. XXXVIII. 19-12-2003) I Co1.3J8-20 
CoL 197-99 i 



SUBJECT INDEX 173 

UneorControl I UviDlColMlitioa 

Fencing by India along LoC I Living Condition 
(Deb. 4, Vol. XXXIX, 04-02-2004) /1 (Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 5-0 Col. 67#J 

FencingofLoC IlJ'IIG 
(Deb. 8, Vol. XXXVII, 11-12-2003) Amendments in NTPC for Biddinaof LNG 
Col 178-79 I Supply Contract 

Non-Acc:eptance ofLOC by Pakistan I (Deb. 3, Vol. XXXVU, 04-12-2003) 
(Deb. 4. Vol. XXXIX, 04-02-2004), CoI.22S-28 
Col. 121 i Dahej LNGTenninII 

Proposal ofCeasefire by Pakistan i (Deb. 8, Vol. XXXVII, 11-12-2003) 
(Deb. 7, Vol. XXXVII, 10-12-2003) Col. 161 
CoI.30J..OS 

I Import of LNG from Iran 
TerroristBaseonLoCIBorder (Deb. 13, Vol. XXXV Ill, 11-12-2003) 

(Deb. II, Vol. XXXVIII, 16-12-2003) Col. 352 
Co1.201~ Ii Price Structure of LNG 

UquidatioaC... (Deb. 3, Vol. XXXVII. 04-12-2003) 
Cases of Liquidation Pending 1 Col. 81-&2 

(Deb. 4, Vol. XXXVII, 05-12-2003) i Production of LNG 
Col. 134-35 i (Deb. 3, Vol. XXXVII, 04-12-2003) 

Liquor Col. 303 

Smuggling of Liquor : Sening up of Power and LNG Plants by 
(Deb. I. Vol. XXXVII,02-12-2003): lOCI... 
Col. 185-86 (Deb. 3, Vol. XXXVII, 04-12-2003) 

Col. 141 
Liquor COMpanies 

loaDS 
TDS by Liquor Companies 

(Dc:b. 4, Vol. XXXVII, 05-12-2003) , ADB and World Bank Loan 
Col. 280-8 I (Deb. 4, Vol. XXXVII, 05-12-2003) 

Col. 122 
Literacy Programmes 

Merger of Literacy Programmes 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 287-88 

Ute racy Rate 

Liter~y Rate 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 68-94 

Uterature 

Promotion ofBal Sahitya 
(Deb. 2, Vol. XXXVII, 03-12-2003} 
Col. 129-30 

Disbursement of Loans 
(Deb. 12, Vol. XXXVllI, 17-12-2003) 
Col. 281 

External Loan for the Welfare Schemes 
(Deb. 14, Vol. XXXVIII. 19-12-2003) 
Col. 70-71 

Fl's Loan to Dabhol Power Project 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 262-63 

Interest Rates on Loans by HUDCO 
(Deb. I , Vol. XXXVII, 02-12-2003) 
Col. 78 
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Loan Burden ofUnioniStateGovemment 
(Deb. 4. Vol. XXXVII, 05-12-2003) 
Col. 272-73 

Loan through NABARD 
(Deb. 14. Vol. XXXVJIl, 19-12-2003) 
Col 209 

World Bank Loan to HP 
(Deb. 14, Vol. XXXVIII. 19-12-2003) 
CoL 254-55 

Local Bodies 

PcnonnanceofLocaIBod~s 

(Deb. 6, Vol. XXXVII. 09-12-2003) 
Loan to Sugar Mills Col. 109-1 1 

(Deb. 4, Vol. XXXVII, 05-12-2003) LocaISelflutitutions 
Cot 57 

Loans for Self Employment Schemes 
(Deb. 14. Vol. XXXVIII, 19-12-2003) 
Col. 135 

Loans Taken by FC} 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
CoI.4S-46 

Loans to Agriculture Sector 
(Deb. 14, Vol. XXXVtn, 19-12-2003) 
Col.9&-99 

Loans to Hilly Areas 
(Deb. I. Vol. XXXVII. 02-12-2003) 
Col 127-21 

Financial Assistance to Local Self 
Institutions 
(Deb. II, Vol. XXXVIII. 16-12-2003) 
Col.9&-99 

I...oeoIaotifts 
FaitureofLocoson line 

(Deb. 13, Vol. XXXVIII. 18-12-2003) 
Col 283-84 

High Power Locomotives 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 249 

LociIIic Hub 

One Time Settlement of Loans Ports as Logistic Hub 
(Deb. 14. Vol. XXXVIII, 19-12-2003) (Deb. 12. Vol. XXXVIII, 17-12-2003) 
Col. 132-33 Col. 167 

Outstanding Loan against Bihar I Logistin Services 
(Deb. 4, Vol. XXXVII. 05-12-2003) Commercial Logistics Services 
Co1.312-13 (Deb. 12, Vol. XXXVIII. 17-12-2003) 

Rate of Interest on Loans 
(Deb. 6, Vol. XXXVII. 09-12-2003) 
CoI.16U8 

Reduction in Interest Rate of Loan 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 235-42 

Struc:tural Adjustment Loan 
(Deb. 4, Vol. XXXVII. 05-12-2003) 
Col. 46-47 

Student Loan Scheme by NMDFC 
(Deb. I. Vol. XXXVII, 11-12-2003) 
Col 43-45 

World 8ft Loan for RemoYing Illiteracy 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 263-64 

Col. 297-98 
LokAdaiau 
LokAdalats 

(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 206 
(Deb. 14, Vol. XXXVUJ, 19-12-2003) 
Col. 115 

LokPal 
LokPaIBiU 

(Deb. 16, Vol. XXXVIII. 23-12-2003) 
Co1.303.()4 

Lotkries 
Running Lotteries 

(Deb. 11. Vol. XXXVUI, 16-12-2003) 
Col. 69 
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LPG 
Discontinuation of LPG Quota ofMPs 

(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 212 

Exclusion of Private Companies for Supply 
of LPG and Kerosene 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 372-73 

Facilities for LPG Customers 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 360 

LPG Agencies in Tamil Nadu 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 348-49 

Modification in LPG and Kerosene 
Subsidy Scheme 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 370-71 

Parallel Marketing of LPG 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
col.n 

Production Capacity of LPG 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 292-93 

Revision in Sale Prices of LPG and 
Kerosene 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Co1.301-02 

Selection of LPG Dealers for U.P. 

Subsidy on LPG and Kerosene from 
Budgetary Grants 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 212-14 

Subsidy on LPG to Private Sector Oil 
Companies 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 194 

Transporters engaged in Supplying LPG 
Cylinders in Tamil Nadu 
(Deb. 13, Vol. XXXVIU,lB-12-2003) 
Col. 335-36 

Unauthorised Storage Points for LPG 
Distribution in Karnataka 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 83-84 

Use of LPG for Automobiles 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 181 

LPG Agencies 
Benami Petrol Pumps and LPG Agencies 

(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 79-80 

Irregularities in allotment of Retail Outlets 
(Deb. 13, Vol. XXXVIII, IB-12-2003) 
Col. 260-61 

New Guidelines for Selection ofDea\ers 
(Deb. 8, Vol. XXXVlJ, 11-12-2003) 
Col. 41-42 

(Deb. 13, Vol. XXXVfII, 111-12-2003) SelcctionofDealers by IOCLand IBP 
Col. 122-23 (Deb. 13, Vol. XXXVIII, 1$-12-2003) 

Subsidy for Transportation of Petrol, LPG 
and Kerosene 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 304 

Sub~idy on LPG 
(Deb. 3, Vol. XXXVII. 04-12-2003) 
Col. 358-59 

Subsidy on LPG and Kerosene 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 3 1-32 

Col. 116 

LPG Bottling Plant 
Need to set up an L.P.G Bottling Plant at 

Bhagalpur, Bihar (MUR 377) 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 280-

LPG Cylinders 
LPG Cylinders for Light Vebicles 

(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 156-57 
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Misuse of LPG Cylinders by Dealers I Need to construct a bridge on Chambal 
(Deb. 5, Vol. XXXIX, 05·02·2004), River at Osedghat, Madhya Pradesh 
ColSI·S3 I (MUR3n) 

lAdynsa.apIows ! (Deb. 10, Vol. XXXVII, 15-12-2003) 
Demolition of Lutyens Bungalows i Col. 468-69 

(Deb. II, Vol. XXXVIII, 16-12·2003) i Need to lay a new railway line connecting 
Col24S46 I Uijain-Agar-JhaJawar(MUR 377) 

Mdya Pndesh I (Deb. 15, Vol. XXXVIII, 22- I 2-2003) 
AIIegcd attocities on minorities in Jhabua, II Col. 323 

Madhya Pradesh (Sub.) Need to open a Central School at Shahapur 
(Deb. 2, Vol. XXXIX, 30-01-2004) I in Madhya Pradesh (MUR 377) 
Co1.37-44 I (Deb. 14, Vol. XXXVIII, 19-12-2003) 

CRF Fund for Madhya Pradesh I CoI.41O 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
CoL 47-48 

ICDS Scheme in Madhya Pradesh 
(Deb. 4, Vol. XXXIX. 04-02-2004) 
CoL 106-07 

Implementation ofNCTE Act 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
CoL 143 

Incident of rape and killing of a girl in 

Need to provide compensation and 
security to the victims of reported 
violence in village Badhara in Satna 
district of Rewa Pari iamentary 
Constituency in Madhya Pradesh 
(Sub.) 
(Deb. 4, Vol. XXXIX. 04-02-2004) 
Col. 192-99 

JhabuadistrictofMadhya Pradesh (St.) Need to re-define Manjhi (Manjhwar)caste 
(Deb. 4, Vol. XXXIX, 04-02-2004)· in view of its various sub-castes in 
Col. 254-55 Madhya Pradesh for inclusion in Jist 

Labour Contractors at Jubilee Pumps in i of Scheduled Tribes (MUR 377) 
M.P. (Deb. 3, Vol. XXXVII. 04-12-2003) 
(Deb. 5, Vol. XXXIX, 05-02-2004) Col.379 
Col. 84-85 

Land Purchase by IOCl 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 193 

Need to resume air services from Jabalpur 
(MUR3n) 
(Deb. 13, Vol. XXXVIII. 18-12-20(3) 

. Col. 438 
Need to augment V. T.S. capacity in Sheoni ' 

district and introduce mobile services I Omkareswar Hydro Power Project 
at Murai and Khawasa border of I (Deb. 3, Vol. XXXVII. 04-12-2003) 
National Highway No. 7 in Madhya: Col. 36' 
Pradesh (MUR377) : p ,...a...... fF ........... · . T'b IA 
(Deb. 14, Vol. XXXVIII. 19-12-20(3) i '_I0Il 0 ___ ... Jnlln rl a reas 
Col. 41 I of M.P. 

Need to CO"ferve and b.udl'), eh. ; 
historical pond at S.pr. Mldhy. 
Pradesh (MUll 371) 
(Deb.' 4, Vol. XXXIX. 04-02-2OCU) 
Col. 290 

(Deb. 5. Vol. XXXVII. 01-12-2003) 
Col. 171 

IUl8I in M.P. 
(on. 4. Vol. XXXVII. OS-12·2003) 
Col. 317-21 
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Survey for Rail Projects in Madhya 
Pradesh 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 72-73 

Telephone Connection in Madhya 
Pradesh and Bihar 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 102-06 

Establishment of MTNL Subsidiary in 
Mauritius 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 464-65 

Improvement in the Customer Care Service 
ofMTNLand BSNL 
(Deb. 2, Vol. XXXVII, 01-12-2003) 
CoI.462~3 

Thermal Power Plant in Malwa Merger ofBSNL and MTNL 
(Deb. 3, Vol. XXXVII, 04-12-2003) (Deb. 7, Vol. XXXVII, iO-12-2003) 
Col. 303-04 CoL 327 

World Bank Aided Projects in MP Services provided by BSNL and MTNL 
(Deb. 9, Vol. XXXVII, 12-12-2003) (Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 97-98 Col. 271-72 

Mwnadi COilIfIeIds Umited 
Irregularities ·and Corruptions in MCL 

(Deb. 16, Vol. XXXVIII, 23-12-2003) 
CoI.3~7 

Profit of Subsidiaries ofCIL 

VRS in MTNL 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 228-29 

M .... rashtn 

(Deb. 6, Vol. XXXVII, 09-12-2003) AdditionalFundsunderSGSY 
Col. 170-75 (Deb. II, Vol. XXXVIII, 16-12-2003) 

Supply ofUsed Exhaused Stolen Drill Bits 
and Safety Items 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 265-66 

Underground Coal Mines under MCL 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 225-27 

CoI.I2S-26 

Airport at Navi Mumbai 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 119-20 

Allocation of Funds to Maharashtra 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 290-96 

MabanaprGa Amendmentto Certain Section of Bombay 
New Connections by Mahanagar Gas i Shops Act 

(Deb. 5, Vol. XXXIX, 05-02-2004) II (Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 191-93 Col. 146-47 

Malla .. prlelepbonc Nipm Umited I Clearance to Sea Link Projects ofMwnbai 
BSNUMTNLSimCards I (Deb. 10, Vol. XXXVII, 15-12-2003) 

(Deb. 7, Vol. XXXVII, 10-12-2003) I Col. 287-88 
Col. 53-56 Closure ofHindustan Antibiotics Limited, 

Collection of Arrears 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 237-39 

Pune 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 153 

Delay in Attending Complaints of DemolitionofBuildingatK.a1yanRaiIway 
Customers . I Station 
(Deb. 2, Vol. XXXVII. 03-12-2003) I (Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 269-70 . Col. 88-89 
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Development of Helipad by ONGe in 
Mwnbai 
(Deb. 13;Vol. XXXVIII, 18-12-2003) 
Col. 230-3 1 

Development ofMumbai 
(Deb. 11, Vol. XXXVIII. 16-12-2003) 
CoL 156-57 

Enhancement in Allocation of Funds 
(Deb. I I, Vol. XXXVIII, 16-12-2003) 
Col. 206 

Entry Fee at Delhi and Mumbai Airport 
(Deb. 15, Vol. XXXVIII. 22-12-2003) 
Col. 15 

Expansion of Aurangabad Airport 
(Deb. IS, Vol. XXXVIII,22-12-2oo3) 
Col. 170-72 

Extension of Bombay Clearing Scheme to 
Kalyan Complex 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 177-78 

Ferry Service between Mumbai and 
Karachi 
(Deb. 7. Vol. XXXVII. 10-12-2003) 
Col. 112 

Financial Allocation to Mumbai 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 69 

Financial Assistance for MRTS in Mumbai 
(Deb. 6, Vol. XXXVII. 09-12-2003) 
Col. 108-09 

Growth ofMumbai 
(Deb. 14. Vol. XXXVIII. 19-12-2003) 
Col. 292-93 

Guwahati-Mumbai Flights 
(Deb. 15, \101. XXXVIII. 22-12-2003) 
Col. 61 

Helicopter Selvice between Mumbai 
Airpon and City Centre 
(Deb. 15, Vol. XXXVIII. 22·12·2003) 
CoL 121·22 

Helicopter Service in Delhi and Mumbai 
(Oeb. 5, Vol. XXXVII, 08-12-2003) 
Col. 252 

Implementation ofNCTE Act 
(Deb. 7, Vol. XXXVII. 10-12·2003) 
Col. 143 

International Airport at Nagpur 
,(Deb. 15. Vol. XXXVIII. 22-12-2003) 
Col. 116 

K'Urla-Mahul Rail Line 
(Oeb. 5, Vol. XXXIX. 05-02·2004) 
Col. 143-44 

Leakage of Question Papers 
(Deb. 6, Vol. XXXVlI,09-12-20(3) 
Col. 77-79 

Mumbai Urban Infrastructure Project 
(Deb. I. Vol. XXXVII, 02-12-2003) 
Col. 189-90 . 

Mumbai Urban Transport Project 
(Deb. 11, Vol. XXXVIII. 16-12-2003) 
Col. 203-04 

Need for four-laning of Nat ional Highway 
No. 3 between Nasik and Mumbai 
(MUR377) 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col. 491 

Need to allocate additional funds to 
facilitate early completion of Ahmed 
Nagar-Beed-Parli-new Railway Line in 
Maharashtra (MUR J 77) 
(Deb. 10. Vol. XXXVII. 15-12-2003) 
Col. 470 

Need to change old railway track between 
Mudhkhedand Adilabad and accord 
priority to gauge conversion work 
between Mudhkhed and Kewat in 
Maharashtra (MUR 377) 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 4 14 

Need to clear the proposal for laying 
Gadchiroli-Desaiganj rail line in 
Maharashtra (MUR 377) 
(Deb. 4, Vol. XXXIX. 04-02-2004) 
Col. 292 
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Need to construct a bridge on river 
Krishna between village Tasadade and 
Shirawade in Karad Tehsil of Satara 
district in Maharashtra(MUR 377) 
(Deb. 16. Vol. XXXVIII. 23-12-2003) 
Col. 402-03 

Need to ensure proper repair and 
maintenance of tanks for water 
harvesting in Hingoli Parliamentary 
Constituency, Maharashtra(MUR 377) 
(Deb. 3.- Vol. XXXIX. 03-02-2004) 
Col. 74 

Need to expedite construction of 
Khodashi dam on river Krishna in 
Karad Tehsil of Satara district. 
Maharashtra (MUR 377) 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Co1.415-16 

Need to expedite construction of Rail 
Over-bridge at Ghatkopar. Mumbai and 
other FOBs by Central Railways in 
Maharashtra (MUR 377) 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 380 

Need to expedite conversion of Kurla-
Mahul goods railway line into 
passenger railway line (MUR 377) 
(Deb. 5, Vol. XXXIX. 05-02-2004) 
Col. 279-80 

Need to grant clearance for upgrading the 
Airport at Nagpur. Maharashtra to a 
Multi Modallntemational Hub Airport 
(MUR377) 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 71-72 

Need to include Panchganga river at 
Kolhapur. Maharashtra in the National 
River Action Plan with a view to provide 
potable drinking water to the local 
people (MUR 377) 
(Deb. 3, Vol. XXXIX. 03-02-2004) 
Col.7S 

Need to introduce Mobile Telephone 
Services in Yavatmal District. 
Maharashtra (MUR 377) 
(Deb. 12. Vol. XXXVIII. 17-12-2003) 
Col. 425 

Need to issue 'No Objection Certificate' to 
the Government of Maharashtra for 
implementation of Slum Rehabilitation 
Programme in Greater Mumbai 
(MUR377) 
(Deb. 16. Vol. XXXVIII, 23-12-2003) 
Col. 398-99 

Need to make provisions in the Railway 
Budget and initiate construction of 
railway line between Dahanu and Nasik 
(MUR377) 
(Deb. II. Vol. XXXVIII. 16-12-2003) 
Col. 308-09 

Need to provide financial assistance to 
the Government of Maharashtra to 
tackle the severe drought situation in 
the State (MUR 377) 
(Deb. II. Vol. XXXVIII. 16-12-2003) 
Co\.3ll 

Need to provide mobile telephone facilities 
in all the talukas of Parbhani 
Parliamentary Constituency. 
Maharashtra (MUR 377) 
(Deb. 13, Vol. XXXVlII. 18-12-2003) 
Col.441 

Need to provide monthly allowance to 
registered unemployed youths in 
Maharashtra and other parts of the 
country (MUR 377) 
(Deb. 15. Vol. XXXVIII. 22-12-2003) 
Col. 328-29 

Need to set up proposed Navodaya 
Vidyalaya in Manvat Taluka in 
Parbhani Parliamentary Constituency. 
Maharashtra(MUR 377) 
(Deb. 6. Vol. XXXVII, 09-12-2003) 
Col. 307 
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Need to take appropriate measures to : Revival of Dab hoi POlNcr Project 
check the incident~ of fire in the Coal i (Deb. 8, Vol. XXXVII, 11-12-2003) 
mines of Central Coalfields Limited in: Col. 367-68 
the Bokaro-Kargjl region (MUR377) . Rural Housing Project 
(Deb. 7, Vol. XXXVII, 10-12-2003), (Deb. I. Vol. XXXVII, 02-12-2003) 
Col. 382 I Col. 5 I 

New Connections by Mahanagar Gas i Shortfall of Water in Residential Schools 
(Deb. S, Vol. XXXIX, 05-02-2004) i of Maharashtra 
Col. 191-93 ' (Deb. IS, Vol. XXXVIII, 22-12-2003) 

New Helipad in Mumbai Col. 75-76 
(Deb. IS. Vol. XXXVIII. 22-12-200J) . SlumRehabili1ationProgrammeinMumbai 
Col. 232 . (Deb. I, Vol. XXXVII, 02-12-2003) 

Pending Project in Maharashtra Col. 167-68 
(Deb. 4. Vol. XXXVII, 05-12-2003) , Sports Authority of India in Nagpur 
Col. 230 (Deb. 16, Vol. XXXVIII,23-12-2003) 

Pending Water Supply Scheme of' Col.304-05 
Maharashtr" . Survey of Solapur-Tuijaplll- Osmanabad 
(Deb. 6, Vol. XXXVII, 09-12-2003) I RajILine ' 
Col.261 (Deb. 8. Vol. XXXVII, 11-12-2003) 

Power Failure in Maharashtra Col. 75-76 
(Deb, 3, Vol. XXXVII. 04-12-2003) Taxi Track at Mumbai 
Co1.214-17 (Deb. IS, Vol. XXXVIII, 22-12-2003) 

Power Projects in Mabarashtra during 
Tenth Plan 
(Deb. 8. Vol. XXXVII, 11-12-2003) 
Col. 105-08 

Private Banks in Maharashtra 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 106-07 

Proposals for Primitive Tribals from 
Maharashtra 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 92-93 

Ptme-Mumbai Expressway 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Cot. 3-13 

Col. 69-70 
Violation ofCRZ Guidelines in Mumbai 

(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col.) JI-12 

Widening of ROB in Narendra Nagar 
(Deb. 13, Vol. XXXVIII, IB-12-2003) 
Col. 333-34 

Work in Turbe-Thane Section 
(Deb, 8, Vol. XXXVII, IJ-12-2003) 
Col. 67-68 

World Bank Aided Projects in 
Maharashtra 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 196-98 

Railway Prabasi Suraksha Abhiyan M ......... G1111d116 
(Deb. 5, Vol. XXXIX, 05-02-2004) Advertisement ofGandhiji (HAHO) 
Col. 2 \3 (Deb. 16, Vol. XXXVIII, 23-12-2003)' 

Requirement and Availability of Power of Col. S06-I 5 
MSEB 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 236-37 

Advertisement on Gandhiji 
(Deb. B, Vol. XXXVII, 11-12-2003) 
Col. 6-17 
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Conservation ofSevagram Ashram 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 126 

Mahila Krisbi P.riyojn. 

Management Colleges 
Grading Ranking of Private Engineering 

and Management Colleges 
(Deb. 12, Vol. XXXVlII, 17-12-2003) 
Col. 20-26 

Mahila Krishi Priyojana f. 

(Deb. 15, Vol. XXXVIII, 22-12-2003) i Marupur 
COl. 132-33 Funds under TSP to Manipur State 

M.bibl Niketans 

Juvenile Reforms Homes and Mahila 
Niketans 
(Deb. 13, Vol. XXXVIII. 18-12-2003) 
Col. 26J-64 

(Deb. 14, Vol. XXXVlII, 19-12-2003) 
COl. 14748 

Manpower 
Manpower in BCCl 

(Deb. J J, Vol. XXXVIII, 16-12-2003) 
Col. 67-69 

Mabila Sa .... khy. Programme MllUlrovarVatra 

Mahila Sarnakhya Programme(WCD) i Need to introduce a new route linking 
(Deb. 7, Vol. XXXVII. 10-12-2003)· Ladakh with Mt. Kailash and 
Col. 248 Mansarovar by negotiating with the 

Chinese authorities (MUR 377) 
(Deb. 3. Vol. XXXVII, 04-12-2003) Mablla Samridhi Voj.n. 

Mahila Samridhi Yojana Col. 385 
(Deb. 4, Vol. XXXVII, 05-12-2003) . M.rblelndustry 
Col. 129-32 

Malaria Eradication Programme 
Malaria and Leprosy Eradication 

Programmes 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 89-90 

Malaysia 

Agreement between India and Malaysia 
to Develop Tourism 
(Deb. S, Vol. XXXVII, 08-12-2003) 
Col. 159 

Need to take steps to facilitate repatriation 
of nine youths of Tamil Nadu, facing 
trial in Malaysian Court (MUR 377) 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 409 

MaI.utriCioa 
Malnutrition in Adivasi Areas 

(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 15.9-60 

Marble Import Policy 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 253-54 

MarineUfe 
Garbage Threat for Nesting Turtles 

(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 175 

Smuggling of Crocodiles 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
COI.SS-S6 

Smuggling of Star Tortoises 
(Deb. IS, Vol. XXXVIII,22-12-2003) 
Col. 255-S6 

Marine Police Force 
Marine Police Force 

(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 126 

Marine Products 
Export of Marine Products 

(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 82 
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Impon of Marine Products by USA 
(Deb. 14. Vol. XXXVIII. 19-12-2003) 
Col.A0-4I 

New Techniques for Marine Products 
(Deb. 4. Vol. XXXVII. 05-12-2003) 
Col. 204-05 

Marine Wealth 
Exploitation of Ocean Wealth 

(Deb. 4. Vol. XXXIX. 04-02-2004) 
Col. 61-62 

Maritime Acadelll)' 
Setting up of Maritime Academy in Kerala 

(Deb. 7. Vol. XXXVII. 10-12-2003) 
Col. 197-98 

MaritilM S«urity 
Re-Evaluation of Maritime Security 

Measures 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col. 290-91 

Market InlffVention St-heIM 

Market Intervention Scheme for Potato 
and Onion 
(Deb. IS. Vol. XXXVIII. 22-12-2003) 
Col. 76-77 

Markdiog 

Marketing of Small Enterprises Products 
(Deb. 16. Vol. XXXVIII. 23-12-2003) 
Col. 273-74 

Markrtio& Companies 
Subsidy Sharing Modalities between Oil 

Companies and Marketing Firms 
(Deb. 5. Vol. XXXIX, 05-02-2004) 
Col. 13S-39 

Marriage Prouuioo. 

Ban on Marriage Processions 
(Deb. 16, Vol. XXXVIII. 23-12-2003) 
Col. 203-04 

Martyn 

Engraving Manyrs Names 
(Deb. S. Vol. XXXVII. 11-12-2003) 
CoI.2S7-5S 

MartynOay 

Reference Rc: manyr's Day 
(Deb. 2. Vol. XXXIX. 30-01-2004) 
Col.I 

Maruti Udyog Untited 
Expon by Maruti Udyog Limited 

(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 81 

VRS in Maruti Udyog Limited 
(Deb. 5. Vol. XXXIX. 05-02-2004) 
Col.S7 

Mashelkar Comminft 
Mashelkar Committee 

(Deb. 12. Vol. XXXVIII. 17.12-20(3) 
Col. 61 

Mashelkar Committee Report 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col. 55-57 

Mass Rapid T .... llSit Systems 

Financial Assistance for MRTS in Mumbai 
(Deb. 6, Vol. XXXVII. 09-12·2003) 
CoI.IOS.{)9 

Township Development Projects and 
MRTs 
(Deb. I, Vol. XXXVII. 02·12-2003) 
Col. 177 

MasterPlan 

Master Plan for Re-Development and Re-
organisation of Delhi 
(Deb. I, Vol. XXXVII. 02-12-2003) 
Cot. 122-24 

Revision in Master Plan of Delhi 
(Deb. 16, Vol. XXXVIII, 23-12-2003) . 
Col. 200-201 

Materaity Benefit Sdlenae 

Implementation of Maternity Benefit 
Scheme 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 111-12 
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MMemity Care 
PM's Pilot Project 

(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 157-59 

Matters Under Rule 377 
Need for a Special Package to check 

increasing pollution in Kanpur, 
Uttar Pradesh (MUR 377) 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 424-25 

Need for construction of a bridge on river 
Saryu at Bidhar Ghat and proper repair 
and maintenance of Bidhar-
Ghanghata-Khalilabad-Karinaini road 
in Uttar Pradesh under Central Road 
Fund Scheme (MUR 377) 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 73-74 

Need for construction of a Road 
underbridge at Avadi railway crossing 
in Tamil Nadu (MUR 377} 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 491-92 

Need for construction of an underground 
rail bridge at Kaarvi in Chitrakoot 
district in U.P. (MUR 377) 
(Deb. 13, Vol. XXXVIIJI. 18-12-2003) 
Col. 442-43 

Need for early commissioning ofB.S.N.L. 
cellphone service in Salur town, 
Andhra Pradesh (MUR 377) 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 401-02 

Need tor early completion of National 
Highway No.2 between Auraiya and 
Sirbhaganj in Etawah Parliamentary 
Constituency, U.P. (MUR 377) 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 385 

Need for four-Ianing ofNational Highway 
No. 3 between Nasik and Mumbai 
(MUR377) 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col.491 

Need for gauge conversion on Bareilly-
Lakhimpur-Sitapur-Lucknow metre 
gauge railway line (MUR 377) 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 327 

Need for taking measures for alround 
development of Goalpokher area in 
Unar Dinajpur district, West Bengal 
(MUR377) 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 293-94 

Need to accord early clearance for 
impl.ementIDg the JlHljiliwatiti irrigation 
Project in Parvathipuram Parliamentary 
Constituency, Andhra Pradesh 
(MUR377) 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 295 

Need to allocate additional funds for repair 
of road connecting Khurda and 
Bolangir and undertake construction 
offlyover on National Highway from 
Khurda to Bhubaneswar (M U R 377) 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 415 

Need to allocate additional funds to 
facilitate early completion of Ahemad 
Nagar-Beed-Parli-new Railway Line In 
Maharashtra (MUR 377) 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 470 

Need to allocate adequate funds for early 
completion of Thanjavuur-Tiruvarur-
Nagoor rail line gauge conversion work 
in Tamil Nadu{MUR377) 
(Deb. 14, Vol. XXXVJlI, 19-12-2003) 
Col.414-15 

Need to allocate Rs. 80 crore in the next 
Budget for early completion of gauge 
conversion work on Neemach-Ratlam 
section of Western Railways 
(MUR377) 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col.471 
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Need to Allot Land on lease to ' Need to bring the districts ofSivaganga. 
Andhra Pradesh State Warehousing Pudukottai and Ramnad in Tamil Nadu 
Corporation to Undertake Export and under the ambit of the Drought Prone 
Import of Food grains (MUR 377) Area Progranune (MUR 377) 
(Deb. 12, Vol. XXXVIII, 17-12-2003) (Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 426-27 I Col. 70-71 -.. .. ! 

-Need to approve the proposal of the: NeedtobringtheworkingofCBlmdother 
GovemmentofGujarat for inc\usion of intelligence agencies within the 
Palmolein Oil in Tariff Rate Quota and purview ofa Parliamentary Commitlec 
pennititsimport(MUR377)' (MUR377) 
(Deb. 3, Vol. XXXIX, 03-02-2004) (Deb. IS. Vol. XXXVIII, 22-12-2003) 
Col. ~9 Col. 329 

Need to approv.e the proposal of the : Need to cancel agreement regarding 
Government ofKamataka for providing i purc~ of BALCO shares by Sterlite 

. I .. h S b; Industries (MUR 377) reglOna reservation m t e tate y; 
amen~i~g article 371 of the: ~~~1~4, Vol. XXXVIII, 19-12-2003) 
Constltutton (MUR 377) 
(Deb. I S. Vol. XXXVIII, 22-12-2003) , Need to celebrate Rashtriya Mazdoor! 
Col. 325-26 i Shilpkar Diwas on 17th December. 

I every year aDd declare it as a national 
Need to approve the proposal of the; holiday (MUR 377) 

Government of Orissa for consolidation : (Deb. 13, Vol. XXXVIII I, IS-12-2003) 
ofland holding in the State (MUR 377): Col. 441-42 
(Deb. 16, Vol. XXXVIII. 23-12-2003) : 
Col. 39S-96i Need to change old railway track between 

, Mudhkhed and Adilabad and accord 
Need to approve the proposals of the i 

Government ofGujarat for promotion ; 
of tourism in the State (MU R 377) 
(Deb. 13, Vol. XXXVUII. IB-12-2oo3) ; 
Col. 439 

priority to gauge conversion work 
between Mudhkhed and Kewat in 
Maharashtra (MUR 377) 
(Deb. 14. Vol. XXXVIII, 19-12-2003) 
Col.414 

Need to augment V.T.S. capacity in Sheooi : Need to check increasing militant activities 
district and introduce mobile services i in Block-I areaofKarbiAngIong District 
at Murai and Khawasa border! in Assam (MUR 377) 
of National Highway No. 7 in: (Deb. 8, Vol. XXXVII, 11-12-2003) 
Madhya Pradesh (MUR 377) : CoI.41O 
(Deb. 14. Vol. XXXV\lI, 19-12-2003) : Need \0 check the rising prices of cast 
CoI.411 . iron and coal with a view to safeguard 

Need to award adequate work orders to; the interests of small engineering 
ancillary units by Rourkela Steel Plant foundry units in Gujarat and other parts 
andNALCO in Orissa (MUR 377) . of the country (MUR 377) 
(Deb. II. VoI.XXXVIlI.16-12-2003) (Deb. \3. VoI.XXXVIIII.I8-12-2003) 
Col.3tO Col. 439 
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Need to clear Achankovil Pamba-Vaiparu 
river link scheme in Tamil Nadu 
(MUR377) 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 492-93 

Need to clear the pending projects 
providing for civic amenities to the 
tribal people in Bharuch Parliamentary 
constituency, Gujam (MUR 377) 
(Deb. 2, Vol XXXVII, 03-12-2(03) 
Col. 487 

Need to clear the proposal for laying 
Gadchiroli-Desaiganj rail line in 
Maharashtra (MUR 377) 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 292 

Need to clear the proposal of the 
Government ofKarnataka for providing 
relief to the coffee industry (MUR 377) 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
CoI.309-1O 

Need to clear the proposal of the 
Karnataka Government regarding 
pending issues of tobacco growers 
(MUR377) 
(Deb. 16, Vol. XXXVIH, 23-12-2003) 
Col. 398 

Need to clear the proposals sent by the 
Government of Himachal Pradesh for 
development of Sports in the State 
(MUR377) 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 485 

Need to constitute "Bundelkhand 
Development Autonomous Council" 
and provide funds to the Council for 
Enabling Development of 
Bundelkhand region (MUR 377) 
(Deb. 6. Vol. XXXVII, 09-12-2003) 
Col. 308 

Need to constitute a High Level Committee 
to look into the working of Shatabdi 
project of Bharat Coking Coal Ltd. 
(MUR377) 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 469 

Need to construct a bridge on Chambal 
River at Osedghat, Madhya Pradesh 
(MUR377) 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 468-69 

Need to construct a bridges on river 
Krishna between village Tasadade and 
Shirawade in Karad Tehsil of Satara 
district in Maharashtra (MUR 377) 
(Deb. 16, Vol. XXXVIII. 23-12-2003) 
Col. 402-03 

Need to construct a by-pass road near 
Salur town in Andhra Pradesh 
(MUR377) 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col.3ll 

Need to construct a platform and a foot 
over-bridge on the Southern side of 
the Suisa railway station in 
West Bengal (MUR 377) 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 413 Need to confer legal rights on people 

settled on forest land in Rajasthan and Need to construct a railway overbridge 
other pans of the country (MUR 377) near PumeaJunction Bihar (MUR 377) 
(Deb. 4, Vol. XXXIX, 04-02-2004) (Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 294 . Col. 312 

Need to conserve and beautify! Need .to constna~t a~ over-bridge/under 
the historical pond at Sagar bridge on rail Ime at Gangdhara, 
Madhya Pradesh (MUR 377) , Veerpar and Uchchhal on National 
(Deb. 4, Vol. XXXIX, 04-02-2004) HigbwayN~.6inGujarat(MUR377) 
Col. 290 ~~3, Vol. XXXIX, 03-02-2004) 
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Need to construct high dams on rivers 
causing floods and erosion in 
Khagaria, Bihar(MUR 377) 
(Deb. 15. Vol. XXXVIII. 22-12-2003) 
Col. 327-28 

Need to construct road over bridges over 
Budi Gandak river at Pipar Pati and 
Janrawa Ghats in Bihar (MUR 377) 
(Deb. 3. Vol. XXXIX. 03-02-2004) 
Col. 67-68 

Need to conven the existing rail line 
between Jammusar and Bharuch in 
Gujarat into a broad gauge line and also 
reschedule the timings of trains running 
on this route (MUR 377) 
(Deb. 5. Vol. XXXIX. 05"()2-2004) 
Col. 279 

Need to declare Minimum Support Price 
ofChillies(MUR 377) 
(Deb. 2. Vol. XXXVII, 03-12-2003) 
Col.490-91 

Need to declare a National Holida} on 18th 
December on the Binh Anniversary of 
Sant Guru Ghasidas (MUR 377) 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col.34S 

Need to depute a Central team to review 
the rural development work in 
Pratapgarh district. Uttar Pradesh 
(MUR377) 
(Deb. 6. Vol. XXXVII. 09-12-2003) 
Col. 309 

Need to develop Adibadri in Ambala 
Parliamentary Constituency. Haryana. 
as a tourist reson (MUR 377) 
(Deb. 6, Vol. XXXVII. 09-12-2003) 
Co\. 304 

Need to develop Dudhawa National Park 
in K.heri Parliamentary Constituency in 
U.P. as a tourist reson(MUR 377) 
(Deb. II, Vol. XXXVIII,I6-12-2oo3) 
CoI.JII 

Need to develop parks adjoining Group 
Housing Societies in East Delhi by 
DDA(MUR377) 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 394-95 

Need to direct the Government of 
Kamataka to abandon the project taken 
up by them to change the course of 
Netravati River in the Western Ghat 
Region (MUR 377) 
(Deb. 13. Vol. XXXVIII. 18-12-2003) 
Col. 440 

Need to doubling of rail line between 
Faluknama and Gadwal under South 
Central Railways (M U R 377) 
(Deb. 14. Vol. XXXVIII, 19-12-2003) 
Co\. 410 

Need to earmark a minimum of 15 per cent 
of the allocations under PMGSY for 
improvement of the existing main roads 
in the States (MUR 377) 
(Deb. 8. Vol. XXXVII. 11-12-2003) 
Co\.407~ 

Need to enhance the outlay for the Sector 
Reforms Pilot Project being 
Implemented in Guntur district, 
Andhra Pradesh (MUR 377) 
(Deb. 13. Vol. XXXVIII,IB-12-2oo3) 
Col. 44041 

Need to enhance the rates of royalty on 
non-coal major minerals (MUR 377) 
(Deb. 3. Vol. XXXVII. 04-12-2003) 
Col. 385-86 

Need to enquire into the irregularities being 
commiUed in the implementation of 
rural development projects in 
Pratapgarh Parliamentary constituency. 
Uttar Pradesh (MUR 377) . 
(Deb. S, Vol. XXXIX. OS..()2-20041 
Col. 280 



SUBJECf INDEX 187 

Need to ensure early completion of the 
pending projects of Railways in East 
Delhi (MUR 377) 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 307 

Need to ensure proper maintenance of 
National Highways in Bihar (MUR 377) 
(Deb. 13, Vol. XX?,VIII,18-12-2003) 
Col. 442 

Need to ensure proper repair and 
.maintenance of tanks for water 
harvesting in Hingoli Parliamentary 
Constituency, Maharashtra (MUR 377) 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 74 

Need to ensure remunerative prices to the 
paddy growers in Chhattisgarh (MUR 
377) 
(Deb. 3, Vol. XXXIX, 03-02-2004) I 
Col. 71 I 

Need to ensure that the dues of sugarcane ' 
farmers ofBilari Tehsil of Moradabad 
district, Uttar Pradesh are paid by the 
sugar mill at Ra;.a-ka-Sahaspur 
(MUR377) 
(Deb. 8, Vol. XXXVII, 11-12-2003) , 
CoI.413 

Need to establish an Oil Refinery at Banner 
in Rajasthan (MUR 377) 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 488 

Need to evolve a policy of time-bound 
environmental clearances for hydro-
electric power generation projects in 
the hilly areas of the country 
(MUR377) 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col.422 

Need to expedite completion of Bans pan i-
Daitari railway line in Orissa (MUR 377) 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 397 

Need to Expedite Compl;etion ofDamodar 
Rail Project of Central Coalfields Ltd. 
Mines and 'Pipradin and Karrnatia 
(MUR377) 
(Deb. 16, Vol. XXXVIII. 23-12-2003) 
Col. 403-04 

Need to expedite completion of 
Subarnarekha Irrigation project in 
Ranchi Parliamentary Constituency, 
Jharlchand (MUR 377) 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 291-92 

Need to expedite construction of an 
aerodrome at Hassan, Karnataka 
(MUR377) 
(Deb. 10, Vol. XXXVII. 15-12-2003) 
Col. 472-73 

Need to expedite construction of 
Khodashi dam on river Krishna in 
Karad Tehsil of Satara district, 
Maharashtra (MUR 377) 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Co1.415-16 

Need to expedite construction of Rail 
Over-bridge at Ghatkopar, Mumbai and 
other fOBs by Central Railways in 
Maharashtra (MUR 377) 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 380 

Need to expedite conversion of Kurla-
Mahul goods railway line into 
passenger railway line (MUR 377) 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 279-80 

Need to expedite four-Ianing of Jhansi-
Lakhnadaun part of National Highway 
No. 26(MUR 377) 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 304-05 

Need to expedite setting up of a LPT 
Maintenance Centre at Adoor, Kerala 
(MUR377) 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 382 
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Need to expedite sening up of Krishi 
Vigyan Kendra at Jalalpur in Saran 
district, Bihar (MUR 377) 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col 386 

Need to extend Gonda-Bahraich rail line 
upto Tikunia Lakhimpur border and 
release adequate funds for the purpose 
(MUR377) 
(Deb. 14, Vol. XXXVIII. 19-12-2003) 
Col. 409 

Need to extend the route of Hirakhand 
Express lIptoJagdalpur in Orissa 
(MUR377) 
(Deb. 14. Vol. XXXVIII. 19-12-2003) 
CoL 409-10 

Need to formulate a comprehensive 
legislation for granting recognition to 
trade unions in the country (MUR 377) 
(Dcb.12. ~I:XXXVIII. 17-12-2(\()3) 
CoL 426 

Need to fund the expenditure on 
modernisation of State Anned Police 
Forces, especially in the North Eastern 
Region (MUR 377) 
(Deb. I, Vol. XXXVII. 11-12-2003) 
Col410-11 

Need to grant clearance for upgrading the 
Airpon at Nagpur. Maharashtra to a 
Multi Modal international Hub Airpon 
(MUR377) 
(Deb. 3. Vol. XXXIX. 03-02-2004) 
Col. 71-72 

Need to implement 'one rank one pension' 
scheme in the Armed forces (MUR 377) 
(Deb. II. Vol. XXXVIII, 16-12-2003) 
Col. J06.{)7 

Need to implement the Supreme Court's 
orders on transferring the land of 
closed industries to D.D.A. (MUR 377) 
(Deb. 14, Vol. XXXVIII. 19-12-2003) 
CoIAI6-17 

Need to impose a ban on organisations 
supporting subversive activities 
(MUR377) 
(Deb. I. ~1. XXXV/l, 11-12-2003) 
Col. 407 

Need to improve the functioning of 
telephones in Banaskantha 
Parliamentary Constituency, Gujarat 
(MUR377) 
(Deb. 12. Vol. XXXVIII. 17-12-2003) 
Col. 423 

Need to improve the irrigation facilities in 
Western Singbhum and Saraikela 
Kharsawa district of Jharkhand 
(MUR377) 
(Deb. II. VoLXXXVIIl. 16-12-2003) 
Co\. 308 

Need to improve the service conditions 
of the employees of Regional Rural 
Banks (MUR 377) 
(Deb. 3. Vol. XXXVll. 04-12-2003) 
Co\. 385-86 

Need to include Halba.. Halbi. Gowari. 
Gawari and Mana as separate ca~tes in 
the Scheduled Castes and Scheduled 
Tribes Order (Amendment) Bill 
(MUR377) 
(Deb. 16, Vol. XXXVIII. 23-12-2003) 
Col. 404-05 

Need to include Panchganga river at 
Kolhapur. Maharashtra in the National 
River Action Plan with a view to provide 
potable drinking water to the local 
people (MUR 377) 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 75 

Need to include Santhali and Bodo 
languages in the eighth Schedule to 
the Constitution (MUR 377) 
(Deb. 3. Vol. XXXVII. 04-12-2003) 
Col. 379 

Need to include the name of a freedom 
fighter from Uttar Pradesh 'late Uda 
DeYi' in the list of Freedom Fighters 
(MUR377) 
(Deb. 12, Vol. XXXVIII. 17-12-2003) 
CoI.427-29 
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Need to increase the number of Notaries Need to introduce servic~ of A.T.R.-50 
appointed for Kerala(MUR 377) planes from Kullu, Shimla and Kan~ra 
(Deb. 5. Vol. XXXVII, 08-12-2003) in Himachal Pra'desh (MUR 377) 
CoU50-51 (Deb. 7, Vol. XXXVII, 10-12-2003) 

Need to initiate work on the sanctioned i Col.380 
railway projects in West Bengal Need to issue 'No Objection Certificate' to 
(MURJ77) , the Government of Maharashtra for 
(Deb. 3, Vol. XXXIX. 03-02-2004): implement of Slum Rehabilitation 
Col. 72 i Programme in Greater Mumbai 

-Need to introduce a local pa~sengertrain: (MUR377) 
from Ahmedabad to Abu Road and: (Deb. 16. Vol. XXXVIII, 23-12-2003) 
extend the route of Aravali Express up; Col. 398-99 
to Mumbai Central (MUR 377). . . 
(Deb. 7. Vol. XXXVII, 10-12-2003) ! Need to lay. a new rail ~lOe between 
C I 381 Jolarpettal and Hosur via Bargur and 

o. Krishnagiri in Tamil Nadu (MUR 377) 
Need to introduce a new route linking' (Deb. 7, Vol. XXXVII, 10-12-2003) 

Ladakh with MI .. K~ilas~ and: Col.385 
Mansarovar by negotJatmg with the . 
Chinese authorities (MUR 377) , Need to lay a new railway line connecting 
(Deb. J, Vol. XXXVII, 04-12-2003) Ujjain-Agar-Jhalawar(MUR 377) 
Col. 385 (Deb. IS, VoI.XXXVIII,22-12,2003) 

Need to introduce additional Rajdhani 
Express train between Hazrat 
Nizamuddin and Bhubaneswar on the 
Hirakud Express route (MUR 377) 
(Deb. 5, Vol. XXXVII.08-12-2003) 
Col. 349 

Need to introduce cellular.mobile phone 
services in Tripura(MUR 377) 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 326 

Need to introduce D.M.U. rail service from 
madurai to adjoining towns in Tamil 
Nadu (MUR 377) 
(Deb. 7, Vol. XXXVII, 10-12,2003) 
Col. 384 

Need to introduce MEMU rail services on 
Tata Nagar-badbil and Tata Nagar 
Rourkela routes (MUR 377) 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 69-70 

Need to introduce Mobile Telephone 
Services in Yavatmal District, 
Maharashtra (MUR 377) 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
CoI.42S 

Col. 323 
Need to look into the demands ofSanthaii 

Bhasa Morcha and JDPforthe Welfare· 
of Adivasis (MUR 377) 
(Deb. 15, Vol. XXXVIII,22-12-2003) 
Col. 322-23 

Need to make changes in arri valJdeparture 
timings of trains passing through 
Chitrakoot Dham Karvi railway station 
(MUR377) 
(Deb. 16, Vol. XXXVIII,23-12-2oo3) 
Col. 405-06 

Need to make existing provisions of the 
law more stringent with a view to check 
caste based discrimination and 
atrocities against Dalits (MUR 377)' 
(Deb. 14. Vol. XXXVtII, 19-12-2003) 
Co1.413-14 

Need to make provisions in the Railway 
Budget and initiate construction of 
railway line between Dahanu and Nasik 
(MUR377) 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 308-09 
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Need to meet the demand for additional. I Need to provide halts at Bharuch and 
mobile phone cOMections and Sim I Ankaleshwar railway stations in 
Cards in Bokaro, Dhanbad, Giridih and Gujarat for trains coming from the North 
ocher districts in the State ofJharkhand I (MUR 377) 
(MUR377) (Deb. IS. Vol. XXXVIII. 22-12-2003) 
(Deb. 4, Vol. XXXIX. 04-02-2004) Col. 323-24 
Col 291 Need to provide 'Pattas' to farmers whose 

Need to merge all the rural banks with I lands were acquired for setting up 
NABARD and set up an Indian BharatAluminium Company in Korba 
National Rural Bank with a view to district, Chhattisgarh (MUR 377) 
boost rural cconomy(MUR 377) . I (Deb. 7, Vol. XXXVII, 10-12·2003) 
(Deb. 10, Vol. XXXVll, 15-12-2003) i Col. 313 
Col 474 i 

I," Need to provide 27 percent reservation to 
~toopcnaCennlSchoolatShahapur OBCs for admission in educational 

m Madhya Pradesb (MUR 377) ! institutions and jobs in Public Sector 
(Deb. 14, Vol. XXXVIII, 19-12-2003) I Undertakings (MUR 377) 
ColAW I (Deb. 10, Vol. XXXVII. 15-12-2003) 

Need to open a single window facility in Col. 473-74 
Kerala for attestation of educational t • • 
certificates of candidates seekingjobs Need to provIde a halt at Mandl on 
inGulfc:ounbies (MUR 377) Jogendr.. Na.gar-Pathankot 
(Deb. 3, Vol. xxxvn. 04-12-2003) narrowgausenulwayhneand~nstruct 
Col. 313 an overbridge at Passal with the 

Need to open Idditional paddy purchase 
centres in Cuuack and other parts of 
0rissa(MU1l3m 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col3Il-12 

Need to open trade route between India, 
Myanmar and Bangladesh from 
Mizoram for its all round development 
(MUR377) 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 474 

Need to place work order for construction 
of a new bridge on river Yamuna at 
Wazirabad, East Delhi (MUR 377) 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 69 

Need to prepare a perspective plan for the 
all round development and to check 
recuning drought in Anantapur 
District, Andhra Pradesh (MUR 377) 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 306-07 

assistance of Public Works Department 
of Himachal Pradesh (MUR 377) 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 486 

Need to provide additional grants to the 
Government of Andbra Pradesh to meet 
the goal of'Educ::ationaJ for Air by 2006 
(MUR377) 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 313 

Need to provide adequaae facilities for the 
benefit of ST Students in Navodaya 
Vidyalaya at Bor"'-di in Gujarat 
(MUR377) 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 304 

Need to provide adequate financial 
assistance to the Government of 
Karnataka to tackle the drought 
situation in the State (MUR 377) 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 489 



SUBJECf INDEX 191 

Need to provide adequate Financial 
Assistance to the Government of 
Rajasthan for its all round development 
(MUR377) 
(Deb. 16, Vol. XXXVIII,23-12-2003) 
Col. 397 

Need to provide adequate funds for de-
silting of Varuna river in Pbulpur 
Parliamentary Constituency. Uttar 
Pradesh with a view to check recurring 
floods (MUR 377) 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 307 

Need to provide adequate funds for the 
projects aimed at checking the menace 
caused by elephants in the Southern 
district of Kama taka (MUR 377) 
(Deb. 7. Vol. XXXVII, 10-12-2003) 
Col. 382-83 

Need to provide adequate job avenues to 
retiring defence personnel and accept 

. the demand for implementing the 
scheme of "one-rank-one-pension" 
(MUR377) 
(Deb. 4. Vol. XXXIX, 04-02-2004) 
Col. 294-95 

Need to provide adequate outlets for 
smooth drainage of water across the 
National Highway No. a at Hond Village 
in Novasari district, Gujarat (MUR 377) 
(Deb. 3. Vol. XXXVII, 04-12-2003) 
Col.3aO 

Need to provide air services connecting 
Ajmer in Rajasthan (MUR 377) 
(Deb. 7, Vol. XXXVII. 10-12-2003) 
Col.3ao 

Need to provide Central Assistance for 
early completion of Ganga Pump Canal 
Project at Bateshwar in Bhagalpur. 
Bihar(MUR 377) 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col.490 

Need to provide Central Assistance to the 
Government of Andhra Pradesh to 
tackle the drought situation in the Stare 
(MUR377) 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
CoI.4J3-14 

Need to provide compensation to the 
families of Defence personnel killed 
while defending the Borden at par willi 
the compensation given to Kargil 
Martyrs (MUR 377) 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
CoL3S0 

Need to provide connectivity to 
Bhubaneshwar Airport with Varanasi 
via Gaya and upgrade it as an 
International Airport .to promote 
tourism in the State (MUR 377) 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 290-91 

Need to provide financial assistance to 
the Government of Andhra Pradesh for 
restorative work in the cyclone 
affected areas of the State (MUR 377) 
(Deb. IS, Vol. XXXVIIl,22-12-2003) 
Col. 326-27 

Need to provide financial assistance to 
the Government of Andhra Pradesh fur 
setting up District Rehabilitation 
Centres (MUR 377) 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 385 

Need to provide financial assistance to the 
Government of Karnataka for 
establishing a Modem Training Institute 
and Research Centre for drivers at 
Hassan, Kamataka (MUR 377) 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 381-82 

Need to provide finanCIal assistance to 
the Government ofKerala to rejuvenate 
traditional industries in the State witb 
a view to protect the interests of 
workers (MUR 377) 
(Deb. 16, Vol. XXXVIII. 23-12-2003) 
Col.40) 
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Need to provide financial assistance to 
the Government of Maharashtra to 
tac:kle the 'severe drought situation in 
the State (MUR 377) 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
CoUl2 

Need to provide financial assistance to 
the Government of Orissa to restore 
creek irrigation in Kendrapara and areas 
close to Bay of Bengal coast 
(MURJ77) 
(Deb. IS. Vol. XXXVIII, 22-12-2003) 
Col. 328 

Need to provide financial assistance to 
the Government of Tamil Nadu for 
implementation of underground 
drainage and sewerage system in 
Rasipuram Municipalil)' (M U R 377) 
(Deb. 7. Vol. XXXVII. 10-12-20031 
Co\. 387 

Need to provide financial assistance to 
the sugarcane growers of Bihar whose 
crops have been affected b)' drought 
(MURJ77) 
(Deb. 8. Vol. XXXVII. 11-12-2003) 
CoI.412-J3 

. Need to provide four-line connectivity 10 
N~ Mangalore Port with the National 
Highway and Golden Quadrilateral 
(MUR377) 
(Deb. 5, Vol. XXXVII. 08-1~-:!O{)3) 
Col. 349-50 

Need to provide mobile: telephone tacilil~ 
in all the lalukas of Prabhani 
Parliamentar) Constituency, 
Maharashtra(MVR 377) 
(Deb. 13. Vol. XXXVIIII. 18-12-2003) 
Col. 441 

Need to provide mobile telephone services 
in Bharuch Parliamentary Constituency. 
Gujar.tl(MUR 3771 
iDeb. 8, Vol. XXXVII. 11-12-2003) 
Col. 414 . 

Need to provide monthly allowance to 
registered unemployed youths in 
Mabarashtra and other parts of the 
rouAtry(MUR 377) 
(Deb. I S, Vol. XXXVlII. 22-12-2003) 
CoJ.328-29 

\ 

Need to provide necessary clearance to 
Kerala Roads and Bridges Corporation 
for carrying out construction of 
Railway overbridges in Palghat 
Parliamentary Constituency (MUR 377) 
(Deb. II, Vol. XXXVIII. 16-12-2003) 
Col.31G-11 

Need to provide pension to ex-soldiers 
compulsorily retired from Army on 
Medical grounds (MUR 377) 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col. 488-89 

Need to provide rail services linking 
Parwanoo-Badoliwala- Nalagarh-
Dabota areas in Himachal Pradesh with 
Chandigarh (MUR 377) 
(Deb. 7, Vol. XXXVII. 10-12-2003) 
Col. 337 

Need to provide special grants to Bharal 
Heavy Plates and Vessels Limited in 
Andhra Pradesh to make viable 
(MUR 377) 
(Deb. S. Vol. XXXIX, OS-02-20(4) 
Col. 280-8 I 

Need to provide the benefit of 
rehabilitation package to the families 
!>Cttled in forest areas in Andaman and 
Nicobar Islands (MUR 377) 
(Deb 6. Vol. XXXVII. 09-12-2003) 
C& 305 

Na>d to provide unemploymem allowance 
to all the registered unemployed youth 
in the country (MUR 377) 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col. 493 

Need to rationalize Ick"hone rentals for 
rural and urban areas in the country 
(MUR377) 
(Deb. 3. Vol. XXXVII. 04-12-2003) 
Col. 38~ 
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Need to re-define Manjhi (Manjhwar) caste 
in view of its various sub-castes in 
Madhya Pradesh for indusion in list 
of Scheduled Tribes (MUR 377) 
(Deb. 3. Vol. XXXVII, 04-12-2003) 
Col. 379 

Need to re-open Regional Centre of 
National Savings Organisation, 
Ahmedabad (MUR377-) 
(Deb. 15, Vol. XXXVIII,22-12-2003) 
Col. 323 

Need to release a lumpsum amount for 
early completion of gauge conversion 
work between Narkatia Ganj and 
Darbhanga in North Bihar(MUR 377) 
(Deb. 12, Vol. XXXVIII. 17-12-2003) 
Col. 423-24 

Need to release adequate funds for proper 
maintenance and upgradation of 
National Highway No. 76 in Banda and 
Chitrakoot districts of Uttar Pradesh 
(MUR377) 
(Deb. 8, Vol. XXXVII. 11-12-2003) 
Col.412 

Need to release funds for building high 
power T. V. transmission centre at 
Radhanpur in Banaskantha 
Parliamentary Constituency. Gujarat 
(MUR377) 
(Deb. 15. Vol. XXXVIII. 22-12-2003) 
Col. 324 

Need to release funds for repair of the 
National Highway No. 101 on Chhapra 
Mohammadpur Section in Bihar 
(MUR377) 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col. 492 

Need to release funds for setting up a high 
power TV transmission centre at 
Radhanpur, Gujarat (MUR 377) 
(Deb. 3. Vol. XXXIX, 03-02-2004) 
Col. 68 

Need to release funds from Central Road 
Fund for construction of roads in 
Bharuch Parliamentary Constituency, 
Gujarat (MUR 377) 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col.422-23 

Need to restore concessional tarilfto rural 
landline telephone subscribers' in 
Dakshina Kannada Telecom district 
(MUR377) 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 381 

Need to resume air services from Jabalpur 
(MUR377) 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 438 

Need to retain the Branch Office ofLiC at 
Khelari, Jharkhand (MUR 377) 
(Deb. II. Vol. XXXVIII, 16-12-2003) 
Col. 306 

Need to revamp and restructure the 
Regional Rural Banks with NABARD 
as the apex institution with 8 major 
share holding (MUR 377) 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 413 

Need to review floor space index in the 
Secunderabad Cantonment area with a 
view to regularise existing commercial 
and residential buildings in the area 
(MUR377) 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 72-73 

Need to review RuraVUrban classification 
criteria fixing rentals of telephones 
(MUR377) 
(Deb. 10, Vol. XXXVII. 15-12-2003) 
Col. 473 

Need to review the forest conservation 
policy (MUR 377) 
(Deb. 16, Vol. XXXVIII. 23-12-2003) 
Col. 399-400 
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Need to review the functioning of Dugda 
Coal Washery and others Units of 
Bharat Coking-Coal Limited (MUR 377) 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 486-37 

Need to review the salary and allowances 
of employees working in community 
Polytechnic Project (MUR 377) 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 470-7 1 

Need to review the working of Rural Banks 
in the country and set up a national 
Rural bank for the benefit of farmers 
(MUR377) 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
CoI.411-12 

Need to revise Minimum Support Price for 
paddy and to waive the interest on 
loans raised by paddy growing fanners 
(MUR377) 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 427 

Need to revise royalty on coal. ferrous 
and non-ferrous metals and pay the 
outstandings to the Government of 
Orissa (MUR 377) 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 396 

Need to revive the Naginimora Railway 
Station and Construction one rail link 
from Dimapur to Naginimora via 
Chimukedima and Tuli in Nagaland 
(MUR377) 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 472 

Need to run Kaifiat Express nom Mau 
Junction in V.P. (MUR 377) 
(Deb. 3. Vol. XXXVII. 04-12-2003) 
Col. 384 

Need to safeguard the interests of local 
people while implementing Sethu 
S.unudram Ship Canal Project in Tamil 
Nadu (MUR 377) 
(Deb. 12. Vol. XXXVIII. 17-12-2003) 
Col. 426-27 

Need to sanction adequate funds for 
setting up hostels for the benefit of 
tribal girls in Gajapati district, Orissa 
(MUR377) 
(Deb. 3, Vol. XXXVII. 04-12-2003) 
Col. 180-81 

Need to set up a Bench of High Court at 
Thiruvananthapuram. Kerala 
(MUR377) 
(Deb. II. Vol. XXXVII1. 16-12-2003) 
Col. 309 

Need to set up a heavy industry in 
Mahabunagar district, Andhra Pradesh 
(MUR3n) 
(Deb: 5. Vol. XXXVII. 08-12-2003) 
Col. 348-49 

Need to set up a new Regional Rural Bank 
at Kottarakkara in Quilon District under 
State Bank ofTravancore (MUR 377) 
(Deb. 15. Vol. XXXVIII, 22-12-2003) 
Col 324-25 

Need to set up a Regional All India 
Institute of Medical Sciences in 
Jharkhand (MUR 377) 
(Deb. 8, Vol. XXXVII. 11-12-2003) 
CoI.40B-<19 

Need to set up a Rubber Park at 
pathanapuram in Kollam district, Kerala 
(MUR377) 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 439-40 

Need to set up additional LPT centres in 
Keonjhar Parliamentary Constituency 
and also upgrade the existing All India 
Radio Station (MUR 377) 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Co1.307'{)8 

Need to set up an Information Technology 
Park at Bilaspur or Hamirpur in 
Himachal Pradesh (MUR 377) 
(Deb. 8, Vol. XXXVII. 11·12-2003) 
Col. 409 
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Need to set up an International Container 
Trans Shipment Terminal at Cochin, 
Kerala(MUR371) 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 403 

Need to set up an L.P.a. Bottling Plant at 
Bhagalpur, Bihar (MUR 177) 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 280 

Need to set up industries in Naxalite-prone 
districts in Bihar (MUR 377) 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 351 

Need to set up proposed Navodaya 
Vidyalaya in Manvat Taluka in 
Parbhani Parliamentary Constituency, 
Maharashtra (MUR 377) 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 307 

Need to shift raw material division of the 
Steel Authority of India from Kolkata 
to Singhbhum in Jharkhand (MUR 377) 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 395 

Need to Stan Air services from Raxaul 
Airport in North Bihar (MUR 377) 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 485 

Need to stan mobile service of BSNL in 
Macchlishhar and Patti Tehsil in Uttar 
Pradesh (MUR 377) 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col.JSI 

Need to strengthen the rural banks and 
grant autonomy to the national Gramin 
Bank underNABARD(MUR 377) 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col.411 

Need to take appropriate measures to 
check the incidents of fire in the Coal 
mines of Central Coalfields Limited in 
the Bokaro-Kargil region (MUR 377) 
(Deb. 7, Vo\. XXXVII, 10-12-2003) 
Col. 382 

Need to take concrete steps to mitigate 
the problem of unemployment in the 
country (MUR 377) 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 305-06 

Need to take effective measures to control 
spiderworm disease affecting coconut 
crop in Erode district and other pans 
ofTamil Nadu (MUR 377) 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 74-75 

Need to take steps for all-round 
development of North Bengal 
(MUR377) 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 383 

Need to take steps to check increase in 
the price of Natural Gas following the 
dismantling of Administered Price 
Mechanism (MUR 377) 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 309 

Need to take steps to facilitate repatriation 
of nine youths of Tamil Nadu. facing 
trial in Malaysian Court (MUR 377) 
(Deb. 8. Vol. XXXVII. \1-12-2003) 
Col. 409 

Need to take steps to protect the interests 
of weavers in Tamil.Nadu (MUR 377) 
(Deb. 16, Vol. XXXVIII. 23-12-2003) 
Col. 402 

Need to take suitable measures to tackle 
the problem of severe drought in 
Karnataka (MUR 377) 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 412 

Need to take suitable measures to check 
circulation of counterfeit currency and 
other Government documents 
(MUR371) 
(Deb. IS. Vol. XXXVIII, 22-12-2003) 
Col. 325 
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Need to take up gauge conversion work 
and introduce additional trains in the 
State 'of Unaranchal for its speedy 
development (MUR 377) 
(Deb. 4, Vol. XXXIX. 04-02-2004) 
Col. 292-93 

Need to take up infrastructural 
development of Chanchal Sub-
Division and release funds for Hood 
management programme in Maida 
district. West Bengal (MUR 377) 
(Deb. 16. Vol. XXXVIII. 23-12-2003) 
Col. 400 

Need to take initiatives to evolve tribal-
friendly programmes for the benefit of 
Adv~is and Moolvasis of Jharkhand 
(MUR377) 
(Deb. 7, Vol. XXXVII. 10-12-2003) 
Col.3111 

Need to upgrade the existing road 
connecting National Highway Nos. 30 
and 2 in Bhojpur district, Bihar as a 
National Highway (MUR 377) 
(Deb. 4. Vol. XXXIX, 04-02-2004) 
Col. 295 

Need to withdraw restrictions imposed on 
Haj air-fare subsidy (MUR 377) 
(Deb. 6. Vol. XXXVII. 09-12-2003) 
Col. 308 

Mallritius 

Establishment of MTNL Subsidiary in 
Mauritius 
(Deb. 2, Vol. XXXVII. 03-12-2003) 
Col. 464-65 

Maximum RetaH Price 
Cost of Production and MRP 

(Deb. 9. Vol. XXXVII. 12-12-2003) 
Col. 196-97 

Mat 
Export of Meat 

(Deb. 14. Vol. XXXVIII, 19-12-2003) 
Col. 241-43 

Mecon Umited 
Revival ofMecon Limited 

(Deb. IS, Vol. XXXVIII. 22-12-20OJ) 
Col. 117-20 

Medal WiaDen 
Pension to Medal Winners 

(Deb. 16. Vol. XXXVIII. 23-12-2003) 
Col. 331 

Mecia 
Alleged Misutilisation of Funds by the 

Government for Issuing 
Advertisements in the Media 
(Deb. 3. Vol. XXXIX. 03-02-2004) 
Col. 89-97 

Employees of Media Organisation under 
EPFS 
(Deb. 5, Vol. XXXVII. 08-12-2003) 
CoI.I08.()9 

FDI in Print Media 
(Deb. 5, Vol. XXXIX. 05-02-2004) 
Col. 23 1-34 
(Deb. 8, Vol. XXXVIJ, 11-12-2003) 
Co1.2~5 

Holding ofForeign Equity in NDTV 
(Deb. 8. Vol. XXXVII, 11-12-2003) 
Col. 256-57 

Seminar on Media 
(Deb. 5. Vol. XXXiX. 05-02-2004) 
Col.8S-86 

,Medi • •• d lafor •• tioD Ceatre for 
F..ducatioII 

Establishment of MICE in KeraJa 
(Deb. 12. Vol. XXXVIIl.17-12-2oo3) 
Co1.201'()2 

Me&lal.8b 
Media Lab 

(Deb. 4, Vol. XXXIX. 04-02-2004) 
Col. 29 

Media Policy 

Uniform Media Policy 
(Deb. 3. Vol. XXXVII. 04-12-2003) 
Col. 285-86 



SUBJECT INDEX 197 

Medical Benelit Scheme I Medical Council or India 

Medical Benefit Scheme for SBII EmpoweringMClandSMCs 
Employees I (Deb. 7. Vol. XXXVII. 10-12-2003) 
(Deb. 4. Vol. XXXVII. 05-12-2003) Col. 337 

Col. 133 RecommendationsofMCI 
Medical Claims (Deb. 7. Vol. XXXVII. 10-12-2003) 

Payment for Emergency Services 
(Deb. 7, Vol. XXXVII. 10-12-2003) 
Col. 132-33 

Medkal CoIIqes 

Common Entrance Test for Medical/Dental 
Colleges 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col.265 

Conversion of Base Hospital into Medical 
College 
(Deb. 5. Vol. XXXIX. 05-02-2004) 
Col. 193-94 

Establishment of Medical College in 
Tripura 
(Deb. 7. Vol. XXXVII, 10-12-2003) 
Co1.321-23 

Medical Colleges in Kamataka 
(Deb. 2. Vol. XXXVII, 03-12-2003) 
Col. 458-59 

Opening of Medical Colleges 
(Deb. 7, Vol. XXXVII. 10-12-2003) 
Col. 195-96 

Recognition of Medical and Dental 
Colleges 

Col. 191 

Revision in Mandat(\ry Regulations of 
MCI 
(Deb. 4. Vol. XXXIX. 04-02-2004) 
Col. 130-31 

Medicll Eduation 

Foreign Applicants for Medical Courses 
(Deb. 12. Vol. XXXVIII. 17-12-2003) 
Col. 104 

Medical Courses 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col. 442-43 

Medical Education Standard 
(Deb. 2, Vol. XXXVII. 03-12-2003) 
Col. 280-81 

Reducing Internship Period for MBBS 
Course 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col. 302.{j] 

Medical Equipmeots 

Alleged Irregula.rities in purchase of 
Medical Equipments 
(Deb. 4. Vol. XXXIX. 04-02-2004) 
Col. 77-78 

(Deb. 2. Vol. XXXVII. 03-12-2003) Imports of Coronary StentslDevices 
Col. 409-10 (Deb. 7, Vol. XXXVII. 10-12-2003) 

Recognition of Medical College in Assam Col. 314 
(Deb. 12. Vol. XXXVIII. 17-12-2003) I Safe Operation of X-Ray Machines 
Col.329 (Deb. 12. Vol. XXXVlII, 17-12-2003) 

Recognition of Medical Colleges 
(Deb. 2, Vol. XXXVII, OJ- I 2-2003) 
Col. 52-55 
(Deb. 12, Vol. XXXVIII. 17-12-2003) 
CoI.2JO-1 I 

Col. I 13-14 

Medicll Flcilities 

Central Legislation for Medical Services 
(Deb. 12. Vol. XXXVIII. 17-12-2003) 
Col. 52-SJ 



198 LOK SABHA 

Hospital/Medical Facilities along the 
National Highways 
(Deb. 12. Yol. XXXVIII. 17-12-2003) 
Col. 197-200 

Medical Facilities/Drugs to AIDS Patients 
(Deb. 7. Vol. XXXVII. 10-12-2003) 
Col.~ 

Medical Facility to Ex-Servicemen 
(Deb. 8. Vol. XXXVII. 11-12-2003) 
CoL 224-2S 

Upgradation of Medical Facilities 
(Deb. 7. Vol. XXXVII. 10-12-2003) 
Col.211 

Medicallnstitutn 
Setting up of Institutes on the lines of 

AIIMS 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col. 96-97 

Medical Reimbanemml 
Medical Reimbursement 

(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col. 309-10 

Medical Raeardl 
Research on Cancer 

(Deb. 7. Vol. XXXVII. 10-12-2003) 
Col. 172-73 

Medica' Store Depots 
Expired Medicines in Medical Store 

Depots 
(Deb. 7. Vol. XXXVII, 10-12-2003) 
Col. 20-25 

Medical Tourilm 
India as Destination for Specialised 

Treatment 
(Deb. 7, Vol. XXXVII, 10-12.2003) 
Col. 210 

MedicaJ TreatDlellI 
India as Destination for Specialised 

Treatment 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 210 

WHO Guidelines for Cancer Treatment 
(Deb. 7. Vol. XXXVII, 10-12-2003) 
Co1.26S~ 

Medieinal PIa .... 
AEZ Project for Medicinal and Aromatic 

Plants 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 209-10 

Consef\lation of Medicinal Plants 
(Deb. 12. Vol. XXXVIII, 17-12-2003) 
CoI.IOI~2 

Cultivation of Medicinal Plants in 
Jharkhand 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Co1.263~ 

Mediciaes 
Anti-Cancer Product 

(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col. 382 

Anti-Diabetic Drug Phenformin 
(Deb. 2, Vol. XXXVII. 03-12-2003) 
Col. 67-08 

Avartability of lsoptin 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
CoL 13\-32 

hempting Penicillin-G from Import 
Registration Requirements 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
CoI.3l2-33 

Exorbitant Prices for Drugs 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 33l-34 

Expired Medicines in Medical Store 
Depots 
(Deb. 7, Vol. XXXVII. 10-12-2003) 
Col. 20-25 

Herbal Contraceptive Pills 
(Deb. 2, Vol. XXXVII. 03-12-2003) 
Col 233·34 

Herbal Product to Replace Insulin 
(Deb. 4, Vol. XXXIX. 04-02·2004) 
Col. 53 
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Inclusion of Medicines in DPCO 
(Deb. 12. Vol. XXXVIII. 17-12-2003) 
Col. 193-94 

Life Saving Drugs 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 233 

Life Saving Medicines 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Coli 71-72 

Marketing of Lctrozole 
(Deb. 12. Vol. XXXVIII. 17-12-2003) 
Co1.102·{)J 

Old Rabies Injections 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col. 274-75 

Patents for Traditional Medicines 
(Deb. 12. Vol. XXXVIII. 17-12-2003) 
Col. 62 

Shonage of Medicines in AIIMS 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 332-33 

Supply of Medicine to African and 
Caribbean Countries 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 449·50 

Supply of Medicines 
(Deb. 7, Vol. XXXVII. 10-12-2003) 
Col. 226 

Supply of Medicines by Blacklisted 
Companies 
(Deb. 2, Vol. XXXVII. 03-12-2003) 
COl.21S 

Meditation Courses 

Spiritual and Meditation Course 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 122-23 

Members ofParlia1aeBt 

Letters from Members 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 88-89 

Members of Lok Sabha (Declaration of 
Assets and Liabilities) Rules-Laid 
(Deb. 5, Vol. XXXIX, OS-02-2004) 
Col. lS I 

Need to regularise unauthorised colonies 
in Delhi and to allow Members of 
Parliament to utilize the MPLAD funds 
for development of such colonies 
(Sub.) 
(Deb. IS. Vol. XXXVIII. 22-12-2003) 
Co1.318-19 

Member's Sworn 

Affirmation by Dr. Sebastian Paul and 
Shri Mohile Patil Pratapsinh Shankarrao 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. I 

Member Sworn-Shri Pratapsinh 
Shankarrao Mohite Patil 
(Deb. 2, Vol. XXXVII. 03-12-2oo3) 
Col. 1·3 

Mental HealtbAwareness Programme 

Mental Health Awareness Programme 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 131-32 

Mercantile Marine Departments 

Offices of Mercantile Marine Departments 
(Deb. 7, Vol. XXXVII. 10-12-2003) 
CoI.2S3-S4 

Mermant Shipping 

The Merchant Shipping (Amendment) 
Bill. 2003 - Consid. 
(Deb. 13, Vol. XXXV Ill, 18-12,2oo3) 
Col. 48S-S 10 

MereuI}' 

Ban on Use and Import of Mercury 
(Deb. 5, Vol. XXXVII. 08-12-2003) 
Col. 58-60 
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Messages fl'Olll Rajya Sabba I 
I. Appropriation (Vote on Account) 

Bill. 2004-Passed without 
recommendation 

2 Appropriation Bill, 2004-Passed 
without recommendation 

3. Finance.BiII, 2004-Passed without 
recommendation 

(Deb. 5, Vol. XXXIX, 05-02-2004) 
CoU 7()' 71 
I. Foreigners (Amendment) Bill. 

2003-Passed by Rajya Sabha 
2 Appropriation (Railways) Vote on 

Account Bil~ 2004-Passed without 
any recommendation 

3. Appropriation (Railways) Bill, 
2004-Passed without any 
recommendation 

4 Appropriation (Railways) No.2 Bill, 
2004-Passed without any 
recommendation 

S. British Statutes (Repeal) Bill 2003-
Passed by Rajya Sabha 

(Deb. S, Vol. XXXIX. 05-02-2004) 
Col. 249-S I 
I. Forward Contracts (Regulation) 

Amendment Bill, 2003-As passed 
by Rajya Sabha 

2 Sick Industrial Companies (Special 
Provisions) Repeal Bill, 2003-
Agreed without any amendment 

3. Taxation Laws (Amendment) Bill, 
2003-Agreed without any 
amendment 

4. Representation of the People 
(Second Amendment) Bill, 2003-
Agreed without any amendment 

S. Delimitation (Amendment) Bill, 
2003-Agreed without any 
amendment 

(Deb. 12, Vol. XXXVIII, 17-12-2003) 
CoI.40~ 

I. Indian Coum,;il of World Affairs 
(Amendment) Bill, 20OJ--Passed by 
Rajya Sabha with amendments 

2. Constitution (Ninet),-seventh 
Amendment) Bill, 20OJ-Passed by 
Rajya Sabha without amendments 

1 Prevention of Terrorism 
(Amendment) Bill, 2003-Passed by 
Rajya Sabha without amendments 

4. Citizenship (Amendment) Bill, 
2003-Passed by Rajya Sabba 

(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 333-36, 461 ~2 
I. Indian medicine Central Council 

(Amendment) Bill. 2003-Passed by 
the Rajya Sabba 

2 Electricity (Amendment) Bill, 
2oo3-Passed by Rajya Sabha 

3. British Statules(RepeaI) BiII,2003-
Passed by Rajya Sabba 

(Deb. 7, Vol XXXVII, 10-12-2003) 
Col. 356 
I. Railway Protection Force 

(Amendment) Bill, 2003--Aspas9«l 
by Rajya Sabba 

2. Railway (Second Am-!ndment) Bill, 
2oo3-As passed by Rajya Sabha 

(Deb. 9, Vol. XXXVII. 12-12-2003) 
Col. 296 
l. Uttar Pradesh Reorganisation 

(Amendment') Bill. 2003-Agreed 
without any amendment 

2. Appropriation (No.S) BiU-Agreed 
without any amendment 

(Deb. 16, Vol. XXXVIlf,23-12-2003) 
CoI.36~ 

Industrial Development Bank (Transfer of 
Undertaking and Repeal) Bill, 2003 
(Deb. I I, Vol. XXXVIII, 16-I 2-2003) 
Col. 304 
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Nomination and ElI!ction of Shri S. 
Viduthalai Virumbi. Member. Rajya 
Sabha. to associate with the Committee 
on Public Accounts of the Lok Sabha 
(Deb. 15. Vol. XXXVIII. 22-12-2003) 
Col. 282 

Metal Detecton 
Failure of Metal Detectors 

Migration 
Allotment of DDA Flats to Punjab 

Migrants 
(Deb. II, Vol. XXXVIII. 16-12-2003) 
Col. 191 

Inter-State Migration 
(Deb. 16. Vol. XXXVIII. 23-12-2003) 
Col. 247 

Migration of Hindus from Bangladesh 
(Deb. 5. Vol .. XXXVII. 08-12-2003) (Deb. t I. Vol. XXXVIII. 16-12-2003) 
Col. 325-26 I Col. 116 

Metals I Migration to NCT of Ddhi from the 
Closure of Khetri Copper Mines I' Neighbouring States ~ 
~~b~ 6, Vol. XXXVII. 09-li-2003) fo~~·4~~01. XXXVII. 02-12-200..1) 

Need to revise royalty on coal. ferrous 
and non-ferrous metals and pay the 
outstandings to the Government of 
Orissa (MUR 377) 
(Deb. 16. Vol. XXXVIII. 23-12-2003) 
Col. 396 

Production of Aluminium 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 66 

Revision of Ceiling of Export of Chrome 
Ore 
(Deb. 1.0, Vol. XXXVII. 15-12-2003) 
Col. 134-35 

Metro Rail Services 

Metro Rail Services 

Welfare of Migrants Labourers 
(Deb. 10. Vol. XXXVII. 15-12-2003) 
Col. 414 

Militaney 
Kashmiri Youths Crossing Border 

(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 157-58 

Militancy on Bengal Bhutan Border 
(Deb. I. Vol. XXXVII. 02-12-2003) 
Col. 124-25 

Need to check increasing militant activities 
in Block-I area ofKarbiAnglong District 
in Assam (MUR 377) 
(Deb. 8. Vol. XXXVII. 11-12-2003) 
Col.41O 

Militants 
List of Militant Groups 

(Deb. 6. Vol. XXXVII. 09-12-2003) (Deb. 4. Vol. XXXIX. 04-02-2004) 
Col. 27-30 Col. 133-34 

Mica I Talks with Militants 
P d . IE rt fM' (Deb. I. Vol. XXXVII. 02-12-2003) ro uctlon xpo 0 Ica C I 77 

(Deb. II. Vol. XXXVIII. 16-12-2003) o. 
Col. 120-21 Use of Mobile by Militants 

(Deb. 6. Vol. XXXVII. 09-12-2003) 
Mid-day Meal Scheme Col. 14243 
M id-day Meal Scheme 

(Deb. 2, Vol. XXXVII. 03-12-2003) 
Col. 334-35 

Use of Toy Planes by Militants 
(Deb. I, Vol. XXXVII. 02-12-2003) 
Col. 169 
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Military 

Opening of Military Station 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 122 

Mille Acddeats 

Benefits to Dependents 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 101-02 

Mine Accidents 
(Deb. 5, Vol. XXXVII, 01-12-2003) 
Col. 119-22 

Miae .... Water 
Norms for Packaged DrinkingINatural 

Mineral Water 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 41 43 

Miaerals 

Domestic Production of Imported 
Minerals 
(Deb. ) I, Vol. XXXVIII. 16-12-2003) 
Col 177 

Exploration of Minerals by GSI 
(Deb. 1\, Vol. XXXVIII, 16-12-2003) 
Col. 254-56 

Minerals Exploration 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 55-57 

Minerals Sand Mining in KeraJa 

Mines 
Chromite Mines 

(Deb. IS, Vol. XXXVIII,22-12-2003) 
CoI.97..1J9 

Closure of Khetri Copper Mines 
(Deb. 6. Vol. XXXVII, 09-12-2003) 
Col. 88 

Computerization in Mines 
(Deb. 6, Vol. 'XXXVII, 09-12-2003) 
Col. 176-77 

Mines to Orissa 
(Deb. I. Vol. XXXVII, 02-12-2003) 
Col. 164-65 

Modernisation of Mines 
(Deb. 11, Vol. XXXVIII. 16-12-2003) 
Col. 232-33 

Pilferage from Mines of Orissa 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 192 

Shifting of Indian School of Mines 
(Deb. 6, Vol. xxxvn, 09-12-2003) 
Col. 71 

Workers Killed and Injured in Coal Mine 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 121-23 

Miaim .... Stlpport Price 

Committee for Minimum Suppon Price of 
Cotton 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 176 

(Deb. 6, Vol. XXXVII, 09-12-2003) floorPrice 
CoI.IOI.()4 (Deb. 15, Vol. XXXVIlI,22-12-2003) 

Need to enhance the rates of royalty on 
non-coal major minerals (MUR 377) 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 385-86 

Col. 111-12 
MSP of Oil SeedslPulses 

(Deb. 9. Vol. XXXVII, 12-12-2003) 
Col. 214-15 

MSP on Jute 
Production, Import and Export of Minerals (Deb. 9, Vol. XXXVII. 12-12-2003) 

(Deb. 16, Vol. XXXVIII,23-12-2003) CoI.45-46 
Col. 178-86 

Survey for Mineral Resources 
(Deb. I. Vol. XXXVII, 02-12-2003) 
Col. 190 

Need to declare Minimum Support Price 
of Chillies (MUR 377) 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 490-91 
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Need to fix the Minimum Support Price for 
sugarcane (Sub.) 
(Deb. 15, Vol. XXXVIII,22-12-2003) 
Col. 2-9.306-07 

Need to revise Minimum Support Price for 
paddy and to waive the interest on 
loans raised by paddy growing farmers 
(MUR377) 
(Deb. 12, Vol. XXXVIII. 17-12-2003) 
Col. 427 

Protection to Minimum Support Price 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 252-S3 

Minimum Wages 

Non-Payment of Minimum Wages by 
Contractors . 
(Deb. IS, Vol. XXXVIII,22-12-2003) 
Col. 142 

Mining 

Vigilance Mechanisms in Ministry and 
PSUs 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 249-S0 

Minorities 

IS-Point Programme for Welfare of 
Minorities 
(Deb. 13. Vol. XXXVIII, 18-12-2003) 
Col. 75-77 

Alleged atrocities on minorities in Jhabua, 
Madhya Pradesh (Sub.) 
(Deb. 2, Vot XXXIX, 30-01-2004) 
Col. 37-44 

Grants for Backward Sections and 
Minority Communities 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 87-88 

Migration of Hindus from Bangladesh 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 116 

Illegal Mining by Private Companies Need to include Dalit Muslims, Dalit 
(Deb. II, Vol. XXXVIII, 16-12-2003); Christians and Certain other backward 
Col. 33-35 . communities in the list of Scheduled 

Lease for Mining Operations ,Castes/Scheduled Tribes and to 
(Deb. 5, Vol. XXXVII.. 08-12-2003) i provide reservation benefits to 
Col. 106-07 them (CA) 
. . .. (Deb. 13, Vol. XXXVIII I, 18-12-2003) 

Prrvate Investment 10 Mmmg Sector Col 411-29 
(Deb. I, Vol. XXXVII. 02-12-2003) . 
Col. 198-99 , Non-Recovery of Amount by MOPC 

(Deb. 13. Vol. XXXVIII, 18-12-2003) 
Mining Lic:ences Col, 171 
Scrapping of Coal Mining Licences • Student Loan Scheme by NMDFC 

(Deb. 6. Vol. XXXVII, 09-12-2003) i (Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 237-38 Col. 43-45 

Ministries ~ Missiles 
Category-wise Personnel in the Ministry Akash Missile Project 

(Deb. 7. Vol. XXXVII. 10-12-2003)' (Deb. 3. Vol. XXXVII, 04-12-2003) 
C'{ll. 250-51 Col. 278-79 

Reform Agenda for Ministries 
(Deb. 12, Vol. XXXVIII,17-12-2003) 
Col. 116-28 

Staff Strength in Agricultural Ministry 
(Deb. 5, Vol. XXXVII. 08-12-2003) 
Col. 250 

Missile Stock 
(Deb. 3, Vol. XXXVII. 04-12-2003) 
Col. 225 

Test'ing of Brahmos Missile 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 251-52 
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Million 10 Moon Programme 
(Deb. 12, \tnL XXXVIII, 17-12-2003) 
CoLlS9-a) ,. ',_ 

Need to-open trade route between lncIia, 
Myaamaraad Bangladesh from 
M"1ZOnIJD fur its all round development 
(MUR377) 
(Deb. 10, \tnl. XXXVII, 15-12-2003) I 

Increase in Teledensity 
(Deb. 12. Vol. XXXVIII, 17-12-2003) 
Col 283 

Mobile Connections in J&K 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 132 

Mobile Phone Services 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col 132 

CoL 474 I Monitoring on Re-use of Stolen Mobiles 
MoIJIe'&leplaolleCoapaDiel '(Deb. 4, Vol. XXXIX, 04-02-2004) 

E hID b L· . d M b'I' I Col. 149-50 neroac: ent y Imlte 0 I lty . . . 
Companies , Need for early commLSSlOntDg ofB.S.N.L. 
(Deb. 7, \tnt. xxxvn, 10-12-2003) cellphone service in Salur town, 
CoL 211-89 I Andhra Pradesh (MUR 377) 

ShowCauaeNoticestoCeUuJarCoorpanies (Deb. 16, Vol. XXXVIII. 23-12-2003) 
(Deb. 12, \tnt XXXVlD, 17-12-2003) CoL40I-02 
Col. 35 I-52 Need to augment V. T.S. capacity in Shconi 

MebIe ~ I di5trict and introduce mobile services 
Biddiac for Limited Mobility ! at Murai and Khawasa border of 

(Deb. 7, Vol. XXXVII, 10-12-2003) I National Highway No.7 in Madhya 
Col 219-21 I Pradesb(MUR 377) 

BSNLSchemes for MobiJe Subscribers i (Deb. 14, Vol. XXXVIII. 19-12-2003) 
(Deb. 7. \tn). XXXVII, 10-12-2003)! Col. 4)) 
CoL217-18 , Need to introduce cellular/mobile phone 

BSNlIMTNLSimc.ds I services inTripura (MUR 377) 
(Deb. ~ Vol. XXXVII. 10-12-2003) I (Deb. IS, Vol. XXXVlII,22-12-2oo3) 
CoL 53-56 I Co1326 

I 

Cellular Phone Service in N.E. States i Need to introduce Mobile Telephone 
(Deb. 2, Vol. XXXVII, 03-12-2003) I Services in Yavatmal District. 
Col. 386-88 I Maharashtra (MUR 377) 

CelluJarlMobile Phone Facility in West I (Deb. 12. Vol. XXXVIII, ]7-12-2003) 
~ ; Col 425 
(Deb. 2. Vol. XXXVn, 03-12-2003) i . 
CoI.294-9S ! Need to meet the demand for additional 

Development on Metal for Mobile Chips Ii mobile phone connections and Sim 
(Deb. 7, Vol. XXXVII, 10-12-2003) I Cards in Bokaro, Dhanbad. Giridih and 
Col 179 . I other districts in the State of Jharkhand 

Growth of Cell Phones i (MUR 377) 
(Deb. 4, Vol. XXXIX. 04-02-2004) I (Deb. 4, Vol. XXXIX. 04-02-2004) 
Col 32 ! Col. 291 
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Need to provide mobile telephone facilities Modem Food Industries Ltd. 
in all the talukas of Prabhani VRS in MFIL 
Parliamentary Constituency, 
Maharashtra (MUR 377) 
(Deb. 13, Vol. XXXVIIII,18-12-2003) 
Col. 441 

Need to provide mobile telephone services 
in Bharuch Parliamentary Constituency, 
Gujarat (MUR 377) 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col.414 

Need to start mobile service of BSNL in 
Macchlishhar and Patti Tehsil in Uttar 
Pradesh (MUR 377) 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 351 

Performance ofWLL Services 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 137-38 

Pulse Rate of Cellular Phone Calls 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 202-03 

Slashing of Long Distance TarifffMobile 
Interconnect Rates 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 208-10 

Upgraded WLL Mobile Services 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 355-56 

Use of Mobile by Militants 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 14243 

WLL Service in Kamataka 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 261-62 

WLL Services 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 20-22 

WLL System in Rural Areas in Rajasthan 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 77-79 

(Deb. 2, Vol. XX:XVII, 03-12-2003) 
Col. 443-44 

Money Laundering 
Finance Intelligence Unit 

(Deb. 9, Vol. XXXVII, 12-12-2003) 
Co1.213-14 

Money Laundering Cases 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 225 

Monitoring Movement 
Monitoring Movement of Passengers 

(Deb. 12, Vol. XXX VItI, 17-12-2003) 
Col. 109 

MODkey Menace 
Monkey Menace in Delhi 

(Deb. 5, Vol. XXXVII, 08-12-2003) 
CoLI 14-15 

Monuments 
Criteria for Selection of Monuments 

(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 28-51 

Earnings from Protected Monuments 
(Deb. IS, Vol. XXXVIIl, 22-12-2003) 
CoI.216 

Facilities for Conservation of Monuments 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 145 

Funding of MonumentsIMuseums 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 153-56 

Information Boards at Monuments 
(Deb. S. Vol. XXXVII, 08-12-2003) 
Col. 206 

Landscaping of Monuments 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 282-302 

Light and Dance Shows at Monuments 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 318-20 
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Maintenance of Ancient Temples and i MoU between SlOB) and Oriental Bank 
Monuments ; of Commerce 
(Deb. IS. VoL XXXVlll,22-12-2003) I; (Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 207 . Col. 297 

Monuments Destroyed in Gujorat I MouataiaeeriBlTeam 
(Deb. IS, Vol. xxxvm, 22-12-2003) ITBPMountaineering Team 
Col. 24749 (Deb. I, Vol. XXXVII, 02-12-2003) 

Opening of Cell for Public in Agra fort Col. 94 
(Deb. 10, Vol. XXXVII, IS-12-2003) I MPIADS 
CoI.3SS Disbursement of funds under MPLADS 

Procectl:d Monuments I (Deb. 4, Vol. XXXIX, 04-02-2004) 
(Deb. S, Vol. XXXVII, 01-12-2003); ColSS~1 

Col. 220-21 i ImpiementationofMPLAD Works 
(Deb. IS, Vol. XXXVIII, 22-12-2003) I (Deb. 4, Vol. XXXIX, 04..p2-2004) 
CoI.22l-30 : Col. 73-74 

- Protection of Monuments I Need to regularise unauthorised colonies 
(Deb. S, Vol. XXXVII, 01-12-2003) I in Delhi and to allow Members of 
W. 125-26 I Parliament to utilize the MPLAD funds 

IefUrbishment of MonUD1etlts ! for development of such cotonies 
(Deb. IS, Vol. XXXVIII. 22-12-2(03) 1 (Sub.) 
Col264-61 j (Deb. IS, Vol. XXXVIll, 22-12-2003) 

MenpeD I..abontorIa u.ited i Col. 311-19 
FWIds Collected by Morepen LaborMories ' MRTPCoat ..... 

I...imieed Cases Registered Under MRTP 
(Deb. 14, Vol. XXXVIII, 19-12-2(03) Commission 
Col 91 (Deb. 9, Vol. XXXVII, 12-12-2003) 

...... Dairy Col. 164 

Fruits and Vegetables sold by Mother 
Daily 
(Deb. IS, Vol. XXXVIII, 22-12-2(03) 
Col. 202·03 

fWlCtioning of NO DB and Mother Dairy 
(Deb. IS, Vol. XXXVIII, 22-12·2003) 
Col. 23 1-32 

Mall 

Cancellation of MoU by Anti-Mining 
Groups 
(Deb. 16, Vol. XXXVlIl,23-12-2003) 
Col. 31 1-12 

Mukherjee ConuaillioD 
Mukherjee Commission ofNetaji 

(Deb. 16, Vol. XXXVIII, 23-12-2003) 
ColI4S-46 

Multi Discip ..... ry MonitorlD&Ageacy 
Findings of MOM A 

(Deb. I, Vol. XXXVII, 02-12-2003) 
CoI.20J 

Multi-N.tto .... Compaaies 
FERA Violations by MNC 

(Deb. 4, Vol. XXXVII, 05-12-2003) 
Co\. 261-69 
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Multilateral Debt 

Multilateral Debt 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 257-58 

Muhiplel Cinema HaUs 
Unifonn Rules for Multiplex Cinema Halls 

(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col.4142 

Mumbai Bomb Blasts 

Bomb Blasts in Mumbai 
(Deb. I, Vol. XXXVII, 02-12-2003) 
CoI.15G-5l 

failure of DD to cover Incident 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 223 

Mumbai National History Society 

Denial of Membership to Mumbai 
National History Society 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 96 

Municipal Corporation ofDelbi 
Transfer ofVasundhara Enclave Area from 

DDAtoMCD 

Need to provide financial· assistance to 
the Government of Tamil Nadu for 
implementation of underground 
drainage and sewerage system in 
Rasipuram Municipality (MUR 377) 
(Deb. 7, Vol. XXXVII, 10-]2-2003) 
Col. 387 

Training to Elected Officials from 
Municipalities and Corporations 
(Deb. 11, Vol. xxxvm, 16-12-2003) 
Col. 243-44 

Museums 
funding of MonumentslMuseums 

(Deb. 15, Vol. XXXVllI, 22-12-2003) 
C.oI. 153-56 

Musie Scbools 
Music Schools in Delhi 

(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 107 

Myaumar 
Need to open trade route between India. 

Myanmar and Bangladesh from 
Mizoram for its all round development 
(MUR377) 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 474 

(Deb. I, Vol. XXXVII, 02-12-2003) 
CoL 14142 Reopening of Stillwell Road 

(Deb. 4, Vol. XXXIX, 04-02-2004) 
MIIIIidpM Law Col. 20 
Model Municipal Law I Trade with Myanmar 

(Deb. 6, Vol. XXXVII, 09-12-2003) (Deb. 9, Vol. XXXVII, 12-12-2003) 
Co1.l75-76 I Col. 207 

Municipalities NABARD 
Demands of Employees ofChandigarh UT I Construction of PHCs 

Administration and Municipal I (Deb. 14, Vol. XXXVIJI, 19-12-2003) 
Corporation Col. 103 
(Deb. 11, Vol. XXXVrn,16-12-2oo3) I L?anforRoadslBridges 
Col. 91-92 I (Deb. 9, Vol. XXXVII, 12-12-2003) 

. .' M" I" . I CoL 193-94 fmanclal ASSistance to unlclpa ltIes m 
Andhra Pradesh Loan through NABARD 
(Deb. I, Vol. XXXVII, 02-12-2003) I (Deb. 14, Vol. XXXVIII, 19-12~2003) 
Col.l42 I Col. 209 



208 LOK SABHA 

NABARD Loan to Andhra Pradesh 
(Deb. 4. Vol. XXXVII. 05-12-2003) 
CoL 287-90' 

NABARD Loan to Customers 
(Deb. 14. Vol. XXXVIll. 19-12-2003) 
Col. 66-67 

Need to merge all the rural banks with 
NABARD and set up an Indian 
National Rural Bank with a view to 
boost ~I economy (MUR 377) 
(Deb. 10, Vol. XXXVII. 15-12-2003) 
Col. 474 

Need to revamp and restructure the 
Regional Rural Banks with NABARD 
as the apex institution with a major 
share holding (MUR 377) 
(Deb. 14, Vol. XXXVIII. 19-12-2003) 
C.ol.413 

Need to strengthen the rural banks and 
grant autonomy to the National Gramin 
Bank under NABARD (MUR 377) 
(Deb. 14. Vol. XXXVIII, 19-12-2003) 
CoL41 I 

Performanu ofNABARD 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. \35-92 

Salary ofRRB Staff 
(Deb. 14. Vol. XXXVII! :9-12-2003) 
Col. 62 

NAFm 
Branches ofNAFED 

(Deb. 10. Vol. XXXVII, 15-12-2003) 
Col. 110-11 

Purchase M~hanism ofNAFED 
(Deb. 15. YOI. XXXVIII. 22-12-2003) 
Col. 193-94 

NapIud 
Economic Package to Nagaland 

(Deb. 16. Vol. XXXVIII, 23-12-2003) 
Col. 135-37 

Jobs for Youths in Nagaland 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 126 

Need to revive the Naginimora Railway 
Station and Construction one rail link 
from Dimapur to Naginimora via 
Chimukedima and Tuli in Nagaland 
(MUR377) 
(Deb. 10, Vol. XXXVII, IS-12-2003) 
CoI.472 

Talks with NSCN (I-M) 
(Deb. 6, Vol. XXXVII. 09-12-2003) 
Col. 134 

NALCO 
Disinvestment ofNALCO 

(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 67-68 

Expansion ofNALCO 
(Deb. 6. Vol. XXXVII, 09-12-2003) 
Co187-88 

Need to award adequate work orders to 
ancillary units by Rourkela Steel Plant 
and NALCO in Orissa (MUR 377) 
(Deb. It, Vol. XXXVIII, 16-12-2003) 
Col. 310 

Social Security Scheme for NALCO's 
Employees 
(Deb. I. Vol. XXXVII. 02-12-2003) 
Col. 133-34 

NatM-
Conversion of Urea Units from Naphtha 

toGas 
(Deb. I. Vol. XXXVII. 02-12-2003) 
Col. 9-10 

Naphtlla CraekerCom'" 
Naphtha Cracker Project in Gujvat 

(Deb. I, Vol. XXXVII, 11-12-2003) 
Col. 357 

Nareotk Drup 
Financial Paclcagc for Nagaland Pra<:essing of Opium 

(Deb.: 4. Vol. XXXIX. 04-02-2004) (Deb. 14, Vo\. XXXVIII. 19-12-2003) 
CoL39-41 CoI.~31 
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Smuggling of Drugs and Narcotics NatiouiCivilAviatioaDewJopmeatFaad 
(Deb. 6, Vol. XXXVII, 09-12-2003) NarionaICiviIAviationDeveI---. Fund 
Col. B6-87 "'J''''_U' 

National Agriculture lasunnce Scheme 
Changes in NAIS 

(Deb. IS. Vol. xxxvrn, 22-12-2003) 
Col. 203-04 

Fanners Benefited under N AIS 
(Deb. 5, Vol. XXXVII, OB-12-2003) 
Col. 219 

Farmers Benefited under NAIS in 
Maharashtra 
(Deb. 5, Vol. XXXVII, OB-12-2oo3) 
Col. 128-30 

Insurance Claims of Farmers under NAIS 
(Deb. 15. Vol. XXXVIII, 22-12-2003) 
Col. 149-50 

Modification in NAIS 
(Deb. 5. Vol. XXXVII, OB-I2-2003) 
Col. 259 

Pending Insurance Claims of Farmers 
underNAIS 
(Deb. 5, Vol. XXXVII, OB-12-2003) 
Col. 103-04 
(Deb. 10, Vol. XXXVII. 15-12-2003) 
Co1.217-IB 

National Anthem 
The National Anthem was played 

(Deb. I. Vol. XXXIX, 29-01-2004) 
Col.I 

(Deb. 10, Vol. XXXVII. IS-li-2003) 
Col. 222 

National Comariuion ror SCsIS1i 

Scam in National Commission for SCs'STs 
(Deb. 13, Vol. XXXVIII, 18-12-2~3) 
Col. 123-24 

National Comllliision ror Youth 
National Commission for Youth 

(Deb. 16, Vol. XXXVIII. 23-12-2003) 
CoI.2BS-B7 

National Commission on Cattle 
National Commission on Cattle 

(Deb. 10, Vol. XXXVII, 15-12-2003) 
CoI.257~ 

National CommissiOD on Pop .... tion 
National Commission on Population 

(Deb. 4, Vol. XXXIX, 04-02-2004). 
Col. 27-28 

National Company Lawnibuul 
National Company Law Tribunal 

(Deb. 9, Vol. XXXVII, 12-12-2(03) 
Col. 79 

National Council or1iadlen Edaation 
Implementation ofNCTE Act 

(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 143 

National BuildillgCoDStnldion Company Natio8al Credte Fulld Scheme 
Disinvestment ofNBCC 

(Deb. 7. Vol. XXXVII, 10-12-2003) 
Col.14B 

NatloDal Capital RepNI 

National Creche Fund Scheme 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 312-13 

Natioul Dairy ~ .. eBt Board 
Development of Alwar Edible Oil Marketed by Subsidiaries of 

(Deb. 11. Vol. XXXVIII. 16-12-2003) NODS 
Col. 25B-59 I (Deb. IS, Vol. XXXVIII, 22-12-2003) 

National Cattle Development Board I Col. IS6-SB 
National Cattle Development Board Functioning ofNDDB and Moti",et Dairy 

(Deb. 15. Vol. XXXVIII. 22-12-2003) I (Deb. IS, Vol. XXXVIU, 22-12-2003) 
Col. 152 , Col. 23 1-32 
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Subsidiary Companies Under NODB 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 250-52 

Bridge at Chowkighat on NH-52 
(Deb. 12. Vol. XXXVIll, 17-12-2003) 
Col. 317 

~~tioDal Disdptine Scheme lastructor Build Own Operate Transfer Model 
Expenditure Incurred on NDSI and House; <J?eb. 13, Vol. XXXVIII. 18-12-2003) 

Keeping : CoJ.284-8S 
(Deb. 16, Vol. XXXVIII, 23-12-2003) i Bypass on National Highway 
CoI.2S2-53 i (Deb. 12, Vol. XXXVIII, \7-12-2003) 

National ERviI'oamentAulhority 'Col. 207-08 
Setting up .of National Environment ! Companies Engaged in Works of National 

Authority ! Highways 
(Deb. 10, Vol. XXXVII, 15-12-2003) i (Deb. 2, Vol. XXXVII. 03-12-2003) 
Col. 349-50 ' Col.234-54 

NatioRal Farm Policy 
National Farm Policy 

. Condition of Cuttack-Paradeep National 
Highway 

(Deb. 10. Vol. XXXVII. 15-12-2003) : (Deb. 7, Vol. XXXVII. 10-12-2003) 
Col. 291-92 Col. 352-53 

Natioul Fel1ilizerCorporatioa Ltd. ! Condition of National Highway 
National FenilizerCorporalion Ltd. • (Deb. 7, Vol. XXXVII, 10-12-2003) 

(Deb. I. Vol. XXXVII, 02-12-2003) i Col. 268 
Col. 211-12 l. C mi' . fN' 1 H'gh 40E o ilIOn 0 Illona I way 

NatioaalFertilizerUmited , (Deb. 12, Vol. XXXVIII, 17-12-2003) 
Disinvestment in NFL Col. 367 

(Deb. 2, Vol. XXXVII, 03-12-2003) • Condition of National Highways 
Co1.391-92 i (Deb. 2, Vol. XXXVII. 03-12-2003) 

Natioaal Gas Grid Co1.374-75 
CreationofNllional Gas Grid by GAIL (Deb. 12, Vol. XXXVIII, 17-12-2003) 

(Deb. 3. Vol. XXXVII, 04-12-2003) i CoI.212-36,325-26 
CoI.217 ! Condition ofNalional Highways 

National Gas Grid by GAIL 1 (Deb. 12, Vol. XXXVIII,17-12-2003) 
(Deb. 13, Vol. XXXVIII, 18-12-2003) CoI.212-36 
Col. 334-35 

National ""ways 
Condition ofNetional Highways in Bihar 

(Deb. 4. Vol. XXXIX, 04-02-2004) 
Accidents on NH-2 Col. 92 

(Deb. 2. Vol. XXXVII, 03-12-2003) Constrvction of A New National Highways 
Col. 102-03 

Allocation of Funds for NH-I04 
(Deb. 12. Vol. XXXVIII, 17-12-2003) 
Col. 369 

Assistance from World Bank 
(Deb. "', Vol. XXXVII, 10-12-20(3) 
Col. 136-38 

(Deb. 2. Vol. XXXVII, 03-12-2003) 
Col. 267-68 

Construction of Highways Under PM's 
Scheme 
(Deb. 12, Vol. XXXVIIl,17-12-2003) 
CoI.317-IS 
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Construction ofNational Highway No.204 i Four Laning of National Highways 
and 21 I ' (Deb. 2, Vol. XXXVII, 03-12-2003) 
(Deb. 7, Vol. XXXVII, 10-12-2003) Col. 23 1-32 
Col. 309 , (Deb. 12. Vol. XXXVIII, 17-12-2003) 

Construction of Super Highway I Col. 309-10 
(Deb. 7, Vol. XXXVII, 10-12-2003) : FourLaningofNH-28 
Col2S7 ! (Deb. 12, Vol. XXXVIII, 17-12-2003) 

Conversion Proposal from Jharkhand , Col. 324-25 
(Deb. 2, Vol. XXXVII, 03-12-2003) ! " • . h 
Col. 136-,37 : Hospital/MedIcal FaCIlities along t e 

. National Highways 
Damaged National Highways (Deb. 12, Vol. XXXVIII. 17-12-2003) 

(Deb. 12, Vol. XXXVIII, 17-12-2003) Col. 197-200 
Col. 105 

Declaration of National Highways in 
Gujarat 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 85 

Development of National Highways 
(Deb. 4, Vol. XXXIX, 04-02-2004), 
CoI.8S-90 

Improvement of Bhubaneswar-Puri Road 
(Deb. 7. Vol. XXXVII, 10-12-2003) 
Col. 110-1 1 

Land-Slides along the National 
Highway-44 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 105-06 

Development ofN H-4 7 National Highways in Uttar Pradesh 
(Deb. 7. Vol. XXXVII. 10-12-2003) i (Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 334-35 i Col, 192 

Encroachment on National Highways 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Co1.335-36 

Expenditure on National Highway No. 80 : 
(Deb. 2, Vol. XXXVII, 03-12-2003) : 
CoI.216-17 

Financial Plans for National Highways 
(Deb. 7, Vol. XXXVII. 10-12-2003) 
Col.6S-66 

Flyovers Over N H-5 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 328 

Four Laning of National Highway 76 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Co1.33~31 

Four Laning ofNalional Highway on BOT 
Basis 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 137-40 

Need for early completion of National 
Highway No.2 between Auraiya and 
Sirbhaganj in Etawah Parliamentary 
Constituency, U .P. (MU R 377) 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
CoI.38S 

Need for four-Ianing of National Highway·' 
No.3 between Nasik and Mumbai 
(MUR3n) 
(Deb. 2, Vol. XXXVII. 03-12-2003) 
Col. 491 

Need to allocate additional funds for repair 
of road connecting Khurda and 
Bolangir and undertake construction 
of fly over on National Highway from 
Khurda to Bhubaneswar (MUR 377) 
(Deb. 14, Vol. XXXVIII. 19-12-2003) 
Col.415 
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Need to augment V.T.S. capacity in Sheoni 
district and introduce I1Klbile services 
at Murai and Khawasa border of 
National Highway No. 7 in Madhya 
Pradesh (MUR 377) 
(Deb. 14. Vol. XXXVIII. 19-12-2003) 
CoI.41l 

Need to construct an over-bridge/under 
bridge on rail line at Gangdhara. 
Veerpar and Uchchhal on National 
Highway No.6 in Gujarat (MUR 377) 
(Deb. 3. Vol. XXXIX. 03-02-2004) 
Col. 70 

Need to ensure proper maintenance of 
National Highways in Bihar(MUR 377) 
(Deb. 13, Vol. XXXVIII I. I B-1 2-2003) 
Col. 442 

Need to expedite four-Ianing or lhansi-
Lakhnadaun part of National Highway 
No. 26 (MUR 377) 
(Deb. 6. Vol. XXXVII, 09-12-2003) 
CoI.J04-05 

Need to provide adequate outlets for 
smooth drainage of water across the 
National Higiway No.8 at Hand Village 
in Novasari district, Gujarat (MUR 377) 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
CoI.l80 

Need to provide four-line connectivity to 
New Mangalore Port with the National 
Highway and Golden Quadrilateral 
(MUR377) 
(Deb. 5. Vol. XXXVII, 08-12-2003) 
Col 349-SO 

Need to release adequate funds for proper 
maintenance and upgradation of 
National Highway No. 76 in Banda and 
Cbitrakoot districts of Uttar Pradesh 
(MUR377) 
(Deb. 8, Vol. XXXVII. 11-12-2003) 
CoI.412 

Need to release funds for repair of the 
national Highway No. 101 on Chhapra 
Mohammadpur Section in Bihar 
(MUR377) 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 492 

Need to upgrade the existing road 
connecting National Highway Nos. 30 
and 2 in Bhojpur district, Bihar as a 
National Highway (MUR 377) 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 295 

Over Bridges on NH-5 
(Deb. 12. Vol. XXXVIII. 17-12-2003) 
Col. 283-84 

Pending National Highways Proposals 
(Deb. 7. Vol. XXXVII. 10-12-2003) 
Col. 298-99 

P05t-construclion Stage of National 
Highways 
(Deb. 4. Vol. XXXIX, 04-02-2004) 
Col. 52 

Present Status of Highways 
(Deb. 4. Vol. XXXIX. 04-02-2004) 
Col. 110-81 

Repair of National Highways in Bihar and 
Bengal 
(Deb. 4, Vol. XXXIX, 04-02-2(04) 
Col. 83-84 

Rest Areas on National Highway System 
(Deb. 12. Vol. XXXVIII. 17·12·2003) 
Co1.377-78 

Setting up of Petrol Pumps along National 
Highways 
(Deb. 13. Vol. XXXVIII. 18-12-2003) 
CoI.JSI-S2 

The Problem of dilapidated condition on 
National Highways in Bihar (Sub.) 
(Deb. 16. Vol. XXXVIlI. 23-12-2(03) 
Col. 39) 
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Transfer of NH-52 to the Border Roads I Need to declare a National Holidayon 18th 
Organisation I December on the Birth Anniversary of 
(Deb. 2, Vol. XXXVII, 03-12-2003) Sant Guru Ghasidas (MUR 377) 
Col. 459-60 ", (Deb. 5, Vol. XXXVII, 08-12-2003) 

Col. 348 
Unspent Amount of Grants 

(Deb. 2, Vol. XXXVII, 03-12-2003) National Hortitulture Board 
Col. 344-46 National Horticulture Board 

U ·1· . fB p. AI H· h (Deb. 10, Vol. XXXVll, 15-12-2003) tl ISatlOn 0 oro- Its ong Ig ways I Col. 240-46 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 83 I Progra~mes/Schemes of National I Horticulture Board 

WideningofNH-11 I (Deb. 10, Vol. XXXVII, 15-12-2003) 
(Deb. 12, Vol. XXXVIII, 17-12-2003) I CoI.195-200 
Col. 320 1 National Human Development Report 

Work Packages for National Highways 1 National Human Development Report 
(Deb. 12, Vol. XXXVIII, 17-12-2003)1 (Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 345-50 I Col. 120-21 

Works on National Highways in Orissa I National Hydro Power Corporation 
(Deb. 2, Vol. XXXVII, 03-12-2003) i Buildings Taken by Officers ofNHPC 
Col. 4 19-20 I (Deb. 13, Vol. XXXVIII, 18-12-2003) 

Natioaal HilbwaysAuthority oflndia ! Col. 357-59 
SurrenderofNHAI Engineers i Expansion Plan of NHPC for Power 

(Deb. 4, Vol. XXXIX, 04-02-2004) I =~a;~o~ol. XXXVII, 04-12-2003) 
Col. 115-16 i Col. 116-20 

Tenders invited by National Highways j World Bank Loan to NHPC 
Authority of India i (Deb. 3, Vol. XXXVII, 04-12-2003) 
(Deb. 2, Vol. XXXVll, 03-12-~~ Co1.31-32 _~_ 
Col. 139-202 I National H),droelectric Power I " 

National HiPways Developmeut Project I Corporation 
Alleged Irregularities in Implementation ; Hydro Electric Generation by NHPC 

of National Highways Development I (Deb. 8, Vol. XXXVII, 11-12-2003) 
Project (SNQ) I Col. 168-72 
(Deb. 16, Vol. XXXVIII,23-12-2oo3) : Setting up of Consultancy Subsidiary by 
Col. 6&-93 I NHPC 

I (Deb. 8, Vol. XXXVII, 11-12-2003) 
NatioaalHoUdays I Col. 172-73 
Need to celebrate Rashtriya Maz<ioor/ , NatioaallmmuaisatioD Scheme 

Shilpkar Diwas on 17th December, ! . • 
every year and declare it as a national Vaccines under National ImmUnisation 

. Scheme 
holiday (MUR 3n) 2003) (Deb. 4, Vol. XXXIX, 04-02-2004) 
(Deb. 13, Vol. XXXVIIl, 18-12- Col. 70 
Col. 441-42 
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Natioaal Institute ror Communicable ! National Micro Finance Fund 
Diseases j National Micro Finance Fund 

W(d'ksC8Jll'ied out by NICD (Deb. 4, Vol. XXXVII, 05-12-2003) 
(Deb. 7, Vol. XXXVII, 10-12-2003): Co1.5~ 

Col. 173-75 : Nationa, MIIlOrities DneIopInent fI'inance 
NatiolUlllnstltuteofFasbion TecbnolocY: Corpn. 
Centres ofNIFT : Student Loan Scheme by NMDFC 

(Deb. 9, Vol. XXXVII, 12-12-2003): (Deb. 8, Vol. XXXVII, 1\-12-2003) 
Col.l19 . Col. 43-45 

Natiouljnstitute or<>ceaa TecbDOlogy NatioaaJ Nutrition Miaioa 
Survey Conducted by National Institute 

of Ocean Technology 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 277-78 

Nationallnstitate orTecbllOlogy 

National Nutrition Mission(NNM) 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 266-67 

National Parks 
Drilling in National Park by ONGC 

Complaint against National Institute of . (Deb. 15, Vol. XXXVIII, 22-12-2003) 
Technology CoI.214-15 
(Deb. 12, Vol. XXXVIII, 17-12-2003) : Encroachments in National Parks! 
Col. 173-75 : Sanctuaries 

Nationalinstitatur'Vop (Deb. 10, Vol. XXXVII. 15-12-2003) 
Morarji Desai National Institute of Yoga i Col. 237-39 

(Deb. 12, Vol. XXXVIII, 17-12-2003) : Need to develop DudhawaNational Park 
Col. 298-99 . in Kheri Parliamentary Constituency in 

National Jadicial Pay Com.issioa 
First National Judicial Pay Commission 

(Deb. 9. Vol. XXXVII. 12-12-2003) 
Col. 165 

Natioaal Jute MaDufactariag Company 

U.P. as a tourist reson (MUR 377) 
(Deb. II. Vol. XXXVIII, 16-12-2003) 
CoUll 

Threat to Silent Valley 
(Deb. IS, Vol. XXXVIII. 22-12-2003) 
Col. 117 

RevivalofNJMC National P"armacntin' PriclDI 
(Deb. 9, Vol. XXXVII. 12-12-2003) , Authority 
Col. 226-28 

National Kisan Commission 
Setting up of National Kisan Commission 

(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 198 

National MedidaaI Plants Board 
National Medicinal Plant Board 

(Deb. 2, Vol. XXXVII. 03-12-2003) 
Col. 469-70 

Pending Projects 
(Deb. 7, Vol. XXXVII. 10-12-2003) 
Co1.311-12 

National Pharmaceutical Pricing Authority 
<Deb. 1, Vol. XXXVII. 02-12-2003) 
Col. 77 
(Deb. 11. Vol. XXXVIII. 16-12-2003) 
Col. 248-49 

Violation of N.P.P.A. Rules 
(Deb. 1, Vo/. XXXVII. 02-12-2003) 
Col. 130-31 

National Pulles Development Projed 
National Pulses Development Project 

(Deb. 10. Vol. XXXVII, 15-12-2003) 
Col.S4-S5 



SUBJECT INDEX 215 

National Rail Vias Yojana 
Interim Budget (Railway)-2004-200S 

(Deb. 2, Vol. XXXIX. 30-01-2004) 
Ci)I.13 

National Research Development 
Prognmme 

National Research Development 
Corporation ProgrammeslProjects 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 295-97 

National Rifle Associations of India 
Arms and Ammunition Imported by NRAI 

(Deb. I I. Vol. XXXVIII. 16-12-2003) 
Col. 188 

National River Action Plan 
Need to include Panchganga river at 

Kolhapur. Maharashtra in the National 
River Action Plan with a view to provide 
potable d~inking water to the local 
people (MUR 377) 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 75 

National Road Safety CouncD 
Constitution of National Road Safety 

Council 
(Deb. 12, Vol. XXXVIII. 17-12-2003) 
Col. 298 

Natioaal Savings Organisation 
Need to re-open Regional Centr~ of 

National Savings Organisation, 
Ahmedabad (MUR 377) 
(Deb. I S. Vol. XXXVIH, 22-12-2003) 
Col. 323 

National Savings Sebeme 
National Savings Scheme 

(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 127-28 

National Seeds Grid 
Setting up (lfNational Seeds Grid 

(D.:b. 5, Vol. XXXVH, 08-12-2003) 
Col. 196-97 

National Slum Development Programme 
Development of Slums under NSDP 

(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 42-50 

National Slum Policy 
National Policy on Slums 

(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 106-08 

National'lllx Tribuaal 
National Tax Tribunal 

(Deb. 4, Vol. XXXVII. 05-12-2003) 
Col. 344-45 

National Test House 
Merger of BIS with Natronal Test House 

(Deb. 9, Vol. XXXVII. 12-12-2003) 
Col. 55-56 

National Textile Corpontion 
Sale of Surplus Land ofNTC Mills 

(Deb. 9. Vol. XXXVII, 12-12-2003) 
Col. 269 

National Thermal Power Corpontion 
Amendments in NTPC for Bidding of LNG 

Supply Contract 
(Deb. 3, Vol. XXXVII. 04-12-2003) 
Col. 225-28 

Approval of NT PC 
(Deb. 13, Vol. XXXVIII. 18-12-2003) 
Col.3l1-12 

Diversification Programme on NTPC for 
Coal Mining and Coal Washeries 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 293-94 

Investment of NT PC in Foreign Projects 
(Deb. 13, Vol. XXXVIII. 18-12-2003) 
Col.3l4-15 

NTPC Business in other Countries 
(Deb. 13, Vol. XXXVIII. 18-12-2003) 
Col. 359-60 

NTPC Plants in Bihar 
(Deb. 13, Vol. XXXVIII. 18-12-2003) 
Col. 383-86 
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Outstanding dues recovered by NTPC I Earthquake of Modctate Intensity 
ftomSEBs : (Deb. 4. Vol. XXXIX, 04-02-2004) 
(Deb. 8, Vol. XXXVII, 11-12-2003) i Co\.28-29 
Col. 107-13 I Need to provide financial assistance to 

Power Projects by NTPC in Saudi Arabia 1 the Government of Andhra Pradesh for 
and Oman I restorative work in the cyclone 
(Deb. 8, Vol. XXXVII. 11-12-2003) aft"ected areas of the State (MUR 377) 
Col. 261-62 (Deb. 15, Vol. XXXVIII,22-12-2003) 

Privatisation ofNTPC 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 293 

Renewable Sources or Energy by NTPC 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 33942 

Natioaal TraiBia& IlIIItitute 
Setting up of National Training Institute 

(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 128 

Natioaal Urbaa Aatdemy 
Setting up ofNationaJ Urban Academy 

(Deb. II, Vol. XXXVIll, 16-12-2003) 
Col. 229-30 

NatioDal Wage PoIiey 

Col. 326-27 
NaturalGu 
Availability of Gas for Production of 

Fertilizers 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col.120-21 

Availability of Gas to Fertilizer Units 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
CoI.l77·78 

Conversion of Urea Units from Naphtha 
toGas 
(Deb. I, VoL XXXVII, 02-12·2003) 
Col. 9-10 

Domestic Production orOil and Gas 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 41-42 

National Wage Policy Exploitation of Gas Reserves in K.G Basin 
(Deb. 4, Vol. XXXVII, 05-12-2003) (Deb. 8, Vol. XXXVIl. 11-12-2003) 
Col. lO3~ Col. 174 

National Waterways 
Declaration of Sunderban Rivers as 

National Waterways 
(Deb. 7. Vol. XXXVII, 10-12-2003) 
CoL 76-77 

Natural Asset Companies 
Guidelines for Natural Asset Companies 

Funds from lOBI for Gas based Power 
Projects 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
CoI.3I9-21 

Gas Availability in Jaisalmer District 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 164 

(Deb. 7. Vol. XXXVII, 10-12-2(03) GasTradingbyGAIL 
CollO! (Deb. 8. Vol. XXXVII, 11-12-2003) 

Natural Calamities 
Casualties Caused by Avalanches 

(Deb. 3, Vol. XXXVII, 04-12-2003) 
Co\. 185-86 

Col. 207 
Increase in Prices of Natural Gas 

(Deb. 5. Vol. XXXIX, 05-02-2004) 
Co1.2!6 

Cyclone in Andaman and Nicobar Natural Gas Policy of States 
(Deb. 16, Vol. XXXVIII. 23-12-;W03) l (Deb. I, Vol. XXXVll, \l-1l·20OJ) 
Col. 14749 ' Cot ISS-56 
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Need to take steps to check increase in 
the price of Natural Gas following the 
dismantling of Administered Price 
Mechanism (MUR 377) 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 309 

Oil and Gas Production in Assam 
(Deb. 3, Vol. XXXVIl. 04-12-2003) 
CoJ.81 

Purchase of Gas Blocks by GAIL in 
Foreign Countries 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
CoI.304-0S 

Royalty on Gas and Oil to Assam 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
COJ.2S9 

Task Force for Utilisation of Natural Gas 
(Deb. S, Vol. XXXIX, 05-02-2004) 
Col. 227-28 

Natural Resources 
Natural Resources Data Management 

System 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 281-82 

Natur0p8thy 

Naturopathy/Yoga for CGHS Beneficiaries 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
CoI.62~3 

Promotion of Naturopathy 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 106-07 

NanlAcademy 

Ezhimala Naval Academy 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 18HI2 

Nanl Sbips 
Procurement oflNS Talwar 

(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 381 

Navigation 
Agreement with European Union in 

Navigation Field 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 277 

Navigation Service 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 193 

Navodaya Vidyalayas 
Appointment of Teachers in Central and 

Navodaya Schools 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 347-SO 

Navodaya Vidyalayas 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 111-12 

Navodaya Vidyalayas in Gujarat and 
Kerala 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 14042 

Need to provide adequate facil ities for the 
benefit of ST Students in NaVO<laya 
Vidyalaya at Borkadi in Gujarat 
(MUR377) 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 304 

Need to set up proposed Navodaya 
Vidyalaya in Manvat Taluka in 
Parbhani Parliamentary Constituency, 
Maharashtra (MUR 377) 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 307 

Transfer Policy in Jawahar Navodaya 
Vidyalayas 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 70-72 

Nfty 
Procurement of Spares for Sea Harriers 

and Sea King Helicopters 
(Deb. 3. Vol. XXXVII. 04-12-2003) 
Col. 322 
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Requirement of Warship 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 296-97 

Nautite Activities 

Dialogue: with Naxalite Groups 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 26 

Joint Coordination Committee Meeting on 

Procurement by DRDO through NCCFI 
Kendriya Bhandar 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 71-72 

NCERT 
Fear ofVictimisation in NCERT 

(Deb. 12. Vol. XXXVIII. 17-12-2003) 
Col. 194 

Naxalism N.C.E.R. T. History Book 
(Deb. II, Vol. XXXVIII. 16-12-2003), (Deb. 12, Vol. XXXVIII. 17-12-2003) 
Col.l92-93 I Col. 130 

NaxaJism 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 178-81 

Naxalite Activities in Tobal Areas 

N.C.E.R.T. Meeting on Examination 
ReformiGrading System 
(Deb. 12. Vol. XXXVIII,17-12-2oo3) 
Col. 299-304 

(Deb. 14, Vol. XXXVIII. 19-12-2003) N.C.E.R. T. TextBooks 
CoI.204-0S (Deb. 2, Vol. XXXVII, 03-12-2003) 

Naxalite Corridor Zone 
Col. 429 

(Deb. 16. Vol. XXXVIII, 23-12-2003) : NEFKOL 
Col. I03-M : Disinvestment ofNHOCL and NEEPCOL 

Need to set up industries in Naxalite-prone ! 
districts in Bihar (MUR 377) 
(Deb. S. Vol. XXXVII. OS-12-2OO3) 
COl.3S1 

(Deb. 7, Vol. XXXVII. 10-12-2003) 
Col. 161 

NeigilbouriDg Couatries 
Skirmishes with Infiltrators 

NBCC (Deb. II. Vol. XXXVIII. 16-12-2003) 
National Building Construction: CoI.IIS-16 

Cooperation Ltd. : NEPA Umited 
(Deb. 16. Vol. XXXVIII. 23-12-2003) Revival of NEPALimited 
Col. 301-02 (Deb. 3, Vol. XXXVII, 04-12-2003) 

NCC Col. 14K , 
NCC Strength i Nepal 

(Deb. 3. Vol. XXXVII, 04-12-2003) Budhi Gandak Hydel Power Project 
Col.ISS-80 (Deb. 8, Vol. XXXVII, 11.12-2003) 

Reservation to Girls in NCC Col. 265 
(Deb. 13, Vol. XXXVIII, 18-12-2003) Power Projects in Nepal 
Col. 273 (Deb. 13, Vol. XXXVIII,IS-12-2oo3) 

NCCF Col. 141-42 
I 

NCCF Purchase Scam in OMS ! Purchase of Power from Nepal 
(Deb. 10, Vol. XXXVII. IS-12-2oo3)' (Deb. 8, Vol. XXXVII. 11-12-2003) 
Col. 80 : Col. 47 
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Rail Link between India and Nepal Newspapen 
(Deb. 3, Vol. XXXVII, 04-12-2003) Import of Papers for Newspapers 
Col. 217-11 (Deb. 13, Vbl. XXXVIII, 11-12-2003) 

Sharing oflntelligence with Nepal Police Col. 169-70 
(Deb. 6, Vol. XXXVII, 09-12-2003) II New Wage Board for Newspaper Industry 
Col. 72 (Deb. 10, Vol. XXXVII, 15-12-2003) 

Netaji Subhash Chandra Bose Ii Col. 135-36 
Mukherjee Commission ofNetaji I Titles of Newspapers 

(Deb. 16, Vol. XXXVIII, 23-12-2003) I (Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 145-46 I Col. 124-25 

Neuro Tolieants Violation in Publication ofNewspapers 
Neuro Toxicants in Indian Waters (Deb. 13, Vol. XXXVIII, 18-12-2003) 

(Deb. 7, Vol. XXXVII, 10-12-2003) Col. 132-33 
Col. 173 Neyveli Ugnite Corporation 

New Delbi Municipal Council 
Outstanding Amount ofNDMC 

(Deb. II, Vol. XXXVIII, 16-\2-2003) 
Col. 99-100 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Co1.201~3 

Outstanding Dues ofNDMC 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
CoL 97-102 

New Pension SCheme 

AmountAllocated to Hospital maintained 
byNLC 
(Deb. 1, Vol. XXXVII, 02-12-2003) 
Col. 129-30 

NeyveJi Township 
Infrastructural Facilities at Neyveli 

Township 
(Deb. 11, Vol. XXXVIII, 16-12-2003) 
Col. 121-22 

NGOs 
New Pension Scheme Allotment of Land to NGOs by DDA 

(Deb. 5, Vol. XXXVII, 01-12-2003) I (Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 195-96 Col. 51-08 

New Zealand Assistance to NOOs 
Agreement with New Zealand (Deb. II, Vol. XXXVIII, 16-12-2003) 

(Deb. 12, Vol. XXXVIII, 17-12-2003) I Co1.289-90 
Col. 67 I Assistance to NGOs by CAPART 

NewsCbannels I (Deb. I, Vol. XXXVII, 02-12-2003) 
24-Hour News Channel in Regional CoL 166-67 

Languages on DD/AIR Assistance to NGOs for Blindness 
(Deb. 3, Vol. XXXVII, 04-12-2003) (Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 215 Col. 271-76 

News on Private FM Channels 
(Deb. 5, Vol. XXXIX, OS~2-2004) 
CoI.S4-SS 

Popularity of News Channels 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 75-77 

Blacklisted NGOs 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
CQI.48-S0 

Financial Assistance to Blacklisted NGOs 
(Deb. 11, Vol. XXXVlIl, 16-12-2003) 
Col. 73-74 



220 LOK SABHA 

funds Allocated to NGOs Night Shelten 
(Deb. 14. Vol. XXXVIII, 19-12-2003) Night Shellers for Urban Shelterless 
Col. 118-96 (Deb. I. Vol. XXXVII, 02-12-2003) 

funds to NGOs Col. I 12-14 
(Deb. 8, Vol. XXXV It. 11-12.2003) 
CoL3SCNil 

funds to NGOs to Create Awareness on 
Rural Development 
(Deb. I. Vol. XXXVII, 02-12-2003) 
Col. 2()0.() 1 

Grant to NGOs Tor Handicapped Persons 
(Deb. 13, Vol. XXXVIII, 18·12-2003) 
Col. 113-15 

Grants for NGOs 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 241 

Grants to NGOs for Running Day Care 
Child Centres 

Scheme of Night Shelters for Urban 
Shelterless 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Co1.2J-28 

NJlH 
Funds to NJOH, Kolkata 

(Deb. 13, Vol. XXXVIII. 18-12·2003) 
Col. 244-45 

NinnalBharat Scheme 

Grants for NimIBI Bharat Scheme 
(Deb. II. Vol. XXXVIII, 16-12-2003) 
Col. 245 

NISCAIR 
(Deb. 12, Vol. XXXVlIl, 17-12-2003) 
CoI.3~71 Objc:ctivesofNISCAIR 

(Deb. 12, Vol. XXXVIII, 11-12-2003) 
IT Return by NGOs Col. 285-86 

(Deb. 14, Vol. XXXVIII. 19-12-2003) i 
CoL 10 ! Nizam'.Jeweis 

NGOs Working for Women and Child: HousingofNizani'sJewels 
Welfare : (Deb. 5, Vol. XXXVII, 08-12·2003) 
(Deb. 2, Vol. XXXVII. 03-12-2003); CoI.212-1J 
Col. 45J-S4 ! NMDFC 

NGOs-Govemment Meet on Plight of : Allocation offunds ofNMDFC 
Disabled , (Deb. 8, Vol. XXXVII. 11-12-2003) 
(Deb. 3, Vol. XXXVII. 04-12-2003)! Col. 165 
Col. 43-44 

: Non-S.nkiftg Fin.Me Companies 
Panicipalion of Women in NGDs 

(Deb. " Vol. XXXVII, 10-12-2003) : Non-BankingFinanceCompanies 
Col 145-46 (Deb. 4, Vol. XXXVII, 05-12-2003) 

NHDCL Col. 129-30,319-22 

DisinvestmentofNHDCL and NEEPCOL • Non-CoD\'ention.1 EDUIY Sources 
(Deb. 7, Vol. XXXVII. 10-12-2003) i Funds for NCES in Bihar 
Col 161 (Deb. 5, Vol. XXXIX. 05-02-2004) 

Col. 229-30 

University Status to NIFT Generation ofNCES 
(Deb. 4. Vol. XXXVII. 05-12-2003), (Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 231 ' Col. 48-54 
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Grants/Loans for Non-Conventional 
Energy Projects 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 122 

Hydrogen as Alternative Source of Fuel 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 159-60 

NCES in Rural Areas of Bihar 
(Deb. 13, Vol. XXXVIII. 18-12-2003) 
Col. 175-77 

NCES Projects in Rajasthan 
(Deb. 13, Vol. XXXVIII,18-12-2003) 
Col. 290 

Non-Conventional Energy Technology 
Commercialisation Fund 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 15 

Power Supply to Bihar and lharkhand 
through NCES 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 130-31 

Research in Tidal Power 
(Deb. 5, Vol. XXXIX, 05-02-2004) : 
Col. 225-26 

Tapping ofNCES in Karnataka 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 90-91 

Non-Farm Activities 

Non-Farm Activities in Rural Areas 
(Deb. 16. Vol. XXXVIII, 23-12-2003) 
Col. 161 

Non-performing Assets 

Non-Performing Asset Crisis in [FCI 
(Deb. 14. Vol. XXXVIII, 19-12-2003) 
CoI.JI-32 

NPAofBank!JFI 
(Deb. 9. Vol. XXXVII, 12-12-2003) 
Col. 152-56 

NPA ofFinanciallnstitutions 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 145 

NPAs of Banks 
(Deb. 4, Vol. XXXVII, OS-12-2OO3) 
CoI.61~ 

NOD-Plan Expenditure 
Non-Plan Expenditure of Government 

(Deb. 4, Vol. xxxvn, os-12-2oo3) 
Col. 81-83 

Non-Plan Scbemes 

Funds to States under Non-Plan Schemes 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. lSI 

Non-Tariff Barriers 

US Warning to India 
(Deb. 12, Vol. XXXVIII, 11-12-2003) 
Col. 260 

World Banks Suggestions on Tariffs 
(Deb. 4, Vol. xxxvn, OS-12-2oo3) 
Col. 243 

Norms 

Norms for Establishing the Project Office 
(Deb. 4, Vol. XXXVII, OS-12-2003) 
Col. 236 

Norms Violation 

Violation ofN .P.P.A. Rules 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 130-31 

North-East Council 

Tourist Circuit Sel up by North East 
Council 
(Deb. 15, Vol. XXXVIII,22-12-2oo3) 
Col. 194 

North-Eastern Region States 

Agro and Rural Industries in North-
Eastern Region 
(Deb. I, Vol. XXXVII, 02-12-20(3) 
Co1.JS-36 

Air Link for N.E. 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 240-48 
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Amount ReJeucd to N-E States 
(Deb. II, Vol XXXVIII, 16-12-2003) 
Col.22S 

CeIIuJar Phone Service in N.E. States 
(Deb. 2, Vol. xxxvn, 03-12-20(3) 
Col. 316-18 

Centrally Sponsored Schemes for North-
East 
(Deb. 12, Vol. XXXVIn, 17-12-2003) 
Col. 109-10 

0Iqes by POe from North-EasIem SlBfeS 
(Deb. B, Vol. XXXVII, 11-12-2(03) 
CoL 66 

Collection of Income Tax from North-
Eastern States 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 71-80 

Conference of Ministers of North Eastern 
States 
(Deb. 6, Vol. xxxvn, 09-12-2(03) 
Col. 190-98 

Credit Deposit Ratio in North-Eastern 
States 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
CoL2I6-1l 

DD and AIR in North East 
(Deb. 13, Vol. XXXVIII, IB-I2-2003) 
CoL 214-76 

Development ofTouriJrn in North Eastern 
States 
(Deb. I S, Vol. XXXVIII, 22-12-2(03) 
CoL 77-79 

Economic Package to Nagaland 
(Deb. 16, Vol. XXXVlII, 23-12-2003) 
CoL 135037 

Health Care Facilities in North-East 
Region 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 126-21 

HPT for Kokrajhar 
(Deb. I, Vol. XXXVII, 11-12-2003) 
Col 90-91 

HydeJ Power Projects for North Eastern 
Region 
(Deb. 3, Vol. XXXVII, 04-12-20(3) 
CoI.306-JO 

Implementation ofSubansiri Hydel Power 
Project 
(Deb. 3, Vol. XXXVU, 04-12-2003) 
COJ.253-SS 

Infrastructure and Housing Development 
in N.E. States 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 36-61 

Liabilities of Union GovernrnentINorth 
Eastern States 
(Deb. 14, Vol. XXXV Ill, 19-12-2003) 
Col. 244-45 

Manu-Agartala Rail Project 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
CoI.lOJ~ 

Need to fund the expenditure on 
modernisation of Stale Armed Police 
Forces, especially in the North Eastern 
Region(MUR377) 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col416-11 

Office ofPMG in North-East Region 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 321-29 

ONGC Exploration in North Eastern 
Region 
(Deb. 8, Vol. XXXVII. 11-12-2003) 
Co1.l75-76 

Opening of Petrol Oil Lubricants Depots 
in North East States 
(Deb. 13, Vol. XXXVIlI, 18-12-2003) 
Col. 143-44 

Optical Fibre Cable in North-East States 
(Deb. 7. Vol. XXXVII, 10-12-2(03) 
Col. 69-72 

Plan Allocation to N .E. States 
(Deb. 2, Vol. XXXVII, 03·12·2003) 
Col. 389-90 
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Position of Loktak Downstream Hydro 
Power Project 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
COJ.3444S 

Relief Package for Exploration of Crude 
Oil in North Eastern Region 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 97-98 

Schemes for North-Eastern States 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Co1.263~5 

Special Industrial Policy for North-Eastern 
Region 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col.l~1 

Speed Post Service in North-East Region 
(Deb. 12, Vol. XXXVlIl, 17-12-2003) 
CoI.3S4-55 

Technical Education in N-E Region 
(Deb. 12. Vol. XXXVIII, 17-12·2003) 
Col. 267-70 

Terrorism in North Eastern States 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 143-44 

Utilization offunds for North Eastern States 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 21-22 

Visit of Tourists to North-Eastern States 
(Deb. 10. Vol. XXXVll, 15-12-2003) 
Col. 80-82 

NRIJ 
Dual Passport System 

(Deb. 7, Vol. XXXVII, 10-12-2003) 
CoLI 5 I 

Foreign Exchange Inflow Through NRI 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 44-45 

Investment by NRI 

Remittance made by NRI 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
CoJ.SI 

sal Schemes for NRI 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
CoJ.230-31 

NTCMiIII 
NTCMills 

(Deb. 14, Vol. XXXVIll, 19-12-2003) 
Col. 295 

Nuclear Power 
Generation of Nuclear Power 

(Deb. 4, Vol. XXXIX, O4-02-2(04) 
CoI.ll-12 

Pakistan's Nuclear Capability 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 276-77 

Nuclear PowerCorpontion 
Reduction of Tariff by NPC 

(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 123-24 

Nuclear Power Planb 
Leakage in Kalpakkam Plants 

(Deb. 12, Vol.XXXVIII,17-12-2003) 
Col. 3 12-13 

Nuelear Reactor 
Prototype fast Breeder Reactor 

(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 355 

N uelear Wastes 
Dump Sites for Burying Nuclear Wastes 

(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 244 

Number Plates 
fake Number Plates on Vehicles 

(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. ISI-82 

(Deb. 7, Vol. XXXVII, 10-12-2003) Nutrition 
Col. 146-47 

Procedures of Investment by NRls 
(Deb. 4. Vol. XXXVII. 05-12-2003) i 
Col. 57-58 [ 

Nutrition Content of Processed Food 
Products 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. ISS 
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N ... HiwalGa .... 
Assistance to Karnataka for 

Establishment ofNutritional Gardens 
(Deb. IS, Vol. XXXVIO, 22-12-20(3) 
Col. 137 

OBC. 
c.tesorY-wise Personnel in the Ministry 

(Deb. 7, Vol. XXXVII, 10-12-2003) 
CoL~ 

Coedting Facilities for SCslSTslOBCs 
Candidates 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
CoI.~76 

Inclusion of Caste in OBCs List 
(Deb. 13, Vol. XXXVIII, 18-12-20(3) 
Col. 32B-32 

Job Opportunities for OBC 
(Deb. 4, Vol. XXXVII, 05-12-2(03) 
CoI.386-87 ., 
(Deb. I, Vol. XXXVII, 11-12-2003) 
Col. 340 
(Deb. 9, Vol. XXXVII, 12-12-2(03) 
Col. 2O~,229-30 

Need to provide 27 percent reservation to 
OBCs for admission in educational 
institutions and jobs in Public Sector 
Undertakings (MUR 3n) 
(Deb. 10. Vol. XXXVII, 15-12-2(03) 
Col 473-74 

OBC Staff in Auto Industries 
(Deb. 5, Vol. XXXIX. 05-4>2-20(4) 
Co1.1S4-55 

OBC, SC and ST Employees 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 117-18 

OBCISCIST Employees 
(Deb. 6, Vol. XXXVII, 09-12-2(03) 
Col. 138-39 

OBCs in Ministry 
(Deb. B, Vol. XXXVII. 11-12-2003) 
Col. 165-66 

OBCs Status to Kunabi Maratha Caste 
(Deb. 13, Vol. XXXVIII, 11-12-20(3) 
CoI.l73-74 

Reservation for OBCs 
(Deb. 5, Vol. XXXVII. 08-12-20(3) 
Col. 172-73 

Reservation for Other Backward Classes 
Job Opportunities for Other Backward (Deb. 6, Vol. XXXVII. 09-12-2003) 

Classes .. Col. 263 
(Deb. 7, Vol. XXXVIl, 10-12-2(03) Reservation for Other Backward Classes 
Col. 293-95 (Deb. 6, Vol. XXXVII, 09-12-2(03) 

Job Opportunities to OBCs Col. 2S9 
(Deb. 6, Vol. XXXVII, 09-12-2(03) ReservationofOBCs 
Col. 183-84,246-48.262-63 (Deb. 5, Vol. XXXVII, 01-12-2(03) 
(Deb. 7, Vol. XXXVII, 10-12-2003). CoJ.24647 
Col. 193-95,245-47,333-34 I ReservatIOn Policy for SCslSTs and OBes 

Job Opportunities to Other Backward 
Classes 
(Deb. 7. Vol. XXXVII. 10-12-2003) 
Col.2BO-B1 

Job Opportunity to OBC 
(Deb. 4. Vol. XXXVII, 05-12-2003) 
Col: 375 

National Innovation Foundation, India 
(Deb. 13. Vol. XXXVIII. IB-12-2(03) 
Col. 367-68 

(Deb. 14. Vol. XXXVIII, 19-12-2(03) 
CoL 182-83 

Revision of Criteria for Determining 
Creamy Layer among OBCs 
(Deb. 8, Vol. XXXVII. 11-12-2003) 
Col. 57-58 

SCIST and OBC Employees 
(Deb. 7. Vol. XXXVII. 10-12-2(03) 
CoI.IJ.4-3S 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 163 
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SC/ST/OBC Personnel Working in 
Ministry 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col7~78 

Vacant Posts ofOBCs 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 247-49 

Obituary RefereDces 
Sad Demise of Rani Lalita Rajya Laxmi and 

Shri Mahendra Singh Bhati 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 1-2 

Sad demise of Dr. Prabhat Kumar Mishra 
and Shri M. Arunachalam 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 1-2 

Sad demise of Dr. Ranan Sen and Shri 
Daya Ram Shakya 
(Deb. 7, Vol. XXXVlI, 10-12-2003) 
Col. 1-2 

Sad demise of Prof. Ramakrishna More 
and Begum Abida Ahmed 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 1-2 

Sad demise ofSarvashri Murasoli MIIr8lI, 
G. Mallikarjunappa, B.K. Nair, S. 
Ramasamy, Nirmal Chandra Jain, 
Kalicharan Sakargayam, Shrimati 
Subhadra Joshi, Kushak Bakula and 
Shri M.L. Sondhi 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 2-8 

Sad demise of Shri Bhan Singh Bhaura, 
Shri Kushabhau Thakre and Shri K.R. 
Ganesh 
(Deb. I, Vol. XXXIX, 29-01-2004) 
Col. 2-4 

Sad Demise of Shri Larang Sai and Shri 
R.R. Singh Deo 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
CoLI 

Sad demise ofShrimati Marjorie Godfrey 
and Dr. Krupasindhu Bhoi 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 1-2 

Observation by the SpeUer 
Notices for Suspension of Question Hour 

and Motion for Adjournment 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
CoI.3-18 

Notices of Motion for Adjournment 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 387-404 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
CoI.412-13 

Observation by the Speaker re: 
Presentation of PAC Report relating to 
short levy of customs duty 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 273-75 

Oil and Natural Gas Corporation 
Development of Helipad by ONGC in 

Mumbai 
(Deb. 13, Vol. XXXVIII,18-12-2oo3) 
CoI.23~31 

Drilling in National Park by ONGC 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
CoI.21401S 

Foreign Exchange Earnings/Outgo of 
ONGC 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 285-86 

Guidelines to ONGC Videsh to SoIfCrude 
from Foreign Wells 
(Deb. S, Vol. XXXIX, 05-02-2004) 
Col. 137 

Joint Ventures by ONGC 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 207 

Merger ofONGC with HPCL 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 367 

New Helipad in Mumbai 
(Deb. 15, Vol. XXXVIll,22-12-2oo3) 
Col. 232 

Offioading of Shares in ONGC and Oil 
PSUs 
(Deb. 7, Vol. XXXVII, 10-12-2Ot(3) 
Col. 171 
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OffshoreOperationsofONGC j I Losses Incurred by Oil Companies 
(Deb. S, Vol. XXXVII, 11-12-2oo3) (Deb. 13, Vol. XXXVIII. 11-12-2oo3) 
CoI.J66.67 I Col254-S6 

ONGC Agreements with Private Financial 'I . 
Institutes , Marketing of Products of Private 
(Deb. 13, Vol. XXXVIIJ.IS-12-2003) i Companies byOil PSUs 
Col. 162-63 I (Deb. I, Vol. XXXVII. 11-12-2003) 

ONGC Exploration in North Eastern I Col. 199-200 

~:.nl, Vol. XXXVII, 11-12-2003) I PrivatisationofOHCompanies 
CoL 175-76 I (Deb. 2. Vol. XXXVII, 03-12-2003) 

ONGCHelicopterCraib I Co1.331-32 
(Deb. I, Vol. XXXVII, 11-]2-2003) Re: Reported strike by oil sector 
CoI.2S3-SS. I employees apinst disinvestments of 

ONGC Investment m Development of I BPCL, HPCLetc.(AM) 
0ilficIds I 
(Deb. 13, Vol. XXXVIII. 18-12-2003) (Deb. II, Vol. XXXVIII, 16-12-2003) 
CoL 3444S Col. 1-6 

ONGC Stabs in European Oilfields 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
CoL368-69 

I'un:hase of Oil fields by ONGC-Videsh in 
USA i 

Reserve Funds Spent by PSU's on Petrol 
Pumps 
(Deb. 8, VoL. XXXVII, 11-12-2003) 
Col. 338-39 

(Deb. S, Vol. XXXIX, OS-02-2004) i Retail Outlets by Private Oil Companies 
Col 2]2-13 (Deb. 3, Vol. XXXVII, 04-12-2003) 

Retail Outlets by ONGC Col. 147-48 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 119-20 

Safety Measures Adopted by Helicopters 
ofONOC 
(Deb. 13, Vol. XXXVlIl, 18-12-2003) 
Colll9-20 

Sale of Crude Oil by ONGC to other Oil 
Companies 
(Deb. S, Vol. XXXIX.OS-02-2004) 
Col. ]89-W 

Sate of Crude Oil to China and other 
Countries by ONGC Videsh 
(Deb. 13, Vol. XXXVIII, 18-]2-2003) 
Col. 93-94 

OBCoatpaIlies 
Disiavescment o(Oil Companic$ 

(Deb. 2, VOl. XXXVII. 03-12-2003) 
Col. 282-13 

Sale of Crude Oil Processing Companies 
(Deb. 3, Vol. XXXVU, 04-12-2003) 
Col. 218-]9 

Subsidy on LPG to Private Sector Oil 
Companies 
(Deb. S, Vol. XXXIX, OS-02-2004) 
Col. 194 

Subsidy Sharing Modalities between Oil 
Companies and Marketing firms 
(Deb. 5, Vol. XXXIX, OS-02-2004) 
CoL 138-39 

Transfer of Customers to Unviable 
Distributors in Kamataka 
(Deb. 8, Vol. XXXVII, 11-12-2ooJ) 
CoI.2SI 



SUBJECf INDEX 227 

Violation of Kerosene Control Order by 
Private Oil Companies 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 194 

01 EJ:pIoratioa 

Discovery of Microbes for Oil Extraction 
(Deb. 13, Vol. XXXVIII. 18-12-2003) 
Col. 27-30 

Exploration of Oil in ~asthan 
(Deb. 5. Vol. XXXIX. OS-02-2004) 
Col.ISC).a) 

011 Renaeries 

Need to establish an Oil Refinery at Barmer 
in Rajasthan (MUR 377) 
(Deb. 2. Vol. XXXVII, 03-12-2003) 
Col. 488 

Oil Refinery at Paradeep 
(Deb. S, Vol. XXXIX, 05-02-2004) 
COI.1S3-S4 

Pilferage of Oil from Wells and Refmeries 
(Deb. 13. Vol. XXXVIII. 18-12-2003) 
Col.I44-4S 

Oil and Gas Exploration in Bangladesh 
(Deb. 13. Vol. XXXVIII. 18-12-2003) Oilseed. 
Col. 346-47 Development of New Varieties ofOilseeds 

Oil and Gas Exploration in Bihar 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 126-27 

OUIleldl 

ONGC Investment in Development of 
Oilfields 
(Deb.n. Vol. XXXVIII, 18-12-2003) 
Col. 344-45 

(Deb. 15. Vol. XXXVIII. 22-12-2003) 
Co1.175-76 

MSP of Oil Seeds/Pulses 
(Deb. 9. Vol. XXXVII. 12-12-2003) 
CoI.214-IS 

Production of Oilseeds and Pulses 
(Deb. 10. Vol. XXXVII, IS-12-2003) 
Col. 267-69 

ONGC Stakes in European OilfJelds Soyabean Prices 
(Deb. 8, Vol. XXXVII, 11-12-2003) (Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 368-69 I Col. I ~7 

Pipeline Project for Sakhalin Oil field : Old aeed People 
(Deb. 3. Vol. XXXVII, 04-12-2003) i . 
Col. 234 ' Welfare Schemes for Old People 

(Deb. 8. Vol. XXXVII, 11-12-2003) 
Profit Premium by Ravva Oil and Gas 

Fields 
Col. 279-338 

(Deb. 3. Vol. XXXVII. 04-12-2003) Olympic Bodies 
Col. 229-30 Support to Sports Federations and 

Purchase of Oilfields by ONOC-Videsh in I Olympic Bodies 
USA i (Deb. 16. VDI. XXXVIII, 23-12-2003) 
(Deb. 5, Vol. XXXIX, 05-02-2004) Cot27o-71 
CoI.212-13 Olympic Games 

Stakes in Oil and Gas Fields in Overseas Olympic Games 
Countries (Deb. 6. Vol. XXXVII. 09-12-2003) 
(Deb. 3, Vol. XXXVII, 04-12-2003) CoI.4S-47 
Col. 125-26 
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Scheme for Selection 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 127-28 

Processing of Opium 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 229-3 I 

Selection of Players for Olympic Games Optical f11ft Ca~ 
(Deb. S, Vol. XXXIX, 05-02-2004) I Optical Fibre Cable in North-East States 
Col. 51 i (Deb. 7, Vol. XXXVII, 10-12-2003) 

o-a I CoL 69-72 

Power Projec:ts by NTPC in Saudi Arabia II Onllaaaces 
and Oman Delimiwion (Amendment) Ordinance, 
(Deb. 8, Vol. XXXVII, 11·12-2003) I 2003-Laid 
Col.261~2 . (Deb. S, Vol. XXXVII, 08-12-2003) 

OnII!a1RF" ! Col. 34~ 
Ombuds . B k ! Indian Telegraph (Amendment) 

man In an 5 i Ordinance-Laid 
(Deb. 14, Vol. XXXVIII, 19-12-2003)! (Deb. 14, Vol. XXXVIII, 19.12-2003) 
Col. 119-21 i Col. 42 1-22 

Oae Raak One Peasioa Scllellle I National Tax Tribunal Ordinance, 2003-
Need to implement 'one rank one pension' Laid 

scheme in the Armed forces (Deb. S, Vol. XXXVII, 08-12-2003) 
(MUR377) Col. 338-39 
(Deb. II, Vol. XXXVIII, 16-12-2003) Prevention of Terrorism (Amendment) 
Col. 306-07 Ordinance, 2003 - Laid 

ONGC-Videsh (Deb. S, Vol. XXXVII, 08-12-2003) 

Guidelines 10 ONGC-Videsh 10 Self Crude 
from Foreign WeDs 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 137 

OpeD Sky Policy 

Open Sky Package 
(Deb. 10, Vol. XXXVII. 15-12-2003) 
Cola8 

Open Sk), Policy 
(Deb. 5. Vol. XXXVII. 08-12.2(03) 
Co1.327·28 

Col. 337 
Statutory Resolution Re : Disapproval of 

Delimitation (Amendment) Ordinance 
and Delimitation (Amendment) Bill-
Consid. & Pass 
(Deb. 6, Vol. XXXVII. 09-12-2003) 
CoI.3SS-83 

Statutory Resolution Re : Disapproval of 
National Tax :rribunal Ordinance. 2003 
and National Tax Tribunal Bill. 2003-
Consid. 

(Deo. IU, Vol. XXXVH. 15-12-20U3) : 
(Deb 8, Vol. XXXVII, t 1-12-2003) 
Col. 458·JW 

Col. 281 • Statutory Resolution Re : Disapproval of 
Opium 

Adulteration of Opium 

. Prevention of Terrorism (Amendment) 
Ordinance and Prevention of Terrorism 
(Amendment) BiII- Consid. & Pass 
(Deb. II, Vol. XXXVIII,16-12-2003) 
Col. 447-529 

(Deb. II, Vol. XXXVIII, 16-12-2003) i 
Col. 192 
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Statutory Resolution Re : Disapproval of 
Representation of People (Amendment) 
Ordinance-Consid. & Pass 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 327-55 

Statutory Resolution Re : Disapproval of 
Taxation Laws (Amendment) 
Ordinance and Taxation Laws 
(Amendment) Bill-Consid. 
(Deb. S, Vol. XXXVII, OB-12-2003) 
CoI.4 I 7-26 

Statutory Resolution Re: Disapproval of 
Indian Medicine Central Council 
(Amendment) Ordinance and Indian 
Medicine Central Council 
(Amendment) Bill-Consid. & Pass 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 425-38 

Taxation Laws (Amendment) Ordinance-

Employment Growth Rate in Organised 
Sector 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 362-64 

Plight of fanners, youth and working class 
both in the organised and unorganised 
sectors (DUR 193) 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 300-70 

Retrenchment of Workmen from 
Organised Sector 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 191-94 

Organization oflslamic Countries 

India's Entry into OIC 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 382-83 

Resolution ofOIC on J&K 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 209-10 

Laid Orissa 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
CoI.407-OB Acquisition of Land for Haridaspur-

Paradeep Rail Line 
Ordnance Factories (Deb. 13, Vol. XXXVIII, IS-12-2003) 

Fire Incidents in Ordnance Factories Col. 265 
(Deb. 13, Vol. XXXVIII, 18-12-2003) Activities of CAP ART in Orissa 
Col. 107-OB (Deb. I, Vol. XXXVII, 02-12-2003) 

Co1.l17-IS 
Organic Agricultural Produce 

Assistance for Strengthening Diagnostic 
Market for Organic Agricultural Produce Facilities 

(Deb. IS. Vo\'XXXVIII.22-12-2003) (Deb. 7. Vol. XXXVII. 10-12-2003) 
Col. 222-23 Col. 151-52 

OrgaDic Food Central Assistance to Orissa under 
AUWSP 

Guideline for Export of Organic Food '(Deb, 6. Vol. XXXVII, 09-12-2003) 
(Deb. 10. Vol. XXXVII. 15-12-2003) Col. III 
Col. 256 

Central Excise Duty Collected from Orissa 
Organised Sedor (Deb. 4. Vol. XXXVII. 05-12-2003) 
Employment Generation in Organised and Col. 226-27 

Unorganised Sectors , Closure ofOlto India Limited 
(Ocb. I S. Vol. XXXVIII. 22-12-2003) (Deb. IS. Vol. XXXVIII. 22-12-2003) 
Co1.2B-33 Col.21S 
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Condition of Cuttack-Paradeep National KBK Districts under SGSY 
Highway (Deb. 6, Vol. XXXVII, 09-12-2003) 
(Deb. 7, Vol. XXXVII, 10-12-2003) Col.l18-19 
Col. 291-92 I Laying of Crude Pipeline from Paradeep 

Construction and Upgradation of Fishing : Port to Haldia 
Harbours in Orissa j (Deb. 8, Vol. XXXVII, 11-12-2003) 
(Deb. 15, Vol. XXXVllI, 22-12-2003)' Col. 352 
Col 235-36 

CRF Proposals 
(Deb. 7, Vol. XXXVII, IIH2-2oo3) 
CoI.211-12 

Damage of Houses due to Flood in Stales 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 160-64 

Damage to Roads in Orissa 
(Deb. 12, Vol. XXXVIII. 17-12-2003) 
Col. 292 

Mines to Orissa 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 164-65 

Need to allocate additional funds for repair 
of road conn':cling Khurda and 
Bolarigir and undertake construction 
of fly over on National Highway from 
Khurda to Bhubaneswar (MUR 377) 
(Deb. 14, Vol. XXXVIII,19-12-2003) 
Col415 

Decline in Fish Production in Orissa Need to approve the proposal of the 
(Deb. 10, Vol. XXXVII, 15-12-2003) Government of Orissa for consolidation 
Col. 404-05 ofland holding in the Stale (MUR 377) 

Development of Sports in Orissa (Deb. 16, Vol. XXXVIII, 23-12-2003) 
(Deb. 6. Vol. XXXVII. 09-12-2003) Co\.395-96 

Col. 91-92 : Need to award adequate work orders to 
Doubling ofCunack-Barang and Talcher-: ancillary units by Rourkela Steel Plant 

Paradeep Rail Line and NALCO in Orissa (MUR 377) 
(Deb. 8, Vol. XXXVII, 11-12-2003): (Deb. II, Vol. XXXVIII, 16-12-2003) 
C.ol. 134-46 CoI.3I0 

Export of Handicrafts Items 
(Deb. 14, Vol. XXXVIII. 19-12-2003) 
Col. 237-38 

Funds to Orissa 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 369-70 

Grants for Cultural Institutions of Orissa 
(Deb. IS, Vol. XXXVII\,22-12-2oo3) 
Col. 212-14 

Improvement ofBhubaneswar-Puri Road 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 110-11 

Impro\lement ofNarasingpur-Hindol Road 
(Deb. 4, Vol. XXXIX. 04-02-2004) 
Col 134-35 

Need to expedite completion of Banspani-
Daitariraiiway line in Orissa (MUR 3n) 
(Deb. 16. Vol. XXXVIII. 23-12-2003) 
Col. 397 

Need to extend the route of Hirakhand 
Express upto Jagdalpur in Orissa 
(MUR377) 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 409-10 

Need to introduce MEMU rail services on 
Tata Nagar-Badbil and Tata Nagar 
Roun:ela routes (MUR 377) 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 69-70 
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Need to open additional paddy purchase I Rail Projects in Orissa 
centres in Cuttack and other parts of i (Deb. 13. Vol. XXXVIII. 18-12-2003) 
Orissa (MUR 377) Col. 275-82 
(Deb. 11. Vol. XXXVIII, 16-12-2003) i Railway Schools in Orissa 
Co1.311-12 ! (Deb. 13. Vol. XXXVIII, 18-12-2003) 

Need to provide financial assistance to i Col. 98-99 
the Government of Orissa to restore :. . . 
creek irrigation in Kendrapara and areas : RegIonal Rural Banks In Orissa 
close to Bay of Bengal coast (Deb. 4, Vol. XXXVII. 05-12-2003) 
(MUR377) Col. 243-44 
(Deb. 15. Vol. XXXVIII, 22-12-2003) , Retrenchment of Workers from Irrigation 
COU28 ' Projects of Orissa 

Need to revise royalty on coal, ferrous' (Deb. 10, Vol. XXXVII, 15-12-2003) 
and non-ferrous metals and pay the' Col. 220-22 
outstandings to the Government of I Telephone Exchanges in Orissa 
Orissa(MUR3n) (Deb. 7. Vol. XXXVII. 10-12-2003) 
(Deb. 16, Vol. XXXVIII,23-12-2003) Col.189-90 
Col. 396 

Need to sanction adequate funds for 
setting up hostels for the benefit of 
tribal girls in Gajapali district, Orissa 
(MUR377) 
(Deb. 3, Vol. XXXVII. 04-12-2003) . 
Col. 380-8 I 

Need to set up additional LPT centres in ; 
Ke:>njhar Parliamentary Constituency ! 
and also upgrade the existing AII/odia : 
RadioStation(MUR377) . 
(Deb. II, Vol. XXXVIII. 16-12-2003) : 
CoI.307..()8 . 

Oil Refinery at Paradeep 
(Deb. 5, Vol. XXXIX, 05-02-2004) . 
Col. 153-54 

Ongoing Projects in Orissa 
(Deb. 4. Vol. XXXIX. 04-02-2004) 
Col. 81-82 

Underground Sewage in T0WOS and Cities 
of Orissa 
(Deb. I. Vol. XXXVII, 02-12-2003) 
Col. 138 

V PTs in Orissa 
(Deb. 7. Vol. XXXVII. 10-12-2003) 
Col. 204 

Waiting List of Telephone Connection in 
Orissa 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col. 307-09 .. 

Works on National Highways in Orissa 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col.419-20 

World Bank Aid for Ground Water Level 
in Orissa 
(Deb. 5. Vol. XXXVII. 08-12-2003) 
Col. 254 

Oriya Programmes on DD Orthoptics Institutes 
(Deb. 5, Vol. XXXIX. 05-02-2004) . 
Col. 127-28 Setting up of Orthoptics Institutes 

(Deb. 12. Vol, XXXVIII, 17-12-2003) 
Col. 236 Pilferage from Mines of Orissa 

(Deb. 1, Vol. XXXVII. 02-12-2003) 
Col. 192 Otto India Umited 

Poor Postal Delivery in Orissa ! Closure of Otto India Limited 
cDcb. 2. Vol. XXXVII. 03-12-2003) (Deb. 15. Vol. XXXVII1.22-12-2003) 
Col. 286-87 Col. 218 
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Outsourdlll ! hddy 
Conditions Imposed by US for! Fixation ofSuppon Prices 

Outsourcing , (Deb. IS, Vol. XXXVIII, 22-12-2003) 
(Deb. 14, Vol. XXXVIII, 19-12-2003) i Col. 96-97 
Col. 216 

Outsourcing of Coal Bearing Patches 
(Deb. I. Vol. XXXVII, 02-12-2003) 
Col. 132-33 

Outstaading Dues 
DuesofCBEC 

(Deb. 4. Va\. XXXVII, 05-12-2003) 
Col. 37-40 

Liabilities of Union GovernmentINorth 

; Need to open additional paddy purchase 
centres in Cunack and other parts of 
Orissa (MUR 377) 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
CoI.3II-12 

Need to relax norms for procurement of 
paddy in Uttar Pradesh and Bihar (Sub.) 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. JOO..301 

Eastern States l PaddyGrowen. 
(Deb. 14, Vol. XXXVIII, 19-12-2003) i Need to ensure remunerative prices to the 
Col. 24445 i paddy growers in Chhattisgarh 

Need to revise royalty on coal, ferrous j (MUR 3m 
and non-ferrous metals and pay the ~ (Deb. 3, Vol. XXXIX, 03-02-2004) 
outstandiogs to the Government of Col. 71 
Orissa (MUR 377) i Need to revise Minimum Suppon Price for 
(Deb. 16. Vol. XXXVIII. 23-12-2003) i paddy and to waive the interest on 
Col. 396 loans raised by paddy growing fanners 

Outstanding dues of ITDC against (MUR377) 
Political Parties/Clients (Deb. 12. Vol. XXXVIII, 17-12-2003) 
(Deb. 10. Vol. XXXVII. 15-12-2003): Col. 427 
Col. 86-88 Padmaai Tec:ltaology Ltd. 

Outstanding dues recovered by NTPC 
fromSEBs 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 107-13 

Sugarcane Price Arrears 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 183-85 

Oveneu Commercial Bauks 
Investments by OCBs 

(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 364-65 

Pacbling 
Restriction on Sizes of Packages 

(Deb. 9. Vol. XXXVII. 12-12-2003) 
CoI.2~1 

CBI Raids on Padmani Technology Ltd. 
(Deb. 4, Vol. XXXVII. 05-12-2003) 
Col. 239 

Pakistan 
Ban on Indian Films! Anists by Pakistan 

(Deb. 8, Vol. XXXVII, 11-12·2003) 
Col. 82 

Circulation of Fake Indian Notes by 
Pakistan Habib Bank 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 175-76 

Deployment of Submarines and Troops 
by Pakistan 
(Deb. 8, Vol. XXXVII, 11-12·2003) 
Col. 36 
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Export ofPctrolcum Products to Pakistan 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col 129 

Export ofTea to Pakistan 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 223 

Exports of Wheat to Pakistan 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 34547 

Fencing oflndo-Pak Border 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 249-50 

Ferry Service between Mumbai and 
Karachi 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 112 

Hotline between the Coast Guard 
Headquarters of India and Pakistan 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 4748 

Illegal Occupation of Indian Mission 
Building in Pakistan 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 268-69 

Increase in Staff Strength 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 443 

Indian Assistance to Pakistan for Software 
Growth 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 31 

Indian Prisoners in PAK Jails 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 471-72 

Indo-Pak Discussion on Education 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 255 

Indo-Pak Match 
(Deb. I, Vol. XXXVII, 02~ 12-2003) 
CoI.IJ4..35 

Indo·Pak Peace Process I 
(Deb. 2, Vol. XXXVII, 03-12-2003) i 
Col. 62-64 i 

Modernisation and Strengthening of Navy 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 128 

MoV with Pakistan 
(Deb. 13, Vol. XXXVIJI, 18-12-2003) 
Col 161 

Non-Acceptance ofLOC by Pakistan 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 121 

Offer ofNew Bus Services by Pak to India 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 82-83 

Pak Demand for Weapons from V. S. 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col.265~ 

Pakistan's Nuclear Capability 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 276-77 

Pakistani and Bangladeshi National in 
Defence Forces 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 373 

Proposal of Cease fire by Pakistan 
(Deb. 7, Vol. XXXVII. 10-12-2003) 
Col. 303-05 

Resumption of Air Links with Pakistan 
(Deb. 12. Vol. XXXVIII. 17-12-2003) 
Col. 186 

Secret deal between Pakistan and Saudi 
Arabia 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 429-30 

Sporting Ties with Pakistan 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 207-09 

Violation of Geneva Conventions b)' 
Pakistani Forces 
(Deb. 8, Vol. XXXVII. 11-12-2003) 
Col. 104-05 

Visit of Pakistan Commission for Indus 
Water 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 354 
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Visit of Pakistani Infonnation Minister STD/ISD and .FAX Facility in Village 
(Deb. 2, Vol. XXXVII, 03-12-2003) Panchayat 
Col. 41 1-12 (Deb. 12, Vol. XXXVIII, 17-12-2003) 

PaldstaD Occupied K.d .. air Col. 278-79 
Effonsto Get Back POK I Telephone Facilities to Gram Panchayats 

(Deb. 2. Vol. XXXVII, 03-12-2003) (Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 111-12 1 CoI.107.09 

Kashmiri Youths Crossing Border , Telephones to Village Panchayats 
(Deb. I. Vol. XXXVII, 02-12-2003) i (Deb. 7, Vol. XXXVII. 10-12-2003) 
CoI.IS7-SB ! CoI.225-26 

Palestiae I PaatryCar Facility 

Israel-Palestine Conflict I Pantry Car Facility in Sununer Puja Special 
(Deb. 2, Vol. XXXVII, 03-12-2003) I Trains 
Col.4S3 I (Deb. 3, Vol. XXXVll, 04-12-2003) 

Pat. Oft I CoL 197 

Expansion ofOil Palm Cultivation 'I Paper Mils 
(Deb. 10, Vol. XXXVII, IS-12-2003) EPF Deposits by Punalur Paper Mills 
Col. 342 I (Deb. 10, Vol. XXXVlI, 15-12-2003) 

Import of Crude Palmolein I Col. 2J 1-32 
(Deb. 4, Vol. XXXVII, OS-12-2003) II 
Col. 266-67 Para-Military ForteS 

PaD M .... Mullfamlren Demands for PMFs 
I (Deb. 16, Vol. XXXVIII, 23-12-2003) 

Excise Duty Evasion by Pan Massls I Col. 316 
ManufactureB ' 
(Deb. 9, Vol. XXXVII, 12-12-2003) I Deployment ofPMF to Andhra Pradesh 
Col. 2 10-11 i (Deb.II,VoI.XXXVIlI,16-12-200J) 

Paacbayati Raj IDItitutioas 'I CoI.I1J-14 
Panchayati Raj Institutions Examination Centre for Recruitment of 

(Deb. 6, Vol. XXXVII. 09-12-2003) i PMF inA& N 
COI.2S2-S4 i (Deb. II, Vol. XXXVIII, 16-12-2003) 

P h . Ra' I . . . UT II Col. ISS-56 anc ayatl ~ RJtJtutlons m s 
(Deb.lI, Vol. XXXVIII, 16-12-2003) I EJq)ansionoflWhtriyaRifies 
Col. 176 I (Deb. 3, Vol. XXXVII, 04-12-2003) 

Women Representatives in Panchayati Raj I Col. 129 
(Deb. 16. Vol. XXXVlII,23-12-2oo3) I Guidelines for Militancy and PMF for 
Col. 16B-74 I Observing Human Rights 

Panchayatl I, (Deb. 16, Vol. XXXVIIl, 23-12-2003) 
Merger of the EmployeesofDRDAs with Col. 320-21 

District Panchayats I PMF Personnel killed in Encounter 
(Deb, 6, Vol. XXXVII. 09-12-2003) \ (Deb. I, Vol. XXXVII, 02-12-2003) 
CoI.II4-IS • Col. 99 
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P.rklDg I Foreign Visit without Passport 
Allotment of Parking Area in Delhi (Deb. I, Vol. XXXVU, 02-12-2003) 

(Deb. 16, Vol. XXXVIII, 23-12-2003) Col. 74-15 
Col. 291 

Approach Road and Car Park 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 229-31 

Parking Policy in the Capital City 
(Deb. II, Vol. XXXVIII, \6-12-2003) . 
Col. 11-21 

Parks 
Maintenance ofCPWD Parks 

(Deb. 16, Vol. XXXVIII,23-12-2003) I 

Col. 203 

Inspection of Passport Offices in Bihar 
(Deb. 2, Vol. XXXVII. 03-12-2003) 
Col. 103-04 

Pending Passport Applications 
(Deb. 2, Vol. XXXVIt 03-12-2003) 
CoL 253-M 

Patents 
Patents for Traditional Medicines 

(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 62 

Product Patent Regime for Drugs 
Need to develop parks adjoining Group (Deb. 4, Vol. XXXVII, OS-12-2003) 

Housing Societies in East Delhi by Col. 24749 
DDA(MUR 377) . 
(Deb. 16, Vol. XXXVIII, 23-12-2003) Pathologist 
Col. 394-95 I Blood Bank Without Pathologists 

P ..a,_ Del ti (Deb. 12, Vol. XXXVIII, 17-12-2003) 
..... mentary ega ORS Col. 284 

Welcome to Parliamentary Delegation from I P . ts 
the Republic of Indonesia atleD 
(Deb. 10, Vol. XXXVII, IS-12-2oo3) Financial Assistance to Poor Patients 
Col. 1-2 (Deb. 4, Vol. XXXIX, 04-02-2004) 

Welcome to Parliamentary Delegation from I Col. 55-56 
Ukraine I Patients Monitoring 
(Deb. 2. Vol. XXXVII, 03-12-2003) I Computerised System for Monitoring a 
Col. 2-3 Patient 

Welcome to Romanian Parliamentary I (Deb. 1, Vol. XXXVII, 10-12-2003) 
Delegation I Col. 254-SS 
(Deb. 11. Vol. XXXVlll, 16-12-2003) PaWllnHans 
Col. 2 . ! 

P.ssports 
Closure of Passport Collection Centre 

(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 127-28 

Dual Passport System I 

New Helipad in Mumbai 
(Deb. IS, Vol. XXXVlIl,22-12-2oo3) 
Col. 232 

Performance of Paw an Hans 
(Deb. IS, Vol. XXXVIII. 22-12-2003) 
COI.19S-96 

(Deb. " Vol. XXXVII, 10-12-2003) 
Col. 151 Pay Commissions 

Fak P rtlV' RccommendationofFifthPayCommission 
(~~r~ VOI.~XXVII, 02-12-2003) (Deb. 14, Vol. XXXVIII. 19-12-2003) 
Col. 117 I Col. 180-81 
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Sixth Pay Commission 
(Deb. 4, Vol XXXVII, 05-12-2003) 
Co1370-71 

PaySeaies 
Pay Scales 

(Deb. 4, Vol. XXXVII. 05-12-2003) 
Col. I 27-2B 

Pay Scales of Lie Employees 
(Deb. 9, Vpl. XXXVII, 12-12-2003) 
Col 49 

Uniformity in Pay Scale 
(Deb. 13, Vol. XXXVIfl, 18-12-2003) 
Col. 179-208 

Peadiag Cues 

Disposal of Cases 
(Deb. 14. Vol. XXXVIII. 19-12-2003) 
Col.l7I 

I'erIdiag Projem 
Pending Project in Maharashtra 

(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 230 

Pending Projects 
(Deb. 7, Vol. XXXVII, 10-12-2003) 

, O.M. of Personnel Public Grievances IUld 
Pensions 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 59 

Pension Anomalies 
(Deb. 6, Vol. XXXVII. 09-12-2003) 
Col. 236-37 

Pension for Agriculture Labourers 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
·CoI.99-IOO 

Pension to Ex-Servicemen 
(Deb. 5, Vol. XXXIX. 05-02-2004) 
Co1.l41-42 

. Pension to Medal Winners 
! (Deb. 16, Vol. XXXVIII, 23-12-2003) 

Col. 331 
Unorganised Labourers under Pension 

Scheme 
(Deb. 5, Vol. XXXVII. 08-12-2003) 
Col. 319-20 

Pepper 
Import of Pepper 

(Deb. 14, Vol. XXXVIII. 19-12-2003) 
Col. 233-34 

Col. 311-12 Per-Capita Expeaditllre 
Pnsioa ! Per-Capita Expenditure on Health 
Freedom Fighters Pension (Deb. 4. VoL XXXIX, 04-02-2004) 

(Deb. 16, Vol. XXXVIII. 23-12-2003) I Col. 139 
Col. 28-31 I Pesticides 

Liberaiiscd Pension to War Widows ! Ban on Dangerous Pesticides 
(Deb. 5, Vol. XXXIX, 05-02-2004) I (Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 157 I Col.3l-34 

Need to provide- pension to ex-soldiers If DeadI by Exposure of Pesticides 
compulsorily retired from Army on: (Deb. 10. Vol. XXXVII. I S-12-20<)3) 
Medicalgrounds(MUR377) i Col. 285-87 
(Deb. 2, Vol. XXXVII, 03-12-2003) I Pesticides Testing Laboratories 
CoI.418-89 . (Deb. 6, Vol. XXXVII, 09-12-2(03) 

~on-Payment of Pension to Retired Col. 144-48 
Employees of l.A. Production of Allethrin 
(Deb. IS,'Vol. XXXVIII. 22-12-2003) I (Deb. 16. Vol. XXXVIII. 23-12-2(03) 
CoI.14S-46 I Col 206-07 
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Report of Joint Committee on Pesticide 
Residues in and safety Standards for 
Soft Drinks. Fruit Juice and Other 
Beverages-Extension oftime---Motion 
Adopted 
(Deb. 7, Vol. XXXVII. 10-12-2003) 
Col. 359-60 

Sale of Harmful Pesticides 
(Deb. 12. Vol. XXXVIII. 17-12-2003) 
Col. 105-06 

Supply of Spurious Seeds and Pesticides 
(Deb. 10, Vol. XXXVII. 15-12-2003) 
Co1.414-15 

Petitions 
Presentation of Petition 

(Deb. 7. Vol. XXXVII. 10-12-2003) i 
CoI.413 i 

I 

Petro-Cbemica" 
Bongaigaon Refineries and Petro- . 

Chemicals : 
(Deb.l3. Vol. XXXVIII, 18-12-2003) : 
Col. 339-40 ' 

Petro-Chemicals Vision 20 I 0 
(Deb. 16. Vol. XXXVIII, 23-12-2003) 

. Co1.317-IS 
Petrol 
Ban on Conversion of Petrol Cars to CNG 

(Deb. 2. Vol. XXXVII. 03-12-2003) 
CoI.412-\3 

Blending of Ethanol in Petrol 
(Deb. 13. Vol. XXXVIII, 18-12-2003) 
Col.3J4 

Cess on Petrol 

Benami Petrol Pumps and LPG Agencies 
(Deb. 8, Vol. XXXVII. 11-12-2003) 
Col. 79-80 

COCO Petrol Pumps oflOCL and IBP 
(Deb. 13, Vol. xxxvnr, 18-12-2003) 
Col. 110-11 

COCO Pumps in Raja-.than 
(Deb. 13, Vol. XXXVIII, 18-12-20(3) 
Col. 226-27 

Conspiracy between BPCLand FAJPT . 
(Deb. 13, Vol. XXXVIIl,IS-12-2003) 
Col. 110 

Dealerships to Women Land Owners 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
CoLI 12-13 

Interview for Selection of Dealerships at 
Panipat 
(Deb. 13. Vol. XXXVIII, IS-12-2003) 
Co1.381-82 

Irregularities in allotment of Ret nil Outlets 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 260-61 

New Guidelines for Selection ofDalers 
(Deb. S, Vol. XXXVII, 11-12-2003) 
Col 41-42 

Petrol Pumps Sri Lanka 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 96-97 

Reserve Funds Spent by PSU's on Petrol 
Pumps 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 338-39 

(Deb. 2, Vol. XXXVll, 03-12-2003) SelectionofDeaJersbylOCLandlBP 
Col. 413-15 (Deb. 13. Vol. XXXVIII, 18-12-2(03) 

Subsidy for Transportation of Petro I, LPG 
and Kerosene 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 304 

Petrol Pumps 
Allotment of Outlets in Violation of Policy 

(Deb. 5. Vol. XXXIX, 05-02-2004) 
Col. 161 

Col. 116 
Selection of LPG Dealers for U. P. 

(Deb. 13, Vol. XXXVUI.lS-l2-2003) 
Col. 122-23 

Setting up of Petro I Pumps along National 
Highways 
(Deb. 13; Vol. XXXVIII, 18-12-2003) 
CoI.3SI-52 
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....... Delllenidp 
Time Umit for Appoinlment ofDealers 

(Deb. 5, Vol. XXXIX, OS-02-2004) 
Col 129-30 

Use of Forged Documents to Get 
Petroleum Dealership 
(Deb. S, Vol. XXXIX, 05-02-2004) 
Co149 

Pet .... PipeIlIIes 
Kenyan Pipeline Company 

(Deb. I, Vol. xxxvn, 11-12-2003) 
Col 341 

Laying of Crude Pipeline from Paradeep 
Port to Haldia 
(Deb. 8, Vol. XXXVII, 11-12-2003) , 
Col3S2 

N8nI Gas Pipeline Policy 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
ColIS7-SI 

Pipeline &om Mundra to Deihl by HPel 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col 191 

Pipeline Project for Sakhalin Oil-Field 
(Deb. 3, Vol. XXXVII. 04-12-2003) 
CoL 234 

lleguIation of Long Distance Pipeline 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col 291 

......... PnMhIctI 
AduItcntion in Petroleum Products 

(Deb. 3, Vol. XXXVII, 04-12-2003) 
CoL230-3 1 
(Deb. I, Vol. XXXVII., 11-12-2003) 
CoL 193-94 

Ceu Levied on Products 
(Deb. S, Vol. XXXIX, 05-02-2004) 
Col214 

Export of Petroleum Produc:ts 
(Deb. 13, Vol. XXXVID, 18-12-2003) 
CoL 138-39 

Export of Petroleum Products to Pakistan 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
CoL 129 

Growth in Sale of Petroleum Products 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 14142 

Import and Export of Petroleum Products 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 238-39 

Marketing Scheme for Petroleum Products 
(Deb.D, Vol. XXXVIII, 18-12-2003) 
Col. 163 

Opening of Petrol Oil lubricants Depots 
in Nonh East States 
(Deb. 13, Vol. xxxvm, 18-12-2003) 
Col. 143-44 

Retail Outsets oflOCL in Delhi 
(Deb.D, Vol. XXXVIII, 18-12-2003) 
Col. 292 

Retention of Samples of Petrol and Diesel 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 118-19 

RVP Test of Petrol 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 1 16-17 

Seizure ofTankers with Bulk POL Products 
(Deb. 13, Vol. XXXVIII, 11-12-2003) 
Col. I 17-11 

Short Supply of Petroleum Products from 
BPCL Depot, Rewari 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 108-09 

Strategic Storage of Petroleum Products 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
CoI.3S5-S6 

Tax/Cess 00 Petroleum Products 
(Deb. I, Vol. XXXVII. 11-12-2003) 
Col 122-23 

Tender for Transportation of POL 
Products 
(Deb. 13, Vol. XXXVIII, 11-1l-2003) 
Col. 229 
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Transportation of Bulk Petroleum 
Products 
(Deb. 13, Vol. XXXVIII. J8-12-2oo3) 
Col.3SS 

Petroleum RefIneries 
Bongaig!lon Refineries and Petro-

Chemicals 
(Deb. 13, Vol. XXXVIII, IS-12-2oo3) 
Col. 339-40 

Capacity of Refmeries 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col.21~1l 

Expansion ofRefiner~ 
(Deb. 13, Vol. XXXVlII, 18-12-2003) 
Col. 319-20 

Separate EPC for fharmaceutical 
Companies 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 207-4)8 

Pbotognpby 
Photography at Airports 

(Deb. 5, Vol. XXXVII, OS-12-2003) 
CoLS3 

Photography at Prohibitod Area 
(Deb. 13, Vol. xxxvm. IS-12-2oo3) 
Col. 341 

Pbysiotlterapiltl 
Vacant Posts of Physiotherapists 

(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col.l~ 

Increase in Capacity ofMathura Refinery PIlot ProJeet 
(Deb. 3, Vol. XXXVII, 04-12-2003) Need to enhance the outlay for dJe Sector 
CoI.3(iO.(jl Reforms Pilot Project being 

Petroleum Sector Implemented in Guntur district,Andhra 
Prade&h (MUR377) 

Regulatory Board for Petroleum Sector (Deb. 13, Vol. XXXVlDI, IS-12-2003) 
(Deb. 13, Vol. XXXVIII.IS-12-2003) Col. 440-41 
Col. 14647 

Ph.D.Papen 
Ph. D. Papers on Internet 

PM's Pilot Project 
(Deb. 4, Vol. XXXIX, 04..()2-2004) 
Col. 157-59 

(Deb. 12, Vol. XXXVIII. 17-12-2003) Pilots 
CoI.SI-82 

Pbanaac:cuticalladustry 

Modernisation of Small Scale Drug Units 

Categorisation of Pilots as Workmen 
(Deb. 5, Vol. XXXVlI, 08-12-2003) 
Co1.201~ 

(Deb. 7, Vol, XXXVII, 10-12-2003) Piracy 
Col. 258-59 Piracy in Andaman Area 

Production of Domestic Pharmaceuticals (Deb. S, Vol. XXXVII, 11-12-2(03) 
Industry Col. 339-40 
(Deb. 6, Vol. XXXVII, 09-12-2003) PlaDetary Mission 
Col. 79-80 

Reeovery of Overcharged Amount 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 121-24 

Research and Development for Pharma 
Industry 
(Deb. 7. Vol. XXXVII, 10-12-2003) 
Col. 264-65 

Planetary MisSion 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
CoL 58-60 

PIa.nlnK Conunlaio. 
Integrated Regional Development 

Concept 
(Deb. 12, Vol. xxxvm, 17-12-2003) 
CotlO! 
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Plaatatioll Companies 

Plantation Companies 
(Deb. 14, Vol. XXXVIII,19-12-2oo3) 
Col. 1\5-16 

Plautatioa Worken 

Plantation Labour Act 
(Deb. IS, Vol. XXXVUJ, 22-12-2003) 
CoL219-2I 

Plantation Workers 
(Deb. 10, Vol. XXXVII, 15-12-20(13) 
Col. 28J..85 

..... tatio .. 

Restructuring of Plantation Operation 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col 336-37 

Smuggling and Extinction of Plants and 
Animals 
(Deb. ) 5, Vol. XXXVIO, 22-12.2(03) 
CoJ.6~7 

Plastic Bags 

Foodgrains Storage in Plastic Bags 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
CoJ.20J.04 

Plastic Wasta 

Conversion of Plastic Wastes into 
Petroleum Fuel 
(Deb. 8, Vol. XXXVII, 11-12-2(03) 
Col. 263 

PlOt AIIobDeat 

Allotment of Alternate Plots 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 145 

PLT 

Administration Report of the Delhi 
DeveJopmentAUIhority, New Delhi. for 
the year 2002-2003 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 342 

Annual Accounts & Audit Report of the 
Delhi Development Authority, New 
DeBti, for the year 1992-1993 
(Deb. II. Vol. XXXVIII, 16-12-2(03) 
Col. 298 

Annual Accounts and Audit Report oftlle 
Employees Provident Fund 
Organisation, New Delhi for the year 
2001-2002 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 429 

Annual Accounts and Audit Report of the 
Nonh-Eastem Hill University. Shillong. 
for the year 200 1-2002 
(Deb. 12, Vol. XXXVIII, 17-12.20(3) 
Col. 384 

AMual Accounts and Audit Report of the 
Securities and Exchange Board of 
India, Mumbai, for the year 2002·2003 
(Deb. 4, Vol. XXXVII. 05.12-2003) 
Col. 399 

Annual Accounts and Audit Report of the 
University of Hyderabad, Hyderabad. 
for the year 2002-2003 
(Deb. 12, VoJ.XXXVlII,I1-12-2003) 
Col: 385 

Annual Accounts and Audit Report of the 
working of tile Central Tibetan Schools 
Administration, Delhi, for the year 
2001-2002 
(Deb. 12. Vol. XXXVIIl.17-12-2003) 
Col 384 

Annual Accounts and Aud it Report of the 
working of the Tezpur University. 
Tezpur, for the year 200 1-2002 
(Deb. 12. Vol. XXXVIII, 17-12·2003) 
Col J84 

Annual Accounts of the Delhi 
DeveloprnentAuthority. New Delhi for 
!he year 1993-94. 1994-95 
(Deb. 16, Vol. XXXVIII, 23-12·2003) 
Col. 342 



SUBJECf INDEX 241 

Annual Accounts, Audit Report and 
Review of the working of the Cochin 
Port Trust, Cochin, for the year 
2002-2003 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 58 

Annual Accounts, Audit Report and 
Review of the working of the Indian 
Institute of Technology, Kanpur, for 
the year 200 1-2002 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 386 

Annual Accounts, Audit Report and 

Annual Accounts, Audit Report and 
Review of the working of the National 
Federation of State Cooperative Banks 
Limited, Mu'mbai, for the year 
2002-2003 
(Deb. 15, Vol. XXXVIIJ,22-12-2oo3) 
Col. 278 

Annual Accounts, Audit Report and 
Review of the working of the New 
Mangalore Port Trust, for the year 
2002-2003 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 352 

Review of the wortc:ing of the Jawaharlal Annual Accounts, Audit Report ana 
Nehru Port Trust, for the year Review of the working of the Paradip 
2002-2003 Port Trust, Paradip, for the year 
(Deb. 7, Vol. XXXVII, 10-12-2003) 2002-2003 
Col.353 (Deb. 12, Vol. XXXVIII, 17-12-2003) 

Col. 382 Annual Accounts, Audit Report and 
Review of the working of the Kandla Annual Accounts, Audit Report and 
Port Trust, Kandla, for the year Review of the working of the 
2002-2003 Visakhapatnam Port Trust, 
(Deb. 7, Vol. XXXVII, 10-12-2003) Visakhapatnarn for the year 2002-2003 
Col.352 (Deb. 7, Vol. XXXVII, 10-12-2003) 

~ Col. 352 Annual Accounts, Audit Report and 
Review of the working of the. Annual Accounts, Audit Report and 
Mormugao Port Trust, Mormugao, for Review of the working of the erstwhile 
the year 2002-2003 Bombay Dock Labour Board, for the 
(Deb. 7. Vol. XXXVlI, 10-12-2003) year 2002-2003 
Col.352 (Deb. 16, Vol. XXXVIJI,23-12-2oo3) 

Annual Accounts, Audit Report and 
Review of the working oftbe Mumbai 
Port Trust, Mumbai, for the year 
2002-2003 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 382 

Annual Accounts, Audit Report and 
Review of the working of the National 
Bal Bhawan, New Delhi, for the year 
2001-2002 
(Deb. 16, Vol. XXXVIII, 23-12-2003) i 
Col. 360 i 

Col. 339 
Annual Accounts, Audited Accounts and 

Revie. of the working of the Lok 
Jumbish Parishad, Jaipur, for the year 
2002-2003 
(Deb. 16, Vol: XXXVIII, 23-12-2003) 
Col.361 

Annual Administration Report and Review 
of the working of the Paradip Port 
Trust, Paradip, for the year 2002-2003 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 350-51 
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AnnuaIAdminisIration Report and Review 
of the working of the Tuticorin Port 
Trust. Tuticorin, forthe}af 2002-2003 
(Deb. 12, Vol. XXXVIII,17-12-2003) 
Col. 382 

Annual Adminisnative Report and Review 
of the working of tile Mormugao Port 
Trust, Goa. for the year 2002-2003 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
CoI.3S1 

AmualAdministration Report and Review Annual Administrative Report and Review 
of the working of me Visakbapatnamofthe working of the New Mangalore 
Port Trust, VisakhapalnlUn, for the year Port Trust, for the year 2002-1003 
~2003 (Deb. 7, Vol. XXXVII, 10-12-2003) 
(Deb. 12, Vol. XXXVIII, 17-12-2003) I Col3S1 
Col. 312 Annual Administrative Report, and 

ADnuaI AcbninistratioD Report, Audited I Review of the working of the Mumbai 
Accounts and Review of the working Port Trust, Mumbai, for the year 
ofChe Cbennai Port Trust, <llennai.. for 2002·2003 
Cheyear2002·2003 I (Deb. 7, Vol. XXXVII, 10-12.20(3) 
(Deb. 12, Vol. XXXVlIl, 17·12-2003) I CoI.3SJ 
Col403 I Annual Report, Audited Accounts and 

Amual Administration Report, Audited Review of the working of the Indian 
Accounts and Review of tile working j Railway Welfare Organisation, New· 
of1he Kolkata Port Trust. Kolkata, for i Delhi, for the year 2002-2003 
Cheyear2002-2003 I (Deb. 3, Vol. XXXVII,04-12·2003) 
(Deb. 12, Vol. XXXVIII,17-12-2003) I Col.3n t 
Col. 402 I· Annual Repon and Audited Accounts of 

AImuaI Administration Reports of the I the Food Corporation of India for the 
Cantonment Boards, for the year i year 2000-200 I 
_1-2002 I (Deb. 4, Vol. XXXIX. 04-02-2004) 
(Deb. S, Vol. XXXIX, OS-02-2004) I Col. 169 
CoL 23S Annual Report and Audited Accounts of 

AJmu.IAdministrative Report and R.eview t the Hindustan Antibiotics Limited for 
of the working of the Cachin Port Trust, the year 2002-2003 
Cochin, for the year 2002·2003 (Deb. 16, Vol. XXXVIII, 23-12·2003) 
(Deb. 7, Vol. XXXVII. 10-12-2003) Co\. 349 
Col. 3S1 I Annual Report and Audited Accounts of 

AmualAdministrativeReponand Review I the Hindustan Insecticides Limited for 
of tile working of the JawaharlaJ Nehru I the year 2002·2003 
Port Trust, for the year 2002-2003 I (Deb. 16, Vol. XXXVIJJ, 23-12-2003) 
(Deb. 7, Vol. XXXVII. 10-12-2003) i Col. 349 
CoL 351 1 Annual Report and Audited Accounts of 

AmuaJ Administrative Report and Review! the Indian Drugs and Pharmaceauticals 
of the working of the Kandla Port I Limited for the year 2001-2002 and 
Trust, Kandla, for the year 2002-2003 1 2002-2003 
(Deb. 7, Vol. XXXVII, 10-12-2003) I (Deb. 16, Vol. XXXVIII, 23-12-2003) 
COl.3S2 I Col. 349-50 

I 
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Annual Report and Audited AccoUDts of 
tbe National Institute of Rock 
Mechanics, Kolar Gold Fields, for the 
yar2002-2003 
(Deb. 16. Vol. XXXVIII. 23-12-2003) 

Annual Report and Review of tile working 
of tile Central Pollution Control Board, 
for the year 2002-2003 
(Deb. 1 S, Vol. XXXVllI, 22-12-2003) 
Col. 270-71 

Annual Report and . Annual Report and Review of tile working 
Audited Accounts of of the Coir Board Koehl, for the 

the Research and Information System 2002-2003' year 

Col. 342 

for the Non-Aligned and Other I Deb S 
Developing Countries for the year 6,li.ID' Vol. XXXIX, OS-02-2004) 
2002-2003 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
CoL III 

Annual Report and Audited Accounts of 
the working Natiodll Housing Bank. 
New Delhi, for the year 2002-2003 
(Deb. S, Vol. XXXIX, 05-02-2004) 
Col. 247 

Annual Report and Audited Accounts of 
the working of the Research and I 
Information System for the Non-
aligned and other Developing 
Cotmtries (RlS), New Delh~ for tile year 
2001-2002 
(Deb. 7. Vol. XXXVII, 10-12-2003) 
Col.3SS 

Annual Report and Review of the working 
of the Indian Institute of Technology 
Madras, Chennai, for the year 
2002-2003 
(Deb. 12, Vol. XXXVIIJ, 17-12-2003) 
Col 386 

Annual Report and Review of the working 
of tile Indian Institute of Technology, 
Bombay, for the year 2002-2003 
(Deb. 12, Vol.XXXVm, 17-12-2003) 
Col3BS 

Annual Report and Review of tile working 
of the Indian Institute ofTechnology, 
Kanpur, for the year 2001-2002 
(Deb. 12, Vol. XXXVIIJ, 17-12-2003) 
CoI.3BS-B6 

Annual Report and Auditor's Report of 
the Regional Rural Banks for the year Annual Report and Review of tile working 
ended the 31 st March, 2003 I of the Indian Institute of Technology, 
(Deb. 14, Vol. XXXVIII, 19-12-2003), Roorkee, for tile year 2002-2003 
CoUll-II (Deb. 12, VoI.XXXVJIl, 17-12-2003) 

Annual Report and Memorandum of 
Action Taken on the Annual Report of 
the National Human Rights 
Commission, forthe year 200 1-2002 
(Deb. II, Vol. XXXVllI, 16-12-2003) 
Col. 301 

Annual Report and Review of tile working 
of the Aligarh Muslim University. 
Aligarh, fordle year 2001-2002 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 

. Co1.384 

Col. 386 
Annual Report and Review of the working 

of the North-Eastern Hill University, 
Shillong, forthe year 2002-2003 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
CoI.3B4 

Annual Report and Review of tile working 
of the University ofHyderabad for the 
)'\W'2002-2003 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col.3BS 
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Annual Report of the Central Vigilance I Annual Report, Annual Accounts and 
Commission. New Delhi. for the period! Review of the working of the Rashtritya 
from 1st January,2001 to31st December.: Sanskrit Sansthan. New Delbi. for the 
2001 i year2001-2002 
(Deb. II, Vol. XXXVIII,l6-12-2003), (Deb. 12. Vol. XXXVIII.17-t2-2003) 
Col. 300 Col. 383 

Annual Report of the Delhi Urban Art . Commission. N Ddh' tl the Annual Report. Annual Accounts. Audit 
2002~ ew I, or year Report and Review of the working of 
(Deb. 16. Vbl. XXXVIII, 23-12-2003) I the National Cooperative Housing 
Col. 342 I Federation oflndia. New Delhi. for the 

I ( h E I " ycar2002-2003 
Annua. Report 0 t e . ~p oyee S! (Deb. 16 Vi I XXXVIII 23-12-2(03) 

Provident Fund Organisation. New j , o. , 
Delhi. for the year 2002-2003 I CoI.343-344. 
(Deb. I S, Vol. XXXVIII, 22.12-2(03) : Annual Report, .6tImual Accounts. Audit 
CoL 272 i Report and Review of the working of 

Annual Report of the Employee's State i the National Institute of Industrial 
Insurance Corporation, New Delhi, for! Engineering, Mumbai, for the year 
the year 2002-2003 : 2002-2003 
(Deb. IS. Vol. XXXVIII,22-12-2003); (Deb. 12, Vol. XXXVIII. 17-12-2003) 
Col. 272 Col. 285 

Annual Rc?ort of the Narmada Control i Annual Report, Annual A,counts. Audit 
Authonty, Indore. for the year I R rt dR' f'&,- ..... f "002-200' I cpo an e~'lew 0 UK wOII"mg 0 

(D. eb~l/ Vol. XXXVIII, 22-12-20(3) I !he National Institute of Agricultural 
Col. 271 Extension management, Hyderabad. 

. ! for the year 2002-2003 
Annual. Report, Audlt~ Accounts and! (Deb. 10 Vol. XXXVII 15-12-20(3) 

ReVIew of the workmg of the Bharat,' CoL 431 ' • 
Heavy Electrica1s Limited, New Delhi. 
for the year 2002-2003 ! Annual Report, Audit Report and Annual 
(Deb. 13, Vol. XXXVlIl. 11-12-2003) I Accounts of the working of the 
Col. 395 i National Institute of Financial , 

Annual Report. Audited Accounts and j Management. Faridabad, for !he year 
Review of the working of the Engineers 1 2001·2002 
Project (India) Limited. New Delhi. fur! (Deb. 16. Vol. XXXVIII, 23-12-2(03) 
the year 2002-2003 i Col 350 
(Deb. 13. Vol. XXXVIII. 18-12-2003) i . 
Col. 396 Annual Report, Audit Report. Annual 

Annual Report. Annual Accounts and 
Review of the working of the Central 
Council for ResearchingAyurveda and 
Siddha. New Delhi. for the year 
2000-200i 
(Deb. 4, Vol. XXXIX. 04-02-2004) 
Col. 168 

Accounts and Review of the working 
of the National Federation of Urban 
Cooperative Banks and Credit Societies 
Limited, New Delhi, for the year 
2002-2003 
(Deb. 15, Vol. XXXVIII, 22-12-2(03) 
Col. 277 



SUBJECT INDEX 245 

Annual Report. Audited Account and 
Review of the working of the National 
Centre for Trade Information, New 
Delhi, for the year 2002-2003 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
CoL310-11 

Annual Report, Audited Account and 
Review of the working of the Projects 
and Development India Limited, Sindri, 
for the year 2002-2003 
(Deb. II. Vol. XXXVlII, 16-12-2003) 
CoL 299-300 

Annual Report, Audited Accounts and 
Auditors' Report of the State Bank of 
India. for the year 2002·200J 
(Deb. 14, Vol. XXXVIlI, 19-12-2003) . 
CoJ.J26 

Annual Report. Audited Accounts and 
Review of the National Research 
Development Corporation, New Delhi, 
for the year 2002-2003 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 390 

Annual Report, Audited Accounts and 
Review of the working of the Acharya 
Tulsi Regional Cancer Treatment and 
Research Institute, Bikaner, for the 
years 2001·2002 and 2002-2003 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 339 

Annual Report, Audited Accounts and 
Review of the working of the 
Acharyakul, Wardha, for the year 
2002-2003 
(Deb. 4, Vol. XXXIX, 04-02-2004) 

. Col. ISO Annual Report, Audited Accounts and 
Review of tile working ofthe ERNET I Annual Report, Audited Accounts and 
India. for the year 2002-2003 Review .of the working of the 
(Deb. 12 Vol. XXXVIII, 17-12-200J) Aeronautical Development Agency, 

, Bangalore, for the year 2002-2003 
Col. 403 (Deb. 13, Vol. XXXVIII. 18-12-2003) 

Annual Report. Audited Accounts and CoI.J91-92 
Review of the working of the Indian Annual Report, Audited Accounts and 
Farmers Fertilizer Cooperative Limited, Review of the working of the 
New Delhi, for the year 2002-2003 Ahmedabad Textile Industry's 
(Deb. 6. Vol. XXXVII. 09-12-2003) Research Association. Ahmedabarl, for 
Col. 273 the year 2002-2003 

Annual Report, Audited Accounts and 
Review of the working of the Orissa 
Primary Education Programme 
Authority, Bhubaneswar. for the year 
2001·2002 
(Deb. 5, Vol. XXXIX. 05-02-2004) 
Col. 248 

Annual Report, Audited Accounts and 
review of the Bharat Bhari Udyog 
Nigam Limited, Kolkata, for the year 
2002·2003 
(Deb. 13, Vol. XXXVIII, 18·12-2003) 
Col. 393-94 

(Deb. 9, Vol. XXXVII. 12-12-2003) 
Col. 275 

Annual Report, Audited Accounts and 
Review of the working of the Air India 
Limited, New Delhi. for the year 
2002-2003 
(Deb. 15, Vol. XXXVIII, 2~-12·2003) 
Col. 275 

Annual Report, Audited Accounts and 
Review of the working of the Airports 
Authority of India, New Delhi, for the 
year 2002-2003 
(Deb. 15. Vol. XXXVIII, 22-12-2003) 
Col. 275-76 
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Annual Report. Audited Accounts and 
Review of the working of the Ali Yavar 
Jung National Institute for the Hearing 
Handicapped. Mumbai, for the year 
2002-2003 
(Deb. 13, Vol. XXXVIlI, 11-12-2003) 
Col. 402 

Annual Report, Audited Accounts and 
Review of the working of tho All India 
Institute of Medical Sciences, 
New Delhi. for the year 200 1-2002 
(Deb. 4, Vol. XXXIX. 04-02-2004) 

Annual Report, Audited Accounts and 
Review of thC working of the Atomic 
Energy Education Society. Mumbai, for 
the year 2002-2003 
(Deb. 2. Vol. XXXVII, 03-12-2003) 
Col. 476 

Annual Report, Audited Accounts and 
Review of the working of tbe 
Automotive Rcsearcb Association of 
India. PuIIe, for die year 2002·2003 
(Deb. 9. \hI. xxxvn. 12-12-2003) 
Col 276 

Col. 161 Annual Report, Audited Accounts and 
Annual Report, Audited Accounts and Review of the working of the Axom 

Review ofthe working of the All India Sarba S ibba Abhijan Mission. 
. . Guwabati, for the yar 2001-1002 

InstItute of Speech and Hearmg, (Deb. 12 \hI. XXXVIll 17-12-2003) 
Mysore. for the year 2002-2003 • • 
(Deb. 12. Vol. XXXVIII. 17-12-2003) I ColAO I 
Col. 317.... I Annual Report, Audited Accounts and 

. 1 Review of the working of the Balmer 
Annual Report, Audited Accounts and Lawrie and Company L' ited,KoIkata. 

Review of the working ofthc Andrew I- Ii the 2002-2003 un 
Yule and Company Limited. Kolkata. (~. ~ \hI. XXXVDJ, 17-12-2003) 
for tbeycar 2002-2003 Col. 311 
(Deb. 8, Vol. XXXVII. 11-12-2003) (Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 374 Col. 397 

Annual Report, Audited Accounts and Annual Report. Audited Accounts and 
Review of the working of the Antrix Review of the working of the Bar 
Corporation Limited. BangaIore, for the Council oflndia, New Delhi, for the year 
year 2002-2003 2002-2003 
(Deb. 12, Vol. XXXVIII, 17-12-2(03) 'I (Deb. 14. Vol. XXXVlIl.I9-12-2003) 
CoL 397 Col. 30S 

Annual Report, Audited Accounts and! Annual Report, Audited Accounts and 
Review of the working of the Apparel I Review of the working of the Bengal 
Export PromotioncounciJ, New Delhi, I Chemicals and Pbarmaceuticals 
for the year 2002-2003 I Limited, Kollada, forthe~ 2002-2003 
(Deb. 14. Vol. XXXVIll. 19-12-2003) I (Deb. 11, Vol. XXXVJII. 16-12-2003) 
Col. 306 , Col. 299 

Annual Report. Audited Accounts and I Annual Report, Audited Accounts and 
Review of the working of the Artificial Review of Ihe working of the Bengal 
Limbs Manufacturing Corporation of Immunity Limited, Kolkata, for the year 
India. Kanpur. for the year 2002-2003 2002-2003 
(Deb. 13. Vol. XXXVIII, 11-12-2003) I (Deb. II. Vol. XXXVlII, 16-12-2003) 
Col. 40 I 1 Col. 299 
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Annual Report, Audited Accounts IlRd 
Review of the working of the Bbarat 
Dynamics Limited, Hyderabad, for the 
year 2002-2003 
(Deb. S, Vol. XXXVII, 11-12-2003) 
Co1.371 

Annual Report, Audited Accounts and 
Review of the working of the Bharat 
RefnIctorics Limited, Bokaro Steel City, 
for the year 2002-2003 
(Deb. 10, Vol. XXXVII, IS-12-2003) 
Col. 430 

Annual Repon, Audited Accounts and Annual Repon, Audited Accounts and 
Review of the working of the Bbarat I Review of the working of the Biecco 
Earth Moven Limited, Bangalore, for Lawrie Limited, Kolkala, for the year 
the year 2002-2003 2002-2003 
(Deb. 3, Vol. XXXVII, 04-12-2003) (Deb. 13, Vol. XXXVIII, IS-12-2003) 
Col. 375-76 Col. 397 

Annual Repon, Audited Accounts and Annual Repon, Audited Accounts and 
Review of the working of the Bharat Review of the working of the Bihar 
Electronics Limited Bangalore for the I Education Project Council (Bihar 
yell'2002-2003' , Shiksha Pariyojana Parishad), Patna, 
(Deb. 13, Vol. XXXVIII, IS-12-2003) for the year 200 1-2002 
Col. 391 (Deb. 7, Vol. XXXVII, 10-12-2003) 

I Col. 350 
Annual Report, Audited Accounts and . 

Review of the working of the Bharat Annual. Repon, Aud It~d Accounts. and 
GoIdMinesLirnited,KokarGoidFeilds, I Revle~ of~e workmg of the Blrbal 
forthe 2002-2003 SahOi Institute of Palaeobotany, 

year Lucknow, for the year 2002-2003 
(Deb. 5, Vol. XXXIX, OS-02-2004) (Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 239 Col. 341 

Annual. Report, Audi~d Accounts and I Annual Repon, Audited Accounts and 
ReView of t~ working of.the B~at I Review of the working of the Birds Jute 
Immunologlcals and Biologicals, and Export Limited, Kolkata, for the 
Corporation limited, Bulandshahar, for I ycar2002-2003 
the year 2002-2003 (Deb. S, Vol. XXXIX, 05-02-2004) 
(Deb. 4, Vol. XXXIX, 04-02-2004) Col. 236 
Col. 169 

Annual Report, Audited Accounts' and 
Review of the working of the Bharat 
I...eather Corporation Limited, Agra. for 
the year 2002-2003 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
CoI.34~ 

Annual Report, Audited Accounts and 
Rcvi~ of the working of the Bharat 
Petroleum Corporation Limited, 
Mumbai. for &be year 2002-2003 
(Deb. 13, Vol. XXXVIIl,IS-12-2003) 
Col. 39647 

Annual Repon, Audited Accounts and 
Review of the working of the Bombay 
Textile RcsearchAssociation, Mumbai, 

. for the year 2002-2003 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
CoI.27S 

Annual Repon, Audited Accounts and 
Review of the working of the 
Brabmaputra Valley Fertilizer 
Corporation Limited, Dibrugarh, for the 
ys2002-2003 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 341 
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Annual Report. Audited Accounts and ! Annual Report, Audited Accounts. and 
Review'ofthe working of tile Broadcast: Review of the working of tbe Central 
Engineering Consultants India Limited.! Civil Services Cultural and Sports 
Noida. forthe year 2002-2003 i Board, New Delhi. for the year 2002-
(Deb, 5, Vol. XXXIX. 05-02-2004) I' 2003 
Col. 241 (Deb. II, Vol. XXXVIII. 16-12-2003) 

I Col. 301 
Annual Report, Audited Accounts and .. 

Review of the working of the Building Annual. Report, Audlt~d Accounts and 
Materials and Technology Promotion I RevieW of the ~orktng of~e Cen~1 , , I Cottage Industries CorporatIOn oflndJa 
Council, New Deihl, for the year L' 't d N D th' fi th 
2002-2003 I ~~~ ew e I. or e year 

(Deb, 16, Vol. XXXVIII, 23-12-2003) I (Deb. t6. Vol. XXXVIII, 23-12-2003) 
Col 343 I Col. 344 

1 
Annua~ Report. Audit~d Accounts and i Annual Report. Audited Accounts and 

Review of the worlung of the Bureau; Review of me working of me Central 
oflodian Standards, New Delhi. for the! Council for Research in Homoeopathy. 
year2001-2002 : New Delhi, for the year 2000-2001. 
(Deb. 14, Vol. XXXVIII. 19-12-2003J: 2001-2002 
Co1309 (Deb. 12. Vol. XXXVIII, 17-12-20(3) 

Annual Report, Audited Accounts and ' CoL3S7 
Review of the working of the C.P.R. Annual Report, Audited Accounts and 
Environmental Education Centre. Review of the working of the Central 
Cbennai, for the year 2002-2003 Council for Research in Homoeopathy. 
(Deb. 5. Vol. XXXIX. 05-02-20(4) New Delhi. for the year 1999-2000 
Col. 242 (Deb. 12. Vol. XXXVIII. 17-12-2003) 

Annual Report. Audited Accounts and . Col. 386-87 

Review of the working of.the Cancer : Annual Report, Audited Accounts and 
Institute. Chennal, for tlte year Review of the working of the Central 
2002-2003 Footwear Training Institute, Agra. for 

the year 2002-2003 
(Deb. 16. Vol. XXXVIII, 23-12-20(3) (Deb. 11. Vol. XXXVIII, 16-12-2003) 
Col. 335 Col. 302-03 

Annual. Report, Audi~d Accounts and: Annual Report. Audited Accounts and 
ReVieW of the .workmg ~fthe .Carpet i Review of the working of tile Central 
Expon PromotlOl1 Council, Noida, for; Institute of Hand Tools, Jalandhar. for 
the year 2002-2003 , the year 2002-2003 
(Deb. 14. Vol. XXXVIII. 19-12-2003) 1 (Deb. 2. Vol. XXXVU, 03-12-2003) 
Col. 307 CoI.477 

Annual Report. Audited Accounts and 
Review of the working ofthc Cement 
Corporation of India Lim.ited. 
New Delhi. for the year 2002-2003 . 
(Deb. 13. Vol. XXXVIII. 11-12-2003) 
Cot. 394 

Annual Repon, Audited Accounts and 
Review of the working of the Central 
InstilUle of Higher Tibelan Studies. 
Samath. for the year 200 1·2002 
(Deb. 4, Vol. XXXIX. 04-02-2004) 
Col. 178 
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Annua~ Report, Audit~d Accounts and i Annua! Report, Audited Accounts and 
Review of the working of the Central I Review of the working of tile Central 
Institute of Plastics Engineering and: Tool Room and Training Centre 

I I ' Techno ogy, Chennai, for the year! Kolkata, forthe year 2002-2003 
2002-2003 (Deb. 6. Vol. XXXVII, 09-12-2ooj) 
(Deb. II, Vol. XXXVIII. 1612-2003) Col. 276 
Col. 300 

Annual Report, Audited Accounts and 
Review of the working of the Central 
Institute of Tool Design. Hyderabad, 
for the year 2002-2003 
(Deb. 2. Vol. XXXVII, 03-12-2003) I 

Annual Report, Audited Accounts and 
Review of the working of the Central 
Tool Room, Ludhiana, for the year 
2002-2003 
(Deb. 2, Vol. XXXVII. 03-12-2003) 
Col. 479 . I 

Col. 478 I Annual Report, Audited Accounts and 
Annual Report. Audited Accounts and· Review of the working of the Cenlral 

Review of the working of the Central i Warehousing Corporation. New Delhi. 
Instructional Media Institute. Chennai,: for the year 2002-2003 
fortheyear2oo2-2ooJ . (Deb. 14. Vol. XXXVIII. 19-12-2003) 
(Deb. 15. Vol. XXXVIII. 22-12-2003)' Col.308 
Col. 272 

Annual Report, Audited Accounts and' 
Review of the working oftbe Central: 
Power Research Institute, Bangalore. ! 
for the year 2002-2003 i 

(Deb. 13. Vol. XXXVIII. 18-12-2003) I 

Annual Report. Audilcd Accounts and 
~eview of the \\orking of the C",ntral 
Wool Development Board. Jodhpur. for 
the year 2002-:!OO3 
(Deb. 14. Vol. XXXVIII. 19-12-2003) 
Col. 307 

I 
Col. 400 I Annual Report, Audited Accounts and 

Annual Report, Audited Accounts and :. Review of the working of the Centre 
Review of the working of the Central I for Cultural Resources and Training, 
Pulp and Paper Research Institute'j New Delhi, for the year 200 1-2002 
Saharanpur,fortheyear2oo2-2003 (Deb. S, Vol. XXXVII, 08-12-2003) 
(Deb. 14, Vol. XXXVIII, 19-12-2003) COl.33S 
Col. 308 ! Annual Report, Audited Accounts and 

Annual Report, Audited Accounts and! Review of the working of the Centre 
Review of the working of the Central! for Development Economics (Delhi 
Silk Board. Bangalore. for the year: School of Economics). Delhi, for the 
2002-2003 . year 2002-2003 
(Deb. 14. Vol. XXXVIII. 19-12-2003) , (Deb. 9. Vol. XXXVII. 12-12-2003) 
Col. 307 i Col294 

Annual Report, Audited Accounts and I Annual Report, Audited Accounts and 
Review of the working of the Central i Rev~w of the working of the Centre 
Tool Room and Training Centre, Ii for Development of Advanced 
Bhubaneswar, for the year 2002-2003 Computing. for the year 2002-2003 
(Deb. 2, Vol. XXXVII, 03-12-2003) i (Deb. 4. Vol. XXXIX. 04-02-2004) 
CoI.478 I Col. 180-81 
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Annual Report, Audited Accounts and I Annual Report, Audited Accounts and 
Review of tile working of tile Centre I Review of the working of the 
for Environment Education Chittaranjan National Cancer Institute. 
Ahmedabad, for the year 2002-2003 Kolkata, for the year 200 1-2002 
(Deb. 5. Vol. XXXIX. 05-02.2004) (Deb. 12, Vol. XXXVIII,17-12-2003) 
Col. 242 Col. 389 

Annual Report, Audited Accounts and Annual Report, Audited Accounts and 
Review of the .,rking of the Centre I Review of the working of the Civil 
for Materials for E leetronies Services OffICers Institute, NewDelh~ 
Teehgptogy, Pune for the year for the year 2002-2003 
2002'2003. I (Deb. 16, Vol. XXXVIII, 23-12-2003) 
(Deb(7, Vol. XXXVII, 10-12-2003) I Col. 356 

,//tz6i. 355 I Annual Report, Audited Accounts and 
~!J"ual. Report, Audit~d Accounts and 'I Review of the working of the Coal India 
. ReVlCW of the workang of the Centre Limited (Volumes I and II), Kolkata, for 

for Policy Research. New Delhi, for the I the year 2002-2003 
yar2002-2003 I (Deb. 6, Vol. XXXVII, 09-12-2003) 
(Deb. 9, Vol. XXXVII, 12-12-2003) I Col277 
Col. 293-94 

Annual Report, Audited Accounts and 
Review of the working of the Centre 
for Railway Information Systems, 
New Delhi. fOr the )'CIIr 2002-2003 
(Deb. 13, Vol. XXXVIII. 18-12-2003) 
CoL 393 

Annual Report, Audited Accounts and 
Review of the working of the Cochin 
Shipyard Limited. Kochi, for the year 
2002-2003 
(Deb. 12. Vol. XXXVIII, 17-12-2003) 
Col. 402 

Ann 1 R Aud ' ed d I Annual Report, Audited Accounts and ua epon, It Accounts an . . 
Rev, f ..... rk' f'" Ce ReVieW of the workang of the Coffee 

lew 0 UIIl wo Ing 0 Ule ntre 
for the Development of Glass Industry, I Board, Bangalore, for the year 
firozabad, for the year 2002-2003 2002-2003 
(Deb. 11. Vol. XXXVIII, 16-12-2003) g:;i6S, Vol. XXXVUI,22-12-2001) 
CoI.302 . 

Annual Report, Audited Accounts and 
Review of the working of the Centre 
for W'md Energy Tccbnology, a.ennai, 
for the year 2002-2003 
(Deb .• , Vol. XXXVlI. 11-12-2003) 
Col. 372 

Annual Report, Audited Accounts and 
Review of tile working of tile Children's 
film Society. India, Mumbai, for the I 
yar2002-2003 
(Deb. 5, Vol. XXXIX, 05-02-2004) \ 
Col. 241 

Annual Report, Audited Accounts and 
Review of the workin& of the 
Consultancy Development Centre. 
New Delhi. for the year 2002-2003 
(Deb. 12, Vol. XXXVlI1.17-12-2oo3) 
Col. 392 

Annual Report, Audited Accounts and 
Review of tile working of the Container 
Corporation of India Limited, New 
Delhi, for the year 2002-2003 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 376 
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Annual Report, Audited Accounts and 
Review of the Working of the Cotton 
Textiles Export Promotion Council, 
Mumbai. for the year 2002-2003 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 275·76 

Annual Report, Audited Accounts and 
Review oflhe working of the Dony Polo 
Ashok Hotel (!;orporation Limited, 
Itanagar, for the year 1999-2000, 
2001-2002 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 

Annual Report, Audited Accounts and Col. 280-8 1 
Review of the working of the Council . 
~o Ad""'"~ t f PI' A' I Annual Report, Audited Accounts and .. r ~ ... _emen 0 eop e s ctlon . . . 
and Rural Technology N D Ih'" I ReVIeW of the workmg of the Dredgtng • ew e I, .or C . fInd' V' akhap the year 2000-200 1 orporatlon 0 Ia, IS atnam, 
(Deb. 6, Vol. XXXVII, 09-12-2003) I for the year 2002-2003 
Col. 274' / (Deb. 3, Vol. XXXIX, 03-02-2004) 

I CoJ.57-S8 
Annual Report, Audited Accounts and 

Review of the working of the Credit Annual Report, Audited Accounts and 
Guarantee Fund Trust for Small I Review. of the working of the 
Industries, Mumbai, for the year 2002- ElectrOniCs and Computer Software 
2003 I Export Promotion Council, New Delb~ 
(Deb. 6. Vol. XXXVII, 09-12-2003) II for the year 2002-2003 
Col. 276-77 (Deb. 7, Vol. XXXVII, 10-12-2003) 

Annual Report, Audited Accounts and I Col. 354-55 
Revi. ew of the working of the Delhi I Annual Report, Audited Accounts and 
Metro Rail Corporation Limited, New Review of the working of the 
Delhi. for the year 2002-2003 I electronics Service and Training 
(Deb. 5, Vol. XXXIX, 05-02-2004) Centre, Nainital, for the year 2002-2003 
Col. 242-43 i (Deb. 2, Vol. XXXVII, 03-12-2003) 

Annual Report, Audited Accounts and Col. 477 
Re.view of the w~rking of the District \1 Annual Report, Audited Accounts and 
Pnmary Educatl~n Pro~ramm.e-III Review of the working of the Engineers 
(Uttaranchal Sabhl Ke Llye Shlksha I India Limited New Delhi for the year 
Parisllad) Dehradun for the year! 2002-2003' , 
2001-2002 ! 
(Deb. 12. Vol. XXXVIIJ, 17-12-2003) I (cDelb3·9173. Vol. XXXVIII. 18-12-2003) 
Col. 401 I o. 

An I R A d· d A t d I Annual Report, Audited Accounts and nua eport. u Ite ccoun s an . . 
R · f th k' f th DNA I Review of the workmg of the Ennore eVlew 0 e wor 109 0 e I • • ." th 
Fingerprinting .and Diagnostics,,' Port Limited. Chennal, Jor e year 
Hyderabad. for the year 2002-2003 2002-2003 
(Deb. 12, Vol. XXXVIII. 17-12-2003) I (Deb. 12. Vol. XXXVIlI. 17-12-2003) 
Col.391 I Col.381 

Annual Report Audited Accounts and 'I' Annual Report, Audited Accounts and 
Review oftb~ working of the OOEACC I Review of the working of the Export 
Society. New Delhi, for the year I Promotion councitfor Handicrafts, New 
2002-2003 I Delhi. for the year 2002-2003 
(Deb. 14. Vol. XXXVIII. 19-12-2003) I (Deb. 9, Vol. XXXVII. 12-12-2003) 
Col 3)) I Col. 274 
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Annual Repon, Audited Accounts and I Annual Repon, Audited Accounts and 
Review of the working of tile Fenilizer I Review of the working .of the Grih 
Corporation of India Limited, New I Kalyan Kendra, New Deihl, for the year 
Delhi, for the year 2002-2003 I 2002-2003 
(Deb. II, Vol. XXXVIII, 16-12-2003) (Deb. II, Vol. XXXVlIl,I6-12-2003) 
CoI.298-99 I Col. 30 J 

Annual Repon. Audited Accounts and I Annual Repon, Audited Accounts and 
Review of the working of the Film and Review of the working of the 
Television Institute oflndia, Pune, for Handicrafts and Handlooms Expons 
the year 2002-2003 Corporation of India Limited, New 
(Deb. 5, Vol. XXXIX, 05-02-2004) Delhi, for the year 2002-2003 
Col.24J I (Deb. 16, VoI.XXXVlII.23-12-2oo3) 

I Col. 344-45 
Annual Repon, Audited Accounts and I 

R 'cw of the working of the FlUid! Annual Repon. Audited Accounts and 
C::~ol Research Institute, Palakkad, Review of the ~ing of~ Handloom 
for the year 2002-2003 [ Expon PrornotJonCounctl,fortheyear 

I 2002-2003 
~;i' Vol. XXXVIII, 18-12-2003) (Deb. 9. Vol. XXXVII. 12-12-2003) 

I Col.273 
Annual Repon. Audited Accounts and An I R Aud' d A t d .. nua epon, ne ccoun s an 

Reviewoftheworkmgof1heFragrance R' (the ark' fthe H 'sh I CVlew 0 w 109 0 arl 
and Flavour Development Centre,; Chandra Research Institute Allahabad 
Kannauj, for the year 2002-2003 I for 1he year 2002-2003 • , 
(Deb. 1 I, Vol. XXXVIII, 16-12-2003) I (Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 302 ! Col. 398 

Annual. Report, Aud~d Accounts and I Annual Report. Audited Accounts and 
~ew ~f.1he wolinng ~f the GAIL Review of the working of the Heavy· 
(India) Limited, New DeIhl, for the year ! Engineering Corporation Limited, 
2002-2003 j Ranchi, for the year 2002-2003 
(Deb. 13, Vol. XXXVIII., 11-12-2003) i (Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 398 j Col. 394 

Annual Repon, Audited Accounts and • Annual Repon, Audited Accounts and 
Review of the working of the General Review of the working of the Hindustan 
Insurance Corporation of India, Aeronautics Limited. BIngaJore, for the 
Mumbai. forthlYear 2002-2003 year 2002-2003 
(Deb. 16, Vol. XXXVIII, 23-12-2003). (Deb. 13, Vol. XXXVIII, ) 8-12-2003) 
Col. 360 I Col. 391 

! 

Annual Repon, Audited Accollnts and i Annual Repon, Audited Accounts and 
Review of the working of the Goa I Review of the working of the HinduslBn 
Shipyard Limited, Goa, for the year I Cables Limited. Kolkata, for the year 
2002-2003 : 2002-2003 
(Deb. 13, Vol. XXXVIll, 11-12-2003) j (Deb. 13, Vol. XXXVIll, 18-12-2003) 
CoL 391 I Col. 394 

I 
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Annual Report, Audited Accounts and 
Review of the working of the Hindustan 
Copper Limited, Kolkata, Jor the year 
2002-2003 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 239 

Annual Report, Audited Accounts and 
Review of the working of the Hindustan 
Fertilizer Corporation Limited, New 
Delhi, for the year 2002-2003 . 
(Deb. 16. Vol. XXXVIII,23-12-2003) 
Col. 349 

Annual Report. Audited Accounts and 
Review of the working'ofthe Hindustan 
Latex Limited, Thiruvananthapuram, for 
the year 2002-2003 
(Deb. 7. Vol. XXXVII, 10-12-2003) 
Co1.338-39 

Annual Report, Audited-Accounts and 
Review of the working of the Hindustan 
Organic Chemicals Limited, Rasayani, 
for the year 2002-2003 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 348 

Annual Report, Audited'" Accounts and 
Review of the working of the Hindustan 
Paper Corporation Limited, Kolkata, for 
the year 2002 -2003 . 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Co1.373-74 

Annual Report, Audited Accounts and 
Review of the working of the Hindustan 
Petroleum Corporation Limited, 
Mumbai, for the year 2002-2003 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 398 

Anoual Report, Audited Accounts and 
Review of the working of the Hindustan 
Photo Films Manufacturing Company 
Limited. Udhagamanadalam, for the 
year 2002-2003 
(Deb. 13, Vol. XXXVIH, 18-12-2003) 
Col. 395-96 

Annual Report, Audite<l Accounts and 
Review of the working oftbe HindusIan 
Shipyard limited, Visakhapatnam, for 
the year 2002-2003 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 353 

Annual Report, Audited Accounts and 
Review of the working oftbe Hinduslan 
Steelworks Construction Limited,' 
Kolkata, for ~year 2002-2003 
(Deb. 15, Vol. XXXVllI, 22-12-2(03) 

, Co1.273-74 
Annual Report, Audited Accounts and 

Review of the working of the HMT 
Limited, Bangalore, for the year 
2002-2003 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 59 

Annual Report, Audited AccountS and 
Review of the working oftbe Hooghly 
Dock and Port Engineers Limited, 
Kolkata, for the year 2002-2003 ?~ 

(Deb. 7, Vol. XXXVII, 10-12-2001") 
Col. 353 

Annual Report, Audited Accounts and 
Review of the working of the Hospital 
Service Consultancy Corporation, 
(India) Limited, Nojda, for the year 
2002-2003 
(Deb. 16, Vol. XXXVIII,23-12-2oo3) 
Col. 336 

Annual Report, Audited Accounts and 
Review of the working of the India 
Tourism Development Corporation 
Limited, New Delhi, for the year 200 1-
2002 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 336 

Annual Report, Audited Accounts and 
Review of the working of the India 
Trade promotion Organisation, New 
Delhi. for the year 2002·2003 
(Deb. 4, Vol. XXXIX, 04..()2-2004) 
Col. 177 
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Annual Report, Audited Accounts and I Annual Report, Audited Accounts and 
Review of the working of the Indian Review of the working of the Indian 
Academy of Science, Bangalore, for I Institute of Geomagnetism, Mumbai, 
the year 2002-2003 for the year 2002-2003 
(Deb. 1, Vol. XXXVII, 10-12-20(3), (Deb. 1, Vol. XXXVII. 10-12-2003) 
Col 342 I Col. 340 

Annual Report, Audited Accounts and I Annual Report, Audited Accounts and 
Review of the working of the Indian l f Review of the working of the Indian 
Association for Cultivation of Science, I Institute of Management, Ahmedabad. 
Kolkata, for the year 2002-2003 i for the year 2002-2003 
(Deb. 1, Vol. XXXVII, 10-12-2003) I (Deb; 7, Vol. XXXVII, 10-12-2003) 
Col 341-42 Col 338 

Annual Report, Audited Accounts and I Annual Report, Audited Acwunts and 
Review of the working of the Indian I Review of the working of the Indian 
council for Research on International I Institute of Management, Indore, for 
Economic Relations, New Delhi, for the I the year 200 1-2002 
year 2002-2003 i (Deb. 12. Vol. XXXVIII, 17-12-2003) 
(Deb. 9, Vol XXXVII, 12-12-2(03) I Col. 382-83 
Col. 294 ! Annual Report, Audited Accounts and 

Annual Report, Audited Accounts and i Review of the working of the Indian 
Review of the working of the Indian I Institute ofPac:kaging, Murnbai, for the 
Drugs and Pharmaceuticals Limited, I year 2002-2003 
Gwgaon,fortheyear2000-2001 i (Deb. 14, Vol. XXXVIII, 19-12-2003) 
(Deb. 16, Vol. XXXVIII, 23-12-2003) I Col. 311 
Col. 348 l' Annual Report, Audited Accounts and 

Annual Report, Audited Accounts and I Review of the working of the Indian 
Review of the won:ing of the Indian! Institute of Public Adminislration, New 
Institute of Carpel Technology. 1 DeUti for the year 2002-2003 
8hadohi,fortheyear2002-2oo3 : (Deb. 6, Vol. XXXVII, 09-12-2003) 
(Deb. 5, Vol. XXXIX, 05-02-2004)! Col.27S 
Col. 238 ! Annual Report. Audited Accounts and 

Annual Report, Audited Accounts and I Review of the working of the Indian 
Review of the working of the Indian! Institute of Tourism and Travel 
Institute of Foreign Trade. New Delhi. Mana&emenl, GwaJior. for the year 
for the year 2002-2003 2002-2003 
(Deb. 14, Vol. XXXVIII, 19-12-2003) (Deb. 5. Vol. XXXVII, 08-12-2003) 
Col311 Col.334 

Annual Report, Audited Acc,)unts and 
Review of the working of the Indian 
institute of Forest Management, 
Bhopal, for the year 2002-2003 
(Deb. IS, Vol. XXXVIll.22-12-2003) 
Col. 270 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Institute of Tropical Meteorology, 
Pune for the year 2002-2003 
(Deb. 7, Vol. XXXVII. 10-12-2003) 
Co\. 341 
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Annual, Report, Audit~d Accounts an., d I Annua~ Report, Audi~d Accounts and 
ReView of the workmg of the Indian <1Revlew of the working of the Indian 
Investment Centre, New Delhi, for the, Railway Finance Corporation Limited, 
year 2002-2003 I New Delhi, for the year 2002-2003 
(Deb, 16, Vol. XXXVIII, 23-12-2003) (Deb. 13, Vol. XXXVIII, 18-12-2003) 
COl.3S3 I Col. 393 

Annual Report. Audited Accounts and I Annual Report, Audited Accounts and 
Review of the working of the Indian, Review of the working of the Indian 
Medicines Pharmaceutical Corporation ,. Rare Earths Limited, Mumbai, for the 
Limited. Mohan, for the year 1999-2000 year 2002-2003 
(Deb. 4, Vol. XXXIX, 04-02-2004) (Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 166 Col. 397 

Annual Report, Audited Accounts and Annual Report, Audited Accounts and 
Review of the working of the. Indian I Review of the working of the Indian 
National Academy of Engineering, I Road Construction Corporation 
NewDelhi,fortheyear2002-2003 I Limited, New Delhi, for the year 
(Deb. 7. Vol. XXXVII, 10-12-2003)! 2002-2003 
Col. 340 I (Deb. 4, Vol. XXXIX, 04-02-2004) 

Annual Report, Audited Accounts and I Col. 170 
Review of the working of the Indian Annual Report, Audited Accounts and 
National Centre for Ocean Information Review of the working of the Indian 
Services, Hyderabad, for the year Rubber Manufacturers Research 
2002-2003 Association (IRMRA), Thane, for the 
(Deb. 12, Vol. XXXVIII, 17-12-2003) year 2002-2003 
Col. 380 (Deb. 9, Vol. XXXVII, 12-12-2003) 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
National Science Academy, New Delhi, 
for the year 2002-2003 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 341 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Oil Corporation Limited, Mumbai, for 
the year 2002-2003 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 397 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Railway Catering and Tourism 
Corporation Limited, New Delhi, for tile 
year 2002-2003 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 392-93 

Col. 276 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Science Congress Association, 
Kolkata. for the year 2002-2003 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 342 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Silk Export Promotion Cowlcil, Mumbai, 
for the year 2002-2003 
(Deb. 9, Vol. XXXVII, 12-12,·2003) 
CoL 273 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Society of Agricultural Economics, 
Mumbai, for the year 2002-2003 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 279 
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Annual Report, Audited Accounts and I Annual Report, Audited Accounts and 
Review of the working of the Indian Review of the working of the Inland 
Statistical Institute, Kolkata, for the Waterways Authority of India, Noida, 
year 2002-2003 I fortheyear2002-2003 
(Deb. 12, Vol. XXXVlII,17-12-2oo3) (Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 398 I Col. 58 

A I R rt Aud·t d A t d Annual Report, Audited Accounts and 
nnua epo, I e ccoun s an R· f h rk· fthe . R· f the rk· f the I d· I eVlew 0 t e wo 109 0 Institute 

evte.w 0 wo ID~ 0 • ~ Ian; for Design of Electrical Measuring 
Vaccmes Corporation Limited, I Instruments, Mumbai, for the year 
Gurgaon, for the year 2002-2003 I 2002-2003 
(Deb. 12, Vol. XXXV1I1, 17-12-2003) (Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 390 Col. 480 

Annual Report, Audited Accounts and Annual Report, Audited Accounts and 
Review of the working of the Indira I Review of the working of the Institute 
Gandhi Rashtriya Uran Academi, for Plasma Research, Gandhinagar, for 
Raebarel~ for the year 2002-2003 I the year 2002-2003 
(Deb. 4, Vol. XXXIX, 04-{)2-2004) I (Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 166 I CoI.476 

Annual Report, Audited Acco~nts and: Annual. Report, Audi~ed Accounts .and 
R · f·&.- rk· f he Ind ' ReView of the working of the Institute eVlew 0 u", wo tog 0 t 0- ! • • 
Danishli I Room,J shedpur Ii the i for Social and Economic Change, 

00 am , or I Bangalore. for the year 2002-2003 
year 2002-2003 i (Deb. 9, Vol. XXXVII. 12-12-2003) 
(Deb. 2, Vol. XXXVII, 03-12-2003)! CoI.294 
Col 47. I . I Annual Report, AudIted Accounts and 

Annual Report, Audited Accounts and i Review of tile working oflbe Institute 
Review of the working of the Indo-! for Studies in Industrial Development. 
German Tool Room, Ahmedabad & i New DeJhi, for the year 2002-2003 
Auranpbadfortheyear2002-2oo3 I (Deb. 9, Vol. XXXVII, 12-12-20(3) 
(Deb. 6, Vol. XXXVII. 09-12-20(3): Col. 294 
Col27S-76 ~ ! Annual Report, Audited Accounts and 

ADnuaJ Report, Audited Accounts and I Rev~ of the working of the I~stitute 
Review of the working of the Indo- I ofBloresources and Sustainable 
GennmTooI Room, Indore, forlheyear 1 Development, Imphal, for the year 
2002-2003 I 2002-2003 
(Deb. 2, Vol. "XXVII, 03-12-2003) I (Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col 478-79 CoI.392 

Aanual Report, Audited Accounts and I Annual Report, Audited Accounts and 
D_':_ •• fthework' fthe Ind . I I Review of the working of the Institute 
",",y_O mgo ustna I fC . . I nd P \. 
Oe 1"",,-B k fInd· M b· \. 0 onstltutJona a ar lamentary 
for'YCthe ...... • .... 2002 .. · an 0 18, urn ai, Studies, New Delhi, for the year 

year -2003 2002-2003 
CDeb.14,.VoI. XXXVIII,19-12-2003) I (Deb. 14, Vol. XXXVIII, \9-12-2003) 
Col. 327 I Col. 305 
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Annual Report, Audited Accounts and Annual Report, Audited Accounts and .,1' 

Review of the working of the Institute Review of the working of the ITI 
of Economic Growth, Development of Limited, Bangalore, for the S'ear 
Planning Centre, Delhi, for the year 2002-2003 
2002-2003 (Deb. 7, Vol. xxxvn, 10-12-2003) 
(Deb. 2, Vol. xxxvn, 03-12-2003) I Col. 348 
Col. 475-76 . 

Annual Report, Audited Accounts and 
Annual Report, Audited Accounts and I ReviewoftheworkingoftheJbarkhand 

Review of the working of the Institute Educational Project Council Ranchi 
of Life Sciences. Bhubaneswar, for the for the year 2002-2003 ' , 
year 2002-2003 (Deb. 12, Vol. XXXVIII, 17-12-2003) 
(Deb. 16, Vol. XXXVlH, 23-12-2003) Col. 401 
011.347 

Annual Report, Audited Accounts and 
Review of the working of the Institute 
of Mathematical Sciences, Chennai, for 
the year 2002-2003 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 398 

Annual Report, Audited Accounts and 
Review of the working of the Jute 
Corporation oflndia Limited, Kolkata, 
for the year 2002-2003 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 345 

Annual Report, Audited Accounts and II Annual. Report, Audite~ Accounts and 
R 'ew of the working of the ReView of the workmg of the Jute 

eVI I d ., R h A .. I strumentation Limited Kota, for the In u~tnes esc arc SSoclatlon, 
;. 2002-2003' Kolkata, for the year 2oo~-2003 
(Deb. 8, Vol. XXXVII, 11-12-2003) (Deb. 5, Vol. XXXIX, 05-02-2004) 
Cot 374 Col. 237 

Annual Report, Audited Accounts and 
Review of the working of the 
International Centre for Alternative 
Dispute Resolution, New Delhi, for the 
year 2002-2003 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 305 

Annual Report, Audited Accounts and 
Review of the working of the 
International Institute for Population 
Sciences, Mumbai, for the year 
2002-2003 
(Deb. 16, Vol. XXXVIIl, 23-12-2003) 
Col. 334 

Annual Report, Audited Accounts and . 
Review of the working of the Ircon I 
International Limited, New Delhi, for 
the year 2002-2003 
(Deb. 3, Vol. 'XXXVII, 04-12-2003) 

'I CoI.376-n 

Annual Report, Audited Accounts and 
Review of the working of the Jute 
Manufacturers Development Council, 
Kolkata, for the year 2002-2003 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 237 

Annual Report, Audited Accounts and 
Review of the working of the 
Kalakshetra Foundation, Chennai, for 
the year 2002-2003 . 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
CoL 281 

Annual Report, Audited Accounts and 
Review of the working of the KamlQ 
Nehru Memorial Hospital (Regional 
Cancer Centre), Allahabad, for the year 
2002-2003 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 335 
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Annual Report, Audited Accounts and I Board,Kavaratti,furtheyear2001-2002 
ReviewoftheworltingoftheKarnataka I (Deb. 2, Vol. XXXIX, 30-01-2004) 
C~~ew Development Corporation I Col. 20 
LImited, Mangalore, for the year I Annual Report, Audited Accounts and 
2002-2003 Review of tile working of the Lala Ram 
(Deb. 10, Vol. XXXVII, 15-12-2003) Sarup Institute of Tuberculosis and 
Col. 431 Respiratory Diseases. New Delhi. for 

Annual Report, Audited Accounts and I the year 2002-2003 
Review of the working of the Kendriya (Deb. 4, Vol. XXXIX, 04-02-2004) 
Bhandar..-New Delhi, for the year i Col.l67 
2002-2003

1 
: Annual Report, Audited Accounts and 

(Deb. 16, Vol. XXXVlIl, 23-12-2(03) Review of the working of the Lalit Kala 
Col3S6 . Academy, New Delhi, for the year 

Annual Report, Audited Accounts and I 2001-2002 
Review of the working of the Khadi I (Deb. 15, Vol. XXXVIII, n-12-2003) 
and Viilage Industries Commission,: Col. 281 
Mumbai, for the year 2002-2003 i Annual Report, Audited Accounts and 
(Deb. 5, Vol. XXXIX, OS-02-2004)! Review of the working of the Life 
Col 240 J Insurance Corponltion oflndia for the 

Annual Report, Audited Accounts and year 2002-2003 
Reviewoftbeworking of the Konkan I (Deb. 14, Vol. XXXVIII, 19-12-2003) 
Railway Corporation Limited,! COU27 
New Delhi, fix the year 2002-2003 ! Annual Report, Audited Accounts and 
(Deb. 3, Vol. XXXVII, 04-12-2003) I Review of the working of the M.P. 
Col3n i Ashok Hotel Corporation Limited, 

Annual Report, Audited Accounts and I Bhopal, for the year 2002-2003 
Review of the working of the Krishakjl (Deb. IS, Vol. XXXVIII, 22-12-2(03) 
Dharati Cooperative Limited, Col2aO 
New Delhi.fortheyear2002-2003 ! Annual Report, Audited Accounts and 
(Deb. 6, Vol. XXXVII, 09-12-2003) I Review of the working oftbe Madras 
Col. 273 ! Fertilizers Limited, Madras for the year 

Annual Report, Audited Accounts and I 2002·2003 
Review of the working of the! (Deb. 6, Vol. XXXVII, 09-12-2003) 
KudremuIdt iron Ore Company Limited, 1 Col273 
Bangalore, for the year 2002-2003 1 Annual Report, Audited Accounts and 
(Deb. 15, Vol. XXXVIII, 22-12-2003) I Review of the working of the 
Col 273 ! Mahanagar Telephone Nipm Limited, 

Annual Report, Audited Accounts and NewDelhi,furtheyear2002-2003 
Review of the working of the (Deb. IS, Vol. XXXVUJ,22-12-2003) 
Laksbadwc:ep Building Development Col. 280 

I 
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Annual Report, Audited Accounts and I Annual Report, Audited Accounts and 
Review of the working of the Mahatma Review of the working of the Mineral 
Gandhi Institute of Medical Sciences i Exploration Corporation Limited, 
and Kasturba Hospital, Sevagram, for I Nagpur, for the year 2002-2003 
the year 2002-2003 I (Deb. 16, Vol. XXXVIII,23-12-2003) 
(Deb. 7, Vol. XXXVII, 10-12-2003) Col. 341 
Col.339 Annual Report, Audited Accounts and 

Annual Report, Audited Accounts and Review of the working of the Mishra 
Review of the working of the Mahila Dhatu Nigam Limited, Hyderabad, for 
Samakhya Kamataka, Bangalore, for the year 2002-2003 
the year 2001-2003 I (Deb. 13, Vol. XXXVIII, 18-12-2003) 
(Deb. 16, Vol. XXXVIII, 23-12-2003) i Col. 391 

CoL361 . I Annual Report, Audited Accounts and 
AMual. Report, Audite~ Accounts and I Review of the working of the MMTC 

ReView of the working of the Man Limited, for the year 2002-2003 
Made Textiles Research Association, I (Deb. 14, Vol. XXXVIII, 19-12-2003) 
Surat for the year 2002-2003 l Co1.310 
(Deb. 9, Vol. XXXVII, 12-12-2003) I Annual Report, Audited Accounts and 
Col 273-74 Review of the working ofthe Morarji 

Annual Report, Audited Accounts and Desai National Institute of Yoga, 
Review of the working of the New Delhi, for the year 2001-2002 
Manganese Ore (India) Limited, (Deb. 7, Vol. XXXVII, 10-12-2003) 
Nagpur, for the year 2002-2003 COL 339 
(Deb. 15, Vol. XXXVIll, 22-12-2003) 
Col. 273 

Annual Report, Audited Accounts and 
Review of the working of the Marine 
Products Export Development 
Authority, Cochin, for the year 
2002-2003 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 278 

Annual Report, Audited Accounts and 
Review of the working of the Mazagaon 
Dock Limited, Mumbai, for the year 
2002-2003 

Annual Report, Audited Accounts and 
Review of the working of the Motilal 
Nehru Regional Engineering College, 
Allahabad, for the year 200 1-2002 
(Deb. S, Vol. XXXIX, 05-02-2004) 
Col.24K 

Annual Report, Audited Accounts and 
Review of the working of the MSTC 
Limited including its subsidiaries Ferro 
Scrap Nigam Limited, Kolkata, for the 
year 2002-2003 
(Deb. IS, Vol. XXXVtII, 22-12-2003) 

. Col. 273 
rn.I. 8 Vol XXXVII 11-12-2003) 
\LA>U...' Annual Report Audited Accounts and 
Col. 371 I Review ofth~ working of the Mumbai 

Annual Report, Audited Accounts and Railway Vikas Corporation Limited, 
Review of the working of the Mecon Mumbai, for the year 2002-2003 
Limited. for the year 2002-2003 (Deb. 8. Vol. XXXVII, tt-l2-2oo3) 
(Deb. IS, Volt XXXVIII. 22-12-2003) I CoI.372 
Col. 274 I 
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Annual Repon, Audited Accounts and I Al"nual Repon, Audited Accounts and 
Review of the working of Ute National, Review of the working of the National 
Institute' of Urban Affairs. New Delhi. I Bicycle Corporation oflndia Limited, 
for tile year 2002-2003 I Mumbai. for the year 2002-2003 
(Deb. 6, Vol. XXXVII, 09-12-2003) I (Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 272 I Col. 394 

Annua~ Repon, Audi!ed Accounts. and II Annual Repon. Audited Accounts and 
ReView of the worlung of the National Review of the working of the National 
Academy ~fMedical Sciences (India),! Brain Research Centre, Manesar, for the 
New Deihl, for the year 200 1-2002 I year 2002-2003 
~~'~' Vol. XXXIX. 04-02-2004) I (Deb. 12, Vol. XXXVIII, 17-12-2003) 

I Col. 391 
Annual Repen. Audited Accounts and . . 

Review of the working of Ute National I Annual Repon, Audited Accounts and 
Academy of Science, India, Allahabad, I Review of the working of the National 
for the year 2002-2003 I Building Construction Corporation 
(Deb. 12, Vol. XXXVIII, 17-12-2003) I Limited, New Delhi, for the year 
Col. 391 i 2002-2003 

Annual Repon, Audited Accounts and I: (Deb. 16, Vol. XXXVIII,23-12-2oo3) 
Review of tile working of the National Col. 343 
Accreditation Board for Testing and I Annual Repon, Audited Accounts and 
Calibration Laboratories. New Delhi.! Review of the working of the National 
for the year 2002-2003 I Centre for Antarctic and Ocean 
(Deb. 7, Vol. XXXVII, 10-12-2003) I Research,Goa, for the year 2002-2003 
Col 340 I (Deb.12,VoI.XXXVIII,17-12-2003) 

Annual Repon, Audited Accounts and CoI.380-81 
Review of tile working of the National I . 
Agricultural Cooperative Marketing Annua~ Repon, Audl~d Accounts. and 
Federalion oflndia Limited, New Delhi! RevieW of the workmg of the National 
for the year 2002-2003 'I Centre for Cell Science, Pune, for tile 
(Deb. IS, Vol. XXXVIII,22-12-2oo3) I year 2002-2003 
Col.2n (Deb. 12. Vol. XXXVIII, 17-12-2003) 

Annual Repon, Audited Accounts and 1 Col. 391 
Review of the working oflhe National I Annual Repon, Audited Accounts and 
Aluminium Company Limited,! Review of the working of the National 
(NALCO), Bhubaneswar, for the year i Centre for Jute Divenifteation, KolkaIa. 
2002-2003 I for the year 2002-2003 
(Deb. 16, Vol. XXXVIII. 23-12-2003) !I (Deb. S. Vol. XXXIX, OS-02-2004) 
Col. 341-42 I Col. 237 

Annual. Repon. Audi~ed Accounts. and ! Annual Repen, Audited Accounts and 
RevICW of the W?rktng of the NatIOnal \ Review of the working of the National 
Bank for Agncultur~ and Rural I Centre Plant Genome Research, 
Development. Mumbll for the year N Delh' foroL.- "002 2003 
2002-2003 I ew J, "'" year.. -
(Deb. 14. Vol. XXXVIIl,19-12-2003) I (Dcb.12. VoJ.XXXVIIl, 17-12-2003) 
Col. 333 Col. 392 
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Annual Report, Audited Accounts and 
Review of the working of the National 
Cooperative Agriculture and Rural 
Development Banks' Federation 
Limited, Mumbai, for the year 
2002-2003 
(Deb. 15. Vol. XXXVIII. 22-12-2003) 
Col. 277-78 

Annual Report. Audited Accounts and 
Review of tile working of the National 
Cooperative Consumers' Federation of 
India Limited. New Delhi. for the year 
2002-2003 
(Deb. 14. Vol. XXXVIII. 19-12-2003) 
Col. 309 

Annual Report. Audited Accounts and 
Review of the working of the National 
Federation of Labour Cooperative 
Limited, New Delhi. for the year 
2002-2003 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 277 

Annual Report, Audited Accounts and 
Review of the working of the National 
Fertilizers Limited, New Delhi, for the 
year 2002-2003 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 299 

Annual Report, Audited Accounts and 
Review of the working of the National 

Annual Report, Audited Accounts and FilmDevelopmentCorporationLimited, 
Review of the working of the National Murnbai, for the year 2001-2002 
C()uncil for Cement and Building (Deb. 16, Vol. xXXVln,23-12-2oo3) 
Materials, New Delhi, for the year CoL 341 
2002-2003 Annual Report, Audited Accounts and 
(Deb. 5, Vol. XXXIX, 05-02-2004) Review of the working of the National 
Col. 238 Foundation for Communal Harmony, 

Annual Report, Audited Accounts and New Delhi. for the year 2002-2003 
Review of the working of tile National (Deb. 2, Vol. XXXVII, 03-12-2003) 
Council for Teacher Education. Col.473 
New Delhi. for the year 2002-2003 Annual Report. Audited Accounts and 
(Deb. 16. Vol. XXXVIIl.23-12-2oo3) Review of the working of the National 
Col. 362 Handicapped Finance and 

Annual Report, Audited Accounts and I Development Corporation. Faridabad. 
Review of the working of the National for the year 1999-2000 
Council of Applied Economic Research, (Deb. 13, Vol. XXXVIII. 18-12-2003) 
New Delhi, for the year 2002-2003 I CoI.401 
(Deb. 9, Vol. xxxvn, 12-12-2003) Annual Report, Audited Accounts and 
Col 295 

Annual Report. Audited Accounts and 
Review ofthe working of the National 
Culture Fund. New Delhi. forothe year 
2001-2002 
(Deb. 15. Vol. XXXVIII, 22-12-2003) 
Col. 281 

Annual Report, Audited Accounts and 
Review of the working of the National 
Dairy Development Board, Anand. for I 
the year 2002-2003 I 
(Deb. 5, Vol. XXXIX. 05-02-2004) 
Col. 246 

Review of the working of the National 
Handloom Development Corporation 
Limited, Lucknow for the year 
2002-2003 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 306 

Annual Report, Audited Accounts and 
Review of the working of the National 
Hydroelectric Power Corporation 
Limited, Faridabad, for the year 
2002-2003 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 244 



262 LOK SABHA 

Annual Report, Audited Accounts and I Annual Report, Audited Accounts and 
Review of the working of the National I Review of the working of the National 
Industr,ial Development Corporation, I Institute of Immunology, New Delhi. 
New Delhi, for the year 2002-2003 for the year 2002-2003 
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Annual Report, Audited Accounts and 
Review of the working of the National 
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Surathkal. for the year 2002-2003 
(Deb. 16. Vol. XXXVIII, 23-12-2003) 
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Annual Report, Audited Accounts and 
Review of the working oftbe National 
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for the year 2002-2003 
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(Deb. 12, Vol. XXXVIII, 17-12-2003) I (Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 390. I Col. 399 

Annual Report, Audited Accounts and I Annual Report, Audited Accounts and 
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Annual Report. Audited Acco.unts and 
Review of the working of the National 
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year 2002-2003 
(Deb. 13, Vol. XXXVlII, 18-12-2003) 
Col. 394-95 

Annual Report, Audited Accounts and 
Review of the working of the National 
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for the year 2002-2003 
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Col. 359 

Annual Report, Audited Accounts and 
Review of the working ofthe National 
Jute Manufacturers Corporation 
Limited, Kolkata, for the year 2002-2003 
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Annual Report, Audited Accounts and i 
Review of the working of the National 
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Limited, Hyderabad, for the year 
2002-2003 
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Annual Report, Audited Accounts and 
Review of the working of the National 
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2002-2003 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
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Annual Report, Audited Accounts and 
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Annual Report, Audited Accounts and 
Review of the working of the National 
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the year 2002-2003 
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Annual Report, Audited Accounts and 
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Annual Report, Audited Accounts and 
Review of the working of the National 
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for the year 2002-2003 
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Annual Report, Audited Accounts and 
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Annual Report, Audited Accounts and 
Review of the working of the National 
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for the year 2002-2003 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
CoI.27S-79 

Annual Report, Audited Accounts and 
Review of the working of the National 
Ship Design and Research Centre, 
VIS8khapatnam, for the year 2002-2003 
(Deb. 12, Vol. XXXVIII, 17-12-2(03) 
Col.311 

Annual Report, Audited Accounts and 
Review of the working of the New India 
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for the year 2002-2003 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
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Annual Report, Audited Accounts and 
Review of the working of the Neyveli 
Lignite Corporation Limited. Chennai, 
for the year 2002-2003 
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Annual Report, Audited Accounts and 
Annual Report, Audited Accounts and Review of the working of the North 
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I Review of the working of the North 
Annua~ Report, Audi~ed Accounts. and I Eastern Handicrafts and Handlooms 

RevlCW of the workmg of the Nahonal Development Corporation Limited, 
Textile Corporation Limited, New Delhi, Shillong, for the year 2002-2003 
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Annual Report, Audited Accounts and 
Review of the working of the Northern 
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Annual Report, Audited Accounts and 
Review of the wbrking of the Nuclear 
Power Corporation of India Limited, 
Mumbai, for the year 2002-2003 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 397 

Annual Report, Audited Accounts and 
Review of the working of the Oil and 
Natural Gas Corporation Limited, New 
Delhi, for the year 2002-2003 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 397-98 I 

Annual Report, Audited Accounts and 
Review of the working of the Oil India 
Limited, Dibrugarh, for the year 
2002-2003 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 398 

Annual Report, Audited Accounts and 
Review of the working of the Omnibus 

. Industrial Development Corporation of 
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Annual Report, Audited Accounts and 
Review of the working of the Oriental 
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New Delhi, for the year 2002-2003 
Uleb. 16, Vol. XXXVIII, 23-12-2003) 
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Annual Report, Audited Accounts and 
Review of the working of the Pasteur 
Institute oflndia, Coonoor, for the year 
2002-2003 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
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Annual Report, Audited Accounts and 
Review of the working of the Pawan 
Hans Helicopters Limited, New Delhi, 
for the year 2002-2003 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 166 

Annual Report, Audited Accounts and 
Review of the working of the Pawan 
Hans Helicopters Limited, New Delhi, 
for the year 2001-2002 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 332 

Annual Report, Audited Accounts and 
Review of the working of the PEC 
Limited, New Delhi, for the -year 
2002-2003 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 310 

Annual Report, Audited Accounts and 
Review of the working of the Physical 
Research Laboratory, Ahmedabad, for 
the year 2002-2003 
(Deb. 12, Vol. XXXVIII. 17-12-2003) 
Col. 399 

Annual Report, Audited Accounts and 
Review of the working of the Power 
Finance Corporation Limited, New 
Delhi, for the year 2002-2003 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 399400 
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Annual Report. Audited Accounts and 
Review of the working of the Power 
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Delhi, for the year 2002-2003 
(Deb. 13, Vol. XXXVIII, 11-12-2003) 
Col. 399 

Annual Report. Audited Accounts and 
Review of the working of the Punjab 
Agro Industries Corporation Limited, 
Chandigarh, for the: year 200 1-2002 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 430-31 

Annual Report. Audited Accounts and Annual Report, Audited Accounts and 
Review of the working of the Review of the working of the Quality 
Powerloom Development and Export Council oflndia, New Delhi, fortlle year 
Promotion Council, Mumbai, for the I 2002-2003 
year 2002-2003 I (Deb. 14, Vol. XXXVIIl,19-12-2003) 
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Annual Report, Audited Accounts and 1 Review of the working of the R.S.T. 
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Annual Report, Audited Accounts and 
RevieW of the working of the Rashtriya 
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Annual Report, Audited Accounts and 
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Annual Report, Audited Accounts and 
Review of the working of the 
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Annual Report, Audited Accollllll and 
Review of the working of the RITES 
Limited, New Delhi, for the year 
2002-2003 
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Review of the working-afthe Regional Annual Report, Audited Accounts and 
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Annual Report, Auditetl Accounts and Annual Report, Audited Accounts and 
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Annual Report, Audited Accounts and Review of the working of the Sabitya 
Review of the working of the Regional Academy, New Delhi, for the year 
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(Deb. 16, Vol. XXXVIII, 23-12-2003) Col. 334 
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Annual Report, Audited Accounts and 
Review of the working of the 
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Annual Report, Audited Accounts and 
Review of tile working of the SlIItbbar 
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(Deb. 13, Vol. XXXVIII, 11-12-2003) 
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Annual Report, Audited Accounts and 
Review of the working of the Sardar 
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Annual Report, Audited Accounts and 
Review of the working of the Scooters 
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Review of the working of the Sikkim 
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Review of the working of the Small 
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Annual Report, Audited Accounts and 
Review of the working of the Society 
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Review <>.f the wo~ of the Tribal! Vishakhapatanam Dock Labour Board, 
Cooperative Marketmg Development I Vishakhapatanam for the year 
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India InsuraDce Company Limited and Power Consultancy Scrvlccs 
OJennai, for the year 2002-2003 'i (India) Umiled, New Delhi, for the year 
(Deb. 16, Vol. XXXVIII, 23-12-2003) II 2002·2003 
CoL 359 (Deb. 15. Vol. XXXVIII, 22-12-2003) 

I 00· 1 Col. 271 Annua Report; A ttcd Accounts and I . 
Revicw of the working of the Uttar i Annual Report, Audited Accounts and 
Pradcsh State Agro Industrial II Review of the working of the West 
Co~on Limited, Lucknow, for the Bcngal Agro Industries Corporation 
)ar2900-200 1 Limited, Kolbta, for the yew 2000-200 1 
(Deb. 15, Vol, XXXVIII, 22-12.2003) (Deb. I S, Vol. XXXVIII, 22-12-2003) 
CoL 276 Col. 276 
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Annual Report, Audited Accounts and Annual Reports, Audited Accounts and 
Review of the working of the West Auditor's Report·ofthe working of the 
Zone Cultural C~tre, Udaipur, for the Allahabad Bank, Bank ofMaharashtra, 
year 200 1-2002 
(Deb. S, Vol. XXXVII, 08-12-2003) Canara Bank,Central Bank of India, 
COl.33S Dena Bank, Indian Bank, Indian 

Annual Report, Audited Accounts and Overseas Bank, United Bank oflndia, 
Review of the working of the Wool and UCO Bank, Punjab and Sindh Bank, for 
Woollens Export Promotion Council, the year 2002-2003 
New Delhi, for the year 2002-2003 j (Deb. 14, Vol. XXXVIII,19-12-2003) 
(Deb. 9, Vol. XXXVII, 12-12-2003) Col. 326 
Col. 274 Annual Reports, Audited Accounts and 

Annual Report, Audited Accounts and 
Review of the working of the Wool 
Research Association, Thane, for the 
year 2002-2003 
(Deb. 9, Vol. XXXVII. 12-12-2003) 
Col. 274 

Annual Report. Audited Accounts and 
Review of the working of the Veterinary 
Council oflndia, New Delh~ for the year 
2002-2003 
(Deb. 2, Vol. XXXIX, 30-01-2004) 
Col. 20-21 

Annual Report. Audited Accounts and 
Review of the working of the Indian 
Society of Agricultural Statistics, New I 

Delhi, for the year 2002-2003 I 
(Deb. IS, Vol. XXXVlII,22-12-2003) 
Col. 279 

Annual Reports and Audited Accounts 
of the following: Population Research 
Centre, Bangalore, Baroda, 
Bhubaneswar. Cbandigarh, Dharwad, 
Debi, Guwahati, Lucknow, Patna, Pune, 
Sagar, Shimla, Hazanbal (Srinagar), 
Thiruvananthapuram. Udaipur and 
Visakhapatnam 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 3118 

Annual Reports, Audited Accounts and 
Auditor's Report of the State Bank of 
Hyderabad, State Bank of Patiala and 
State Bank of Saurashtra for the year 
2002-2003 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 32S-26 

Review of the working oflhe following 
Institutes for the year 2002-2003: 
I. Institute of Hotel Management, 

Catering Technology and Applied 
Nutrition, Ahmedabad, Bangalore, 
Bhopal, Bhubaneswar, Kolkata, 
Chandigarh, Chennai, Goa, 
Gurdaspur, Guwahati, Gwalior, 
Hyderabad, Jaipur, Mumbai, 
Lucknow, New Delhi, Patna, 
Shimla, Shillong, Srinagar, 
Thiruvanantbapuram 

2 National Council for Hotel 
Management and Catering 
Technology, New Delh¥. 

(Deb. S, Vol. XXXVII, 08-12-2003) 
Col. 333-34 

Annual Review, Audited Accounts and 
Review of the working of the Garden 
Reach Shipbuilders and Engineers 
Limited. Kolkata, forthe year 2002-2003 
(Deb. 8, Vol XXXVII, 11-12-2003) 
Col. 371 

Audited Accounts of the Insurance 
Regulatory and Development 
Authority for the year 2001-2002 
under sub-section (4) of section 17 of 
the Insurance Regulatory and 
Development Authority Act, 1999 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
CoI.29S 
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Consolidated Report on the working of I MoU between the Hospital Service 
the Public Sector Banks as on 31st Consultancy Corporation (Illdia) 
March, 2003 Limited and the Ministry of Health and 
(Deb. 14, Vol. XXXVIII,19-12-2003) FamilyWeJfare, for the year 2003-2004 
CoL 333 (Deb. 16, Vol. XXXVIII, 23-12-2003) 

Consolidated Review of the working of CoL 336 
the Regional Rural Banks for the'year 
ended the 31 st March, 2003 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
CoL 328 

Memorandwn .explaining the I'C8SOI1$ for 
non-acceptaDce of the Commission's 
Advice 
(Deb. II, Vol. XXXVIII. 16-12-2003) 
Col. 300 I 

MoU between the Indian Airlines Limited 
and the Ministry of Civil Aviation for 
the year 2003-2004 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 430 

MoU between the ITI Limited and the 
Department of Telecommunications, 
Ministry of Communications for the 
year 2003-2004 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 341 

Memorandum of Understanding between II 

the Artificial Limbs Manufacturing 
Corporation of India and Ministry of I 
Social Justice and Empowerment, I 
2003-2004 MoU between the National Hydroeleclric 
(Deb. 13, Vol. XXXVIII, 18-12-200l) Power Corporation Limited and the 
CoL 402 Ministry of Power for the year 

Memorandum ofUnderslanding between I 2003-2004 
the Bhand Heavy Eledricals Limited (Deb. I, Vol. XXXVII. 11-12-2003) 
and the Department of Heavy Industry, Col. 375 
Ministry of Heavy Industries and I MoUbetweenthePowerGridCorporation 
Public Enterprises for the year I f I d' L' '._.1 d th M' 'try f 2003-2004 Ion 18 unl""" an e IDIS 0 
(Deb. 13, Vol. XXXVIII, 11-12-2003) I Power, for the year 2003-2004 
CoI.396 I (Deb. 3, Vol. XXXVII, 04-12-2003) 

MoU between Hindustan Copper Limited I CoI,377 
and the Ministry of Mines for the year I MoU between the Scooters India Limited 
2003-2004 : and the Department of Heavy Industry, 
(Deb. 6, Vol. XXXVII, 09-12-2003) I Ministry of Heavy Industries and 
CoI,27J-72 Public Enterprises for the year 

MoU between the Air India Limited and I 2003-2004 
the Ministry of Civil Aviation for the (Deb, I, Vol. XXXVII, 11-12-2003) 
yaw 2003-2004 CoL 375 
(Deb, 5, Vol. XXXVII, 01-12-2003) 
Col. 332 

MoU between the Hindustan Organic 
Chemicals Limited and the Ministry of 

National Policy on Older Persons 
(Deb, 13, Vol. XXXVIII, 11-12-2003) 
Col. 402 

Cbemicals and fertilizers for the year I Notification under Aircraft Act, 1934 
2003-2004 1 (Deb. 5, Vol. XXXVII. 01-12-2003) 
(Deb. 6, Vol. XXXVII, 09-12-2003) Col. 332 
Col. 273 
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Notification under rule 3 of the Customs 
Tariff (Identification and Assessment 
of the Safeguard Duty) Rule, 1997 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 287-88 

Notification under section (4) of section 
5B of the Reserve Bank of India Act, 
1934-
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 320 

Notification under section 10 of the 
Customs Tariff Act, 1975 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 286 

Notification under section 12 of the Public 
Provident Fund Act, I96B 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 290-91 

Notification under section 14A of the 
Aircraft Act, 1934 
(Deb. 5, Vol. XXXVII, OB-12-2003) 
Col. 332 

Notification under section 159 of the 
Customs Act, 1962 
(Deb. 14, Vol. XXXVIll, 19-12-2003) 
Col. 322-2S 

Notification under section 16 ofthe Jute 
Packaging Materials (Compulsory Use 
in Packing Commodities) Act, 1987 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 345 

Notification under section 26 of the 
Environment (Protection) Act, 1986 
(Deb. 10, Vol. xxxvn, 15-12-2003) 
Col. 429 

Notification under section 26A of die 
Drugs and Cosmetics Act, 1940 
(Deb. 16. Vol. XXXVIII, 23-12-2003) 
Col. 334 

Notification under section 3 of the 
Narcotic Drugs and Psychotropic 
Substances Act, 1985 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 246-47 
(Deb. 14, Vol. XXXVID. 19-12-2003) 
Col. 331-32 

Notification under section 30-8 of the 
Chartered Accountants Ad, 1949 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 163 

NotifICation under sectiOl'l 38 of1he Drvp 
and CosmeticsAct, 1940 
(Deb. 16, Vol. XXXVm,23-12-2OO3) 
Col. 334 

Notification under section 41 of the 
FinanceAct, 1979 
(Deb. 14, Vol. xxxvm, 19-12-2003) 
Col. 332 

Notification under section 41 of the 
Finance Act, 1979 
(Deb. 2, Vol. XXXIX, 30-01-20(4) 
Col. 25-26 

Notification under section 1999 of the Notification under section 4" oftbe S1IIIe 
RailwaysAct, 1989 Financial Corporation Act, 1951 
(Deb. 13, Vol. XXXVIII, IB-12-2003) (Deb. 14, Vol. XXXVIIl,I9-12-2003) 

Col. 392 . I ~L32~ . 
Notification under _ section 2 of the Notification under section 49 of the 

Apprentices Act, 1961 Finance Act, i 989 
(Deb. IS, Vol. XXXVlII, 22-12-2003) (Deb. 14, Vol. XXXVDI, 19-12-2003) 
Col. 272 Col. 331 

Notification under section 21 of the 
Coconut DevelopJnent Board Act, 1979 
(Deb. 5, Vol. XXXVII, OB-12-2003) 
Col. 333 

Notification under section 49 of the 
Finance Act, 1989 
(Dcb. 2, Vol. XXXIX. 30-01-20(4) 
Col. 26 



274 LOK SABHA 

Nodfic:llion under IOCtion 9 of the Indian 
SlImp Act. 1199 
(Deb. 2. Vol. XXXIX. 30-01-2004) 
Col 26 

Notification under section 97' of the 
Prota::tion of the Plant ,Varieties and 
F ...... tupbAct. 2001 
([)d,. 15, Vol. XXXVIII. 22-12-2003) 
Col 279 

NodftcItian ..aer section regulations 1(2) 
IIId 4(1) of &he Securities Exchange 
Bon of India (Central Database of 
MIrIrd p.uap. ... ) Replations, 20tH 
(Deb. 16. Vol. XXXVIII, 23-12-2003) 
Col. 360 

NotifICation under lub-section (6) of 
IICIion 3 ofdlc EuerdiaI Commodities 
Act, 1"5 
(Deb. 9, Vol. XXXVII. 12-12-2003) 
Col.276-n 

Notific:ltion wader sub-section (I) 0 f 

Notification under sub-section (2) of 
section 23 of the Prevention of Food 
Adulteration Act, 1954 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 334 

Notification under sub-section (2) of 
section 27 of the Delhi Urban Art 
Commission Act, 1973 
(Deb. 16, Vol. XXXVIII,23-12-2003) 
Col. 343 

Notification under sub-section (2) of 
section 3 of the Environment 
(Protection) Act. 1986 
(Deb. 10. Vol. XXXVII. 15-12-2003) 
Col. 429 

Notification under sub-section (2) of 
section 33 of the Homoeopathy Central 
Council Act, 1973 
(Deb. 12. Vol. XXXVIII,17-12-2oo3) 
Col. 389 

IIClioa 21 ofdle MiDet and Minerall Notification under sub-section (2) of 
(Developmenc IIId Regulation) Act, section 38 of the Central Excise Act, 
1951 I 1944 
(Deb. 6, Vol. XXXVII, 09-12-2003) I (Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 212 Col. 247 

Notifacation ullde, lub-section (I) of I Notification under sub-section (2) of 
..... "or .... £neriyConlervltion I section 7 of the Employee's Provident 
Act,2G01 Funds and Miscellaneous Provisions 
(Deb. 11. Vol. XXXVIII,11-12-2003) Act, 19S2 
Col:J99 (Deb. IS. Vol. XXXVIII,22-12-2oo3) 

NotiflCalioR under sub-NCtion (1) of Col 271 
.... 620or .. Compa ... Act.I'" Notification under lub-section (2) of 
(Deb. 9, \101. XXXVII, 12-12-2003) .. etion 16 of the Madhya Pradesh 
Calm ....... izIaonAct. 2000 

NotifiGItioe ...., MllMection (2) of (Deb. 6, Vol. XXXVII. 09-12-2003) 
..... 102 or ... waf Act. I'" I Col. 274 
~n:' 'tW. XXXVII. 04-12-200) 1 Notinution under lub-Iection (2) of 

: section 92 ofdic Bihlr Reorpnizarion 
NotirtcaiioR ..., __ ._ (2) of Acl,2000 

IICIion 102 of the WltfAd, "" (0...6, \bI. XXXVII, 09-12.2003) 
(Deb. I, Vol. XXXVII. 11-12-2003) Col, 214 
Col. 371-72 
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Notification under sub-section (3) of I Notification under sub-section (3) of 
section 14 I of the Border Security section 30 of the Legal Services 
Force Act. 1968 Authorities Act, 1987 
(Deb. 5, Vol. XXXIX, 05-02-2004) (Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 245 Col. 164 
(Deb. 16, Vol. XXXVIII,23-12-2003) 
Col. 333 

Notification under sub-section (3) of 
section 17 ofebe Export (Quality Control 
and Inspection) Act, 1963 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 278 

Notification under sub-section (3) of 
section 18 of the Central Reserve Police 
ForceAct, 1949 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 475 

Notification under sub-section (3) of 
section 212 of the Motor Vehicles Act, 
1988 
(Deb. 4, Vol. XXXIX. 04-02-2004) 
Col. 170 

Notification under sub-section (3) of 
section 22 of the Cable Television 
Networks (Regulation) Act. 1995 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 372-73 

Notification under sub-section (3) of 
section 22 of the Central Industrial 
Security Force Act, 1968 
(Deb. I I, Vol. XXXVIII, 16-12-2003) 
Col. 301 

Notification under sub-section (3) of 
section 23 of the Employment of 
Manual Scavengers and Construction 
ofDry Latrines (Prohibition) Act. 1993 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 298 

Notification under sub-section (3) of 
section 2S of the Jute Manufacturers 
Development Council Act, 1983 
(Deb. S. Vol. XXXIX, 05-02-2004) 
Col. 236 

Notification under sub-section (3) of 
section 30 of the Securities Contracts 
(Regulation) Act. 1956 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 328 

Notification under sub-section (3) of 
section 31 of the Kalakshetra F ounda-
tion Act. 1993 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 178 

Notification under sub-section (3) of 
section 37 of the Apprentices Act, 1961 
(Deb. IS, Vol. XXXVIII,22-12-2oo3) 
Col. 272 

Notification under sub-section (3) of 
section 39 of the Export-Import Bank 
oflndiaAct, 1981 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 295 

Notification under sub-section (3) of 
section 52 of the Small Industries 
Development Bank oflndia Act, 1989 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 328 

Notification under sub-section (3) of 
section 620A of the Companies Act, 
1956 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 303 

Notification under sub-section (3) of 
section 637 of the Companies Act. 1956 
(Deb. 9, Vol. XXXVII. 12-12-2003) 
Col. 272 

Notification under sub-section (3) of 
section 9 of the National Highways 
Act. 1956 
(Deb. 7. Vol. XXXVII. 10-12-2003) 
Col. 347 
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Notification under sub-section (3) of 
section 9 of the Sugar Development 
Fund Act, 1982 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
CoL 169 

Notification under sub-section (4) of 
section 124 of the Major Port Trusts 
Act, 1963 
(Deb. 12, Vol. XXXVIIl,17-12-2003) 
Col 402 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
CoL 164 

Notification under sub-section (4) of 
section 19 of the Banking Companies 
(Acquisition and Transfers of 
Undertakings)Act, 1970 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col 64 

Notification under sub-section (4) of 
section 212 of the Motor Vehicles 
Act, 1918 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 347 
(Deb. 12, Vol. XXXVIII,17-12-2003) 
CoL396 

Notification under sub-section (6) of 
section 3 oftbe Essential Commodities 
Act, 1955 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
CoL 475 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
CoL 309 

NotiflC8tion under the Central Industrial 
Security Forces Act, 1968 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 274 

Notifacations under sub-section (3) of 
section 30 of the Railway Claims 
Tribunal Act, 1987 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
CoL 392 

Notifications under Central Excise Rules, 
2002 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 287 

Notifications under section 10 of the 
National Highways Act, 1956 
(Deb. 7, Vol. XXXVII. 10-12-2003) 
Col. 34347 
(Deb. 12, Vol. XXXVllI, 17-12-2003) 
Col. 393-9S 

Notification under sub-section (4) of (Deb. 16, Vol. XXXVIII,23-12-2003) 
seaion 50 of tile Deposit Insurance. and I CoI.3SO-5S 
CreditGuaranteeCorpoI'lltionAct, 1961 I Notifications under section 10 of the 
(Deb. 4, Vol. XXXIX, 04-02-2004) National Highways Act, 1956 
Col. 179 (Deb. 4, Vol. XXXIX, 04-02-2004) 

Notification under 8ub-section (4) of 
section 83 of tile Standards ofWeigbts 
and Meuures Act, 1976 
(Deb. 9, Vol. XXXVII. 12-12-2003) 
Col. 277 

Notification under sub-section (4) of 
section 94 of the Finance Act, 1994 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
CoL331 
(Deb. S, Vol. XXXIX, 05-02-2004) 
Col. 247 

Col 170-76 
NotifICations under section 102 of the 

Delhi Metro ~i1way (Operation and 
Maintenance) Act, 2002 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
col.m 

Notifications under section II of the 
National Hiahways Authority of India 
Act. 1988 
(Deb. 7. Vol. XXXVII, 10-12-2003) 
Col 347 
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Notifications under section 11 AB of the 
CentraI Excise Act, 1944 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col 358 

Notifications under section 11 BB and 
II DD of tile Central Excise Act, 1944 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 332 

Notifications under section 133 of the 
Finance Act, 2002 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
COU31 

Notifications under section 159 of the 
Customs Act, 1962 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 394-96 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 288 
(Deb. 2, Vol. XXXIX, 30-01-2004) 
Col. 21-24 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
CoL 60-63, 220 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col 247 

Notifications under section 296 of the 
Income Tax Act, 1961 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 389-91 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Co1.278-B6 
(Deb. 2, Vol. XXXIX, 30-01-2004) 
Col. 27-28 

Notifications under section 31 of the 
Securities and Exchange Board ofindia 
Act, 1992 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 288-89 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Co1.3S6-58 

Notifications under section 33 of the 
National Council for Teacher Education 

Act, 1993 I (Dcb.12, Vol. XXXVlIl, 17-12-2003) 
Col. 400 

Notifications under section 37 of the 
Telecom Regulatory Authority oflndia 
Act, 1997 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 347-48 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 177-78 

Notifications under section 43 of the 
Airports Authority ofIndiaAct, 1994 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 274-75 

Notifications under section 48 of the 
Foreign Exchange management Act, 
1999 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 291-93 

Notifications under section 50 of the 
National Dairy Development Board 
Act, 1987 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 246 

Notifications under section 58 of tile Delhi 
DevelopmentAct, 1957 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 297 

Notifications under section 83 of the 
Lakshadweep Panchayats Regulation, 
1994 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 275 

Notifications under sub-section (2) of 
section (3) of the All India Services Act, 
1951 . 
(Deb. 6, Vol. xxxvn, 09-12-2003) 
Col. 275 

Notifications under sub-section (2) of 
section 23 of the Prevention of Food 
AdulterationAct, 1954 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 338 

Notifications under sub-section (2) of 
section 30 of the Regional Rural Banks 
Act, 1976 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col.320-21 
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Notifications under sub-section (2) of 
section 3,11 of the Central Excise Act, 
1944 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
CoL 396-98 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 287 
(Deb. 2, Vol. XXXIX, 30-01-2004) 
Col. 24-25 
(Deb. 3, Vol. XXXIX. 03-02-2004) 
Col. 63 
(Deb. 4, Vol. XXXIX. 04-02-2004) 
Col. 179-10 

Notifications under sub-section (2) of 
section 7 of tile Employees' Provident 
Funds and Miscellaneous Provisions 
Act, 1952 
(Deb. 5, Vol. XXXVII, 01-12-2003) 
Col. 331 

NotifICations under sub-section (2) of sub-
section 38 of the Central Excise 
Act, 1944 
(Deb. 14, Vol. XXXVIII. 19-12-2003) 
CoI.329-3O 

Notifications under sub-section (3) of 
section 12 of tile Government Savings 
Certif1C8JeSAct,1959 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 295 

Notifications under sub-section (3) of 
section 36 of the Recovery of Debts 
Due to Banks and Financial 
Institutions Act, 1993 
(Deb. 3, Vol. XXXIX. 03-02-2004) 
Col. 64 

Notifications under sub-section (3) of 
Section 36 of the Sick Industrial (Special 
Provisions) Act, 1915 
(Deb. 14, Vol. XXXVIII. 19-12-2003) 
Col. 321 

Notifications under sub-section (3) of 
section 39 of the Export Import Bank of 
IndiaAct, 1981 • 
(Deb. 4. Vol. XXXIX. 04-02-2004) 
Col. 179 

Notificationli under sub-section (3) of 
section 50 of Control of National 
Highways Land and Traffic Act. 2002 
(Deb. 12, Vol. XXXVIII. 17-12-2003) 
Col. 396 

Notifptions under sub-section (3) of 
section 63 of the Competition Act, 2002 
(Deb. 4. Vol. XXXVII, 05-12-2003) 
Col. 388 

Notifications under sub-section (3) of 
section 642 oftbe Companies Act, 1956 
(Deb. 9, Vol. XXXVlI. 12-12-2003) 
Col. 272 

Notifications under sub-section (3) of (Deb. 14. Vol. XXXVIII, 19-12-2003) 
section 141 of the Border Security CoL 303 
Fon:eAct, 1968 Notifications under sub-section (4) of 
(Deb. II, Vol. XXXVIII. 16-12-2003) section 124 of tile Major Port Trusts 
Col. 300 Act, 1963 

NotifICations under sub-section (3) of I (Deb. 7. Vol. XXXVII. 10-12-2003) 
section 169 of the Representation of I Col. 353-54 
tbePeopleAct, 1951 Notifications under sub-section (4) of 
(Deb. 4. Vol. XXXVII. 05-12-2003) Section 19 of tile Banking Companies 
Col. 388-89 (Acquisition and Transfers of 

Notifications under sub-section (3) of UndenakinaAct, 1970and 1910 
section 21 oftheCoinagcAct. 1906 (Deb. 9, Vol. XXXVII, 12-12-2003) 
(Deb. 4, Vol. XXXVII, 05-12-2003), Col.219-9O 
CoI.J99.400 I (Deb. 14, Vol. XXXV Ill, 19-12-2003) 

I Col. 311-19 
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NotifICAtions under sub-section (4) of 
section 19 of the Banking Companies 
(Acquisition and Transfers of 
Undertakings) Act, 1970 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 400 

Notifications under sub-section (4) of 
section 94 of the Finance Act, 1994 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 398-99 

NotifICations under sub-section (5) of 
section 396 of the Companies Act, 1956 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Co1.162~3 

NotifICations under sub-section (5) of 
section 45 of the Food Corporation Act, 
1964 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 24344 

Notifications under sub-section (6) of 
section (3) of the Essential 
CommoditiesAct, 1955 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 243, 245 

Notifications under sub-section (6) of 
section 3 of the Essential Commodities 
Act, 1955 
(Deb.B, Vol. XXXVllI,IB-12-2003) 
Col. 398-99 

Notifications under sub-section (7) of 
section 9A of the Customs Tariff 
Act, 1975 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
CoI.2B6 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 332 
(Deb. 2, Vol. XXXIX, 30-01-2004) 
Col. 26-27 

Notifications under sub-section 30 of 
section 9 of the Sugar Development 
Fund Act, 1982 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 277 

Notifications'under sub-section 7 of 
section 9A of the Customs Tariff Act, 
1975 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 391-94 

Notifications under sub-section(3) of 
section 15 of the Government Savings 
BanksAct 1873 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 290 

Notifications under the Central Excise 
Rules, 2003 
(Deb. 14, Vol. XXXVIII,19-12-2oo3) 
Col. 329 

Ordinances under article 123 (2)(a) of the 
Constitution of India 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 473-74 

Report of Comptroller and Auditor General 
oflndia-Public Sector Undertakings 
for the year ended the March, 2003 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 177 

Report on the Progress made in the intake 
of Scheduled Castes and Scheduled 
Tribes against Vacancies Reserved for 
them in Recruitment and Promotion 
Categories on the Railways for the year 
ending the 31 5t March, 2002 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 371 

Report, Review on Accounts of the 
Comptroller and Auditor General of 
India-Public Sector Undertakings for 
the year ended March 2003 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col SUO 

Review of the working of the National 
Council of Science Museum, Kolkata, 
for the year 200 1-2002 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 179 
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Statement ftegarding Intemationa1l.abour I Special Police Officers 
Conference at 90th Session held in (Deb. 6, Vol. XXXVIl, 09-12-2003) 
Geneva CoL210-19 
g:.;~S, Vol. XXXVlll, 22-12-2003) Police OfIicen 

Thirty Ninth Repon of tile Commissioner 
for Linguistics Minorities in India for 
the period from July, 2000 to June, 200 1 
(Deb, 13, Vol. XXXVlIl, 18-12-2003) 
Col. 403 

Thirty-third Valuation Repon of the Life 
Insurance Corporation oflndia 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 293 

Training to Senior Police Offic:crs by FBI 
(Deb. 6, Vol. XXXVII. 09-12-2003) 
Col. 133-34 

Polio El'lICIbtloll 
Introduction oflnjectible Polio Vaccines 

(Deb. 7, Vol. XXXVIl. 10-12-2003) 
Col. 133-34 

Polio Campaigns 
(Deb. 2, Vol. XXXVll. 03-12-2003) 
Col. 466-67 

Poaching ofChirus . 
(Deb. 15, Vol. XXXVIII, 22-12-2003) Poho Eradication Programme 
Co1.67.a .j (Deb. 4, Vol. XXXIX. 04-02-2004) 

Police Atrocities I Col. 3-5 
P I, A . . I Polio Vaccine Scheme o Ice trOCltles 

(Deb. II, Vol. XXXVIII, 16-12-2003)! (Deb. 2, Vol. XXXVII, 03-12-2003) 
Col167.a Col. 370-72 

Polke Forces 
Corruption in Police Forces 

(Deb. I, Vol. XXXVII, 02-12-2003) 
ColI0S-12 

Ftmds for Modernisation of Police Force 
(Deb. I, Vol. XXXVII. 02-12-2003) 
Col. 154-55 

Improvement in Pol~ Force 

Pulse Polio Programme 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col 202-04 

PoUtiaI Parties 
Outstanding dues of ITOC against 

Political Parties/Clients 
(Deb. 10, Vol. xxxvn, 15-12-2003) 
Col.1J6.88 

(Deb, 16, Vol. XXXVIII, 23-12-2003) POUtid8 .. 
CoI.I24-l6 CBI Raids on OfficialslPoliticians 

Modernisation of Police (Deb. 6, Vol. XXXVII, 09-12-2003) 
(Deb. I, Vol. XXXVII, 02-12-2003) Col. 67 
Col 72-73 I PoD.dlll V.lts 

Need to fund the expenditure on I . .. 
modernisation of State Armed Police Relocanon of PollutIng Unrts 
Forces,especiallyintheNorthEastern (Deb. 10, Vol. XXXVII, 15-12-2003) 
Region(MUR377) , Col. 234-38 
(Deb. 8, Vol. XXXVII, 11-12-2003) Poliatiea 
Col. 414)..1 I 
Police Reforms Burning of Dry Leaves 
(Deb. 1, Vol. XXXVII, 02-12-2003) I' (Deb. IS, Vol. XXXVIII. 22-12-20(3) 
Col 99-100 Col 53-54 



SUBJECT INDEX 281 

Environmental Damage due to Pollution Poor People 
(Deb. I S. Vol. XXXVIII. 22-12-2003) 
CoI.I34-3S Allocation of Funds under asp 

(Deb. 6, Vol. XXXVII. 09-12-2003) 
C01.1S7-60 Need for a Special Package to check 

increasing pollution in Kanpur. Uttar 
Pradesh (MUR 377) 
(Deb. 12, Vol. XXXVIII. 17-12-2003) 
Col. 424-2S 

New Emission Norms for Vehicles 
(Deb. 12. Vol. XXXVIII, 17-12-2003) 
CoI.3I3-14 

Noise Pollution 
(Deb. IS. Vol. XXXVIII. 22-12-2003) 
CoI.I94-9S 

Pollution by Cox Distillery 
(Deb. 10. Vol. XXXVII. IS-12-2003) 
Col. 109-10 

Pollution by Delhi Metro Rail Project 
(Deb. S. Vol. XXXVII, 08-12-2003) 
COI.94-9S 

Pollution by Sponge Iron Plants 
(Deb. 10. Vol. XXXVII. IS-12-2003) 
ColJ9-40 

Pollution in Ganga and other Rivers 
(Deb. I S. Vol. XXXVIII. 22-12-2003) 
Col. 40-44 

PoBation Co.trot 
Misutilization of Funds Meant for 

Pollution Control 
(Deb. S. Vol. XXXVII, 08-12-2003) 
Col. 98 

System of Pollution Check 
(Deb. 4, Vol. XXXIX. 04-02-2004) 
Col. 7 

Poads 
World Bank Loan for Ponds in Bihar 

(Deb. S, Vol. XXXVII, 08-12-2003) 
CoI.III 

Poor Uvial Coadltions 
Poor Living Conditions of Indian Citizens 
) (Deb. 12, Vol. XXXym, 17-12-2003) 

CoL3S2 

Condition of Poor in Rural Areas 
(Deb. I. Vol. XXXVII, 02-12-2003) 
Col. 169-70 

Financial Assistance to Poor Patients 
(Deb. 4. Vol. XXXIX. 04-02-2004) 
COI.SS-S6 

Free Legal Aid to Poor 
(Deb. 9. Vol. XXXVII. 12-12-2003) 
COl.6S 

Poverty of Women in Unorganised Sector 
(Deb. 12. Vol. XXXVJJJ,17-12-2003) 
Col. 379-80 

Population Coatrol 
Funds for Population Control 

(Deb. 7. Vol. XXXVII, 10-12-2003) 
Col. 236-38 

PopUlation Control 
(Deb. 2, Vol. XXXVII. 03-12-2003) 
Col. 112-13 
(Deb. 7. Vol. XXXVII, 10-12-2003) 
Col. 297-98 

Target Set for Population Control 
(Deb. 7. Vol. X.XXVII. 10-12-2003) 
Col. 129-30 

Port TnD!it Facilities 
Port Transit Facilities by Bangladesh 

(Deb. 12, Vol. XXXVIII. 17-12-2003) 
Col. 287-88 

Port Trust 
M u,mbai Port Trust 

tDeb.12, Vol. XXXVIII. 17-12-2003) 
Ctl1.7S-76 

Ports 
Amendment of Port Acts 

(Deb. 12, Vol. XXXVIII, 17-12-2003) 
CoI.S7-S8 
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Cargo Handling at Major Ports i RCYiaod Guidelines for Port Sector 
(Deb. 7. Vol. XXXVII, 10-12-2003); (Deb. 12. VoI..xxxVIU, 17·12·2003) 
Col 201-02 I Col.277·71 

Creation of Additional Capacity In Pons I Security of Ports 
(Deb. 7. Vol. XXXVII. 10-12·2003) I (Deb. 12. Vol. XXXVIII. 17·\2-2003) 
Col 25-29 I CoL37 

Development of Major Ports I Sinking of Ships 
(Deb. 7. Vol. XXXVII, 10-12-20(3) (Deb. I. Vol. XXXVII. 11-12-2003) 
Col 101-09 I Col. S3-S4 

External Assistance to Ports I 
(Deb. 4. Vol. XXXIX. 04-02.2004) I PoItc. ... 
Col. 146-47 I Mcghdoot Cards 

Laying of Crude Pipeline from P-.dcep! (Deb. 12, Vol. XXXVIII. 17-12-2003) 
Port to Haklia I Col. 114--1 S 
(Deb .•• Vol. XXXVII. 11-12-2003) 1 POItOt'lkeSariatlbales 
Col. 352 I Amendment in Post Office Saving Rules 

Need to provide four-line connectivity to I (Deb. 14, Vol. XXXVIII, 19-12-2003) 
New Mangalore Port with the National I Col81 ..... 
Highway and Golden Quadrilaleral I' Post Ot'ftea 
(MUR377) , 
(Deb. S, Vol. XXXVII,01-12-2003) I Closureof£astemCounPostOf'ftcc 
Col349-SO I (Deb. 2. Vol. XXXVII, 03-12-20(3) 

Pcrfotl1liihCC of Potts ! Col. 353 
(Deb. 12, Vol. XXXVIII, 11-12-2003) I ClosureofPostOflica 
Cot14J.44 i (Deb. 12. Vol. XXXVIII, 17-12-2003) 

Port Policy I Col SUO 
(Deb. 2, Vol. XXXVII. 03-12-2003) I Computerisation of Post Offices in 
Col. 295-302 I Rajasthan 

Ports as Logistic Hub !l (Deb, 12, Vol. XXXVIU, 17·12-2003) 
(Deb. 12. Vol. XXXVIII. 11-12-2003) CoI.29S-96 
Col. 167 I Decl' . Small Sa' . P 1'WCt __ , IRe In vUlJIln ostv .. ~ 

Pre-Paying Debt by INPT I (Deb. 2, Vol. XXXVII, 03-12-2003) 
(Deb. 7, Vol. XXXVII. 10-12-2003) i Col. 301 
Col. 310 i. , ,. . 

Private Sedor Partkipation in Port Sector I' ElectronIC factlltJeS In Post Oftkes 
(Deb. 2, Vol. XXXVII, 03-12-2003)! cg:~2t Vol. XXXVIII. 17-12-2003) 
Col,34243 I 

Private Sector Participation in Pons I Modemiuhon of Pose Offices 
(Deb. ]2, Vol. XXXVIII, ]7-]2-2(03) I (Deb. 2. Vol. XXXVII. 03-12-2003) 
Col. 306 I Col. J.4O.42 

Reforms in Ports 
(Deb. 12, Vol. XXXV1I1. 11-12-2003) 
Col. 47 

OffaccofPMG in NOI1b-£at Rccion 
(Deb. 12, Vol. XXXVIII. 17-12-2003) 
Col. 321-29 
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Opening ofMukhya Oak Ghar Post ... Policy 
(Deb. 12, Vol. XXXVIlJ;I7-12-2003) New Postal Policy 
CoI.I9S-96 (Deb. 2, Vol. XXXVII, 03-12-2003) 

Opening of New Post OffICeS Col. 433-34 
(Deb. 2, Vol. XXXVII, 03-12-2003) I Poshl Saviap IIIItrulBellts 
Col. 21 5-16 I 0 . I' . f P J S . ! ematerla ISIng 0 osta aVlngs.. 

Opening of Post Offices : Instruments 
(Deb. 2, Vol. XXXVII, 03-12-2003) Ii (Deb. 7, Vol. XXXVII, 10-12-2003) 
CoI.I2J Col. 273-74 

Opening of PostITelegraph Offices Postal Services 
(Deb. 2, Vol. XXXVII, 03-12-2003) ) Postal Services 
Col 224-211 I (Deb. 12, Vol. XXXVln, 17-12-2003) 

Post Offices in Country I Col. 24548 
(Deb. 2, Vol. XXXVII, 03-12-2003) ! Speed Post Service in North-East Region 
Col 43()"31 (Deb. 12, Vol. XXXVIII, 17-12-2003) 

Post OffICeS in Rented Buildings Co1.3S4-55 
(Deb. 2, Vol. XXXVII, 03-12-2003) : PostaIStaft' 
Col. 125-26 : Facilities to Employees 

PostslTelegraph Offices and Telephone I (Deb. 2, Vol. XXXVII, 03-12-2003) 
Exchanges in AP i Col. 380-82 

• I 
(Deb. 12, Vol. XXXVIII. 17-12-2003) i Incentives to Rural Postal Staff 
Co1.29S I (Deb. 4, Vol. XXXIX, 04-02-2004) 

SettingUpofPostOffices I' Col. 49-S I 
(Deb. 2, Vol. XXXVII, 03-12-2003) Poultry 

Col. 13S I Development of Poultry 
PostalAaeats (Deb. 1~, Vol. XXXVII, 15-12-2003) 
Licenced Postal Agents ! Col. 4 19-20 

(Deb. 2, Vol. XXXVII. 03- I 2-2003) I Po¥erty Alleviatioa 
Col. 44&-49 Eradication of Poverty 

Poor Postal Delivery in Orissa 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 286-87 

Postal Det-l"bReIIt 

(Deb. II, Vol. XXXVIII, 16--12-2003) 
Col. 24648 

Fina~~ Assistance for Eradication of 
Poverty 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Co1.l92-95 I 

Disbursement of Loans l Poverty Alleviation Programmes 
(Deb. 12, Vol. XXXVIII. 17-12-2003) I (Deb. I, Vol. XXXVII, 02-12-2003) 
Collll ! CoI.IIl-12 

Loues in Postal Department Poverty Alleviation Schemes 
(Deb. 2, Vol. XXXVII, 03-12-2003) (Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 212 Col. 94-95 
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Specific Programmes for Poverty 
Alleviation • 
(Deb. 7. Vol. XXXVII. 10-12-2003) 
CoI.ISI-12 

World Bank Loan for Elimination of 
Poverty 
(Deb. 4. Vol. XXXVII, 05-12-2003) 
Col108-09 

WarId Bank Loan for Poverty Alleviation 
Schemes 
{Deb. 6, Vol. XXXVII. 09-12-2003) 
CoI.IOS-06 

PomtyRatio 
Decrease in Poveny Ratio in Rural Areas 

(Deb. 6, Vol. XXXVII. 09-12-2003) 
CoI.204-09 

Power 
400 KVA Line &om Pumia, Muzzalfarpur 

IDd Biber Sherif 
(Deb. 5, Vol. XXXIX, 05-02-20(4) 
CoL2II-12 

AuiJtanc:e to Assam State Electricity 
Board under APDRP 
(Deb, 3, Vol. XXXVII. 04-12-2003) 
ColIS4-S6 

Energy Summit in Guwahati 
(Deb.l3, Vol. XXXVIII, 11-12-2003) 
Col. 228-29 

Expenditure of Power Sector Reform in 
West Bengal 
(Deb. 13, Vol. XXXVIII. 18-12-2003) 
Col 96-97 

Generation ofElcctricity from Waste 
(Deb. 13. Vol. XXXVIII. 18-12-2003) 
Col. 73-74 

Oeneralion of Power &om Solar Energy 
(Deb. 13, Vol. xxxvm. 11-12-2003) 
Col. 53-72 

Hydro Electric Generation by NHPC 
(Deb. So Vol, XXXVII. 11-12-2003) 
Col. 168-72 

Interim Budget General, 2004-2005 
(Deb. 3, Vol. XXXIX, 03-02-20(4) 
Col 52-53 

Outlay uader APDRP 
(Deb. 5, Vol. XXXIX. 05-02-20(4) 
CoI .• 2~ 

Policy on Wind Energy 
(Deb. S, Vol. XXXVII. 11-12-2003) 
CoL 173 

Budptary AJIoc:a1ion for Power Power Crisis in Assam 
(Deb.n, Vol. XXXVIII. 18-12-20(3) I (Deb. 13. Vol. XXXVIII,II-12-200) 
Col 227-21 1 Col. 290-9 I 

Buraucratic-PSU Nexus in Power Sector I Power Cuts in Kamalab 
(Deb. 13, Vol. XXXVIIJ.18-12~20(3)! (Deb. 3, Vol. XXXVII, ()4..12-2oo3) 
Col. 239-40 I Col. 121-29 

Demand and Supply of Electricity in I Power OisruptioDs 
Rajuthan (Deb. $, Vol. XXXIX, 05-02.20(4). 
(Deb. ), Vot-XXXVII, 04-12-2003) Col229 
Col. 17'9-11 Power Failure in Maharuhn 

Demand IDd Supply o.fPower (Deb. 3, Vol. XXXVII. 04-12·2003) 
(Deb. 3, Vol. xxxvn. 04-12-2003) I Col 214-.7 
CoL 72-10 I Power Generated throup Renewable 

£Ioctticity Act, 2003 Enerl)' Sources 
(Deb. S"VOI. XXXVII, 11-12-2003) [ (Deb. I, Vol. XXXVII. 11-12-2003) 
Col 39-41 I Col. 267-74 
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Power Generation 1hrough HydeI, Thermal . Power Geaentioa 

end Atomic Energy SO,OOO MW Initiative Scheme 
(Deb. 3, Vol. XXXVII. 04-12-2003) (Deb. 3, Vol. XXXVII, 04-12-2003) 
Col.246-S4 Col. 130-38 

Profit in Power Sector , Cheaper Rate ofPo,wer Generation 
(Deb. 3, Vol. XXXVII, 04-12-2003) I (Deb. 13, Vol. XXXVIILll-12-2003) 
Col2SS-S6 Cot. 369-80 

Purchase of Power from Nepal 
(Deb. 8. Vol. xxxvn, 11-12-2003) 
Col. 47 

Requirement and Availability of Power of 
MSEB 
(Deb. 3. Vol. XXXVII. 04~12-2003) 
Col. 236-37 

Setting up of National Energy Board 
(Deb. \3, Vol. XXXVIII, 11-12-2003) 
Col. 115-16 

Cost of Power Generation 
(Deb. 13, Vol. XXXVIII, 11-12-2003) 
Col 319-22 

Expansion Plan of NHPC for Power 
Generation 
(Deb. 3, Vol. XXXVII. 04-12-2003) 
Col. 116-20 

Generation of Power 
(Deb. 13, Vol. XXXVIll, 11-12-2003) 
Co1.353-S4 

Withdrawal of Purchase Preference from I Need to evolve a policy of time-bound 
Stale owned Company environmental clearances for hydro-
(Deb. I, Vol. XXXVII, 11-12-2003) electric power generation projects in 
Col 74-75 the hilly areas of the country 

Power Crisis 
Power Blackouts 

(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col 103 

(MUR377) 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col 422 

Need to release funds from Central Road 
Fund for construction of roads in 

Power Failure in Western Region Bharuch Parliamentary Constituency, 
(Deb. I, Vol. XXXVII~I1-12-2003) Gujarat(MUR3'n) 
Col. 198--99 I (Deb. 12, Vol. XXXVlIl,17-12-2oo3) 

Shonage ofElcctricity in Jharkhand Col. 422-23 
(Deb. 3, Vol. XXXVII, 04-12-2003) I PowerGeneratedhyDVC 
COI.l48-S1 1 (Deb. 5, Vol. XXXIX. 05-02-2004) 

Power Diltributioa Col. 217-19 
Funds for Power Transmission and I Power Generation 

Distribution I (Deb. B. Vol. XXXVII, 11-12-2003) 
(Deb. 5, Vol. XXXIX, 05-02-2004) Col.113-B6 ' 
Col 230-32 I Power Generation and Distribution in 

Power Fiuac:eCorpontioD I ~=. 13 Vol. XXXVm,11-12-2oo3) 
Reduction in Interest Rate of Loan I Col 100-104 
~~3~i°1. XXXVII, 11-12-2003) Powe; Generation Capacity of Power 

Responsibilities ofPFC 
(Deb. S, Vol. XXXIX. 05-02-2004) 
Col 166-72 

Plants 
(Deb. B, Vol. XXXVIl. 11-12-2003) 
Col.48-S4 
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Powa-GeusidkID Born SmIII Hydro Power Power PlaIdS 
.• in Jharkhad Closure of Power P!antl 

(Deb.'. Vol xxxvn, 11-12-2003) (Deb. 13. VoI.XXXVlU.11-12-2003) 
ColIS-86 Col. 312-13 

Power Generati . Bm. 
(Deb. '. Vof.":xxvn. 11-12-2003) I Custom Duties for Power Plants 
CoL 179-81 (Deb. 13, Vol. XXXVIII,II-12-20(3) 

R . d Md" CoL207~ enovatlon an 0 emlsatlon 
Progtammdor PowerGenention 'Employment to the People of Land Loser 
(Deb. '. Vol. xxxvn, 11-12-20(3) of Mejia ThcrmaI Power PJam 
Col. 131-56 i (Deb. 13. Vol. XXXVIII, '1-'2-20(3) 

Selling up of Power Generation and! Col. I S7-sa 
TlWIIIIlission I Gas Based Power Pt.nls 
(Deb. S, Vol. XXXIX, OS"()2-2004) (Deb. 13, Vol. xxxvm, 18-12-2003) 
CoL 164 ! CoL 121 

Target fOr Power Generation I Power Generation Capacity of Power 
(Deb. I. Vol. xxxvn, 11-12-20(3) I Plants 
Col 113-22 i (Deb. I, Vol. XXXVII, 11-12-20(3) 

...... GridCotpN ... or..... ! CoI.4I-S4 

Ow&a by PGC tom Nortb-Eastem StIleS ! Setting up of Power and LNG PIanIS by 
(Deb. I, Vol. XXXVII. 11-12-2003) I kXL 
Col 66 I (Deb. 3, Vol. XXXVII. 04-12-20(3) 

Committee of Retired High Officials in I Col. 141 

(DebPCD • 'kl XXXVII 11-12-20(3) ',I Settins up of Power Plant by Railways in 
Col. isUo .. Nabinlpr 

LoadDilpatchCentrabyPGCI (Deb. 3, Vol. XXXVII, 04-12-20(3) 
(Deb. I, Vol. XXXVII. II _ 12-20(3) Col. 279-10 
Col. 344 Settina up of Po wei' Plants by Railways 

PowerGridStlboa inBihIr I (Deb. 13, Vol. XXXVUl. 11-12-20(3) 
(Deb. 13, Vol. XXXVDI. 11-12-2003) I Col)17-11 
Col 140-41 TbetmaI Power Plant in Malwa 

PrivItisItionorPowerGridTransmission (Deb. 3, Vol. XXXVI1.04-12-20(3) 
Lines Col. 303-04 
(Deb. S, \\»: XXXIX, Os-G2-20(4) Pcnrer,.,. 
Col. 209 

World BIIIk LoIn to PGCI Ne;:;.0w~ Polie)' for Public Sector 

g:~~J. XXXVDl.11-12-2(03) I (~1. XXXVII. 11-12-2003) 

..... UaUTn ,'FlI •• lAd. 
Licence to. Power Links Tranamiuion IAniIId . 

(Deb, " Vol. XXXVII. 11-12-200) 
ColSS-S7 

I CoL 161 
Power Projedl 
ApprovaJ to Power Projecb of UP 

(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 113 
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Athirapa11y Hydro Electric Project 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col 68 

BOOhi Gandak Hydel Power Project 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 265 

Clearance to Hydro Power Projects of 
KeraIa 
(Deb. 13, Vol. XXXVIII, 11-12-2003) 
Col2SJ.S4 

CNG for KayamkuIIm Power Project 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
CoL 276 

Completion on DVPP 
(Deb. S, Vol. XXXIX, OS-02-2004) 
ColI6S-66 

Hydro-Power Project ofBihal' 
(Deb. 10 Vol. XXXVD, 11-12-2003) 
Col. Il0-l1 

Implementation qfHydro Electric: Project 
in Rajuthan 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col.37S 

lmplcmcnlition ofSublnsiri ">*1 Power 
Project 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col2SJ.SS 

Inclusion of Panchet Hill Thermal Power 
Project 
(Deb. S, Vol. XXXIX, OS-02-2004) 
CoUtO-II 

Issuance ofNOC for Lignite Based Power 
DIIbhoI Project Project 

(Deb. 13, Vol. xxxvrn, 11-12-2(03) (Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 23 1-32 . CoL llJ.14 

Environmental Clearance for Power I Mega Power Project Status to Central 
Projectl I Thermal Projects 
(Deb. 10, Vol. XXXVII, 15-12-2003) (Deb. 13, Vol. XXXVDI, 11-12-2003) 
Col.7S CoI.349-SO 

Equity Participation in Hydro Electric 
Power Projects in Rajasthan 
(Deb. 8, Vol. XXXVII, 1I-12-2003~ 
Col. 192-93 

Mega Project Status of Beltary TPP in 
Karnataka 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 138 

Frs Loan to Dabbol Power Project Mini Hydro Power Projects 
(Deb. 14, Vol. XXXVIU, 19-12-2003) II (Deb. S, Vol. XXXIX, OS-02-2004) 
Col262~3 CoI.21S-16 

FiDInce Policy for Small Power Projects I Omkarcswar Hydro Power Project' 
(Deb. 8, Vol. XXXVII, 11-12-2(03) I (Deb 3 Vol XXXVII 04-12-2003) 
Col 210-14 .,. , 

I Col36S 
funds from lOBI for Gas based Power Pend' P Pro' . n.. ...... _ ... 

Projects ling ower ~ects 1ft ~.- ... - ... 
(Deb. 3, Vol. XXXVII, 04-12-2003) (Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 319-21 1 Col. 60-62 

Hydel Power Projects for North Eastern I Pending State Power Projects 
.R.CJioo (Deb. 3, Vol. XXXVII, 04-12-2003) 
(Deb. 3, Vol. XXXVII, 04-12-2(03) I Col. 325-32 
Col. 306-10 I Position of Loktak Downstream Hydro 

Hydro Electric Projects in KtnIa I Power Project 
(Deb. 8, Vol. XXXVII, 11-12-2003)! (Deb. 8, Vol. XXXVII, 11-12-20(3) 
Col. 123-24 I Col. 344-48 
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Position ofNatbpaJbakri Power Project 
(Deb. 3, Vol. xxxvn. 04-12-2(03) 
CoI.B4 

POMSGenendion fiom Small Hydro PoMr 
in .J1Iarkhand 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
CoL8S-86 

Setting up of Hydro Power Projects in 
PrMle Sector 
(Deb. 3, Vol. XXXVII, 04-12-2(03) 
Col 234-35 

Setting up of Lignite based Power Projeds 
(Deb. 3, Vol. XXXVII. 04-12-2003) 
Col. 291-300 

Power Projects by NTPC in Saudi Arabia I Setting up of New Power Projects in Bibii' 
andOman I (Deb. 3, Vol. XXXVU, 04-12-2003) 
(Deb .• , Vol. XXXVU, ])-12-2003) I Col.94-9S 
Col. 261.Q I Techno-Economic; Sanction to Chandil 

Power Projects Constructed by Tehri! LBC Power Project 
Hydro Development Corporation I (Deb. 5, Vol. XXXIX, 05-62-2(04) 
(Deb. 13, Vol. XXXVIII. 11-12-2003) Col. 162063 
Col.2S5-56 i Tciesta Hydro Electric Project 

Power Projects funded by latemational I (Deb. 3, Vol. XXXVU, 04-12-2003) 
Financial Imtitutions Col. 154 
(Deb. 5, Vol. XXXIX. 05-62-2004) i Power.., .... 
Col. 210 I Discrepancies in Working of Power 

Power ProJea5 funded by PFC in Assam. Reforms 
(Deb. 13, Vot XXXVlll,11-12-2(03) j! (Deb. 13. Vol. XXXVIJI.II-12-.2003) 
CoL 105-08 . ColJ37-J8 .,,' 

Power Projects in Maharashtra during ! Launching up of APDP and APRP 
Tenlh Plan ! (Deb. 3, Vol. XXXVII, 04-r12-2(03) 
(Deb. I, Vol. XXXVII. 1I-12-200J) i Col.3S4-SI 
CoL 105.()I I Power Sector Reforms 

Power Projects in Nepal I (Deb. 13, Vol. XXXV1I1, 11-12-2003) 
(Deb. 13, Vol. XXXVDl,II-12-2003) CoL41-49 
031.141-42 1 RevicwmeecingofAPDRP 

ProposaIbSeuingUpofPowerProjects I (Deb. 3. Vol. XXXVII. 04-12-2003) 
(Deb .•• Vol. xxxvn, 1I-12-2003)! CoL62064 
Cot 2S.30 I Power Seder 

Renovation and Modemisalioo of Power I Problem in Power Sector 
Project in Bihar I (Deb. 8, Vot. XXXVII, 11-12-2003) 
(Deb. 5, Vol. XXXIX, 05-02-2(04)! Col. 132-}4 
Col. 131-32 World Bank Loan for Power Sector 

Revival ofDabhoI Power Project I (Deb. 5. Vol. XXXIX, OS-02-2(04) 
(Deb. " Vol. XXXVII, 11-12-2003)! Col 163064 
~. ~7061 I Power SIatioM 

Sett~ Up of Hydel PoQl' Project ill II Collapse of Sixth Unit C'f Kota Thermal 
Gu.... Power Sbdion 
(Deb. I. Vol. XXXVIl, .11·12-2003) I,. (Deb. Il. Vol. xxxvm. 11-12-2003) 
Col. 102 CoLI2()..21 
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HPT for Kokrajhar Pending Power Sub-Stations in Jharkhand 
(Deb. 13. Vol. XXXVlII,II-12-200J) 
Col. 139 

(Deb. 8, Vol. XXXVIJ, 11-12-2003) 
Col. 90-91 

Revival of Bongaigaon Thermal Power, Licence to Power Links Transmission 
Station I Limited 
(Deb. J. Vol. XXXVII, 04-12-2003); (Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 127-28 : Col. 55-57 

PowerSupply i Selling u~ ~f Power Generation and 
I TransmIssIon 

Construction of Mysore-Kozikode Line I (Deb. 5, Vol. XXXIX, 05-02-2(04) • 
in Southern Region I Col. 164 
(Deb. 13, VoI.XXXVIII,18-12-2003) I PowerIooIDSector 
Col. 93 J I Crisis in Powerloom Industry 

Power Supply to Bihar and Jharkhand I (Deb. 14, Vol. XXXVIII, 19-12-2003) 
through NCES I Col. 32-34 
(Deb. 5. Vol. XXXIX, 05-02-2004) , Dete . . C OO't' f Po I 
Col. 130-31 I s:::;::rng 0 I Ion 0 wer oom 

Subsid) on Power Supply to AgTiculture! (Deb. 4. Vol. XXXVII, 05-12-2003) 
and Domestic Sector i Col. 205-07 

I (Deb. 13, Vol. XXXVlll, 18-12-2003) I Strengthening the Powerloom Sector 
Col.316 ! (Deb. 9, Vol. XXXVII, 12-12-2003) 

Power Tariff Policy ! Col. 269-71 
Draft Power TariffPohcy I Powerlooal Servk:e CeDtra 

(Deb. J. Vol. XXXVII. 04-12.2003) I PowerloomServiceCentres 
CoI.J71·72 I (Deb. 14, Vol. XXXVIII, 19-12·2003) 

Power TnulDissioD I Col. 69 
400 K VA Line from Pumia, MuzzatTarpur i Pndhau MaatriAwas Yojana 

and Bihar Sharif ' Constfuction/Upgradation of Houses 
(Deb. S. Vol. XXXIX. 05-02-2(04) under IAYIPM Awas Yojana 
Col 211-12 (Deb. 16, Vol. XXXVIII. 23-12-2003) 

. Col. 24&47 
CERC for Transmission of Power 

(Deb 13, Vol. XXXVIII, 18-12-2003) i PndbuMaatriGmaSankYojaua 
Col. 269-70 i Funds under PMGSY 

..-0. "~_L'~_: (Deb. 6. Vol. XXXVII. 09-12-2003) 
('barges by PGC &om NurvM:.CDKilIl ~! Col. 178-79 

(Deb. 8, Vol. XXXVII, 11-12-2003) . fR nde PMGSY InclUSIOn 0 outes u r 
Col. 66 i (Deb. 16. Vol. XXXVIII,23-12-2003) 

fUllds for Power Transmission and i Col. 133-35 
Distribution I Need to eannark a minimum ofl5 per cent 
(Deb. 5, Vol. XXXIX. 05-02-'2004) I of the allocations IInder PMGSY for 
Col. 230-32 ; improvement of the existing main roads 

Guidelines by CERe I in the Stales (MUR 377) 
(Deb. 8, Vol. XXXVII, 11·12-2003) I, (Deb. 8, Vol. XXXVII. 11-12-2003) 
Col. 42-43 Col. 407-08 
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PnIdban Mantri GnIm Sarak Yojana j Withdrawal of Volume Discount Scbeme 
(Deb. I, Vol. XXXVII.02-12-2003)! (Deb.l3, Vol. XXXVIII. 11-12-2003) 
Col 201-01 I Col. 225026 

PnIdban Mantri Grameen Sadak Yojana I rn" .. B ... ntiya Diwu 
(Deb. 11. ~l. XXXVIII, 16-12-2003) I Prawui 8haratiya Diwas 
Col. 35038 I (Deb. 4, Vol. XXXIX. 04-02-2004) 

....... MaatriG.......-,. Yejaaa I Col. 10S-06 
AIIoc:I1ion ofFWlds under PMGY I PrImary Ecltatioll 

(Deb. 4, Vol. XXXIX, 04-02-2(04) I DistJ;ictPrirnaryEduaIbonPropamme 
Col. 41-43 ! (Deb. 4, Vol. XXXIX. 04-02-2004) 

RuralEJedair.c.iontmderPMGY I CoI.I22 . 
(Deb. S, Vol. XXXIX, 05-02-2004) i EvaluationofD.P.E.P 
Col80-82 : (Deb. 12, Vol. XXXVIII. 17-12-2(03) 

Pn1"MMutri ....... wrdltaaYOjau I Co1.16~ 
Pradhan Mantri JaIsamvardhan Yojana ; WorkiBaok loIm to ~ for Primary 

(Deb. 1, Vol. XXXVII, 02-12-2003) i Education 
CoI.79-IO I (Deb. 9. Vol. XXXVII. 12.12-2ooJ) 

......... MaatriRoJprYojua : CoI.243-44 

Consultation with States for 
Implementation of the Programmes Consaruc:tion of PHCs 
(Deb. I, Vol. XXXVII. 02-12-2003) (Deb. 14. Vot. XXXVIII.19-12-200J) 
Col 146-47 I CoL 103 

I 

Target under PMRV ' Prime Miailter Sealrtty 
(Deb. 6, Vol. XXXVII. 09-12-2003) PM Security 
CoL 43 (Deb. I. Vol. XXXVII, 02-12-2003) 

Pnd .... Moln IlIIna W.ter Sttpply Col. 104 
SdIetae Prbu MiDiIter Vilit 

SGSYand Drinking Water under PMRWS Expenditure on PM Visit 
Sdtemc (Deb. 2. Vol. XXXVII, 03-12-2003) 
(Deb. 1. Vol. XXXVII. 02-12·2003) Col. 317-22 
Col. 139-41 • 

Pnd .... Ma.tri Swa.thy. S .... bIa. 
Yoi-

F ortian Visits by PM 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col. 392-409 

lntaim Budget Genera1, 2004-200s PM Visit to UN 
(Deb. 3, Vol. XXXIX, 03-02-2(04) (Deb. 7, Vol. XXXVII, 10-12-20(3) 
Col 41 Qpl2l9-9O 

PruarBllartt 

Cases against Corrupt Oftkials 
(Deb. 13, Vol. XXXVIII, 11-12-2003) 
Col. 124-21 

Pmo.en 
Release of Aged Priionm 

(Deb. 16. Vol. XXXVIII. 23.12.20(3) 
CoUll 
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PrIvate CoBuba... Privatisation of Power Grid Transmission 
Private Consultants for Railway Lines 

Development Programme (Deb. 5, Vol. XXXIX, 05-02-2(04) 
(Deb. I, Vol. XXXVII, 11-12-2003) Col,209 
Col, 361-64 I Privatisation of Steel Plants 

Private Sedor I (Deb. 12, Vol. XXXVm,17-12-2(03) 
CoL 292-93 Manufacturing of Weapons by Private 

Seetor Proceaed Food 
(Deb. I, Vol. XXXVII. 11-12-2003) Nutrition Content of Processed Food 
Col. 347-49 I Products ' 

Private Participation in Running (Deb. 9, Vol. XXXVII, 12-12-2003) 
Secondary Schools in Rural Areas ColiS. 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 365-66 

. Procuremeat .. SIorqe 
Privm Sector in Procurement and Storage 

(Deb. 9, Vol. XXXVII, 12-12-2003) 
CoL 44 

Private Sector in Procurement and Storage 
(Deb. 9, Vol. XXXVII. 12-12-2003) 
CoL 44 

Procureaaeat Ceatra 
Private Sector Participation in Port Sector 

(Deb. 2, Vol. XXXVII, 03-12-2003) I ProcurementCentres 
Col. 342-43 I (Deb. 9, Vol. XXXVII, 12-12-2003) 

CoL 121-24 
Private Sector Participation in Ports I 

(Deb. 12, Vol. XXXVIII. 17-12-2003) I Profeuioaal CoIIc&es 
Col. 306 Private Unaided Professional Colleges 

Setting up of Hydro Power Projects in I (Deb. 7, Vol. XXXVII, 10-12-2003) 
Private Sector i Col. 134 
(Deb. 3, Vol. XXXVII, 04-12-2003) i Professional Colleges 
CoL234-3S I (Deb. 12, VoI.XXXVIIl, 17-12-2003) 

Pmatillltioll I Col. 75-77 
Privatisalion of Airports Setting up of Professional Colleges in 

(Deb. 5, Vol. XXXVII, 08-12-2003) BackwardAreas 
CoL 132-33 (Deb. 7, Vol. XXXVII, 10-12-2003) 

CoL301.()2 
Privatisation ofCPUs (Res.) 

(Deb. 2, Vol. XXXIX, 30-01-2004) I ProfessioulCourses 
CoL 71-79 I Common Entrance Examination for 
(Deb. 9, Vol. XXXVII, 12-12-2003) I Professional Courses 
Col3S9-92 i (Deb. 4. Vol. XXXIX. 04-02-2004) 

Privatisation aflTDC Hotels 1 Col. 25-26 
(Deb. 4, Vol. XXXIX. 04-02-2004) I ........... Hariyllli 
Col. 43-46 

Privatisation ofOi! Companies 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col. 33 1-32 I 

Release of Funds to Orpnisation under 
Programme Hariyali 
(Deb. 16. Vol. XXXVIII. 23-12-2003) 
Col. 187-88 
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Project 0I1ice 
Norms for Establishing die Projcc;t Office 

(Deb. 4, Vol. XXXVII. 05-12-20(3) 
Col. 236 

Projcds 
Scrapped or Merged Projects 

(Deb. 12. Vol. XXXVIII, 11-12-2003) 
Col. 176-14 

Promotion Poliey 

Promotion of Assistant in L1C 
(Deb. 14. Vol. XXXVIII. 19-12-2003) 
Col. 99 

. Non-Deposit of Provident Fund by PSUs 
(Deb. 15, Vol. XXXVIII. 22-12-2(03) 
Col. 24-21 

Pending Cases of P.f. in Gujarat 
(Deb. IS, Vol. XXXVlIl.22-12-2(03) 
Col. 192-93 . 

PPFSchcme 
(Deb. 9. Vol. XXXVII, 12-12-2(03) 
Col. 71-72 

Unpaid Amount under EPF 
(Deb. S, Vol. XXXVII. 01-12-2003) 
Cal.215-16 

Promotion of Employees Provideat , .... Sa. 
(Deb. 14. Vol. XXXVIII, 19-12-20(3) 
Col. 300-02 Seamen', Provident fund Scam 

Promotion Policy 
(Deb. 5. Vol. XXXIX, 05-02-20(4) 

(Deb. 12. VoI.XXXVIlI.17·12-2003) 
Col 71-72 

Col. 135,113-14 Public ~doIt S,... 
(Deb. 13, Vol. XXXVIII. 11-12-20(3) 
Col. 140,237-38,313-14.331-39 
(Deb. 14, Vol. XXXVIII, 19-12-20(3) I 
C.ol96 

Construction of Godowns 
(Deb. 9, Vol. XXXVII. 12-l2-2oo3) 
Col. 110-84 

Property i Foodgrains for POS 
Conversion of Commercial and Industrial I (Deb. 9, Vol. XXXVII, 12-12-2003) 

Property Lease into Free Hold Col. 189-91 
(Deb. II, Vol. XXXVIII, 16-12-2003) PablkGriev .... 
Col. 221-28 

Pr05ft1ltioll 

Permission f.or Prosecution 
(Deb. I, Vol. XXXVII. 02-12-20(3) 
CallOS 

Review of Investigation and Pro~ution 
System 
(Deb. 6, Vol. XXXVII, 09-12-20(3) 
Col 73 

Providat Fuad 

O.M. ofPenonnel Public Grievances Ind 
PensioDS 
(Deb. 9, Vol. XXXVII, 12-12-20(3) 
Col. 59 

hblic He ..... Serrita 
Fluoride Mitiplion Cemre 

(Deb. 6, Vol. XXXVII. 09.12.20(3) 
Col 109 

P.bllc ..... 
Non-Deposit of P.F. Contribution of ~ Publ' 

Cashew Woric.s ~ IC Issues of Banks 
(Deb. IS, Vol. XXXVIII. 22-12.2003) ii (Deb 14, Vol. XXXVIIl,19-12-200J) 
Col. 78 :1 CoI.I04-OS 
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Public Notaries 

Amendment to the Notaries Act 
(Deb. 14. Vol. XXXVIII. 19-12-2003) 
Col. 14647 

Need to increase the number of Notaries 
appointed for Kerala(MUR 377) 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 350-51 

Publh~ Premises 

GUidelines regarding Public Premises 
lOeb 14. Vol. XXXVIII. 19-12-2003) 
Col 176-77 

Public Premises Act. 1971 
(Deb 13. Vol. XXXVIII, 18-12-2003) 
Col. 128-32 
(Deb. 16, Vol. XXXVIII. 23-12-2003) 
Col. 24K-51 

Public Sedor 
Involvement of Public Sector in Wasteland 

(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col 243 

Public Sedor Compaaies 
New Power Policy for Public Sector 

Companies 
(Deb. 8. Vol. XXXVII, 11-12-2003) 
Col. 168 

hblk Sedor Ealel'prila 
System of Arbitration 

(Deb. 13. Vol. XXXVIII.lS-12-2003) 
Col. 135-36 

Pablic Sector Uadertaldap 
Bureaucratic·PSU Nexus in Power Sector 

(Deb.n. Vol. XXXVIII, IS-12-2(03) 
CoI.2J9-40 

Deployment ofCISF in PSUs 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 111-12 

Disinvestment oflOCL and Other PSU 
(Deb. 3. Vol. XXXVIl. 04-12-2003) 
Col. 221-22 

Disinvestment of Profit Making 
Companies 
(Deb. 4, Vol. XXXIX. 04-02-2004) 
Col. 132-33 

Disinvestment ofPSU in Kerala 
(Deb. 2, Vol. XXXVII. 03-12-2003) 
Col. 116-17 

Disinvestment of PSUs 
(Deb. 12, Vol. XXXVIII. 17-12-2003) 
Col. 170-74 

Dividend Paid by Oil PSUs 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 271 

Efficiency of Notification 
(Deb. 16, Vol. XXXVIII. 23-12-20(3) 
Col. 164-65 

Enquiry Against Chairmen/Managing 
Directors 
(Deb. 5, Vol. XXXJX, 05-02-2004) 
CoI.21J.]4 

Expenditure Incurred by PSUs on T AIDA 
(Deb. 13, Vol. XXXVIII. ]8-12-2003) 
Col. 234 

Financial Support for Sick PSUs 
(Deb. 8, Vol. XXXVII. 11-12-2003) 
Col. 369-70 

Import of Coal and Iren Ore by Public 
Sector Steel Companies 
(Deb. 15. Vol. XXXVIII. 22-12-2003) 
Col. 257-59 

Coal Mining by State Public Sector ,Investment by CPSUs 
Undenakings (Deb. S, Vol. xxxvn, 11-12-2003) 
(Deb. 6, Vol. XXXVII, 09-12-2003) I Co1.265-66 
Col. 73-74 J Investment ofDividends by Public Sector 

Dealers Commission I Undertakings 
(Doh. 13, Vol. XXXVIlI.II-12-2003) I (Deb. I, Vol. XXXVII, 11-12-2003) 
Col. II 1.12 Col.l61.o2 
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Losses due to Non-completion of Projects PSUs 
(Deb. 13, Vol. XXXVIII, 11-12-2003) (Deb. 3, Vol. XXXVII, 04-12-2003) 
CoL 165-61 Col. 21044 

Losses of Public Sector Telecom Public Sector Fertilizer Units 
Companies (Deb. 16, Vol. XXXVIII, 23-12-2003) 
(Deb. 12, Vol. XXXVIII, 17-li-2003) CoL 132-34 
Col 41-49 Reserve F&mds Spent by PSU's on Petrol 

Marketing. of Pr.oducts of Private (~I Vol XXXVII 11- 2-2003) 
CompanteS byOd PSUs l.-u·,· ,I 
(Deb. I, Vol. XXXVII, 11-12-2003), Cot 33&-)9 
Col 199-200 I Revival of Bum Standard Company 

Misuse ofPSUs by Concerned Ministries Limited 
(Deb. 6, Vol. XXXVII. 09-12-2003) I ~i2~3 Vol. XXXVIII,11-12-200J) 
CoL 110-&2 I I Revival Packale for Inltrumentation 

MoU between Railway and Production I lini1ed 
Units I (Deb. 13, Vol. XXXVIll,II-12-2003) 
(Deb. 13, Vol. xxxvm, 11-12-2003) ,I CoL 164-65 
CoL~S7 I Selling up of Power Genuation and 

Need to provide 27 percent reserwtion to TrMSmission 
OBCs for admissioa in eclucational II (Deb. S, Vol. XXXIX, OS-02-20(4) 
institutions and jobs in Public Sector I Cot. 164 
Undertakin&s (MUR 377) I Viailance Mechanisms in Ministry and 
(Deb. 10, Vol. XXXVII, IS-12-20(3) PSUs 
Col 473-74 I (Deb. I, Vol. XXXVII. 11.12-2003) 

Non-Deposit of Provident Fund by PSUs I Col249-SO 
(Deb. I S, Vol. XXXVID, 22-12-2003) I Violation ofDftdives ofCVC by PSUs 
Col 24-21 i (Deb. lI, Vol. xxxvm, 16-12-2003) 

Non-Payment of Statutory Dues of I Col. 116 
Employees I White PIper on Revival ofPSUs 
(Deb. 3, Vol. XXXVII. 04-12-2003) I (Deb. 13, Vol. XXXVIll,l.-12-2003) 
Col 311-11 I Col. 74 

Oftloading of Shares in ONGC and Oil 1 Withdrawal ofPurclwse Preference from 
PSUs I State owned Company 
(Deb. 7, Vol. XXXVII, 10-12-2003)· (Deb. I, Vol. XXXVII. 11-12-10(3) 
Col 171 CoL 74-7S 

Outstanding Dues of PSU Employees hhle Works Dept ...... 
(Deb. 13, Vol. XXXVIII, 11-12-2003) ! Need to provide a ha" at Mandi on 
Col 240 . Joaendra Na,a,-Patbankot 

PrivatisationofCPUs(Res.) I ~railwaylineand~ 
(Deb. 2, Vol. XXXIX, 30.01-2004) 1 :=~~: :::::~ 
Col. 71-79 I ofHimacllaI Pradesh (MUR 377) 
~s~ol. XXXVII, 12-12-2003) II (Deb. 2, Vol. XXXVII, 03-12-2003) 

Col. 486 



SUBJECT INDEX 295 

Pabllcity Valts I RIIdIo 
Setting up ofField Publicity Units FDI in Radio Broadcast 

(Deb.l3, Vol. XXXVIII, 18-12-2003) i (Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 100 I CoI.297.-98 

P.llel I Radio CoauaIUee 

MSP orOil SeedslPuIses I Recommendations of Radio Committee 
(Deb. 9, Vol. XXXVII, 12-12-2003) (Deb. 3, Vol. XXXVII, 04-12-2003) 
CoI.214-IS I CoL 340-53 

Production of Oilseeds and Pulses Radioadive Materillls 
(Deb. 10, Vol. XXXVII, )S-12-2003) 
Col. 267-69 ' Uranium Project 

Production of Rice, Wheal and Pulses I (Deb. 2, Vol. XXXVII, 03-12-2003) 
(Deb. 5, Vol. XXXVII, 01-12-2003) CoL33S-36 
Col 109-14 I Ral-Picken 

Soyabean Prices I Welfare Measures for Rag-Pickers 
(Deb. IS, Vol. XXXVIII,22-12-2003) II (Deb. 13, Vol. XXXVIII, 1.-12-2003) 
Col. 166-67 CoL365-66 

Paatp SIorap Projed I Rebabilitatioa Scheme 
Pwnp Storage Project at Kaimur I Rehabilitation Scheme 

(Deb. 3, Vol. XXXVII, 04-12-2003) I (Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 228-29 I CoI.378-79 

......., RaY CateriDI Services 
AirportS'in Bhatinda ! Contracts for Catering 

(Deb. 5, Vol. XXXVII, 01-12-2003)! (Deb. 13, Vol. XXXVIll, 18-12-2003) 
Col. 127 I CoL 293-310 

Alleged Scam in Bllhinda Telecom Circle Ral Coach Fador)' 
(Deb. 12, Vol. XXXVIII,17-12-2003) . fF DeA----C 
CoI.311 Manufacturing 0 ~et I~ ars 

(Deb. I, Vol. XXXVII, 11-12-2003) 
BT Conan in Punjab i Col 20().{) 1 

(Deb. IS, Vol. XXXVIII, 22-12-2003) I 
Col. 179 Setting Up of Rail Coach Factories 

! (Deb. I, Vol. XXXVII, 11-12-2003) ROBIRUB at Mansa , 
(Deb, I. Vol. XXXVII, 11-12-2003) CoI.199 
Col. 89 I RaU CODlmiuioa Ap.ts 

Pujab Weld" Board i Commission Agents 
Break up of Punjab WakfBoard i (Deb. 13, Vol. XXXVIII. 11-12-2003) 

(Deb. 13. Vol. XXXVIII. 18-12-2003) 'I Co1.2S7-S1 
Col. 387-90 , Rao EJIIlM Driven 

IbcIIatioB Safety Nora 1 Duty Hours on Engine Drivers 
Violation of Radiation SafetyNonns (Deb. 3, Vol. XXXVII, 04-12-2003) 

(Deb. 7. Vol. XXXVII, 10-12-2(03) Col. 286 
Coll56-S7 
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Rail-Tel 
Provision bf AC in Rail Engines 

(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 360 

RaUU.k 
Need to revive the Naginimora Railway 

Station and Construction of one rail 
link from Oimapur to Naginimora -via 
Chimukedima and Tuli in Nagaland 
(MUR377) 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 472 

itaiM .... 
RailMuseum 

(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 191 

RailNeer 
Sale of Contaminated WaterlRail Neer at 

Railway Station 
(~. 3. Vol. XXXVII, 04-12-2003) 
Co1.107..()1 

Rail Routes 
Alternate Route between Delhi and 

Coastal A.P. &: Tamil Nadu 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 327 

Survey for ElectrifICation of Rail Routes 
(Deb. 13, VOl. XXXVIII, 18-12-2003) 
Col. 157-58 

Uneconomic Rail Routes 
(Deb. S, Vol. XXXIX. 05-02-2004) 
Col. 197-208 

Rail Sa.park YojaaI 

Rail-Tel 
(Deb. 8, Vol. XXXVII. 11-12-2003) 
Col. 260-61 

Railway A«ideets 
Accountability on Rail Accidents 

(Deb. 3, Vol. XXXVII, 04-12-20(3) 
Col. 140-41 

Report on Frontier Mail Accident 
(Deb. 8, Vol. XXXVII. 11-12-2003) 
Col. 209-10 

Railway Ardaiva 
! Archives of Engineering History 

(Deb. 5. Vol. XXXIX, 05-02-2004) 
Col. 141 

bilwaya.u.s 
Railway Claim Cases 

(Deb. 13. Vol. XXXVIII. 18-12-2003) 
Col. 3 1-35 

RaHMy Coadia 
Coaching Terminal 

(Deb. 8, Vol. XXXVII, 11-12-20(3) 
Col. 352-53 

Improvement in Rail Coaches 
(Deb. 13. Vol. XXXVIII, 1 ... 12-20(3) 
Col 341-42 

, Incidems of Fire in Coaches 
(Deb. 5, Vol. XXXIX. 05-02-2004) 
Col.4-13 

Manufacturing of Rail Coaches 
(Deb. 13, Vol. XXXVIII. 18--12-20(3) 
Col. 287-19 

Modern Light Weigtn Coaches for Me1rOS 
(Deb. 6. Vol. XXXVII, 09-12-2003) 
Col8S 

Interim Budget (Railway) - 2004-lOOS 
(Deb. 2, Vol. XXXIX, 30-01.2004) Reservation ofCoacbes by Private Parties 
Col. 17 for Special Occasions 

(Deb. I, Vol. XXXVII, 11-12-20(3) 
Rail TarifF R&pIatory A.dIoriIy Col. 174-75 
Rail TaritfRegulatory Authority Self Lighting Train Coaches by Konitan 

(Deb. 8, Vol. XXXVII, 11-12-2003) Railways 
Col 42 :1 (Deb. 13. Vol. XXXVIll,18-12-20(3) 

Col. lSI-52 
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Shortage of Coaches Railway Employees 
(Deb. 8, Vol. XXXVII, 11-12-2003) Irregularities in Recruitment ofGangmen 
Col. IS6-S7 in Bhubaneswar 

ShOl1age of Coaches and Wagons (Deb. 3, Vol. XXXVII, 04-12-2003) 
(Deb. 5. Vol. XXXIX, 05-02-2004) [ Col. 87-88 . 
Col. 3)-37 

Railway COIIIlDunadoo 

Mobile Train Radio Communication 
System in Trains 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 95-96 

Railway ConVelition COIIUIIittft 

Railways (Amendment) Bill 
Railway (Second Amendment) Bill Railway 

Prorection Force(Amendment) Bil~ 2003 
and Resolution Re : Approval of 
Recommendations in the Eighth Repon 
of Railway Convention Committee-
Consid. & Pass 
(Deb. 10. Vol. XXXVII, 15-12-2003) 
CoI.475-S06,507-37 

Railway Croaiap 
Need for construction of a Road 

underbridge at Avadi railway crossing 
in Tamil Nadu (MUR 377) 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 491-92 

Railway DtwIopIDent ProanllUlle 

Private Consultants for Railway 
Development Programme 
(Deb. I, Vol. XXXVII, 11-12-2003) 
Col. 361-64 

Railway Electrtlkatioa 
Electrification and Doubling ofLucknow-

Howrah Rail Une 
(Deb. 3. Vol. XXXVII, 04-12-2003) 
Col 223-24 

Survey for ElectrifICAtion of Rail Routes i 
(Deb. 13, Vol. XXXVIII, 18-12-20()3) I 
Col. 1 S7·$1 I 

Requirement of Personnel in New Railway 
Zones 
(Deb. S, Vol. XXXIX, 05-02-2004) 
Col. 86 

Vacancies in Safety Category 
(Deb. 13. Vol. XXXVIII, 18-12-20(3) 
Col. 81-82 

Railway Engines 
Use of Steam Engines to Encourage 

Tourism 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 107 

Railway Fares 
Concession in Fares to Disabled 

(Deb. 13, Vol. XXXVIIJ, 11-12-2003) 
Col.3lS 

Concession to Passengers/Students 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 231 

RaBwayGaIe 
Construction of Railway GateIOver Bridge 

on Pathankot-Jogender Nagar Line 
(Deb. 3, Vol. X·XXVII. 04-12-2003) 
Col.lI4-IS 

Railway I..aRd 
Allounent of Railway Land to Freedom 

Fighters 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 177 

Couunercial Use ofRaiJway Land 
(Deb. S, Vol. XXXIX, 05-02·2004) 
CoLS3 

Leasing of Railway Land to Unauthoriz&:d 
Shopkeepers 
(Deb. 5. Vol. XXXIX, 05-02·2004) 
CoL 220 
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Railway u.a Gauge Conversion Projects in Tamil Nadu 
Acquisition of Land for Haridaspur- (Deb. 3, Vol. XXXVII, 04-12-2003) 

Puad Rail Line Col. 158 (Deb.7f Vol. XXXVIII, 18-12·2003) II Hajipw--Vaishali-Supuli Rail Line 
Col 265 (Deb. I. Vol. XXXVII. 11-12-2003) 

. Col. 278-79 
Acquisition of Land for Khurda Road-

Bolangir Railway Line 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 232-33 

Alternate Route for South Bound Trains 
(Deb. 3. Vol. XXXVII, 04-12-2003) 
Col. 306 

Consrruction ofRailway Gatc.Qm- Bridge 
on Pathankot-Jogender Nagar Line 
(Deb. 3, Vol. XXXVII. 04-12-2003) 
ColIJ4-15 

Doubling of Ambari Falakata-Rani Nagar 
and Sonapur-Canning Rail Route 
(Deb. 13. Vo\'XXXVIIl,ll-12-2003) 
CoL~ 

Doubling ofCuuack-Barang and Talcher-

KurJa-MahuI Rail Line 
(Deb. S, Vol. XXXIX, Os..o:Z-2004) 
Col. 14344 

Laying of New Rail Lines 
(Deb. 3, Vol. XXXVII. 04-12-20(3) 
Col. 64-72 

Need for gauge conversion on Bareilly-
Lakhimpur-Sitapur-Lucknow metre 
gause railway line (NUR 377) 
(Deb. IS, Vol. XXXVIII,22-12-2003) 
Col. 327 

Need to aUocate additional funds to 
facilitate tarly completion of Ahmed 
Napr-Beed-Parli-new Railway Line in 
Maharashlra (MUR 317) 
(Deb. 10, Vol. XXXVII. 15-12-2003) 
CoL470 

Paradeep Rail Line Need to aUocate adequate funds for earty 
(Deb. 8, Vol. XXXVII. 11-12-2003) completion of Thanjavvr-Tiruvarur-
CoL I J4...46 Nagoor rail line puae c:onvenion wodt 

. in Tamil Nadu(MUR377) 
Doubling of Delhi-Moradabad and i (Deb. 14. Vol. XXXVIII, 19-12-2003) 

Gargara Halt-Shahjehanpur Rail Line I CoI.414-1S 
(Deb. 3, Vol. XXXVII. 04-12-2003) 'N d t I h I ~ I . Col. 130 I ee 0 c ear t e proposa .or aylng 

I Gadchiroli-Desai8anj rail line in 
Doubling of Khana-Sainthia Section I Maharashtra(MUR377) 

(Deb. 13, Vol. xxxvm, 18-12.20(3) I (Deb. 4. Vol. XXXIX. 04-02-20(4) 
Col. 346 I Col. 292 

EIectritK:ation and Doubling ofLucknow- I Need to construct an over-bridgelunder-
Howrah Rail Line I bridge on rail line at Gangdhara, 
(Deb 3 Vol XXXVII 04-12-2003) I Veerpar and Uchchhal on Natio"al 

.• . " I Highway No.6 in Gujarat (MUR 377) 
Col. 223-24 I (Deb. 3, Vol. XXXIX. 03-02-2(04) 

Expansion ofTamJuk-Conlai Rail Line , Col. 70 
(Deb. 3, Vol. XXXVII, 04-12-2003) ! Need to convert the existin, rail IiDe 
Col. 3S1 : between Jammusar and Bharuch in 

Gandhinagar-Ahmedabad-Delhi Broad ,. Gu';" into. broad puae line and al'" 
Gauge Line I ~ule the timings of trains running 
(Deb ! on thIS route (MUR 377) 
Col. i2~' Vol. XXXVII, 04-12-2003) I ~~';' Vol. XXXIX, 05-02-2004) 
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Need to doubling of rail line between I Restarting ofrail Lines in Tamil Nadu 
Faluknama and Gadwal under South I (Deb.n, Vol. XXXVIII, 18-12-2003) 
Central Railways (MUR 377) i Col. 318-19 
(Deb. 14, Vol. XXXVIII, 19-12-2003) i ROBsonJammu-UdhampurRailLine 
CoI.41O I (Deb. B, Vol. XXXVII, 11-12-2003) 

Need to expedite completion ofBanspani- I Col. 63..04 
Daitari railway line in Orissa (MUR 377) I' Suburban Rail Service on Vasai-Diva Rail 
(Deb. 16, Vol. XXXVIII, 23-12-2003) Line 
CoL397 I (Deb. B, Vol. XXXVII, 11-12-2003) 

Need to expedite conversion of Kurla- i Col. 129-30 
Mahul goods railway line into I Survey for New Rail Lines in Bihar 
passengerrailwayline(MUR377) , (Deb. 13, Vol. XXXVIII, 1 B-1 2-2003) 
(Deb. 5, Vol. XXXIX, 05-02-2004) I COI.3S5-58 
Co1.279-8(j 

Survey ofNew Jalpaiguri-Gangtok Line 
Need to extend Gonda-Bahraich rail line (Deb. 3 Vol. XXXVII 04-12-2003) 

upto Tikunia Lakhimpur border and I CoI.151~52 • 
release adequate funds for the purpose I 
(MUR 377) I Survey ofPune-Nasik Rail Line 
(Deb. 14, Vol. XXXVIII. 19-12-2003) I (Deb. 13. Vol. XXXVIll, 18-12-2003) 
Col. 409 1 Col. 327-28 

Need to lay a new rail line between I SUrv? o~Solapur-TuJjapur- Osmanabad 
Jolarpenai and HOSUT via Bargur and 1 Rail Lane 
KrishnagiriinTamiINadu(MUR377) I (Deb. 8, Vol. XXXVII. 11-12-2003) 
(Deb. 7, Vol. XXXVII, 10-12-2003) I Col. 75-76 
Col. 385 i Una-Takarla Rail Line 

Need to lay a new railway line connecting I (Deb. 13. Vol. XXXVIII, 18-12-2003) 
Ujjain-Agar-Jhalawar(MUR 377) 'I CoI.243-44 
(Deb. 15, Vol. XXXVIII,22-12-2003) ! Uneconomic Rail Lines 
Col. 323 i (Deb. 3, Vol. XXXVII. 04-12-2003) 

Need to make provisions in the Railway! Col. 105~ 
Budget and initiate construction of I Railway wk 
railway line between Dahanu and Nasik I Rail Link between India and Nepal 
(MUR377) I (Deb. 3, Vol. XXXVII, 04-12-20(3) 
(Deb. II, Vol. XXXVIII. 16-12-2003) j Col. 2 17-1 S 
Col. 308-09 . i RaIlway Motorman'sCabiDs 

Need to provide a halt at Mandl on I od· •• fM • Cab" M emlsatlon 0 owrman S Ins 
Jogcndra . Na,gar-Pathankot (Deb. 3 Vol. XXXVII 04-12-2003) 
narrowgauge raIlway Ime and construct I Col 5'" • 
an overbridge at Passal with the ! 1 .. 
assi~ of Public Wor)(s Department i Railway Passengen 
ofHllnachaJ Pradesh (MUR 377) I Concc:ssion to PassengersJStudents 
(Deb. 2. Vol. XXXVII. 03-12-2003) I (Deb: 13. Vol. XXXVIII, 1&-12-20(3) 
Col. 486 I Col. 231 
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F8cilities II New Jalpaiguri and Haldibari I Need to allocate Rs. 80 crore in the next 
Railway Stations Budget for early completion of gauge 
(Deb. " \01. XXXVII, 11-12-2003) conversion work on Neemach·Ratlam 
COl. 70-71 section of Western Railways 

Need to iDIrocluce • Ioc:aI pasenp train I (MUR 377) 
&om AIamecIabId to Abu Road and (Deb. 10. Vol. XXXVII. IS-12-2003) 
exIead Ibe rouIe of Aravali Express up Col. 471 
IOMwabeiee....l(MUR377) Need to ensure early completion of the 
(Deb. 1, \01. XXXVII. 10-12-2003) pending projects of Railways in East 
Colli) Delhi (MUR 3n) 

P8aeapr Amenities at Delhi Railway (Deb. II, Vol. XXXVIII, 16-12-2003) 
Sa.Iions Col. 307 
(Deb. 3, Vol. XXXVII, 04-12-2003) . Need to Expedite Comp4etion ofDamodar 
Col11-"n . Rail Project of Central Coalfields Ltd. 

Safety and Security of Commuters in i Mjn~s and Pipradin and Karmatia 
T"(S.N.Q.) i (MUR377) 
(Deb. S, Vol. XXXIX. 05-02-2004): (Deb. 16. Vol. XXXVIII. 23-12·2003) 
Col4J.... ! CoI.40J.()4 , • nwayr- : Need to initiate work on the sanctioned 

railway projects in West Bengal 
(MUR377) 

Milule ofRaiJway Complirnemary Passes i 
(Deb. 13. Vol. XXXVIII. 18-12-2003) : 
ColI~ ! (Deb. 3. Vol. XXXIX. 03-02-2004) 

CoI.n .....,. ProjedJ , 
Acquisition of Land for Panihar-Mohan ! Pending Rail Projects in West Bengal 

and Mohan-Khujari Project ; (Deb. I. Vol. XXXVII, 11-12·2003) 
(Deb. 11, Vol. XXXVIII, 18-12-2001): Col. 92 
Col2l2-83 . Priority Projects 

ec.pen.bontoProjectaffcctedPersons; (Deb. 5, Vol. XXXIX, 05-02-2004) 
oIT8IIIIuk-Diaha Rail Project 'Col. 77-79 
(Deb." Vol. XXXVII, 11-12-2003) ; Projects in Kcrata 
Col. 177-11 ' (Deb. I. Vol. XXXVII, 11-12-2003) 

Conversion ofMG Line into 8G between I Col. 164~5 
llMgia In. and Murkhongselek' Rail Proj«ts in Bihar 
(Deb. 8, Vol. XXXVII, 11-12-2003)' (Deb. 8. Vol. XXXVII. 11.12.2003) 
CoI.I01.m Col. 258-59 

....... Budpt(Railway)-2004-2005 (Deb. 5. Vol. XXXIX. 05..(12-2004) 
(Deb. 2, Vol. XXXIX. )()..() 1-2004) CoI.l75·80 
Col 11 

...... for Rail Projects 
(Deb. 11. Vol. XXXVIII. 18-12·2003) 
Col216-17 

.......... RIB Projecl 
(Det).13. \ttl. XXXVIII •• 1-12-2003) 
Col 103-04 

Rail Projects in Chh.nisgarh and 
Jharkhand 
(Deb. 5. Vol. XXXIX. 05-02·2004) 
Cof.I25-28 

Rail Projcds in Oujam 
(Deb. It Vol. xxxvn. 11-'2·2003) 
Col. 94-1 02 
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Rail Projects in Jammu and Kashmir I Recentlncidenbofviolencein~'" 
(Deb. 8. Vol. XXXVII. 11-12-2003) I 5OmeotherpMtlof~COIMydaeeo 

Col. 233-36 recruitment policy of tile bitw.y-
Rail Projects in Karnataka (OUR 193) 

(Deb. 8. Vol. XXXVII. 11-12-2003) (Deb. 10, Vol. xxxvn, 15-12-_3) 
Col. 216-24 CoL S37-631 

Rail Projects in Orissa 
(Deb. )3. Vol. XXXVIII. 18-12-2003) 
Col. 275-82 

Rail Projects in Unaranchal 
(Deb. 8. Vol. XXXVII. 11-12-2003) 
Col.l~7 

Reported: Need for speedy 
implementation of various ongoing 
Railway Projects in the State ofKerala 
(CA) 
(Deb. 15, Vol. XXXVIII. 22-12-2003) 
CoI.2Q2-306 

Survey for Rail Projects In Madhya 
Pradesh 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 72-73 

Work in Turbe-Thane Section 

Recent incidents ofvioleace in~ .... 
some other pans of tile COUIIII)' dill eo 
Recruitment Policy of die RaiIwyI 
(DURI93) 
(Deb. 4, Vol. XXXVII, 0S-12-2003) 
Col. 4 13-70 

Recruitment in Railwllys 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col 147 
(Deb. 13, Vol. XXXVIII, 11-12-2003) 
Col. 81 

Recruitment of Additional Workers 
(Deb. 13, Vol. XXXVIII, 11-12-2003) 
Col. 289 

RailwlY Reservmo. 

(Deb. 8, Vol. XXXVII, 11-12-2003) InterimBudget(RaiIway)-2004-2005 
Col.67~ (Deb. 2, Vol. XXXIX, 30-01-2004) 

Work on Rail Siding Project at Piparwar Col. 14 
(Deb. 16, Vol. XXXVIII, 23-12-2003) Lack of Reservation Facility II c.. .. 
Col. 188-89 Station in West BenpI 

Railway Publkity (Deb. 3, Vol. xxxvn. 01-12-2003) 
Expenditure on Publicity I CoI.1S3-S4 

(Deb. 8, Vol. XXXVII, 11-12-2003) i ReservationofCOICheIby ............ 
Co1.251 I for Special <>cceac. 

Raltway Recruitlllellt (Deb .• , Vol. XXXVII. 1I·12-ltt3) 
Examination ofGangmen I Col. 174-7S 

(Deb. 5, Vol. XXXIX, 05-02-2004) i Reservation of SoetaI8erIIIIia ..... 
Col. 2 1 4-1 5 I Express 

Filling up of Vacancies in Safety CalCgory I (Deb. " ~. XXXVII, 11-12..,) 
(Deb. 5. Vol. XXXIX, 05-02-2004) I Col. 66-67 
C.ol. 19().91 I Waiting Lilt for R_ VIIiorI of s-t 

Irregularities in ReeruitmentofGangmen! Berths 

~o!:.u~~t~XXVIl, 04-12-2003) I ~ . .::.~. XXXVII. ll-IWE) 
Col. 87-88 
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I Need to in~e MEMU rail services on 
WwaySafdy . I Tata Nagar-badbil and Tala Nagar 
Fining up OfVw:lqclClS in Safety CatcaotY Rourke" routes (MUR 3 TI) 

(Deb. S, Vol. XXXIX, OS-02-2004) I (Deb. 3, Vol. XXXIX, 03-02-2004) 
Col 190-91 Col. 69-70 

lnllallation orC.C.T.VI in Trains Need to provide rail services linking 
(Deb. 13, Vbl. XXXVUl, 11-12-2(03) Parwanoo-Badotiwala-Nalagarh-
Col 209 DIIbota areas in Himachal Pradesh with 

Installation of Train Protection and a.ndiprh (MUll 377) 
WamingSystem (TPWS) (Deb. 7. Vb!. XXXVII. 10-12-2003) 
(Deb. I, Vbl: XXXVII. 11-12-2003) CoL 317 \ 

Col SI-S9 Suburban Rail Service on Vasai-Diva Rail 
InIaim Budget (IWIway)-2004-200S ! Line 

(Deb. 2, Vol. XXXIX, 30-01-2004) I (Deb. I, Vol. XXXVII. 11-12-2003) 
Col.}} i CoLI29-30 

I Isauc of Bonds I RaIlway SbtioDs 
(Deb. 13, Vol. XXXVUl, 11-12.2003) I Canning Railway S1ation aJ.Model Station 
Col 172 I (Deb. 3, Vol. XXXVII. 0.4-12-2003) 

Railway Pnbaai SurabbaAbbiyln I Col ,. 
(Deb. S, Vol XXXIX, 05-02-2004) ! a.em.ncbery Railway Slation 
Col 213 ! (Deb. 13, Vol. XXXVIII. 11-12-2003) 

Recommendation or Kbanna.Committee 1 CoL 99 
1 

Report j cae.nliness at Railway Stations 
(Deb. I. Vol. XXXVII. 11-12-2oo3)! (Deb. 3. Vol. XXXVII. 04-12-2(03) 
Col. 226-34 I Col. 217 

VKancies in Safety Catqory I Demolition ofBuiIdinJ II Kalyan Railway 
(Deb. 13, Vbl. XXXVIII, .11-12-2(03) I Station 

CoI.IJ-12 . (Deb. 3, Vol. XXXVIl. 04-12-2003) 
Railway Sa..,. F.... ! Col. 11-19 

~ 8udgeI (RaiIway)2004-2005 I Facilities II New Jalpapi and Haldibari 
(Deb. 2, Vol. XXXIX, 30-01-2004)! RaiIwayStations 
Col. 12 I (Deb. I. Vol. XXXVII. 11-12·200'3) 

Railway SdaooII : Cot 70-11 
Railway Schools in Orislaj , Illegal Occupation ofWaiUn. Rooms . . 

(Deb. J3.VoI.XXxVlU, 11-12-2003). (Deb. 3, Vol XXXVfI.04-12.20(3) 
Col. 91-99 ! Col94 

Rdway Senias I Maintenance of Railway Stations 
Need 10 introduce D.M.U rail servi« I (Deb. 3, Vol. XXXVIl. 04.12-20(3) 

from madw-ai to adjoiDing townt in I Col,219-20 
TniiNadu(MUR317) I Naapur Railway Stations 
(Deb. 7. Vol. XXXVII. 10-12·2003) (Deb. 13. Vol. XXXVIIl, II-12.2003) 
Col 314 CoL 144 
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Need to construct a platform and a foot Upgradation of Railway Stations 
over-bridge on the Southern side of (Deb. 13, Vol. XXXVIII, 18-12-2003) 
tbe Suisa Railway Station in Col. 141 
West Bengal (MUR 3n) Upgradation ofShekpura and Lakhisarai 
(Deb. 8, Vol. XXXVII, 11-12-2003) I RaiIwayStations 
CoIAI3 (Deb. S, Vol. XXXIX, 05-02-20(4) 

Need to make changes in arrival/departure Col. 221-22 
timings of trains passing through Utilisation of New Stations Building at 
OIitrakoot Dham Karvi Railway SCation TeUichaTy 
(MUR377) (Deb. I, \VI. xxxvn, 11-12-2003) 
(Deb. 16, Vol. XXXVIII, 23-12-2003) Col. 73-74 
Col. 4OS-06 I Railway Tickets 

Need to provide halts at Bharuch and I Foreigners Travelling on Fib Tickets 
Ankaleshwar railway stations in (Deb. S, Vol. XXXIX. OS-02-2004) 
Gujarat for trains coming &om the North i Col. 99-101 
(MUR 317) ! Interim Budget (RaiIway)2004-200S 
(Deb. IS, Vol. XXXVIII, 22-12-2003) (Deb. 2, Vol. XXXIX, 30-01-2004) 
CoL 323.24 CoL I3 

Need to revive the Naginimora Railway Issue of Ticket on Trains 
Stal' . d Constru-;ft '11' k (Deb. 13, Vol. XXXVIII, 18-12-2003) 

IODM ,",uvn one rI1 In Col. 270-71 
from Dimapur to Naginimora via .. 
Chimukedima and Tuli in Nagaland I RaJ! TICkets on Phone Calls 
(MUR377) i (Deb. 13, Vol. XXXVIII, 18-12-2003) 
(Deb. 10, Vol. XXXVII, 15-12-2003) I CoI.34344 
C~1. 472 I Refund of Railway Tickets 

(Deb. 5, Vol. XXXIX, OS-02-20(4) 
New Design for Railway Stations CoL 1:1.6-27 

(Deb. 8, Vol. XXXVlI. 11-12-2003) I RaiIw 1'rackI 
Col 365-66 . ay . . .. I Detection of Detonators from Railway 

Passenger Amenities at Deihl Railway! Track 
Stations I (Deb. 8, Vol. XXXVll, 11-12-2003) 
(Deb. 3, Vol. XXXVll, 04-12-2003) I Col.343-44 
Col. 71-72 , Faulty Track 

Self Printing Ticketing Machine . (Deb. 13, Vol. XXXVIII, 18-]2-2003) 
(Deb. 13, Vol. XXXVlll, 18-12-2003) CoI.34S46 
Col. 210-23 Maintenance of Railway Tracks 

Setting Up of Food Plazas at Railway 1 (Deb. 3, Vol. XXXVII, 04-12-2003) 
Stations I Col. 2~ 
(neb. 8, Vol. XXXVII, 11-12-2003) I Needtochangeoldrailwaytrackbetwcen 
Col. 91-92 Mudhlthed and Adilabad and accord . . . I priority to gauge conversion work 

Stoppage of Tram At Kallnagar Railway I betwoen Mudbkhed and Kewat in 
Station Maharubsra (MUR 377) 
(Deb. 3, Vol. XXXVII, 04·12-2003) I (Deb. 14, Vol. ~xxvm, 19·12-2003) 
Col. 86-87 CoL .. } .. 
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......,.1n. I Need to extend the route of Hirakhand 

...... Budpt·(i.itway~2004-200.5 Express upto Jagdalpur in Orissa 
~ XXXI I (MUR377) 
~'.52. .... X. 30-01-2004)! (Deb. 14. VoI.XXXVJIl. 19-12-2003) 

Col. 409-10 
1IIIwaJ'IhIIII I Need to introduce a local passenger train 
AlIt Scnice ill Trains I from Ahmedabad to Abu Road and 

I 
(Deb. 13, 'WI. XXXVIII, 18-12-2003) i extend lhe route ofAravali Express up 
CaL~ I 10 Mumbai Ca)nal(MUR 377) I (Deb. 7, Vol. XXXVII. 10-12-2003) 

CircuIIr TrUll through South India . Col.381 
(Dab. 13. \t)1. XXXVIII, 11-12-2(03) N d . ad add" . I R 'dh . CaL2S9-60 ee 10 Jntr uce lUona 8J am 

Express train between Hauat 
CriIIIesiaTrains Nizam~in and Bhubancswar on the 

(Deb. S, Vol. XXXIX. 05-02-20(4) i Hirakud Express route (MUR 377) 
Cal 171-73 (Deb. S. Vol. XXXVII, 08-12-2003) 

Holiday Special Trains . Col. 349 . 
(Deb. I, Vol. XXXVII. 11.12-2003) ~ Need to provIde hailS at Bharuch and 
Cal 19 ! Ankaleshwar Railway Stations in 

i GujIraI for trains coming trocn the North 
__ ill Speed of Passenaer Trains (MUR 377) 

(Deb. 13, Vol. XXXVIII, 11-12-2003) (Deb. IS. Vol. XXXVIII. 22-12-2(03) 
Cal lCM-OS Col. 323-24 

..... Budpt(1Wlway~2004-200s Need 10 run Kaifiat Expreu from Mau 
(Deb. 2, Vol. XXXIX. 30-01-20(4) JunctioninU.P. (MUR 377) 
Colli (Deb. 3. Vol. XXXVII. 04-12-2003} 

____ "'_.... Col. 314 
__ OJIR"YiCe III MOVIng Trains 

(Deb. I Vol. XXXVII, 11-12-2(03) Need to take up gause conversion work 
Col.3S7:sa i and introduce additional trains in lhe 

i Swe of Uttaranchal for its s~dy 
___ Service in Movin& Trains : development (MUR 377) 

(Deb. I, Vol. XXXVII, 11-12-2003): (Deb. 4, Vol. XXXIX. 04.()2-2oo4) 
CoL 357." ; Cot 292.93 , 

.... of Ticket on Trains : PanIry Car f IICilit)' in Summer Puja Special 
(Deb.H. VoI!XXXVIII,ll-12-2003) i Trains 
Col 270-71 (Deb. 3. Vol. XXXVII. 04-12.20(3) 

Col. 197 
laic Runnina ofGomati Express ~ ... 

(Deb. 3 Vol. XXXVII 04-12-2003) : Passenger Tram Service on Plpavavo 
Col 302:03 • 'Surendranagar 8.G Rail Line 

" (Deb. 13, Vol. XXXVIII. 11.1,2.2003) 
Mobile Train Radio Communication Col.268-69 

System in Trains 
(Deb. 3, Vol. XXXVII. 04-12-2003) 
Col. 95-96 

Report on frontier Mail Accident 
(Deb. I. Vol. XXXVII. 11·12·2003) 
Col. 209-10 
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Report on Rajdhani Express Accident 
(Deb. B, Vol. XXXVII, 11-12-2003) 
Col. 273-74 

Reservation of Seats/Berths in Paschim 
Express 
(Deb. B, Vol. XXXVII, 11-12-2003) 
Col. 66-67 

Running of Special Trains Beyond 
Festivals 
(Deb. 13, Vol. XXXVIII,IB-12-2oo3) 
Col. 221 

Safe Movement of Punctuality of Trains 
during Foggy Season 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 289-90 

Safety and Security of Commuters in 
Trains (S.N.Q.) 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 4148 

Railway TnveWnc Serviu Aceut 
Recruiunent ofRTSA in Kola, Rajasthan 

(Deb. 13, Vol. XXXVllI, 1 B-1 2-2003) 
Col. 355-56 

Railway Vikas FUIId 
Railway Vikas Fund 

Taking over 8umpur Unit 
(Deb. B, Vol. XXXVII, 11-12-2003) 
Col. 273 

RaiIw.y Zones 
Dangerous Rail Zones 

(Deb. 3, Vol. XXXVII, 04-12-2(03) 
CoL 99-100 

New Railway Zones 
(Deb. Il, Vol. XXXVIII, 11-12-2003) 
Col.7B-IO 

Requirement ofPersonncI in New IlIiIwI:y 
Zones 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 16 

Railways 

Agreement between India and Turkey 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 13940 

Air journey by CONCOR Officers 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col.319 

Corporate Safety Plan 
(Deb. 3, Vol. XXXVII, 04-12-2(03) 
CoL 33-36 

(Deb. 5, Vol. XXXIX, 05-02-2004) CostE!calationduetodeiayinCompIdion 
Col. 102 of Rail Projects 

RaU •• y VI ..... Nip.. (Deb. 3, Vol. XXXVII, 04-12-2003) 
Ra V" I COU23 

Departmental ilway ikas NIgam I 
(Deb. 5, Vol. XXXIX, 05-02-2004) I Decentralisation of Decision-making 
Col. 13-25 I Process 

(Deb. 3, Vol. XXXVII, 04-12-2003) 
Railway "'-lOGS ! Col.127 
Allotment of Wagons Denial of Work Orders to HEC 

(Deb. B. Vol. XXXVII, 11-12-2003) (Deb. 13, Vol. XXXVIII, I B-1 2-2003) 
Col. 76-77 Col. 385-86 

Manufacturing of Air Conditioned 
Wagons 
(Deb. I, Vol. XXXVII, 11-12-2003) 
Col. 181 

Shonage of Coaches and Wagons 
(Deb. S, Vol. XXXIX, 05-02-2004) 
CoUI-37 

Development of Railway Network 
(Deb. 5, Vol. XXXIX. 05-02-2004) 
Col. 132-33 

E-Tendering 
(Deb. 13, Vol. XXXVIII, IB-12-2oo3) 
Col. 287 
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East Coast Zone I Need fur construction of an underground 
(Deb. 8, Vol. XXXVII, ) 1-12-2003) I rail bridge at Kaarvi in ChitrakOOt 
Col36S ! district inU.P. (MUR 377) 

Faulty Wheels 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col124-2S 

Formation of Tiger Squad 
(Deb. 3, Vol. XXXVII, 04-12-2(03) 
Col 100 ; , 

(Deb. \3, Vol. XXXVIlI. 18-12-2(03) 
Col. 442-43 

Need to doubling of rail line between 
Faluknama and Gadwal under South 
Centra1 Railways (MUR 377) 
(Deb. 14, Vol. XXXVIII. 19-12-20(3) 
Col 410 

Freight Earnings i Need to expedite construction of Rail 
(Deb. 3, Vol. XXXVU, 04-12-2(03)' Over-bridgeatGbatkopar, Mumbai and 
Col. 333-34 other FOBs by Central Railways in 

Gauge Conversion 
(Deb. S. Vol. XXXIX. 05-02-20(4) 
Col. 121-22 

Maharashtra(MUR 317) 
(Deb. 3. Vol. XXXVlJ, 04.12.20(3) 
Col. 380 

r ...... e Conversion Work Pend' under i Non Fu~ioning of Coupon Validating 
.... - ang I Machines 

East Coast Railway (Deb. 3, Vol. XXXVII, 04-12.2003) 
(Deb. 3, Vol. XXXVI" 04-12-2003) Col27~i7 
Col. 339 

Grabbing of SealS by Poners in 
Unreserved Coaches 
(Deb, J., Vol. XXXVIl, 04-12-2(03) 
Col. 207-08 

Import ofRolting Stock 
(Deb. 3, Vol. XXXVII, 04--12-2003) 
Col 334-38 

Improvement in Freight Eaminp by ZonaJ 
RaiIWll)'S 
(Deb. 3, Vol. XXXVU, 04-12-2003) 
Col 322 

Inland Ot.qes 
(Deb. S, VoL XXXVII, ) t-12-2003) 
Col26J.64 

Joint Venture ofBSCL with Railways 

Outstanding Amount against CONCOR 
(Deb. 3. Vol. xxxvn. 04.12-20(3) 
Col 191 

Passenger Facilities at Bhatinda RAilway 
Slation 
(Deb. J. Vol. XXXVII. 04-12-2003) 
Col. 96 

Private Sector Participation in Railways 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 374 

Promotion Policy 
(Deb. 13, Vol. XXXVIII. 13-12.20(3) 
Col. 31).14 

Rail Projects with ADS Loan 
(Deb. 3, Vol. XXXVlI. 04-12·2003) 
Col. 101-02 

(Deb. 3, Vol. XXXVII. 04-12·2003) Railway Users Consultative CQmm;tt~ 
Col339-40 (Deb. 13. Vol. XXXVIII, 18-12.2(03) 

MoU between Railway and Production 
Units 
(Deb. 13. Vol. XXXVIII. \8·12.2003) 
CoL2S6-S1 

Col. 235-3S 
ROB at Ekra and Digghi Level Crmsmg5 

(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col 19-90 
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Sale of Scrap : IU8way Crimes 
(Deb. 3, Vol. XXXVII, 04-12-2003) 1 Incidents of Looting, Robbery and 
Col. 220-21 I Md' T . , ur ers In rams 

Setting up of Power Plant by Railways in: (Deb. 3, Vol. XXXVII, 04-12-2003) 
Nabinagar ; Co1.108-1O 
(Deb. 3. Vol. XXXVII, 04-12-2003) : 
Col. 279-80 : IUjasthaD 

Setting up of Power Plants by Railways j AirportatAjmer 
(Deb.l3, Vol. XXXVOl, 18-12-2oo3)! (Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 317-18 I CoI.IS7-SI 

Speed ofTrains at Moored Railway Bridge ! Central Plan Assistance to Rajasthan 
(Deb. 3, Vol. XXXVU, 04-12-2003) I' (Deb. 2, Vol. XXXVII, 03-12-2003) 
Col 119 1 CoI.3S3-SS 

Taking~ver~fU~i~ofBbaratWagonand I Computerisation of Post Offices in 
EDglneenng Lamited ! Rajasthan 
(Deb. S. Vol. XXXIX, OS-02-2004) I (Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 122-23 I Col295-96 

Takhcr-Bimlagarb Rail Line 1 Coverage ofDD in Rajasthan 
~3~ Vol. XXXVII, 04-12-2003) i (Deb. 5, Vol. XXXIX, 05-02-2004) 

, Col. 134 
Theft of Booked Luggage I •• • 

(Deb. 8, Vol. XXXVU. 11-12-2003) : Demand and Supply of ElectriCIty m 
CoOl. 125-28 i Rajasthan 

(Deb. 3, Vol. XXXVII, 04-12-2003) 
Co\. 179-81 Train Acddents 

(Deb. 3, Vol .. XXXVII, 04-12-2003) 
Col. 24-3 I Development of Alwar 

Ultrasonic Testing of Moving Parts (Deb. II, Vol. XXXVIII, 16-12-2003) 
(Deb. 5. VoL XXXIX. 05-02-2004), Col. 258-S9 
Col. 14041 ! ElectrifJCationofvillagcsbySoIarBatteries 

Unproductive Expenditure ; (Deb. 3, Vol. XXXVii. 04-12-2003) 
(Deb. 13, Vol. XXXVIII. 18-12-2003): Col.3lO-11 
Col. 387 

VRS in Railways 
(Deb. 8. Vol. XXXVII. 11-12-2003) 
CoI.3SI-S2 

Equity Participation in Hydro Electric 
Power Projects in Rajasthan 
(Deb. I. Vol. XXXVIl, 11-12-2003) 
Col. 192-93 

Zonal Security Plan Expenditure on Works 
(Deb. 13. Vol. XXXVIII. 11-12-2003) (Deb. 4, Vol. XXXIX. 04-02-2004) 
Col. 316-17 CollO 

Ram w..r Harvadag Exploration ofOil in Rajasthan 
Need 10 ensure proper repair and I (Deb. 5. Vol. XXXIX, 05-02-2004) 

maintenance of tanks for waler' Cot. IS9-60 
harvesting in Hingoli Parliamentary 
Constituency. Maharashtra(MUR 377) 
(Deb. 3, Vol. XXXIX. 03-02-2004) 
Col. 74 

Funds for Rajasthan 
(Deb. 6, Vol. xxxvn, 09-12-2003) 
Col. 252 
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Gas Availability in Jaisalmer District 
{Deb. n. Vol. XXXVIII. 18-12-2(03) 
Col. 1M 

Implementation of Hydro Electric Project 
in Rajasthan 
(Deb. 3. Vol. XXXVII. 04-12-2003) 
Col. 375 

Implementation of Schemes in Rajasthan 
(Deb. II. Vol. XXXVIII. 16-12-2003) 
Col. 107 

NCES Projects in Rajasthan 
(Deb. 13. Vol. XXXVIIl, 18-12-2003) 
Col. 290 

Need to I:onfer legal rights on people 
settled on forestland in Rajasthan and 
other pans of the countr)· (MUR 377) 
(Deb. 4. Vol. XXXIX, 04-02-20041 
Col. 294 

Need to establish an Oil Refuter)' ill 8armcr 
in Rajasthan (MU R 377) 
(Deb. 2, Vol. XXXVII, 0.3-12-2(03) 
Col. 488 

Need to lay a new railway line connecting 
Ujjain-Agar-JhaIawar(MUR 377) 
(Deb. IS. Vol. XXXVIII. 22-12-2003) 
Col. 323 

Need to provide adequate Financial 
Assistance to the Government of 
Rajasthan for its all round development 
(MUR377) 
(Deb. 16. Vol. XXXVIII,23-12-2003) 
Col. 397 

Need to provide air services connecting 
Ajmer in Rajasthan (Ml1R 377) 
(Deb. 7. Vol. XXXVII. 10-12-2003) 
Col.l80 

Recruitment of RTSA in KOla. Rajasthan 
(Deb. 13. Vol. XXXVIII. 18-12-2003) 
Col. 355·56 

St1ting up of DO Centre at Sumerpur in 
Rajasthan 
(Deb. S, Vol. XXXIX. 05-02-2(04) 
CoI.8S 

Setting up of Hospitals in Rajasthan 
(Deb. 12, Vol. XXXVIII. 17-12-2(03) 
Col. 280-81 

Supply of Sugar to Rajasthan 
(Deb. 14. Vol. XXXVIII. 19-12-2003) 
Col. 154 

Take Over of Tourist Places of Hadauti 
Circuit by ITOC 
(Deb. IS, Vol. XXXVUI,22-12·2003) 
Col. 16-18 

Telephone Exchanges in R~asthan 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col. 292-94 

Wll System in Rural Areas in Rajasthan 
(Deb. 12. Vol. XXXVIII. 17-12-2003) 
Col. 77·79 

World Bank Loan to Rajasthan for Primary 
Education 
(Deb. 9, Vol. XXXVII. 12-12-2003) 
CoI.24l-44 

Raj'" C.adIU DriIlkiD& Water Mbsioa 
KUowion of Funds under RGDWM 

(Deb. 6. Vol. XXXVII. 09-12.2003) 
CoI.219-3S 

Rajl. C ... 1aI V.lnnAty or He ..... 
Sdnea 

Inclusion of BAMS and BHMS Degreei 
in Second Sc:hedule 
(Deb. 12, ~l. XXXVIII. 17.12·2003) 
Coc.t03-04 ... 

Incident of rape and killing of • girl in 
Jhabua dismct of Madhya Prade5h (St,) 
(Deb. 4. Vol. XXXIX. 04-02-2004) 
Col.2S4-5S 

Review ofRapc Law 
(Deb. 4. Vol. XXXVII. 05.12-2(03) 
Col. 362 

a. ... DrivIet 
Rash and Drunken Driving 

\ Deb. 4. Vol. XXXIX. 04-02-2004) 
CoI.SJ.S4 
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Rashtriya Chemicals &. Fertilize" 
Disinvestment ofRCF. Mumbai 

(Deb. 12. Vol. XXXVIII. 17-12-2003) 
Col. 65-66 

Rashtriya Ispat Nigam Limited 
Vizag Steel Plant 

(Deb. 10. Vol. XXXVII, 15-12-2003) 
Col. 112-13 

Rashtriya MazdoorlShilpkar Diwas 

Need to ·celebrate Rashtriya Mazdoorl 
Shilpkar Diwas on 17th December. 
every year and declare it as a national 
holiday (MUR 377) 
(Deb. 13. Vol. XXXVIII!. 18-12·2003) 
Col.44142 

Rashtriya Sam Vikas \'ojana 

Rashtriya Sam Vikas Yojana 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col. 272-74 
(Deb. 14. Vol. XXXVIII, 19-12-2003) 
Col.218-19 

Re~1'IIl Agmda 
. Reform Agenda for Ministries 

(Deb. 12. Yol. XXXVIII. 17-12-2003) 
Col. 116-28 

Reforms Facility Prognmaae 
Development and Reforms Facility 

Programme 
(Deb. 4, Vol. XXXVII. 05-12-2003) 
C01.311-12 

Refucea 
Citizenship ofChakma Refugees 

(Deb. 6. Vol. XXXVII. 09-12-2003) 
Col. 80 

Recio.a' Artiltl 
Promotion of Regional Artists 

<Deb. 3. Vol. XXXVII, 04-12-2003) 
Col. 296 

Rea'oaa' Culm 
F..stabIi1hmenl of Regional CenUe 

(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col. 280 

Setting up of Regional Centres 
(Deb. 7. Vol. XXXVII. 10-12-2003) 
Col. 181 

Rtgionallmbalantt 
Situation arising out of Regional 

Imbalance in the Development ofNorth 
Bengal Region due to plan process of 
Seventh, Eighth, Ninth and Tenth Plans 
and steps taken by the Government in 
regard thereto (CA) 
(Deb. 5, Vol. XXXIX. 05-02-2004) 
Col. 28 1-95 

Regional Languages 
24- Hour News Channel in Regional 

Languages on DO/AIR 
(Deb. 3. Vol. XXXVII. 04-12-2003) 
Col. 285 

Conducting of Defence Service Exam in 
Regional Languages 
(Deb. 3. Vol. XXXVII. 04-12-2(03) 
Col. 104 

Need to look into the demands ofSanthali 
Bhasa Morcha and JDP for the Welfare 
ofAdivasis(MUR 377) 
(Deb. 15. Vol. XXXVIII. 22-12-2003) 
Col. 322-23 

Santhali Language 
(Deb. 6. Vol. XXXVII. 09-12-2003) 
CoL 123 

Recio- Protra • ..es 
Oriya Propwnmcs on DO 

(Deb. S. Vol. XXXIX. 05-02-2004) 
Col. 127-21 

RebalJililatiN 
Amount s.nclioaed for Rehabilitation of 

Slums 
(Deb. 16. Vol. XXXVIII. 23-12-20(3) 
Col. 112-16 

Curriculum on Rchabilaaaion ofDfiabled 
Persons 
(Deb. 13. Vol. XXXVIII. 11-12-2(03) 
Col. 337-31 
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Need to provide the benefit of I Renewal ofRegislntion in Disability Area 
rehabilitation package to the families (Deb. 13, Vol. ')(XXVlII.18·12~2003) 
settled in forest areas in Andaman and Col. 292-94 
Nicobar Islands(MUR 377) ReHaaee lad_riel 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
CoI.30S 

Rehabilitation of Child Labour 
(Deb. IS, Vol XXXVIll, 22-12-2003) 
Col. 67 

Rehabilitation Scheme for Employed 
Children 
(Deb. IS, Vol. XXXVIII, 22-12-20(3) 
Col 454 

Rehabilitation Scheme for Enaoacbers on 
Sanjay Gandhi Rasbtriya Udyan 

Akademi 
(Deb. S, Vol. XXXVII, 01-12-2003) 
Col 181-82 

Rehabilitation Scheme for TribaJs 

Violation of Licence Terms by Reliance 
(Deb. 7, Vol. XXXVII, 10-12.2003) 
CoL2S2 

ReHaIlCe Iafoeota 
Reliance lnfocom 

(Deb. 2, Vol. XXXVII. 03-12-20(3) 
CoL 336 

Reft&ioa Places 
Cash Rich Religious Places 

(Deb. 10, Vol. XXXVII. 15-12-2003) 
CoI.2S2 

Development of Ad~ 
(Deb. S, Vol. XXXVIJ. 01-12-2003) 
CoL 164-65 

(Deb. 9, Vol. XXXVII. 12-12-2003) OevelopmentofBadriMlh 
Col 176-77 (Deb. S, Vol. XXXVII, 08-12-2003) 

Resettlement and Rehabilitation Policy 
(Deb. 16, Vol. XXXVIII,23-12-2003) 
CoL 161~ 

Resettlement and Rehabilitation ofOujarat 
Quake VICtims 
(Deb. 1. Vol. XXXVII, 02-12-2003) 
Col. 101 

Rdaabilitalioa Ceatra 
Need to provide fmancial assistance to 

the Government of Andhra Pradesh for 
setting up District Rehabilitation 
Ct:I1Rs (MUR 317) 
(Deb. 7, Vol. XXXVII. 10-12-20(3) 
Col. lIS 

Rehabilitation Sctvk:e Centres 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
CoL 176-77 

Relaabilitatiea CouDdi ofladia 
Rehabilitation Council of India 

(Deb. 13, Vol. XXXVIII, 11.12-2(03) 
CoI.347~I 

CoL207~ . 

Reponed demolition ofRavidas Temple 
in Hdinapur, Uctar Pradcsh{Sub.) 
(Deb. S, Vol. XXXIX, 05..02-2004) 
CoL 299 

ReUaiout Toa"" 
Religious T owism 

(Deb.S, Vol. XXXVII. 0I-12·2003) 
CoI.311 

Re.uSOllp 
Circulation of Remix SonpAtbums 

(Deb. S, Vol.· XXXIX, OS..o2-2004) 
Col. 230 

Raewable £aerv Seam. 
Power Generated throuah Renewable 

EnersY Sources 
(Deb. I, Vol. XXXVII. 11-12-20(3) 
Col267-74 

Renewable Sources ofEneray by NTPC 
(Deb. 13, Vol. XXXVIII, 11·12-2003) 
Col. 339-42 
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Researcb Institutes Repolbte 
Repo Rate 

(Deb. 9, Vol. XXXVII, 12-12-2003) 
CoI.2S0 

Deemed University Status for Research 
Institutes 

Repraeatatloa orthe People 

Representation oflhe People Act, 1951 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 70 

Republic OIly CefebntioII5 

Participation of Foreign NCC Youth in 
Republic o.y Celebrations 
(Deb. 5, Vol. XXXIX. 05-02-2004) 
Col. 102..()6 

Researdt" Onelopama. 
Investment of Research and Development 

(Deb. 5. Vol. XXXVII. 01-12·2003) 
Col. 222-25 

(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 103-256 

Deemed University Status to Research 
Institutes 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 358-60 
(Deb. 14. Vol. XXXVIII. 19-12-2003) 
Col. 135-40,214-15 
(Deb. 16. Vol. XXXVIII. 23-12-2003) 
Col. 191,329-31 

Deemed University Status to Research 
Institutions 
(Deb. 16. Vol. XXXVIII. 23-12-2003) 
Col. 269-70. 319-20 

Rewarcb LabGntories 

New Research Works at Agriculture Development of New Seeds in Research 
Universities I Laboratories 
(Deb. 5, Vol. XXXVII. 08-12-2003) i (Deb. 5. Vol. XXXVII. 08-12-2003) 
CoL 94 I CoI.235-36 

I 
I 

Research and Development for Pharma : Rescarrh Papen 
Industry I Research Works in IITs 
(Deb. 7. Vol. XXXVII. 10-12-2003) I (Deb. 12. Vol. XXXVIII, 17-12-2003) 
Co1264-65 ! CoI.l4041 

RHnrcb" Traiain& I Reservation Maaacen 
Research and Training Activities I Post of Reservation Managers 

(Deb. 14, Vol. XXXVIII. 19-12-2003) I (Deb. IS, Vol. XXXVIII,22-12-2oo3) 
Col 80-88 , Col. 249-50 

Rnearrb CCDtres I Reservation Policy 

Need to provide financial assistanee to i Reservation Policy for Items in SSI's 
the Government of Karnataka for '\ (Deb. 11. Vol. XXXVIII, 16-12-2003) 
establishing a Modern Training Col. 89-90 
Institute and Research Centre for .,1 Reserve Bank.Uadia 
driven at lIassan. Kamataka (MUR . Credl..P I' fRBI 
377) ! • o ICY 0 
(Deb. 3. Vol. XXXVII. 04.12.2003) i (Deb. 4, Vol. XXXVII. 05-12-2003) 
Col. 381-12 i Col. 24445 

Research Centre for Hand Made Paper I Income of RBI 
(Deb. t 1. Vol. XXXVlII, 16-12-2003) I (Deb. 4. Vol. XXXVII. 05-12-2(03) 
031.112-13 , Co\.29I-92 
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RBI Reserves with Foreign Banks 
(Deb. 14. Vol. XXXVIII, 19-12-2(03) 
Col. 256 

RB 1 Stake in Banks 
(Deb. 14. Vol. XXXVIII, 19.12-2(03) 
Col 286 

Securities held by SBI 
(Deb. 14. Vol. XXXVIII. 19.12-2(03) 
Col. 270 

VRSforRBI 
(Deb. 4. Vol. XXXVII. OS·12-2OO3) 
Col. 134 

Raervc Bankorladia Bonds 

RBIBonds 
(Deb. 14. Vol. XXXVIII. 19.12-20(3) 
Col.zu,.27 

Raidftaq Cards 
Residency Cards 

(Deb. I. Vol. XXXVII, 02.12-20(3) 
Col. 142-43 

Resident Welfare AsIodIICioII 

Permission for Election in RWAlKendriya 
Bhandar 
(Deb. 16. Vol. XXXVIII, 23·12-200J) 
CoI.244-46 

Resident Welfare Association 
(Deb. 16. Vol. XXXVIII. 23.12.2(03) 
CoI.l62~3 

RaicIe.U.1 SC ...... 
licenses for Community Radio 

(Deb. a:VoI. XXXVII. 11.12-20(3) 
Co/.14-86 

Residential Schools for ST Students 
(Deb. 14. Vol. XXXVIII.I9-12-200l) 
Col. 101-03 

1laidn1W,.., ....... 
Seain& up of Residcnlial TOWMhips 

(Deb. I. Vol. XXXVII. 02-12-20(3) 
Col. 197 

Raigution by Memben 
Resignation by Shri Madan Lal Khurana. 

an elected Member from Sadar 
Parliamentary Constituency of Delhi 
from the membership oflok Sabha 
(Deb. 2, Vol. XXXIX. J()..{)I-2004) 
Co/.29-30 

Resignation by Shrimati Vasundhra Raje 
an elected Member from Jhalawar 
Parliamentary Constituency of 
Rajashthan and Kumari Uma Bharati 
an elected Member from Bhopal 
Parliamentary Constituency of 
Madhya Pradesh from the membership 
ofLok Sabha. 
(Deb. 14. Vol. XXXVIfl. 19-12-2(03) 
Col. 336 

Ret6patioa of M .... er 

Prime Minister's Statement on the 
Resignation ofShri Dilip Singh Judev. 
from the C~uncil of Ministers (OUR 
193) 
(Deb. 7, Vol. XXXVII. 10-12-2003) 
C.oI.36S-79 
(Deb. B. Vol. XXXVII, 11.12-20(3) 
Col. 37B-8S 

RIH .... ladia 80eds 
Redemption of RIB 

(Deb. 14. Vol. XXXVIII. 19-12·2003) 
Col. 44-45 

Retail 0utIds 
AlkItmmt of Outlets in VIOlation of Policy 

(Deb. S. Vol. XXXIX. 05-02-2004) 
Col 161 

Facilities at Retaii"Outlets in Bihar 
(Deb. 8. Vol. XXXVII. 11·12·2003) 
Col. 190 

JOel Retail Outlets in Delhi 
(Deb. 13. Vol. XXXVIIl.l&-12-200J) 
Col. 332·33 

New Guidelines for Scleaion ofDealcrs 
(Deb .•• Vol. XXXVII. 11-12-20(3) 
CoL 4 1-42 
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Retail Outlets by Private Oil Companies 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 147-48 

Retrenchment 
Retrenchment of Workers from Irrigation 

Projects of Orissa 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 220-22 

Retrenchment of Workmen from 
Organised Sector 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 191...1)4 

Social Securil)' Scheme for Retrenched 
Workers 
(Deb,S, Vol. XXXVII, 08-12-2003) 
Col. 246 

Revmue 

Procurement ofRiee 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 173-74 

Production of Rice, Wheat and Pulses 
(Deb. 5, Vol. XXXVII. 08-12-2003) 
Col. 109-14 

Rice for Drought Affected BPL Families 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 290-92 

Supply of Levy RicetoA.P. 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 219 

Riding Schools 
Opening of Command Riding School and 

Club 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 283-85 

R E · 1 Right to InforRUltion 
evenue arnmgs I' (Deb. 14. Vol XXXVIIf, 19-12-2003) Implementation of Right to Information 

Col. 235-36 Act 
F . I (Deb. 16, Vol. XXXVIIl.23-12-2003) 

Revenue from abncs I 0>1.284-85 
(Deb. 14, Vol. XXXVIII. 19-12-2003) i 
Col. 143-44 ; Right 10 Self Determination 

Revenue Leakages 
(Deb. J. Vol. XXXVIJ, 04-12-2003) 
Col. 97-99 

I UN Resolution of Right to Self 
Determination 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 280 

Rheumatology Coune River Basins 
Introduction of New Course in I EstabJishmentofRiverBasinOrganisation 

Rheumatology (Deb. 5, Vol. XXXVII. 08-12-2003) 
(Deb. 4. Vol. XXXIX, 04-02-2004) Co1.247-48 
Co1.108~ 

Rice 

Expon ofRiee 
(Deb. 4. Vol. XXXVII. 05-12-2003) 
CoU12-13 

Expon ofRke to USA and EU 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 216--17 

ExponsofWheavR~ 
(Deb. 4. Vol. XXXVII. 05-12-2003) 
Col.llR-19 

Exploitation of Gas Reserves in K.G. Basin 
(Deb. 8. Vol. XXXVII. 11-12-2003) 
Col. 174 

Identification of Water Rich and Poor 
Basins 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 233-34 

Loan from Australia for Godavari Basin 
River Development 
(Deb. 10. Vol. XXXVII. IS-12-2003) 
('01.107-08 
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RiverComMiIsioa 
35th Meetiqg of Joint Rivers Commission 

(Deb. 5. Vol. XXXVII. 08-12-2003) 

Status of Projects 
(Deb. II. Vol. XXXVtII, 1~12-2003) 
Col. 217 

Col. 71-73 ; RivtrWater 
RiverErosioIl ; Salinity in SealRivers Water 

(Deb. IS, Vol. XXXVIIl,22·12-2003) 
CoJ.89-90 Reported situation aflslOg out of 

continuous erosion on the banks of : 
ri\'Crs in West Bengal. panicularly in 
Murshidabadand Maida and steps 
taken by the Government in regard 
thereto (CA) 
(Deb. 14, Vol. XXXVIII. 19-12·2003) 
Col 3384& 

River later.fiakiaa 
Conference on Inter-linking of Rivers 

(Deb. 10. Vol. XXXVII. 15-12-2003) 
Col. 1M 

Inter-Basin River Links 
(Deb. IS. Vol. XXXVIlJ, 22-12-2003) 
CoI.48-S4 

Inter-Linking of Rivers 
(Deb. 10. Vol. XXXVII. 15-12-2003) 
Col. 413 

Need to clear Acbank:ovil Pamba-Vaiparu 
river link scheme in Tamil Nadu 
(MURJ77) 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col. 492-93 

River-Linking Project 
(Deb. 10, Vol. XXXVII, 15·12-2003) 
CoJ.402 

River-Linking Projects 
(Deb. 5. Vol. XXXVII,OI-12-2003) 
Col. 5S-S7 

River ProjedJ 
Gomti River Front Project 

(Deb. 5, Vol. XXXVII, 01-12-2003) 
CoI.m 

Pending River Dam Projec;t 
(Deb. IS. Vol. XXXVIlI,22-12-2003) 
Col. 70-76 

River Water Dispata 
Inter-Swe Water Disputes 

(Deb. IS, VoI.XXXVIII,22-12-2003) 
CoI.I()'17 

New Tribunal to Resolve Krishna River 
Water Dispute 
(Deb. 5, Vol. XXXVII. 08·12-2003) 
CoJ.307-08 

Visit of Pakistan Commission for Indus 
WaleI' 
(Deb. 10, Vol. XXXVII, IS-12-2003) 
Col3S4 

Riwn 
Cleaning of River Ganga and Yamuna 

(Deb. 5, Vol. xxxvn. 01-12-2003) 
Col. 226-11 

Construction ofBridF Over Brahmaputra 
(Deb. 12. Vol. XXXVIII. 17·12-2003) 
Col 355 

Declaration of Sunderban Rivers as 
National Waterways 
(Deb. 7, Vol. XXXVII, 10-12-20(3) 
Col. 76-77 

Desilling Gandak Rivet in Bihar 
(Deb. J 5. Vol. XXXVIII. 22-12-2003) 
Co1.259~ 

Diversion of Rivers Water 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 232-33 

Need for comtruction of a bridge on river 
SaryylBidhar Ghat and proper repair 
and maintenance of Bidha,· 
Ghanghm·Khalilabad·Karmaini road 
in Uttar Pradesh under Central Road 
Fund Scheme (MtJR 371) 
(Deb. 3. Vol. XXXIX. 0)-02-2004) 
Col. 73·74 
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Need to construct a bridge on Charobal r New Tribunal to Resolve Krishna River 
River at Osedghat, Madhya Pradesh i Water Dispute 
(MUR377) (Deb. 5. Vol. XXXVIJ, 08-12-2003) 
(Deb. 10, Vol. XXXVII. 15-12-2003): Col.307-08 
CoL 468-69 '. 

i Overbrtdge on Rapti River 
Need to construct a bridge on river; (Deb. 7, Vol. XXXVII, 10-12-2003) 

Krishna between village Tasadade and: Col. 179-80 
Shirawade in Karad Tehsil of Salara I 

district in Maharashtra (MUR 377) Pollution in Ganga and other Rivers 
(Deb. 16. Vol. XXXVIII, 23-12-2003) (Deb. IS, Vol. XXXVIII, 22-12-2003) 
C.o1.402-03 Col. 4044 

Need to construct high dams on rivers Sand Mining on River Beds in Rivers 
causing floods and erosion in (Deb. 5, Vol. XXXVII, 08-12-2003) 
Khagaria,Bihar(MUR377) Col. 150-51 ~~ 

(Deb. 15. Vol. XXXVIII. 22-12-2003) ! Soil Erosion due to Ganga River 
Co1.327-28 I (Deb. 10, Vol. XXXVII, 15-12-2003) 

Need to construct road over bridges over! Col. 185-86 
Budi Gandak river at Pipar Pati and 
Janrawa Ghats in Bihar (MUR 377) 
(Deb. 3. Vol. XXXIX, 03-02-2004) 
Col. 67-68 

Need to direct the Government of • 
Karnataka to abandon the project taken 
up by them to change the course of 
Netravati River in the Western Ghat 
Region (MU R 377) 
(Deb. 13. Vol. XXXVIII, 18-12-2003) 
Col. 440 

Need to indude Panchganga river at 
Kolhapur. Maharashtra in the National 
River Action Plan with a view to provide 
potable drinking water to the local 
people (MUR 377) 
(Deb. 3. Vol. XXXIX. 03-02-2004) 
Col. 75 

Studies on Lakes and Rivers 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Co1.312-13 

Road Accidents 
Driving Vehicles in Inebriated State 

(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 148-49 

Study by Working Group on Road 
Accidents 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 162 

Road Maps 
Road Maps for Agriculture Sector 

(Deb. 10. Vol. XXXVII, 15-12-2003) 
Col. 53-54 

. Road Projects 
Need to place work order for construction .. . 

of a new bridge on river Yamuna at . Foreign ASSistance for ROlJd Projects 
Wazirabad, East Delhi(MUR 377) ! (Deb. 12, Vol. XXXVIII, 17-12-2003) 
(Deb. 3, Vol. XXXIX, 03-02-2004): Col.375 
Col. 69 : Foreign Companies in Road Construction 

Need 10 provide adequate funds fur d~ Projects 
silting of Varuna river in ~hulpur (Deb. 4, Vol. XXXIX, 04-02-2004) 
Parliamentary Constituency, Uttar Col. 116-20 
Pradesh with a view to check recurring 
noods(MUR377) 
(Deb. 6. Vol. XXXVlI, 09-12-2003) 
Col. 307 

Launching of New Road Project 
(Deb. 4, Vol. XXXIX, 04-02-2004). I 
Col. 78-80 
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Ongoing Projects in Orissa ,'Drainage System along Golden 
(Deb. 4, Vol. XXXIX. 04-02-2(04) Quadrilateral Roads 
Col.8l-&2 I (Deb. 4. Vol. XXXIX. 04-02-2004) 

Road Works in West Bengal I CoL 52 
(Deb. 2, Vol. XXXVu. 03-12-2003) ,Improvement of Narasin&Pur-Hindol 
Col. 390-91 I Road 

World Bank Aid for Road Project ! (Deb. 4, Vol. XXXIX. 04-02-2004) 
(Deb. I ... Vol. XXXVIII. 19-12.2003) i CoL 134-35 
Col. 211 I Length of Roads .... IV.......... I (Deb. II, \VI. XXXVIII, 16-12·2003) i Q)l2SCJ.60 

Need for. construct~on. of a R~ad : loan for RoadsIBridges 
underbridge at Ayacll radway crosslll8 I (Deb. 9, Vol. XXXVII. 12.12.2003) 
in Tamil Nadu(MUR377) .: Co1.193-94 
(Deb. 2. Vol. XXXVII, 03-12·2003) I 
CoL 491-92 I Maintmance of Roads in Delhi 

(Deb. 6, Vol. XXXVII, ()9-12-2003) 
ROBIRUB at Mansa CoL 117-89 

(Deb. I. Vol. XXXVII, 11-12-2003) 
Col. 19 

RaIId-RaiI S)'DeI'I)' 

Road-Rail Synergy System 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 222-23 ...... 

Approach ROId and C. Park 
(Deb. 10, Vol. XXXVII. 15-12-2003) 
Col. 229-3 I 

Conditions of Roads in Delhi 
(Deb. 16, Vol. XXXVIII, 23-12·2003) 
Col. 218 

Consrruction of Roads in South AndaauIn 
(Deb. 7, Vol. xxxvn. 10-12-2003) 
Col 197 

CRF Proposals 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
CoI.2II-12 

Damase to Roads in Orissa 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col 292 

Delhi-. Corridor 
(Deb. 2, Vol. XXXVII. 03-12-2003) 
Col 460-61 

Need for construction of a bridJe on river 
Saryu. Bidhar Ghat and proper repair 
and maintenance of Bidhu-
<Jhanchata-K.haIilabad-Karmaini road 
in Uttar ~ under Omtral Road 
Fund Scheme (MUR 377) 
(Deb. 3, Vol. XXXIX, 03-02·2004) 
Col. 73-74 

Need to allocate Iddftional fw1ds for repair 
of road connecting Khurda and 
Bolangir and undetUke COIlSInJC:tion 
of 11)1 over on National Highway from 
Khurda to Bhubaneswar (MUR 377) 
(Deb. 14. Vol. XXXVIIl, 19-12-2003) 
CoL41S 

Need to earmark a minimum of I 5 per cent 
ef the alloca&ions under PMGSY for 
improvement of the exOOng main roads 
in the Slates (MUR 377) 
(Deb. I, Vol. XXXVII. 11-12-2(03) 
Col. 407-01 

Need to up,rade the cllistin. road 
connectin& National Highway Nos. 30 
and 2 in 8hojpur district, Bihar as a 
National Hipway (MUR 317) 
(Deb. 4, Vol. XXXIX, 04-02.2004) 
Col. 295 
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Reopening of Stillwell Road I Ropeway Accident at D~eeling 
(Deb. 4, Vol. XXXIX, 04-02-2004) (Deb. S, Vol. XXXVII, 08-12-2003) 
Col. 20 CoI.24S-46 

RatJot Route Dispenal Guideliaes 
Development of Robot Route Dispersal Guidelines 
~Iil~ol. XXXVII, 10-12-2003), (Deb. S, Vol . ..xxXVII, 08-12-2003) 

RockS-It 
I CoI.3Il 

Iodine in Rock Salt 
(Deb. I, Vol. XXXVII, 02-12-2003) Need to enhance ~ rates of royalty on 
Col 76 non-coalmajor minerals (MUR377) 

Rocket La he I (Deb. 3, Vol. XXXVII, 04-12-2003) 
une r Col. 385-86 

Procurement of Rocket Launcher . 
(Deb. 3, Vol. XXXVII, 04-)2-2003) I Need to revise royalty on coal, ferrous 
Col. 198-99 and non-ferrous metals and pay the 

R IU Mills outstandings to tbe Government of 
o DI Orissa (MUR 377) 

Revival of Mills in DeogJ:!ar (Deb. 16, Vol. XXXVIII, 23-12-2003) 
(Deb. 3, Vol. XXXVII, 04-12-2003), CoI.396 

Royalty on Gas and Oir to Assam Col 222 I 
RolllDaStock (Deb. 8, Vol. xxxVII, 11-12-2003) 
Import of Rolling Stock Col2S9 

(Deb. 3, Vol. XXXVII, 04-12-2003) Rubber 
Col. 334-38 

Roren. ExportofRu~ 

I (Deb. 4, Vol. XXXVII, 05-12-2003) 
Welcome to Romanian Parliamentary Col. 100 

Delegation i 
(Deb. II, Vol. XXXVlll, 16-12-2003) i Rubber Palit 
Col. 2 I Need to set up a Rubber Park at 

RooftC lDdustry I Pathanapuram in Kollam district, KeraIa 
Complainl against Roofit Industry (MUR377) 

(Deb. 14, Vol. XXXVIII,19-12-2003) I (Deb. 13, \obI. XXXVIII!, 18-12-2003) 
Col. 60-61 Col. 439-40 

AopewIIy I Rules & Reau •• tioas 

Aerial Ropeway-Cable Car System I Members of Lok Sabha (Declaration of 
(Deb. 1 S. Vol. xxxvm. 22-12-2003) I Assets and Liabilities) Rules - Laid 
Col 94-96 (Deb. S, Vol. XXXIX, OS-02-2004) 

Customs Duty Exemption for Ropeway. Col2S I 
Project I Violation of Rules by Companies 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 'I (Deb. 14, VoI.XXXVm,l9-12-2oo3) 
Col. 217-1 8 Col. 202-04 
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..... bytlae Speaker 
Presemation ofRepon of Public Accounts 

Committee relating to Short Levy of 
Customs Duty 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
CoI.3S6-S7 

Rutin, by the Speaker re: Propriety of 
. (i) Terming ·Vote·on·Ac~ount' as 
'InIcrim Budget' in the Order Paper of 
!be day; .a (ii) Convening 0. f the 
s..pa orthe Year on 29 January. 2004 
~ the Presidential Address 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
CoI.2-31 

...... Anu 
BrInchcs oflnuance Companies in Rural 

Areas 
(Deb. 14, Vol. XXXVlIl, 19-12-2003) 
CoL 117 

Performance of Village-Public Telephone 
Scheme 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
CoI.S7~2 

Primary, Secondary, Higher Secondary 
Schools in Villages/Towns 
(Deb. 7. Vol. XXXVIl. 10-12-2003) 
Col. 261-74 

Private Participation in Running 
~ Schools in Rural Areas 
(Deb. 2, Vol. XXXVII. 03-12-2003) 
Col. 365-66 

Promotion of Sports in Rural Areas 
(Deb. 16, Vol. XXXVIII. 23-12-2003) 
CoL 304 

Reclassification of Rural Pockets 
(Deb.f2. Vol. XXXVIII, 17-12-2003) 
Col. 323-24 

Removal of Unemployment in Rural A~ 
(Deb. 6, Vol. XXXVII. ()9-12-2003) 

Condition of Poor in Rural Areas Col 63-64 
(Deb. I, Vo1. XXXVII, 02-12-2003) I . f 

Col. 169-70 i ~~ 2~1. XXXVlI. 03.12.2003) 
Decrease in Poverty Ratio in Rural Areas Col.271-79 

(Deb. 6, Vol .. XXXVII. 09-12-2003) 
Col204-G9 

Drinking W*' Problem in Rural Areas 
(Deb. 16, Vol. XXXVIll,21-12-2003) 
CoL 25 1-S2 

Rural Water Supply Scl1emes 
(Deb. I, Vol. XXXVII. 02-12-2(03) 
Col 10-94 

Sanitation Facilities in Prinwy *Id Middle 
Schools in Rural Areas 

Fteilitiesto Enlployees (Deb. 16, Vol. XXXVIII, 23-12-2003) 
(Deb. 2. Vol. XXXVII. 03-12.2003); ColI39-44 
CoL 310-12 ; Scheme for EmpowcrmcrI of RunII Women 

btc:entives to Rural Postal Staff l (Deb. 16, Vol. XXXVIIl, 23-12-2(0) 
(Deb. 4, Vol. XXXIX, ~2-2004): CoI.30S..()6 
Col. 49--SI i Solar £nerxy in RuralAreu 

Need to rationalize telephone rentals for: (Deb. I, Vol. XXXVII. 11-12-20(3) 
nnI end urban .cas in Ihe counuy· CoL 130-32 
(MUR371) 
(Deb. 3, Vol. XXXVII. 04-12-2003) 
CoLliS 

Non-Fann Ac:tivities in Rural Areas 
(Deb. 16, Vol. XXXVIII. 13-1 2-20(3) 
Col. 161 

Sports Activities in Rural Areas 
(Deb. 16, Vol. XXXVIII, 23-12-2(03) 
Col. 10&-16 

Sports Infrutruc:turein Rural AtNs 
(Deb. 11, Vol. XXXVIII. 16-12.2(03) 
CoI.21s-&8 
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Telephone Booths in each Village ' Need to review the working .,fRural Banks 
(Deb. 7. Vol. XXXVII, 10-12-2003); in the country and set up a national 
Col. 25 I ; Rural bank for the ~nefit of fanners 

(MUR3n) 
Telephone Connectivity in Rural Areas (Deb, 8, Vol. XXXVII, 11-12-2003) 

(Deb. 2. Vol. XXXVII. 03-12-2003)! CoI.411-J2 
Col. 315-17 i Need to set up a new Regional Rural Bank 

Villages Lacking Quality Drinking Water: at Kottarakkara in Quilon DisIrict under 
(Deb. I, Vol. XXXVII, 02-12-2003) State Bank of Travancore (MUR 377) 
Col. 8-9 (Deb. IS, Vol. XXXVIII. 22-12-2003) 

WLL in Rural Areas 
(Deb. 2, Vol. XXXVII. 03-12-2003) 
Col. 123-24 

WLL System in Rural Areas in Rajasthan 
(Deb. 12. Vol. XXXVIll, 17-12-2003) 
C.ol.n·19 

aaralBaau 

Col. 324-25 
Need to strengthen the rural banks and 

grant autonomy to the national Gramln 
Bank under NABARD (MUR 377) 
(Deb. 14, Vol. xxxvrn. 19-12-2003) 
CoI.411 

ProfitlLosses ofRRB 
(Deb. 4. Vol. XXXVII, 05-12-2003) 
Col.7S-n 

Branches of Regional Rural Banks I RRB . M P 
(~b. 9, Vol. XXXVii. 12-12-200,): (~:~. 4: Vol. XXXVII, 05-12-2003) 
Col. 2SO-5 1 Col. 327-28 

• 

Liquidation ofRRBs RRBs Sponsored by UCO Bank • 
(Deb. 9. Vol. XXXVll, 12-12-2003) (Deb. 14, Vol. XXXVIII, 19-12-2003) . 
Col. 197-98 CoI.20S..()6 

Loan of Farmers Through RRBs 
(Deb. 9, Vol. XXXVII, 12·12·2003) 
Col.IS8-60 

Merger of RRBs with Sponsor Banks I 

Runl Development 
Computerisation of Land Records 

(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 23-27 

(Deb, 4, Vol. XXXVII, 05-12-2003) : Funds to NGOs to Create Awareness on 
Co1.317-18 ! Rural Development 

. (Deb. I, Vol. XXXVII. 02-12-2003) 
Need to merge all the rural banks With ~ Col. 2()()'201 

NABARD and set up an Indian! ltd H L V'II ge . . . n egrate orne oan I a 
National Rural Bank WIth a view to: Development Scheme 
boost rural economy (MUR 371) ,(Deb. 4, Vol. XXXVII. 05-12-2003) 
(Deb. 10, Vol. XXXVII. IS-12-2003) [ Col. 106-08 
Col. 474 : Interim Budget General. 2004-2005 

Nt!ed to revamp and restructure the; (Deb. 3, Vol. XXXIX. 03-02-2004) 
Regional Rural Banks with NABARD: Co1.41-44 
as the apex institution with a major : Meeting of Vigilance and Monitoring 
share holding (MUR 377) i Committees 
(Deb. 14, Vol. XXXVIII,19·12-2003) [ (Deb. 16. Vol. XXXVIII. 23-12-2003) 
Col. 413 Col. 107 
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Meetings on Rural Development 
(Deb. II, Vol. XXXVIII. 16-12-20(3) 
Col. I 74-7S 

Need to depute a Central team to ~view ! 

Panicipation under Rural Development 
Schemes 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 122-23 

the rural development work in i Reduction of Rural Development Schemes 
Pratapgarh district, Unar Pradesh i (Deb. II, Vol. XXXVIII, 16-12-2003) 
(MUR377) : Col. 231-39 
(Deb. 6, Vol. XXXVII. ()9... t 2·2003) ; Rural DeveJopment Schemes 
GoI.309 (Deb. 6. Vol. XXXVII, 09-12-20(3) 

Need to enquire into the irreBUlarities being Col 3-12 
committed ill the imp~arion?f World Bank Funded Rural Devel 
rural development projects In Sche opment 
Pndapprb ParIiamenIary oonstituency. : mes 
Uttar PradeshiMUR 377) I (Deb. 6, Vol. XXXVII. 09-12-20(3) 
(Deb. 5, Vol. XXXIX. 05-02-2004) i Col. 219 
Col. 280 ! RanI Ecoaomy 

RIIraI On ....... nI : Need 10 merge all the rural banks with 
Rural Development Board : NABARD and set up an. Indian 

, National Rural Bank with a view to (Deb. 6. Vol. XXXVII. 09-12-20(3) ; 
Col. 203..()4 I boost rural economy (MUR 377) 

(Deb. 10. Vol. XXXVII. 15-12-20(3) 
Rlln" Dndopmellt SdIema Col. 474 
Allocation under Rural Development Rural Eledrtfieation 

Schemes 
(Deb. II. Vol. XXXVIII, 16-12-20(3) Elec:tricitylO Villages 
CoI.133-S4 . (Deb. I. Vol. XXXVII. 11-12-2003) 

B fi nd· ; Col.20I..06 ene Its to Ha lcapped under Rural ; 
Development Schemes ; Electrification ofviUaps by Solar 8Iaeries 
(Deb. I. Vol. XXXVII. 02-12-20(3); (Deb. 3. Vol. XXXVII, 04.12-2003) 
CoI.IS2 Col310-1J 

Centrally Sponsored Rural Development : E\eetrification ofVil1aJCS of West 8enp1 
Schemes (Deb. 3. Vol. XXXVII. 04-12.20(3) 
(Deb. I. Vol. XXXVII. 02-12-200) CoI.lS7 
Col. 170 

EYIlhaion of Rural Development Schemes 
(Deb. 6, Vol. ~XXVII. 09-12-2003) 
ColI04-OS 

Funds Required Under Rural DneIopmerd 
Schemes 
(Deb. II. Vol. XXXVIII. 16-12-20(3) 
Col. 213-14 

FWlds under Rural Development Sc:hemcs 
(Deb. 11. Vot. XXXVIII. 16-12-2003) 
Col19J.91 

Rural~ 

(Deb. 3. Vol. XXXVII. 04-12·2003) 
CoI.I2S 

Rural ElectrifICation in B_during Ninth 
PIM 
(Deb. S. Vol. XXXIX. OS-02·2(04) 
Col. 211 

Rural Electrification Scheme in lh. 
Country 
(Deb. 3. Vol. XXXVII. 04-12·2003) 
Col 36S·70 
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Rural Electrification under PMGY Raral SaBitation Prop'IImDIC 
(Deb. 5, Vol. XXXIX. 05-02-2004) Central Rural Sanitation Progranune 
Col. 80-82 (Deb. II. Vol. XXXVIII. 16-12-2003) 

Target set up for Rural Electrification 
during Tenth Plan 
(Deb. 3. Vol. XXXVII. 04-12-2003) 
Col. 374-75 

Villages Electrified by Solar Batteries in 
U.P. and H.P. 
(Deb. 5, Vol. XXXIX, OS-02-2004) 
Col. 158-59 

WB Assistance for Rural Electrification 
(Deb. B. Vol. XXXVII. 11-12-2003) 
CoI.2S9-60 

Rural Employment GeaeratioB 
PropaIB .. 

Consultation with States for Implementa-
tion of the Programmes 
(Deb. I, Vol. XXXVII. 02-12-2003) 
Col. 146-47 

Rural HousUig 
Package for Agriculture and Rural 

Housing Sector 
(Deb. 9. Vol. XXXVII. 12-12-2003) 
Col. 224 

Rural Housing Project 

Col. 128-34 
Russia 
Import of Raw Diamonds from Russia 

(Deb. 14, Vol. XXXVIII,19-12-2003) 
Co1.2()6.()7 

Indo-Russian Trade 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 36-37 

Pipeline Project for Sakhalin Oil-Field 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 234 

Procurement of Aircraft Carrier Admiral 
Gorshkov 
(Deb. 5, Vol. XXXIX, OS-02-2004) 
COI.S3-S4 

Safety of Indian Students Abroad 
(Deb. 12, Vol. XXXVill,17-12-2003) 
Col. 293-9S 

Tea Export to Russia 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 203 

Visa Restrictions imposed by Russia 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 136 

(Deb. I, Vol. XXXVII. 02-12-2003) SAARC 
Col. 51 12th SAARC Summit 

Workshop on Rural Housing and Habitat 
(Deb. 6, Vol. XXXVII. 09-12-2003) 
Col. 177-78 

Rurallnd_ria 
Agro and Rural Industries in North-

Eastern Region 
(Deb. I. Vol. XXXVII. 02-12-2003) 
Col. 3S-36 

RurallnrrastractuR Development Fund 
Interest Rates on RIDF Loans 

(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 241-42 

(Deb. 4, Vol. XXXIX, 04-02-2004) 
CoI.9-11 

Conference ofSAARC Health Minister 
(Deb. 2, Vol. XXXVII, 03-12·2003) 
CoL417-19 

SAARC Information Ministers Conference 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Co13SO-SI 

Saddalll HusseiD 
Reported Arrest of Saddam Hussein, 

Deposed President oflraq 
(Deb. 10, Vol. XXXVII. IS-12-2003) 
Col. 462 
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SartI) Measures ! Allocation offoodgrains under SGRY 
£>e1Iclopment of New Safety Technique i (Deb. 1. Vol. XXXVII, 02-12-2003) 

(Deb. 8, Vol. XXXVII. 11-12-2003) i CoI.23-26 
Col 262-63 Diversion of Funds under SGRY 

Safety Measures in SlIfdarjung Hospital : 
(Deb. 7, Vol. XXXVII. 10-12-2003) i 

(Deb. 6, Vol. XXXVII, 09-12-2003) 
Cot 58-62 

Col. 171-72 i FoodgrainsundcrSGRY 
SaprM.IaProc...... ; (Deb. II. Vol. XXXVIII, 16-12-2003) 

i Col. 202 
SagarMslaProgramme I' fLabo r~' ~ __ .. 

(Deb. 2. Vol. XXXVII. 03-12-2003) . InclusIOn 0 Uf """"I""_IVC ~Ieues 
Col. 28S underSGRY 

{Deb. 6. Vol. XXXVII. 09-12-2003' 
Sapr SaIDliclhi Pnpa... Cot. 89 

Bids tOr Deep Water Drilling , Rare ofFoodgrains under 5tGRY 
(Deb. 3. Vol. XXXVlf, 04-12-2003); (Deb. 4. Vol. XXXVII. 05-12-20(3) 
CoI.I.2>-?4 Col. 98 

SllautyaAkaactaiAwards I SchemesunderSGSY 
Sahilya Akadenu Awards (Deb. II. Vol. XXXVIII. 16-12-2003) 

(Deb. l~. Vol. XXXVItI, 22-12-2003). Col. 133 
Col. 80-86 

i Training to Rep~i~ under SGSY 
SaiaiIL Scbools . (Deb. It. Vol. XXXVIII. 16-12-2003, 
Opening ofSainik Schools Col. 223-25 

(Deb. 3, Vol. XXXVII. 04-12.2003) . SalaCtuaria 
CoI.286-&7 ' . Encroachments in National Parks' 

Need to review the salary and allowances ( 
of employees working in community 
Polyte.:hnk Project (MUR 3 n) 
(Deb. 10. Vol. XXXVII. 15-12-2003) 
CoL 470-7t 

Sales To Dcpartmeat 

Appeal against Sales Tax DeparIJnent 
(Deb. II. Vol. XXXVIll, 16-12-2003) 
Cot 232 

511" 
Export of Salt 

(Deb. 14. Vol. XXXVUI. 19-12-2003) 
Co1.62~3 

SuIpoom Cra_IlDzprYojafuI 
AdditionalFuads uNkr SGSY 

(Deb. ri. Vol. XXXVIII. 16-12.2003) 
Col. 1'25-26 

Sanctuaries 
(Deb. 10, Vol. XXXVII. 15-12.20(3) 
Col. 237·39 

Expansion ofS~tuarics 
(Deb. 15, Vol. XXXVIII. 22-12-2003) 
Col.. lOS 

Survey of Sanctuaries and Wildlife Pns 
(Deb. S. Vol. XXXVII, 08-12-2003) 
Cot. 229 

SIIadMia6a& 
Sand Mining on Ri\'er Beds in Ri\ers 

(Deb. 5, Vol. XXXVII. 011.12.2003\ 
Cot.I50-SI 

SalUtadoa 
Amount Allocated un4cr Low CO'l1 

Sanitation Scheme 
(Deb. 1, Vol. XXXVII. 02-12.2003, 
Col. 182-&4 
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Cleanliness at Railway Stations : Sarva Shiksha Abhiyan 
(Deb. 3. Vol. XXXVII, 04-12-2003) i (Deb. 2, Vol. XXXVII, 03-12-2003) . 
Col. 287 ' Col. 291-92 

Pour Flush Latrines : Scheme for Mentally Retarded and 
(Deb. 6. Vol. XXXVII. 09-12-2003)! PbysicallyHandicappedChildren 
Col. 162 (Deb. 12, Vol. XXXVIII, 17-12-2003) 

Sanitation Facilities in Primary and Middle Col. 26-37 
Schools in Rural Areas 
(Deb. 16, Vol. XXXVIII, 23-12-2003) SatelllteTenaiul 
Col. 139-44 

South Asian Conference on Sanitation 
(Deb. I, Vol. XXXVII, 02-12-2003) 
CoI.J21-22 

Sa.jay Gandhi Rashtriya Udyu 

Projects in Kerala 
(Deb. I, Vol. XXXVII. 11-12-2003) 
Col.l~S 

, Satellite uUlKh Vehicle 
Launch ofCartosat-1 

Rehabilitation Scheme for Encroachers on (Deb. 2. Vol. XXXVII, 03-12-2003) 
Sanjay Gandhi Rashtriya Udyan. Col.2n-78 
Akademi : Satellite Surv 
(Deb,S, Vol. XXXVII. 08-12-2003) , ey 
Col. 181-32 I Satellite Survey for Diamond 

Sanskrit Educatio. i (Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 192 

Promotion of Sanskrit Education 
(Deb. 4, Vol. XXXIX, 04-02-2004) Satellites 
Col. 48-50 Launching of Education Satellite 

SaatGuruGhasidas (Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 13940 Need to declare a National Holiday on 18th i 

December on the Birth Anniversary of ; Launching ofiNSAT-3E 
Sant Guru Ghasidas(MUR 377) '(Deb. 2. Vol. XXXVII, 03-12:20(3) 
(Deb. 5. Vol. XXXVII. 08-12-20(3): Col. 44741 
Col. 341 Saudi Arabia 

i . 
! Power Projects b)' NTPC in Saudi Arabia Sarkaria Comaittee Report 

Sarkaria Commiuee Repon and Oman 
(Deb. 16. Vol. XXXVIII. 23-12-2003) (Deb. I, Vol. XXXVII, 11-12-2003) 
Col265 Col.261~2 

SARS : Secret deal between Pakistan and Saudi 
SARS ' Arabia 

(Deb. 12. Vol. XXXVIII. 17-12-2oo3): (Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 36S~ Col. 429-30 

San-a SlUbba Abbiya. 
Allocation of Funds to Sarva Shiksha 

Abhiyan 
(~". 2. Vol. XXXVII. 03-1:!-:!003) 
Col. 263-64 

Scams 
Alleged Scam in Bathinda Telecom Circle 

(Deb. 12. Vol. XXXVIII. 17-12-2003) 
Col. 318 
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Leakage ofQucstion Papers I Opening and Expansion of Schools! 
(Deb. 6, Vol. XXXVII, 09-12-2(03) Boarding Schools! Collegesl Hostelsl 
Col. 77-79 ! Technical Training Centres 

Progress on the Action Taken PUrsuaJ\t! (Deb. 13, Vol. XXXVIII, 18-12-2(03) 
tcrRecommendations of JPC on Stock' Col. 3~ 
market Scam (Sl.) : Penalising Parents for Wards 
(Deb. 9. Vol. XXXVII. 12-12-2(03). (Deb. 7, Vol. XXXVII. 10-12-2003) 
Col. 303-04 Col. 209 

Share Scams : Private Participation in Running 
(Deb. 9, Vol. XXXVII. 12-12-2(03)! Secondary Schools in Rural Areas 
CoI.I2S-26 ' (Deb. 2, Vol. XXXVII. 03-12-2003) 

ScaveapnlSweepen Col. 36~ 

Scholarship! Annual Grants for Children Sann.tion Facilities in PrimIry and Middle 
of Oalit Scavengers and SwecPftS Schools in Rural Areas 
(Deb. 3. Vol. XXXVII, 04-12-2(03)' (Deb. 16. Vol. XXXVIII, 23-12-2(03) 
Col. 279 Col. 13944 

SC ..... nlHps . Sending Children to Schools 
ScholarshipSchemeAnnowx:edbylOCL: (Deb. 2. Vol. XXXVII, 03-12-2(03) 

(Deb. 8, Vol. XXXVII. 11-12-2003); Col. 118-19 
Col. 275-77 Shonfall of Water in Residential Schools 

Scholarship/Annual Grants for Children· of Mabarashtra 
orDaiit Scavengers and Sweepers (Deb. IS, Vol. XXXVIII, 22-12-2(03) 
(Deb. 3, Vol. XXXVII, 04-12-2003)' Col. 75-76 
Col. 279 

Scllool C.rrie ..... 
Inclusion of Witchcraft and Hypnotism in 

School Curriculam 
(Deb. 7. Vol. XXXVII. 10-12-2003, 
Col.30S 

SdIooI Syllabu. 

Development of Robot 
(Deb. 7. Vol. XXXVII. 10-12-2(03) 
Col. 211--'9 

Indo-US CoopmIlion in Hiah Tcdmolol)' 
(Deb. 12. Vol. XXXVIII. 17·12-2003) 
Col. 99 

Environment Subject in School ~s . National Institute of Secondary Steel 
(Deb. 7, Vol. XXXVII, 10-12-2003). Technology 

Col. 179 (Deb. 1 S. Vol. XXXVIIt. 22-12-2(03) 
SdtooII Col. t3841 
Aidl AssistallCe to Public Schools for 

Handicapped Children 
(Deb. 1, Vol. XXXVII. 04-12-2003) 
Col. 40-41 

Lack of Infrastructure in Schools 
(Deb. 7. Vol. XXXVII. 10-12-2003) 
CoI.S7-» 

New Asenda in Space T~hnolo&y 
(Deb. 12. Vol. XXXVIII,17-12·1003) 
Col. 237-3. 

Science and TecltnoJoay Proaramme for 
Women 
(Deb. 7. Vol. XXXVII. 10-12-2(03) 
Col. 131-32 
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Science Education I Coaching Facilities for SCs/STslOBCs 
(Deb. 12, Val. XXXVIII, \7-12-2003) Candidates 
Col. 270-72 I (Deb. 3. Vol. XXXVII. 04-12-2003) 

Science Schemes and Projects ! Col. 256-76 
(Deb. 2. Vol. XXXVII. 03-12-2003) i Coaching ofST Education 
Col. 276-77 (Deb. 14, Vol. XXXVIII. 19-12-2003) 

Setting Up of A Digital Science and 
Technology library and Information 
Resources 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col. 287-88 

Col. 150-52 
Coaching to SCs Students 

(Deb. 13, Vol. XXXVIII. 18-12-2003) 
Col. 347 

Enquiry Against Officials 
Technology Mission for Cotton (Deb. 16, Vol. XXXVIII. 23-12-2003) 

Production , Col. 149-50 
(Deb. I S. Vol. XXXVIII. 22-12-2003) : 
Col. 34-36 ; Fake SCIST Certificates for Government 

Technology Upgradation Fund 
(Deb. 14. Vol. XXXVIII. 19-12-2003) 
Col. 2J-J I 

Science Cities 
Setting Up of Science Cities 

(Deb. 10. Vol. XXXVII. 15-12-2003) 
CoI.I05-m 

Science Mueums 
Opening of Science Museums 

(Deb. S. Vol. XXXVII. 08-12-200J) 
CoI,191-92 

Scientists , 

Jobs 
(Deb. I, Vol. XXXVII. 02-12-2003) 
Col. 50 

Goud Tribe of Bihar 
(Deb. 9, Vol. XXXVII. 12-12-2003) 
Col. 144 

Inclusion of Carpenter and Lohar 
Coml1lunities in SCs List 
(Deb. 3. Vol. XXXVII. 04-12-2003) 
Col. 224-25 

Inclusion of Castes 
(Deb. 4. Vol. XXXVII, 05-12-2003) 
Col. 83-84 

Promotion of Findings of Young Scientist I Inclusion of Castes in SCs List 
(Deb. 7. Vol. XXXVII. 10-12-2003); (Deb. S. Vol. XXXIX. 05-02-2004) 
Col. 79 Col. 181-82 

Retirement Age of Scientists : National Innovation Foundation. India 
(Deb. 10, Vol. XXXVII. 15-12-2003) (Deb. 13. Vol. XXXVIII. 18-12-200J) 
Col. 34345 i Co1.367-68 i 

Senp i Need to include Dalit Muslims. Dalil 
Sale of Scrap i Christians and Certain other backward 

(Deb. 3. Vol. XXXVII. 04-12-2003) I communities in the list of Scheduled 
CoL 220-21 j Castes/Scheduled Tribes and to 

SCslST. 
Catqory-wise Personnel in the Ministry 

(Deb, 7, Vol. XXXVII. 10-12-2003) 
Col. 205-06 

provide reservation benefits to them 
(CA) 
(Deb. 13. Vol. XXXVIIII. 11-12-2003) 
C.o1.411-29 
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Need to include Halba. Halbi. Gowari, i Reported demolition of Ravidu Temple 
Gawari and Mana as separate castes in! in Hastinapur, Uttar Pradesh (Sub.) 
the Scheduled Castes and Scheduled 1 (Deb. 5, Vol. XXXIX, 05-02-2004) 
Tribes Order (Amendment) Bill I Col.299 
(MUR377) I Residential Schools for ST Students 
(Deb. 16, Vol. XXXVIII, 23-12-2003) i (Deb. 14. Vol. XXXVIII. 19-12-2003) 
Col404-0S : Coli 0) ~3 

Need to provide adequate facilities for the f Reservation Policy for SCsiSTs and OBCs 
benefit of ST Students in Navodaya! (Deb. 14 Vol. XXXVIIl 19-12-2003) 
Vidyalaya at Borkadi in Gujarat I Col 112.iJ • 
(MUR377) 
(Deb. 6. Vol. XXXVII, 09-12·2003) 
Col 304 

Review of Development Plans for STs 
(Deb. 14. Vol. XXXVIII. 19-12-2003) 
Col. 111-12 

Need to re-define Manjhi (Manjhwar) caste 
in view of its various sub<astes in , SClST and OBC Employees 
Madhya Pradesh for inclusion in list i (Deb. 7, Vol. XXXVII. 10-12-2003) 
of Scheduled Tribes (MUR 377) i Col. 134-35 
(Deb. 3. Vol. XXXVII. 04-12-2003); (Deb. 9, Vol. XXXVII. 12-12-2003) 
Col. 379 : Col. 163 

NewScllemeforWelfareofTribes l SC/ST/OBC I"ersonnel Working in 
(Deb. 9, Vol. XXXVII, 12.12.2003); Ministry 
Col 223-30 . (Deb. 6, Vol XXXVII, 09-12-20(3) 

Col. 76-7. 
OBC, SC and ST Employees :. . 

(Deb. 5, Vol. XXXVII, 08-12-20(3) : Uphftment ofTnbals 
Col. 117-18 (Deb. 9, Vol. XXXVII, 12-12·2003) 

OBCISCIST Employces . CoI.I20-22 
(Deb. 6, Vol. XXXVII, 09-12-20(3) Vacancy in Reserved Category 
Col 131-39 (Deb. 5. Vol. XXXVII. 08-12-2003) 

Promotion ofSCslSTs 
CoL 184-90 

(Deb. 16, Vol. XXXVIII, 23.12.2003): Welfare Schemes for SCs 
Col. 164 : (Deb. S, Vol. XXXIX, 05-02·2004) 

Promotion to SCslSTs 
Col. 130 

(Deb. 16, Vol. XXXVIII, 23.12.2003) ! SCIIST. COIa_lllioR 
Col. 247-48 SCslSTs Commission on Wheel, 

Proposals for Primitive Tribals from (Deb. 3, "01. XXXVII. 04·12·2003) 
Maharashtra Col. 199-200 
(Deb. 9, Vol. XXXVII, 12.12.20(3) Sea 
CoI.92-9J ! DiKharge of untreated Sewage into Sea 

Releasing of Central Share for ST Schemes' by Hottl. 
(Deb. 14, Vol. XXXVIII, 19.12-20(3) (Deb. 10, Vol. XXXVII. ISwI2.200l) 
~~I ~~ ; • . 
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Sea Cruise 
Sea Cruise 

(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 133-54 

Sa Erosion 
Sea Beach Erosion in West Bengal 

(Deb. 10, Vol. XXXVII, IS-12-2003) 
Col. 137-38 

Sea Erosion in Kamataka 

Security AleDcin 
Deputation of lAS and IPS in Security 

Forces 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 290-91 

Exploitation of Unemployed Youths by 
Private Security Agencies 
(Deb. 10, Vol. XXXVII, IS-12-2003) 
Col. 273-74 

(Deb. IS. Vol. XXXVIII, 22-12-2003) Seeds 
Col. lSI 

Sea Unk Projeets 
Clearance to Sca Link ProjectsofMumbai 

(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 287-88 

Sa Water 
Potable Water from Sca 

Development of New Seeds in Research 
Laboratories 
(Deb. S, Vol. XXXVII, 08-12-2003) 
Col. 235-36 

Production of Seeds 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 106-07 

(Deb. 7, Vol. XXXVII, 10-12-2003) Seeds and Assistance to Farmers 
Co1.l91-92 (Deb. IS, VoI.XXXVIII,22-12-2003) 

Salinity in SealRivers Water ! Col. 167-70 
(Deb. IS, Vol. XXXVIII, 22-12-2003) : Seeds Business 
Col. 89-90 . (Deb. 5, Vol. XXXVII. 08-12-2003) 

SEBI 
Complaint against Roofit Industry 

(Deb. 14, Vol. XXXVIII. 19-12-2003) 
CoI.~1 

Col. 13-20 
Shortage of Quality Seeds 

(Deb. IS, Vol. XXXVIII,22-12-2(03) 
Col. 123 

Ombudsman for SEBI ' Supply of Spurious Seeds and Pesticides 
(Deb. 14, Vol. XXXVIII.19-12-200J) i (Deb. 10, Vol. XXXVII. 15-12-2003) 
Col. 207-08 i Co1.414-15 

PowerofSEBI : Self Employment Scbemes 
(Deb. 14, Vol. XXXV/tl. 19-12-2003) : Loans for Self Employment Schemes 
Col 269 . (Deb. 14, Vol. XXXVIII. 19-12-2003) 

Sector Ref 0I1III Col. m 
Closure of Sector Reforms Pilot Projects SelfHelpGroaps 

(Deb. 16, Vol. XXXVIII, 23-12·2003) CredittoSHG 
Col. 9-23 (Deb. 4, Vol. XXXVII, OS-12-2003) 

Securities Col. 348-S0 
Securities held by SBI Self Help Groups for Women 

(Deb. 14, Vol. XXXVIII, 19-12-20(3) I (Deb. 6. Vol. XXXVII, 09-12-20(3) 
Col. 270 ! CoL 129-32 
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Self Help Groups under SGSY j Welfare Scheme tOr Senior Citizens 
(Deb. 16, Vol. XXXVIII. 23-12-2(03)! (Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col 176-77 Col. 321-28 

Semi-Govt. Orpllisltiou Service ColldHioas 
Scope of Contract labour in Semi-Govt. l ExteftSion ofScrvice 

Organisations I (Deb. I, Vol. XXXVII, 02-12-2(03) 
(Deb. S, Vol. XXXVII. 01-12-20(3) CollOO 
COU21 

Semiun 

Assistance for Seminan and Workshops I 
(Deb. 10, Vol. XXXVII. 15-12-2(03) 
Col.3~22 

Seminar on Industrial Relations 
(Deb. IS. Vol. XXXVIII, 22-12-2(03) 
CoL 221-22 

Seminar on Media 
(Deb. S, Vol. XXXIX, OS-02-2(04) 
Col 85-86 

Sea. 
Visit of Senegalese President 

(Deb. 2. Vol. XXXVII, 03-12-2(03) 
Col.213-IS 

Need to improve the service conditions 
of the employees of Regional Rural 
Banks (MUR 377) 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 315-86 

Promotion Policy 
(Deb. 14. Vol. xxxvm, 19-12-2(03) 
Col. 206 

Service Condition of Inter-Stale Migrant 
(Deb. IS, Vol. XXXVIII. 22-12-2(03) 
Col 1.7 

Transfer Policy in Jawabar Navodaya 
VIdyaJaya 
(Deb. 4, Vol. XXXIX. 04-02.20(4) 
Col,70-72 

Transfer Policy ofTeacbers in K VS 
SeIIior Citizeu (Deb, 4. Vol. XXXIX, 04-02-20(4) 
Community ApartmenIs for Senior Citizens: Col. 11-19 

(Deb. 9, ~1. XXXVII, 12-12-2003) I Serricelaa 
Col. 208 I Evasion of Service Tax 

Concession to Senioreitiz.ens I (Deb, 14, Vol. XXXVIII, 19-12-2(03) 
(Deb. 13, Vol. XXXVIII. 18-12-2(03) i Col. 113-14 
Col. 49-54 I Evasion of Service Tax by Clbae Operation 

.. DiscountforSeniorCitiz.en i (Deb. 9. Vol. XXXVII, 12-12-2(03) 
(Deb. S, Vol. XXXVlI, 08-12-2(03) i Col.4344 
CoL 162-63 i Set Top SoUl 

Facilities to Senior Citizens by Bank and ! Pricing of Set Top Boxes 
Frs I (Deb. 3, Vol. XXXVII, 04-12-2(03) 
(Deb. 9, Vol. XXXVII, 12-12-2003) I Col.4S-41 
Col. 61-62 I SedluSaaudn.SlHpC .... 'rejtd 

Health Care Scheme for Senior Citizens I Need to safeguard the interests of local 
(Deb, 12, Vol. XXXVIIl,17-11-2(03) \1 I h'l' I t' Se .... Col 194-95 peop C W I e Imp cmen In, UlU 

. I Samudram Ship Canal Project ill Tamil 
VarishtbaBimaYojana I Nadu(MUR377) 

(Deb. 9, Vol. XXXVII, 12-12-2(03) l (Deb. 12, Vol. XXXVIII. 17.12-20(3) 
Col. 49-S2 I Col. 426-27 
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SethuSamudram Ship Canal Project 
(Deb. 12. Vol. XXXVIII, 17-12-2003) 
Col. 164 

Sevaaram Ashram 
Conservation of Sevagram Ashram 

(Deb. 5, Vol. XXXVII. 08-12-2003) 
Col. 126 

Snwqe System 
Discharge of untreated Sewage into Sea 

by Hotels 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 79 

Need to provide financial assistance to 
the Government of Tamil Nadu for 
implementation of underground 
drainage and sewerage system in 
Rasipuram Municipality (MUR 377) 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
COl.3S7 

Underground Sewage in Towns and Cities 
of Orissa 
(Deb. I, Vol. XXXVII, 02-12-2003) 
CoI.I3S 

Sell Ratio 
Declining Sex Ratio 

(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 44-45 

SeIThurUm 

SltareMarket 

HI. Operating in Stock Market 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 23 1-32 

Investment in Stock Market 
(Deb. 4. Vol. XXXVII, 05-12-2003) 
Col. 276-n 

Public Money in Share Market 
(Deb. 9, Vol. XXXVII, 12-12-2(03) 
Col 271 

Share Market Seam 

Action taken report on the report of the 
Joint Parliamentary Committee on stock 
market scam and maners relating 
therc:to(DUR 193) 
(Deb. IS, Vol. XXXV1I1, 22-12-2003) 
·Col. 429-504 
(Deb. 16, Vol. xxxvnf, i3-12-2oo3) 
Col. 429-37 . 

Discussion on ATR of Report of JPC on 
Stock Market Scam 
(Deb. 15, Vol. XXXVIII, 22-12-2(03) 
Col. 378 

Progress on the Action Taken Pursuant 
to Recommendations of JPC on Stock 
Market Scam (Sl) 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
CoI.303~ 

Sex Tourism SheD India Limited 
(Deb. 5, Vol. XXXVII, 08-12-2003) Marketing Rights to Shell India Limited 
Col. 183-84 (Deb. 3, Vol. XXXVII, 04-12-2003) 

Selul Harassmeat i Col. 3S~ 
Law for Sexual Abuse of Children I Slliksha Vatra 

(Deb. 12, Vol. XXXVIII, 17-12-2003) I ShikshaYatra 

Col. 371 ! (Deb. 12, Vol. XXXVIIl,17-12-2003) 
Sexual Harassment at Work Places I CoI.I69 

(Deb 12 Vol. XXXVIII, 17-12-2003) I 
Col. 320-n 1\ ShillonlA«ord 

I Shillong Accord 
Sexual Harassment of Women 2003)' (Deb 11 Vol. XXXVIlI, 16-12-2003) (Deb 5 Vol XXXVII, 08·12- 1 ., " . I CoI.1l4 Col. 97·98 I 
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Ship 8reakiRC,vtivitin 
Ship Breaking Activities 

(Deb. 15, Vol. XXXVIII. 22-12-2003) 
CoI.22l 

SIdppiac Corporatioe eft .. 

SIIopI 
Amendment to Certain Seaion of Bombay 

Shops Act 
(Deb. 16. Vol. XXXVIIl. 23-12-2003) 
Col 14647 

Disinvestment of SCI ; SlDBi 
(Deb. 2. Vol. XXXVII. 03-12-2(03) : State Finance Corponues 
Col.264-6S ' (Deb. 4. Vol. XXXVII. OS.12-2003) 

Sllippiaa Sen-ice . Col. 213-14 

PlISSCIlger Service Between Cochin and : SUd. Arteratts 
GulfCounhie:& ; Shifting of Sikh Artefacts 
(Deb. 2. Vol. XXXVII. 03-12-2003): (Deb. I S, Vol. XXXVIII. 22-12-2(03) 
Cof.2II-12 COU23 

Ships : Sikki. 
Acquisition of Vessel by Coast Guard : Infiltration in Sikkim 

(Deb. I. Vol. XXXVII. 11-12-2003): (Deb. II. Vol. XXXVIII. 16-12-2(03) 
Col. 223-24 Col. 93-94 

Foreign Agencies for Surveying Ships! I SiIeat VllIIey 
Fishing Vessels 
(Deb. 7. Vol. XXXVII, 10-12-2003) . Threat to Silent Valley 
CoI.2IS-16 . (Deb. IS. Vol. XXXVIII. 22-12-20(3) 

Col. 117 
Imports of Ships . 

(Deb. 7, Vol. XXXVII. 10-12-2003) . Silk 
Cof.2S2-53 : CertifICation of Silk Fabrics 

SagarMalaPrognmw .. e (Deb. 4, Vol. XXXVII. OS-12-2003) 
(Deb. 2. Vol. XXXVII. 03-12-2003); Col.386 
CoI.2IS 

Sinking of Able-I Vessel 
(Deb. 12. Vol. XXXVIII. 17-12-2(03) 
CoL 93 

Sinking of Ships 

Impon orChinese Silk Fabrics 
(Deb 4, Vol. XXXVII. OS-12-2003) 
Col.38S 

; Silk Production 

(Deb. 8. Vol. XXXVII. 11-12-2003) : 
(Deb. 4, Vol. XXXVII, OS-12-2003) 
CoI.JI3-IS 

Col. 53-54 
Sbivaji 
Installation ofStalue ofShivaji 

(Deb. 10, Vol. XXXVII. 15-12-2003) 
Col. 362 

ShopMepen 
Leasing of Railway Land to Unauthorized 

Shopkeepers 
(Deb. 5, Vol. XXXIX. 05-02-2004) 
Col. 220 

Women in Silk Industry 
(Deb. 4. Vol. XXXVH. OS-12-20(3) 
CoL281-12 
(Deb. 10, Vol. XXXVII. IS-12-2003) 
Col. 422-23 

Slltppon 
Defence Cooperalion Agreement with 

Singapore 
(Deb. 8, Vol. XXXVII. 11-12-2003) 
Col. 200 
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Sky Bus 

Design, Development and Commissioning 
of Engines of Sky Bus 
(Deb. 8. Vol. XXXVII. 11-12-2003) 
Col. 213-15 

Funding For Sky Bus Projects 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
CoI.363~ 

Sky Bus service 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 23940 

Slaugbter lIouses 
Rural Slaughter Houses 

(Deb. 10. Vol. XXXVII, 15-12-2003) 
Col. 34243 

Slum Rebabilltatioa Project 
Slum Rehabilitation Project (SNQ) 

(Deb. 16, Vol. XXXV Ill. 23-12-2003) 
Col. 82-93 

Slums 
Amount Sanctioned for Rehabilitation of 

Slums 
(Deb. 16, Vol. XXXVIII. 23-12-2003) 
Co1.l82-86 

Development of Slums u~er NSDP 
(Deb. I. Vol. XXXVII, 02-12-2003) 
Col. 42-50 

Foreign Assistance for improvement in 
Urban Slums 
(Deb. II, Vol. XXXVIII,I6-12-2003) 
Col 246 

Need to issue 'No Objection CertifICate' to 
the Government of Mabarashtra for 
implement of Slum Rehabilitation 
Programme in Greater Mumbai 
(MUR377) 
(Deb. 16. Vol. XXXVlIl. 23-12-2(03) 
eol398-99 

Slum Rehabilitation Programme in Mumbai 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 167-68 

Small Savinp 
Decline in Small Savings in Post OfflCCS 

(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 301 

Small Savings 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 216-17 

Small Sale ladastria 
Assessment of the Value ofSSI Products 

(Deb. 16, Vol. XXXVIII,23-12-2003) 
Col. 180-81 

Bank Loans to SSI 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 291 . 

Comprehensive Legislation for the SSI 
Sector 
(Deb. 6, Vol. XXXVII, 09-12-2(03) 
Col. 35-37 

Credit to SSls 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col.17WO 

Dereservation ofltems for SSl's 
(Deb. II, Vol. XXXVIfl, 16-12-2003) 
Col. 89 

Financial Assistance to SSI 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 202·03 

Growth ofSS}s 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 22-23 

Interim Budget General, 2004-2005 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 44 

Loans through Banks to Small Scale Units 
(Deb. 14, Vol. XXXVlll,19-12-2(03) 
Col. 24648 

Removal of Jhuggies Marketing of Small Enterprises Products 
(Deb. 6. Vol. XXXVII, 09.12-2(03) (Deb. 16, Vol. XXXVIll,23.12-2003) 
Col. 266 Col. 273.74 
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Reservation Pcilil:y for Items in SSl's . Smuggling of Star Tonoises 
(Deb. II, ~J. XXXVIII. 16-12-20(3) (Deb. IS, Vol. XXXVIII, 22-12-20(3) 
CoI.19-9O Col255-S6 

IlevivallSCUin& up ofSSIs SodaI Aware ............ _ 
(Deb. II, ~1. XXXVIII, 16-12-20(3) Social Awareness Programmes 
Col. 257 I (Deb. 3. Vol. xxxvn, 04-12-20(3) 

Role ofssrs in Indian Economy CoL IS2-53 
~·~7:1. XXXVDI. 16-12-2003) I Sodal Secartty Paekap 

Sick Small Scale IndusIries ! Social JusticeISecurity Package for Un-
Employed youths 

~·I~io~1. XXXVIII. 23-12-2003) I (Deb. S, Vol. XXXIX. OS-02-20(4) 
Col. 221-29 

Third CenIus of SS"s I 
(Deb. 6, Vol. XXXVII. 09-12-2003) I SocialSeearttySebnte 
CoL 71-72 I Financial Assistance under Social 

! Security Scheme Sa....... 'I (Deb. 3, Vol. XXXVII, 04-12-2003) 
SeizureofT-*enwilbBulkPOLProducIs, CoI.II6-90 
~·I~i~1. XXXVIII. 11-12-2003) I Social Searrity Scheme for NALCQ's 

I Employees 
Smugled GoodsICurrenc:y Seized by. (Deb. I. Vol. XXXVII, 02-12-2003) 

Customs ! Col. 133-34 
(Deb. 9, Vol. XXXVII. 12-12-2003) i 
Col6S-67 1 Social Security Scheme for RCImH;hed 

_.... _.I c-:""":'__ f [Workm --= ... &OAUIJI.'UUI' 0 Plants and I (Deb. S, Vol. XXXV",01-12-20(3) 
I CoI246 

(Deb. IS. ~l. XXXVlIl,22-12-2003) I . 
Col6S67 I Social Security Scheme for Unorpniscd 

SmuaJina from Bqladab I' Sector 
(Deb. 14, Vol. XXXVDI.Ic)'12-2003) (Deb. 10, Vol. XXXVII. }S-12-200) 
Col212-13 'I Col. 9-1. 

Smugtina of Commodities Soft Dri ... 
(Deb. 6, Vol XXXVII. 09-12-2003) . Repor1 of Joint Committee on Pesticide 
Col 243-44 I Residues in and Safety SWadardJ for 

Smuglina of Crocodiles Soft Drinks, Fruit Juice and Other 
(Deb. IS, ~I. XXXVID. 22-12-20(3) 'I Beveraaes--Extcnsion oftime - Modon 
Col S5-56 Adopted 

ct-..... I. fn.. ... _ ..... __ . (Deb. 7. Vol. XXXVII, 10-12-2003) 
--... ... 0 .......... _IU AiltcotJ<:s Col 359-60 

(Ddt. 6, \01. XXXVU,09-12-2003) . 
CoL 16-17 Software 8 ...... 

~ofLiquor Software 8l11iJ1eu ofBoem, 
(Deb. I, \bI. XXXVII,02-12-2oo3) (Deb. S, \OJ. XXXVll, 01-12.2003) 
Col. 11S-16 I CoLII7 
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Software Esporls /; Solar Energy in Rural Areas 
Allocation for Software Exports (Deb. 8, Vol. XXXVII, 11-q-2003) 

(Deb. 9, Vol. XXXVII, 12-12-2003) I CoI.I3O-32 
Col. 4748 I Subsidy in Solar Energy to Rural Areas 

Software Export to Japan I (Deb. 13, Vol XXXVIII, 18-12-20(3) 
(Deb. 14, Vol. XXXVIII. 19-12-2003) i Col.239 
Col. 176 I Use of Solar Energy to Save Forests 

SoftwareGrowth ! (Deb. 13, Vol. XXXVIII, 18-12-2003) 
Ind' A . Pak' ! Col. 3840 san SSlStance to Istan fur Software I 

Growth I Villages Electrified by Solar Batteries in 
(Deb. 4, Vol. XXXIX, 04.02.20(4) I U.P. and H.P. 
Col. 31 I (Deb. 5, Vol. XXXIX, 05-02-2004) 

Software Parks Col. ISS-59 
. I SouthAfriea Setting up of IT Software Park 

(Deb. 7. Vol. XXXVII, 10-12.2003) Agreement with South Africa in 
Col. 256-58 i Hydrocarbon Sector 

Software Park ! (Deb. 3, Vol. XXXVII, 04-12-2003) 
S I Col 288-89 

(Deb. 2, Vol. XXXVlI. 03-12-2003) I . 
CoL 383-86 I South Alia Fo .... 

Soil Conservation SdiCIH South Asia Forum 
. . i (Deb. 7, Vol. XXXVII, 10-12-2003) 

ASSistance Under Soli Conservation i Col 292 
Scheme ; . 
(Deb. IS. Vol. XXXVIII, 22.12.2003) I' SouthAsiaaCoafel'ftlCe 
Col. 129-31 South Asian Conference on Sanitation 

Soil Erosio. I (Deb. I, Vol. XXXVII, 02-12-2003) 
N . I Col. 121·22 

eed to construct hIgh dams on rivers i . 

causing floods and erosion in i South Asia. Regioa 
Kbagaria. Bihar (MUR 3 n) I Setting up of Labour Commission ofSoudl 
(Deb. IS. Vol. XXXVIII, 22-12·2003) ! Asian Region 
Col. 327-28 I (Deb. 10, Vol. XXXVII, 15-12-2003) 

• Soil Erosion due to Ganga River I Col. 356 
(Deb. 10. Vol. XXXVII, IS-12-2003) I SouthEutAsia.Coutries 
Col. 185-86 I Impact of FTA with South East Asian 

Solar [nefIY I Countries 
EJectrifJCationofviJlagesbySoIar8aUeries I (Deb. 14, Vol. XXXVIII, J9-12-2003) 

(Deb. 3, Vol. XXXVII, 04.12.2003) I Col. 236-37 
Col. 310-1 J Soutb-Eastena COIIIfieIdI Ltd. 

Generation of Power from Solar Energy I New Coai Projects by SECL 
(Deb.l3. Vol. XXXVIII, 18-12-2003) I (Deb. II, Vol. XXXVIII, 16·12-2003) 
CoL 53·72 Col. 253-54 
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Soutiaera Slates 
Circular Trains through South India 

(Deb. 13, Vol. xxxvrn,18-12-2003) 
Col2S9-60 

Tea Production in Southern States 
(Deb. 9, Vol. XXXVII. 12-12-2003) 
Col 235-36 .,a.-

Soyabe8n Pric:es 
(Deb. I S, Vol. xxxvrn, 22-12-2003) 
Col 166-67 

s.,a-I 
Export ofSoyamcaJ 

(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col244-4S 

s,.ce Navtplioas,... 
\ Settin& up of Space Naviplion System 
. (Deb. 7, Vol. XXXV)), 10-12-2(03) 

CoL 129 
SpMeSedor 
Apeement willi United StaleS in Space 

Sector 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col349-SO 

New Agenda in Space Technology 
(Deb. 12, Vol. XXXVIII. 17-12-2003) 
Col 237-38 

Space Cooperation widt Israel 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col 107-08 

5pHftrafta 
Launching of Reusable Spacecraft 

(Deb. 7, Vol. XXXVII, 10-12-20(3) 
CoL219-IO 

SpeeW CatepryStates 
Funds Releaaed to Special Casqory Stales 

(Deb. 13, Vol. xxxvru, 18-12-2003) 
Col. 4246 

Special &talus Under Article 3701371 
(Deb. I, Vol. XXXVII, 02-12-20(3) 
CoJ. 209-1 0 

Spedal Commandos rom: 

Special Commandos Force 
(Deb. 6, VoJ. XXXVII, 09-12-2003) 
Col. 266 

Spedal £coaoInic Zoaes 
Exemption of Units Loca~ed in Special 

Economic Zones 
(Deb. S, Vol. XXXVII, 08-12-20(3) 
CoL 219 

Speda. 'ada. 
Need for a Special Package to check 

increasing pollution in Kanpur. Uttar 
Pradesh (MUR 377) 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 424-2S 

Special Economic Package to J&K 
(Deb. 14. Vol. XXXVIII. 19-12-2003) 
ColIS7-S8 

Spkn 
Export of Spices 

(Deb. 9, Vol. XXXVI1. 12-12-2003) 
Col. 219-21 

Import of Pepper 
(Deb. 14. Vol. xxxvm, 19-12-2003) 
CoI.2JI 

Import of Spices 
(Deb. 9. Vol. XXXVII. 12-12-2003) 
Col. 15-86 

Need to declare Minimum Support Price 
ofChiUies(MUR 377) 
(Deb. 2, Vol. XXXVII. 03·12·2003, 
Col. 490-91 

Spoaee 11'08 
Pollution by Sponge ItOn Plants 

(Deb. )0. Vol. XXXVII, IS·12·2003) 
Col. 39-40 

Problems faced by Sponec Jron Indullty 
(Deb. JO, Vol. XXXVII, IS·12-2003) 
Col. 210-81 
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Sporu i Performance of Indian Hockey Team 
Adventure Activity I (Deb. 1, Vol. XXXVII, 02-12-2003) 

(Deb. 6. Vol. XXXVII, 09-12-2003) II CoI.I08 
Col. 7S Policy for Selection of Spons Persons 

Adventure Sports I (Deb. 6, Vol. XXXVJI, 09-12-2003) 
(Deb. I I, Vol. XXXVIII, 16-12-2003) COl.2S1 
C01.234-3S I Promotion ofSpons in RuraJAreas 

C . ,. I (Deb. 16, Vol. xxxvm, 23-12-2003) 
ongratulattons to the Indian Cricket, Col. 304 

Team ! 
(Deb. I I. Vol. XXXVIII, 16-12-2003) I Proposals for Development ofSpons 
Col. 16 . ! (Deb. 16, Vol. XXXVIll, 23-12-2003) 

Co1.261~ 
Cricket in the Commonweahh Games 

(Deb. 1 I, Vol. XXXVIII, 16-12-2003) 
C{)1.12S 

Criteria for Recognition ofSportslGames 
(Deb. 16, Vol. XXXVm,23-12-2003) 
Col. 277-82 

Development of Sports in Orissa 
(Deb. 6, Vol. XXXVII. 09-12-2003) 
Col. 91-92 

Reward to Medal Winners 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 30-33 

Sporting l)es with Pakistan 
(Deb. I, Vol. XXXVU, 02-12-2003) 
C<lL207-09 

Sports Activities in Rural Areas 
(Deb. 16, Vol. XXXVIII. 23-12-2003) 
C<lI.IOS-16 

Expenditure on Sports ; Sports Events in J&K 
(Deb. 6, Vol. XXXVlJ, 09-12-2003) (Deb. II, Vol. XXXVII1, 16-12-2003) 
Col. 244 Col. 231-32 

Fund for Sports Infrastructure Sports Facilities 
(Deb. 16. Vol. XXXVIll,23-12-2003) I (Deb. 6, Vol. XXXVII, 09-12-2003) 
C{)I.267~ : C<lL 127-30 

Indo-Pak Match : Sports Infrastructure in Rural Areas 
(Deb. I. Vol. XXXVII, 02-12-2003) (Deb. II, Vot. XXXVIII, 16-12-2003) 
Col. 134-35 CoI.2S5-88 

Interruption in Live Cricket Match 
(Deb. 13, Vol, XXXVIII, IS-12-2003) 
Col. 14243 

Spor1sAcademy 
Sports Academy 

(Deb. I I, Vol. XXXVIII, 16-12-2003) 
I CoI.8J 

Need to clear the proposals sent by the I' 

Government of Himachal Pradesh for SporbAssociatioa 
development of Spons in the State Legal Association 
(MUR3n) (Deb. 16, Vol. XXXVIIl.23-12-2003) 
(Deb. 2. Vol. XXXVII. 03-12-2003) C<l1.315-16 
Col. 48S Sports Authority onDdia 

Pension to Medal Winners 
(Deb. 16, Vol. XXXVIII,23-12-2003) 
CoL331 

Reforms in Sports Authority of India 
(Deb, 16, Vol. XXXVIII, 23-12-2003) 
Col. 282-84 
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SAl Centres in Bihar Sports Policy 
(Deb. I, Vol. XXXVII, 02-12-2(03) Sports Policy 
CoL 71-79 (Deb. I, Vol. XXXVII, 02-12-2(03) 

Sports Autbority of India in Nqpur Col. II ~20 
(Deb. I', VoL xxxvm.23-12-2(03) Sri Laaka 

Col J04.OS ! Indo-Sri Lanka Economic Ties 
Suspension of SAl Coaches I (Deb. 7, Vol. XXXVII. 10-12-2(03) 

(Deb. 16, Vol. XXXVIII. 23-12-2(03) I' CoL 328-29 
Col. 332-33 P . h S . Lanka New act WIt r\ 

Training Centres of Sports Authority of ! (Deb. 14, Vol. XXXVUI, 19-12-2(03) 
India ! Col 270-71 
(Deb. I, Vol. XXXVII, 02-12-2(03) ! 

1f>.27 . Petrol Pumps Sri Lanka 
Col I I (Deb. 3, Vol. XXXVII. 04-12-2(03) 

Spor1I Coadlel I Col. 96-97 
Suspension of SAl Coeebes I SlaMpDaty ..... 

(Deb. I', Vol XXXVUI, 23-12-2(03) I 200S 

CoL 332·33 : 1~~~~~~3-O2-2004) 
Sportso.pla i Col. ~5 
~Iopment of Sports Complex in A.P. i Stamp Papen SeaIII 

(Deb. 6, Vol. XXXVII, 09-12-2003) j 

Col 135-37 ' New Security Features for Stamp Papers 
(Deb. 9, Vol. XXXVII. 12-12-2(03) 

SporUFedera.... Col 196 
Support 10 Spons F edcralions and 

Olympic Bodies 
(Deb. 16, Vol. xxxvm. 23-12-2003) 
CoL 270-71 

Sports PCI'IOIII 
Casb AWIrds to Medal Winners 

(Deb. II, Vol. XXXVIII. 16-12-2(03) 
Col 290 

Cash Rewards to Medal Wirming Athletes 
(Deb. 11, Vol. XXXVIII, 16-12-2003) 
Col~lOO 

Incentives to Sports Persons 
(Deb. 16. Vol. XXXVIII, 23-12-2003) 
CoL 271-74 

Recruitment of Sports Pcnom 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col.36U9 

Selection bfPIayers for Olympic Games 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col.S1 

RccentSlImp Paper Scam (DUR 193) 
(Deb. 14, Vol. XXXVIIl, 19-12-2003) 
Col. 354-401.402-09 

Stamp Papers Scam 
(Deb. I. Vol. XXXVII. 02-12-20(3) 
Col. 14-16 

5 ... " .... 
Incident of Stampede during Recruiunc:nt 

(Deb. S. Vol. XXXVII. 11-12·2003) 
Col. 64 

Sbadarcl BeadI Marlt 
Standard Bench Mark for Airport 

(Deb. S. Vol. XXXVII, 08-12.2(03) 
CoL 256 

Slate Electricity Boa .. 
AlltSlance 10 Assam Stale Et~tricity 

Board under APDRP 
(Deb. 3, Vol. XXXVII. 04-12.2003) 
Col. J.54-S6 
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Financial Health ofSEBs 
(Deb. S, Vol. XXXIX, 05-02-2004) 
Col 223-24 

State SoeiaI Welfare Advisory Board 
Employees of State Social Welfare 

Advisory Board 
Financial Status of State Elccttricity Boards 

(Deb. 3, Vol. xxxvn, 04-12-2003) 
Col. 6-17 

(Deb. 12. Vol. xxxvm, 17-12-2003) 
CoI.I64-6S 

State 'I'nIdbIa Corpontloa 
Improvement in the Performance ofSEBs Losses in STC 

(Deb. 11, Vol. XXXVII, 11-12-2003) (Deb. 9, Vol. XXXVII. 12-12-2003) 
Col. 62-63 Col. S3-SS 

Installed Capacity of ASEB 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 362-64 

Outsfanding dues recovered by NTPC 
ftomSEBs 
(Deb. I, Vol. XXXVII, 11-12-2003) 
C~1.107-13 

State Welfare .... 

Legal Status to State Welfare BOIrds 
(Deb. 12. Vol. XXXVDI. 17-12-2003) 
Col 98-99 

Statemellt(.) 
Fifth Ministerial Conference ofWIO Held 

at Cancun, Mexico (St.) 
Overdrawn of Power by SEBs (Deb. 14, Vol. xxxvm, 19-12-2003) 

(Deb. 13, Vol. XXXVIII. 11-12-2003) CoL4 I 7-20 
Col. 45-47 I '11' f . I . . Incident of rape and kl 1118 0 a gar 1ft 

Power Failure in Western Region I JhabuadislrictofMadhyaPradesb(St) 
(Deb. 8, Vol. XXXVII, 11-12-2003) (Deb. 4, Vol. XXXIX. 04-02-20(4) 
Col. 198-99 CoI.2S4-SS 

Requirement and Availability of Power of I Launching of Military Action agai~st 
MSfB _. Indian Insurgent Groups Operatlftg 
(Deb. 3, Vol. XXX\£lI, 04-12-2003) fi'omBhutan(Sl) 
Col. 236-37 (Deb. 10, Vol. xxxvn, lS-12-2003) 

T and D Losses to SEBs Col. S06-07 
(Deb. 3, Vol. XXXVII, 04-12-2003) I Prime Minister's Statement on the 
Col. 42-43 I Resignation ofShri Dilip Singh Judev 

St.te Flaaace CorporatioD I from the Council of Ministen 
. . i (DUR193) 

Restruclur~ng of State Fanance I (Deb. 8, Vol. XXXVII, 11-12-2003) 
CorporatIOn i CoI378-8S 
(Deb. 14, Vol. XXXVIII, 19-12-2003) I . 
Col 144-45 Progress on the Action Taken Punuant 

. to Recommendations of JPC on Stock 
State Finan« Corporates Market Scam (Sl) 

(Deb. 4, Vol. XXXVII, 05-12-2003) (Deb. 9, Vol. xxxvn, 12-12-2003) 
Col. 213-14,347-48 Col. 303-04 

State MediQI COGDdb Resignation ofShri Dilip Singh Judev ftom 
Empowering MCI and SMCs the Council ofMinistcrs (Sl) 

(Deb. 7. Vol. XXXVII. 10-12-2003) (Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 337 I Col. 357-S8 
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Statement by Minister AUeged I Funds to Projects of Various States 
ImeafeiCJlCC ofUGC in the Affairs of f (Deb. 14, Vol. XXXVIII. 19-12-2003) 
Aligarh Muslim University (St.) I CoI.2SO-54 
(Deb. 16, VoL XXXVIII, 23-12-2003) I Funds to Slates 
CoL 311-91 i (Deb. 9, Vol. XXXVII. 12-12-2003) 

Statement Correcting Reply to Starred I Col. 104-13 
Question No. 103 datcd26.ll.2oo2 re:!' (Deb. 14. Vol. XXXVIII. 19-12-2003) 
Crime agaiu.st Women and Statement Col. 255 
Re: Reasons for Delay in Correcting ! Funds to States under Non-Plan Schemes 
Reply (Deb. 14. Vol. XXXVIII,19-12-2oo3) 
(Deb. 16, Vol. XXXVIII. 23-12-2003) : CoL lSI 
Col. 369-19 : Inter-State Migration .ta 

Allocation of Foodsrains as Relief 
Measure 
(Deb. 4, Vol. XXXVII. OS-12-2oo3) 
CoL 10J..06 

(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 247 

Loan Burden ofUnionlState Goyernment 
(Deb. 4, Vol. xxxvn. 05-12-2003) 
Col .. 272-?3 

ArrarsofStaleGoverrwentswidlBanks Migration to NCT of Delhi from the 
(Deb. 14. Vol. XXXVIII, 19-12-2003) i Neighbouring States 
Col 227-21 ' (Deb. I. Vol. XXXVII, 02-12-2003) 

CNG Stations in StaleS . CoL14~ 

(Deb. 3, Vol. XXXVII. 04·12-2003) ; NaturalGasPoIicyofS1ates 
Col 61-62 : (Deb I. Vol. XXXVII. 11-12-2003) 

Consultation with States for: CoI.ISS.S6 
Implemcnlation of tile Programmes '. Need 10 earmartt. minimum of I 5 per cenr 
(Deb. I. Vol. XXXVII. 02-12-20(3) ~ of the allocations under PMGSY for 
Col 146-47 ' improvemenaoftheexisringrnamroeds 

n...._ intheSlalcs(MUR377) 
........... of Houses due to Flood in Stares , (Deb. I. Vol. XXXVII, 11-12-2003) 

(Deb. I, Vol. XXXVII, 02-12-2003); Col. 407-01 
CoL 160-64 

Delb ' P I' C d" . h ' Need to provide Central Assistance to the I 0 Ice oot Inallon wit i G fA dh Pred h Neishbow" Slates i overnment 0 n r.· es to 
(Deb. 16, v':t~'XXXVIII.23-li.2003); ~~~~roUghlSituIlion in the State 

Col 260-61 (Deb. I, Vol. XXXVII. 11-12.2003) 
Filuulcial Condition of States CoI.4J3-14 

(Deb. 9,VoI. XXXVII. 12-12-20(3) OpeningofNewTelcphoneE"Mnps 
CoI.IB .. II (Deb. 7. Vol. XXXVII. 10-12.2003) 

FiAanciaI Crisis in States , Col. 154-55 
(Deb. 4 •. Vol. XXXVII. 05-12-2003) : R"""'"ed N--" fi fi ' \ ................ CoL 343-44 ' ..".... ~ or a InlllCta ..--eo. 10 

Fisal Defic:il of Centre and States 
(Deb. 4, Vol. XXXVII. 05 .. 12 .. 2003) 
Col. 341-42 

Bihar for develnprnent works in the 
Swc(CA) 
(Deb. 9. Vol. XXXVII. 12· 12-20(3) 
Col. 3 16-58 
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Stoppage of Financial Assistance to States ! Statutory Wamiag 
(Deb. 12, Vol. XXXVIII. 17-12-2003) 
Col. 129 

Station Masten 
Station Masters 

Statutory Warning on Bottles and 
Containers 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
COI.S5-S6 

(Deb. 8, Vol. XXXVII. 11-12-2003) I Steel 
Col 73 i Export of Steel 

Purchase of Stationery 
(Deb. 6. Vol. XXXVII, 09-12-2003) : 
Col. 126 

Statioacry Onice. Kolka .. 

(Deb. 4. Vol. XXXVII. 05-12-2003) 
Col. 340-41 
(Deb. 9, Vol. XXXVII. 12-12-2003) 
Co1.2S8-S9 

Import of Steel by China 
(Deb. I S. Vol. XXXVIII, 22-12-2003) 
Col. 180 

Increase in Budget Gnmt 
(Deb. II. Vol. XXXVIII, 16-12-2003) . Modernisation ofSleel Units 
C,oI.248 . (Deb. 10. Vol. XXXVII. 15-12-2003) 

Col. SO-53 
StataieBook 

Acts in Statute Book 
(Deb. 14, Vol. XXXVUI, 19-12-2003) ! 
Col. 67-68 

: National Institute of Secondary Steel 
Technology 

Statutory Developaaeal Boards 

Statutory Development Boards 
(Deb. 16, Vol. XXXVIII. 23-12-2003) 
Col. 313 

Slat.tory ReIoIudolls 

Motion Re: Thirty-seventh Report of i 
Commidee on Private Members' Bills ; 

(Deb. IS. Vol. XXXVIII,22-12-2003) 
Col. 13841 

Prices of Ordinary Steel Round 
(Deb. IS, Vol. XXXVIII. 22-12-2003) 
Col. 176-77 

Prices of Steel 
(Deb. 5. Vol. XXXVll, 08-12-2(03) 
Col. 191-98 
(Deb. IS. Vol. XXXVIII. 22-12-2003) 

'Col. 146-47 

and RcsolutioltS-Presented I, Production of Steel 
(Deb. 9. Vol. XXXVII. 12-12-2(03) 1 (Deb. 10. Vol. XXXVII, 15-12-2(03) 
Col. 359 : Col. 180 

Nahonal Policy for Children (Res.) 
(Deb. 2. Vol. XXXIX. 30.01-2004) 
Co/. 91-121 

Passq of Women's Reservation Bill (Res.) 
(Deb. 2. Vol. XXXIX. 30-01-2004) . 
Col. 122-23 

Production of Steel in Tenth Plan 
(Deb. IS, Vol. XXXVIII. 22-12-2(03) 
Col. 188-89 

Promotion to Production and Export of 
Sleel by Indo-China Joint Group 
(Deb. 10. Vol. XXXVII. 15-12-2003) 
Col. 416 

Privatisation orcpus (Res.) , Revision of Norms for Import of Steel 
(Lkb. 2. Vol. XXXIX. 30-01-2(04). (Deb. 9, Vol. XXXVII. 12-12-2003) 
Col. 71·79 ; Col. 166-61 
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Rise in International Demand ofSlee1 I Sleet ~t had 
(Deb. IS, Vol. XXXVIII, 22-12-2003) I Steel Developmen'fund 
Col. 178-19 (Deb. S, Vol. XXXVII, 08-12-2003) 

Steel Prices CoL 118-19 
(Deb. 10, Vol. xxxvn, 15-12-20(3) ! Steel PIa II 
Col 333-34 D I Bhilai Steel Plant 

SteelAIdIIorityofllldla u.iIed (Deb. S, Vol. XXXVII. 0'-12-20(3) 
Contractual Workers in BSCL, BSL and Col 170-71 

~. IS, Vol. XXXVUI, 22-12-2003) Disinvesttnent of Majority Stake of Steel 
ColI()9..IO Plant of SAIL 

(Deb. IS, ~l. XXXVIII,22-12-2003) 
Disinveslment of MIjority S1Ike of Steel I Col. 238-39 

Plant of SAIL 
(Deb. IS, \'01. xxxvm.22-12.2001) \' DurppurSt.t:e1 Plant 
Col 238-39 (Deb. 10, Vol. XXXVII, 1S-12-2001) 

DurgapurSteel PIInt CoL21S-17 
(Deb. IS, Vol. XXXVIll,22-12-2003) I ~~s, Vol. XXXVIII. 22-12-2003) 

CoL 99 I 
H itaIs unci ~·-I .& • ..-..' find' i Expansion ofVisakhapatnam Steel Plant 
~ er .-... """ ..... It)' 0 la! (Deb. S. Vol. XXXVU, 08-12-2003) 

(Deb. S. Vol. XXXVII, 0'.12-2003) I Col. 136-37 
Col 216-17 I Explosion in Bhadravati Sreel Plam 

lmportofeo.tbySAIL (Deb. 10, Vol: XXXVU, 15-12-20(3) 
(Deb. S, Vol. XXXVII, 0I-12-20(3)!' CoI.13J.34 
Col n3-S4 Mamttidurina of Poor Quality ofWbeels 

Investment by Steel Authority of India! by Durppur Steel Plant 
linited ! (Deb, 10, Vol. XXXVII, 15-12-2003) 
(Deb. S, Vol. XXXVII. 08-12-20(3) I Col282-&3 

I Col. 163-64 j Need to award IIdequa\e work orders to 
Need to shift raw material division of the I ancillary units by Rourkela Steel Plant 

Steel Authority of India from Kolka! and NALCO in OriIsa(MUR 3m 
to Singbbbum in JhartdJand (MUR 377)! (Deb. II, Vol. XXXVIII. 16-12-20(3) 
(Deb. 16, Vol. XXXVIJI, 23-12.20(3) I Col. 310 
Col39S i Privatisation of S\eel Plants 

\ 
SteeIAuthorityoflndiaLimited ',(Deb. 12, Vol. XXXVID,17-12-2003) 

(Deb. 5, Vol. XXXVII, 0'-12-20(3) I Col 292-93 
CoL 265-67 I Revival of SSP and ASP 

Sleetc........ (Deb. 10, Vol. XXXVII, )s-12-200) 
Import of Coal and Iron Ore by Public Col. 74-75 

Sector Sleel Companies Settin& up of New Steel Plants 
(Deb. IS, Vol. XXXVIll. n-12-20(3) I (Deb. S, Vol. XXXVII, 0'-12-20(3) 
CoI.2S7-S9 CoI,31S 
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Setting up of Shore-Based Steel Plants I Strikes 
(Deb. IS, Vol. XXXVIII, 22-12-2003) I Re: Reported strike by oil sector 
Col. 101 employees against disinvestments of 

Steel Plants BPeL, HPCLetc. (AM) 
(Deb. IS, Vol. XXXVIII, 22-12-2003) (Deb. 11, Vol. XXXVIII, 16-12-2003) 
Col.~ Col. 1-6 

Vizag Steel Plant 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 1 12-13 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 177-71 

Sterlite ladast .... 

Right to Strilte 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 359-60 

StudcIIts 
Coaching ofST Education 

(Deb. 14, Vol. XXXViiI, 19-12-2003) 
Col 150-52 

Need to cancel agreement regarding Concession to Passengers/Students 
purchase of BALCO shares by Sterlite I (Deb. 13, Vol. XXXVIII, 1&-12-2003) 
lndustries{MUR377) i Col. 231 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 412 

Stake in Sterllte Industries 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 95-96 

SIotkEuh .... 

Concession to Students by IA 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 408-09 

Direction to Students 
(Deb. 12, Vol. XXXVIII. 17-12-2003) 
Col. 144 

Companies Ddisted from Stock 'I Needtoprovideadequatefacilitiesforthe 
Ex hang , benefit of ST Students in Navodaya 
(~. 4.~01. XXXVII. 05-12-2003) I ~:;~ at Borltadi in Gujarat 

011.205 i (Deb. 6, Vol. XXXVII, 09-12-2003) 
Complaint against Rooflt Industry I 011. 3(\4 

(Deb. 14, Vol. XXXVIII, 19-12-2003) I Residential Schools for ST Students 
Col. 60-61 (Deb. 14, Vol. XXXVIll,19-12-2oo3) 

I 
Management ofCakutta Stock Exchange I ColI 0 I ~3 

(Deb. 14. Vol. XXXVIII, 19-12-2003) ! Safety of Indian Students Abroad 
CoI.26I: (Deb. 12, Vol. XXXVIIl,17-12-2oo3) 

; Col. 293-95 Stn. DAaIope I ! Student Loan Scheme by NMDFC 
Indo-Iran Strategic Dialogue I (Deb. 8, Vol. XXXVII, \1-12-2003) 

(Deb. 12, Vot. XXXVIlI.17-12-2oo3) i 011.43-45 
Col. 278 I Subtaarines 

• Street Yeadon I Deployment of Submarines and Troops 
Draft Policy for StrceI Vendors 1 by Pakistan 

(Deb. 6, Vol. XXXVII, 09-124 2003) (Deb. 8, Vol. XXXVII, 11-12-2003) 
Cal2S' -S2 i Co1.36 
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Manut'aciuring of Submarines 
(Deb. I, Vol. XXXVII, 11·11-2003) 
Col 17. 

SIIbmistion by Maabers 
Alleged Atrocities and discrimination 

against handicapped DaJitsofiAS and 
IRS Service (Sub.) 
(Deb. S, Vol. XXXIX, 05-02-2004) 
Col 298-99 

Alleged atroCities on minorities in Jhabua. 
Madhya Pradesh (Sub.) 
(Deb. 2, Vol. XXXIX. 30-01 -2004) 
Col. 37-44 

Alleged enrolment of bogus voters on • 
massive scale in scientists colony of 
BARC, Mumbai (Sub.) 
(Deb. 4. Vol. XXXIX. 04-02-20(4) 
Col. 198-99 

Alleged misuse of name of BSNL in . 

Need 10 relax noMS for procurement of 
paddy in Uttar~and Bihar (Sub.) 
(Deb. 6, Vol. xxxvn. 09-12-2003) 
Co1.3~1 

Need 10 take measures for protecting the 
interests of the textile industry in the 
country (Sub.) 
(Deb. 6. Vol. XXXVII. 09-12-2003) 
Colm 

Non-Declaration of Statutory Minimum 
Price for Sugarcane (Sub.) 
(Deb. 10. Vol. XXXVII. 1S-12-2003) 
Col. 3-6 

Order issued to all Central Schools to 
obSf'rve Christmas holiuys in the 
month of January (Sub.) 
(Deb. IS. Vol. XXXVUl, 22-12-2003) 
Col.309-11 

Kolkata (Sub) : Problems being faced by Haj Pilarims 
(Deb. 13, Vol. XXXVIIII, 18-12-2003): (Sub.) 
Col. 429-33 (Oeb. 13, Vol. XXXVIJI,I8-12-2003) 

Detention of Shri Prakash Singh Badal .. Col 433-35 
fonnerChiefMinisterofPunjab(Sub.) . Reponed demolition of Ravidas Temple 
(Deb. 6, Vol. XXXVII. 09-12-2003)' in Hastinapur. tJaarPradcsh(Sub.) 
Cot. 212 . (Deb. 5. Vol. XXXIX, 05-02-2(04) 

Need to fIX the minimum suppon price for: Col299 
sugarcane (Sub.) . D ___ aA I . the' fC 
(Deb. IS. Vol. XXXVIII. 22-12-2003) : --~-'" ncrea!C an . prlCeSO ement 
Col2-9J06-07 an the country (Sub.) 

(Deb. 13. Vol. XXXVlII. 18-12-2003) 
Col. 436-38 Need to provide compensation and 

security to the victims of repo"ed 
violence in village Badhata in Satna 
district of Rewa Parliamentary 
Constituency in Madhya Pradesh 
(Sub.) 
(Deb. 4. Vol. XXXIX. 04-02-2(04) 
CoJ.I92-99 

Need to regularite unauthorised colonies 
in Delhi and to allow Members of 
Parliament to utilize the MPLAO funds 
for development of such colonies 
(Sub.) 
(Deb. I S. Vol. xxxvm, 22-12-2003) 
Col.311-19 

The Problem of dilapidated condition on 
National Highways in 8ihar (Sub.) 
(Deb. 16. Vol. XXXVIII,23-12·2003) 
Col. 391 

Sllblidy 
Increase in Fertilizer Subsidy 8m 

(Deb. II, Vol. XXXVUl.16-12·2003) 
Cot. 72·73 

Modification in LPG and Kerosene 
Subsidy Scheme 
(Deb. 3, Vol. XXXVII, 04.12-2003) 
Col. 370-71 
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Reduction of Subsidies on Foodgrains 
(Deb. 9, Vol. XXXVIJ, 12-12-2003) 
Col. 29 

Consumption and Expon of Sugar 
(Deb. 14, Vol. XXXVIII. 19-12-2003) 
Col. 20-28 

Revision ofHaj Subsidy Handling Marketing of Sugar 
(Deb. 5, Vol. XXXVII, 08-12-2003) (Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 322-23 Col. 175-76 

Subsidy for Coffee Growers 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 144-45 

Subsidy Given to Various Sector 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 74-76 

Subsidy on Fenitizers 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 181-82 

ImponofSugar From E.U. 
(Deb. 5, Vol. XXXVII, 01-12-2003) 
Col. 234-35 

levy Sugar Price 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 112 

Reduction of Sugar Quota 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 323-24 

Subsidy on LPG Supply of Sugar to Rajasthan 
(Deb. 3, Vol. XXXVII, 04-12-2003); (Deb. 14. Vol. XXXVIII, 19-12-2003) 
Col. 358-59 ' Col. 154 

. . ; Sugar De¥eIopment Fund 
SubSidy on LPG and Kerosene from i 

Budgetary Grants : Sugar Development Fund 
(Deb. 3, Vol. XXXVII 04-12-2003)! (Deb. 14, Vol. XXXVIII, 19-12-2003) 
CoI.212-14' Col. 159-72 

Subsidy on LPG to Private Sector Oil Supr Free Product 
Sugar Free Product Companies 

(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 194 

(Deb. 4, Vol. XXXV-II, 05-12-2003) 
Col. 126 

Subsidy Sharing ModaJities bdween Oil ! Sugar ladustry 
Companies and Marketing Firms ' Assistance to Sugar Industry 
(Deb. 5. Vol. XXXIX, 05-02-2004) (Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 138-39 Col. 260-63 

Subsidy to Fenilizer Units . SUlar Mills 
(Deb, 16. Vol, XXXVIII, 23-12-2003) : Loan to Sugar Mills 
Col. 233-40 (Deb. 4, Vol. XXXVII. 05-12-2003) 

Transpon Subsidy tor Fertilizers 
(Deb, t. Vol. XXXVII. 02-12-2003) 
Col. 36 

Sular 
Cess on Sugar 

lDeb, 4,Vot. XXXVII, OS-\2·2oo3) . 
Col. 338-39 . 

Col.~7 

Need to ensure that the dues of sugarcane 
farmers of Bilari Tehsil ofMoradabad 
district, Uttar Pradesh an: paid by the 
sugar mill at Raja-ka-Sahaspur 
(MUR377) 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 413 
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Outstanding Dues to Farmers by Supr ! Education for All Summit 
Mill I (Deb. 7. Vol. XXXVU, 10-12-2003) 
(Deb. 9, Vol. XXXVII, 12-12-2003) Col. 290-91 
Col. 24~ India-EU SunwM 

s.prcaM (Deb. 7, Vol. XXXVII, 10-12-2003) 
Need to fix the minimum support price for Col. 287 

sugarcane (Sub.) Indian &:onomi<: Forum Summit 
(Deb. IS, Vol. XXXVIII, 22-12-20(3) (Deb. 14. Vol. XXXVIll.19-12-2003) 
Col. 2-9. J06.07 i Col. 234 

Non-Declaration of Statutory Minimum I SunowerCuldYatloll 
Price for Sugarcane (Sub.) I Sunflower Cultivation 
(CoDebI ; !04.~~ XXXVII. 15-12-20(3) I (Deb. 5, Vol. XXXVII, 01-12-2003) 

....... ,. I Col97 
Sugarcane Price Arrears i 

(Deb. 9, Vol. XXXVII, 12-12-2003) I s.perfli&ltway 
CoI.I83-&S i CoIUU'UCtion of Super Highway 

Sugarcane Suppon Price ! (Deb. 7, Vol. XXXVII, 10-12-2003) 
(Deb. S, Vol. XXXVII, 01-12-2003) i CoI.2S7 
Col 13. i s.pport Prb 

s.preaaeGrowen I Fixation of Support Pric:cs 
AidtoSugarQneGrowen I (Deb. IS. Vol. XXXVIII. 22-12-2003) 

(Deb. IS, Vol. XXXVllI,22-12-20(3) I Col~ 

Col 31-39 I s.pre.eCoert 
Need to ensure that the dues of supn:ane j Directions ofSupmne Coun 

farmm ofBilari Tebsil ofMoradabad I (Deb. 4, Vol. xxxvn, OS-I 2-2003 ) 
disaict, Uuar Pradesh are paid by the i Col. 297 
sUlar mill at Raja-ka-Saha.pur i C n' 
(MUR377) ( Need to implement the Supreme au s 
(Deb. I, Vol. XXXVII, 1I-12-2003)! orders on IFJnJferring the land of 
Col. 413 i closed iDcIustties &0 D.D.A. (MUll 377) 

Need to provide financial assistance to! (Deb. 14. Vot XXXVIII, 19--12-2003) 
the . fBihar ..... ___ I Cot416-17 sugarcane growers 0 ""uux ) 
crops have been affec:ted by drougtM I s.rwy 
(MUR 377) i BPt. Survey 
(Deb. " Vol, XXXVII, 11-12-20(3) I: (Deb. 12, Vol. XXXVlII, 17-12-2003) 
CoI.412-13 CoJ.I96-97 

Packap for Sugarcane Growers I Survey for Mineral Resources 
(Deb. S, Vol. XXXVII, 01-12-2003) I (Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 140-42 Col. 190 

s...itI I Survey of Solapur-Tuljapur- 0Imanabed 
12th SAARC SwmUt Rail line 

(Deb. 4, Vol. XXXIX, 04-02-2004) I (Deb. I, Vol. XXXVII, 11.)2.2003) 
Co1.9 .. 11 ! Col. 75-76 
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SuspeaJba ofPrmte MeBlben ... I Development ofPouitry 
Suspension of Private Members'Business I (Deb. 10, Vol. XXXVII, 15-12-2003) 

(Deb. 5, Vol. XXXIX, 05-02-2004) CoI.4 I 9-20 
Col. 295 

Swajaldlaan Stheme 

Grants for Works under Swajaldhara 
Scheme 

Expansion ofHeaJth c.e Facilities in Tamil 
Nadu 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 290 

(Deb. I. Vol. XXXVII. 02-12-2003) Expert Committee to Assess Water Flow 
CoL 26-30 at Biligundlu and Mettur 

Swajaldhara Scheme I (Deb. 5, Vol. XXXVII, 08-12-20(3) 
(Deb. 6, Vol. XXXVII, 09-12-2003) Col 144-45 
Col. I SO-S4 FFI Aid to Tamil Nadu 

s.aruJ-yaatiGnuaSwarojprYoja. I (Deb. 9, Vol. XXXVII, 12-12-2(03) 
KBK DisirictsunderSGSY Co1.14S-47 

(Deb. 6, Vol. XXXVII. 09-12-2003) I Financial Assistance to Tamil Nadu 
Col. 111-19 I (Deb. II. Vol. XXXVIII, 16-12-2003) 

i Col. 119 
Self Help Groups under SGSY I 

(Deb. 16, Vol. XXXVIII. 23-12-2003) , Gauge Conversion Projects in Tamil Nadu 
CoI.176-n i (Deb. 3, Vol. XXXVII, 04-12-2(03) 

SGSY and Drink· Col. 158 
109 Water under PMRWS 

Scheme Leakage in Kalpakkam Plants 
(Deb. I, Vol. XXXVII, 02-12-2(03) I (Deb. 12. Vol. XXXVIII, 17-12-2003) 
Col. 139-41 I Col. 3 12-.13 . . 

Swamjayanti Gram Swarojgar Yojana I LPG AgenCies In Tamil Nadu 
(Deb. I. Vol. XXXVII. 02-12-2003) (Deb. 13, Vol. ?,XXVIff, 18-12-2003) 
Col. 147-50 Col. 348-49 

SwarojprCnditCards 
Swarojgar Credit Cards 

(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 365-67 

Syria 

Visit of PM to Syria 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
CoL371-79 

'IUIINachi 
Alternate Route between Delhi and 

Coutal A.P. Ii Tamil Nadu 
(Deb. Il, Vol. XXXVIII, 11-12-2003) 
Col. 327 

Manufacturing of Jet Deflector Cars 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 200..() 1 

Need for construction of a Road 
underbridge at Avadi railway crossing 
in Tamil Nadu (MUR 3n) 
(Deb. 2, Vol. XXXVII. 03-12-2(03) 
Col. 491-92 

Need to allocate adequate funds for early 
completion of Thanjavuur-Tiruvarur-
Nagoor rail line gauge conversion wort 
in Tamil Nadu (MUR 377) 
(Deb. 14, Vol. XXXVIII,l9-12-20(3) 
CoL4t4-tS 
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\leed to bring the districts of Sivapnga. 
Pudukoltai and Ramnad in Tlmil Nadu 
under the ambit of the Drought Prone 
Area Programme (MUR 371) . 
(Deb. 3. Vol. XXXIX. 03..Q2-2004) 
Col. 70-71 

lleed to clear Achankovil Pamba-Vaiparu 
river link scheme in Tamil Nadu 
(MUR377) 
(Deb. 2. Vol. XXXVlI, 03-12-20(3) 
Col 492-93 

~ced to introduce D.M.U. rail 9CI'Vice from 
Madurai to adjoining towns in Tamil 
Nadu (MUR 377) 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col 314 

Need to lay a new rail line between 
Jolarpettai and Hosur via Bargur and 
Krishnagiri in Tamil Nadu (MUR 377) 
(Deb. 7. Vol. XXXVII. 10-12-20(3) 
Col3aS 

Need to provide financial assistance to : 

Need to take steps to protect the intetests 
ofwcavers in Tamil Nadu (MUR 377) 
(Deb. 16, Vol. XXXVIII. 23-12-2003) 
Col 402 

OBC Staff in Auto Industries 
(Deb. 5, Vol. XXXIX. OS..()2-2004) 
CoI.IS4-SS 

Rescan:h on Heavy Metal Content in Plant 
Samples 
(Deb. 5, Vol. XXXVII, OB-12-2oo3) 
Col. 237 

Restarting ofRait Lines in Tamil Nadu 
(Deb. 13. Vol. xxxvm, 1"'12-20(3) 
Co1.31 ... 19 

Revival of SSP and ASP 
(Deb. 10, Vol. XXXVII. 15-12-2003) 
Col. 74-75 

Transportm engaged in Supplying LPG 
Cylinders in Tamil Nadu 
(Deb. 13. Vol. XXXVltl. 11·12-2003) 
Col.J35-36 

the Government of Tamil Nadu for ; Upgradation ofMldurai Airport 
implementation of underground; (Deb. 10, Vol. XXXVII, 15-12-20(3) 
drainage and sewerage system in: Col. 117 
Rasipuram MWlicipaiity (MU R 377) : Utilization afForest Area in Tamil Nadu 
(Deb. 7, Vol. XXXVII, 10-12-2003)· (Deb. 10, Vol. XXXVII, IS-12-2003) 
Col. 387 Coll22-23 

Need to safeguard the interests of local· TarilfBerritn 
people while impl~menting Sethu 
Samudram Ship Canal Project in Tamil US Warning 10 India 
Nadu(MURJ77) (Deb.f2, VoI.XXXVUt.17-12-200J) 
(Deb. 12, Vol. XXXVlII,17-12-2003); CoI.260 
Col. 426-27 : TarifrCllarps 

Need to take effective measures 10 control : Tarilf Charges 
spWSerwonndiseaseaff'ectingC()(;onut: (Deb 7, Vol. XXXVII. 10-12-2003) 
crop in Erode district and other pans I Col. 327-21 
ofTamii Nadu (MUR 3n) 
(Deb. J, Vol. XXXIX. 03..Q2-2004) Tuk Foret 
Col. 74-7S Task Force for Utilisation of NatUral Gas 

(Deb. S, Vol. XXXIX. OS-02-2(04) 
Col. 227-28 Need 10 take !IIepS to facilitate repctriation , 

of nine )'OU1hs ofTamil Nadu. facing . 
trial in Malaysian Court (MUR 377) Task Force on I.T. 
(Deb. a, Vol. XXXVII, tl-12-2003) (Deb. 7, Vol. xxxvn, IO~12 .. 2(03) 
Col. 4()9 Col. 203 
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Tara COD .. haney Services 
Repon ofTata Consultancy Services 

(Deb. 12, Vol. XXXVIII, 17-12-2(03) 
CoI.94-9S ...... 

Joint venture of Taras with Damodar 
Valley Corporation 
(Deb. I 3, Vol. XXXVIII,IS-12-2003) 
Col. 343 

TasEYaIioa 
- Electronic Net to Catch Tax Evaders 

(Deb. 14, Vol. XXXVlII, 19-12-2003) 
Col. 40 

Evasion of Service Tax 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 113-14 

I.T. Evasion by Cable 0peraI0rs 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
CoI.261~2 

TasHolday 
Tax Holiday to Industries 

(Deb. 4, Vol. XXXVII. 05-12-2003) 
Col3SO 

1iaudoa 
Collection ofTaxes 

(Deb. 4, Vol. XXXVII. 05-12-2003) 
Col. 279-80 

Interim Budget General. 2004-2005 
(Deb. 3. Vol. XXXIX. 03-02-2004) 
Col. SO. 52-53 

Investigative Unit of Income Tax 
(Deb. 9. Vol. XXXVII. 12-12-2003) 
Col. 67 

Levy ofTaxcs 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
€aI.114-15 

Tax-GDPRaiio 
(Deb. 9, Vol. XXXVII. 12-12-2003) 
ColI62~3 

Tax/Cess on Petroleum Products 
(Deb. S, Vol. XXXVII, 11-12-2003) 
Col. 122-23 

TDS by Liquor Companies: 
(Deb. 4, Vol. ~xxvn, OS-12-20<)3) 
Col. 280-81 

TDS Refund System 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 92 

TulTrack 
Taxi Track at Mumbai 

(Deb. 15, Vol. XXXVIII. 22-12-2003) 
Col. 69-70 

Tea 
Dispute between Tea Indusuy and Tea 

Growers 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 236-37 

Expon ofTea to Iraq 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 129 

Expon ofTea to US 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 69-?O 

Fall in Expon ofTea 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 160 

Future of Tea and Coffee 
(Deb. 4, Vol. XXXVII, 05-12-2(03) 
Col. 289-90 

Tea Industry in Assam 
(Deb. 14. Vol. XXXVIII, 19-12-2003) 
Col. 143 

Tea Production in Southern States 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 235-36 

World Tea Conference 
(Deb. 14. Vol. XXXVlII. 19-12-2(03) 
CoI.22? 
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.... a.... I Techalea. Allistaaee 
~ of Plantation Operation I Technital Assistance by ADS CO Assam 

(Deb. 4, Vol. XXXVII, 0S-12-2003) I (Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col 336-37 I CollS8-S9 

1eehaical Coopentioa 
Exploitation ofTea Garden Labourers Indo-US Cooperation in High Technology 
~D!.0' Vol. xxxvn, 15-12-2(03) (Deb. 12, Vol. XXXVIll,I7-12-2003) 

Col. 99 
Revival Package for Closed Tea G.-dens , _. . 

(Deb. 4, vat. XXXVII, 05-12-2(03) i TechQlcal and E~nomlc Co-operauon 
Col,131-32 i among COuntrlCS 

....... G i (Deb. 9, Vol. XXXVII, 12-12-2(03) 
-- .....en i Col. 209-10 
D~ Tea Industry and Tea I TeduIk:aI Eduatioa 

(Deb. 4, Vol. XXXVII. 05-12-2003) ! Opening and Expansion of Schools! 
Col 236-37 i Boarding SchoolS/Colleges/Hostels/ 

Quality Upgradation Scheme for Tea! Technical Training Centres 
Growrn (Deb. 13, Vol. XXXVIII. 18-12-2(03) 
(Deb. 4, VoJ. xxxvn. 05-12-2(03) Col,360-66 
Col. 273-74 Opening of Tec:hnical Schools for 

1'adIen Handicapped 
Alu_ofP~ofTeacbers (Deb. 3, Vol. XXXVII, 04.12.2(03) 

(Deb. 7. Vol. XXXVII. 10-12.2003): Col 114 
CoL 24 l-c2 Teclmical Educalion in N-E Region 

OnduitycoTeachen (Deb, 12, Vol. XXXVIII. 17-12-2003) 
(Deb. 4, Vol. XXXIX. 04-02-2004) Col. 267-70 
Col 119-20 

1tc:laao-EeonoIak SaDedoD 
I ........ Teacben forCWdreooflndian ! 

DiIIpora ! Techno-EGonomk ~tion to Cbandil 
(Deb. 4. Vol. XXXIX. 04-02-2004) I LBC Pow« Project 
CoI.9J.94 I (Deb. S, Vol. XXXIX. OS·02-2004) 

Recnd1ment of Teadaert and Academic I Col. 162-63 
Penollnei in IITs I Tedtnocnl" 
(Deb. U. Vol. XXXVllI.17·12·2(03) 'D I' . J b 0 ,. r CoI.3Il.12 . I ec Ine In 0 pportunlttcs or 

Technocrats 
T....rerPoUcyofTacllersin KVS ! (Deb. 7, Vol. XXXVII, 10-12-2003) 

(Deb. 4. Vol. XXXIX, 04-02·2004) I' Col 75.76 
Col 11-.' I • 

TeecWatSludanll I TeefuIoIoak.al coUUontioa 
Stream lin inc Teachins Standardsl I MoU with Chart Industries of US for 

Methods ! Te<:hnologicaJ Collaboration • I 
(Deb. 2, ~l. XXXVU, 03-12.2003) i (Deb,S. Vol. XXXIX. OS-02·2004) 
Col. 229-30 I CoL 16-17 
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T~Jneubatio.~tR 

SeRing up of a Technology Incubation 
Centre 
(Deb. 7. Vol. XXXVII. 10-12-2003) 
CoL 251 

TechDo~lastituks 

Expansion/Modernisation of Telecom 
Network . 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 212-13 

Funds for Tele-Communications Network 
in Bihar 
(Deb. 12, Vol. XXXV Ill, 17-12-2003) 

Assistance to Technology Institutes CoI.8()..81 
(Deb. 7. Vol. XXXVII, 10-12-2003) TeiftomOperators 
Col. 206-01 

TechDolocY Parks 
Setting up ofTechnology Park 

(Deb. 4, Vol. XXXIX. 04-02-2004) 
Col. 94-95 

Tecbaolo&YUpgntdatioaFund 
Technology Upgradation Fund 

(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 24143, 368 
(Deb. 14, Vol. XXXVIII, 19-12-2(03) 
Col 28-3 I 

Telu; Hydro DndopmelltCorporatioa 
Power Projects Constructed by Tehri 

Hydro Development Corporation 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 255-S6 

1eIecastilll Companies 
Taxes on Foreign Telecasting Companies 

(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 252-53 

1eIeco .. Companies 

Licence Agreement with Private Operators 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
C.oI.376-n 

Telecom Replatory Authority of ladia 
Imposition of Uniform Licence Fee 

(Deb. 2, Vol. XXXVII, 03-12-2003) 
CoI.J73-74 

Monopoly of Cable Operators 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Co1.216-17 

Regulator for Cable Business 
(Deb. 5, Vol. XXXIX, 05-02-2(04) 
Col. 25-3 I 

Survey by TRAI 
(Deb. 2, Vol. XXXVII, 03-12-2(03) 
Col. 109-11 

TRAI Direction for Voice Mail Services 
(Deb. 7, Vol. XXXVII, 10-12-2(03) 
Col. 109-10 

Telecom Routes 
Completion of Routes 

(Deb. 4, Vol. XXXIX, 04"()2-2004) 
Licence to Telecom Players Col. 65-68 

(Deb. 7, Vol. XXXVIJ. 10-12-2003) , Telecom Sector 
Col. 324-25 

Losses of Public 
Companies 

FDI in Telecom Sector 
Sector Telecom! (Deb. 7, Vol. XXXVII, 10-12-2003) 

(Deb. 12, Vol. XXXVIII, ~ 7-12-2003) 
Col. 48-49 

Telecom Network 
Expansion/Modernisation of Telecom in 

Jhmhand 
(Deb. 4, Vol. XXXIX, 04-02-2(04) 
CoI.n.74 

CoUI 
FDI Policy for Telecom Sector 

(Deb. 2. Vol. XXXVII, 03-12-2003) 
Col. 204-06 

Infrastructure Development in Telecom 
Sector 
(Deb. 2. Vol. XXXVIl, {n~12·2003) 
Col. 303-04 
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Padtage for Telecom Sector 
(Deb. 4. Vol. XXXIX. 04-02-2004) 
Col. ISO-51 

Setting up of Group for Telecom Sector 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col46U9 

Uparaded WLL Mobile Services 
eM· 2. Vol. XXXVU. 03-12-2003) 
Col35s..~ 

TeIeeoa Senica 
Imposition ofURifonn LicaK:e Fee 

(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 37J..74 

lntcgraled Licensing System 
(Deb. 12. Vol. XXXVIII, 17-12-2003) 
Col 319-20 

Performance ofBasic Te~iaIlion 
Service 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col 432-33 

Telecom Services 
(Deb. 7, Vol. XXXVII. 10-12-2003) 
Col 233 

Tdrcow ... ialdola 
Expenditure on Works 

(Deb. 4, Vol. XXXIX. 04-02-2004) 
CoL 30 

Group of Mirtista's on Telecom MaIlers 
(Deb. 12, Vol. XXXVIII. 17-12-2003) 
CoI.49-S2 

Performance ofWU Seriicea 
(Deb. 2. Vol. XXXVII. 03-12-20(3) 
Col. 137-31 

WLL Connections in Sundarban Areas, 
West Bengal 
(Deb. 2. Vol. XXXVII. 03-12-20(3) 
Col. 117-18 

Tdellledkl8e 
Telemcdicine Guidelines 

(Deb. 12, Vol. XXXVIII. 17-12-2003) 
Col.74-7S 

TeIe"" BHII 
Collection of Arrears 

(Deb. 7. Vol. XXXVIl, 10-12-20(3) 
Col. 237-39 

Excess Billing 
(Deb. 12. Vol. XXXVIII,17-12-2003) 
Col. 185-16 

1eIeplaOlle BoodtI 
PCOs to Handicapped Persons 

(Deb. 7. Vol. XXXVII. 10-12-2003) 
CoI.J~ 

Public Telephone Booths in Bihar 
(Deb. 4. Vol. XXXIX, 04-02-2004) 
Col 100-01 

Telepbooe Booths in eac:h Village 
(Deb. 7. Vol. XXXVII. 10-12-2003) 
Col. 251 

Tellp.OIIe COIIacctioIII 
Telepbone Connection in Madhya 

Pradesh and Hi .. 
(Deb. 4, Vol. XXXIX. 04-02-2004) 
ColI02~ 

Waiting List for Telephone Connections 
(Deb. 7. Vol. XXXVII. 10-12·2003) 
CoL 22 .... 2S 

WallinS List for Telephone Connections 
in Bihar 
(Deb. 4. Vol. XXXIX, 04-02·2004) 
Col. 45-46. 63-64 

WLL Landline Phone Connections 
(Deb. 2. Vol. XXXVII. 03.12.20(3) 
CoL 432 T..,.... £KdullIpS 

WLL in Rural Areas Expaniion ofTelepbone E~ in U .P. 
(Deb.·2. Vol. XXXVII. 03.12-20(3) (Deb. 4, Vol. XXXIX, 04-02.2004) 
Col. 123·24 Col. 124030 
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Opening of New Telephone Exchanges ·1 Domestic Telephone Tariff 
(Deb. 7, Vol. XXXVII, 10-12-2003) (Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. I S4-SS Col. ~7 

Postsrrelcgraph Offices and Telephone Installation of MARRS Telephones 
Exchanges inA.P. . (Deb. 12, Vol. XXXVIII, 17-12-2003) 
(Deb. 12, Vol. XXXVllI,17-12-2oo3) I CoJ.191.AJ2 
Col. 29S d· th fi .. f ,Nee to Improve e unctaonmg 0 

Setting up of Telephone Exchange i telephones in Banaskantha 
(Deb. 12, Vol. XXXVIIl,17-12-2003) I Parliamentary Constituency, Gujarat 
Cot.3SS-62 , (MUR377) 

Targets for Opening of New Telephone I (Deb. 12, Vol. XXXVIII, 17-12-2003) 
Exchanges i CoIA23 
(Deb. 7. Vol. XXXVII, 10-12-2003) II Need to restore concessional tariff to rural 
Col. 242-44 landline telephone subscribers in 

Telephone Exchanges in Hilly Areas I Dakshina Kannada Telecom district 
(Deb. 12. Vol. XXXVIII. 17-12-2003) I (MUR377) 
Col. 341-42 I (Deb. 3, Vol. XXXVII, 04-12-2003) 

Telephone Exchanges in Karnataka I Col 311 
(Deb. 12. Vol. XXXVIII, 17-12-2003) I Performance of Village-Public Telephone 
Cot. J06-07 ! Scheme 

Telephone Exchanges in Orissa ! (Deb. 2, Vol. XXXVII, 03-12-2003) 
(Deb. 7, Vol. XXXVII, 10-12-2003) I CoI.S7~ 

Coli 89-90
1 
I Poor Service of 197 and 198 

Telephone Exchanges in Rajasthan (Deb. 2, Vol. XXXVII, 03-12-2003) 
(Deb. 2. Vol. XXXVII, 03-12-2003): CoI.328-29 

Col. 292-94 i Rail Tickets on Phone Calls 
TeIepIaoM Rea.... !, (Deb. 13. Vol. XXXVlIl, 11-12-2003) 
Need to rationalize telephone rentals for Col343-44 

rural and urban areas in die country I Replacement ofMARR Telephones 
(MURJ77) I (Deb. 2. Vol. XXXVII. 03-12-2003) 
(Deb. 3, Vol. XXXVII. 04-12-200J) I CoL32S 
Col.J8S 

Ius'fi' Review ofVPT 
Need to review RuraVUrban c I iCatIOO (Deb. 2, Vol. XXXVII, 03-12-2003) 

criteria fixing rentals of telephones Col 278-79 
(MUR317) . 
(Deb. 10. Vol. XXXVII. 15-12-2003) STDIISD and FAX Facility in Village 
Col. 473 Panchayat 

TeIepIaoaeI (Deb. 12, Vol. XXXVIII,17-12-2003) 

CeUularlMobile Phone facility in west', CoI.2~79 
B pi Surrendering ofTclephone 
(';:b. 2. Vol. XXXVII, 03-12-2003)', (Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 294-95 I Col. 361-69 
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Telephone Connectivity in Rural Areas I ~rroris .. 
(Deb. 2. Vol. XXXVII, 03-12-2003) [ Bomb 81asls in Mumbai 

CollIS-17 ! (Deb. 1, Vol. XXXVII, 02-12-2003) 

Telephone Exchanges in West BenpJ I . Col. ISO-51 
(Deb. 2, Vol. XXXVII, 03-12-2003) i CrossBorderTmorism 

ColI04-OS I (Deb. I, Vol. XXXVll. 02-12-2003) 
Telephone Facilities to Gram Panchayats! Col. 136-38 

(Deb. 2, Vol. XXXVII. 03-12-2003) I Indo-Turkey Agreement Against 
Col. 101-09 Terrorism 

Telcpboncs to Village Pancbayaas (Deb. 2, Vol. XXXVII, 03-12-2003) 
(Deb. 7, Vol. XXXVII, 10-12-2003). Col.41S-17 

Col22S-26 Ii Inquiry into Security Lapses 
Villages wilhout Phones (Deb. 3. Vol. xxxvn. 04- t 2-2003) 

(Deb. 2, Vol. XXXVll. 03-12-2003) ColIl3-14 

Col2t~ . I Omisslonofindia'sName 

VPTby PrMteCompanItlS i (Deb 7 Vol XXXVII 10-12-2003) 
(Deb. 2, Vol. xxxvn, 03-12-2003) i Coli»-3}' . 
CoI.410-12 I 

. . i PMF Penonnelltilled in Encounter 

V7:.;;:~1. XXXVII. 10-12-2003) 1 (cDebI 991• Vol. XXXVII, 02-12-2003) 

Col. 204 ; o. 
OSl •• L' fli ~ C ,..' 'n: Terrorism in North Eastern States 
.... ~ lSlo e",y"v,"" onne""lon I ( (Deb. 6, Vol. XXXVII. 09-12-2003) 

(Deb. 2, \b1. XXXVII, 03-12-2003)! Col 143-44 
Col 307-09 ! Terrorist Activities 

Waiting Lists : (Deb. I, Vol. XXXVII. 02-12-2003) 

(Deb. 2, Vol. XXXVII, 03-12-2003); CoI.15S-Sa 

Col 361-66 i Terrorist Base on l.oCIBorder 

Waiving ofCbarges I (Deb. J I, Vol. XXXVIU, 16-12-2003) 
(Deb. 7, Vol. xxxvn, 10-12-2003) i Col.20J.Q2 

Col 27S-76 ; Use of Mobilc by Militants 

1'IImIioaAudietlecMeatIl...... ! (Deb .. 6, Vol. XXXVII, 09-12-2003) 

Television Audience Measurement5 i Col. 142-43 
(Deb. 5, Vol. XXXIX, 05-02-2004) ! Terroritts 

Col. I ~ i Shifting of8ase by International Terrorists 

.... EaqaIry . (Deb. 2, Vol. XXXVII, 03.12.20(3) 

Tender Enquiry in OOS&.D Cot 1l4-3S 
(Deb. 4, Vol. XXXVII, OS·12·2003) I TerroristOutfits 

Col26S-66 1 (Deb. I. Vol. XXXVII. 02.12.2003) 
I 

TerritorialAreuDtstrkt I CoI.20-2J 

&doland and Territorial Areas Districtj Usc of ExpJosi~'es by T erroriSlS 
(Deb. 11, Vol. XXXVIIJ, 16-12-2003) 1 (Deb. 16, Vot XXXVJIl,13M12-2003) 
Col 112 I CoI.31-36 

; 
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Using of Mobile by Terrorists I Textiles 
(Deb. 2, Vol. XXXVII, 03-12-2003) Assistance to Silk Weavers 
CoI.J06.07 I (Deb. 9, Vol! XXXVII. 12-12-2003) 

Te.lt Books Col. 69-70 
N.C.E.R.T. History Book Chemical Free Fabrics 

(Deb. 12, Vol. XXXVIII, 17-12-2003) I (Deb. 9, Vol. XXXVD, 12-12-2003) 
Col.l30 . CoL 235 

N.C.E.R. T. Text Books I Consortiwn of Apparel Export 
(Deb. 2. vor. XXXVII, 03-12-2003) I' (Deb. 14, Vo. I. XXXVIII. 19-12-2003) 
Col. 429 CoI.267~ 

Textile Indultry . Export ofTextiJes 
Expansion of Spindle Capacity I (Deb. 14, Vol. XXXVIII, 19-12-2003) 

(Deb. 14, Vol. XXXVJU, 19-12-2003) I Col. 275-76 
Col. 243-44 I Expon Value 

Loss Making Jute &. Textiles Units li (Deb. 9, Vol. XXXVU, 12-12-2003) 
(Deb. 4, Vol. XXXVII, 05-12-2003). CoL 192-93 
Col. 360-62 ! 

Modernisation of Textile Mill 
(Deb. 4. Vol. XXXVII, 05-12-2003) 
C,oI.S4 

Need to take measures for protecting the 
interests of the textile industry in the 
country (Sub.) 
(Deb. 6, Vol. XXxvtl, 09-12-2003) 
Col 292 

Production of Cotton Textiles 
(Deb. 4, Vol. xxxvn. 05-12-2003) 
Col. 98-100 

Production of Textiles Machinery 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
COl.2S1 

Revenue from Fabrics 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 143-44 Reconstruction Package Committee 

(Deb. 4, Vol. XXXVII, 05-12-2003) Sa!eofAzamJahiMiII 
Co/.371-72 (Deb. 9, Vol. XXXVII, 12-12-2003) 

Schemes for TextiJes Sector CoL 157 
(Deb. 14, \hI. xxxvm, 19-12-2003) Schemes for North-Eastern States 
Col. 43-44 (Deb. 14, Vol. XXXVUI, 19-12-2003) 

Scuing up ofTextile Industry Col. 263-6S 
(Deb. 4, Vol. XXXVII, 05-12-2003) Strengthening the Powerloom Sector 
Col. 201 (Deb. 9, Vol. XXXVII. 12-12-2003) 

Task Force for Textile Industry 
"(Deb. I. Vol. XXXVII, 11-12-2003) 
Ccl.ll2-14 

'lb. Rec:oMtrudioa FHCI 
Reconstruction Package Fund 

(Deb. 4. Vol. XXXVII. 05-12-2003) 
Col. 48-49 

Col. 269-71 
Textile Expons 

(Deb. 4, Vol. XXXVII. 05-12-2003) 
CoI.22S-26 

Textile Trade with Britain 
(Deb. 14. Vol. XXXVIII, 19.-12-2003) 
Col. 260 
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Expansion oflndo-Thailand Trade 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Co1.363-64 

Theft in SBI Branch 

Problems of Tobacco Growers 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col.29-31 

Sale ofTobacco 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col.284-1S 

(Deb. 14, Vol. XXXVIII, 19-12-2003) To ..... 
CoL 127 -

Theft of Booked Luggage 
(Deb. I, Vol. XXXVII. 11-12-2003) 
CoL 125-28 

Theft ofVebicles 
(Deb. 16. Vol. XXXVIII, 23-12-2003) 
CoL 143-45 

Tipr Resenru 
Missing ofTigers from Tiger Racrves 

(Deb. 15, Vol. XXXVI1I.22-12-200J) 
CoI.II4-8S 

TiprSqnd 
Formation ofTiger Squad 

(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 100 

n.c ..... PI'OIIIOCioe 
Time Bound Promotion 

(Deb. II, Vol. XXXVIII, 16-12-2003) 
CoL 96 

TiuueC.han 
Promotion ofTiasue CuItw-e 

(Deb. 5, Vol. XXXVII, 01-12-2003) 
Col. 264-6S 

Tcaceo 
Auction Centre for Tobacco 

(Deb. 4. Vol. XXXVII, 05-12-2003) 
Col. 221-29 

Fixation of Support Prices 
(Deb. 15, Vol. XXXVlJI. 22-12-2003) 
Col96JJ7 

Need to clear the proposal of the 
Karniltaka Government regarding 
pending issues of tobacco growers 
(MUR377) 
(Deb. 16. Vol. XXXVIlI,2J-12.2(03) 
Col. 398 

Advisory on Jammu and Kashmir 
(Deb. 4, Vol. XXXIX. 04-02-2004) 
CoL 19-20 

Agreement between India and MaJaysia 
to Oevetop T aurism 
(Deb. 5. Vol. XXXVII. 01-12·2003) 
Col. 159 

Arrival of Tourists 
(Deb. 5, Vol. XXXVII, 08-12.2(03) 
Col 148-49 

Assistance to States for Centrally 
Sponsored Tourism and Cultural 
SchcrDC'5 
(Deb. 10, Vol. XXXVII. IS-12-2003) 
Col .. 211-82 

Cash Ricll Religious PIKes 
(Deb. 10. Vol. XXXVII, 15-12·2003) 
CoI.2S2 

Circular TraiM through South India 
(Deb. 13, Vol. XXXVIII. 11-12-2003) 
CoL259~ 

Development of Ayodbya as Tourist 
Destination 
(Deb. 10, Vol. XXXVII. 15-12·2003) 
Col.2n.ao 

Development ofTourism 
(Deb. S. Vol. XXXVII. 08-12·2003) 
Col. 80-82. 329-30 

Development ofTourism in North Eastern 
SUilel 
(Deb. I S. Vol. XXXVIII. 22-12-2003) 
Col.n-79 

Development of Tourism in Waned City 
ofDelhi 
(Deb. 10. Vol. XXXVII. IS·12·20(1) 
Col. 324-27 
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Foreign Investment for Tourism 
Development 
(Deb. 10.. Vol. XXXVII, 15-12-2003) 
Col. 395-96 

Global Tourism 
(Deb. 15. Vol. XXXVIII. 22-12-2003) 
Col. 173-75 

Investment by Germany in Tourism Sector 
(Deb. 10.. Vol. XXXVII. 15-12-2003) 
Col. 83 

Legislation to Include Tourism in 
Concurrent list 
(Deb. 5. Vol. XXXVII, 08-12-2003) 
Col. 326-21 

Need to approve the proposals of the 
Govemmem ofGujarat for promotion 
ofwurism in the State (MUR 377) 
(Deb. 13, Vol. XXXVIIII. 18-12-2003) 
Col. 439 

Need to provide connectivity to 
Bhubaneshwar Airpon with Varanasi 
"ia Gaya and upgrade it as an 
International Airport to promote 
tourism in the State (MUR 311) 
(Deb. 4. Vol. XXXIX. 04002-:!OO4) 
Col 290-91 

Opening up of Islands for Tourism 
(Deb. 10. Vol. XXXVII. 15-12-2003) 
Col.3l9-20 

Opening up ofTourism Offices 
(Deb. 10. Vol. XXXVII. 15-12-2003) 
Co1.l36-37 

Package for Tourism Industry 
(Deb. 5. Vol. XXXVII. 0.8-12-2003) 
Col. 255 

Preventing Sex Tourism in India 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col. 343-44 

Rural Tourism 
(Deb. 10. Vol. XXXVII. 1S-12-ZOO3) 
Col. 132-33 

Scheme to Promote Tourism 
(Deb. 10, Vol. XXXVII. 15-12-2003) 
Col. 341 

Sino-Indo Cooperation to Promote 
rourism 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 139 

Use of Steam Engines to Encourage 
Tourism 
(Deb. 3, Vol. XXXVII. 04-12-2003) 
Col. 107 

Visit of Foreign Tourists 
(Deb. 10, Vol. XXXVII. 15-12-2003) 
Col. 423-26 

Visit of Tourists to Nonh-Eastem States 
(Deb. 10.. Vol. XXXVII. 15-12-2003) 
Col. 80-82 

Tourism Development 

Centrally Sponsored Schemes to Develop 
Tourism 
(Deb. 15. Vol. XXXVIII. 22-12-2003) 
Col. 263-64 

Development of Tourism Infrastructure 
(Deb. IS. Vol. XXXVIII.22-12-2oo3) 
Col. 44-45 

Patriotic T ourisJ1l Deve lopment Project 
(Deb. IS. Vol. XXXVIII.2:!-I:!-2003) 
Col. 151-52 

Tourism Development in Andaman and 
Nicobar 
(Deb. 5. Vol. XXXVII. 08-12-2003) 
Col. 132 

Tourism On'dopmeat Fund 

Tourism Development Fund 
(Deb. 10. Vol. XXXVII. 15-12-2003) 
Col. 427 

lOansm Of1ke 

Closure ofTourism Office at Tel Aviv 
(Deb. 10. Vol. XXXVII. 15-12-2003) 
Col. 222-23 
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Tourism Projects ! Tourist Tnial 
Tourism Projects ! Deccan Odyssey Luxury Train 

(Deb. 5. Vol. XXXVII. 08-12-20(3) i (Deb. 3, Vol. XXXVII, 04-12-20(3) 
Col.~94 l' Col. 139 
(Deb. IS. Vol. XXXVIII. 22-12-20(3) 
Col. 129 I Tourists 

Tourism Projects ofGujarat i Infannalion Technology for Tourists 
tDeb. 15. Vol. XXXVIII, 22-12-20(3) i (Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 218-20 Col. 129-30 

Tourist Cire_ts 
Development ofTourist Circuits 

(Deb. IS, Vol. XXXVIIl.22-12-2oo3) 
Col. 190 

DevelOpment ofTourist Spots 
(Deb. 5, Vol. xxxvn. 08-12-20(3) 
Col 166-67 

Inclusion of Mayong and Pobitora as 
Tourism Circuits 
(Deb. S. Vol. XXXVII. 08-12.20(3) 
Colin 

Take Over of Tourist Places of Hadauti 
Circuit by ITOC 
(Deb. 15, Vol. XXXVIII. 22-12-2(03) 
CoL86-&I 

. Safety of Indian Tourists Atwo.i 
(Deb. 12, Vol. XXXVlIl. )7-12-2003) 

.,CoI.23S-36 
Schemes to AItnItt Tourists 

(Deb. 15, Vol. XXXVIII, 22-12-2(03) 
" Col. 17-24 
~ 

Visit ofTourists 
(Deb. IS, Vol. XXXVm,22-12-2oo3) 
CoOl. 191 

TelkWastes 
EnvironmentaJ Hazards Caused by Toxic 

Wastes 
(Deb. 10, Vol XXXVII, 15-12-2003) 
Col 364-65 

Tourist Circuit Set up by North East 
Council Toy ...... 
(Deb. IS, Vol. XXXVlll, n-Il-2(0)} l Use ofTay Planes by Militants 
Col. 194 . (Deb. I. Vol. XXXVII. 02-12-2(03) 

Tourist Gaidn Col. 169 
Guidelines for Tourisa Guid~'S ThyTraia 

(Deb. IS. Vol. XXXVIII. 22.12.2(03) Wj&hdrawalofToyTrain 
Col. 215 

(Deb. 13, Vol. XXXV Ill, 11-12-20(3) 
THril1 Resoru 

Need \0 develop Adibadri in Ambata 
Parliamentary Constituency. Haryana. 
asa touri~ rewrt(MUR 377) 
(Deb. 6. Vol. xxxvn. 09-12-2003) 
Col 304 

Need to develop Dudhawa National Park 
in Kheri Parliamentary Constituency in 
U .P. as a tourist resort (MUR 317) 
(Deb. 1 L Vol. XXXVIII, 16-l2-2oo3) 
CoUll 

Col. 99-100 

Trau .. Cftl"" 
Trauma Centres 

(Deb. 7. Vol. XXXVII. 10.12-2(03) 
Col. 201-08 

1radeMart 
Violation ofTrade Mark Ac:t 

(Deb. 2, Vol. xxxvn. 03-12.10(3) 
Col. 445-47 
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1'rade Unions ! Training Centres of Sports Authority of 
Need to formulate a comprehensive i India 

legislation for granting recognition to I (Deb. I, Vol. XXXVII, 02-12-2003) 
trade unions in the country (MUR 377): Col. 126-27 
(Deb. 12, Vol. XXXVIII, 17-12-2003) , Training Institutes 
Col 426 . . . . . 

Retired Trade Union Representatives 
(Deb. 1 S, Vol. XXXVIII, 22-12-2003) 
CoJ.149 

Tnftk CbaUaa 
Computerization ofTraffic ChalJan 

(Deb. 1, Vol. XXXVII, 02-12-2003) 
Col. 49 . 

TraiIliag 
Centrally Sponsored Training 

Programmes ofFPI 
(Deb. 1 S, Vol. XXXVIII, 22-12-2003) 
Col. 101-03 

Training forCISF 
(Deb. 16, Vol. XXXVIJI, 23-12-2003) 
CoL 24344 

Training to Elected Officials from 

Institutions for Training to Construction 
Workers 
(Deb. S, Vol. XXXVII, 08-12-2003) 
Col.9S-98 

Need to provide financial assistance to 
the Government of Kamataka for 
establishing a Modern Training 
Institute and Research Centre for 
drivers at Hassan, Karnataka 
(MUR377) 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 381-82 

Training Institute for the Physically 
Handicapped Persons 
(Deb. S, Vol. XXXIX, 05-02-2004) 
Col. 88-100 

Transgenic Crop Policy 

Muni<:ipalities and Corporations Review ofTransgenic Crop Policy 
(Deb. 11. Vol. XXXVIII, 16-12-2003): (Deb. 15, Vol. XXXVIII, 22-12-2003) 
Co\.243-44 ! Col.21 i 18 

Training to Representatives under SGSY ! Tnasbipment Policy 
(Deb. II, Vol. XXXVIlI, 16-12-2003) i T h' t P I' fFCI , rans Ipmen 0 ICY 0 
Col. 223-25 i (Deb. 14, Vol. XXXVIII, 19-12-2003) 

Training 10 Senior Police Officers by FBI; Col. 299-300 
(Deb. 6, Vol. XXXVII, 09-12-20(3) \ lion 
Col. 133-34 ' Traaspcllu 

TnlniDI Ceatm 
Comprehensive Scheme for New Training ; 

Centres 
(Deb. 5. Vol XXXVII. OS-ll-l003l 
Col. 3\0 . 

Opening and Expansion of Schools/ 
Boarding Schools/Colleges/Hostels! . 
Technical Training Centres . 
(Deb. 13. Vol. XXXVIII, IS-12-2003) : 
Col. )60-66 

Delay in Projects 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 262-68 

Funding by HUDCO for Metropolitan 
Transport Systems 
(Deb. II, Vol. XXXVIII. I~ 12-2003) 
Col. 203 

Integrated Transport System 
(Deb. 12, Vol. XXXVIII. 17-12-2003) 
Col. 61 
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Legislatidn for Urban Transport 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 160 

Mwnbai Urban Transport Project 
(Deb. II. Vol. XXXVIII, 16-12-2003) 
Col. 203-04 

Tamper ProofNumber Plates 
(Deb. 2, Vol. XXXVII, 03-12-20(3) 
Col 322-23 

Transpon Subsidy for Fertilizen 
(Deb. I. Vol. XXXVII. 02-12-2003) 
Cot 36 

Transportation of Bulk Petroleum 
Products 
(Deb. 13. Vol. XXXVIII, 18-12-20(3) 
Col. 355 

Production of Foodgrains in Tribal Areas 
of M.P. 
(Deb. S. Vol. XXXVII, 08-12-2003) 
Col. 171 

Tribal Dev,,-_t Projeds 

Integrate4 Tribal Develop~t Projects 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 140-42 

Trtl •• Girls 
Need to sanction adequate funds for settin, up hostels for the benefit of 

tribal girls in Oajapati distric:t. Orissa 
(MUR3n) 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col 380-81 

World Bank Assistance in Ihe Transpon Tna.J Welfare 
Sector Funds under TSP to Manipur State 
(Deb. 14. Vol. XXXVIII, 19-12-20(3) (Deb. 14. Vol. XXXVIII. 19-12-20(3) 
Col. 232-33 Col. 14748 

Tra ... Ceetres 
Trauma Centres 

(Deb. 2, Vol. XXXVII. 03-12-2003) 
Col 102 

Travelilt&A.bro8d 
Emigration Check for Travelling Abroad 

(Deb. 15, Vol. XXXVIII. 22-12-2003) 
CoI.IS-16 

Trees 
Shisum Trees 

(Deb. 10. Vol. XXXVII. 15-12-2003) 
Col. 211-12 

Tree Plantation in Wasteland 
(Deb. 1 I, Vol. XXXVIII. 16-12-2003) 

Need to look into lhe demands ofSanthali 
Bhasa Morcha and JDP for me Welfare 
ofAdivasis(MUR377) 
(Deb. 15, Vol. XXXVIII. 22-12-2003) 
Col 322·23 

Need to take initiatives to evolve tribal-
friendly proarammes for Ihe benefit of 
Advasis and Moolvuit of llwkhand 
(MUR3n) 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
CoUll 

Releasing ofCcntral ShIre for ST Sc:hemes 
(Deb. 14. Vol. XXXVIIl.ICJ..I2-2003) 
Col. 90-91 

Col 171-79 WelfareofTribals 
TribalAreu (Deb. 9, Vol. XXXVII. 12-12·2003) 
Malnutrition in Ad;vlli Areas i Col. 103 

(Deb. 4. Vol. XXXIX. 04-02-2004) I Triball 
C4~.IS~.. . \i Distribution of Forett Land amon,st 

Naxalne ActIVitieS In Tribal Areas I Landless Adivuit 
(Deb. 14, Vol. XXXVIII. 19-12-2003) I (Deb. 5, Vol. XXXVII. 08-12-2003) 
Col. 204-OS 1 Col. 209-10 
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Land ofTribals I Tripu ... ' 
(Deb.l4, Vol. XXXVIII, 19-12-2003) I Establishment of Medical College in 
Co\. 61 ~2 Tripura 

Need to clear the pending projects (Deb. 7, Vol. XXXVII, 10-12-2003) 
providing for civic amenities to the I Col. 321-23 
tribal.people in B.haruc:h Parliamentary I Need to introduce cellular/mobile phone 
conJtltuency, GUJarat{MUR 377) I services in Tripura(MUR 377) 
(Deb. 2, Vol. XXXVII, 03-12-2003), (Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 487 I Co1.326 

New Scheme for Tribals 11\dtioa Fees 
(Deb. 14, Vol. XXXVIII, 19-12-2003) . Hike in Tuition Fees 
COJ.63-6S I (Deb. 6, Vol. XXXVII, 09-12-2003) 

Protection ofTribals Col. 245-46 
(Deb. 14, V<.'1. XXXVIII, 19-12-20(3) Turkey 
Col. 131-32 

Rehabilitation Scheme for Tribals 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 176-77 

Scheme for Selection 
(Deb. II, Vol. XXXV11J, 16-12-2003) 
Col. 127-2a 

Agreement between India and Turkey 
(Deb. 5, Vol. XXXIX, OS"{)2-2004) 
Co\. 139-40 

Indo-Turkey Agreement Against 
Terrorism 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
CoI.415-J1 

Scheme for Tribals TV CIIa.ads 
(Deb. 4, Vol. XXXVII, 05-12-2003) CBandTVChannel 
Col. 314-16 (Deb. 13, Vol. XXXVIII, 18-12-2003) 

Schemes for Tribal Women Col 136-37 
(Deb. 9, Vol. XXXVII, 12-12-2003) Holding of Foreign Equity in NDTV 
CoI.CM-95 (Deb. 8, Vol. XXXVIl, 11-12-2003) 
(Deb. 14, Vol. XXXVIII, 19-12-2003) Co1.2S6-57 
Col. 240-42 

Tribal Cooperative Societies 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col 274-76 

Tribals Co-operative Marketing 
Development Federation 
(Deb. 14, Vol. XXXVIII, 19-12·2003) 
CoI.ISS-88 

Tribuuls 
IT Tribunals 

(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 201 

Scuina up ofTribw\8l 
(Deb. 13, Vol. XXXVIII, 11-12-2003) 
C.oL40 

Introduction of Kisan Channel 
(Deb. 5, Vol. XXXIX, OS"{)2-2004) 
Col. 224-25 

Regulation of Advertisements of Pay 
Channels 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
C.oI. 101 

Revenue from Advertisement for Pay 
Channels 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 310 

Violation of Guidelines by Private TV 
Channels 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col 193-95 
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TV Procramaaes 
Ap~ov.Uo~ 

(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 113-75 

Committee on Advertisements! 
Programmes Code: 
(Deb. 8. Vol. XXXVII, 11-12·2003) 
Col9J.94 

Priority to Regional Programmes on 001 
AIR 
(Deb. 5. Vol. XXXIX, 05-02·2004) 
Col 182-83 

Production of Programmes by Non· 
Departmental Persons 
(Deb. 5, Vol. XXXIX, 01-02-2004) 
CoL5() . 

Programme~Through Direct-to-Home 
Television 

/lOeb. 5, Vol. XXXIX, 05-02·2004) 
CoL 195-96 

Sanctioning of Programmes for 
Doordarshan 
(Deb. 13, Vol. XXXVIII, 11.12.20(3) 
CoJ.S-17 

VIOlation of Guidelines by Doordatshan 
(Deb. I, Vol. XXXVlI, 11-12-2003) 
Col 94 

TVSets 
Impact of CAS on old T. V. Sets 

(Deb. 8, Vol. XXXVU;tI-12-2003) 
CoI.S4-S5 

TVStudios 
Auxiliary T. V. Studios 

(Deb. 3, Vol. XXXVII, 04-12-2(03) 
Co1.373-74 

TV TraosmbsioD 
Need to release funds for building high 

power T. V. transmission centre at 
Radhanpur in Banukantha 
Parliamentary Constituefl(}', Gujarat 
(MUR377) 
(Deb. IS, Vol. XXXVIII, 22-12.2(03) 
Col. 324 

Need to release funds for setting up a high 
power TV transmission centre at 
Racihanpur. Gujaral(MUR 377) 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
CoJ.68 

TV TraftHlittcn 
Need to expedite setting up of a LPT 

Maincenance Centre at Adoor. KcraJa 
(MUR317) 
(Deb. 3. Vol. XXXVII. 04-12-2003) 
Col. 382 

Pilot Project on TV through K U Band 
(Deb. 13, Vol. XXXVIII. 11-12-2(03) 
CoI.8().81 

lIA£ 
Joint Cyber UnivenUy in UAE 

(Deb. )2, Vol. XXXVIII, 11·12-2003) 
Col 243-44 

Opening of UAG Consulates in State 
Capilals 
(Deb. 2. Vol. XXXVII, 03·12-2003) 
CoI.97.1J1 

VDISHA Project 

UDiSHA Project 
(Deb. 2, Vot XXXVII. 0)~12-2003) 
Col. 206-07 

VI1ruo.if: Tatiac 
Ultrasonic Testing of Mc,vlna Pans 

(Deb. S, Vol. XXXIX, 05-02-2004) 
Col. 140-41 

Va. MedichNI 
Irregularities in Purchase ofCOHS UlWli 

Medicines 
(Deb. 7. Vol. XXXVII, 10-12-2(03) 
Col. 198-201 

Soon Supply of Unani Medicines 
(Deb. 12, Vol. XXXVIII,17-12-2003) 
Col. 240 

Standard or Ayurvedic. Unani and 
Homoeopatby Systems of Medicine 
(Deb. 4. Vol. XXXIX, 04-02-2004) 
Col. 16-17 
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U.authorised Colonies I Unemploymeat 
Building Plans for Unauthorised Colonies I Exploitation of Unemployed Youths by 

(Deb. 16, Vol. XXXVIII, 23-12-2003)! Private Security Agencies 
Col. 287-88 ! (Deb. 10, Vol. XXXVII, J5-12-2003) 

. : Col. 273-74 
Need to regulanse unauthorised colonies . 

in Delhi and to allow Members of : Growth Rate of Unemployment 
Parliament to utilize the MPLAD funds: ~;~~' Vol. XXXVII, 08-12-2003) 
for development of such colonies : 
(Sub.) 
(Deb. 15, Vol. XXXVIII, 22-12-2003) i 
Col.3l8-19 

Unauthorised CODItrvdioR 

Need to provide unemployment allowance 
to all the registered unemployed youth 
in the country (MUR 377) 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 493 

Illegal Construction in Chandni Chowk 'Need to take concrete steps to mitigate 
(Deb. II, Vol. XXXVIII, 16-12-2003) t the problem of unemployment in the 
CoI.IOI~ . countty(MUR377) 

Ulldernourishawrt 
(Deb. 6, Vol. XXXVII. 09-12-2003) 
Col. 305-06 

Undernourishment Removal of Unemployment in Rural Areas 
tDeb. 7. Vol. XXXVII, 10-12-2003)' (Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 151-53 Col. 63-64 

Undernutrition in Country : Unemployed Youths 
(Deb. 7, Vol. XXXVII, 10-12-2oo3)! (Deb. 10, Vol. XXXVII. 15-12-2003) 
Col. 305-08 ! Col. 250-52 

Uaderwortd ! Unemployment Situation in the Country 
(OUR 193) 

Film Personalities link with Underworld. (Deb. 16, Vol. XXXVlII, 23-12-2003) 
(Deb. 16. Vol. XXXVIII, 23-12-2003) I Col. 29-38406 
Col. 197-98 Unemployment situation in the country -

U ..... yedyoutbs (DUR 193) 
Ndt 'd thl II t: (Deb.16,VoI.XXXVlII,23-12-2oo3) ee .0 provI e mon ya owance .0: Col. 438-75 

regIStered unemployed youths rn ; 
Maharashtra and other parts of the: UnemploymcatADowaacr 
cQumry(MUR 377) : Need to provide monthly allowance to 
(Deb 15. Vol. XXXVIII, 22-12-2003) i registered unemployed youths in 
Col. 328-29 Maharashtra and other parts of the 

country (MUR 377) 
Scheme for Unemployed Youths i (Deb. I S, Vol. XXXVIII. 22-12-2003) 

Col. 328-29 (Deb. 15,VoI.XXXVIll.22-12-2003) ; 
Cot U5-16 I ! Need to provide unemployment allowance 

~ia1 Justice/Security Package for Un-~· to all the registered unemployed youth 
Employed Youths in the country (MUR 377) 
(Deb. S, Vol. XXXIX, 05-02-2004). (Deb. 2. Vol. XXXVII, 03-12-2003) 
Col. 221-29 Col. 493 
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UNEPRIpoI1 
UNEP Report on Asian Broan Cloud 

(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col~ 

UNESCO 
UNESCO Aid fur Girls EdUCIlion 

(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 449 

Uuyp.kSyNps 
Usc of Unsafe and Unhygienic Syringes 

(Deb. 4. Vol. XXXIX, 04-02-2004) 
Col75-Tl 

Jobs to Blind Candidates 
(Deb. 5. Vol. XXXIX, 05-02-2004) 
Col 102 

Medium ofUPSC Examination 
(Deb. 6, Vol. XXXVII. 09-12-2003) 
Col. 47-SO 

UMoa Territories 
Collapse ofbridge linking Moti o.man ani 

Nani Daman in the Union Territory of 
Daman and Diu resulting in loss of 
human lives and steps laken by the 
Government in regard thereto (CA) 
(Deb. a. Vol. XXXVII, 11-12-2003) 
Col396407 

Panchayati Raj Institutions in UTs 
(Deb. II. Vol. XXXVIII. 16-12-2003) 

, Col. 176 
.' tJlIit Trust of Illdia 

Bilingual Forms in UTI 
(Deb. 14. Vol. XXXVIII, 19-12-2(03) 
Col. 294 

Uaited KiII&dom 
Immigration Racket Unearthed in U.K. 

(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col49-SO 

Relaxing Conditions for Indians by U. K. 
(Deb. 7, Vot. XXXVII. 10-12-20(3) 
Col. I 27-2a 

Textile Trade with Britain 
(Deb. 14, Vol. XXXVHI.19-12-2oo3) 
Col. 260 

UaltedN .... 

Omission oflndia's Name 
(Deb. 7. Vol. XXXVII, 10-12-2003) 
Co1330-3 I 

Permanent Membership in UNSC 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 110-11 

PM Visit to UN 
(Deb. 7, Vol. XXXVII, 10-12-20(3) 
Col. 289-90 

UN Resolution of Right to Self 
Determination 
(Deb. 7. Vol. XXXVII, 10-12-20<l3) 
Col. 210 

U ..... NatiMlDet ... I •• ,....,.. ... 

UNDP Assistance in Jute Sector 
(Deb. 4, Vol. XXXVII. 05-12-2003) 
Col. 249-65 

URited SIaWI of Aawrica 

Additional SpIM:C for Indian Mission in 
US 
(Deb. 2, Vol. XXXVII, 03-12-200]) 
Col. 372-73 

AgmmenI wilb United SUlCI In Space 
Sector 
(Deb. 2, Vot. XXXVII. 03-12-2003) 
Cot349-SO 

Conditions Imposed by US for 
Outsourcing 
(Deb. 14, VoI."XXXVIII.19-12-2(03) 
Col. 216 

Defence Cooperation with U ,S. 
(Deb. 4. Vol. XXXIX, 04-02-2004) 
('.01. 34-35 

Export of Rice to USA and EU 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col.216-17 
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Expon of Tea to US 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 69-70 

Expon to US Market 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 36 

Grant ofVisa by US 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 337-38 

Impon of Marine Products by USA 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 40-41 

India's Suppan 10 US to Resolve Trade 
Talks a! WTO 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
(,01.177-78 

Trade Agreements with China and USA 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 36&-69 

Two Ambassadors iii US 
(Deb. 12, Vol.'XXXVIII, 17-12-2003) 
CoI.3~7 

U.S. Suppon to India on Fencing Issue 
(Deb. 2, Vo!. XXXVII, 03-12-2003) 
Col. 467-68 

US Regulations for Indian Food Products 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 145-46 

US Warning to India 
(Deb. 12. Vol. XXXVIIJ, 17-12-2003) 
Col. 260 

Indo-US Cooperation in High Technology Uaiversities 
(Deb. 12, Vol. XXXVIII, 17-12-2003) According Universities of Excellence 
CoL 99 Status 

Loan from America by IOCl (Deb. 4. Vol. XXXIX. 04-02-2004) 
(Deb. 3, Vol. xxxvii. 04-12-2(03): CoI.109-1O 
Col.238 i Awarding of Accreditation/Deemed 

MoU with Chart Industries of US for i University Stalus 
Technological Collaboration (Deb. 12. Vol. XXXVIII, 17-12-2003) 
(Deb. 5, Vol. XXXIX. OS"()2-2004) C0I.33940 
Col. 86-87 

Offensive Portrayal of Hindu God 
(Deb. 7. Vol. XXXVII. 10-12-2003) 
CoI.216-17 

Omission oflndia's Name 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col.33~31 

Pak Demand for Weapons from U.S. 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
C'ol. 265-66 

Purchase ofOilfields by ONGC-Videsh in 
USA 
jDeb. 5. Vol. XXXIX, 05-02-2004) 
CoI.212-13 

Recruitment of Ex-Servicemen in U.S. 
Force 
(Deb. 4. Vol. XXXIX. 04-02-2004) 
Col. 69-70 

Coun Cases against JNU 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 286-87 

Deemed Universities Status to Colleges 
(Deb. 12. Vol. XXXVIU, 17-12-2003) 
Col. 85-87 

Deemed University Status for Research 
Institutes 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 103·256 

Deemed University Status to Research 
Institutes . 
(Deb. 8. Vol. XXXVII, \l-12-2003) 
Col. 358-60 
(Deb. 14, Vol. XXXVIJI, 19.12-2003) 
Col. 13540,214-15 
(Deb. 16. Vol. XXXVIII. 23·12-2003) 
Col. 191,319·20,329-31 
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Dccmcd University Status to Research I Setting Up of University 
lnItitutions I (Deb. 2, Vol. XXXVII, 03-12-2003) 
(Deb. 16, \W. XXXVIII,21-12-2003) I CoI.228-29 
Col 269-'70 . - . 11 Setting up of University for Disabled 

DeareesA ..... byCenlralUnivcrsities (Deb. 7. Vol. XXXVII, 10-12-20(3) 
(Deb. 2, \W. XXXVII. 01-12-2003) Col. 138-39 
Coll69-'70 I UGC Grants 10 Colleges and Universities 

DaaoIition of ....... VItib in Delhi I (Deb. 7, Vol. xxxvn. 10-12-20(3) 
u.Mnity I CoI.1I3-104 (Deb. 7. ~ XXXVII. 10-12-2003) 
Col~ University Status to NIFT 

! (Deb. 4. Vol. XXXVII, OS-12·2003) 
krepIIrkieI' JNU I 

(Deb. 12, :.. XXXVIII. 17-12-2003) I Col. 237 
Col 231 Vacant Posts in Central Universities 

JoiatCyberUniwnilyin UAE I (Deb. 7, Vol. XXXVII. 10-12-20(3) 
(Deb. 12, \bl. XXXVIII. 17-12·2003) ! CoI.2U 
Col~ I Uai"enityDeirftl 

LiccnseI tor Community Radio i Installation of Computer Micro Chlpli on 
(Deb. I, \\)I. XXXVII. 11-12-2003)! l>egtees 
ColI44 ! (Deb. 4, ~ol. XXXIX. 04-02.2(04) 

New Research Work at Agriculture 'I' Col. 54 
Universities i Ullivenit)' G ... ats CHi ..... 
(Deb. S, \\)I. XXXVII. 01-12-2003) I d . U' . G t ColM I Amen ments an nlverslty ran s 

! Commission Act 
Pcrfonnanc:eofCenttal UniveBities I (Deb. 12. Vol. xxxvm, 17-12-2003) 

(Deb. 12. Vot.XXXVIlI.17-J2-200~) I· CoI.240-4J 
Col 132-40 

. ... Ii Awarding of Accreditation/Deemed 
Pnvate UnlYerSrtJes University Status 

(Deb. 12. Vol. XXXVIIl, 17-12.20(3) 1 (Deb. 12, Vol. XXXVIII, 17-12-2(03) 
CoL 309-11 ; CoI.339-40 

Removal of Courses by Delhi University ; Chan . N fU fiC 
~~12, Vol. XXXVIII. 17-12-2003): (r:,~n12~\xxvill. 17-12-2003) 

Sening up of Defence University in 
Haryana 
(Deb. I, Vol. XXXVII. 11-12-20(4) 
CoI.2OI-09 

Setting up oflndian Maritime Univcnity 

Col. 280 
Insrallation of Computer Micro Chips on 

Desrccs 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
ColS4 

(Deb. 4, Vol. XXXIX. 04~2·20(4) Ph. D. Papers on Internet 
Col. 94 (Dcb.12. Vol. XXXVIII, 17-12·2003) 

Seuing up ,of International University of 
Buddhist Studie$ 
(Deb. 7. Vol. XXXVII, 10-12-2003) 
Col. 234 

Col 81-12 
Prep_ion ofCoacept Paper by U.fiC. 

(Deb. 4, Vol XXXIX. 04-02·2004) 
Col. 141 
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Setting up ofColleg~ of Excellence ! Social ~urity SdIeme for Unorganised 
(Deb. 7, Vol. XXXVII. 10-12-2003) Sector 
Col. 205 I (Deb. 10, Vol. XXXVII, 15-12-2003) 

Setting up of Expert Committee by UGC I Co1.9-11 
(Deb. 12, Vol. XXXVIII, 17-12-2003) U ..... WorIl 
Col. 142-43 QuantiflC8lion ofUnpaid Work 

Setting up of Institutions for Science (0$.12, VoI.XXXVIII,17-12-2003) 
Studies Col. 331-32 
(Deb. 4, Vol. XXXIX, 04-02-2004) U.odIIdMEI~ 
Col. 56 Unproductive Expenditure 

UGC Grants to Colleges and Universities (Deb. 13, Vol. XXXVIII, 18-12-2003) 
(Deb. 7. Vol. XXXVII. 10-12-2003) i CoI.387 
CoI.8l-l04 I U ..... Dn ..... 

Withdrawal of Extended College Schemes I Central Assistance under URIF 
byUGC (Deb. 16, Vol. XXXVIII,2l-12-2003) 
(Deb. 4. Vol. XXXIX, 04-02-2004) I Co1.321-25 
Col. 134 

j Development of Chandigarh 
UnlawfulOrganlutioas I (Deb. I, Vol. XXXVII, 02-12-2003) 
Need to impose a ban on organisations i CoI.l90-92 

supporting subversive activities I Development of Small and McdiwnTowns 
(MUR377) ! (Deb. 16, Vol. XXXVIll,23-12-2003) 
(Deb. 8, Vol. XXXVII, 11-12-2003) I Col. 137-38 
Col. 407 . . I' fi UrbanT ' legis atlOO or ransport 

Shelter by China to ULFA I (Deb. I, Vol. XXXVII, 02-12-2003) 
(Deb. 4, Vol. XXXIX, 04-02-2004) I ColI60 
Col. 107.01 Need to rationalize telephone rentals for 

UnorpDilcd Labouren I rural and urban areas in the country 
Unorganised Labourers under Pension II (MUR377) 

Scheme (Deb. 3, Vol. XXXVII, 04-12-2003) 
(Deb. 5, Vol. XXXVII. 08-12-2003)! CoLll5 
Col. 319-20 I Scheme of Night Shelters for Urban 

I U abed Sector I Shelterless 
aorp I (Deb. 16, Vol. XXXVIII, 23-12-2003) 

Employment Genention in Organised and', Col. 23-28 
Unorganised Sectors . . 
(Deb. IS. Vol. XXXVIII. 22-12-2003) Study on Developing BaSIC Urban . I Infrastructure 
Col. 28-33 . '1 (Deb. 6, Vol. XXXVII, 09-12-2003) 

Minimum Wages to UnorgaOlsed Sector CoI.~7 
(Deb. 10, Vol. XXXVII, 15-12-2003) I Ha 
Col. 178-79 ! Urban t 

fW . U . d "'--t ; Urban Haat Poverty 0 . omen m OOrglOlse J<N or ! 2 2003 
n...b 12 Vol XXXVIII 17-12.2003): (Deb. 9, Vol. XXXVII, 12-1 - I G;j19-io . , I Col. 199-202 
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U ..... RdonDs IlICe8tives Filud 
Central Assistance under URIF 

, Need for a Special Package to check 
, increasing pollution in Kanpur. 

(Deb. 16. Vol. XXXVIII. 23-12-200) • 
Col 321-i5 . 

U"~ 
Departments of Urdu 

(Deb. 12. Vol. XXXVIll, 17-12-2003) 
Cot36US 

Uttar"""" 
Airport at Muzatfamegar . 

(Deb. 10, Vol. XXXVII. 15-12·2003) : 
~19S ' 

Approval to Power Projects of UP 
(Deb. 3, Vol. XXXVIJ, 04-12-2003) 
Col. 183 

Bridges on Rivers in UP 
(Deb. 2, Vol. XXXVII. 03-12-2003) : 
Col 131-39 

DeJhi..AgJa Carridor 
(Deb. 2, Vol. XXXVII. 03-12-2003) 
~460-61 

Development of Ayodhya as Tourist 
Destination 
(Deb. 10, Vol. XXXVII. 15-12.2003) 
Col 277-10 

Expansion ofTelephone Ex.changes in U,P. 
(Deb. 4. Vol. XXXIX. 04-02-2004) 
Col 124-30 

GomIi River FrontProjea 
(Deb. S. Vol. XXXVII, 0 ... 12-2003) 
Col 277 

Merger of Haridwar District with 
Uttar Pradesh 

'(Deb. 6, Vol. XXXVII, 09·12·2003) 
CoI.IS3-S4 

Missing of Monkeys in MeeM 
(Deb. 10, Vol XXXVII. 15.12.2003) 
Col 223-24 

National Hi&hwayi in UUar Pradesh 
(Deb. 1, Vol. XXXVII. 10.12-2003) 
Col.t92 

Uttar Pradesh (MUR 377) 
(Deb. 12. Vol. XXXVIII. 17·12·2003) 
Col. 424-25 

Need for construction of a bridge on river 
Saryu at Bidhar Ghat and proper repair 
and maintenance of Bidhar· 
Ghanghala·KhaJ ilabad-Karmaini road 
in Uttar Pradesh under Central Road 
Fund Sclteme(MUR 377) 
(Deb. 3, Vol. XXXIX, 03-02·2004) 
Col. 73·74 

Need for construction of an underground 
rail bridge at Kaarvi in Chitrakoot 
distrit1 in U.P. (MUR 377) 
(Deb. 13. Vol. XXXVlIlI. 18-12-2003) 
Col. 442-43 

Need for early completion of National 
Highway No.2 between Auraiya and 
Sirbhqanj in Etawah Parliamentary 
Constituency. U .P. (MUR 377) 
(Deb. 7, Vol. XXXVII. 10-12·2003) 
Col. liS 

Need to depute a Cenlral IUm to review 
the rural development work in 
Pratapgarh district, Uttar Pradesh 
(MUR377) 
(Deb. 6, Vol. XXXVrJ, 09-12-2003) 
q,t.309 

Need to develop Dudhawa National Park 
in Kheri Parliamentary Constituency in 
U. P. as a tourist resort (MUR 317) 
(Deb. 11. Vol. XXXVlII. 16-12-2003) 
CoI.3I1 

Need to enquire into the irrqpIlarities being 
commiued in the implementation of 
rural development projects in 
P/'IbIpIIIrtI Parlilmentlly c:onstJuJency. 
Uuar Pradesh (MUlt 311) 
(Deb. 5. Vol XXXIX. OS.o2·20(4) 
Col. 210 
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Need to ensure that the dues of sugarcane ! Overbridge on Rapti River 
tofannersofBilariTehsilofMoradabad (Deb. 7, Vol. XXXVII. 10-12-2003) 
district, Uttar Pradesh are paid by the Col. 179-80 
sugar mill at Raja-ka-Sahaspur Reported demolition ofRavidas Temple 
(MUR377) in Hastinapur, Uttar Pradesh (Sub.) 
(Deb. 8, Vol. XXXVII, 11-12-2003) (Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 413 Col. 299 

Need to include the name of a freedom 
fighter from Uttar Pradesh 'late Uda 
Devi' in the list of Freedom Fighters 
(MUR377) 
(Deb. 12, Vol. XXXVIIl,17-12-2003) 
Col. 427-29 

Need to provide adequate funds for 
de-silting of Varona river in Phulpur 
Parliamentary Constituency, 
Uttar Pradesh with a view to check 
recurring floods (MUR 377) 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 307 

Need to relax norms for procurement of 
paddy in Uttar Pradesh and Bihar (Sub.) 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
CoI.3~1 

Need to release adequate funds for proper 
maintenance and upgradation of 
National Highway No. 76 in Banda and 
Chitrakoot districts of Uttar Pradesh 
(MUR377) 
(Deb. I, Vol. XXXVII, 11-12-2003) 
Col. 412 

Selection of LPG Dealers for V.P. 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 122-23 

Training Centres of Sports Authority of 
India 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 126-27 

Transhipment Policy ofFCI 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 299-300 

Villages Electrified by Solar Batteries in 
U .P. and H.P. 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 158-59 

Ultllraachal 
Development of Adibadri 

(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 164-65 

Development of Airstrips in VttaranchaI 
(Deb. 5, Vol. XXXVII, 08·12-2003) 
Col. 173-74 

Development ofBadrinath 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
CoI.207~ 

Need to run Kaifiat Express from Mau ITBP Mountaineering Team 
Junction in U.P. (MUR377) (Deb. I, Vol. XXXVII, 02-12-2003) 
(Deb. 3, Vol. XXXVII, 04-12-2003) Col. 94 
~~ . ork . I Need to take up gauge conversion w 

Need to start mobile service ~f BS~L ~n. and introduce additional trains in the 
Macchlishhar and Pattt Tehsil In I State of Uttaranchal for its speedy 
Uttar Pradesh (MUR 377) I development (MUR 377) 
(Deb. 5. Vol. XXXVII, 08-12-2003)1' (Deb. 4, Vol. XXXIX, 04-02·2004) 
Col. 351 Col. 292-93 

Opening of Cell for Public in Agra Fort Rail Projects in UuaranchaJ 
(Deb. 10, Vol. XXXVII, 15-12-2003) I (Deb. 8, Vol. XXXVII, 11-12-2003) 
Col.355 I CoLl~7 

! 
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Vaca.t.... I Polio VlCCine Scheme 
Details ofVacut Posts I (Deb. 2, Vol. XXXVII, 03-12-2003) 

(Deb. 14, Vol. XXXVUI, ) 9-12-2003) I Col370-72 
CoI.2S6-S7 i ProcurementofHepatitis-B Vaccine 

Vac:anciesinlncomeTax I (Deb. I, Vol. XXXVII, II-J2-2003) 
(Deb. 14, Vol. XXXVIII. 19-12-2003) Col 162-63 
Col 289 

Vacancy in Reserved Category 
(Deb. 5, Vol. XXXVII. 01-12-2003) 
CoI.lB4-90 

Va:ant Post in Delhi Police 
(Deb. 16, Vol. XXXV Ill, 23-P-20(3) 
Col 213-29 . 

VIcant Posts 
(Deb. 4, Vol. XXXIX. 04"()2-2004) 
Col. 35-36 

Production ofl'yphoid Vaccines 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
CoI.l30-3 1 

Supply ofVacC1ne apinst Encephalitis 
(Deb. 4. Vol. XXXIX, 04-02-2004) 
CoI.54-SS 

Third meeling of Global Alliance for 
Vaccines and Iml1ltlnizatiom 
(Deb. 12, Vol. XXXVIII. \7.12.2003) 
Col. 17-11 

Vacant Posts in Archaeological Survey of Vaccines under- National Immunisation 
India Scheme 
(Deb. 10~ Vol. XXXVII. 15-12-20(3) j (Deb. 4, Vol. XXXIX. 04-02-2(04) 
Col. 409-10 • CoOl. 70 

Vacant Posts in CcnIraI Universities ! VaIedietory RelemteeS 
(Deb. 7. Vol. XXXVI1, 10-12·2003) : 
Col. 211 i Valedictory Reference 

(Deb. 16. Vol. XXXVIII, 23-12-20(3) 
Vacant Posts in ~O/AIR i Col 517-'0 

(Deb. 13. Vol. XXXVIII, 11-12-2003) ; .• 
Col. 232 i Valedictory Reference made in Part·1 of 

i Fourteenth Session of lok Sebha 
Vacant Pasu of Judps 1 (Deb. 4, Vol. XXXIX. 04..()2-2004) 
~~isVol. XXXV,", 19-12-2003): ('01.160-62 

! ValedIctory References 
! (Deb. S, Vol. XXXIX. 05-02-2(04) 

HcpatjtisAand B Vaccination . ; Ulf.371-76 
(Deb. 7, Vol. XXXVII. 10-12-2003) ; 
Col. 71-79 j V...,....CoataitIfrTc"'" 

Vacdaa : CN6fO VaUarpadam Container Terminal 
AIDS " .~; .. - (Deb. It Vol. XXXVII. t 1-12.2(03) 

.accmes : Col. 65 
(Deb. 7, Vol. XXXVll, 10-12-2003) : 
Col. 336-37 : VaImildAlllbedbrAWIIt\'oj .... 

Introduction oflnjeaible Polio Vaccifle$ j Valmiki Ambodklll AwlS YojAfll 
(Deb. 7, Vol. XXXVlJ, 10-12.20(3): (Deb. 1I. Vol. XXXVII1,16-12-20(3) 
Col 133-34 ! CoI.3a-4. 
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VAMBAV Market Intervention Scheme for Potato 
Submission of Schemes under VAMBAY and Onion 

(Deb. It, Vol. XXXVIII, 16-12-2003) (Deb. 15, Vol. XXXVID, 22-12-2003) 
Col. 207-12 CoL 76-77 

Vande Mataram Maternity Scheme I Middlemen in Vegetable Markets 
Vande Mataram Mat 'ty S he I (Deb. 5, Vol. XXXVII, 08-12-2003) 

eml c me 'Col. 123-25 
(Deb. 4, Vol. XXXIX, 04-02-2004) I 
Col. 74--75 MoU with Germany for Onion Export 

Vanlla I (Deb. 14, Vol. XXXVIII. 19-12-2003) 
Col. 215 

Cultivation of Cocoa and Vanila I 00' E Q i Ion xport uota 
(Deb. 10, Vol. XXXVII, 15-12-2003)! (Oeb.14. Vol. XXXVIII, 19-12-2003) 
Col. 247-50 i Col. 152-53 

Varlshrha Willa Vol... i.. 
r" I OOion Intervention Scheme, 2000 

VarishthaBimaYojana , (Deb. 10, Vol. XXXVII, 15-12-2003) 
(Deb. 9, Vol. XXXVII. 12-12-20(3)! CoI.IJ8-39 
Col.49-52 i Policy on Onion Exports 

Vtd Pathshalas 1 (Deb. 14. Vol. XXXVIII. 19-12-2003) 

Establishment ofVed Pathshalas I' CoI.60 
(Deb. 12, Vol. XXXVIII. 17-12-2003) Potato Production 
Col. 202 (Deb. 10. Vol. XXXVII, 15-12-2(03) 

Vecet.bleOil l CoI.3~7 
Production of Vegetable O~ I' Research on Heavy Metal Content in Pa.nt 

(Deb. 4. Vol. XXXVII, 05.12.2oo3)! Samples 
COU21.22 i (Deb. 5, Vol. XXXVII, 08-12-2003) 

i Col. 237 
(Deb. 5, Vol. XXXVII. 08-12-2(01) : 
Col. 159-61 i Veltide N •• ber Plates 

Vesel. bin i Tamper ProofNwnberPIates 
Contaminated Vegetables : (Deb. 2, Vol. XXXVII, 03-12-2003) 

(Deb. 5, Vol. XXXVII. 08-12-2003) I CoL322-23 
C~1. 244-45 ' Vehicle Ownen Canis 

Export of F Nits and Vegetables 
(Deb. 4, Vol. XXXVI1, 05-12-20(3) 
Col. 283-84 

Insurance of Cards to Vehicle Owners 
(Deb. 16. Vol. XXXVIII, 23-12-2(03) 
Col. 2M 

Fluctuating Rates of Onions Vehicles 
(Deb. 5. Vol. XXXVII, 08-12-2003) : BanonCon\lersionofPetrolc.stoCNG 
Col. 84 I (Deb. 2, Vol. XXXVII, 03-12-2003) 

Fruits and Vecetables sold by Mother i Col. 412-1J 
Deify CNG to Private Vehicles 
(Deb. IS, Vol. XXXVIII, 22-12-2003) (Deb. 5, Vol. XXXIX. 05-62-2004) 
Col. 202-03 CoI.lS7-S1 
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Expon by ManICi Udyog Limited 
(Deb. 8. Vol. XXXVII, 11-12-2(03) 
ColS) 

VililaDCe aad MoaitoriaC Committees 
Meeting of Vigilance and Monitoring 

Committees 
Expon of Cars and Two Wheelers (Deb. 16. Vol. XXXVIII. 23-12-2003) 

(Deb. 9. Vol. XXXVII. 12-12-2003) Col. 107 
Col. 87-88 i Vigilance and Monitoring Comminccs 

Fake Number Platcson Vehicles I (Deb. II, Vol. XXXVIII. 16-12-2003) 
(Deb. 16, Vol. XXXVIII. 23-12-2(03) I CoI.157~ 
CoL 181-82" i V.laace C .... 

Growth of Automobile Industry ! Review ofVi,ilance Cases 
~~j Vol. XXXVIII. 11-12-2003)! (Deb. 9, Vo\. xXXVn.t2-12-2003) 

. Col. 143 
LPG Cylinders for Light Vehicles : V' 'lance C 

(Deb. S. Vol. XXXIX. 05-02-2004); 1~IDeb. Il~1. XXXVIlJ.16-12-200J) 
CoI.IS6-57 Col. 249-S2 

Manufacturing of Cars ' 
(Deb. 8, Vol. XXXVII. 11-12-2(03)' V .... aceM«Iaa ... 
Co/.~ I Vigilance M~haPisms in Ministry and 

: PSUs New Emission Norms for Vehicles , 
(Deb. 12, Vol. XXXVIII, 17-12-200J); (Deb. I. Vol. X)(XVII, 11-12-2(03) 
Col 313-14 t Col249-SO 

Sale oflndian Cars in Foreign Countries i V.,.. Rail 
(Deb. S. Vol. XXXIX, 05-02-20(4) Vtg)'IIlRait 
CoL 83-84 (Deb. 13, Vol XXXVIII. \8-12-2003) 

Theft of Vehicles Col 162 
(Deb. 16. Vol. XXXVIII. 23-12-200J) : Violeace 
Cot. 143-45 ; ; Need to provide compensalion and 

Use ofCNG in Vehicles in 8angaIorc City i Kcurity to the victims of reported 
(Deb. 3. Vol. XXXVII. 04.12.20(3): violen4:c in villaae Bddbara in SIlNI 
Col 278 diJlricl of Rewa Parliamentary 

Usc of LPG for AutomObiles Constituency in Madhya Pradesh 
(Deb. 3, Vol. XXXVII. 04-12-2(03) I (Sub.) 
Col. III (Deb. 4. Vol. XXXIX. 04-02·2004) 

VeatareCapitai FUIId Col.l92..1J9 

Venture Capillll Fund ! R~ent incidents of violence in Assam and 
(Deb. 2. Vol. XXXVII 03-12-2(03)! someotherpartsoflberountrydueto 
CoI,431-32 • ! Reauitmenl Policy of the Railways 

I (DUll 193) 

Vacant postS ofVice-Chancellora ! 
(Deb, 12. Vol. XXXVIII, 17-)2-2003) !' 

Col. 196 
i 

(Deb . .t. Vol. XXXVlI. 05~12·2003) 
Col. 41 3-10 
(Deb. 10. Vol. XXXVII. 15.12-20(3) 
Col S37'()31 
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Violence against Women i Voice Man Serviees 
(Deb. 7. Vol. XXXVII, 10-12-2003) i TRAI Direction for Voice Mail Services 
Col. 7'9-84 i (Deb. 7, Vol. XXXVII, 10-12-2003) 

VIPs I Col. 109-10 
Procurement of Jets for VIP's VOIUDtary Rctimaeat SeIletDe 

(Deb. " Vol. XXXVII, 11-12-2003) VRSbyOtlkersofAJS 
Col.83 I (Deb. 6, Vol. XXXVII, 09-12-2003) 

Reply to Letters ofMPs Col. 149-SO 
(Deb. 16, Vol. XXXVIII, 23-12-2003) VRS for RBI 
Col 132 (Deb. 4, Vol. XXXVII, 05-12-2003) 

VIA Col 134 

Fake Passport/Visa I VRS for the Employees ofGIC 
(Deb. I, Vol. XXXVII, 02-12-2003) ~·7~7';'OI. XXXVII. 12-12-2003) 
Col. 117 I 

. IVRS~~ 
GrantofVtSabyUS (Deb. 5. Vol. XXXVII, 08-12-2003) 

(Deb. 2. Vol. XXXVII, 03-12-2003) I Col.2S8 
Col. 337-38 ; VRS in ITDC 

Reduction ofH-IB H-IB VISa I (Deb. 15. Vol. XXXVIII. 22-12-2003) 
(Deb. S, Vol. XXXVII. 08-12-2003) I Col68 
CoI.74-n 

Visa Restrictions by Indonesia 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col 230-31 

Visa Restrictions imposed by Russia 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col. 136 

Visa to Foreign Tourists 
(Deb. I. Vol. XXXVII. 02-12-2003) 
Col. 131-32 

ViIioft Doe_.at 
Vision Document for Health Sector 

(Deb. 7. Vol. XXXVII, 10-12-2003) 
Col. 198 

VocatioullrainiDt 
Agro.Based VociUional Education 

(Deb. S. Vol. XXXVII. 08-12-2003) 
Co1.302.OJ 

Agro-Bued Vocational Training Course: 
(Deb. 7. Vol. XXXVII. 10-12-2003) 
Col. 67 

VRS in Maruti Udyog Limited 
(Deb. 5, Vol. XXXIX. 05-02-2004) 
Col. 87 

VRS~MFIL 
(Deb. 2, Vol. XXXVII. 03-12-2003) 
Col. 443-44 

VRS~MTNL 
(Deb. 7, Vol. XXXVII. 10-12-2003) 
Col. 228-29 

VRS ~ Railways 
(Deb. 8. Vol. XXXVII. 11-12-2003) 
Co1.351-52 

Voten 
Alleged enrolment of bogus voters on a 

massive scale in scientists colony of 
BARC, Mumbai (Sub.) 
(Deb. 4. Vol. XXXIX. 04-02-2004) 
Col. 198-99 

W •• Board 
New Wage Board for Newspaper Industry 

(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 135-36 
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Wqes ; Tree PlantaCion in. Wasteland 
I 

Minimum Wages . (Deb. II. Vol. XXXVIIJ.16-12-2003) 
(Deb. 10, Vol. XXXVII. 15-12-2003) I ColI78-79 
CoI.4()6.()7 I Water 

Minimum Wages to Unorganised Sector I Conversion of Sea Water into Potable 
(Deb. 10, Vol. XXXVII, 15-12-2oo3)! Water 
Col. 118-79 (Deb. 10. Vol. XXXVII. 15-12-2003) 

Waitiq Room i Col. 358-59 
Illegal Occupation of Waiting Rooms I Expcn Committee to Assess Water Flow 

(Deb. 3, Vol. XXXVII. 04-12-2003). at Biligandlu and Mettur 
Col. 94 1 (Deb. 5, Vol. XXXVII, 01-12-2003) 

W.kfBoards ! Cot 144-45 

Grantsto Shiat Sunni WakfBoards I Fluortde Mitigation Centre 
(Deb. I, Vol. XXXVII. 11-12-2003): (Deb. 6. Vol. XXXVII. 09-12-2003) 
CoI.V"8 ! CoI.I09 

Impkmentation ofWakf Act, 1995 
(Deb. I. Vol. XXXVII. 11-12-2003) 
CoLI63-64 

WarWAdows 
Liberalised Pension to War Widows 

(Deb. S. Vol. XXXIX, 05-02-2004) 
Col 157 

Wanhlps 
Dismantling Vikrant Warship 

(Deb. J, \oU1. XXXVII. 04-12-2(03) 
CoI.~57 

Requirement ofWanhip 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col296-97 

Watdalld~ 

Developmem on WllIICland 
(Deb. 6, Vol. XXXVII. 09-12-2003) 
Col 126 

External Aid for Development of 
Wasteland 
(Deb. 6, Vol. XXXVII, 09-'2-20(3) 
Col. 264 

Harnessing of Surplus Water 
(Deb. S, Vol. XXXVII. 08:12-2003) 
CoI.W7 

Neuro Toxicants in Indian Waters 
(Deb. 7. Vol. XXXVII. I().J2-200J) 
Col. 173 

Shortfall of Water in Resiclcntial Schools 
of Maharashtra 
(Deb. 15. Vol. XXXVUI, 22-12-2003) 
Col. 75-76 

Tapping of Wider Po&enliaJ 
(Deb. 10, Vol. xxxvn. 15-12-2003) 
CoIAl7-11 

Water COIIIeI'Vatioll 
WaIIJt ConscntIticm in Himalayas 

(Deb. S. \oUt XXXVII. 08-12-2003) 
Coll94-9S 

WaterM ....... t 
Symposium on Water Management 

(Deb. I S. Vol. XXXVIll, 22- J 2·2003) 
Cot.I4S 

Involvement ofPubIU: Sector in WasteJand Water Manqetnent System 
(Deb. 6, Vol. XXXVII. 09-12-200) (Deb. II, Vol. XXXVIII, 16-12.2(03) 
Col 243 Col. 236-31 
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Water PoDudon 
Garbage Threat for Nesting Turtles 

(Deb. 5, Vol. XXXVII, 08-12-2003) 
CoL 175 

Sinking of Ships 
(Deb. 8, Vol. XXXVIl, 11-12-2003) 
Col. 53-54 

Water RaeuRes 
Augmentation of Water Resources 

(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col 39-40 

Water Scarcity 

Interim Budget Gcnera~ 2004-2005 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col.4748 

Water Supply 

Central Assistance to Orissa under 
AUWSP 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
CoI.IIl 

IV Mumbai (Middle Vaitarna) Water 
Supply Project 
(Deb. 5, Vol. XXXVII. 08-12-2003) 
C.oI. 137-38 

Pending Water Supply Scheme of 
Maharashtra 
(Deb. 6, Vol. XXXVII. 09-12-2003) 
0>1.261 

Rural Water Supply Schemes 
(Deb. I. Vol. XXXVII. 02-12-2003) 
Col. 80-94 

Water Tn.sport System 

Development of Water Transport System 
(Deb. 2, Vol. XXXVII. 03-12-2003) 
Col. 445 

Inland Water Transport System 
(Deb. 12. Vol. XXXVIll, 17-12-2003) 
Col. 4-20 

Watcnbed Development Programme 
Committee on Watershed Development 

Programme and Assistance to Drought 
Prone Areas 
(Deb. 16, Vol. XXXVIII. 23-12-2003) 
Col. 152-53 

Watershed Development Programme 
(Deb. 6, Vol. XXXVII. 09-12-2003) 
Col. 92-96 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 8-17 

Weaker Scetiou 
Construction of Houses for Economically 

Weaker Section 
(Deb. II, Vol. XXXVIll, 16-12-2003) 
Col. 4142 

WeapoDS 
Agreement with France for Development 

of Weapon System 
(Deb.D. Vol. XXXVIII, 18-12-2003) 
Col. 284 

Manufacturing of Weapons by Private 
Sector 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 347-49 

Pak Demand for Weapons from U.S. 
(Deb. 2, Vol. XXXVII. 03-12-20(3) 
Co1.265~ 

Weavcn 
Need to take steps to protect the interests 

of weavers in Tamil Nadu (MUR 377) 
(Deb. 16, Vol. XXXVIII. 23-12-2003) 
Col. 402 

Weaving Mills 
Package for Modernisation of Mills 

(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col.ll~17 

Wcbsites 
Website of New Drugs 

(Deb n, Vol. XXXVIlI.17-12-2oo3) 
Col. 47-4& 
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Welfare SeIte8les I Cellular/Mobile Phone Facility in 
! West Bengal 

External Loan for the Welfare Sdlemes I (Deb. 2, Vol. XXXVII. 03-12-2003) 
(Deb. 14. Vol. XXXVIII. 19-12-2003) 1 CoL 294-95 
Col. 70-71 I'nal Coaching Tcnm 

Welfare Mcasures for Rag-Pickers I (Deb. 8. Vol. XXXVII, 11-12-2003) 
(Deb. 13, Vol. XXXVIII. 1"'12-2003) I Col 352-53 

Col. 365-66 i Compensation to Project affected Persons 
Welfare Scbeme for Senior Citizens : ofTamluk-DiJha Rail Project 

(Deb. 13, Vol. XXXVIII, 1 ... 12-2003)! (Deb. " Vol. XXXVII, 11-12-2003) 
Col 321-21 ! ColI77-" 

Welfare Schemes : CoodI-8ehar Airport 
(Deb. 9. Vol. XXXVII. 12-12-2003) I (Deb. IS, Vol. XXXVIII. 22-12-2003) 
Col. 236-31 1 ColI05-06 

Welfare Schemes for Old People I Declaration of Sunderban Rivers as 
(Deb. 8, VoL XXXVII. II-12-2oo3)! National Waterways 
Col. 279-338 I (Deb. 7, Vol. XXXVII, 10-12-2003) 

Welfare Schemes for SCs Col 76-77 
(Deb. 5, Vol. XXXIX, 05-02-2004) i DurgapurSteeI Plant 
Col. 130 (Deb. 10. Vol. XXXVII. 15-12-20(3) 

CoI.21S-17 
West Be.... (Deb. IS, Vol. XXXVm.22-12-2003) 
Action apinst Indian insuraent IfOUPs Col. 99 

operating from Bhutan and its I Electrilkalion ofViUaaes of West Benpl 
subsequent effects in Assam and 1 (Deb. 3, Vol. XXXVII. 04-12.2003) 
West BenpJ ; Col. 157 
(Deb. 14, Vol. XXXVIII. 19-12-20(3) Ii E~nditun of Power Sector Refonn in 
Col. )-5 , West Benpl 

Allocation of Funds to 11M, I (Deb. 13. Vo\. XXXVIII. 11-12-2003) 
(Deb. 7. Vol. XXXVII, 10-12-2003)! CoI.96-97 
Col. 239-40 I Golden Quadrillrcral from Delhi 10 ~ 

Assistance to West Bengal for Flood I (Deb. 2, Vol. XXXVII, 03-12-2003) 
Cordrol I Col. 324-25 
(Deb. S. Vol. XXXVII. 08-12-2003) i HearinpofBIFR 
Col. lSI-52 ; (Deb. 4. Vol. XXXVII. 05-12-20(3) 

Bench of Calcutta Hijh Coun at Jaipaipri I Col. 29S 
(Deb. 14, Vol. XXXVIII, 19-12-2003) i Inclusion ofCastet 
Col21S-16 ! (Deb. 4, Vol. XXXVll.05-12-2003) 

Breakdown of Hospitals Service. in I Col. 83-14 
West Benpl I International Fliattts from a.&dopa 
(Deb. 2, Vol. XXXVII. 03-12-2003)! (Deb. S, Vol. XXXVU. 01.12-20(3) 
ColI3S-36 ! Col.l49-SO 
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Kolkata-Cooch Behar Flight 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 99-101 

Lack of Reservation Facility at Canning 
Station in West Bengal 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
CoI.IS3-S4 

Laying of Crude Pipeline from Paradcep 
Port to Haldia 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
CoJ.352 

Living Condition 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 67-69 

Management ofCalcuua Stock Exchange 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 261 

Manufacturing of Poor Quality ofWhcels 
by Durgapur Steel Plant 
(Deb. 10, Vol. XXXVII, \5-12-2003) 
Col. 282-83 

Modernisation of Government of India, 
Press Kolkata 
(Deb. II, Vol. XXXVIII. 16-12-2003) 
Col. 124-25 

Need for taking measures for allround 
development of Goalpokher area in 
Uttar Dinajpur district, West Bengal 
(MUR377) 
(Deb. 4, Vol. XXXIX. 04-02-2004) 
Col 293-94 

Need 10 construct a platfonn and a foot 
over-bridge on the Southern side of 
the Suisa railway station in West 
Bengal (MUR 377) 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
ColA 13 

Need to initiate WQrk on the sanctioned 
railway projects in West Benial 
(MUR317) 
(Deb. 3. Vol. XXXIX, 03-02-2004) 
Col.T). 

Need to shift raw material division of the 
Steel Authority of India from Kolkala 
to Singhbhum in Jharkhand (MUR 377) 
(Deb. 16, Vol. XXXVIII,23-12-2oo3) 
Col. 395 

Need to take steps for all-round 
development of North Bengal 
(MUR377) 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 383 

Need to take up infrastructural 
development of Chanchal Sub-
Division and release funds for flood 
management programme in Maida 
district, West Bengal (MUR 377) 
(Deb. 16, Vol. XXXVIII,23-12-2003) 
Col. 400 

Pending Rail Projects in West Bengal 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 92 

Pre-Mature Closure of Jhanjhllf8-Phase-1 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 242-43 

Repair of National Highways in Bihar and 
Bengal 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 83-84 

Reported situation arising out of 
continuous erosion on the ba""s of 
rivers in West Bengal, particularly in 
Murshidabad and MaIda and steps 
taken by the Government in regard 
thereto (CA) 
(Deb. 14, Vol. XXXVIII. 19-12-2003) 
Col. 338-48 

Revival of SSP and ASP 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 74-75 

Road Works in West Bengal 
(Deb. 2. Vol. XXXVII, 03-12-2003) 
Col. 390-91 

Ropeway Accident at Darjceling 
(Deb. 5, Vol. XXXVII. 08-12-2003) 
Col 245-46 
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Sea Beach Erosion in West Bengal I WMM 
(Deb. 19. Vol. XXXVII. 15-12-2003) ExpoltofWhcal 
Col 137-38 I (Deb. 4, Vol. XXXVII, 05·12·2003) 

Situation arising out of Regional i Col. 282..a3 
Imbalance in the Development ofNonh I Exports of Whea&IRice 
Bengal Region due to plan process of ! (Deb. 4. Vol. XXXVII, 05-12-2003) 
Seventh, Eighth. Nindl and Tenth Plans i CoI.lJl-'9 
and steps taken by the Government in i Production of Rice, Wheat and Pulses 
regard thereto (CA) . (Deb. S, Vol. XXXVII, 08·12-2003) 
(Deb. 5, Vol. XXXIX. OS-02-2004)! Col. 109-14 
Col211-9S " Supply of Wheat by FCI 

Tlking Centres ofCISF at Sicllabari ~~~1. XXXVII. 12·12-2003) 
(Dcb.II.VoI.XXXVIII,16-12-2003) i B ... •• fW 

; " .. JetIe5 0 heat 
Col 91 i (Deb. 10, Vol. XXXVII. 15-12-2003) 

Telephone Ellchanaes in West Bengal ! Col393-94 
(Deb, 2. Vol. XXXVII. 03-12-2003) ! WItH .. 
CoI,I~ . ! M &. • fP Qual' orun._-

I anu.ac1urmgo oor rty .... ~Is 
Theft in AIR Scllion ofSiliguri 

(Dcb.I3, VoJ. XXXVIII,II-12-200J) 
Cal 331 .. 32 , 

by Durpput Steel PIanr 
(Deb, 10. Vol. XXXVII, U-12-2OO3) 
CoI.212..a3 

WidIdr .... ofToyTrain 1 WIa:ik Paper 
(Deb, 11, Vol XXXVIII, ' ... 12-2003) ! White Paper on Revival ofPSUs 
CGL99-ICIO ! (Deb. 13, Vol. XXXVIII, 1 ... 12-2003) 

WLL Coancctions ;. ~ Areas, I Col 74 
West BcnpI i Wildlife 
(Deb, 2. Vol XXXVII, 03-12-2G(3) ! ArnendmenItoWildllfe(Protection)Ac:t. 
CGL 117-11 I 1972 

(Deb. 10. Vol. XXXVII. lS .. 12 .. 20(3) 
...... C •• 'f ........ I Col. 396400 

PR ..... '" We. I Decline in Elephant Popalatioa 
(Deb, II, Vol XXXVIII,I6-12-2003)! (Deb. 10. Vol. XXXVII, 15-12.20(3) 
Calm... I Col2S4-S6 

...... c:a.t IIleplTradc in W'ddUre 
N-..I __ d' ....... I (Deb. I S, Vol. XXXVIII. 22 .. 12 .. 2003) 

- au Ireet ~ Government of i Col, S6-6O 
KIr'IIIIb ..,.....,... . taken > 

projed I Missing of Monkeys in Meerut 
.. by ~.to ~F 1bc course of I (Deb. to, VoL XXXVII.IS-12-2003) 
~ Riwr 1ft the Western Ghat I CoI.223·24 
.... (MUR377) . M" fT' L_ 
In..&. I IUlng 0 t .... IHIID Tipi' Reterves 
~.::. \W.XXXVnn.11-12-2003) I (Deb. IS. Vol. XXXVm,22.12-2003) I Colll4-IS 
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Smuggling and Extinction of Plants and ; Women 
Animals ; Arrest of Women 
(Deb. IS, Vol. XXXVIII, 22-12-2003) (Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 65.(j7 Co1.I07~ 

Study on Tigers Turning Man-Eaters 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 85 

Violation of Forest Conservation Act and 
Wildlife (Protection)ACl, 1972 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 175-78 

Wind Enugy 
Identification of Wind Energy Potential 

(Deb. 3. Vol. XXXVII, 04-12-2003) 
Col. 231-32 

Policy on Wind Energy 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 173 

Production of Wind Power 
(Deb. 3, Vol. XXXVII, 04-12-2(03) 
Col. 294-95 

Wind Energy Project in Kerala 
(Deb 13, Vol. XXXVIII, 11-12-2003) 
CoI.229-JO 

Assistance for Woman Cooperative 
Societies 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
CoI.20I~ 

Crime Against Women 
(Deb. I. Vol. XXXVII, 02-12-2003) 
Col. 10-12 

Laws Relating to Women and Children 
(Deb. 7. Vol. XXXVII, 10-12-2003) 
Col. 148-51 

NGOs Working for Women and Child 
Welfare 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 453-S4 

Participation of Women in NGOs 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
CoL 145-46 

Poverty of Women in Unorganised Sedor 
(Deb. 12. ~1. XXXVIII,17-12-2003) 
Col. 379-80 

Registration of Cases 
Wind Power Capacity (Deb. 6, Vol. XXXVII, 09-12-2003) 

(Deb. 13, Vol. XXXVIII, 18-12-2003) Col. 70 
Col. 145-46 Schemes for Tribal Women 

Wind Power Potential Sites of Andhra I (Deb. 9, Vol. XXXVII,12-12-2003) 
Pradesh ! Col. 94-95 
(Deb. 3, Vol. XXXVII, 04-12-2003) I (Deb. 14, Vol. XXXVIII, 19-12-2(03) 
Col. 24044 . Col. 24042 

Wine Industry ! Science and Technology Programme for 
, Women 

Wine Industty I (Deb. 7. Vol. XXXVII, 10-12-2003) 
(Deb. IS. Vol. XXXVIII,22-12-2003) I CoI.13I-32 
CoL 261-63 l Selfi-klp Groups for Women 

Witdluaft I (Deb. 6. Vol. XXXVII. 09-12-2003) 
Inclusion of Witchcraft and Hypnotism in Col. 129-32 

School Curriculum Sexual Harassment of Women 
(Deb. 1. Vol. XXXVII, 10-12-2003) (Deb. S, Vol. XXXVII, 08-12-2(03) 
CallOS ca 97-98 
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Statement Correcting Reply to Starred Women's Empowerment through 
Question No. 103 dated 26.1 12002 re: Education 
Crime agains! Womea and Statement (Deb. 12, Vol. XXXVIII, 17-12-2003) 
Re: Reasons for Delay in Correc:ting Col. 371-73 
Reply Wo ... H __ 
(Deb. 16. Vol. XXXVIII. 23-12-2003) 
Col. 369-79 Working Women Hostels 

VIOlence against Women (Deb. 4. Vol. XXXIX, 04-02.20(4) 
Col. 151-58 

~~ Vol. XXXVII, 10-12-20(03) WOIHIlWdfare 

Welfare of Women and Child Welfare ofWomcn Labourers 
(Deb. 4. Vol. XXXIX. 04-02-20(4) (Deb. 5, Vol. XXXVIl. 08-12-2003) cor. 221-22 
CcI.I4-16 

Women Employees Woaett WorkeR 
(Deb. 16. Vol. XXXVIII, 23-12-2003) Discrimination against Women Workers 
Col.I7S (Deb. S. Vol. XXXVII. 08-12.2(03) 

W . k Col. 199 
oonen m Sil Industry 
(Deb. 4, Vol. XXXVll. 05.12-2003) Employment to Women Labourers 
Col.211~ (Deb. 5, Vol. XXXVII, 08-12-2003) 
(Deb. 10, Vol. XXXVII. 15-12-2003) CoI.2S5-S6 
Col 422-23 Welfare of Women Wortcrs 

WomenRepresensllliYeinPanchayatiRaj (Deb. 2. Vol. XXXVII. 03-12-2003) 
(Deb . Col. 275 .16. Vol. XXXVm.23-12-2003) 
Col. 168-74 ; WorkOrdcn 

Wo .. u •• d ClaUd Dnclop .. ut ; Denial ofWortI: Orders to HEC rrocn-- (Deb. \3. Vol. XXXVHI. 11-12·2003) 

Women and Child Development! Col. 385-16 
Programmes : Worken 
(Deb. 7, Vol. XXXVII. 10-12-2003) : Employment of Local Experfs in 
Col29-SO : Construction ~ 

~fapoM.... (Deb. 4, Vol. XXXVII. 05-12.2(0) 

All ' f G' : Col.S9 
oWing 0 iris in NDA Entrance i 
Exlmtination ' Indian Workers Abroad 
(Deb.ll. Vol. XXXVIII. I B-1 2-2003) . (Deb. IS, VoI:XXXVIJI.22-12·20(3) 
Col. 167-611 : cot. 260-62 

OealeBhips to Women Land Owners 
(Deb. 13, Vol. XXXYIJI.11-12-200J) 
Col. 112-1) 

Institutions for Training to Construction 
Workers 
(Deb. '. Yol. xxxvn. 01-12·2003) 
Col.9S-9I 

Schane for Empowerment ofRurat Women 
(Deb. 16. Vol. XXXVIII. 23-12-2003) Maltreatmenl of Indian Workm Abroad 
Col JOS.06 (Deb. ~. Vol. XXXIX. 04..02.20(4) 

Col.7S 
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Need to provide financial assistance to 'I' Wor1d Bank 
the ~~t o~K~1a to rejuvenate : ADB and World Bank Loan 
trad.ltlonal industries ID t~ State with i (Deb. 4, Vol. XXXVII, 05-12-2003) 
a vIew to protect the IDterests of : Col 122 
worten(MUR377) !. 
(Deb. 16, Vol. XXXVIII, 23-12-2003) , Assistance from World Bank 
CoI.401 (Deb. 7, Vol. XXXVII. 10-12-2(03) 

D_.· f. . Col. 1~31 
lUlWUitment 0 AdditIonal Workers 

(Deb. 13. Vol. XXXVIII, 1&-12-2003) 'I Structural Adjustment Loan 
CoL289 (Deb. 4, Vol. XXXVII, 05-12-2003) 

i Col 46-47 
Retrenchment of Workers from Irrigation ! 

Projects of Orissa W B Assistance for Rural Electrification 
(Deb. 10, Vol. XXXVII. 15-12-2003) (Deb. I, Vol. XXXVII, 11-12-2(03) 
Col. 220-22 CoL 259-60 -

Service Condition of Inter-State Migrant 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 147 

Social Security Scheme for Retrenched 
Workers 
(Deb. S, Vol. XXXVII, 08-12-2003) 
Col. 246 

Workers Participation in Management 
(Deb. 5, Vol. XXXVIl, 08-12-2003) 
Col. 165 

Workilll Group 
Study by Working Group on Road 

Accidents 
(Deb. 7. Vol. XXXVII. 10-12-2003) 
Col. 162 

Workiag WOnteD 

World Bank Aid for Ground Water Level 
in Orissa 
(Deb. 5, Vol. XXXVII, 01-12-2003) 
Co1.2S4 

World Bank Aid for Road Project 
(Deb. 14, Vol. XXXVlII.19-12-2003) 
Col. 211 

World Bank Aided Projects in 
Maharasbtra 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 196-98 

World Bank Aided Projects in MP 
(Deb. 9, Vol. XXXVII, 12-12-2(03) 
Col. 97-98 

World Bank and ADB Assistance to Bihar 
& Jharkhand 
(Deb. 14. Vol. XXXVUl,19-12-2003) 

Safety of Women at Work Places : CoI.128-29 
I (Deb. 4. Vol. XXXIX, 04-02-2004) i World Bank Assistance for Health Sector 

Col. 160 i (Deb. 12, Vol. XXXVIII, 17-12-2003) 
Workmen Col. 169-70 

Categorisation of Pilots as Workmen i World Bank Assistance in Health Sector 
(Deb. S. Vol. XXXVII, 08.12-2003): (Deb. 2. Vol. XXXVII, 03-12-2003) 
Col. 201-02 ! Col. 115-16 

Worlulaops , Worla Bank Assistance in the Transport 
Assistance fur Seminars and Workshops Sector 

(Deb. 10, Vol. XXXVII. 15-12-20(3) JDeb.14, Vol. XXXVIII, 19-12·2003) 
Col. 320-22 Col. 232-33 
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WorIcI BaIt Assisted Pfojects in Bihar I World Banks Sugestions on Tariffs 
(Deb. 9, \\>1. XXXVII, 12-12-2003) (Deb. 4, Vol. XXXVII, OS-12-2003) 
CoL 149-n Col. 243 

"fIIoIid 81M Funded R.uraI DeYoIopmeDI Wortd r.co.o.it FOI'III8 
ScbemeI Tie up with World Economic Forum 
(Deb. 6, \\)1. XXXV1L 09-12-2003) I (Deb. 14, Vol. XXXVIII. 19-12-2(03) 
CaU19 I Col260 Wor.!!:;* Lou for Elimination of j'Wor1clHe8ltlaOrpDiIatioa 

(Deb ... ~.\bI. xxxvn. OS-12-2(03) I Availability of Safe Injections 
ColI-.- I (Deb. 12, Vol. XXXVIII. 17-12-2(03) 

World ... u.a tor Poads in Bihar I Col. 63-64 
(Deb. S. ~L XXXVII, 01-12-2003) i Bird Flu in Asia (S.N.Q.) 
Col. 11. I (Deb. 5. Vol. XXXIX. OS-02-2OO4) 

WarId BInk LciID for Poverty A.Ueviation! Col. 233-35 
ScbemeI I WHO Guidelines for Cancer Treatment 
(DIb.6, Vol XXXVII, 09-12-2003) I (Deb. 7. Vol. XXXVII, IG-12-2ooJ) 
Callos.o6 Col. 265-66 

World'" to.n tbr Power,Sec&or ! World fIertbt&e Fuel 
(Deb. S, VoL XXXIX. OS-02-20(4) : World Heritage Fund 
CoLI6U4 I (Deb. 10, Vol. XXXVII. 15-12-2(03) 

World 81111:l.o. tbr a.aovin& Ulilency I Col. 413 
(Deb. 7. ~1. XXXVII, 10-12-2003) j '8l ....... 8 "'"--Sit 
Cal~ i ,...Onu e. '''p a 

World ... u.s to HP l World Heritage Site at Hampi 
(Deb. I" \\>1. xxxvm. 19-12-2003) i (Deb. IS, Vol. XXXVIII. 22-12-2(03) 
Col.:zst..SS ! Col. 137-38 

-worId .... Loen to NHPC I \\Vrtd Iawsa.nt Report 
(Deb. 3, \01. xxxvn. 04-12-2003) i World Investment Repon 
Col. 3 1-32 I (Deb. 4. Vol. XXXVII. 05-12·2003) 

W'odd BIdt to.n to PGCJ , Col. 68-69 
I (Deb.ll. Vol XXXVIII,11-12-2003) I Wor1cI MlaUDI COIIIJ'"I 

Col. 223-26 i World Minin, Congress 
Warlda.atLolaIORti ..... forPrirnary I (Deb. I. Vol. XXXVII, 02-12.20(3) 

Education ! CoI.I 70-7 1 
(Deb. 9, \\)1. XXXVll, 12-12-2003) ; World........ ~ 
CollA)-44 ) ... de" ....... doII 

I 
WadeS DInk Report I Achievements of WTO Aareementl 

(Deb. I", VoL XXXVIII, 19-12-2003) i (Deb. 9, Vol. XXXVII, 12-12-2003) 
COl 93 i Col. 21 5-16 

World Bank R.eport on Socio-£conomic I Decision of WTO Oispme Settlement 
Reforms I Panel on AJf"iculture Policy 
(Deb. 9, Vol. XXXVII, 12-12-2ooJ) I (Deb. 9, Vol. XXXVII. 12.12-2(03) 

. CoFl9-1O I Col. 5S 
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Employment of Local Experts in : Yop 
Construction Sector ; .. . 
(Deb. 4, Vol. XXXVII, 05-12.2003) , NaturopathyNogaforamSBeneflCllIrtes 
Col. 59 (Deb. 4, Vol. XXXIX, 04.Q2-2004) 

Fifth Ministerial Conference ofWTO Held 
at Cancun. Mexico (St.) 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 417·20 

Impact of Collapse ofCancun Meet 
(Deb. 9, Vol. XXXVII. 12-12-2003) 
Col. 178-79 

India's Suppon to US to Resolve Trade 
Talks at WTO I 

Col. 62-63 

Promotion of Yoga 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 176 

Youths 

Foreign Visit without Passpon 
(Deb. I, Vol. XXXVII, 02-]2-2003) 
Col. 74-75 

(Deb. 9, Vol. XXXVII, 12-12-2003) i National Commission for Youth 
Col. 177·78 I (Deb. 16, Vol. XXXVIH, 23-12-2003) 

WTO Draft Agreement on Generic Drugs) Col. 285-87 
~~~7;' Vol. XXXVII, 03-12-2003) I Need to take steps to facilitate repatriation 

o I of nine youths of Tamil Nadu, facing 
WTO Meet at Cancun. trial in Malaysian Coun (MUR 377) 

~~~·:i5vol. XXXVII, 05·12-2003) i (Deb. 8, Vol. XXXVll, 11·12-2003) 
, CoI.409 

WTO Negotiations on Services 
(Deb. 9. Vol. XXXVll. 12-12.2003) Special Plan for Youth of Jammu and 
Col. 95-96 Kashmir 

WTO's Conference in Cancun ! (Deb. 5, Vol. XXXVII, 08-12-2003) 
(Deb. 5, Vol. XXXVII, 08-12-2003) i Col. 123 -
Col. 324 ! z.oaal Security PIa. 

Wouad HaHne 1et1miqae 
New Wound Healing Technique 

(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 115-16 

YatrlNiwas 
Construction ofYatri Niwas 

(Deb. 10, Vol. XXXVII, 15·12-2003) 
Col. 72-74 

Zonal Security Plan 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 316-17 

Zoologiul Parks 

Survey of Sanctuaries and Wildlife Parks 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 229 
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A. Nareadra, Sbri 

Allocation of Funds under BSP 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
(;:01.157.00 

Amount' Allocated under Low Cost 
. Sanitation Scheme 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 182-84 

Assistance to Control Tuberculosis 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 282-86 

Auxiliary T. V. Studios 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 373-74 

Cases of Non-Payment of EPF 
(Deb. 10. Vol. XXXVII, 1-S-12-2003) 
Col.44-46 

Construction of Level Crossings 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 124 

Cross Border Terrorism 
(Deb. I, Vol. XXXVII, 02-12-2003) 
CoI.136-3B 

Financial Su"port to Cooperative B8nb 
(Deb. 9, Vol. XXXYll, 12-12-2003) 
Col. 78-79 

Foreign Assistance for Improvement in 
Urban Slums 
(Deb. 11, Vol. XXXVUI, 16-12-2003) 
Col. 246 

Foreign Visits by PM 
(Deb. 2, Vol. XXXVII, 03-12-2CK»3) 
Col. 392-409 

Funding of Home Guards and other Civil 
Defence Forces 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 197-98 

Funds under Rural Development Schemes 
(Deb. 11, Vol. XXXVIII, 16-12-2003) 
Col 193-98 

Generation of Power from Solar Energy 
(Deb. 13, Vol. XXXVUl, 18-12-2003) 
Col. 53-72 

lIIegal Flights 
(Deb. 10, Vol. XXXVII, IS-12-2003) 
Col. 346 

Decline in Elephant Population Immunization of Children UDder ICDS 
(Deb. 10, Vol. XXXVII, IS-12-2003) i (Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 254-56 ! Co1.213-15 

Employment to Handicapped Penons i Import of Rolling Stock 
(Deb. 5, Vol. XXXVII, 08-12-2003) i (Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 238-42 I Col. 334-38 

Faull)' Track I Imports of Ships 
(Deb. 13, Vol. XXXVIII,lB-12-2003) I (Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 345-46 I Col. 252-~3 

FDI in Civil Aviation I Japanese Aid for ConstJ'UCtion of Projects 
(Deb: 5, Vol. XXXVII, 08-12-2003) I (Deb. 9, Vol. XXXVII, 12-12-2003) 
CoUI 5-16 Col. 52-54 

FDI in Telecom Sector I Liquidation ofRRBs 
(Deb. 7, Vol. XXXVII, 10-12-2003); (Deb. 9, Vol. XXXVII. 12-12-2003) 
CoUI I' CoI.I97-98 

Financial Crisis jn lOBI . Manned and Unmanned Level Crossinp 
(Deb. 14, Vol. xxxvm, 19-12-2003) i (Deb. 8, Vol. XXXVII. 11-12-2003) 
CoJ.24S-46 I CoI.I94-97 
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Panchayati Raj Jns&iMions I Special DairyCooperatiw ~ 
(Deb. 6, Vol. XXXVII, 09-12-2003) I (Deb. 2, Vol. XXXVII, 03-12-2003) 
CoI.2S2-54 Col3t().16 

Pending Water Supply Scbeme of il Stamp Papers Scam 
Maharasbtra (Deb. I. Vol. XXXVII, 02-12-2003) 
(Deb. 6, Vol. XXXVII, 09-12-2003)! CoL ' .... 16 
Col. 261 i Subsidy on LPG and Kerosene from 

I Powerloom Service Centres 
(Deb. 14, Vol. XXXVIII, '9--12-2003) 
CoL 69 

PnIdhan Mantri GnImecn Sadak Vojana 
(Deb. 11, Vol XXXVlll, 16-12-2003) 
Col3S-3B 

Production ofConon Textiles 
(Deb. 4, Vol. XXXVII. 05-12-2003) 
Cot.98-tOO 

Project Sanctioned by CAPART 
(Deb. II, Vol. XXXVIlI, 16-12-2003) 
CoL 233 

Rail Projects in Uttarancbal 
(Deb. B. Vol. XXXVII, 11-12.20(3) 
Col. 166-67 

Recognition of Medical and Dental 
Colleges 

Budgetary Grants 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
CoI.212-14 

Subsidy on Power Supply 10 Agriculture 
and Domestic Sector 
(Deb. 13, Vol. XXXVIII, 11-12-2003) 
Col 116 

Technology Mission to Promote Animal 
Husbandry 
(Deb. 5, Vol. XXXVII, 01-12-2003) 
Col. 115 

Transportallon of Perishable Goods 
(Deb. 3, Vol. XXXVII. 04.12-20(3) 
Col. 290-9 I 

Ultrasonic Testing of Movin& Pans 
(Deb. 5, Vol. XXXIX, 05.02-2004) 
Col.14O-f1 

(Deb. 2. Vol. xxxyn. 03-12-2003) 
Col. 409-10 UNDP Assisance in JU1e Sector 

RehabilibltioaofOtild Labour (Deb. 4, Vol. XXXVII, 05.12-2003) 
(Deb.15.VoI.XXXVIll.22-12.2003) j COL249-6S 
Col 61 I Uneconomic Rail Lines 

R.eservatioo to Physically HaftdK:.pped I (Deb. 3, Vol. XXXVll. 04-12·2003) 
Persons in Govemmcnt. DepasJPSUs! ColI05-G6 
(Deb. 13, Vol. XXXVlU,11-12-2003)I ' Utilization of Alloeatlon for Health 
Cot 24243 Proga ..... 

ReviewofDeveIopmeatPtIns forST. (Deb. 12. Vol. XXXVtll,17-12-2Oel) 
(Deb. 14. Vol. XXXVlU,19-1l-2003) I CoI.I46-62 
Col. 181-12 I Women Emplo~ 

Sc.beme for Handloom Seaor I (Deb. 16. Vol. XXXVUl. 23-12-2003) 
(Deb. 4. Vol. XXXVll, OS·I2-2003) I CoL 17S 
Col. J'N-IJ I World Bank Funded Rural Development 

Scbane fQr Tribalt Schemes 
(Deb. 4, Vol. XXXVII, 05-12-2(03) I (Deb. 6. Vol. XXXVII. 09-12-200) 
Col. 314-16 i Cot219 
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World Bank Loan for Poverty Alleviation 
Schemes 

Committee on Petitions - Minutes Laid 
(Deb. 4, Vol. XXXIX. 04-02-2004) 
CoI.3I3 (Deb. 6. Vol. XXXVII, 09-12-2(03) 

CoI.los.«; 
AbdallllIuItty, Shri A.P. 

Committee on Petitions - Thirty Eighth 
Report - Presented 

Watershed Development Programme 
(Deb. 11, Vol. XXXVIII, 16-12-2(03) 
ColIS-16 

Ae ..... ,Sltri .... Deb 

(Deb. 16, Vol. XXXVIIl,23-12-2003) 
Col. 365 

Committee on Petitions -Thirty-fourth and 
Thirty-fifth Report - Presented 

AlJeged aIrOCities on minorities in Jhabua. (Deb. 3, Vol. XXXVII, 04-12-2003) 
Madhya Pradesh (Sub,) • Col. 371 
(Deb. 2, Vol. XXXIX, 30-01-2004) It C· Pc' . Th' . th ColA I ommlttee on talOns - Irty-mn, 

i Fortieth and Forty-First Reports -
Alleged Misutilisation of Funds by the I Presented . 

~:=:u in ~rMedia Issuing! (Deb. 2, Vol. XXXIX, 30-01-2004) 

(Deb. 3, Vol. XXXIX. 03-02-2004) I CoI.30 
Col. 95-96 i Committee on Petitions - Thirty-Sixth and 

Amendment in Contract Labour System I Thirty Seventh Reports- Presented 
(Deb. 10. Vol. XXXVII, 15-12-2003) i (Deb. 13. Vol. XXXIX, 18-12-2003) 
Col. 29-36 i Col. 403 i 

Appropriation (\\Jte on Account) Bill - i Constitution (One-Hundred Amendment) 
Consid. &: Pass I BiII-Amendment of Eighth Schedule-
(Deb. 4, Vol. XXXIX, 04-02-2004) Ii Consid. &. Pass 
Col.3l6-19 (Deb. 15, Vol. XXXVIII. 22-12-2003) 

Approval ofProznunmes ! Col. 3&8-89 
(Deb. 3, Vol. XXXVII, 04-12-2003) I Contractual Workers in BSCL, BSL and 
Col. ItO-II : SAlL 
(Deb. S, Vol. XXXIX, 05-02-2004): (Deb, IS. Vol. XXXVIII. 22-12-2003) 
Col. I 13·7S Col. 109-10 

Assets Reconstruction Company Conversion of Urea Units from Naphtha 
(Deb. 9, Vol. XXXVII. 12-12-2003) 
Col. 243 

10 Gas 
(Deb. 1, Vol. XXXVII, 02-12-2003) 
CoI.9-10 Availability of 0 .. for Production of 

Fercilian 
(Deb. 16, Vol. XXXVIII, 23-12.2(03) Development ofOtirialron Ore Mine of 
Col. 120-21 lISCO 

Availability of Sue Injcc:tions (Deb. 10, Vol. XXXVII. 15-12-2003) 
(Deb. 12, Vol. XXXVIII, 17.12-2003) I CoL353-S4 
Col. 63-64 i Disinvestment of Majority Stake of Steel 

Coaching Terminal I Plant ofSAlL 
(Deb. I, Vol. XXXVII, 11-12-2(03) I (Deb. IS, Vol. XXXVIII,22-12-2003) 
CoI.3S~-S3 f Col. 231-39 
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Diversification Programme on NTPC for 
Coal Mining and Coal Washcries 
(Deb. 3, Vol. XXXVII. 04-12-2003) 
Col. 293-94 

Drought Relief Document 
(Deb. IS. Vol. XXXVHI.22-12-2003) , 
Col. 216 : i 

Import of Urea 
(Deb. I, Vol. XXXVII. 02-12-2003) 
CoI.IlS.36 

Improvement of Infrastructure and 
Industrial Areas 
(Deb. 9, Vol. XXXVII. 12-12-2003) 
Col. 119-20 

Expenses in Hiring of Advocates ! Incidents of Fire in Coaches 
(Deb. II. Vol. XXXVIII. 16-12-20(3); (Deb. S, Vol. XXXIX, 05-02 .. -20(4) 
Col. 233-34 ' Cot. II i 

Export of Rice I Inclusion of Panchet Hill Thermal Power 
(Deb. 4. Vol. XXXVII. 05-12-20(3) Project 
Cot.212-13 (Deb. S, Vol. XXXIX. OS..o2-20(4) 

Hs Loan to Dabhol Power Project C~1.210-1l 

(Deb. 14. Vol. XXXVIII. 19-12-2003) ; Inland Water Transport System 
Col. 262-63 (Deb. 12, Vol. XXXVIII, 17-12-20(3) 

Finance Package for Exports • Col.l9 
(Deb. 14, Vol. XXXVIII. 19-12-2003) : Installation of Train Protection and 
Col. 22 1-23 ' Wamina System (TPWS) 

Finance Policy for Small Power Projects , (Deb. S, Vol. XXXVIJ. 11-12-2003) 
(Deb. 8, Vol. XXXVII, 11-12-2003) Col.Sa.59 
Col210-14 Interim Sudlet (Railway) • General 

Financial Starus ofStateE&cc:tricity Boards 
(Deb. 3. Vol. XXXVII, 04-12-2003) . 
Cot 13 

Funding for Sky Bus Projects 
(Deb. 8. Vol. XXXVII, 11-12-2003) 
Col. 363-64 

Funds to States 
(Deb. 14. Vol. XXXVIII, 19-12-2003) 
Col. 255 

Housing Scheme for Beedi Workers 
(Deb. IS, Vol. XXXVlIJ.22-12-2oo1) 
Col. 172·74 

IdentifICation ofBadtward Districts 
(Deb. 2. Vot. XXXVII, 03-12.2003) 
Col 91-99 

Impon of Coal and Iron Ore by Public 
Sector Steel Companies 
(Deb. IS,. Vol. XXXVIII. 22-12-2003) 
Col.257-~ 

Discussion Demand, for Grants on 
Account - (Railway). 2004-2005 
Demands for SUPPIcmonIiU)' GI'IbIS -
(Railway). 200),,20048 Demands for 
Excess ar.nts - (Railways) 200 1-2002 
(Deb. 3, Vol. XXXIX. 03-02-2004) 
Col. 119-28 

Joint VenIurc ofBSCL with R,ajIMYI 
(Deb. 3, Vol. XXXVIl, 04-12-2003) 
Col. 339-40 

Joint venture of Tataa with Damodar 
VaUey Corporalion 
(Deb. 13, Vol. XXXVIII. 11-12-20(3) 
Cot. 343 

Manpower in BCCL 
(Deb. 11. Vol. XXXVllI.16-12-20(3) 
Col 67-69 

Merpr ofBSNL end MTNL 
(Deb. 1. Vol. XXXVII, 10.12-2(03) 
Coln7 
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Merger ofRRBs with Sponsor Banks Railways (Amendment) Bill 
(Deb. 4, Vol. XXXVII, 05- t 2-2003) Railway (Second Amendment) Bill 
Co1.317-IS 

Misuse ofPSUs by Concerned Ministries 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 10-82 

MoU between Railway and Production 
Units 
(Deb. 13, Vol. XXXVIIl,II-12-2oo3) 
CoI.2S6-57 

Non-Payment of Statutory Dues of 
Employees 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
CoUII-18 

Overburden Removal-cum-coal Raising in 
Murulidih Colliery 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Colo 65 

Pay Scales 
(Deb. 4, Vol. XXXVI1, 05-12-2003) 
Col. 127-28 

Poumtial of Geo-Thermal Reserves 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 220-21 

Power Disruptions 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 229 

Production of Coal by OutsOUrCing 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col 161-70 

Production of Walle Coal 
(Deb. I I, Vol. XXXVIII, 16-12-2003) 
Col. 200-01 

Railway Protection Force (Amendment) 
Bill, 2003 and 

Resolution Re: Approval of 
Recommendations in the Eighth Report 
of Railway Convention Committee -
Consid. & Pass 
(Deb. 10, Vol. XXXVII. 15-12-2003) 
Col. 51 1-13 

Re: Reported strike by oil sector 
employees against dis in vestments of 
BPCL, HPCLetc. (AM) 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 1-2 

Recent incidents of violence in Assam and 
some other parts ofthe country due to 
Recruitment Policy of the Railways 
(OUR 193) 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col415-26 

Removal of Persons due to Absence 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 268-69 

Report on Health Policy Research 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 26-27 

Reported strike tty oil sector employees 
against disinvestments ofBPCL. HPCL, 
etc. 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 4-5 

RevivaloflFCI 
(Deb. 9, Vol. XXXVII. 12-12-2003) 
Col. 203-04 

Production.lmpon.nll Export ofMinerals ~vival ofNJMC 
(Deb. 16, Vol. XXXVIII. 23-12-20(3) (Deb. 9, Vol. XXXVII. 12-12-2003) 
Col 171-16 Col. 226-28 

ProtitlLosses ofRRB Salary ofRRB Staff 
(Deb. 4, Vol. XXXVII, OS-12-2003) (Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col7S-77 Col. 62 
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Sale of Scrap I The Electricity (Amendment) Bill. 2003 -
(Deb. 3. Vol. XXXVII, 04-12-2003) II Consld. " Pass 
Col. 220-21 . (Deb. 13, Vol. XXXVIll, 11-12-2003) 

Setting up of Indian Maritime University I Col. 452-55 
(Deb. 4. Vol. XXXIX, 04-02-2(04) I Third Party Motor Insurance 
Col 94 (Deb. 9, Vol. XXXVII, 12-12-2003) 

Setting up of Power Plaids by Railways CoI.2SUO 
(Deb. 13, Vol. XXXVIII, 11-12-2003) 
Col. 317-11 

Sexual tWassment of Women 
(Deb. S, Vol. XXXVII. OI-t2-2003) 
Col. 97-91 

Shortage of Coaches and w.,ons 
(Deb. S. Vol. XXXIX. 05-02-2004) 
ColJ6...37 

Stake in Srerlitc Indusuies 
(Deb. 12, Vol. XXXVIII, 17-12-2(03) 
Col.9S-96 

Standing Committee on Energy - Forty-
Second Report - Presented 
(Deb. 16, Vol. XXXVIII. 23-12-2(03) 
Col. 361 

Sutc F inanu Corporation 
(Deb. 4. Vol. XXXVII. 05-12-2003) 
Col. 341-41 

Unemployment Situation in the Country 
(DUR 193) 
(Deb. 16, Vol. XXXVIII. 23-12-2003) 
Col. 406-23 

Vacanc:ies in Safery CaIqory 
(Deb. 13. Vol. XXXVIII. 11-12-2003) 
Col. 11-12 

Welfare ofBidi Workers 
(Deb. 10. Vol. XXXVII. 15-'2-2003) 
Col274-n 

Aclili Sa ... " Sllri 
Demands for Supplementary Grants -

GeneraI- 2003-2004 
(Deb. 12. Vol. XXXVIII. 17-12-2003) 
Col. 492-94 

Statutory Resolution Re: Disapproval of 
llepteaadMkJn ofPeople (Amendmenl) 

Statutory Resolution Re: Disapproval of ; Ordinuce - Consid. " Pass 
PreventionofTcrrorism(Amendmcnl): (Deb. 6, Vol. XXXVII. 09-12-2003) 
Ordinance and Prevention ofTerrorism: Col. J44.46 
(Amendment) BiII- Consid. " Pass : 
(Deb. II. Vol. XXXVIIJ,I6-12-200J) ~ Adhya NaIll. \'ali 
Col. 447-S3 ; AIDS Vaccine 

StalUIoJy Resolution Re: Disapproval of . (Deb. 2. Vol. XXXVII. 03-12-2003) 
Taxation Laws (Amendment) Col. 100-01 
Ordinance and Taxation Laws Bridges on Rivers in U.P. 
(AmendmenI)Bin-Conaid. . (Deb. 2, Vol. XXXVII,03-12-2(03) 
(Deb. 5. Vol. XXXVII, 01-12-20(3)! CoL 131-39 
Col. 417-2 I I 

T_L' BU' ,I Bypass on National Hipway a_lDgover umpur ntt 3 
~n:' Vol. XXXVI~ 11.12.2003) I :"~:;. Vol XXXVII~ 17·12·200 ) 

TlkingoverofUnitlofBhlntWaaonand i Inhuman Treatment of Hindus In 
Encineering Limited i Bangladesh 
(Deb. S, Vol. XXXIX. OS'()2.2004)! (Deb. 12. Vol. XXXVUI,17-12-200l) 
Cot. 122-23 1 Col. 37-31 
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lSI Activities 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 17-11 

Loan to Sugar Mills 

Incident of rape and killing of a girl in 
Jhabua district of Madhya Pradesh CSt) 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
COI.2S4-SS 

(Deb. 4, Vol. XXXVII, OS-12·2003) 
CoLS7 

Statutory Resolution Re: Disapproval of 
Prevention offerrorism (Amendment) 
Ordinance and Prevention offenorism 

Over bridge on Rapti River (A.mendment) Bill - Consid. &: Pass 
(Deb. 7, Vol. XXXVn, 10-12-2003) (Deb.H, Vol. XXXVIII, 16-12-2003) 
Col 179-10 CoI.44I,4S3-S7,S12-17 

Schemes to Attract Tourists Alwaed,SluiE. 
(Deb. IS, Vol. XXXVIII,22-12-2003) New-Items Under lSI Mark 
Col. 20 (Deb. 9, Vol. XXXVII, 12-12-2003) 

Sugarcane Price Arrears I Col. 12 
(Deb. 9, Vol. XXXVII, 12·12-2003) I ProblembeingfacedbyHajPiIgrims(Sub.) 
CoL 113-85 (Deb. 9, Vol. XXXVII, 12-12-2003) 

CoL 308-09 
Unemployment Situation in the Country 

(OUR 193) ; Re~orted: ~eed f~r spe~dy 
(Deb. 16 Vol. XXXVlll 23-12-2003) I Im~lementa~lon .of various ongoing 
Col 423 il ' I Railway PrOjects Ul the State ofK.erala . - I (CA) 

Ad¥1I8l, SIlri LK. (Deb. I S, Vol. XXXVIII, 22-12-2003) 

Alleged aIrOCities on minorities in Jhabua, I Col. 297 
M~hya Pradesh (Sub.) I Aiyar. Sbri Ma.i Shankar 

I . 
(Deb. 2, Vol. XXXIX, 30-01-2004) I Action Taken Report on the Report of 
Col. 44 : Joint Parliamentary Committee on 

I Stock Market Scam and Matters Citizenship (Amendment) Bill- Consid. & I 
I relating thereto (OUR 193) 

Pass I (Deb. IS, Vol. XXXVIII, 22-12-2003) 
(Deb. IS, Vol. XXXVIII, 22-12-2003) CoI.429-47 
Col. 339, 345-46 Advertisement ofGandhiji (HAHD) 

CoIlapseofbridgelinkingMoti Deman and (Deb. 16, Vol. XXXVIII,23-12-2003) 
Nani Daman in the Union Territory of • CoI.506-JO 
Daman and Diu resulting in loss of I Advertisement on Gandhiji 
human lives and steps taken by the I {Deb. I, Vol. XXXVII, 11-12-2003) 
Government in regard thereto (CA) i Co1.l5-16 
(Deb. 8, Vol. XXXVII, 11-12-2003) I Demands for Supplementary Grants -
Col. 397 GeneraI- 2003-2004 

Constitution (One-Hundred Amendment) (Deb. 12, Vol. XXXVlIl, 17-12-2003) 
Bill- Amendment of Eighth Schedule - Col. 435-46 
Consid. & Pass Economic Refurms 
(Deb. 15. Vol. XXXVIII. 22-12-2003)! (Deb. 14. Vol XXXVIII, \9-12-2(03) 
Col. 378.8(). 391-92 Col. 9-12 
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International Fliahts by Sahara Airlines I TerTOrist Activities 

(Deb. S, Vol. XXXVII, 01-12-2003) I (Deb. I, Vol. x~vn, 02-12-20(3) 
Col. lOS I CoI.ISS-SI 

Investigative Unit oflnc::ome Tax World Bank Repon on Socio-Economic 
(Deb. 9, Vol. xxxvn, 12-12-2003) Reforms 
Col 67 (Deb. 9, Vol. XXXVII, 12-12-2003) 

Licenses for Community Radio Col. 79-10 
(Deb. 8, Vol. XXXVII, 11-12-2003) I ~r.SltriPra"'\'aIIIwnt 
Col84-16 !Interim Budpt (General) 2004-2005; 

Misappropriation of Funds in EFPO tl' Demands fOT Graats OD Account 
(Deb. 10, Vol. XXXVII, IS-12-2oo3) (GeaenJ)2004-2OM;tDdDcawldafor 
Col9J..94 ~GnnIs(GennI)2003-

One Time Sealement oft..o.ns I 2004-Cut MoIionI 
(Deb. 14, Vol. XXXVIII. 19-12-20(3) (Deb. 4. Vol. XXXIX, 04-02.2004) 
CoL 132-33 I CoL151·jl 

PcodiDg Bills ftom ~ \ ManenInce of Railway TnICks 
(Deb. 16. Vol. XXXVDI. 23.12.2oo3)! ~;1' Vol. XXXVII, 04-12-2003) 
Col. I S6-6O ! 

Pending National Highways PropoIaIs I Slum Reh8bil8tion Project (SNQ) 
(Deb. 7, Vol. XXXVII. 10-12-20(3) I CoI.(Deb9·116, Vol. XXXVlfl.23-12-2oo3) 
CoI.29S-99 I 

Process' fOp' ! ~ Resolution /le: OiIapprowJ of 
mg 0 tum I Prevention ofTerrorism (Amendment) 

(Deb. 14, Vol. XXXVIII. 19-12-2003) i Ordinlnceand PrnentionofTcnorism 
Col. 229-31 I (AmellldmClflI) Bill-Consid . .t PIIS 

ProcurementofAirctaftC.-rien ! (Deb. II, Vol. XXXVlIl, 16-12-2003) 
(Deb. 3, Vol. XXXVII, 04-12-2003) I ColSIO-n 
Col. 287-& i SlaIutory Rcsolutioa h: Disapproval of 

Recruitment of Sports Persons ! Repmc:rdation ofPcopIe(Amcndment) 
(Deb. 12. Vol. XXXVIII. 17-12-2003) I Ordinance-Consid . .t Pus 
Col.J61.69 : (Deb. 6, Vol. XXXVII. 09-12-2003) 

Regulation of Domestic Airlines Col. 347.-49 
(Deb. IS, Vol. XXXVIII, 22-12-2003) Unemployment situation in the COUI1b')' 
Col.l86-U (OUR 193) 

ReplacernentofOId Bridps (Deb. 16. Vol. XXXVIII, 23-12-2003) 
(Deb. 8, Vol. XXXVII, 11-12-2003) I Col.48s-87 
Col. 215-16 : Aair.uaa.Sltri 

Shifting of Base by I~I Terrorisls Airport .. Muzaffamapr 
(Deb. 2, Vol. XXXVII, 03~12-2003) (Deb. 10, Vol. XXXVII. 15-12-2003) 
Col. 134-35 Col.l95 

South Alia Forum 
(Deb. 7, Vol. XXXVll, 10-12-2003) 
Col. 292 

Constitution of Commando Force 
(Deb.B, Vol. XXXVIII. 11-12-2003) 
Col 127-21 
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Deendayal Disabled Rehabilitation 
Scheme 
(Deb. I, Vol. xxxvn, 11-12-2003) 
Col. 37-39 

Doubling of Delhi-Moradabad and 
Garpra HaIt-ShahjehaDpur bil Une 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 130 

E\cctricity to District ofMuzaffarpur 
(Deb. 3, Vol. XXXVll, 04-12-2003) 
O>L23S-36 

Late Running ofGomati Express 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 302-03 

National Highways in Uttar Pradesh 
(Deb. 7, Vo\. xxxvn, 10-12-2003) 
Col. 192 

Opening of Army Colleges!lnstitutesl 
Schools 
(Deb. 13, Vol. xxxvm, 18-12-2003) 
CaL 24S-52 

Training Ccnues of Sports Authority of 
lDdia 
(Deb. I, ~1. xxxvn, 02-12-2003) 
Col 126-27 

AJIIIe, Sllri RaIUka.t 
Committee on GovernmentAssuranccs-

Fifteenth Report-Presc~ 
(Deb. 7, Vol. XXXVII, 10-12-200l) 
CollS7 

Arpl, Shri AsIIok 
DcntaI Colleges 

(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col.ll·32 

Excise Cases against Industries 
(Deb. l4, Vol. XXXVIII, 19.12-2(03) 
Col 283-84 

Labour Contractors at Jubilee Pumps in 
M.P. 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 84-85 

Need to CODStruc:t a bridge 011 ChImbII 
River. Osedghat, Madhya Pradetb 
(MUR377) . 
(Deb. 10, Vol. xxxvn. 15-12-2003) 
CaL 468-69 

Arya, Ik (SIarlluti)AIIb 
CommiUeeon EmpowermcntofWornc.-

SixfpenCh Report - Presented 
(Deb. 10, VoL XXXVII, ts.12-2003) 
0>L433 

A ...... SIari ....... 
Constitutioll. (Amendment) BiII-

(Amendment of Article 39)-Consid. 
ct Withdrawn 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col511-14 

Constitution (One-Hundred Amendment) 
Bill-Amendment of Eighth 
Scbcdulo- Consid. ct Pass 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 391 

Conversion of Charitable Society into 
Company 
(Deb. 14, Vol. XXXVIO, 19-12-2003) 
Col 129-30 

Dispute between Tea Industry and Tea 
Growers 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 236-37 

EIectro-Homoeopathy System 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
COL4S1 

Environmental Hazards Caused by Toxi<: 
Wastos 
(Deb. 10, Vol. XXXVII. 15-12-2(03) 
Col.364-6S 

ExportofCouon 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 296-91 

Forest (Comervation) Amendment Bill, 
2000 -(Amendmed ofsection 2, etc.)-
Consid. " Pass 
(Deb. 14, Vol. XXXVIll, 19-12-2(03) 
Col. 491-92 
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IDddenII of Fire in ~ 
(Deb. '. WI. XXXIX. 05-02-20(4) 
Col 13 
~ IIId Housiaa Development 

inH.E.s... 
{Deb. I'. \bL xxxvm.23-12-2003) 
Colf4.67 

I...eMe of Jet hill Korea 
(Deb. '. \bL XXXVII. "12-2003) 
Col 116-19 

Miniaun WlFsIO Unorpniled Sector 
(Deb. 10, \\>L xxxvu. 1,.12-2(03) 
Col 171-79 

Spiritual and Meditation Coune 
(Deb. II, Vol. XXXVm,I6-12-2003) 
Col 122-23 

St.lutory Resolution RI: Disapproval of 
DelimitDxl (Amendmall) Ordinlnce 
and Delimitation (Amendment) Bi~ 
Consid. A: Pus 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col 373-74 

Trainiaa to InsurJenta by BInglIdesh 
(Deb. I I, Vol. xxxvm. 16-12-2(03) 
Col 124 

AtkiaH, art DeuIl B. 
Need 10 provide moadlly allowwa to I Cornmiue;e on PriQle Members' Bills Ind 

reaistered unemployed youth. in II ResolutioDs-Minutes-Laid 
Mabarashtra and other parts of the (Deb. J4, Vol. XXXVIll,I9-12·2(03) 
c:ounIry (MUR. 377) I Col336 
(.Deb. IS, Vol. XXXVID.22-12-2(03) ! Commiaec on Private Members' Bills and 
Col J23.29 I Resolution&-Thitty.£ipth 1lepor1-

OYadlawnofPowcrbySEBs ! Pmented 
(Deb. 13. Vol. XXXVDI, 11-12-2003)! (Deb, 12. Vol. XXXVUl.17-12-2003) 
CoUS41 Col oto6 

PtiPtofflrmen,youdsllldworldDcclass Motion RI: Thirty-seventh Report of 
bod! in 1be orpniIed and unorpailed Committee on Private Momben' Bills 
---(OUR 193) IIId ReIo~ 
(Deb. S, Vol XXXIX, O'~-2004) I (Deb. 9. Vol. XXXVlI, 12.12-2003) 
Col 3Sl-56 I Col3S9 

PmltiubooofCPUs(lles.) ! Standio, Committee on Labour and 
(Deb. 2. Vol. XXXIX, 30-01-2004) Weifare-Tbirty-eiahdI Report-Laid 
ColIS-I6 (Deb. IS, Vol. XXXVIII. 22-12-2003) 

ProducIion, Impart Ind Exponof'MincnIa Col. 216 
(Deb. 16, Vol. XXXVID. 23-12.2(03) ~ Report oflhe CommiItee on 
CoL 111-16 ,",,* .. _ .. 1' Bills_ a.obioaI-
~ Expreuway Motion Moved 

(Deb. 7. Vol. XXXVII. 10-12-2003) (Deb. 14. Vol. XXXVlll, 19--12-'" 
CollO-II CoL 440 

We Oper.cion of X-Ray Macbiftes AZIId, SIui IQrd Aa 
(Deb. 12. Vol. XXXVlll, 17-12.2(03) Con.titucion (Ono-Hundred AmendmaIt) 
Col 113-14 BiJl-Ameadmen&of'EiPIbSdlecWe-

SeaJna up of Shore-Bued Steel,... Consict. 4: Pus 
(Deb. IS, Vol XXXVlIl. 22·12-2003) (Deb. IS. Vol. XXXVIII, 22-12-2003) 
Col. 101 Col 3I4-IS 
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Recent incidents ofviolence In Aaam end Encroac:hments on Land by Dealers 
some other parts oftbe country due to (Deb. 16, Vol. xxxvm, 23-12-2003) 
Recruitment Policy of tbe Rai~ Col. 212-13 
(DUR193) 
(Deb. 4, Vol. XXXVII, 05-12-2003) Encroachments/Occupations in Delhi! 
Col. 426-29 New Delhi 

(Deb. 16, Vol. xxxvm, 23-12-2003) 
Baal., Shri T.R. Col. 211-90 
Forest (Conserv81ion) Amendment Bill, . Funds,CoIIected by Morcpca I..abQrIIaries 

2000-(AmendrnaJt of section 2, dl:.}- Limited 
Consid. &; Pass (Deb. 14. Vol. xxxvm. 19-12-2003). 
(Deb. 14, Vol. XXXVIII, 19-12-2003) CoL 98 
CoL 494-51 0 

Life Saving Medicines 
Statutory RescMution Re: Disapproval of (Deb. 1, Vol. XXXVII. 02-12-2003) 

Prevention ofTerrorism (Amendment) CoL 171.72 
Ordinance and Prevention ofTerrorism 
(Amendment) Bill--Consid. &; Pass Marketing ofLetrozole 
(Deb. II, Vol. XXXVIII, 16-12-2003) (Deb. 12, Vol. XXXVIII. 17-12-2003) 
CoL 48 1-93 CoL 102·03 

Badao~ Shri VljaycDdra Pal SlDp Pradban Mantri Gram Sarak Yofona 
PrivllisationofCPUs(Res.) (Deb. I, Vol. XXXVII, 02-12-2003) 

(Deb. 2, Vol. XXXIX, 30-01-2004) CoL20I-08 
Col. 93 Recovery of Overcharged Amount 

The EIectric:ity(Amendmcnt) Bill, 2003-
Consid. &; Pass 

(Deb. 6, Vol. XXXVII, 09-12-20(3) 
CoL 121-24 

(Deb. 13, Vol. XXXVUII, 18-12-2003) Separate EPC for Pharmaceutical 
Col. 448-52 Companies 

BaIlrua.Dr. I (Deb. 4, Vol. XXXVII, 05-12-2003) 
A .,... Prod I Col. 207-08 

(Deb. 2, Vol. XXXVII, 03-12-2003) Vacant Posts of Judges 
,ntt ...... ancer uct I 

Co1.312 (Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 224-25 

Appointment on Compassionate Grounds 
(Deb. 2, Vol. XXXVII, 03-12-2003) Baaa~ShriG.M. 
Col. 270 

Consumption of Diesel 
(Deb. '1, Vol. XXXVII. 02-12-2003) 
0>1.96-98 

Drug Price Control Order 
(Deb. 6, Vol. XXXVII, 09-12-2(03) 
Col. 182-&3 

Encroachments on Government Premilts 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col 161 

IS-Point Programme for Welfare of 
Minorities 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 75-77 

Budgetary Alloc8lioo for Power 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 227-28 

Cargo Traffic 
(Deb. 7, Vol. xxxvn, 10-12-2003) 
Col.SS-S7 
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ConIti1utioa (Amell .ent) Bill. 2001 -
(AmeMmentoflrticle 103, etc.)-Int. 
(Deb. 14,"\t)l XXXVnI,I9-12-2003) 
Col. .... } 

eoattitution. (Niaety-Sevontb 
A ........ ) Bill - (AmcIndment of 
dcIes 7~,l64, .... ofnew.nide 
361B .......... of the 'Tenth 
ScbeduIt) - Coasid. a .... 
(Deb. 11, ti xxxvm.16-12-2003) 
Col. )44.IIS 

CorasaituIion (0aHIundred AmaIdmatt) 
BiU -A......tment ofSipih SdIecIuIe-
Coasid . .I: Pass 

NiJht Landin& Facility at Calic:ut 
(Deb. 15, Vol. XXXVIII, 22-I 2-2003) 
CoU2 

Standinl Committee on Transport. 
Tourism and Culture - Seventy-fourth 
to Seventy-teYen1b ReportS - Laid 
(Deb. 3, Vol. XXXIX, 03-02-20(4) 
Col. 66-67 

Statutory ReIoIution Re : DiApprovaI of 
~ ofTen'orism(AmcIncIment) 
Ordi.-1Ce and PreWDlion ofTerrorism 
(AmCIadrnent) Bill· Consid . .I: P. 
(Deb. 11, Vol. XXXVIII. 16-12-20(3) 
CoI.Sll-12 

(Deb. IS. VoI.XXXVm,22-12-2003) I TheSecuritisationAct,2002 
CoL 391 I (Deb. 9, Vol. XXXVJI. 12-12-2003' 

COIl of Pow. CiencntiOD Col. 39-42 
(Deb. 13. Vol. XXXVm.18-12-2003) Unemplo)'mcnt situation in the country-
Col. 319-22 (OUR 193) 

EnironlbCllt.lJ Clearance for Power (Deb. 16. VoL XXXVIII, 23-12-2003) 
Col 419-90 PIojeda 

(Deb. 10, \bI. xxxvn. 15-12-2003) • d) ... IIII,-y.SlartSlldlp 
Col.. 7S laterial Budget (Railway) - Gtneral 

Fonipen (AJIleAcIment) Bill. 2003 • Disc:uuion Demands for Grants on 
Consid. a .... Account - (Railway), 200.c-200S 
(Deb. 2, Vol. XXXIX, 30-01-20(4) 'I' Dcmuds for Supplementary an.ne.-
Col. 6U6 (JWtways). 2003-.2004 and DemInds . . ! bEJa:e.o..a-(RaiIwI)'I)2001-2002 

lDter~ B~let (Railways) - General. (Deb. 3, Vol. XXXIX. 03-O2-2004) • 
DiIcuIsion DemIl1da for Grau on I CoLI60-64 
Account - (Railways). 2004-200S I 
IlcmMds for Supplemeaclry Oruu _ I "Mrjee. Sluiaad ... ,.... 
(Rai)ways). 2003-2004 and DemInds CommitIDe on Empowennent of Women -
ilrEa::alOnnD-(RaihIitIyI)200I.2002 Action Taken Statements - Laid 
-CutModoas I (0eb.IS,VoI.XXXVm,22-12-2003) 
(Deb. 3. Vol. XXXIX, 03-02.1004) CoL21U4 
Col 106-12 

Mumbei Port TrtIIt 
(Deb. 12. Vol. XXXVIII, 17.12-2(03) 
CoI.7S-76 

Need to wirbdmr relbic:tioos intpoIed on 
a.; .. ·flnlUbeidy (MUR 377) 
(Deb. 6, ti XXXVD, 09-12-2(03) 
CoL 301 

Commiaee on Empowerment ofWomen-
SevonteondI Report • Laid 
(Deb.I~, Vol. XXXVIlt,22*12-20(3) 
Col.21l 

Need to raume U terViQCS from Jabalpur 
(MUR.317) 
(Deb. 13, Vol. XXXVlU. 11-12·2003) 
Col. 431 
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Safe Buildina Constructions 
(Deb. II, Vol. XXXVUl, 16-12-2003) 
Col 28 

Standing Committee on Industry - One 
hundred-thirtieth to. One hundred-
tbirty-seventh Reports - Laid 
(Deb. 15;VoI. XXXVIII,22-12-2003) 
Col286-17 

Waitina List for Telepbone Connections 
iI'IBihIr 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
CoI.6U4 

....... Sltn r.wu Ka.r 
Alleged Misutilisation of FlUIds by the 

Government for iSluin& 
MYertisements in the Media 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 96-97 

Allocation of Funds for IT 
(Deb. 7, Vol. XXXVII. 10-12-2003) 
CoJ.I69-70 

Allotment of Alternate PlOts 
(Deb. 16. Vol. XXXVIlI,23-12-2003) 
Col14S 

Conversion of Leaebold Property into 
Freehold 
(Deb. 6, Vol. xnYII. 09-12-2003) 
ColIJ.4-3S 

Declining Sex Ratio 
(Deb. 2, Vol. XXXVII. 03-12-2003) 
COI.44-4S 

DemandaofEmp~ofOgMipm UT 
Administration ad Municipal 
Corporation 
(Deb. II, \-b1.XXXVIB.16-12-2003) 
Col91-92 

Development of Cblndiprtl 
(Deb. I, Vol. xxxvn, 02-12-2003) 
Col. 190-92 

FlICilities by Chandiprb HOUIiDa BoIrd 
(Deb. 11, Vol. xxxvm. 16-12-2003) 
Col. III 

Fifty Seventh Report of the BusiDeu 
Advisory Committee - Motion Mowd 
(Deb. 9, Vol. xxxvn, 12-12-2003) 
CoL3OS 

Hike in Tuition Fees 
(Deb. 6, Vol. XXXVII. 09-12-2003) 

Availability oflsoptin Col24S46 
(Deb. 12, Vol xxxvm, 17-12-2003) I Identity Cards to Handicapped Persons 
Col. 131-32 I (Deb. 13, Vol. xxxvm, 18-12-2003) 

Citil.en0lartm I Col. 241-42 
(Deb. 16, Vol. XXXVIII, 23-12-2003) Interim Budget (General) 2004-200S; 
CoL2S3-S9 Demands for Grants on Account 

Cleinliness at Railway Stations (GencraI) 2004-2005; and Demands for 
(Deb. 3, Vol. XXXVII, 04-12-2003) Supplemenlary Grants (General) 2003-
Col. 217 2004 - Cut Motions 

Closure of Mini-welfare Centres in (Deb. 4, Vol. XXXIX, 04-02-2004) 
Chandiprh Col. 328-31 
(Deb. 7, Vol. XXXVII, 10-12-2003) Internet Exchanges 
Cot.-l90-91 (Deb. 12, VoI.XXXVUl, 17-12-2OQ3) 

Concession in Fares to Disabled Col 289-90 
(Deb. 13. Vol. XXXVIII, 11-12-2003) Introduction of Microwave Multi-Point 
Col. 315 Distribution System for DD 

Concession to Senior Citizens I 
(Deb. 13, Vot. XXXVIII, 11-12-2003) 
CoI.49-S4 

(Deb. I, Vot. XXXVII, 11-12-2003) 
Col. 337-31 
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J..-Money 
(Deb. 11, Vol. XXXVIII,I6-12-1003) 
Cal2lO 

'.,.jsleliad fot UrbI!a TrmspoIt 
(Deb. I, VoL lXXVIl. 02-12-lOCt-3) 
CoL UiO 

l..aIdiDa dnueh .... 
(Deb.'. \\tI. x:xxvn. 12-12·2003) 
Col • .." , 

lAIIIdaot ... 
(Deb. 11. \fbI.XXXVID.16-12-20(3) 
Cal~ 

M'·. W C'<C of Railway Tracu 
(De'. 3, Vol XXXVII, 04-12-2003) 
Cal .... S 

...... Laws( ............ )BiU.Qwid. 

Postal Services 
(Deb. 12.. VoL XXXVDl, 17-12-2003) 
Col 245-41 

Poverty AUeNtion Schemes 
(Deb. I, Vol. xxxvn, 02-12-2003) 
Col 94-95 

,Pricing of Set Top Boxes 
(Deb. 3, \\)l. xxxvn, 04-12-2003) 
Col 45-41 

Prime Mini.ter', Statement on the 
a.l ..... ofShri Dilip Sin&h Judev, 
from the Council of Minister. 
(DUll 193) 
(Deb. 7, Vol. XXXVII, 10-12·2003) 
Col 31S-79, 311-90 

a ,.. Reblbilitalion Servic:e Centres 
(Deb. 6, \bI. xxxva. 09-12~2003) (Deb. If VoJ.XXXVll, 11-12·2003) 
'Cal314-1S Col 176--77 

""icel Baefit Scheme for SBI IleacnItion for Deaf and Dumb Scudents 
p.,; • .,.. (Deb. 5, Vol. XXXIX. OS..()2-2004) 
(Deb. 4. Vol. XXXVII. OS-12-2003) I ColI36 
Colt33 RaervIItion of SeatsIBetthI in Paschim 

MiIaIe ofPSUs by Conccmed Ministries. Expraa 
~~ Vol. XXXVII, 09-12-20(3)! (Deb. 10 Vol. xxxvn. 11.12-2003) 

Col. 66-67 
MIIionaI Policy OIl SIumI "D--:...L..- n. ...... .ft.Mu.oflT 0_':_ 

(Deb. I, Vol. XXXVII. 02.12-2003) ~~on~-. ~---
ColIOWl (Deb. 7, Vol. XXXVIl, 10-12·200) 

W--'to ''''.aA... job Col)I ..... '5 '-, prov_ --.WdC avenues to I 
redrin& defeace penoclDCl and accepl Jlcview of RIpe Law 
the demud for impiementin. the, (Deb. 4, Vol. XXXVII, OS-12-200) 
acbeme of "one-nnk-one-penaion" j Col362 
(MUIl3T7) Soiled Noces 
~~ Vol. XXXIX. 04-02-2004) (Deb. 14, Vol. XXXVIlI. 19-12.2003) 

O .' Col. 121 
penlnl of • CGHS Dispemary in I 
Cbandiprh ! Statutory Resolution Re : Disapproval of 
(Deb. 2. 'WI. XXXVII, 03-12.2(03) ! National Tax Tribunal Oniinlnce.2003 
Col2J9.lJO ; and National Tax Tribunal Bill.2003 • 

Photoaraphy • Prohibited Area I Consid. 
(Deb.B, Vol. XXXVlU, 18-12-20(3)! (Deb. 'f; Vol. XXXVII. J 1.12.20(3) 
CoI:'l41 I Col 4$9 
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Statutory Resolution Re : Disapproval of 
Repraencation ofPeopie (Amendment) 
Ordinance - ConaNt &; Pus 
(Deb. 6, Vol. XXXVII,09-12-2003) 
Col 331-34 

Statutory ResoJution Re: Disapproval of 
Indian Telegrapb (Amendment) 
Ordinance and Indian Telegrapb 
(Amendment) Bill - cOnsid. &; Pus 
(Deb. I S, Vol XXXvm. 22-12-2003) 
Col3S4-S9 

Consumer Clubs 
(Deb. 14, Vol. XXXYfH. '19-12-2003) 
CoL 184 

Consumption of Co. 
(Deb. 14, Vol. XXXVIIU9-12-2003) 
CoLlOJ.04 

Orant-in-aid to Oovemment 
Homoeopathi~ Medical Colle,el 
Hospital 
(Deb. 7, Vol. xxxvn. 10-12-2003) 
Col 333 

Submission of Report by Expert Oroup Inclusion ofBAMS .. BRMS Desrees 
(Deb. 2, Vol. XXXVu. 03-12-2003) I in Second Sdledule 
CoL4SS I (Deb. 12, Vol. XXXVIII, 17-12-20(3) 

Target under PMRY I Col. 103-04 
(Deb. 6, Vol. XXXVII, 09-12-2003) Medic:al Colleges in K.amataka 
Col. 43 (Deb. 2. Vol. XXXVo. 03-12-2003) 

Task force on fM Radio Col4S8-S9 

(Deb. I, Vol. XXXVII, 11-12-2003) Mega Project Status of BoIlary TPP in 
CoI.24-lS Kamataka 

(Deb. 13, Vol. XXXVIII, 18-12-20(3) 
Col. 131 Television Audience Meuuremeats 

(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 114-90 Operation of Air Deccan 

Time Limit for Pronouncing'hdgemem 
(Deb. 9, Vol. XXXVIl, 12-12-2003) 
Col.224-lS 

(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 190 

Recognition of Private Hospitals 
(Deb. 2, VOL XXXVII, 03-12-2003) 

Uplinking Permission to Foreign 0IanneIs i CoL 132-33 
(Deb. 3, Vol. XXXVD, 04-12-2003) I Red . I h' P iod fi MBBS Col. 199-201 j' uclng ntems Ip er or 

Watch-List of Intellectual Property 
(Deb. 4, Vol. XXXVU,OS-12-2003) 
CoL 279 

Workers PllI1K:ipation in Manaaemenl 
(Deb. 5, Vol. XXXVII, 01-12-2003) 
CoI.16S 

WTO 'Negotiations on Services 
(Deb. 9, Vol. XXXVII, 12-12-2(03) 
CoI.9S-96 

... va ......... SUi Kolar 
BSNl.JMTNL Sim Cards 

(Deb. 7. Vol. XXXVII, 10-12-2003) 
Col. 53-56 

Course 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
CoI.302~3 

Setting up of a Model Institute of ISM &; 
H 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
COI.24S 

Subsidy for Coffee Growers 
(Deb. 9, Vol. XXXVU, 12-12-2003) 
Coll444S 

Buavaraj, Slui GS. 
Agreement with ASEAN for Free Trade 

(Deb. 4, Vol. XXXVII, 05-12-2003) 
CoI.3S7-60 



AIIocaIiae for HomoeopIdaic Meclicine Child MIrriIp 
(Deb. 7. ~. xxxvn. 10-12-20(3) (Deb. 4, Vol. XXJQX.·04-02-20(4) 
Col. 309 Col. 13~ 

ABocIIioa for SoftMre Expona CMIE Report on Aariculbnl Production 
(Deb. 9, \bl XXXVII. 12-12-2003) (Deb. ~. ~. xxxvn, 01-12-2003) 
OIl"'.... Co1211-12 

AIJocatjoa of Ceatral AniJtaDc:e to CoaInIct lAbour Ad 
~ ([)ab.lS,~.~,22·12-2oo3) 

(DIb. 2. \bl. xxxvn. 0).12·2003) 0Jl.263 
OIl 113-14 eo.a Norms for Drup 
.~~ of DDA Flats to Punjab (Deb. 16. VoI.XXXVJU.23-t2-2OO3) 

......... Col.I67~ 

(Deb. 11, \bl. XXXVID.16-12-2oo3) Cl'ahofAircraft 
Cell" (Deb. 3, Vol. XXXVII. 04-12-2003) 

.. WI _eat iltCopyript Act Col~ 

(!)lb. 4. ~. XXXIX. 04.02-2004) o.rioa ofFoocl r.b 
CaUl (Deb. 10. Vol. xxxvn. 15-12-2003) 

AfII'NIefNTPC Col J94..95 
(Deb~ ll, Vol. XXXVID; 11-12-lOO3) Credit baA .... ru._ .. FUDd 
Col3U·12 I (Deb. 4. Vol. XXXVB. 05-12-2003) 

AIIiIIMce for Huan-Maaplore BI'OIId Col 115-36 
o.p Project Dewlopmenl oflOuriIm 
~. 3. v,L XXXVII, 04-12-2003) (Deb. S, Vol. XXXVII. 01-12-2003) 
Col. 112~ Q:II. 329-30 

a.:h Toarilm DiuIbIr MIntpmed AuIhority in Defhi 
(Deb. S, Vol. Xxxvu. 01-12-20(3) (Deb. 6, Vol. XXXVII. 09-12-20(3) 
Col.. Col~ 

~ 011 EatataiameaaTa DiIcowry ofMictobeI for Oil &1rIc:Cioa 
(Deb. '. Vol. xxxvn. 11-12-2003) (Deb. 13, Vol. XXXVW,.1-12-2003) 
CoI.4S-47 Col 27-30 

CaIIraI AIIiItInce co K......aab Draft Policy for &net Vendors 
(Deb. 2. Vol. xxxvn. 03-12-2003) (Deb. 6. Vol. XXXVII, 09-12-2003) 
Col. 211 CollSl-S2 

CcacraI AIIiIIMce under URlF &onomit Growth 
(Deb. J6, Vol. XXXVlU. 23-12-2003) (Deb. 9, Vol. XXXVII, 12-12-20(3) 
Col 321-2S Col 211-.9 

CennI V.p.nce CommiaioD Act Edlation for All SummR 
(Deb. 6, Vol XXXVII, 09-12-2003) (Deb. 7. Vol. XXXVtl. 10.12-2003) 
Col. 1410042 Col 290-91 

CbemicaJ Free Fabrka Eavironment Subject in Sc:bool Syllabus 
(Deb. 9, Vol. XXXVII. 12-12-2003) (Deb. 7, Vol. XXXVD, 10-12-2003) 
Col23S Col. 179 
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Eradication of Poverty Loans to Agricultlft Sector 

(Deb. It, Vol. XXXVIII, 16-12-2003) 
Col246-41 (Deb. 14, Vol. XXXVIII, 19-12-2003) 

Col. 98-99 
FIiaID from Bidar 

(Deb. 10, Vol. xxxvu. 15-12-2003) 
Col211-I' 

Flyways Pacbges 
(Deb. S, Vol. xxxvu. 01-12-2003) 
Col 243-49 

Foreip Ah1ines in Domestic Sector 
(Deb. 10, Vol. XXXVII, 1~-12-2003) 
Col. 37-39 

Manufacturing of Weapons by Private 
Sector 
(Deb. I, Vol. XXXVII, 1t-12-2003) 
CoL 347-49 

Mega Power Project Status to Central 
Thermal Projec:1s 
(Deb. 13, Vol. XXXVIII, 11-12-2003) 
Col.349-SO 

Four lAnina of National Highways Merger ofONGe willi HPCL 
(Deb. 12, Vol. XXXVIII, 17-12-2003) (Deb. I, Vol. XXXVII. 11-12-2003) 
Col 309-10 CoL 367 

0ruI of Industrial Licences Modernisation ofFCl Godowns 
(Deb. 14, Vol. xxxvm, 19-12-2003) (Deb 4 Vol XXXV Col. 302 .,. n. 0~-12-2003) 

Gross Domestic Product 
(Deb. 4. Vol. XXXVII, 05012-2003) 
Col.305-07 

Growth of IntTutructure Sector 

Col. 237-31 
Modification in LPG and Kerosene 

Subsidy Scheme 
(Deb. 3. Vol. XXXVII, 04-12-2003) 
CoL3~71 

(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col 40-46 I Need to approve the proposal of the 

Indian Information Tedmolo8)' Services I GownmlieW1t o~ for providing 
(Deb. 7. Vol. XXXVII, 10-12-20(3) regional reservation in the State by 
Cot. 325-26 ! amending article 371 of the 

Jndo..SriIaNra EQ)oomic: Ties ! ConstitutioD (MUR 377) 
(Deb. 7. Vol. XXXVII, 10-12-2003) I (Deb.IS,VoI.XXXVIII,22-I2-2003) 
Col3l1-29 CoL 325-26 

Integrated Regipnal Development NewCoaJ Projects bySECL 
Concept (Deb. 11, Vol. XXXVIII. 16-12-2003) 
(Deb. 12. Vol. XXXVIU, 17-12-2003) Col.2S3-S4 
Col 101 Opening ofSainik Scbools 

Inter-LinkingofRMn (Deb. 3, Vol. XXXVII, 04-12-2003) 
(Deb. 10, Vol. XXXVII, 15-.2-2003) I CoL286-17 
Col. 413 I 

ITBP M . . 1'; 1 Panicipation under Rural Development 
ountaineeI'tJlg cam I Schemes 

~941. Vol XXXVII, 02-12-20(3) I (Deb. 16, Vol. XXXVIII. 23-12-2003) 
I CoI.l22-23 

Law for Enforcement of Fundamental I Duties . Powers Vested in eve 
(Deb. 14, Vol. XXXVIII,19-12-2003) 1 (Deb. 6, Vol. XXXVII, 09-12-2(03) 
Col. 293-94 I Col. 34 
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PradhIn Manari JalsamVlrdlan Yo';" 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 79-10 

Suprcue PriceArre8n 
(Deb. 9, Vol. xxxvn, 12-12-2003) 
CoI.113-lS 

ProanmenI of $pires fUr Sea HIrriers TIIk Force for Textile lnduIary 
and Sea K.ina HelicopIIen (Deb. 10 Vol. XXXVll, 11-12-2003) 
(Deb. 3, Vol. xxxvn. 04-12-2003) CoI.IIl"'" 
Col. 322 

Production ofTextilel M8daiaIry 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
CoI.~1 

Report ofloltiue ofEcoaom1c GrowdI 
(Deb. 12. Vol. XXXV1II, 17-12-2003) 
Col.3J1..39 

RctiIcrnent Age of ScienciIIJ 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
CoI.34J..4S 

Running of Special Trains Beyond 
Festivals 
(Deb. 13, Vol. XXXVlfI, 1'--12-2003) 

TrIIde~ widlChiaI 
(Deb.H, Vol. Xxxvrn.I9-12-2003) 
Col 297-91 

WIIIIed Criminals 
(Deb. 11, Vol. XXXVm. 16-J 2-2003) 
Col 69-10 

w.er M.......- S)'Item 
(Deb. II. Vol. XXXVUl.l'-12-2003) 
Col.~31 

WB A.IIistInce for It .... EIecIrificItion 
(Deb. I. Vol. XXXVII, 11-12-2003) 
Col.2S9-60 

Col. 221 WilHbJ DefiuIWI ofBanlt LoIns 
IWraI Development BoII'd (Deb. 14. Vol. XXXVnI, 19;'12-2003) 

(Deb. 6, Vol XXXVll, 09-12-2003) Col 301 
Col 203-04 I WcJrma in CIdbary Dairy Milk Cboco .... 

SeuiogupofOroupforTeIecomSec:for I (Deb. S, Vol. XXXVII, 0 ... 12-2003) 
(Deb. 2, Vol. XXXVU, 03-12-2003) Col 147 
CoI.461-69 . ..... SIan Ad 

Sbortaae of Blood in K...a Accqable Daily lntIke in Diet 
(Deb. 12, Vol. XXXVJII, 17-12-2003) (Deb. 4, Vol. XXXIX, ~2-2004) 
Col. 192 ! Col.147 .... 

Stoppage of Financial Assistance to I Amondmcnt ofOrua Control Acl 

~::~12. Vol. XXXVIII, 17-12-2003) I g:.·6~~VoI. XXXVII. 10-12-2003) 
Col. 129 I 

Strenglhening of Rail BricIaes I B~ Sanction 
(Deb. 13, Vol. XXXVJll,11-12-200J) I (Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 336-37 I Col 71 

Study Reports on Fluorosis in DriDltin, I CODlullalion with States for 
Waaer 1\ lmpIemenIItioo of1be ~ 
(Deb. 16. Vol. XXXVIII, 23-12-2003) (Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 309-10 ! Col 146-47 

Subsidy Sharing Modalities between Oil I Drainlle System alona Golden 
Companies and Matketina Firms ! QuadriIaIend Roadt 
(Deb. S. Vol. XXX1X. OS-02-2004) I (Deb. 4, Vol. XXXIX, 04.02.2004) 
Col. 138-39 1 Col. S2 

I 
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Coverage of DO in Rajasthan 
(Deb. S, Vol. XXXIX. OS-02-2004) 
CoI..l34 

Joint Committee on Pesticide Residues in 
and Safety Standards for 10ft drinks. 
fruit juice and other beverages _ 
Evidence - Laid 
(Deb. S, Vol. XXXIX, OS-02-2004) Interim Budget (General) 2004-200S; 
Col. 277 Demands for Grants on Account 

Misuse ofPSUs by Concerned Ministries (GeneraJ)2004-200S; and ~ for 
(Deb. 6, Vol. XXXVII. 09-12-2(03) Supplementary Grants (General) 
CoL 80-12 I 2003-2OO4-Cut Motions 

Non-BMki F' f"_R' \' (Deb. 4, Vol. XXXIX, 04-02-2004) ng mance '"""".,-.Ies Col 2S4 
(Deb. 4, Vol. XXXVII. OS-12-2003) . 
CoL 129-30 Need to provide adequate Financial 

Railway Vibs Fund Assistance to the Government of 
(Deb. S. Vol. XXXIX, OS-02-2004) ~asthanforitsallrounddevelopment 
Col 102 (MUR377) 

(Deb. 16, Vol. XXXVIII,23-12-20(3) 
Col. 397 Standards for Food and Food Products 

(Deb. 4. Vol. XXXIX, 04-02-2004) 
CoL 2<t-lS Priority to Regional Programmes on DOl 

Surrender ofNHAI Engineers AIR 
(Deb. 4, Vol. XXXIX. 04-02-2004) I (Deb. 5, Vol. XXXIX, OS-02-2004) 
ColIIS-16 Col. 182-83 

UtiJisation of Boro-Pits Along Highways I ...... ra. Sbri B .... Siollt 
(Deb. 4, Vol. XXXIX, 04-02-20(4) I Airports in Bhatinda 
COU3 . _ (Deb. 5, Vo!. XXXVII, 01-12-2003) 

...... SIItf~1da I Col. 127 
Demands for Supplementary Grants- Alleged Scam in Bathinda Telecom Circle 
~2004 I (Deb. 12, Vol. XXXVIlI,17-12-2003) 
(Deb. 12, Vol. XXXVIII, 17-12-20(3) CoL31S 
CoL494-9S i AllotmcntofLand , 

Illapn,Slrilaradlucl ' (Deb. 6, Vol. XXXVII, 09-12-2003) 
Centract Engineers in ElL Col. 90-92 

(Deb. 13, Vol. XXXVIII, 18-12-2003) Assistance to States for Irrigation Projects 
Cot.3S1-S3 (Deb. 10, Vol. XXXVII, 15-12-2003) 

BIuIrpva, SlariGirdbari LaI Col. 288-318 
Clearance of Bioeec:hnology Product i BT Cotton in Punjab 

(Deb. 12. Vol. XXXVIII. 17-12-2003) I' (Deb. IS, Vot XXXVlII,22-12-2003) 
Col. 16S-67 Col. 179 

Constitution (Ninety·Seventh Amend· 
ment) BilHAmendment of articles 75. 
164, insertion ofnew anicle 361 B and 
amendment of the Tenth Schedule)-
Consid." Pass 
(Deb. 11. Vol. XXXVIII, 16-)2·2003) 
Col. 322·27 

Distress Sale of Agricultural Produce 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 123-25 

Freedom Fighters Pension 
(Deb. 16, Vol. XXXVIII. 23-12-2003) 
CoI.2S·3) 
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I. T. Defaulters I ROBIRUB It ManIa-
(Deb. 4. Vol. XXXVII. 05·12-2003) (Deb. I. Vol. XXXVn, 11-)2-2003) 
Col49-S2 I Col89 

IndiaftDrup_ ~ l.JmieId TecfInoIocy U~ Fund 
(Deb. I. \hI. XXXVII, 02-12-2(03) (Deb ... , \hi. XXXVII,OS-12.2003) 
Col 69-7) Col241~3 

IDfiutructIue for ApiculbnI ReIarch n-fcrorv.undbn EncIIMArea tom 
and Education DDA to MCD 
(Deb. 10. Vot. XXXVII. 15-12.2(03) (Deb. I. \hI. XXXVII. 02-12.2003) 
CoL 139-76 Col141~ 

Need to implement the ~ Courts WaitinI Lilt for Telephone COllnecdons 
orders on traDlferrlftl the land of (n...&.. 1 Vol XXXVII 1"12-2(03) 
dosediDdullriesIODDA.(MUR377) I 1.oI'/IW.,. • .,. 
(Deb. 14, Vol. XXXVm. 19-12-2003) Col. 224-25 
Col416-11 .... 1IIrt KutIW 

Need 10 provide unempIoyment.uow,nce Allepd .-ociliel OOBliDori&ies in JhIbua, 
to all die reaistend uaempIoyod)'OUlh MIdbya PrMoIh (Sub.) 
in theCOUlllry(MU1l 371) (Deb. 2, Vol. XXXIX. 30-01-2004) 
(Deb. 2. \bl. xxxvn. 03-12-2003) I Col40 
Col 493 -. ......... KrIIhI 

0peniDg ofNew POll Offices I AcMrtiIeInent on Glndhiji 
(Deb. 2. ti XXXVll., 0),,12-2003) (Deb. It \01. xxxvu. 11-12.2(03) 
Coln~6 I ColI~~ 

Openinl of New Telepbolle ExcbInps I 
(Deb. 7. \hI. XXXVII. 10-)2-2003) ! SllndinaConwniaDconEX1emIIAau.-
Col.IS4-5' ' Action TMen ~ 

Pas:;: Facilities. BIIIdnda Railway I ~.«::. Vol. XXXVlll. 11-12-2(03) 

(Deb. 3. Vol. XXXVII. 04-12-20(3) s-dinaCommiaeeonE--'Aftiin-
Col 96 Thirteenth Report • Pr...red 

Penaion for Agriatbure LIbouren ,(Deb. 16, Vol. XXXVIII,2)")2-2003) 
(Deb. 9, Vol. XXXVII. 12-12-2003) I' Col 367 
CoL 99-100 . Stlndm,Commiaeeon ExremeIAff.tin-

Railways (Amendment) Bill I TWelfth Itepon-Prelented 
RaiJway (Second Amendment) Bill ; ~~2, Vol. XXXVIII, 11.12-20(3) 

Railway Protec:tion Force (Ameodmenl) I __ ",_1...11. cr. ....... Bill,2OO3111d I DnI _~,_ 

Resolution Re Approval of 
RecoIliPothdIaions in die EiIhth R.cport 
of Railway Convention Committee-
ConIid. " Pili 
(Deb. 10, Vol. XXXVll. 15-12-2003) 
Cof.SOJ.OS 

Acquisition of Vettel by Coat O..-d 
(Deb, '. Vol. XXXVJI, 11-12-2003) 
Cot 223-24 

Advemure ActMly 
(Deb. 6, Vol. xxxvn. 09-12-2003) 
Col. 75 
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Allocation of Funds to lIMa 

(Deb. 7, Vol. XXXVII, 10.12-2003) 
Col. 239-40 

Alternate Route between Delhi and 
Coastal A.P. & Tamil Nadu 
(Deb. 13, Vol. XXXVUl, 11-12-2003) 
Col. 327 

Appo~ on Compeuionaae Ground 
inCISF 
(Deb. I, Vol. XXXVII,02-12.2003) 
CoI.I9S-96 

Archives of Engineering History 

External CommeroiaI Borrowings 
(Deb. 4, Vol. XXXVII, OS-12-2003) 
CoL 235-36 

Finance Intelligence Unit 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
CoL213-14 

Foreign Exchange Inflow Through NRI 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
CoL44-4S 

Funds for Girls Education 
(Deb. 2, Vol. XXXVll. 03-12-2003) 
CoI.4S4 

(Deb. S, Vol. XXXIX, 05-02-2004) Funds to NGOs to Create Awareness on 
CoL 141 I Rural Development 

BoardsofPriVlde BInks I (Deb. I, Vol. XXXVII, 02-12-2003) 
(Deb. 14, Vol. XXXVIII, 19-12-2003) I CoL~1 
CoL m Hall Marking ofGoJd 

Buses III Airports I (Deb. 14, Vol. XXXVIII, 19-12-2003) 
(Deb. IS, Vof.XXXVIll,22-12-2003) I CoL2S8-S9 
CoLIS5-S6 Handing Over of J&K Light Infantry to 

CenIraJ RInI s.nitation Programme 
(Deb. I, Vol. XXXVII, 02-12-2003) 
CoL16s.66 

Clearance ofOut-Station OIeques 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 303 

Concession to Students by IA 
(Deb. 10, \bl. XXXVII, IS·12-2003) 
Col.4OI-09 

Constitution of National Road Safety 
Council 
(Deb.Il, Vol. XXXVIII. 17-12-2003) 
Col. 291 

Criteria for Selecdon ofMonumeDtI 
(Deb. S,· Vol. XXXVII, 01-12-2003) 
CoI.2J.Sl 

DO throu&b British Pay Channels 
(Deb. 3, Vol. XXXVII. 04-12-2003) 
Col. 19 

Dewk>pment of Sports Complex in A.P. 
(Deb. 6, Vol. XXXVII. 09-12-2003) 
Col. 135-37 

Army 
(Deb. II, Vol. XXXVIII,l6-12-2003) 
Col. I., 

Harassment by Customs OffICials 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
CoL249-SO 

HospitallMedical Facilities along the 
National Higbways 
(Deb. 12. Vol. XXXVIII, 17-12-2003) 
Col 197-200 

Hotline between the Coast Guard 
Headquarters of India and Pakistan 
(Deb. I, Vol. xxxvn, 11-12-2(03) 
Col. 47-41 

Improvement of Abilities of Coast Guard 
(Deb. I, Vol. XXXVII, 11-12-2003) 
CoL3S6 

lnJCStmalt in L1C 
. (Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col 172-73 

Issue ofTic:ket on Trains 
(Deb. 13, Vol. XXXVIII, 1 .... 12-2003) 
Col. 210-71 
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Kasturba Gandhi SwatIDtra Vldyalaya 
Sc:hcme 
(Deb. 2, Vol. XXXVII, 03-12-20(3) 
Col421-29 

LepI Association 
(Deb. 16. Vol.XXXVllI,2l-12-20(3) 
CoI.llS-16 

UCBusiness 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
CoI.3S6 

l.u&P8e Screcniag • HycIenbecl Airport 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 233-34 

Merger of Potu 
(Deb. 10. Vol. XXXVII, 15-12-2003) 
CoUll 

Pipeline Projoc:t for SIkhaIin OiI-Fieid 
(Deb. 1, Vol. XXXVII, 04-12-2003) 
Col, 234 

Poor FIooriaa at Hydenbed Airport 
(Deb. S, Vol. XXXVII, 01-12-2003) 
Col 196-97 

Post of Reservation Manaprs 
(Deb. IS, Vol. XXXVIII. 22-12-2003) 
Col249-SO 

Pre-Payina Debt by INPT 
(Deb. 7, Vol. XXXVII. 10-12-2001) 
Col 110 

Private Universities 
(Deb. 12, Vol. XXXVIII, 17-12-2001) 
Col309-JI 

National Buildina Construction I Proposal to wind up CAPART 
Cooperation LId. ! (Deb. 6, Vol. XXXVII, 09-12-2003) 
(Deb. 16, Vol. XXXVIII. 23-12-204)3) II Col135-J6 
Co"30I~ Procec:Iion ofBuddhisl AncfacU 

NewDaipforRailw.yS&ationa ! (Deb. IS, Vol.XXXVUI,22-12-20(3) 
(Deb. I. Vol. XXXVII. 11-12-2003) i CoL" 
CoL 36s-66 ! Rail Ut* bccween India IIId Nepal 

New S)'IIem ofChcque ClearInc:e ! (Deb. 3. VoL XXXVII, 04-12-2003) 
(Deb. 4, Vol. XXXVII, 0S-12-2003) Col2I'-I. 
Col. 334-35 

Noo-PaformiagAsset Crisis in IFCI 
(Deb. 14, Vol XXXVUJ. 19-12-20(3) 
Col 31-12 

RaitMUICUD 
(Deb. 5, Vol. XXXIX. 05..02-2004) 
CoL 191 

~ ill badiln Airtiaea Reduction of Cab ItAIIervea of liNt 
(Deb. 15. \\)1. XXXVlD,22-12-20(3) (Deb. 2, \\)1. xxxvn. 03-12-2003) 
Col211 I ~1~21 

ONGC Investment in Development of ' RemiUlnce of"Profit ofFomp a.nb 
Oilfidds I (Deb. 4, Vol. XXXVII, OS-12-2003) 
(Deb. 13, Vol. XXXVIII, 11-12-2003) Col. 35-31 
Col. 34445 I Removal ofSugestion Couaten 

OvcrBridaaonNH-' I (Deb. 10, Vol. XXXVII. 15-12-2003) 
(Deb. 12. Vol. XXXVlU. 17-12-2003) Col. 90-:91 
Col28J.M 

Pension to Medal Winners 
(Deb. 16, Vol XXXVIII. 23-12-2003) 
Col. 331 

Renovation Work by AS. ia 
Aadbra PndeIh 
(Deb. 10, Vol XXXVII, IS-lt·2003) 
Col. 361-11 
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Rest Areas on National Hipway System 
(Deb. 12, Vol. XXXVIII. 17-12-2003) 
Col.3'n-78 

Retail 0utIet$ by ONGC 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 119-20 

Scholarship Scheme Announc:ed by IOCL 
(Deb. I, Vol. XXXVII, 11-12-2003) 
CoI.27S-n 

Allotment of Flats 
(Deb. 11. Vol. XXXVIII, 16-12-2003) 
Col. 96-97 

Committee on Conditional Access System 
(Deb. I, Vol. XXXVII, 11-12-2003) 
Col. 274-7S 

Compensation for Lost Crops to Post 
GodIn Riot Victims 
(Deb. 10, Vol. XXXVII, IS-12-2003) 
CoJ.I34 

Secwities held by SBI 
(Deb. 14. Vol. XXXVID,I9-12-2003) Construction of Highways Under PM's 
Col. 270 Scheme 

Sening up of Reception Offices and 
Centres It Airports 
(Deb. I S, Vol. XXXVIII, 22-12-2003) 
CoI.2S7 

(Deb. 12, VoI.XXXVIIJ, 17-12-2003) 
Col. 317-18 

Credit Policy of RBI 
(Deb. 4, Vol. XXXVII, OS-12-2003) 
CoI.2444S 

Shifting of Coast Guard Headquarters Demand aad Supply of Po wei' 

(Deb. 13, Vol. XXXVIII, 18-12-2003) I (Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 169 Col 72-10 

.South Asian Conference on Sanitation Development ofTourism Infi'astructure 
(Deb. I, Vol. xxxvn. 02-12-2003) (Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 121-22 CoJ.444S 

Town Plannina Studies Disinvestment of SCI 
(Deb. 16, Vol XXXVIll.23-12-2003) (Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 93-104 I Col264-6S 

Trainm, for ClSF '1 Financ:ial Assistance for Eradication of 
(Deb. 16, Vol. XXXVIII, 23-12-2003) Poverty 
CoI.24J..t4 (Deb. 16, Vol. XXXVIII, 23-12-2003) 

Training to Elected Officials from 
Municipalities and Corporations 
(Deb. II, Vol. x.xxvm.16-12-2003) 
Col.24J..t4 

Waiving of Charps I 
(Deb. 7. Vol. XXXVII, 10-12-2003) 
CoI.nS-76 

Works carried out by NICD 
(Deb. 7, Vol. XXXVII. 10-12-2003) 
CoI.173-7S 

Brar, Slart J. s. 
AD81Dd World Bank Loan 

(Deb. 4. Vol. XXXVII, OS-12-2003) 
Col. III 

ColI92-9S 
Foreign Exchange Reserves 

(Deb. 4, Vol. XXXVII, OS-12-2003) 
Col 373-74 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
CoJ.34 

Indians Killed in Riyadh Blasts 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 367-68 

Ihquiry into Se<:w'ity Lapses 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
CoL 113-14 

International Flights by Sahara Airlines 
(Dob. S, Vol. XXXVU, 08-12-2003) 
Col lOS 



410 LOK SABHA 

1nfanaptioD in Live Cricket Matdl 
(Deb. 13,~. XXXVlII, 11-12-2003) 
CoI.I.Q-43 

Profit Premium by Rawa Oil ad Gas 
Fields 
(Deb. 3, Vol. XXXVII. 04-12-2003) 
Col. 229-30 

Electricity to Val .... 
(Deb. I, Vol. XXXVII, 11-12-2003) 
Col 201-06 

HYT for Kokrajhar 
(Deb. I, Vol. XXXVII, 11-12-2003) 
Col 90-91 

Indo-Bhulln Border Police 
RepIatioD ofLoaa DisI8nce Pipeline (Deb. I, Vol. XXXVU, 02-] 2-2003) 

(Deb. 3, Vol. xxxvn, 04-12-2003) I CoI.II7 .... 
Col 291 I RepresenIation ofllle People Act, ItS I 

T.mra-rp (Deb. 4. Vol. XXXVII, 0S-12-2003) 
(Deb. 7, Vol. xx.xvu. 10-12-2003) I Col70 
Col 327-21 ; lleYivaI of Bonpipon ThennaI Power 

Bwl.w •• tltiary. Sltri S •••••• I Station 
KIt lIP I (Deb. 3. Vol. XXXVII. 04-12-2003) 

Agro and Rural Industries ill North· I Col. 127·21 
Eastern Rqion C. Sapu ~ D£ (SIariIuCI) 
(Deb. I, Vol. XXXVII. 02-12-2003) RevivallSeuin&UPofSSIl 
CoL 35-36 (Deb. II, Vol. XXXVIII.. 16-12-2003) 

AIRIDD KcndnIs for Bodo-Tnbal Areas I CoL 157 
(Deb. It Vol. xx.xvu. 1J.12·2003) ! CIIatn- SIni .6.a-
CoL 157-51 ,_.'" ~1 

8odoIand end TaritorialArcas D.iItrict I Amendment in Industrial Employment 
(St.Indin& Orders) Act, 1946 

(Deb. II, Vol. XXXVIIJ.16--12-2003) , (Deb. 5, Vol. XXXVII, 01-12-2003) 
CoL 112 I Col 57-5a 

ConstitutioG (Oae-HUDdred Amendment) ! Dis' f8ALCO 

~~ofEi&hIbSchedule-1 =~. XXXVIII. 17-12-2003) 
(Deb. 15, Vol. XXXVIII, 22-12·2003) ! 
CoL 3IJ.&4 I DiIinwIIment ofHPCL. 8PCL, MIl IOC 

ConsbuctionofaNewNIdooaIHjpwayI. (Deb. 2, Vol. XXXVII. 03-12-2003) 
(Deb. 2, ~. XXXVII. 03-12-2003)! Col427-2I 
CoL 267~ I DisinvellnlentofNHOCL and NEEPCOl 

ConvenioaofMGLineimoBGbctween I (Deb. 7, Vol. XXXVIl. 10-12-2003) 
~ Jft,. -» Murkhonpe\ek Col 161 
(Deb. I, ~. XXXVII, 1\-12-2003) I DividendJ to StocIt HotdersofBlnb 
CoI.IOI~ ! (Deb .. 14. Vol XXXVIII. 19-12·2001) 

DcvcIofNnentaI Proj«:ts I Col. 114-15 
(Deb. I, Vol. xxxvn, 02-12-2003) I FDlinlNab 
CoL 144-45 : (Deb. 14, Vol. XXXVIII, 19--12.2(03) 

Dhansri and Champamati Irri,ation I Col.2S9 
Projec:1s of Aa.n ! (iujdolines reprdina Public PremiIa 
(Deb. 10. Vol. XXXVII, 15-12.2003) I. (Deb. 14, Vol. XXXVlIl. 19-12-2003) 
Col. 203 Col 176-77 
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Impact of Appreciation of Rupee on I Statutory Resolution Re : Disapproval of 
Exports I· Prevention ofTerrorj,sm (Amendment) 
(Deb. 9, Vol. XXXVII, 12-12-2003) OrdinanceandPre'VentionofTerroriIm 
Col. 23 1-33 (Amendment) Bill-CDnsid. &: Pass 

Increase in the Judges strength in the High I (Deb. II, Vol. XXXVOI. 16-12-2003) 
Courts I' CoI.50I'()3 
(Deb. 4, Vol. XXXVII, OS-12-2003) Cb.adel.SbriAsIlokKu ..... SiIl .. 
CollO 1..()2 I C Iai . I T Offi iaI ! omp nt against .. c s 

Misuse ofPSUs byConceroed Ministries I' (Deb. 4, Vol. XXXVII, 05-12-2003) 
(Deb. 6, Vol. XXXVII, 09-12-2003) Col. 78-79 

Col. 80-82 I Crash of Aircraft 
Notices of Motion for Adjournment I (Deb. 3, Vol. XXXVII, 04-12-2003) 

(Deb. 3, Vol. XXXVII, 04-12-2003) I Col.~ 
Co1.399-400 

Foreign Visit without Passport 
Pay Scales : (Deb. I, Vol. XXXVII, 02-12-2003) 

(Deb. 4, Vol. XXXVII, OS-12-2003)! Col. 74-75 
Col. 127-28 I 

: Guidelines for Laying of Cables 
Premises Occupied by L1C i (Deb. 12, Vol. XXXVIII, 17-12-2003) 

(Deb. 14, Vol. XXXVIII, 19"-12-2003) I C 1.68-71 
Col. 94-95 I 0 
. .., !Identification of Backward Districts 

Prame. M 1~lster s ~tat.e.me~t on the (Deb. 2, Vol. XXXVII, 03-12-2003) 
ReSignatIOn ofShn Dlhp Smgh Judev I Col 98-99 
from the Council ofMinistus(DUR 193) I . 
(Deb. 8, Vol. XXXVII, 11-12-2003) II N.eed to constitute n Bundelkhand 
Col. 379 Development Autonomous Council" 

.rime Minister'S Statement on the I and provide funds to the Council for 
Resignation ofShri Dilip Singh Judev,! Enabling Development of 

, Bundelkhand region (MUR 377) 
ftomtheCouncilofMinistcrs(DUR 193) I (Deb. 6, Vol. XXXVII, 09-12-2003) 
(Deb. 7. Vol. XXXVII, 10-12-2003) i Col.30B 
C01.4S6-59 I 

Public Premises Act, 1971 I Pollution by Cox Distillery 
(Deb. 16, Vol. XXXVIII,23-12-2003)! (Deb. 10, Vol. XXXVII, IS-12-2003) 
Col. 248-S1 Col. 109-10 

Reservation to Economically Backward : Pulse Rate of Cellular Phone Calls 
Classes (EBCs) (Deb. 7. Vol. XXXVII. 10-12-2003) 
(Deb. 3, Vol. XXXVII, 04-12-2003) Co1.202'()3 
Col.lOS.()6 Report of Disinvestment Commission 

Revised EstimateforGDP (Deb. 7, Vol. XXXVII, 10-12-2003) 
(Deb. 4, Vol. XXXVII, OS-12-2003) Col. 51-S2 
Col. 268 Chandel, Shri Sarah 

Revival of Dab hoi Power Project 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 367-68 

Acquisition ofLand in Himachal Pradesh 
(Deb. 13, Vol. XXXVIII, 18-12·2003) 
Col. 143 
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Anoc.tion ofPunds UDder PMOY 
(Deb. 4, Vol. XXXIX, 04..()2·2004) 
CoUl-43 

ADpnw8di Ceaaes 
(Deb. 2, Vol. XXXVII. 03.12~2003) 
CoL 326-21 

AsInm Schook 
(Deb. '4, Vol. xxxvm. 19-12-200) 
CoL 124-26 

ATR 42-320 for HimIc:IIIa Pndah 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
CoL 76-71 

Meetilll of Vililance and Monitorinl 
Commiaees 
(Deb. J 6, Vol. XXXVlIl, 23-12·2003) 
CoL 107 

Noed to clear the proposals sent by the 
OovernnllCllt of Himachal Pradesb for 
development of Sports in the State 
(MUR377) 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
CoL4I~ 

Need to implement 'one rank one pension' 
tchane in the Armed forces (MUR 377) 
(Deb. I t. Vol. xxxvm. 16-12·2003) 
Col. 306-07 Buildinp Takcft by 0fIk:ers ofNHPC 

(Deb. 13, Vol. XXXVIU, II-J2~2003) 
Col3S7.~ Need to set up IIllnfonnation TechnoIol)' 

CommissiooApDts II Park at Bila.pur or Hamirpur in 
HimadW PnMJesh{MUR 371) 

{Deb. 13, Vol. XXXVIII, 11-12-2003} I' (Deb. I, Vol. XXXVII, 11-12-2003) 
CoL2S7-SI Col 409 

~~::~~x~m, 17-12-2003) Re~~~~nl of Advenisements of Pay 
Col. 216-17 '-'DIIIIIRJ S 

(Deb. S, Vol. XXXIX, 0~-O2-2004) 
D.P.E.P. Col. 101 

(Deb. 7, Vol XXXVII, 10-12-2003) . 
Col2J4..3S I Revenue from Advertisement for Pay 

Dowry Act I ChaMel' 
(Deb. 7, Vol. XXXVII, 10-12-2003)! C(Deboi 3'701, \ttl. XXXVII. JJ~12~2003) 
Col T1~71 I . 

t 
Enpavm, Martyn Names ! Scheme f«FIood Control 

(Deb. I, Vol. XXXVlI. 11-12-2003) i (Deb. U;VOt. xxxvm, 22-12-2003) 
Col 257-SI : Col2Ol-09 

Expansion ofKuJlu Airport j Setting up of an Army Cantonment of 
(Deb. I', Vol. XXXVIII. 22-12-2003) I Averi 
Col 141-49 j! (Deb. 3, Vol. XXXVII. 04-12-20(3) 

IrrcpIIrities in 1NU ColIS 
(Deb. 12, Vol. XXXVlIl., 17-12-2(03) I Setlin. up of National Environment 
Col 231 l Authority 

Job on Compassionate Grounds ! (Deb. 10, Vol. XXXVlI, 15-12·2003) 
(Deb. 4, Vol. XXXVll, 05--12-2003) I CoI.34').j() 

Col9S-96 ! Smul&lin, and Extinction ofPIams and 
ManufacturiDg of Submarines i Animals 

(Deb. I, Vol. XXXVII, 11-12-2003) 1 (Deb . .,. Vol. xx'&'m, 22-12-2(03) 
Col 171 ! Col 65-67 
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Studies on Lakes and Rivers 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 312-13 

Telephone Exchanges in Hilly Areas 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 341-42 

Traditional Rural Cottage Industries 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 131 

Transport Subsidy for Fertilizers 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col.36 

Una-Takarla Rail Line 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 24344 

UnpaidArnount under EPF 
(Deb. 5, Vol. XXXVII,08-12-2003) 
CoI.21S-16 

Usc of LPG for Automobiles 

Prime Minister'. Statement on tbe 
Resignation ofSbri Dilip Singh Judev, 
from the Council of Ministers 
(DUR193) . 
(Deb. 7, Vol. xxxvn, 10-12-2003) 
Col. J9O.4OO 

Ruling by the Speaker He: Propriety of (i) 
Terming'Votc-on-AccoWll' as 'Interim 
Budget' in the Order Paper of the clay; 
and (ii) CoAvcning of the Session of 
the Year on 29 January, 2004 without 
the Presidential Address 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 2-38 

Standing Committee on Information. 
Technology-Fifty-fourth to Sixty- • 
fourth Reports and First Study TolU' 
Report-Presented 
(Deb. 15, Vol. XXXVIlI,22-12-2003) 
CoI.284-&S 

(Deb. 3, Vol. XXXVII, 04-12-2003) ClUltur'Yecli,SltriSafJaVnt 
Col. 181 50,OOOMWlnitiativcSchcmc 

Vacant Posts in DO/AIR 
(Deb. 13, Vol. XXXVIII. 18-12-2003) 

(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 130-38 

Col. 232 Allocation of Foodgrains to Drought 
I Affccted Areas Vacant Posts of Physiotherapists 

(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. I ()8.()9 

Cbaadra Sbekiaar, Sbri 

(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col 67-70 

Blood Bank Without Pathologists 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 

Detention of Shri Prakash Singh Badal, Col 284 
former Chief Minister of Punjab (Sub.) Closure of Anganwadi Centres 
(Deb. 6, Vol. XXXVII, 09-12-2003) I (Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 282 I Col. n 

Scheme for Mentally Retarded and Constitution (One-HWldredAmendment) 
Physically Handicapped Children BiU-AmendmentofEighlh Scbedulo--
(Deb. 12, Vol. XXXVIII, 17-12-2003) Consid. & Pass 
Col. 35-36 (Deb. I S, Vol. XXXVIII, 22-12-2003) 

Cliatterjee, Sbri SoIDUtil Col. 389 
Notices of Motion for Adjournment I Contract Fanning 

(Deb. 3, Vol. XXXVII, 04-12-2003) (Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 398-99 I Col. \25-26 

I 
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CRF Fund for Madhya Pradesh Need to provide compensation and 
(Deb. 4. Vol. XXXIX. 04-02-2004) security to the victims of reported 
Col. 47..4& violence in village 8adhara in SaaRa 
~ or Media OrpnisWoo uader district of Rewa Parliamentary 

FJIf'S Constituency in Madhya Pradesh 
(SW.) 

(Deb. S, Vol. XXXVII. ()I..)2-2003) (Deb. 4. Vol. XXXIX. 04-02-2004) 
ColI08-09 Col. t94-9S 

o.p Between the P&Idorm and the CC*h New Items Under lSI Mark 
00 Metro SaItions I (Deb. 9. \bl. xxxvn, 12-12-2003) 
(Deb. ll. \\)I. xxxvrn. 16-12-2003) Col 14-15 
Col 121 I Norms for Packaaed DrinkingINatural 
~ ofPower' i Mineral Water 

(Deb. 13. Vol. XXXVIII, 11-12-2003) I (Deb. 9. Vol. XXXVII, 12-12-20(3) 
Col. 353-S4 I Col.4143 

HawaIa Money in KMhmir OuIsIanding Amount of NOMC 
(Deb. 4. Vol. XXXVII, 05-12-2003) (Deb. 16, Vol. XXXVIII. 23-12-2003) 
Col 191-92 Col.20I.oJ 

Prime Minister's Statement on the 
lIeplllitis A and B V.a:a.doD Resipation ofShri Dilip Sinp J\.Idcv, 

(Deb. 7, \\)I. XXXVII. 10-12-20(3), from the Council of Ministers 
Col 71-79 I (OUR 193) 

mEfliDdaofG.M.Crops (Deb. 7. Vol. XXXVII. 10-12-2003) 
(Deb. 10, Vol. XXXVII, IS-12-2003) Col. 42C).26 
Col. 269-iO Promotion ofSaaskrit Education 

lDcida-.'IOfFire in eo.ches (Deb. 4. Vol. XXXIX. 04-02-2004) 
(Deb. S. Vol. XXXIX. OS-02-20(4) I Col ..... jO 
Col. J 1-13 IllecNiImem in Railways 

Incideatl of Lootin,. Robbery and i (Deb. 13. Vol. XXXVIII, 11-12·2003) 
MI8dcn in Trains I Colli 
(Deb. 3, Vol. XXXVII, 04-12-2003) " ResUntionofflR 
Col. 1 CJl..I 0 ! (Deb. 16, Vol. XXXVIII, 23-12-2(03) 

Inclusion ofModicines in DPCO Col 119-90 
(Deb. 11, \bL XXXVDI, 17-12-20(3) I Rehabililation Scheme forTri~ 
CoLI9l-94 I (Deb. 9, Vol. XXXVII. 12-12-2003) 

I ColI76-17 
Iamnnce Deal of fA , Sale f Under VI, isht Articta 

(Deb. 10, Vol. XXXVII. 15012-2003) I (~. 9. Vol.\xxvn. 12-12-20(3) 
Col. 219-20 Col. 157-.51 

N&uIiem SUaestlom of Amicus Curiae 
(Deb. I, Vol XXXVII. 02-12-20(3) (Deb. S, ~1. XXXVII. 01-12-2003) 
Col 171-11 Col. 14) 
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TDS by Liquor Companies 
(Deb. 4; Vol. XXXVII, 05-12-2003) 
CoI.2s0.81 

Terrorism in North-Eastern States 
(Deb: 6, Vol. XXXVII, 09-12-2003) 
Col 143-44 

Using of Mobile by Terrorists 

Distribution of Essential Commodities 
(Deb. 4, Vol. XXXVII, OS-12-2OO3) 
CoL 229-30 

Division of Border Area Development 
Fund 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 92-93 

(Deb. 2. Vol. XXXVII. 03-12-2003) Driving Vehicles in IDebriated State 
CoI.~ (Deb. 6. Vol. XXXVII, 09-12-2003) 

OallClllary, SIui HaribIIai 

Allocation of Foodgrains 
(Deb. 4. Vol. XXXVII, 05-12-2003) 
Col 214-26 

Col. 148-49 
Enlargement oflndustrial Area 

(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 43-4S 

Alternate Crop Strategy ! Export of Agro Products 
(Deb. 5, Vol. XXXVII, OB-12-2003) I (Deb. 14, Vol. XXXVIII,19-12-2oo3) 
Col. 161 I CoI,34-3S 

1"'. __ R' db CBI Grabbing of Seats by Porters in 
~ eglstere y Unreserved Coaches 

(Deb. 4, Vol. XXXIX, 04-02-2004) (Deb. 3, Vol. XXXVII, 04-]2-2003) 
Col. 122-23 Col. 207-08 

Cheaper Rate of Power Generation I ] T Defaulters 
(Deb. 13, Vol. XXXVIlI,IB-12-2oo3) . (Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 369-80 Col. 49-52 

Collection of Arrears 
(Deb. 1, Vol. XXXVII, 10-12-2003) 
Col. 231-39 

Incentives to Jawans 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Coli 91-98 

Construction ofYatri Niwas International Airports 
(Deb. 10, Vol. XXXVII, 15-12-2003) (Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 72-14 Col. 33-34 

Corporale Nexus in Manipulating Capital Loan of Farmers through R&Ds 
Market (Deb. 9. Vol. XXXVII, 12-12-l003) 
(Deb. 4, Vol. XXXVII, 05-12-2003) CoI.ISUO 

. Col. 238 . I Need to improve the functioning of 
Criteria for Below Poverty Lme i telephones in Banaskantha 

(Deb. 1. Vol. XXXVII, 10-12-2003) Ii Parliamentary Constituency, Gujarat 
CoI.26O-M (MUR311) 

Declaration of National Highways in (Deb. 12. Vol. XXXVIII. 11-12-2003) 
G~ CoI.423 
(Deb. 4. Vol. XXXIX. 04-02-2004) Need to introduce a local passenger train 
Col. IS from Ahmedabad to Abu Road and 

Deployment of Submarines and Troops 
by Pakistan 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col 36 

extend the route of Aravali Express up 
to Mumbai Cmtral (MUR 371) 
(Deb. 7. Vol. XXXVII, ]0-12-2003) 
CoUBI 



416 LOK SABHA 

Need to release fUnds fOr buiIdina biait I Tarpt for PowerGcnenltion 
power T.V. tranllDissioa centre at (Deb. " Vol. XXXVII. 11-12-2003) 
R.dhaopol' in Ban.skantha I CoL .113-22 
Parliamentary Constituency, G'4,jarat Telephone Connectivity in Rural Areas 
(MUR377) (Deb. 2. 'WI. XXXVII. 03-12-2003) 
(Deb. IS, \\>I. XXXVIII. 22-12-2003) CoL31S-17 
CoL 324 Theft of Antiquea 

NeedtoreleascftlndsforscUil1&upabiab I (Deb. 10, Vol. XXXVII, IS-12-2003) 
power TV trusmissioD cenU'e at Col. 47-41 
Redbanpt.U', Guj.-(MUR 371) I Utilization orWuae forest Land 
(Deb. J, Vol. XXXIX. 03.02-2004) I (Deb. S, Vol. XXXVII, 01-12-2003) 
CoL 61 , Col 272-76 

Pending Insl.,anc:e Claims of Fanncn I VIOlation of Rules by Companies 
underNAIS I (Deb. 14. ~l. XXXVIII, 19-12-20(3) 
(Deb. S, \t)1. xxxvn. 01-12-2003) i Col202.(M 
ColIOJ.Q4 ! VPT by Private Compe1ries 

Performax:eofVil"PublicTcIcpbone I (Deb. 2, Vol. XXXVII, 03-12-2003) 
Scbeme ; Col410-12 
(Deb. 2, Vol. XXXVIl, 03-12-2003) ! a. ..... ry.SIIri .......... 
Col S7-62 ! Cases apinst Conupc Officials 

PolioE.radicltioaPruai ... bIi ,. (Deb. 13. Vol. XXXVIII. 11-12-2003) 
(Deb. 4, Vol. XXXIX, 04-02-20(4) Col 124-21 
-.:.ot. 3-S ! CheIper RaIe ofPower' Ge:ner-.ioa 

R.cmo¥aIot'UuanpIo)1nenmRuralAnles I (Deb. 13, Vol. XXXVIII. 11-12-2003) 
(Deb. 6, Vol. XXXVlI,09-12-20(3)! ColJ69.«> 
CoL 6344 'I ColJec:tion of Arrears 

......... IDdRchlbililltionofGu,;.ar (Deb. 7, Vol. XXXVII, 10-12-2003) 
Quake VICtimI ( Col 237-39 

I 
(Deb. I, Vol. XXXVlI, 02-12-20(3) I CompIainU ..... Dodof'IIHOIpnals 
Col 101 I (Deb. 12, Vol XXXVIll, 17-12·2003) 

RcYenue Ea-niop Col137-31 
(Deb. 14, Vol. XXXVIII, 19-12·2003) 1 Commiaee for Apic:ullural MIItctifta 
CoL23S-)6 ! (Deb. 5. Vol. XXXVII. 01-12.20(3) 

Seain& lIP ofTribuaaJ I Col 21 0-12 
(Deb. 13, Vol. XXXVIII, 11-12-20(3) ! ConItruc:tion ofyatri Niwas 
Col 40 I (Deb. to. Vol. XXXVII. 1S-12·200J) 

Shortap of eo.chea and w.,on. ,Col. 72-74 
(Deb. S, Vol. XXXIX, 05.02-20(4) ! CriminaJElclpiftaAbroId 
CoL 31-]7 I (Deb. I, Vol. XXXVU. 02.12.20(3) 

Sk.irmitbea wich IDflIlnllon ; Col. IS 1~52 
(Deb. II, Vol. XXXVI1J.I6-ll-1OOl) ! DIunapd National HigbWll)') 
CoLIl~16 ! (Deb. 12. Vol. XXXVIIl,17.11-2(03) 

i CoLI05 
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Drinking Water Supply in Jharkband I Pending cases against DDA Officers and 
(Deb. II, \\:)1. XXXVIII, 16-12-20(3) Employees 
Col. 92-93 (Deb. 6, Vol. XXXVn,09-12-2003) 

Dubious Housing Finance Companies CoL 144 
(Deb. 14, \\:)1. XXXVIll. 19-12-20(3) Pending Power Projects in Jharkband 
Col. 208-09 (Deb. 3, Vol. XXXVII. 04-12-2003) 

Enlargement of Industrial Area I Col60-62 
(Deb. 6. Vol. XXXVII, 09-12-20(3) Persons Involved in Hawala Racket 
Col. 434S (Deb. 9. Vol. XXXVII. 12-12-2003) 

Expired Medicines in Medical Store 
Depots 
(Deb. 7. Vol. XXXVll, 10-12-2003) 
Col.20-lS 

Financial Assistance to FPI 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
CoI.S5-90 

Insw8Il(X Claims ofFamers under NAIS 
(De!.. IS. Vol. XXXVllI, 22-12-20(3) 
C01.149-SO 

Col 91-92 
Plantatiorl Companies 

(Deb. 14. Vol. XXXVrn,19-12-2003) 
Col.llS-16 

Potato Production 
(Deb. 10. Vol. XXXVII, 15-12-2003) 
CoL3~7 

Power Generated by DVC 
(Deb. S. Vol. XXXIX. 05-02-20(4) 
CoI.217-19 

National Commission on CallIe I Price of Agricultural Produce 
(Deb. 10. Vol. XXXVII. 15-12-2003) (Deb. 10. \\:)1. XXXVII, 15-12-20(3) 
Col. 2S7~ Col. 323 

Need to expedite. c~mpleti~n ~f1 Production Rate of Irrigated and Non-
Subarnarekha Irngatlon Project In I·gated Land 
Ranchi Parliamentary Constituency. (Debrrt IS Vol XXXVIU 22-12-2003) 
1lwtdIand(MUR 377) . •. , 
(Deb. 4, Vol. XXXIX, 04-02-2004) I Col2IO-II 
Col. 291-92 Promotion of Hindi 

Need to retain the Branch Office ofLiC at 
Khelari. Jbarkhand (MUR 377) 
(Deb. II, Vol. XXXVIII. 16-12-20(3) 
Col. 306 

Need to set up a Regional All India 
Institute of Medical Sciences in 
Jharthand (MUR 377) 
fDeb. 8, Vol. XXXVII. 11-12-2003) 
CoJ.408-09 

Ombudsman in Banks 
(Deb. 14. Vol. XXXVIII. 19-12-20(3) 
Col. I 19-21 

(Deb. 16, Vol. xxxvrn,23-12-2003) 
Col. 104-06 

Protected Monuments 
(Deb. 5, Vol. XXXVII, 01-12-2003) 
Col. 220-21 

Rash and.Drunken Driving 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col 53-S4 

Revival ofMecon Limited 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 117-20 

Seeds and Assistance to Farmers 
Payment of Compensation '1 (Deb. IS, Vol. XXXVlll.22-12-2003) 

(Deb. I. Vol. XXXVII. 02-12-2003) Col. 167-70 ' 
Col. 104-06 
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SIaorta&e ofElcctricity in Jbarkhaod Constitution (Amendment) BiII-
(Deb. 3, Vljt )e()(VII. 04-12-20(3) (Amendment of Article 39}-Consid. 
Col 148-" " Withdrawn 

SpeciaiPoliceOffic::ers (Deb. 4, Vol. XXXVII, OS-12-2003) 
(Deb. 6, ~l. XXXVIl, 09-12-20(3) COI.~S 

Col210..19 Employees in the Ministry 
Supply of Electricity by DVC (Deb. 9, Vol. XXXVlI, 12-12-2003) 

(Deb. S, ~1. XXXIX. Os-G2-20(4) Co1.62-63 

CollO Interim Bud,et (Railway)-General 
~ Scheme Discussion Demands for Grants on 

(Deb. 6, ~. XXXVII, ()9.12-2003) Account - (RaHway), 2004-200S 
CollSO-S4 Demands for Supplementary Grants-

Techao-Eamomic Sanction to Chmdll (R.ailwwy), 2003-2004 end DemInds for 
L8C Power Projed Excess GranIs - (Raitways) 200 1-2002 
(Deb. S, Vol. XXXIX. Os.G2-2004) (Deb. 3. Vol. XXXIX. 03-02.2004) 
Col. 162-63 i Col. 14345 

Telephone Facilities to Gnun PaDcbayIda I National Policy for Children (Res.) 
(Deb. 2, Vol. XXXvu. 03.12-20(3) i (Deb. 2. Vol. XXXIX, 30-01-2004) 
~ 107~ I Coi.l10..12 

T __ Exporu , Need to celebrate Rashtriya Mazdoor/ 
(Deb. 4, ~1. XXXvu. OS--12-2003) Sbilpbr Diwas on 17th Deumber, 
Col22S-26 ewry year end dec. it as a national 

Theft of Booked Luapae hoJiday(MUR 371) 
(Deb. I, ~. XXXVU, 11-12-2003) I (Deb. 13, ~I. XXXVIII!, 11-12-20(3) 
ColI2S-21 i Col. 441--42 

Tqdc Balance I Need to run Kaifill Express fi'om Mall 
(Deb. 9, ~. XXXVU, 12.12-20(3) I Junc:tioninU.P.(MUR371) 
ColD7-40 (Deb. 3, \bl. XXXVU. 04-12-20(3) 

Uoecoaomie Rail RouIes I Col. 314 
(Deb. S, Vol. XXXIX. OS.Q2·2004) I OBC, SC end ST EmpIo)'ecs 
Col 197-201 (Deb. S, ~. XXXVII. 01-12-2003) 

VIOIIDoD ofFORIt CoaNrvadon AcI and ColI 17-11 
WIIdIife(PioCecdon)Aa, 1972 (Deb. 6, Vol. XXXVII. 09-12·200,) 
(Deb, 10, Vol XXXVIl. 1S--12-20(3) I t CoL 131-39 
ColI7So71 

PlipI offwmers,yOIdh and wortina cu 
Chehea.SIIrI" KriIIIu boIh in die orpniled _ unorpnised 
CaIepry-wite Personnel in the Ministry JeCIOrS(DUR 19l) 

(Deb, 7. Vol. XXXVII. 10..12-20(3) (Deb. S, Vol. XXXIX, OS.o2.20(4) 
Col2OS.Q6, 2SO-51 CoL llJ.34 
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Recent incidents of violence in Assam and II Foreign Visits by PM 
some other parts of the country due to (Deb. 2, Vol. XXXVII, 03-12-2003) 
Recruitment Policy of the Railways Col 392-409 
(DURI93) . 
(Deb. 4, Vol. XXXVII, 05-12-2003) Growth Rate 
CoI.4SS-S7 (Deb. 4, Vol. XXXVII, 05-12-2003) 

Reservation for Other Bac:\cward Classes Col. 4748 
(Deb. 6, Vol. XXXVII. 09-12-2003) , Hannful effects ofUrta and Chemicals 
Col 263 11 (Deb. IS, VoI.XXXVIII,22-12-2003) 

SCIST and OBC Employees Col. 13S-36 
(Deb. 7, Vol. XXXVII, 10-12-2003) Incidents of Looting Robbery and 
~l~S '. . ' 
Deb. 9 _ _ Murders In TrainS 
~lI63' Vol. XXXVII. 12 122003) (Deb. 3, Vol. XXXVII, 04-12-2003) 

ColIOS-1O 
SC/ST/OBC Personnel Working in 

Ministry Master Plan for Re-Development and Re-
(Deb. 6, Vol. XXXVll, 09-12-2003) organisation ofDelbi 
Col. 76-78 (Deb. I, Vol. XXXVII. 02-12-2003) 

Staff Strength in Aaricultural Ministry CoL 122-24 
(Deb. S. Vol. XXXVII, 08-12-2003) I Procurement of Advance Jet Trainers 
Col. 2.50 (Deb. 3, Vol. XXXVII, 04-12-2003) 

Station Masters Col. 220 
(Deb. I, Vol. XXXVII, 11-12-2003) River-UnkingProjeds 
Col 73 (Deb. S, Vol. XXXVII, 01-12-2003) 

Unemployment situation in the country- Col SS-57 
(DUR193) I 
(Deb. 16. Vol. XXXVIII. 23-12-20(3) I Subsidy Given to Various Sector 
Col 664-67 I (Deb. 9, Vol. XXXVII, 12-12-2003) 

Vacancy in Reserved Catqory Col. 74-76 
(Deb. S, Vol. XXXVII, 01-12-2003) Testing ofPilot~ Aircraft 
Col 114-90 (Deb. 8, Vol. XXXVII, 11-12-2003) 

a.. ...... SIIrlAj·ySUIP I Col. 31-36 
Conference ofSAARC Health Minister ,Waiting List for Reset"\lation of Seats! 

(Deb. 2. Vol. XXXVII. 03-12-2OC)3) I Berths 
Col.4.7-19 (Deb. I, Vol. XXXVII, 11-12-2003) 

Eradication of Hepatitis I CoL 189-90 
(Deb. 7. Vol. XXXVII, 10-12-2003) I Che.DitlWa,SbrlRamesb 
CoI.17S-78 I • 

Iopment Schemes I Adulteration in Packed Milk 
EvaIuIbon(n..:. 60fVoRurall xDc\'eXXVIl 09-12-200l) I (Deb. 5, Vol. XXXVII, 08-12-2003) 
~.~ . , I CoI.I3-84 

heilities to Farmers i Aerial Ropeway-Cable Car System 
(Deb. 10. Vol. XXXVII. 15-12-2(03) i (Deb. IS. Vol. XXXVIll,22-12-2003) 
CoUII .. 3 I CoL94-96 
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Assessment of PerfonnaDc:e of Teachers I Forest (CoMervation) Amendment Bill, 
(Deb. 7, \Ol XXXVll. 10-12*2(03) I 2OOO-(Alncindmfdof'teclionl,etc.)-
Col 241-42 I Consid.4: Pas 

Assistance for Family Welfare f (Deb. 14, Vol. XXXVlJI, 19-12-2003) 
PropI1lDCS , Col4lO-l4 
(Deb. 12, Vol. XXXVIII, 17-12-2003) HoaIIbCarcPropnmcs 
0>1.279-10 (Deb. 12, Vol. XXXVIII, 17-12-2003) 

Bill OD NO Based ExplosiYes Col204-0S 
(Deb. 14, Vol. XXXVIII, 19-12-2003) Hish Court of KeraIa (Ellablishment ora 
Col 11-19 ! Permanent Bench at 

Consticutioa (AmeodmeDt) Bill, 2003-; Tbiruvaftllllbapuram) Bill, 2002-
Consid. 4: Pass 

I.nsertioo of new ankle 371 EA -11Il. ; (Deb. 14, VOL XXXVID, 19-12-2(03) 
(Deb. 14, Vol. XXXVIII, 19-12-2003) I CoI.449-Sl 
Col 440-4 I ' 

I Indian Drugund PharmaceuticaIa LimiIed 
Coordination in Food Manapment I (Deb. 11, Vol. XXXVIII,I6-12-2003) 

(Deb. 9, Vol. XXXVll, 12-12-20(3) i Col. II I 

CoL 21 . II Interim Budget (Railway. )-<nneraJ 
Deemed Universities Status to CollegeS Discussion Demands for Grants on 

(Deb. 12, Vol. XXXVIII, 17-12-2(03) Account--(Railway), 2004-200$ 
Col 15-11 DemInds for Supplementary 01Wl1J-

Distress Sale of Agricukurat Produce (RaDway), lOOJ.1OO4 ... 0eInMds for 
(Deb. IS, Vol XXXVIII. 22-12-2003) ExcaaCinra-{bilwa)'s)200I-2002 
CoI.l23-l! (Deb. 3. Vol. XXXIX, 03'()2·2004) 

Coll7'NO 
Empowaina MO and SMC. 

(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col 337 

Export of Advance ut.bt Hel~ 
(Deb. " Vol. XXXVII, 11-12.2(03) 
Col 342 .... 3 

Extension of Runways 
(Deb. IS, Vol. XXXVlII. 22.12-2(03) 
Col 93-94 

lnwstipli~ Unit of Jncome Tax 
(Deb. 9, Vol. XXXVII, 12,12-2003) 
Col 67 

LokPaiBiU 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
CoI.~ 

One Time Sealcment of Loans 
(Deb. 14, Vol. XXXVI1I, J'.12·2003) 
CoJ.IJ2-13 

First NIIionaJ Judicial P-Commiuion 
-I Opcretion of Air Deccaa 

(Deb. 9. Vol. XXXVII. 12-12.2003) (Deb. 10, Vol XXXVII. IH2-2003) 
Col. 165 CoU2t.22 

Foot and Mouth tme.e 
(Deb. 1S, Vol. XXXVIU, 22.12-20(3) 
CoI.20S-06 

foreign f\md for upplIdItioa of Primary 
HeallhCare 
(Deb. 12, Vol. XXXVIII. 17.12-2(03) 
Col. 333·l4 

Out of Turn Atlotmeal 01 GoverJIIftent 
Flals 
(0e0. 16, Vol. XXXVIII, 23-12-2003) 
Cot IS3-" 

Pafbetic Conditioft of Adoption Centres 
(Deb .• 0 Vol. XXXVII. J 1-12-200) 
CoL n-7I 
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Privatisation ofCPUs (Res.) Screening Test of Doctors 
(Deb. 9, Vol. XXXVII, 12-12-2003) (Deb. 7, Vol. XXXVII, 10-12-2003) 
Col 369-74 Col 229-30 

Proc:urement of Rice 
(Deb. 14. Vol. XXXVI11,19-12-2oo3) 
Col 173 

Prom.oti~n of Findings of Young 
Sc;lcotlltl 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col 79 

Railways (Amendment) Bill 
Railway (Second Amendment) 
Bill Railway ProIec:tion Forte (Amendrnat) 

Bill, 2003 and Resolution 
h: Approval of Recommendations in the 

Eighth Report of Railway Convention 
Commi~id. &: Pass 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 513-14 I 

Recruitment of Children by Militants in I 

Sick Industrial Companies (Special 
Provisions) Repeal Bill--Consid. &: 
Pass 
(Deb. I, Vol. XXXVII, 11-12-2003) 
Col. 440 

Stalutory Resolution Re : Disapproval of 
National Tax Tribunal Ordinance, 2003 
and National Tax Tribunal Bill, 2003-
Consid. 
(Deb. I, Vol. XXXVII, 11-12-2003) 
CoL 467 

Statutory Resolution Re: Disapproval of 
Indian Medicine Central Council 
(Amendment) Ordinance and indian 
Medicine Central Council 
(Amendment) Bill-Consid. &: Pass 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 432-36 

K.eshmir I 
(Deb. 6, Vol. XXXVII, 09-12-2003) Taking over of Keltron and Keltek Unit!; 
Col. 139-40 (Deb. 3. Vol. XXXVII, 04-12-2003) 

Col 62 
Reported: Need for speedy 

implementation of various ongoing 
Railway Projec:ta in the State ofKerala 
(CA) 
(Deb. 15, Vol. XXXVlII,22-12-2oo3) 
Colm. 29S-97 

Tea Industry in Assam 
(Deb .• 4, Vol. XXXVIII. 19-12-2003) 
Col 143 

The Merchant Shipping (Amendment) 
Bill, 2003 -Consid. 
(Deb. 13, Vol. XXXVIII. 11-12-2003) 
Col. 481-92 Rice for DfougbtAffected BPL Families 

(Deb. 14, Vol. XXXV11l. 19-12-2003) 
CoI.290-92 I CltiktaaUI, Sbri.IU BlalnlbeD 

safety Measures Adopled by HeI~pten I Devrajbluli 
ofONOC I Pauing ofWomen's Reservation Bill (Res.) 
(Deb. 13. Vol. XXXVIII. 11-12-2003) I (Deb. 2. Vol. XXXIX, 30-01-2004) 
Col. 119-20 Colin 

Sanctioning of Programmes for I Clleudbary,CoL(Rdd.)SonaRam 
Doordarshan I Bangladeshi Migrants 
(Deb.l3. Vol. XXXVIII, 18-12-2003) 1 (Deb. 1, Vol. XXXVII, 02-12-2003) 
Col 14 I Col. 19-20 

SARS I Central Plan A!lSistance to Rajasthan 
(Deb. 12. Vol. XXXV 111. \7-12-2003) I (Deb. 2, Vol. XXXVII. 03-12-2003) 
Col36S~ . Col. 353-55 
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Cleaning ofRivcr Ganp and Yamuna I Legal StaIUS to State Welfare Boards 
(Deb. 5, Vol. XXXVII, 01-12-20(3) 1 . (Deb. 12, VoJ.xxxYm. 17-12-200) 
Col 226-21 I Col91-99 

Compensation for Lost Crops to Post MRTPAa, 1969 
Godhra Riot VICtims ! 
(Deb. 10, Vol. XXXVII, lS-12-20(3)! ~':;.14. Vol. XXXVIII. 19-12-2003) 
Col. 134 

Confisc:aIed Goods Need to Cltlblish III Oil Refinay. BInner 
(Deb. 9, Vol. XXXVII, 12-12-20(3) in~(MUR377) 
Col 170 (Deb. 2, Vol. XXXVII. 03-12-2003) 

Drug for Diabetes I Col .. 
(Deb. 4. Vol. XXXIX. 04-O2~2004) I Procunment of Aircraft c.rior Admiral 
Col. 7-9 i Gonhkov 

Environmental Dema&e due to pOllution! (Deb. 5, Vol. XXXIX, 05-02-2004) 
(Deb. IS. Vol. XXXVIII, 22-12-2003) Col 53-54 
Cot 134-35 . Rural Eleclrificalion 

Equity Participation in Hydro Electric (Deb. 3, Vol. XXXVII, 04-12-2003) 
Power Pro.;.e.:ts in R.ajasdum Col. IlS 
(Deb. " Vol. XXXVll. lJ-12-2(03) r_~ 8 ·Id ..... ro __ .... ~~ 
Col 191-93 .3IUC UI .... \..UI1IKI""'UUlD 

Expenditw'e Incurred on NOSt_ House 
(Deb. 11, Vol XXXVIII, 16-12-2003) 
Col. 27 

Keeping i 
(Deb. 16, Vol. XXXVIIl,23-12-2003) !' SchemefOr~ofRInJWoInen 
Col.2S2-S3 (Deb. 16, Vot. XXXVIU,2)-12-2003) 

ExpIorItion of ail ill RajadIIn i Cot. ~ 
(Deb. 5, Vol. XXXIX. 05-02-2004) i Social ~urity Scheme for Unorpnised 
Col. 1 S9-6O I Sector 

Exploration of Minerals byGSI I (Deb. 10, Vol. XXXVII. 15-12-20(3) 
(Deb. II. Vol. XXXVIII. 16-12-2003) i Col. 9-11 
Col.2S4-S6 i Spons ACtivities in Rural Areas 

Gas Availability in Jaitalmer Disarict I (Deb. t 6, Vol. XXXVflI. 23-12-2003) 
(Deb. 13, Vol. XXXVIII, 11-12-2003) I Col 101-16 
CoL 164 t • 

Govemmena Expcndibn I Unemployed Youths 
(Deb. 14, Vol. XXXVIII. 19-12-20(3) f (Deb. 10, Vol. XXXVlI. 15-12.20(3) 
Col. 201-02 . CoI.2S0-52 

High Imcrat Rare Borrowinp by AAI i VlolaUon ofSec:urity Rules 
(Deb. U, Vol. XXXVID. 22-1 2-200J) ! (Deb. 5, Vol. XXXVII, 01-12-2003) 
Col. JIS-86 Col. J46 

luuancc ofNoC for Lipitc Baed Power i Visa Restrictions by Indonesia 
Project I 

I (Deb, 2, Vol. XXXVlJ.03.12-2003) 
(Deb. 6, Vol. XXXVIl, 09-12·2003) I Col 23C).3J 
CoI.IIl-14 t . 
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ClIoudIIary, Slart NIIdIiI KlllDllr I Expansion oITelephone Exchanges in U .P. 
Committee on Advertisementsl (Deb. 4, Vol. XXXIX, 04-02-2004, 

Programmes Code ! CoI.I2A-30 
(Deb. 8, Vol. XXXVII, 11-12-2003) I Inter-State Water Disputes 
Col9J.,94 ! (Deb. IS, Vol. XXXVIII, 22-12-2(03) 

• I ColIO-17 
Interim Budget (Railway) - General I .. 

Discussion Demands for Grants on I Juchcial Refonns 
-Account _ (Railway), 2004-2005 ~b~4, Vol. XXXVIII, 19-12-2(03) 
Demands for Supplementary Grants-
(Railway), 2003-2004 and Demands for Sarbria Committee Report 
ExcessGrants-(Rai ......... )2001 2002 (Deb. 16, Vol. XXXVIII, 23-12-2(03) 

.... ,. - Col. 265 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 151-54 

Sick Small Scale Industries 
(Deb. 16, Vol. XXXVIII, 23-12-2(03) 

Outstanding Amount ofNDMC Col. 115-20 
(Deb. 16, Vol. XXXVIII. 23-12-2003) I Subletting of Government Quarters 
Col 201-03 I (Deb. 16. Vol. XXXVIII, 23-12-2(03) 

Recent Incidents of violence in Assam and CoL 207-12 
SOfI1e other parts of the country due to I Transfer Policy ofTeachers in K VS 
reauitment policy of the Railway - I (Deb. 4, Vol. XXXIX. 04-02-2004) 
Contd.(DUR 193) ! Col. 18-19 
(Deb. 10. Vol. XXXVII. 15-12-2(03) I ChoIIdhry,SbriPadamSea 
CoI.SS7~5 i Complaints Redressal Centre 

Reponed Need for a financial package to I (Deb. 5, Vol. XXXVII, 08-12-2(03) 
Bihar for development works in the I CoI.I69-70 
State (CA) ; Cross Border Terrorism 
(Deb. 9. Vol. XXXVII, 12-12-2003); (Deb. I. Vol. XXXVII, 02-12-2001) 
Col. 340-41 Col. 136-38 

Upgradation of Railway Stations 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 141 

ClMHIcIbary, Sltrlmad Reeaa 
Compensation to Indian in Iraq 

(Deb. 4, Vol. XXXIX. 04-02-2004) 
Col. 64-65 

Development of Railway NetWork 
(Deb. 5. Vol. XXXIX, 05-02-2004) 
Col. 132-33 

Disinvestment ofPSUs 
(Deb. 12. Vol. XXXVIII. 17-12-2003) : 
Col. 170-74 

Economic Reforms 
(Deb. 14, Vol. XXXVIII. 19~12-2oo3) 
Col. 133-34 

Foreign VISits by PM 
(Deb. 2. Vol. XXXVII, 03-12-2003) 
Col. 392-409 

Income Tax Ombudsman 
(Deb. 4. Vol. XXXVII, 05-12·2003) 
Col. 245 

Need to extend Gonda-Bahraich raillinc 
upto Tikunia Lakhimpur border and 
release adequate funds for the purpo~ 
(MUR377) 
(Deb. 14. Vol. XXXVIII, 19-12-2(03) 
Col. 409 
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Offeasivc Ponrayal ofHU.God I CIIowdIiIary,SIarlAdllir 
(Deb. 7, Vol XXXVII. 10-12-2003) Action apinst Indian insuraent groups 
ColIIJ.17 . operating from Bhutan and its 

biI Lilt ..... 1adia1DCl Nepal subsequent effects in Assam and West 
(0*.3, .... XXXVU, 04-12-2003) BenpJ 
C.1.211-1. (Deb. 14, Vol. XXXVIII,-l9-12-2003) 

SiltO-lado Cooperation to Promote 
Tourism 
(Deb. S, \bl XXXVII, 01-12-2003) 
Col 139 

Use of Steam Engines to Encourage 
TouriIIIl 
(Deb. 3, \VI. XXXVII, 04-12-200) 
Col 101 

e. ....... Skri SWvraj ShIP 
Alleged InquI.nties in Pwc:MIc ofCGHS 

MeG.cines 
(Deb. 4. \OJ. XXXIX. 04-02-20(4) 
Col 6-7 

CNG to PriWie Vehicles 
(Deb. S, Vol. XXXIX, 05-02-20(4) 
Col. 1.57-S8 

List of Militant Groups 
(Deb. 4, Vol. XXXIX. 04-02-20(4) 
Col 133-34 

Production of Food grains in Tribal Areas 
of M.P. 

Col.4-S 
Advertisement on Gandhiji 

(Deb. 8, Vol. XXXVII. 11-12-2003) 
ColIO-JI 

Agreement with South Africa in 
Hydrocarbon Sector 
(Deb. 3. Vol. XXXVII, 04-12-2003) 
Col21U9 

Alleged ImguJarities in Imp1emet_ion 
of National Highways Developmenl 
Projea (SNQ) 
(Deb. 16. Vol. XXXVtn, 23,12-20(3) 
Col. 68-93 

AUocment ofOutlds in VIOIItion of Policy 
(Deb. S, Vol. XXXIX, OS-02-2004) 
Col 161 

BSNL Schemes for Mobile Subscribers 
(Deb. 7, Vol xxxvn. 10-12-2003) 
Col217-1' 

Burning of Dry Lca\'eI 
(Deb. IS. Vol. XXXVlII,22-t2-2oo1) 
CoI.S3-S4 (Deb. 5, Vol. XXXVII,OI-12-20(3) 

Col. 171 Cheaper Helicopter JOUI'nty 

Production of Programmes by Non-
DepartmentaJ Pmons 

(Deb. 10, Vol. xxxvn. 15-12-2003) 
Col. 267 

(Deb. 5, Vol. XXXIX, 05-02-2004) Civil Aviation Policy 
Col SO (Deb. I 0, Vol. XXXVII. 15-12-2003) 

Telephone Connection in Madhya 
Pradesh and Bihar 
(Deb. 4. Vol. XXXIX, 04-02-2004) 
Col.I02~ 

Vande Mataram Maternity Scheme 
(Deb. 4. Vol. XXXIX, 04"()2.2004) 
Col. 74-7S 

Widening ofNH-11 
(Deb. 12, Vol. XXXVIII.l7-12-200}) 
Col. 320 

Coi.266-67 
coco Pdrol Pumps oflOCL and IBP 

(Deb. 13, Vol. XXXVUI,II·12-2003) 
Col. 11()'lt 

CombaainaAIDS 
(Deb. 4, Vol. XXXIX. 04-02-2004) 
CollJ9..46 

Consumer Disputes RedmsaJ 
(Deb. 4, Vol. xxxvn, OS-12-20€J3) 
Col. 25-lS 
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Corruption and Mismanagement in DDA I Forest (Conservation) Amendment Bill. 
(Deb. 6, Vol. xxxvn, 09-12-2003) 2000-(Amendmentofsection2,etc.)-
Col. 199-203 Consid. & Pass 

Corruption in Judiciary (Deb. 14, Vol. XXXVDI, 19-12-2003) 
(Deb. 9, Vol. XXXVII, 12-12-2003) Col. 474-77 
CoI.6U9 I CyberCrime Fru:;d Vegetables sold by Mother 

~~~ Vol. XXXVllI, 16-12-2003) (Deb. IS, Vol. XXXVIU,22-12-2003) 
CoI.202~3 

Demands for Supplementary Grants -
0encraI-2003-2004 I Functioning ofNDDB and Mother Dairy 
(Deb. 12, Vol. XXXVIII, 17-12-2003) (Deb. IS, Vol. XXXVIII. 22-12-2003) 
Col.4S8-90 Col. 231-32 

Denial ofWOJi Orders to HEC Golden Quadrilateral from Delhi to KoIkata 
(Deb. 13, Vol. XXXV1I1, 18-12-20(3) (Deb. 2, Vol. XXXVII, 03-12-2003) 
CoL 385-86 Col. 324-25 

Development of Device to Defuse Bomb I 
(Deb. 8, Vol. XXXVII, 11-12-2003) i Hepatitis Cases 
CoL 86 i (Deb. 12, Vol. XXXVIII, 17-12-2003) 

Discontinuation of Cable in South Delhi i Col. 64-65 
(Deb. S, Vol. XXXIX, 05-02-2004) I' Inclusion of Potable Water in Food Items 
Col. 196-97 (Deb. 7, Vol. XXXVII. 10-12-20(3) 

Disinyest~ent· of Profit Making I Col. 226-27 
Companies I Increase in Prices ofNaturaJ Gas 
~~·3~23~OI. XXXIX, 04-02·2004) (Deb. 5, Vol. XXXIX, 05-02-2004) 

I Col.216 
Edible Oil Marketed by Subsidiaries of 

NODS I Increase in the Judges strength in the High 
(Deb. 15, Vol. XXXVIII, 22-12-2003) Courts 
CoI.lS6-5B I (Deb. 4, Vol. XXXVII, 05-12-2003) 

Electronic Netto Catch Tax Evaders I Co1.301~2 
(Deb. 14, Vol. XXXVIII, 19-12-2003) I Indo-Turkey Agreement Against 
CoI.40 Terrorism 

Establishment of MTNL Subsidiary in I (Deb. 2, Vol. XXXVII, 03·12-2003) 
Mauritius I Co1.415-17 
(Deb. 2, Vol. XXXVlI, 03-12-2003) I 
Col. 464-65 I Interim Budget (Railway) - General 

F . bid' I LOC i Discussion Demands for Grants on enclDg y n laa ong : . 
(Deb. 4, Vol. XXXIX, 04-02-2004) I Account - (Railway), 2004-2005 
Q)l5~ I Demands for Supplementary Grants -

(Railway), 2003·2004 and Demands for 
Excess Grants -{Railways) 200 1-2002 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 148-51 

Foreigners (Amendment) Bill, 2003 - i 
Consid. & Pass i 
(Deb. 2, Vol. XXXIX, 30-0)·2004) .1 

Col.66-{;7 i 
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I~'fion of EarthquHe Monitorina I Power Failure in Maharashtra 
Labondories I (Deb. 3, Vol. XXXVII, 04-12-2003) 
(Deb. 4, Vol. XXXIX, 04-02-2004): Col214-11 
Col, 101-42 ! PradhIn Mantri Gram Senk Yojana 

Missing ofMonke)'s ill Meerut ! (Deb, I, Vol. XXXVII, 02-12-2003) 
(Deb. 10, Vol. XXXVII, 1S-12-2003) I CoL20I-OI 
Col. 223-24 ., Private Investment in Mining Sector 

Modernisation ofMina (Deb. I, \\)I. XXXVII, 02-12-2003) 
(Deb, 11, Vol. XXXVIII, 16-12-20(3)!1 Col 198-99 
Col 232-33 Production of Food grains 

Modernisation ofSmaIJ Scale Drua Units I (Deb. S, Vol. XXXVII, 01-12-20(3) 
(Deb. 1, Vol. XXXVlI. 10-12-2003) i Col.S3-S6 
f'..oI.2Sl-SCI ; Proyision of AC in Rail En,ines 

N.C.E.RT HisbyBook ! (Deb. 13, Vol. XXXVIII,lI-12-20(3) 
(Deb. 12. Vol. XXXVIII, 11-12-2003) I CoI.360 
CoL 130 ; PSUs 

National \lec'tor Borne Diseases Control I (Deb. 3, Vol. XXXVII. 04-12-2003) 
Propnmc : Col. 210-14 
(Deb. 7, Vol. XXXVII, 10-12-20(3) , PublicHealthCareSystem 
Col. 22 1-23 ! (Deb. " Vol. XXXVII. 1()'12.2003) 

NaxaIism Col 73-74 
(Deb, I, VoL XXXVII. 02-12·2003) i Railways(AmendmenI)BiO 
Col. 171-11 ! , . Amend )B'" 

New Tribunal to Resolu Krishna River ; Raitway (Second ment, 
Water Dispute I Rai~y Protection Force (A·mmc-nd ........ ,tc .... nt) 
(Deb. S, Vol. XXXV". 01-12-20(3) ; Bill.2003and 
Col. J07..()1 • Resolution Re: Approval of 

ONGCHeI~CnIIh i ~inIheEighthRepc," 
(Deb. I. Vol. XXXVII, 1I-12-2003}·. of Railway Convention Comminee -

('01. 253-5S i f:"o~ ~XXXVII, 15-12-2003) 
Packag~ for Agriculture and Rural, Col4l1 .. 

Housang Sector j Refund ofRaitM}'Tidtets 
~22!' Vol. XXXVII, 12-12-2003) (Deb. S. Vol. XXXIX. OS-02-2004) 

Pacbae for JUIt Industry 
(Deb. 14. Vol. XXXVIII. 19-12-2003) 
CoL 16-17 

Col 226-27 
Reported situation ari.sinJ out of 

continuous erosion Oft the banks of 
rivcrs in West Beftpl. pIttkularly in 

Parting Policy in die Capital City Munbidabad and Maida an4 steps 
(Deb. Il, Vol. XXXVIII, 16-12-2003) taken by the Goyernment in reprd 
Col. 21 thercco (CA) 

Poli.cy for Selection ofSporu Pmons : (Deb. 14, Vol. XXXVIII. 19-12-2003) 
(Deb. 6, Vol. XXXVII. 09-12-2oo3)! Col.34S 
Col. Pvptllarity of News Channels Rcaidenc)' Cards 
(Deb. S, Vol. XXXIX, OS-02-20(4)' (Deb. I, Vol. XXXVII, 02-12-2003) 
Col."I5077 Col. loU ... 3 
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Restructuring of liM Fees Statutory Resolution Re: Disapproval of 
(Deb. 2, Vol. XXXVII, 03-12-2003) Indian Telegraph (Amendment) 
. Col. 463-64 Ordinance and Indian Telegraph 

R~sting of Drugs Samples (Amendment) BiII- Consid. "Pass 
(De~. 4, Vol. XXXIX, 04-02-2004) I (Deb. 15, Vol. XXXVIII,22-12-2003) 
Col. 67-69 Col. 36U9 

Review of Anti-Dumping Policies 1 Subsidiary Companies Under NDDB 
(Deb. 4, Vol. XXXVII, 05-12-2003) I (Deb. 15, Vol. XXXVIU,22-12-2003) 
Col. 234 Cot.250-52· 

Road Maps for Agriculture Sector The Electricity (Amendment) Bill, 2003 _ 
(Deb. 10, Vol. XXXVII, 15-12-2003) Consid. & Pass 
Col. 53-54 (Deb. 13, Vol. XXXV un, 1 B-1 2-2003) 

Rural Development Schemes CoI.4S8-60 
(Deb. 6, Vol. XXXVII, 09-12-2003) I 
Col. 3-12 I UnifredLicencingSystem 

! (Deb. 2, Vol. XXXVII, 03-12-2003) 
Safety. and Security of Commuters in I Col. 93-95 

Trams (S.N.Q.) I 

(Deb. 5, Vol. XXXIX, 05-02-2004) I Uniformity in Implementations of CAS 
Col. 4141 I (Deb. 3, Vol. XXXVII, 04-12-2003) 

I 
SecuritisationAct, 2002 I Col. 291-92 

(Deb. 9, Vol. XXXVII, 12-12-2003) I Unorganised Labourers under Pension 
Col. 260 I Scheme 

Setting up of Grievance Redressal Cell by I (Deb. 5, Vol. XXXVII, 01-12-2003) 
en.. Co1.319-20 
(Deb. 1, Vol. XXXVII. 02-12-2003) I Use of Explosives by Terrorists 
Col. 186-87 I (Deb. 16, Vol. XXXVIII,23-12-2003) 

Setting up of National Seeds Grid i Col. 36 
(Deb. 5, Vol. XXXVII, 08-12-2003) I· . '1' 
Col 196-97 ' Use of Mobile by MI rtanl5 . I (Deb. 6, Vol. XXXVII, 09-12-2003) 

Short Supply ofPetrole.um Products from i Col. 14243 
BPCL Depot, Rewan 
(Deb, 13, Vol. XXXVIII, 18-12-2003) 
Col.lOS-OO 

Shortage ofIron Ore 

Violation ofD.T.H. Guidelines 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 209-10 

(Deb, 5, Vol. XXXVII, 01-12-2003) Women in Silk Industry 
Col. 253 (Deb. 10, Vol. XXXVIl. 15-12-2003) 

Show Cause Not~ to Cellular Companies Col. 422-23 
(Deb. 12, Vol. XXXVIII, 17-12-2003) Cbowdbary,ShrimatiSantosh 
Co1.351-S2 C . E f U ' . omnuttee on mpowerment 0 women-

Social Security Scheme for Unorganised I Eighteenth Report _ Presented 

Sector X VII 15-12-2003) 'I (Deb. 5, Vol. XXXIX, 05-02-2004) 
(Deb. 10, Vol. X X , Col. 277 
Col. IS 
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C'laowdJnlry. Sltri BiIIatIl I Decreue in Import Duties 
Chittannjan Locomotive Works I (Deb. 14, Vol. XXXVIII, 19-12-2003) 

(Deb. 13, Vol. xxxvm, 11-12-20(3) I Col. 92-93 
Col 257-S9 I Delhi Rent Control Act, 1995 

ProciuctionofCoai I' (Deb. 6, Vol. XXXVII, 09-12-2003) 
(Deb.I1,VoI.XXXVIII,I6-12-2003) I Col.II7-l' 
Col. 119-12 I DeplOyment of Troops to Iraq 

Revival of Bum Standard Company I (Deb. 2, Vol. XXXVII,03-12-2003) 
LimiIaI ! Col 336-37 
(Deb. 13. Vol. XXXVIU,II-12-20(3) I Development of Ayodhya as Tourist 
Col 12-13 I Destination . 

Silted MaiIhonDlmofDVC i (Deb. 10, Vol. XXXVII, U-12-200~) 
(Deb.n, Vol. XXXVIII, 11-12-20(3)! CoI.277-80 
Col 14-85 i Development ofMwnbai 

TaltingCenttesofCISJfIlSidhabari . (Deb. II, VoI.XXXVm.I6-12·20(3) 
(Deb. II, Vol. XXXVIJI, 16-12-2(03): CoI.IS6-S7 
Col 91 1 Disinvestment ofHPCL, BPCL, and IOC 

C'IIewdIMuy,SIa............ i (Deb. 2, Vol. XXXVII, 03.12-20(3) 
... ~:-_-.. fWTO ....... i.· CoI.427-28 
nw""YWUAR:> 0 "r~ i 

(Deb. 9, Vol. XXXVII, 12-12-20(3) t EnaoachmentNar Historical Monuments 
Col21S-16 I (Deb. 10, Vol. XXXVII, 1S-ll-2(03) 

Aid to Suprcane Gowers Col. 125-26 
(Deb. IS, Vol. XXXVIII, 22-12-2003) I EtadicationofTB 
Col 31-39 I (Deb. 2, Vol. XXXVII. 03-12-20(3) 

CapiSaJ Punishment ! Col. 456-S1 
(Deb. 16, Vol. XXXVIU. 23-12-2003) I' EXIenSion of Delhi MeD'O IlIiIway Settion 
CoI.I07-G1(Deb. I I, Vol. XXXVIII. 16-12-2003) 

Cash lnc:entives to Poor Chiklrcn ! Col. 190 
(Deb. 7, Vol. XXXVU, 10-12:20(3) i FDlinPrintMedia 
Col24()..4} I (Deb. I, Vol. XXXVII, 11-12-1003) 

c.ualtiea oflndWn Pace Keepiaa Force i Col26WS 
Personnel I Foreip Exchange Raerves 
(Deb. 12, Vol. XXXvnt, 17-12-20(3) (Deb. 4, Vol. XXXVII,OS-12-20(3) 
Col 241-&4 Col 113-14 

ConIaruc:tioo ofMini Township by DMRC Funds from IOSI for Gas bucd Power 
(Deb. 6, Vol. xxxvn, 09-12.2(03) ProjedS 
Col 72·73 (Deb. 3, Vol. XXXVII, 04-12-2003) 

Conver . f PI' . Col 319-21 Slon 0 ."Ie Waste. tato I 
PeD'Oicum Fuel ! Golden Triaftale StnIeJ)' 
(~. '. VoJ. XXXVII, 11-12.2003) I (Deb. 1, Vol. XXXVII, 10·12-2003) 
Col. 263 i Coll29-30 
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ImP. act of Appreciation of Rupee on I Permanent Membership in UNSC 
Exports" (Deb. 7, Vol. xxxvn, 10-12-2003) 
(Deb. 9. Vol. XXXVII, 12-12-2003) Col. 180-81 
Col. 23 1-33 

Impact of CAS on old T. V. Sets 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 54-55 

Impact of Labour Reforms 
(Deb. S, Vol. XXXVII, 08-12·2003) 
Col. 67-12 

Import of LNG from Iran 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 352 

Preventing Sex Tourism in India 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 343-44 

Private Sector in Procurement and Storage 
(Deb. 9, Vol. XXXVII. 12-12-2003) 
0)1.44 

Product Patent Regime for Drugs 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 247-49 

Promotion ofBaI Sahitya 
lSI Marking (Deb. 2, Vol. XXXVII, 03-12-2003) 

(Deb. 14, Vol. XXXVIII. 19-12-2003) Col. 129-30 
Col. 223-24 Rate of Interest on EPF Deposits 

lSI Marking for Bottled Water I (Deb. IS, Vol. XXXVIlI,22-12-2oo3) 
(Deb. 4, Vol. XXXVII, 05-12-2003) Col. 164-65 
CoL 345 I Recent Stamp Paper Scam (OUR 193)· 

Manned and Unmanned Level Crossings (Deb. 14, Vol. XXXVIII, 19-12-2003) 
(Deb. 8, Vol. XXXVII, 11-12-2003) Col. 396-98 
Col. 194-97 

National Policy for Children (Res.) 
(Deb. 2. Vol. XXXIX. 30-01-2004) 

Restriction on Sizes of Packages 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
CoI.26()..61 

I 

Col. 97-103,121 I River-Linking Project 
Need to take suitable measures to check i (Deb. 10, Vol. XXXVII. 15-12-2003) 

circulation of counterfeit currency and I Col. 402 
other Government documents Running Lotteries 
(MUR377) (Deb. 11, Vol. XXXVIII, 16-12-2003) 
(Deb. 15, Vol. XXXVlJl,22-12·2oo3) Col. 69 
Col. 325 

New Wound Healing Technique 
(Oeb.12, Vol. XXXVIII, 17-12-2003) 
CoI.IIS-16 

Sex Tourism 
(Deb. S, Vol. XXXVII, 08-12-2003) 
Col. 183-84 

Sexual Harassment at Work Places 
Omission oflndia's Name (Deb. 12, Vol. XXXVIII, 17-12-2003) «()ct): 7, Vol. XXXVII, 10-12-2003) I Col. 320-23 

Col 330-3 I Slashing of Long Distance TariffIMobile 
Package for Sugarcane Growers Interconnect Rates 

(Deb. S, Vol. XXXVll, 08-12-2003) (Oeb.12, Vol. XXXVIII, 17-12-26(3) 
Col. 140-42 Col. 208-10 

Pakistan's Nuclear Capability I Suicide by Farmers 
(Deb. 7, Vol. XXXVII, 10-12-2003) I . (Deb. S, Vol. XXXVII, 08-12-2003) 
Col. 276-n Col. 219 
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Supply ofS~ Seeds and Pestkides I Fuods for Promotion of Animal Husbandry 
(Deb. 10.~. 'XXXVII,15-t2-2003) I andDairy 
Col414-15 (Deb. 10. Vol. XXXVII. IS-12-2003) 

Terrorist Base on LoCIBotder . 'I Col 15-86 
(Deb. II, Vol. XXXVIII. 16-12-2003) Indian Prisonen in PAR Jails 
CoI.20I~ : (Deb. 2, Vol XXXVII, 03-12-2003) 

Tests by the BIS II CoI.471-72 
(Deb. 4, Vol. xxxvn, 05-12-2003) Infrasaructure for Agricultural Rese.ch 
Col 314 I and Edualtion 

VISit of Pakislan Conunission for Indus i (Deb. 10, Vol. XXXVII, )s-12-2003) 
Water-I Col. 139-76 
(Deb. 10. Vol. XXXVII, 1S-12-2003) ! Isncl-PaiestineConftid 
Col3S4 I (Deb. 2, Vol. XXXVII, 03-12-2003) 

VRS in Railways I Col 453 
(Deb. " Vol. XXXVII. 11-12-2003) ! OpeningofMedicalCoUeges 
Col 3SI-S2 i (Deb. 7. Vol. XXXVII, 10-12-2003) 

Withdrawal oflPRA ! Col. 195-96 
(Deb. 9, Vol. XXXVII.. 12-12-2003) I Production ofllice. Wheat and Pubes 
CoI.I79-80 I (Deb. S, Vol. XXXVlI. 01-12-2003) 

World Invesament Report ! Col 109-14 
(Deb. 4, Vol. XXXVII. 05-12.2003) I Scheme for Handloom Sedor 
CoL61-69 i (Deb. 4. Vol. XXXVII. OS-12-2003) 

O.Seaa.Dr.( ........ )1eatrb ! Col.37S43 
Seeds Business ! Telephonc Exc:hInps in West BeapI 

(Deb. S, Vol. XXXVII, Ql..12-2003)! (Deb. 2, Vol. XXXVII, 03-12-2003) 
Col 20 I CoI.I~ 

DIG' .',art I_He 1 Unemployment shuIhon in thecouncry· 
Air Show in Sritutpr I (DUJl191) 

(Deb. I, Vol. XXXVII. 11-12-2003): (Deb. 16, Vol. XXXVlll,23-12-20(3) 
ColIn ! CoL 410-12 

ManufIlCturing of Can ! Welf.e of Women Workers 
~~ Vol. XXXVII, 11-12-2003) I ~7;' Vol. XXXVII. 03-12-2(03) 

UnifOma RIdes b MukiplexCincma Halls 1 0... Sltri KII8pII 
(!)d). 3,. Vol. XXXVII, 04-12-2003) I Allotment of WagOlH .. \.t1L~" 
Co1.4I .... 2 1 (Deb. " Vol. XXXVII. 11-12-20(3) 

WeI&re McaIura for J.at-Picbn i CoL 76-n 
(!)d).n, Vol. XXXVIU,11-12-2003) I AmcndmenIofFCRA 
Col16U6 I, (Deb. 11. Vol. XXXVlII,I6-12.2(03) 

Du, SIui AIItIIeIIl Col. loa 
Bonded Children ! DiICuriIed Areal 

(Deb. 5, Vol. XXXVII, 0I-12-20(3)! (Deb, II, Vol. XXXVIII. 16-12.2(03) 
CoL 112-13 ! Col22l-29 
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Establishment of Medical College in i Action against Indian insurgent groups 
Tripura I operating from Bhutan and its 
(Deb. 7, Vol. XXXVII, 10-12-2003) subsequenteff~1SjnAssamand West 
Col. 32 J -23 Bengal 

Interim Budget (Railway) - General 
Discussion Demands for Grants on 
Account - '(Railways), 2004-200.5 
Demands for Supplementary Grants -
(Railway). 2003-2004 and Demands for 

-Excess Grants - (Railways) 200 1·2002 
(Deb. 3. Vol. XXXIX. 03-02.2(04) 
Cot. 168-69 

Manu-Agartala Rail Project 
(Deb. 13, Vol. XXXVIII, 18-12-2(03) 
Col. 103-04 

Need to fund the expenditure on 
modernisation of State Armed Police 
Forces. especially in the North Eastern 
Region (MUR 37i) 
(Deb. B. Vol. XXXVII. 11-12-2003) 
Col.410-11 

Need to introduce cellular/mobile phone 
services in Tripura (MUR 377) 
(Deb. 15. Vol. XXXVIII,2~.12.2003) 
Col. 326 

Pre\lentioll of Corruption Act 
(Deb. 12. Vol. XXXVIIl. 17·12·2003) 
Col. 168 

(Deb. 14, Vol. XXXWI, J.9.12-2003) 
Col 3-5 

Action taken report on the report of the 
joint parliamentary commiuee OIl stock 
market scam and matters relating 
thereto (DUR 193) 
(Deb. 16, Vol. XXXVIII, 23·12·2003) 
CoL 432·3S 

Alleged atrocities on minorities in Jhabua, 
Madhya Pradesh (Sub.) 
(Deb. 2, Vol. XXXIX, 30-01-2004) 
Col. 37-39 

Alleged Irregularities in Implementation 
of National Highways De\lelopment 
Project (SNQ) 
(Deb. 16, Vol. XXXVIII, 23.12-2(03) 
Col. 76 

Alleged Misutilisation of Funds by the 
GO\lernment for Issuing 
Advenisements in the Media 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 91 

Application ofEuro Norm in Agricuhure 
(Deb. 10, Vol. XXXVII, 15-12·2003) 
ColA 1 I 

Application ofEuro Norms 
(Deb. 4, Vol. XXXIX. 04-02-2004) 
Col. 135-36 

Production of Seeds B' Ad' C . F'rty 
(Ddl IS Vol. XXXV III 22-12-2(03) us~ness vlsory ommlUee- I -. -. • I mnth Report - Presented 
C.:1I.11,)b.{)7 I (Deb. 16, Vol. XXXVIII, 23-12-2(03) 

Sub~idies (0 FaJ'I'1Crs 
(Deb. 10, Vol. XXXVII. 15-12-2(03) 
Col 399-401 

Desmuai. Shri Priya Ranjan 

Col. 517 
Citizenship (Amendment) BiII- Consid. & 

Pass 
(Deb. 15, Vol. XXXVIII. 22-12-2003) 
Col. 339-42 

Access t'If Agriculture Commodities in EU : Constitution (N inety-Seventh 
Market Amendment) Bill - (Amendment of 
(Deb. 14, Vol. XXXVIII, 19-12-2003) articles 75,164, insertion ofnew article 
Col. 95-96 361 B and amendment of the Tenth 

Accountability on Rail Accidents 
(Deb. 3, Vol. XXXVII, 04.12-2(03) : 
Col. 140-41 

Schedule) - Consid. & Pass 
(Deb. II, Vol. XXXVID. 16--12-2(03) 
COU30-33 
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DepInmeIlIaIllaiJway Vtbs Nigam Grants to NGO. for Running Day Care 
.(Deb. 5. Vol. XXXIX. 05-02-2004) 'Child Centres 
CoL24 (Deb. 12, Vol. XXXVIII,17-12-2OQ3) 

D;~ investment of ITOC Hotels CoI.37().. 71 
(Deb. 12. Vol. XXXVIII. 17-12-2003) , Import of Raw Diamonds from Russia 
Col 247-5a (Deb. 14, Vol. XXXVIII, 19-12-20(3) 

Disinvestment ofNALCO I Col. 206-07 
(Deb. 12. \\)I. XXXVm,17-124 2003) I IndUSlrial Deve10pment Bank (Transt'erof 
Col67~ Undertaking and Repeal) BiII- Consid. 

Domcstic; Production orOil and Gas I & Pau 
(Deb. 13, Vol. XXXVIll, 11-12-2003) I (Deb. 5, Vol. XXXVll, 01-12-2003) 
Co .... l-42 i Co1.352-60 

I Interim Budget (General) 2004-200S; 
Dopel)ebTat11 Vol XXXVIII 16-12-20(3) i Demands for Grants on Account ( . ,. , I (GcoeraI)2004-2005;lmdDemandsfor 

Colll-32 , Supplementary Grants (General) 
Durppur Steel Plant I 200~2004 -Cut Motions 

(Deb. IS, Vol. XXXVm.22-12-20(3)! (Deb. 4, Vol. XXXIX, 04-62-20(4) 
CoL 99 CoL 271-16 

EQ)nomi<; Measures International Conference on fugitive 
(Deb. II, Vol. XXXVIII, 16-12-20(3) i (Deb. I, Vol. XXXVII, 02-12-2003) 
CoL 114-15 I CoL 75-16 

Excise Duty Ewsioa . I Law and Order in Delhi 
(Deb. 14, Vol. XXXVIII. 19-12-2003) I (Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 239-40 CoL 26S 

j 
ExpendJtwc on Sports ! MedicaJ R.oUnbunemerd 

(Deb. 6. VoL XXXVII, 09-12-2003) j (Deb. 2, Vol. XXXVII,03-12-2003) 
Col 244 I Col. 309-10 

YmnciaI SIa&us ofSIIte EJcctricity 80erds 1 Misuse of PSUs by Con<:emed Ministries 
(Deb. 3, Vol. XXXVII. 04-12-2003) I {Deb. 6, Vol. XXXVII, 09-12-2003) 
Col 16-11 I ColIO-&2 

Fiscal DefICit ofCenlre and States ! MSP on Jute 
(Deb. 4, Vol. XXXVII, 05-12-2003)! (Deb. 9, Vol. XXXVII. 12-12-20(3) 
ColJ41-Q I Col.45-46 

Foodpins Prociucrion j 'i National Commission for OIildren Bill. 
(Deb. 10, VoL XXXVII, !S-12-2003) j 2003 -lnL 
Col 390-91 i (Deb. 4. Vol. XXXVII. 05-12-2003) 

FORignCompeniesinItoadConstnlCtion! Col. 409--10 
Projects 'I Need for eakin, measures for alround 
(~. 4, Vol. XXXIX, 04-62-2004) development of GoaJpokber area in 
Col. t 16-29 j Uttar Dinajpur district, Weal Bengal 

Future of Tea and Coffee ! (MUR317) 
(Deb. 4, Vol. XXXVlI,05-12-2003) I (Deb. 4. Vol. XXXIX, 04-02-2004) 
CoL289-90 ! CoL293-94 
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Need to fIX the minimum support price for I Recent Stamp Paper Scam (D .. UR. (93) 
sugarcane (Sub.) (Deb. 14, Vol. XXXVlll~~9.12-2003) 
(Deb. 1 S, Vol. XXXVIII, 22-12-2003) Col. 394-96 
Col. 5-7 

Need to take steps for all-round 
development of North Bengal 
(MUR377) 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 383 

Recognition of Medical ~Ucps 
(Deb. 2, Vol. XXXVII, 01.12-2003) 
Col. 52-S5 

Reforms in Sports Authority of India 
(Deb. 16, Vol. XXXVIII, 23-12-2O(3) 
Col. 282-84 

Need to take up Infrastructural 
development of Chanchal Sub- RepairofNationalHighwaysinBibarand 
Division and release funds for flood Ii Bengal 
management programme in MaIda (Deb. 4, Vol. XXXIX, 04-02-2004) 
district, West Bengal (MUR 377) I Col. 83-84 
(Deb. 16, Vol. XXXVIII. 23-12-2003) I Reported situation arising out of 
Cot. 400 I continuous erosion on the banks of 

New Techniques for Marine Products ' rivers in West Bengal, particularly in 
(Deb. 4, Vol. XXXVII, 05-12-2003) I Murshidabad and Maida and steps 
CoI.204-0S I taken by the Government in regard 

Notices of Motion for Adjournment thereto (CA) 
(Deb. 3. Vol. XXXVII, 04-12-2003) I (Deb. 14, Vol. XXXVUl,I9-12-2003) 
Cot. 388-94 Col. 338, 340-43 

Package for Jute Industry I Retrenchment of Workmen from 
(Deb. 14, Vol. XXXVIU, 19-12-2003) Organised Sector 
Col. 19-20 (Deb. 10, Vol. XXXVII. 15-12-2003) 

. Col. 191-94 
Post-constructIon Stage of National ' . 

Highways ReVIval ofNJMC 
(Deb. 4. Vol. XXXIX. 04-02-2004) (Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 52 Col. 226-28 

Prime Minister'S Statement on the 
Resignation ofShri Dilip Singh Judev, 
ftom the Council ofMinistm (OUR ) 93) 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
C.ol. 370,440-51 

RAilways (Amendment) Bill 
Railwa)' (Second Amendment) Bill 
Railwa): Protection Force (Amendment) 

Bill 2003 and 
Resolution Re : Approval ofRecommenda-

tions in the Eighth Report of Railway 
Convention Committee - Consid. & 
Pass 
(Deb. 10, Vol. XXXVII, 15-)2·2003) 
Col. 480,509 

Ruling by the Speaker re: Propriety of (i) 
Terming 'Vote-on-Account' as 'Interim 
Budget' in the Order Paper oftbe day; 
and (ii) Convening of the Session of 
the Year on 29 January, 2004 without 
the Presidential Address 
(Deb. 3, Vol. XXXIX. 03-02-2004) 
Col. 3-9 

Situation arising out of Regional 
Imbalance in the Development ofNorth 
Bengal Region due to plan process of 
Seventh, Eighth, Ninth and Tenth Plans 
and steps taken by the Government in 
regard thereto (CA) 
(Deb. S, Vol. XXXlx..OS-02-2004) 
Col. 281-82, 285-90 
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Sky Bus Service I' Suspension of Officers of DO A 
(Deb. 3, Vol. XXXVII, 04-12-2003) (Deb. 6. Vol. XXXVIJ, 09-12-2003) 
CoL 239-40 I Cot. 179-80 

Statutory Resolution Re : Disapproval of I Suspension of Private Members' Business 
Delimitation(Amendmeot)Ordinan<:e I (Deb. S. Vol. XXXIX. 05-02-2004) 
and Delimitation (Amendmcat) Bill • CoL 29S 
Consid. .t Pass I The Electricity (Amendment) Bill, 2003 -
(Deb. 6, Vol. XXXVII. 09-12-2003) I Consid." Pass 
CoL 356 I (Deb.Il. VoI.XXXVIIII.II-12-2003) 

Statutory Resolution Re: Disapproval of i Cot. 467-71 
PrewntionofTenorism(Amendment) I The Indian Council of World AfTairs 
Ordinance and Pre\leOlion ofTarorism I (Amendment) Bill· (AmeDdment Made 
(Amendment) Bill· Consid. .t Pass 1 by Rajya Sabha) - Motion to Agree 
(Deb. II. Vol. XXXVm.I6-12-2oo3) I (Deb. IS, Vol. XXXVIII. 22-12-2003) 
CoL4S7-64 I CoU32-33,334-3S 

StaIutory Resolution Re : Disapproval of i Two Ambassadors in US 
Repae&eiltaUonofPeopIe(Amcndment) I (Deb. 12. Vol. XXXVIII. 17-12-2003) 
0rdiaInce • Consid . .t PISS i CoL ~7 
(Deb. 6, Vol. XXXVII. 09-12-2003) I Unemployment Situation in the Country 
CoL327-29,330-31,3S)-SS I (OUR 193) 

SIatutory ResoIutioa Re: Disapproval of ! (Deb. 16, Vol. XXXVIII, 23-12-2003) 
Indian Medicine Central Council I Col. 421-29. 431-43 
(Amendment) Ordinam:e and Indian , Use of Explosives by Terrorills 
Medicine Central Council! (Deb. 16, Vol. XXXVIU,23-12-2oo3) 
(Amendment) Bill- Consid . .t Pass ! Col. 3S-36 
(Deb. 14. Vol. XXXVIfl, 19-)2-2003) j Valedictory RefercDCe made in Part·1 of 
Col. 42S-27 I fourteenth Session of LoIt Sabha 

StaIutory Resolution Re: Disapproval of 1 (Deb. 4. Vol. XXXIX, 04-02·2004) 
Indian Telegraph (Amendment); Col. 160-62 
Ordinance and Indian Telegraph I Visit of PM to Syria 
(Amendment) Bill -Consid . .t Pass I (Deb, 2. Vol. XXXVII, 03-12-2003) 
(Deb. IS, Vol. XXXVlII, 22-12·2003) i CoI.371-79 
Col. 347, 341-49 i Women Repraenlltivea in Panchlyad R8j 

Sleet Prices I (Deb, 16. Vol. XXXVIII, 23-12·2003) 
(Deb. 10, Vol. XXXVII. 15-12-2003)! Col 161-74 
Col. 333-34 i DeJbr, Slltt Molta. S. 

I • 
Subsidy in Solar £nergy to Rural Area I Collapse ofbridaelinking Moci o.rn._ 

(Deb. 13, Vol. XXXVIll, 11-12-2003), Narli Daman in the Union Territofy of 
Col. 239 I Daman and Diu resulting in lou of 

Support to Sport. federations and i .human live. and steps taken by rhe 
Olympic Boc:ties 1 Government in regard thereto (CA) 
(De&.16. Vol. XXXVtII.23-12-200J) II (Deb. I. Vol. XXXVII, 11-12-2003) 
Col 270-71 I CoL396 

I 
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Construction of Dam at Lalpur in Gujarat I' Interim Budget (Railway) - General 
(Deb. 5, Vol. XXXVII, 08-12-2003) Discussion Demands for Grants on 
Col. 172 I Accol!nt - (Railway), 2004-2005 

Daman Bridge I ~ands for Supplementary Grants -
(Deb. I, Vol. XXXVII, 02-12-2003) I (Railway),2003-2004and Demandsfor 
Col 129 . ExcessGrants-(Railways)2001-2002 

Panchayati Raj Institutions in UTs 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 176 

Dee. Stari BIkra. Knuri 

Constitution (N inety-Seventh 

I (Deb. 3, Vol. XXXIX, 03-02-2004) 
CoL 193 

Standing Committee on Energy - Forty-
third to Forty-seventh Reports 
(Deb. 4, Vol. XXXIX, 04-02-2(04) 
Col 182 

Amendment) Bill - (Amendment of Dldkale,Sbri Vtta .... o 
articles 75, 164, insertion ofnew article , Need for four-Ianing of National Highway 
361B and amendment of the Tenth! No 3 between Nasik and Mumbai 
Schedule) - Consid. " Pass I (MlnOm 
(Deb. II, Vol. XXXVIlI, 16-12-2003) I (Deb. 2, Vol. XXXVII, 03-12-2003) 
Col 333-35 I Co\. 491 

Interim Budget (Railway) - General I The Electricity (Amendment) Bill, 2003 -
Discussion Demands for Grants on I Consid. " Pass 
Account - (Railway), 2004-2005 i (Deb. 13, Vol. XXXVIIII, 18-12-2003) 
Demands for Supplementary Grants -I Col. 45S-58 
(Railway), 2003-2004 and Demands for I DbiaHa .... , Shri T. T. v. 
Excess Grlnts - (Railways) 200 1-2002 I . . 

XIX 03-02-2(04) 24- Hour News Channel In RegIonal 
(Deb. 3, Vol. XX, ; Languages on DO/AIR 
Col. 183-84 I (Deb. 3, Vol. XXXVII, 04-12-2003) 

Need to revise royalty on coal, ferrous I Col. 285 
and non-ferrous metals and pay the I Acts in Statute Book 
outstandings to the Government of (Deb. 14, Vol. XXXVIII, 19-12-2003) 
Orissa (MUR 377) i Co\.67-68 
(Deb. 16, Vol. XXXVIIl,23-12-2003) lAg' I raJA 

rlCU tu rea 
Col 396 ! (Deb. 1 S, Vol. XXXVlIl, 22-12-2003) 

Dtv, Sllri Soa ..... Mohaa 1 Col. 112-1 S 
i 

Closure of Sector Reforms Pilot Projects ! AIR Service in Trains 
(Deb. 16, Vol. XXXVIII, 23-12-2(03)! (Deb. 13, Vol. XXXV 111, 18-12-2003) 

I • 
Col. 20-21 ! Co\. 259 

Congratulations to the Indian Cricket ! Appoinnnent _Teachers in Central and 
TeII1l I Navodaya Schools 
(Deb. II, Vol. XXXVllI, 16-12-2003) I (Deb. 2, Vol. XXXVII, 03-12-2003) 
ColiC, 1 Co1.347-50 
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Cessoa Supr 
(Deb. 4, Vol. XXXVU, OS-12-2003) 
CoL 131-39 

Few ofVlCtimisalioo irrNCERT 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 1M 

Coachinc Facilities for SCsiSTIIOBCs Foodgrains Stock 
Candid.res (Deb. 4, Vol. XXXVII. 05-12-2003) 
(Deb. ], ~l. XXXVIl,04-12.2003) CoL 331-3. 
Col. 256-76 GauBe Conversion Projects in Tamil Nadu 

Committee on Advertisementsl (Deb. ), Vol. XXXVII. 04-12-20(3) 
ProatwIIlne5 Code Col. 1 SI 
(Deb. I, ~1. XXXVII. 11-12-2003) I GeneratiODofNCES 
Col 93-94 I (Deb. 3. Vol. XXXVII. 04-12-2003) 

Cost of Production and MRP l Col4l-S4 
(Deb. 9. Vol. XXXVII, 12-12-2003) ! Growth of Cell Phones 
CoL 196-97 ; (Deb. 4, Vol. XXXIX, 04-02-2004) 

I Col. 32 
~Iopmeot of AIDS Vaccine ! H . f S I Water 
~n~~ Vol. XXXVll1.17-12.2003)! -=~1, ~1."':~VlI. 01-12-2003) 

Col. 207 
Directions of Supreme Court ; Herb.' Plants 

(Deb. 4, Vol. XXXVll, 05-12-2003)! (Deb. 10. Vol. XXXVII, 15-12-2003) 
Col 297 I Col3SS-S6 

Employment of Local Experts in 1 Hydrogen asAhematn.e Source ofFucl 
Construction Sedor ., (Deb. I), \01. XXXVIll,II-12-2003) 
(Deb. 4. \01. XXXVII, 05-12-2003) I CoI.IS~ 

Col. S9 i Indians in Foreip Jails 
Employment 10 lind 0usIecs !I (Deb. ", Vol. XXXIX, 04-02-2004) 

(Deb. 7, Vol. xxxvn. 10-12-2003) CoL9S-99 
CoI.1S9 NIlionaI PhInnIceuliaIJ Pril;iDaAutbority 

Environmental clearance for buildi", (Deb. I, Vol. XXXVII,02-12-2003) 
Construction CoL n 
(Deb. 5, Vol. XXXVII, 01-12-2003) i Open Sky Policy 
CoL 129-31 I (Deb. 5, Vol. XXXVII, 08-)2-2003) 

Expansion ofHeaIIh Care Facilities in Tamil I Col. 327-21 
Nadu i Opening ofPostlTetegraph Oftica 
(Deb. 12, Vol. XXXVIII. 17-12-20(3) I (Deb. 2. Vol. XXXVII. 03-12-20(3) 
CoL 290 I Col.224-21 

Exptoilation of Ground Wiler ! Protection to Couap Industries 
(Deb. 10, Vol. XXXVII, 15-12-2003) I (Deb. 16, Vol. XXXVlU,23-12-200J) 
CoI.22S-30 : Coll23-24 

Export ofHandIoom Product i Sale of Crude Oil to China and other 
(Deb.14,Vol.XXXVlll.19-12-2003) l CountriesbyONGCVidesh 
Cot.211-t2 I (Deb. 13. Vol. XXXVIJI,tl-12-2003) 

! CoL93-94 



NAME INDEX 437 

Titles of Newspapers Elancovaa,ShriP.D. 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
CoL 124-25 Alternate Route for South Bound Trains 

(Deb. 3, Vol. XXXVII, 04-12-2003) 
CoL 306 Vaccines under National Immunisation 

Scheme 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 70 

Vanished Companies 

Amount Allocated to Hospital Maintained 
byNLC 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 129-30 

(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 128 I Assistance to NGOs by CAPART 

VarishthaBimaYojana (Deb. 1, Vol. XXXVII, 0.2-12-2003) 
(Deb. 9, Vol. XXXVlI, 12-12-2003) Col. 166-67 
CoL 49-52 Cattle Rearing Centres 

VlOiationofHygieneNomls (Deb. 10, Vol. XXXVII, IS-12-2oo3) 
(Deb. 10, Vol. XXXVII, IS-12-2003) Col. 390 
Col. 84 Concessions for Indian Auto Industries 

Welfare Schemes for Old People I (Deb. S, Vol. XXXIX, OS-02-2004) 
(Deb. 8. Vol. XXXVII, 11-12-2003) Col. 88 
Col. 279-331 Contracts for Catering 

otwadle., Slari NUICleo Harbaji (Deb. 13, Vol. XXXVIII, 18-12-2003) 
Export of Petroleum Products I· Col. 293-3 10 

(Deb. 13, Vol. XXXVIII, 18-12-2003) Corruption Practices at BHEL Centres 
Col.l31-39 I (Deb. 8, Vol. XXXVII, 11-12-2003) 

ExportIlmport of Fruits Col. 341-42 
(Deb. 14, Vol. XXXVlIl,19-12-2003) Deemed University Status for Research 
Col.l30-31 Institutes 

Foreign Applicants for Medical Courses i (Deb. 15, Vol. XXXVlII,22-12-2003) 
(Deb. 12, Vol. XXXVlIl, 17-12-2003) 1 Col. 103-OS, 16S-66, 209-10,233-36, 
Col. 104 252-56 

Iron Ore Mines I Deemed University Status to Research 
(Deb. 10, Vol. XXXVII, IS-12-2003) Institutes 
Col.B0031 (Deb. 8, Vol. XXXVII, 11-12-2003) 

Jobs on Compassionate Ground 
(Deb. 11, Vol. XXXVIII, 16-12-2003) 
Col. 126-27 

COl.3SI-6O 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col.13S-40,214-lS 
(Deb. 16, Vol. XXXVlII,23-12-2003) 

Regularisation of Encroachments on Col. 191,269-70.319-20,329-31 
FO~ILand I 
(Deb. 10, Vol. XXXVll. IS-12-2003) I Development of Poultry 
CoI203.()9 I (Deb. 10, Vol. XXXVII, IS-12-2003) 

. Col. 419-20 
Unemploymetlt situation in 1he country,. . ~ 193) I' Establishment of RegJonal Centre 

(Deb. 16, Vol. XXXVlIl, 23-12-2003) (Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 467-69 I Co1.280 
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Expansion of Coal Mines I (Deb. 4, Vol. XXXVII, 05-12-2003) 
(Deb.lt, Vol. XXXVIII, 16-12-20(3), CoL 375 

I Col. 199 I 
Expenditure lnaamd by PSUs Oft TAIDA I 

(Deb. 13, Vol. XXXVIII, 11-12-2003) I 

(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 183-14,246-41.262-63 
(Deb. 7. Vol. XXXVII, 10-12-2003) 
Col. 193-95,245-47,210-11,293-95. CoI.2l4 I 

Expenditure on Publicity 1 333-34 
(Deb. I, Vol. XXXVII. 11-12-2003) l...andIcapina of MonumenII 
CoL2S1 (Deb. 5, Vol. XXXVlI, 01-12-2003) 

fertilizer Planas CoL 282-302 

(Deb. I. Vol. XXXVII, 02-12-2003) \' Liaht and Dance Shows II Monuments 
CoL 172-77 (Deb. 5, Vol. XXXVII. 08-12-2(03) 

FA Aid 10 Tamil Nadu ! Col. 318-20 
f 

(Deb. 9. Vol. XXXVII. 12-12-2003) I LPGAgenciesinTamilNadu 
Col. 145047 I (Deb. 13, Vol. XXXVIII. 11-12-2003) 

foreign Exchange Raerve l CoL 34&-49 
I 

(Deb. 4, VoL XXXVII, 05-12-2003) t Monitorina Movement of Puaeaacn 
Col 207-12 i (Deb. 12, Vol. XXXVIII. 17-12-2003) 

Hogenaldcal Drink.8Ig WaIcr Project i CoL 109 
(Deb. 6, Vol. XXXVII. 09-12-2003) I Numismatia Depertment WIder ASI 
Col 123-24 I (Deb. S, Vol. XXXVll, 01-12-2003) 

lad .. Prisoaers in PAJ( Jails 1 Col. 324-25 
(Deb. 2, Vol. XXXVII. 03-12-2003) ! OBC Staff in Auto Industries 
Col 471-72 (Deb. 5. Vol. XXXIX. 05-02-2004) 

lnflighl Facilities Col. fS4-S5 
(Deb. 10, Vol. XXXVlI, IS-12-2()()3) OOCs in Minisuy 
Col. 328-32 

(Deb. I. Vol. XXXVII. 11-12-2003) 
Infrastructural facilities at NC)'Yeli 

Township 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 121-22 

Job Opponunities for OOC 
(Deb. 4. Vol. XXXVII. 05-12-2003) 
CoI.~ 

(Deb. I, Vol. XXXVII, 11-12.2(03) 
Col. 340 
(Deb. 9, Vol. XXXVII, 12-12·2003) 
Col. 205-0fa, 229-30 

Cof.t6~ 

Profl1lLoaes lrtcurreCI by Banks 
(Deb. 4. Vol. xxxvn, 05-12-2003) 
Col. 292-96 

Profllll..oues to CIL 
(Deb. 1. Vot. XXXVII. 02.12-2003) 
CoI.IS9 

Public MOfIC)' in ~ Market 
(Deb. 9. Vol. XXXVll. 12-12-.3) 
Col. 27 I 
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Reconstitution of Censor Board 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 24546 

Reservation for OBCs 
(Deb. S, Vol. XXXVII, 08-12-2003) 
Col.172-73 

Reservation for Other Backward Classes 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 259 

Reservation ofOSCs 
(Deb. S. Vol. XXXVII, 08-12-2003) 
Col.246-47 

Resolution of CAB A 
(Deb. 10, Vol. XXXVII, IS-12-2003) 
Col. 189-90 

Farook, Shri M.O.H. 

Election to Committee-Committee on 
Public Accounts-Motion Moved 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 406 

Problem being fiIced by Haj Pilgrims (Sub.) 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 310 

Gadde, Sbri Ram Mohaa 
Allocation of Crude Oil 

(Deb. 13, Vol. XXXVlII. 18-12-2003) 
Col. 266-67 

Amendment in Anny Act, 1950 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 79 

Reservation PolicyforSCslSTs and OBCs Amendments in University Grants 
(Deb. 14. Vol. XXXVIII. 19-12-2003) Commission Act 
Col. 182-83 (Deb. 12. Vol. XXXVIII, 17-12-2003) 

Retail Outlets by Private Oil Companies I Col. 240-41 
(Deb. 3, Vol. XXXVII. 04·12-2003) I Assistance for Family Welfare 
Col. 147-48 ; Programmes 

Sanctioning of Programmes for! 
I 

Doordarshan 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 5-17 

Transporters engaged in Supplying LPG 
Cvlinders in Tamil Nadu 
(Deb. 13, Vol. XXXVIII,18-12-2003) 
Col. 335-36 

(Deb. 12. Vol. XXXVIII, 17-12-2003) 
Col. 279-80 

Balika Samridhi Yojana 
(Deb. 12, Vol. XXXVIII, 17-12-20(3) 
CoI.334-38 

Ban on NG Based Explosives 
(Deb. 14, Vol. XXXVIIl, 19-12-2003) 
Col. 88-89 

Vacant Posts in Archaeological Survey of Ban on Performance of Animals 
India (Deb. S, Vol. XXXVII, 08-12-2003) 
(Deb. 10. Vol. XXXVII. IS-12-2003) Co1.l33-36 
Col. 409-10 ! Circulation of Falce Indian Notes by 

Vacant Posts of OBCs Ii Pakistan Habib Bank 
(Deb. 9, Vol. XXXVII. 12-12-20(3) I (Deb. 16. Vol. XXXVIII, 23-12-20(3) 
Cot. 247-49 I CoI.17S-76 

Work Packages for National Highways ; Citizenship ofChakma Refugees 
(Deb. 12, Vol. XXXVIII,17-12-2003) I (Deb. 6, Vol. XXXVII. 09-12-2003) 
Co1.345-SO I Col.80 
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Committee on Watershed Development India's Support to US to Resolve Trade 
Programme and Assis1llnce to Drought Talks at WTO 
Prone Areas (Deb. 9, Vol. XXXVII. 12-12-2003) 
(Deb. 16, Vol. XXXVIII, 23-12-2003) CoL 177-7' 
Col. 152-S3 India-EU Summit 

Complain1s apimt Officials (Deb. 7, Vol. xxxvn, I G-12-2oo3) 
(Deb. II, Vol. XXXVlll,l6-12-2003) CoL 287 
Col lOS India Aid to Afghanislan 

Conservation ofSewgramAsinm (Deb. 7, Vol. XXXVII, )G-12-2003) 
(Deb. 5, Vol. xxxvn. 01-12-2(03) I Col. 323-24 
Col)26 I Indian Drugs and PlwmaceuticaJsLimlted 

COIdrOlofCourtAdministration ! (Deb. 11, Vol. XXXVJII, \6-12-2003) 
(Deb. 9, Vol. xxxvn, 12-12-2003) I Colli) 
Col. I~ I Indo-Pat Discussion on Education 

Defence Intelligence Aaency I (Deb. 7. Vol. XXXVII. 10-12-2(03) 
(Deb. " Vol. XXXVII. 1l-l2-2003) I Col2SS 
CoL 112 I InecmationaJ Flights from Hyderabad 

O· . . of' Dr! n. ...... fMb- ! (Deb. IS, Vol. XXXVIII, 22-12-2003) 
lSContmuabOn &.I"V ~ 0 ~ I Col. 160 
(Deb. 3, Vol. XXXVII, 04-12-2003) I' 
Col 212 lo\'eSlment In Insurance Sector I (.Deb. 9, Vol. XXXVIl, 12-12-2003) 

FKClift ofNon-metro Airports Col. 209 
(Deb. S, Vol. XXXVII. 01-12-2003) I ...... ~. Vi· Ind . Comm' . 
Col 2S4 K'IMI' and II. us1rtel .. 10ft 

! (Deb. I, Vol. XXXVU, 02-12-2003) 
Financial Assist8nc:e 10 Blacklisted NGOs, Col. 29 

(Deb. II. Vol. XXXVIII. 16-12-2003) \' Loans Tiken by FCI 
CoL 73-14 (Deb. 14, Vol. XXXVIII. 19-12-2003) 

Foot and Mouth Disease II CoI.4S-46 
(Deb. IS, Vol. XXXVlll,22-12-2003) Losses due 10 NOIH:OmpIebon of Projects 
Col. 205-06 I (Deb.l3. Vol. XXXVIII. 18-12-2003) 

FOJCign VISits by PM I Col. 16~ 
(Deb. 2. Vol. XXXVII, 03-12-2003) Maltreatment oflndiln WorbrsAbroed 
CoL 392-409 I (Deb. 4, Vol. XXXIX, 04-02-2004) 

Funds under Rural Development SdIemes Col. 75 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 193-91 

Medical FecilitiealDrup 10 AIDS htienb 
(Deb. 7. Vol. xxxvn. 10-12-2003) 

Health Care Propammea CoL 60-66 
(Deb. 12, Vol. XXXVIII. 17-12.2(03) MiJuleofPSUlbyCoac«nedMinislrics 
CoI.204.()S (Deb. 6, Vol. XXXVII. 09-12-20(3) 

Impact of PTA widl South East Asian Col ao.&2 
Countries ~ 
(Deb. 14, Vol. XXXVIII. 19-12-2003) (Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 236-31 CoI.178-IJ 
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New Auto Fuel Policy 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 102-03 

Norms for Establishing the Project Office 
(Deb. 4, Vol. XXXVII, 05-12-20(3) 
Col. 236 

Smuggling of Liquor 
(Deb. I, Vol. XXXVII, 02-12-2003-) 
Col. 185-86 

Task Force on FM Radio 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
CoI.l7-2S 

Outstanding Dues of PSU Employees 'Transhipment Policy ofFCI 
(Deb. 13, Vol. XXXVIII, 18-12-20(3) (Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 240 CoL 299-300 

Pollution in Ganga and other Rivers 
(Deb. 15, Vol. XXXVIII,22-12-2003) 
Col. 40-44 . 

Prawasi Bharatiya Diwas 
(Deb. 4. Vol. XXXIX, 04-02-2004) 
Col. I ()S..()6 

Prices of Anti-AIDS Drug 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col 189-90 

UNEP Report on Asian Broan Cloud 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Co1.2~ 

Uniform Policy on Private Practice 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 61 

UseofiLS 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 131-32 

Prices of Steel Withdrawal of Extended College Schemes 
(Deb. 5, Vol. XXXVII, 08-12-2003) byUGC 
Col. 197-98 (Deb. 4, Vol. XXXIX. 04-02-2004) 

Procurement of Rice I CoI.I34 
(Deb. 14, Vol. XXXVIII, 19-12-2003) , Gaduvi, Shri P.s. 
Col. 173 

Programmes through Direct-to-Home 
Television 
(Deb. S, Vol. XXXIX. OS-02-2004) 
Col. 19s-96 

Reform Agenda for Ministries 
(Deb. 12. Vol. XXXVIII,17-12-2003) 
Col. 116-21 

Report on Frontier Mail Accident 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 209-10 

SAARC Information Ministers Confemlce 
(Deb: 8, Vol. XXXVII, 11-12-2003) 
CoI.3SO-SI 

Separate Territory for Kashmiri Pandits 
(Deb. 6, Vol. XXXVII, 09-12-200.3) 
Col 139 

Sixth Pay Commission 
(Deb. 4. Vol. XXXVII, 05-12-2003) 
CoI.3~71 

Air Space Management 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col 237-38 

Amendments in NTPC for Bidding of LNG 
Supply Contract 
(Deb. 3. Vol. XXXVll. 04-12-2003) 
Col. 22S-28 

Contribution Regulatory Authority 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 71 

CVC Orders on Gift to Government 
Employees 
(Deb. I, Vol. XXXVII. 02-12-2003) 
Col. 116 

Dividends to Stock Holders of Banks 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col 114-15 

Drug Abuse 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
ColAS 
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Dues oflndian Airlines I Need to ched the rising prices of cast 
(Deb. 10, Vol. XXXVU. 15-12-2003) I iron and coal with a view to safeguard 
Col. 189 the interests of small engineering 

fall in FDIIFII 'I foundry units in Gujarat and other parts 
(Deb. 4 Vol. XXXVII 05-12-2003) of the country (MUR 377) 
CoI.~ , (Deb. 13, Vol. XXXVIIIl. 18-12-2003) 

Col. 439 
FDI in Radio Broedc:ast 

(Deb. 3, Vol. xxxvn, 04-12.2(03) New Emission Noons for Vehicles 
Col. 297-98 (Deb. 12. VoI.XXXVIIl,17-12-2003) 

Col. 313-14 
Implementation of APDP and APDRP 

(Deb. S. Vol. XXXVII. 11-12-2003) Opening of Mobile Dispensaries 
Col. I~ (Deb. 12. Vol. XXXVIII. 17-12-2003) 

CoL 97-98 
Import of Life Saving Drugs 

(Deb. 9, Vol. XXXVII. 12-12-2003) Package for Jute Industry 
ColI94-9S (Deb. 14. Vol. XXXVIII. 19-12-2(03) 

CoL 13-20 
Interim Budget (Railway}-General 

Discussion Demands for Grants on 
Account - (Railway). 2004-2005 
Demands for Supplcmentwy GranIs-
(Railway), 2003-20041W1d Demands for 
Excess Grats-(Raitways) 200 1-2002 
(Deb. 3. Vol. XXXIX. 03-02-2(04) 
Col. 161 

Investment in Stock Market 
(Deb. 4. Vol. XXXVII, 05-12-2003) 
Col. 276-77 

Licence to Telecom Players 
(Deb. 7. \\)I. XXXVII. 10-12-2003) 
CoI.124-2S 

M8t'keting ofLdrozole 
(Deb. 12. Vol. XXXVIU, 17-12-20(3) 
CoL 102-0) 

MinimumW., 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
CoL 406-01 

Modernisation of Post Offices 
(Deb. 2, Vol. XXXVII, 03.12-2003) 
CoL 340-42 

Production of Vegetable Oil 
(Deb. 5. Vol. XXXVII. 08·12-2003) 
Col. 15%1 

Proposal for ScUing up of Power Projects 
(Deb. a, Vol. XXXVII. 11-12-2001) 
CoI.2S-30 

Purchase of Life Saving Medical 
Equipments 
(Deb. 2, Vol. XXXVII. 03-12-2(03) 
CoI.431 

Rail-Td 
(Deb. a, Vol. xxxvn, 11-12-2(03) 
Col. 260-61 

Reduction ofSU .... Quota 
(Deb. 4, Vol. XXXVII. 05-12-2(03) 
Col. 323-24 

Research on Cancer 
(Deb. 7, Vol. XXXVII, 10-12-2(03) 
Col. 172-7) 

Reuatl Outlets by ONGC 
(Deb. 3, Vol. XXXVIl. 04-12.2(03) 
Col I 19-20 

MoU with Pakistan Snq in Air Decc8n Fliplt 
(Deb. 13, Vol. XXXVIII, 18-12-2003) (Deb. 5, Vol. XXXVII. 01-12-2(03) 
Col. 161 Col. 280 
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SmplinC of Currency Notes I National Tax Tribunal Ordinance, 2003 -
(Deb. I~. Vol. XXXVIII, 19-12-20(3) laid . 
Col. 231-32 (Deb. 5, Vol. XXXVII, 08~12-2(03) 

The Merchant Shipping (Amendmem) 
'BilI, 2003 -Consid. 
(Deb. 13, Vol. XXXVIn, 11-12-2003) 
ColS05 

Villqes without Phones 
(Deb. 2, Vol. XXXVII, 03-12-2(03) 
Col. 217 

Col. 338-39 
Representation of the People (Second 

Amendment) Bill, 2003 -Int 
(Deb. 5, Vol. XXXVII, 08-12-2(03) 
CoI.J40.41 

G.utam, Sbrimad Sheela 
Setting up of Petrol Pumps along National 

GIUHIIU, Slari Dllipkumar MUI8khla. Highways • 
E~toCommiuee-N.rionaI Shipping 'I (Deb. 13, Vol. XXXVIU, 18-12-2(03) 

Board Col. 35 1-52 
(Deb. 2. Vot XXXVII, 03-12-2003) I G.vit,SbriMaDikraoHodIya 
Col. 481-82 Admissions in Kendriya Vidyalayas 

Gudlai.Shriald So. (Deb. 12, Vol. XXXVIU, 17-12-2(03) 
Interim Budget (General) 2004-2005; CoI.21\-12 

Demands for Granta on Account Adulteration in Petroleum Products 
(General) 2004-2005; and Demands for (Deb. 8, Vol. XXXVII, 11-12-2(03) 
Supplementary Grants (General) 2003- Col. 193-94 
2004 -GeneraJ Discussion 
(Deb. 4, Vol. XXXIX, 04-02·2004) 
Col. 219 

I 

Assistance to Jewellery Exporters 
(Deb. 14, Vol. XXXVIU, 19-12-2003) 
Col. 24&-49 

G ...... r. SIlri So ... Kaasar I Ban on Marriage Processions 
Ceuttal Sales Tax (Amendmenc) Bill-Int. (Deb. 16, Vol XXXVIII, 23-12-20(3) 

(Deb.15,VoJ.X"iVIIl,22-12-2003) CoL203-04 
CoI.311-12 CERC for Transmission of Power 

Delimitalion(Amendment)BiI1,2003-1nt. (Deb. 13, Vol. XXXVlU, 18-12-2003) 
(Deb. 5, Vol. XXXVII, 08-12-2003) Col. 269-70 
Col 339-40 Consumption and Export of Sugar 

Delimitation (Amendment) Ordinance, (Deb. 14, Vol. XXXVIII,19-12-2003) 
2003.tad Col. 20-28 
(Deb. 5, Vol. XXXVII, 08.12-2(03) CricketintheCommonwtalthGames 
Col. 340 (Deb. 11, Vol. XXXVIU, 16-12-2003) 

Fifty Sixth Report of the Business. CoL 125 
Advisory ComIniaee • Motion Moved Devel2Pment of New Safety Technique 
(Deb. 4, \bI. XXXVII, O~-12·2001) (Deb. 8, Vol. XXXVII, 11·12-2001) iI . .e06-07 CoL 262~ 

NaIioftaI n.x Tribunal Bill. 2001 -Int. Development on Metal for Mobile Chips 
(Deb. 5. Vol. xxxvn. 01-12·2003) (Deb. " Vol. XXXVII, 10-12-2003) 
Col. 331-38 Col. 179 
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Expeaditurc by OIC under Various Hcads Layin, of Separate Track 
(Deb. 9, \01. XXXVII. 12-12-2003) (Deb. 6. Vol. XXXVII, 09-12-2(03) 
Col212-W Col. 140 

ExpcnditureonPMVasit Loan/Advance .given by Union 
(Deb. 2. Vol XXXVII, 03-12-2003) Government . 
Col 3 I 7-22 I (Deb. 9, Vol. XXXVII. 12-12-2003) 

Firina in ,,-&il Sec;tor I Col. 35-36 
(Deb. 3, Vol. XXXVII, 04-12-2(03) : LoansforSeIfEmploymentSche~ 
Col.1IS-16 (Deb. 14, Vol. XXXVIII, 19-12-2003) 

Five Days a Week in Banks Col. 135. 
(Deb. I", Vol. XXXVIII. 19-12-2(03) Losses of Public Sector Telecom 
Col 219 • Companies 

Foreip Visits by PM , (Oeb.12. Vol. XXXVIlI,17-12-2003) 
(Deb. 2, Vol. XXXVII, 03-12-2003)' Col.449 
Col 392-409 . ! OfficesofEPFinOeIbi 

Forest (Conservation) Amendment Bill, I (Deb. 5. Vol. XXXVII. 01-12-2003) 
2OOO-(Ameadmentoflec:tion2,CIlC.)- I Col.ISS-S6 
Coasid. I; his . ,I Offtoading of Shares in ONGC and Oil 
(Deb. 14. Vol. XXXVIII. 19-12-2003)! PSUs 
Col414-17 . - ! (Deb. 7. Vol. ~XXVII, 10-12-2003) 

Hotline between the Co •• t' GUard! CoL 171 
He8dquancrs of India and Pakistan ! Outstanding Dues to Farmers by Sup 
(Deb. It Vol. XXXVII. 11-12-2003) i Mill . 
CoL 47... . (Deb. 9. Vol. XXXVII. 12-12-2003) 

IncraIC ill Speed ofPassenaer Trains I Col2"s-4& 
(Deb.n, VoL XXXV1ll.11-12-2003) I PM Security 

Col J04.OS ! (Deb. I, Vol. XXXVII. 02-12-2003) 
lndo-hk Pace PnxeIi ! Col. 104 • 
(~. 2. Vol. XXXVII. 03-12-2003) I PromotionofProfesaorsinAIlMS 
CoL6U4 ! (Deb. 12. Vol. XXXVIII. 17-ll-200J) 

IIISIirmce of Cards to Vehicle Owners ! CoL 96 -
(Deb. 16, VoL XXXVIIl,23-12-2(03) I Railways (Amendmeot) BiU Railway 
Col. 214 I (Second Amendment) ~iII Railway 

Interim Budget (Railway) - General I Protection Force (Amendment) Bill. 
Dilcustion Demands for Or ..... on '2003 -.nd Rtsolution Re : Approval of 
Ac:co_ - (Railway), 2004-2005 i RecornmendItions in the Eiahth It..,-t 
~ for ~ Graab -! of Railway Convtfttion Commi~« -
(R.IilwIIy),2003-2004 Iftd [)en-.ds for I Consid. 6 PUs 
ExccaGnnls-(Rai",)200WOO2 I (Deb. 10, Vol. XXXVII. 15-12-28p3) 
(Deb. 3, Vol. XXXIX, 03..02-2004) I' Col.~ ~ 
Col. 115-16 ., 

f Registration of Cases • 
kdroduc::tioD. ofNcw Air Senice . _ (Deb. .6, Vol. XXXVII, 09-12-2003) 

(Deb. IS. Vol. XXXVUl.22-12-lO(3) CoI.70. ~ 
CoLI"I~2 I " 
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SAARC Information Ministers 
Conference 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
CoI.350-5 I ' 

Sportin& Ties with Pakistan 

Investment by Germany in Tourism Sector 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
COl.S3 

Navigation Service 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 193 (Deb. I, Vol. XXXVII, 02-12-2003) 

Col. 207-09 
''Terrorist Activities I Opening and Expansion of SchoolsJ 

(Deb. I, Vol. XXXVII, 02-12-2003) I B<?ard~ng Sch~~lsI Colleges! Hostelsl 
Col. 155-58 I Techmcal Trammg Centres 

T &de be · I (Deb. 13, Vol. XXXVIII, 18-12-204>3) 
, r tween IndIan and Israel Col. 360-66 

(Deb. 4, Vol. XXXVII, 05-12-2003) ! .. 
CoI.lII-12 I Power Projects m Nepal 

V" fP' . I (Deb. 13, Vol. XXXVIII, 18-12-2003) 
lilt 0 aklstanllnformation Minister I Col. 14142 
(Deb. 2, Vol. XXXVII, 03-12-2003) I CoI.411-12 Separate Health Services for Hospitals 

V. 't fT . I under ESIC 
151 0 .ounsts I (Deb. IS, Vol. XXXVIII, 22-12-2003) (Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 191 I Col. 218 

VRS for the Employees ofGlC I Steel Plants 
(Deb; 9. Vol. XXXVII, 12-12-2003) I (Deb. 15, '.4>1. XXXVIII, 2~-12-2003) 
Col. 170-71 I Col.~ 

WLL Landline Phone COMections ! World Hentage Fund 
(Deb. 2. Vol. XXXVII, 03-12-2003)! (Deb. 10, Vol. XXXVII, 15-12-20(3) 
Col.432 i Col. 413 

G.-vit, Sbri Kamdas Rupala i GawaU, Kumari Bbavana Puadlikno 
Civil Aviation Policy I Accident Group Insurance Scheme 

(Deb. 10, Vol. XXXVII, 15-12-2003) I (Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 266-67 I Col. 71 ' 

Development of Historical Monuments I Construction ofSupcr Highway 
(Deb. 10, Vol. XXXVII, 15-12-2003) (Deb. 7, Vol. XXXVII, 10-12-2003) 

• Col. 33740 I' Col. 251 
• Development of New Varieties of Oilseeds Development of Robot 

(Deb. IS. Vol. XXXVIII, 22-12-2003) I (Deb. 7, Vol. xxxvn, 10-12-2003) 
Col. 175-76 I Co1.218-19 

Disinvestment of Indian Handicraft and 
J..JEC 
(Deb. 12, Vol. XXXvrrt, 17-12-2003) 
Col 291-92 

Funds for Indian Systems of Medicine 
and Homoeopathy 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 193 

Expansion of Aurangabad Airport 
(Deb. IS, Vol. XXXVIII, 22-12-20(3) 
Col. 170-72 

Farmers Benefited under NAIS in 
Maharashtra 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 128-30 
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lC.o~ Behar Flicht Gecte. SluiA .. a.C .... ,.. 
(Deb. 1 S, Vol. "XXV1Il. 22-12-2003) The Electricity (Amendment) Bill. 2003 _ 
Col~iol Consid. & Pass 

t.o.slxSclfEmploymemSdW;mes (Deb. 13. VoI.XXXVIIII,lI-12-2003) 
(Deb. 14, \ttl. XXXVIII, 19-12-2003) I Cot443-4S,471-8S 
ColllS i GelllaC,SIlri'llllnrarCllud 

.Loues Iftafted by Oil Computes I Commlbee on the Welt'ln of Scheduled' 
(Deb. 13, \bl. XXXVIll, t 1-~2003») Castes and Scheduled Tribes _ Twenty_ 
CDL2.S4-56 I eiahth Report and Minutes· Presented 

MIldIIICJtIhj PriyojIna I (Deb. 15. Vol. XXXVIII, 22-12-2003) 
(DIIib.IS,lblXXXVm.22-12-2003) I Col.2ll 
Col 132-33 I Condition ofNllional Highways 

NIIIionaI Commission on Callie : (Deb. 12. Vol. XXXVIII, 17-12.2003) 
(Deb. 10, Vol. XXXVII. 15-12-2003) i CoI.212-36 
CoI.2S7. i Constitution (Amendment) Bill -

Power ProjectI in Mabaruhtra during! (Amendment of Article 39) - Consid. & 
TtIIIIl Plan I Withdrawn 
(De&t. I, \bl. XXXVII. 11-12-2003) I (Deb. 4. Vol. XXXVll, 05-12-2003) 
oat. tos.Gl Col. 471-12 

...,.,. ..... Ia ..... wIIIl. De\lclopment ofTourism 
(J)Ie,14. YoI. XXXVIII, 19-12-2(03) (Deb. 5, Vol. XXXVII, 01-12-2003) 
Col 106007 Col JO.82 

s,.ee.. AIbilntioo t Fads to Stales . 
(Deb.13.\bLXXXVI11.1J.12-200J)! (Deb. 9. Vol XXXVII, 12-12-2003) 
CoI.13S-16 I ColI04-13 

ya.ce ...... Womaa ! Need to lay. new railway line connecttn& 
(Dd». 1, YoI. xxxvn, 10-12-2003) i Ujjain-Apr-.Jhalawar(MUR377) 
Col7N4 I (Deb. IS, Vol. XXXVIII, 22-12-2003) ........ Dewta,. r. PrOjtMtllte ; CoU2l 
(Deb. 6, YoI. XXXVII. 09-12.2003) ! NeedtoopcuCenlrilSc:hooIMShahIpur 
CIl91'- i in MIdhya PrIdah(MUR 377) 

Welfareot'tribals I (Deb. 14, Vol. XXXVllI. 19-12·2003) 
(Deb. 9, Vol. XXXVII. 12-12-2003) I . Col. 410 1 

Collen. I "'hfte Minister', Statement" ""'. 
WeUIn SchemIi for Old People I Resipation ofShri Oilip Sinata Jode'f. 

(DIb, .. VoL xxxvn. 11-12·2003) tomlhe~~(OUR 193) 
CaU7N31 (Deb. 7, Vol. XXXVll, 1()'12·1003) 

Wor" ... AIdf4l Project. in CoI,435-40 
... b....... . kieftce Sc:tNmes Ind Projocu 
~:"IW.lWMD, 1 .. 12-2003) I :"r.!::'- XXXVI~ 03.'2.200') 



NAME INDEX 447 

GiIuwa, Sllri Las ..... statutory Resolution Re : Disapproval of 
National Tax Tribunal Ordinance, 2003 
and National Tax Tribunal Bill, 2003 -
Consid. 

Aid! Assistance to Publil: Sdloola for 
Handicapped Children 

(Deb. 8, Vol. XXXVII, 11-12-2003) 
CoL 484 

• Statutory ResolUtion Re : Disapproval of 
RepresentIdon ofPeopte (Amendment) 
Ordinance - Consid. " Pass 

-(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 334-35 

Target for Power Generation 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 113-22 . 

Ceo ... Shri K. FraadJ 

(Deb. 3, Vol. XXX\IiI. 04-12-2003) 
Col. 4041 

Alternate Crop Strategy 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 161 

Construction ofYatri Niwu 
(Deb. 10, Vol. XXXVII, IS-12-2003) 
Col. 72-74 

Conversion ofCommerc:iaI and Industrial 
Property Leue into Free Hold 
(Deb. 11, Vol. XXXVIII, 16-12-2003) 
Col. 227-28 

Interim Budget (General) 2004-2005; Corruption in DDA 
Demands for Grants on Account (Deb. 11, Vol. XXXVIII, 16-12-2003) 
(GenenII)2004-200S; and Demands for CoI.17S-76 
Supplementary Grants (General) 2003- Criteria for Below Poverty Line 
2004-CutMotions I (Deb. 7, Vol. XXXVII, 10-12-2003) 
(Deb. 4, Vol. XXXIX, 04-02-2004) Col.260-64 
Col. 353-58 Dental Diseases Programme 

Gltatowar,SltriPabusmp I (Deb. 7, Vol. XXXVII. 10-12-2003) 
Extension of East-West Corrick>r ,Col. 227 

(Deb. 4, Vol. XXXIX, 04-02-2004) Drinking Water Supply in JIwkband 
Col 109 (Deb. 11, VOl. XXXVIII, 16-12-20(3) 

Recent incldenls of violenco in Assam and Col. 92-93 
some other parts of the country due to Financial Assistance to FPI 
Recruitment Policy of the Railways (Deb. 5, Vol. XXXVU, 01-12-2003) 
(OUR 193) CotlS-90 
(Deb, 4, Vol. XXXVII, 05-12-2003) Incentives to JawaM 
Col. 429-34 (Deb. 3, Vol. XXXVIl, 04-12-2003) 

• Reopening of Stillwell Road I' Col. 197-98 
(Deb. 4, Vol. XXXIX, 04-02-2004) , InsuranceClaimsofFarmersunderNAIS 
Col. 20 . I (Deb. IS, Vol. XXXVIII, 22-12-2003) 

Use ofj::xplosives by Terronsts I CoI.149-SO 
(Deb. 16, Vol. XXXVIII. 23-12-2003) I Licence Fee 
CoI.l4-3S I (Deb. 2, Vol. XXXVII, 03-12-2003) 

Viability of Assam Qu CrIcker Project By; Col. 218-24 
GAIL I Naxalite Activities in Tribal Areas 
(Deb, S, Vol. XXXIX, 05-02-2004) 1 (00.14, Vol. XXXVUI, 19-12-2003) 
Col 128-29 ! Col. 204-05 
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. .Need to improve the irrigation tacilities in 
. Western Sin,bbum and SIr.ike!. 

Kbarsawa district of lbarkharid 
(MUIt3n) 
(Deb. 11, Vol. XXXVIII, 16-12-200) 
Col 308 

Shortage of Coaches and Wagons 
(Deb. S, Vol. XXXIX, 0'-02-200.) 
Col. 3)·37 

Shortaae of Electricity in Jharkband 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
CoLl43-SI 

Nc.d 10 iDtroduce ~U rail services on Swajaldhara Scheme 
. Tata Nagar-Badbd and Tata Nagar : (Deb. 6, Vol. XXXVII, 09-12-2003) 

,.J,.l.ourkeIaroutes(MUR.3TI) I CoLISO-S4 • 
(Deb. 3, Vol. XXXIX,,03:-02-2004) I 

, Col69-70 I Telephone Facilities to Gram PanchayaU 
Heod to IhiftnwmaIICriaJ division of tile ! (Deb. 2, Vol. XXXVll. 03-12.2003) 

Steel Aidorily of India from KoJkata I Col. 107.{)9 
iO SiDghbIunin JIwtbInd (MUR 3n) I GoIWa, Slan"jeII 

. ! (Deb. 16, Vol; XXXVIII, 23-12-2003) I Recent"ideats ofviolence ill Assam and 
Co139S' I some ocher partS ofdle country due to 

PCOs to Handicapped Penons I Recnlitment Policy of the Railways 
I(~. 7, Vol. XXXVII. 10-12-2003): (OUR 193) 
.C41Jt.60 I (Deb. 4, Vol. XXXVII, OS-12.2003) 

i'~.teMr 'Ih'OjCCII_JIIIrIdaInd I Cot.4S7-63 
{,:(Peb, I.MJl\XXX*/U, .84-12-2003) I Gm8C •• ,SluiT. 
c:,Col60-62 I AlloaltionofFun4sundetRODWM 

I', PGWIl)'~IeviIIioa~ I (Deb. 6. Vol. XXXvu. 09-12-2003) 
~. t. Vol '~n; 02-124003) I CoL219-3S 

'. ·,COL 111-12 I Amendment toche Notaries Act 
PowItG __ byJWC j(Deb .• 4, Vol. XXXVIII,19.12-2003) 

I '(Deb. S.· \'ol',»XXlX.' Q~4t04) I ,Col. 14647 
;:CoL21?-19 , ~ ofCcni(ates 

, ,l'w'cbuiDchwerof.WiIn·1Mpee !~. 4, Vol. XXXIX. 04-02·2004) 
,(Debd4.YoI.«XXlVln..t9-t24003) Col." 

()COL t 11-20 .CBl MUdI On OftkialslPoliticlaM 
1'"~id.efPFC. . I. '(lleb.6.\bL XXXVlJ, 09-12-2003) 

rL([)eb. S"WQt>X«Xl»;oa-Gil40(4) I "JCol61 
{.;Cei.. t66-72 ,.1 .CentraI ~iI ofHomoeopllhy 

Rc~~LiIIdted I .. (Deb. 2, Vol. XXXVU, 03-12-2003) 
(Y·>(geb. J""VoI.'4J,XUI&»-two.oJ) I \. ,CoUll 
(~'1~20 (i:~~P.oww_jCICt 
RI~ I \~. ~'\'ol.,XiXXt("'0N.14003) 
it~IO~y«"~~~4IP~)~ ({~ 
r.:oe.t.J».33 . . 
h~bfiJiMi ~·1IIftMines : ~_flb!', SlI ... CaMainerTenninal 

s 0-cb...a. "'-.U~_J/ft/.U~. I il>~. ~.W<It:MXVIJ~ ll~tlll1093) 
( ~v. w,cll' ..... """..,.'" ~3)! c-"' ... t 65 
r.:oCol 71 . ! ''''-V1I 
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Decline in Production of Coal 
(Deb. 6, Vol. XXXVII, 09-12-2003)· 
Col. 181-82 

Development of Cali cut Airport 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 61-62 

Development of Major Ports 
(Deb. 7, Vol. xxxvn, 10-12-2003) 
Col.l~ 

Disinvestment ofPSU in Kerala 
(Deb. 2, Vol. xxxvn. 03-12-2003) 
Col. 116-17 

Distribution of Forest Land amongst 
Landless Adivasis 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col 209-10 

Effect of Monsoon on Konkan Route 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Co135-39 

Emigration Rules 
(Deb. 15, Vol. XXXVIlI.22-12-2oo3) 
CoJ.I94 

Losses in STC 
(Deb. 9, VoI.X~. 12-12-2003) 
Col. 53-SS 

Need to direct the Government of 
Kamataka to abandon the'prt>ject taken 
up by them to change the course of 
Netravati River in the Western Ghat 
Region (MUR 377) 
(Deb. 13, Vol. XXXVIII. I B-1 2-2003) 
Col. 440 

Need to increase the number of Notaries 
appointed for Kerala(MUR 377) 
(Deb. 5. Vol. XXXVII. 08-12-2003) 
COl.3SO-S1 

Recruitment of Ex-Servicemen in U.S. 
Forte 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 69-10 

Seamert'sProvident Fund Scam 
(Deb. 12, Vol. XXXVIII. 17-12-2003) 
Col. 71-72 

fR bber 1 Service Condition anDler-State Migrant 
Export (De: 4 \ I XXXVII M-12-2oo3) (Deb. 15. Vol. XXXVl1I,22-12-200~) 

. • 0.. Col 147 
Col 100 

Ezhimala Naval Academy 
(Deb. 3. Vol XXXVII, 04-12-2003) 
CoI.ISI-82 

Spons Facilities 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 127-30 

Foreign Visits by PM The Merchant Shipping (Amendment) 
(Deb. 2. Vol. XXXVII, 03-12-2003) BiI~2oo3-Consid.· 
Col. 392-409 (Deb. 13, Vol. XXXVIII. 18-12-2003) 

Gujarat Riots I Col. 495-98 
(Deb. I, Vol. XXXVII, 02-12-2003) I Trade Relations with Various Countries 
Col. 119 I (Deb. 9. Vol. XXXVII. 12-12-2003) 

Inclusion of Routes under PMGSY i Col. 1116-88 
(Deb. 16. Vol. XXXVIII, 23-12-2003) I User's Fee at Airport!! in Kerala 
Col. 133-35 I (Deb. s~ Vol. X:.XVII, 08-12-2003) 

Increase in Price orurea Col. 107.()8 
(Deb. 16, Vol. XXXVIII, 23-12-2003) I VaJlarpadam International Container 
Col. 231·32 I Terminal 

Loan by HUOCO for New Projects (Deb. 2, Vol. XXXVI!, 03-12-2003) 
(Deb. I, Vol. XXXVII. 02-12-2003) I Col. 275-76 
Col. 37-40 
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GowdI,SluiG ..... s.r..y 
Absence of Market of Sember Souths 

(Deb. 10. Vol. XXXV", 15-12-20(3) 
Col. 35 I-52 

Aerial R.opeway-Cab18 Car System 
(Deb. 1 S, \bI. XXXVUI.22-12-2003) 

Deployment ofTroops to Iraq 
(Deb. 2. \\>1. XXXVn.03-12-2oo3) 
Cot. 336-37 

Direct 1nwIameat by Comptaies 
(Deb. II. Vol. XXXVIII. 16-12.2(03) 
CollIS 

llriIma ill NIdanaI PIrIe byONGC 
Cd. 94-96 . . (Deb. is, Vol. XXXVIQ. 22.12.2003) 

Alle,ed Imllularitios in Purchase of ! CoLll4-JS ' 
ModicaJEquipments I . N ~ 
(Deb. 4. Vol. XXXIX, 04-02-2004) i ~~ ar .. 

Col77-1B ! (net,. s, \bI. XXXVII. 01-12-2003) 
Allocation under Rural OevelopDlCDt i ColI49-SO 

~, Vol.XXXVlU, 16-12-2(03) ; EX~:~~"ion by Pan Masal. 

Col J3~S4 I (Deb. 9, \ttl. XXXVII, 12.12-2003) 
Appoinlment in AAI i Col. 2 10-11 

(Deb. 10, \\>1. XXXVII. 1S-12-20(3) 1 Exemption of Uoits l.ocaIed in Special 
Col 92--93 i Economic: Zones 

CitizcashipofChllkmaRefilgees ! (Deb. 5, \\>1. XXXVII. 01-12-20(3) 
(Deb. 6, Vol. XXXVII. 09- J 2-2OCm I CoL 219 
Col 10 Extradition T_. 

ComaUaceooCoaditioaalAcccs5S,-m (Deb. 12. Vol. XXXVUI, 17-12.2(03) 
(Deb. " Vol. XXXVII. 11-12-2003) ColS3-54 
Col 274-7S i FDJinCivUAvaioa 

Committee on Watershed Developmem; (Deb. S, WI. XXXVIl, 01-&2-2003) 
pqrammundAstillanc:etoDroupu: . ColllS-16 >~:. 

'Prone Areas 1m. Policy for TeI8com Sector 
(Deb. J 6. Vol. XXXVIII, 23-12-2(03) I (Deb. 2. \\>1. XXXVII. 03-12-2003) 
CoL 152-53 I. Col204-06 

eoa"..nily bdio PIOjoct ! Feacq oflado-PBk Border 
(Deb. I, Vol. XXXVII. 11-12-2003) I (Deb. 6, \Qt XXXVU, ~12.2001) 
Cot.J64.45 I Col249-SO 

Constructioo of Bridps in KamatIb ; First 'National Judicial Pay eommilaioA 
(Dc:b. I, Vol. XXXVII, ll-12.2(01)! (Deb. 9,Vol XXXVII. 12-12.20(3) 
Col. 3S~5S 1 Col If 

Daqcrous Rail Zones i fOOlIlld MOUIh DiIeDc 
(Deb. 3. Vol. XXXVII. ()4-l1-200J) 1 (Deb. IS, \bl. XXXV"l.ll.J2~2003) 
Col. 99- tOO ! C.ol.lOS-06 

t 
Deemed Universities StalusIO Collega ; Foreip Visit, by PM 

(Deb. 12, Vol. XXXVIII, 17~12·2(03)! (Deb. 2. Vol. XXXVJJ. 03-12-20(3) 
Coi.IH7 i Col. 392-409 
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HaIti Gold Mines I Need to pj.i~.financial ass~ 10' • 
(Deb. 11. Vol. XXXVIII. 16-12-2003) the Government of ~nataka for 
Col. 206-07 establishing 'a Modern Training 

Hiah Cowl Bench in K.-nitaka Institute and Research Centre for 
(Deb. 4, Vol. xxxvn. 05-12-2003) drivers at Hallan. Karnataka 

(MUR.377) 
CoL 127 (Deb. 3, Vol. XXXVII. 04-12-2003) 

Implementation of Laboti Commission Col. 381-12 
Ilecommendstion 
(Deb. 5, Vol. XXXVII. 08-12-2003) 
Col 231-32 

India as Destination for Specialised 
T~t 

(Deb. 7, Vol. xxxvn, 10-12-20(3) 
Col. 210 

Operation of Air DcccIII 
(Deb. 10, Vol. XXXVlI,IS-12-20()3) 
Col 421-22 

Pending National Highways Proposals 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 298-99 

Power Cuts in Kamataka 
Indian Prisoners in PAK Jails (Deb. 3. Vol. XXXVll,04-12-2(03) 

(Deb. 2, Vol. XXXVII. 03-12-2003) I Col. 128-29 
Col. 471-72 Power Failure in Maharashtra 

lndo-Bangladesh Free Trade Agreement I (Deb. 3. Vol. XXXVII, 04-12-2003) 
(Deb. 4, Vol. XXXVII, 05-12-2003) Co1.214-17 
Col 271-72 I Problems of Consumers by 

Investigative Unit oflncome Tax Implementation of CAS 
(Deb. 9, Vol. XXXVII, 12-12-2003) I ~~1~01. XXXIX, 05-02-2004) 
CoL 67 I 

. ,. Problems ofTobacco Growers 
Jobs to Blind Candidal.es (Deb. 9, Vol. XXXVII. 12-12-2003) 

(Deb. 5, Vol. XXXIX,05-02-2004) I CoL 29--3 I 
Col 102 ProcurementofSukovaAircraftCanicr 

Lift IrrigIlion Projects (Deb. 5, Vol. XXXIX, 05-02-2004) 
(Deb. IS. Vol. XXXVIll, 22-12-2003) CoI.I6U5 
Col. 179-80 Procurement Procedure 

Maintenance ofCPWD Parks (Deb. 13, Vol. XXXVIII. 18-12-2003) 
(Deb. 16, Vol. XXXVllI, 23-12-2003) I Col. 18-27 
CoL 203 1 Pulse Polio Programme 

Naxalism I ~b. 12, Vol. XXXVIII, 17-12-2003) 
(Deb. I, Vol. XXXVII, 02-12-2003) I Co1.202-44 
CoL 178-11 Rail Projects in K.amataka 

N d d't construction of an I (Deb. 8, Vol. XXXVII, 11-12-2003) 
ee to expe I e 0:>1216-24 
aerodrome at Hassan, Karnataka I • 

(MUR377) I Rebuilding oflraq 
(Deb. 10, Vol. XXXVII, 15-12-2003) I (Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 472-73 I Col. 74 
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RecommcndatiOO o('flflh p~ ConvnIV'OO I VlICant Posts in Central Universities 
(Deb. 14, Vol. XXXVIII, 19-12-2003) (Deb. 7, Vot XXXVII, 10-12-2003) 
Col 180-11 . I CollII 

Recruitment of Children by Miliutnts in I Work It. Devanaha/Iy Airporl 
Kasbmir. (Deb. IS, Vol. XXXVlll.22-12-2oo3) 
(Deb. 6, Vol. XXXVII, 09-12-2003). Col127.J9 
Col 139-40 I GtIdIIe. Sltri AauI 

RcIaxarion in FelliAI and Ttansit Rules fOr 
Forest Produce I Complaint against National Institute of 
(Deb. 10, Vol. XXXVII. 1S-12-20(3) I Technology 
Col401~ , (Deb. 12. Vol. XXXVIII, 17-12-.20(3) 

Rdeasin& of Central ShIre for ST Sc:hanes i Col. 17)..15 
(Deb. 14. VOl. xxxvm. 19-12-2003) 1 Prime Minister's Statement on the 
Col 90-91 i Retignation ofShri Dilip Singh Judev, 

Relocation ofPolJutin, Units I from the Council of Ministers 
(Deb. 10. Vol. XXXVII, !S-12-2(03) II' (OUR 193) 
Col2J.4..38 (Deb. 7. Vol. XXXVII, 10-12-20(3) 

I Col. 41 7.20 
Revenue from Advertisement for Pay I 

Channels I Pf9POI8I for SeaiPa Up ofPowcr Projects 
(Deb. I, Vol. XXXVII, 11-12-20(3) I (Deb. I, Vol. XXXVU, 11-12.20(3) 
Col 310 Col 30 

Reward to Medal Winners I StMutory Resolution R.o: Disapproval of 
(Deb. 6, Vol. xxxvn. 09-12-2oo3)! Indian Telesraph (Amendment) 
ColJO.33 j Ordinan~e and Indian Telegraph 

Setting up ofiT Software Park ; 
(Deb. 1, Vol. XXXVII., 10-12-2003) I 
Col. 2S6-SI i 

\ 

(AIncadmcal) BiD • Coasid. &: his 
(Deb. IS, Vol. XXXVIll,22-12·20(3) 
Col. 310 

Settio8 up of separate S~hoolsl Ii G .... Pn»ta... ...... 
Institutions for Pbysically , Constitution(One-HundredAmendment) 
Handicapped Persons I 8m • Amendment ofEiahlh Schedule -
(Deb. 13. Vol. XXXVIII, 11-12-2003):. Coasid . .t Pass 
Col 233-l4 I (Deb. IS, Vol. XXXVIII. 22-12-2003) 

Submis5ionofSchemesunderVAMBAY: Col. 390-91 
(Deb. 11, Vol. XXXVIlI.I6-12-2003) ! H ..G... .......... riD •. &-. 
Col. 207-12 •• ....,-.-- -,.,~ 

Suicide by Fanners 
(Deb. S. Vol. XXXVII. 01-12-2003) 
Col. 219 

.:T. Indutuy in Assam 
.. '<Dobd~. Vol XXXVUI, 19-12-2003) 
«CoIl 143 

Recent Incidents of \' iolence in Assam and 
tome other pans of. country due to 
recruitmen( polley of the Railway· 
ConId.(OOR 193) 
(Deb. JO, Vol.XXXVU,lS·12.2003) 
CoI;S9C)..93 
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Haoldp,Sbri Holkbo...... I Reported situation arising out of 
Funds under TSP to Manipur State I continuous erosion on the banks of 

(Deb. 14. Vol. XXXVIII. 19-12-2003) i rivers in West Bengal. particularly in 
Col. 147-41 I Murshidabad and Maida and steps 

Offi fPMG . . taken by the Government in regard 
Ice 0 In North-East RegIOn I thereto (CA) 
(Deb. 12. Vol. XXXVIII. 17-12-2003) i (Deb. 14. Vol. XXXVIII. 19-12-2003) 
CoI.328-29 I Col. 344 

Speed Post Service in North-East Region 
(Deb. 12. Vol. XXXVIII. 17-12-2003) 
Col. 354-55 

..... M.m-.dAawanll 
C'.oI1apse of bridge linking Mati Daman and 

Nani Daman in the Union Territory of 
Daman and Diu resulting in loss of 
human lives and steps taken by [he 
Government in regard thereto (CA) 
(Deb. 8. Vol. XXXVII. 11-12-20031 
Col. 403 

H ... D, SIlri Moinul 
Clearance of Oul-Station Cheques 

(lkb. 4. Vol. XXXVII. 05-12-2003) 
Y>1.~3 

Research on Heavy Metal Content in Plant 
Samples 
(Deb. 5, Vol. XXXVII. 08-12-2003) 
Col. 237 

Standing Committee on Railways -
Sixteenth to Eighteenth Repons -
Presented 
(Deb. 4. Vol. XXXIX, 04-02-2004) 
Col. 184 

Subsidy Given to Various Sector 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 74-76 

Tariff Set for International Trade 
(Deb. 4, Vol. XXXVII, 05-J2-2oo3) 
Col. 192-93 

EnvlronmenU!1 clearance for building i Women Representatives in PlPlchayati1laj 
Construction (Deb. 16, Vol. XXXVIII, 23-1 2-2003) 
\1Xh. S. Vol. XXXVII. 08-12-2003) Col. 161-74 
CoL 129-31 ladora. Dr. Sudail Kumar 

Flllancial Condition of States Assessment of the Value ofSSI Products 
\Deb. 9. Vol. XXXVII, 12-12-2003) (Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col.llj-18 Col. 180-81 

FiSCal Deficit of Centre and States i Cess on Sugar 
(Deb. 4. Vol. XXXVII. 05-12-2003)! (Deb. 4, Vol. XXXVII, OS-12-2003) 
CoL 34142 ! CoL 338-39 

; 

Iodine DefICIency I Changes in the Licensing System 
(Deb. 2. Vol. XXXVll, 03-12-2003) (Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 229 ' Col. 21)8-14 

I 
lnel-Palestine Conflict ! Condition of National Highways . 
,. (Deb. 2; ,Vol. ~~){ll3CX3:,l.a·2~3) I {DetfJ2, VoI.'X~VIU, 17-12 .. 2003) 
( ~.c4li"S3 ! C,:O)tj2S,.26 

. • I 
!>, .• PoUotitft ~ .. ~Ri1t~t :):.Daily ~edfmplofecs in LIe 

(1)(DdS: s.;..vo); ~1l1t,3OJ;.ll-2"3) , (D(&b.iJ'~VOI.~\lII!I~I~'lH2.ae{l3) 
l. \ Cull tlf:.Q5 I CCcWllctlOO9 



4S4 LOK SABHA 

Dividends drawn by foreip Institutional I Reduction ofH-IB H-IB V ... 
InvestOR ! (Deb. S, Vol. XXXVlI,OI-12-2(03) 
(Deb. 9, Vo1. XXXVII. 12-12-2(03) I CoI.74-n . 
Col. 31 i ReA_:- C . Crude Oil .u.... IpICIt)' 

DuesofCBEC I (Deb. 3. Vol. XXXVII, ()4.12-2003) 
(Deb. 4, \bI. XXXVII. OS-12-2(03) II CoLI7.22 
Col. 37--40 I Report on Frontier Mail Accident 

Employment 0enerMi0n ia 0rpniIed and II (Deb. I, Vol. XXXVII. 11-12-2003) 
UlIOfIIftited Seeton i Col.209-IO 
(Deb. IS. \bI. XXXVlll, 22.12-2(03) " 
Col 21-33 j Reserwtioa to Economically Backward 

[~ofWheallRic:e ! Clasles (EBCs) 
(Deb. 4, Vol. XXXVII. OS-.I2-2ool) I (Deb. 3, Vol. XXXVII. 04-12-2(03) 
CoL 111-19 Col. JOS.46 

Fel Deal wich PrivIIe Exponers f Subsidies by Dewklped Countries 
(Deb. 9, Vol. XXXVII. 12-12-2(03) i (Deb. to. Vol. XXXVII. 1S-12-2003) 
CoL 169-70 Col 129-30 

Grant ofV ... by US Suduj Yamuna link c.naJ Project 
(Deb. 2. \bI. xxxvn, 03-12-2(03) I (Deb. S. Vol. XXXVII. 01-12-2(03) 
CoL 337.31 j CoL 200 

Ka*niri YOUIhI CroIsinc Border ! Theft oCCompuaen 
(Deb. I. \bI. XXXVII. 02.12-2(03) ! (Deb. 3, Vol. XXXVII, ()4.12·2003) 

• Col. I 57·sa I Col. 324-25 
Labour l.awI : ......... S ... 1S.,.. ....... 

(Deb.1S, Vol XXXVlIJ, n·J2·2001) 1 24- Hour News Channel in Rqional 
CoLI63-64 I..InguapI on DOlAta 

Misuaco(PSUstlyCoecemedMinislries (Deb. 3, Vol. XXXVII. 04·12-2003) 
(Deb. 6. Vol. XXXVII, 09-12·2003) ColliS 
CoI.~ Additional amount for CeatraUy 

Permission for Prosec:ution ! Sponsond AJricukuraJ Scheme 
(Deb. 1, Vol. XXXVII, 02.12-2(03) I (Deb. 10. Vol. XXXVIl. 1S-12.200) 
CoL 105 ! Col. 21 

. Po;~nerl1ion Capacity of Power i Advisory on Jammu tAd Kashmir 

(Deb .•• Vol. XXXVII, 11-12-20(3): (Deb, 4. Vol. XXXIX. 04-02-2004) 
CoI..q..S4 ; ColI9-20 

ProduWoa ofCnlde Oil ! BannJnC OIl Jobi Abroid 
(Deb. 3, Vol. XXXVII, 04-12-2(03) I (Deb. 2. Vol. XXXVII,03·12·2003) 
Col. 1C)1.1J4 . 1 Col. 442 

PSU, i c.h R.ewIIrda to Medal WiMifta AIhIesa 
(Deb. 3. Vol. XXXVII. 04-12-20(3): (Deb. 11. Vol XXXVUl, 16--12·2003) 
CoL2IO-I4 : Col. 99-100 
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Closure of Hindustan Antibiotics Limited. i Fanner Insurance Income Scheme 
Pune i (Deb. 5. Vol. XXXVI1, OB-12-200J) 
(Deb. I. Vol. XXXVII. 02-12-2003) I CoUI-53 
Col. 153 I Foreipers Travelling on Fake Tickets 

Complaint apinst Customs OffICials (Deb. S, Vol. XXXIX, 05-02-2004) 
(Deb. 14, Vol. XXXVIII, 19-12-2003) Col. 99-101 
Col 220-21 Grading and Pricing of Coal . 

Convmion of Base Hospital into Medical (Deb. 6, Vol. XXXVII, 09-12-2003) 
Coli. Col. 203 
(Deb. 5, Vol. XXXIX, 05-02-2004) : Helicopter Service in Delhi and Mumbai 
Col 193-94 I (Deb. S, Vol. XXXVII, 01-12-2003) 

Conversion of Sea Water into Potable II Col. 252 
Willer Hybrid Mail Service 
(Deb. 10. Vol. XXXVII. 15-12-2003)! (Deb. 4, Vol. XXXIX, 04-02-2004) 
CoI:3S~S9. I Col99-100 

Coordination In Food Management , Induction of Defence Equipmem 
(Deb. 9. Vol. XXXVII, 12-12-2003) I (Deb. 5, Vol. XXXIX. 05-02-2004) 
Col. 20-21 Col. 127 

Creation ofNational Gas Grid by GAIL I Interest Rates of Home Loans 
(Deb. 3. Vol. XXXVII. 04-12-2003). (Deb. 4, Vol. XXXVII, 05-12-2003) 
Col217 I COI.SS-S6 

Credit Cards I Kasturba Gandhi Swatantra VidyaJaya 
(Deb. 4. Vol. XXXVII, 05-12-2003) i Scheme 
Cot 300 I (Deb. 2. Vol. XXXVII, 03-12-2003) 

Dbalta-Aprtala Bus Service ! Col428-29 
(Deb. 12. Vol. XXXVIII. 17-12-2003) I LandofTribais 
Col. 74 (Deb. 14, Vol. XXXVIII, 19-12-2003) 

Dissimilarities in Similar Notes I Col61-62 
(Deb. 9, Vol. XXXVII, 12-12-2003) LawforSexuatAbuseofChildn:n 
(.01, m (Deb. 12, Vol. XXXVIII, 17-12-2003) 

Col 371 Dubbing oflndiln Films 
(Deb. 13, Vol. XXXVlII,I8-J2-2003) Mlllut8cturin&ofPoorQuaiityofWhcels. 
Col. 309-11 I by Durgapur Steel Plant 

EmpIoyeetUnclerBGML , (Deb. 10, Vol. XXXVII, 15-12-2003) 
(Deb. II. Vol. XXXVIII. 16-12-2003) I' CoI.212-13 
Col 217-11 , MarincPoliceForce 

Exhibidonson DAVP J (Deb. 16, Vol. XXXVIII, 23-12-2003) 
(Deb. S, Vol. XXXIX, 05-02-2004) I ColI26 .. 
Col 14S-52 I MlrrilgeLaws(AmcndmaIt)8m-Consid. 

HendmIde c.pets I a Pili 
Ellportof I XXXVII 05-12-2003) I (Deb. 6, Vol. XXXVII, 09-12-2003) (Deb. 4, Vo.. I Colla 

Col. 337-31 I 
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'Missile Stock I PerfonNInce onndian HockeyTeam 
(Deb. 3, ~1. XXXVII, 04-12-2003)! (Deb. I. ~1. XXXVII. 02·12-200:) 
Col. 225 I CoL 108 

Modernisation of Jail l Procurement Procedure 
(Deb.16,~1. XXXVJJI,23-12-2003)! (Deb.n, Vot.XXXVIlI,lS-12-2oo3) 
CoL 274-76 ! Col. 18-27 

National Medicinal Plant Board i Rehabilitation Scheme 
(Deb. 2, ~1. XXXVII. 03-12-2(03) (Deb. 12, Vol. XXXVIII. 17-12-2003) 
Col. 469-70 Col. 378-19 

Need 10 provide mobile telephone facilities 
in all the talubs of Prabhani 
Parliamentary Constituency, i 
Maharashtra (MUR 377) ! 

((A'b. n, Vol. XXXVIII), 11-12-2(03) 
, Col. 44 1 

Need to set up proposed Navodaya 
V,dy.laya in Manvat Taluka in 
ParbJaani Parli.lmenlary Constituency. 
Maharashna (MUR 377) 
(Deb. 6, Vol. XXXVII, 09-12-20(3) 
CoL 307 

Noise Pollution 
(Deb. IS. Vol. XXXVIII. 22-12-2(03) 
Col.l94-9S 

Non-Implemcnbd.ion of ACP Scbeme 
(Deb. 2, Vol. XXXVII. 03-12-2003) 
CoL 124 

Nutrition Content of Processed Food 
Products 
(Deb. 9, Vol. XXXVII, 12-12-2003) 

Railways (Amendment) Bill, Railway 
(Second Amendment) Bill, Railway 
Pro&ection Force (Amendment) Bift, 
2003 and Resolution Re : Approval of 
Rec:ommendation in Ihe Eighth Report 
of Railway Convention Committee • 
Consid." Pass 
(Deb. 10, Vol. XXXVII. 15-12-20(3) 
CoLSOI~3 

Rabficalion of Convention No. 151 of ILa 
(Deb,IS. Vol. XXXVIII,n-12-2oo3) 
Col. 4647 

Receat Incidents ofvio~ in Auam and 
~ other parts of tile country due to 
rmuiunent policy of the Railways -
Conrd.(DlJR 193) 
(Deb. 10, Vol. XXXVII, 15-12-20(3) 
CoI.SI8-9O 

R.cleuc of Apd Pritonen 
(Deb. 16, Vol. XXXVIII. 23·12-2003) 
Colli I 

Col lSI Renov.atlon and Modernisation • Opening ofM~o.t Ghar Propnme for .Powcr Generalion 
I (Deb. 12, VolXXXVIII,17-12~OO3) (Deb. I. Vol. XXXVII, 11·12·2003) 
a CoJ.19s-96 ¥ . Col. 131-~ 
~upufT~Officet i RequirementofWanhip 
.; ..l.'Deb. 10. Vol. XXXVII. 15-12-2003). (!)d,. J. Vol. XXXVII. 04-12·2003) 
·'Coi.Il6-37 i Col296-97 
t PInIIeI MartetingoflPO . Recited Trade Union Rcpmentatlves 

'(Deb. S. Vol XXXIX. 05-02-2004) (Deb. IS. Vol. XXXVIII. 22-12·2003) 
Col. 71 Col. 149 

Peud'" Projeas 
, (Deb. 7, Vol. XXXVII. 10-12·2003) 
. CoL 311-12 

Review of Rape t....w 
(Deb. 4. VoI.,XXXVII, OS-12-2003) 
Col. 362 
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Revision in Mandatory Regulations of 
Mel 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 130-31 

Smuegic Storage of Petroleum Products 
(Deb. 8, Vol. XXXVII, 11-12-2003~ 
Col. 355-56 

Subsidy on J.J>Q IJ'I'Kerosene 
Safety of Indian Students Abroad' (Deb:~, \To1: XXXVII, 04-12-2003) 

(Deb. 12. Vol. XXXVIII,17-12-2003) Col. 31-32 , .. 
Col. 293-95 . i Target Setfol;op~ Control 

Self Help Groups for Women ! (Deb. 7" V~J. X~XV"".;~,~12-20(3) 
(Deb. 6. Vol. XXXVII, 09-12-2003) CoJ.129-l0· ';;: 
Col. 129-32 ! Tran~fer Poli~y in Jaway;r Navoda;a-

Self Printing Ticketing Machine : Vldyalayas • . : • 
(Deb. 13. Vol. XXXVIII. 18-12-2003)' (Deb. 4. Vol. XXXIX. 04-02-2004) 
Col. 210-23 ' CoJ.70-72 

Setting up of Space Navigatioh System ;' Water Conservation in Ff~ala",,-
(Deb. 7. Vol. XXXVII, 10-12-2003) (Deb. 5. Vol. XXX'YII; 08-12-2003) 
Col. 129' Col. 194-95 1 . ~. 

! ,e:,., ... 
Ship Breaking Activities : Welfare Schemes " . ':;: > ~ 

(Deb. IS, Vol. XXXVIII. 22-12-2003): (Deb. 9, Vol. X~XV{I, l~-I2--:Z003) 
('01.221 I Col.236-38 

.ShonageofMedicines in .\!lMS : JagMobaa.Sbri • 
(Deb. 2. Vol. XXXVII. 03-12-2003) ; Schemes to Attract Tourists 
CoJ.332-33 (Deb. IS, '(01. XXXVIII. 22-12-20(3) 

Col. 19 
Shortage of Platelet Kits in Hospitals 

(Deb. 7, Vol. AXXVII. 10-12-2003) Japnnalh.Or..,Maada 
CeI.24O . : Amendment in IPC ,-, 

Smuggling of Star Tortoises '(Deb. I, Vor. XXXVII. 02-12-2003) 
(Deb. IS, \ljJ1. XXXVIII. 22-12-2003): Col. 13-14 
Col. 255-56 I Assessment ofPerfonnance of Teachers 

Statutory R~olution Re: Disapproval of; . (Deb. 7, Vol. XXXVII, 10-12-2003) 
Delimitation (Amendment) Ordinance! Col. 241-42 
and Delimitation (A~ndment) BiII- : Bids for Deep Water Drilling -.. . 
Consid. &: Pass ! (Deb. 3, Vol. XXXVII, 04-'!-~3) 
(Deb. 6. Vol. XXXVII, 09-12-2003) I . CoJ.l23-24 . .~ 
Col. 374-76 . ; CBandT.V.Chan~1 /.. • 

Statutory Resolution Re : Disapproval of i (Deb. \3, Vol. XXXVIII, 18-12~~00" 
RepresmtationpVeople(Amendment)! Col. 136-37 ',., 
Ordinance - Consid. & Pas~ I Complex for International Children'Filin 
(Deb. 6, Vol. XXXVII, 09-12-2003) Festival at Hyderabad. ' 
Col. 346-47 (Deb. 5, Vol. XXXIX, 05-02-2004) 

CoJ.219-20 -Storing and Transporting of Explosive , 
Materials . i Coron~ Diseases . 
(Deb, 4, Vol. XXXVlI, 05-12-20,03) I (Deb, 2. Vol. XXXVlI, 03-12-2003) . 
Col.2ll-12 I CoJ.128-29 . 
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Cost Es~alation due to de lay in i Illegal Tr.de in Wildlife. 
CompletionofRailProjects 1 (Deb. IS, VoI.XXXVIJI,22~12wlOO) 
(Deb. 3, \obI. XXXVII, 04-12-2003) I Col.S6-60 

I 
Col 323. I' Implementation ofAP Livestock 

Defectiw Parts in Sikhol~30 Aircraft Devetopmem Agency Activities 
(Deb. 3, Vol. XXXVII., 04-12-2003) I. (Deb.~. Vol XXXVII, 01-12-2003) 
Col. 105 CoL 13~-36 

Deployment ofPMF IOAndhra Pradesh Insurance Scheme for Indians loing 
. ~(Deb. II, \obI. XXXVII!, 16-12-2003) AbraM 

C4l1l3-14 (Deb. I~. Vol. XXXVIIl.n-I2-2003) 
Col. 161.3 

Development of Buddhist Circuits I I Serv' 
(Deb, 10, \obI. XXXVII, 15-12-2003) I ~. 2. :. XXXVII,03-12-2003) 
Col 347-41 ! CoI.3~7~l 

Dru& for Diabetes I d' f N . 
(Deb. 4. Vol. XXXIX. 04-02-20(4) nt~':o; ew Course 1ft 

Col. 7..IJ (Deb. 4, Vol. XXXIX. 04-02-2004) 
Dues dfCBEC I ColIOl-09 

(Deb. 4, Vol. XXXVll. 05-12-2(03) , JointVenturewkbCWC _ ~!-tO ~ (Deb. 14, Vol. XXXVIII. 19-12-2(0) 
'arninpIrom Protected MoaumeaIS ! Col. 13S 

(Deb. IS, Vol. XXXVIIl,22-12-2003) ! lAbourReforms 
CoL 216 (Deb. 10. \obI. XXXVII, 1S-12-2003) 

Eledricity Ad. 2003 Col. 46-47 
",(Deb. I. Vot. XXXVII, 11-12-2003) ; Leather Industrial Part 
Col)~1 I (Deb. 9, Vol. XXXVII, 12-12-2003) 

Ecololical Disaster in And.man and I· ColI9~-92 
N ic:obu Islands I LPG Cylinders for UghI Vebicles 
(l>eb. S. Vol. XXXVII. 01-12-2003)! (Deb. S, Vol. XXXIX, 05-02-2(04) 
Col.. 260 . CoI.IS6-S7 

Expon ~Can and Two Wheelm I National W. Policy 
( .. , Vol. XXXVII, 12~12.2003) I (Oeb. I, Vol. XXXVU, 05-12·2003) 

.CM.I7-11 \ Col J03.04 e-in& RMltina ofPrhMa £naineerina ! Need 10 tnIke exiIIiaa provisions o( the 
.,. ~ Manapmem Coli.. I law more ~.wich. vicwlO check 
, (Deb. 12, Vol. XXXVIII. 17.12-2(03) I caste .ba.c4 dilcriminadon aad 
., Col. 20-26 .....; atrocitlil ...... DaIitI (MUl 377) 
u..-..... I ~ I (Deb. 14. \'of. XnVIII,19·12-2(03) 
.~. r..u.I aod ~ Cover for I CoL413-14 

Poor ! 
-(Deb. 6, Vol. XXXVII. 09-12.20031 : Need 10 provi6c .wkieMl ...... to the 

Col. 140-41 ' OOWlII .... ofAadhraPra*thto .... 

Housina ofNlzam's Jewels ! 
(Deb. S, Vot. XXXVII. 01-12-2003) : 
Cal 212-13 

the aoaJ of'F.dIalionaI for Air by 2006 
(MURl77) 
(Deb. 3, Vol. XXXVu, 14-12-2003) 
Cot 313 
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New Auto Fuel Policy I Reservation to Economically Backward 
(Deb. 3. Vol. XXXVII, 04-12-2003) i Classes (EBCs) 
Col. 102-03 (Deb. 3, Vol. XXXVII, 04-12-2003) 

OpeD Sky Policy 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 327-28 
(Deb. 10, Vol. XXXVII, IS-12-2003) 
Col. 281 

Opening of Celt for Public in Agra Fort 
(Deb. 10. Vol. XXXVII, IS-12-2003) 
Col.3SS 

Outlay under APDRP . 
(Deb. S. Vol. XXXIX, OS-02-2004) 
Col. 82-83 

Present Status of Highways 
(Deb. 4. Vol. XXXIX, 04-02-2004) 
Col. 80-81 

P.rivate Universities 
(Deb. 12. Vol. XXXVIII. 17-12-2003) 
Col. 309-1 I 

Railways (Amendment) Bill, Railway 
(Second Amendment) Bill, Railway 
Protection Force (Amendment) Bill, 
2003 and Resolution Re : Approval of 
Recommendations in the Eighth Report 
of Railway Convention Committee -
Consid. & Pass 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 493-9S 

Co1.30~ 

Route Dispersal Guidelines 
(Deb. S, Vol. XXXVII, 08-12-2003) 
Col.3l1 

Safety-of Indian Tourists Abroad 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 235-36 

Self Lighting Train Coaches by Konkan 
Railways 
(Deb. 13. Vol. XXXVIII, 18-12-2003) 
Col. 251-S2 

Setting up of Regional Centres 
(Deb. 7. Vol. XXXVII, 10-12-2003) 
Col. 181 

Sharing oflntelligence with NepalPolice 
(Deb. 6. Vol. XXXVII, 09-12-2003) 
Col.T2 

Statutory Resolution Re : Disapproval of 
Representation of People (Amendment) 
Ordinance - Consid. & Pass 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 338-39 

Task Force for Utilisation of Natura! Gas 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 227-28 

Recommendations of Geethakrishnan ; Thalassaemia 
Committee I (Deb. 7. Vol. XXXVII, 10-12-2003) 
(Deb. 8, Vol. XXXVII. 11-12-2003); CoI.278-79 
Col. 277 

Recruitment inAland IA 
(Deb. IS. Vol. XXXVIII,22-12-2oo3) 
Col. 183-84 

. The Electricity (Amendment) Bill, 2003 -
Consid. &. Pass 
(Deb. 13, Vol. XXXVIII I, 18-12-2003) 
Col. 460-62 

Replacement of English Language 'I Use of Explosives by Terrorists 
(Deb. 2. Vol. XXXVII, 03-12-2003) (Deb. 16, Vol. XXXVlII,23-12-2003) 
Col. 357 I CoL31-36 

Research Centre for Hand Made Paper ,Violation of Trade Mark Act 
(Deb. 11, Vol. XXXVm.16-12-2003) I (Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 1 12-13 I CoI.44S-47 
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Waiving of Airlift Bills ,Earnings of Revenue Through 
(Deb. 5, \ft)1. XXXIX. 05-02-2004) l Advenisements on DO and AIR 
Col~ , (Deb. 5. Vol. XXXIX. 05-02-20(4) 

Welfare Schemes ! Col. 161-62 
(Deb. 9, Vol. XXXVII. 12-12-20(3) i Electricity to District of Muzaffarpur 
Col. 236-38 : (Deb. 3, Vol. XXXVII, 04-12·2003) 

Wi1bbolding Annual Repon ofeVC-200 I' Col. 235-36 
(Deb. 6, Vol. XXXVII. 09-12-2003) • Froldicalion of Kala-azar 
Col. 241-43 (Deb. 7, Vol. XXXVII. 10-12-20(3) 

JaiD;.SllIihlp Col. 274-75 
Interim Budget (Railway) - General • Exploitation of Unemployed Youths by 

Discussion Demands for Grants on! Private Security Agencies 
Account - (Railway), 2004.2005,; (Deb. 10, Vol. XXXVII. 15-12-2003) 
DeIunds for Supplementary Grants -: Col. 273-74 
(Railway). 200),,2004 and Demands for : 
Excess GnnIs-{RaiIways) 2001-2002 : Facilities for Conservation of Monuments 
(Deb. 3, Vol. XXXIX, 03-02-20(4): (Deb. 5, Vol. XXXVII. 08-12-2003) 
Col. 193-94 ' Col. 145 

Scaing up of DD Centre at Sumerpur in '! Foodgrains Stock 
Rajasthan . (Deb. 4, Vol. XXXVII, 05-12-2003) 
(Deb. S. Vol. XXXIX. 05-02-2(04) Col. 33 1-34 
ColIS 

....... D~M.P. 
AlkJlmcDt of Foocigrains 

(Deb. 14, VoI.XXXVUl.I9-12-2003) 
Col 65-66 

Awardin, of Accreditation/Deemed 
Univusity Status 
(Deb. 12, Vol. XXXVIII, 17-12-2(03) 
Col. 339-40 

Cales Ipinst Corrupt Officials 
(Deb. 13, Vol. XXXVlJI, 11-12-20(3) 
CoL 124-2S 

CcnInJ Rural Slnilation Propamme 
(Deb. 11, \\)1. XXXVIII, 16-12-20(3) 
CoL 121-34 

CoUectionof Arrears 
(Deb. 7, Vol. XXXVII. 10-12-2(03)' 
Col 237-39 

CQnaruction ofY"" NiwIIS 
(Deb. 10, \\)1. XXXVII. 15-12-20(3) 
Col 72-74 

I>isaribution ofEucntial Commoditia 
(Deb. 4. Vol. XXXVII. OS-12-20(3) 
Col229-lO 

I Funds for Power Transmission and 
! Distribution 

(Deb. 5, Vol. XXXIX, OS-02-2(04) 
Col2JO.32 

Income Tax Officials Invol\ted in 
Corruptions Cases 
(Deb. 14, Vot XXXVIII, 19-12-20(3) 
Col 236 

Inland Water Transpon System 
(Deb. 12. Vol. XXXVlII. 17-12-2003) 
Cof.4-20 

Investment by NRI 
(Deb. 7, Vol. XXXVII. 10-12-20(3) 
Col. 146-47 

Loan ofFarmm Through RRBs 
(Deb. 9, Vol. XXXVII, f2-d.J)' 
Col 151-60 

Medium orupsc EumiMrion 
(Deb. 6, Vol. xxxvn, 09-12-20(3) 
Col. 47-SO 

MiMe ofRailwayComplimen1ary Ptt. 
(Oeb.ll, Vol. XXXVUl.11-12-200J) 
Col 134 
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Modernisation of Textile Mill 
(Deb. 4, Vol. XXXVII. 05-12-2003) 
Col. 84 

Naxalite Activities in Tribal Areas 
(Deb, 14. Vol. XXXVIII. 19-12-2003) 
Col 204-05 

Need to construct road over bridges over 
Budi Gandak river at Pipar Pati and 
JanrawaGhatsin Bihar (MUR 377) 
(Deb. 3. Vol. XXXIX; 03-02-2004) 
Col. 67-68 

Need to release a lumpsum amount for 
early completion of gauge conversion 
work between Narkatia Ganj and 
Darbhanga in North Bihar (MUR 377) 
(Deb. 12. Vol. XXXVIII. 17-12-2003) 
Col. 423-24 

Need to start Air services from Raxaul 
Airport in North Bihar (MUR 377) 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col. 485 

Pending Insurance Claims of Farmers 
underNAIS 
(Deb. 5. Vol. XXXVII, 08-12-2003) 
Cot.103..()4 

Priority Projects 
(Deb. 5. Vol. XXXIX, 05-02-2004) 
Col. 77-79 

Protected Monuments 
(Deb. 5. Vol. XXXVII. 08-12-2003) 
Col. 220-21 

Reported Need for a financial package to 
Bihar for development works in the 
State (CA) 
(Deb. 9, Vol. XXXVII. 12-12-2003} 
Col 338 

Responsibilities ofl'fC 
(Deb. 5. Vol. XXXIX, 05-02-2004) 
Col. 166-72 

Revenue Earnings 
(Deb. 14. Vol,XXXVIII.19-12-2003) 
Col. 23S-3i\ 

Role ofSSI's in Indian Economy 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 169-74 

Soil Erosion due to Ganga River' 
(Deb. 10, Vol. XXXVII. 15-12-2003) 
Col. 185-86 

Supply of Medicines by Blacklisted 
Companies 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 215 

T and D Losses to SEBs 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 42-43 

Target for Power Generation 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
CoI.lI3-22 

Trade Balance 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 237-40 

UpgradationlModemisation of Hospitals 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 283-85 

Utilisation ofCRF 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 101 

Utilization of Waste Forest Land 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 272-76 

Jaiswal, Sliri Shankar Prasad 
Interim Budget (Railway) - General 

Discussion Demands for Grants on 
Account - (Railway), 2004-2005. 
Demands for Supplementary Grants -
(Railway), 2003-2004 and Demands for 
Excess Grants-(Raitways) 2001-2002 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 177-79 

Jaiswal. Shri Sbriprakasll 
Action Taken Report on ihe Report of 

Joint Parliamentary Committee on 
Stock Market Scam and Matters 
Relating Thereto (DUR 193) 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 485-94 
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Environmental clearance for buildirfg 
Construction 
(Deb. S. -Vol. XXXVII, 08-12-2(03) 
Col129-31 

&pansion of Air Indiallndian Airlines 
(Deb. 5, Vol. XXXVII. 08-12-2(03) 
Col. 1()'12 

Government Servants (Declaration of 
Aaets and Investigation) Bill 2003 -
lot. 
(Deb. ",-Vol. XXXVII, 05-12-2(03) 
Col. 412 

Hire Purchase Act 
(Deb. 14, Vol. XXXVm,J9-12-2(03) 
Col. J48-SO 

Implementation of Right to Informatioo 
Act 
(Deb. 16, Vol. XXXV1JI,23-12-20(3) 
Col214-1S 

InrJo.ltussiaD Trade 
(Deb. 9, 'WI. XXXVII. 12-12-20(3) 
Col~37 

Industrial lDfrutructure Upgradation 
Sdw:aIe 
(Deb. 4, Vol. XXXVlI. 05-12-2(03) 
CoI.304-05 

Mioenis ExpIonIioa 
(Deb. 6, Vol. XXXVII. 09-12-2(03) 
ColS5-S7 

NmiIiIm 
(Deb. I, Vol. XXXVll. 02-12-20(3) 
CoL 171-11 

Need for a Special Packtle to check 
inereasmg pollution in Kanpur, Uaat 
Pndesh(MUR 371) 
(Deb. 12, Vol. XXXVIII, 17-12-20(3) 
CoI.4l4-2S 

Non-Declaration of Statutory Minimum 
Price for Sugarcane-Submissions by 
Members 
(Deb. 10. Vol. XXXVII. 15-12-2(03) 
Co14 

Open Sky Package 
(Deb. 10, Vol XXXVII, IS-12-2(03) 
CoI.n 

Patents for Traditional Medicines 
(Deb. 12, Vol. XXXVIIl. 17-12-2(03) 
Col. 62 . 

Recons1ruction PetkaJc fund 
(Deb. 4, Vol. XXXVII, 05.12.2(03) 
Col. 48-49 

Relaxation ofFDI Holdina Caps 
(Deb. 4. Vol. XXXVU. 05-12-2003) 
Cot33S 

Reponed strike by oil sector employees 
apimtclisirM:slmenls ofBPCL. HPCL. 
etc. 
(Deb. II, Vol. XXXVlII. 16-12-2(03) 
Coll-4 

Revision ofNorms for Impon ofSteeJ 
(Deb. 9, Vol. XXXVII, 12-12-2(03) 
Col. 166-67 

Scheme of Nighc Shelters for Urban 
Shefscrtn. 
(Deb. 16. VoJ. XXXVIII. 23-12-2003) 
Col. 26 

Saeenina Test of Do<:tots 
(Deb. 7. Vol XXXVII. 16-12.20(3) 
ColZ29-30 

Sick Industrial Compuie. (Special 
Provisions) Repeal Bill • Cons«!. Ii. 
PUt 
(Deb .•• Vol. XXXVll. 11·12-2003) 
Col. 44' 

Neuro Toxkants in Iud*' W~ Slow Prostet. in Fertilizer Industry 
(Deb. 7, Vol. XXXVII. 10-12-2003) (Dcb.16.VoI.XXXVltl.2J-12-2003) 
Col. 173 Col. 1 S9-61 

New Agenda in SpIce T«hnol.oay UnitiedUcenclna System 
(Deb. ~2, Vol. XXXVlIl.17-12-2003) \ (Deb. 2. Vol. XXXVtI. 03.12-2003) 
Col 237-31 Col. 93,." 
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Uniformity in Pay Scale 
(Deb. 13, Vol. XXXVlJl, 18-12-2003) 
Col. 119-208 

University Status to NIFT 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 237 

Unspent Amount of Grants 
(Deb. 2. Vol. XXXVII, 03-12-2003) 
CoI.J44..46 

Visit of Foreign Tourists 

Statutory Resolution Re : Disapproval of 
Delimitation (AmeDdtntnt) Ordinance 
and Delimitation (Amendment) Bil~ 
Consid. &. Pass 
(Deb. 6, Vol. XXXVII 09-12-2003) 
Col. 357-58, 376-82 

Statutory Resolution Re : Disapproval of 
Representation of People (Amendment) 
Ordinance-Consid. &. Pass 
(Deb. 6, Vol. XXXVU, 09-12-2003) 
Col. 329-30, 349-57 

(Deb. 5, Vol. XXXVII, 01-12-2003) 
Col. 152-53 Jalappa,ShriR.L 

Winding up of Metro Channel· 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 208-09 

Jaitley, Stut AnD 
Constitution (N inety-Seventb 

Amelldment) BiII-(Ammdment of 
articles 75,164, insertion ofnew article 
361 B and amendment of the Tenth 
Schedule) - Consid. &. Pass 
(Deb, 11. VoI.XXXVUI. 16-12-2003) 
CoI.313-IS, 35]-55 

Fifth Ministerial ConferenceofWTO Held 
atCancun. Mexico (St.) 
(Deb. 14, Vol. XXXVllI, 19-12-2003) 
CoI.4 I 7-20 

Marriage Laws (Amendment) Bill -
Conaid. &. Pass 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 383-84, 38&-89 

Patents (Amendment) BiU, 2003 - Int. 
(Deb. 15. Vol. XXXVUI, 22-12-2003) 
Col. 377-7. 

Ruling by the Speaker u: Propriety of 
(i) "'Terming 'Vote-on-Account' as 
'Interim Budget' in the O(der IJaper of 
the day; and (ii) Convening of the 
Session of the Y= on 29 JIIJ\UMy, 2004 
without the Presidential Address 
(Deb. 3, Vol. XXXIX. 03-02-2004) 
(01.29-30 

Assistance from Bill and Melinda Gates 
Foundation for AIDS 
(Deb. 7. Vol. XXXVII, 10-12-2003) 
Col. 259 

Assistance to Kamataka for 
Establishment of Nutritional Gardens 
(Deb. IS, Vol. XXXVIII, 22-12-20(3) 
CoI.n7 

Construction of PHCs 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 103 

Fast Track Courts 
(Deb. 14, Vol. XXXVIII. 19-12-2003) 
C(l1.286-89 

Mahila Samakhya Programme(WCD) 
(Deb. 7. Vol. XXXVII, 10-12-2003) 
Col. 248 

PM's Pilot Project 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col 157-59 

Private Unaided Professional Colleges 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 134 

Professional Colleges 
(Deb. 12, Vol. XXXVIII, 17-12-20(3) 
Col. 75-77 

Programmes/Schemes of National 
Horticulture Board 
(Deb. 10, Vol. XXXVII, 15-12-20(3) 
Col. 195-200 
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wu. Service in~! Desilting Gandak River in Bihar 
(Deb. 12, Vol XXXVIll. 17-12-2003) I (Deb. IS, Vol. XXXVIII. 22-12-2003) 
Col 261-62 Col2S9-60 , 

Jatiya, Dc. s.tya .. rayaD ! Disproportionate Assets 
Need to include Dalit Muslims. Dalil! (Deb. 6, Vol. XXXVU, 09-12-2003) 

OU'istians and Cenain other backward I Col. 2SO 
tommunities in the list of Scheduled i Failure of Locos on tine 
Castes/Scheduled Tribes and to i (Deb. 13, Vol. XXXVIII, 11-12-2003) 
provide reservation beftefits 10 them I Cot 213-14 

~.13, Vol XXXVlJIJ,11-12-2003) i FERA VlOlationsbyMNC 
Col.412-)7426-31 1 (Deb. 4, Vol. XXXVII, OS-12.2003) . ' I Col. 268-69 

JayiyII, SIui GJ. I lnunigration Racket Uneal1bed in UK 
CBIEnquiryApinllIASIIPSOffICa1 I (Deb. 2, Vol. XXXVII. 03-12-2003) 

(Deb. 6, Vol. XXXVII. 09-12-20(3) i COI.49-SO 
CoL 12 

Navodaya Vidyalayas in Gujarat and 
KcraIa 
(Deb. 7, Vol. XXXVlI, 10-12-2003) 
Col. 140-42 

Rail Projects in Gujanll 

Levy ofTaxes 
(Deb. 14,Vol. XXXVIII., 19-12-20(3) 
Colll4-IS 

Loans for Self Employment Schemes 
(Deb. 14, Vol. XXXVIII, 19·12-2003) 
CoI.I)S 

(Deb .•• Vol. XXXVII, 11-12-2003) 
Col. 94-102 Mainlenancc ofRoeds in Delhi 

(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col 117-19 Smuggled Goods/Currency Seiud by 

Customs 
(Deb. 9, Vol. XXXVII, 12-12-2(0) 
Col.6~7 

Aa.SIari .......... 
ConditioG of National Highways 

(Deb. 12, Vol. XXXVlfI, 17.12-2003) 
Col 325-26 

Conditions of RO*is in Delhi 
(Deb. 16, Vol. XXXVIII, 23-12.2(03) 
Col.211 

Parking Policy in the Capital City 
(Deb. lI. Vol. XXXVIII. 16-12-2(03) 
Col. 17·21 

Power Grid Station in B_ 
(Deb. 13, Vol. XXXVIII, 11-12-2003) 
Col. 14041 

, Pric:a ofOaily Need hems 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 291-99 

Corruption in Kendriya Bhandar i Purchase from Kendriya Shandar 
(Deb. I, Vol. XXXVII, 02-12-2oo3)! (Deb. 14, Vol. XXXVIII, 19-12·2003) 
Col. 7S 1 Cot 134 

Cultivable Land f Purchase Mechanism ofNAFED 
(Deb. 6, Vol. XXXVlI, 09-12-2003) I (Deb. IS, Vol. XXXVIII. 22.12-20(3) 
COl4~S2 CoI.193~ 

Defence l..and on Leue 
(Deb. 3, VoL XXXVII, 04.12-20(3) 
CoI.244-4S 

Purdlase of Stationery 
(Deb. 6. Vol. XXXVII. 09-12-2003) 
Cot. 126 
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Railways (Amendment) Bill Railway Visit of Chairman of CWC at Kendriya 
(Second Amendment) Bill Railway Bhandar Offices 
Protection Force (Amendment) Bill, (Deb. IS, Vol. XX'XVIII,22-12-2003) 
2003 and Resolution Re : Approval of Col. 87 
Recommendations in the Eighth Repon Jos, Sbri A.c. 
of Railway Convention Committee-
Consid. & ~ass Availability of Patented drugs at 

Affordable Prices 
(Deb. la, Vol. XXXVII, 15-12-2003) (Deb. 9, Vol. XXXVII, 12-12-2003) 

_ CoI.SI4-15 Col. 6-7 
Recovery of Guarantee Fees Dope Test 

(Deb. 4, Vol. XXXVII, 05-12-2003) (Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 125-26 CoL 33 

Removal of Jhuggies Evaluation ofD.P.E.P 
(Deb. 6, Vol. XXXVII, 09-12-2003) (Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 266 Col. 163-64 

Reported Need for a fmaneial package to Inter-State Water Disputes 
Bihar for developmem works in the (Deb. I S, Vol. XXXVIII, 22-12-2003) 
Stale (CA) Col. 16 
(Deb. 9, Vol. XXXVU, 12-12-2003) Letters from Members 
Col. 327-29 (Deb. 10, Vol. XXXVII, 15-12-2003) 

Review of Registration of Suppliers Col 88-89 
(Deb. 16, Vol. XXXVIII, 23-12-2003) Order issued to all Central Schools to 
Col. 325-26 observe Christmas holidays in the 

Review of Vigilance Cases month of January (Sub.) 
(Deb. 9, Vol. XXXVII, 12-12-2003) (Deb. IS, Vol. XXXVlll, 22-12-2003) 
Col 143 Col. 310 . 

Scrapped or Merged Projects Primary, Secondary, Higher Secondary 
I 7 122003) Schools in ViJlagesffowns 

(Deb. 12, Vol. XXXVII, I - - (Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 176-84 cot. 268-74 

Shortage of Quality Seeds Reported: .Need for speedy 
(Deb. IS, Vol. XXXVIII, 22.12.2003). implementation of various ongoing 
Col 123 Railway Projects i~ the State ofKeraIa 

Train Acc.idents (CA) 
(Deb. 3, Vol. XXXVII, 04-12-2003); (Deb. IS, Vol. XXXVIII,22-12-2003) 
CoI.24-3 I Col. 298-99 

Unproductive Expenditure Shiksha Yatra 
(Deb. 13. Vol. XXXVIII. 18-12-2003) (Deb. 12, Vol. XXXVIII, 17-12-2003) 
CoU87 Col. 169 

Unused Land in Burari in Delhi Shortage of Coaches and Wagons 
(Deb. 16, Vol. XXXVIII,23-12-2003) (Deb. S, Vol. XXXIX, 05-02-1004) 

Col. 36 Col. 204 
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Sick Industrial Companies (Special Air Sa&ty 
Provisions) Repeal Bill-Consid. & (Deb. 10. Vol. XXXVII, IS-12-2003) 
Pass Col. 270-72 
(Deb. 8. Vol. XXXVII, 11-12-20(3) Assistance to Silk Weavers 
Col. 416 (Deb. 9, Vol. XXXVI.I, 12-12-20(3) 

Standing Commiuee on IndusUy - One I CoI.69-70 
Hundred and lhiny-eighth to One . Brain Drain 
Hundred and forty-fourth Report5- (Deb. 2. Vol. XXXVII. 03-12-2003) 
Laid Col 223-24 
(Deb. 16, Vol. XXXVIII. 23-12-20(3) 
Col J6S.69 Committee on Conditional Access System 

(Deb. I, \Tot. XXXVII, 11.12-20(3) 
Statutory Resolution Re: Disapproval of Col 27 .... 75 

Taxation Laws (Amendment) 
Ordinance and Taxation Laws Contributory Pension Sc:beme 
(Amendment) BiJJ...-.Consid. (Deb. I, Vol. xxxvn, 02-12-20(3) 
(Deb. S, Vol. XXXVII, 08-12-2003) Col 145-46 
Col 422-24 CUS10mS House Agents LicenciDJ Rules 

WTO Meet. Cancun (Deb. 4, Vol. XXXVII. os.t2-2(03) 
(Deb. 4, Vol. XXXVILOS-12-2003) ColIIG-11 
Col24-2S Damage in SCates Due to Floods 

JodIi,Dr. MIlI"Ii MQoIIar (Deb. 5, Vol. XXXVII, 01.12-20(3) 

Loss caused to the farmers ofGujarat due Col 236-17 
to failure of the crops (CA) Export of Cotton 
(Deb. 10, Vol. XXXVII. 15-12.20(3) (Deb. 14, Vol. XXXVIlI,19-12·2003) 
Col. 436-47 Col 296-91 

National Cormnission for Children Bill, ExportofRjectoUSAandEU 
2003-tm.. (Deb. 14. Vol. XXXVIII. 19-12-20(3) 
(Deb. 4, Vol. XXXVII, OS-12-20(3) Col 216-17 
Col. 408-1 1 Fake A)-urvedic; ud HomoeopIIhk: Drugs 

Ke"""a.SlariK.k. (Deb. 4, Vol. XXXIX. 04-02-2(04) 
Forest (Conservation) Amendment Bill. Cot 12·14 
~AmcndmeIlofsection2,*.)- Fake Number PI .. on Vehicles 
Consid .. & Pass (Deb. 16, Vol. XXXVUI.23·12·2003) 
(Deb. 14, Vol. XXXVIII., 19-12-2001) Col181-&2 
CoI.477-80 Financial HcaithofSEBs 

kamalNath.,Sltri (Deb. 5, Vol. XXXIX. OS..o2~2004) 
Agreement between India and Malaysia Cot. 22.)..24 

to Develop Tourism Golden Quadrifl&cralliom De"i to KoIlcIta 
(Deb. S, Vol. XXXVII. 01-12-2003) (Deb, 2, 'kl. XXXVII. 03-12-2003) 
Col. 1 S9. Col. 324-25 

Agricultural Policy' Inclusion of Potable Wlter in Food fteml 
(Deb. S. Vol. XXXVII. 01-12-20(3) (Deb. 7. Vol. XXXVII. 10.12.2003) 
Col. 2OS.()6 Col 226-27 
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Indian Prisoners in Pak Jails 1 VRS in Railways 
(Deb. 2, Vol. XXXVII, 01-12-2003) i (Deb. 8, Vol. XXXVII. 11-12-2003) 
Cot. 47 1-72 i CoJ.351-52 

lndo-Srilanka Economic Ties I Kamble, Sbri Sbiva 'i Vitbalrao 
(Deb. 7. Vol. XXXVII, 10-12-2003) I . ~ 
Col. 328-29 [ AIDSIHIV Cases 

lSI Activities I (Deb. 7, Vol. XXXVII, 10-12-2003) 
(Deb. I, Vol. XXXVII, 02-12-2003)': CoI.3I6-22 
Col. 17-18 , ! Committee for Minimum Support Price of 

J --k f I frastru· 'I Cotton L..- 0 n clure In Schools 
(Deb. 7, Vol. XXXVII, 10-12-2003) (Deb. 15, Vol. XXXVfII.22-12-2003) 
Col. 57-Sa I . Col. 176 

land Rent Plan i Implementation ofNCTE Act 
(Deb. S, Vol. XXXVII. 08-12-2003) I (Deb. 7, Vol. XXXVII. 10-12-2003) 
Col. 279-80 I Col. 143. . 

Launching of New Road Project i Leakage of Question Papers . 
(Deb. 4, Vol. XXXIX, 04-02-2004) I (Deb. 6, Vol. XXXVII. 09-12-2003) 
Col.7WO I CoLn-19 

Loans for Self Employment Schemes II Manufacturing of Air Conditioned 
(Deb. 14, Vol. XXJ(VIIl, 19-12-2003) Wagons 
CaU35 i (Deb. 8. Vol. XXXVII. 11-12-2003) 

1.0 d J ." .. I' Col. 181 sa ue to omt .CQture In Alrcrafts 
Mam&enance I Penalising Parents for Wards 

I 

(Deb. 10, Vol. XXXVII, 15-12-20(3): (Deb. 7, Vol. xxxvn. 10-12-2003) 
Col. 39P13 I Col. 209 

! 

Nilional Pulses Development Project ! Policy on Onion Exports 
(Deb. 10, Vol, XXXVII. 15-12-2003)! (Deb. 14. Vol. XXXVIII, 19-12-2003) 
CoL 54-55 I Col. 60 

Petrol Pumps in Sri Lanka I Scheme for Unemployed Youths 
(Deb. J, Vol. XXXVII. ()4.12-2oo3) I (Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 96-91 CoL 115-16 

Prices of Anti-AIDS Drug Survey of Solapur-Tuliapur- Osmanabad 
(Deb. II. Vol. XXXVIII. 16-12-2003) Rail Line 
Col. 189-90 I (Deb. 8. Vol. XXXVII, 11-12-2003) 

Purchase of Power from Nepal I Col 75-76 
(Deb, 8, Vol. XXXVII. 11-12-2003) I TargetforPowerGeneration 
CoI."7 (Deb. 8, Vol. XXXVII. 11-12-2003) 

Setting up ofFettiliz.ef Projects in Iran I Col. 113-22 
(Deb. 6, Vol. XXXVII. 09-12-2003) I KaDuqo,SbriTriIochaa 
Col. 106 I Auaion Centre for Tobac:co 

Shetter by China to ULFA 'I' (Deb. 4, Vol. XXXVII, 05-12.2(03) 
(Deb. 4, Vol. XXXIX, 04"()2-2004) Col 228-29 
('.u! t07-O& I 
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Capacity of Refaneries !Investment of Financill Institutions 
(Deb. 3, Vol. XXXVII, 04-12-200) I (Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 2 I 0-11 . Col. 69-74 

COHS Facilities I Measurement ofOSDP 
(Deb. 4, Vol. XXXIX,04-02-2004) I (Deb. 12, Vol. XXXVIIJ,17-12-2003) 
CoL 32-33 I Col. 212 

Departmental Railway Vdtas Nipm NCC Strength 
(Deb. S, Vol. XXXIX, 05-02-2004) I (Deb. 3, Vol. XXXVII, 04-12-2003) 
CoI.I3-~ I Col. 151-80 

I 
Dndopment ofKonerk I Oil Refinery at Paradeep 

(Deb. 5, Vol. X.XXVII, 0"12-2003) i (Deb. S. Vol. XXXIX. 05-02-2004) 
CoL101'()3 I' CoI.I.53-54 

DewIopment ofSmaJl and Medium Towns Opening of. COHS Dispenseay 
(Deb. 16. Vol. XXXVIII, 23-12-2003) I (Deb. 12, Vol. XXXVUl, 17-12-2003) 
CoL 137-38 ! Col 73-74 

EvaIuaIionofRJnlDeYeIopmenrSchcmes ! Recommendations of tbe Eleventh 
(Deb. 6. Vol. XXXVII, 09--12-2003)! FinanceCommiuion 
ColI04-OS I (Deb. II, VoI.XXXVIlJ, 16-12-200) 

Fast Track Cowts I Col 90-91 
(Deb. 9. Vol XXXVII. .12-12-2003) ! D_' • ~_ ,,_ . 

Col. S6-6O j I\,Q;Nltmenltn v.;;' ...... e ~fVlcea . 

! (Deb. t. Vol. XXXVII. II-ll-200) 
fisc:al Responsibility Law CoI.6().62 

(Deb. 14. Vol XXXVIII, 19-12-2003) 
Col. 107 I Specific Prolrammes for Poveny 

Alleviation 
HydroEJearicOencntbonbyNHPC I (Deb. 7, Vol. XXXVII, 10-12-20(3) 

(Deb. I, Vol. XXXVII, 11.12-2003)! Col 111-32 
Col.I~n \ . 

. . ' StandinaCommiUee on Finance-Fony.. 
IDtenm Bud,et (General) 2004-2005. I ei&htb to Fifty-fourth Report5-

Demands for Grants on Account 11 Pr cd 
(General) 2004-200S;andDemandsfor esent 
SuppIcmentaryGrants(0eneral)2003- I (Deb. 6, Vol. XXXVII. 09-12-2003) 
2004-04 Motions I CoI.277-71 

I 
(Deb. 4, Vol. XXXIX, 04-02-2004) I TaIchcr-Bimlaph Rail Line 
CoI.3I3-17 1 (Deb. ). Vol. XXXVII, 04-12-2003) 

I 
Interim Budget (Railway)-General I CoI.I3-84 

Diaalssion Dem~ for Granu on I UGC Grants to Colleles and Universities 
Account - (Railway), 2004-200S I (Deb. 7, Vol. XXXVII. 10-12-2003) 
Demands for Supplementary Grants-. Col.ll-l04 
(Railway), 2003-2004 and Denvnis for I U raded A' 
ExcessGrants--{Raitways)200t-2002. PI Irports 
(Deb. 3, Vol. XXXlX. 03-02-2004) i (Deb. 10, Vol. XXXVII. J 5-12-2003) 
CoI.IS7-S9 ! Col.3l9-90 
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Katari&, Shri Rattan LaI I Joint Exercises with other Countries 
I 

469 

Bank Loans For Agricultural Sector I (Deb. 3, Vol. XXXVII, 04-12-2003) 
(Deb. 9, Vol. XXXVII, 12-12-2003)' Col 2] 
CoI.3I-34 I N d d I Ad'bad" A b I , ee to eve op 1 rt IR m a a 

Benami Petrol Pumps and LPG Agencies I Parliamentary Constituency, Haryana, 
(Deb. 8, Vol. XXXVII, 11-12-2003) i asa tourist reson(MUR 377) 
Col. 79-80 i (Deb. 6, Vol. XXXVII, 09-12-2003) 

Capacity of Refineries I Col. 304 
(Deb. 3, Vol. XXXVII, 04-12-2003) I P kag Ii S G 
Col. 210-11 I ac e or ugarcane rowers 

(Deb. 5, Vi>1. XXXVII, 01-12-2003) 
Congratulations to the Indian Cricket I Col. 14042 

Te.n I . 
(Deb. II, Vol. XXXVIII, 16-12-2003) Plight offanners, youth and working class 
Col. 16 I both in the organised and unorganised 

I 
Debt Relief to Highly Indebted countries! sectors (OUR 193) 

(Deb. 4, Vol. XXXVII, 05-12-2003) (Deb. 5, Vol. XXXIX, 05-02-2004) 
Col 132-33 i Co1.326-31 

Demands for Supplementary Grants _ I Position ofindian Rupee 
GeneraI- 2003-2004 I (Deb. 4, Vi>1. XXXVII, 05-12-2003) 
(Deb. 12, Vol. XXXVIII, 17-12-2003) I Col. 277-71 
Col. 490-92 . j Railways (Amendment) Bill 

Development ofAdibadri I!, Railway (Second Amendment) Bill 
(Deb. 5, Vol. XXXVII, 01-12-2(03), Railway Protection Force (Amendment) 
CoI.I~5 1 Bill. 2003 and ReSolution Re:Approval 

Economic Reforms I of Recommendations in the Eighth 
(Deb. 14. Vol. XXXVIII, 19-12-2003) I Report of Railway Convention 
CoI.6-13 I Committee - Consid. & Pass 

ExploitalionoflndianGirlsinGulf I (Deb. 10, Vol. XXXVII, 15-12-2003) 
(Deb. 15, Vol. XXXVIII,22-12-2003) I CoI.486-88 
Col. 95-96 I Refining Capacity Crude Oil 

Extradition Treaties I (Deb. 3, Vol. XXXVll, 04-12-2003) 
(Deb. 12. Vol. XXXVIII. 17-12-2003) i CoI.21-n 
Col. 53·54 !. I' Ii SCS/ST and OBC I Reservabon Po ICY or s 5 

Interim Budget (General) 2004.2oo5;! (Deb. 14, Vol. XXXVIII, 19·12-2003) 
Demands for Grants on Account i Col. 182-83 
(General) 2004-2005; and Demands for I 
Supplementary Grants (General) 2003- ! Rural Development Schemes • 
2004 -Cut Motions I (Deb. 6. Vol. xxxvn, 09-12-2003) 
(Deb. 4. Vi>1. XXXIX, 04-02-2004) I Col. 8 
Col. 3SS-S9 I Setting Up of Rail Coach Factories 

Invtstment by CPSUs i (Deb. I, Vol. XXXVII, 11-12·2003) 
(Deb 8, Vol. XXXVII. 11-12-2003) i Col. 199 
Col265~ . 
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Sick Industrial Companies (Special I Kady.r,ShriViuy 
Provisions) Repeal Bill • Consid. &: i Home Delivery Scheme Under OMS 
Pass I' (Deb. IS. Vol. XXXVIII, 22-12-2003) 
(Deb. 8, Vol. XXXVII, 11-12-2003) Col. )92 
CoL 424 I Reduction in StaffStrength of OMS 

Supply of Medicine to African and II (Deb. IS, Vol. XXXVIII. 22-12-2003) 
Caribbean Countries Col. 14445 
(Deb. 2. Vol. XXXVII. 03-12-2003) I Kaubal, Sbri "puvir Si .... 
CoL 449-50 1 Collapse of Sixth Unit of Kota Thermal 

Tax.QDP RaIio ! Power Station 
(Deb. 9, Vol. XXXVII, 12-12·2003) I (Deb. 13, Vol. XXXVIU.II-12·,20(3) 
CoL 162~3 ! Col 120-21 

Teclmial and fMmomit Co-operation i Four Laning ofNationaJ Highway 76 
among Countrie$ i (Deb. )2, Vol. xxxvm, 17.12.20(3) 
(Deb. 9, Vol. XXXVlL 12-12-20(3); Col. 330-31 
Col. 209-10 I FundinJ of MonwnentslMUlCUDlI 

The Electricity (Amendment) Bill, 2003. I (Deb. 1 S, Vol. XXXVIII, 22-12·2003) 
Consid. &: Pass I Col.1S3-~ 
(Deb. 13. Vol. XXXVIII, '1-12-2003) ; Implementation ofSchemcs in Rajasthan 
CoL 473-75 ! (Deb. II, Vol. XXXVIII, 16-12-2003) 

1 CoL 107 Welfare of Women and Child 1 
(Deb. 4, Vol. XXXIX, 04-02-200(4) I Recruitment ofRTSA in KOla, Rajasthan 
ColJ4-16 I (Deb. 13, Vol. XXXVlII, 11-12-2003) 

I CoL3SS-S6 
WelfareScbemesforSCs . f'"' 1"-"'- IO __ L. __ . , Setlio& up 0 Jc-r .................. 80 
~'~' Vol. XXXIX, 05-02-20(4) I (Deb. 12, Vol. XXXVIII, 17-12-20(3) 

. I Col. 3Ss.& 
Women and Child Development 1 Take OVer of Tourist PtacesofHadauti 

Programmes i CircWt by ITDC 
(Deb. 7, Vol. XXXVII, 10-12-20(3)! (Deb. IS, Vol. XXXVUI, 22-12-20(3) 
Col. 29-50 ! Col. 86-88 

Katbiria. Dr. Vahbhbbai \ Vigilance and Monitorina CoItImittcet 
Grading Ranking ofPriVlUe Engineering; (Deb. II. Vol. XXXVIU, 16-12-2003) 

and Management Colleges I Col. 157~ 
(Deb. 12. Vol. XXXVIII, 17-12-2003) : WLLSystem in RuralAteas in Rajasdtan 
CoL 22-23 i (Deb. 12, Vol. XXXVIll, 17*12·2003) 

Statement by Minister Alleged! Col 77·79 
InlCFference of UGC in me AfTairs of i KUire, Shri Cllalldrallallt 
Aligarh Muslim University (St.) 1 Airport al Navi Mumbai 
(Deb. 16. Vol. XXXVIII, 23-12-20(3) I (Deb. 15, Vol. XXXVIII, 22.12.2003) 
(41.381-91 I Col. 119·20 

I 
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Allotment of Land to NGOs by DDA i Growth ofMumbai 
(Deb. I, Vol. XXXVII. 02-12-2003) i (Deb. 14, Vol. XXXVIII, 19-12-2003) 
CoI.5I-68 I Col. 292-93 

Assistance to Sugar Industry I Installation ofStBtue ofShivaji 
(Deb. 5, Vol. XXXVII, 08-12-20(3) I (Deb. 10, Vol. XXXVII, 15-12-20(3) 
Col. 260-63 " . i Col. 362 

Clearance to Sea LInk PrOjects ofMumbal I Interim Budget (Railway) - General 
(Deb. 10, Vol. XXXVII, 15-12-20(3)! Discussion Demands for Grants on 
Col. 287-88 I Account - (Railway), 2004-2005 

Closure of Passport Collection Centre \' Demands for Supplementary Grants-
(Deb. 2. Vol. XXXVII, 03-12·2003), (RaiIwaY),2003-2004and Demandsfor 
Col. 127·28 I ExcessGrants-(Railways)2001-2002 

Computer Centres in Ashram Schools j! (Deb. 3, Vol. XXXIX, 03-02-2004) 
(Deb. 4, Vol. XXXVII,05-12-20(3) Col. 128·35 
Col. 7'5-76 IIV Mumbai ~Middle Vaitama) Water 

Conference of Labour Ministers ! Supply PrOject 
(Deb. 5, Vol. XXXVII, 08-12-2003) i (Deb. 5, Vol. XXXVII. 08-12-2003) 
Col.213 I Col. 137-38 

Constitution (N inety-Seventh lone Time Settlement of Loans 
Amendment) Bill· (Amendment of i (Deb. 14, Vol. XXXVIII, 19-12-2(03) 
articles 75, 164, insenionofnewarticle I CoU32-33 
361 B and amendment of the Tenth I Onion Intervention Scheme, 2000 
Schedule) - Consid. & Pass I (Deb. 10. Vol. XXXVH, 15-12-20(3) 
(Deb. 11. Vol. XXXVIII. 16-12-20(3) I Col. 138-39 
Col. 328-29 I Operational Airports 

Constitution(One-HundredAmendment) i (Deb. 10, Vol. XXXVII, 15-12.20(3) 
BiII-AmendmentofEighth SchedUle-I CoI.41O-11 
Consid. & Pass nd' Pr' . M-'----'-
(Deb. 15, Vol. XXXVIII, 22-12-2003) I Pe 109 oJect 10 .. __ .tra 
Col 389 ' (Deb. 4, Vol. ?,XXVII, 05-12-2003) 

. I Col. 230 
Dabhol Power Company I . .. . 

(Deb. 13, Vol. XXXVIII, 18- \2-2003) I PnvatlsatlOn of AIrports 
Col 133-34 I (Deb. 5, Vol. XXXVII, 08-12-2003) 

. I Col. 26 
Deccan Odyssey Luxury Train I 

(Deb. 3, Vol. XXXVII, 04-12-20(3) Production of LNG 
Coli 39 (Deb. 3, Vol. XXXVII, 04-12-2003) 

Delay in Development of Weapons! 
Equipments 
(Deb. 13, Vol. XXXVIII,18-12-2003). 
Col. 271-12 

Development Boards I 
(Deb. 6. Vol. XXXVII, 09-12-2003) I 

Col. 91 I 

Col. 303 
Recent Incidents of violence in Assam and 

, some other parts of the country due to 
recruitment policy of the Railway -
Contd. (OUR 193) 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
('..01. S98-99 
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Rec:ents.ampPaperScam(DUR 193) I Khaa.ShriSu.u 
(Deb. 14, Vol. XXXVIII, 19-12-20(3) I Accidents on NH-2 
Cot 381-86 (Deb. 2, Vol. XXXVII.. 03-12-2003) 

Requirement and Availability of Power of I Col. 102-03 
MSEB i Allocation of Funds 

I 
(Deb. 3. Vol. XXXVII. 04-12-2oo3)! (Deb. 4, Vol. XXXIX. 04-02-2004) 
Col. 236-37 i CoL 36-40 

Revision of Cost under lAY I Centra) Vigilanc:e Commission Act 
(Deb. 6, Vol. XXXVII, 09-12-20(3) I (Deb. 6. Vol. XXXVII, 09-12-2003) 
Col. 180 i Col. 141-42 , 

Revival ofDabhoJ Power Projea i Discrimination against Air Hostesses 
(Deb. S, \\)1. XXXVII. J 1-12-2003) I (Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col361~ ! CoI.J6-37 

SL_D..L.I..'I· . Pro . M._ .... · II DisinvcsrmentofHPCL,BPCL,andIOC 
...... 1U:IIGlOI1IIbofI~.I.Jle... .. ..... 1. (Deb. 2. Vol. XXXVII. 03-12-2(03) 

(Deb. I, Vol. XXXVII, 02-12-2003) i CoI.427-28 
Col167~ I 

1 Disinvestmenl Process of SSP 
Slum Rehabilitation Project (SNQ) '(Deb. 5. Vol. XXXVII, 08-12-2(03) 

(Deb. 16, Vol. XXXVIJI,23-12-20(3): Col. 233 
Col. 19-91 ! Durgapur Steel Plant 

Standing Commiaee00 Urban And Rural (Deb. 10, Vol. XXXVII. IS-12-2003) 
Development - Fiftietb Report - Col21S-17 
Presented Employment Growth Rate in Organized 
(Deb. 6, Vol. XXXVII, 09-12-2003) ~or 

Col.27B (Deb. 10. Vol. XXXVII, IS-12-2003) 
Standing Committee on Urban and Rural: Col362-64 

I>e\oelopmenl- Fifty-first Reports - Laid i Employment to tbe People of Land Loser 
(Deb. 16, Vol. XXXVIII. 23-12-20(3)' of Mejia Thermal Power Plam 
Col.J68 (Deb. 13. Vol. XXXVIII,I8-12-200J) 

Standing Commiuec on Urban and Rural i 
Col. 157-58 

Development - Fifty-second to Fifty- ; FixedTennConlractuaJEmplo)"leQtPoli<:y 
5ixthReports-Presented '(Deb. 5, VoL XXXVII. 08-12-20(3) 
(Deb. 4. Vol. XXXIX. 04-02-2004): C(II.157 
Col. 219 : Flights from KolkataAirports 

Threal to Silent Valley I (Deb. 10. Vol .. XXXVII. IS-12-2003) 
Cot.407..Q8 (Deb. IS, Vol. XXXVIII. 22-12·2003) 

CoL t 17 Foodgraim for pog 

Unemptoymem situation in the country -
(DURI93) 
(Deb. 16, Vol. XXXVUl.23-12-2003) 
Col 463-64. 492-93 

(Deb. 9, Vol. XXXVtf. 12-12-20(3) 
Col. 119-91 

Graham 5taintS Murder Case 
(Deb. 6, Vol. XXXVII, 09-12·2003) 
Col. 89-90 
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Growth Rate of Unemployment I' Retail Outlets oflOCl 
(Deb. 5, Vol. XXXVII, 08-12-2003) (Deb. 3, Vol. XXXVII, 04-12-2003~ 
Col. 279 I Col. 3~5 

Inclusion of Witchcraft and Hypnotism in I Revival ofNEPA limited 
School Curriculum j (Deb. 3, Vol. XXXVII, 04-12-2003) 
(Deb. 7, Vol. XXXVII, 10-12-2003) I Col. 148 
Col. 305 ! 

. .! Revival of SSP and ASP 
lIcence Agreement with PrIVate Operators i I 

(Deb. 2, Vol. XXXVII, 03-12-2003)' (Deb. 10, Vo. XXXVII, 15-12-2003) 
Col. 3 7~ 77 I Col. 74-75 

Maintenance of Railway Tracks Ii Settlement of Loan Taken by Dabbol Power 
(Deb. 3. Vol. XXXVII, 04-12-2003) Company 
Col. 20{; ! (Deb. 9, Vol. XXXVII. 12-12-2003) 

t: • f Qual' f I Col. 185 Manulactunng 0 Poor Ity 0 Whee s 
by Durgapur Steel Plant Standing Committee on Industry-
(Deb. 10. Vol. XXXVII. 15-12-2003) Hundred-forty fifth Report-Laid 
CoI.282~3 I (Deb. 4, Vol. XXXIX, 04-02-2004) 

Movement of Indian Professionals 1 Col. 185 
(Deb. 9, Vol. XXXVII. 12-12-2003) II Subsidence of Land in ECl 
Col. 86-87 (Deb. I, Vol. XXXVII. 02-12-2003) 

Need to initiate work on the sanctioned I Col. 69-70 
railway projects in West Bengal I WTO Meet at Cancun 
(MUR3n) I (Deb. 4, Vol. XXXVII. 05-12-2003) 
(Deb. 3, Vol. XXXIX. 03..()2-2004) I Col. 18-25 
Col.n 

i Kbaadoker. Sbri Akbor Ali 
Non-Payment of Statutory Dues of I 

Employees Amount under Mega City Scheme 
(Deb: 3, Vol. XXXVII, 04-12-2003) (Deb. 6, Vol. XXXVII, 09-12-2003) 
CoI.311-18 I CoI.12S-26 

PriVatisation of Retailing Infrastructure of i External Assistance for Health Projects 
lOCI... i (Deb. 12. vOl. XXXVIII,17-12-2oo3) 
(Deb. 7, Vol. XXXVII. 10-12-2003) I Col. 187-92 
Col. 144 I Integrated Home Loan Village 

Profit in Power Sector ! Development Scheme 
(Deb. 3, Vol. XXXVII, 04-12-2oo3)! (Deb. 4, Vol. XXXVII, 05-12-2003) 
COI.2SS-S6 . Col.\()6..()8 

,ProfitlLOsses to CIl ProfitlLosses Incurred by Banks 
(Deb. I, Vol. XXXVII, 02-12-2003) (Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 159 I Col. 292-96 

Reported strike by oil sector employees t Kh t Sb' P. R 
apinst disinvestments ofBPCL. HPCL. I U1I e. n.. 
etc. I licence free FM Broadcast 
(Deb. II. Vol. XXXVIII, 16-12-2003) i (Deb. 3, Vol. XXXVII. 04-12-2003) 
Col. SO{; I Col. 92-94 
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National Creche Fund Scheme 
(Deb. 7, Vol. XXXVII. 10-12.2(03) 
Col. 312·13 

Sciem;e and Technology Programme- for 
Women 
(Deb. 7. Vol. XXXVII. 10·12-2003) 
Col. 131-12 

KIaI ...... SIIrI MIIdaII LaI 
Standmg Committee on Deftnce-
T~first Rcport--Presented 
(Deb, 6, Vol. XXXVII. 09-12·2001) 
CoI,277 

Kri ..... i. Slari ShridaaDd 

Interim Budget (Railway)-General 
Discussion Demands for Grants on 
Account-{Railway), 2004·2005 
Demands for Supplementary Grants • 
(Railway), 2003-2004 and Demands for 
Excess GtwIIs • (Raitways) 200 1-2002 
(Deb. 3, Vol. XXXIX. 0)..()2·2004) 
Col. 192 
~ ..... s...tN.N. 
Amount Sanctioned for Rehabilitation of 

Slums 
(Deb. 16. Vol. XXXVIII,21-12-2001) 
Col 182-16 

Need to provide necessary clearance to 
Kerala Roads and Bridges COrporal ion 
for carrying out construction of Railway 
over bridges in Palghat Pari iamet\tary 
Constituency (MUR 377) 
,Deb. II, Vol. XXXVIII, 16·12·2003) 
CoUtO-II 

Pradhan Mantri Grameen Sadak Yojana 
(Deb. II, Vol. XXXVIII. 16-12-2003) 
Col. 15-38 

Refurbishment of Monument!; 
(Deb. I S, Vol. XXXVIII, 22-12.2(03) 
Col. 264-68 

Revival Package for Insuumentati.on 
Limi1ed 
(Deb. 13, Vol. XXXVIII, 11·12-2003) 
Col. 164-65 

Study on Ground Water Resour<.;cs 
(Deb. 10. Vol. XXXVU, 15-12.2003) 
Col. 58-64 

Working Women Hostels 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. lSI-58 . 

KriIfuIaantrthy, Shri K.E. 
Closure ofEascem Court Post OffICe 

(Deb. 2, Vol. XXXVII, 03.12-2003) 
CollS) 

Closure of Post Offices Credit Policy of RBI 
(Deb. 12, Vol. XXXVIII. 11.12.2003) 1 (Deb. 4, Vol. XXXVII. 05·12·2003, 
CoL ~8-60 'I CoI.244-tS 

. , . Duty Hours on Enaine Driven 
Fe: and ChemIcals Travancore (Deb. 3. Vol. XXXVII. 04.)2.2003) 

(Deb, II, Vol. XXXVIII, 16-12.2003) Col.216 
Q)I,II)9.200 Export of Cotton 

rloor PrICe 
(Deb. 15. Vol. XXXVIII. 22-12-2003) 
CoUll-12 

Investigation of Cases by CBI in Kerala 
(Deb. 12. Vol. XXXVIII. 17-12.2(03) 
Col. 244-45 

National Savings Scheme 
(Deb. 14, Vol. XXXVIH. 19-12-2(03) 
Col. 127·21 i 

(Deb. 9. Vol. XXXVII, 12-12-2003) 
CoL16U9 

Granu for Works Under Swajaldhara 
Scheme 
(Deb. I. Vol. XXXVII, 02-12.2(03) 
Col. 26-30 

Implementation of Conditional Access 
System 
(Deb. S, Vol. XXXIX, 0'-02-2004) 
Col. 3140 
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Income Tax Ombudsman I' Krishnan, Dr. C. 
(Deb. 4, Vol. XXXVII, 05-12-2003) , Statutory Resolution Re: Disapproval of 
Col. 245 I Prevention offerrorism (Amendment) 

MonBpoly of Cable Operators ! Ordinance and Prevention of Terrorism I (Amendment) Bill-Consid. &. Pass 
~~~·)~I~OI. XXXIX, 05-02-2004): (Deb. II, VoI.XXXVIU, 16-12-2003) 

I Col. 506-08 
MoU with Gennany for Onion Export . Krishnaswamy, Shri A. 

(Deb. 14, Vol. XXXVIII, 19-12-2003) ! . ad 
CoU8S : Need for construction of a Ro under 

bridge at Avadi railway crossing in 
Tamil Nadu (MUR 377) NODs-Government Meet on Plight of 

Disabled 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 43-44 

Reduction of Subsidies on Foodgrains 
(Deb. 9, Vol. XXXVll, 12-12-2003) 
Col.l9 

Retention ofMIG-21 Aircrafts 
(Deb 3. Vol. XXXVII. 04-12-2003) 
Co1.37t1 

Revam:ling oflTPO 
(Deb. 4. Vol. XXXVII, 05-12-2003) 
Col. 115·17 

SCslSTs Commission on Wheels 
(Deb. 3, Vol. XXXVII, 04-12-20(3) 
CoL 199-200 

Shortage of Milk in Delhi 

(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 491-92 

The Electricity (Amendment) Bill, 2003-
Consid. &. Pass 
(Deb: 13, Vot XXXVIll.18-12-2oo3) 
Col. 462-63 

U~mployment situation in the country-
(OUR 193) 
(Deb. 16, VoL XXXVII, 23-12-2003) 
Col. 461-63 

Kumar, St.ri Arun 
Action Taken Report on the Report of 

Joint Parliamentary Committee on 
Stock Market Scam and Matters 
ReIatingThereto(DUR 193) 
(Deb. IS, Vol. XXXVIIl, 22-12-2003) 
Col. 48J-85 

Air journey by CONCOR Officers 
(Deb. 5, Vol. XXXVII. 01-12-2003) (Deb. 3, VoL. XXXVII, 04-12~2oo3) 
Co1.321-29 Co1.319 

Streamlining Teaching Standardsl 
Methods 
(Deb. 2. Vol. XXXVII, OJ-12-2003) 
Col 229-36 

Supn;anc Support Pme 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col 131 

Supply of~vy· Rice to A.P. 
(Deb. S. Vol. XXXVII, 08·12-2003) 
Col219 

Allotment of Government 
Accommodation.to Kendriya Bhandar 
(Deb. 6. Vol. xxxvn, 09-12-2003) 
Col. 63 

Constitution (N incty-Seveuth 
Amendment) BiII--(Amendment of 
articles 7S,I64. insertion ofnew.rtic:te 
3618 and amendment of tilt: Tenth 
Schedule}-Consid. & Pass 
(Deb. 11, Vol. XXXVIII. 16-12-20(3) 
CoI.316-37 
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Construction ofDweItin& Units by DOA i Setting up of Power Plant by Railways in 
(Deb. I, \\)1. JeXXVU, 02-12-2003) ,. Nabinagar 
Col 121-29 . (Deb. 3, Vol. XXXVII, 04-12-2003) 

Cost of Production and MRP I Col279-80 
(Deb. 9, Vol. XXXVII, 12-12-2003) . Unemployment situation in the countZ)'-
Col 196-97 I (OUR 193) 

Demands for Supplementery Granu- I (Deb. 16, Vol. XXXVIII, 23-12-2003) 
GanI-2003-2004 I Col 443-47 
(Deb. 12, Vol. XXXVIII, 11-12-2003) I World Bank Loan to NHPC 
Col49S-97 I (Deb. 3, Vol. XXXVII, 04-12-2003) 

InYesIment of Dividends by Public Sector! Col. 31-32 
Undertaltiftss I KIniaar, Sllri V. Dba .... jaya 
(Deb. S, VoL XXXVII, 11-12-2003) i C . '. ("---Hundred Amendment) 
Col 1 "'... i onstrtullon VI'" 

16 ~ i BiIt-AmendmentofEighthScheduIe-
Non-Deposit ofProvidcnt Ftmd by PSUs! Consid. &. Pass 

(Deb. IS, Vol. XXXVIII,n-12-2003)! (Deb. IS, Vol. XXXVtII,22-12-2003) 
Col 24-21 I Col384 

OutItaDdio& AmouDt against CONCOR j Inter-Slate Walei' Disputes 
(Deb. 3, Vol. XXXVII, 04-12-2oo3)! (Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 191 1 Col. 12-13 

PIiIhloffarmers,~andworkin&c.1ass 1 Interim Budget (Railway)-GeneraJ 
both iIllhc orpnised and unorpniscd I Discussion Demands for Grants on 
IIeCUIn(DUR 193) I Account - (Railway). 2004-2005 
(Deb. S. Vol. XXXIX, 05-02-2004) i Demands for Supplementary Grams _ 
Col. 350-52 i (Railw'll)'), 2003-2004 and Demands for 

Prime Minister'S Statement on the I ExcessGrants-(Railways)2001-2oo2 
.,.ipItionofShri Dilip SinchJudev,: (Deb. 3, Vol. XXXIX, 03-02-2004) 
from the Council of Ministers: Col. 112-19 = ~3~1. XXXVII, 1()'12-2003) I Standi~g Committee on Transport. 
Col4U:21 TourIsm end Culture-Seventy-fi~, 

Receallnc:idenls of violence inAaam and 
IOIQe 0Iber pans ofthc counsry due to 
recruitment policy of the Railway-
ConId.(DUR 193) 

Seventy-second and SevenlY-thlrd 
Reporti-Laid 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
CoI.4IG-&1 

(Deb. JO. Vol. XXXVII. 15-12-2003) Kanu ...... y.SlariP. 
Col. "5-11 Export of Aero Products 

R.eported Need for. financial pac;kap to (Deb. 14, Vol. XXXVIII, 19-12-2003) 
Bihar for development worts in the CoI.34-3S 
State (CA) Foodgrains Storase in Plastic Sap 
(Deb. 9, Vol. XXXVII, 12-12-2003), (Deb. 4. Vol. XXXVII. 05-12-2003) 
Col. 338-39 I CoI.203-G4 
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Navodaya Vidyalayas 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 111-12 

Growth in Sale of Petroleum Products 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 14142 

Need to take steps to protect the mterests 
of weavers in Tamil Nadu (MUR 377) 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 402 

Guidelines for Militancy and PMf for 
Observing Human Rights 
(Deb. 16. VoI.XXXVIU,23-12-20(3) 
CoI.320-2 I 

Procurement of Branded Item by CSD I Health Security 
(Deb. 13, Vol. XXXVIII, 18-12-2003) (Deb. 12, Vol. XXXVUI,17-12-2003) 
Col. I S9 CoI.326-21 

Short Supply ofUnani Medicines 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 240 

Kuppnami, Slari C. 
Need to formulate a comprehensive 

legislation for granting recognition to 

Human kights ~OD 
(Deb. 6, ,VoJ. XXXVH, 09-12-20(3) 
Col. 124-2S .' . 

Impact ofGlobalisation on Health Sector 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 247 

trade unions in the country (MUR 377) j Indian Workers Abroad 
(Deb. 12, Vol. XXXVIII. 17-12-2003) I (Deb. 15, Vol. XXXVlII,22-12-2003) 
Col. 426 Col. 260-62 

1 

Sick Industrial Companies (Special 'linter-state Migration 
Provisions) Repeal Bill-Consid. & (Deb. 16, Vol. XXXVUl,23-12-2003) 
Pass i Col. 247 
(Deb. B, Vol. XXXVII, 11-12-2003) i Lok Adatats 
Col. 434 I (Deb. 9, Vol. XXXVIl, 12-12-2003) 

Kurap. SJui Sarab I Col. 206 
Availability of Patented drugs at! (Deb. 14, Vol. XXXVII(19-12-2003) 

Affordable Prices I Col. 115 
(Deb. 9, Vol. XXXVII; 12-12-2003) I LokPalBiII 
Co134 . (Deb. 16, Vol. XXXVIII,23-12-2003) 

Conservation of Artefacts I CoU03-04 
(Deb. 5, VoL XXXVII, 08-12-2003) Malnutrition in Adivasi Areas 
Col. 171-7. I (Deb. 4, Vol. XXXIX, 04-02-2004) 

Consumption Ratio ofNPK Col. 1 ~9-60 
(Deb. 16, Vol. XXXVIIl, 23-12-2003) National Innovation Foundation, India 
Col. 121-22 (Deb. 13, Vol. XXXVIII, 18-12-2003) 

Col. 367-68 Dahej LNG Terminal 
(Deb. 8, Vol. XXXVII, 11-12-2003) PrivatisationofCPUs(Res.) 
Col.l61 (Deb. 9, Vol. XXXVIl, 12-12-2003) 

Development of Ayodhya IS Tourist 
Destination 
(Deb. 10. Vol. XXXVIl, 15-12-2003) 
Col 277-80 

Col. 365-68 
Recommendations ofMCI 

(Deb. 7, Vol. XXXVII, 10-12-1003) 
Col. 191 
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Rcgulaloty Board for Petroleum Sector I Need to check increasing militant activities 
(Deb. 13, Vol XXXVIII. 18-12-20(3) in Block-I area ofKarbiAngJonaDislrict 
Cot. 14647 I in Assam (MUR 3n) 

K,.... ... SltriP.R. ! (Deb. t. Vol. xxxvn, 11-12-20(3) 
Amount Reletied to N-E S1ates I Col410 

(Deb. 11. Vol. XXXVlII.I6-12-200J) Reduction of Drug abuse and Alcoholism 
Col.22S I (Deb. 13. Vol. XXXVIII. 18-12-20(3) 

CenIraIly Sponsored Schemes for North- j Col. 35-38 
Eua i Schemes for North-Eastern StaleS 
(Dcb.12r Vol. XXXVIII. 17.12-20(3) 1 (Deb. 14. VoI.XXXVII1. 19-12-20(3) 
Col. 109-10 I Col263-6S 

Centrally Sponsored Schemes to Develop I Special Industrial Pofiqt for Notth-Eastem 
Tounsm ; Region 
(Deb. I~, Vol. XXXVIII, 22.12-20(3) i (Deb. 14, Vol. XXXVIII. 19-12-20(3) 
CoI.26J.64 l Col 100.01 

Condition ofN.ionaJ Hiabway 40E I Tedmical EduQlion in N.E Region 
~~';' Vol xxxvm. ".:1~.20(3): (Deb. 12. Vol. XXXVIII.17-J2.20(3) 

: Col267·70 
~on (Qne..H~Amendmcnt) l. Withdrawal ofFligbt from GuwWri 
~~::-ofEi&IihScbcdu&e-: (Deb. 15, Vol. XXXVIII,n.12-lO(3) 
(Deb. IS, Vol. XXXVIII, 22-12-2003) ! CoI.l~ 

I 
Col. 310-&1 I Women's Empowerment tbrouah 

Credit Deposit Ratio in North.Eutem \ Education 
Slates ; (Deb. 12, "" .. XXXVIII. 11· J 2·2003, 
(Deb. 14. Vol. XXXVIII, 19-12-20(3) I CoI.371·7J 
CoL2JO-l1 1 MDajaa,ariV.G 

DO and AlR in NOr1h East I A~ion Plan for HIRClm84e Carpets 
(Deb. 13, Vol. XXXVJ1I,I.-12-20(1)! (Deb. 14, Vol. XXXVIIl. 19-12-20(3) 
Col 274-76 I CoI.iS5-56 

Export orrextita \ Apcement witb New Zealand 
~~:1. XXXVllJ, 19-12-20(3) I (Deb. 12. Vol. XXXVDI. 17-12-2003) 

i Col. 67 
Inhslructurc end HouainaDcveIopmcnt I . 

in N.E. SCIIeI ' ! Development ofMillorical Monumena.s 
(Deb. 16, Vol. XXXVlll.23-12.20(3) I (Deb. 10, Vol. XXXVlt,'15-12-lCOl) 
Col. J6.68 ! Col. 337-40 

.kbasi l..InauaIc in Irh SdIoduIe I DcvelopraenlofNew'v'lrieUllofOibeods 
(Deb. 11, Vol. XXXVlIJ,I6-J2-20(3)! (Deb. 15, Vol. XXXVUI.Z2.12-20(3) 
Col 161 ' Col 17.5-76 

Laabilitics of Union GovemmenlfNorth ! Diainvesunent of indian Handicraft Jnd 
Eutem sw. i HrC 
(Deb. 14, Vol. XXXVIII, I 4).1 2-Z003) I (Deb. 12. Vol. XXXVJll, 17.12-2003) 
Col.244-4S i CoI.29I-92 
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Export of Salt i Availability of 
(Deb. 14. Vol. XXXVIII, 19-12-2003) i Accommodation 

Go~rnment 

Col62-63 (Deb. II, Vol. XXXVllI.16-12-20(3) 

Foreign Investment for Tourism 
Development 
(Deb. 10. Vol. XXXVII. 1~-12-2003) 
CoL 395-96 

CoI.2B7-89 
Bio-Farming 

(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 201 

• . . . ,. CO on Ayurvedic Formulations 
Modemlsatlon of Steel UOIts (Deb. 7, Vol. XXXVII, 10-12-2003) 

(Deb. 10. Vol. XXXVII. IS-12-2003) CoI.I39-40 
Col. SO-53 I C .. (N' S h 

1 onstltutlon lOety- event 
Navigation Service Amendment) BilI-(Amendment of 

(Deb. 12. Vol. XXXVIII. 17-12-2003) articles 7~, 164, insertion ofnewarticle 
Col 193 361B and amendment of the Tenth 

NaxaliteCorridor Zone Schedule) - Consid. &. Pass 
(Deb. 16, Vol. XXXVIU,23-12-2003) I ~~~~ol. XXXVJlI, 16-12-2003) 
Col. 103-04 I Demands for Supplementary Grants-

Opening and Expansion of Schools! I GeneraI-2003-2004 
Boarding Schools! Colleges! Hostels! I (Deb. 12. Vol. XXXVIII, 17-12-2003) 
Technical Training Centm I Col. ~7 
(Deb. 13, Vol. XXXVlII, I B-1 2-2003) i Enhancement in Allocation of Funds 
Col.~ I (Deb. II, Vol. XXXVIII. 16-12-2003) 

Power Projects in Nepal Col. 206 
(Deb. 13, Vol. XXXVIII, 18-I 2-2003) I Evaluation ofD.P.E'p. 
Col. 141-42 t (Deb. 12, Vol. XXXVIII, 17-12-2003) 

. • I CoL 163-64 . Separate Health ServiceS for Hospitals : 
under ESIC I Interim Budget (General) 2004-2005; 
(Deb, 10, Vol. XXXVII, 15-12-2003) I Demands for Grants on Account 
Col.21B (General) 2004-2005 and Demands 

for Supplementary Grants (General) 
Sleel Plants 2003-2004 - Cut Motions 

(Deb. IS. Vol. XXXVlll,22-12-2003) (Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 64-66 Col. 353 

World Heritase Fund I Malnutrition in Adivasi Areas 
(Deb. 10, Vol. XXXVII, 15-12-2003) (Deb. 4, Vol. XXXIX, 04-02-2004) 
CoL413 Col. 159-60 

NABARO Loan to Customers 
Mabale, ShriHaribha. Sbaaur (Deb. 14, VoL XXXVIII, 19-12·2003) 
Adventure Sports CoL 66-67 

(Deb. II, Vol. XXXVlll. 16-12-2003) Need to provide finane ial assistance to 
. CoL234-3~ the Government of Maharasbtra to 

Allocation offundl ofNMDFC 1aCkJe the severe drought situation in 
(Deb. _, Vol. XXXVII. 11-12-2003) the State (MUR 377) 
Q)l.165 (Deb. II, Vol. XXXVIII, 16-12-2003) 

CoL 312 
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. 0BCa 8aItus 10 K.uDahi Maradla Caste 
(t)eb.13. Vb(. XXXVI1l. 11-12-2(03) 
ColID-74 

Primary. ~, HiPer Secondary 

Demolition of Houses by DirectorIte of 
Estata 
(Deb, II, Vol. XXXVIII. 16-12-2(13) 
Col.IIS-17 

ScbOOIa inVU..,.rrOWDl Development ofOevk:e to Defuse Bomb 
(Deb. 1, \\)1. XXXVII, 10-12-2003) (Deb. I, Vol. XXXVII, 11-12-2(03) 
Col 261-74 Col. 16 

Scheme tbr Selection Directorate General tOr Hindi 
(Deb. II, Vol. XXXVlll, 16-12-2(01) (Deb. 6, Vol. XXXVII. 1)9..12-2003) 
Col. 127-21 CoL 117-31 

The £Jecuicity (AmcGdment) Bill, 2003 - I Doordarshan Channels Through Cable 
Consid .• Pus . (Deb. 5, Vol. XXXIX, 05-02-2(04) 
(Deb.l3, Vol. XXXVIII. 1'-12-2003) I CoL 160 
Col 47S-76 I Establ~~nt of MTNL Subsidiary in 

Unemplo)'mentJilvatioa in the country- Mauritius 
(DUR 193) I (Deb. 2. Vol. XXXVII, 03-12-20(3) 
(Deb. 16, Vol. XXXVIII. 23-12-2(03) I' CoI.464-65 
Col 493 F~ina by India along LOC 

WatershedOe\leIopmentProgranune (Deb. 4. Vol. XXXIX, 04-02·2004) 
(Deb. II, Vol.XXXVlll,I6-12-2003) 1 Col~ 
CoI .... 17 i Fo~ignVwtsbyPM 

MUut, Dr. a. ... 0.. ! (Deb. 2. Vol. XXXVII.. 01-12-2003) 
, ...... j CoL J92.409 

Air PoI~ in Delhi . ~ in tbeCustoma'Ca-e Service 
(Deb. 10, Vol. XXXVII. IS·l2-2oo3) i ofMTNLand BSNL 
CoL 19-90 II (Deb. 2. Vol. XXXVII. 03-12-2003) 

Bird Fha in Asia (S.N.Q.) Col. 462-63 
(Deb. S, Vol. XXXIX, 05-02-2004) i 1~IUlion of Potable Waler in Food Items 
Col. 233-3S j (Deb. 7. Vol. XXXVIl. 1()..12-2003) 

Cheaper Air Service . i Col. 226-27 
(Deb. 10, Vol. XXXVII. 15-12-2003) ! lncrcaseinFertilizerSubsidyBiII 
Col. 137 ! (Deb. tI, Vol. XXXVIII,I6-12-2oo3) 

Cheaper Helicopter Journey ! Col. 72·73 
(Deb. 10, Vol. XXXVII. 15-12·2003) ! Information Technology for Tourists 
Col 267 ! (Deb. 15, Vol. XXXVIII, 22-12-2(03) 

Closwe of Sector Reforms Pilot ProjecU! Col. 129-30 
(Deb. 16, Vol. XXXVIIl,23-12-2(03) ! Interview for Selection of.Dcalerships at 
Col. 9-23 • I hnipat 

Corruption in Judiciary t (Deb. Il, Vol. XXXVlD, 11-12-20(3) 
(Deb. 9, Vol. XXXVII, 12-12-2(03)! CoI.3.1-12 
Cot 61-69 i lssYe of Export Obliption Oisc:barac 

Oeaim Commission ; Certificate 
(Deb, 13, Vul. XXXVHI. ! ~>12·2(03): (Deb. Q, Vol. XXXVH. 12·12-2003) 
Col. 111·12 Co\. 69 
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Moghdoot Cards Petrol Pumps in Sri Lanka 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 114-15 

(Deb. 3, Vol. XXXVII, 94-12-2003) 
Col. %-97 

Monopoly of Cable Operators Private Investment in Mining Sector 
(Deb. 5, Vol. XXXIX, 05-02-2004) (Deb. I, Vol. XXXVII, 02-12-2003) 
Co1.216-17 I· CoI.I98-99 

Naxallsm I Production of Foodgrains 
(Deb. I, Vol. XXXVII, 02-12-2003) I (Deb. 5, Vol. XXXVlI, 08-12-2003) 
Col. 178-81 I CoL 53-56 

.Need to cancel agreement regarding I Programmes Through Direct-to-Home 
purcbase ofBALCO shares by Sterlite Television 
Industries(MUR377) (Deb. 5, Vol. XXXIX, 05-02-20(4) 
(Deb. 14, Vol. XXXVIII, 19-12-2003) CoI.19S-96 
Col. 412 I Providing oflntemet Facilities 

NeedtoensureremWlCl'ativepriccstothe (Deb. 4, Vol. XXXIX, 04-02-20(4) 
paddy growers in Chbattisgarh Col. 148-49 
(MURJ'n) PSUs" 
(Deb. 3, Vol. XXXIX, 03-02-2004) (Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 71 Col. 280-14 

Need to provide 'Pattas' to fanners whose Registration Policy Oft Import of Drugs 
'lands were acquired for setting up (Deb. 4, Vol. XXXIX, 04-02-20(4) 
Bharat Alwninium Company in Korba Col. 81 
district, Chhattisgarh (MUR 377) . 
(Deb. 7, Vol. XXXVII, ij}-12-2003) Residency Cards 
Col. 383 I (Deb. I, Vol. XXXVn, 02-12-2003) 

CoL 142-43 
New Postal Policy Rural Development Schemes 

(Deb. 2, Vol. XXXVll, 03-12-2003) (Deb. 6, Vol. XXXVII, 09-12-2003) 
CoL 433-34 i Col. 3-12 

New Tribu~1 to Resolve Krishna River I Securitisation Act, 2002 

::. ~I~~ XXXVII, 08-12-2003) (Deu. 9, Vol. XXXVII, 12-12-2003) 
Col.307-08 Col. 260 

. FM Ch I Setting up of Grievance Redressal Cell by News on PrIVate anne s C1L 
(Deb. 5, Vol. XXXIX, 05-02-2004) II (Deb, I, Vol. XXXVII. 02-12-2003) 
Col.S4-SS Col. 186-87 

ONGCHelicopterCrash Setting up of National Seeds Grid 
(Deb. 8, Vol. XXXVlI. 11-12-2003) (Deb. 5, Vol. XXXVIl, 08-12-2003) 
CoI.2S3-SS CoI.l96-97 

Package for Agriculture and Rural 
Housina Sector 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 224 

Shortage oflron Ore 
(Deb. S, Vol. XXXVII, 08-12-2003) 
Col. 253 
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Sub-CommiUee oaJutelndustry 'I Dental Diseues Propamme 
(Deb. IS. VotXXXVlll, 22-t2-200J) (Deb. 7, Vol. XXXVII. 10-12-20(3) 
Col 269 ! Cot 227 

Subsidies to Farmers I Distribution ofEssenriaJ Commodities 
(Deb. 10, Vol. XXXVII. 1S-12-2003) II (Deb. 4. Vol. XXXVIl,OS-12-10(3) 
Col. 399401 Col. 229-30 

TeIeeom Services I Driving Vehicles in Inebriated State 
(Deb. 7, Vol. XXXVI!, 10-12-2(03) I (Deb. 6, Vol. XXXVU. 09-12-2003) 
Col 233 COLJ4 .... 9 

Tender for Transportation of POL I Dubious Housinj Financ:e Companies 
Produas I (Deb. 14. Vol. XXXVIII. 19-12-2(03) 
(Deb. 13, Vol. XXXVIII. I a. 12-2003) I Col.208.09 
Col 229 I ~ Tourism 

1breettoHindiSpealrm,PeopfeinAssam I (Deb. S, Vol. xxxvn, 08-12-20(3) 
(Deb. I, Vol. XXXVII, 02-)2.2003) I CoI.147-41 '. 
Col 29-31 I E~ofVtJ1agesofWest8eQpl 

Ute of Mobile by MilitGs I (Deb. 3, Vol XXXVII. 04-12·2003) 
(Deb. 6, Vol. xxxvn. ()9.12-2003) I CoI.IS7 
Col 142-43 I Exploitation of UMmpJoyed Youths by 

Violatioo of Guidelines by Private TV: PriVife Security A&encia 
Cbannel$ . (Deb. 10. \\)I. XXXVII, lS-12-2(03) 
(Deb. 3. Vol. XXXVII, 04-12-20(3) \ Col 213-74 
CoI.193-9S t Fundi for Power Transmission and 

Welfare of Mill:ant Labourers ! Distribution 
(Deb. 10, Vol. XXXVII. 15-12-2003) t (Deb. S, Vol, XXXIX, 05-02-20(4) 
CoI.414 ; CoI.2JO.32 . 

Mauria. SUi sa..... 1 Implementation ofMPLAD Works 
Coordination in Food Manaacmcnt ! (Deb. 4, Vol. XXXIX, ()4...02-2004) 

(Deb. 9, Vol. XXXVU. 12-12-2003) I Col 73-74 
Col 11-19 ! lmportofEdibleOtls 

lb ..... SlariBlrSiap I (Deb. 9. Vol. xxxvn, 12.12.20(3) 
I Cot. 37-39 

Agro·Producu Marketing I 
(Deb. 6, Vol. XXXVII. 09.12-2003) ! Income Tax Off1(:ials' Involved in 
Col S3-SS ! Corruption Cues 

A·d/"··' P bl' . ~ II (Ocb.14,VoJ.XXXVIlI,19-12-200l) I ,,-lltance to U 1(: Schools ,or Col 236 
HandQpped Children ' 
(Deb. 3, Vol. xxxvn, 04-12.2(03) I Investment by NJU 
CoL4OAl . (Deb. 7. Vol. XXXVII, 10.12-2(03) 

Automatic: Refund S . ! Col. 146-47 
(Deb. 7. Vol. x:U. rO-t2~20(3) I JudiciaiReform$ 
Cot 155-56 I (Deb. 9, Vol. xxxvn. 12-12-2(0)) 

I Col. t7S 
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Meetings on Rural Development I Telephone Connectivity in Rural Areas 
(Deb. II, Vol. XXXVIII. 16-12-2003) (Deb. 2, Vol. xxxvn. 03-12-2003) 
Col. 174-75 CoUIS-17 

Middlemen in Veaetable Markets Theft of Antiques 
(Deb. S, Vol. XXXVII, 08-12-2003) I (Deb. 10, Vol. XXXVII, IS-12-2003) 
Col. 123-25 Col. 4748 

Misuse of LPG Cylinders by Dealers Tourism Projects 
(Deb. S, Vol. XXXIX. 05-02-2004) I (Deb. 5, Vol. XXXVll. 08-12-2003) 
Col S I-53 Col. 90-94 

Misuse of Railway Complimentary Passes I Uneconomic Rail Routes 
(Deb. 13, Vol. XXXVIII, 18-12-2003) I (Deb. 5. Vol. XXXIX, OS-02-2004) 
Col. 134 I Col. 197-208 

Need to ~nstruct a platform and ~ foot Mahtab, SJui Bhartruhari 
over-bndge on the Southern Side of 
the Suie railway station in West Ashram Schools 
6enp1(MUR377) (Deb. 14, Vol. XXXVIII. 19-12-2003) 
(Deb. I, Vol. XXXVII, 11-12-2003) Co1.124-26 
Col. 413 I Assistance for Strengthening Diagnostic 

Ombudsman in Banks Facilities 
(Deb. 14, Vol. XXXVIll,19-12-2003) (Deb. 7, Vol. XXXVII. 10-12-2003) 
CoI.lI9-21 Col.lSI-S2 

Payment of Compensation Capacity of Refineries 
(Deb. I, Vol. XXXVII, 02-12-2003) jl (Deb. 3, Vol. XXXVII, 04-12-2003) 
CoLl04..()6 Col. 210-11 

Pending Insurance Claims of Farmers 
underNAIS 
(Deb. 10, \\)\. XXXVII. 15-12-2003) 
Col 217-18 

ConunonweaJth Games 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 11-19 

Concessional Fare by lA 
Poverty Alleviation Schemes (Deb 10 Vol XXXVII 15-12-2003) 

(Deb. I, Vol. XXXVII, 02-12-2003) CoI.l99-iol· • 

Col. ~ . . and CuItura1Activities I Constitution (Amendment) BiII:-
PromotIOn OfH~~XXVIl 03-I 2-2003) I (Amendment of Article 39)-Consld. 

(Deb. 2, Vo . , i & Withdrawn 
ColAS-SO I (Deb. 4, Vol. XXXVII. 05-12-2003) 

Raids on ASI Officers 'I CoI.499-S04 
10 y, I XXXVII. 15-12-2003) 

(Deb. ,0. I Constitution (Ninety-Seventh 
Col. 341-49 Amendment) Bill-(Amendment of 

Rc,ional Rural Banks 12 "'003) articles 75. 164, illsenion of new article 
(Deb. 4, Vol. XXXVII, 05- -.. 361B and amendment of the Tenth 
Col. 97-91 Schedule)-Consid. & Pass 

RemovalorunCmployment in Rural Areas (Deb. 11. Vol. XXXVIII, 16-12-2003) 
(Deb. 6. Vol. XXXVII, 09-12-2003) Col.339 
Col. 63-64 
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Construction and U. paradation of Fishing I Funds for Developtnmt Projec:ts 
Harbours in Orissa (Deb. 4, Vol. XXXVIJ,OS-12-2oo3) 
(Deb. IS, Vol. XXXVI/l,22-12-2003) I Co/.3S2-S4 
Col. 23S-36 Funds to Orissa 

CRF Proposals I (Deb. 4, Vol. XXXVII., 05-12-2(03) 
(Deb. 7, Vol. XXXVII. 10-12-2003) I CoI.369-70 
CoI.211-12 . Grants for Cultutallnstitutions of Orissa 

DamasetoKonar1t1itmple (Deb. IS, Vol. XXXVID,22-12-2003) 
(Deb. S, Vol. XXXVII, 01-12-2003) .CoI.212-14 
Col 198 I' Joint Coordination CommiUee Medina on 

Naulism 
Demands for Excess Grants (Railway).. (Deb. 11, Vol. XXXVIII, 16-12-2003) 

2001-2002 Col 192-93 
(Deb. 2, Vol. XXXIX. 30-01-2004) 
Co/. 20 

Development of Fisheries 
(Deb. S, Vol. XXXVII. 08-12-2003) 
Col61.Q 

Laundtina of 00- News C1aanne1 
(Deb. 3. Vol. XXXVII, 04-12-2003) 
ColI03..cM 

Loan throuah NABARD 
I (Deb. 14. \\)1. XXXVID, .9.12-2003) 

Development ofSporU in Orissa ,Col. 209 
(Deb. 6, Vol. XXXVII. 09-12-2003) I' LoaN tbroup Private Banks 
Col. 91-92 (Deb. 4. Vol. XXXVII. 05-12-2003) 

Doubq ofCuUack-Barang IIId Takber- Col326 
Paradcep Rail Line Milifary Ties willi CenIraJ Asian CouftIriea 
(Deb. I, Vol. XXXVII. 11-12-2003) (Deb. I. \\)1. XXXVII, 11-12-2003) 
Col. 1 J4..46 CoU31 

EmpIoymeol GaIenItion by KVlC Need to enbInc:e the rata of royalty on 
(Deb. 16. Vol. XXXVIII, 23-12-2003) IIOIKOIlnajor minerals (MU1t 377) 
Col 260 (Deb. 3, Vol. XXXVn. 04-12-2003) 

Export of Fruits to ANn Countries ! CoL 3&s-16 
(Deb. 9, Vol. XXXVlI. 12-12-2003) I Need to open additional paddy purdlae 
Col. 147-49 I cencres in CutbK:k and odler peru of 

j Orissa (MUR 377) 
Export of Meat I (Deb. II, Vol. XXXVIII, 1 6-12-Z003) 

(Deb. 14, Vol. XXXVIll. 19-12-2003)! Col.311-12 
Col. 241-43 1 • I Poor Quality Food in Air India FHahb 

Flood Management PrOJl"lllllllC (Deb. S. Vol. XXXVII. 01-12-2003) 
(Deb. IS, Vol. XXXVIII. 22-12-2003) Col309 
CoI.ID-23 

Forest (Conservation) Amendment Bill. 
200I)-(Amendmem of section 2, 
eI(.)- Consid. 4: p.,. 
(Deb. 14, Vol. XXXVlll. 19-12-2003) 
Col 487-91 

Prime Mini.ter'l Statement on the 
Resipadoa ofShri OiHp SinJts Judev, 
from the Council of Ministert 
(DlJR 193) 
(Deb. 1, Vol. XXXVII. IO-l2-2003) 
Col. 451-56 
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Promotion of Sports in Rural Areas I Trade with Myanmar 
(0eb.16, Vol. XXXVIn, 23-12-2003) I (Deb. 9, Vol. XXXVII, 12-12-2003) 
Col 304 Col. 207 

Railway Schools in Orissa 
(Deb. 13, Vol. XXXVlll,I&-12-2oo3) 
Col. 9I.AJ9 

Recent Incidents of violence 1n Assam and 
lOme other pans of the country due to 
recruitment policy of the Railway-
Contd. (OUR 193) 
(Deb. 10, Vol. XXXVII, IS-12-2oo3) 
wI. 583-87 

Replacement ofMARR Telephones 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
wI. 325 

Underground Sewage in Towns and Cities 
of Om sa 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col 138 

Welfare Schemes for Old People 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 279-338 

Works on National Highways in Orissa 
(Deb. 2, Vol. XXXVII. 03-12-2003) 
Col. 419-20 

World Bank Aid for Ground Water Level 
Reservation to Girls in NCC in Orissa 

(Deb. 13, Vol. XXXVIII,18-12-2oo3) (Deb. S, Vol. XXXVII, 08-12-2003) 
wI. 273 I Col. 254 

Rise in International Demand of Steel Majbi, Sbri Panuram 
(Deb. I S, Vol. XXXVIII, 22-12-2003) I Air Safety 
Col. 178-79 (Deb. 10, Vol. XXXVII, 15-12-2003) 

Rural Electrification Scheme in the I CoI.27O-72 
Country I Allocation offoodgrains under SGRY 
(Deb. 3, Vol. XXXVII. 04-12-2003) (Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 365-70 Col. 23-26 

Sanction ofGrants-in-aid for FP Units 
(Deb. IS, Vol. XXXVlIl,22-12-2003) 
Co1.2S6-S7 

Setting up of a Technology Incubation 
Centre 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col.2S1 

Setting up of Institutes on the lines of 
AIIMS 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col. 96-97 

Statutory Resolution Re: Disapproval of 
Prevention ofTerrorism (Amendm~nt) 
Ordinance and Prevention ofTerronsm 
(Amendment) Bill-Coosid. & Pass 
(Deb. II, Vol. XXXVIIl.I6-12-2003) 
Col. 495-97 

Bank Branches Abroad 
(Deb. 4, Vol. XXXVU, 05-12-2003) 
Col. 79-82 

Benami Petrol Pumps and LPG Agencies 
(Deb. 8, Vol. XXXVII. 11-12-2003) 
CoL 79-80 

Capacity of Refineries 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
CoL 210-1 I 

Construction of Houses for Economically 
Weaker Section 
(Deb. II, Vol. XXXVIII. 16-12-2003) 
Col. 41-42 

Decline in Production of Coal 
(Deb. 6. Vol. XXXVII, 09-12-2003) 
Col. 181-82 
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Development of Water TnInsport System \Improvemenl in tbe Customer Care SeMce 
(Deb. 2, Vol. XXXVII, 03-12-2003) I ofMTNLand BSNL 
Col 445 (Deb. 2, Vol. XXXVII, 03-12-2003) 

Drinkin& Water Problem I Col462~3 
(Deb. 16, Vol. xxxvm. 23-12-2003) Incentives to Rural POSIaI Staff 
Col. 165-67 I (Deb. 4, Vol. XXXIX. 04-02-2004) 

Drinkinc Wlter Problem in Rural Areas I Col. 49-51 
(Deb. 16, Vol. XXXVIII. 23-12-2003) , lrreptarities in Recruitment ofGanpwm 
Col2S1-S2 I in Bhubaneswar 

. I 
Dwelling Units underlAY ! (Deb. 3, Vol. XXXVII. 04-12-2003) 

(Deb. II. Vol. XXXVm.I6-12-2003) I COU7-88 
Col. 2 J 8-23 I KBK Districts under SGSY 

EfforutoGetBackPOK I (Deb. 6, Vol. XXXVII. 09-12-2003) 
(Deb. 2. Vol. XXXVII. 03-12-2003) i Col.ll8-J9 
Col. 111-12 I Leftdina TtvOUJh BIfIks in KBK DiSbicts 

ExpansionoflDdo-TbaiIanclTrade 1 (Deb. 9. Vol XXXVII. 12-12-2003) 
(Deb. 4. Vol. XXXVU,Oj.l2-20(3) Col63-64 

Col. 36J..64 ! Low Cost Air Service to Gulf 
ExpansionofNALCO I (Deb. 10, Vol xxxvn, J5-12·2003) 

(Deb. 6, Vol. XXXVII, 09-12-2003) l Col 253 
Col 17-88 ! 

. . • I Need to approve tbe proposal of the 
ExpansIOn/Modernisation of Teiel;om! Government of Orissa for consOlidabon 

Networtt I ofland bolding iJI the SWe(MUR 377) 
~1;~1j«>1. XXXVII. 10-12-2003) i (Deb. 16, Vol. XXXVIII. 23-12-2003) I Col3CJS.96 

Expansion of Indo-Bangladesh =t'rade . . Ilelalionsl . NTPC BUli1lea in other Coumncs 
(Deb. 4, Vol. xxxvn, 05-12-2003); ([;cl).13, Vol. XXXVlll. 18-12-2003) 
CoU09-1O 1 CoI.3~ 

Export of Steel ! Oriya Propa ... me5 on DO 
(Deb. 4. Vol. XXXVII, OS-12-2003) I (Deb. S. Vol. XXXIX, OS-02·2~) 
Col 340-41 i Col. 127-28 

Film FesaivalJ I Pending River Dam Project 
(Deb. I. Vol. XXXVll, 11-12-2003) I (Deb. IS, Vol. XXXVlIl. 22-12-2003) , 
Col 242-41 I Col. 7().. 76 

I 
Identification of Wind Energy Potential I Pilferage from MinesofOrisu 

(Deb. 3. Vol. xXXVII. 04-12-2003)! (Deb. I, Vol. XXXVII, 02-12-2003) 
Col 23J-32 ! ColI92 

Import of Com I PoUution by Sponae Iron Plants 
(Deb. 9, Vol. XXXVlI, 12-12-2003) I (Deb. 10. Vol. XXXVII, lS.12-2003) 
CoL 16-77 I Col. 39-40 
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Poor Postal Delivery in Orissa I MakW ..... Sbri Sayshlbbai 
(Deb. 2, Vol. XXXVII, 03-12-2003) Central Assistance to Gujarat to Meet . 
Col. 286-17 I Drought Situation 

Private Sector Participation in Port Sector (Deb. 15. Vol. XXXVIII, 22-12-2003) 
(Deb. 2. Vol. XXXVII, 03-12-2003); Col. 126-28 
Col. 342-43 I Cooperative Banks in Gujarat 

Privatisation of Airports I (Deb. 14, Vol. XXXVIII, 19-12-2003) 
I 

(Deb. 5, Vol. XXXVIf, 08-12-2003) 1 CoI.IO~.{)(j 

Col. 132-33 ! Financial Support to Cooperative Banks 
Regional Rural Banks in Orissa . (Deb. 9, Vol. XXXVII. 12-12-2003) 

(Deb. 4, Vol. XXXVII, OS-12-2003) Col. 78-79 
Col. 243-44 

Requirement of Sponge Iron 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 345-46 

Research and Training Activities 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 80-88 

Gandhi Nagar-Ahmedabad-Delhi Broad 
Gauge Line 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 123 

NTCMills 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 295 

Review oflntegrated Child Development Passenger Train Service on Pipavav-
Scheme Surendranagar B.G Rail Line 
(Deb. 12, Vol. XXXVIII, 17-12-2003) i (Deb. 13, Vol. XXXVIII. 18-12-2003) 
Col. 31-46 I Col. 268-69 

Sc . fC--' M" L' ~_o Pending Cases ofP.F. in Gujarat rappmg 0 utU IDlDg lceo........ I 
(Deb. 6. Vol. XXXVII, 09-12-2003) I (Deb. IS. Vol. XXXVIII, 22-12-2003) 
Col. 237-38 Col. 192-93 .' I Rail Projecu in Gujarat 

Setting up ofNatJonal Energy Board I (Deb. 8, Vol. XXXVII. 11-12-2003) 
(Deb. 13, Vol. XXXVIII, 18-12.2003) Col. 94-102 
Coli 15-16 

Setting up of Shore-Based Steel Plants 
(Deb. IS, Vol. XXXVIII. 22-12-2003) 
Col. 101 

Sluhing of Long Distance TarifflMobile 
InterCOnnect Rates 
(Deh.12, Vol. XXXV Ill. 17-12-2003) 
Col20S-IO 

Social Security Scheme for NALCO's 
Employees 
(Deb. I. Vol. XXXVII, 02-12-2003) 
Col. 133·34 

Sunflower Cultivation 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 97 

Strengthening tho Powenoom Sector 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 269-71 

Tourism Projects ofGujarat 
(Deb. IS, Vol. XXXVIII. 22-12-2003) 
CoJ.218-20 

Upgradation of Coastal Highways in 
Guj8l1lt 
(Deb. 12, Vol. XXXVIII,17-12-2003) 
Col. 106-07 

Malailamy, Slari Ie. 
Expansion of Air India/lndian Airlines 

(Deb. S, Vol. XXXVII, 08-12-2003) 
Col 12 
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hlter·State W.ter Disputes I M.Ihot .... Dr. ViJay K ..... r 
(Deb. IS, Vol. XXXVIII, 22·12·2003) 
Col. 14 

Advertisement on Gandhiji 
(Deb. 8, Vol. XXXVII, 11.12-2(03) 

Interim Budget (R.ilw.y)-General Col. 17 
Discussion Demands for Grants on C~mittec on Public Undertakings-
Account - (Railway), 2004-2005 EIevenlh4l'welfthReport5--Praent 
Demands for Supplemental)' Granl5- (Deb. 14, Vol. XXXVIII, 19--12·2003) 
(Raitway),2003-2004Md Demlndsfor Col. 37 
ExcessGrants-(RaiIways)2001-2002 I Interim Budget (General) 2004-2005; 
(Deb. 3, Vol. XXXIX. 03-02-1004) I Demands for Grants on Account 
Col. 114-15 i (GeneraJ)2004-2005;andDemandsfor 

Need to safeguard the interests of local I SuppIemenIBry Grants(OeneraJ) 2003-
people while implementing Sethu I 2004-CuiMotions 
Samudram Ship Canal Project in, (Deb. 4, Vol. XXXIX, 04-02-2004) 
Tamil Nadu(MUR 377) ! Col. 236-38 
(Deb. 12, Vol. XXXVIll. 17-12-2003) I Reaulator for Cable Business 
Col. 426-27 (Deb. 5, Vol. XXXIX. 05..()2-2004) 

New Items Under lSI Mart I Col. 30 
(Deb. 9. Vol. XXXVII, 12-12-2OOJ) I Study Tour Reports and Action Taken 
CoL 14 I Stalcment-forty-cight to Fifty-first 

Setbu Samudram Ship Canal Project 1 Report-laid 
'f:i~' Vol. XXXVIII. 17-12-2003) I 'f:ii4• Okl. XXXVIU,I9-12-2003) 

Shortage ofCoacl1cs Md Wagons I TcstinsofPilodessAiI'aaft 
(Deb. S, Vol. XXXIX, 05-02-2(04) (Deb. I, Vol. xxxvn, 11-12-2003) 
Col. 37 I Col. 32 

SCalutory Resolution Re: Disapproval of i MaIyaIa, Slut Ilajalall 
Delimitation (Amendment) Ordinance ! Ban on Indian FilmslArtiIts by Pakistan 
and Delimitation(Amendment)811~ i (Deb. I, Vol. XXXVIl. 11-12·2003) 
Consid. " Pass \ Col12 
(Deb. 6, Vol. XXXVII, 09-12-2003) CriteriaforBPUldentificIIIion 
Col3~7 I (Deb. 6, Vol. XXXVII, 09-12-2003) 

Statutory Resolution Re: Disapproval of I CoL 1:5-16 
~ ofTerrorism(Amendment) I Def~e Cooperation Aareoment with 
Ordinance and Prevention orrerrorism i S.nppore 
(Amendment) 8iU-Consid. cl Pus i (Deb. 8, Vol. XXXVII, II·) 2·2003) 
(Deb. 11. Vol. XXXVIII. 16-12-2003) Col. 200 
Col. 477-1. DiJcrimination apinst Women Workers 

Statutory Resolution Re: DitapprovaJ of I (Deb. S, VoJ. XXXV". 01-12-2003) 
Rcpresemationofpeople(Amendment) I Coll99 
Ordinan«-Consid . .t Pass Herbal Product to Replace Insulin 
(Deb. 6, Vot. XXXVll. 09-12-2003) (Deb. ". Vol. XXXIX, 04·02-2004) 
CoL 339-41 I Col. S3 
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Incidents of Fire in Coaches I Expenditure on National Highway No. 80 
(Deb. 5, Vol. XXXIX, 05-02-2004) I (Deb. 2, Vol. XXXVII, 03-12-2003) 
CoI.4-13 Co1.216-17 

Modernisation of Police 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 72-73 

Need to review floor space index in the 
Secunderabad Cantonment area with a 
view to regularise existing commercial 
ud residential buildings in the area 
(MUR377) 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 72-73 

Export by Maruti Udyog Limited 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 81 

Export of Granite 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 109-10 

Handling Marketing of Sugar 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 17S-76 

Sale of Surplus Land ofNTC Mills I Housing Loan and Insurance Cover for 
(Deb. 9, Vol. XXXVII, 12-12-2003) I Poor 
Col. 269 I (Deb. 6, Vol. XXXVII, 09-12-2003) 

Uranium Project I Col. 140-41 
(Deb. 2, Vol. XXXVII, 03-12-2003) Increase in Prices of Crude Oil 
Co1.33S-36 1 (Deb. 3, Vol. XXXVII, 04-12-2003) 

Vande Mataram Maternity Scheme ,Col. 121-22 
(Deb. 4. Vol. XXXIX. 04-02-2004) I Loan Burden ofUnionlState Govemment 
Col. 74-75 I (Deb. 4, Vol. XXXVII, 05-12-2003) 

Vanished Companies ' Col. 272-73 
(Deb. 9, Vol. XXXVII, 12-12-2003) I NationalTaxTribunal 
Col. 126-27 (Deb. 4, Vol. XXXVII, 05-12-2003) 

Vizag Steel Plant I Col. 34445 
(Deb'. 10, Vol. XXXVII, 15-12-2003) ! Passing out ofl.T. Graduates 
Col. 1 12·13 I (Deb. 2, Vol. XXXVII, 03-12-2003) 

MaadJll, Shri Bnluna Nand i CoI.471 
IS' Cotton Production Area I' PM ecurJty 

(Deb. 5, Vol. XXXVII, 08-12-2003), (Deb. I, Vol. XXXVU, 02-12-2003) 
Col. 146-47 ' Col. 104 

Courier Services Post OffICeS in Country 
(Deb. 2, Vol. XXXVII, 03-12-2003) (Deb. 2, Vol. XXXVII, 03-12-2003) 
Co1.318-39 Col. 430-31 

Disaster Manaaement I' Shortage ofMilk in Delhi 
(Deb. ), Vol. XXXVII, 02-12-2003) I (Deb. 5, Vol. XXXVII, 01-12-2003) 
CoI.106 Co1.328-29 

Exodus ofl.T. Experts . I Sugarcane Price Arrears 
(Deb. 7, Vol. XXXVII, 10-12-2003) I (Deb. 9, Vol. XXXVII, 12-12·2003) 
CoOL 147-48 I Col. 183-85 
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Survey for Mineral Resoun:es I Need to improve the service conditions 
(Deb. 1. Vol. XXXVII, 02-12-20(3) I of the employees of Regional Rural 
Col 190 Banks(MUR377) 

ViolationinPublkationofNewspapers I (Deb. 3, Vol. XXXVII, 04-12-20(3) 
(Deb. 13, Vol. xxxvrn, 1'-12-2003) I CoI.3SS-86 
Col. 132-33 I Rail Projecu in Orissa 

VRSinMAL I (Deb. 13, Vol. XXXVIII,II-12-2(03) 
(Deb. 2, Vol. XXXVII, 03-12-2(03); CoI.27S-&2 
Col. 443-44 i Talks with Militants 

MaadaUhrtS. ... K ... r I (Deb. 1, Vol. XXXVII. 02-12-2(03) 
Blacldisled NGOs I Col. 77 

(Deb. 9, Vol. XXXVII, 12-12-2003) I WLL Conncctions·in Sundartlan Areas, 
Col48-SO West Benpl 

CarmingRailwaySlationasModelStation I (Deb. 2. Vol. xxxvn. 03.12-2(03) 
(Deb. J, Vol. XXXVII, 04-12-2(03) I CollINS 
Col 71 I Madk, SIIr1 SIIdIIIIdY .... .,.... 

CODstitution . (N inety-Scventh i Amendment in Major Port Trust Aa 
Amendment) BIII-(Amendmem of I ( .......... 2 Vol XXXVII 03-12-20(3) articIes1S.I64, insertionofnewartide I uoov.,. , 
361B and amendment of the Tenth! CoLI 3 1-32 
Schedule )-Consid. &: Pass I Basic Amenities in Government Colonies 
(Deb. II. Vol. XXXVIII, 16-12.2003) I (Deb. 6, Vol. XXXVII. 09-12-2(03) 
Col. 341 I CoL 103-04 

I 
Declaration of Sundcrban Rivers as ! Cases of Liquidation Pending 

NationaJ WaterWays I (Deb .• , Vol. XXXVIl. 05-12-2003) 
(Deb. 7, Vol. XXXVII, 10--12-2003) I ColI34-3S 
CoL 76-77 ' 

t CSI Raids on Pedmani T-ecbnoloay Ud. 
Doubling of Arnbari Falakata-Rapi Nagar II (Deb 4 Vol XXXVII 0$.12-2(03) 

and Sonapur-canning Rail Route .,., 
(Deb. 13, Vol. XXXVlJI, 11-12-20(3) I Col 239 
CoL 94-96 i Circulation of Fake Indian Note. by 

Health Insurance ~heme i Pakistan Habib Bank 
(Deb. 1. Vol. XXXVII, 10-12-2(03) (Deb. 16, Vol. XXXVIII, 23-12-2003) 
COl33S COl17~16 

lDdasioo of Cutes Citizenthip to Pak Nationals 
(Deb. 4, Vol. XXXVII, 0!-12-2003) (Deb. 16, Vol. XXXVIII, 23-12-2003) 
ColIJ.I4 Col 1,. 

Lack of Raetvllion Facility 1& CID8ina Complaints apinIt OftkiaJs 
SIation in West Benpl (Deb. 11, Vol. XXXVIII, 16-12-2(03) 
(Deb. 3, Vol. xxxvn. 04-12-2003) Col105 
Col. I S3-.54 

Lease for Minina Operations 
(Deb. S, Vol XXXVIl, 0'-12-2003) 
Col. 1 (J6.07 ! 

CorrupdonCaiea in SJ. Hospital 
(Deb. 7, VoJ. xxxvn, 10-12-2003) 
Col13S 
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Custom Duties for Power Plants 
(Deb. 13, Vol. XXXVIII. 11-12-2003) 
Col. 207-09 

Losses due to NOIKOnlpletion ofProjec:1s 
(Deb. 13, Vol. XXXVIll, 18-12-2003) 
Co1.16~ . 

Development of Badrinath Manned and Unmanned Level Crossings 
(Deb. 5, Vol. xxxvn, 01-12-2003) (Deb. 8, Vol. xxxvn. 11-12-2003) 
Col. 207..oS Col. 194-97 

Electronic Net to Catch Tax Evaders Misuse ofPSUs by Concerned Minilb'ies 
(Deb. 14, Vol. XXXVIII. 19-12-2003) (Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 40 Col. 80-82 

Expansion ofESI Modification in NAIS 
(Deb. 15, Vol. XXXVIII, 22-12"2003) (Deb. S, Vol. XXXVII. 08-12-2003) 
Col. 91-92 Col. 159 

Expansion ofNALCO 
(Deb. 6, Vol. XXXVII, 09-12-2003) Multilateral Debt 
Col. 87-88 (Deb. 14, Vol. XXXVIll, 19-12-2003) 

CoI.2S7-58 
Family Welfare Programme 

(Deb. 12, Vol. XXXVIII, 17.12.2003) Need to include Panchganga river at 
Col. 88-92 Kolhapur, Maharashtra in the National 

Fencingoflndo-Pak Border River Action Plan with a yiew to 
(Deb. 6, Vol. XXXVII, 09-12-2003) provide potable drinking water to the 
Col. 249-50 local people (MUR 377) 
. . (Deb. 3, Vol. XXXIX, 03-02-2(04) 

Freight Earmngs Col. 75 
(Deb. 3, Vol. XXXVII, 04-12-2003) I 
Col. 333-34 I New Auto Fuel Policy 

Growth ofSSls (Deb. 3, Vol. ~VII. 04-12-2003) 
(Deb. I, Vol. XXXVII, 02-12-2003) Col.I02 .. m 
CoI.22~23 New Power Policy for Public Sector 

Hallmarking of Gold 
(Deb. 4, Vol. XXXVU, 05-12-2003) 
Co1.307~ 

Companies 
(Deb. I, Vol. XXXVII, 11-12-2008 
Col. 168 

Illegal Mining by Private Companies New Railway Zones 
(Deb. II, Vol. xxxvur, 16-12·2003) I' (Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 33-35 Col. 78-80 

Infrastructure Development in Telecom II New Security Features for Stamp Papers 
Sector (Deb. 9, Vol. XXXVII, 12-12-2003) 

.. (Deb. 2. Vol. XXXVII, 03-12 .. 2003). Col. 196 
I 

Col. 303~ J Offer ofNew Bus Servicc& by PIk to India 
Investment Plans of HPCL (Deb. 4, Vol. XXXIX. 04-02-2(04) 

(Deb. 3, Vol. XXXVII, 04-12-2003) Col. 82-83 
Col. 119-90 

Joint Exercises with other Countries 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 22-24 

Outstanding Dues of PSU EmplQyees 
(Deb. 13, Vol. XXXVUI, 18-12-2003) 
Col. 240 
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Participation of Foreign NCC Youth in l Special Commercial Cowts 
Republic DayCelebrations I (Deb. 14, Vol. XXXVlU. 19-12-2(03) 
(Deb. S, Vol. XXXIX, 05-02-2(04) I Col.22I 
ColI02~ j TesdngofBrahmos Missile 

PortPolic:y . i (Deb. 8, VoJ. XXXVII, 11-12·2003) 
(Deb. 2, Vol. XXXVII, 03-12-2003) I Col. 25 I-52 
Col. ~302 ! UNEP Report on Asian Broan Cloud 

Procedure for awarding Advertising! (Deb. 7. Vol. XXXVII. 10-12-2003) 
Campaign i Col. 208-09 
(Deb. 13. Vol. XXXVIII. 18.12-2(03) I Upgradation of Offices ofLiC 
Col. 286 ! (Deb. 14, Vol. XXXVIII. 19-12.2003) 

Promotion of Assistant in LlC Col J 74.75 
~~4, VoI.XXXVIIJ. 19-12-2003) I UpgradedWLLMobileServices 

. l (Deb. 2, Vol. XXXVII. 03-12-2003) 
Proposal of Ceasefire by Pakistan i Cot 35So56 

(Deb. 1. Vol. XXXVII, 10-12-20(3) I 
Col.3OJ.OS UseoflLS 

Reduction in PricoofATF I (Deb. la, Vol. xxxvn, 15-12.20(3) 
(Deb. IS,VoI.XXXVUI,22.12-20(3)' ColJ31·32 
Col. 110 I Violation ofLic:ence Terms by Reliance 

ReformApndaforMinislries I (Deb. 1, Vol. XXXVII, 10-12.20(3) 
(Deb. 12, 'W>l. xxxvm, 11-12-20(3) I Col.2S2 
Col 116-28 Visit ofForeip Dipitaries 

Rd'undofRaiIwayTicItds I (Deb. 4, Vol. XXXIX, ()4..02-2004) 
(Deb. S, Vol. XXXIX, O~2.20(4) I Col. IIO-IS 
Col. '126-27 I Visit of Indian Deleptioas Abroad 

Report ofTata ConsuJtancy Services I (Deb. 4, Vol. XXXIX, 04-02-2(04) 
(Deb. 12, Vol. XXXVm,l1-t2-2(03)! CoL22-24 
Col. 94-9S ! VRS in Railways 

Resolution ofOIC on J&K (Deb ••• VoJ. XXXVH, 11-12-2(03) 
(Deb. 1. Vol. XXXVII. 10-12-20(3) Col3S1-S2. 
Col. 209-10 Muc.,SlariSbtvaji 

SAAR.C InfonnIlion Ministm Conference I Adultcration in Petroleum Produc;U 
(Deb. '. Vol. XXXVII, 11-12·2003) ,. (Deb. 3. ~l. XXXVII. 04-12-2003) 
Col.3~51 CoL 2JO.3 I 

Safe Movement ofPunduality ofTrains Agricultural Production 
durinc Fogy Se:uoa (Deb. 10, Vol. XXXVII, 15-12-20(3) 
(Deb. 3, Vol. XXXVI), 04-12-2003) CoI.1J3-24 
CoL2I9-9O 

Sixth PayCommiaioR 
(Deb. 4. ~. XXXVII,05-12-20(3) 
Col 310-11 

Agriculture Development Scheme 
(Deb. 10. Vol. XXXVII. 15.12-20(3) 
Col. 272 
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Collection of Arrears 
(Deb. 7. Vol. XXXVII, 10-12-2003) 
Col. 237-39 

Complaints against Doctors/Hospitals 
(Deb. 12. Vol. XXXVlII.17-J2~2003) 
Co1.337-38 

Construction ofYatri Niwas 
(Deb. 10. Vol. XXXVII. 15-12-2003) 
Col. 1'2-74 

Corruption in DDA 
(Deb. II. Vol. XXXVIII. 16-12-2003) 
Col. 175-76 

Criminal Escaping Abroad 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 151-51 

Development of New Seeds in Research 
Laboratories 
(Deb. 5, Vol. XXXVII, 08-12-2(03) 
Col. 23S-36 

Distant Education Centres 
(Deb. 12. Vol. XXXVIII. 17-12-2003) 
Col 54-57 

Earnings of Revenue through 
Ad\'ertisemenls on on and AIR 
(Deb. 5. Vol. XXXIX, 05-02-2004) 
Col. 161,(;2 

Financial Assistance to FPI 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 85-90 

Financial Status of Slate Electricity Boards 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col.6-17 

Generation of Electricity from Waste 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 73-74 

Judicial Reforms 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col 175 

Maintenance of Ancient Temples and 
Monuments 
(Deb. 15~ Vol. XXXVUI, 22-12-2003) 
Col. 207 

Medium ofU PSC Ewnination 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 47-50 

Mental Health Awareness Programme 
(Deb. 4,'Vol. XXXIX, 04-02-2004) 
Col.l3l-32 

Modernisation ofTextile Mill 
(Deb. 4, Vol. XXXVII, 05·12-2003) 
CoI.M 

Need to change old railway track between 
Mudhkhed and Adilabad and accord 
priority to gauge conversion work 
between Mudhkhed and Kewat in 
Maharashtra (MUR 377) 
(Deb. 14, Vol. XXXVJII, 19-12-2003) 
Col. 414 

Need to ensure proper repair and 
maintenance of tanks for water 
harvesting in Hingoli Parliamentary 
Cotistiruency, Maharashtra(MUR 377) 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 74 

Need to review the working ofRuralBanks 
in the country aDd set up a nalional 
Rural bank for the benefit of farmers 
(MUR377) 
(Deb. 8, Vol. xxxvn, 11·12·2063) 
Col.4II·12 

Implementation ofMPLAD Works i PCOs to Handicapped Persons 
(Deb. 4, Vol. XXXIX, 04-02-2004)1' (Deb. 7, Vol. XXXVlI, 10-12·2003) 
Col 73-74 CoUS9-(i() 

Insurance Claims cfFarmers under NAIS I Plantation Companies • 
(Deb. IS. Vol. XXXVIII, 22-12-2003) ! (Deb. 14, Vol. XXXVIII, 19.12-2003) 
CoL149·$O I CoI.11S-1-6 
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Polio FndicIIion 'Prognmme 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
CoL3-S 

Poverty Alleviation Schemes 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col94-9S 

Priority Projeas 

Amendment to Wildlife (Protection) Act. 
1972 
(Deb. 10, Vol. XXXVII, IS-12-2oo3) 
Col. 396-400 

Chartered Flights 
(Deb. 15, Vol. XXXVlll, 22-12-2003) 
CoJ.93 

(Deb. S, Vol. XXXIX, 05-02-2004) Circulation of Fake Indian Notes by 
Col 71-19 Pakistan Habib Bank 

Rtnl Tourism (Deb. 16. Vol. XXXVIII, 23-12-2003) 
(Deb. 10, Vol. XXXVll, 15-12-2003) Col 175-76 
Col 132-33 Commiuee on Buffer Stocking Nonns 

Scbemet to aaraet Tourists I (Deb. 14. Vol. XXXVIII, 19-12-20(3) 
(Deb. IS, Vol. XXXVm,22-J2-2003)! CoI.4144 . 
Col 17-24 I Creation of Additional Capacity in "orts 

Sellin, up of FPI with Foreign i (Deb. 7, Vol. XXXVII. 10-12-20(3) 
CoUlboratioA ! Col. 25-29 . 
(Deb. S, Vol. XXXVII. 01-12·2003) I DevelopmcntofBldtinath 
ColI75-n i (Deb. S, Vol. XXXVU, 01-12-:2003) 

I 
SkinniIbes willi Infiltralors f Col. 207.()1 

(Deb. 11, Vol. XXXVIII. 16-12-20(3) I DiversionofFundsuncfcrSGRY 
ColIJS-16 i (Deb. 6, Vol. XXXVII, ()9..12-2ooJ) 

1 
Study by Working Group on Road I Cot. SI-62 

Accidents I ExpIInsion ofNALCO 
(Deb. 7, Vol. XXXVII. 10-12-2(03) t (Deb. 6, Vol. XXXVII, 09-12-20(3) 
Col 162 ! Cot.I7-U 

Telephoae Facilities to Gram hncba)lals i Expansion Plan of NHPC for Power 
(Deb. 2, Vol. XXXVII, 03-12-2003) t GenenItion 
Col. 107-09 I (Deb. 3, Vol. XXXVII. 04-12 .. 20(3) 

UtitiutionofCllF ! CoI.ll6-20 
(Deb. 4, VoL XXXIX. 04-02-20(4) I fanrilyWelfarePqntrnrne 
CottO) ',' (Deb. 12, Vol. XXXVUI.1.7-12.200J) 

VIOlltioo ofGviddinei by DoordInhan Col. 88-92 
(Deb. It Vot-. XXXVD. 11-12-2003) I financialAssianc:etoBlIc:kIiaedNGOs 
CoL 94 " (Deb. II, Vol. XXXVIII, 16-12-2003) 

WIIerIhcd DneIopmem Propamme Col.1.J. 7" 
(Deb. II, Vol. XXXVlII.)6-12·2003) I f 1_ vr' by PM 
CoLI' i ore.... lilts 

" (Deb. 2. Vol. XXXVII. 03-12-2003) 
.., ...... NMdka , Col. 392-409 
AlIoc:IdooofCnlde Oil . I frciaht £amtnp . 

(Deb. 13, Vol. XXXVIII, ' .. 12.2003)11 (.Deb. 3, Vol. XXXVIJ, 04-1l.2003) 
Col.26U7 Col.l33-~ I , 
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Funds to States I New Items Under lSI Mark 
(Deb. 14, Vol. XXXVIII, 19-12-2(03) (Deb. 9, Vol. XXXVIJ. 12-12-2(03) 
Col25S Col. 9-16 

Foods under Rural Development Schemes 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 193-98 

Hallmarking of Gold 
(Deb. 4, Vol. XXXVII, OS-12-2OO3) 
Col. 307-08 

Offer of New Bus Services b)-Pak to India 
(Deb. 4, Vol. XXXIX. 04'()2-2004) 
Col. 82-83 

Outstanding Dues of PSU Employees 
(Deb. 13, Vol. XXXVIII, 18-12-2ooJ) 
Col 240 

Holiday Special Trains Participation of Foreign NCC Youth in 
(Deb. 8, Vol. XXXVII, 11-12-2003) Republic Day Celebrations 
Col. 79 (Deb. S. Vol. XXXIX, 05'()2-2004) 

India's Support to US to Resolve Trade Col. 102-06 
Talks at WTO I Pilferage ofOit from Wells and Refineries 
(Deb. 9, Vol. XXXVII, 12-12-2003) 11 (Deb. 13. Vol. XXXVlll, 18-li-2ooJ) 
CoI.ln-78 Col.l44-4S 

Infrastructure Development in Telecom Procedure for awarding Advertising 
~w am~~ 
(Deb. 2, Vol. XXXVII, 03-12-2(03) i (Deb. 13, Vol. XXXVIII, 18-12-2(03) 
Col. 303-04 I Col. 286 

Investors for Rail Projects Refonn Agenda for Ministries 
(Deb. 13, Vol. XXXVIII, 18-12-2003) I (Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 286-87 . Col. 116-28 

Manned and Unmanned Level Crossings I R fu d fR'1 T' k ts 2003)- e n 0 81 way IC e 
(Deb. 8, Vol. XXXVij, 11-12- i (Deb. 5, Vol. XXXIX, OS'()2-2004) 
CoI.l94-97 Col. 226-27 

Misuse ofPSUs by Concerned Ministries 
(Deb. 6, Vol. XXXVII, 09-12-2(03) 
CoI.B0-82 

Modification in NAIS 
(Deb. S, Vol. XXXVII, OB-12-2oo3) 
Col. 259 

Report of Tata Consultancy Services 
(Deb. 12, Vol. XXXVUJ, 17-12-2(03) 
Col. 94-9S 

Resolution ofOIC on J&K 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 209-10 

Naxalism 
(Deb. I, Vol. XXXVII, 02-12-2003) SAARClnformationMinistersConference 
Col. 178-81 (Deb. 8, Vol. XXXVII. 11-12-2003) 

Need to rationalize telephone rentals for 
rural and urban areas in the country 
(MUR377) 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col.38S 

New Auto Fuel P()licy 
(Deb. 3, Vol. XXXVII, 04-12-2(03) 
Col. 102-03 

Co1.350-SI 
Testing of Brahmos Missile 

(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 2S I-52 

UseoflLS 
(Deb. 10, Vol. XXXVII, 15-12.2(03) 
Co1.131-32 
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Violation ofLiceneeTenns byReliance " 
(Deb. 1. Vol. xi'Xvn. 10·12-2003) 
Col 252 

Visit ofDeputy Prime Minister 
(Dtb. I. Vol. XXXVII. 02-12.2003) 
Col 17 

VIsit ofForeip Dignitaries 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Coli to·15 

Poverty Alleviation Schemes 
(Deb. I. Vol. XXXVII. 02-12-2003) 
Col. 94-95 

Revised Estimate for GOP 
(Deb. 4. Vol. XXXVII. 05·12-2003) 
Col. 268 

Setting up of liT Abroad 
(Deb. 2. Vol. XXXVII, 03-12-2003) 
C~1.470-71 

VISit of F oreiJn DignitariesIDelegatiom M •• jbi. S1Iri RalDjre 
to lNIia Acquisition of Land for Panihar-Mohan 
(Deb. 2. Vol. XXXVII, 03-12-2(03) and Mohan-Khujari Projea 
Col. ,15-44 (Deb.n. Vol. XXXVIU. 18-12-2003) 

VIsit oflndian Delegations Abroad CoI.282-33 . 
(Deb. 4. Vol. XXXIX. 04-02-2004) Corruption in Kendriya Bhandar 
Col. 22-24 (Deb. I, Vol. XXXVII. 02-12-2003) 

VRSinMTNL i Col7S 
(Deb. 7, Vol XXXVII, 10-12.2(03) i Corruption in Purchase ofComputcr 
Col.2U--29 (Deb. 1. Vol. xxxvn. 02-12.2003) 

VRS in llaiIWIY' ' Col. 41 
(Deb .•• Vol. XXXVII. 11-12-2003) : DitTereiltiafRateCOI1trac1SforOOS&D 
Col.3~l42 I,' (Dtb,' 16. Vol. XXXVIII. 23·12-2003) Mujay........ Col.292 

ImpIct ofCtllllllt otCuiutl MIll n ..... Construction in Chandni Chowk 
(Deb. tl v.I, XXXVU, '3-12_') ~'OII'..<nVoI. XXXVIII, 16-12-2003; 
CoL171or79 

In: .""...,..",U,.,.otJon ~~~a:~~xxvu, 08-12-20(3) 

(Deb. 4, \ttl. XXXVII, ot-.WOOJ) e.c,IJI-l2 
CoI.304.Of 'u.t "ina 

, , (Deb. 6, Vol. XXXVII. 09·12~2003) 
Interim Budget (1laIlway}-Gcllcral' Cot <n 

Discussion Demands for Gran .. on 
Accounl-(Rallway), 2004-2005 Obtcf\tltion Made byC.tAG 
Oemawh (~lr Supplementary Grams-- (Deb. 9, Vol. XXXVH, 12-12-2003) 
(RaiIWlly),lOO3.2004and~f()l' Cot i51 
~(jrants-·{Railways) 200 1·2OU2 Payment for Emergency SefvicCj 
(Deb. 3. Vol. XXXIX. 03w02-2004): (Deb 7. Vol. XXXVII, 10-12-20(3) 
Q)1.1h-89 CIA 1n.33 

Need to enture proper maintenance of : PCflllil''iiOll for Election in RWAlKendriyo 
NaUonalH~inBihar(MURJ77}: 8band.lr 
(Deb. 13, Vol. XXXVUL 18.i}.20()~J: COt-b. ~6> V.,I. xXxvtU.2)·12.2003) 
C.:>1.442 Cni,244"'6 
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Permission for <?ovemment Servants to I Dues ofCBEC 
Contest ElectIons I' (Deb. 4, Vol. XXXVII, 05-12-2003) 
(Deb. 15, Vol. XXXVIII,22-12-2003) CoI4S46 
Col. 92-93 I . 

Poor Serviceof\97 and 198 I,nterim Budget (Railway)-Gener~1 
(Deb. 2. Vol. XXXVII, 03-12-2003). Discussion Demands for Grants on 
Col. 328-29 I Account-(Railway), 2004-2005 

Procurement by ORDO through NCCFI I Demands for Supplementary Grants-
Kendriya Bhandar I (Railway), 2003-2004 and Demands for 
(Deb. 8, Vol. XXXVII, 11-12-2003) i Excess Grants-{RaiJways) 2001-2002 
Col. 71-72 I (Deb. 3, Vol. XXXIX, 03..Q2-2004) 

Reply to Letters of MPs I: Col. 173-75 
(Deb.16,VoI.XXXVIII,23-12-2003) M' L (Am d ) B'II Col. 132 . amage aws en ment I -

I Consid. & Pass 
Review of Registration of Suppliers I (Deb. 6, Vol. XXXVII, 09-12-2003) 

(Deb. 16, Vol. XXXVIll, 23-12-2003) Col 385-86 
Col. 325-26 . 

Selection of LPG Dealers for U.P. Need to bring the workingofCBI and other 
(Deb. 13, Vol. XXXVlII,18-12-2003)! intelligence agencies within the 
Col. 122-23 purview of a Parliamentary Committee 

Sub1eUing ofGovemmentAccornmodation II' (MUR 377) 
(Deb. II, Vol. XXXVIII, 16-12-2003) (Deb. 1 S, Vol. XXXVW, 22-12-20(3) 
Col. 168-69 Col. 329 

Supply of Defective Shells 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 39-40 

Trauma Centres 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 102 
(Deb, 7, Vol. XXXVII, 10-12-2003) 
Col. 207-08 

Visit of Chairman of CWC at Kendriya 
Bhandar Of&es 
(Deb, I S. Vol, XXXVIII. 22-12-2(03) 
Col.S7 

MIPIl, Sardar SimraoJit Siogh 
Amendment in Contract Labour System 

(Deb. 10, Vol. XXXVII, IS-12-200J) 
Col. 34 

COllititutlon (One-Hundred Amendment) 
Bill-Amendment ofEilhlh Schedul&-
Consid. & Pass 
(Deb. IS. Vol. XXXVUI. 22·12-2003) : 
Col,)90 : 

Procurement Procedure 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Co12()'21 

Seeds Business 
(Deb. S, Vol. XXXVII,08-12-2003) 
Col. 14 

The Merchant Shipping (Amendment) 
BiIl,2003-Consid. 
(Deb. Il, Vol XXXVIII,18-12-2003) 
Col.SOS"()7 

MHD., Sbrl Bberulll 

Cost of Construction of Dwelling Units 
(Deb. II, Vol. XXXVIII, 16-12·2003) 
Col.IOS"()7 

Facilities to Senior Citizens by Bank and 
fl's 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 61-62 
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Need to confer legal rights on people i New Items Under )SI Mart 
scUJod on forest land in Rajasthan and (Deb. 9, Vol. XXXVII, 12-12-2003) 
odaa'partsofthecountry{MUR377) Col. 11 
(Deb. 4, Vol. XXXIX, 04-02~2(04) 
Col 294 

Need 10 revtew the forest conservation 
poIicy(MUR377) 
(Deb. 16, Vol. XXXVUl,23-12-2003) 
ColJ99.400 

Noed 10 take c:onacce steps to mitipre 
the problem of unemployment in the 
c:ountry(MUR 311) 
(Deb. 6, Vol. XXXVII, 09-12.20(3) 
Col~ 

Telecom Setvic:es 
(Deb. 7, Vol. xxxvn. 10·12·2003) 
ColD3 

M-.~""Kaar 

National Policy for Children (Res.) 
(Deb. 2, Vol. XXXIX. 30-0 J .. 20(4) 
Col 117-21 

MillIn, Sltri Ra. Napa 
Need to provide compensation and 

security to the victims of reported 
violeace in vii. Badhara in SaMa 
district of Rewa Parliamenu')' 
Constituency in Madhya Pradesh 
(Sub.) 
(Deb. 4. Vol. XXXIX, 04-02-20(4) 
ColJ97 

Millry, SIui MadIt. ud •• 
Fifty Seventh Report of the Busine.u 

Advisory Committee-Motion Moved 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col.30S 

Loss caused 10 the fanncrs of Gujarat due 
10 failure of the crops (CA) 
(Deb. 10, Vol. XXXVII,lS.12-20(3) 
Col. 436 

Merchant Sbippina (Amendment) Bill, 
2003-Consid. &; Pats 
(Deb. 14, Vol. XXXVIII. 19-12.20(3) 
Col 422-23 

Scheme of Night Shelters for Urban 
Sbeherless 
(Deb. 16. \\)1. XXXVUI.23·12·20(3) 
Col. 27-21 

Seeds Business 
(Deb. S, Vol. XXXVII, 01-12·2003) 
Col. 17-'9 

StaMory Resolution h: Disapproval of 
Taxation Laws (Amendment) 
Ordinance and Taxation Laws 
(Amendment) Bill· Consid . .t Pus 
(Deb. 6. Vol. XXXVII. 09.12.20(3) 
Col 313-14 

Statutory Resolution Re: Disapproval of 
Indian Telegraph (Amendment) 
Ordinance and Indian Telegraph 
(Amendment) Bin-ConsUl . .t Pass 
(Deb. IS, Vol. XXXVIII,22-12·2OO3) 
Col. 369 

The Merchant Shipping (Amendment) 
Bill, 2003-Consid. 
(Deb. Il, Vol. XXXVIII, tI-J2~20(3) 
Col509-tO 

Molaate. Sltrt ru ... LaI 
Criteria fer BPUldentificalion 

(Deb. 6. Vol. XXXVU, ()9..12·2001) 
CoI.8s-86 

Cultivation or Medicinal Plants in 
Jhatkhand 
(Deb. S. Vol. XXXVII, 01-12-20(3) 
Cot 263-64 

EmpIoymenl Guarantee Scheme Ccotrcs 
(Deb. 12. Vol. XX XV ItI , 1'-12·2003) 
Col. 97 

Finandal Assistance vnder Social 
Securh)'~ 
(Deb. 3. Vol. XXXVII. ()4.12·2003) 
ColJ~ 
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Interest Relief to Farmers I Agreement with European Union in 
(Deb. 5, Vol. XXXVII. 08-12-2003) Navigation Field 
Coi.214-15 I (Deb. 12. Vol. XXXVIII, 17-12-2003) 

Licence free FM Broadcast I Col. 2n 
(Deb. 3, Vol. XXXVII, 04-12-2003) I AllocationforAUWSPduringTenthPlan 
Col. 92-94 I Period 

NationaJ Creche Fund Scheme I (Deb. 6, Vol. XXXVII, 09-12-2003) 
(Deb. 7. Vol. XXXVII. 10-12-2003) CoI.I84-8S 
CoL3J2-13 I AmendmeminLawforDNATesting 

Need to declaru National Holiday on ISCh (Deb. 11. Vol. XXXVIII, 16-12-2003) 
December on the Birth Anniversary of CoI.20~ 
Sant Guru Gbasidas (MUR 377) Amount Allocated under AUWSP 
(Deb. 5. Vol. xxxvn, 08-12-2003) (Deb. I, Vol. xxxvn. 02-12-2003) 
Col. 348 CoL 139 

Pro~KmofHorticumuelnd~ 
(Deb. 5, Vol. XXXVII. 08-12-2003) 
CoL 139-40 

Approval to Irrigation Projects 
(Deb. 10, Vol. XXXVII. 15-12-2003) 
Col. 327-28 

Science and Tcc:hnology Programme for Arrival ofTourists 
Women I (Deb. 5, Vol. XXXVII, OS-12-2003) 
(Deb. 7, Vol. XXXVII, 10-12-2003). Col. 148-49 
Col 131-32 I Augmentation of Water Resources 

M ....... SlariP. (Deb. 15, Vol. XXXVIII,22-12-2003) 
Need to introduce D.M.U. rail service from CoL 39-40 

Madurai to adjoining towns in Tamil Availability oWas to Fertilizer Units 
Nadu(MUR377) (Deb. II, Vol. XXXVIII, 16-12-2003) 
(Deb. 7, Vol. XXXVII, 10-12-2003) CoI.1n-78 
Col, 314 ' Ban on Recruitment of Clerks 

Need to revamp and rcstructure the I (Deb. 16. Vol. XXXVIII. 23-12-2003) 
Rcgional Rural Banks with NABARD I Col. 229-30 
as the apex institution with a major i BilatcralTrade with Austria 
sharehoiding(MUR377) I (Deb. 9, Vol. XXXVII, 12-12-2003) 
(Deb. 14. Vol. XXXVIII. 19-12-2003) I CoI.217-IS 
Col. 4 J 3 Building of Aircrafts Carriers 

Need to take measures for protecting the I (Deb. 13, Vol. XXXV Ill. IS-12-2oo3) 
interests of the textile industry in the I Co1.ln-78 

country (Sub.) . 09 122003) I Centrally Sponsored Training 
(Deb. 6, Vol. XXXVI1, - - I Programmes of FPI 
Colm I (Deb. 15, Vol. XXXVIII, 22-12-2003) 

I 
MoIaol, Slarl AIIaok N. i Col.l 0 1-03 
Additional Funds under SGSY I Challcnges before Exporters 

(Deb. II, Vol. XXXVIII, 16-12-2003) I (Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 125-26 I Col. 300-0 J 
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Concept of Crop Rotation 
(Deb. 10, Vol. xxxvn. 15-12-2(03) 
Col. 387-18 

Consortium of Apparel Export 

Investment ofDividends by Public Sector 
Undertakings 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 161-62 

(Deb. 14, Vol. XXXVIII, 19-12-2003) Jobs in Drought Hit Areas 
Col 267-69 (Deb. 6, Vol. XXXVII, 09-12-2003) 

Digital Distribution System Col. 116-17 
(Deb. 7, Vol. XXXVII, 10-12-2003) I JointVenturesbyONGC 
Col. 156 I (Deb. 8. Vol. XXXVII, 11-12-2003) 

Eradication ofTB I 0:11. 207 
(Deb. 2. Vol. XXXVII. 03-12-2003) I Leaking of Question Papers 
Col4S6-S1 \ ,(Deb. 7. Vol. XXXVll. 10-12-2003) 

Finance Package for Exports Col. 293 
(Deb. 14. VolXXXVlU.19-12-2003) \ MashelkarCommiuee 
Col. 22 1-23 , (Deb. 12, VoL XXXVlll. 17-12-2003) 

Fire Incidents in Ordnance Factories I Col. 61 
(Deb. 13. Vol. XXXVIII. 18-12-2(03) I Medicines to AIDS Patients 
Coll07~ : (Deb. 12. Vol. XXXVIII, 17-12-2003) 

Foodgrains Stock l Col. 175-76 
(Deb. 4. Vol. XXXVII, 05-12-2003) ! Mid-day Meal Sthome 
Col. 331-J4 i (Deb. 2. Vol. XXXVII. 03-12-2(03) 

Funds for Power Transmission and i COL3?4-3S 
Distribution I Misuse ofPSU, by Concerned Miniseries 
(Deb. S. Vol. XXXIX. 05-02-2004) I (Deb. 6. Vol. XXXVII. 09-12-2003) 
Col. 230-31 : Col. 80-&2 

funds Requimt Under Rural 0twI0pmcnt ! Mobile Train Radio Communieation 
Sttlemes 1 System in Trains 
(Deb. 11. Vol. XXXVIIJ, 16-12-2003) I (Deb. 3, Vol. XXXVII. 04-12.2003) 
Col 283-&4 i Cot 9S-96 

Generic Medicines ! Onion Expon Quota 
(Deb. 6, Vol. XXXVII. 09-12-2oo3)! (Deb. 14, Vol, XXXVUl, 19·12-2003) 
Col. 249 I Col. 152-53 

Handloom Exhibitions/fairs i Orders for Proc:urtment of btdllenGUI 
(Deb. 14. Vot. XXXVIII, 19-12-2003)! Defence Equipmonaa 
CoI.26~-66 (Deb. 13, Vol. XXXVIU, 18-12·200:)) 

Implementation of Agricultural RefOl1'N Col 173· 7. 
(08, ,. Vol. xxxvn, 01·12~2001) [ PradhanMantriGramSarakYojana 
CoUJo.'l i (Deb. 1. Vol. XXXVIl, 02-12-2003) 

In,urance and Marketina Sehemu fo,! CoI.lOl.08 
Han6\oom Weaven I ReNbllitation Council oflncU. 
(Deb. 14. Vol. XXXVItl,19.12·200l) I (Deb. 13, Vol. xxxvm, .1-'2.2003) 
Cot. J ))-1) ! Col. 347-41 
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Services Provided by BSNL and MTNL 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col. 271-72 

Mollab, Sbri Hannan 

Committee on Papers Laid on the Table-
Fourteenth to Sixteenth Reports-

Setting up of Institutes on the lines of Presented 
AIIMS (Deb. 16. Vol. XXXVIII. 23-12-2003) 
(Deb. 2. Vol. XXXVII. 03-12-2003) i Col. 365 
Col. 96-97 i Kolkata-Cooch Behar Flight 

Setting up of National Kisan Commission I (Deb. 15. Vol. XXXVIII, 22- ) 2-2q03) 
(Deb. S, Vol. XXXVll, 08-12-2003); Col. 99-IOI 

. I 
Col. 198 I Modernisation of Government of Indai. 

SurVe)' ofPune-Nasik Rail Line 
(Deb. 13. Vol. XXXVIII, 18-12-2003) 
Col. 327-28 

Press Kolkata 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
CoJ.124-25 

Swajaldhara Scheme t Need to include Dalit Muslims. Dalit 
(Deb. 6 Vol XXXVIl 09-12-2003) I Christians and Certain other backward 
Col. I SO:S4 . , ! communities in the list of Scheduled 

Castes/Scheduled Tribes and to 
provide reservation benefits to them 
(CA) 

Symposium on Water Management : 
(Deb. 15. Vol. XXXVIII, 22-12-2003) I 
Col. 145 : (Deb. 13. Vol. XXXVIIII, \8-12-2003) 

Telephone~ to Village Panchayats Col. 420-21 
(Deb. 7. Vol. XXXVII. 10-12-2003) Package for Jute Industry 
Col. 22S·26 (Deb. 14. Vol. XXXVIII. 19-12-2003) 

Training Courses Col. 17-19 
(Deb. 10. Vol. XXXVII, 15-12·2003) ; Recent Stamp Paper Scam (OUR 193) 
Col. 95--96 (Deb. 14, Vol. XXXVIII, 19-12-2003) 

UN Resolution of Riaht to Self 
Determination 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 280 

IJpliftmenlofTribals 
(Deb. 9. Vol. XXXVII. 12·12-2003) 
Col. 120-22 

Village~ La.:king Quality Drinking Water : 
(lXb. I. Vol. XXXVII, 02-12-2003) : 
C,;J 8·9 

Col. 379-81 
Sanctioning of Programmes for 

Doordarshan 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
COI.S·17 

Statutory ResoJulion Re: Disapproval of 
'Indian Medicine Central Council 
(Amendment) Ordinance and Indian 
Medicine Central Council 
(Amendment) Bill-Consid. & Pass 
(Deb. 14. Vol. XXXVIII, 19-12-2003\ 
Col. 432 Winding up ()fMrlrO Channel 

(Deb J, Vol. XXXVII. 04-12-2003) Mookberjee. ShriSatyl Bnte 
Col. 208.09 

Withdrawal of Pul'thase Preference {rom 
State owntd Company 
(Deb. 8. Vol. XXXVII. 11-12·2003) 
Col. 74·7~ , 

Reported Need for a financial package to 
Bihar for development works in the 
Stale (CA) 
(Deb. 9, Vol. XXXVI1. 12·12-2003) 
Col. 317-18, 340-41 
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Situation arising out of Regional I Financial Assistance to Local Self 
Imbalance in the Development ofNorth I Institutions 
Bengal Region due 10 plan process of (Deb. I i, Vol. XXXVIII, 16-12-2003) 
Seventh, Eighdl, Ninth and Tenth Plans! Col. 98-99 
and steps taken by the Government in I Oftloading of Shares, in ONGC and Oil 
regard thereto (CA) I PSUs 
(Deb. S, Vol. XXXIX, OS-02·2004) (Deb. 7. Vol. XXXVII. 10-12.2003) 
Col. 212-1S, 290-95 I Col. ]71 

Special Tribunal (Supplementary I ROBIltUB Projedl in KeraIa 
Provisions) RepcaI Bill. 2003 - Int. I (Deb. 13, Vol. XXXVIII, 11-12·2003) 
(Deb. 10. Vol. XXXVII. IS·12·2OO3) I Col.147-S' 
Col. 461 i Use of Endosulfan 

M ...... SlutIUL i (Deb. S. Vol. XXXVII. 01-12-2003) 
Interim Budget (Railway)-GeneraJ i Col. 10~ 

Discllssion Demands for Grants on i Vallarpadam International Container 
Account-(Railway), 2004-2005' TennineJ 
Demands for Supplemeataty Grams- (Deb. 2. Vol. XXXVII, 03-12·2003) 
(Railway). 2003-2004 and I>enaIds for CoL 275-76 
Excess Grants - (Raitways) 200 1-2002 M .... Slut ...... 
(Deb. 3, Vol. XXXIX, 03-02-2004) ComplerionofGoldenQuadritcteraJProject 
Col. 181-12 (Deb. 2, VoJ. XXXVII. 03-12-2003) 

Railways (Amendment) Bill Railway Col. 329-30 
(Second Amendment) Bill Railway 
Protection Force (Amendmetl1) Bill, 
2003 and Resolution Re : Approval of 
Recommendations in the Eighch IleporI 
of Railway Convention Committee--
Coosid. &: Pus 
(Deb. 10, Vol. XXXVII. 15-12-2003) 
Col 492-93 

M....teedIaana, Slut K. 
Clearance to Hydro Power Projects of 

KeraJa 
(Deb. 13, Vol. XXXVUI, 18-12-2(03) 

Constitution (One-Hundred Amendment) 
Bill-Amendment of Eishth 
Schedule-Consid. &: Pus 
(Deb. I S, Vol. XXXVIII. 22·12-2003) 
Col)" 

Crisis in Film IndUllr)' 
(Deb. S, Vol. XXXIX. 05-02-2004) 
CollSS·S6 

Decision of WTO Dispute Settlement 
Panel on Apiculture Polity 
(Deb. 9, Vol. XXXVll, 12-12-2003, 
CoL 55 

CoI.2S3-254 Dialo,ue with Naxalite CiroupI 
Distribution of Forest Land among5t.· (Deb. I, \'of. XXXVII. 02-12-2(03) 

Landleu Adivasis Col. 26 
(Deb. S. Vol. XXXVII. 01-12-2(03) '. Districts CO\'crN under DPAP 
CoI.209-tO (Deb. II, Vol. XXXVIII,I6-12-200J) 

FenilizerundChemicals Ttavancore LId. 
(FACT) 
(Deb. 6, Vol. XXXVII. 09-12-2003) 
Col. 67-68 

Co1.l17-18 
Dope Test 

(Deb. 11. Vol. XXXVIII. 16-12-20(3) 
CuI. 28-33 
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DTH Services I Pending Rail Projects in West Bengal 
(Deb. 12, Vol. XXXVllI, 17-12-2003) (Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 113 I CoJ.92 

Employment Assurance Scheme I Performance of Banks 
(Deb. 6, Vol. XXXVII, 09-12-2003), (Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 83-84 I Col. 171-74 

Expansion ofTamluk-Contai Rail Line 
(Deb. 3, Vol. XXXVII, 04-12-2(03) 
Col. 358 

Expenditure of Power Sector Reform in 
West Bengal 

Poor Reception of Doordarshan 
(Deb. 13, Vol. XXXVm,l8-12-2003) 
Col. 160-61 

Procurement of Jets for VIP's 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 83 

(Deb. 13, Vol. XXXVIII, 18-12-2(03) 
Col. 96-97 Profit of Air India 

(Deb. 10, Vol. XXXVII, 15-12-2(03) 
Ex.pon ofTea to Iraq I Col. 83-84 

(Deb. 14, Vol. X XX V III , 19-12-2(03) S h tanh'plAn uaI G . Ii Ch'ld Col 129 COl n rants or I ren 
. of Dalit Scavengers and Sweepers 

ExponofWheat (Deb. 3, Vol. XXXVII, 04-12-2003) 
(Deb. 4, Vol. XXXVII, 05-12-2(03) Col. 279 
Col. 282.83 

Financial Assistance to Autonomous 
Colleges 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 230-32 

Foreign Visits by PM 
(Deb. 2, Vol. XXXVII. 03-12-2(03) 
Col. 392-409 

Illegal Trading of Human Organs 
(Deb. 2. Vol. XXXVII, 03-12-2003) 
Col. 228 

Indian Institute of Information 
Technology 
(Deb. 2, Vol. XXXVII, 03-12-2(03) 
Col. 420 

Laying ofNew Rail Lines 
(Deb. 3, Vol. XXXVII, 04-12-2(03) 
Col 64-72 

Manned IIIId Unmanned Level Crossings 
(Deb .• , Vol. XXXVII, 11-12-2003) 
Col 194-97 

Modernisation of Jute Mills , 
(Deb. 4, Vol. XXXVII, 05-12-2003) I 
Col. 196-97 

Social Awareness Programmes 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
CoL 152-53 

Vacant Posts 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
CoL3S-36 

Visit of Foreign DignitaricslDelcgations 
to India 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 15-44 

WHO Guidelines for Cancer Treatment 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
CoL 265-66 

World Bank Aid for Road Project 
(Deb. 14, VoI.XXXVIlI,19-12-2003) 
Col. 211 

Munau, Shri SaIkllaD 

Allopathic Dispensary North Avenue 
·Web. 12, Vol. XXXVIll, 17-12-2003) 
Col. 85 

Constitution (One-Hundred Amendment) 
BiII-Amendment of Eighth Schedule-
Consid. & Pass 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 385-86 



504 LOK SABHA 

Interim Budget (General) 2004-2005; 'Assistance for Family Welfare 
Demands for Grants on Account I Program~ 
(General) 2004-2005; and Demands I (Deb. 12, VoI.XXXVIJi.17-12-2oo3) 
for Supplementary Grants (GenerOI),' Col279-1O 
2003-2004 -Cut Motions Ballistic Finger Printing 
(Deb. 4, Vol. XXXIX, 04-02-2004) I (Deb. 1. Vol. XXXVII, 02-12-2003) 
Col. 216-88 i Col. 142 

Interim Budget (Railway)-General I Ban on NG Baed Explosives 
Discussion Demands for Grants on I (Deb. 14, Vol. XXXVIII. 19-12-2003) 
Account-(Railway), 2004·2005 I CoI.U-19 
Demands for Supplementary Grants- ! Citizenship ofCbakma Refugees 
(Railway), 2003·2004 and Demands for I (Deb. 6. Vol. XXXVII, 09-12-2(03) 
Excess Grants-{Rai/ways) 2001-2002 i Col. 80 
(Deb. 3, Vol. XXXIX. 03-02-2004) i C~ittoe on Watershed Development 
Col. 189-91 I Programme and Assistance to Drought 

Need to include Samhali and Bodo I Prone Areas 
languages in tbe eighth Schedule to i (Deb. 16. Vol. XXXVIII, 23-12-2003) 
lheConstitution (MUR 377) i Col.lS2-53 
(Deb. 3. Vol. XXXVII, 04-12-20(3) i ConservationofSevagramAshram 
Co/.379 I (Deb. S. Vol. XXXVII, 0'-12-2(03) 

Need to look into the demands ofSanthali I ColI26 
Bhasa Morcha and JDP for die Welfare I Constitution (Ninety-Seventh Amend· 
of Adivais(MUR 377) I' .,..) BifHAmendmentofarticles 75, 
(Deb. 15. Vol. XXXVIII,n.Il.20ll3)! J64,inJenion offtCW Ifticle 361B. and 
Col. 322-23 , amendment of tile Tenth Schedule)--

N d ....L .•• • l'baJ I Consid..t Pass 
ee. to ..... e InlttatJves to evo ve b'1 -! (Deb. II. Vol. XXXVIII. 16-/2-2(03) 

friendly prognunmes for tbe benefit of I Col 327-21 
AdiwsK and Moolvasis of Jharkhand i. .. . 
(MUR3n) i Control of Court Adn'llftlstrallon 
(Deb. 7, Vol. XXXVII. IO-t2.20(3); (Deb. 9. Vol. XXXVII, 12-12-2003) 
Collll I Col. I64-6S 

Santhali Language ! Crimes in Trains 
(Deb 6 Vol · XXX I 09- 2-2003 (Deb. S, Vol. XXXIX, OS-Ol-2004) ., . VI ,I ) I Col 171-1) 
Col. 12) : 

; Defence Intelligence Agene)" 
MUr1Id,Dr.M.V.V.s. f (Deb. I. Vol. XXXVII. 11-12-2003) 
12th SAARC Summit Col. 182 

(Deb. 4, Vol. XXXIX. 04-02-2(04) : Empowering Mel and SMCs 
COI.9-11 (Deb. 7, Vol. XXXVII. 10.12-20(3) 

Amendmem to Wildlife (Pr0kC..1ion) Act. 
1972 
(Deb. 10, Vol. XXXVII. U-12-2(03) 
Col.. J96.4OO 

Col. 337 
Encroachments on GovemmMl Premises 

(Deb. 6, Vol. XXXVU, 09-12·2003, 
Col. '61 
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Eradication of Dengue I Investment in Insurance Sector 
(Deb. 2. Vol. XXXVII, 03-12-2003) (Deb. 9. Vol. XXXVII. 12-12-2003) 
Col. 12-1 S Col. 209 

Facelift of Non-metro Airports II" . 
(Deb. 5, Vol. XXXVII 08-12-2003) Khadland Village IndustnesCommission 
Col. 254 • ,(Deb. I. Vol. XXXVII. 02-12-2003) 

I CoI.29 
Foot and Mouth Disease I 

(Deb. 15. Vol. XXXVlll. 22-12-2003) Maltreatment oflndian WoricersAbroad 
Co1.20S-06 ' (Deb. 4. Vol. XXXIX. 04-02-2004) 

Col. 75 
Foreign Visits by PM 

(Deb. 2~ Vol. XXXVII. 03-12-2003) MedicalFacilitiesIDrugstoAIDSPatients 
Col. 392-409 I (Deb. 7, Vol. XXXVII. 10-12-2003) 

Growth Rate. i Col. 60-66 
(Deb. 4, Vol. XXXVII. 05-12-2003) i Misuse ofPSUs by concerned Ministries 
Col. 4748 i (Deb. 6, Vol. XXXVII. 09-12-2003) 

Health Care Programmes I Col. 80-82 
(Deb. 12. Vol. XXXVIII, 17·12·2003) i Movement of Rice 
COI.204-0S I (Deb. 14, Vol. XXXVIII, 19-12·2003) 

Inadequate Health Care facilities in CGHS I' Col. 174 
Dispensaries . 
(Deb. 7, Vol. XXXVII, 10.12-2003) I Naxahsm 
Col. 17-18 (Deb. I. Vol. XXXVII. 02-12-2003) 

India-EU Surmtit I Col. 178-81 
(Deb. 7, Vol. XXXVII. 10.12-2003) Need to Allot Land on lease to 
Col. 287 . ! Andhra Pradesh State Warehousing 

Indian Drugs and Pharmaceuticals Limited i Corporation to Undertake Export and 
(Deb. II, Vol. XXXVlII. 16-12-2003) )1 Impon of Foodgrains (MUR 377) 
Col. III (Deb. 12. Vol. XXXVIII, 17-12-2003) 

. . Ed' Col. 426-27 Indo-Pat DISCUSSion on ucatlon I 
(Deb. 7, Vol. XXXVII. 10-12-2003) . New Auto Fuel Policy 
Col. 255 (Deb. 3, Vol. XXXVII, 04-12-2003) 

Col. 102-03 Interim Budget (Railway)-General 
Discussion Demands for Grants on Nonns for Establishing the Project Office 
Account-(Railway), 2004-2005 (Deb. 4, Vol. XXXVII, 05-12-2(03) 
Demands for Supplementary Grants- Col. 236 
(Railway), 2003·2004 and Demands for . . . 
Excess Grants-{RaiJways) 200 1·2002 I PraWBSI Bharatlya Dtwas 
(Deb. 3. Vol. XXXIX, 03-02-20(4) I (Deb. 4, Vol. XXXIX, 04-02-20(4) 
Col.lS~ I CoI.105-06 

International Flights from Hyderabad I Prices of Steel 
(Deb. 15, Vol. XXXVJIl,22-12-2003) (Deb. 5. Vol. XXXVII, 08-12-2003) 
Col. 160 Col. 197-98 

Investigative Unit ofIncome Tax 
(Deb. 9, Vol. XXXVII. 12-12-2003) 
Col 67 

Procurement of Rice 
(Deb 14, Vol. XXXVIII, 19-12-2003) 
Col 173 
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Production Incentives to Tea Exporters I South Asia Forum 
(Deb. 9, Vol. XXXVII, 12-12.2003) (Deb. 7, Vol. XXXVII, 10-12-2(03) 
CoL 161 Col 292 

Programmes through Direct-to-Home I Statutory Resolution Re: Disapproval of 
Television I Prevention oITerrorism (Amendment) 
(Deb. 5, Vol. XXXIX, 05-02-2(04) I Ordinance and Prevention of Terrorism 
CoI.l9S-96 (Amendment) Bill-Consid . .I: Pass 

Public: Sector lnvesImeat ill Agriculture (Deb. 11, Vol. XXXVlII, 16-12-2003) 
(Deb. 10. Vol. XXXVII, 1S-12-2003) CoI.467~ 
Col. 40-43 Strika by CGHS Employees 

Railways (Amendment) Bill Railway (Deb. 12. Vol. XXXVlIl, 17-12·2003) 
CoI.307.()8 

(Second Amendment) Bill RailWay . 
~ion Force (Amendment) Bill, Task Force on FM Radio 
2003 and Resolution Re ; Approval of (Deb. I, Vol. XXXVII. 11-12-2003) 
Rccommcndations in the E_ Report I Col. 17-25 
of Railway Convention Comminec- ! Third meeting of Global Alliance for 
Consid. .t Pasa I Vaccines and Jmmunitations 
(Deb. JO, ~1. XXXVII, 15-12-20(3). (Dcb.12. Vol. XXXVIII, 17-12-2003) 
Col SIS . Coli'''' 

Roc:cnt IIIcideats ofvioleace in Assam and Uniform Pauem ilI>hpcnsaries and Unis 
some other parlSoftbccountry dwto (Deb. 12. Vol. XXXVIII. 11-12-2003) 
recl\Iitment policy of the Railway-I Col. 314-15 . 
ConId. (OUR 193) Witbdrawal ofEx1cftded College Schemes 
(Deb. 10. Vol. XXXVII, 15-12-2003), byUGC 
CoI.S47-49 ; (Deb. 4. Vol. XXXIX, 04'()2-2004) 

Replalor for Cable Business I Col. 134 
(Deb. 5,'\101. XXXIX. 05-02-2(04) ! M ......... SIlri5. 
CoI.2S-31 I Debt Recovery Tn'buaaJ 

Report on Frontier Mail Accident ! (Deb. 9, Vol. XXXVII. 12-12-2(03) 
(Deb. I. Vol. XXXVlJ. 11-12-2003)! ColI23-2S 
CoL 209-10 ! Foreip Debt 

RkdorDroushtAtfectedBPLFamUies i (Deb. 9, Vol. XXXVII, 12.12-20(3) 
(Deb. 14, Vol. XXXV Ill. 19.12-2003) \1 CoI.262~ 
Cal. ~ I Foreipt Educ:atiOMllnstitules 

SAARClnfomJlllionMiniltersComerenc:e I (Deb. 12. Vol. XXXVIII.17-12-200l) 
(Deb. I, Vol. xxxvn. 11-12-2003) ! Co1.375-11 
CoI.3SO-S1 i Need to clear Achankovil Pambe-Vaiparu 

Separare Territory for K.aIbmiri Pandils I river link scheme in Tamil Nadu 

~i3~ Vol. xxxvn, 09-12.2003) ~~~1. xxXvn. 03-12-2003) 
Col. 492-93 

Smuglina of Liquor . 
(Deb. I. Vol. XXXVII, 02.12.2003) ! PoorCondltiooofESI Dispensaries 
Co1.115-16 II (Deb. 10, Vol. XXXVII, lS-12·2OG3) 

. Col. 366 
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Upgradation of Madurai Airport 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 187 

Utilization of Forest Area in Tamil Nadu 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 322-23 

Establishment oOOver Basin Organisation 
(Deb. 5, Vol. XXXVII, OB-12-2oo3) 
Col. 24748 

Exploration of Minerals l7YGSI 
(Deb. 11, Vol.XXXVUI, 16-12-2003) 
CoI.2S4-S6 

MatteDlMr, Sbri VUu Export of Steel 
Age Umit for Board Examinations (Deb. 9, Vol. XXXVII, 12-12-2003) 

(Deb. 12, Vol. XXXVIll, 17-12-2003) I Col. 258-59 
CoL 239-<40 External Conunercial BOlTOwings 

B fFresh P ..., I' I (Deb. 4, Vol. XXXVII, 05-12-2003) an 0 01U0 10 nvestment 
(Deb. 9, Vol. XXXVII, 12-12-2003) Col329-32 
Co1.207~S I Fall in ExportofTea 

. I (Deb. 9, Vol. xxxvn, 12-12-2003) 
Benami Transactions (Prohibition) Act, I Col. 160 

1988 
(Deb. 4, Vol. XXXVII, 05-12-2003) Financial ResultsofLiC 
Col 355-56 (Deb. 4, Vol. XXXVII, 05-12-2003) 

. Col. 29s-97 
Censorship Certificate for Entries in 

Festival 
(Deb. 13, Vol. XXXVlI1.IS-12-2oo3) 
Col. 348 I 

Findings of MDMA 
(Deb. 1, Vol. XXXVII, 02-12-2003) 
Col. 201 

. I Foreign Accounting Firms 
Comfort for Au Travellers I (Deb. 4, Vol. XXXVU, 05-12-2003) 

(Deb. IS, Vol. XXXVIIl,22-12-2003) Col 77-78 
Col. 195 

Gold Coins Distributed to Employees of 
Committee on Recruitment Refonn EPFO 

(Deb. 6, Vol. XXXVIr, 09-12-2003)~. (Deb. 10, Vol. XXXVu, 15-12-2003) 
Col. 133 Col. 340-41 

Conference for Amendment to lPC 
(Deb. 16, Vol. XXXVIII. 23-12-2003) 
Col. 24 1-42 

Growth of Automobile Industry 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 85-93 

Decrease in Poverty Ratio in Rural Areas I Holding of Foreign Equity in NDTV 
(Deb. 6, Vol. XXXVII. 09-12-2003) i (Deb. 8, Vol. XXXVU, 11-12-2003) 
Col. 204-09 Col. 256-57 

Disaster Management Committee I Indian Aid to Afghanistan 
(Deb. II. Vol. XXXVII1. 16-12-2003) I (Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 84-88 I Col. 323-24 

Disinvestment in NFL !Industrial Finance Corporati9n of India 
(Deb. 2, Vol. XXXVII, 03-12-2003) I (Deb. 14, Vol. XXXVIll, 19-12-2003) 
Col. 391-92 i Col. 226 

Disinvestment ofHPCL, Bf'CL, and (OC ! Industrial Growth 
(Deb. 2. Vol. XXXVlI, 03-12-2oo3)! (Deb. 14, Vol. XXXVIII, 19-12-2003) 
QIl.427-28 I Col. 58-60 
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Institutions fOr Training 10 Construction I Performenc:e Enhanclna Drup 
Workers {Deb. 16, Vol. XXXVIII,23-}2.2003) 
(I)eb. 5. Vol. XXXVII. 01-12·2003) Col 190-91 
CoI.9S-9I Permanent Membership in UNSC 

IDsuranceScbemeforChiidLabour . (Deb. 1, Vol. XXXVll. 1()..12-2003) 
(Deb. ~, Vol. XXXVII. 01-12-2003) I Col 110-81 
Col. 301 I . 

tuue of New Coins Prices of Steel 
g:~""VoI. XXXVIll. 19-12-2003) g:;·~i1. XXXVIII, 22-12-2003) 

Load Dispa:h CentnfI by POeI , Pricing Policy on Transportation of Fuel 
(Deb. I, Vol. xxxvn, 11-12-2003) I (Deb. I, Vol. XXXVII, 11-12-2003) 
Col. 344 I .Cot65-66 

NthonaI Civil Aviation DcveloprncatFund ! Production oflron Ore 
(Deb. to. Vol. XXXVll, 15-12-2003) I (Deb. )S, Vol. XXXVIII. 22-12-2003) 
Col 222 I Col. ~I 

NatioaaI FCl1l1iz.er Corporation Ud. Production ofKharif 
(Deb. I, Vol. XXXVII. 02-12-2003) \" (Deb. 10, Vot. XXXVII, 1~12-2003) 
Col.21l-12 Col. 403.04 

National PIum1accuticaI Pric:inc AudIority i Profitable Airpons 
(Deb. 11, Vol. XXXVlI1, 1~12-2003)! (Deb. 10, Vol. XXXVII. IS-12-2093) 
Col 241-49 I CoIA1S.l6 

Need 10 annt cloarance for upgrading Ihc: ! Ratio ofOflk« and Staff 
Airport at N.,.. MabIrashtra to -I MuitiModIllnlernatioMlHubAirport (Deb. 6, Vol. XXXVII, 09-12-2003) 
(MUR 371) • Col. 119 
(Deb. 3, Vol. XXXIX, 03-02-2004) il RBI Reserves with Foreip88nb 
Col. 71-72 (Deb. 14, Vol. XXXVIII. 19-12-20(3) 

Noed to include Halba, Halbi, Oowar~ I Col. 256 
GawIri and MaDaalepUlSlCcutes in I ~ofRadioCommiaee 
the ScbeduIed Cates and ScMduIed (Deb. 3, Vol. XXXVu. 04-12-2003) 
Tribes Order (Amendment) Bill " CoL 340-53 
(MUR377)-
(Deb. 16, Vol. XXXVW, 23-12-2003) I Recruitment of Additional WotUn 
Col.404-05 (Deb.l3. Vol. XXXVllI, .... 12·2001) 

OuataDdina duel recovered by NTPC I CoL219 
tom SE8I Reduaion in Price of AU 
(Deb. I, Vol xxxvn. 11·12·2003) (Deb. 15, \\)l. XXXVDl,22·1l·2003) 
ColI07-11 Col 110 

Pendiaa Sc. Power ProjoctJ Replltion for Helicopter 0pad0cI 
(Deb. 3, Vol xxxvn. 04-12-2003) (Deb. s. Vol. xxxvn.0I-12-2003) 
Coi.3:H-32 CoI.l'n.71 
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Remuneration System for Brokers and 
Agents in Insurance Business 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. ISS 

Reservation of Coaches by Private Parties 
for Special Occasions 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Co1.l74-75 

Revision ofHaj Subsidy 
(Deb. S, Vol. XXXVIl, 08-12-2003) 
Col. 322-23 

Sagar Mala Programme 
(Deb. 2, Vol. XXXVII, 03-1·2-2003) 
Col.28S 

Sale of Vintage Jwnbos 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 77-78 

Seminar on Industrial Relations 
(Deb. IS, Vol. XXXVIII,22-12-2003) 
Col 22 1-22 

Sending Children to Schools 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col.I 18-19 

Setting up of Broadcasting Regulatory 
Authority 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col 87 

Slwn Rehabilitation Project (SNQ) 
(Dc.b. 16, Vol. XXXVIII, 23-12-2003) 
Col. 92 

Survey Conducted by National Instituli 
of Ocean Technology 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 277-78 

Task Force on I.T. 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 203 

Taxes on Foreign Telecasting Companies 
(Deb. 9, Vol. XXXVU, 12-12-2003) 
CoI.2S2-53 

Theft of Vehicles 
(Deb. 16, Vol. XXXVIII. 23-12-2003) 
Col. 143-4S 

Trade Balance 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col 23740 

TRAI Direction for Voice Mail Services 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 109-10 

Training 10 Senior Police Officers by FBI 
(Deb. 6, Vol. XXXVII, 09-12~2003) 
Col. 133-34 

Tree Plantation in Wasteland 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 178-79 

Uniform Rate of Drugs 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 34-3S 

Visa to Foreign Tourists 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 131-32 

Sporting Ties with Pakistan 
(Deb. 1. Vol. XXXVII, 02-12-2003) Widening of ROB in Narendra Nagar 
CoL207~ (Deb. 13, Vol. XXXVIII, 18-12-2003) 

Col. 333-34 
Sports Authority of India in Nagpur . 

(Deb. 16, Vol. XXXVIII, 23.12-2003) Withdrawal of Volume Discount Scheme 
CoI.304-0S (Deb. 13, Vol. XXXVlll. 18-12-2003) 

Col. 22S-26 
Sports Events in J&K 

(Deb. 11, Vol. XXXVIII, 16-12-2003) Nalk, Sliri A. Veakatelh 
Col. 231-32 Agreement with European Union in 

State Finance Corporatc5 
(Deb. 4, Vol. XXXVll, OS-12-2oo3) I 
Col.213-14 . 

Navigation Field 
(Deb. 12, Vol. XXXVIH.17-12-20(3) 
Col. 277 



510 LOK SABHA 

Agri-Export Zones I Export Target 
(Deb. 10, Vol.XXXVn, 15-12-2003) (Deb .• , Vol. XXXVII, 05-12-2003) 
CoL 427-21 I Cot.l93-9S 

Amount Allocated Under AUWSP Foodgrains Stock 
(Deb. I, Vol. XXXVII.. 02-12-2003) I (Deb. 4, Vol. XXXVII.. 05-12-2003) 
Col. 139 CoI.331-34 

Awillbility ofo. to Fertilizer Units Four Lening oOlationai Highways 
(Deb. II. Vol. xxxvm, 16-12-2003) (Deb. 2, Vol. XXXVII, 03-12-2003) 
Col 177-71 . Col. 23 1-32 

Ban on bauitment ofClab I! Generic Medicines 
(Deb. 16, Vol. XXXVIII, 23-12-2003) (Deb. 6, Vol. XXXVII. 09-12-2(03) 
Col 229-30 I Col249 

Building of Ain:rafts C8I1'ieB Hearings ofBIFR 
(Deb. 13, Vol. XXXVllI, 11-12-2003) (Deb. 4, Vol. XXXVII, 05-12-20(3) 
Col. 177-71 I CoI.29S 

C II S d T ·· Heritage Tourism 
entre 'I pODloro ranung Ii (Deb. 10, Vol. XXXVII, IS-12.2003) 

ProgI811UDeS ofFPl Col. S6-SI 
(Deb. IS, VoL XXXVlIl,22·12·ZOO3) I 
CoLIOI~3 imponofPepper I (Deb. 14, Vol. XXXVIII, 19-12-20C)J) 

OWlenaa before Exponas i Col. 233-34 
(Deb. 4, Vol. XXXVll. 05-12-2(03) ! --' M-..l.· S"~ fi 
CoL300~U I Insuranc:c .. AI .... dana c. __ or 

I Handloom Weavers 
Comprehensive LcgisIatioR for the SSt 'I (Deb. 14, Vol. XXXVI1l, 19-12-2(03) 

Sedor Coli J 1-13 
(Deb. 6, Vol. XXXVII, 09· J 2-2003) I Launch .. ofNew Road Project 
Col 35-)7 ! (Deb. 4, Vol. XXXIX, 04-02·2004) 

Consortium of Apparel Export ! Col 71-10 
(Deb. 14, Vol. XXXVIII, 19·12-2003) 11..eIkin& ofQucstion Papers 
Col. 267-69 [ (Deb. 7, Vol. XXXVII. 1()")1·2003) 

Cri.is in Powerloom Industly 1 Col. 293 
(Deb .•• , Vol. xxxvm, 19.]2.20(3) I Licence 10 Telec:om Playen 
Col 32·34 . I (Deb. 7, Vol. XXXVU. fO-I2-2oo)} 

Diversification of Oops , Col. 324-25 
(Deb. 10, Vol. XXXVII, 15·12-2003) I M8mlhIcturingofJetDefloc:torCan 
Col4ll·]2 I (Deb. I, Vol. XXXVII, 11-12-2(03) 

Expert Commictee to Auest WIrer Flow I Col. 200-0) 
at Biligundlu IIId Meaw I Mahclkar CommiUec 
(Deb. 5, Vol. XXXVII, 01-12-2003) Ii (Deb. 12, Vol. XXXVIII, 17·12·2003) 
Col .. 144-4S Col. 61 

Export Decline in Omnmtl I Medkines CD AlDS.htientI 
(Deb. 9, \VI. XXXVII, 12-12-20(3) 1 (Deb. 12, Vol. XXXVIlI, 11·12·2003) 
CoL ~ i CoU7S-76 
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Mid-day Meal Scheme . Telephones to Village Panchayats 
(Deb. 2, Vol. XXXVII, 03-12-2003) (Deb. 7, Vol. XXXVII, J.O-I2,:,2oo3) 
CoL 334-35 CoI.22S-26 

Mobile Train Radio Communication 
Syuem in Trains 
(Deb. 3, Vol. XXXVII. 04-12-2003) 
CoL9S-96 

Tribals Co-operative Marketing 
Development Federation 
(Deb. 14, Vol. XXXVIlI.19-12-2oo3) 
CoL lSS-88 

National Honiculture Board UN Resolution of Right to Self 
(Deb. 10, Vol. XXXVII, 15-12-2003) Determination 
CoL24G-46 \ (Deb. 7, Vol. XXXVII, 10-12-2003) 

Orders for Procurement of Indigenous Col. 280 
Defence Equipments I Vi I' fRadial' Safety N 
~;i.7:1. XXXVII1,18-12-2oo3)! I~~:.';, Vol. ~~~VIl. 10-~O(3) 

I Col. I S6-57 
Power Generated through Renewable I 

EneraY Sources Winding up of Metro Channe 
(Deb. 8, Vol. XXXVII, 11-12-2003) (Deb. 3, Vol. XXXVII, 04-12-2003) 
CoL 267-74 CoL 20W9 

Pradhan Mantri Gram Sarak Yojana 
(Deb. I, Vol. XXXVII, 02-12-2003) 
CoI.201~ 

Rail Tickets on Phone Calls 

Withdrawal of Purchase Preference from 
State owned Company 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 74-7S 

(Deb. 13. Vol. XXXVIII,18-12-2oo3) Wortahop on Rural Housing and Habitat 
CoL 343-44 (Deb. 6, Vol. XXXVII, 09-12-2003) 

Resident Welfare Association Col. I 77-7S 
(Deb. 16, Vol. XXXVIII, 23-12-2003) NaIk, SlariAii Mobd. 
Col. 162-63 Joint Parliamentary Committee OD the 

Seizure oflsraeli DefClXlC Equipments Functioning of Wakf Boards - Ninth 
(Deb. I, Vol. XXXVII, 02-12-2003) and Tenth Reports - Laid 
Col. 71 (Deb. 12, Vol. xxxvm, 17-12-2003) 

Services provided by BSNL and MTNL I Col 407 
(Deb. 2, Vol. XXXVII, 03-12-2003) I StandingCommitteeonHumanResource 
Col. 271-72 Development - Hundred-forty second 

SharinaoflnfonnationbetweenChinaand. to Hundred forty seventh Reports -
India on Agriculture I Presented 
(Deb. 10, Vol. XXXVII, IS-12~2oo3) (Deb. 9, Vol. XXXVII, 12-!2-2oo3) 
Cal lSI Col. 298 

Sinking of Ships 2 2003) Naik. Slari Shripad tnso 
(Deb 8 Vol XXXVII, 11-1 - . 
CcI.53.s.. . De= for Supplementary Grants -

Symposium on waterxMvanaal1l ~~1~2oo3) I (Deb. 7. Vol. XXXVII. 10..12-2003) 
(Deb. 1 S, Vol. XX, I Col. 360 
Co1.14S 
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Taxation Laws (Amendment) Bill· IDt. 
(Deb. 4. Vol. XXXVD, 05-12-2(03) 
Col 401 

CIoIUI"C orOtto India Limited 
(Deb. IS, Vol. XXXVDl, 22-12-2003) 
Co1.211 

TautioD Laws (AmIIadment) Ordinance· Collection of Income Tax from North-
Laid Eastern States 
(Deb. 4, Vol. XXXVII, 05-12-2(03) (Deb. 14, VoI.XXXVIII,19·12·2OO3) 
Col407-G1 Col. 71-10 

NanIa, su.u..... Computerization in Mines 
eemr.JSMRof"FundstoDRDASchemcs (Deb. 6, Vol. XXXVlI, 09.12.2(03) 

(Deb. II \\)1. XXXVlIl, 16-12-2003). Col 176-77 
ColIOl-io I Condition ofeuu.ck-Paredeep National 

n-' • Cond' . f Po loom I Highway 
~iOnItiD& ition 0 wei' (Deb. 7, Vol. XXXVII. 10.12-2(03) 

Sector I Col 291-92 (Deb. 4, Vol. XXXVII. OS-12-20(l3) 
Col20S-07 , Condition ofNationaI Highway 

I (Deb. 7, Vol. XXXVll. 10-12.2(03) 
Deve~«Tourism in NOf1b Easrem i Col261 

States I Decline in Fish Production in Orissa 
~;,~~ Vol XXXVlII,22-12-2(03) j (Deb. 10, Vol. XXXVII, 15-12-2003) 

\ Cot. 4()4.05 

HandIoom Societies ! DFID AssisCance 
(Deb. 9, Vol. XXXVII. 12-12-2003) 'I (n-&. 4 Vol XXXVII 05-12.2(03) 
Col 127-42 ~. , 0 

I Cot. 291-99 
Implcmeotatioo ofWlIkf Act. 1995 I . 

(Deb. 10 Vol. XXXVlL 11-12-2(03) l DO:~ Produc:tlon of Imported 

CoLI6J.64 I (Deb. II, Vol. XXXVDl,I6-12-2003) 
Power Projects Funded by PFC in APIm i ColI77 

(Deb. 13. Vol. XXXVlll, 11-12-2003) ! Eat Coat Zone 
ColIOS-Ol , (Deb. I. Vol. XXXVII. 11-12-2(03) 

Recruitmcat in Railways ! Col36S 
(Deb. 3, Vol. XXXVII. 04-12-2(03) 1 Electronic F.:ilitiet in POll Offices 
CoL 147 I (Deb. 12, 'WI. XXXVID, 17.12·2003) 

RmdentiaJ Schools for ST SnJdenls I Col. 211 
(Deb. 14, Vol. XXXVIII, J9-12-2003) I Exportof£aaineerinJOoods 
Col 101-03 I (Deb. 9, Vol. xxxvn, 12-12-2003) 

Nayak, SUtAuata I Cot. 61 
Aaivities of CAPART in Orissa I Financial Packa&e for NapJand 

(Deb. 1, Vol. XXXVII. 02-12-2003) I (Deb. 4, Vol. XXXIX, ~2·2004) 
Coi.117-18 I CoL3~1 

CaIcraI Excise DutyCoflected from Oriua I Gause Conversion Work Pond\ns under 
(Deb. '., Vol, XXXVU, OS·12.2003) I East Coast RaIlway 
Col. 226-27 (Deb. 3, Vol XXXVII, 04-12-2003) 

Col. 339 
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ltIegal Occupation of Indian Mill5ion I NeedtoexpeditecompletionofBanspani-
Building in Pabstan I . Daitari railway tine in Orissa(MUR 377) 
(Deb. 2. Vol. XXXVII, 03-12-2003) I (Deb. 16, Vol. XXXVll~,23-12-2003) 
CoI.261-69 Col 397 

ImprovementinthePerfonnanceofSEBs Need to provide connectivity to 
(Deb. 8, Vol. XXXVlI, 11-12-2003) BhubaneswarAirportwi1hVaranasi via 
Col. 62-63 Gaya and upgrade it as an InIemItionaI 

Improveme~t ofBhubaneswar-Puri Road Airport to promote tourism in the state 
(Deb. 7, Vol. XXXVII. 10-12-2003) I (MUR377) 
Col 110-11 (Deb. 4, Vol. XXXIX, 04-02-2004) 

In<:entives to Rural Postal Staff I CoL 290-91 
(Deb. 4, Vol. XXXIX, 04-02-2004) Need to set up additional LPT centres in 
Col, 49-S1 I Keonjhar Parliamentary Constituency 

Increase in Livestock Population , i and also upgrade the existing All India 
(Deb. 10) Vol. XXXVII, 15-12-2003) I Radio Station (MUR3n) 
Col, 359 ' (Deb. 11, Vol. XXXVIII, 16-12-2003) 

Indo-China Border Issue I Col. 307-08 
(Deb. 2, Vol. XXXVII, 03-12-2003) ! Passenger Amenities at Delhi Railway 
Cot. SO-S2 ! Stations 

KhadiSector (Deb. 3, Vol. XXXVII, 04-12-2003) 
(Deb. I, Vol. XXXVU; 02-12-2003) Col. 71-72 
Col. 192-96 I Pollution by Sponge Iron Plants 

Loss Making Jute & Textiles Units (Deb. 10, Vol. XXXVII, 15-12-2003) 
(Deb. 4, Vol. XXXVII, 05-12-2003) Co1.39-40 
Col. ~ I Ports as Logistic Hub 

Malaria and leprosy Eradication"l' (Deb. 12, Vol. XXXVIlI,17-12-2003) 
ProgramIIIeS Col. 167 
(Deb. 4, Vol. XXXIX, 04-02-2004) I P . S' pft";~'pat" b·t rlvate ector ....... 1 IOn m I ways 
Col. 89-90 ! (Deb. 3, Vol. XXXVII, 04-l?-2003) 

Mid-day Meal Scheme I Col. 374 
(Deb. 2, Vol. XXXVII, 03-12-2003) i. . .. 
Col. 334-35 1 PrIvate UmversltlCS 
.' I' (Deb. 12, Vol. XXXVIII,17-12-2003) 

Mmcs to OrISSll Col 309-11 
(Deb. 1 Vol. XXXVII, 02-12-2003) I . 
CoL ld6s ; Privatisation of Hindu stan Zinc Limited 

. : (Deb. 12, Vol. XXXVIII,17-12-2003) 
Naxaltsm: 

(Deb. 1, Vol. XXXVII, 02-12.2003)! Col. 269-70 
Col. 178-81 j Privatisation of NT PC 

e*t earmarkaminimumoflSpercent i (Deb. 3, Vol. XXXVII, 04-12-2003) 
N of:e allocations under PMGSY for i Col. 293 

improvement of the existill8 main roads i Production ofAluminiurn 
in the States (MUR377) j (Deb. 6. Vol. XXXVII, 09-12~2003) 
(Deb. 8, Vol. XXxvn, 11-12-2003) I Col. 66 
Cot. 401-08 ! 



514 LOK SABHA 

Production of Good Quality Coal I Stralqic Storage of Petroleum Productl 
(Deb. I, Vol. XXXVII, 02-12-2003) I (Deb. 8, Vol. XXXVII, ll-12-2003) 
Col. 39-41 CoI.3S5-S6 

Production of Steel in Tenth Plan ~ Structural Adjustment Loan 
(Deb. IS, Vol. XXXVIII, 22-12-2003) II' (Deb. 4, Vol. XXXVII. 05-12-2003) 
Col. llW9 CoL 46-47 

Production, Import and Export ofMinenls I Teesra Hydro Electric Project 
(Deb. 16, Vol. XXXVIll.23-12-2003) , (Deb. 3, Vol. XXXVU, 04-12-2003) 
Col. 171-16 Col. 154 

Promocion to ProcIuctioD and ExpOrt of Transfer of Customers to Unviable 
Steel by IDdo-China Joint Group Distributors in KamaIU.a 
(Deb. 10, Vol. XXXVU, 15-12-2003) ! ~~:' Vol. XXXVII, 11-12-2003) 
Col416 I 

Public Sedor Fertilizer Units : VPTs in Orissa 
COeb.16, Vol. XXXVIlI.23-12-2003)! (Deb. 7, Vol. XXXVII, 10-12-2003) 
Col 132--34 ! Col. 204 

R '1 p.. . ehh·· h d I VRSinlTOC 
a~~ts In attlsaar an 1 (Deb. IS. Vol. XXXVIII. 22.12-2003) 

(Deb. S. Vol. XXXIX, 05-02-20(4); CoI.6I 
CoL 125-28 ! Waitina List ofTclcphone COnnection in 

! Orissa 
Rail Projects in Orissa I (Deb. 2. Vol. XXXVII, 03-12-2(03) 

(Deb.B. Vol. XXXVIII, .1-12.2003) l Col307-09 
Col. 275-12 i NitiJIa Kllaar, Sllri 

RacrvIIlioo Policy for SCsISTs and OBCt I ApprQpriation (Railwa ) B 'll2004 _ Int. 
(Deb. 14. Vol. XXXVIlI, 19-12-20(3)! (Deb. 3. Vol. XXr.X. ·03"()2.2004) 
Col 112-&3 \ Col216-19 

R.esuucturina of Ptan&8tion Oper8tion 'A . J (R', ) V 
(Deb. 4, Vol. XXXVII, 0S-12-2003): p=~~~ 200:~:Y5 ote on 
Col.3J6..37 ! (Deb. 3, Vol. XXXIX, 03..02-2004) 

Rctrenchmem ofWorkcn from lniption! Col21~-16 
Projects ofOrilsa I Demaads for Supplementary Gnnts 
(Deb. 10, Vo\. XXXVII, 15-12-2003) (RaiIways).2003.2004 
CoL 220-22 (Deb. 2, Vot. XXXJX,30-0I-l004) 

Settina up ofConsU1t.anc) Subsidiary by Col. 19-20 
NHPC I t.rim8udpt(RaiIway)-2004-2005 
(Deb. I, Vol. xxxvn, 1I-12-2oo3)! (Deb. 2. Vol. XXXIX. 30-01-2004) 
CoL 172-73 i CoI.I0020 

Seuina up ofField ~ublicity Units I Interim Budaet (RaUway) • General 
(Deb. 13. Vol. XXXV1Il. 11-12-2003); DiscU$Sion Demands for Gruts on 
Col 103 I· Accounl-(Raitway), 2004. -200S 

c-<_ f P t' __ • I Col'-' Demands for Suppiemenbuy GrantI--
-~ ~P;Ulona .... es In (RailwIay),2003-2004and DemIads for 

(Deb. 7, Vol. xxxvn. 10.12-2003) ~ ~~~d3~~f::) 
CoL301~ CoL 196-214 
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Railways (Amendment) Bill, Railway 
(Second Amendment) Bill, Railway 
Protection Force (Amendment) Bill, 
2003 and Resolution Re : Approval of 
Recommendations in the Eighth Report 
of Railway Convention Committee -
Consid. &. Pass 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
CoL 476-10, 517-20 

Recent Incidents ofviolence in Assam and 
some ocher pans of the country due to 
recruitment policy of the Railway -
Contd. (OUR 193) 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 608-26, 629-36 

Reported: Need for speedy 
implementation of various ongoing 
Railway .Projects in the State ofKeraia 
(CA) 
(Deb. IS, Vol. XXXVlll,22-12-2oo3) 
CoL 293-94, 302-05 

Osmaal, Sbri A.F. Coli. 
Amendment in Contract Labour System 

(Deb. )0, Vol. XXXVII, 15-12-2003) 
Col. 29-36 

Area Intensive Programme 
(Deb. 12, Vol. XXXVIII, ) 7-12-2003) 
CoU2-84 

Break up of Punjab WakfBoard 
(Deb. 13, Vol. XXXVIll,II-12-2oo3) 
Col 317-90 

Charter Fare on Haj Yatra 
(Deb. I S, Vol. XXXVIIl, 22-12-2003) 
CoI.IS2-53 

Concession to Passengers/Students 
(Deb. 13, Vol. XXXVIII, 11-12-2003) 
CoL 231 

001 AIR Transmitters in Border States 
(Deb. S, Vol. XXXIX, OS-02-2004) 
CoI.SS-76 

DepartmentS of Urdu 
(Deb. 12, Vol. XXXVIIl,17-12-lO(3) 
CoI.363-6S 

Doordarsban Channels through Cable 
(Deb. S, Vol. XXXIX, 05-02-2004) 
Col. 160 

Establishment ofVed Pathshalas 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 202 

Fake Ayurvedic and Homoeopathic: Drugs 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 12-14 

Financial Plans for National Highways 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
CoL6S-66 

Guidelines by CERC 
(Deb. I, Vol. XXXVII, 11-12-2003) 
Col. 42-43 

lSI Activities 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 74-7S 

Monuments destroyed in Gujarat 
(Deb. IS, Vol. XXXVIII,22-12-2003) 
Col 247-49 

Naxalism 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 178-81 

Port Transit Facilities by Bangladesh 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
<A1.287~1 

Production ofBio-Fcrtilizers 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
CoL 161-62 

Protecting of Monuments 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 223-30 

Sahitya Akademi Awards 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col.~ 

Selection of Dealers by IOCL and IBP 
(Deb. 13, Vol. XXXVIII. 11-12-2003) 
Col. 116 

Terrorist Activities 
(Deb. I, Vol. XXXVII, 02-12-2003) 
<AI. 155-58 
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Traffii: Right to Foreign Airlines I Disinvestment of IOCLand Other PSU 
(Deb. IS, Vol. XXXVIIl,22-t2-Z001>jl (Deb. 1, Vol. XXXVII. 04-12-2(03) 
Col. 191-201 CoL 221-22 

Owaisi, Slari Salta. SaIa...... Dividends to Stock Holders of Banlcs 
Agreement for Free Trade with ASEAN I ~.~~o1. XXXVIJI, 19-12-2(03) 
~~a I . 
(Deb. 2. Vol. XXXVII, 03-12-2003) I Duty Free Shops It AirpOrtS 
CoI.ll4-IS I (Deb. 10. Vol. XXXVII. lS-12-200l) 

r ___ ' . I Col. 71-79 All India Common Entrance r..utllinllbOn 

(Deb. 2. Vol. XXXVII, 03-12-2003) I FDt in Banks 
Col. 1»31 (Deb. I •• Vol. XXXVIII, 19-12-2(03) 

! CoI.2.S9 
ATM of Banks ! Futures Trading in Gold and Silver 

(Deb. 9, Vol. XXXVII, 12-12-2(03) 1. (n... .. 9 Vol XXXVII 12-12.20(3) 
CoLa 

CoL 7S·76 I ~... . 
Ban on Use and Import of Mercury GJobaJ TouriBm 

(Deb. S, Vol. XXXVII, 01.12-2(03) I (Deb. is, Vol. XXXVUI. 22-12-2003) 
Col. Sl-a) ! Col. 11J.. 75 

Closure of Post Offices I Growth of Advertisemenrs Industry 
(Deb. 12, Vol. XXXVIU, 17-12-2003)! (Deb. I, Vol. XXXVII. 11.12-2003) 
Col. Sa.al I Col.207.oa. 

Closure ofTourism Of'fic.e It Tel Aviv I Health Ministers Conf~ 
(Deb. 10, Vol. XXXVII, 15-12-2003). (Deb. 2. VOl. XXXVII, 03-12-2003) 
Col. 222-23 I Col. ~7 

Committee for Agricu .. Markelina II. T. Evasion by Cable Operaton 
(Deb . .s, Vol. XXXVII. 08-12-2003) i (Deb. 9, Vol. XXXVtl, 12-12-2003) 
Col 2 10-12 i Cot261~ 

Committee on Air Space ~ ! Inclusion ofCasle in OBC_ List 
(Deb. S, Vol. XXXVII., 01-12-2003)! (Deb. 13, Vol. XXXVIII, 11-12-2003) 
Col 192-93 : Col. 328-32 

I 

Communialtion Networt to Flash ~idcnt ! Indo-IRn Strate,lk Dialosue 
ltelatingNews . I (Deb. 12. Vol. XXXVlII, 17-12-2003) 
(Deb. 8, Vol. XXXVII, 11-12-2003) 1 Col,271 
Col. 102-03 i Insurance and Marketma Schemes for 

Conference of Labour Miniscen ! Handloom Weavers 
(Deb. S, Vol. xxxvn, 0'-12-2003) I .(Deb. 14, Vol. XXXVIII,I9-12·2001) 
Col. 213 , Col. 111-13 

! 
Decline in Conviction RIle i Kenyan Pipeline Company 

(Deb. 6, Vol. XXXVII, 09-12-2003) I (Deb. I, Vol. XXXVII, 11-12-2003) 
Col. 6&-69 I Col. 341 ' 
~ CooperItion wid! Brazil , l..Iunc:bl"lofDD-NewsChlnneI 

(Deb. 5, Vol. XXXIX, O.s-02~2004) I (Deb. 3, Vol. XXXVII. 04-12-20(3) 
Col. 142-") Cot 103-04 
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Launching ofINSAT-3E I Recommendations of Radio Committee 
(Deb. 2, Vol. XXXVII, 03-12-2003) (Deb. 3, Vol. xxxvn, 04-12-2003) 
Col. 44748 I Col 340-53 

MoU between SIDBI and Oriental Bank Reduction in Price of ATF 
of Commerce (Deb. IS, Vol. XXXVIH, 22-12-2003) 
(Deb. 4, Vol. xxxvn, 05-12-2003) I Col. 110 
Col. 297 Refonn Strategies by ADB 

National Nutrition Mission (NNM) (Deb. 4. Vol. XXXVII, 05-12-2003) 
(Deb. 7, Vol. XXXVII, 10-12-2003) Col.l00-I)J 
CoI.~7 Revision ofHRD Norms 

Nation_\, Research Development (Deb. 3, Vol. XXXVII, 04-12-2003) 
Corporation ProgrammeslProjects Col. 84-85 
(Deb. 7, Vol. XXXVII, 10-12-2003) I SBISchemesforNRl 
Col. 295-97 ! (Deb. 4, Vol. XXXVII, 05-12-2003) 

National Tax Tribunal I Col. 230-31 
(Deb. 4, Vol. XXXVII, 05-12-2003) I Setting uP of Labour Commission of South 
Col. 34445 Asian Region 

New Emission Nonns for Vehicles I (Deb. 10, Vol. XXXVII, 15-12-2003) 
(Deb. 12, Vol. XXXVIII, 17-12-2003) Co1.356 
Col. 3 13-14 I Setting up of National Urban Academy 

Oil and Gas Exploration in Bangladesh I (Deb. II, Vol. XXXVIIJ.I6-12-2oo3) 
(Deb. 13, VoI.XXXVIII,18-12-2003) ,I Col. 229-30 
Col. 346-47 I Swarojgar Credit Cards 

PJ.netary Mission I (Deb. 4, Vol. XXXVII. 05-12-2003) 
(Deb. 7, Vol. XXXVII. 10-12-2003) 1 Col. 365-67 
Col. S~ : Telecom Services 

Postsrrelegraph OffICCS and Telephone! (Deb. 7. Vol. XXXVII. 10-12-2003) 
Exchanges in AP ! Col. 233 
(Deb. 12, Vol. XXXVIII,17-12-2oo3) i Upgradation of Airports 
Co1.29S I (Deb. 5, Vol. XXXVII, 08-12-1003) 

Private Participation in Running 
Sec~ndary Schools in Rural Areas 
(Deb. 2, Vol. XXXVII. 03-12-2003) 
CoI.36~ 

Col 277-78 
Use of Solar Energy to Save Forests . 

(Deb. 13, Vol. XXXVlII. 18-12-2003) 
Col. 3840 

Processing of Opium Utilization of Funds 
(Deb. 14, Vol. XXXVIII. 19-12-2003) (Deb. II, Vol. XXXVlII 16-12-2003) 
Col 229-31 i Col. 94-96 

Production of Wind Power I Vacant Posts ofVice-ChancellorS 
(Deb. 3, Vol. XXXVII, 04-12-2003)! (Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 294-9S I Col. 196 

Recommendations ofMCI I World .Bank Loan to POeI 
(Deb. 7, Vol. XXXVII, 10-12-2003) (Deb. 13. Vol. XXXVIII. 18-12-2003) 
Col 191 1 Col. 223-26 
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Pal, Dr. MUeIMIra Slap I Private Banks in Maharuhtra 
Bilingual forms in UTI (Deb. 14, Vol. XXXVlll. 19-12-2003) 

(Deb. 14, Vol. XXXVIII, 19-12-2003) CoI.I06-07 
Col 294 

Developmenl of Airstrips in Uu.r.x:hal 
(Deb. S, Vol. XXXVII, 01-12-2003) 
Col 113-74 

Funds to Stares for Conmuction ofDems 
(Deb, 10, Vol. XXXVII. 15-12-2003) 
Col212-16 

funds to Slates under Non-Plan Schemes 
(Deb. 14, VoJ. XXXVlU, 19-12-2003) 
Col lSI 

Rail Projects in UttannchaI 
(Deb. I, Vol. XXXVII, 11-12-2003) 
Col 166-67 

Telecom Servic:es 
(Deb, 7, Vol xxxvn. 10-12-2003) 
Col 233 

.... Sl .. t ........ 
Action Taken Report on m. Report of 

loint Parliamentary Committee on 
Stock Market Scam and Matters 

Interim Budget (General) 2004-200S; i Rel8tingThereto(DUR 193) 
Demands for Grants on A«:ount (Deb. IS. Vol. XXXVIII. 22-12-2003) 
(Genaal)2004-200S; _DemMdsfor Col.4Q.Q 
SupplemerdayGnnls(GeaeraJ)200J- Amendment in Contract Labour s--
2004 - Cut Motions J-'" 
(Deb. 4. Vol. XXXIX, ~-2004) I ~~~s VoJ. XXXVII, 15-12-2003) 

CoI.3~ I Mqhdoot Cards Commiaeem PlDIicACIIXUIb-fifty-fiftb 
(Deb. 12, Vol. XXXVIU 17-12-2003) to Fifty-rewnlh Reports -. ...... 1Ied 
Colll4-IS ' (Deb. 10, Vol. XJC~VIl. 15-12-2003) 

Col 431-33 
Constitution (N inety-seventh 

Amendment) Bill - (Amendment of 
articles 7S, 164, inIertioIl ofnew.ucle 

Need to provide compensation to the 
families of Defc:nce penoMel killed 
while defend .. the Borders at 1* ~i1h 
tbe compensation liven to K.argil 
MIrtyrs(MUR377) 361B aad amendment ortbe Tondl 
(Deb. S, Vol. XXXVII, 01-12.2003) Schedule) - CotIIicL a Pea 
Col 350 I (Deb. 11, Vol. XXXVIII. 16-12-2003) 

N-~ • ..<.1..' Id' Col 324-27 
~ to pro.,..,.. pensiOll to ex..a lers 
compulsorily retired from Army on I Demands for Supplemeat8ry Oruts -
Medical pounds(MU.R 3n) . GeneraI-2003-2004 
(Deb. 2, Vol. XXXVII, 03-12-20(3) I (Deb. 12, Vol. XXXVlll,17-12-2oo3) 
Cot 411-89 I Col. 461-66 

Need to take up pup conversion work I Gredinc RanItin& of Private En,ineerina 
IJld introduc:e additional trains in the and Manapment Col ..... 
State of Uttaranchal for its apeedy I (Deb. 12, Vol. XXXVUl, 17-12-2003) 
de¥elopment (WI. 311) I Col. 23-24 
(Deb. 4, Vol. XXXIX, 04-02-2004) lndustriaiDevelopment8lnk(Transferof 
Col 292-93 Undettlkina and R.epaI) BiII-Conaid. 

htbp: for Suprcaae Growers a: Pus 
(Deb, S, Vol. XXXvn, 01-12-2003) (Deb. S, Vol. XXXVII, 01-12.2003) 
Col. 140-42 i Col. 36().66 
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Imerim Budget (General) 2004-2005; I Allocation of Funds to IITs 
Demands for Grants on Account I (Deb. 7, Vol. XXXVII, 10-12-2003) 
(Genera1)2004-200s; andl>emlmdsfor I CoI.302-04 
Supplementary ~rants (General) 2003- I Bank Br hes Abroad 
2004 - Cut Motions I anc 
(Deb. 4, Vol. XXXIX, 04-02-2004) (Deb. 4. Vol. XXXVII, 05-12-2003) 
Col. 247-53 Col. 324-25 

Standing Committee on Finance _ Fifty- ,i CAG Report 
fifth Repon-Laid (Deb. 12, Vol. XXXVIII. 17-12-2(03) 
(Deb. IS, Vol. XXXVIII, 22-12-2003) Co/. J3) 
Col. 216' Cases Registered by CBI 

PaJa.ilnankbm Sbrl S S (Deb. 4, Vol. XXXIX, 04-02-2004) 
• • • Col. 122-23 

Alleged Misutilisation of Funds by the I 
Government for Issuing I Commonc EntranceTestforMedicallDental 
Advenisements in the Media I olleges 
(Deb. 3, Vol. XXXIX, 03-02-2004)' (Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 89-90 I Col. 265 

I (' .. f 
Constitution (One-Hundred Amendment) I :omputensatlon 0 Land Records 

l:ItII-A:nendmentofEighthSclltdule- (Deb. 6, Vol. xxxvn. 09-12-2003) 
Consid. 8:. Pass I Col. 23-27 
(Deb. I~. Vol. xxxvm, 22-12-2003) : Constitution (Ninety-seventh 
Col 387 I Amendment) Bill-{AmeJidment of 

Standing Committee on Agriculture _ articles 75,164, insertion ofncw article 
Action Taken Statements _ Laid 361 B and amendment of the Tenth 
(Deb. 12, Vol. XXXVUI, 17-12-2003) I Schedule)-Consid. &: Pass 
Col. 406-07 I (Deb. II, Vol. XXXVIII,I6-12-2oo3) 

S d · C· . I COI.J47-48 
tan mg ommlUec on Agnculture - I 

Forty-fifth Repon _ Presented Consumption and Expon of Sugar 
(Deb. 12, Vol. XXXVnr,17-12-2003) I (Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 406 I Col. 20-28 

Standing Committee on AgricuttUre-! Creation ofScparate Entities 
Forty-ninth and Fiftieth Reports.- (Deb. 7, Vol. XXXVII. 10-12-2003) 
Presented i Col. 145 
(lkb. 2, Vol. XXXIX, 30-01-2004) i Crisis in Film Industry 
Col. 31 I (Deb. 5, VoL XXXIX, 05-02-2004) 

Standing {;:.Immittee on Agriculture-- i Col. 155-56 
F(\~~-si"lh to Forty-eighth Reports- ! Cross Border Terrorism 
Presc:nted i (Deb. I, Vol. XXXVII, O~-12-2003) 
(Deb. 16, Vol. XXXVIll.23-12-2003) I C.oI.136-38 
Col. 365 I Death by Exposure of Pesticides 

,.Itda,ShriPr.tbodlt ! (Deb. 10. Vol. xxxvn, 15-12-:!OOJ) 
24.Houl New!! Channel in Regil)llt'1 I Col. 285-87 

Languages on DO/AIR i Defence Cooperation with U.S. 
(Oeb. 3, Vol. XXXVII, 04-12-2003) i (Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. :!85 I Col. 34·35 
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Dqrec:s Awarded by Central Universities 
(Deb. 2, Vol. XXXVII. 03-12;.2003) 
Col. 369--70 

Dividends to Stock Holders of8anks 
(Deb. 14, Vol. XXXVIU. 19-12-2003) 
ColII4-8S 

DTH Servic:cs 
(Deb. 3, ~1. XXXVII, 04-12-2003) 
Col 321-22 

Interim Budget (General) 2004-2005; 
Demands fOf Grants on Account 
(General) 2004-2005; and DemInds for 
Supplementary Grants (General) 2003-
2004 - Cut Motions 
(Deb. 4, Vol. XXXIX, 04..()2-2004) 
Col 342-4S 

Interim Budget (Railway)-General 
Discussion Demand. for Grants on 
Accoun\-(Railway). 2004-2005 
Demands for.Supplementary Grants-

_ 003) (Railway). 2003-2004 and Demands for 
(Deb. 4, Vol. XXXVII. 05-12 2 I ExcessGnrnts-{RaiIways)2001-2002 
CoI.lIO (Deb. 3, Vol. XXXIX, 03..()2-2004) 

EledricityOiarges , Col 171-73 
(Deb. I, Vol. XXXVII, 11-12-2003) I Investment in States 
CoI.~7 I (Deb. 9, Vol. XXXVII, 12-12-20(3) 

Eligibility for Conteslin& Elections I Col. 1 fJO.Ol 
(Deb. 9, Vol. XXXVII. 12-12-2003) ! LandIngRightstoForeipAirlines 
Col. 225-26 I (Deb.lS, ~1. XXXVIIl,22-12-2003) 

\ 

FDI in Banks i Col. 165 
(Deb. 14, Vol. xxxvm, 19-12-2003) ! Launching of Reusable Specec.nft 
Col.2S9 ! (Deb. 7, Vol. XXXVII, 10-12-2003) 

Foreign Visits by PM I CoI.279-80 
(Deb. 2, Vol XXXVII., 03-12-2003) I Laying of Crude Pipeline &om Paradeep 
Col. 392-409 i POttto Haldia 

Fundamental Rights I (Deb. I, ~1. XXXVII, 11-12-2003) 
(Deb. 14, Vol. XXXVIJI,19-12-20(3) I Col. 352 
Coli II Life Saving Drup I (Deb. 2, Vol. XXXVII, 03-12-2003) 

Industrial DeveIopmenlBank (Transfer of ! Col 233 
~nderp rtakingand Repeal) Bill-Consid. : Marketinl of Products of Private 
.. us Companies by Oil PSUs 
(Deb. S, Vol. XXXVII, 01-12-2003) (Deb. I, Vol. XXXVII. 11-12-2003) 
Col 376-71 I Col.l99-200 

Inflow ofCountetfeit Currency Notes I Misuse ofPSU. by Concerned Ministries 
(Deb. 4, Vol. XXXVII, 05-12-2003) I (Deb. 6, Vol XXXVII. 09-12-2003) 
CoI.214-16 I CoI.1O-I2 

Intellectual Property Riaht' Appellate I' MoU wilh Chart Industries of US fot 
Board Technological Collaboration 
(Deb. 9, Vol. XXXVl.1. 12-12-2003) I (Deb.~. Vol. XXXIX. 05"()2·2004) 
CoL 242 ... 3 Col. 16-17 
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Navodaya Vidyalayas Sea Beach Erosion in West Bengal 
(Deb. 12, Vol. XXXVIIJ, 17-12-2003) 
CoI.lll-12 

(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 137-38 

Naxafism Setting up of FIPB 
(Deb. I, Vol. XXXVII, 02-12-2003) I (Deb. 4, Vol. XXXVII, 05-12-2003) 
Coll7UI ! Col. 351-52 

Pantry Car Facility in Swnmer Puja Special I Setting up ofNationai Kisan Commission 
Trains I, (Deb. 5, Vol. XXXVII. 08-12-2003) 
(Deb. 3. Vol. XXXVII, 04-12-2003) I CoI.I98 
Col. 197 Setting up of Power Plants by Railways 

Performance of Banks I (Deb. 13, Vol. XXXVIIJ, 18-12-2003) 
(Deb. 9, Vo\. XXXVII, 12-12-2003) i Col317-18 
CoL 171-74 I Sick Industrial Companies (Special 

Pollution in Ganga and other Rivers : Provisions) Repeal Bill - Consid. & 
(Deb. IS, Vol. XXXVIIJ, 22-12-2003) Pass 
Col. 4044 (Deb. 8, Vol. XXXVII, 11-12-2003) 

Poor Reception ofDoordarshan Col 447 
(Deb. 13, Vol. XXXVIII, 18-12-2003) South Asia Forum 
Col. 160-61 (Deb. 7, Vol. XXXVII, 10-12-2003) 

Privatisation of Airports I Col. 292 
(Deb. 5, Vol. XXXVII. 08-12-2003) . Subsidy on LPG and Kerosene 
Col 132-33 I (Deb. 3. Vol. XXXVII, 04-12-2003) 

Procurement ofJets for ViPs Col. 31-32 
(Deb. 8, Vol. XXXVII. 11-12-2003) I SurrenderingofTelephone 
CoL 13 I (Deb. 2, Vol. XXXVII, 03-12-2003) 

Recent Incidems.ofvioience in Assam and I CoL 368-69 
some other pans. of the co~ due to I Suspension of SAl Coaches 
recruitment policy of the Railway - J (Deb. 16, Vol. XXXVIII, 23-12-2003) 
ConId. (OUR 193) i Col 332-33 
(Deb. 10, Vol. XXXVII, 15-12-2003) II Targets for Opening of New Telephone 
Col. 573-75 Exchanges 

RevivalofDabhoIPowerProjcct (Deb. 7, Vol. XXXVII, 10-12-2003) 
(Deb. I, Vol. XXXVII, 11-12-2003)' Co1.242-44 
Col. 367-61 

Tea Export to Russia 
Right to Strike (Deb. 9, Vol. XXXVII, 12-12-2Q03) 

(Deb. 10. Vol. XXXVII, 15-12-2003): Col. 203 

Go1.3S~ . I Trade Agreements with China and USA 
Rural Electrification Scheme In the. (Deb. 4, Vol. XXXVII, 05-12-2003) 

Country V I 04-12-2003) I Co1.368-69 
(Deb. 3. Vol. XXX I, Transformation of Thar Desen into a 
Col. 365-70 Drought Prone Area . 

Scheme for Flood Control (Deb. 11, Vol. XXXVIII, 16-12-2003) 
(Deb. IS, Vol. XXXVIII, 22-12-20(3) Col. 111-19 
CoI.208-09 



522 LOK SABHA 

Use ofDiaital Storap System 
(Deb. 13.\\>I.XXXVUl. 11-12-2003) 
CoL 3 .. 

Financial Assistance to Poor Patients 
(Deb. 4, Vol. XXXlX, 04-02-2004) 
Cot 55-56 

UtiJiDIionofFWids bNot1h s..an s-. FOW" t..ina ofNational Hiaftwaym BOT 
(Deb. I. \\>1. XXXVU. 02·12·2003) BIIis 
Co121-22 (Deb. 4. Vol. XXXIX, 04-02-20(4) 

WorkI Bank Alsisrance in 1he Tnnsport 
Sector 
(Deb. 14. \\>1. XXXVIII. 19-12-2003) 
CoL 212-13 

I'MdIy,Slari ...... K-.-
Applications for Employment and 

Compensation 

Col131~ 

Frauds in Banks 
(Deb. 14, Vol. XXXVlII. 19-12-2003) 
Col 11-40 

FWldsAIIoalred to NGOs 
(Deb. 14. Vol. XXXVlII, 19-12-2003) 
Col.I·U-96 

(Deb. 16, Vol. xxxvm, 23-12-2003) , Grahlity to EmpIoyee5lOftkers in CIL 
Col316-11 II (Deb. 16, Vol. XXXVlU,23-12-2003) 

Assistance for Seminln and Workshops CoL 126-29 
(Deb. 10. Vol. XXXVII. 15-12-2003) I GriennRRedreuaJCeIl 
Col32G-22 (Deb. 10. Vol. XXXVII, 15-12-2003) 

Closure of Power Plants CoL II4-IS 
(Deb. 13, Vol. XXXVlll,11-12-2003) , Guest Houses of Oamodar Valley 
Col 312-13 ! CotpcII8'ioa 

Curriculum 00 Rdlabilimtion ofDisabled 'I (Deb. 5. Vol. XXXIX, 05-02-20(4) 
Persons Col. III 
(Deb. 13, Vol. XXXVIII. 11-12-2003) ! Health Care Facilities in North.East 
Col 337-3' ! Reaion 

Deployment ofClSF in PSUI I (Deb. 4, Vol. XXXIX, 04-02.2(04) 
(Deb. tt, Vol. xxxvm, 16-12-2003) I ColI20-2t 
Col 111-12 ! IIIep1 Occupa&ion of Waiting Rooms 

DevelopmentofN81ional Highways I (Deb. 3. Vol. XXXVII,04-12·2003) 
(Deb. 4. Vol. XXXIX. 04-02-20(4) I Col. 94 

CoL 15-90 !lrreplarities and Corruplions in MeL 
Dues ofIA i (Deb. 16, Vol. XXXVIII. 23-12·2003) 

(Deb. 5, Vol. XXXVII, 01-12-2003) t CoI.J06.07 
Col 169 \ Job and Compensation to Next of Kin of 

Employment on Compassionare Ground! Deceated Employees 
(Deb. IS, Vol. XXXVIll,22-12.2003)! (Deb. 6, Vol. XXXVI1. 09-12-2(03) 
CoI.l20-2 I 1 Col2.54-56 

Enquiry against OtJiCeti in DOS "0. I Need to constitute a Hich level committee 
(Deb. 4, Vol. XXXVll. 05.12-2(03): to look into the workina of Shabdi 
Col. 122-24 I project of Bharat Coking Coal Ltd. 

Extension of Service I (MUR377) 
(Deb· I. Vol. XXXVII. 02.12·2003) i (Deb. 10. Vol. XXXVII. IS-12-2oo3) 
CoL 100 i Col. 469 
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Need to Expedite Completion ofDamodar I Railway Users Consultative Committees 
Rail Project of Central Coalfields Ltd. I (Deb. 13, Vol. XXXVIII. 11-12-2003) 
Mines and Pipradin and Kannatia I Col. 235-38 
(MUR377) Rate of Interest on Loans 
g:.~3~ Vol. XXXVlII, 23-12-2003.) (Deb. 6, Vol. XXXVII, 09-12-2003) 

CoL 163-68 
Need to meet the demand for additional 

mobile phone connections and Sim I Recommendation of ~a Committee 
Cards in Bokaro, Dhanbad, Giridih and Repon 
otherdistricta in the State of lharkhand (Deb. 8, Vol. XXXVII, 11-12-2003) 
~377) Col. 226-34 
(Deb. 4. Vol. XXXIX, 04-02-2004) i RevivallSetting up ofSS}s 
Col. 291 I (Deb. II. Vol. xxxvm,16-12-2oo3) 

Need to review the functioning of Dugda' Col. 257 
Coal Washery and others Units of I Share Scams 
BharatCokingCoalLimited(MUR3'n) I (Deb. 9, Vol. XXXVII, 12-i2-2003) 
(Deb. 2, Vol. XXXVI(, 03-12-2003) I CoI.l2S-26 
Col. 4116-87 I' Solar Energy m Rural Areas 

Need to take appropriate measures to I (Deb. 8, Vol. XXXVII, 11-12-2003) 
check the incidents offire in the Coal! Col. 130-32 
mines of Central Coalfie!!is Limited in I S f Pr . 
the Bokaro-Kargil region (MUR 377) I tatus 0 oJects 
(Deb. 7, Vol. XXXVII, 10-12-2003) (Deb. II, Vol. xxxvm, 16-12-2003) 
Col. 382 CoI.217 

Opening of Command Riding School and 
Club 
(Deb. 3, Vol. XXXVII_04-12-2003) 
Col. 283-85 

Supply ofUsed Exhaused Stolen Drill Bits 
and Safety Items 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Co1.26S-66 

Pension Anomalies I Tender Enquiry in DGS&D 
(Deb. 6, Vol. XXXVII. 09-12-2003) I (Deb. 4, Vol. XXXVII,05-12-2oo3) 
Col. 236-37 I Col. 265-66 

Power Supply to Bihar and Jharkhaild , Transfer ofKendriya Vidyalayas 
through NCES I (Deb. 12, Vol. XXXVIIl,17-12-2oo3) 
(Deb. 5, Vol. XXXIX, 05-02-2004) CoL 108 
Col. 130-31 I Unauthorised Encroachment 

Pre-Mature Closure of Jhanjhara-Phase-I: (Deb. 13, Vol. XXXVIII, 18-12-2003) 
(Deb. II, Vol. XXXVII1, 16-12-2003) Ii Col. 350-5 I 
Col. 242-43 Vigilance Cases 

Price, of Ordinary Steel Round (Deb. II, Vol. XXXVIII, 16-12-2003) 
(Deb. IS, Vol. XXXVIII, 22-12-2003) Col. 249-S2 
Col. 176-77 

Railway C1aim Cases 
(Deb. 13, Vol. XXXVIII, 18-12-2003) I 
Col.JI-3S 

Violation of Gratuity Act 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 211-12 
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Work on Rail Sidma'Projec;t at Piparwar : Oftloading of Shares in ONQC and Oil 
(Deb. 16, \bt"XXXVlII.23-12-2003) I PSUs 
Col. llU9 , (Deb. 7, \bl. XXXVII. 10-)2-2003) 

Works and Adlievemcms ill CIL Col. ) 71 
(Deb. 6. Vol. XXXVII, 09-12.2003) PMF Personnel killed in Encounter 
ColIQ6.Ol (Deb. I, Vol. XXXVII. 02-12-2003) 

Col 99 
....,..IkUullunya I ProductionofBio-Diesel 
Foreip VIIiII by PM I (Deb. 3, Vol. XXXVII, 04-12-2003) 

(Deb. 2. \91. XXXVu. 03-12-2003) I CoL III 
Col392~ Statutory Resolution Rc: Disapproval of 

FO"-ignen (Amendment) BiJI, 2003- I Indian Medicine Central Council 
Consid . .t Pass II (Amendment) Ordinance and Indian 
(Deb. 2, Vol. XXXIX, 30.()1-2004) I Medicine Central Council 
CoL~S ' (Amendment) BiU--Consid. &. Pa,u 

I (Deb. 14, Vol. XXXVIIl, 19-12-20(3) 
Implementation of Maternity Benefit I Col 43.5-31 

~. Vol. XXXVii 10-12·2003) I P ...... SbriP.H. 
ColIII-12 . Action Taken Rcpon on the Report of 

: loint ParliamentII)' Committee on 
lalqpided L".casina System ! Stock market Scam and Matten 

(Deb. 12, Vol. xxxvm. 17-12-20(3)! RcIating1'herc4o(OUR 193) 
Col 319-20 I (Deb. IS, Vol. XXXVIII. 22-12-2003) 

lnterim Budict (Railwa,,)-.General! CoUIJ-'2 
Discuuion Demands for GrIftlS on I Citizenship (Amendment) 8iU-Consid.1t 
Accl'UAt- (Railway), 2004-200,5! Pass 
Demands for Supplcmenlary Grants- I (Deb. IS, Vol. XXXVlll, 22·12-2003) 
(1laiIw.y), 2003.2004 and Demands for .l Col J4.4.4S 
ExceaGJaat.-(IWIways)2OO1-2002 I Constitution (One-HUDdnId Amendment) 
(Deb. 3, Vol. XXXIX, 03.()2-2004) I Bill-Amendment of Ei,btb 
Col 17.5-76 I Schedllle-Consid.1t Pus 

~......... I' __ ~_ II. 10 ....... I (Deb. IS, Vol. XXXVIII. 22·12.2003) 
.-- to a ~ IU. crore m U~ next I Col. 319-90 

Budf.et for carly comptction of puge I 
cotn'ersIon work on Neemacb-lUdam 1 Demands (or Supplcmcnwy OraotJ-

t · , f W R '1 I Gclaer»-2OO3-2004 
::;~o e.t.rn al WIYS! ~~ Vol. XXXVIII, 17-12-2003) 

(Deb. IU, Vol. XXXVII, IS-12-2(03) 'j' 

Col 471 Economic: Reforms 
w....... _..L..&..... I (Deb. 14, Vol. XXXVIII, 19-12.20(3) ._tD ____ Mlnjhi(Manpwr)CIIIe I Col 12 

in view of ita vwio~ IU~ In ! Induatrial ~Iopmcnt &.* (11'1A1fer of 
Madhya PnIdeIh for mcluslOn III tist ~ UndeI1Ikina and Repeat) BiU--Consid 
ofScllcds,ledTrilJc,ifMUR3m i.t p_ 
(Deb. 3, Vol. XXXVII, 04-12-2003) I (Dett. ~. \\)I. XXXVII, 01-12.20(3) 
CoU19 I <:01372-13 
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Interim Budget (General) 2004-2005; I Marble Import Policy 
Demands for Grants on Account (DCb.14. Vol. XXXVIH. 19-12-2003) 
(General) 2004-200S; and Demands for Col. 253-54 
Supplementary Grants (General) 2003- Premises Occupied by LIe 
2004-CutMotions (Deb. 14, Vol. XXXVUI, 19-12-2(03) 
(Deb. 4, Vol. XXXIX, 04-02-2004) Col. 94-95 
CoL 349-51 

Interim Budget (Railway)-General 
Discussion Demands for Grants on 
Account - (Railway), 2004-2005 
Demands for Supplementary Grants -
(Railway), 2003-'2004 and Demands for 
Excess Grants-{Railways) 2001-2002 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 192 

Non-Payment of Pension to Retired 
Employees on.A. 
(Deb. I S, Vol. XXXVIU, 22-12-2003) 
Col 14546 

Privatisation of Airports 
(Deb. 5, VoL XXXVII, 08-12-2003) 
CoL 26-28 

Public Premises Act, 1971 
(Deb.B, Vol. XXXVIII, 18-12-2003) 
Col. 128-32 
(Deb. 16, Vol. XXXVlII, 23-12-2003) 
Col 248-51 

Pal'llDjpe. Sbri Pnkub 
Demands for Supplementary Grants-

General-2003-2004 
(Deb. 12, Vol. XXXVlfl,17-12-2003) 
Col. 466-78 

Interim Budget (General) 2004-2005; 
Demands for Grants on Account 
(General) 2004-2005; and Demands for 
Supplementmy Grants (General) 2003-
2004-Cut Motions 
(Deb. 4, Vol. XXXIX, 04-02-2(04) 
Col 244-47 

Recent Stamp Paper Scam (DUR 193) 
(Deb. 14, Vol. XXXVIII, 19-12-2003) Pante, Sbri Dalpat Siap 
Col. 387-88 Citizenship to Pak Nationals 

haja, Dr. Radji( Kumar 
Standing Committee on Human Resource 

Development- H\lDdred-forty Eighth 
Report-Laid 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 184-85 

Puja, SllriAjit Kumar 

(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 178 

Committee oh Buffer Stocking Nonos 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 4144 

Concessions under Amnesty Scheme 
(Deb. 11, Vol. XXXVIII, 16-12-2003) 
Col. 1&4-85 

Efficiency ofNotification Fencing ofLoC 
(Deb. 16, Vol. XXXViH. 23-12-2003) (Deb. 8, Vol. XXXVII, 11-12-2(03) 
CoJ.l~5 CoI.l78-79 

Eviction of Unaulhorised Occupation 
(Deb. 13, Vol. XXXVIll, 18-12-2003) 
Col. 232-33 

Guidelines regarding Public Premises 
(Dob.14. Vol. XXXVIII. 19-12-2(03) 
Col. 176-77 

Fiscal Deficit of Centre and States 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 341-42 

Goods Seized by Customs 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
CoI.68~ 
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IafiIIration in Siiddm 
(Deb. II, ~l. xxxvm, 16-12-20(3) 
Col. 93-94 

InmaIes in Tillar Jail 
(Deb. II, ~1. XXXVIII, 16-12-2003) 
Col 230-3 I 

Telemedicine Guidelines 
(Oeb.12, VoI.XXXVIIl,17-12.2003) 
Col. 74-75 

Torture ofTemple Elephant 
(Deb. IS, Vol. XXXVIIl,22-t2-2003) 
CoL 70 

InflaJlation of Train Protection and Use of Mobile by Militants 
WamingS)'lllm(TPWS) (Deb. 6, Vol. XXXVII, 09-12-2003) 
(Deb. " Vol. xxxvn, 11-12-2003) CoL 142-43 
COl 51-59 Partlaa .. ratIai, Shri JI.I(. 

Missina ofTigen fiom Tiaer Reserves I Fanners Benefited under NAIS 
(Deb. IS, Vol. XXXVIII,22-12-2003)! (Deb. S, Vol. XXXVII, 01-12-2003) 
Col 114-IS I Col. 219 

Mobile Connections in J&K I lOBI Defaulters 
(Deb. 7, Vol. XXXVII, 10-12-2003) I (Deb. 4, Vol. XXXVII, 05-12-2003) 

Col 132 "' CoLll3-14 
National Programme for Control of I Import of Cllinese Goods 

Leprosy Ii (Deb. 4, Vol. XXXVII, 05-12-20(3) 
(Deb. 12, Vol. XXXVIII. 17-12-2003) Col. 247 

Col349-SO Improvement in Quality of Groundnuts 
NewlnterutionaJAirports \1 (Deb. S. Vol. XXXVII. 01-12-2(03) 

(Deb. !O, Vol. XXXVII, 15-12-2003) Co1.143-44 

Col 17.... IIJlftastNcture for Agricultural Research 
Privariution ofITOC Hotels and Education in A.P. 

(Deb. 4. Vol. XXXIX, 04-4J2-2004) (Deb. 5, Vol. XXXVll, 01-12-2003) 
Coi.43-t6 ! Col. 316-18 

Processing of Opium lluuanc:e ofTickets on Exchange Orders 
(Deb. I". Vol. XXXVIll, 19-12-2oo3)! (Deb. 5, Vol. XXXVII, 0 .. 12-2003) 
CoL 229-31 I CoI.267-12 

i 
Sale of Indian Cars in forel ... CounIricI i National Tax Tribunal 

(Deb. 5, Vol. XXXIX, 05-02-2004) I (Deb. 4, Vol. xxxvn, OS-12-2()()3) 
CoL 13-14 I Col. J.44.4S 

SRI Schemes for NRl ! Production of Vegetable Oil 
(Deb. 4, Vol. XXXVII, 05-12-20(3) I (Deb. 4, Vol. XXXVII, 05-12.20(3) 
CoI.~31 I CoL 121-22 

Setting up ofCol1qes ofExcellcnce I Spurious Drup 
(Deb. 1. Vol. XXXVII, 10-12-20(3) j' (Deb. I. Vol. XXXVII. 02-12-2003) 
Col. 205 Col. 136 

Software Business ofBoeina ! Subsidy on Fertilizers 
(Deb. 5, Vol. XXXVll, 01-12-20(3) '\ (Deb. 1. Vol. XXXVII, 02-12.2003) 
CoL 111 , Co1.181-12 

i 
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Suicide by Fanners 
(Deb. 5, Vol. xxxvn, OB-12-2003) 
Col. 219 

Union Carbide Case 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 11-13 

Constitution (N inety-seventh 
Amendment) Bill-{Amendment of 
articles 7.5, 164, insertion ofnew article 
361 Band amendment of the Tenth 
ScheduJe)--Consid. &. Pass 
(Deb. II, Vol. XXXVIll,l6-12-2003) 
Col. 34.5-46 

Visa Restrictions imposed by Russia Custodial Deaths 
(Deb. 2, Vol. XXXVII, 03-12-2003) (Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 136 Col 18-27 

Working ofiCAR HijackingoflC-Bl4 
(Deb. 10, Vol. XXXVII, 15-12-2003) (Deb. 10, Vol. XXXVII, 15-12-2003) 
CoL 179-8(1 Col. 97 

P .. I. Sbri Raj Nania 
CBI Enquiry Against IASJIPS Officers 

(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 12 

Disposal of Cases by evc 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 71-72 

Expenditure Incurred in Engineering 
Projects (India) Limited 
(Deb. 13, Vol. XXXVlII, 18-12-2003) 
CoI.17B-79 

Mahila Samridhi Yojana 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 129-32 

Violation ofRulcs by Co-operative Thrift 
and Credit Societies 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 147 

Puwla, Sbri Ram Vilu 
Alleged Atrocities and discrimination 

against handiC8fJP.td Dalits of lAS and 

Inadequate Health Care facilities in COHS 
Dispensaries 
(Deb. 7, Vol. XXXVll, 10-12-2003) 
CoI.IB 

Marketing ofLetrozole 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 102-03 

Need to include Datit Muslims, Datit 
Christians and Certain other backward 
communities in the list of Scheduled 
Castes/Scheduled Tribes and to 
provide reservation benefits to them 
(CA) 
(Deb. 13, Vol. XXXVIlII, 18-12-2003) 
Col. 417-20 

Order issued to all Central Schools to 
observe Christmas holidays in the 
month of January (Sub.) 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
CoLJIO 

PrivatisationofCPUs(Res.) '.' . 
(Deb. 2, Vol. XXXIX, 30-0)-2004) 
Col. 85 IRS Serviu(Sub.) I 

(Deb. 5. Vol. XXXIX, 05-02-2004) ! Recent Incidents of violence in Assam and 
Col. 298-99 some other parts of the country due to 

Amendment in Contract Labour System 
(Deb. 10. Vol. XXXVII. 15-12-2003) I 
Col. 35-36 

I 

recruitment policy of the Railway-
Contd.(DUR 193) 
(Deb. 10, Vol. XXXVIJ, 15-12-2003) 
Col. 537-45 
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Reported Arrest of Saddam Hussain, 
. Deposed Praideot of Iraq 

(Deb. 10, Vol. XXXVII. 1.5-12-2003) 
CoI . .t63 

Patwa .. ~rt ..... aedn 
Need to include Daln Muslims, Dalit 

Christians and Certain other backward 
communities in the lilt of SdaecIuIed 
Castes/Scheduled Tribc. and to 

Reported demolition of Ravidas Temple, providc reservation benefits to them 
in Hastinapur, Uu.r Pndcsh (Sub.) I (CA) 
(Deb. 5. Vol. XXXIX. 05-O2-2004)! (Deb. 13. Vol. xxxvm. 11-12-2(03) 
Col 299 I Col. 421.23 

Reported Need for. finInciaJ pII:~ to I Puwaa, Sbri Sulldeo 
Bihar for developmeat worka an the . . I' 

. I Amount Spent by GAIL on Pape IlleS 
StIte(CA) I Projett 
(Deb. 9, Vol. XXXVII, J2-J2-2(03) i (Deb. 13. Vol. XXXVIll,U-12-2(03) 
Col. 333-35 I Col 134-15 

Rural DeveIopmentScbemes I fast Track Courts 
(Deb. 6, Vol. XXXVII. 09-12-2003)11 (Deb. 14, Vol. XXXVIU.l~12-2(03) 
CoL 10 CoL 286-89 

Statutory Resolution Rc: D~vaJ of llmpact of Collapse ofCancun Meet 
Detimitation{AnRmdment)Ordmance I (Deb. 9, Vol. XXXVIl, 12-12·2003) 
and Delimitation (Amendment) Bill-, Col. 1~79 

Consid. " Pass !Industria, Infrastructure UpgradalioR (Deb. 6, Vol. XXXVII, 09-12-2003)! Scheme 

CoLl67-71 I (Deb. 4, Vol. XXXVII, 0'·12-2003) 
StItutoIy Resolution Re:-OisIpprovaI of I Col. J04.OS 

PreveaIion orferroritm (Amendment) I Poverty Alleviation Sc:hemea 
OrdinInccandPreYcntionofTerrorism (Deb. t, Vol. XXXVlI,02-12-2003) 
(Amendment) BiH-COIIIid. &: Pats I CoL 94-9S 
(Deb. II, Vol. XXXVIII. 16-12-2003) It RcviledEstimateforODP 
ColS04-06 (Deb. 4, Vol. XXXVII, 05-12-2003) 

Sugar FRIC Product I Col. 268 
(Deb. 4, VoL XXXVl1. 05-12-2003) I Safe Operation of X-Ray MachincI 
CoL 126 I . (Deb. 12. Vot XXXVlll, 17-12-2(03) 

Suspension of Private MembeB' Business i Col 113-14 
(Deb. S. Vol. XXXIX, 05-02-2004) I SeuinaupofUTAIwoId 
CeI.29S I (Deb. 2. \bt XXXVII. 03-12·2003) 

Violation of GenA. Conventions by j CoI,47C)-71 

Pakistani Fon:eI .; Training 10 \nsurpntS by Bqlldesh 
(Deb. I, Vol. XXXVII. 11-12-2003, i (Deb. 11. Vol. XXXVIll.16-12.2(03) 
Col 104-05 J ('..01.124 
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Pa .... 1Ii, Dr. Pruuaa K .... r 
Availability of Government 

Accommodation 
(Deb. II, Vol. XXXVIII, 16-I 2-2003) 
CoL 287-89 

evc Guidelines on Indian Oil Corporation 
Lirnil1cd-
(Deb. 13, Vol. XXXVlII, 18-12-2003) 
CoL234-3S 

Foreign Visits by PM 
(Deb. 2, VaT. XXXVII, 03-12-2003) 
CoL 392-409 

Income Tax Ombudsman 
(Deb. 4, Vol. XXXVII.. OS-12-2003) 
CoL 245 

Offensive Portrayal ofHIDdu God 
(Deb. 7, Vol. XXXVll, 10-12-2003) 
Co1.216-17 

Fiyovers Over NH-5 Old Rabies Injections 
(Deb. 12, Vol. XXXVIII, 17-12-2003)' (Deb. 2, Vol. XXXVII,03-12-2003) 
Col. 328 I Col. 274-75 

Need to alJocate additional funds for repair 
of road connecting Khurda and 
Bolangir and undertake construction 
of fly over on National Highway fiom 
Khurda to Bhubaneswar (MUR 377) 
(Deb. 14, Vol. XXXVlII,19-12-2003) 
CoI.4IS 

Resident Welfare Association 
(Deb. 16, Vol. XXXVIII. 23-12-2003) 
CoL 162-63 

Retail Outlets oflOCL in Delhi 
(Deb.l3, Vol. XXXVIII, 18-12-2003) 
CoLm 

Unauthorised Storage Points for LPG 
DisUibution in Kamataka 
(Deb. 13. Vol. XXXVIII, 18-12-2003) 
CoL 13-84 

Patel, Dr. Allaok 

A~mtionofWaterR~wces 
(Deb. I S, Vol. XXXVrII, 22-12-2003) 
Col. 39-40 

Policy ofHire and Fire 
(Deb. 1 S, Vol. XXXVIII, 22-12-2003) 
CoLl69-70 

Rail LiDk between ladia and Nepal 
(Deb. 3, Vol. XXXVII, 04-12-2(03) 
CoL217-11 

Retail Outlets oflOCL 
(Deb. 3, Vol. xxxvn, 04-12-2003) 
CoL 364-65 

Sino-Indo Cooperation to Promote 
Tourism 
(Deb. S, Vol. XXXVII, 08-12-2003) 
CoI.l39 

Patel, Slari CIlaDdrail 
Salinity in SealRivers Water 

(Deb. 15, Vol. XXXVIII. 22-12-2003) 
CoL 89-90 

Patel, Slari Dllarm Raj SlaP 
Need to provide 27 per cent reservation 

to OBCs for admission in educational 
institutions and jobs in Public Sector 
Undertakings (MUR 377) 

Cross Border Terrorism (Deb. 10, Vol. XXXVII, 15-12-2003) 
(Deb. 1, Vol. XXXVII, 02-12-2003) I Col. 473-74. 
CoL 136-38 . Need to provide adequate funds for de-

Education for All Summit silting of Varuna river in Phulpur 
(Deb. 7, Vol. XXXVII, 10-12-2003) Parliamentary Constituency, 
Col. ~91 Uttar Pradesh with a view to check 

Fake passportlVisa 
(Deb. I, Vol. XXXVII, 02-12-2(03) 
Col. 117 I 

recwTing floods (MUR 377) 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
('.01..307 
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R~ported Amst of Saddam Hussain, FERA VIOlations 
Deposed Presideot oflraq (Deb. 9, Vol. XXXVII, 12.12-20(3) 
(Deb. 10, 'WI. XXXVII, lS-12-20(3) Col. 210 
Col 462 Foodgrains Stock 

Patd,SIui...... (Deb. 4, Vol. XXXVII, 05-12.20(3) 
AlIoc::ation ofFooderains Co1331-34 

(Deb. 4, ~ ... XXXVII, 05-12-2003) I Generation ofElcctric:ityfi'om Waste 
Cot 2 1 .... 26. (Deb. 13, Vol. XXXVUl, 11-12-2003) 

CBIRaids ! Col. 73-74 
(Deb. 2. \\)1. XXXVII,03-12-20(3) ! ImportandExponofPecroleumProducts 
Col. 133-34 ! (Deb. 3, Vol. XXXVII,04-12·20(3) 

Comrniaee for AsricuburaJ Marketing i Co1231-39 
(Deb.S, Vol. XXXVII. 01-12-2003) ! Increase in Telcdensity 
Col210-12 I (Deb. 12, Vol. XXXVIII, 11-12-2003) 

, CoUI3 
Condition of National HiJhways I 

(Deb. 12. Vol. XXXVIII, 17-12-20(3) Ilnlemarional Airports 
Col. 212-36 I (Deb. IS. Vol. XXXVIlI,n-12-2(03) 

i Col. 33-34 
Cons1ruction ofYlIIri Niwas I Loan fF ugh 
g:n~~4 Vol. xxxvn, IS-12-20()J) i (O:b. ~ ~XVl~;'12-2003) 

. CoI.15MIO 
Damap:d NItionaJ Highways N' J C .. ,",_ .. I. Itaona ommlSSlOn on...-uG 
~~2. Vol. XXXVIII. 17-12-200.3) (Deb. 10, Vol XXXVII, 15-12-2003) 

• • . • I Col2S7-66 
~n of NatIonal HlghwaYI ill i Need fA) construct an ovet-bridplunder 

(Deb 4 Vol XXXIV 04-02 2An.~ I bridae on rail line at Oa",dbara, 
.,. '" - VU"t) I Veerpar and Uchcbhal on National 

ColIS .,1 Hiahway No.6 in Cit.dInIt (MUR 317) 
Delhi Police Penonnel in Criminal I (Deb. 3, Vol. XXXIX, 03-02-2004) 

Activitiel : Cot. 70 
. (Deb. I, Vol. XXXVII. 02-12.2(03) I NeedtoprovidudequatttilCiliticsftwlbe 
Col 73-74 I beftcfk of ST StudeJIIs in Navodaya 

DeploYment of SubmIrines IDd Troops 1 Vidyalaya at· Borkadi in Oujarat 
by Pakislan I (MUR 317) 
(Deb. I, Vol. XXXVII. 11-12.20(3) II (Deb, 6, ~I. XXXVII. 09-12-2003) 
('.01.36 CoL 304 

0iIaributi0n ofEaemiaJ Commodities ! Need &0 provide ldequale outlet. for 
(Deb. 4, 'Vol. XXXVII. 05-12-2(03) ,. smooch ..... of ...... 8CIOII che 
Col 229-30 National Hip",ay No.' .. Hond 

DwellinsUaitsunderlAY i Villa&e m 'Novuari dUcriet, (iuj.,.c 
.! (MURJ17) 

~t~~i~Ol. XXXVUl.16-12-2(03) i (Dtb. l, Vol. XXXVl1.04-12.zeoJ) I Col380 
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Opening of Drug De-addiction Centres 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
CoL 53-56 

Pending Cases against DDA Officers and 
Employees 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 144 

Pendin& Insurance Claims of Farmers 
underNAIS 
(Deb. 5, Vol. XXXVII,08-12-2003) 
CoI.IOJ-04 

PendingPasspott Applications 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
CoI.25J.64 

Procedures of Investment by NRIs 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 57-51 

Production of Fruits, Vegetables and 
flowers 
(Deb. 10, Vol. XXXVII, 15-12-2(03) 
COI.49-SO 

Production Rate of Irrigated and Non-
Irrigated Land 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col21O-I1 

Promotion ofHiridi 
(Deb. 16. Vol. XXXVlIl,23-12-2(03) 
CoL 1(44)6 

Protection ofTribals 

Reservation Policy for Items in SSl's 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 89-90 

Seeds and Assistance to Farmers 
(Deb. IS, Vol. XXXVlII. 22-12-2(03) 
Col. 167-70 

Special Police Officers 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col21O-19 

Standard of Ayurvedic, Unani and 
Homoeopatby Systems of Medicine 
(Deb. 4, Vol. XXXIX. 04-02-2004) 
Col. 16-17 

Study by Working Group on Road 
Accidents 
(Deb. 7. Vol. XXXVII. 10-12-2003) 
Col. 162 

Target for Power Generation 
(Deb. I, Vol. XXXVII, 11-12-2003) 
Col. 111-22 

Textile Expons 
(Deb. 4, Vol. XXXVII. 05-12-2003) 
Col. 22S-26 

Use of Forged Documents to Get 
PCtroleum Dealership 
(Deb. 5, Vol. XXXIX, 05-02-2(04) 
Col. 49 

(Deb. 14, Vol. XXXVlll,19-12-2003) htllak,SlariHariD 
Col 131-32 Foreigners (Amendment) Bill, 2003-

Plm:hasin& Power of Indian Rupee 
(Deb. 14, Vol. XXXVIII, 19-12-2001) 
Col.ll8-20 

Rash and Dnmken Drivina 
(Deb. 4, Vol. XXXIX. 04-02-2(04) 
Col51-S4 

Recovery of Bank Loans 
(Dob. 9. Vol. XXXVII, 12-12-2003) 
CoL 26-30 

a.nov.J ofUnempJoymcnt in Rural Areas 
(Deb. 6, Vol. XXXVII. 09-12-l0(1) 
CoL 63-64 

Consid. &. Pass 
(Deb. 2, Vol. XXXIX, 30-0l~20(4) 
Col. 59-61,68069 

Patil, Slari Balasabeb Vikbe 

Pending Water Supply Scheme of 
Maharash~ . 
(Deb. 6, Vol. 'XXXVII, 09-12-2003) 
Col. 261 

Rail Projects in,Gujarat 
(Deb. I, WI. XXXVII, 11-12-2003) 
Col. 94-102 
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"'tiI,~"""'rra. 
Amendment to Wildlife (Protection) Act. 

1972 

Inclusion of Potable Water in Food Items 
(Deb. 7, Vol. XXXVII. 10-12-2003) 
Col. 226-27 

(Deb. 10, Vol. XXXVII, lS-12-2003) ,IJtdo-Turkey Agreement Against 
Col. J96.4OO Terrorism 

Amendments in University Grants 
Commission Act 
([)Db. 12.VoI.~ln. 17-12-2003) 
Col 20404 I 

Capital Subsidy 

(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col4U-] 7 

Irrepllrities in Commercial Wing of AI 
(Deb. )0, Vol. XXXVII. 15-12-2003) 
CoL 232 

(Deb. 6, Vol. XXXVII, 09-12-2003) Joint Coordinltion Conuniaee Meetin& on 
Col 115-16 I N8XIIiIm 

aUJd ~ I (Deb. It, Vol. XXXVlJI, 16-12-2003) 
(Deb. 4, Vol. XXXIX, 04-02-2004) 1 CoI.192-93 
Col. 13S leakap in Kalpakbm Plants 

Ciiad.tionofRemixSoapAlbums (Deb. 12, Vol. XXXVtlI, 17-12-2003) 
(Deb. S, Vol. XXXIX, ~'()2-2004) Col. 112-13 
Col2JO ! Liberalisation of Civil Aviation Sector 

CoMpinIcyberweea 8PCLand FAIPT I (Deb. IS. Vol. ~m, 22-12-2003) 
(Deb.B. Vol. XXXVIII, 11-12-2(03) CoI.269 
Col. 110 j. MashebCommiUee Report 

CorruptionioJudicl8y (Deb. 2, Vol. XXXVII, 03-12-2003) 
(Deb. 9. Vol. XXXVII. 12-12-2003) I ColS5-S7 
CoI.6U9 : Modemiution of Mines 

Delhi Police Coordination with Ii (Deb. II, Vol. XXXVIll, 16-12-2001) 
Neighbouring Stares Col. 232·33 
(Deb. 16. Vol. XXXVlU,23-12-20(3) i Monopoly ofCab1e Operatorl 
Col 260-61 \' (Deb. S, Vol. XXXIX, 05-02-2004) 

Development ofDevic:e to DefUse 80mb! Col216-17 
(Deb. I, Vol. xxxvn. 11-12-2003) i N.C.E.R. T. Hittoly Book 
Col. 16 t (Deb. 12. VoI.XXXVIIl,17-12-20(3) 

EVIIionofSeMceTaxbyCabJe()pcndon i ColI30 
(Deb. 9, Vol. xxxvn. 12-12-2003) ! New Postal PCllley 
Col. 43-44 ! (Deb. 2. Vol. XXXVII. 03-12-2003) 

Foreip VISits by PM ! Col. 433-34 
(Deb. 2, Vol. XXXVII, 03-)2-2003) j New Tribunal to Resolve Krishna River 
CoLJ92-409 I Water Dispute 

Funds for Power Transmission and I (Deb. S, Vol. XXXVII, 01·12-2003) 
Dislribution : Col. 307.oa 

i 
(Deb. S, Vol. XXXIX, OS-02-20(4) i Non-Acceptanoe ofLOC by Pakistan 
Col2JO.32 I (Deb. 4, Vol. XXXIX, 04-02.20(4) 

! Col. 121 
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ONGC Helicopter Crash 
(Deb. B. Vol. XXXVII. 1)-12-2003) 
CoI.2S3-55 

Pakistani and Bangladeshi National in 
Defence Forces 
(Deb. 3, Vol. XXXVII. 04-12-2003) 
Col. 373 

Sec:uritisation Act, 2002 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 260 

Setting up of Grievance Redressal Cell by 
(]L 

(Deb. I, Vol. XXXVII, 02-12-2003) 
CoI.IB6-B7 

Pending State Power Projects Setting up of National Environment 
(Deb. 3, Vol. XXXVII, 04-12-2003) Authority 
Co1.32S-32 (Deb. 10, Vol. XXXVII, 15-12-2003) 

Policy for Selection of Sports Persons Col349-SO 
(Deb. 6, Vol. XXXVII, 09-12-2003) Shor1age onron Ore 

Co" (Deb. 5, Vol. XXXVII, OB-12-2003) 
Power Failure in Maharashtra Col. 253 

(Deb. 3, Vol. XXXVII, 04-12-2003) 'l'brcatto Hindi Speaking People inAssain 
Col. 214-17 (Deb. I, Vol. XXXVII, 02-12-2003) 

Pradhan Mantri Gram Sadak Yojana Col 29-31 
(Deb. I. Vol XXXVII, 02-12-2003) 
CoI.20I-OB 

Private Investment in Mining Sector 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Coli9&-99 

Redu<:tion of Fertilizer Prices 
(Deb. 6. Vol. XXXVII. 09-12-2003) 
Col. 112-13 

Registration of Drup 
(Deb. 7. Vol. XXXVII, 10-12-2003) 
Col31S-16 

Repon on Rajdhani Express Accident 
(Deb. B. Vol. XXXVII, 11-12-2(03) 
Col. 273-74 

Residency Cards 
(Deb. I, Vol. XXXVII. 02-12-2003) 
Col 14243 

Retesting ofDrup Samples 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 67.09 

Road Maps for Aaricultun: Sector 
(Deb. 10. Vol. XXXVII. 1S-12-2003) 
CoI.53-S4 

Safe Buiktina Constructions 
(Deb. II. Vol. XXXVI11,I6-12-2(03) 
Col. 21-28 I 

Transportation of Bulk Petroleum 
Products 
(Deb.B, Vol. XXXVIII, IB-12-2003) 
Col. 355 

U.S. Support to India on Fencing Issue 
(Deb. 2, Vol. XXXVIl, 03-12-2003) 
Col467~B 

Uniformity in Implementations of CAS 
(Deb. 3, Vol.' XXXVII. 04-12-2003) 
Col 291-92 

Welfare of Migrants Labourers 
(i>eb. 10, Vol. XXXVIl, 15-12-2003) 
Col 414 

PatH, Sbri Duve IboIaheb 
Accident Group Insurance Scheme 

(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col.7l 

Construction of National Highway 
No.204and211 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 309 

Entry Fee at Delhi and Mwnbai Airport 
(Deb. IS, Vol. XXXVIII. 22-12·2003) 
Col.7S 
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Expalsion of AuranpIMId Airport 
(Deb. 15, 'W1. xxxvrn, 22-12-2003) 
Col. J~72 

Farmers Benefited under NAIS in 
Mabarashtra 
(Deb. 5, Vol. XXXVII. 1)1.12-2003) 
Col. 121-30 

J.ocident ofSbunpcde durin& Rocnaitmcmt 
(Deb. It 'WI. XXXVD. 11-12-2003) 
Col. 64 

Kolkata-Coocll Behar Fliabt 
(Deb. 15, Vol. XXXVIn.22-12-2003) 

Welfare Sc::bemeI for Old People 
(Deb. I, Vol. XXXViI. 11-12-2003) 
Col 219-331 

Women and Child Development 
Prop_mnes 
(Deb. 7. Vol. XXXVII, 10-12-2(03) 
Col29-SO 

World Bank Aided Projects in 
MaberaIhtra 
(Deb. 14, 'WI. XXXVUI.19-12-2(03) 
Col 196-91 

Patil, .... Ja,.......Gaikwad 
Col. 99-101 Neef to allocate additional fund, to 

Loans for SclfEmpIoyment Schemel &cilitatc __ ty completion of AheIMd 
(Deb. 14, Vol. xxxvrn, 19-12-2003) Napr-Beed-PlrlHlewbilwayLine in 
Col 135 Maharuhtra (MUR. 377) 

Losaa Incurred by Oil CompInies (Deb. 10, Vol. XXXVII. 15-12-2003) 
(Deb. 13. Vol. XXXVIn, 11-12-2003) CoU1O 
Col. 254-56 I Padl, 511ft ....... V. 

Mabila Krishi Priyojana Allocation of Funds to MabIrMbtra 
(Deb. IS, Vol. XXXVlII, 22-12-2003)! (Deb. 11, Vol. XXXVIll,I6--12-2(03) 
Col 132-33 i CoI.290-96 

National Commissioa on c.uJe I Amendmeat to Ca1ain Section of'Bomta.y 
(Deb. 10, Vol. XXXVll. 15-12-20(3) I Shops Act 
Col2S7~ (Deb. 16, Vol. XXXVIII. 23-12-2003) 

Power Projects in Maharubtra duriDa' Col 146-47 
TeoIh Plan Assis&aDcc ftom World s.ak 
(Deb. '. Vol. XXXVII. 11-12-2003) (Deb. 7, 'WI. XXxvu. 10..12-2003) 
CoL I~ Col 136-31 

Private Banks in MIhIraIhtra BIotecbnoIos,y in Farmioa 
(Deb. 14, Vol. XXXVrn,19-12-2o(3) (Deb. 10. Vol. XXXYD •• 5-12-2003) 
ColIOlMt7 I Col91-92 

Reduction ill Air FIreS Buiklina Plans for UDlUthorilcd Colonies 
(Deb. 10, Vol. XXXVB, 15-12-2(03) (Deb. 16, Vol. XXXVIII. 23-12-20(3) 
CoL22S Colli' .... 

Survey for Elec:Irificahoa ofRailllOUlel Chances in NAiS 
(Deb. 13, Vol. XXXVIU. 11-12-2(03) (Deb. IS. Vol. XXXVIII. 22-12-2003) 
Col. 1,.,-5. Col.203~ 

Welfare ofTribaia 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 103 

Colleaion of Taxes 
(Deb. 4, Vol. XXXVII, 05-l2·2(03) 
Col. 279-10 ' 
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Construction and Agricultural Activities I Power Failure in Maharashtra 
inCRZ-I (Deb. 3, Vol. XXXVII, 04-12-2003) 
(Deb. IS, Vol. XXXVIII, 22-12-2003) CoI.214-17 
CoI.IS8-S9 

Decline in Small Savings in Post Offices 
(Dtb. 2, Vol. XXXVlI, 03-12-2003) 
Col. 301 

Production of Domestic Pharmaceuticals 
Industry 
(Deb. 6, Vol. XXXVII, 09-12-2(03) 
Col. 79-80 

Financial Allocation to Mumbai 
(Deb. I, Vol. XXXVII, 02-12-2003) ProfttlLosses Incurred by Banks 
Col 69 (Deb~ 4. Vol. XXXVII, OS-12-2003) 

Foreign Exchange Earnings/Outgo of 
ONOC 
(Deb. 13, Vol. XXXVIII, 18-12-2003) . 
Co1.28S-86 

Grants/Loans for Non-Conventional 
Energy Projects 
(Deb. 13, Vot."XXXVUI, 18-12-2003) 
Col. 122 

Col. 292-96 
Sale ofEdible Oil 

(Deb. 14. Vol. XXXVIII, 19-12-2003) 
Col. 290 

SGSYand Drinking Water Wlder PMRWS 
Scheme 
(Deb. I, Vol. XXXVII. 02-12-2003) 
Col. 13941 

III Effects ofGM Crops Statutory Development Boards 
(Deb. IS, Vol. XXXVIII,22-12-2003) (Deb. 16, Vol. XXXVIII,23-12-2003) 
Col. 88-89 Col. 313 

Import of Edible Oils 
(Deb. 9, Vol. XXXVII, 12-12-2003) Patil.SIlriSbivnjV. 
Col. S9-60 Constitution (Amendment) BiII-

Installation of MARRS Telephones 
(Deb. 12, Vol. XXXVIII. 17-12-2003) I 
Col. 191-92 I 

Legal Services Authorities(Amendment} 

(Amendment of Article 39}--Consid. 
& Withdrawn 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 482-94 

Act, 2002 Constitution (Ninety-seventh 
(Deb. 14, Vol. XXXVIII. 19-12-2003) Amendment) Bill-{Amendment of 
Col 91 articles 15,164, insertion ofnewarticle 

Media Lab 361 B and amendment of the Tenth 
(Deb. 4, Vol. XXXIX, 04-02-2004) Schedule}--Consid. & Pass 
Col. 29 (Deb. ll, Vol. XXXVlll, 16-12-2003) 

Non-Plan Expenditure ofGovermnent I CoI.3I6-22 
(Deb. 4, Vol. xxxvn. 05-12-2003) I Fifty Seventh Report of the Business 
Col. 8 I -83 Advisory Commiuee--Motion Moved 

Onion Export Quota (Deb. 9, Vol. XXXVII, 12-) 2-2003) 
(Deb. 14, Vol. XXXVIII, 19-12-2003) CoI.30~ 
CoI.1S2-S3 

Post Offtces in Rented Buildings 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Co1.12S·26 

Financial Status of State Electricity Boards 
(Deb. 3, Vol. XXXVII. 04-12·2003) 
Col. 11 
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IndusIria.I Development Bank (Tl'IDSfer of 
UIIdea1akin& IDd Repeal) BiU--Consid. 
a: Pus 
(Deb. S, Vol. XXXVII, 08-12-2(03) 
CoI.3(1O.34 . 

Plilbt offirmers,)'OUtb lad working clau 
bocb in the orpniJed and unorpniaed 
seaon (OUR. (93) 
(Deb. S, Vol. XXXIX, OS-02-2(04) 
Col. 3 13-26 

Priwtisation of Airports 
(Deb. S, Vol. XXXVII, 01-12-2003) 
Col23-lS 

PrivIbsation ofCPUs (Res.) 
(Deb. 2. Vol. XXXIX. 30-01-2004) 
ColIJ6.92 
(Deb. 9, Vol. xxxvn. 12-12-2003) 
Col3lJ-92 

Proposal b Seuiaa Up of Power Projects 
(Deb. a, Vol. XXXVII, 11-12-2003) 
CoL 29-30 

Puoo-Mumbai Exp .. essway 

Statutory Resolution R.: Disapproval of 
Toation Laws (Amendment) 
Ordinance and Taxation Laws 
(Amendment) BiJl--Consid. 
(Deb. S, Vol. XXXVII, 01-12-2003) 
Col.42J-22 

Patil, Sltrl Sluiatwa 
Allowin& of Girls in NDA Entrance 
~ 
(Deb. 13, Vol. XXXVUI.11-12-20(3) 
Col 161-61 

Amendment to Environmental C1earanc:e 
Certifate 
(Deb. 10, Vol. XXXVll, IS-12-2oo3) 
Col. 12S 

Artificial Limbi 
(Deb. 13, Vol. XXXVIII. 11-12-2003) 
Col. 261 

Central Assistance to Droopt Affectod 
States 
(Deb. S, Vol. XXXVII, 01-12-2003) 
CoLJOS.OI 

(Deb. 7, ~1. XXXVII. 16-12-2003) CloaR ofHindustan Antibiotics Limited. 
Col. 9-10 Pune 

IlecentStlmpPaperScam(DUR.193) (Deb. I. Vol. XXXVII, 02-12-2003) 

(Deb. 14. ~I. XXXVIII. 19-12-2003) I Col. 153 
CoL 371-79 o.naerous Rail Zones 

Ruling by Ibe Speaker R,-. Propriety of 
(i) Termini 'Vote-on-Accounl' as 
'InIerim Budpt' in 1he Order Paper of 
Ibe day; and (ti) Convenin& of abe 
Sasionof1beY..-on29 J....-y,2004 

(Deb. 3, ~1. XXXVII, 04-12-2003) 
Col. 99-100 

Export of Marine Procluc1s 
(Deb. 9, Vol. xxxvn, 12-12-2003) 
Col 12 

without the Prtlidential AddraI FioInciaI Auiance forMJUS in MumbIi 
(Deb. 3, ~1. XXXIX, 0J..02-2004) (Deb. 6, Vol. XXXVII. 09-12·2003) 
CoL 30-31 I CotIOl-09 

S1IduIOry RaoJution R6: Diapproval of I F~ IlIIea of Onions 
NlIioaaItDTriburaIIOnSiaacC.2003 (Deb. S, YOI. ~IJ. 0'-12-2003) 
lad NacionII Ta TriJunII Bill, 2003- CoL 14' . 
Conticl. 
(Deb. I, ~1. XXXVU, 11-12-2003) 
CoL 472 

PoodPQI under SGRY 
(Deb. II. VoL XXXVIII. 16-12-2003) 
Col 202 
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Incentives to Mango Exporters I Upgradation of Medical Facilities 
(Deb. 9, Vol. XXXVII, 12-12-2oo3)! (Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 185-86 I Col. 21 I 

International Airport at Nagpur ,I WLL in Rural Areas 
(Deb. 15, Vol. XXXVIIl,22-12-2003) (Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 116 Col. 123-24 

Mid-day Meal Scheme PatH, Sini VttalDno 
(Deb. 2, Vol. XXXVII, 03-12-2003) AI in Global Aviation Alliance 
Col. 334-35 (Deb. 15, Vol. XXXVIIi, 22-12-2003) 

Mumbai Urban Infrastructure Project Col. 106 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 189-90 Air Pollution in Delhi 

(Deb. 10, Vol. XXXVII, Jj-12-2003) 
Natural Gas Policy of States Col. 89-90 

(Deb. 8, Vol. XXXVII, 1I-12-2oo3) Air Safety 
Col. 155-56 (Deb. 10, Vol. XXXVII, 15-12-2003) 

Need to construct a bridges on river I 0>1.270-72 
Krishna between village Tasadade and 
Shirawade in Karad Tehsil of Satara 8PL Census 
district in Maharashtra(MUR 377) I (Deb. 6, Vol. XXXVII. 09-12-2003) 
(Deb. 16, Vol. XXXVlH, 23-12-2003) Col. 12-18 
Col. 402~3 Commercial Use of Railway Land 

Need to expedite construction of (Deb. 5, Vol. XXXIX, 05-02-2004) 
Khodashi dam on river Krishna in Col. 83 
Karad Tehsil of Satara district, Complaints against Territory Managers 
Maharashtra(MUR377) 'BPU. 
(Deb. 14, Vol. XXXVIII, 19-12-2003) I (Deb. 13, Vol. XXXVIII, 18·12-2003) 
CoI.415·16 I Col. 359 

Plantation for Yielding 8 io-Diesel Corporate Safety Plan 
(Deb. II, Vol. XXXVlIl.16-12-200J) (Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 97-98 Col 33·36 

Pwte-Mumbai Expressway Counterfeit Trade in IT Sector 
(Deb. 7, Vol. XXXVII, 10-12-2003) (Deb. 7, Vol. XXXVII, 10-12-2003) 
CoI.3-13 CoI.2S5-56 

Reduction in Interest Rate of Loan Ooordarshan Channels through Cable 
(Deb. 8, Vol. XXXVII, 11·12·2003) (Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 235-42 Col. 160 

Rural Housing Project Evasion of Service Tax by Cable Operation 
(Deb. I, Vol. XXXVII,02-12-2oo3) (Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 5 I Col. 4344 

Shortfall ofWatcr in Residential Schools 
of Maharashtra 
(Deb. IS, Vol. XXXVIII,22-12-2oo3) ! 

Col. 75·76 I 

Failure of Metal Detecton 
(Deb. 5, Vol. XXXVII. 08-12-2003) 
Col. 325-26 
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FDI Policy for Telecom Sector 
(Deb. 2. Vol. XXXVII. 03-12-20(3) 
CoI.20W6 

Film Personalities Link with Underworld 
(Deb. 16. Vol. XXXVIII. 23-12·2003) 
Col. 197-98 

RVP Test of Petrol 
(Deb. 13, Vol. XXXVIII. 11-12-20(3) 
CoI.ll&-17 

Sec:uritisation Act. 2002 
(Deb, 9, Vol. XXXVII, 12-12-2003) 
Col 260 

Foreign Investment in Food Processinl Selling up of Power Generation and 
Units Trlllllnilsion 
(Deb. 10, Vol. XXXVII. 1S-12-2003) (Deb. S, Vol. XXXIX, 05-02-200.) 
CoI.3SD-SI Col 164 

Generation of Nuclc8r Power 
(Deb. 4, Vol. XXXIX, 04-02-20(4) 
Col 11-12 

Shelter by Cbina to ULF A 
(Deb. 4, Vol. XXXIX, 04-02-20(4) 
cot. 107-01 

Impon ofOlinese Silk Fabrics ! Violation of Guidelines by Private T.V. 
(Deb. 4. Vol. XXXVU, 05-12-20(3)! Channels 
CoUIS I (Deb. 3, Vol. XXXVII. 04-12-20(3) 

Income TaxAppelt.elTribunal I CoL 19),,95 
(Deb. 14, Vol. XXXVIII, 19-12-20(3) , ........ SIui .. dK ........ 
Col 121-23 I eap.c' of Refineries 

Launching of New Road ProjClCt I co:. 3, Vol. XXXVD, 04-) 2-2(03) 
(Deb. 4, Vol. XXXIX. 04-02-2(04) I CoI.21G-II 
~. 71-10 I Deputation of lAS Officers 

Naxalsn I (Deb. I, Vol. XXXVII, 02-12-2003) 
(Deb. I, Vol. XXXVll. 02-12-2003) I Coll2s-26 
Col 171-11 I 

NCE1rf Meeting Examination RefonnI I hal. Dr. Sebadu 
Grading s~ I Need to let up an ~onal Container 
(Deb. 12. Vol. XXXVIIJ,17-12-2003) I Trans Sh~ terminal at Codtin. 
Col 299-304 Kenla (MUR. 3"17) 

d . d M b'l ... 1--1> I (Deb. 16, Vol. XXXVlIJ.23-12-200J) Nee to IntrO lICe 0 t e Ie .......... ne I Col 403 
Services in Vantmal District. I! • 
MMarashtta(MUR377) ....... ,arlSitand 
(Deb. 12, Vol. XXXVlIl.17-12-2003) I Joint Committ.ee on Pesticide residues in 
Col. 42S 1 and Safety SCandards for Soft Drinks, 

Pon Transit Facilities by Bangladesh I Fruits Juice ~ Other Bewrqes-
(Deb. 12, Vol, XXXVIII, 17-12-2003) I Report and Mm..-Presemed 
CoI.2B7-18 II (Deb. 4, Vol. XXXIX. 04-02-20(4) 

Privatisation ofPowel' Grid Transmmion f CoL 11)-&2 
Una I Procumncnt Procedure 
(Deb. !I, Vol. XXXIX. 05-02-2(04) I (Deb. 13. Vol. XXXVIII. 11-12-2003) 
Col. 209 Col, 22-23 

Rcstructurin& of tiM Fen 
(Deb. 2. Vol. XXXVII., 03-12-2003) 
CoL 463-64 

, 
Pune-Mumbai Expressway 

(Deb. 7, Vol. XXXVII, 10-.2-20(3) 
CoL7-8 
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PODDuwamy, Sbrl E. 
Constitution (N inety-seventh 

Amendment) Bill-{Amendment of 
articles 75,164, iNenion ofnewlrticle 
361 B and amendment of the Tentb 
Schedule)--Conaid . .t Pus 
(Deb. II, Vol. XXXVIII, 16-12·2003) 
Col. 346-47 

Dump Sites for Buryina Nuca.r w.... 
(Deb. 7, -VoL XXXVII, 10-12-2003) 
Col 244 

Extendinl lnJ8nd Waterways in Kerala 
'(Deb, 12, Vol. XXXVIII,I7-12-2003) 
CoI,79 

Food SIfety LeYeII 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
CoL2Q3.04 

Gender Dilcriminltioa in lA-AI 
(Deb. 5, ~1. XXXVH,0I-12-2003) 
CoL 232-33 

GnIbImStlM ...... c.. 
(DIb. 6. \\)l. xxxvu. 19-12-2003) 
ColIMO 

Potable Water ftom Sea 
(Deb. 7. Vol. XXXVII, 10-12-2003) 0r0u00meldc~ 
Co1.191.cn (Deb. 4, ~1. xxxvn. 05-12...,) 

CoLJ0S.07 
Prasad, Slarl Kavi S .... kar 
Advertisement ofGandhiji (HAHD) 

(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col 511-15 

PreaIajHa, Prof. A.K. 

HawaII SelIn in Lord K.rw.a .... LId. 
(Deb. 4, Vol. xxxvn. 05-12-2003) 
Col. 67 

Inc:lusion ofW'rtchcraft .... HypootiIm in 
School Curriculum 
(Deb. 7, VoL XXXVII, 10-12-2003) 

Availability of Patented Drugs at CoL lOS 
Affordable Prices Inland Water Transport System 
(Deb. 9, Vol. XXXVII,-12-12-2oo3) (Deb. 12, Vol. XXXVIIl,17-12-2oo3) 
Col. 8 Col. 20 

Chemanc:hery Railway Station 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col 99 

Condition of National Highways I 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
CoL 2 12-36 

Conductina of Defence Service Exam in 
Rqional Languaps 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
CoL 104 

Interim Budget (Railway)-General 
Discussion Demands for Grants on 
Account-( Railway), 2004-2005 
Demands for Supplementary Grants-
(Railway), 2003-2004 and Demands for 
Excess Grants-{Railways) 2001-2002 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col.l76-n 

Marketing ofLetrozole 
(Deb. 12, Vol. XXXV Ill, 17-12-2003) 
Col. 102-03 

Construction of Mysore-Kozokode Line NCERT Text Books 
in Southern Reaion 1 (Deb. 2, Vol. XXXVII, 03-12-2003) 
(Deb. 13, Vol. XXXVIII, 18-12-2003) i CoI.429 
Col. 93 : Need to prov ide compensation and 

Crime qainst Women I security to the victims of reported 
(Deb. I Vol. XXXVII 02-12-2003) violence in village Badhara in Satna 
OIl. IO-i2 ' ',distri~t of R~w. Parliamentary 

Constituency In Madhya Pradesh 
Exorbitant Prices for Druas I (Sub.) 

(Deb. 2, Vol. XXXVII; 03-12-2003), (Deb. 4, Vol. XXXIX, 04-02-2(04) 
CoI.333-34 I Col. 196 
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Need to review RurallUrban classification 
criteria fixing rentals of telephones 
(MUR377)-
(Deb. 10, Vol. XXXVII. 15-12-20(3) 
Col. 473 

Passing of Women's Reservation Bill (Res.) 
(Deb. 2. Vol. XXXIX, 30-01-2004) 
Col. 122-23 

Pending Cases against DO., OffICers and 
Emplo~ 
(Deb. 6. Vol. XXXVII. 09-12-2003) 
Col 144 

Police Atrocities 
(Deb. 11. Vol. XXXVIII.I6-J2-2003) 
CotJ67~ 

Privatisation ofCPUs (Res.) 
(Deb. 9, Vol. xxxvn. 12-12-2003) 
Col)74-77 

Threat to Silent Valley 
(Deb. I S, Vol. XXXVIII. 22-12·2003) 
Col. 111 

Utilisation of New Stations Building at 
Tellicherry 
(Deb. 8. Vol. XXXVII. 11-12-2003) 
Col. 73·14 

PUllia, Shri Naresh 
Agreement with South Africa in 

Hydrocarbon Sector 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Cpl. 288-89 

Air Safety 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 210-72 

Alleged Irregularities in Purchase ofCGHS 
Medicines 
(Deb. 4. Vol. XXXIX, 04-02-2004) 

ReWIOut1eIsofJOCl... Col 6-7 
(Deb. 3, Vol. XXXVII, 04-12-2003) i AmendmenttoWildlife(Protcction)Acl, 
CoI.~S ! 1972 

ROBlRUBProjectsinKeraIa I (Deb. 10. Vol. XXXVII, 15-12·2003) 
(Deb. 13, Vol. XXXViii, 18-12·200) i Col. 396400 
Col. 147-51 i Amendments in University Grants 

Sand Mining on River Beds in Rivers ! Commission Act 
(Deb. 5, Vol. XXXVII, Ol-12-2003)! (Deb. 12. Vol. XXXVIII. 11-12-2003) 
Cot 150-51 Col. 240-41 

Sexual Harassment 81 Work Places 
(Deb. 12, Vol. XXXVIII, ,,·12-2003) 
Col. 320-23 

Shortage of Cables in Kerala 
(Deb 7. Vol. XXXVII, 10·12·2003) 
Col. 135-36 

Speed ofTrains. Moorad Railway Bridge 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col1l9 

Statutory·Resolution Rc: Disapproval f'r 
Indian Telegraph (Amendment) 
Ordinance and Indi.an Teleeraph 
(Amendment) BiI~id. &. PIIS 
(Deb. IS, Vol. XXXVIII, 22-12~20(3) 
CoI.3S9-61 . 

Anti-Diabetic Drug Phenformin 
(Deb. 2, Vol. XXXVII, 03-12-20(3) 
C.oI.61-68 

BSNL Schemes for Mobile Subscriben 
(Deb. 1. Vol. XXXVII, 10-12-2003) 
Col.217-18 

Cen Levied on Pr6ducti 
(Deb. S. Vol. XXXIX, OS"()2-2004) 
Col. 214 

Cess on Petrol 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
CoI.413-IS 

Civil Aviation Policy 
(Deb. 10, Vol. XXXVII, 15-12.20(3) 
Col. 266-61 
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Combating Diabetes I Dividend Paid by Oil PSUs 
(Deb. 7, Vol. XXXVII, 10-12-2003); (Deb. 13. Vol. XXXVIfI, 18-12-2003) 
Col. 326-27 i Col. 271 

Complaints against Senior Area Managers 
Indane 
(Deb. 13. Vol. XXXVIII, 18-12-2003) 
Col. 382 

Conditions Imposed by US for 
Outsourcing 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col.216 

Conjunctivitis Cases 
(Deb. 2, Vol. XXXVII. 03-12-2003) 
Col. 323-24 

Construction of L1G Flats 
(Deb. 6. Vol. XXXVII, 09-12-2003) 
Col. 154-58 

Corruption in Judiciary 

Dividends to Stock Holders of Banks 
(Deb. 14. Vol. XXXVIII, 19-12-2(03) 
Col. 184-85 

Explosion in Bhadravati Steel Plant 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 133-34 

Fake Currency 
(Deb. I. Vol. XXXVII, 02-12-2003) 
Col.2I0-12 

Fast Track Courts 
(Deb. 14, Vol. XXXVIII. 19-12-2003) 
Col. 286-89 

Financial Health ofSEBs 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 223-24 

(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 68-69 Fixed Term Contractual Employment Policy 

(Deb. 5. Vol. XXXVII, 08-12-2003) 
Col. 157 Dangerous Rail Zones 

(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 99-1 00 

Delay in Allotment of Flats by DDA 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 114 

Delhi Police Coordination with 
Neighbouring States 
(Deb. 16. Vol. XXXVIII, 23-1.2-2003) 
Col. 260-61 

Dematerialising of Postal Savings 
Instruments 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 273-74 

Design. Development and Commissioning 
of Engines of Sky Bus 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col.213-l5 

Discount for Senior Citizen 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 162-63 

Dispute with EU 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
CoI.IJI 

Fool-Proof Entrance Examination 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 149 

Funds for Modernisation of Police Force 
(Deb. I, Vol. XXXVII, 02-12-2003) 
CoI.IS4-55 

Funds for Population Control 
(Deb. 7. Vol. XXXVII. 10-12-2003) 
Col. 236-38 

Guidelines for Private Hospitals 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 89 

Improvement in the Customer Care Service 
ofMTNLand BSNL 
(Deb. 2. Vol. XXXVII, 03-12-2003) 
Col. 462-63 

Incidents of Fire in Coaches 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 4-13 

Income Tax Ombudsman 
(Deb. 4. Vol. XXXVII. 05-12-2003) 
Col. 245 
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__ iIltheJ ............. iIllbeHi&b 
Coarts 
(Deb. 4 ..... xxxvn. 05-12-lOG3) 
CoLlOl-G'Z 

......... Akport.N .... 
(Deb. I' ..... XXXVDI,22-12-2003) 
CallI' 

J-.iDBorderA"..~w 
(Deb. 1 I. \VI. xxxvm. 16-12-2003) 
Col 235-36 

JoiaI CooIdinIIioa Ccmmiaee Meetiaa on 
NaIIiD 
(Deb. II, ~l. XXXVm,I6-12-2oo3) 

Need 10 .... 'No Objec:tion Certifk:a'1O 
the Government of MahIrub1h for 
Imp.lement of Slum R.habllitation 
Pro,ramm. In Or.ater Mumbai 
(NUa317) 
(DIb.1'- \VI. xxxvm,n·I2-2003) 
Col. 391-99 

Need to mile MiDtauD &wart Price .. 
peddy IDeS 10 waive the bdereat on 
__ rUed by peddy powina fanners 
(MUll 317) 
(Deb. 12, Vol. xxxvm. 11.12-2(03) 
Col.fl1 

Col t 92-93 New Postal Policy 
LiberalisationOfCiVilAViat.ionSec:tor II (Deb. 2, \VI, XXXVII, 03-12-2(03) 

(Deb. J 5, ~I. XXXVlll. 22-12-2(03) Col. 433-34 
Col 269 I New Security Features for Stamp PIpers 

Liberalised Pension to War Widows ! (Deb. 9, Vol. XXXVII. 12-12-2(03) 
(Deb. 5, Vol. XXXIX, OS-02-2004) j CoI.196 
Col 1S7 II Non-~ ofLOC by PUm.n 

MisuseofPSUs byConcemed Ministries, (Deb. 4, Vol. XXXIX, 04-02-2004) 
(Deb. 6, Vol. XXXVII, 09-12-2(03) i Col 121 
CoI.IIN2 I ONGC He&opter Cruh 

Modernisation ofMiDes I (Deb. " Vol. XXXVII, 11-12-2(03) 
(Deb. 11, Vol. XXXVIII, 16-12-2(03) I Col2.53-S!5 
Col 232-33 I Package for A,rlculture and Rural 

Monitoring on Re-Use of Stolen Mobiles Housing Seetor 
(Deb. 4, Vol. XXXIX, 04-02-2004) i (Deb. 9, ~. XXXVII. 12-12-2(03) 
CoI.149-SO i Col224 

Mumbai Urban Transport Project i Pilferaae of Oil &om WeDs .......... 
(Deb. 11. Vol. XXXVIU,16-12-20(3)! (Deb. 13, VoJ. XXXVIU.l"'12-2G01) 
Col203-Oot I Col. I"",,' 

N.C.E.JU. HiIrory Book " Policy for SeIec:tioft ofSpona '--
(Deb. 12, Vol. XXXVIIJ,17·12·2oo3) (Deb. 6, Vol. xxxvn. 09-12-2003) 
Col 130 . QJL 2.5 J 

NaaIiIm I Power Fmhn in ...... II • 
(Deb. I, Vol. XXXVII, 02-12-2(03), (Deb. 1. \lbl. xxxvn. 04-13.2003) 
Col. 111-11 Col214-11 

Need to clear the proposal for llYiDa 
Gadcbiroli-De.aillftj rail line in 
MIbwwhIaa(MUll317) 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Cal 292 

Private CO ... 1tan1l for Railway 
0... ........ I 
(Deb. I. Vol. XXXVII. 11-12-200) 
Col. 361'" 
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Struc:IuraI~ Ian Proposal. for Primitive Tribala trom 
Maharubtra 
(Deb. 9, Vol. xxxvn. 12-12-2003) 
Col. 92-93 

(Deb, 4, "'" xxxvu. 05·1~2803) 
Col. 46-47 

Reduction ofFertiliJler Prices 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 112-13 

Report on Rajdhani Express Accident 
(Deb. 8, Vol. XXXVIl, 11-12-2003) 
Col. 273-74 

Residency Cards 
(Deb. I, Vol. xxxvn, 02-12-2003) 
Col. 142-43 

Subsidy Oft LPG to PrMa Sector 011 
Compeniea 
(Deb. S, Vol. XXXIX. OS-02-2004) 
Col 194 

1ixICess on Petroleum Products 
(Deb, " Vol. XXXvu. 11-12-2003) 
CoL 122-23 

Unifonnity in Implementations of CAS 
(Deb. 3, Vol. XXXVII, 04-]2-2003) 
Col. 291-92 

Safe Building Constructions Unorganised Labourers under Pension 
(Deb. II, Vol. XXXVIII, 16-li-2003) I Scbcme 
Col. 21-28 I (Deb. 5, Vol. XXXVII, 01-12-2003) 

Safety Measures in Safdarjung Hospital I Col. 319-20 
(Deb. 7, Vol. XXXVII, 10-12-2003) I UplinkingofForeignNewCbanneIs 
Col. 171-72 I (Deb. 3, Vol. xxxvn, 04-12-2003) 

Securitisation Act, 2002 I Col. 57-60 
(Deb. 9, Vol. XXXVII. 12-12-2003) " US Warning to India 
Col.260 I (Deb. 12. Vol. XXXVIII, 17-12-2003) 

Setting up of Coal Washeries in Coalfields,' Col. 260 
(Deb. I. Vol. XXXVII. 02-12-2003) Ibdhakrishuau,ShriC.P. 
Col. 102 .. ()3 I Cadre Restructuring ofCSS 

Setting up of Expert Committee by UGC I (Deb. 16, Vol. XXXVIII, 23-12-2003) 
(Deb. 12. Vol. XXXVIII,17-12-2003) I Co1.19s..97 
Col 142-43 CrashofMirageAimaft 

Setting up of National Environment (Deb. 13, Vol. XXXVIII, 11-12-2003) 
Authority CoI.l72-73 
(Deb. 10, Vol. XXXVII, 15-12-2003) I E-Tcndering 
CoI.349-SO I (Deb.n, Vol. XXXVm,lI-12-2003) 

Short Supply of Petroleum Products from I Col. 287 
8PCL ~ Rewari I Garbage Threat for Nestin& Turtles 
(Deb. 13, Vol. XXXVIII, 18-12-2003) I (Deb. 5, Vol. Xxxvu. 08-12-2003) 
Col. 101-109 . Col.l75 

Sbor1qe oflron Ore I Grading and Markin, of Acric:ultural 
(Deb. 5, Vol. XXXVII, 08-12-2003)' Products 
Col.2S3 (Deb. IS, Vol. XXXVIII. 22-12-2003) 

Stoppal' of Financial Assistance to Col. 189-90 
State. Jrription Facilities 
(Deb. 12, Vol. XXXVIII, 17-12-2003) I (Deb. I S, Vol. xxxvm. 22-12-2003) 
Col. 129 Col. 136-37 
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Privatisation of Health Services \ Freedom Fighters Pension 
(Deb. 12, Vol. XXXVIII, )7·12·2003) (Deb. 16. Vol. XXXVlII, 23·12·2003) 
Col14s-46 Col.3l 

RC\'eIluc from Fabrics 
(Deb. 14. Vol.XXXVIII,19·12-2003) 
Col14J..44 

RadIaaIuisIma ... Sltri Varluthl 
Advertisement ofGandhiji (HAHD) 

(Deb. 16. Vol. XXXVIII, 23-12-2003) 
Co1.5J1 

Allocation of Foodgrains as Relief 
Measure 
(Deb. 4, Vol. XXXVII. 05-12-2003) 
Col. 103-06 

CenIraI Vigilanc:e Commission Act 
(Deb. 6, Vol. XXXVII. 09-12-2003) 
Col. 141-42 

Conducting of Defence Service Exam in 
Regional Languages 
(Deb. 3, Vol. XXXVII, 04-12·2003) 
Col. 10. 

Constitution (Amendment) Bill -
(Amendment of Article 39) - ConsUl. '" 
WiIhdrawn 
(Deb. 4. Vol. XXXVII, 05-12.2003) 
Col494-99 

Duty Free Shops at Airports 
(Deb. 5, Vol. XXXVII. 0"'1'2-2003) 
Col. 257-58 

External AS&istance for Health Projects 
(Deb. 7. Vol. XXXVII, 10-12-2003) 
Col 112-28 

F.I.I. Operating in Stock Martel 
(Deb. 4, Vol. XXXVII, 05-12·2003) 
Col. 231·32 

Foreign Debt 
(Deb. 9, Vol. XXXVII. 12.12.20(3) 
Col. 262-68 

Forest (Conservation) Amendment Bill. 
2000 - (Amendment. of section 2. etc.) • 
Consid. &. Pass 
(Deb. 14, Vol. XXXVJII, 19.12.20(3) 
Col. 49)..94 

Funds for Schemes 
(Deb. 12. Vol. XXXVIII, 17·12·2003) 
Col. 72 • 

Funds ReaJiud through Disinvestment 
Proceeds 
(Deb. 12, Vol. XXXVIII. 17-12·2003) 
Co1.2ss.89 

Hardships to Job Seekers Abroad 
(Deb. 10: Vol. XXXVII, 15·12-2003) 
Col. 345 

High Court ofKerala (Establishment ofa 
Permanenl Bench at 
Thiruvananthapuram) Bill, 2002 -
Consid. &. Pass 
(Deb. 14. Vol. XXXVIlI. 19-12-2003) 
Col. 446-49 

Higher Air Fare for Gulf Sector 
(Deb. 5, Vol. XXXVII. 08-12-2003) 
CallS%O 

Implementation of Central Schemes 
(Deb. II. Vol. XXXVIII.I~12-2003) 
Col. 100-01 

Impon of Edible Oils 
(Deb. 9, Vol. XXXVII. 12-12·2003) 
Col. 37·39 

Interest Reliefto Farmers 
(Deb. 5. Vol. XXXVII. 08-12-2003) 
CoI.214-1~ 

Investigation of Cases by CBI in Kerala 
(Deb. 12, Vol. XXXVIII, 17·12-2003) 
Col. 244-45 

Mission Hunger Free India 
(Deb. 16, Vol. XXXVlII,23-12·2003) 
Col. 138-39 

National Commission for Children Bill, 
2003 -Int. 
(Deb. 4, Vol. XXXVII, OS-12·2003) 
Col.~ 
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Nalional Policy for Children (Res.) 
(Deb. 2. Vol. XXXIX, 30-01-2004) 
Co1.1J2·14 

Opening of UAE Consulates in State 
Capitals 

Statutory Resolution Re: Disapproval of 
National T~ Tribunal drdinance. 2003 
and National 'Fax Tribunal Bill, 2003 -
Consid. 

(Deb. 2, Vol. XXXVII, 03.12-2003) 
Col. 97-98 

Order issued to all Central Schools to 
observe Christmas holidays in the 
month of January (Sub.) 
(Deb. I S. Vol. XXXVIII, 22·12-2003) 
C..o1.3Q9.16 

Pale. Nationals in Indian Jails . 

(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 474 

Statutory Resolution Re: Disapproval of 
Prevention of Terrorism (Amendment) 
Ordinance and Prevention ofT errorism 
(Amendment) Bill-Consid. & Pass 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 468-10 

(Deb. II, Vol. XXXVIII, 16·12-2003) i Statutory Resolution Re: Disappro'V'al of 
Col. 189 , Representation of People (Amendment) 

Powers to ~oast Guards Ordinance - Consi4. & Pas.'1 
(Deb. 2, Vol. XXXVII, 03·12·2003) I (Deb. 6, Vol. XXXVII, 09-12-2003) 
CoU39-40 1 Col. 335-38 

Privati"1Jt~fo ofCPUs(Res.) ') : Statutory Resolution Re: Disapproval of 
(Deb. ,. Vol. XXXVIf. 12-12._(03). I d' M d" C tiC 'I Col.317-81 ; n Ian e IClOe en ra .ounci 

(Amendment) Ordinance and Indian 
Project Sanctione~ by CAPART ,Medicine Central ,-ouncil 

(Deb I I. Vol XXXVIII,16-12·2003): (Amendment)BiII-Consid.&Pass 
Col. 23~ : 03) . • .. (Deb. 14, Vol. XXXVIIl, 19-12-20 

Public Sector I,nvestment to Agriculture: Col. 428-32 
(Deb. 10, \01. XXXVIT, 15-12-2003) ! 
Col. 40-43 . j The Merchant Shipping (Amendmenl) 

Reported: Need for speedy! Bill, 2003 - Consid. 
implementation of variolis ongoing; (Deb. 13, Vol. XXXVIU, 18-12-2003) 
Railway "rojccts in the State ofKerala' Col. 507..()9 
(CI\I .., Third Census ofSSl's 
(Dt!b. 15. Vol. XXXVIII, 22-12-_003) (Deb. 6, Vol. XXXVII. oq.12-2003) 
Col.300-01 Col. 71-72 

Sand Mining on River Beds in Rivers , / 
(Deb. 5. Vol. XXXVII, 08·12-2003) : Rai. Shri Nawal Kilihu~ 
Col. 1~0-51 , Cess on Sugar 

Shares Hekfby ICICIBank . (Deb. 4, VoL XXXVII. 05-12-2003) 
(Ot-t-. 14, Vol. XXXVIII, 19-12-2003)' Col. 338-39 
C(ll. 110 ; Changes in the Licensing ~ystem 

Statutory Resolution Re: Disapproval of i (Deb. 2 Vol. XXXVII, 03-11-2003) 
Delimitation (Amendment) Ordin~,,)e J Col 208~14 
and Delimitation (Amendment) Bill - ' . 
C()nsid. & Pass : Clothes Produced under Hitndloom S1::ctor 
(Deb. 6, Vol. XXXVJ1, 09-12-2003): (Deb. 9, Vol. XXXVII, 12-12-2003) 
Co1..362~5 Col. 21 1-12 
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Condition ofN1lliona1 HishwaYs I Labour Laws 
(Deb.ll. ~XXXVIll,17·12·20(3) I (Deb. IS, Vol. XXXVIII, 22-12-2003) 
CoI.~26 Col. 163-04 

Coopealliw a.b FUBCtionina without Power Generation Capacil)' of Power 
I.ao.ce Plants 
(Deb. 14, ~L XXXVIII, 19-12-2003) I (Deb. 8, Vol. XXXVll, 11-12-2003) 
Cal~57 Col. 43-54 

Credit eo SS& ! Problems faced by Sponge Iron Industry 
(Deb. 14. ~. XXXVIIJ,19.12-2003)! (Deb. 10, Vol. XXXVII. 15-12-2003) 
Call.,..., , Col. 280-8 I 

Daily w.. Employees in LIC ! Production Capacity of LPG 
(Deb.14.~,XXXVUl,l9-12-2003) 1 (Deb. 3, Vol. XXXVII,04-12-2003) 
Cal 107.09 I Col. 292-93 

I 

Dividllldadrawn by Poreip Institutional I Reduction ofH-IB Visa 
IIIWItOn I (Deb. 5, Vol. XXXVII, 01-12-2003) 
(Deb. 9, ~1. XXXVII. 12.12-2003) I C.ol. 74-77 • 
Colli I Refining Capacity Crude Oil 

~a...ioninOrpnisedand 1 (Deb. 3. Vol. XXXVII. 04-12-2003) 
UaarpniIed Seeton ! CoI.17-22 
(Deb. IS, \VI. XXXVDI, 22-12-2003) : Reservation to Economically Backward 
Col2&-ll . Classes (EBCs) 

ExponsofWhelURic:e , (Deb. 3, Vol. XXXVII. 04-12-2003) 
(Deb. 4 ..... XXXVII. 05-12-2(03); CoI.3Q~ 
Col 11 .. 1. I Sale of Crude Oil Processing Companies 

FCI o.IwillaPrMleExpol1cn i (Deb. 3, Vol. XXXVII. 04-12-2003) 
(Deb. 9 ..... XXXV.I. 12-12-2003) 1 CoI.218-19 
CalI .. 'JO I Shortage ofDweliing Units 

' ....... Stock i (Deb. II, Vol. XXXVIII. 16.12-2(03) 
(DeIJ. 4, .... XXXVII. 05-12-2003)! Col. 75-84 
caL II I·" i Theft of Computers 

...... of'Pepper ! (Deb. J, Vol. XXXVII, 04-12-2003) 
(DeIJ. 14, ~.XXXVIII,I9-12-20(3) I Co1.324-25 
caL 2ll i Trial ofODA OffICers . 

I .iaPoliceF 1 (Deb. 6, Vol. XXXVII, 09-12-2003) 

-;:.~~\VlXXXV~23-12.2(03) ;1' Col. 84-85 
caL ~ . Welfare of Women Labourers 

1_--' B_.. (D-il G I! (Deb. S, Vol. XXXVII, 08-12-2003) 
_till _Jet - way) - enera j CoJ.22I.22 

nt.:.eioa DeIunds for Gruts on i 
Accoat - (Railway), 2004-200~ I Raja,SbriA. 
Drr' t, for Supplementary Grants - I AIIe,ed Misutilisation of Funds by the 
(JahIr),2003--200hnd Danandsfur I Government for Issuing 
S-ar..-(1aiIwa)'I)2001.2002! Advenisements in the Media 
(DItt. 3. Vol. XXXIX • ..o3-02-2004) I (Deb. 3, Vol. XXXIX," 03-02-2004) 
Col. .69-71 i Col. 92 
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RaJbenpid. Slarl Madhab 
Recent incidents of violence in Assam and 

some other parts ofebe country due to 
Recruitment Policy of the Railways 
(OUR 193) 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 463-61 

RajeDdna. Slarl P. 
Arrest of Women 

(Deb. II, Vol. XXXVIII,I6-12-2003) 
Col 107-01 

Bank Lending in KeraIa 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col 82-86 

Development of Fisheries in Kerala 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 154-55 

Distribution of Forest Land amongst 
Landless Adivasis 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 209-10 

Diversion of Rivers Water 
(Deb. 10, Vol. XXXVII. 15-12-2003) 
Col. 232-33 

Fall in FDIIFII 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 60-66 

Hydro Electric Projects in Kerala 
(Deb. 8, Vol. xxxvn. 11-12-2003) 
Col. 123-24 

Identification of Water Rich and Poor 
Basins 
(Deb. S, Vol. XXXVII, 08-12-2003) 
Col. 233-34 

Insurance Scheme for Indians going 
Abroad 
(Deb. IS, Vol. XXXVHI,22-12-2003) 
Col. 161-63 

Inter-Basin River Links 
(Deb. 15, Vol. XXXVIII,22-12-2003) 
CoI.4S-54 

Irregularities in allotment of Retail Outlets 
(Deb. 13, Vol. XXXVIII. 18-12-2003) 
Col. 260-61 

Need to open a single window facility in 
Kerala for attestation of educational 
certificates of candidates seeking jobs 
in Gulf countries (MUR 377) 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 383 

Need to provide financial assistance to 
the Government ofKeraIa to rejuvenate 
traditional industries in the State with 
a view to protect the interests of 
workers (MUR 377) 
(Deb. 16, Vol. XXXVIII,23-12-2003) 
Col. 401 

New Grain Export Policy 
(Deb. 14, Vol. XXXVIII. 19-12-2003) 
Col. 171-72 

ONGC Agreements with Private Financial 
Institutes 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 162-63 

Recognition of Medical Colleges 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 210-1 1 

Regularisation ofFCI Workers 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 24042 

ROB/RUB Projects in Keraia 
Immigrants to Developed Countries (Deb. 13, Vol. XXXVIII, 18-12-2003) 

(Deb. lS, Vol. XXXVIII,22-12·2003) Col. 147-58 
CoI.2C)6.()7 Vallarpadam International Container 

Import of Marine Products by USA.. I Tcrminal 
(Deb. 14, Vol. XXXVIII. 19-12·2003) I (Deb. 2. Vol. XXXVII, 03-12-2003) 
Col.4G-41 CoL 275-76 
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Vigilance Mechanisms in Ministry and 
PSUs 
(Deb. I, Vol. XXXVII, 11·12·2003) 
Col. 249-SO 

Website of New Drugs 
(Deb. 1.2. Vol. XXXVIII, 17·12-2003) 
Col. 47'" 

RajesII .... aIiu Pappu Yadh. Shri 
Collapse of bridge linking Mati Daman and 

Nani Daman in the Union Territory of 
Daman and Diu resulting in loss of 
human lives and steps taken by the 
Government in regard lhereto (CA) 
(Deb. a. Vol. XXXVII, 11·12-2003) 
Col. 402 

ConstItution (Ninety-seventh 
Amendment) Bill • (Amendment of 
articles 7S. 164, insertion of new article 
361B &Ad antendment oflhe Tenth 
Schedule) - Consid, &\ Pass 
(Deb. II. Vol. XXXVIII, 16·12-2003) 
Col.349-SO 

Consumer Disputes R.edres.sal 
(Deb. 4, Vol. XXXVlI, 05-12·2003) ; 
Col. 35 ' 

Railways (Amendment) Bill 
Railway (Second Amendment) Bill 
Railway Protection Force (Amendment) 
Bill,2003 and Resolution Re : Approval 
of Recommendations in the Eighth 
Report of Railway Convention 
Committee· Consid. " Pass 
(Deb. 10. Vol. XXXVII, 15-12-2003) 
Col. 516 

Recent incidentS ofviolence in Assam and 
some other parts of the country due to 
Recruitment Policy of the RailwayS 
(OUR 193) 
(Deb. 4, Vol. XXXVII. 05-12-2003) 
CoI.4).4.4() 
(Deb. 10, Vol. XXXVII. 15-12-2003) 
Col. 579,631 

Reponed need for a flfWlCial packaae to 
Bihar for development works in the 
State (CA) 
(Deb. 9, Vol. XXXVII, 12-1.2-2003) 
Col. 322·26 

Financial ScaIus ofStaIc Electricity 8om-ds SlaMof)' Resolution Re: Disapp~oval of 
(Deb. 3, Vol. XXXVII, 04-) 2·2003) Prevention oITerrorism (Amendment) 
Col. 14-16 Ordinance and PreventionofTerrorism 

Need to consrruct a railway over btidge (Amendment) BilI- Cons.~. " Pass 
nearPumcaJunctionBibar(MUR377) i (Deb. II, Vol. XXXVIII, 16-12-20(3) 
(Deb. II. Vol. XXXVIlI,I6-12-2003). CoI.S08-IO 
CoUI2 i. . . 

N d . I d D I' M" D I' ; Unemployment sItualJOn 1ft the country-ee to IDC u e a It us 1m" a It! (UUR 193 
ChrKtians and certain other backward J ) 

communities in the list of Scheduled (Deb. 16. Vol. XXXVIII. 23-12-20(3) 
Castes/Scheduled Tribes and to Col.49S-96 
icCZide reservation benefItS to them Rajukbedl. Sltri Cajtlldn SiIlp 
(Deb. 13. Vol. xxxvlfn. 11-12·2003) I Allotment of Accommodation on Out of 
('..01.411.415 Tum Bail 

Prime Minister's Statement on the i (Deb. II, Vol. XXXVIII, 16-12-2003) 
Resignation ofShri Dilip Sinjh Judn-; Col. 260-82 
from the Council of Ministers 
(OUR 193) 
(Deb. I, Vol. XXXVII, 11-12-2003; 
Col. 312 

Contract F.nlineers in Ell 
(Deb. 13. Vol. XXXVHl, J8-12-20(3) 
Col. 352-53 
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Need to strengthen the rural banks and 
grant autonomy to the National Gramin 
Bank under NABARD (MUR 377) 
(Deb. 14. Vol. XXXVIII, 19-12-2003) 
Col. 411 

Survey for Rail Projects in Madhya 
Pradesh 
(Deb. 8, Vol. xxxvn, 11-12-2003) 
Col. 72-73 

Telecom Services 
(Deb. 7, Vol. XXXVI1, 10-12-2003) 
Col. 233 

Violation ofO.T.H. Guidelines 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
CoL209-1O . 

Ram Sajivaa, Shri 
Committee on Absence of Members from 

the Sitting of the House - Minutes -
laid 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 378 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 181 

Committee on Absence of Members from 
the Sittings of the House - Fifteenth 
Repon • Presented 
(Deb. IS, Vol. XXXVIlI, 22·12-2003) 
Col. 322 

Need for construction of an underground 
rail bridge at Karvi in Chitrakoot district 
in U.P. (MUR377) 
(Deb. 13, Vol. XXXVlUl, 18-12-2003) 
Col. 442-43 

Need to make changes in arrival/departure 
timings of trains passing through 
Chitrakoot Dham Karvi railway station 
(MUR371) 
(Deb. 16. Vol. XXXVIII. 23-12·2003) 
Col.405~ 

Ram, Shri 8raj Moba. 
Interim Budget (Railway) • General 

Discussion Demands for Grants on 
Account - (Railway), 2004-2005 
Demands for Supplementary Grants • 
(Railway), 2003·2004 and Demands for 
Excess Grants - ( Railways) 2001-2002 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 194-96 

Ramaiab, Dr. B.B. 

Bank Frauds 
(Deb. 14, Vol. XXXVIfI, 19-12-2003) 
Col. 109-10 

Central Assistance to Drought Affected 
States 
(Deb. 5, Vol. XXXVII. 08-12-2003) 
Co1.305~8 

Committee on Subordinate Legislation -
Thirteenth to Fifteenth Reports -
Presented 
(Deb. 16, Vol. XXXVIII. 23-12-2003) 
Col. 365 

Committee on Subordinate Legislation. 
Twelfth Repon - Presented 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 359 

Demands for Supplementary Grants -
General- 2003-2004 
(Deb. 12. Vol. XXXVIII, 17-12-2003) 
Col. 475-78 

Deployment of PMF to Andhra Pradesh 
(Deb. II, Vol. XXXVIII, 16-\2-2003) 
Col.I \3-14 

Illegal Occupation of Indian Mission 
Building in Pakistan 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 268-69 

Need to release adequate funds for proper International Flights by Sahara Airlines 
maintenance and upgradation of (Deb. 5, Vol. XXXVII, 08·12·2003) 
National Highway No. 76 in Banda and C.oI.205 
Chitrakoot districts of Uttar Pradesh:. . 
(MUR 371) , Poho CampaIgns 
(Deb. A. Vol. XXXVII, 11·12·2003) (Deb. 2. Vol. XXXVII. 03-12·2003) 
Cnl.412 Col.~7 
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Polio Vaccine Scheme I Rail Projects withADB Loan 
(Deb. 2, Vol. XXXVII, 03-12-2003) (Deb. 3. Vol. XXXVll, 04-12-2003) 
Col. 370-72 , Col 10 1-02 

I 
Private Sector in Procurement and Storltie "Review of Investigation and Prosecution 

(Deb. 9, Vol. XXXVII, 12-12-2003) I System 
Cot. 44 i (Deb. 6. Vol. XXXVII, 09-12-2003) 

Reservation to Etonomica11y Backward I Col. 73 
Classes (E8Cs) : Sale of A.zam Jahi Mill 
(Deb. 3. \bl. XXXVII, 04-12-2003)! (Deb. 9. Vol. XXXVII, 12-12-2003) 
Col.30S-06 ! Col. J 57 

Sick Industrial Companies (Special I SeaCruise 
Provisions) Repeal Bill _ Consid. & i (Deb. 10, Vol. XXXVII, 15-12-2003) 
Pass i CoI.2S1-S4 
(Deb. at \\)\. XXXVII, 11-12-2003) I SwamjayantiGramSwwojprYo';-
CoJ.432 I (Deb. I, Vol. XXXVII, 02-12-2003) 

Smuggling of Crocodiles I CoI.147-SO 
(Deb. IS, Vol. XXXVIII, 22-12-2003) : The !*uritisltionAct, 2002 
Col. S5-~ i (Deb. 9, Vol. xxxvn, 12-12-2003) 

; Col3942 
Theft of Computers ! • 

(Deb. 3, Vol. XXXVII, 04-12-2003) : Transfer of ASI PropertlCS 
C01.324-2S (Deb. 10, Vol. XXXVII, 15-12-2003) 

Col. 4344 
........ SluiC •• 'l"'d 
Air Ticket Booking FaciJities in DiSlricrs 

(Deb. S, Vol. XXXVII. 01-12-2003) 
Col 202-04 

Courier Companies using Airlines Cargo 
Service 
(Deb. S, Vol. XXXVII, 01-12-2003) 
CoI.n-7I 

lOBI Defaulters 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
CoI.3I3-14 

National Tax Tribunal 
(Deb. 4. Vol. XXXVII, 05-12-2003) 
CoI.344-4S 

Performance ofVi1laac-Public Telephone 
&heme 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
CoI.S7-62 

ProductionlExport ofMic:a 
(Deb. 11, VotXXXVIII,16-11.2003) 
CoL 120-21 

Undernourishment 
(Deb. 7, Vol. XXXVII. 10-12-2003) 
Col.lS2-S3 

Undernutrition in Country 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
CoI.JOS~ 

Wind Power Potential Sites of Andhra 
Pradesh 
(Deb. 3, Vol. XXXVII. 04-12-2003) 
CoI.24D44 

aa ..... kal. Sllri 
Auistanceto NGOs 

(Deb. 11. Vol. XXXVfIl, 16-12-2003) 
Col. 219-90 

Child Artiliti in DOl AIR 
(Deb. 13, Vol. XXXVIII. 11-12-2003) 
Col. 171-72 

Companies'Enpaed in Works ofNalionai 
Highways 
(Deb. 2, Vol. XXXVII. 0)·12-2003) 
CoI,234-S4 
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Conservation of Medicinal Plants 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
CoL IOl.e2 

Export Value 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 192-93 

Farmer Insurance Income Scheme 
(Deb. S. Vol. XXXVII, 08-\2-2003) 
CoI.Sl-S3 

Identification of Industrially Backward 
Districts 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
CoL 197 

Investment of Research and Development 
(Deb. 5, Vol. XXXVII, 08-\2-2003) 
Col. 222-25 . 

Jai Prakash Rozpr Yojana 
(Deb. I, Vol. XXXVII, 02-12-2003) 
CoL lSI 

Joint Excn:ises with other Countries 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
CoL 22-24 

Modemilltion of Canals 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
CoL 110-14 

Music SdtooIJ in Delhi 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
CoL 107 

National Conuniuion for Youth 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col2J5.17 

New Ouidelines for Selection ofI>ea1ers 
(Deb. It Vol. XXXVII, 11-12-2003) 
Co1.41-42 

Rural Water Supply Schemes 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 80-94 

Schemes for Tribal Women 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 94-95 

Schemes under SGSY 
(Deb. II, Vol. XXXVIII, t 6-12-2003) 
Col. 133 

Selection of Artists in DDI AIR 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 195 

Special Cammondo Force 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 266 

Swajaldhara Scheme 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
CoI.lSO-54 

TDS Refund System 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 92 

Vacant Land at Airports 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 133-34 

Waiting Lists 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col.361~ 

Rao, Dr. D. v.G Shankar 
Agreement with United States in Space 

Sector 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
CoL 349-SO 

Circular Trains through South India 
OpenSIcyPolicy (Deb. 13, Vol. XXXV Ill, 18-12-2003) 

(Deb. S. Vol. XXXVII, 08-12-2003) CoI.259-60 
CoLn~ I f' Conference on Inter-Linking (l RIvers 

P~r::.B;~I~1. XXXVII, 10-12-2003) I ~~.~o, Vol. XXXVII, 15-12-2003) 
Col 14344 I . 

Release of Fundi to Organisation under 1 Development of Airborne Early Warning 
Programme Hariyali ' and Control System 
(Deb. 16, Vol. XXXVlll,23-12-2003) I (Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 187·81 i Cot. 190-91 
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Expansion ofVisakh~ Steel Plant i Slides on Environment in Cinema Halls 
(Deb. 5. Vol. XXXVII, 08-12-2(03) j (Deb. 8, Vol. XXXVII, 11-12-2(03) 
Col. 136-37 I Col. 89-90 

India's Entry into OIC I Theft of Computers 
(Deb. 2, Vol. XXXVlI. 03-12-2003) (Deb. 3. Vol. XXXVII. 04-12-2003) 
Col. 382-33 Col. 324-25 . 

Makreatment of Indian Workers Abroad Vigyan Rail 
(Deb. 4. Vol. XXXIX. 04-02-2004) (Deb. 13, Vol. XXXVIII. 18-12-2003) 
Col. 75 Col. 162 

Need for early commissioning ofB.S.N.l. 
cellphone service in Satur town. 
Andhra Pradesh (MUR 317) 
(Deb. 16. Vol. XXXVIII,23-12-2(03) 
CoL 401-02 

RH, Sbri Ga.b Sl'ftIlivasa 
Ban on Conversion of Petrol Cars to CNG 

(Deb. 2, Vol. XXXVII. 03-12-2003) 
Col. 4 12·13 

Need to accord early clearance for Coal Mining by State Public Sector 
implementing Ihc Janjhavathi Irrigation: Undenakings 
ProjcctinParvathipuramPartiamentary' (Deb. 6. Vol. XXXVII. 09-12·2003) 
Constituency. Andhra Pradesh! Col. 73·74 
(MUR377) 
(Deb. 4. Vol. XXXIX, 04-02-2(04) 
coI.m 

Need to construct a by-pass road near 
Salur town in Andhr. Pradesh 
(MUR317) 
(Deb. II. Vol. XXXVIII. 16-J2-2(03) 
Col.3l1 

Need to provide financial assistance to 
the Government of Andhra Pradesh for 
selting up District Rehabilitation 
Centres (MUR 377) 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 385 

Opening up of Islands for Touristn 
(Deb. 10. Vol. XXXVII. 15-12-2(03) 
CoJ.319-20 

Perfonnanceoflocal8odies 
(Deb. 6. Vol. xxxvn. 09.12-20(3) 
Col. 109-11 

Polio Campaigns 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 466-67 

Setting Up of University 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col. 228-29 

Consumer Disputes RedressaJ 
(Deb. 4, Vol. XXXVII. 05-12-2003) 
CoI.2S-35 

Creation of Additional Employment 
(Deb,S. Vol. XXXVII, 08-12-2001) 
CoI.IS6-SS 

Decontrol ofChemicat Fertilizer Industry 
(Deb. I, Vol. XXXVII, 02-12.2003) 
Col. 153·54 . 

Domestic Telephone Tariff 
(Deb. 2. Vol. XXXVII. 03-12-2(03) 
Col. 66-67 

Finger-Prints in Tihar Jail 
(Deb. 6, Vol. XXXVII, ()9...12-2003) 
Col. 135 

Food Subsidy 
(Deb. 4. Vol. XXXVII, 05-12-2003) 
Col. 269-70 

H~ium Based Balloon 
(Deb. 3. Vol. XXXVII. 04-12-2003) 
Col. 113-14 

Housing ofNizam's Jewels 
(Deb. 5,VoI. xxxvn. 01-12-20(3) 
CoL212-1l 
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Import of Sugar From E.U. 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 234-35 

Life Saving Drugs 
(Deb. I, Vol. XXXVII, 02-12-2oo3) 
Col. 102 

Performance of Basic Telecommunication 
Service 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col 432-33 

Production of Oilseeds and Pulses 
(Deb. 10, Vol. XXXVII. 15-12-2003) 
Col. 267-69 

ProductionlExport of Mica 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 120-21 

Recruitment of Scouts to Plug Infiltration 
(Deb. 3, Vol. XXXVII. 04-12-2003) 
Col. 92 

Review of Investigation and Prosecution 
System 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 73 

Sea Cruise 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 253-54 

Subsidy for Transportation of Petrol, LPG 
and Kerosene" 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 304 

Tamper Proof Number Plates 
(Deb. 2, Vol. XXXVII, 03-12·2003) 
Col. 322·23 

Rao, Shri Y.v. 
AIDS Vaccines 

(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 336-37 

Sank Loans Defaulters 
(Deb. 9, Vol. XXXVII, 12·12-2003) 
Col. 46-47 

Below Poverty Line Scheme 
(Deb. 2, Vol. XXXVII, 03-12·2003) 
Col. 207 i 

Categorisation of Pilots as Workmen 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Co1.201"()2 

Collection ofTaxes 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 279-80 

Community Radio Project 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 364-65 

Control of Bangalore A irport 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
COl.19S 

Defective Parts in Sukhoi-30 Aircraft 
(Deb. 3, Vol. XXXVII, 04-12-2oo3) 
Col. lOS 

Direction to Students 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 144 

Disinvestment ofNBCC 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 248 

EximBank 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 57-S8 

Expansion of Air India/Indian Airlines 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 5-13 

Expertise in Delhi Metro 
(Deb. II, Vol. XXXVIII, 16·12-2003) 
Col. 167 

Firing Ranges taken over from Army 
(Deb. 13, Vol. XXXVIII, 18·12-2003) 
Col. 240-41 

Fixation of Support Prices 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 96-97 

Generation of Electricity by Garbage 
(Deb. 3, Vol. XXXVII, 04·12·2003) 
Co1.331·33 

Growth oflnfrastructure Sector 
(Deb. 4, Vol. XXXVII. 05·12·2003) 
Col. 40-46 
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High Power Lotomotives Modernization Project "Reinventing EPF-
(Deb. 8, Vol. XXXVII, 1t-12-2003) India" . 
Col. 249 (Deb. 10, Vol. XXXVII, 15-12-2003) 

IAF Participation in Counter-Insurgency Col. 333 
(Deb. 3, Vol. XXXVII. 04-12·2003) I Movie on Indo-Arahan 
Col. 290 i (Deb. 5, Vol. XXXIX. 05-02-2004) 

Infikration in J&K I' CoI.I 53 
(Deb. 3, Vol. XXXVII, 04-12·2003) Need to declare Minimum Support Price 
Col21I·12 ! ofCbillies(MUR377) 

Information Boards at Monuments ! (Deb. 2, Vol. XXXVII, 03-12·2003) 
(Deb. 5, Vol. XXXVII, 08-12-2003) ; Col 490-91 
Col 206 j Need to enhance the outlay for the Sector 

Internet Service in Moving Trains i Reforms Pilot Project bein, 
(Deb. 8, Vol. XXXVII. 11-12-2003)! Implemented in GuntlIrdistric:t,Andhra 
CoI.3S7-SB : Pradesh (MUR 377) 

Internet ,,-.:...... M . T . '(Deb. 13, Vol. XXXVIIII. 18-12-2003) 
~y-- m oV1n8 rams Col 440-41 

(Deb. I, Vol. XXXVII. ll-ftl-2003) . 
Col 357·SB New Asset Reconstruction Companies 

InvcstmentofNTPC in Foreign Projects (Deb. 4. Vol. XXXVII. 05-12-2003) 
(Deb. 13. Vol. XXXVIll. 18-12-2003) Col. 3SO-S I 
Col 314-15 i NPAofFinanc:iallnstitutions 

I--=CIdIcn for Children Oflndian! ~'4~' Vol. XXXVII, 12-12·2003) 

(Deb. 4, Vol. XXXIX, 04-02-2004) ! Opening ofMcc1icaJ Col. 
CoL9l-94 I (Deb. 7, Vol. XXXVII, 10-12-2003) 

LlCs l..IpIed Policies CoL 19S-96 
(Deb. 14. Vol. xxxvm, 19-12.2003) " hnelonCorporateOo¥emlftCe 
Col 197-99 (Deb. 9, Vol. XXXVII. 12·12·2003) 

Loan from Aullralia for Godavari Bum 1 Col. 206 
River Dcwlopment I Por.Qpila Eapeadibn on HeIIdl 
(Deb. 10. Vol. XXXVII. 15.12-2003) I (Deb. 4, ~1. XXXIX, 04-02-2004) 
CoL 107-01 Col 139 

Medical Counes PinIcy InAadla*lAM 
(Deb. 2, Vol XXXVII, 03-12.2003) (Deb. I, W. XXXVII. 11-12-2003) 
CoL 442~3 Col 339040 

Mini Hydro Power Projects ! Po.., Sector IlefornII 
(Deb. S. Vol. XXXIX. 05-02-2004) I (Deb. Il, YoI. XXXVIU,II-12-2003) 
CoL215-16 I Col*'" 

Modemiution..s~orNavy I PnIpIrldonofConceptPapcrbyU.GC. 
(Deb. 8. Vol. XXXVII. lI.12.2003) I (Deb. 4, Vol. XXXIX. 04-02-2004) 
Col 121 ' Col. l.q 

I 
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Processing of Opium I Uranium Project 
(Deb. 14, Vol. XXXVIII, 19-12-2003) ,. (Deb. 2, Vol. XXXVII,03-12-2oo3) 
Col. 229-31 , Co1.33S-36 

Procurement of Aircraft Carrier Admiral 
Gorshkov 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 53-S4 

VRSinAl 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 258 

.. RashtrapaJ, Shri Pl1IviD 
Reduction ofTanffby NPC I 

(Deb. 4, Vol. XXXIX, 04-02-2004) Constitutional Amendment 
Col. 123-24 I (Deb. 14, Vol. XXXVIII. 19-12-2003) 

Col. 238-39 Renewable Sources of Energy by NTPC 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 339-42 

Research in Tidal Power 

Implementation of Circular 
(Deb. 12, Vol. XXXVIILI7-12-2oo3) 
CoI.326,350-5 I. 367-68 

(Deb. 5, Vol. XXXIX, 05-02-2004) Interim Budget (Railway) - General 
Col. 225-26 I Discussion Demands for Grants on 

Revival Plan for IDBI I Account - (Railway), 2004-2005 
(Deb. 4, Vol. XXXVII, 05-12-2003)! Demands for Supplementary Grants-
Col. 324 I (Railway), 2003-2004 and Demands for 

Satellite Survey for Diamond ! Excess Grants - (Railways) 200 1-2002 
(Deb. 16, Vol. XXXVIII,23-12-2003) (Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 192 Col. 182-83 

Secret deal between Pakistan and Saudi Promotion of Employees 
Arabia (Deb. 14, Vol. XXXVIII, 19-12-2003) 
(Deb. 2, Vol. XXXVII, 03-12-2003) Co1.300-02 
Col. 429-30 Promotion ofSCslSTs 

Setting up of liT Abroad (Deb. 16, Vol. XXXVIII, 23-12-2003) 
(Deb. 2, Vol. XXXVII, 03-12-2003) I CoI.I64 
Col. 470-71 'I' PromotionPolicy 

Slashing of Long Distance TarifflMobile (Deb. 13, Vol. XXXVIII, 18-12-2003) 
Interconnect Rates . Col 140,237-38, 313-14, 33S-39 
(Deb. 12, Vol. XXXVIII, 17-12-2003) I (Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 20S-1O Col. 96, 206 

Technology Upgradation Fund (Deb. 5, Vol. XXXIX, 05-02-2004) 
(Deb. 4, Vol. XXXVII, 05-12-2003) Co1.135,183-84 
Col. 368 Promotion to SCslSTs 

Trade Balance I (Deb. 16, Vol. XXXVIII, 23-12-2003) 
(Deb. 9, Vol. XXXVII, 12-12-2003) I Co1.247-48 
Col. 237-40 I Shortage of Coaches 

Uniform Policy on Private Practice (Deb. 8, Vol. XXXVII, 11-12-2003) 
(Deb. 4, Vol. XXXIX, 04-02-2004) I Col. 156-57 
Col. 61 
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RllCltwa, Slut ...... "- I Exports of Wheatto Pakistan 
A.mendmeuIs in the IPC I (Deb. 4, Vol. XXXVII, 05-12-2003) 

(Deb. 14, Vol. XXXVIII, 19-12-2003) Col. 345~7 
Col 146 Findings of MDMA 

ConstnlctionofHousesfOiEconomically (Deb. I, Vol. XXXVII. 02-12-2003) 
Weaker Section I CoL 20 1 
(Deb. II, Vol. XXXVIll, 16-12-2003) I Foreign Debt 
Col.4l-42 I (Deb. 9, Vol. XXXVll, 12-12-2003) 

HOI1OfWium of Aopnwadi Col. 262-68 
(Deb. 2, Vol. XXXVII, 03-12-2(03) I Import of Crude PaimoJein 
Col.4SO I (Deb. 4, Vo\. XXXVII, 05-12-2003) 

Settio& Up of Hydel Power Project in I Col. 266-67 
GujIrIt I Increase in Staff Strength 
(Deb. I. Vol. XXXVII, 11-12-2(03) 1\ (Deb. 2, Vol. XXXVII, 03-12-2003) 
Col 102 Col. 443 

.... SltrillatiPnlllla IlndilinA'kt1fI A'fi'JW\isl'an··· ... 
ApLimitforBoardExaminabons I (Deb. 7, Vol. XXXVII. 10-12-2003) 

(Deb. 12, Vol. XXXVDI, 17-12-2003)! CoI.323-24 
Col2J9.40 llndo-SriJanbEconomicTies 

Jlen&Iw'-hi MipMts I (Deb. 7, Vol. XXXVII. 10-12-2003) 
(Deb. 1. Vol. XXXVII, 02-12-2003) i Col. 328-29 
CoL 19-20 ! Infrastructure Development Finance 

C4IIInl AssisCaIa to DrouJht Affected Corporation 
Sraaes I (Deb. 14. Vol. xxxvm. ]9-12.2003) 
(DeI». 5, Vol. xxxvn, 01-12-2003)! CoL 195 
Col J05.OI ! Institutions for Training to Construction 

Conniaee c. Recruitment Reform . Workers 
(Deb. 6, Vol. XXXVII, 09-12-2003): (Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 113 I Col. 95-98 

Credit Policy ofRBl I t.Urlteting Ripts to Shell India Limited 
(Deb. -t. VOl. xxxvn. 05-12-2003) (Deb. 3, Vol. XXXVII, 04-12-2003) 
Cot 244-45 Col3S9-60 

DecreaIe in Poverty IlIIio ialbnl Area Nagpur Railway Stations 
(Deb. 6, Vol. XXXVII. 09-12-2003) (Deb. 13, Vol. XXXVIII, .8-12-2003) 
Col~ Col. 144 

Dilinvaanent in NFL 
(Deb. 2, VoL XXXVII, 03--12-2003) 
CoL 391-92 

Explonlion oflnm Ore 
(Dcb~ 10, Vol. XXXVII. 15-12-2003) 
CoL 71 

Naphtha Cracker Project in Gujarat 
(Deb. I, Vol. XXXVII. 11-12·2003) 
CoL)" 

Natural Oaa Pipeline Policy 
(Deb. 3, Vol. XXXVIl. 04-12·2003) 
CollS7-n 
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New Items under lSI Mark Sagar Mala Progr.ammc 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 13 

(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 285 

NPAofBankslFI Setting up of Residential Townships 
(Deb. 9, Vol. XXXVII, 12-12-2003) (Deb. I, Vol. XXXVII, 02-12-2003) 
CoI.I 52-56 CoLl97 

Outstanding dues recovered by NTPC 
fromsEbs 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
COl. 107-13 

Pay Scales ofLiC Employees 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 49 

Photo Identity Cards 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 123-25 

Photography at Airpons 
(Deb. S, Vol. XXXVII. 08-12-2003) 
Col. 83 

Price Structure of LNG 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 81-82 

Small Savings 
(Deb. 9, Vol. xxxvn, 12-12-2(03) 
COl. 216-17 

Standard Set for I>rinkina W_ 
(Deb. 2, Vol. xxxvn, 03-12-2003) 
Col~ 

Suney by TRAI 
(Deb. 2, YoI. XXXVII. 03-12-2003) 
CoI.1~11 

Township Development Projec1s ud 
MJm 
(Deb. I, \\>1. XXXVII, 02-12-2003) 
COlIn 

Trade Balance 
(Deb. 9, \\>1. XXXVII. 12-12-2003) 

Procurement of Bajra Col 237-40 
(Deb. 4, Vol. XXXVII, 05-12-2003) TRAlDirectionfor\\>iceMaiIServiccs 
Co1.316-18 (Deb. 7, Vol. xxxvn, 10-12-2003) 

Protection to Minimum Suppon Price I' Col 109-10 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 252-S3 Uniform RatcofDrugs 

R nd · fRad' C . I (Deb. 6, Vol. XXXVII, 09-12-2003) ecomme allons 0 10 omm ittee I 
(Deb. 3, Vol. XXXVII. 04-12.2003) I Col. 34-35 . 
Col. 340-53 • Unorganised Labourers under hnsioB 

I 
Redenlption of RIB ! Scheme 

(Deb. 14, Vol. XXXVIII, 19-12-2003) j (Deb. 5, Vol. XXXVII, 01-12-2003) 
COl. 44-45 I COI.319-20 

Reduction in Price of ATF I Visa to Foreign Tourists 
(Deb. IS. Vol. XXXVIII, 22-12-2003) i (Deb. I, Vol. XXXVII, 02-12-2003) 
COl. 110 I Col. 131-32 

Resettlement and Rehabilitation Policy I Vision Document for Health Sector 
lDeb. 16, Vol. XXXVlII, 23-12-2003) I (Deb. 7, Vol. XXXVII. 10-12·2003) 
Col. 161-62 I Col. 198 

Revision in Sale Prices of LPG and I Widening of ROB in Narendra Napr 
Kerosene I (Deb. 13, Vol. XXXVIIl, 18-12-2(03) 
(Deb. 3. Vol. XXXVII, 04-12-2003), Co1.333-34 
Col. 101-02 
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WiIhdrawaJ of\blume Discouat Scheme j Can Centres Services by Air India 
(Deb. 13. Vol. XXXVIII, 18-12-2003) j (Deb. 10, Vol. XXXVII, 15-12-2003) 
Call1S-26 I' Col. 75-76 

Ravl, SlariSiaealt aaa Slap Conversion of Plastic Wastes into 
Allotment of Government i Pecroleum Fuel 

AccommodationtoKendriyaBhandar i (Deb. 8, Vol. XXXVII, 11-12-2003) 
(Deb. 6,VoI. XXXVII. 09-12-2003) I Col. 263 
Col 63 I Denial of Membership to Mumbai 

Appeal apinst Sales Tax Department : National History Society 
(Deb. 11, VoJ. XXXVm.I~12~2003) 1 (Deb. S, Vol. XXXVII, 0&.12-2003) 
CoU32 ! Col. 96 

Demolition of BuildUtgslFarm Houses in : Export Value 
SoudI Delhi i (Deb. 9. Vol. XXXVII, 12-12-2003) 
(Deb. II, Vol. XXXVIII. 16-12-2003)! Cot 192-93 
Col2SI-SJ 

Disposal of Cales 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col J71 

Ex-Gnlia Bonus 
(Deb. I, Vo.l. XXXVII. 02-12-2(03) 
Col. 36-37 

IT Return by NGOs 
(Deb. I., \'oJ. XXXVIlJ, 19-12-2003) 
CoL 10 

Parking Policy in the Capital City 
(Deb.Il, VoI.XXXVlIl,I6-12-2003) 
Col 17-21 

Revised Purchase Policy 
(Deb. 16, Vol. XXXVIII. 23-12-2003) 
CoI.204-0S 

Sc:bemes willi Prod&lcu 
(Deb. 11, Vol. xxxvm. 16-12-2003) 
Col 157 .... 

...... SllriM .... 
Amount Spent by GAIL on Pipelines 

Project 
(Deb. 13, Vol. XXXVIII, 11-12-20(3) 
Col. 134-35 

Ami TerrOrism Force 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col 113-15 

functioning ofCEtB 
(Deb. 4. Vol. XXXVII. 05-12·2003) 
CoI.lla 

Health Care Scheme for Senior Citizens 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. J94-95 

Incidents of Fire in Coaches 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Cot 10 

Integrated Transport System 
(Deb. 12. Vol. XXXVIII. 17-12-2(03) 
Col. 61 

Leaking of Question Papers 
(Deb. 7, Vol. XXXVII. 10-12-2003) 
Col. 293 

Low Cost Airlines 
(Deb. S. Vol. XXXVII. 01-12-20(3) 
Col. 179-80 

Merger of BIS with National Test House-
(Deb. 9, Vol. XXXVII. 12-12-2(03) 
COI.S~S6 

National Human Dewlopment Report 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 120-21 

NPAsofB .... 
(Deb. 4, Vol. XXXVII, 05-12~2003) 
CoI.67.Q 
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Power Failure in Maharashtra I Sale of Surplus Land ofNTC Mills 
(Deb. 3, Vol. XXXVII. 0'4-12-2oo3): (Deb. 9, Vol. XXXVII, 12-12-2003) 
CoL 214-17 I Co1.269 

PPF Scheme i SGSYand Drinking Water UDder PMltWS 
(Deb. 9, Vol. XXXVII, 12-12-2003) I Scheme 
Col. 71-72 I (Deb. I, Vol. XXXVII, 02-12-2003) 

! CoL 139-41 
Problems of Food grain Exporters I· . . 

(Deb. I", Vol. XXXVIII, 19-12.2003) ! Statutory ~lutJon R~: DtsapprOvai of 
CoL 151 I PreventIOn ofTerror'lID (Amendment) 

Ordinance and Prevention ofTerrorism 
Production by WCL I (Amendment) BiII- Consid. & Pass 

(Deb. 11, Vol. xxxvm. 16-12-2003)! (Deb. 11, Vol. XXXVIII. 16-12-2003) 
CoI.2S7-SI I Col. 473-7S 

Railways (Amendment) Bill i Study on Developing Basic Urbaa 
Railway (Second Amendment) Bill I Infrastructure 
RailwByProtClctionForce(Amendment) i (Deb. 6, Vol. XXXVII, 09-12-2003) 
Bill. 2003 and Resolution Re ; Approval! Col. 66-67 
of Recommendations in the Eighth ! Technology Upgradation Fund 
Report of Railway Convention i (Deb. 14, Vol. XXXVIII. 19-12·2003) 
Committee - Consid. & Pass I CoL 28-3 I 
(Deb. 10, Vol. XXXVII. 15·12-2003) i TerroristOutfrts 
CoI.SI5-16 I (Deb. I, Vol. XXXVII, 02-12-2003) 

R E I . f M .. S . ! Col. 20-2 I . e- ya uatlon 0 arttlme ecunty I 
Measures i VRS in MTNL 
(Deb. 2, Vol. XXXVII, 03-12.2003) I (Deb. 7, Vol. XXXVII, 10-12-2003) 
CoL 290-91 ! CoI.228-29 

D....-· id f . Ie . Assam d·'! WorkingofBHEL 
~"Inc enlSo VIO ace 10 an 1 (Deb. 3, Vol. XXXVII, 04-12-2003) . 

some other parts of the country due to i Col. 82-83 
Recruitment Policy of the Railways I Ra Prof. Rasa ..,._ .... 
(OUR 193) ! wa.. . >3111..-
(Deb. 4, Vol. XXXVII. 05-12-2003) i Advertisement ofGandhiji (HAHD) 
CoI.440-46 'I (Deb. 16, Vol. XXXVm.23-12-2oo3) 
(Deb. 10, Vol. XXXVII, 15-12-2003), Col. 510-11 
Col615-16,62a-29 I Constitution (Ame.ndment) Bi.1I -

R h d r"\_. I t ti Pharma· (Amendment of ArtICle 39)-Consid. & esearc an ........ e opmen or Withdrawn 
Industry (Deb. 4. Vol. XXXVII, 05-12-2(03) 
(Deb. 7, Vol. XXXVII, 10-12-2003) Col.S05-08 
Col. 264-6S 

Revamping of Joint Venture Policy 
(Deb. 7. Vol. xxxvn. 10-12·2003) 
Col lOS 

Revised Guidelines for Pon Sector 
(Deb. 12. VOl. XXXVIU, 17-12-2003) 
CoI.m-71 

Interim Budget (Railway) • General 
Discussion Demands for Grants on 
Account - (Railway), 2004-200S 
Demands for Supplementary Grants -
(Railway), 2003-2004 and Demands for 
Excess Grants -(Railways) 200 1-2002 
(Deb. ), Vol. XXXIX, 03-02-2004) 
CoL 139-43 
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N-..a PoIicyfOlQUWreo (Res.) ConstructionlUpgradatlon of Houses 
(Deb. 2, VQl.. XXXIX, 30-01-2004) under lAYIPMAwu Yojana 
CoL 104-10 (Deb. 16, Vol. XXXVIII, 23-12-2003) 

Need to provide air services connecting! Col. 24647 
~ in Rajasthan (MUR 377) I Cyclone in Andaman and Nicobar 
(Deb. 7, Vol. XXXVII, 10-1.202003) 'I (Deb. 16, Vol. XXXVIII,23-12-2003) 
CoL 380 Col. 14749 

PliIbtoffannen.youdund working class Employees of State Sodal Welfare 
boIb in the orpni.sed and unorganised I Advisory Board 
-*!rS(DU1193) I (Deb. 12, Vol. XXXVIII. 17-12-2003) 
(Deb. 5, Vol. XXXIX, OS-02-2004) I' ColI64-6S 
-CoL342~ . . I Entitlement of Ration for Anganwadi 

Stalutory Resolution Re: DIsapproval of I Workers 
National TIIX Tribunal Ordinance, 2003 I 
IIId NIIOonaI TIIX TnlNmal Bill. 2003. I (Deb. 12, Vol. XXXVIII, 17·12-2003) 
Consid. : Col. 342-46 
(Deb. " Vol. XXXVII. 11-12~2003) I Examination Centre for Recruitment of 
Col 461 : PMF inAIt N 

Testin& ofPilotJessAircraft ! (Deb. II, Vol. XXXVIII, 16-12-2003) 
(Deb. I. Vol. XXXVII, 11.12-2003) I Col. 155·,56 
Col 31 Expenditure on Advertisement in UN 

UDClDp~oyIDCIII aiIuItion ill the coumry - Islands 
(DUR193) " (Deb. 15, Vol. XXXVlfI.22-12-2(03) 
(Deb. 16, VoL XXXVDI.23-12-2OO3) Col 19 
Col 417 .. 

........ -.n. IT 
N..t to iadude .. _ of ........ 

ftabter 60m va. PrIdIIh .... Uda 
DevJ' in 1he 'ila of F ..... ' ..... 
(MUR371) 
(Deb. 12. VoL XXXVIIJ.11-12-2t03) 
CoL.f27·29 

RaJ .............. 
BPleen.. 

(Deb. 6, Vol. XXXVII. 09-12-2003) 
CoL 12 .. 11 

c..tibatioa (0aHtuachd A ........ ) 
BiD 0 Ameadmenl ofE.iplh Schedule .. 
CGasid .• '" 
(Deb. 15, Vol. XXXVm,22 .. 12 .. 2003) 
CAJ90 

Need to provide the benefit of 
... iI.....,.. pecbp to the families 
IIIIIed in bat .... in AnUmIft Iftd 
NicoMr .... (MUIl3T7) 
(DIIb. 6, Vol. XXXVII, 09·12-2003) 
Col 305 

hurPlllb ...... 
(I)I4t. 6, .... XXXVII. 09--12-2003) 
CoLIG 

s.mc.otHalpllill Sbip 
(Deb. 4, Vol. XXXIX. 04002-2004) 
CAM 

Tourilm DeweIopmIIIl .. A ......... 
NicoIIIr 
(Deb. 5, Vol. XXXVII. 01-12-2003) 
CoL 132 

Constructioa QfRoada in SOUIb AncIIman Vasit ofForeip Touriltl 
(Deb. 7, \bL XXXVII. 10-12.2003) (Deb. 5. Vol. xxxvn, 01-12 .. 1003) 
Col. 197 0>1.152 .. '3 
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Reddy, ShriA. Jananlhana I Need to doubling of rail line between 
Joint Ventures of lA , Faluknama and Gadwal under Soudl 

(Deb. 5, Vol. XXXVII, 08-12-2003) I Central RaiIways(MUR377) 
Col. 157-59 (Deb. 14, Vol. XXXVIII, 19-12-2003) 

CoI.41O 
Reddy. Sbri A.P. Jithender 

Need to set up a heavy ind~.try 
Apparel parks in Mahabubnagar district, 

(Deb. 4, Vol. XXXVII, 05-12-2003) I AndhraPradesh(MUR377) 
Col. 197-98 (Deb. 5, Vol. XXXVII, OB-12-2003) 

Central Assistance to Drought Affected I Col. 34849 
States I New Pension Scheme 
(Deb. 5, Vol. xxxvn, 08-12-2003) (Deb. 5, Vol. XXXVII, 08-12-2003) 
CoL 305-08 Col. 195-96 

Creation of National Gas Grid by GAIL 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 217 

DD Channels Through Cable 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 112-\3 

Privatisation of Airports 
(Deb. 5, Vol. xxxvn, OB-12-2003) 
Col. 20-28 

Protection to Minimum Support Price 
(Deb. 5, Vol. xxxvn, 08-12-2003) 
Col. 252-53 

Draft Power Tariff Policy Refund of Security Deposit 
(Deb. 3, Vol. XXXVII, 04-12-2003) I (Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 371-72 I Co1.3~57 

Financial Assistance to Municipalities in I Schemes for Weavers 
Andhra Pradesb (Deb. 9, Vol. XXXVII, 12-12-2003) 
(Deb. I, Vol. XXXVII, 02-12-2003) Col. 72-74 
Col. 142 Setting Up of Food Plazas at Railway 

Funds to AP from CRF I Stations 
(Deb. 4, Vol. XXXIX, 04-02-2004) (Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 90-91 I Col. 91-92 

G fi W fit d S . Idh I Special Package for mv Children 
r~r 0 s un er waJa ara I (Deb. 7, Vol. XXXVII, 10-12-2003) 

(Deb. 1. Vol. XXXVII, 02-12-2003): Col. 103 
Col. 26-30 I Supply of Medicines 

I CI . i (Deb. 7, Vol. xxxvn, 10-12-2003) 
nsurance alms I Col 226 

(IRb. 9, Vol. XXXVtl, 12-12-2003) . 
Col. 173-75 . Reddy, Sbri CIlada Sllresla 

Life Saving Drugs ! AIDS Vaccine 
(Deb. 2, Vol. XXXVrt, OJ-12-2003) I (Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 233 I Col. I ()().() I 

Monopoly orCable Operators i Financial Assistance to-Municipalities in 
XXXIX 05-02 2004) I Andhra Pradesh 

(Deb. 5, Vol. , - I (Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 216-17 : Col. 142 
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Grading Ranking of Private Engineering I Vizag Steel Plant 
and Management Colleges ! (Deb. IS, Vol. XXXVIII,22-12-200J) 
(Deb. 12. Vol. XXXVIII, 17-12-2(03) Col. 177-78 
Col 20-26 ' Ii Wind Power Capacity 

Housing Loan and Insurance Cover for (Deb. 13, Vol. XXXVIII, 18-12-2(03) 
Poor I ColI4S-46 
(Deb. 6, Vol. XXXVII. 09·12-2003) I' W Id B k' --- Ii EI" . f Col 140-41 or an LNtIU or lmanatlon 0 

Poverty 
NccaIi.sm ,i (Deb. 4. Vol. XXXVD, 05-12-2003) 

(Deb. I, Vol. XXXVII. 02-12.2(03)! Col 108..()9 
CoLI,...l I Reddy.Sbrt Gut", Sakeader 

hckage iw Teie<:om Soctor 
(Deb. 4, Vol. XXXIX, 04-02-2004) i AU~nl of Railway Land to Freedom 
CoL 1»-51 I FIghters 

-00 . (Deb. 13, Vol. xxxvm. 18-12-2003) ..-,u CampaIgllS , . 
, (Deb. 2, ·Vol. XXXVII, 03.12-2003) I CoL 177 

Col46M;7 ' ! Assistance to NODs by CAPART 
Population Control (Deb. I, Vol. XXXVII. 02-12-2003) 

(Deb. 2. Vol. XXXVII. 03-12.2003)! Col.l66-67 
CoL 112-13 I CBIIWd 

RelaxingConditionsforlndiaMbyUK I (Deb. 7, Vol. XXXVII. 10-12-2003) 
(Deb. 7. Vol. XXXVII. 10-12-2003) I ColIS7~51 
Coll27·21 i Connec;tivity between Port Blair and 

Seminar on Media I Andaman Islands 
(Deb. S, Vol. XXXIX, 05-02-2004) I (Deb. 10. Vol. XXXVII. 15-12-2003) 
CoL 8S-&6 Cot. 124-25 

Setting Up of a Digital Science and . awo,?, Duty Exemption for Ropeway 
Technology Library and Information I Project 
Resources ; (Deb. 14, Vol. XXXVIII. 19-12-2003) 
(Deb. 2. Vot. XXXVII. 03-12-2003) I Col21NI 
Col. 217~ : DDA Scheme for Freedom FiJhtm and 

Setting up of International University of i Military Persons 
Buddhist Studies i (nCb. I, Vot. XXXVII. Q;-12-2003) 
(Deb. 7, Vol. XXXVII, 10-12.20(3) i Col 12S 
Col 234 I Digital Distribution Sys&cm 

SbiftingofSikhArtefacts ! (Deb. 7, Vol. XXXVII. 10-12-2(03) 
(Deb. IS. Vol. XXXVIII. 22-12-2OO3)'! Cot. 156 
Col 123 'I' ExportofDefence Equipment 

Theft ofCo~ (Deb. S, Vol. XXXIX, 0~'()2-2004) 
.(Deb. 3, Vo1. XXXVII, 04-12-2003) i CoL I~ 
Co1.l2 ... 2S ,1 External Aid for Development of 

Unaium Project : Wuu'and 
(Deb. 2. Vol. XXXVIl, 03-12-20(3) I (Deb. 6, Vol. XXXVII. ()9..12.2001) 
CoI.13So36 I CoI.264 
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Externally Aided Projects I Scheme for Handloom Sector 
(Deb. 4, Vol. XXXVII, 05-12-2003) I (Deb. 4, Vol. XXXVII, 05-12-2003) 
CoI.I~200. . . I Col. 375-83 

Four Lantng of NatIonal HIghways I Stoppage of Financial Assistance to 
(Deb. 2, Vol. XXXVII, 03-12-2003) States 
Col. 23 1-32 I (Deb. 12, Vol. XXXVIII, 17-12-2003) 

Helicopter Service between Mumbai Col 129 
Airport and City Centre I Uniform Media Policy 
(Deb. IS, Vol. XXXVlIl, 22-12-2003) I (Deb. 3, Vol. XXXVII, 04-12-2003) 
Cot 121-22 Col. 215-86 

Herbal Contraceptive Pills I Uniform Rules for Multiplex Cinema Halls 
(Deb. 2, Vol. XXXVII, 03-12-2003) (Deb. 3, Vol. XXXVII. 04-12-2003) 
Col. 233-34 Col. 41-42 

Indo-Israeli Agreement in Agriculture I Welfare Measures for Rag-Pickers 
Sector (Deb. 13, Vol. XXXVIII. 18-12-2003) 
(Deb. 5, Vol. XXXVII. 08-12-2003) I CoI.365-66 
Col. 60 I World Bank Report 

Joint Cyber University in UAE I' (Deb. 14, Vol. XXXVIII, 19-12-2003) 
(Deb. 12, Vol. XXXVIII, 17-12-2003) Col. 93 
Col. 243-44 Reddy, Shri N. Janardlulna 

Kashmiri Youths Crossing Border I Amendment in IPC 
(Deb. I, Vol. XXXVII, 02-12-2003) I (Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 157-58 I Col. 13-14 

Levy Sugar Price ! Housing Loan and InsWllnCe Cover for 
(Deb. 4, Vol. XXXVII, 05-12-2003) Poor 
Col. 112 (Deb. 6, Vol. XXXVII, 09-12-2(03) 

NABARD Loan toAndbra Pradesh Col. 140-41 
(Deb. 4, Vol. XXXVII, 05-12-2003) i Lack oflnfrastructure in Schools 

. CoI.287-90 I (Deb. 7, Vol. XXXVII, 10-12-2003) 
NGOs Working for Women and Child I Col. 57-58 

Welfare I Maintenance of Railway Stations 
(Deb. 2, Vol. XXXVII, 03-12-2003) i (Deb. 3, Vol. XXXVII, 04-12-2003) 
Col 453·54 I Col. 2 19-20 

Offer of New Bus Services by Pak to India ! Misuse ofPSUs by Concerned Ministries 
(Deb. 4, Vol. XXXIX, 04'()2·2004) I' (Deb. 6, Vol. XXXVII, 09-12·2003) 
Col. 82-83 Col. so.&2 

Part-time Employees ofUC I Prices ofOils 
(Deb. 4, Vol. XXXVII, 05-12-2003) I (Deb. IS. Vol. XXXVIII, 22-12-2003) 
Col. 32&-27 I CoI.143-44 

Procurement of Rocket Launcher I; Procurement ofHepatitis-B Vaccine 
(Deb. 3, Vol. XXXVII, 04-12-2003). (Deb. I, Vol. xxxvn, 11-12-2003) 
{'.oL 198-99 ! Col. 162-63 
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Resumption of Air Links with Pakistan I Railways (Amendment) Bilt Railway 
(Deb. 12, Vol. XXXVIII, 17-12-2003) i (Second Amendment) Bill Railway 
Coli 86 " Protection Force (Amendment) Bill, 

2003 and Resolution Re : Approval of 
Sale of Contaminated WaterlRai! Neer at j Rec:ommendation in the Eighth Report 

Railway Station I of Railway Convention Committee _ 
(Deb. 3, Vol. XXXVII. 04-12-2(03) I, Consid. It:. Pass 
Col. 107-08 (Deb. 10, Vol. XXXVII, IS-12-2(03) 

State of Affairs in Emetgency Wards Col 491-92 
(Deb. 7, Vol. XXXVII, 1().12-2003) Rcc:entlncidcntsofviolenceinAssamand 
Col. 2 16 some other partS oftbe countJy due to 

Watershed Development Proaramme 
(Deb. II, Vol. XXXVIII. 16-12·2003) ! 
Col 14-15 I 

! 

rtcfUitment policy of the Railway • 
Contd.(DUR 193) 
(Deb. 10. Vol. XXXVII, IS-J2-2003) 
CoI.S93-98 

! Removal ofCourscs by Delhi University 
I (Deb. 12. Vol. XXXVIII, 17-12-2(03) Disinvestment oflPCL 

(Deb. 12, Vol. XXXVIIl, 17-12-2003) 
CoI.30s-06 

Disinvestment ofRanjit Hotel 
(Deb. 12. Vol. XXXVIII. 17.12-2(03) 
CoL 99-100 

Hydrogen as Alternative Source of Fuel 
(Deb. 13, Vol. XXXVIII. 18-12-2003) 
CoI.IS9-60 

Interim Budget (Railway) - General 
Discussion Demands fOf Grants on 
Account - (Railway), 2004-2005 
Demands for Supplementery Grants -
(Railway). 2003-2004 and Demend5 for 
Excess GfIIlIs - (Railways) 200 1-2002 
(Deb. 3, Vol. XXXIX. 03-02-2004) 
Col. 191 

Need to conscruct hip dams on rivets 
eaulina floods and erosion in 
Khapria, BiW(MUR 377) 
(Deb. U, Vol. XXXVUI,22-12.2(03) 
Col 321-21 

Poverty of Women in Unorganised Sector 
(Deb. 12, Vol. XXXVIII. 17.12-2003) 
Col. 119-10 

CoI.29J 
Retirement Age of Scientiscs 

(Deb. 10. Vol. XXXVll, IS·12-2003) 
CoI.J4J.45 

Unemployment situation in the country -
(OORJ93) 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 491-92 

UnravellirJa Conspiracy onc·, 14Fliaht 
(Deb. 12. Vol. XXXVIII. t 7-12·2003) 
Col2S9 

Rlya •• Sltri Baja Ban 
Constitution (One-Hundred Amendmonc) 

Bill - Amendment of Eighth Schedule· 
Consid." Pass 
(Deb. 15. Vol. XXXVIII, 22-12.20(3) 
Col. 381-13 

Roy Pnufha., SlariAlUr 

A irport Security by CISF 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 180-11 

Allotment of DDA Flats tu Kenclriya 
Bhandar 
(Deb. 16. V\>1. XXXVIII. 23-1 2-200l) 
CoI.230-3J 
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Anti National Activities \ Indian Citizens in Indian Enclaves 
(Deb. 11, Vol. XXXVIII, 16--12-2003) I (Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 238 I Col. 264 

Approach Road and Car Park 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 229-3 I 

Arms and AmmWlition Imported by NRAI 
(Deb. 11, Vol. XXXVlll, 16--12-2003) 
Col. III 

8cDcb of Calcutta High Coon at Jalpaiguri 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 285-86 

CellularlMobile Phone Facility in West 
Bengal 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col.294-9S 

CNG Stations in States 
(Deb. 3, Vol. XXXVll, 04-12-2003) 
Co1.61-62 

Collection of IT 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
CoL 101..04 

Coocb-BehBr Airport 
(Deb. IS, Vol. XXXVIII,22-12-2003) 
Collos.o6 

DoubUna ofAmbari Fallkata-Rani Nagar 
.. Sonapur~.anain& Rail Route 
(Deb. 13. Vol. XXXVIll, \8-12-2003) 
CoLM-96 

FICIUdell' New Jalpaiguri and Haldibari 
ltailway Stations 
(Deb. I. Vol. XXXVII, 11-12-2003) 
Col 79-71 
~ ofPlpen for Newspapers 

(Deb. 13. Vol. XXXVIII, 18-12-2003) 
Col.169-70 

IacreIIe in Budget Grant 
(Deb.ll. Vol. XXXVIII, 16-12-2003) 
CoL 241 

Indian Citizens in Bangladesh Jails 
(Deb. 2. Vol. XXXVII. 03-12.2003) 
Col. 130-3\ 

Indian Enclaves in Territory of Bangladesh 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Co1.302~3 

International flights from Bagdogra 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 249-50 

Irregularities in PurchaseofCGHS Unani 
Medicines 
(Deb. 7, Vol. XXXVII. 10-12-2003) 
Col. 198-201 

Living Condition 
(Deb. I. Vol. XXXVII. 02-12-2003) 
Col. 67-69 

Multipurpose I. Card for Indian Citizens 
in Bangladesh 
(Deb. I I, Vol. XXXVIII, 16-12-2003) 
Col. 254 

O.M. of Personnel Public Grievances and 
Pensions 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
C~1.59 

Outstanding Amount ofNDMC 
(Deb. II, Vol. XXXVIIl, 16-12-2003) 
Col. 99-100 

Outstanding dues of ITDC against 
Political Parties/Client!; 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 86--88 

Overcharging by KB . 
(Deb. 6, Vol. XXXVII. 09-12-2003) 
Col. 65 

Poor Limg Conditions oflndian Citizens 
(Deb. 12. Vol. XXXVIIl. \1-12-2003) 
Col. 352 

Power Generation through Hydel. 'fhennal 
and Atomic Energ9 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
CoI.246-S4 
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Problem at BagdograAirport I Reported Need for a financial pack.ap to 
(Deb. S. Vol. XXXVII, 01-12-2003) I Bihar for de~lopment works in the 
Col. 101 I Stile (CA) 

Regularisation of Casual Labour (Deb. 9, Vol. XXXVII. 12-12-2003) 
(Deb. 16, Vol. XXXVlll.23-12-2(03) Col. 336-37 
Col. 126-32 

Road Works in West Bengal 
(Deb. 2, Vol. XXXVII. 03-12-2(03) 
Col31JO.91 

Spurious Drugs 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col 103-07 

Services Provided by BSNL and MTNL 
(Deb. 2, Vol. XXXVII. 03-12-2(03) 
Col 271-72 

Settina up ofNew Power Projects in BihIr 
(Deb. 3, Vol. XXXVII. 04-12-2(03) 
Col.94-9S 

Shortage of Drugs in Government 
Study Report 011 CGHS Dispensaries Hospitals 

(Deb. 12, Vol XXXVIII. 17-12-2003) I (Deb. 2, Vol. XXXVII. 03-12-20(3) 
CoL 79-&0 CoI.46s.66 

Survey of"New JaJpaiguri-Gangtok Line I 
(Deb. 3, Vol. xxxvn, 04-12-2003) I SaIt.,SlariAudi 
Col 151-52 Constitution (Amendment) BiII-

Upgraded Airports I (~ of Article 39) -Coosid. " 

cg:~VOl XXXVII.IS-12-2003) I ~~1. XXXVII, 05-12-2003) 

a., SluiSllboA I CoL473-71 
Co' . . P r F I Constitution(One--HundrcdAmendment) 
~.mVo~~XX~ 02-12-2(03)! ~~OfEighthScbedule-
Col 101-12 I (Deb. ('5. Vol. XXXVIII. 22-12-2(03) 

mega! Tradina of Human Organs I ColllI 
(Deb. 2. Vol. XXXVII. 03-12-2003) ! . Bud ('"'--- I) 2004 200e. Col 221 Intenm get UlmeR -.1 • 

Need to provide Central AssistaDce for 
early compIetioa ofGanp Pump C8DIl 
Project at Bateshwar in Bhaplpur. 
BiI8-(MUR 377) 
(Deb. 2. Vol. XXXVII,01-12-2(03) 
Col. 490 

Need to set up an L.P.G BottIina PWd • 
BhapIpw-. Bihar (MUR 377) 
(Deb. 5, Vol. XXXIX., 0~2-20(4) 
CoL 210 

Recent Incidents of violence in Assam and 
some other parts of the country due to 
recruitment policy of the Railway ~ 
Contd.(DUR 193) 
(Deb. to, Vol. XXXVII, 15-12-2003) I 
CoI.SI7-11 , 

Demands for Grants on Account 
(General) 2004-2005; Ind Demands for 
Suppiement8lY GrMts (General) 2003-
2004--Cul Motions 
(Deb. 4. Vol. XXXIX. 04-02-20(4) 
Col 345-49 

Need to extend-the route of Hirakhand 
Express upto JagdaJpur in Orissa 
(MUR3'T7) 
(Deb, 14, Vol. XXXVIII, 19-12-2003) 
Col 409-10 

Need to impose a ban on organisations 
supportin, subversive activities 
(MUR3'T7) 
(Deb. " Vol. XXXVIl, B-12-2(03) 
Col 407 
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Need to sanction adequate funds for 
setting up hostels for the benefit of 
tribal girls in Gajapati district, Orissa 
(MUR377) 
(Deb. 3. Vol. XXXVII. ()4..12-2003) 
Col. 380-81 

Plight offarmers, youth and working class 
both in the organised and unorganised 
sec:tors(DUR 193) 
(Deb. 5. Vol. XXXIX, 05-02-2004) 
CoL 309-13 

Prime Minister's Statement on the, 
Resignation ofShri Dilip Singh Judev, ' 
from the Council of Ministers (DUR 
193) 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Co1.367-74 

Recent Stamp Paper Scam (OUR 193) 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 390-94 

Deputation of lAS and IPS in Security 
Forces 
(Oeb.16, Vol. XXXVIII,23-12-2003) 
CoL 290-91 

Exempting Penicillin-G from Import 
Registration Requirements 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 332-33 

Grant of Import Registration to Foreign 
Manufacturers 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 143-44 

Introduction ofInjectible Polio Vaccines 
(Deb. 7. Vol. XXXVII. 10-12-2003) 
Col. 133-34 

New Integrated System to Curb Fraud 
(Deb. 9, Vol. XXXVII, 12-)2-2003) 
Col. 166 

Standing Committee on Home Affairs- Non-Payment of Minimum Wages by 
Evidence Laid Contractors 
~~. Vol. XXXVII, 05-12-2003) I (Deb. IS, Vol. XXXVIII,22-12-2003) 

. C' ffa' I Col. 142 Standing omrmttee on Home AlB-, 
One Hundred and Eighth Repon - Laid I Vacant Post in Delhi Police 
(Deb. 14, Vol. XXXVIII, 19-12-2003) (Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 338 ! Col. 213-29 

Standing Committee on Home Affairs-I Wine Industry 
One Hundred and Third to One I (Deb. IS, Vol. XXXVIII. 22-12-2003) 
Hundred and Sixth Repon-Laid I CoL 261-63 
(Deb, 4. Vol. XXXVII. 05-12-2003) " 
Col. 40 1'{)2 Saat.amy, Sbri Pnbbat 

The Merchant Shipping (Amendment) Ii Need to provide financial assistance to 
Bill. 2003 - Consid. the Government of Orissa to restore 
(Deb. 13, Vol. XXXVIII, 18-12-2003) creek irrigation in Kendraparaandueas 
CoI.492-9S close to Bay of Bengal coast 

Salduzzama, Slni (MUR 377) 
ADB Loan for Inland Water Transpon(Deb. 15, Vol. XXXVIII. 22-12-2003) 

(Deb. 12, Vol. XXXVIIl,17-12-2003) , Col. 328 
Col. 145 Saalbani, Sbri Dileep 

Demolition of Building at KaIyan Railway ! Financial Status of State Electricity Boards 

(~on3 Vol. XXXVII 04-12-2(03)! (Deb. 3, Vol. XXXVII, 04-12-2003) 
. • ,,' I Col 13-14 

Col. 18-89 I 
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Sa ...... Slari K.A. i Saf1ld&i, Slari Iqbal Ahmed 
Grading Ranking of private Engineering I Adulteration in Kerosene 

and Management Colleges : (Deb. 8, Vol. XXXVII, 11-12-2003) 
(Deb. 12. Vol. XXXVlIl,17-12-2003) I COI.349-SO 
Col. 25-26 1 Agreement between India and Turkey 

Jobs for Youths in Nagaland ,j (Deb. 5, Vol. XXXIX, 05-02-2004) 
(Deb. 4. Vol.'XXXVU, 05-12-2003) I Co1.l39-40 
CoL 126 ; Agro-based Vocational Education 

Need to revive the Naginimora Railway! (Deb. 5, Vol. XXXVII. 08-12-2(03) 
Station and Construction of one rail i Col302-O~ . 
link from Dimapur to Naginimora via I Amendment In COpyrIght Act 
Cbimukedimaand Tuli in Napland (Deb. 4, Vol. XXXIX, 04-02-2004) 
(MUR3n) 1 Col. 33 
(Deb. to, Vol XXXVII, IS-12-2003) ! Approval of Forestry Projects of 
Col 472 Karnal8ka 

Opening of Petrol Oil Lubricants Depots 
in North East States " 

(Deb. 5, Vol. XXXVIJ, 08-12-2003) 
Col. 248 

(Deb. 13. Vol. XXXVIII~1'-12-2003) : Bomb Blasts in Mumbai 
CoL 14l-44 1 (Deb. 1. Vol. XXXVII, U2-12-2003) 

! Col. 1 S().S I 
Optical Fibre Cable in Nonh-East States: .. 

(Deb. 7, Vol. XXXVII, 10-12-2003) ! CapItation Fees 
Col 69-72 I (Deb. 7, Vol. XXXVIi. 10-12-2003) 

; ColI~1 

SbiUong Accord ! Central Assistance under URlf 
(Deb. II, VoI.XXXVtH, 16-12-2oo3)! (Deb. 16, VoI.XXXVIll,23-12-2001) 
Col. 114 i CoI.321.2S 
~ .R~lution Re : Disappr~va~ of ! Central Vigilance Commission Act 

Dehmltlruon(Amendment)OrdmBnCe: (Deb. 6, Vol. XXXVII, 09-12-2003) 
and Delimitation (AmendmentJ Hi//-- Col. 141-42 
Consid. " Pass 
(Deb 6, Vol. XXXVU. 09-12-2003) 
Col 358-60 

Child Marriage 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
CoI.ns 

Sar, Sbri NikldlaDanda Commerciall..ogistics Services 
Railways (Amendment) Bill; Railways i (Deb. 12, Vol. XXXVIII, 17-12-2003) 

(Second Amendment) Bill; Railways I Col. 297-91 
Protection Force (Amendment) Bill, ' CommonweaI1h ParliamentalyConference 
2003;and ResolutionRc:Approvalof (Deb. 7, Vol. XXXVII, 10-12-2003) 
Recommendations inthe Eighth Repon Col. 227-28 
of Railway Convention Committee--
Consid, &. Pass 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
CoI.489-91 ' 

CompreheMive l..ejislatiOD for the SSI 
Sector 
(Deb. 6, Vol. XXXVII. 09-12-2003) 
Col. 35·J7 
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Coordination in Food Manaaement I Fann Trade Reforms 
(Deb. 9, Vol. xxxvn, 12-12-2003). (Deb. 14, Vol. XXXV Ill, 19-12-2003) 
Col. 16-22 ! Co1.37-38 

Cost Norms for Drugs ! Filling up of Vacancies in Safety Category 
(Deb. 16, Vol. XXXVIIl,23-12-2oo3) (Deb. 5, Vol. XXXIX, 05-02-2004) 
Col 167-68 Col. 1%-91 

De;:!opment and Reforms Facility I Financial Crisis in States 

(~ol. XXXVII, 05-12-2003) I (Deb. 4, Vol. XXXVII, 05-12-2003) 
CoI.31J-12 i CoI.34344 

Digital Earth Sta,ion at Banplore I Flights from Bidar 
(Deb. 3, Vol. XXXVII, 04-12-2003) I (Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 183-&4 I Col. 218-19 , 

Disaster Management Authority in Delhi j, foreign Airlines in Domestic Sector 
. ~ (Deb. 6, Vol. XXXVII, 09-12.2003) I (Deb. 10, Vol. XXXVII, 15-12-2003) 

Col. 25~ 1 Col. 37-39 
Disbursement of Loans 1 four Laning of National Highways 

(Deb. 12, Vol. XXXVIII,17-12-2003)! (Deb. 12, Vol. XXXVIII, 17-12-2003) 
ColZ8 I 'I CoI.309-10 

Discovery of Microbes for Oil Extraction , Guideline for Export of Organic Food 
(Deb. 13, Vol. XXXVIII, 18-12-2oo3)! (Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 27-30 I Col. 256 

Disinvestment ofHPeL, BPeL, and IOC I Guidelines for Natural Asset Companies 
(Deb. 2, Vol. XXXVII, 03-12-2oo3)! (0 b 7 Vi 1 XXXVII 10-12-2003) 
Col 427-28, Ie. , o. , 

. i Col.30l 
Draft Policy for Street Vendors I'" .. 

(Deb. 6, Vol. XXXVII, 09-12-2003) GUidelines for TourlStoGuldes 
Col. 251-52 ' (Deb. 15, Vol. XXXVlII,22-12-2003) 

. . 1 Col. 215 Draft PowcrTanffPohcy I 
(Deb. 3, Vol. XXXVII, 04-12-2003) Import of Steel by China 
Col. 37 1-72 (Deb. 15, Vol. XXXVIIl,22-12-2oo3) 

Drip Irrigation by Foreign Companies Col. 180 
(Deb. 10, Vol. XXXVII, 15-12-2003) I India's Rank on Global Competitiveness 
Col. 319 ' Report 

Electoral Reforms ! (Deb. 14, Vol. XXXVIII, 19-12-2003) 
(Deb. 4, Vol. XXXVII, 05-12-2003) i CoI.271-72 
Col. 245-46 i Indo-Pak Peace Process 

Eradication of Poverty I (Deb. 2, Vol. XXXVII, 03-12-2003) 
(Deb. I I. Vol. XXXVIII, 16-12-2003) i Col. 62-64 
Col. 246-48 I Installation ofC.C.T.Vs in Trains 

Export of Tea to Pakistan ,i (Deb.13,VoI.XXXVIIl,18-12-2oo3) 
(Deb. 9, Vol. XXXVII, 12-12-2003) I Co1.209 
Col. 223 ! 
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Karnataka Rail Infrastructure I PM VlSitto UN 
DevelopmentCompeny (Deb. 7, Vol. XXXVII, 10-12-20(3) 
(Deb. I, Vol. XXXVII. 11-12-20(3) Col.219-90 
Col 25S-S6 

Market Intervention Scheme for Potato 
and Onion 
(Deb. IS. Vol. XXXVIII. 22-12-2003) 
Col. 76-n 

Policy on Wind Energy 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 173 

Pradhan Mantri Jalsamvardhan Yojana 
(Deb. I. Vol. XXXVII, 02-12-2003) 

Measures to attract FDl Col. 79-&0 
(Deb. 4. Vol. XXXVII. 05-12-2003) Prob fi by S I ndustry 
Col. 36S 1 Iems Iced pooge ron 1 

I (Deb. 10, Vol. XXXVII. 15-12-2003) 
Misuse of Anticipatory Bail I Cot 280-11 

(Deb. 14. Vol. XXXVIII. 19-12-2003) . 
Col 234-3S ! Procurement of Export Paddy 

N d I h I f h (Deb. 9. Vol. XXXVII, 12-12-2003) 
ee to c ear t e proposa 0 t e! Col 242 
G<rmnment ofKamataka for providing i . 
relief to abe coffee industry (MUR 3n) 1 Rail Tickets on Phone Calls 
(Deb. II, Vol. XXXVIII. 16-12-2003) : (Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 309-10 Col. 34344 

I 
Need to clear the proposal of the I Renewal ofRegistralion in Disability Area 

Karnataka Government regarding! (Deb. 13. Vol. xxxvm, 18-12-20(3) 
pending issues of tobacco growers I Col. 292-94 
(MUR3n) j R " f C· . fi De .. 
(Deb 16, Vol XXXVIII 23-12-20(3)! evasIon 0 rateraa or . termlRlRg 

. . • i Creamy Layer among OBCs 
Co1391 i (Deb. 8, Vol. XXXVII. 11-12-2003) 

Need ~o provide adequate financial I Col. 57-58 
assIstance to the Government of I' R' Link' Pr' 
K k • kl d· h lYer- ang OJCCIS .arn~ta. a to tac e the roug t! (Deb 5 Vol XXXVII 08-12-2003) 
SllUataon m rbe State (MUR 377) i ". , 
(Deb. 2. Vol, XXXVII, 03-12-20(3) I C01.5S-S7 
Col. 489 i Running of Special Trains Beyond 

New Coal Projects by SECl I Festivals 
(Deb. I I, Vol. XXXV Ill. 16-12-20(3) I (Deb. 13, Vol. XXXVIII, 18-12-2003) 
CoJ.2S3-S4 ! Col. 228 

Offshore Operations ofONGe I Rural Development Board 
(Deb. 8, Vol, XXXVII. 11-12-2003)! (Deb. 6, Vol. XXXVII. 09-12-20(3) 
ColJ66..67 I Cot.203-04 , 

Operation of Radio City I Satva Shlksha Abhiyan 
(Deb. 3, Vol. XXXVll, 04-12-2003) \ (Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 323-24 ! Cot.291~2 

Participation under RlR"81 Developmem \' ~ of ContrICt Labour in Semi..(jovt. 
Schemes Organisations 
(Deb. 16, Vol. XXXVIII, 23-12-2003) ! (Deb. 5, Vol. XXXVII, 01-12-20(3) 
Col 122-23 I Col. 321 
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Security of Ports I Wanted Criminals 
(Deb. 12, Vol. XXXVIII,17-12-2003) (Deb. II, Vol. XXXVllI, 16-12-2003) 
Col. 37 I Col. 69-70 

Sening up of Group for Telecom Sector Water Management System 
(Deb. 2, Vol. XXXVII, 03-12-2003) i (Deb. II, Vol. XXXVIII,I6-12-2003) 
<:01.468-69 ! Col. 236-38 

Shortage of Blood in Kam~ I Work at Devanahally Airport 
·(Deb. 12, Vol. XXXVIII,17-12-2003) I (Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 192 Col. 127-29 

Software Export to Japan 
(Deb 14, Vol. XXXVIII, 19-12-2003) 
Col. 176 

Special Gift to Backward Districts 

World Bank Loan for Elimination of 
Poveny 
(Deb. 4, Val: XXXVII, 05-12-2003) 
Col. I ()8.()9 

(Deb. 2, Vol. XXXVII, 03-12-2003) I 
Col. 435-41 I World Bank Loan for Removing Illiteracy 

. .. i (Deb. 7, Vol. XXXVII, 10-12-2003) 
Study Repons on FluorOSIs in Dnnkmg I Col. 263-64 

Water I 

(Deb. 16, Vol. XXXVIII, 23-12-2003) i Sarkar, Dr. Bikram 
I 

Col.309-IO I Constitution (Ninety-Seventh 
I 

Subsidy Sharing Modalities between Oil i Amendment) Bill-(Amendment of 
Companies and Marketing Finns I articles 75, 164, insertion of new aJ:ticle 
(Deb. S. Vol. XXXIX, 05-02-2004) j' 361B and amendment of the Tenth 
Col. 138-39 Schedule) - Consid. & Pass 

Textilefradewith Britain ' (Deb. II, Vol. XXXVIII, 16-12-2003) 
I 

(Deb. 14, Vol. XXXVIII, 19-12-2003) I Col. 342 
Col. 260 ' I Constitution (One-Hundred Amendment) 

Tonnage Tax i BiII-AmendmentofEighthSchedule-
(lAlb. 9, Vol. XXXVII, 12-12-2003) I Consid. & Pass 
Col. 167-68 (Deb. IS, Vol. XXXVIII,22-12-2003) 

Tourism Development Fund ! Col. 388 
(Deb. 10, Vol. XXXVII, 15-12-2003) i Standing Committee on Science and 
Col. 427 ! Technology, Environment and Foresb-

Uplinking of Foreign News Channles ! One Hundred-Eighteenth Report---'-Laid 
(Deb. 3, Vol. XXXVII, 04-12-2003) I (Deb. 14, Vol. XXXVIII. 19-12-2003) 
Col. 57-60 : Col. 338 

Use ofCNG in Vehicles in Bangalore City 1 Statutory Resolution Re : Disapproval of 
(Deb. 3. Vol. XXXVII. 04-12-2003), Prevention ofTerrorism (Amendment) 
Col. 278 i Ordinance and Prevention ofTerrorisin 

Waiving of Interest on Crop Loans : (Amendment) BiII- Consid. & Pass 
(Deb. S. Vol. XXXVII, 08-12-2003) I (Deb.lI, Vol. XXXVlll, 16-12-2003) 
Col. 178-79 I Col. 499-S01 

I 
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Saroj, Shri Tar.Ai i Joint Ventures by ONGC 
Arrest oflndian Citizens in Iran i (Deb. 8, Vol. XXXVII, 11-12-2003) 

(Deb. 2, Vol. XXXVlI, 03-12-2oo3)! Col.207 
Col.279-IO ! Migration of Hindus from Bangladesh 

~ittee of Retired High Offkials in I ~'l~I, Vol. XXXVIII, 16-12-2003) 

(Deb. I, Vol. XXXVII, 11-12-2003) I Mission to Moon Programme 
Col 1 SUO . (Deb. 12, Vol. XXXVIII. 17-12-2003) 

CoaIaiDer CorponIion oflndia Col 259-60 
(Deb 13 1.1"'1 XXXVIII 11-122003) NewWaae Board for Newspaper Industry 

. ,n>. • - (Deb. 10. Vol. XXXVII, 15-12-2003) 
Col 135 Col. 135-36 

Decline in Coal Production I Pennanent Membership in UNSC 
(Deb. 6, Vol. XXXVII, 09-12.2003)! (Deb. 7. Vol. XXXVII, 10-12-2003) 
Col. 119-20 I CoL 110-11 

Expenditure on Advertisement i Power Projects by NTPC in Saudi Arabia 
(Deb. 12, Vol. XXXVIII, 17-12-2003)! IOd Oman 
Co1.141~2 I (Deb. I, Vol. XXXVII, 11·12-2003) 

ExlemaI Debt ,I Col. 261-62 
(Deb. 4, Vol. XXXVIl,05-12·2003) Power Projects Constructed by Tehri 
Col6S-66 I Hydro Development Corporation 

Funds under PMGSY I (Deb. 13. Vo\. XXXVIII, 11-12.2(03) 
(Deb. 6, Vol. XXXVII, 09-12-2003) Col, 255-56 
Col 111-79 Profitof'GICCoInpMies 

Gomti RivcrFront Projocl I (Deb ... , ~J. XXXVII, 05-12-2003) 
(Deb. S. Vol. XXXVII, 01-12-2003) Col 321-19 
CoL2'n II Purchue of Oil Block. by GAIL in 

1ac:;1._:- fnr_ ... L ... _A _ .. Hypnoti. Foreian Countries 
;:l~=ulIJU 1m m I ~~ ~\. XXXVII. 04-12-2003) 
(Deb. 7, Vol. XXXVII, 10-12-2003) I . , 
Col. 305 Seaina up of Power and LNG Plants by 

IDcome oCRBI 
(Deb. 4, Vol. xxxvn. OS-12-2003) 
CoL 191-92 
~ in CIp8city ot'MIIhura Refinery 

(Deb. 3. Vol. XXXVII, 04-12-2003) 
CoLJ60.61 

IOCLAar-.NUt with BridIII PeIroIeum 
(Deb. 3, \t»l. XXXVII,04-12-2003) 
Coll4J.44 

rr~ofSBI 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
CallS)"55 

1CX1. 
(Deb. 3, ~l. XXXVII. 04-12-2003) 
Col 141 

Stop,... of ,IDuciatAuiatance to 
s.... 
(Deb. 12, ~. XXXVIII, 17-12-2003) 
Col 129 

Theft ofCanpulln 
(Deb. 3. Vol. XXXVII. 04-12-2003) 
ColJlA..25 

\lid ofFenllft TouriIII 
(Deb. 5, Vol. XXXVII. 01-12-2003) 
CollS2-53 
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S.roj, Shrimati Sushil. 
Amendment in Post Office Saving Rules 

(Deb. 14. Vol. XXXVIII. 19-12-2003) 
Col. 87-88 

Ayurvedic CMO 
(Deb. 12, Vol. XXXVIII. 17-12-2003) • 
Col. 84 

Interim Budget (Railway)-General 
Discussion D~mands for Grants on 
Account - (Railway), 2004·2005 
Demands for Supplementary Grants--
(Railway). 2003·2004 and Demands for 
Excess Grants - (Railways) 2001·2002 
(Deb. 3. Vol. XXXIX, 03-02·2004) 
Col. 135-39 

Emigration Check for Travelling Abroad 
(Deb. 15, Vol. XXXVIII. 22-12-200J) 
Col. 85·86 

...5aroja, Dr. V. 

Issue of Bonds 
(Deb. 13, Vol. XXXViii, 18·12-2003) 
Col. 172 

. Need to provide financial lSIistance to 
Availability of Patented drugs at the Government of Tamil Nadufcr 

Affordable Prices implementation of under,round 
(Del'!. 9, Vo:. XXXVII. 12-12-2003) drainage and sewerale system in 
Col. 7 Rasipuram Munidpality(MUft377) 

Constitution (Ninet)-Sc:\cnth; (Deb. 7. Vol. XXXVII. 10-12-2003) 
Amendmc:nt) Bill-(Amendment of . Co1.387 
articles 75. 164. insertionofnewarticle : Plightoffanners.youthendwomn,c .... 
36 I B and amen~ment of the Tenth. both in the organised and unorpniled 
Schedule)--Consld. & Pass i sectors (DUR 193) 
(Deb. 11. Vol. XXXVIII. 16-12-2003): (Deb. S. Vol. XXXIX. 05-42-2004) 
Col. 338-39 Co1.338-42 

Edible Oil Fund ! • • 
(Deb. 9. Vol. XXXVII. 12.12-2003) ; Railways (Amendment) BI.1I Railway 
Col 93 ; (Second Amendment) B.II Railway 

. I Prot~ion Force (Amendment) Bill. 
Financial Assistance to Tamil Nadu I 2003 and Resolution fte : Approval of 

(Deb. II, Vol. XXXVIII: 16-12·2003) I Recommendations in the EIaJIIIh Rtpon 
Col. 119 : of Railway Convention eommiaee -

Forest (Conservation) Amendment Bill,' Comid. Ii Pass 
2000-(Amendmentofsection2.etc.}- (Deb. 10. Vol. XXXVII. 1~·12·2OOl) 
Consid. & Pass Col. 507~ 
(Deb. 14. Vol. XXXVIII. 19·12-2003) 
Col. 462-64 

Revision in Indian Medical CounciJAct 
(Deb. 12. Vol. XXXVIII. 17·12·2003) 

Inadequate Health Care facilities in COHS i CoI.I29-lO 
Dispensaries I. 
(Deb. 7, Vol. XXXVII. 10-12-2003) : Scheme of NlpI Shehera for Urban 
Col 19 . Shelterless 

i (Deb. 16. VoI..XXXVIII. 23·12.2003) 
Interim Budget (General) 2004-200'; i Col 21 
~mands for Oranls on Account ! . 
(General) 2004-2005;andDerllRllfor ' Sick Industrial Companies (Special 
Supplementary Orants (0eneraI) 2003· Provisions) Repeal Bill-Consid. Ii 
2004--Cut Motions Pus 
(Deb. 4. Vol. XXXIX, 04'()2·2004)· (Deb. It Vol. XXXVII. 11·12·2003) 
Col. 296-300 Col. 444 
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Statutory Resolutioq Re: Disapproval of Committee on Private Members' Bills and 
Indian Medicine Central Counc:il Resolutions-Thirty-seventh Report-
(Amendment) Ordinance and Indian Presented 
Medicine Centr.1 Council 1 (Deb. 7, Vol. XXXVII, 10-12.2003) 
(Amendmeot) Bill - Consid . .t Pass j Col. 357 
(Deb. 14, Vol. XXXVIll,I9--J2·2003) i SdadIa,SbriJyotiracUcya M. 
CoL 435 I Aid to Suprcane Gowers 

Statutory Warnin& on Bottles and' (Deb. IS, Vol. XXXVIII. 22-12-2003) 
Containers Col. 31-39 
(Deb. 100VoI. XXXVII, 15012-20(3) Absh Missile Project 
CoL5S-S6' (Deb. 3, Vol. XXXVII. 04-12-2003) 

The Elcdricity(Amendment) Bill, 2001- ! CoI.271-79 
Consid . .t Pass ' Asian Bond Fund 
(Deb. 13, \VI, xxxvnll.lI-J2-20(3)! (Deb. 4. Vol. XXXVII, 05-12-2003) 
Col. 471-73 i CoUIO-Il I Bidding for Limited Mobility 

Trade Balance : (Deb. 7, \VI. XXXVII, 10-12.2003) 
(Deb. 9, Vol. XXXVII. 12-12-2003) i Col. 219-21 
Col237-40 I. 

l Casualties Caused by Avalanches 
Unemployment situation in the country - I' (Deb. J, Vol. XXXVlI. 04-12-2003) 

(DUR 193) , CoI.Ias-a6 
(Deb. 16, Vol. XXXVIII, 23-12-20(3) I Casualties oflndian Peace Keeping Fon:e 
Col. 469-72 ! Pononnel 

I 
S. .. i,SIIriH ...... SiBP ! (Dcb.12. Vol. XXXVIII,17-12-200J) 
N--'" fi .... • .. . for i CoI.24144 

o;;Q,I to IX UK: mmunum support pnce . 
auprcane (Sub.) . CollapseofBrid,e5 
(Deb. IS, Vol. XXXVIII. 22-12-200J) (Deb. 2, Vol. XXXVII, 03-12-200J) 
CoI.:J06.07 CoU50-S4 

Promotion of Assistant in LlC 
(Deb. 14, Vol. XXXVIII, 19-12-20(3) 
CoL 99 

s.yced, SIui P.M. 
Coounittce on Private Members' Bills and 

Resolutioni-Minutes-Laid 
(Deb. 5, Vol. XXXIX, 05-02.20(4) 
Col. 249 

Commiaee on Private Members' Bills and 
RaolutionJ--Thirty-ninth Report-
Presented 
(Deb. J. Vol. XXXIX. 01..()2-2004) 
CoI.6S 

Converiion of Plastic: Wastes into 
Petroleum fuel 
(Deb. B. Vol. XXXVII. tJ·12-2003) 
Cot 263 . 

Cn:dit Policy of RBI 
(Deb. 4. Vol. XXXVII. 05-12-2003) 
CoI.l44-4S 

Decline in Job Opponunlties for 
Technocrats 
(Deb. 7, Vol XXXVll. 10-12.20(3) 
Col7S-76 

Detection of Detonalors from Railwa) 
Track 
(Deb. I, Vol. XXXVII. 11-12·2003) 
CoL 343-44 
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Development of Mumbai 
(Deb. 11, Vol. XXXVIII, 16-12-2003) 
CoI.IS6-S7 

Encroachment by Limited Mobility 
Companies 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 288-89 

Evolving a Strategy for Iraq 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col 299-300 

Expired Meclicines in Medical Store 
Depots 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
CoI.24-2~ 

Fiscal Deficit of Centre and S~ 
(Deb. 4, Vol. XXXVII, OS-12-2003) 
CoL34142 

Fonnation of Asian Economic Community I 
(Deb. 9, Vol. XXXVII, 12-12-2003) 

Invesnnents by oc:Bs 
(Deb. 4, Vol. XXXVII, :OS-12-2003) 
Col364-6S 

Omkareswar Hydro Power Project 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
CoL36S 

Package for Sugarcane Growers 
(Deb. S, Vol. XXXVn, 01-12-2003) 
Col. 140-42 

Pak Demand for Weapons from U.S. 
(Deb. 2, Vol. XXXVII, 03-12-2001) 
CoI.26~ 

Procurement of INS TaIwIr 
(Deb. 13, Vol. XXXVIU, 11-12-2003) 
Col. 311 

RepoRate 
(Deb. 9, Vol. XXXVn, 12-12-2003) 
CoI.2S0 

CoL 96-97 River-Linking Projcct 
Funds from lOBI for Gas based Power (Deb. 10, Vol. XXXVII, 15-12-2003) 

Projects CoL 402 
(Deb. 3, Vol. XXXVII. 04-12-2003) Running Lotteries 
Col. 319-21 (Deb. II, VoJ.xxxvm, 16-12-2003) 

Green Card Facilities to IT p'!ofessionals Col. 69 
(Deb. 7, Vol. XXXVII, 10-12-2003) Sexual Harassment at Work Places 
CoL2S7-S1 I (Deb. 12, Voi. XXXVIll.17-12-2003) 

Impact of CAS on old T. V. Sets CoI.320-23 
(Deb. I, Vol. XXXVII, 11-12-2003) Slashing of Long Distance TariffIMobile 
Col. S4-SS 1 Interconnect Rates 

Import of LNG from Iran (Deb. 12, Vol.xxxvrn, 17-12-2(03) 
(Deb. 13, Vol. XXXVlll, 11-12-2003) Col. 208-10 

Co1.3S2 . I Smuggling of Drugs and Narcotics 
Indo-Tu~key Agreement AgaInst (Deb. 6, Vol. XXXVII, 09-12-2003) 

Terronsm I Col. 86-87 (Deb. 2, Vol. XXXVII. 03-12-2003) . . 
CoI.415-17 i sp~an for Youth of Jammu and 

Integrated Rail Bus Transit System (Deb. S, Vol. XXXVII, 08-12-2003) 
(Deb. I, Vol. XXXVII, 11-12-2003) Col. 123 
CoI.2S2-S3 

Inter-state Council Meeting 
(Deb. I. Vol. XXXVII, 02-12-2003) 
Col. 113-16 

Sports Policy 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col 119-20 
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... AuIIIoriCyoflndia Limited 
(Deb. 5. Vol. XXXVII, 08-12·2003) 
Col26U7 

S" ~11he Power-loom Sector· . 

Environmental clearance for building 
Construction 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 129-31 

(Deb. 9. Vol. XXXVII, 12-12-2003) : External Debt 
Col. 269-71 (Deb. 4. Vol. XXXVII. 05-12-2003) 

5ueide by Farmers Col. 65-66 
(Deb. 5. \til. XXXVII. 08-12-2003) Funds Released to Special Category States 
Col 219 (Deb. 13, Vol. XXXVltl,18-12-2oo3) 

Supply of Spurious Seeds end Pesticides: Co1.42-46 
(Deb. 10, Vol. XXXVII. 15-12-2003) , Investment by Steel Authority of India 
Cal"I4-I' Limited 

... I..I"JD--l- . (Deb. 5. Vol. XXXVII. 08-12-2003) 
T..... OIl """",,uun..,' • Col. 163-64 

(DeO. II. \\:Jl XXXVIII, 16-12-2003): . 
Cal20J-42 ~ Literacy Rate 

(Oeb. 2. Vol. XXXVII, 03-12-2003) 
TIIIiII AccidenII Col. 68-94 

(Deb. 3, \til. XXXVII. 04-12-2003) : Nua'-
Col24-3J (De":. I. Vol. XXXVII. 02-12-2003) 

UNEICOAW b Girts EducIIion Col. 178-81 
(Deb. 2. Yol. XXXVII, 03-12-2003) 0 d' 0 fPSU E loy 
,.-1 "'_ utstan 109 ues 0 mp ees 
\w4IL-,.- . (Deb. 13, Vol. XXXVIII,18-12-2oo3) 

VW&oI'FGfIip Towilal ! Col. 240 
(Deb. 10. Vol. XXXVII, 15-12-2003) : Production of Steel 
01&.423-26 ; (Deb. 10, Vol. XXXVII, 15-12-20(3) 

World ...... - Report Col. 110 
(Deb. 4. \ttl XXXVII, 05-12-2003) Trade Balance 
CaL.. (Deb. 9, Vol. XXXVII, 12-12-20(3) 

WTO DNft~OI'I Generic Drugs Col.2J7-40 
(Deb. 2, *. XXXVII. 03-12-20(3) i ValmikiAmbedkarAwasYojana 
CaLl76 : (Deb. II, Vol. XXXVIII, 16-12-2(03) "a 5 • .... ToM. Col. 38-41 

Aata4lM11tJ. in University Grants World Banks Suuestions on Tariffs 
Ca •• illionAc:l (Deb. 4. Vol. XXXVII, OS--12-2(03) 
(Deb. 12, \t»1. XXXVIIl.17-12-20(3)! Col. 241 
Cal24O-t1 I Sea. Stari .. d M ..... 

CNIIIaa or..,. ... EadtieI I Child Marriage 
(Deb. 1, Vol. XXXVII, 10.12-2003)', (Deb. 4, Vol. XXXIX. 04-02-2004) 
CoL 14' CoI.13S 

DI¥Ih, ......... 111.. I CtoMnofColtierieJbyECL 
(DJIJ.6, .... XXXVII. 09-J2-2oo3) (Deb. 16. Vol. XXXVIJI,13-12-2(03) 
Col. la I Collf9;.200 
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National Commission on Population II Need to introduce a new route linking 
(Deb. 4, Vol. XXXIX, 04-02-2004) I Ladakh with Mt. Kailash and 
Col. 27-28 I Mansarovar by negotiating with the 

Plantation Workers I Chinese authorities (MUR 371) 
(Deb. 10, Vol. XXXVII, 15-12-2003) I (Deb. 3, Vol. xxxvn, 04-12-2003) 
Col. 283-85 Co1.385 

Sale of Shares in IBP I Revival oflISCO 
~f~ 4, Vol. XXXIX, 04-02-2004) I (Deb. 5. Vol. XXXVlI.01-12-2oo3) 

I Col. 193-94 
US Regulations for Indian Food Products I 

(Deb. 14, Vol. XXXVIII, 19-12-2003) I Sharp Rise in the Capital MRa 
Col. 14546 I (Deb. 9, Vol. XXXVII. 12-12-2003) 

Withdrawal ofTo)' Train i CoI.2S 
(Deb. 13. Vol. XXXVIII, 18-12-2(03) i Unemploymentlituation IntheCOUllll)'-
Col. 99-100 I (OUR 193) 

SeDlupta. Dr. Nitisll I (Deb. 16, Vol. XXXVIII, 23-12-2003) 
A\si~tance to West Bengal for Flood II CoL494 

C.ontrol Seth Slut Lakllt •• 
(Deb. 5, Vol. XXXVII. 08-12-2003) • 
Col. 251-52 I Social Security $cheme for Unorpaiaeci 

Bre:~:;n of Hospitals Serv ices in West =r 10, Vol. XXXVII, 15-12-2003) 

(Deb. 2, Vol. XXXVII, 03-12-2003) II CoL 16 
Col. 135-36 J Setbi,ShriArj .. C ....... 

Dual Passpon System linter-State Water Disputes 
(Deb. 7. Vol. XXXVII, 10-12-2003) I (Deb. 15, Vol. XXXVIII,22-12-2003) 
Col.l51 ! CoL12 

Expansion of Air India/Indian Airlines I 
(Deb. 5, Vol. XXXVII, 08-12-2003) I Reported situation arising out of 
Col. 5-13 I continuous erosion on the banb of 

IndcH:hina Border Issue II rivers in West Bengal, particularly in 
(Deb. 2, Vol. XXXVII, 03-12-2003) Murshidabad and Maida and Iteps 
CoL 50-52 j taken by the Government in regard 

Industrial Development Bank (Transfer of I thereto (CA) 
Unckrtakingand Repeal) Bill-Consid. I (Deb. 14, Vol. XXXVIIl, 19-12-2003) 
" Pass' I Co1.339-40 
(Deb. 5, Vol. XXXVII. 08-12-2003) I SIulbeeD.ShriAbdal RubicI 
Col. 366-70 

I . B d (R'I ) Genera I J Acquisition of Land in Baramulla ntenm u get al way - I 
Discussion Demands for Grants on (Deb. 13, Vol. XXXVIII, 18-12-2003) 
Account - (Railway), 2004-2005, I Col. 98 
Demands for Supplementary Grants - i Awarding of Accreditation/Deemed 
(Railway), 2003-2~ and Demands for! University Status 
ExcessGrants-(Railways)2001-2002; (Deb 12 Vol XXXVfll 17-12-2003) 
(Deb. 3, Vol. XXXIX, 03-02-2004) i .,. , 
Col. 188 Col. 339-40 
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CBI Raids ! Pend ina l.ftSurance Claims of Farmers 
(Deb. 2, Vol. XXXVIl, 03-12-2003) underNAIS 
Col133-34.j (Deb. 10, Vol. XXXVII. ts.-12-2oo3) 

ComlniaeeonHajYatra .1 Col217-11 
. (Deb. 2, Vol. XXXVU, 03-12-2003) J Production of Fruits, Vegetables and 
Col.I~ F~~ 

Conservation of 081 Lake (Deb. 10, Vol. XXXVII. 15-12-2003) 
(Deb. S, Vol. XXXVII. 01-12-2003) CoI.49-SO 
Col. II 5-16 . Raids on ASI Off'1CCn 

Constitution (Ninety-Seventh (Deb. 10, Vol. XXXVII, 15-12-2003, 
Amendment) Bill - (Amendment of Col. 341-49 
Irticles 75. 164. insertion ofnew trtide . Rail Projects in Jammu IDd Kashmir 
361B and lJIIendment of the Tenth I' (Deb. I, Vol. XXXVII, 11-12-2003) 
Sc:heduIe) - Consid.& Pass Col 233-36 
(Deb. II, Vol XXXVIII, 16-12-20(3) 1 
Col 345 I Regional Rural Banks 

i (Deb. 4, Vol. xxxvn. 05-12-2003) 
Delhi Police Personnel in Criminal: Col 97 -

ActivdHs : .?O 

(Deb. I, Vol. XXXVIl.m-12-2003) ! RemowlofUncmpJoymentinRwaiAIeas 
Col. 73-74 ! (Deb. 6, Vol. XXXVll. 09-12-2003) 

Dwelling Units under lAY ; Col. 63-64 
(Deb. 11, Vol. XXXVIII, 16-12-2003) ! ROBson Jammu-Udhampw Rail Line . 
Col 2 11-23 i (Deb. I, Vol. XXXVU, 11-12-2003) 

Economic: ReconstnIC'ticm in J and K j Col. 63-64 
(Deb. 9, Vol XXXVII. 12-12-2003) I RoleofSSr.iIllDdianEconomy 
Col S6 (Deb. J). Vot. XX~VIU, 16-12-20(3) 

Expired Medicines in Medical Store I Col 169-74 
Depots ! Settin, up of FP. with Forei,n 
(Deb. 7, Vol. XXXVII, 10-12-2003) f Collaboration 
Col~2j i (Deb. S. Vol. XXXVII. 01-12-2003) 

'f'MIciat s-. ofs.. EJecuicity Boerds! ColI7S-77 
(Deb. 3, Vol. XXXVII. 04-12-2003) ,I Special Economic: Pacb&c to J4:K 
Col.6-17 (Deb. 14, Vol. XXXVUJ, 19-12-2003) 

OrouadinaofAiraaft i CoI.157·S1 
(Deb. I S. Vol. XXXVIII, 22-12·2003) ! Statutory Resolution Re : Diupproval of 
CoL 112 ' I Prevention ofTerrorism (Amendment) 

Impact of Impon of Fruits on Fruit! OrdiDaoc:.eandPrewnlionofTmoriIm 
Growrn i (Amendment) Bm· COMicLtl.Pass 
(Deb, 4, VoL XXXVII. 05-12-2003) (Deb. II, Vol. XXXVtJl.I~12-20(3) 
CoLII?-I' Col. 506 

Maiatcnanu of Ancient Temple. and I Supply of Medicine. by Blacklisted 
Monuments ' Companies 
(Deb. IS, \~UOCXVIIL n-12-200)} I (Deb. 2. Vbl. XXXVIl, 03.12.2003) 
Col. 207 I Cotl t S , 
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Target for Power Generation i Dispute with EU 
(Deb. 8, Vol. XXXVII, 11-]2-2003) I (Deb. 4, Vol. XXXVII, 05-12-2003) 
CoI.J 13-22 I Colt 3 I 

Technology Upgradation Fund I WI in Banks 
(Deb. 14, Vol. XXXVIII, 19-12-2003) (Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 28-31 I Col. 259 

Time Limit for Appointment ofDeaJers I WI Policy for Telecom Sector 
(Deb. 5, Vol. XXXIX, 05-02-2004) (Deb. 2, Vol. XXXVII, 03-12-2003) 
Col 129-30 Col. 204-06 

Tourism Projects Financial Plans for National Highways 
(Deb 5 (Deb. 7, Vol. XXXVII, 10-]2-2003) 
Col. 90.94 Vol. XXXVII, 08-12-2003) Col.6~ 

(Deb. IS, Vol. XXXVIII, 22-12-2(03) F.oreign Investment in Food Processing 
Col. ]29 Units 

(Deb. 10, Vol. XXXVII, 15-12-2003) 
VIOlation of Guidelines by Doordarshan Col. 3~5 I 

(Deb. a, Vol. XXXVII, 11-12-2003) Import of Hazardous Waste 
Col. 94 I (Deb. 5, Vol. XXXVII, 08-12-2003) 

Waiting Lists Col. 79-80 
(Deb. 2, Vol. XXXVII, 03-12-2003) I Irregularities in Appointment in IGNCA 
CoI.36I~ I (Deb. IS, Vol. XXXVIII, 22-12-2003) 

Wives of Diplomats Taking up Jobs Col2J9-40 
Abroad Jute Technology Mission 
(Deb. 12, Vol. XXXVIll, 17-12-2003) I (Deb. 14, Vol. XXXVIIl,19-12-2003) 
Col. 132 I CoI.I99-200 

Slaakya Sltri Rqta.nj SlIIJb I Leasing of Railway Land to Unauthorized 
• Shopkeepers 

Airport atAjmer I (Deb. 5, Vol. XXXIX, 05-02-2004) 
(Deb. I S, Vol. XXXVIII, 22-12-2003) Col. 220 
Col.l57-sa I Monitoring of Air Space 

Amendment of Port Acts i (Deb. IS, Vol. XXXVIII, 22-12-2003) 
(Deb. 12. Vol. XXXVIII, 17-12-2003) I Col. 47 
Col. 57-51 I National Vector Borne Diseases Control 

Cheaper Air Service I Programme 
(Deb 10 Vol XXXVII ]5-12-2003) I (Deb. 7, Vol. XXXVII, 10-12-2003) . ,. . I CoI.221-23 
Col 137 Naxalism 

CompietiononOVPP I (Deb. I, Vol. XXXVII, 02-12-2003) 
(Deb. S, Vol. XXXIX, 05-02-2004) I Col. 178-81 
CoI.16S-66 I Need for early completion of National 

Disinvestment of Profit Making Highway No.2 between Auraiya and 
Companies I Sirbhapnj in Etawab Parliamentary 
(Deb. 4, Vol. XXXIX. 04-02-2004) I Constituency, U.P. (MUR 377) 
Col 132-33 I (Deb. 7. Vol. XXXVU, 10-12-2003) 

• ! Col.38S 
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Performance Directorate of Maize i Agreement with France for Development 
Research I of Weapon SysWn 
(Deb. IS, Vol. XXXVIII. 22-12-2003). (Deb. 13. Vol. XXXVIII. 18-12-2003) 
Col.204-0S I Col. 284 

I . . 
Power Projects Funded by International 'I' All India Common Entrance Exammation 

Financial Institutions (Deb. 2. Vol. XXXVII. 03-12-2003) 
(Deb. 5. Vol. XXXIX. 05-02-2004) I Col. 330-31 
Colli 0 Allocation of Foodgrains 

Programmes of Defaulters on I (Deb. 14, Vol. XXXVIII, 19·12·2003) 
DoordarshanlAIR I CoI.276-14 
(Deb. S. Vol. XXXIX, 05-02·2004) Anti-Corrosion Rails 
Col 107·22 i (Deb. 3, Vol. XXXVII, 04-12-2003) 

Restructuring ofUM Fees I Col139-40 
(Deb. 2. Vol. XXXVII. 03-12-2003) I Assistance from Bill and Melinda Gites 
Col. 463~ I Foundation for AIDS 

Seizl.I'eofT_erswithBuIkPOL~ i (Deb. 7, Vol. xxxvn, 10-12-2003) 
(Deb. 13, Vol. XXXVIII,I8-12-2oo3) I C.o1.259 
Col. 117-18 I Budhi Gandak Hydel Power Projea 

Sening up of Grievance Redressal Cell by i (Deb.', Vol. XXXVII, 11-12-2003) 
ClL i Col. 265 
(Deb. I, Vol. XXXVII, 02-12-2003) j' CaUCenlresofUC 
Col. 116-17 (Deb. 14, Vol. XXXVIII, 19-12-2003) 

Social JusticclSecurity Package for Un- I Col. 267 
Employed Youths ! Cub Rich Reliaious PIIcea 
(Deb. S. Vol. XXXIX. 05-02-2004) i (Deb. 10, Vol. XXXVII. 15-12-2003) 
Col. 221-29 I Col. 252 

Violation ofDirectives ofCVC by PSUs I CcnIiaJ Rural Sanit8tioA rrop.mme 
(Deb. II. Vol. XXXVIII.I6-l2-2oo3) I (Deb. II, Vol. XXXVIII,I6-12-2003) 
Col.\ 16 : Co1.l2l-34 

Violation of Guidelines by Private TV ; Chanae in Name oW.nc. 
Channels ! (Deb. 12. Vol. XXXVIII. 17-12-2003) 
(Deb. 3, Vol. XXXVII, 04-12-2003) j Col.210 

Col. 193-95 I Chaotic Condition in CGHS ~ 
SlaaDdil,CoL(Retd.)Dr.DbaaIRam ! (Deb.l2, Vol. XXXVlIl.17-12-2003) 
Additional amount for Centrally I CoI.3~ 

Sponsored Agricultural Scheme Coachina ofST Education 
(Deb. 10, Vol. XXXVII, 1S-12-2003) I (Deb. 14, Vol. XXXVIII. 19-12.2003) 
Col. '8-29 i Col.I50-S2 

Agreement with Foreign Countries in Film ! Coaching 10 SCs Students 
Production . ! (Deb. 13, Vol. XXXvnt. 11-12-2001) 
(Deb.n. Vol. XXXVIII, 18-12-2003) i Col.347 
Col. 78 . 
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Coal Reserves i FDI Policy 
(Deb. II, Vol. XXXVIII, 16-12-2003) i (Deb. 4, Vol. XXXVII, 05-12-2003) 
Col211-16 I Col. 287-88 

Common Entrance Examination for: Fee Structure for Private Educational 
Professional Courses I Institutes 
(Deb. 4, Vol. XXXIX, 04-02-2004) (Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 25-26 Co\.377-78 

Comprehensive Scheme for New Training I Financial Assistance to S51 
Centres . I (Deb. 4, Vol. XXXVII. 05-12-2003) 
(Deb. 5, Vol. XXXVII, 08-12-2003) I CoL 202-03 

CoI.3 \0 I Funds under Rural Development Schemes 
Conversion of Educational Institutes (Deb. II, Vol. XXXVIII, 16-12-2003) 

(Deb. 2, Vol. XXXVII, 03-12-2003) I CoL 193-98 
Col. 232 Gratuity to Teachers 

Coordination in Food Management I (Deb. 4, Vol. XXXIX, 04-02-2004) 
(Deb. 9. Vol. XXXVII, 12-12-2003)1" Co1.l19-20 
CoL 16-22 . 

. . : HOUSing Schemes 
CredltPohcyofRBI ! (Deb. 6, Vol. XXXVII, 09-12-2003) 

(Deb. 4, Vol. XXXVII, 05-12-2003) I Co1.3742· 
Col. 24445 I 

.. . i ICDS Projects 
Demolition of Jawahar Vatlka In Deihl I (Deb. 12, Vol. XXXV Ill, 17-12-2003) 

University Col. 315-16 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 223-24 

District Primary Education Programme 
(Deb. 4, VoL XXXIX, 04-02-2004) 
Col. 122 

Education for All Programme 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 52-53 

Employment to Women Labourers 
(Deb. S, Vol. XXXVII, 08-12-2003) 
CoI.255-S6 

Establishment of Centres of Excellence in 
Higher Education 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col.20S-06 

Examination ofGangmen 
(Deb. S. Vol. XXXIX, 05-02-2004) 
Co1.214-15 

Export of Apple 
(Deb. 14, Vol. XXXVIII. 19-12-2003) 
Col. 223 

Implementation of Conditional Access 
Syslem 
(Deb. 5, Vol. XXXIX. 05-02-2004) 
Col. 38-40 

Import ofCNG and Export ofDiesel 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 194 

Income Tax Ombudsman 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 245 

KVIC 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 23842 

Launch ofCartosat-1 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 277-78 

Licence to Power Links Transmission 
Limited 
(Deb. 8, Vol. XXXVII. n-I2-2003) 
Col. 55-57 
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Loan ftomAmcrica by JOCL 
(Deb. 3, Vol. XXXVII. ()4.12-2003) 
Colm 

Loans to Hilly Areas 

Reservation to Economically Backward 
Classes (ESCs) 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
CoL30s-06 

(Deb. I, Vol. XXXVn,02-12-2003) RetirementAgcofScientista 
Col 127-28 (Deb. 10, Vol. XXXVII, 15-12-2003) 

Modcmisalion of Jail 
(Deb. 16, Vol. XXXVm,23-12-2003) 
Col 274-76 

Mumbai-Shqhai Fliabt 
(Deb. 5, Vol. XXXVll. 01-12-2003) 
CoL 199-200 

Naphtha Cracker Project in GujInt 
(Deb. I, Vol. XXXVII, 11-12-2003) 
Col.3S7 

Need to provide rail services linkina 
Parwanoo-Badotiwala-Nala.arb-
Dabota areas in HimKbaI Pradesh with 
OIandiprb (MUR 377) 
(Deb. 7, Vol. XXXVll, 10-12·2003) 
Col.31? 

Col. 343-4S 
Soctina Up of Enquiry Services by British 

Railway Companies 
(Deb. I, Vol. XXXVII, 11-12-2003) 
Col. 197 

Seuina up of Institutions for Science 
Studies 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
CoL 56 

Spurious Dnaa 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 239-42 

Standard of IhdusIriaI Training Institute 
(Deb. S. VoJ. XXXVII, 01-12-2003) 
Col. 73-74 

Procurement of Aircraft Carriers Sublettina of Government Quarters 
rn.a.. 3, Vol. XXXVu. ()4.12-2003) (Deb. 16, Vol. XXXVIII, 23-12-2003) 
,~ Col 207-12 
CoL 287.... Theft in AIR StItkm ofSiliplri 

Production ofCoaJ I (Deb. 13, Vol. XXXVlII, 11-12-2003) 
(Deb. 6, Vol. XXXVn,09-12-2003) Col. 331-32 
Cot. 257-S1 I T -~- .• .:..1.. A . r ...... ""UI rmen .. 

PromotionofProfasoninAlIMS (Deb. 4, Vol. XXXVlI, OS-12-2003) 
(Dcb.12, Vol. XXXVIII. 17-12-2003) I Col 32S-26 
Col 96 I Trade ~ China 

Promotion ofYop I (Deb. 9, Vol. XX.XVll, 12-12-2003) 
(Deb. 6, Vol. XXXVII, 09-12-2003) I ColI69 
Col 176 i Use of TO)' PlaDes by Militants 

Publication of Advertisements I (Deb. I, Vol. XXXVII, 02-12-2003) 
(Deb. 5, Vol. XXXVII. 01-12-20(3) Cot. 169 
CoL 321-22 ! Villages Electrified by Solar Balterics in 

Rail Link between India and Nepal I U .P. and H.P. 
(Deb. 3, Vol. XXXVII. 04.12-2(03) i (Deb. S,VOI. XXXIX, 05-02-2004) 
CoI.2l7-11 ! CoUSa-S9 

Reduction oflbnl Devdopment Schemes 11 World Bank Loan to HP 
(Deb. II, Vol. XXXVllI, 16-12-2003) (Deb. 14, VoI.XXXVUI.I9-12-20(3) 
Col. 231-39 CoL2~SS 
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Shasbl Kumar, Shrt 1 Acquisition of Land for Khurda Road-
Policy on Drought Proofing I Bolangir Railway Line 

(Deb. IS. Vol. XXXVIII, 22-12-2003) (Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 79-80 Col. 232-33 

Sale ofTobacco 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
COI.2~S 

Sea Erosion in Kamataka 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col lSI 

Activities of CAP ART in Orissa 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 117-18 

Cancellation of MOU by Anti-Mining 
Groups 
(Deb. 16, Vol. XXXVIII,23-12-2oo3) 
CoL31l-12 

World Heritage Site at Hampi Central Assistance to Orissa under 
(Deb. IS, Vol. XXXVIII, 22-12-2003) AUWSP 
Col 137-38 (Deb. 6, Vol. XXXVII, 09-12-2003) 

Col. III 
Sllourle. Sbri Araa I Corruption Among lAS Offic~rs 
Indian Telegrapb (Amendment) Bill, (Deb. I. Vol. XXXVII. 02-12-2003) 

2003-Withdrawn . CoI.I99-200 
(Deb. 14. Vol. XXXVIIl. 19-12-2003) I D fH' d FI d' S ! amage 0 ouses ue to 00 In tates 
Col. 348 I (Deb. I, Vol. XXXVII. 02-12-2003) 

IndianTeIegraph(Amclldmert)Ordirun::e-! Col. 160-64 
Laid I Damage to Roads in Orissa 
(Deb. 14. Vol. XXXVIII, 19-12-2003) (Deb. 12, Vol. XXXVIlI, 17-12-2003) 
Col. 42 1-22 I CoJ.292 

Privatisation ofCPUs (Res.) I Development of Towns 
(Deb. 2. Vol. XXXIX, 30-01-2004) I (Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 75-84,93-97 I Col. 42-68 

statutory Resolution Re: Disapproval of 
Indian Telegraph (Amendment) 
Ordinance and Indian Telegraph 
(Amendment) BilJ....-Consid. & Pass 
(Deb. I S, Vol. XXXVIII. 22-12-2003) 
Col. 348-53, 371-74 

Slap Deo, Shri K.P. 
According Universities of Excellence 

Status 
(Deb. 4, Vol. XXXIX. 04-02-2004) 
Col. 109-10 

Acquisition of Land for Haridaspur-
PIII'tIdeep Rail Line 
(D~. 13, Vol. XXXVIII. 18-12-2003) 
('.uI.26S 

Disinvestment of Cottage Industries 
Corporation 
(Deb. 2, Vol. XXXVII. 03-12-2003) 
CoJ.201-03 

East Coast Zone 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 365 

Evaluation ofRuraJ Development Schemes 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 104-05 

Expansion of Refineries 
(Deb. 13, Vol. XXXVIIl.18-12-2003) 
Col. 319-20 

Export of Handicrafts Items 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 237-38 
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Export of Petroleum Products to Pakistan I Launching up of APDP and APRP 
(Deb. " Vol. XXXVII, 11-12-20(3) I (Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 129 CoI.3S4-5a 

Export ofSoyameal i Loss Making Routes of 1 A 
(Deb. 9, Vol. XXXVII. 12-12-20(3) I (Deb. 10, Vol. XXXVII, 15-12-2003) 
COI.2444S . Col. 126-29 

Extension ofGoIdeft Quadrilateral 
(Deb. 12, Vol. XXXVIIl,17-12-2003) 
Col. 260-61 

External Assistance to Ports 
(Deb. 4. Vol. XXXIX, 04-02-2004) 
Col 146-47 

Filaria Cases 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
CoI.42S-27 

Filing of Income Tax Returns 
(Deb. 14. Vol. XXXVIII. 19-12-2003) 
Col. 262 

Market Share of Al 
(Deb. IS, Vol. XXXVIII, 22-12-20(3) 
Col. 37 

Marketing Scheme for Petroleum Products 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 163 

Medical Facility to Ex-Servicemen 
(Deb. a, Vol. XXXVII, 11-12-2003) 
Col. 224-25 

MSP of Oil SeedslPulses 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Co1.214-IS 

Foreign Assistance for Road Projects MSP on Jute 
(Deb. 12, Vol. XXXVIII, 17-12-2003) (Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 375 CoI.45-46 

Funds for Power Transmission and 
DiSlJ'ibution 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 230-32 

Hospitals under Steel Authority of India 
Limircd 
(Deb. 5, Vol. XXXVII, 0"'12-2003) 
Co1.216-17 

Improvement ofNarasingpur-Hindoi Road 
(Deb. 4, Vol. XXXIX, 04-02-20(4) 
Col. 134-35 

Incidents of Blindness 
(Deb. 7, Vol. XXXVII. 10-12-2003) 
Col. J6J.Q 

Increase in the Judges strength in the High 
Courts 
(Deb ... , Vol. XXXVII, 05-12.2003) 
Cot. 301-02 

Imer-Stale Water Dispuaes 
(Deb IS, V~. XXXVIII,n-12-2003) 
Col. IS 

Need to award adequate work orders to 
ancillary units by Rourkela Steel Plant 
and NALCO in Orissa (MUR 377) 
(Deb. II, Vol. XXXVIII. 16-12-2003) 
Col. 310 

Need to introduce additional Rajdhani 
Express train between Hazrat 
Nizamuddin and Bhubaneswar on the 
Hirakud Express roulC (MU R 377) 
(Deb. S. Vol. XXXVlI, 08-12-2003) 
Col. 349 

Non-Banking Finance Companies 
(Deb. 4, Vol. XXXVlI, 05-12-2003) 
CoJ.319-22 

Ongoing Projects in Orissa 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 11-82 

Opening of Military Station 
(Deb. 3, Vol. XXXVII. 04-12-2003) 
Col 122 
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Package for Modernisation of Mills 
(Deb. 14, VoJ.XXXVIII,19-12-2oo3) 
Col. 116-17 

Scrappiug ofCaal Mining Licences 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 237-38 

Perfonnance of Ports ScIfHelp Groups under SGSY 
(Deb. 12, Vol. XXXVIII, 17-12-2003) (Deb. 16, Vol. XXXVIII, 23-12-2003) 
CoJ.\ 43-44 CoJ.\ 76-77 

Pilferage from Mines of Orissa 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 192 

Presentation of Petition 
(Deb. 7. Vol. ""XVII, 10-12-2003) 
Col. 413 

Private Sector Participation in Ports 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 306 

Privatisation of Airports 
(Deb. 5. Vol. XXXVII. 08-12-2003) 
Col. 132-33 

Privatisation of Oil Companies 
(Deb. 2. Vol. XXXVII, 03-12-2003) 
Co1.331-32 

Profit ofSubsidiarics ofCIL 
(Deb. 6. Vol. XXXVII, 09-12-2003) 
Col. 17()..75 

Promotion ofT issue Culture 
(Deb. 5, Vol. XXXVII. 08-12-2003) 
Col. 264-65 

Religious Tourism 
(Deb. 5. Vol. XXXVII, 08-12-2003) 
Col. 3\3 

Revision of Ceiling of Export of Chrome 
Ore 
(Deb. 10, Vol. XXXVII. 15-12-2003) 
Col. 134-35 

Revival Package for Closed Tea Gardens 
(Deb. 4. Vol. XXXVII. 05-12-2003) 
Col. \31-32 

RRBs Sponsortd by UCO Bank 
(Deb. 14, Vol. XXXVIII. 19-12-2003) 
Co1.20S-06 

Rural EJec:trification under PMGY 
(Deb. 5, Vol. XXXIX. 05-02-2004) 
Col. 80-12 

Setting up of Lignite based Power Projects 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 298-300 

Sick Industrial Companies (Special 
Provisions) Repeal Bill-Consid. & 
Pass 
(Deb. 8, Vol. XXXVII, 1\-12-2003) 
Col. 446 

Target Set up for Rural Electrification 
during Tenth Plan 
(Deb. 3. Vol. XXXVII, 04-12-2003) 
Co1.374-75 

Tax Holiday to Industries 
(Deb. 4, Vol. XXXVII. 05-12-2003) 
Col. 350 

Telephone Exchanges in Orissa 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 189-90 

Trade Agreement with Indonesia 
(Deb. 14. Vol. XXXVIII, 19-12-2003) 
Col. 272-73 

Tribal Cooperative Societies 
(Deb. 4, Vol. XXXVII, 05-12-2P(3) 
Col. 274-76 

Underground Coal Mines under MCL 
(Deb. II. Vol. XXXVIII, 16-12-2003) 
Col. 225-27 

Unemployment situation in the country-
(OUR 193) 
(Deb. 16, VoI.XXXVIII,23-12-2003) 
Col. 477-80 

Upgradation of Security at Airports 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 160-61 

WLL Services 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 20-22 
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Workers Killed and Injured in Coal Mine I Condition ofNational Highways in Bihar 
(Deb. S, Vol. XXXVII, 01-12-2003) (Deb .... Vol. XXXIX, 04-02-2004) 
CoL 121-23 I Col. 92 

World Bank Loan for Power.Sector I Constitution (N inety-Seventh 
(Deb. S. Vol. XXXIX. OS-02-2004) i Amendment) BiI\-(Amendment of 
Col. 163-64 ; articles7S, 164. insertionofnewarticle 

su.p.Q Tejveer 361B and amendment of the Tenth 
• Schedule~id. cl Pass 

Iron Ore Mines (Deb. It, Vol. XXXVIII, 16-12-2003) 
(Deb. 10. Vol. XXXVII, 15-12-2003) I CoLJ40.42 

Col. 130-31 I' Constitution (One-Hundred Amendment) 
Sbtp. Dr. ...... \'8 ... Pnad BiIl-Amendmenl ofEigtdl SchedWe-
400 KVA Line ITom Pumia. MuzzafI'arpur! Consid. cl Pus 

and Bihar Sharif : (Deb. IS, Vol. XXXVIII. 22-12-2(03) 
(Deb. 5, Vol. XXXIX. 05-02-2004): Col. 386-87 
Col.211-12 I Construction of Air Cargo at PIIbla 

Adwrtisementon Gandhiji : (Deb. IS. Vol. XXXVUJ.22-12-2003) 
(Deb. 8. Vol. XXXVII. 11-12-2(03): Col. 62-63 
Col. 0-.17 ; Delimitatioe Commission 

Alleged Irregularities in Implementation! (Deb. 4, Vol. XXXVII. 05-12-2003) 
of National Highways Development! Col. 24647 
Projecl(SNQ) : Demands for Supplementary Grants-
(Deb. 16, Vol. XXXVIII, 23-12-2003): GenenU-2003-2004 
Col. n < 1 (Deb. 12, Vol. XXXVIII, 17-12-2003) 

Allocation under Rural Development CoI.497-S06 
Schemes Demolition of Lutyens Bunplows 
(Deb. 11. Vol. XXXVIII.I6-12-200J) (Deb. 11, Vol. XXXVIII, 16-12-2003) 
CoL 133-54 CoI.24s.46 

OlOUdhary Charan Singh Birth Centenary ! Development of Buddhist Circuits 
CdebrationsConwniuee(OUR 193) ; (Deb. 10. Vol. XXXVII. IS-12-2oo3) 
(Deb 16. Vol. XXXVIII. 23.12-2003): Col. 34748 
CoI.47S-76 i Disbursement of funds under MPLADS 

CItizenship(Amendment)BiII--Consid.cl I (Deb. 4, Vol. XXXIX, 04-02-2004) 
Pass . Col. 55-61 
(Deb. IS, Vol. XXXVIII, 22-12-2003) ! DroushlAnimal Power 
Co1.34344 . (Deb. 10, Vol. XXXVII, 1S·12-200J) 

Closure of Sector Reforms Pilot Proj«tS ~ Col. 239-40 

(Deb. 16. Vol. XXXVIII, 23.12-2(03) • &:o-FriendlyFarmina 
Col. 21-22 (Deb. 10. Vol. XXXVU. 15-12-2003) 

Conditioo ofNationaJ Highways 
(Deb. 2, Vol. XXXVII. 03-12·2003) 
CoU74-1S 

Co/. 94-95 
E "asion of Service Tax 

(Deb. 14, Vol. XXXVIII, 19.12-2003) 
Co/.lll-I" 
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Financial Assistance for Eradication of I Interim Budget (Railways)-General 
Poverty I Discussion Demands ;for Grants on 
(Deb. 16, Vol. XXXVIII, 23-12-2003) Account - (Railway), 2004-2005 
Col. 192-9S Demands for Supplementary Grants-

Formation ofTiger Squad (Railway), 2003-2004.and Demands for 
(Deb. 3, Vol. XXXVII, 04-12-2003) ExcessGrants-{Rai/ways)2001-2002 
Col. 100 (Deb. 3, Vol. XXXIX, 03-02-2004) 

Four Laning ofNH-28 Col. 164-67 

(Deb. 12, Vol. XXXVIII, 17-12-2003) KisanCreditCards 
Col. 324-25 I (Deb. 4, Vol. XXXVII, 05-12-2003) 

Funds of Bihar I Col. 119-21 
(Deb. 9, Vol. XXXVII, 12-12-2003) I Launching of New Road Project 
Col. 89-92 (Deb. 4, Vol. XXXIX, 04-02-2004) 

Hajipur-Vaishali-Sugauli Rail Line Col. 78-80 
(Deb. 8, Vol. XXXVII, 11-12-2003) I LoanforRoadsIBridges 
Col. 278-79 I (Deb. 9, Vol. XXXVU, 12-12-2003) 

Hydro-Power Project of Bihar Col. 193-94 
(Deb. 8, Vol. XXXVII, 11-12-2003) Market for Organic Agricultural Produce 
Col 80-81 I (Deb. IS, Vol. XXXVIlI,22-12-2003) 

Incentives to Sports Persons I Col. 222-23 
(Deb. 16, Vol. XXXVIlI,23-12-2003) I Metro Rail Services 
Col. 271-74 : (Deb. 6, Vol. XXXVII, 09-12-2003) 

Inclusion of Castes in SCs List j Col. 27-30 
(Deb. 5, Vol. XXXIX, 05-02-2004) National Cattle Development Board 
CoL 181-82 (Deb. 15, Vol. XXXVru,22-12-20(3) 

Industrial Development Bank (Transfer of Col. 152 
Undertaking and Repeal) BilJ---Consid. Need for a financial package to Bihar for 

I 
& Pass I development works in the State (C.A.) 
(Deb. S, Vol. XXXVII, 08-12-2003) I (Deb. 12, Vol. XXXVlIl, 17-12-2903) 
Co1.373-76 I Col. 408 

Inspection of Passport Offices in Bihar I New Auto Fuel Policy 
(Deb. 2, Vol. XXXVII, 03-12-2003) (Deb. 3, Vol. XXXVII, 04-12-20(3) 
Col. 103-04 Col. 102-03 

Inter-state Council Meeting Notices of Motion for Adjournment 
(Deb. 1. Vol. XXXVII, 02-12-2003) (Deb. 3, Vol. XXXVII, 04-12-20(3) 
Col. 113-16 , Col. 400-0 1 

Intedm Budget (General) 2004-2005; ! Outstanding Loan agai~ Bihar 
.oemands for Grants on Account (Deb. 4, Vol. XXXVII, 05-12-20(3) 
(General) 2004-2005; and Demands for Col.' 12-13 
Supplementary Grants (General) 
2003-2()()4-Cut Motioas Package for Sugarcane Growers 
(Deb. 4, Vol. XXXIX. 04-02-2004) (Deb. 5, Vol. XXXVII. 08-12-20(3) 
Col. 317-23 I Col. 140-42 
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Powa' Oeaendan 
(Deb. I, Vol. XXXVII. 11-12-2003) 
Col 113-16 

Prime Minister's Statement on the 
R.esipetinn ofShri Dilip Singh Judev. 
from the Council of Ministers 
(DUR193) 
(Deb. 7, Vol. XXXVII. 10-12-2003) 

Reported' !lituation arISIng out of 
continuous erosion on the banks of 
riwn in West Bengal, particularly in 
Mursbidabad and Maida and steps 
taken by the Government in reprd 
dlcteto (CA) 
(Deb. 14. Vol. XXXVIJI.19-12-2(03) 
CoL34~ 

CoL431-~ ROB at Em and 0.1 Level Crossinp 
PumpStorapProjectatKaimur (Deb. 3, Vol. XXXVII, 04-12-2(03) 

(Deb. 3, Vol. XXXVII, 04-12-2(03) CoLI9-9O 
Col. 221-29 Rufina by the Speaker re: Propriety of(i) 

Railways (Amendment) Bill !enning ~Account' u 1nterim 
Railway (Second Amendment) Bill Budaet' in the Order Paper of tile day; 
RailMyPtcAlldiotlNJn:e(A~ ... ) and (ii) Convening of die Session of 
Bill. 2003 and RcIoIution R.e : Approval die Year on 29 January, 2004 without 
of Recommendations in the Eighth I the Presidential Address 
Report of Railway Convention (Deb. 3, Vol. XXXIX, 03-02-20(4) 
Comariaee -Consict.. Pass I CollI 
(Deb. 10, \t)1. XXXVII. 1.5012-2003) ! Rural Slaughter Houses 
Col49S-~l ! (Deb. 10, Vol. XXXVII. IS-12-~003) 

J.asbariya s.m Vibs YojIaa I Col. 142-43 
(Deb. 2. Vol. XXxvu. 03-12-2003) I Seeds Business 
CoL272-74 I (Deb. S, Vol. XXXVII, 08-12-2(03) 

It«CIIIIDcicIeaII ofvioleoce in AIsIm end I Col. 16 
some ott. ,.,. of the eounIry due to SeUin& up of Fodder Banks 
~~~'i of the Railway -I g:..~ Vol. XXXVIJI.22-12-2003) 

(Deb. 10, Vol. xxxvn. lS-12-2003) ! SettingupofMiDt Powder Plant in Bihar 
ColS64-72 I (Deb. IS. Vol. XXXVm.22-J2-2(03) 

ReccnlStampPlperbD(DUR 193) CoI.~1-52 

(Deb. 14, Vol. XXXVIII. 19-12-2003) Skk Industrial Companies (Special 
Col3Jl.9O Provisionl) Repeal Bill - Consid ... 

Reaov.Iion and Modentisatioa of Power I Pas. 
Projec:tinBiMr , (Deb .•• Vol. xxxvn. 11-12·2003) 
(Deb. S, Vol. XXXIX. OS-02-20(4) I CoI.436 
Col 131-32 I SCIMOry Resohation Re : Disapproval of 

Reponed 'Need for a fiMnciai pecbp to Oetimitation(Alnaldment) Ordinance 
Bihar for development worb in the I ad Oelimitadon (AmerIdmcnt) Bill -
Statc.(CA) I Conaid." Pass 
(Deb. 9, Vol xxxvn, 12-12.2(03) (Deb. 6, \bl. XXXVII, 09-12-2003) 

I 
Col. 3 16-17,317-21 I CoI.36S-66 
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StaMoI)' Resolution Re : Disapproval of I Training to Representatives under SGSY 
PreventionofTerrorism(Amendment) (Deb. 11, Vol. XXXVIll, 16-12-2003) 
Ordinance and Prevention of Terrorism i Col. 223-25 
(Amendment) Bill- Consid.1k Pass 
(Deb. 11, Vol. XXXVIII, 16-12-2003) 
Col. 497-99 

StaIUtol)' Resolution Re : Disapproval of 
~ofPeople(Amendment) 
Ord~onsid.1k Pass 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 341-44 

Stautory Resolution Re : Disapproval of 
Taxation Laws (Amendment) 
Ordinance and Taxation Laws 
(Amendment) BiII- Consid.1k Pass 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col 320-22 

Statutory Resolution Re: Disapproval of 
Indian Telegraph (Amendment) 
Ordinance and Indian Telegraph 
(Amendment) Bill-Consid. &. Pass 
(Deb. 15, Vol. XXXVIII,22-12-2oo3) 
Col. 364-68 

Swarnjayanti Gram Swarojgar Yojana 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. I 47-SO 

Varieties of Wheat, 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col39J..94 

81.,.., KaRwar AIdUIesIt 
Action Taken Report on tbe Report of 

Joint Parliamentary Committee on 
Stock market Scam and Matters 
Relating 'I'hento (DUJt 193) 
(Deb. IS, Vol. xxxvm,22-12-2oo3) 
Col 476-8 I 

Action taken report on die Report of the 
joint parliamentary COIIIIIliaee 01\ stock 
market scam and mauers relating 
thereto (OUR 193) 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col 437 

Affairs of Gandhi Ashram 
(Deb. 5, Vol. XXXVU, 08-12-2003) 
Col. 155 

Closure of Sector Reforms Pilot Projects 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col21 

Delhi Police Personnel in Criminal 
The Electricity (Amendment) Bill, 2003 - Activities 

Consid.1k Pass (Deb. I, Vol. XXXVII, 02-12-2003) 
(Deb. 13, Vol. XXXVIII, 18-12-2003) I Col. 73-74 
Col. 463~7 I Demands for Supplementary Grants -

The Indian Council of World Affairs GeneraI-2oo3-2004 
(Amendment) BiII- (Amendment Made I (Deb. 12, Vol. XXXVIII, 17-12-2003) 
by Rajya Sabha) - Motion to Agree Col. 482-86 
(Deb. IS, Vol. XXXVIII, 22-12-2003) I· Disinvestment of Hotels 
Col. 333-34 (Deb. 2, Vol. xxxvn, 03-12-2003) 

The Merchant Shipping (Amendment) i Col. 266-67 
Bill, 2003 - Consid. II Extradition of ·Bhopal Gas Tragedy 
(Deb. 13, Vol. XXXVIII, 18-12-2003) Accused 
COl. 502-04 I (Deb. 7, Vol. XXXVII, 10-12-2003) 

The Problem ?f dilapi~te~ condition on I Col. 170 
National Highways mBlhar (Sub.) i Immigration Racket 
(Deb. 16, Vol. XXXVIII,23-12-2003) I (Deb. I, Vol. XXXVII, 02-12-2003) 
Col.391 I CoI.209 
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Import of Gold I Scam in National Commission for ~s 
(Deb. 4, Vol. XXXVII. 0S-12-2003) I (Deb. 13. Vol. XXXVIII. 11-12-2003) 
CoL 195-96 i Col. 123-24 

Indian Defence Engineering Service j Shortage of Milk in Delhi 
(Deb. II, Vol. XXXVIII, 16-12-2003) I' (Deb. 5, Vol. XXXVII. 08-12·2003) 
Col 176-17 CoL321-29 

Interim Budget (General) 2004.2005' ! Statutoi)' Resolution Re : Disapproval of 
• I Del' 'tal' (Amendmen Ord' Demands for Grants on Account I Iml lOll I) Inancc 

(G...a) 2004-200s and Demands for I and ~Iimitatlon (Amendment) BiII-
i Consid. &: Pass 

Supplcmallaly Grants (General) 2003· i (Deb. 6, Vol. XXXVII. 09.12.2003) 
2004 - Cut Motions I Col. 312-73 
(Deb. 4. Vol. XXXIX. 04-02-2004) 1 
CoL 23844 i Statutory Resolution Re: Disapproval of 

! Indian Telegraph (Amendment) 
National Medicinal Plant Board I Ordinance and Indian Telegraph 

(Deb. 2. Vol. XXXVII, 03-1.2-2003) I (Ameodment)BiIl-Consid.&:Pass 
Col ACA1O I. 

"tV7" I (Deb. 15. Vol. XXXVIII, 22-12-2003) 
Need to rlX !be minimum sapport price for! CoL 369-70 

sugarcane (Sub.) t Theft ofComputcrs 
(Deb. IS, Vol. XXXVUJ,22-12-20(3) 1 (Deb. 3. Vol. XXXVII. 04-U-2003) 
Co124 j CoI.324-lS 

Need to relax norms for procurement of! Vacant Posts in DO/AIR 
paddyinUa.PradelbandBihar(Sub.) i (Deb. I). Vol. XXXVm.11-12-1003) 
(Deb. 6. Vol. XXXVII, t)9.12.2003): CoL 2.12 
Col. 300-301 ; Women inStik Industry 

Non-declaration of SwuclW'\l Minimum i (Deb. 4, Vol. XXXVII. 05-12-2003) 
-.~ I Co1.2II-12 

Price for Sugarcane i 
(Deb. 10, Vol. XXXVII. 15-12.2003) ~ SiRp.SanbrButa 
CoL 441-49 i Committee on Public Accounta-Aclion 
(Deb. 10. Vol. XXXVII. 15-12-2(03) i Taken Staremcnts - Laid 
CoL J.6 ! (Deb. 12. Vol. XXXVIII. 17-12-2003) 

. Col.406 
Outstanding Dues ofNDMC ; 

(Deb. 6 Vol. xxxvn, 09-12-2003) i Committee on PubJic Acc:ounts-- Fi~ 
Col. 97.;02 i eighth, Fifty-ninth and S~xtieth 

! Repons-Presented 
RCCC'tIt Incidents oh-ioIencc in Auam and; (Deb. IS. Vol. XXXVIII. 22-12-2(03) 

some other parts of the country due to; Col. 212 
recruitment policy of the Railway - : ..... _-... _ Publ' A __ .-. S· .:.-

i ...urlall ........ on IC"""'VUlIQ - IXCY-lIIlM 
. Contd. (OUR 193) i IQ Si~-rhird Reports-- Presented 
~. to, Vol. XXXVII. \s.12-2(03) ~ (Deb . .5. Vol. XXXIX. 0.5.02.2004) 
Col. 579-12 CoI.2SI-51 
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. ." 

Presentation of PAC Report Relating to i Creation of Additional Capacity in Ports 
Short Levy of Customs Duty - Laid 'I (Deb. 7, Vol. XXXVII, 10-12-2003) 
(Deb. 5. Vol. XXXIX. 05-02-2004) Col 25-29 
Col. 252 C Du' Ii P- Plants j ustom hes or ower 

Social Security Scheme for Unorganised I (Deb. 13, Vol. XXXVIII, 11-12-2003) 
Sector Col. 207-09 
(Deb. 10. Vol. XXXVII, 15-12-2003) i DevelopmentofBadrinath 
Col. 17 I (Deb. 5, Vol. XXXVII, 08-12-2003) 

Silllb, Shri Brij Bbusban Sharaa Col. 207-oS 
Cpnstruction of Houses by MES 

(Deb. 13. Vol. XXXVIII. IS-12-2003) 
Col. 174-75 

Indian Defence Engineering Service 
(Deb. II, Vol. XXXVIII. 16-12-2003) 
Col. 176-77 

National Institute of Secondary Steel 
Technology 
(Deb. 15. Vol. XXXVIII. 22-12-2003) 
CoI.I3S-41 

Sineh. Shri C.N. 
12th SAARC Sunvnit 

(Deb. 4. Vol. XXXIX. 04-02-2004) 
Col. 9-1 I 

Allocation of Crude Oil 
(Deb. 13, Vol. XXXVIII. 18-12-2003) 
Co1.266-fJ7 

Amendment in Industrial Employment 
(Standing Orders) Act, 1946 
(Deb. 5, Vol. XXXVII, OS-12-2003) 
Col. 57-SB 

CBI Raids on Padmani Technology Ltd. 

Diversion of Funds under SGRY 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Co1.5B-62 

Expansion ofNALCO 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
CoI.S7-88 

Expansion Plan of NHPC for Power 
Generation 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 116-20 

Fencing oflndo-Pak Border 
(Deb. 6. Vol. XXXVII, 09-12-2003) 
Col. 249-50 

Foreign Visits by PM 
(Deb. 2. Vol. XXXVII, 03-12-2003) 
Col. 392-409 

Freight Earnings 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 333-34 

Hallmarking ofGold 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
C01.307-OS 

(Deb. 4, Vol. XXXVII, 05-12-2003) HolidaySpecialTrains 
Cel.239 (Deb. 8, Vol. XXXVII, 11-12-2003) 

Chartered Flights Col. 79 

(Deb. 15. Vol. XXXVIII, 22-12-2003) Illegal Mining by Private Companies 
Col. 93 (Deb. II. Vol. XXXVIII. 16-12-2003) 

Circulation of Fake Indian Notes by Col. 33-35 

Pakistan Habib Bank Investment Plans ofHPCL' 
(Deb. 16, Vol. XXXVIll,23-12-2003) (Deb. 3. Vol. XXXVII, 04-12-2003) 
Col. 175-76 Col. 189-90 

Corruption Cases in S.l. Hospital Investors for Rail Projects 
(Deb. 7, Vol, XXXVII, 10-12-2003) i (Deb. 13. Vol. XXXVIII, 18-12-2003) 
Col. 13S ' Col. 286-87 
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Loans Taken by fCi " Outstanding Dues of PSU Employees 
(Deb. I", Vol. XXXVIII, 19-12-2003) (Deb. 13, Vol. XXXVIII,II-12-2003) 
Col .. s-46 . I Col240 

Manned ... Unmanned Level Crossings i Pilferage ofOiJ from Wells and Refineries 
(Deb. I. Vol. XXXVII •. 11-12-2(03) i (Deb. Il, Vol. XXXVIII, 11-12-2003) 
Col 194-97 'I Col. 144-45 

Milule ofPSUs by Coacemed Ministries Pon Policy 
(Deb. 6, Vol XXXVII, 09-12-2003)' (Deb. 2. Vol. XXXVII, 03-12-2003) 
Col~ I CoI.29S-302 

I 

Mobile Phoae Services 'I' Posta1 Scrvi<:es 
(Deb. 2. Vol. XXXVII, 03-12-2003)! (Deb. 12. Vol. XXXVIlI.17-12-2003) 
Coli 32 i Co1245-48 

ModifQrion in NAIS 1 Production Incentives to Tea Exporters 
(Deb. S. Vol. XXXVII. 0 ... 12-2003) I (Deb. 9, Vol. XXXVII, 12-12-2003) 
Col 259 I Col. 168 

•• 10:'-'0-' ~ ! Production of Cement 
M ___ ..- 9122003) i (Deb. 4, Vol. xxxvn, 05-12-2003) 

(Deb. I ... Vol. XXXVIU.I - - ': ColSI-S6 
Col2S7-SI i Reduction in Priu of ATF 

NaxIIiIm . I (Deb. IS. Vol. XXXVIII, 22-12-2003) 
(Deb. I. Vol. XXXVII, 02-12-2001) i CoL 110 

I 
CoL 171-11 : RefonnAgeoda for Ministries 

Need to s&.t mobile service o(BSNL in i (Deb. 12. Vol. XXXVIII. 17-12-2(03) 
MacchJisbhIr ... PaIti Tebsil in Uaar: Col. 116-28 
~(MUR)71) i Report ofTlta Consultaftcy Scrviees 
(Deb. S. Vol. XXXVII. 01-12-2(03) I (n.... .. 1·2 Vol XXXVIII 17-12-200) Col3S I ' '-""'.,. , 

CoL94-9S 
New AulD Fuel Policy Requirement ofDAP 

(Deb. 3, Vol. XXXVII. 04-12-2003) (Deb. 16. Vol. XXXVIII. 23-12-2003) 
Col.I02~) , CoL In-71 

New I .... UDder lSI MR ! Resolution ofOIC on JAK 
(Deb. 9. Vol. XXXVII. 12-12-2003) i (Deb. 7, Vol. XXXVII. tQ-12-200l) 
Col 9-16 CoL 209-10 

New Power Policy (or Public Sector SAARe InformationMinistcnConfennce 
CompIniCI (Deb. I, Vol. XXXVII, tl-12-200l) 
(Deb. I, Vol. XXXVII, J 1-12-2003) Co1.3s()'51 

CollA . Safe Movement of Punctuality of Trains 
New Secwity Fatura for Stamp PIpers i during FollY Season 

(Deb. 9, Vol. XXXVI1- 12-12-2003), (Deb. 3, Vol. XXXVII. 04-12-2003) 
Col 196 Col. 219-90 -: i 

~ofDepotilsbyeomp.nift : SinkinaofAble--1 Vcstel 
(Deb . .t. Vol. XXXVII. OS-12-2003): (Deb. 12. Vol. XXXVllI,17.12-2003) 
Col. 337 Cot. 93 
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Sixth Pay Commission I Singh. Sbri CbaDCIra Bh ....... 
(Deb. 4, Vol. XXXVII. 05-12-2003) CeilingonEntertainmentTax 
0,1.370-71 I (Deb. 8, Vol. XXXVII, 11-12-2003) 

Special o,mmercial Courts Col. 45-47 
(Deb. 14, Vol. XXXVIII, 19-12-2003) . Conversion of Educational Institutes 
o,l228 (Deb. 2, Vol. XXXVII. 03-12-2003) 

Statutory Resolution Re : Disapproval of Col. 232 
Taxation Laws (Amendment) i Decentralisation of Decision-making 
Ordinance and Taxation Laws Process 
(Amendment) Bill-<::onsid. &: Pass (Deb. 3, Vol. XXXVII, 04-12-2003) 
(Deb. 6, Vol. XXXVII, 09-12-2003) CoL 127 
Co1..319-20 Expansion oflA 

Testing of Brahmos Missile (Deb. 5, Vol. XXXVII. 08-12-2003) 
(Deb. 8, Vol. XXXVII, 11-12-2003)! Col. 201 
Col.2S \-52 I Fast Track Courts 

Unemployment situation in the country- I (Deb. 14, Vol. XXXVIII, 19-12-2003) 
(DUR 193) I Co1.286-89 
(Deb. 16, Vol. XXXVIIJ,23-12-2oo3) I' Incidents of Looting, Robbery and 
Col. 490-91 Murders in Trains 

UpgradationofOffu:esofLlC I (Deb. 3, Vol. XXXVII, 04-12-2003) 
(Deb. 14. Vol. XXXVIII, 19-12-2003) I Col108-1O 
Col. I 74-7S Interim Budget (Railway)-General 

Upgraded WLL Mobile Services Discussion Demands for Grants OD 
(Deb. 2, Vol. XXXVII, 03-12-2003) I Account - (Railway), 2004-2005 
Col 355-56 I Demands for Supplemerary Grants -

. . (Railway), 2003-2004 and o..n.dIb 
Use ofiLS I ExcessOrants-(RaiIways)200t-2002 

(Deb. 10, Vol. XXXVIJ, IS-12-2003) I (Deb. 3, Vol. XXXIX, 03.02-2004) 
Col. 131-32 . i Col. 154-57 

Violation of Licence Terms by Reliance I IPO ofPSB 
(Deb. 7, Vol. XXXVII. 10-12-2003) I (Deb. 4, Vol. XXXVII, 05-12·2003) 
Col. 252 Col. 193 

Visit ofDepUly Prime Minister I Militancy on Seppi Bh .... Border 
(Deb. I, Vol. XXXVII, 02-12-2003) (Deb. 1, Vol. XXXVII, 02-12-2003) 
Col. 17 Col. 124-25 

VISit of Foreign Dignitaries 
(Deb. 4, Vol. XXXIX. 04-02-2004) 
Col. 110-15 

Minerals Exploration 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
CoI.SS-S7 

VRS in MTNL Padtage for Sugan;ane Growers 
(Deb. 7, Vol. XXXVll. 10-12-2003) (Deb. S, Vol. XXXVII, 01-12-2083) 
Col. 228-29 I CoI.140-42 
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Pilot Project on TYlbreugh KU Band 
(Deb. 13. Voi:·XXXVlJI. 11-12-2003) 
Col. 80-81 . 

Production of Defence Equipment by 
Private Sector 
(Deb. 13, Vol. XXXVIU.11-12-2003) 
0lI."};/)7 

Prototype Fast Breeder Reactor 
(Deb. 2. Vol. XXXVII, 03-12-2003) 
CoL 355 

Appropriation (Vote on Account) BiU-
Consid. & Pass 
(Deb. 4. Vol. XXXIX, 04-02-2004) 
Col. 385 

Appropriation Bill-Consid. & Pass 
(Deb. 4, Vol. XXXIX, 04-62-2004) 
Col. 390-91 

Demands for Supplementary Grants-
GeneraI- 2003-2004 
(Deb. 12. Vol. XXXVIII, 17-12-2003) 
CoI.S07-12 

Shifting of Ground 
Responsibilities 

Handling Finance Bill-Consid. & Pass 

(Deb. IS, Vol. XXXVIll. 22-12-2003) 
011.115 . 

Streamlining Teaching Standards! 
Methods 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
CoL 229-30 

smp. Slari CIwldn VIj8y 
Need to ensure Ihat the dues of suprc.ane 

farmers ofBilari Tehsil of Moradabad 
district. Uuar Pradesh are paid by the 
sugar mill at Raja-h-Sahaspur 
(MUR.377) 
(Deb. I, Vol. XXXVII, 11-12-2003) 
Col413 

Siap. Slari Dilrijay 
The Indian Council of World Affairs 

(Amendment) Bill - (Amendment Made 
by Rajya Sabha}-Motion 10 Agree 
(Deb. IS, Vol. XXXVIII. 22·12-2003) 
CoL 330,335 

Siap, Slari ......... t 
Action taken report on the repon of the 

joint parliamentary committee 00 stock 
market scam and matters rel'ling 
lbereto (OUR 193) 

,...,I)eb. 16, Vol. XXXVIlt,23·12-2003) 
011.429--32 

Appropriatioq (No. 5) BiJl-Consid. 4:'" 
(Deb. 12. Vol. XXXVIII. 17·12-2003) 
Coi.512-14 

(Deb. 4. Vol. XXXIX. 04-02-2004) 
Col. 391-92 

Finance Bill. 2OO4-Int. 
(Deb. 3. Vol. XXXIX. 03-62·2004) 
ColS6-S7 

Industrial Development Bank (Transfer of 
Ulldertakinaand R.-I) Bil~. 
& Pass 
(Deb. S. VoJ.'XXXVII. 01-12-2(03) 
Co1.378-80.311-86 

Interim Budget (General) 2004-200S; 
Demands for Grants on Account 
(GenenJ) 2004-2005; and Demands for 
Supplementary Grants (General) 2003· 
2004- Cut Motions 
(Deb. 4. Vol. XXXIX. 04-02·2004) 
Col. 360-82 

Irxerim BudpI General, 2004·200S 
(Deb. ), Vol. XXXIX, 03-62-2004) 
Coll8-S1 

Progress on tbe Action Taken Pursuam 
to Recommendations of JPC on Stock 
MIrkec Scam (St) 
(Deb. 9, Vof. XXXVU. 12-12-20(3) 
Co/.30J..04 

Recent S&IImp Paper Scam (OUR J 93) 
(Deb. 14. Vol. XXXVIII, 19-12·2003) 
Col 391-401 

Sick Industrial Companies (Special 
Provisions) Repeal BiU-Consid. 4 
Pu, . 
(Deb .•• Vol. XXXVII. 11-12-2003) 
Col. 415 
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Statutory Resolution Re : Disapproval of 
Taxation Laws (Amendment) 
Ordinance and Taxation laws 
(Amendment) Bill-Consid. 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 424-26 

Statutory Resolution Re : Disapproval of 
Taxation laws (Amendment) 
Ordinance and laxation laws 
(Amendment) Bill-Consid. & Pass 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
CoI.322-26 

Sinp. Sbri Laksh .... 
Unemployment situation in the country-

(OUR 193) 
(Deb. 16, Vol. XXXVm.23-12-2oo3) 

Excise Cases against Industries 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 2&3-84 

Expenditure on Works 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
CoJ.30 

Grant to NGOs for Handicapped Persons 
(Deb. 13, Vol. XXXVIII, 1&-12-2003) 
Col. 113-15 

Grants to ShiaJ Sunni WakfBoards 
(Deb. 8. Vol. XXXVII, 11-12-2003) 
Col. 87-88 

Inclusion of Carpenter and lohal 
Communities in SCs list 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 224-25 

Col. 412-85 Inclusion of Routes under PMGSY 
~ .. Sbri'" L_L (Deb. 16. Vol. XXXVIII, 23-12-2003) 
-' 'TIa_war . Col. 133-35 
Acquisition of Land in Himachal Pradesh ; Iodine in Rock Salt 

(Deb. 13, Vol. XXXVIlI.18-12-2003) (Deb. 1, Vol. XXXVII, 02-12-2003) 
Col. 143 Col. 76 

Allotment of Park ing Area in Delhi 
(Deb. 1o, Vol. XXXVIII. 23-12-2003) 
Col. 291 

Buildings Taken by OtTlCefS ofNHPC 
(Deb. 13, Vol. XXXVIIl, 18-12.2003) 
Col. 357-59 

Central Legislation for Medical Services 

Labour Contractors at Jubilee Outlets 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 14445 

Labour Contractors at Jubilee Pumps in 
M.P. 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 84-85 

(Deb. 12. Vol. XXXVIII, 17-12-2003) Land Purchase by IOCl 
Col. 52-53 I (Deb. 5, Vol. XXXIX, 05-02·2004) 

Col. 193 
Completion of Routes I . M . . 

(D.:b. 4, Vol. XXXIX, 04-02-2004) , Meeting ~f VigIlance and omlonng 

Col. 65-68 . i ~~":1~01. XXXVIII. 23-12-2003) 
Construction of Railway GateiOver Bridge! Coli 07 

on Padumkot-Jogender Nagar l~ne i Monkev Menace in Delhi 
(Deb. 3, Vol. XXXVII, 04-12-.003); (Deb. 5, Vol. XXXVII. 08-12-2003) 
Col. I 14-15 : Q:l1.114-15 

Dental Dise~ Programme i Need to evolve a policy of time-bound 
(Deb. 7, Vol. XXXVII. 10-12-2003) . environmental clearances for hydro-
('.01. 127 electric power generation projects in 

Enquiry Against Chairmen/Managing the hilly areas of the country 
Directors (MUR 377) 
(Deb. 5. Vol. XXXIX. OS~02-2004) (Deb. 12, Vol. XXXVIII, 17-12-2003) 
CoI.213-14 Col.422 
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Need to introduce services of A.T.R.-SO I Statutory Resolution Re : Disapproval of 
planes from Kullu. Shimlaand Kanara I Indian Telegraph (Amendment) 
in Himachal Pradesh (MUR 377) I Ordinance and Indian Telegraph 
(Deb. 7, Vol. XXXVII. 10-12-2003) (Amendmem)Bill-Consid.tlPass 
CoUlD !(Deb. 15, Vol. XXXVIII. 22-12-2003) 

Need to provide a balt at Mandi on I Col.361-64 
Jogendra N.,ar-Pathankot narrow- I Studies on Lakes and Rivers 
gauge railway line and construct an I (Deb. 5. Vol. XXXVII. 01-12-2003) 
over b(idae at Passal with tbe I Col. 3 12-13 
assist8ncc of Public Worb Depenment ! Subsidy to FertilU.er Units 
ofHimac:ha1 Pradesh (MUR 377) 1 (Deb. 16, Vol. XXXVIII. 23-12-2(03) 
(Deb. 2, Vol. XXXVIl. 03-12-2(03) i CoI.23340 

'Col. 486 ! Telephot'le Exchanges in Hilly Areas 
Need to release funds from Central Road ( (Deb. 12. Vol. XXXVIII. 17-12-2003) 

fund for construction of roads in I CoI.341~2 

8harucb Parliamentary Constituency. t U . d Amo under EPf 
Guj.at(MUR377) I opal unr 
(Deb. 12. Vol. XXXVIII, 17-12-2003) I (Deb. 5, Vol. XXXVII. 01-12-20(3) 
Col. 422-23 i Col. 215-16 

Outstanding Amount ofNDMC i su.p, Slari P ... bb ...... 
(1)eb. 16, Vol. XXXVIII. 23-12-2003) Benefats to Dependents 
Col 201-43 (Deb. I, Vol. XXXVII, 02-12-2(03) 

Performance ofNABARD Col. 101.Q2 
(Deb. 4. Vol. XXXVII. 05-12-2(03) I BSNLIMTNLSimc.ds 
Col. 135-92 (Deb. 1. Vol. xxxvn. 10-12-20(3) 

. COJ.S3-S6 
Revenue from Advertisement for Pay 

Channels i Centrally Sponsored Rural Development 
(Deb .•• Vol. XXXVII. 11-12-20(3) i Schemes 
Co1310 I (Deb. I, Vol. XXXVII. 02-12-20(3) 

Setting U ofPOIt Offices I CoL 170 
(Deb. ~. Vol. XXXVII. 03-12-2003) I. Constitution (Niftd)'-SeventbAmend-
Col13S I ment)BilHAmencImenlofanic.7S. 

l 164. inIcrtion of new IIltide 3618 and 
Special CadraI Auiltaftcc I ........... oftbe Tenth Sehedule)-

(Deb. 5, \t)l. XXXVII. 0'-12-2003) j ConsicI.4 Pau 
CoL 264 I (Deb. II. Vol. XXXVJII. 16-12-20(3) 

Statutory Resolution b : Disapproval of I Col. lSO 
Delim~ (~mendment) Ordi~ i Constitution (One~Hundred Amendment) 
~ ~lunltalJOn (Amendment) 8111- i Bill-Amendment ofEighth Schedule-. 
Consid. &: Pm i Consid, &: Pass 
(Deb. 6, Vol. XXXVII. 09-12-2003) I (Deb. IS. Vol. XXXVIlI. 22-12-2003) 
Col~1 ! Col. 381-8. 
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Cumbersome Procedure in Government 
Hospitals 
(Deb. 2. Vol. XXXVlI, 03-12-2003) 
Col. 379-80 

Development ofTourist Spots 
(Deb. 5. Vol. XXXVII, 08-12-2003) 
Col. 166-67 

Electrification and Doubling ofLucknow-
Howrah Rail Line 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
CoL223~24 

Opening of Technical Schools for 
Handicapped 
(Deb. 3, Vol. XXXVII, 04-12-2(03) 
Col.l14 

Performance ofWLL Services 
. (Deb. 2, Vol. XXXVII, 03-12-2(03) 
Col. 137-38 

Promotion of Regional Artists 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
CoJ.296 

Financial Status of State Electricity Boards 
(Deb. 3, Vol. XXXVII. 04-12-2003) Recent Incidents of violence in Assam and 
Col. 12-16 some other parts of the country due to 

Goud Tribe of Bihar recruitment policy of the Railways-
(Deb. 9, Vol. XXXVIJ, 12-12-2003) Contd.(DUR 193) 
Col. 144 (Deb. 10, Vol. XXXVII, 15-12-2003) 

Grants to Cantonment Councils Col. S43-5S, 627-28 
(Deb. a. Vol. XXXVII, 11-12·2003) (Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 155 Col. 44B-5S 

Reported Need for a fmancial package to 
Bihar for development works in the 
Stale (CA) 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 335-38 

Interim Budget (Railway)-General 
Discussion Demands for Grants on 
Account - (Railway). 2004·2005 
~ for Supplementary Grants -
(Railway), 2003-2004 and Demands for 
Elu:ess Grants - (Railways) 200 1-2002 
(Deb. 3, Vol. .XXXIX, 03-02-2004) 
CoL 145-48 Scheme for Handloom Sector 

Kerosene Agencies at Panchayat Level (Deb. 4, Vol. XXXVII. 05-12-2003) 
(Deb. 3, Vol. XXXVII, 04-12-2003)! Co1.375-83 
Co\. 361 ! Setting up ofTextile Industry 

NCESinRuralAreasofBihar I (Deb. 4, Vol. XXXVII, 05-12-2003) 
(Deb. 13, Vol. XXXVlI1,18-12-2003) I Col 201 
CoI.I~-17 . . . Standing CommiUee on Petroleum and 

Need to expedite sening up o.f Knstl! Chemi Is-Statement laid 
Vil)'Bft Kendra at Jalalpur In Saran ca 
district, BihIr(MUR377) (Deb. 9, Vol. XXXVII, 12-12-2003) 
(Deb. 7. Vol. XXXVII, 10-12-2003) I ,CoL 296-97 
Col. 386 I S~tory Resolution Re : Disapproval of 

Need to reJeue funds for repair of the 1 Prevention of Terrorism (Amendment) 
NaIional Highway No. I ~ I on ~ - \; Ordinance and Prevention offerrorism 
~:~.;;;adPur Section In BIhar, (Amendment) Bill-Consid. &: Pass 
(Deb. 2. Vol. XXXVII, 03-12-2003) I (Deb. II. Vol. XXXVIII. 16-12-2003) 
Cot. 492 : Col. 493-95 
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Supply of Wheat by Fe) I Offensive Portrayal of Hindu God 
(Deb. 9, Vol. XXXVII, 12-12-2003) I (Deb. 7. Vol. XXXVII. 10-12·2003) 
eoa.~ I CoI.216-t7 

SiBp. SIui RacIIIa Moluia 1 Police Reforms 
Appointment of Compassionate Grounds (Deb. I, Vol. XXXVII, 02-12-2003) 

(Deb. 9. \hI. XXXVll, 12-12-2003) I CoI.99-100 
Col. 127 1· Revenue leakages 

ClosureofCGHS Dispensaries (Deb. 3, \bl. XXXVII, 04-12-2003) 
(Deb. 2, Vot. XXXVII, 03-12-2003) I Col. 97JJ9 
Col 119-20 I Safety Measures in Coal Mines 

ConstructionofLlGFJIIS i (Deb. 10, Vol. XXXVII, 15-12-2003) 
(Deb. 6. Vol. XXXVn,09-12-2003)! Cot 97-106 
Col. I S4-S8 ! Task Force on Quality of Foodstuffs 

CurriculwnonRehabil_ionofDislblcd I (Deb. 14, \hI. XXXVIlI.19-12-2003) 
Persons ! Col. 200-201 
(Deb. 13, Vol. XXXVIII, 11-12-2003) ! . 1 H--.... I ... _ .. ..,-_ 
Col. 337-38 ! UnlvCI'SII ...... ur nsurance .,..llQIl'IO ! (Deb. 4, Vol XXXVII. 0!l-ll-2003) 

ExportofFertilizcrs 1 Col. 112-16 
(Deb. 6, \hI. XXXVII. 09-12-2003) I' 
CoI.9S-98 ! Sl.p. SIui Rajllldl 

Gap in Heahh Care Facilities ! Need to fax the minimum support pice for 
(Deb. 7, Vol. XXXVII. 10-12-2(03) [ sugarcane (Sub.) 
Col 67-69 ~ (Deb. IS, Vol. XXXVIII, 22-12-20(3) 

Imports of Coronary StentslDevic:es i Col. 4 
(Deb. 7. Vol. XXXVII. 10-12-2003) l Non-Declaration of SWutoly Minimwn 
Col. 314 ! Price for Supane-·Submissions by 

Income Tax Ombudsmen f Mcmbm 
(Deb. 4, Vol. XXXVII, 05-J2-2003) I (Deb. 10, Vol. XXXVII. 15-12-20(3) 
Col. 245 I Col 5 

InsertioD of Section by Kendriya l Plight of Farmers. Youdl aod Womn, 
Vldyalaya SangadIan 1 class both in theofganisedand 
(Deb. 12, Vol. XXXVIII. 17-12-20(3) 1 unorganisedteCtors(DlJR 193) 
Cof.66-67 i (Deb. 5, Vol. XXXIX. 05-02.20(4) 

Insurance and Marketing Schemes for 1 Col. 3SUS 
Handloom Weaven 1 SIqIa. Sltri Rajo 
(Deb. 14. Vol. XXXVIIl,19-12-20(3) i Assistance for Agriculture Sedor 
CoI.IlI-1l 1 (Deb. 5, Vol. XXXVII, 01-12-2003) 

NCCF Purcbate Scam in OMS l Col. 119-90 
(Deb. 10, Vol. XXXVII, 15-12.2(03) I 
Col. 10 . I Assistance for Women Cooper.tive 

Societies 
Non-Recovery of Amount by MOPe ' 

(Deb. 13, Vol. XXXVlll, 11-12-20(3) I (eoaDeb20' 110;"" Vol. XXXVII. IS-I 1·2003) 
Col. ]71 l ..,.." 

I 
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Assistance to Technology Institutes i Grants for NGOs 
(Deb. 7, Vol. XXXVII, 10-12-2003) I (Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 206-07 Col. 241 

Assistance Under Soil Conservation 
Scheme 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 129-31 

ATM's in Banks 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Co1.2n. 

Integrated Dairy Development Project 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
CoI.30H16 

Issue ofLOI by JOCL in Bihar 
(Deb. 8, Vol. XXXVII. 11-12-2003) 
Col. 74 

Natural Resources Data Management 
Balika Samridhi Yojana I System 

(Deb. 7~ Vol. XXXVII, 10-12-2003) I (Deb. 7, Vol. XXXVII, 10-12-2003) 
Col 137-38 Col. 28 1.-82 

Child Welfure Projects 
(Deb. 7, Vol. XXXVII, 10-12 .. 2003) 
Col. 249-SO 

NTPC Plants in Bihar 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 383-86 

CRF Aid to Bihar Power Generation and Distribution in 
(Deb. 4, Vol. XXXIX, 04-02-2004), Bihar 
Col. 131 (Deb. 13, Vol. XXXVIII, 18-12-2003) 

Encroachment on National Highways Col. 100-104 
(Deb. 7, Vol. XXXVII, 10-12-2003) Power Generation in Bihar 
Col. 335-36 (Deb. 8, Vol .. XXXVII, 11-12-2003) 

ExpansionlModemisation of Telecom in I Col. 179-81 
Jharkhand , I Public Telephone Booths in Bihar 
(Deb. 4, Vol. XXXIX, 04-02-2004) ~ (Deb. 4, Vol. XXXIX, 04.02-2004) 
Col. n.-74 I Col. 100-101 

Foodgrains for PDS ! Rail Projects in Bihar 
(Deb. 9, Vol. XXXVII, 12-12-2003) I (Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 189-91 I Col. 258-59 

FWlds forNCES in Bihar ! (Deb. 5, Vol. XXXIX, 05-02-2004) 
(Deb. S, Vol. XXXIX. 05-O2.2004)! Col 175-80 
Col. 2.."'9-30 i Rural Electrification in Bihar during Ninth 

I 
Funds for Tele-Communications Network i Plan 

in Bihar I (Deb. 5, Vol. XXXIX, 05-02-2004) 
(Deb. 12, Vol. XXXVIII, 17-12·2003) I Col. 211 
Col 110-81 I Sanitation Facilities in Primary and Middle 

Grants for Backward Sections and \ Schools in Rural Areas 
MinoricyConununities , (Deb. 16, Vol. XXXVIII., 23-12-2003) 
(Deb. 5, Vol. XXXIX. 05-02-2004) I CoI.I39-44 
Col. 87-81 I STD!ISD and FAX Facility in Village 

Grants for DIETs ' Panchayat 
(Deb. 12. Vol. XXXVIU,17.12-2003) I (Deb. 12, Vol. XXXVlII,17-12-2003) 
Cel.101 i Col278-79 
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Survey for New Rail Lines in Bihar Need to-set up industries in NaxaUte-
(Deb.ll. Vol. XXXVUI,IS-12-2003) pronedistric:tsinBihIr<MUR377) 
C01.l55-S8 (Deb. 5, Vol. X-XXVIl, 0I-t2-2003) 

Upgradation ofShekpuraand Lakhisarai I Col. 351 
Railway Stations ! Need to upgrade the existln. road 
(Deb. 5, Vol. XXXIX, 05-02-2004) I connecIingNationalHiJhwayNOI.30 
CoL 221-22 f and 2 in 8hojpur dilerict, Bihar. a 

Upgraded Airports ,i Nationall.!iahwaY (MUll 377) 
(Deb. 10, Vol. XXXVII, 15-12-2003) ~~' Vol. XXXIX, 04-02-2004) 
CoL 389-90 : 
. . , . I Pend .. Caes in eve 

~tn& Lllit for Te~ ConnedtonS i (Deb. I, Vol. XXXVII, 01-12-2003) 
mB_. I Col. 163 
(Deb. 4, Vol. XXXIX. 04-02-2(04) I' 
CoJ,4s-.46 Price fixation ofPhosphorieAcid 

, i (Deb, I, Vol, XXXVII, 02-12-2OQJ) 
Watershed DeveIopa1Cllt ProaI_mme i Coll20-22 

(Deb. 6, Vol. XXXVII, 09-12-2003) I Social . "_L_ for a_ -'..I 

Col. 92-96 I worts::rrty ~_I~ ~Ci_ 

WelfareScllemaforOklPeople II (Deb. 5, Vol. XXXVII, 0"'12-2003) 
(Deb. I, Vol. XXXVII. 11-12-2003) Col. 246 
CoL 279-331 , Tenders invited by National HipwayI 

World Blnkand AOB A_lDCC'lO B_ ) Authority of India 
&: Jt.khand I. (Deb. 2, Vol. XXXVII, 03-12-2003) 
(Deb. 14, Vol. XXXVIII, 19-12-2OO3)! Cot 139-202 
Col 121-29 I Uppdation onTI. 

World BankAuilted ProjodI in Biber I (Deb. S, Vol. XXXVIl. 01-12-2003) 
(Deb. 9, Vol. XXXVII, 12-12-2oo3)! Col. 154 
Col. 149-52 I sa.p. Sltri a._jiv •• 

World Bank Loan for Ponds in Bihar ! Annual Death Rate of Workers in 
(Deb. S, Vol. XXXVII. ()I.tl.2oo3)! lndusarial Sector 
Col. 1 18 ' (Deb. S, Vol. XXXVII. 0 ... 12-2003) 

Si ..... Sltri Ib_ Pntad CoI.74-n 
Excess Billing i Ban on Dangerous Pest.icicles 

(Deb. 12. Vol. XXXVlII,17-12-2003); (Deb. t, Vol. xxxvn, 02-12-2003) 
Col. ) 1S-16 ; Col. 31-34 

I 

F acilitiesw Emptoyea , Building up o(Naval W'ma by LITE 
(Deb. 2. Vol. XXXVlt, 03-12-20<J3) (Deb. 3, Vol. XXXVI), 04-12-2(03) 
CoI.3JO.l2 CoI.29S-96 

Foodpains for PDS Categorisation of Pilots as Workmca 
(Deb. 9, Vol. XXXVII. 12-12-2003); (Deb. S, Vol. XXXVll. 0'-12-20(3) 
Cot 119-91 ' CoI.20I~ 
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ComJM:Iterised System for Monitoring a I Need to provide financial assistance to 
Patient the sugarcane growers of Bihar whose 
(Deb. " Vol. XXXVII, 10-12-2003) crops have been affected by drought 
Col. 254-S5 (Ml1R 377) 

Constitution (N inety-Seventh (Deb. S, Vol. XXXVII, 11-12-2003) 
CoI.412-13 Amendment) Bill-(Amendment of 

articles 7S, 164, insertion ofnew article New Fuel Policy 
361 B and amendment of the Tenth (Deb. 13, Vol. XXXVIII, IB-12-2oo3) 
Schedule)---<:onsid. & Pass I CoI.265~ 
(Deb. II, Vol. XXXVlII, 16-12-2003) I New Security Features for Stamp Papers 
Col. 34344 I (Deb. 9, Vol. XXXVII, 12-12-2003) 

Construc:tionofLiG Flats I Col. 196 
(Deb. 6, Vol. XXXVII, 09-12-2003) I Offensive Portrayal of Hindu God 
CoI.IS4-SI (Deb. 7, Vol. XXXVII, 10-12-2003) 

Co1.216-11 
Crash of Helicopter , 

g:;~s~ol. XXXVII, OB-12-2oo3) III PI~~ 7~:~~~XXVIl, 10-12-2003) 
COl.5UO 

Decline in the Inflow of Foreign Students I Plight offarmers, youth and working class 
(Deb. 4, Vol. XXXIX, 04-02-2004) I both in the organised and unorganised 
C.oI.lI , sectors (DUR 193) 

DisinvesttnentofHPCL. BPCl, and JOC I (Deb. 5, Vol. XXXIX, 05-02-2004) 
(Deb. 2, Vol. XXXVII, 03-12-2003) I CoI.334-3B 
Col. 421-28 /1 Poor Quality of Bulbs 

Failure ofDD to cover Incident (Deb. 4, Vol. XXXVII, 05-12-2003) 
(Deb. 3, Vol. XXXVII, 04-12-2003) CoI.372-13 
Col. 223 I Procurement of Mirage Aircraft 

Fake Tourist Offices I (Deb. 13, Vol. XXXVIII,IS-12-2oo3) 
(Deb. 5, Vol. XXXVII, OB-12-2oo3) I Col. 163 
CoI.3I1 I Protest by Indian in France 

I . . S . La (Deb. 4, Vol. XXXIX, 04-02-2004) 
nqUlry mto ecurlty pses Col 130 

(Deb. 3, Vol. XXXVII, 04-12-2003) . 
Col. 113-14 Recognition of Medical Colleges 

(Deb. 2, Vol. XXXVII, 03-12-2003) 
Marketing ofletrozole Col. 52-55 

(Deb. 12, Vol. XXXVIII, 17-12-2003) R I' I &: . I e lance n.ocomm 
Col. 102-03 (Deb. 2, Vol. XXXVII, 03-12-2003) 

MiG-21Crash I Col.336 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 353-54 

Migration to NCT of Delhi from the 
Neighbouring StaleS 
(Deb. I, Vol. xxxvn. 02-12-2003) 
Col. 143-44 I 

Revision in Master Plan of Delhi 
(Deb. 16. Vol. XXXVIlI,23-12-2oo3) 
Col. 200-201 

Rise in the Prices of Fertilizers 
(Deb. 6, Vol. xxxvn, 09-12-2003) 
CoI.S7-5B 
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Safely Measures in Coal Mines I Demolition ofLutyens Bungalows 
(Deb. 10. Vol. XXXVII, 15-12-2003) (Deb. II, Vol. XXXVIII. 16-12·2003) 
~<d.97-106 ~.245-46 . 

Sporting Ties with Pakistan 
(Deb. I, Vol. XXXVII. 02.12-2(03) 
CoJ.207~ 

Tbd\ in SBI Branch 
(Deb. 14. Vol. XXXVIII., 19--12-2(03) 
Col. 127 

Evasion of Service Tax 
(Deb. 14. Vol. XXXVIII, 19-12-2(03) 
Col. 113-14 

Fonnation ofTiger Squad 
(Deb. 3, Vol. XXXVII, 04-12-2(03) 
~.IOO 

Use of Unsafe and Unhygienic Syringes I Inspection of Passport Offices in Bihar 
(Deb. 4, Vol. XXXIX, 04-02.2004) I (Deb. 2. Vol. XXXVIl. 03-12-2(03) 
Col. 7S-n I CoI.I034l 

Vanished Companies Ilmer-state Council Meeting 
(Deb. 4, Vol. XXXVII, 05-12-2(03) I (Deb. I. Vol. XXXVII. 02.12.2(03) 
Col 128 . I Col. 113-16 

Violation of Geneva Conventions by ! Metro Rail Services 
Pakistani Fon:es ' (Deb. 6. Vol. XX XVII. 09-12-2(03) 
(Deb. a. Vol XXXVU. 11-12-2003) i Col27·30 
ColI04-OS i New Auto Fuel Policy 

SiatJ't,SltriRa.... f (Deb. 3. Vol. XXXVII,04-12-2003) 
'. ! Col 102-03 

Interim Budget (General) 2004-2005; I PackageforSuprcaneGrowers 
Demands for Grants on Account I (Deb. S. Vol. XXXVII. 01-12-2003) 
(General) 2004-2005; and Demands for! Col 140-42 
Supplementar .. ' Grants (General) j 
2003-04-Cut Motions ! Reponed Need for a fm.ncial package to 
(Deb. 4. Vol. XXXIX, 04-02.2(04) 1 Bihar for development works iII.me 
Col.33842· ! State (~A) 

; (Deb. 9, Vol. XXXVII. 12-12-2(03) 
Interim Budget (Railway)-General' C.oI.337·l& 

Discussion Demands for Grants on : . . 
Account.(Rai"~') '\AAA ns"--'l.. , Unemployment situatIOn 10 the country· 

...... , ,LUV't"V u.:n_ ..... " (OUR 193) 
forSuppIementaryGrants-(Railway), (Deb, 16, Vol. XXXVIIl,23-J2-20(3) 
2003-2004 ~ Demands for Excess Col 473-7S 
Grants - (Railways) 200 1-2002 
(Deb. 3, Vol. XXXIX, 03-02-2004) SiftP,SltrimatARajk....nRatu 
Col. 116 

Problem in Power Sedor 
(Deb. a, Vol. XXXVII. 1I-12-2003) 
Col. 132-34 

SiDp. S ....... d Kid 

Agricultural Production 
(Deb. 10, Vol. XXXVII, 15-12-20(3) 
~.1l3-24 

Agriculture Development Scheme 
(Oeb.IO. Vol. XXXVU. 15-12-2003) 
Col 272 

Advertisement on Gandhiji 
(Deb 8 I Allocation ofFoodpins 
Col. 6. 1'7 Vo . XXXVII, 11-12·2003) (Deb. 4. Vol. XXXVII, 05-12-2003) 

C.oI.214-26 
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Approval to Power Projects of UP 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 183 

Pending Insurance Claims of Farmers 
underNAIS 

Bad.Debts 
(Deb. 4. Vol. XXXVII, 05-12-2003) 
Col.3OS 

(Deb. 10, Vol. XXXVII; 15-12-2003) 
Col. 217-18 

Procedures of Investment by NRls 
(Deb. 4, Vol. xxxvn, 05-12-2003) 

Construction ofYatri Niwas Col. 57-58 
(Deb. 10. Vol. XXXVII, 15-12-2003) Proposal for Setting Up of Power Projects 
Col. 72-74 (Deb. 8, Vol. XXXVII, 11-12-2003) 

Ear Tourism Col. 25-30 
(Deb. 5. Vol. XXXVII, 08-12-2003) Recovery of Bank Loans 
Col. 147-48 (Deb. 9, Vol. XXXVII, 12-12-2003) 

Facilities for Conservation of Monuments Col. 26-30 
(Deb. 5, Vol. XXXVII, 08-12-2003) Schemes to Attract Tourists 
Col. 145 (Deb. 15, VoI.XXXVIII,22-12-2003) 

Financial Assistance to FPI Col. 17-24 
(Deb. 5, Vol. XXXVII, 08-12-2003) : Setting up of FPI with Foreign 
Col. 85-90 Collaboration 

Import and Export of Petroleum Products (Deb. 5, Vol. XXXVII, 08-12-2003) 
(Deb. 3. Vol. XXXVII, ()4-12-2003) Col. I 75-n 
Col. 238-39 Standard of Ayurvedic, Unani and 

, Inland Water Transport System Homoeopathy Systems of Medicine 
(Deb. 12. Vol. XXXVJII, 17-12-2003) (Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 4-20 Col. 16-17 

. Meetings on Rural Devel0l?ment T and D Losses to SEBs 
(Deb. II, Vol. XXXVIII,16-12-2003) (Deb. 3, Vol. XXXVII, 04-12-2003) 
Col 174-75 Col. 42-43 

Misuse of LPG Cylinders by Dealers Target for Power Generation 
(Deb. 5, Vol. XXXlX, 05-02-2004) (Deb. 8, Vol. XXXVII, 11-12-2003) 
C.o1.51-53 Col. \13-22 

Need to depute a Central team to review Tourism Projects 
the rural development work in (Deb. 5, Vol. XXXVII. 08-12-2003) 
Pratapgarh district, Uttar Pradesh! Co!. 90-94 
(MUR377) : . 
(Deb 6 Vol XXXVII 09-12-"003) , Violation of Rules by Compames 
Colj09" , - , (Deb; 14. Vol. XXXVIII, 19-12-2003) 

Need to enquire into the irregularities being 
committed in the implementation of 
rural development projects in 
Pratapgarh Parliamentary constituency, 
Uttar Pradesh (MUR 377) 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 280 

Co1.2024t 
Singh, Sbrirnati Sbyarna 
Agreement with South Africa in· 

Hydrocarbon Sector 
(Deb. 3, Vol. XXXVII. 04-12-~3) 
Col. 288-89 
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Agricultural Policy 
(Deb. 5, Vol. XXXVII, 08.12.2(03) 
CoI.20~ 

Counterfeit Trade in IT Sector 
(Deb. 7, Vol. XXXVII, 10-12.2003) 
CoI.2SS-S6 

Alleged Irregularities in Implementation Customs House Agents Licencing Rules 
of National Hipways Development (Deb. 4, \\>1. XXXVII, 05-12-2(03) 
Projcd(SNQ) I Col. 110-11 
(Deb. 16, \\>1. XXXVIII, 23-12-2(03) ""'-Crime 

. (Deb. 11, Vol. XXXVIII, 16.12-2(03) CoL 68-93 II ... .1 ...... 

Amendment to Wildlife (Protection) Act" CoI.7()..72 
1971 . 
(Deb. 10, Vol. XXXVII, IS-12-2(03) 1 Delhi. Poli~e Coordination with 
Col396-400 i NelghbourlDg States 

Amendments in University Grants 
Commission Act 
(Deb. 12, Vol. XXXVIII. 17-12-2(03) 
CoL 240-41 

BSNL Schemes for Mobile Subscribers 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
CoL 217-1 I 

Bw-eaucnbc-PSU Nexus in Power Sector 
(Deb. 13, Vol. XXXVIII, IS-12-2003) 
CoI.23~ 

CmlAviation Policy 
(Deb. 10, Vol. XXXVII, IS-12-2003) 
Col. 266-67 

Closure of Sector R.efonns Pilot Projects 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col 9-23 

COCOPumps 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 190-91 

Committee on Conditional Access ~ysIem 
(Deb. S, \\>1. XXXVII, 11-12-2003) 
CoL 274-7S 

Corporate Safety Plan 
(Deb. 3, Vol. xxxvn, 04-12-2003) 
Col 33-36 

Corruption and MismaPagement in DDA 
(Deb. 6, Vol. XXXVlI, 09--12.20(3) 
Col. 199-203 

Corruption in Judiciary 
(Deb. 9, Vol. XXXVII, 12-12-20(3) 
CoI.68-69 

(Deb. 16. Vol. XXXVIII, 23-12-2003) 
CoI.~1 

Denial of Work Orders to HEC 
(Deb. 13, Vol. XXXVIII. 18-12-2003) 
CoI.3S5-86 

Disinvestment of Profit Making 
Companies 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 132-33 

Dispute with EU 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
CoL 131 

Export of Co non 
(Deb. 14, Vol. XXXVIII. 19-12-2003) 
C.o1.296-97 

Failure of Metal Detec:tors 
(Deb. 5, Vol. XXXVIl, OS-12-2oo3) 
Col. 325-26 

FOI in Print Media 
(Deb. S, Vol. XXXIX, 05-02-2004) 
Col. 23 1-34 

Financial Health ofSEBs 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 223-24 

Foreign Investment in Food Processip& 
Units 
(Deb. 10, Vol. XXXVII, IS-12-2oo3) 
Col3SO-SI 

Foreipl Visits by PM 
(Deb. 2, Vol. XXXVII. 03-12-2(03) 
CoI.392..w9 
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Golden Quadrilateral from Delhi to Kolkata 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 324-25 

Guidelines by CERC 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 42-43 

Hepatitis Cases 
(Deb. 12; Vol. XXXVIII. 17-12-2003) 
CoI.~5 

Import of Chinese Silk Fabrics 
(Deb. 4. Vol. XXXVII, 05-12-2003) 

Jammers in Border Areas Ineffective 
(Deb. II, Vol. XXXVIII,16-12-2oo3) 
Col. 235-36 

Joint Coordination Committee Meeting on 
Naxalism 
(Deb. 11, Vol. XXXVIII, 16-12-2003) 
Col. 192-93 

Launching of New Road Project 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 78-80 

Col. 385 Leakage in Kalpakkam Plants 

Import of Hazardous Waste 
(Deb. 5, Vol. XXXVII. 08-12-2003) 
Col. 79-80 

Improvement in the Customer Care Service 
ofMTNL and BSNL 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col. 462-63 

Inadequate Health Care facilities in CGHS 
Dispensaries 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col. 16 

(Deb. 12. Vol. XXXVIII, 17-12-2003) 
CoI.312-13 

Liberalisation of Civil Aviation Sector 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 269 

Loans for Self Employment Schemes 
(Deb. 14. Vol. XXXVIlI, 19-12-2003) 
Col. 135 

National Pulses Development Project 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 54-55 

Income Tax Appellate!fribunal 
(Deb. 14, \l()1. XXXVIII. 19-12-2003) Naxalism 
Col. 121-23 (Deb. I, Vol. XXXVII, 02-12-2003) 

Increase in the Judges strength in the High 
Courts 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 301-02 

Inadequate Health Care facilities in CGHS 
Dispensaries 
(Deb. 7. Vol. XXXVII, 10-12-2003) 
Col. 16 

Indo-Turkey Agreement Against 
Terrorism . 
(Deb. 2. Vol. XXXVII, 03-12-2003) 
Co1.415-17 

Information Technology for Tourists 
(Deb. 15, Vol. XXXVIII. 22-12-2003) 
Col 129-30 

Introduction of Earthquake Monitoring 
Laboratories 
(Deb. 4. Vol. XXXIX, 04-02-2004) 
Col.IOt-02 

Col. 178-81 
NCERT Meeting on Examination Reform! 

Grading System 
(Deb. 12. Vol. XXXVIll, 17-12-2003) 
Col. 299-304 

New Postal Policy 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 433-34 

News on Private FM Channels 
(Deb. 5. Vol. XXXIX, 05-02-2004) 
Col. 54-55 

Non-Acceptance of LOC by Pakistan 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 121 

ONGC Helicopter Crash 
(Deb. 8, Vol. XXXVII. 11-12-2003) 
Col. 253·55 
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Pakistani and Bangladeshi Nationals in Retention of Samples of Petrol and Diesel 
Defence Forces (Deb. 13, Vol. XXXVlll, 18-12-2~3) 
(Deb. 3, Vol. XXXVII, 04-12-2003) CoL 118-19 • 
Col 373 il Review of Anti-Dumping Policies 

Pending State Power Projects (Deb. 4, Vol. XXXVII, 05-12-2003) 
(Deb. 3, Vol. XXXVII. 04-12-2003)' CoI.234 
Col 32S-32 'j Safety and Security of Commuters in 

Port Transit Facilities by Bangladesh Trains (S.N.Q,) 
(Deb. 12, Vol. XXXVIlI, 17-12-2003) I (Deb. 5, Vol. XXXIX. 05-02-2004) 
CoI.2r7-88 1 CoL 4148 . 

Prices of Anti-AIDS Drug 1 Securitisation Act, 2002 
(Deb. 11. Vol. XXXVlU, 16-12-2003) i (Deb. 9, Vol. XXXVII, 12-12-2003) 
CoL 189-90 I Col 260 

Private Investment in Mining Sector ! Setting up of Fertilizer Projects in fran 
(Deb. I, Vol. XXXVII, 02-12-2003) I (Deb. 6, Vol. xxxvn. 09-12-2003) 
Col. 198-99 I Col. 106 

Production ofBio-Fertilizers I Setting up of Grievance Rcdrcssal Cell by 
(Deb. 6, Vol. XXXVII, 09-12-2003) lat 
CoL 161-62 I (Deb. I, Vol. XXXVII, 02-12-2003) 

Programmes Through Direct-la-Home i Col. 186-87 
Television i Setting up of National Seeds Grid 
(Deb. S. Vol. XXXIX, 05-02-2004) I (Deb. S, Vol. XXXVII. 08-12-2003) 
ColI9S-96 I Col. 196-97 

I 
Promotion of Hindi and CukLB'aI Activities i Shelter by China to UlFA 

(Deb. 2, Vol. XXXVII, 03-12-2003) Ii (Deb. 4, Vol. XXXIX, 04-02-2004) 
CoI.4S-~ Col. 107-08 

Public: Health Care System I Shortage oflron Ore 
(Deb. 7, Vol. XXXVII, 10-12-2003)! (Deb. 5, Vo/. XXXVII, OB-12-2003) 
Col. 73-74 ! Col. 253 

Reduction of Fertilizer Prices ! Sub--Committee on Jute Industry 
(Deb. 6, Vol. XXXVII, 09-12-2003) I (Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 112-13 I CoI.269 

Refimd of Railway Tickets I Subsidies to Fanners 
(Deb. 5, Vol. XXXIX, 05-02-2004) I (Deb. 10, Vol. XXXVII, 15-12-2003) 
CoL 226-27 I Col. 399-40 1 , 

Report on Rajdhani Express Accident I Use of Mobile by Militants 
(Deb. I, Vol. XXXVII, 11-12-2003) I (Deb. 6, Vol XXXVII, 09-12-2003) 
Col 273-74 , Col. 14243 

Residency Cards 1 Violation of Directives ofCVe by PSUs 
(Deb. I, Vol. XXXVII, 02.12-2003')! (Deb. ll,VoI. XXXVlJI.16-12-2003) 
Col. 142-13 Col. 116 

i 
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Siaba, Sbri Sbatrugban 

Merchant Shipping (Amendment) Bill. 
2003-Consid. & Pass 

International Convention Centre at 
Kovalam in Kera1a 

(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 424 

The Merchant Shipping (Amendment) 
BiII,2003-O>nsid. 
(Deb. 13, Vol. XXXVllI, 18-12-2003) 
Col. 485-88 

(Deb. S, Vol. XXXVII, 08-12-'2003) 
Col 114 

Need to set up a Bench of High Court 111 
Thiruvananthapuram, Kerala 
(MUR311) 
(Deb. II. Vol. XXXVIII. 16-12-2003) 
Col. 309 

Sinba. Sbri Yaabwant New Terminal at Thiruvanathapuram 
Alleged Misutilisation of Funds by the (Deb. 10, Vol. XXXVlI, IS-12-2003) 

Government for Issuing Col. 420-2 I 
Advertisements in the Media I Projects in Kerala 
(Deb. 3, Vol. XXXIX, 03-02-2004) I (Deb. 8, Vol. XXXVII. 11-12-2003) 
Col. 93 CoI.1644;S 

Launching of Military Action Against 
Indian Insurgent Groups Operating 
from Bhutan (St.) 
(Deb. 10. Vol. XXXVII, 15-12-2003) 
Col.5O(H)7 

Sivakumar. Sbri v.s. 

ROBIRUB Projects in KeraIa 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 147-58 

ROBs 111 Anayara and Melaranoor Level 
Crossings 
(Deb. 8, Vol. XXXVII, 11-12-2003) 

AEZ Project for Medicinal and Aromatic Col.2SO-51 

Plants ! Safety of Women 111 Work Places 
~~~~i:ol. XXXVII, IS-12-2003)· (Deb. 4, Vol. XXXIX. 04-02-2004) 

. Col. 160 
Am.endment to the Notaries Act Sen' fMar' . Academ' KeraIa 2 mgupo rtune ym 
~~~~Ol. XXXVIII, 19-12- 003) (Deb. 7. Vol. XXXVII, 10-12-2003) 

. Col. 197-98 
Computerisation of High Court of Kerala I 

(Deb. 14, Vol. XXXVIII. 19-12-2003) Upgradation of Engineering Colleges 
C.o1.249-SO I (Deb. 1, Vol. XXXVII, 10-12-2003) 

i Col. 247-48 
Curb on Import of Arecanut I 

(Deb. 14. Vol. XXXV Ill. 19-12-2003) I World Bank Assistance for Health Sector 
Col. no I (Deb. 12. Vol. XXXVIII, 17-12-2003) 

1 fNH-47 I Col. 169-70 
Deve opment a I 

(Deb. 7. Vol. XXXVII, 10-12-2003) ! Somaiya.Shri Kirit 
Col. 334-3S i Action Taken Report on the Report of 

High Court of Kerala (Establishment ofa Joint Parliamentary Committee on 
Permanent Bench at Thiruvanantha- Stock market Scam and Matters 
puram) Bill, 2oo2-Consid. & Pass Relating Thereto (OUR 193) 
(Deb. 14, Vol. XXXVIII. 19-12-2003) I (Deb. 15, Vol. XXXVlIl. 22-12-2003) 
Col. 455-S6 Col. 447-62 

I 
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Alleged enrolment of bogus voters on a 
massive scale in scientists colony of 
BARC, Mumbai (Sub.) 
(Deb. 4. Vol. XXXIX. 04-02-2004) 
Col. 198 

BPLSurvey 
(Deb. 12, VoJ.XXXVIII.17-12-2003) 
Col. 196-97 

Financial Perforlnance ofHUDCO 
(Deb. 16. Vol. XXXVIII. 23-12-2003) 
Col. 314-15 

Financial Service Centre 
(Deb. 2. Vol. XXXVII. 03-12-2003) 
Col. 390 

Foreign Investment in Dabhol 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 

Clearance to Sea Link Projects ofMumbai Col. 153-54 
(Deb. I(1,VoI. XXXVII, 15-12-2003) Grants forNirmal Bharat Scheme 
Col. 287-88 (Deb. II. Vol. XXXVJII. 16-12-2003) 

Complaint against.Roofit Industry Col. 245 
(Deb. 14, Vol. XXXVIll. 19-12-2003) Health Melas 
Col. 60-61 (Deb. 4, Vol. XXXIX, 04-02-2004) 

Demands for Supplementary Grants - Col. 17-18 
GeneraI-2003-2004 
(Deb. 12, Vol. XXXVIII. 17-12-2003) 
Col 446-61 

Development of Helipad .by ONGC in 
Mumbai 
(Deb. 13, Vol. XXXVIII. 18-12-2003) 
CoL 230-3 I 

Development of Slums under NSDP 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 42-SO 

Disinvestment ofRCF, Mumbai 
(Deb. 12, Vol. XXXVIII. 17-12-2003) 
CoL6S-66 

Dismantling Vlkrant Warship 
(Deb. 3, Vol XXXVII, 04-12-2003) 
ColS6-57 

Electronic Facilities in POll OffICeS 
(Deb. 12, Vol. xxxvm, 17-12-2003) 
Col. 281 

Employment 'Generation through GQ 
Project 
(Deb. 4, Vol. XXXIX. 04-02-2004) 
Col 62 

Increase in Cargo Charges 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 281 

Installation of Statue ofShivaji 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 362 

Interim Budget (General) 2004-2005; 
Demands for Grants on Account 
(General) 2004-2005; and Demands for 
Supplementary Grants (General) 2003-
2004 - Cut Motions 
(Deb. 4, V9I. XXXIX. 04-02-2004) 
CoI.2S6-71 

Introduction of Kisan Channel 
(Deb. 5, Vol. XXXIX. 05-02-2004) 
Col. 224-25 

IV Mumbai (Middle Vaiearna) Water 
Supply Project 
(Deb. 5, Vol. XXXVll, 08-12-2003) 
Col. 137-38 

Kurla-Mahui Rail Line 
(Deb. 5, Vol. XXXIX. 05-02-2004) 
Col. 143-44 

Enbancement of Funds under ARWSP Modernisation of MOlOnnan" Cabins 
(Deb. I I, Vol. XXXVIII. 16-12-2003) (Deb. 3, Vol. XXXVII, 04-12-20(3) 
Col. 103-06 CoL 152 

Export of'Fruits and VqetJbJea National Policy on Slums 
(Deb. 4, Vol. XXXvu. 05-12-2003) I (Deb. I, Vol. XXXVII, 02-12-20(3) 
Col. 2IJ.&4 Col. 106-08 
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Need to expedite construction of Rail I Pune-Mumbai Expressway 
Over-bridge at Ghatkopar, Mwnbai and I (Deb. 7, Vol. XXXVII, 10-12-2003) 
other FOBs by Central ~ilways in Col. 11-12 
Malwashtra(MUR 377) Railway Prabasi SurakshaAbhiyan 
(Deb. 3, Vol. XXXVII, 04-12-2003) (Deb. 5, Vol. XXXIX, 05-02--2004) 
CoI.380 Col. 213 

Need to expedjt~ conversion of Kurla- I Rate of Food grains under SGRY 
Mahul goods railway line into· (Deb. 4, Vol. XXXVII, 05-12-2003) 
passenger railway line (MUR 377) Col. 98 
(Deb. 5, Vol. XXXIX, 05-02-2004) RBI Bonds 
Col. 279-80 (Deb. 14, Vol. XXXVIII, 19-12-2003) 

New Connections by Mahanagar Gas 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col 191-93 

New Helipad in Mwnbai 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
CoL 232 

Col. 226-27 
Recent Stamp Paper Scam (OUR 193) 

(Deb. 14, Vol. XXXVIII, 19-12-2003) 
CoI.3S4-71 

Regulator for Cable Business 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 2S-3 1 

Non Functioning of Coupon Validating Rehabilitation Scheme for Encroachers on 
Machines Sanjay Gandhi Rashtriya Udyan 
(Deb. 3, Vol. XXXVII, 04-12-2003) Akademi 
Col. 276-77 (Deb. S, Vol. XXXVII, OB-12-2oo3) 

Patriotic Tourism Development ProjeCt , Col1BI-B2 
(Deb. 15, Vol. XXXVlII, 22-12-2003) II Relaxation in CRZ Guidelines 
CoI.ISI-S2 (Deb. S, Vol. XXXVII, 01-12-2003) 

PerformanceofHUDCO I Col.I04-05 . 
(Deb. 16, Vol. XXXVIII, 23-12-2003) I Safe Building Constructions 
Col 242-43 (Deb. II, Vol. XXXVIII,I6-12-2oo3) . I Col. 26 

Performance ofPawan Hans 'I . 
(Deb. IS, Vol. XXXVIII, 22-12-2003) SC~~~I~e~~lght Shelters for Urban 
Col. 195-96 i (Deb. 16, Vol. XXXVIII, 23-12-2003) 

Power Failure in Western Region I Col. 23-28 
(Deb. 8, Vol. XXXVII, 11-12-2003) i Sharp Rise in theCapitaJ Market 
CoL 198-99 I (Deb. 9, Vol. XXXVII, 12-12-2003) 

Prime Minister's Statement on the! Col. 22-26 
Resignation ofShri Dilip Singh Judev, II Slum Rehabilitation Project (SNQ) 
from the Council of Ministers (Deb. 16, Vol. )(XXVlII, 23-12-2003) 
(OUR 193) I' CoL 82-93 
(Deb. 7, Vol. XXXVII, 10-12-2003) Statutory Resoh.tion Re: Disapproval of 
Col. 400-13 . Taxation laws (Amendment) . .. I Ordinance and Taxation Laws 

Production of TyphoId Vaccmes (Amendment) Bill-Consid. &: Pass 
(Deb. 7, Vol. XXXVII, 10,12-2003) I (Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 130-31 I Col. 314-19 
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Taxi Track at ~~ : Conversion of Charitable Society into 
(Deb. 15. Vol. XXXVIII, 22-12-2(03) i Company 
Col 69-70 (Deb. 14. Vol. XXXVIU, 19-12-2(03) 

Upgradation of Health Services 
(Deb. 2. Vol. XXXVI1, 03-12-2003) 
CoI.288-89 

Utilisation of Funds for Investors 
Protection 

Col. 129-30 

Conversion of PJastic Wastes into 
Petroleum Fuel 
(Deb. 8, Vol. XXXVII, 11-12-2(03) 
Col. 263 

(Deb. 14, Vol. XXXVIII, 19-12-2003) OeditlDebitCard 
Col 256-57 (Deb. 9, Vol. XXXVII. 12-12-2(03) 

VIOlation of CRZ Guidelines in Mumbai Col. 201-02 
(Deb. 10, Vol. XXXVII. 15-12-2(03) Dabhol Project 
Col. 11 1-12 (Deb. 13. Vol. XXXVIII, 18-12-20(3) 

Welfane Scheme for Senior Citizens Col. 23 1-32 
(Deb. 13, Vol. XXXVIII. 18-12-2003) DisinvestmentofHPCL. BPCl.and IOC 
Co1321-28 (Deb. 2. Vol. XXXVII. 03-12-2003) 

Work in Turbe-Thane Section CoI.427-28 
(Deb. 8, Vol. XXXVII, 11·12·2003) Dry Lease of Jet 
Col 67-68 (Deb. 10, Vol. XXXVII, 15-12-2003) 

World Bank Assistance in Health Sector: Col. 401 
(Deb. 2, Vol. XXXVll. 03-12·2003) j Environmental Hazards Caused by Toxic 
CoJ.l15·16 Wastes 

SoraIIe,SIIriViuyK .... r (Deb. 10. Vol. XXXVJI, 15·12-2003) 

35th Meeting ofJoint Rivers Commission 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col 71-73 

Agro-based Vocational Training Course 
(Deb. 7, Vol. XXXVII, 10-12-2(03) 

COI.J64.6S 
Exclusion of Private Companies for Supply 

of LPG and Kerosene 
(Deb. 3. Vol. XXXVII. 04-12-2003) 
CoI.372-73 

Col. 67 Expansion of IA 
Barak Def4 Svct-.n (Deb. 5, Vol. XXXVII, 01-12-2003) 

ence :1-'" , Col 201 
(Deb. 5, Vol. XXXIX, 05-02-2(04) i 
Col. 136 i ExponofConon 

BlendingofEtbanoI in Petrol I (Deb. 14. Vol. XXXVfI(, 19-12-2003) 
(Deb. 13, Vol. XXXVIII, 18-)2-2003) I Col. 296-97 
Col. 314 I Functioning of Army Cantonment Boards 

Bongaigaon Refineries and petro-" in Congested Urban Agglomerations 
Cbemic:alI (Deb. 8, Vol. XXXVII, 11-12-2(03) 

(Deb. 13, Vol. XXXVIII. 11-12-2003) I CoI.II-82 
CoL 33~ i Funds from Indian Market by ADB and 

Cellular Phone Service in N.E. States ! lFC 
(Deb. 2, Vol. XXXVII, 03-12-2003) i (~b. 4. Vol. XXXVII. 05-12·2003) 
Col. 386-11 Col. 286-87 
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Imposition of Uniform Licence Fee 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Co1.373-74 

Observations of Amnesty International 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 265-66 

Interim Budget (General) 2004-2005; 
Demands for Grants on Account 
(General) 2004-2005; and Demands for 
Supplementary Grants (General) 
2003-2004 - Cut Motions 
(Deb. 4, Vol. XXXIX, 04-02-2004) : 

Overdrawn of Power by SEBs 
(Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col. 45-47 

Parallel Marketing of LPG 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 77 

Col. 301-04 : Procurement of Aircraft Carriers 
Interim Budget (Railways) - General i (Deb. 3, Vol. XXXVII. 04-12-2003) 

Discussion Demands for Grants on' Col. 287-88 
Account-(Railways}. 2004-2005 Reclassification of Rural Pockets 
Demands for Supplementary Grants _ (Deb. 12, Vol. XXXVIII, 17-12-2003) 
(Railway), 2003-2004 and Demands for Col. 323-24 
Excess Grants -(Railways) 2001-2002 ! Safety of Indian Students Abroad 
(Deb. 3. Vol. XXXIX, 03-O2-2004)! (Deb. 12, VoI.XXXVIII,17-12-2003) 
Col. 186-88 Col. 293-95 

IT Tribunals 
(Deb. 4, Vol. XXXVII, 05-12-2003) • 
Col. 201 

Services Provided by BSNl and MTNL 
(Deb. 2, Vol. XXXVII. 03-12-2003) 
Col. 271-72 

Lowering of Air Corridor Height I Smuggling from Bangladesh 
(Deb. 10, Vol. XXXVII, 15-12-2003) 1 (Deb. 14. Vol. XXXVIII, 19-12-2003) 
Col. 318-19 i Col.212-13 
. i Spiritual and Meditation Course 

MinImum Wages to Unorganised Sector; (Deb. II, Vol. XXXVIII, 16-12-2003) 
(Deb. 10, Vol. XXXVII, 15-12-2003). Col. 122-23 
Col. 178-79 ! Standard Bench Mark for Airport 

Money Laundering Cases . (Deb. 5, Vol. XXXVII, 08-12-2003) 
(Deb. 9, Vol. XXXVII, 12-12-2003): Col. 256 
Col. 225 : Strategic Storage of Petroleum Products 

Need to provide four-line connectivity to: (Deb. 8, Vol. XXXVII, 11-12-2003) 
New Mangalore Port with the National: Col. 355-56 
Highway and Golden Quadrilateral i Supply of Defective Shells 
(MlJR377) (Deb. 3, Vol. XXXVII, 04-12-2003) 
(Deb. 5, Vol. XXXVII, 08-12-2003) Co1.39-40 
Col. 349-50 Theft of Computers 

Need to restore concessional tariff to rural 
land line telephone subscribers in ; 

(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 324-25 

Dakshina Kannada Telecom district: Upgradation of Coastal Highways in 
(MUR377) , Gujarat 
(Deb. 3, Vol. XXXVII, 04-12-2003) I (Deb.12,VoI.XXXVIIl,17-12-2oo3) 
Col.381 Col.I 06-07 

• 
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Use ofiLS I Loan from Australia for Godavari Basin 
(Deb. 10, Vol. XXXVII, 15-12-2003) Ri_1)eve~ 
Col. 13J-32 (Deb. JO, Vel. XXXVII. 15-12-20(3) 

VIOlation ofO.T.H. Guidelines ColI07.oa 
(Deb. 3, Vol. XXXVII, 04-12-2003) I Milk Production 
Col. 209-10 (Deb. IS, VoI.XXXVIII,22-12-2003) 

Sriaivuulu. Sbri Kalava I Col. 107-09 
Allocation of Funds to Salva Shiksha Modernisation ofTunpbhadra CanaJ 

Abhiyan (Deb. 5. Vol. XXXVII, 01-12-2003) 
(Deb. 2. Vol. XXXVII,03-12-2oo3) I Col. 113 
Col ~ Need to prtpatC. perspective plan for the 

Cargo Handli"l at Major Ports I.U round development and to chedc 
(Deb. 7. \01. XXXVII, 10-12-2003) recurring drought in Anantapur 
Cot20I-Ol, I Oistrict,AndhraPradesh(MUR3n) 

Ch· F'ImFesu' aJ' Ind' (Deb. 6, Vol. XXXVII, 09-12-2003) 
1ne5C I v In .. Col. 3~7 
(Deb. I, Vol. XXXVII, 11-12-20(3) I 
Col 63 Procurement ofExpon PIIddy 

Delay in Projects I (Deb. 9. Vol. XXXVII, 12-12-2003) 
(Deb. 12, Vol. XXXVIII. 17-12-2003) i CoL 242 
Col. 262-61 I Production of Allethrin 

Disease Surveillance System I (Deb. 16, Vol. XXXV Ill, 23-12-2(03) 
(Deb. 7, Vol .. xxxvn, 10-12-2003) I Col. 206.07 
CoL 331-32 I Research Works in IITs 

Electri<:ityto VilIap:s I' (Deb. 12, Vol. XXXVtll, 17-12-2(03) 
(Deb. I, Vol. XXXVII. 11-12.2003)' Col.l 40-4 I 
Col. 201-06 Review ofTransgenic: Crop Policy 

f.lcploitatioo of Gas Raerfes in K.G Buin (Deb. 15, Vol. XXXVIII,22-12-2003) 
(Deb. I, Vol. XXXVII, 11-12-2003) Col217-11 
CoI.J74 II Reviled EstimIk forGDP 

Foot aa4 Mouth Diseases amongst (Deb. 4, Vol. XXXVII, 05-12.20(3) 
Animalt Col. 268 
(Deb. 5, Vol. XXXVII, 01-12-20(3) I Seeds Business 
Cot 248 I (Deb. S, \<01. XXXVII, 01-12-2003) 

Gratuity to Teachers I Col. 13-20 
. (Deb. 4, Vol. XXXIX, 04-02-2004) i Settina up of Advanced Centres 
Col. 119-20 ! (Deb. 7, Vol. XXXVII, 10-12-2003) 

Guidelines for Regislration of Alternative i Col. 279 
Import Sources I Space Cooperation with Israel 
(Deb. IS, Vol. XXXVIII, 22-12-2003) (Deb. 7, Vol. XXXVII, 1().12-2003) 
Col. J9J-92 I ColI07-01 

Harmful Effects ofBl. C.oaon I Swarnjayanti Gram SW8fojpr Yojana 
(Deb. 10, Vol. XXXVll, 15-12-2003) j (Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 123-24 I Cot. 147-50 
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Time Bound Promotion 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 96 

Undernourishment 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
CoI.IS2-53 

Unifonn Media Policy I 

Conference of Ministers of North Eastern 
States 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 19().98 

Construction ofBogibeel Bridge 
(Deb. 7, Vol. XXXVIl, 10-12-2(03) 
Col. 203-04 

(Deb. 3. Vol. XXXVII, 04-12-2003) Ii ConsttuctionofBridgeOverBrahmaputra 
Col. 28S-86 (Deb. 12, Vol. XXXVIII,17-12-~OO3) 

Visit of Senegalese President Col.355 
(Deb. 4, Vol. XXXVII, 05-12-2003) Deteriorating Condition of Pow("'rtoom 
Col. 7S Sector 

VRS in Railways (Deb. 4, Vol. XXXVII, 05-12-2003) 
(Deb. 8, Vol. xxxvn, 11-12-2003) CoI.20S'()7 
Col3S1-52· Development ",tDeepar Beel 

Subbe.SbriM.K. (Deb. 10, Vol. XXXVII, 15-12-2003) 
Air Link for N.E. 

(Deb. I S, Vol. XXXVIII, 22-12-2003) 
Col. 240-48 

Allocation under Rural Development 
Schemes 
(Deb. II, Vol. XXXVIJI, 16-12-2003) 
Col 133-S4 

Assam Gas Cracker Project 
(Deb. II. Vol. XXXVIII, 16-12-2003) 
Col. 93 

Assistance to Assam for Flood Control 
(Deb. IS. Vol. XXXVIII,22-12-2003) 
Col. 148 

Assistance to Assam State Electricity 
Board under APDRP 
(Deb. 3. Vol. XXXVII, 04-12-2003) 
CoI.IS4-56 

Assistance to Flood Affected States 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 231-33 

Bridge at Chowkighat on NH-S2 . 
(Deb. 12, Vol. XXXVIlI, 17-12-2003) 
CoI.)17 

0Iqcs by PGC trom North-Eastern States 
(Deb. 8, Vol. XXXVII. 11-12-2003) 
Col. 66 

Col. 393 
Disinvestmenl of Oil Companies 

. (Deb. 2, Vol. XXXVII, 03-12-2003) 
CoI.282-8.3 . 

Economic Package to Nagaland 
(Deb. 16 ,Vol. XXXVIII, 23-12-2003) 
Col. 13S-37 

Educationf I Refonns 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
Col.llO' . 

Energy Summit in Guwahati 
(Deb. 13, Vol: XXXV Ill, 18-12-2003) 
Col. 228-29 

Exploitation of Tea Garden Labourers 
(Deb. 1,0, Vol. XXXVII, IS-12-2oo3) 
Col. 224 

Export of Tea to US 
(Deb. 14, Vol. XXXVll1, 19-12-2003) 
COl.6SI-70 . 

Flood Control Projects 
(Deb. 4, Vol. XXXIX, 04-02-2004) 
CoI.2~' 

Funds to Forest Development Agencies 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
CoI.M-.8S 
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Gas Cracker Project in Assam I Position of Loktak Downstream Hydro 
(Deb. 6, Vol. XXXVII, 09.12-20(3) Power Project 
Col.M (Deb. 8, Vol. XXXVII, 11-12-2003) 

Guwahati-Mumbai Flights 
(Deb. IS, Vol. XXXVlII, 22-12-2003) 
Col. 61 

Hydel Power Projects for North Eastern 

Col. 344-48 
Power Crisis in Assam 

(Deb. 13, Vol. XXXVIII,18-12-2003) 
Col. 290-91 

Recognition of Medical College in Assam 
Region (Deb. 12, Vol. XXXVIII, 17-12-2003) 
(Deb. 3, Vol. XXXVII, 04-12-2(03) Col329 
ColJ06.1O I 

. . . ! Relief Package for Exploration of Crude 
Implemcn&atJOn ofSubansin Hydel Power I Oil in North Eastern R-ion 

Pro· 1-. 
!Jecl I (Deb. 13, Vol. XXXVIII, 18-12-2003) 

(Deb. 3, Vol. XXXVII,04-12-2oo3) I Col. 97-98 

Col.2S3-55 I Royalty on Gas and Oil to Assam 
Inclusion of Mayong and Pobitora as: (Deb. B, Vol. XXXVII, 11-12-2003) 

Tourism Circuits 1 Col259 
(Deb. S. Vol. XXXVII, 08-12-2003) . SchemetoPronwteTourism 
Cot. 117 (Deb. 10, Vol. XXXVII, IS-12-2003) 

Installed Capacity of ASES Col. 341 
(Deb. 3, Vol. XXXVII, 04-12-2003) Siphoning otT funds under lAY in Assam 
Col. 362-64 (Deb. tI, Vol. XXXVIII, 16-12-2003) 

JBIC Investment in Assam Col 184 
(Deb. 4, Vol. XXXVII. 05-12-2003) Talks wilh NSCN (I-M) 
Col. 71 (Deb. 6, Vol. XXXVII, 09-12-2003) 

Land-Slides along the National 
Highway44 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
CoL 105-06 

Col. 134 
Technical Assistance by ADS to Assam 

(Deb. 14. Vol. XXXVIII, 19-12-20(3) 
CoI.IS8-S9 

OilandGasProductioninAssain I To~t:Uit'Set up by North East 

(Deb. 3, Vol. XXXVU, 04-12-2003) i (Deb IS Vi I XXXVIII 22-12-2003) 
Col. 81 " • o. , 

1 Coll94 
ONGC Exploration in Nor1h Eastern i Transfer ofNH-S2 to the Border Roads 

Region i Organisation 
(Deb. I, Vol. XXXVIl. 11.12-2003) .1' (Deb. 2, Vol. XXXVII. 03-12-2003) 
CoL 175-76 ' CoI.4S~ 

Plan Allocation to N .E. Sl*S I Visit ofTourislS to North-Eastern States 
(Deb. 2, Vol. XXXVII, 03·12-2003) I (Deb. 10, Vol. XXXVII. IS-12-2oo3) 
Col. 389-90 Col. 80-82 

Plantation Labour Act " World Tea Conference 
(Deb. 15. Vol. XXXVIII. 22.12-20(3) (Deb. I., Vol. XXXVIII. 19-12-2003) 
Col. 219-21 i Col. 227 
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Sada .... na Nakhiap ..... Sbri E.M. I' Impairment of Assets of Companies 
Committee on Air Space Management (Deb. 14, Vol. XXXVIII, 19-12-2003) 

(Deb. 5, Vol. XXXVII, 08--12-2003) I' CoI.I77 
Col. 192-93 Interim Budget (Railway) - General 

Companies Delisted from Stock I Discussion Dem~nds for Grants on 
Exchanges' I Account - (Railway), 2004-2005 
(Deb. 4. Vol. XXXVII. 05-12-2003) De~ds for Supplementary Grants-
Col. 205 ; (Railway), 2003-2004 and Demands for 

I Excess Grants - (Railways) 200 1-2002 
Conference on Agriculture for Rabi (Deb, 3, Vol. XXXIX, 03-02-2004) 

Campaign '1 Col. 98-106 
(Deb. 10, Vol. XXXVII, 15-12-2003) Legislation on Lender's Liability 
Col.210-11 I (Deb. 14, Vol. XXXVIII, 19-12-2003) 

Current Account of the Country Col. 96-97 
(Deb. 14. Vol. XXXVIII, 19-12-2003) Medical Education Standard 
Col. 276 (Deb. 2, Vol. XXXVII, 03-12-2003) 

Exploitation of Ocean Wealth Col. 280-8 I 
(Deb. 4, Vol. XXXIX, 04-02-2004) I National Policy for Children (Res.) 
Col. 61-62 I (Deb. 2, Vol. XXXIX, 30-01-2004) 

Foreigners (Amendment) Bill, 2003 _ I Col. 114-16 
Consid. &. Pass I Need to bring the districts ofSivaganga. 
(Deb. 2, Vol. XXXIX, 30-01-2004) I Pudukottai and Ramnad in Tamil Nadu 
Col. 61-64 under the ambit of the Drought Prone 

Forest (Conservation) Amendment Bill, 
2000 - (Amendment of section 2, etc.)-
Consid. &. Pass 
(Deb. 14, Vol. XXXVlIl. 19-12-2003) 
Col. 464-70 

Gauge Conversion 
(Deb. 5, Vol. XXXIX, 05-02-2004) 
Col. 121-22 

Growth Rate in Agriculture 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 229 

High Court of Kerala (Establishment of 
a Permanent Bench at Thiruvanantha-
puram) Bill, 2002 - Consid. &. Pass 
(Deb. 14, Vol. XXXVIII, 19-12·2003) 
Co1.4S2-55 

Hindustan Antibiotics Limited 
(Deb. 16, Vol. XXXVIII, 23·12-2003) 
Col. 206 

Area Programme (MUR 377) 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
Col. 70-71 

Need to take steps to facilitate repatriation 
of nine youths of Tamil Nadu, facing 
trial in Malaysian Court (MU R 371) 
(Deb. 8, Vol. XXXVII. 11-12·2003) 
CoL 409 

Privatisation ofCPUs (Res.) 
(Deb. 2, Vol. XXXIX, 30-01-2004) 
Col. 72-75 

Projects of IRCON 
(Deb. 3, Vol. XXXVII, 04·12·2003) 
Col. 142-46 

Regulator for Cable Business 
(Deb. 5, Vol. XXXIX, 05-02·2004) 
Col. 29-30 

Setting up of National Training Institute 
(Deb. I. Vol. XXXVII, 02·12-2003) 
Col. 128 
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Social Justice/Security Package for i Need to provide compensation and 
Un-Employed youths ' security to the. victims of reported 
(Deb. 5, Vol. XXXIX. 05-02-2004) violence in village Badbara in Satna 
Col.22&-29 . district of Rewa Parliamentary 

Statutory Resolution Re'; Disapproval'of i Constituency in Madhya Pradesh 
Taxation Laws (Amendment) i (Sub.) 
Ordinance and I (Deb. 4. Vol. XXXIJS:. 04-02-2004) 

Taxation Laws(Arnendmebl)Bill-Consid. ! Col. 195 
&. Pass i New Directives for Job Seekers 
(Deb. 6, Vol. XXXVIl, 09-12-2003) I (Deb. 5, Vol. XXXVII. 01-12-2003) 
Col31o-l3 i CoL 2OB~ 

The Electricity (Amendment) Bill, 2003 - I Opening of U AE Consulates in State 
Consid. &. Pass ' I Capitals 
(Deb. 13, Vol. XXXVIIIl, 11-12-2003) (Deb. 2, Vol. xxxvn, 03-12-2003) 
CoL 445-41 ! Col. 97-98 

j 
The Merchant Shipping (Amendment) I Passenger Service Between Cochin and 

BiII,2003-Consid. : Gulf Countries 
(Deb. 13. Vol. XXXVIII. I B-1 2-20(3) I (Deb. 2. Vol. XXXVII, 03-12-20(13) 
CoI.498-S02 ! Co1.211-82 

Utilizabon of Centre for Perishable Goods ! Remittance made by NRI 
(Deb. 14, Vol. XXXVIII, 19-12-2003) I (Deb. 4, Vol. XXXVII. 05-12-2003) 
Col 265 ! CoL II 

World Mining Consress I Sand Mining on River Beds in Rivers 
(Deb. I, Vol. XXXVII, 02-12-2003) I (Deb. S, Vol. XXXVII, 08-12-2003) 
Coll~71 i CoL I50-SI 

I 
SlId ....... stari V.M. " Villages Lacking Quality Drinking Water 
Cash Awards to Medal Winners (Deb. I. Vol. XXXVII, 02-12-2003) 

(Deb. II. Vol. XXXVIII. 16-12-2003) I CoI.8-9 
Col. 290 ! s. .... Sbri Ramjl Lal 

Foreign Airlines in Domestic Sector I Alleged Misutilisation of Funds by the 
(Deb. 10. Vot XXXVII, 15-12-2003) 1 Government for Issuing 
CoL 39 I AdvertisemeDIS in the Media 

Higher Air Fare for Gulf Sector 1 (Deb. 3. Vol. ·XXXIX, 03-02-2004) 
(Deb. 5. Vol. XXXVJI. 08-12-2003) I Col. 92 

I 
CoI.2S~ ! Assessmem of the Value ofSSI Products 

Minerals Sand Mining in Keraia I (Deb. 16, Vol. XXXVIII, 23-12-2003) 
(Deb. 6, Vol. XXXVII, 09-12-2003) I CoL IIJO.8I 

I 
Col. lOl-04 i CboudharyCfwan Singh Birth Centenary 

Misutilization of Funds Meant for! CeJebralionsCOIMlia.ee(DUR 193) 
Pollution Control I (Deb 16, VoI.XXXVlII,23-12-2003) 
(Deb. 5. Vol. XXXVII. 01-12-2003) t Col. 475 
Col 91 1 
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Cloths Produced Under Handloom Sector 
(Deb. 9, Vol. XXXVII. 12-12-2003) 
Col. 21 1-12 

Constitution (One-Hundred Amendment) 
BiII- Amendment of Eighth Schedule-
Consid. & Pass 
(Deb. 15, Vol. XXXVIII. 22-12-2003) 
Col. 390 i 

Cooperative Banks Functioning without j 

Licence 
(Deb. 14. Vol. XXXVIII, 19-12-2003) 
Col. 46-57 

Credit to SSls 
(Deb. 14, Vol. XXXVIII. 19-12-2003) 
Col. 118-80 

Expons ofWheatlRice 
(Deb. 4, Vol. XXXVII. 05-12-2003) 
Col. 118-19 

Foodgrains Stock 
(Deb. 4, Vol. XXXVII, OS-12-2OO3) 
Col. 331-34 

Grant of Visa by US 

Penni~sion for Prosecution 
(Deb. I, Vol. XXXVII. 02-12-2003) 
Col. 105 

Prime Minister's Statement on the 
Resignation ofShri DiJip Singh Judev, 
from the Council of Ministers 
(OUR 193) 
(Deb. 7. Vol. XXXVII, 10-12-2003) 
Col. 36S-67 

Problem being faced by Haj Pilgrims (Sub.) 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 309 

Problems faced by Sponge Iron Industry 
(Deb. 10, Vol. XXXVII, IS-12-2003) 
Col. 280-81 

Production Capacity of LPG 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 292-93 

Production of Crude Oil 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
C.ol. 191-94 

(Deb. 2, Vol. XXXVII. 03-12-2003) PSUs 
C.o1.337-38 (Deb. 3, Vol. XXXVII, 04-12-2003) 

Impon of Pepper 
(Deb. 14, Vol. XXXVIII. 19-12-2003) 
C.ol.231 

Improvement in Police Force 
(Deb. 16, Vol. XXXVIII. 23-12-2003) 
Col. 124-26 

Kashmiri Youths Crossing Border 
(Deb. I. Vol. XXXVII, 02-12-2003) 
Col. 157-58 

Misuse ofPSUs by Concerned Mini'stries 
(Deb. 6. Vol. XXXVII. 09-12-2903) 
CoI.B0-82 

Non-declaration of Statutory Minimum 
Price for Sugarcane 
(Deb. 10. Vol. xxxvn, IS-12-2003) 
Col. 447-48 

Notices of Mation for Adjournment 
(Deb. 3, Vol. XXXVII. 04-12-2003) 
\01.388 

Col. 280-84 
Recent incidents of violence in Assam and 

some other parts of the country due to 
Recruitment Policy of the Rai"'-'ays 
(OUR 193) 
(Deb. 4, Vol. XXXVII, OS-12-2003) 
Col. 446-48 

Repon on Frontier Mail Accident 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 209-10 

Reponed strike by oil sector employees 
against disin\'estments of BPCL. HPCl.., 
etc. 
(Deb. II. Vol. XXXVIII, 16-12-2003) 
Col. 3 

Sale of Crude Oil Processing Companies 
(Deb. 3. Vol. XXXVII. 04-12-2003) 
Co1.218-19 
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Shonage of Dwelling Units I Construction of Forest Roads 
(Deb. II, Vol. XXXVIII, 16-12-2003) i (Deb. 10, Vol. XXXVII. 15-12-2(03) 
Col 75-84 I Co1.412-13 

Statutory Resolution Re : DisapprovaJ of I Construction of Mysore-Kozokode Line 
Prevention ofTerrorism (Amendment) I in Southern Region 
Ordinance and PrewntionofTenorism I (Deb. 13. Vol. XXXVIII, 11-12-2003) 
(Amendment) BiII- Consid. &. Pass Col. 93 
(Deb. 11. Vol. XXXVIII. 16-12-2003) Eco-Tourism in Kerala 
CoI.47()..73 (Deb. I S. Vol. XXXV1I1, 22-12-2003) 

Subsidies by Developed Countries 
(Deb. 10, Vol. XXXVll, 15-12-2003) 
CoI.129-JO 

Suduj Yamuna Link Cana\ Projec;t 
(Deb. 5, Vol. XXXVII. 01-12-2003) 
Col. 200 

Trial ofDDA Officers 
(Deb. 6. Vol. XXXVII, 09-12-2003) 
CoI.S4-85 

Unemployment situation in the country -
(OUR 193) 
(Deb. 16, Vol. XXXVIII. 23-12-2003) 
Col. 447-SO 

Welfare of Women Labourers 
(Deb. S. Vol. XXXVII. 01-12-2003) 
Col. 221-22 

Saresh. Sltri Kodibuil 
Agricultural Export Zone in KeraJa 

(Deb. 10, Vol. XXXVII. 15-12-2003) 
Co\.14-&S 

Amendment to the Nocaries Act 
(Deb. 14. Vol. XXXVIII. 19-12-2003) 
Col 146-47 

Athirapally Hydro Electric Project 
(Deb. 8, Vol. XXXVII. 11-12-2(03) 
Col. 68 

Ayuryeda Park in Kcrala , 
(Deb. 12. Vol. XXXVlIl, 17-12-2003) 
Col 82 

Canceuation of Flights . 
(Deb. IS, Vol. XXXVIII, 22-12-2003) 
Col. 237-3. 

Col.150-SI 
Educational Grid AcrosS collegesl 

Institutions 
(Deb. 12. Vol. XXXVIII. 17-12-2003) 
Col. 369-70 

EPF Deposits by Punalur Paper Mills 
(Deb. 10. Vol. XXXVII, 15-12-2003) 
Col. 231-32 

Establishment of MICE in Keraia 
(Deb. 12. Vol. XXXVIII, 17-12-2003) 
CoI.20I-02 

Expansion ofOit Palm Cultivation 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 342 

FM Radio Station at KOMi in Kerala 
(Deb. 13, Vol. XXXVIIl.18-12-2003) 
Col. 291-92 

Foot and Mouth Disease Control Scheme 
in Kerala 
(Deb. S. Vol. XXXVII, 0'-12-2(03) 
Col. 116 

Forest (Conservation) Amendment Bill. 
2000 - (Amendment of~ion 2. etc.)-
Consid. &. Pass 
(Deb. 14, Vol. XXXVllI. 19-12-2003) 
CoL 492-93 

High Court Bench III Thiruvananthapuram 
(Deb. 4, Vol XXXVII, OS-12-.) 
Co\. lO5-()6 

High Court of Kerala (Escablishment of 
a Permanent Bench at Thiruvanantha-
puram) Bill- Consid. and pass 
(Deb. 4. Vol. XXXVII. 05-12-20(3) 
Col. 514 
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High Court of Kerala (Establishment of a 

Pennanent Bench at Thiruvanantha-
puram) Bill. 2002 - Consid. &. Pass 
(Deb. 14, Vol. XXXVIIJ, 19-12-2003) 
Col. 441 46 

Marine Police Force 
(Deb. 16, Vol XXXVIII, 23-12-2003) 
Col. 126 

Need to expedite setting up of a LPT 
Maimenance Centre at Adoor, Kerala 
(MUR377) 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
CoJ.382 

Need to set up a new Regional Rural Bank 
at Kottarakkara in Quilon District under 
State Bank ofTravancore (MUR 377) 
(Deb. 15, Vol. XXXVIII. 22-12-2003) 
Col. 324-25 

Need to set up a Rubber Park at 
PlIIhanapuram in Kollam district, Kersla 
(MUR377) 
(Deb. 13, Vol. XXXVIII I, 18-12-2003) 
Col 439-40 

New Terminal at Thiruvana(hapuram 
(Deb. 10, Vol. XXXVII. 15-12-2003) 
Col. 42G-21 

Non-Deposit of P.F. Contribution of 
Cashew Works 
(Deb. 15. Vol. XXXVIII, 22-12-2003) 
Col. 78 

Opening ofBio-Technology Parks 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 374-75 

Passenger Amenities at ThiruvlNU1tha-
puram Airpon 
(Deb. IS. Vol. XXXVIII. 22-12-2003) 
Col216-17 

Privatilllion of Airportl , 
(Deb. 5. ~1. XXXVII. 01-12-2003) 
CoI.ll2·)) 

Stato-wide Informldal ......... in 
K-* 
(Deb. 12. ~l. XXXVIlt.17.12-2003) 
Cot. 219 

StalUtOry Resolution Re : Dliapproval of 
Indian Teleaf.ph (Amendmenlj 
Ordinance and India" l'eielrt::', 
(Amendment) Bill- ConIid. &. Pili 
(Deb. 15, Vol. XXXVIII, 22·12·2003) 
Col. 370 

User's Fee _ Airpona .. KtrMI 
(Deb. 5, ~I. XXXVII, 01-12·2003) 
Col 107-01 

Wind EneraY Project in KeraIa 
(Deb. 13, Vol. XXXVIII. 11-12·2003) 
CoL 229-30 

Swam, Sbri Kbarabell 
Action Taken Report on the Report of 

Joint Parliamentary Committee on 
Stock market Scam and Mattors 
Relating Thereto (OUR 193) 
(Deb. 15, Vol. XXXVIIJ,22-12-2oo3) 
Col.498-504 

Forest (Conservation) Amendment Bill, 
2000 -(Amendment of section 2, etc.)-
Consid. &. Pass 
(Deb. 14, Vol. XXXVlll, 19-12-2003) 
Col. 47().74 

Industrial Development 88nk (fransfa' of 
Undertaking and Repeal) BiU -Consid. 
& Pass 
(Deb. S, Vol. XXXVII, 08·12-2003) 
CoI.370-72 

Interim Budget (General) 2004-2005; 
Demands for Grants on Account 
(General) 2004-2005; and Demands for 
Supplementary Grants (General) 2003-
2004 - Cut Motions 
(Deb. 4, Vol. XXXIX. 04-02-2004) 
Co1323-28 

Uaemployment situation in the country-
(DUll 193) 
(Deb. 16. ~1. XXXV Ill. 23-12-2003) 
Col. 450-55 
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Swuli,SltrtC.......,...._ I Demands for Supplementary Grants -
Administrative Tribunals (Amendment) I GeneraJ-2003-2004 

Bil~2003-lDt. . (Deb. 12. Vol. XXXVIII, 17-12-2003) 
(Deb. S, Vol. XXXVII, 08-)2-2003) CoI.479-82 
Col 341 Detention of Sbri Prakash Singh Badal, 

Prevention of Terrorism (Amendment)! former Chief Minister of Punjab (Sub.) 
BiJI,2003-1Dt. I (Deb. 6, Vol. XXXVII, 09-12-2(03) 
(Deb. S, Vol. XXXVII, 08-12-2003) Col. 284-85 
Col. 337 I Drugs and Cosmetics (Amendment) Bill, 

Prevention of Terrorism (Amendment) I 2003 -Int. 
0rdinan0e72003 - Laid I (Deb. 15, Vol. XXXVIlI, 22-12-2001) 
(Deb. 5, Vol. XXXVII, 08-12-2003) i Col 3n 
Col. 337 I . 

Rccem Incidentsofviolcnce in Assam and I Fifty S~venth Re~rt of the. Business 
some other parts of the country due to I AdVISOry Committee - Motion Moved 
recruitment polky of the Railway- I (Deb. 9, Vol. XXXVII, )2-12-2003) 
Contd.(DUR 193) ! CoI.305-08 
(Deb. 10, Vol. XXXVII, 15-12-2003) i Notices of Motion for Adjournment 
CoI..s~,636-38 ! (Deb. 3, Vol. XXXVII, 04-12-2003) 

s.a ... Sltri LD. I Col402 
State Emblem of India (Probibition of i Ruling by the Speaker Re: Propriety of (i) 

Improper Use) BiII,2003 -Int. 1 Terming 'Vote-on-Account' as 'Interim 
(Deb. II, Vol. XXXVIII, 16-12-2003) l Budget' in the Order Paper of the day; 
CoI.30S ! and (ii) Convening of the Session of 

Statement Correcting Reply to Starred I the Year on 29 January, 2004 without 
Question No. 103 dated 26.11.2002 Re:: the Presidential Address 
Crime againsc Women and Statement I (Deb. 1, Vol. XXXIX, 01-O2-2004) 
Re: Reasons for Delay in Correcting I CoJ.I9-31 
Reply 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 369-79 

Swan;' SIlI'iIud SuIMIa 
Business Advisory Committee-Fifty 

SewnIh Report - PmeaIed 
(Deb. S, Vol. XXXVII, 11-12-2(03) 
Col. 502 

Salary, Allowances and Pension of 
Members ofParliammt (Amendment) 
Bill· COII$id. &t Pass 
(Deb. IS, Vol. XXXVfll. 22-12-2003) 
Col312,14 

Sixtieth Repon: of Business Advisory 
Committee - PntsenlecI 
(Deb. 4, Vol. XXXIX, 04-62-2004r 

8usineta Advisory Commidee - Fifty-Sixth CollIS 
Report - Presented 
(Deb. ), Vol. XXXVII, 04-12-2003) i Statutory Resolution Re: Disapproval of 
Col 371 i National Tax Tribunal Otdinance, 2003 

Business Advisory Committee _ Sixtieth I and National Tax Tribunal Bill, 2003 -
Report - Presented ! Consid. 
(Deb. 3. Vol. XXXIX, 03-o2-2~) 1 (Deb. So Vol. XXXVII, 11-12-2001) 
Col. 220-21 i CoI.47S 
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Statutory Resolution Re: Disapproval of Licensing Power 
Indian Medicine Central Council (Deb. 2, Vol. XXXVII, 03-12-2003) 
(Amendment) Ordinance and Indian Col. 388-89 
Medicine Central Council Losses in Postal Department 
(Amendment) BiII- Consid. & Pass (Deb. 2, Vol. XXXVII, 03-12-2003) 
(Deb. 14, Vol. XXXVIII, 19-12-2003) I Col. 282 
Col. 427-28 Marketing ofSmaJl Enterprises Products 

Tllakkar, Sbrimati Jayabell B. (Deb. 16, Vol. XXXVIII, 23-12-2003) 
AJleged Misutilisation of Funds by the 

Government for Issuing 
Advertisements in the Media 
(Deb. 3. Vol. XXXIX, 03-02-2004) 
Col. 96 

Anti-Diabetic Drug Phenformin 
(Deb. 2. Vol. XXXVII, 03-12-2003) 
Col. 67-68 

Ban on Asbestos Mining 
(Deb. 16, Vol. XXXVIlI,23-12-2oo3) 
Col. 3 IG-II 

Banking Licence to Cooperative Societies 
(Deb. 14, Vol. XXXVlII,19-12-2003) 
Col. 65 

Col. 273-74 
Mukherjee Commission ofNetaji 

(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 145-46 

I Need to approve the proposal of the 
Government of Gujarat for inclusion of 
Palmolein Oil in Tariff Rate Quota and 
permit its import (MUR 377) 
(Deb. 3, Vol. XXXIX, 03-02-2004) 
CoL 68-69 

Need to approve the proposals of the 
Government of Gujacat for promotion 
of tourism in the State (MUR 377) 
(Deb. 13, Vol. XXXVHlI, 18-12-2003) 
Col. 439 

Banned Drugs in Circulation Need to re-open Regional Centre of 
(Deb. 7, Vol. XXXVII, 10-12-2003) National Savings Organisation, 
Col. 3 IG-11 Ahmedabad (MUR 377) 

Dharna Outside Pragati Maidan by Anti-I (Deb. IS, Vol. XXXVIII, 22-12-2003) 
Mining Groups Col. 323 
(Deb. II, Vol. XXXVIn, 16-12-2003) I Need to take steps to check increase in 
CoL 101 I the price of Natural Gas following the 

Earthq ale fMod rate Intensity I dismantling of Administered Price 
u e 0 e I Mechanism (MUR 377) 

(Deb. 4, Vol. XXXIX, 04-02-2004) (Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 28-29 Col. 309 

Export of Handmade Carpets I Poaching ofCbirus 
(Deb. 4, Vol. XXXVII, 05-12-2003) ,I (Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col. 331-38 I Col. 67-68 

Ferry Service between Mumbai and Recommendations of ESIC Review 
Karachi Committee 
(Deb. 7, Vol. XXXVII, 10-12-2003) (Deb. 5, Vol. XXXVII, 08-12-2003) 
Colll2 Col. 104 

Fluoride Mitigation Centre I Review meeting of APDRP 
(Deb. 6, Vol. XXXVII, 09-12-2003) I (Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 109 Col. 62-64 
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Shortage ofMcdicines in AIIMS I Centrally Sponsored Training 
(Deb. 2, Vol. XXXVII, 03-12-2003) I ProgrammesofFPI 
Col.332-~3 I (Deb. IS, Vol. XXXVIII. 22-12-20(3) 

Studio& Committee on Science and I CoI.IOl~3 
TechnolotY. Environment and Forests : Challenges before Exporters 
- ODe hundred nineteenth to one (Deb. 4, Vol. XXXVII. 05-12-2003) 
bundled twaIly-fourIb Repons - Laid Col. 30().() I 
(Deb. 3, Vol. XXXIX, 03"()2-2004) Conversion ofES) Hospitals into General 
Cal 6$.66 I Hospitals 

~8Itrt.. 'etll I (Deb. 10, Vol. XXXVII, IS-12-2003) 
AJreement with European Union in! ColJ.43 

Naviptioa Field i Credit Cards to Artisans 
(Deb. 12, Vol. XXXVIII. 17-12-2003) I (Deb. 4, Vol. XXXVII, 05-12·2003) 
Calm I Col. 233 

A1Ioc8tion for AUWSP during Tenth Plan Ij: Crisis in Powerloom Industry 
Period (Deb. 14, Vol. XXXVIII, 19-12·2003) 
(Deb. 6, Vol. XXXVII, 09-12-2003) i Col. 32-34 
CoI.114-II i Dangerous Rail Zones 

Amendment in Law for DNA Testing i (Deb. 3, Vol. XXXVII, 04-lt·20(3) 
(Deb. I I. Vol. XXXVIII. 16-12-2003) i Col. 99-100 
Cal20S-06 i Digital Distribution System 

AmountAllocaIcdunderAUWSP I (Deb. 7, Vol. XXXVII, 16-12·2003) 
(Deb. I, Vol. XXXVII. 02-12-2003) i CoI.IS6 
Col. 139 i Employment Generation 

Assistance to NGOs for Blindness i (Deb. 10, Vol. XXXVII, lS-12-2003) 
(Deb. 12, Vol. XXXVIIl.17-12-2003)! CoJ.245-C7 
Col 271-76 , Eradication ofTB 

AvailllbilityofGas 10 Fertilizer Unias I (Deb. 2, Vol. XXXVII. 03-12-2003) 
(Deb. 11, Vol. XXXVIII, 16-12-2003) I Col.4S6-S1 
Colln-71 I Expo" of Fruits and Vegetables 

a._Iec:naiImeal.' ofCIerb 'I' (Deb. 4, Vol. XXXVII. OS-12-2(03) 
(Deb.l6, YoI. XXXVlII, 23-12-2003) Cot.2J3-84 
Col ... 30 ExserWon of Bombay CIearin& Scheme to 

Bil I .. Tr'8de willa AuItria I KaIyan Complex 
(Dib. '. Vol. XXXV.1. 12-12-2003) I (Deb. 14, Vol. XXXVIII. /9-12-2003') 
Cal217-l' CoI.ln-,. 

Build Owa 0penIIe Tr..rer Model Pall Track Courts 
(DIb. 13, YoI. XXXVU1, 11-12-2003) (Deb. 9, Vol. XXXVII. 12-12-2003) 
Col2l4ol5 Col. III 

Build .. ofAinnftlc.m.n PoodpUJs Stock 
(DIb. 13, \\)I. XXXVUl, 11-12-2003) (Deb. 4. Vol. XXXVII, 05-)2-2003) 
CaL 177·71 .('01.331·34 
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Funds to Projects of Various States 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col. 250-54 

Mobile Train Radio Communication 
System in Trains 

Generic Medicines 

(Deb. 3, Vol. XXXVII, 04-12~2003) 
Col. 95-96 

(Deb. 6, Vol. XXXVII, 09-12-2003) NationalCompanyLawTnbwW 
Col. 249 (Deb. 9, Vol. XXXVII, 12-12-2003) 

Co\.79 
Handloom ExhibitionsIFairs 

(Deb. 14, Vol. XXXVIII, 19-12-2003) Opening of Post Offices 
Col 26~ '" (Deb. 2, Vol. XXXVII, 03-12-2003) 

. ~ Col 128 
Impact of Labour Reforms 

(Deb. 5, Vol. XXXVII, 08-12·2003) 
Col. 67-72 

Inland Charges 
(Deb. 8. Vol. XXXVII, 11-12-2003) 
Co1.263~ 

Insurance and Marketing Schemes for 
Handloom Weavers 
(Deb. 14, Vol. XXXVIlI.19-12-2003) 
Col. 111-\3 

Orders for Procurement of IndipBouI 
Defence Equipmenll 
(Deb. 13, Vol. xxxvm, 11-12-2003) 
Col 273-74 

Package for Tourism InduIIry 
(Deb. 5, Vol. XXXVII, 01-12-2003) 
Col. 255 

Pradhan Mantri Gnm SInk Yojlna 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Col. 201.08 

Introduction of Kisan Channel Prices of Anti-AIDS Drug 
(Deb. 5, Vol. XXXIX, 05-02-2004) (Deb. I I, Vol. XXXVIII. 16-12-2003) 
Col. 224-25 Col. 119-90 

Jobs in Drought Hit Areas I Procurement ofWarsbips 
(Deb. 6, Vol. XXXVII, 09-12-2003) (Deb. 5, Vol. XXXIX, 05-02-2004) 
CoI.lI6-17 Col. 134-35 

Launching of New Road Project Recruitment in ITBP on Olmp ••• 1IIIIIIII 

(Deb. 4, Vol. XXXIX, 04-02-2004) I ~, Vol. xxxvn, 09-12-2003) 
Col. 78-80 I Col. 75-76 

Leaking of Question Papers Report on Health Policy R...-c:h 
(Deb. 7. Vol. XXXVII, 10-12-2003) (Deb. 4, Vol. XXXIX. 04-02-2004) 
Col. 293 Col. 26-27 

Medicines to AIDS Patients Setting up of National KisIn Commisaion 
(Deb. 12, Vol. XXXVIII, 17-12-2003) (Deb. 5, Vol. XXXVII, 01-12-2003) 
Col. 175-76 Col. 198 

Mid-day Meal Scheme Selling up ofUniv.sity for DiIIbIed 
(Deb. 2, Vol. XXXVII, 03-12-2003) (Deb. 7, Vol. XXXVII. 10-12-2003) 
Co1.334-35 I Col. 138-39 

Minimum Wqes I Sinking of Ships 
(Deb. 10. Vol. XXXVII, lS-12-2003) (Deb. I, Vol. XXXVII. 11-12-2003) 
Col. 406-07 Col. 53-54 
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Subsidy to Fishermen for Fuel HighCourtofKcrala(Establishmemofa 
Requirement Permanent Bench at 
(Deb. 10, Vol. XXXVII, 15-12-2003) Thiruvananthapuram) Bill, 2002 -
CoL 9S Consid. & Pass 

S~dbaraSc:heme (Deb. 14, Vol. XXXVIII, 19-12-2003) 
. (Deb. 6, Vol. XXXVII, 09-12-2003) Co1.4~1 
Col. ] SO-S4 National Tax Tribunal (No.2) Bill, 2003 -

Symposium on Wa&cr Managemcut Int. 
(Deb. IS, Vol. XXXVW, 22-12-2003) j (Deb. 16, Vol. XXXVIII. 23-12-2003) 
CoL )45 CoL 516-17 

Tapping of Water Potential National Tax Tribunal Bm, 2003 -
(Deb. 10, Vol. XXXVII, 15-12-20(3) Withdrawn 
CoL417-11 (Deb. 16, Vol. XXXVIII,23-12-20(3) 

UN Resolution of Right to Self I Col. SIS 
DeIermination Statutory Resolution Re ; Disapproval of 
(Deb. 7, ~1. XXXVU, 10-12-2003) I NationalTaxTribunaJOrdinance,2003 
Col. 210 I and National Tax Tribunal Bill, 2003 -

VlOlatioft of Kerosene Control Order by i Consid. 
PrivatcOiICompIIIlies i (Deb. 8, Vol. XXXVII, 11-12-2003) 
(Deb. 8, Vol. XXXVII. 11-12-2003) i CoI.462 
Col. 194 ! TIw.ri. Sbri La) BUt.ri ; 

Winding up of Metro Chanael 'I·· EstimaleS Committee - Nineteenth Report 
(Deb. 3, Vol. XXXVII, 04-12-2003), - Presented 
CoI,2OI-09 I (Deb. 4. Vol. XXXIX. 04-02-2004) 

WiIbdrawaI of Purchase Preference from! Col. 288-89 
State owned Company I Interim Budget (Railway) - General 
(Deb. I, Vol. XXXVII, 11-12-2003) I! Discussion Demands for Grants on 

• 'Co114-1S Account - (Railway). 2004-2005 
Works to Labour Cooperatives ! Demands for Supplementary Grants -

(Deb. 5, Vol. XXXVII, ()8..12-2003j! (Railway).2003-~andDemandsfor 
CoL 309-10 i Excess Grants - (Railways) 200 1-2002 

II (Deb. 3, Vol. XXXIX. 03-02-2004) 
WTO Meet at Canc:un . Col. 189 

(Deb. 4. Vol. XXXVII. 05-12-20(3) ! 
Col. 11-2S I Need to develop parks adjoining Group I Housing Societies in East Delhi by 

'I'ItHtu, Sbri P.C. i DDA (MUR 317) 
British Statutes (Repeal) Bill. 2003 - I (Deb. 16, Vol. XXXVIII, 23-12-2003) 

Conaid. I Coll94-9S 
(Deb. 2, Vol. XXXIX. 30-01 .. 2004) I Need to ensure early completion of the 
Col. 123-24 I pending projects of Railways in East 

British Statutes (Rcpea1) BUI. 2003 - Pau: Delhi (MUR 377) 
(Deb. 3, Vol. XXXIX, (l3-O2·2004) I (Deb. I J, Vol. XXXVIII. 16-12-2003) 
Col. 221-24 : Col. 301 
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Need to place work order for construction I Custodial Deaths 
of a new bridge on river Yamuna at (Deb. 6, Vol. XXXVII, 09-12-2003) 
Wazirabad, East Delhi (MUR 377) Col. 18-27 
(Deb. 3. Vol. XXXIX, 03-02-2004) 
Col. 69 Employees of Media Organisation under 

Need to regu\arise unauthorised colonies I EPF'S 
in Delhr-and to allow Members of I (Deb. 5, Vol. XXXVII, 08-12-2003) 
Parliament to utilize the MPLAD funds Col. 1O~ 
for development of such colonies I Gap Between the Platform and the Coach 
(Sub.) on Metro Stations 
(Deb. 15, Vol. XXXVIII, 22-12-2003) i (Deb. 11, Vol. XXXVIII, 16-12-2(03) 
Co1.3ls;'19 1 Col. ]28 

The Electricity (Amendment) Bill, 2003 - i H Ia M . V •• L_!.. 

Consid. &. Pass I awa oney Jn I'I.oUIWW 

(Deb. 13, Vol. XXXVIIII, 18-12-2003) (Deb. 4, Vol. xxxvn, 05-12-2003) 
Col. 476-78 I CoI.191-92 

Tiwari, Shri Sunder La) Hepatitis A and B Vaccination 
Alleged Irregularities in Implementation (Deb. 7, Vol. XXXVn, 10-12-2003) 

of National Highways .!)evelopment I Col. 78-79 
Project (SNQ) ICDS Scheme in Madhya Pradesh 
(Deb. 16. Vol. XXXVIII. 23-12-2003) (Deb. 4, Vol. XXXIX, 04-02-2004) 
Col. 81-82 ! Col. 1 ()6.()7 

Allocation of Foodgrains to Drought ~ ILL Effects of GM.Crops 
Affected Areas . 
(Deb. 10, Vol. XXXVIl 1 5-12-2003) (Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 67-70 ' Col. 269-70 

Blood Bank Without Pathologists I Immigration Racket Unearthed in UK 
(Deb. 12, Vol. XXXVllI,17-12-2oo3) I (Deb. 2, Vol. XXXVll, 03-12-2003) 
Col. 284 I Col. 49-50 

BPLCensus !Incidents of Looting, Robbery and 
(Deb. 6, Vol. XXXVII, 09-12-2003) t Murders in Trains 
CoL 17-18 : (Deb. 3, Vol. XXXVII, 04-12-2003) 

. I 
Closure of AnganwadJ Centres : Co1.108-1O 

(Deb. 4, Vol. XXXIX, 04-02-2004) i Inclusion of Medicines in DPCO 
Col. 77 i (Deb. 12, Vol. XXXVIII, 17-12-2003) 

Contract Farming I Col. 193-94 
(Deb. 1 S. Vol. XXXVIII, 22-12-2003) 
all. 125-26 I Insurance Deal oflA 

CRF Fund for Madhya Pradesh I (Deb. 10, Vol. XXXVII, 15-12-2oo3) 
(Deb. 4, Vol. XXXIX.04-02.2004) Col. 2 19-20 
Col. 4748 I Naxalism 

Crime Against Women I (Deb. I. Vol. XXXVII. 02-12-2003) 
(Deb. I, Vol. XXXVII, 02-12-2003) I Col. 178-81 
Col. 10-12 I 
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Need to prowde compensation and I Tomar, Dr. Ramah Chand 
security to the victims of reported Ii A nd t fP rt A-e . • ____ . '11 __ D-"hara' S me men 0 0 .. '" 
~o~ In Vi ...... IHN • tn atna I' (Deb. 12 Vol. XXXVIII 17.12.2003) 
dlSlru:t of Rewa Parlaamentary I ' , . 

Constituency in Madhya Pradesh I Col. 57-58 
(Sub.) i CheaperAirService 
(Deb. 4. Vol. XXXIX. 04-02-2004)! (Deb. 10. Vol. XXXVII, 15.12-2003) 
~. 192~3 1 ~. 137 

Norms for '-ckaged OrinldnsJNatural i Criteria for Recognition ofSportslGames 

~.~~ XXXVII, 12-12-2003) I (Deb. 16. Vol. XXXVIII. 23-12-2003) 
Col.4l..c3 I Col. 277-12 

OuIItIDCIinI AIIIOUlII of'NDMC I Dealerships to Women Land Owners 
(Deb. 16, ~. XXXVm.23-12-2003)! (Deb. 13, Vol. XXXVIII, 11-12·2003) 
Cal 201.03 I Col. 112-13 

ItKruiaMIIt in Railways EJtpandab1e HousinB Scheme, 1996 
(DIb.l). Vol. XXXVIII, 18·12-2003), (Deb. 16. Vol. XXXVIII. 23-12-2003) 
Col. II : Col. ISO-51 

........... o'raa : FDlinBanks 
(De. 16. \fDI. XXXVIfI. 23-12-20(3) ,: (Deb. 14, Vol. XXXVIII. 19-12-2003) 
Call.... CoL 259 

... HilI'_ w... - Tribill J. Technolol)' Mission 
~~ . .,::~ XXXVII. 12-12-200) (Deb. 14. \VI. XXXVIII, 19-12-2003) 

, Call99-lOO 
S..ofU .... .....,.Anic:1a I . 

(08. 9. Vol. XXXVIl. 12·12-2003) l MoaiIortna o( Alf s,.:e 
Col 157·51 I (Deb. J 5, \t),. XXXVIII. 22-12-2003) 

,...... .... of AMuI CwiIt I CoL 47 
(o.It. 5, \t)1. XXXVU, 01-12-2003) I ~op forCOHS Beneflcins 
Cal 14) (Deb. 4, \VI. XXXIX. 04-02-2004) 

TDS tit' u..'lt CompaaNet I CoI.6U3 
(0. 4. Vol, XXXVII. 0'-12-2001) Opnina up of. COHS Oispenury, Col"'. V-vu. 

T.,....NclfdaE-.s.- t (Deb. 4, \VI. XXXIX. 04-02-2004) 
coe .•. ~, xxxvn, 89-12-2003)! CoL" 
Call4)..W ! Sh'ft' fDeIh- ..... - 11 nM_ . " t mao ... .....,me IX ........... 

u ... ofM.u. by Teno,... i (Deb .•• , ~1. XXXVm.If.12-2oo3) 
(Deb, 2. Vol. XXXVII. 03-12-2003) CoI.I9o'JO 
"01.)06.0'7 , 

VlCHIIiooofN.P.P.A. ~ ! Tl'8difionai o.mn 
(o.b. I. Vol. XXXVII, 02.12.20(3)! (Deb, II, VoUCXXVlII, 16-12-200) 
Cot 1)0.)1 . CoLlil 
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Topdar, Sbri Tarit a.na ! Vajpayee, Sbri Alai Hi ... ri 
I 

Plight offarmers, youth and working class . Need for a financial package to Bihar for 
both in the organised and unorganised I development works in the State (C.A.) 
sectors (DUR 193) , (Deb. 12, Vol. XXXVIII, 17-12-2003) 
(Deb. 5. Vol. XXXIX, 05-02-2004) j Col. 408-12 
Col. 300-09 Prime Minister's Statement on the 

Tripathee, Sbri Ram Naresh 

Need to augment V.T.S. capacity in Sheoni 
district and introduce mobile services 
at Murai and Khawasa border of 
National Highway No. 7 in Madhya 
Pradesh (MUR 371) 
(Deb. 14, Vol. XXXVIII. 19-12-2003) 
Col.411 

Tripatbl, Sbri Pnkub Ma.i 

Resignation ofShri Dilip Singh ludev 
from the Council of Ministers 
(DUR 193) 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 315 

Resignation ofShri Dilip Singh Judev from 
the Council of Ministers (St.) 
(Deb. 7. Vol. XXXVII. 10-12-2003) 
Col. 357-58 

, Va ...... , Sh. Ratilal Kalidu 
, 

Action Taken Report on the report of Joint : Committee on the Welfare of Scheduled 
Parliamentary Committee on Stock! Castes and Scheduled Tribes - Reports 
market Scam and Maners relating' of Study Tours - Laid 
thereto (DUR 193) : (Deb. 12, Vol. XXXVIII. 17-12-2003) 
(Deb. 15. Vol. XXXV Ill. 22-12-200J) I Col.405-06 
Col. 468-75 : Committee on Welfare of Scheduled 

Action taken report on the report of the 
Joint Parliamentary Cormnittee on stock 
market scam and matters relating 
thereto (DUR 193) 
(Deb. 16. Vol. XXXVIII. 23-12-2003) 
Col. 434-36 

Castes and Scheduled Tribes - Twenty-
seventh Report and Minutes -
Presented 
(Deb. 8, Vol. XXXVII. 11-12-2003) 
C01.37S-76 

Externally Aided Projects 
(Deb. 4, Vol. XXXVII, 05-12-2003) 

Advertisement ofGandhiji (HAHD) i Col. 198-200 
(Deb. 16, Vol. XXXVIII, 23-12-2003) ! FundsforGokulGramYojana 
CoL SOl I (Deb. 12. Vol. XXXVIII, 17-12-2003) 

Standing Committee on Horne Affairs - Col. 209-10 
One Hundred and Seventh Report & Generation of Power from Solar Energy 
Evidence- Laid (Deb. 13, Vol. XXXVIII, 18-il-2003) 
(Deb. 9, Vol. XXXVII. 12-12-2003), Co1.53-72 
Col 297 : Oujarat Integrated Forestry Development 

StItutory Resolution Re : Disapproval of i Project-II 
Prevention ofTerrorism (Amef'ldment)! (Deb. 5. Vol. XXXVII, 08-12-2003) 
Ordinance and Prevention ofTerrorism' Col. 125 
(AnMftdmont) Bill- Consid. &; Pass IOCL Retail Outlets in Delhi 
(Deb. II. Vol. XXXVIII. 16-12-2003) (Deb. 13, Vol. XXXVIII. 18-12-2003) 
Col. 464-67 Col. 332-33 
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Opening of Army CollegeS/lnstitutesl Grabbing of Seats by Porters in 
Schools Unreserved Coaches 
(Deb. 13, Vol. XXXVHI, 11-12-2003) (Deb. 3, Vol. XXXVII, 04-12-2003) 
0:II.245-2S2 Col 207-08 

Passenger Train Service on Pipavav-I Grounding of Aircraft 
SurendranagarB.G Raill.ine (Deb. 15, Vol. XXXVIII, 22-12-2003) 
(Deb. 13, Vol. XXXVlII,IS-12-2003) I, Col. 112 

Col268-69 I Increase in Teledensity 
Rail Projecls in Oujanll (Deb. 12, Vol. XXXVIlI,11-12-2ooJ) 

(Deb. I, Vol. XXXVII, 11-12-2(03) 0:11.283 
Col. 94-102 

Licen<:eFee 
Reforms in Pons (Deb. 2, Vol. XXXVII, 03-12-2(03) 

(Deb. 12, Vol. XXXVIII, 17-12-2003) I Col 21 S-2 .. 
Col 47 I Middlemen in Vegetable Markets 

Refurbishment of MonumentS (Deb. 5, Vol. xxxvn, 08-12-2003) 
~~ Vol. XXXVlll,22-12-2003) I CoI.123-2S 

Watersbed De\'eIopmentProgramme I Need to clear the pendinl PTojects 
(Deb. I I, Vol. xxxvm, 16-12-2003) I ,":oviding. fO.r civic amcni~cs to the 
Col. 8-17 I tribal people m Bharuch Parliamentary 

I constituency, Guj .... (MUR 377) 
Vaava,SIu1M •• "hbdD. I (Deb. 2. Vol. XXXVII, 03-12-20:>3) 
Automatic Refund System Col ... 7 

(Deb. 7, VoL xxxvn, 10-12-2(03) Need to convert the existing rail line 
CoL IS5-56 between Jammusar and Bharuch in 

Bad Debts I Gvjaral inIo a broad gause line and also 
(Deb. 4, Vol. XXXVII. ()S..12-2oo3)! rescheclulelhetiminp oftrainsl1lM1n& 
Col .JOI I on this rouee (MUR 377) 

Condition of National HigbwayI 1 (Deb. 5, Vol. XXXIX, 05-02-2004) 
(Deb. 12, Vol. XXXVIII, 17-12-2003) I Col279 
Col212-36 I Need to provide haJu at Bharuch and 

Deresemdion ofltems for 55fl I Ankale1hwar railway stalions in 
(Deb. II, VoI.XXXVID,I6-12-2(03) i ~forninscomin&ftomtheNonh 
Col. 89 I (MUR 377) 

Development of New Seeds in Raearch! (Deb. IS, Vot. XXXVIII, 22.12-2(03) 
Laboratories I Col323-24 
(Deb. 5, Vol. xxxvn, 08-12-2003) . Necdtoprovidemobile&elephoneservices 
Col. 235-36 I in Bharuch PwiiarrlCl"YConsUtuency, 

Distant Education Centtes ! Gu';"(MUR377) 
(Deb. 12. Vol. XXXVlII.17-12-2(03) i (Deb .• , Vol. XXXVII, 11·12-2003) 
Col S4-S7 I Col. 414 

Dubious HousinllinalM:e Companies ! Openina ofDrual De-addiction Centres 
(Deb. 14, Vol. XXXVIIJ, 19-12~2(03): (Deb. 3, Vol. XXXVIl.04.12~2(03) 
CoI.2OI-09 I Col. 53-56 



NAME INDEX 629 

Pending Passport Applications 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 253-64 

Persons Involved in Hawala Racket 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
CoL 91-92 

City Challenge Fund 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 112 

Free Legal Aid to Poor 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
Col. 65 

Poverty Alleviation Programmes Fund for Sports Infrastructure 
(Deb. I, Vol. XXXVII, 02-12-2003) (Deb. 16, Vol. XXXVlII,23-12-2003) 
Col. 111-12 Col. 267-68 

Protection ofTribals Launching of Education Satellite 
(Deb. 14, Vol. XXXVIll,19-12-2oo3) (Deb. 12, Vol. XXXVIII, 17-12-2003) 
Co1.13I-32 Co1.l3940 

Resettlement and Rehabilitation ofGujarat 
Quake VICtims 
(Deb. I, Vol. XXXVlI, 02-12-2003) 
Col. 101 

Setting up ofTribunal 

Legislation to Include Tourism in 
Concurrent List 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
CoL 326-27 

(Deb. 13, Vol. XXXVIII, 11-12-2003) Mashelkar Committee Report 
CoI.40 (Deb. 2, Vol. XXXVII, 03-12-2003) 

System of Pollution Check CoL 55-57 
(Deb. 4, Vol. XXXIX, 04-02-2004) Model Municipal Law 
Col. 7 (Deb. 6, Vol. XXXVII, 09-12-2003) 

Theft of Booked Luggage Col. 175-76 
(Deb. 8, Vol. XXXVII, 11-12-2003) National Fann Policy 
Col. I 25-2B (Deb. 10, Vol. XXXVII, 15-12-2003) 

Tune Limit for Appointment of Dealers Col. 352-53 
(Deb. 5, Vol. XXXIX. 05-02-2004) National Policy on Slums 
Col. 129-30 (Deb. l, Vol. XXXVII, 02-12-2003) 

ViOlation of Forest Conservation Act and CoL 106-08 
Wildlife (Protection) Act, 1972 Naxalism 
(Deb. 10, Vol. XXXVII, 15-12-2003) I (Deb. I, Vol. XXXVII, 02-12-2003) 
Col 175-71 CoL 178-81 

Veenppa. Sbri IWnc:baDdrI I New Scheme for Tribals 
Tapping ofNCES in Kamataka (Deb. 14, Vol. XXXVIIl, 19-12-2003) 

(Deb. 3, Vol. XXXVII, 04-12-2003) I CoI.63~5 
Col 90-91 i Kr' hna R' I New Tribunal to Resolve IS Iver 

Veakatuwaay, Dr. N. I Water Dispute 
Achievements ofWTO Agreements (Deb. 5, Vol. XXXVII. 08-12-2003) 

(Deb. 9, Vol. XXXVII. 12-12-2003) I Co1.307'()8 
COl.215-16 . I Night Shelters for Urban Shelterless 

Ban on Production ofNitro-GJycerm I (Deb. I, Vol. XXXVII, 02-12-2003) 
(Deb. 16. Vol. XXXVIII. 23-1 2-2003) i Col 112-14 
Col 163-64 I 
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Non-Conventional Energy Technology 1 Urban Haat 
Commercialisation Fund I (Deb. 9, Vol. XXXVII. 12-12-2003) 
(Deb. 13, Vol. XXXVIII,II-12-2003) 'I' Col.IW.202 
Col 75 VeakatesJawarla, Shri B. 

Ombudsman fOr SEBI Branches ofinsuranceCornpenies in Rural 
(Deb. 14. Vol. XXXVIII. 19-12-2003) I Areas 
Col. 207-08 i (Deb. 14, Vol. XXXVlII. 19-12-2003) 

Pelro-Cbemicals Vasion 2010 i Col.1t7 
(Deb. 16, Vol. XXXVIII, 21-12-2003) I CivilianFIiShtsfromDefenceAir-base 
CoUI7-1. I (Deb. I, Vol. XXXVII. 11-12-2003) 

Policy on DTH I CoI.I04 
(Deb. 3. Vol. XXXVII, 04-12-2003) I CommunityServiceforPeuyOffimders 
Col. 111-12 I (Deb. II. Vol. XXXVIIl, 16-12-2003) 

Private Air Taxi Service I CoI.lI9-20 
(Deb, 10. Vol. XXXVII. 1 S-12-20031 ; Incidents of Blindness 
Col 273 ! (Deb. 7, Vol. XXXVII, 10-12-2003) 

QuantifICation of Unpaid Work t Col163-68 
(Deb. 12, Vol. XXXVIII. 17-12-2003) : Naxatisn 
Col. 331-32 : tDcb~ I, Vol. XXXVII. 02-12-2003) 

IWlTariffReguAalory Authority . CoI.17UI 
(Deb .• , Vol. XXXVII. lI-12-2003) I Rail Projects with ADB Loan 
Col 42 ! (Deb. 3, Vol. XXXVII, 04-12-2003) 

Safety Measures in Coal Mines ,ColIOI-02 
(Deb. 10, Vol XXXVII. 15-12-2003) : Statutory Warning on BOilies and 
Col 97·106 Containers 

Sc:hemesforTribalWomen (Deb. 10. Vol. XXXVIl,IS·12-2(03) 
(Deb. 14. Vol. XXXVl1l,19·12-2(03) i CoI.5S-S6 
Col. 240-42 ! VeIII£Idern ..... ProI. V .... .....,. 

Scums Up of Science Cities I Adventure Activity 
(Deb. 10, Vol. XXXVII, J5-12-2OO1)! (Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 105-07 CoL 75 

Steel Development fund I Adventure Sports 
(Deb. 5. Vol. XXXVII, 08-12-2003) 'I (Deb. II, Vol. XXXVIII, 16-12-2(03) 
Col 118-19 CoI.2J4..35 

SwarojprCreditCards ! Agreement with Hunprian Association 
(Deb. 4, Vol. XXXVII, 05-12-2003) I on fTCompanies 
Col. 365-67 I (Deb. 2. Vol. XXXVII, 03·12-2003) 

! 
Technology Mil.ion for Cotton I CoI.409 

Production , I Airports upkeep Propnme 
(Deb. IS, Vol. XXXVOI,22-12-2003) I (Deb . .s, Vol. XXXVII. 08-12-2(03) 
Col. 34-36 I Col. 323 

I 
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American Express Card for I.A. Travellers 
(Deb. 5, Vol. XXXVII, 08-12-2003) 
Col. 314-15 

Assistance under Kyoto Protocol 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 405 

Benefits to Handicapped under Rural 
Development Schemes 
(Deb. I, Vol. XXXVII. 02-12-2003) 
CoL 152 

Directors of Companies 
(Deb. 4, Vol. XXXVII. 05-12-2003) 
Col. 363 

Education for All Programme 
(Deb. 7. Vol. XXXVII, 10-12-2003) 
Col. 52·53 

Exorbitant Prices at Airports 
(Deb. 10, Vol. XXXVI1. 15-12-2003) 
ColAn 

:, Expansion of Sanctuaries _ 
BifUrcation ofCISF I (Deb. 15, Vol. XXXVIII, 22-12-2003) 

(Deb. I, Vol. XXXVII, 02-12-2003) I Col lOS 
Col. 100-101 

Bilateral Agreement ofPriva\e Airl ioes 
(Deb. 15, Vol. XXXVIII, 22-12-2003) 
Col.9().q1 

Bio-Technology Research Projects 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 461-62 

Carpet Industry 
(Deb. 4. Vol. XXXVlI, 05-12-2003) 
CoI.308.(l9 

Expansion of Spindle Capacity 
(Deb. 14. Vol. XXXVIII. 19-12-2003) 
CoI.24l-44 

Faulty Wheels 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 124-25 

FI's Loan to Dabhol Power Project 
(Deb. 14, Vol. XXXVIII. 19-12-2003) 
Col. 262-63 

: Fiscal Deficit 
Coast Guard's Intervention with Private i (Deb. 9, Vol. XXXVII, 12-12-2003) 

Fishing Industry I Col. 222-23 
(Deb. I, Vfll. XXXVII, 11-12-2003) 1 Foreign Agencies for Surveying ShipS! 
Col. 232·33 : Fishing Vessels 

CultivationofCocoaandVanila I (Deb. 7, Vol. XXXVII, 10-12-2003) 
(Deb. 10. Vol. XXXVII, 15-12-2003) Co1.215-16 
Col. 247-SO ! Foreign Funds 

Declinin~ Sel( Ratio , (Deb. 14, Vol. xxxvm, 19-12-2003) 
(Deb. 2, Vol. XXXVii, 03-12-2003) i Col. 209-10 
Col. 44-45 ! Funding by HUDCO for Metropolitan 

Demand for Indian Iron Ore ! Transport Systems 
(Deb. 15, Vol. XXXVllI, 22-12-2oo3)! (Deb. 11, Vol. XXXVIII. 16-12-2003) 
Col 159-60 Col. 203 

Demands for PMFs 
(Deb. Ib, Vol. XXXVIIl,23-12-2003) 
CoL 316 

Funding for Delhi Metro 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 123-24 

Development of Airports Funds to NIOH, Kolkata 
(Deb. 10, Vol. XXXVIl. 15-12·2003); (Deb.B, Vol. XXXVIlI.IB-12-2003) 
Col. 91 Col. 244-45 



632 LOK SABHA 

Guidelines Regarding New Constructions Modernization of Fife Service 
(Deb. 16, Vol. XXXVIII, 23-12-2003) (Deb. I, Vol. XXXVII, 02-12-20(3) 
Col 106 Col. 111 

Guidelines 10 ONOC VICIesb to Sell Crude I Morarji Desai National Institute ofYoga 
ftomFOleign Wells (Deb. 12, Vol. XXXVIII, 17-12-20(3) 
(Deb. 5, Vol. XXXIX. 05-02-2004) CoI.298-99 
Col. 137 

Handmade Carpets 
(Deb. 4, Vol. XXXVII. 05-12-20(3) 
CoI.33~ 

Herbal Product to Rept.ce Insulin 
(Deb. 4, Vol. XXXIX. 04-02-2004) 
Col 53 

IlTs Agreement with Banks 
(Deb. 7. Vol. XXXVII, 10-12-20(3) 
Col. 298 

National Micro Finance Fund 
(Deb. 4, Vol. XXXVII, OS-12-2003) 
CoI.S9-60 

Objectives ofNlSCAIR 
(Deb. ]2, Vol. XXXVIII, 17-12-2003) 
Col28S-86 

Offic:es ofMerc:antile Marine Departments 
(Deb. 7, Vol. XXXVII, 10-12-2003) 
CoI.2S3-S4 

Olympic Games 
Import of Spices I (Deb. 6, Vol. XXXVII. 09-12-2003) 

(Deb. 9, Vol XXXVII, 12-J2,·2003) Col. 4547 
Col8S-16 I ONGC Stakes in European Oilfields 

lInpnMmcntinFreightEaminpbyZonaJ I' (Deb. I. Vol. XXXVII, 11-12-2003) 
Railways Col. 36U9 
(Deb. 3, VoL XXXVII. 04-12-2003) I Performance of Indian Council of 
Col. 322 Philosophical Raean:h 

Improvement in Rail Coaches I (Deb. 2, Vol. XXXVII, 03-12-2003) 
(Deb. 13, \t)l. XXXVW, .1-12-2003) Col J04.()S 
Col. 341-42 

lnrerest RaIn of Banks 
<Peb. 9, Vol. XXXVII, 12-12.20(3) 
CoJ.II7-19 

Interest Rates on RIDF Loans 
(Deb. 9, Vol. XXXVII. 12-12-20(3) 
Col 241-42 

Permission for Commercial Fishing 
Activity 
(Deb. I, Vol. XXXVII, 11-12-2003) 
Co13S6-S7 

Ph.D. Papers on Internet 
(Deb. 12, Vol. XXXVIII. 17-12-20(3) 
Col.al-12 

Market Share oflA Pipeline Projec:ls of GAIL 
(Deb. IS. Vol. XXXVIII. 22-12-20(3) I (Deb. 3. Vol. XXXVII. 04-12-2003) 
Col. 236-37 Col. 233-34 

Merger ofLitmcy Programmes Pipeline Technology Pw-chased by GAIL 
(Deb. 7. Vol. XXXVII, 10-12-20(3) (Deb. 3. Vol. XXXVII, 04-12-20(3) 
Col. 217-18 ! CoL 299-301 

Mine Accidents I Professionalism in Indian Airlines 
(Deb. S, Vol. XXXVII. 01-12-2003) I (Deb. 10, Vol. xxxvn. 15-12-2003) 
Col 119--22 I Col. 360-61 

I 
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Purchase of Foreign Fisbing Vessels by 
FSI 

Surveillance ofOfficers 
(Deb. 16. Vol. XXXVIII, 23-12-2003) 
Col. 244 (Deb. 5, Vol. XXXVII, 08-12-2003) 

Col. 275-76 Survey of Sanctuaries and Wildlife Parks 
PurchaseofOilfieldsbyONGC-Vadeshin (Deb. 5, Vol. XXXVII, 08-12-.2003) 

USA Col 229 
(Deb. 5, Vol. XXXIX, 05-02-2004) TDS Refund System 
Col. 212--13 (Deb. 14, Vol. xxxvm, 19:12-2003) 

Recruitment of Teachers and Academic Col. 92 
Personnel in IITs Testing of Ground Water by Central 
(Deb. 12, Vol. XXXVIII, 17-12-2003) Ground Water Board 
Col. 3 I 1-12 (Deb. IS, Vol. XXXVIII, 2i-12-2003) 

Reserve Funds Spent by PSUs on Petrol Col201-m 
Pumps Trade with Egypt 
(Deb. 8, Vot. XXXVII, 11-12-2003) (Deb. 4, Vol. XXXVII, 05-12.,20(3) 
Col. 338-39 I Col23940 

Road-Rail Synergy System I Training to AIS 
(Deb. 5, Vol. XXXIX. 05-02-2004) (Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 222-23 I Col. 209-10 

Role of Coast Guard I Venture Capital Fund 
(Deb. 8, Vol. XXXVII, 11-12-2003) 1\ (Deb. 2, Vol. XXXVII, 03-12-2003) 
CoL 135-37 CoI.431-32 

Sale of Crude by ONGC to other Oil I Visit ofSenegaIese President 
Companies (Deb. 2. Vol. XXXVIl, 03-12-2003) 
(Deb. 5, Vol. XXXIX, 05-02-2004) Col. 213-15 . 
Col. I B9-9O VRS by Officers of AIS 

Sending oflTBP.to Afghanistan (Deb. 6, Vol. XXXVIl, 09-12-2003) 
(Deb. 4, Vol. XXXIX, 04-02-2004) Col. 149-50 
Col. 29-30 

Setting up of Orthoptics Institutes 
(Deb. 12, Vol. XXXVIII, 17-12-2003) 
Col. 236 

Watershed Development Programme 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
CoL 16-17 

Works by CPWD 
Sports Infrastructure in Rural Areas (Deb. 16, Vol. XXXVIII, 23-12-2003) 

(Deb. 11, Vol. XXXVIII, 16-12-2003) j CoI.292-302 
Col. 285-88 Zonal Security Plan 

Standing Technical Committee on I (Deb. 13, Vol. XXXVIII, 18-12-2(03) 
Financial Regulation 0>1.316-17 
(Deb. 14, Vol. XXXVIII, 19-12-2003) Veauaopal, Dr. S. 
Col 273-75 . 

SmaIl Business Development Bll\ 
Subsidy on LPG . I (Deb. 11, Vol. XXXVIII, 16-12-2003) 

(Deb. 3, Vol. XXXVII, 04-12-2003) Col. ISS 
CoI.3SI-S9 
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Vea ..... Shrl D. 'linter-state Water Disputes 
Need to take effective measures to control (Deb. 15, Vol. XXXV Ill, 22-12-2003) 

spider worm disease affecting coconut· Coli 0-17 
crop in Erode district and other parts. 1 Judicial Reforms 
ofTamiiNadu(MUR3n) i (Deb. 14, Vol. XXXVlIl.19-12-2003) 
(Deb. 3, Vol. XXXIX. 03-02-20(4) I Col. 79 
Col. 74-75 i Need for gauge conversion on Bareilly-

Ve ..... Dr. SaWb Si.p i Lakhimpur-Sitapur-Lucknow metre 
Constitution (Amendment) B iJ1-! gauge railway line (MUR 377) 

(Amendment of Article 39)-Consid. I (Deb. IS, VoI.XXXVIJI,22-12-2003) 
& Withdrawn ; Col. 327 
(Deb. 4, Vol. XXXVJl, 05-12-20(3) I Need to develop Dudhawa National Park , 
Col. 508-11 : in Kheri Parliamentary Constituency in 

Non-Deposit of Provident Fund by PSUs i U .P. as a tourist feson (MUR 377) 
(Deb. 15. Vol. XXXVIII, 22-12-2003)! (Deb. II, Vol. XXXVIII. 16-12-2003) 
Col. 27 I Col.311 

Plight of Farmers, Youth and Working ~ Sarkaria Committee Report 
class both in the organised and! (Deb. 16. Vol. XXXVIII, 23-12-2003) 
unorganised lCCtors(DUR 193) Col. 265 
(Deb. 5, Vol. XXXIX. 05-02-2004) : Setting up ofTechnology Park 
Col 365-70 I (Deb. 4, Vol. XXXIX. 04-02-2004) 

Unemployment situation in the COWItIy - Col. 94-95 
(OUR 193) Sick Small Scale Industries 
(Deb. 16, Vol. XXXVIII, 23-12-2003)! (Deb. 16, Vol. XXXVIII, 23-12-2003) 
CoL 496-SOS Col. 115-20 

Ve ...... Sltri R.8vi P ........ : Transfer Policy ofTeachers in KVS 
Constitution (Ninety-Seventh ~ (Deb. 4, Vol. XXXIX, 04-02-2004) 

Amendment) Bill - (Amendment of ! Col. 18-19 
articles7S.I64, insertionofnewanicle ! Vetrisdv .. ,ShriV. 
361 B and amendment of the Tenth i A lIocation under Rural Development 
Schedule) • Consid. & Pass I Schemes 
(Deb II. Vol. XXXVlIl.I6-12·2003): (Deb. II. Vol. XXXVIII, 16-12-2003) 
Col. 34243 . CoI.133-54 

Development of Railway Network 
(Deb. 5, Vol. XXXIX. 05-02-2004) 
CoJ.132-33 

Bank Loans DefaultCfs 
lOeb. 9, Vol. XXXVII. 12-12-2003) 
Col. 46-47 

Disinvestment of PSUs Branches ofRegionaJ Rural Banks 
(Deb. 12. Vol. XXXVIII, 17-12-2003) (Deb. 9, Vol. XXXVII. 12-12-2003) 
Col. 170-74 Col. 2SO-5 1 

Expansion oITelephone Exchanges in U .P. CertifICation of Silk Fabrics 
(Deb. 4, Vol. XXXIX. 04-02-2004) (Deb. 4, Vol. XXXVII. OS-12-2003) 
Col. 124-30 CoI.386 
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Challenges Ix-fore Exporters i Job Security for Cine Workers 
(Deb. 4, Vol. XXXVII, 05-12-2003) i (Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 3~ I ! Col. 120-21 

Child Rights : Juvenile Reforml Homes and Mahila 
(Deb. 2, Vol. XXXVII. 03-12-2003) Niketans 
Col. 285-86 (Deb. 13, Vol. XXXVIII, 11-12-2003) 

t Condition of Poor in Rural Areas Col. 261-64 
(Deb. I, Vol. XXXVII. 02-12-200::t) Laws Relating to Wom.uncl au ... 
Col. 169-70 (Deb. 7, Vol.' XXXVII, '10-12-2003) 

COl'ference of SA ARC Health Minister ! Col. 148-5 I 
(Deb. 2, Vol. XXXVII. 03-12-2003) ! Legal Ownership Certificale for People 
(;(>!.417-19 with Captive Animals 

-Construction of Godowns (Deb. 5, Vol. XXXVII, 01-12-2003) 
(Deb. 9, Vol. XXXVII, 12-12-2003) Col. 229-30 
Col. 180-84 Lung Cancer 

Corruption in Police Forces (Deb. 7, Vol. XXXVII, 10-12-2003) 
(Deb. I, Vol. XXXVII, 02-12-2003), Col. 265 
CoL 108-12 i Ne~d to lay a new rail line "tween 

Dang\!rous Rail Zones Jolarpettai and Hosur via a.pr IDCI 
Krishnagiri m' Tam,'1 N~-(MUR 377) (Deb. 3, Vol. XXXVII, 04-12-2003) I _u 

Col. 99-100 i (Deb. 7, Vol. XXXVII, 10-12-2003) 
I Col. 385 Education for All Summit I 

(Deb. 7. Vol. XXXVII, 10-12-2003) : NewP8I.1withSriLanka 
Col. 290·QI . (Deb. 14. Vol. XXXVIII, 19-12·2003) 

Col. 270-71 Export to US Market I 

(Deb. 14, Vol. XXXVIII, 19-12-2(03) : Non·fannActivitiesinR ..... A..-
CoU6 (Deb. 16, ~l. XXXVIII,23-12-2003) 

Col. 161 Free Education . 
([)fob 2. Vol. XXXVII, 03-12-2003) I Pending Industrial LicencupplicllioM 
Col. 434-35 I (Deb. 9, ~l. XXXVII, 12·12-2003) 

Col. 77-71 G DP on Social Sector ! 
(Deb 9. Vol. XXXVII, 12-12-2003) : Prices of A ..... AIDS DNa 
Col. 233-35 (Deb. II. W, XXXVIII. 16-12·_3) 

Illegal Immilration by Eminent i ColII9-9O 
Personalities I Problem in Po_ s.c.ar 
(Deb. 6, 'WI. XXXVIl.,M9-12.2003); (Deb ... W. XXXVII. 11-12-_3. 
Colll ., Col. 132-34 

IndiAn Economic Forum Stlllllftit ~ ofOllllldlud ..... 
(Deb. 14, 'WI. XXXVIII. 19-12-2003) , (Deb, 10. ~,·XXXVII. 1S.12.:oo3) 
~.234 CaL.,.. 

Indo-US CoopaMioftiRHichT~ ...... otc.ir .... 
(Deb. 12. ~1. XXXVIII. 1'·12..,) (~ ... w. XXXVIII. 21· t 2·M3) 
Col. 99 CaL 112-1) 
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Proposal of Cease fire by Pakistan 
(Deb. 7. Vol. XXXVll. 10-12-2003) 
Col. 303-05 

Proposals for Development of Sports 
(Deb. 16, Vol. XXXVIll, 23-12-2003) 
Col. 261-66 

Protected Monuments 
(Deb. S, Vol. XXXVII, OS-12-2003) 
Col. 220-21 

Sports Academy 
(Deb. II, Vol. XXXVIII, 16-12·2003) 
Col. 83 

Submission ofScbemes under VAMBAY 
(Deb. 11, Vol. XXXVIII, 16-12-2003) 
Col. 207-12 

Target Fixed for Disinvestment 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 95 

R.econsIruction Package Committee ; T' ·th HI Jd 'Eco . F 
I'na" 4 "'01 XXXVII 0-; 12200" JeUpWI ",or nomic ontm 0071:';' .,.-'''') (Deb. 14. Vol. XXXVrtl. 19-12·2003) 

. Co1.260 
kdutbilitation Scheme for Employed!' . 

Otildren ! Training InstItute for the Physically 
(Deb. 15. Vol. XXXVIII. 22-12.2003), Handicapped Persons 
CoL 45-46 ! (Deb,S, Vol. XXXIX. 05-02-2004) 

R . f 'IL' . T 'IN-'' ' CoI.S8-IOO cstartmg 0 r31 uteS 1ft arm • ...u i 
(Deb. 13, Vol. XXXVUI, 18-12-a.C)J) i Visit of European Commission President 
Col 311-19 ' (Deb. 14, Vol. XXXVIII, 19-12-2003) 

. CoI.IB7 )II SAARC InftlnnIlion Minisam Conference :' 
(Deb. " Vol. XXXVII, 11-12-20(3) t White Paper on Revival of PSUs 
Col.3SO-S1 ! (Deb, 13, Vol. XXXVIII. 11-12-2003) 

Sanctioning of Programmes for: Col. 74 
Doordanban ! Vijaya Kaman. Sinimati D.M. 
(Deb.n, Vol. XXXVIll. 11-12·2003) i R' fP I' N 0_'1 . ColIJ.14 : c:qulrement a ersonne an cw ~I way 

! Zones 
Sc:IIcnaIPolicies for Utilization of Land i (Deb. 5, Vol. XXXlX, 05-02-2004\ 

... Water . * CoL 86 (Deb. to, Vo" XXXVlJ, 1!I-12·2(03) , 
CoI.6J.Q : Vijayu.SbriA.K.S. 

ScrmUna Test of Doctors I Need to alJocate adequate fttads for early 
(Deb .• 7. Vol. XXXVII. to-12-2oo3) i completion of Thanjavu~Tiruvarur. 
Col 229·30 I Nagoor raillinepuge conversion work 

Shortage cf Dru,s in Government : in Tamil Nadu(MU1071} 
Hospitals • . I! (0eb.14. Vol. XXXVIII. '9-12-1003) 
(Deb. 2, Vol. XXXVII, 0).12-2003) CoI.414·J5 
c.:oL46~ I ~ .... r.Shri 

Sino-lndQ Cooperation to Promote; Bank Loall to SSI 
Tourism , 'I (Deb. 4, Vol. XXXVII, O~-t2·2(03) 
(Deb. S. Vol. xxxvn, 01-12-20(3) CoL29t, 
Col 139 i . J Bbilai Sleel Plant 

SoyabcanPrec:es . I (''-10 It VoL XXXVU OI-Il.2(03) 
(Deb. IS, VoUOeXVIlL22·12-2003) ! ~. ~. • 
Cot. 166-67 I CoU70-7J 
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Bifurcation ofDDI AIR ; Inadequate Health Care facilities in CGHS 
(Deb. 8, Vol. XXXVII, 11-12-2003) Dispensaries 
Col. 191-92 (Deb. 7, Vol. XXXVII: 10-12-2003) 

Closure of Ott 0 India Limited 
(Deb. IS, Vol. XXIV III , 22-12-2003) 
Col. 218 

Committee .on Labour and Welfare -
Thirty- Fourth to Thirty-Seventh 
Reports and Statements - Presented 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 433-36 

Development of Tourism in Walled City 
ofDelhi 
(Deb. to, Vol. XXXVII, IS-li-2003) 
Col. 324-27 

Dope Test 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
CoI.3I 

Double Stack Container Trains 
(Deb. 8, Vol. XXXVII. 11-12-2003) 
Col. 262 

Enquiry Against Officials 
(Deb. 16. Vol. XXXVUI, 23-1 2-2003) 
Col. 149-50 

Expansion ofRashtriya Rifles 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 129 

ExpansionIModernisation of Telecom 
N~ i 
(Deb. 7. Vol. XXX'.,'Il. 10-12-2003) ; 
Co1.212-13 

Col. 13-20 
Indo-Sri lanka Economic Ties 

(Deb. 7, Vol. XXXVII, !o-I2-2003) 
CoL 328-29 

Involvement of Public Sector in Wasteland 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
CoL 243 

Joint Committee on Office of Profit - Eighth 
Report - Presented 
(Deb. 2. Vol. XXXIX, 30-01-2004) 
Col. 30 

Kisan Credit Cards 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 119-21 

Merger ofthe Employees ofDRDAs with 
District Panchayats 
(Deb. 6, Vol. XXXVII. 09-12-2003) 
CoJ.II4-15 

National Policy on Slums 
(Deb. I, Vol. xxxvn, 02-12-2003) 
Col. 106-08 

Naxalism 
(Deb. I, Vol. XXXVII, 02-12-2003) 
Cot. 178-81 

Need to conserve and beautify the 
historical pond at Sagar, Madhya 
Pradesh (MUR 377) 
(Deb. 4, Vol. XXXIX. 0-4-02-2\)04) 
CoJ.290 ~. 

Facilities for LPG CuslQlt1ers ! Need 10 expedite four-Ian.ing o.r ~hansi-
(Deb. 3, Vol. xxx'Vn. 04-12-20(3) Lakhnadaun part ofNatlonal HIghway 
Col. 360 . No. 26 (MUR 377) 

. (Deb. 6, Vol. XXXVII, 09-12-2003) 
Funds under PMGSY Col. 304-05 

(l1eb. 6, Vol. XXXVII, 09-12·2003) Need . th I d II Co1.l78-79 to review e sa ~ ~ a owanc.es 

Group of Ministers on Telecom Matters 
(Deb. 12, Vol. XXXVUI,17-12-2003) , 
Col. 49-52 I 

of employees workmg In communtty 
Polytechnic Project (MUR 377) 
(Deb. 10, Vol. XXXVII. 15-12-2003) 
Col. 470-7 I 
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NOA-Payment of Statutory Dues of: Telephone Booths in each vnlqe 
Employees (Deb. 7, ~I. XXXVII, t()"12-2003) 
(Deb. 3, 'fbI: XXXVII, 04-12-2003) CoL lSI 
Cal. 311-11 ThennII Power PIIInt in Malwa 

........ ofHeritlp Hotels (Deb. 3, 'fbI. XxxVII, 04-12-2003) 
(Deb. 10, 'fbI. XXXVll, 1S-12-2003) Col.303-04 
CoL 117... v.c.cies in Income Tax 

ProIol)<pe F .. Breeder Reactor (Deb. 14, Vol. XXXVIII, 19-)2-2003) 
(DIb. 2, Vol. XXXVII, 03-)2-2003) Col .• 
(;aU" VRS for RBI 

Pwc:t m orLile Saving MlChines (Deb. 4, Vol. XXXVII, 05-12-2003) 
(Deb. 4, Vol. XXXIX, 04-02-2004) Col. 134 
Cal. 46047 World Bank Aided Projects in MP 

Pun:Mleot'PowertromNepaJ (Deb. 9, Vol. XXXVII, 12·12-2003) 
(Deb ... ~J. XXXVII, 11-12-2003) Col. 97-98 
CaU7 Vukkala. Dr. Rajesw8,. ... 

•• '.ace IDiOc:om 35th Meeting of Joint Riven Commission 
(Deb. 2, Vol. xxxvn, 03·12·2003) (Deb. 5. Vol. XXXVII, 08.12-2003) 
Cal. 336 Col. 71-73 

bwilwofVPT CentresofNlfT 
(!)lb. 2, Vol. XXXVII. 03-12·2003)' (Deb. 9, Vol. XXXVII. 12-12.2003) 
CaI.%7I-19 Col. ) 19 

Iopew8y Accident at Darjeeling : Development of Buddhist Circuits 
(Deb. S. 'fbI. XXXVII. 08·12·2003)' (Deb. 10, Vol. XXXVII. 15-12-2003) 
CoL 24S-t6 Col. 34 7 48 

IUUh in M.P. . .. Discrepancies in Working of Power 
(!)lb. 4, 'fbI. XXXVII. 05-12-204)3): Refonns 
Cal 327-21 ' (Deb. 13. Vol. XXXvm,18·12·2003) 

.... Elec:Irificatio I8'Ider PMGY Col. 137·)8 
(Deb. S, ~1. XXXJX. 05-02·2004) , Discrimination against Women Workers 
ColIN2 ~ ; (Deb 5, Vol. XXXVII. 08-\2-2(03) 

sa.ce Educ:Itioft Col. 199 
(DIb.12. Vol. XXXVIII, 17-12·2003) • Gas Trading by tAIL 
Col. 270-72 i (Deb. 8, Vol. XXXVII, 11-12·2003) 

...... of Hydro Pow« Projeas in! Col. 207 
........ I Guideline for Export of Organic Food 
(M. 3. Vol. XXXVII. 04-12-2003)! (Deb. to, Vol. XXXVII. IS·12·2003) 
0Il2J4.J5 i Col.2S6 

•• .,. of ..... Delhi j Labour Reforms 
(0... S, "'-I. XXXVII. 01-12·2003) I (Deb. 10. Vol. XXXVII. 15./2·200J) 
Cal.32N9 ! Col. 46-47 
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Performance of Central Universities I Wadiyar, SIan S.D.N.IL. 
(Deb. 12. Vol. XXXVIII, 17-12-2003) Additional Space for Indian Million in 
Col. 13240 us 

Public Issues of Banks (Deb. 2. Vol. XXxVII, 03-12-2003) 
(Deb. 14, Vol. XXXVIII, 19-12-2003) I CoI,372-73 
Col.104-OS Amoullt Allocated • ..., Low COlI 

Ruhtriya Sam Vikas Yojana I Slnilldon see-
(Deb. 14. Vol. XXXVIII. 19-12-2003) (Deb. I. Vol. XXXVII. t2-1w.l) 
CoI.21~19 CoL 112-14 

Revision of Criteria for Determininl I BIwIt EIIth Mown ' 
Creamy LayeramongOBCa (Deb. 3. Vol. XXXVII, .... 2..,' 
(Pcb. 8. Vol. XXXVII. 11-12-2003) Col. 106 
Col. 57-58 

Stakes in Oil and Gas Fields in Oveneas 
Countries 
(Deb. 3. Vol. XXXVII. 04-12-2003) 
Col. 125-26 

Blend ... ofEMlolII ""' 
(Deb. I). Vol. XXXVIII. '''12-*1, 
CoI.)14 

BI'InChea oOlAPED 
(Deb. 10, .... XXXVII. 1S-1J-aU. 

Standard Set for Drinking Water Col. II~II 
(D~b. \vol. XXXVII. 03-12-2003) . BranchaofS81 
Co.64-6 . .. I (Deb. 4. VoL XXXVII .... 2.." 

Strengthening of tIes wIth ASEAN I CoI.llI 
Countries I . 
(Deb. 7. Vol. XXXVII. 10-12-2003) Creationof'NldonllOllo.w.GAL 
Col. 158 I (Deb. ). Vol. XXXVII. "'I~. 

f . . E h I' . ! CoL21? Suppl) 0 Vaccme agatOst .ncep a IllS 'I • 

(Deb. 4. Vol. XXXIX, 04-02-2004) CrecirtlOSHO 
Col. 54-55 ! (Deb. 4, Vol. XXXVII •• ,..2 .. ') 

Visit of Diplomats to forward area I Col. 341-50 
(Deb. 13, Vol. XXXVIII,18-12-2003) 1 CI'OIIBonIerTwrotiIIn 
Co1.366-67 I (Deb. I. Vol. XXXVII. 12-12 .. '. 

VRS in Mlll'Uti Udyog Limited i Col. 136-31 . 
(Deb. 5, Vol. XXXIX, 05-02-2004) I Delay ill An.ndial C""''''' .• r 
Col. 87 CUIlOmerI 

\lyas, Dr. Ginja g:'u!::1. XXXVII. 0'-12-200'. 
Con~titution (One-Hun~ Amendment) Development ofTouriM Circuil 

BIII.~mendmentofElghthSchedule- (Deb. IS Vol. XXXVIII 22-12.." 
Consld. &. Pass ,. 
(Deb. IS, Vol. XXXVIII,22-12-2oo3): CoI.l90 
Col. 384 I Districts Covered under DPAP 

Standing Committee on Petroleum And: <peb. II, Vol. XXXVIII. 16-'2..,) 
Chemicals - Fifty-second to Fifty- col. 117-111 
fourth Reports - Presented Draft Policy for Street Venclon 
(Deb. II, Vol. XXXVIII, 16-12-2003) lOeb. 6. Vol. XXXVII. 09-12.200), 
Col.304'()5 Col. 251·52 



640 LOK SABHA 

Drinking Water Project in Kamataka 
(Deb. I, ~l. XXXVII. 02-12-2(03) 
ColJ 18-19 

Drought Prone Areas in Kamataka 
(Deb. 5, Vol. XXXVlI, 08-12-2003) 
Col 164 

Energy Edueation Park in Bmgalore 
(Deb. I, Vol. XXXVII, 11-12-2(03) 
CoI.IS1 -

Establisbment of Colleges in Baclcward 
Areas 
(Deb. 12, VoI.XXXVIU, 17-12-2003) 
C(lf.I68 

Export ofJron Ore 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
CoI.JO.8I 

Export ofSpices 
(Deb. 9, Vol. XXXVII. 12-12.-2(03) 
Q)l219--11 

HousinJ Schemes 
(Deb. 6, Vol. XXXVJI. 09-12-2003) 
Coll7-4l 

In1cgraIed Tribal Dew:Ibprnent Projects 
(Deb. 14, Vot. XXXVlIl. 19--12-2(03) 
Q)l140-42 

Jute Export Council 
(DetJ. 4. Vol. XXXVII, 05-12-2003) 
Col 318-19 

Licenced Postal Agents 
(Deb. 2, Vol xxxvn. 03-12-2(03) 
Col. 448-49 

Naxalism 
(Deb. I, Vol. XXXVII. 02-12-2003) 
Col. 178-81 

Need to provide adequate funds for the 
projects aimed at checking the menace 
caused by elephants in the Southern 
district of Kamataka (MUR 377) 
(Deb. 7. Vol. XXXVII. 10·12-2003) 
Col 312-83 

Need to take suitable measures to tackle 
the problem of severe drought in 
Kamataka,(MUR 371) 
(Deb. 14, Vol. XXXVJlI, 19-12.2(03) 
CotAI2 

New Auto Fuel Policy 
(Deb. 3, Vol. XXXVII. 04-12.2(03) 
CoL 102·03 

Pending State Power Projects 
(Deb. 3, Vol. XXXVII, 04-12.2(03) 
Col. 325-32 

Pesticides Testing Laboratories 
(Deb. 6, Vol.XXXVII. 09·12~2(03) 
Col. 14448 

Private Sector Participation in Port Sector 
(Deb. 2, Vol. XXXVII, 03.12.2(03) 
Col. 342-U 

Privatisation of Steel Plants 
(Deb. 12. Vol. XXXVlI1. 17-12-2003) 
Col. 292·93 

Quality Upgradation Scheme for Tea 
Growers 
(Deb. 4, Vol. XXXVII, 05-)2-2003) 
Col. 273·74 

r..o- through Bas 10 SmaU Scale Units Reservation to Economic.lly Backward 
(Deb. 14. \bl. XXXVlll.19-12-2(03) CIuses(EBCs) 
Col 246-48 (Deb. 3, Vol. XXXVII, 04-12.2(03) 

Modemilahon of Mines Col. 305-06 
(Deb. II. Vol. xxxvm, 16-12.2(03) Resettlement and Rebabllitation Policy 
Col. 232-33 (Deb. 16. Vol. XXXVIIf,23·)2·2003) 

Na~ lonal Vector Borne Diseases Control 
ProsI-.liflle 
(Deb. 7. Vol. XXXVll, 10-12-2(03) 
Col. 221-23 

Col. 161-62 
Reviskm of Ceiling of Export of Chrome 

Ore ' 
(Deb. 10. Vol. XXXVII, 1~·t2·20(3) 
Col. 134·35 
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Science Education ! Export Target 
(Deb. 12, Vol. XXXVIIl,17-12-2003) I (Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 270-72 I Col. 193-95 

Setting up of New Steel Plants Inclusion of Labour Cooperatjve Societies 
(Deb. 5, Vol. XXXVII, 08-12-2003)' underSGRY 
Col.3IS (Deb. 6, Vol. XXXVII, 09-12-2003) 

Shortage ofStafTin Banks 
(Deb. 14, Vol. XXXVIII, 19-12-2003) 
CoJ.21S-16 

Silk Production 
(Deb. 4, Vol. XXXVII,OS-12-2003) 
Col. 313-85 

Smuggling of Commodities 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
CoL 24J.44 

Software Parks 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 383-86 

Suicide by Farmers 

Col. 19 
Need to make provisions in the Railway 

Budget and initiate construction of 
railway line between Dahanu and Nasik 
(MUR3n) 
(Deb. 11, Vol. XXXVIII. 16-12-2003) 
Col. 308-09 

Protection of Monuments 
(Deb. 5, Vol. XXXVII, 01-12-2003) 
Col. 125-26 

Restructuring of State Finance 
Corporation 
(Deb. 14, Vol. XXXVIII, ]9-12-2003) 
Col. 144-45 

(Deb. 5, Vol. XXXVII, 01-1 2-2003) Stamp Papers Scam 
Col. 219 (Deb. I, Vol. XXXVII, 02-12-2003) 

Tea Production in Southern States 
(Deb. 9. Vol. XXXVIJ, 12-12-2003) 
Col. 235-36 

Col. 14-16 
Suburban Rail Service on Vasai-Diva Rail 

Line 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 129-30 Telephone Exchanges in Kamataka 

(Dl'b. 12, Vol. XXXVIII. 17-12-2003) 
Col. 306-07 Swarnjayanti Gram Swarojgar Yojana 

(Deb. I, Vol. XXXVII, 02-12-2003) 
Works carried out by NICD Col. I 47-S0 

(Deb. 7, Vol. XXXVII, 10-12-2003) grad' fRail S' 7 Up atlon 0 way tatlons 
Col. 173- 5 ' (Deb. 13, Vol. XXXVIII, 11-12-2003) 

World Heritage Site at Hampi Col. 141 
(Deb. 15, Vol. XXXVIII,22·12-2oo3) Yadav,Dr.(Shrinlati)Sudha 
Col 137-31 

Wana,a, Sbri Chintaman 
Central Assistance to Drought Affected 

Stales 
(Deb. 5. Vol. XXXVII,08-12-2003) 
Co1.30S..()8 

Eradication of Dengue 
(Deb. 2, Vol. XXXVII, 03-12-2003) 
Col. 12-15 

Higher Grade Assistant Examinations in 
UC 
(Deb. 14. Vol. XXXVlII. 19-12-2oo3) 
Col. 153 

Vadav, Dr. Jaswanl Singh 

Additional amount for Centrally 
Sponsored Agricultural Scheme 
(Deb. 10, Vol. XXXVII, 15-12.2003) 
Col. 18·29 
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Additional POIb in Delhi Police ! Computerization ofTraffte Challan 
(Deb. 6, Vol. XXXVII, 09-12-20(3) I (Deb. I. Vol. XXXVII. 02-12-20(3) 
Col 260-6 I I Col. 49 
~ of Opium I Contributory Pension Scheme 

(Deb.n, Vol. XXXV Ill. 16-12-20(3) i (Deb. I. Vol. XXXVII, 02.12-20(3) 
Col 192 . Col 145-46 

Aan.M.widtForapCouftlrics in Film! D.P.E.P. 
ProdItc::Iion I (Deb. 7. Vol. XXXVII. 1Q..12-20(3) • 
(I)I1II.13, \t)I. xxxvm. 11-12-20(3), Col. 234-3S 
Col" I Delhi-Agra Corridor 

AIr II r .. wiIh Frace tor Development I (Deb. 2. Vol. XXXVII. 03-12-20(3) 
or .... 5yIIem i Col. 460-6 I 
(Deb.Il, VoI.XXXVm.11-12-2003) : Demand and Supply of Electricity in 
Col_ i Rajasthan 

AIIaat ... ofFwlda i (Deb. 3. Vol. XXXVII. 04-12-2003) 
(Deb .... Vol. XXXVII. OS-12-20(3) i Col. 179-11 
Col M-96 ! Details of Vacant Posts 

A--* MiIIioaI I (Deb. 14, Vol. XXXVUI.19-12-2003) 
(Deb. 12. \t)I. XXXVln,17-12-20(3) I Col. 256-57 
"-1 ....... l1l"i 1 "NI._' Deteriorating Condition of Powerloom 

Anistaace to States for Centrally Sector 
Sponsored Tourism and Cultur,1 (Deb. 4. Vol. XXXVII, OS-12-20(3) Sell.... Col2~7 

(Deb. 10, VoL XXXVII, IS-12-2oo3) : DevelopmentofAlwar 
Col2l1..a:z : (Deb. II, Vol. XXXVIII. 16-12-2003) 

.... J..,c,.s For AcricuJturaI Sector ! CoI.2SI-S9 
(DIb. 9, Vol. XXXVII, 12-12.20(3) DTH under KU Band 
Cal. 31·34 (Deb. S. Vol. XXXIX. OS-02-2004) 

a...ofKhdri Copper Mines Coll6S 
(DItt. 6. ~. xxxvn. 09-12-2003) , EconomicPackagcforFfl Cal. i (Deb. 10. Vol. XXXVII. IS-12-200n coc:n............. Col 356-S7 
(DIb.13, \bI. XXXVIII, 11-12-2003) ! EledrificationofvillapsbySoIarBalteries 
00L2:11W7 ! (Deb. 3. Vol. XXXVII, 04-12·2003) 

I 
eolmlOil Eatnace Examination for i CoI.31G-11 

Pad Ih.1 c.r.. i Exam1n.tionofG.ngmcn 
(DIIt .... Vol. XXXIX, 04-02-2004); (Deb. s. Vol. XXXIX. 0'-02-2004) 
0DI.25-26 I Col 214-15 
~ of Post Office. in I Export ofDefcnce Equipment 

• j d ! (Deb. S, Vol. XXXIX. 05-02-20(4) 
(DIIt.12. '*- xxxvm.17-12-2003) I Col 106-07 
0iIL.. I 
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Export of Edible Oil ' Import ofCNG and Export ofDiesel 
(Deb. 4, Vol. XXXVII, 05-12-2003) (Deb. 5, Vol. XXXIX, OS.o2-2004) 
Col. 324 Col. 194 

Fast Track Initiative Scheme I Import of Milk Powder 
(Deb. 2, Vol. XXXVIl, 03-12-2003) (Deb. 14, Vol. XXXVIII, 19-12-2003) 
Col 374 I Col. 225-26 

Financial Support for Sick PSUs I Indo-Pak Match 
(Deb. 8, Vol. XXXVIl, IH2-2003) I (Deb. I, Vol. XXXVIl, 02-12-2003) 
CoI.J69..70 Col. 134-35 

I 
Foreign Direct Investment I Installation of Computer Micro Chips on 

(Deb. 4, Vol. XXXVII, 05-12-2003) II Degrees 
Col.3SI (Deb. 4, Vol. XXXIX. 04-02-2004) 

Foreign Educational Institutes ! Col. 54 
(Deb. 12, Vol. XXXVIII. 17-12-2003) I Insurance to Students 
CoI.375-77 (Deb. 4, Vol. XXXIX, 04.02-2004) 

Funds for Family Welfare Programme t Col. 136-37 
(Deb. 2, Vol. XXXVIl, 03-12-2003) ; Launch ofCartosat-1 
Col. 121-22 ; (Deb. 2, Vol. XXXVIl, 03-12-2003) 

Funds for Rajasthan 
(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. 252 

Funds Provided under improved Chulha 
Pariyojna 
(Deb. 3, Vol. XXXVII, 04-12-2003) , 
Col. 275 

Col. 277-78 
Losses of FI's 

(Deb. 9, Vol. XXXVIl. 12-12-2003) 
Col. 160-62 

Modernisation of Jail 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 274-76 

Funds under Rural Development Schemes National Gas Grid by GAIL 
(Deb. II, Vol. XXXVIII. 16-12-2003) (Deb. 13, Vol. XXXVIII, 18-12-2003) 
Col 193-91 Co1.334-35 

Gomti River Front Project 
(Deb. 5. Vol. XXXVIl, 08-12-2003) 
Col.2T1 

Gratuity to Teachers 
(Deb. 4, Vol. XXXIX. 04.02-2004) 
Col. 1\9-20 

Gujarat Riocs 

NCES Projects in Rajasthan 
(Deb. 13. Vol. XXXVIll, 18-12-2003) 
co/.m 

New Research Works at Agriculture 
Universities 
(Deb. 5. Vol. XXXVII. 08-12-2003) 
Col. 94 

(Deb. I. Vol. XXXVII, 02-12-2003) NewSchemeforWelfareofTribes 
Col. 189 (Deb. 9, Vol. XXXVIl. 12-12-2003) 

Implementation of Hydro Electric Project 
in Rajasthan 
(Deb. 3, Vol. XXXVII. 04-12-2003) 
Col. 375 

Col. 228·30 
Oftloading of Shares in ONGC and Oil 

PSUs 
(Deb. 7, Vol. XXXVII. 10-12-2003) 
Col. 171 
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Opening of Science Museums 
(Deb. 5, Vol. XXXVII. 08-12-2003) 
Col 191-92 

Pipeline from Mundra to Ddhi by HPCl 
(Deb. S. Vol. xxxvn, 11-12-2003) 
CoL 191 

Population C.ontrol 
(Deb. 7, Vol. xxxvn. 10-12-2003) 
CoL 297-91 

Position ofNathpa Jhlkri Power Project 
(Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 14 

Power ofSEBI 
(Deb. 14, Vol. XXXVIII. 19-12·2003) 
Col 269 

Power Projects by NTPC in Saudi Arabia 
and Oman 
(Deb. &. Vol. XXXVII, 11-12-2003) 
CoI.2hI-62 

Primary. ~ondary. Higher Secondary 
Schools ill ViIJaseslTowns 
(Deb. 7. VOl. xxxvn. 10-12-2003) 
Col 26&-74 

Reduction of Rural Development Sdldtle5 
(Deb. II, Vol. XXXVIII, 16-12-2003) .. 
Col. 233-39 

Setting up of New Steel Plants 
(Deb. 5, Vol. XXXVll, 08-12-2003) 
CoUIS 

Special Status Under Article 3701371 
(Deb. I, Vol. XXXVII. 02-12-2003) 
Col. 209-10 

Student Loan Scheme by NMDFC 
(Deb. a, Vol. XXXVII, 11-12-2003) 
Col4J..4S 

Study on Tigers Turning Man-Eaters 
(Deb: IS, Vol. XXXVIII, 22-12-2003) 
Col. IS 

Supply of Sugar to Rajasthan 
(Deb. 14, Vol. XXXVIU, 19-12-2003) 
Col. 154 

Telephone Exchanges in Rajasthan 
(Deb. 2. Vol. XXXVII, 03-12-2003) 
Col. 292-94 

Withdrawal of Extended College Schemes 
byUGC 
(Deb. 4, Vol. XXXIX. 04-02-2004) 
Col J34 

World Bank loan to Rajaslhan for Primary 
Education 
(Deb. 9, Vol. XXXVII. 12-12-2003) 
CoI.24J.44 

Relief on Apicuituralloam WTO's Confertnc:e in Cancun 
(Deb. 4. vol. XXXVII. 05-12-2003) (Deb. S, Vol. XXXVII, 01-12-2003) 
Col. 232 Col 324 

Retirement "Ie of Scientists \ Yadn, Stili 8ItaI CIwadn 
(Deb. 10, Vol. XXXVII, IS-12-2(03) 
ColJ43-45 

Scheme for Mentally Retarded and 
Physically Handicapped Children . 
(Deb. 12. Vol. XXXVUI, 17-12-20(3) 
Cot 26-37 

Schemes fur Textiles Sector 
(Deb. 14. Vol. XXXVIII. 19-12-2003) 
Col. 43-44 

Setting up of Hospitals in Rajasthan 
(Deb. 12, Vol. XXXVIII,17-12-2003) 
Col. 28M I 

Need for construction of a bridge on river 
Saryu at Bidhar Ghat and proper repair 
and rnainlenance ofBidbar-GhanJhata-
Khalil.bad-Karmaini road in Uttar 
Pradesh under Central Road Fund 
Scbeme(MUR 371) 
(Deb. 3, Vol. XXXJX. O)..()2-2004) 
Col. 7),74 

fadav,S.rt DneDdn Pnud 
Alloc:ation ofFunda for NH-104 

(Deb. 12, Vol. XXXVI1I, J7-12.2(03) 
Col. 369 
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Constitution (Ninety-Seventh Amend-
ment) BiII--{Amendment of articles 75, 
164, insertion ofnew articl,e 361B and 
amendment of the Tenth Schedule}-
Consid. & Pass 
(Deb. 11, Vol. XXXVIII, 16-12-2003) 
Col. 350-51 

Four Laning on East-West Corridor 
(Deb. 12, Vol. XXXVIIl, 17-12-2003) 
Col. 352-53 

Inclusion of C-Ottage Industry Subject in 
Syllabus 
(Deb. 12, Vol. XXXVIII,17-12-2003) 
Col. ISS 

~eed to merge aU the rural banks with 
NABARD and set up an Indian 
National Rural Bank with a view to ; 
boOst naal economy (MUR 377) 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 474 

Prime Minister's Statement on the 
Resignation ofShri Dilip Singh Judev 
from the Council of Ministers 
(DURI93) 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 380 

Recent IIlcidents of violence in Assam and 
some other parts ofthe country due to 
Recruitmcflt Policy of the Railways 
(OUR 193) 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 468-70 

Reporte4Need for a fmandal package to 
Bihar for development works in the 
State (CA) 
(Deb. 9, Vol. XXXVII, 12-12-2003) 
CoI.329-33 

Shisum Trees 
(Deb. 10, Vol. XXXVII, 15-12-2003) 
Col.2l1-12 

Standing Committee on Food, Civil 
Supplies and Public Distribution -
Twenty Third to Twenty-Sixth Report-
Presented 
(Deb.n, Vol. XXXVIU, 18-12-2003) 
Col. 403 

Standing Committee on Food, Civil 
Supplies and Public Distribution -
Twenty-Seventh Report - Presented 
(Deb. 16, Vol. XXXVIII, 23-12-2003) 
Col. 367-68 

Statutory Resolution Re : Disapproval of 
Prevention ofTerrorism (Amendment) 
Ordinance and Prevention ofTerrorism 
(Amendment) Bill-Consid. & Pass 
(Deb. II, Vol. XXXVIII, 16-12-2003) 
Col. 503-04 

Unemployment situation in the country -
(DUR 193) 
(Deb. 16. Vol. XXXVIII, 23-12-2003) 
Col. 494-95 

Yadav, Shri Dinah ChaRdra 

Annual Oeath Rail: of Workers in 
InclIstrial ~ctor 
(Deb. 5, Vol. XXXVII. 08-12-2003) 
Col. 74-77 

Building up of Naval Wing by LTTE 
(Deb. 3, Vol. XXXVII. 04-12-2003) 
Col. 295-96 

Child Development Sc.hemes 
(Deb. 7, Vol. XXXVII. 10-12-2003) 
Col. 182-90 

Committee on Anganwadi Workers! 
Sahayikaas 
(Deb. 2. Vol. XXXVII, 03~12-2003) 
Col. 451-52 

Contaminale4 Vegetables 
(Deb. S, Vol. XXXVlI. 08-12-2003) 
Col. 244-45 

Facilities at Retail Outlets In Bihar 
(Deb. 8, Vol. XXXVII, 11-12-2003) 
Col. 190 

Failure of DO to cover Incident 
(Deb. 3, Vol. XXXvn. 04-12-2003) 
Col. 223 
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Fake Tourist Offices : VIIdav.SluiPradip 
(Deb. S. Vol. XXXVII. OB-12-2003) 
CoUll 

Allocation offoodgrains under SGRY 
(Deb. I, Vol. XXXVII, 02-12-2003) 

Inquiry into Security Lapses Col. 23-26 
(Deb. 3. Vol. XXXVII, 04-12-2003) Conversion Proposal from Jharkhand 
CoL 113-14 i (Deb. 2, Vol. XXXVII, 03-12-2003) 

Marketing ofLccrozoIe i Col. 136-37 
(Deb. 12. ~. XXXVllI, 17-12-2003) Cultivation of Herbal Plants 
ColI02-G3 (Deb. 10, Vol. XXXVII, 15-12-20(3) 

MiO-21Cn11h Col.l80-81 
(Deb. 3. Vol. XXXVII, 04-12-20(3) I ~O/AIR in Jharkhand 
Col3S3-S4 ! (Deb. 3, Vol. XXXVII. 04-12-2003) 

New Fuel Poliq ! Col. 86 
(Deb. 13. Vol. XXXVIlI. 11-12-2003) I Naxali:8m 
CoI.26S~ . i (Deb. I, Vol. XXXVII. 02-12-2003) 

New Guidelines for Selec:lion of Dealers : Col. 178-8 I 
(Deb. B. Vol. XXXVII, 11-12-2003) I Pattici~ of Women in NOOs 
CoL4142 i (Deb. 7, Vol. XXXVII. 10-12-20(3) 

. I C<>1. 14s-46 
Offensive Portrayal ofHlIlClu God! . 

I Deb. 7, Vol. XXXVII, 10-12-2003) ; PenUinJ Power Sub-SIIbOnS inJbarkhand 
C~216-J7 (Deb. 13, Vol. XXXVIII, 11-12-2003) 

i Col 139 
Oil iIPd G2IS Explonlion in Ribar : . 
(~b 3. Vol. XXXVII. 04-12-2003) I ~=:nfi'omSmaJIH)'droPowcr 
COl. 126-27 (Deb. B. Vol. XXXVII, 11-12-2(03) 

Poor Quality of Bulbs , CoI.I5-16 
(Deb. 4. Vol. XXXVII. 05·12·2003) ; Pro<:urementCentres 
Col 372-73 . (Deb. 9. Vol. XXXVII, 12·)2-2003) 

ProcumnentofMirageAircraft I ColI21-24 
(Deb. 13, Vol. XXXVIII, 11-12-2003) Revival of Mills in Deoghar 
Col. 163 (Deb. 3, Vol. XXXVII. 04-12-2003) 

Rise in the Prices of Fertilizers Col. 222 
(Deb. 6. Vol. XXXVII, 09-12-2003) VigilanceandMonitoringCommittees 
Col. 57·51 (Deb. II, Vol. XXXVIII, 16-12·2003) 

Safety Measures in Coal Mines Col. 157-66 
(Deb. 10. Vol. XXXvn, 15-12-2003) , V .... SltrtSlul .... 

CoI.97-I~ . I Non-declaration of Statutory Minimum 
SAl Centres an Bihe' I Price for Suprcant 

\ Deb. I. Vol. XXXVII, 02-12-2003): (Deb. \0, Vol. XXXVII. \s·12-200) 
('.01. 71-79 ! CoI.4*51 

U[)JSHA Project 1 Supr Cess (AmendrnenI) Bill. 2OOl-1nt. 
(Deb. 2, Vol. XXXVII. 03-12·2003): (Deb. IJ. Vol. XXXVUJ, .4-12.2003, 
Col. 206-07 ; Col. 3OS-06 



NAME INDEX 647 

Vernauld .. 5111i K. I Gratuity to Teachers 
Arrears of State Governments with Banks I (Deb. 4, Vol. XXXIX, 04-02-2004) 

(Deb. 14, Vol. XXXVIlI, 19-12-2003) G:lI. 119-20 
ru.227-2B . Housmg Loan and Insurance Cover for 

Cases Registered Under MRTP Poor 
Commission (Deb. 6, Vol. XXXVII, 09-12-2003) 
(Deb. 9, Vol. XXXVII, 12-12-2003) ru.I40-41 
G:ll ]64 

. Indian Assistance to Pakistan for Software 
Central ASSIstance to Drought Affected G wth 

States I ro 
(Deb. S, Vol. XXXVII, 08-12-2003) (Deb. 4, Vol. XXXIX, 04-02-2004) 
G:l1.30S-08 G:l1.31 

Chromite Mines ! Interest Rates on Loans by HUDCO 
(Deb. I S, Vol. XXXVIII, 22-12-2003) I (Deb. I, Vol. XXXVII, 02-12-2003) 
G:ll97.99 . I Col. 78 
. I 

Community Apartments for Senior Citizens : Literacy Rate 
(Deb, 9, Vol. XXXVII. 12-12-2003) (Deo. 2, Vol. XXXVII, 03-12-2003) 
CoI.2OB Col. 68-94 

Constitution (One-Hundred Amendment) Management of Calcutta Stock Exchange 
Bill-Amendment of Eighth (Deb. 14, Vol. XXXVIII. 19-12-2003) 
Schedule- Consid. " Pass G:lI.261 
(Deb. I S, Vol. XXXVHl, 22-12-2003) : •• h . d F'sh' Col. 386 : "'Iec amze I mg 

(Deb. 10. Vol. XXXVII. 15-12-2003) 
Defence Coopemion with U.S. I Co1.334-37 

(Deb. 4, Vol. XXXIX, 04-02-2004) : 
CoI.34-3S . Merger of Haridwar District with Uttar 

Pradesh 
Discrimination against Women Workers 

(Deb. S, Vol. XXXVII, 08-12-2003) 
Col. 199 

Exploration of Oil in Rajasthan 
(Deb. S. Vol. XXXIX. 05-02-2004) 
G:l1.159~ 

External Loan for the Welfare Schemes 
(Deb. 14. Vol. XXXVIII, 19-12-2003) 
G:l1.1O-71 

Fiscal DefICit of Centre and States 
(Deb. 4, Vol. XXXVII, 05-12-2003) 
Col. 34142 

Funds to NGOs 
(Deb. " Vol. XXXVll, \1-12-2003) 
ru.3~1 

(Deb. 6, Vol. XXXVII, 09-12-2003) 
Col. IS3·,54 

Modem Light Weight Coaches for Metros 
(Deb. 6, Vol. XXXVII, 09-12·2003) 
CoJ.85 

Monitoring of Loans Advanced by Banks 
(Deb. 9. Vol. XXXVII. 12-12-2003) 
Col. 230-3 I 

Need to provide Central Assistance to the 
Government of Andhra Pradesh to 
tackle the drought situation in the State 
(MUR317) 
(Deb. I, Vol. XXXVII, \1-12-2003) 
G:l1.413-14 
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Need to provide flfUlllCial assiswtce to Setting Up of Defence University in 
the Goverrunent of Andbte Pradesh for Haryana 
restorative work in the cyclone affected (Deb. 8, Vol. XXXVII, 11-12-2003) 
1fta5 of the Slate (MUR 3 TI) Col. 208-09 
(Deb. IS, \bl. XXXVlII. 22-12-2003) I SWlding Committee on Railways-Action 
cot. 3~27 : Taken Statement-Laid 

Need to provide special grants to Bbarat I (Deb. 4. Vol. XXXVII, 05-12-2003) 
Heavy Plates and Vessels Limited in! ColAO I 
Andbra Pradesh to make viable i Standiag Committee on Railways-
(MUll 377) I Fifteenth Report-Presented 
(Deb. S, Vol. XXXIX, 05-02-2004) i (Deb. II, Vol. XXXVIII.I6-J2-200J) 
CoI.2ao.&1 ! CoI.lOS 

I 
Opening and Expansion of Schools/ : Standin, Committee on Railways--

Boarding Schools! Colqcs.t HostetsJ fourteenth Report-Prcsenled 
TechnicalTr.aining Centres (Deb. 2, Vol. XXXVll, 03-12-2003) 
(Deb.H, Vol. XXXVIII, 11-12-2(03) Col. 4&3 
CoJ.360-66 Sugar Devclopment fund 

PowcrBlackouts (Deb. 14, Vol. XXXVIII, 19-12·2003) 
(Deb. I, Vol. XXXVII, 11-12-2003); C..,1.I59--72 
Cot 103 ; Welfare Schemes for Old People 

P . ...... 's : \Deb. I. Vol. XXXVII. 11-12-2003) 
rime .... mlster Ii talemenl on the: Col 279-331 

Resignation ofShri Dilip Singh Judev. ; . . .. 
from the Council of Ministers' WonnsmCadburyDaJryMdkChocotate 
(OUR 193) (Deb. St Vol. XXXVII, 08-12-2(03) 
(Deb. 7, Vol. XXXVII, 10-12-200J); Col 1 .. 7 
Col. 428-3 1 i Zahedi.SlniMUlloob 

Report of Joint Committee on Pesticide 
Residues in and safely S&andardsfor 
Soft Drinks, Fruil Juice and Other 

Ban on Use and Import of Mercury 
(Deb. S, Vol. XXXVII. 08.12-2003) 
ColSWO 

Beverages-Extension of lime- Cbartetofdemanda forBSCL 
Motion Adopted (Deb. 13. Vol. xxxvm. 11--12-2003) 
(Deb. 7, Vol. XXXVll, 10-12.200j), Col,2JO 
Col. 359'('() : Closure of Collieries by EeL 

RuralCreditSystem i (Deb. I. Vol. XXXVII, 02-12-2003) 
(Deb. 9, Vo.I. XXXVII. 12-12-2003) ~ C.oL41 
Col. 249 . Compensation to Project affecled Persona 

Safely ofDanu oITamluk·Oigha Rail Projc<:t 
(Deb. 10, Vol. XXXVII. 15-t2-2oo3) (Deb. S. Vol. XXXVII. 11·12-2003) 
C.o1 108-<19 Col. I n-" 

Selection of Players for Olympic ('JiImeS 
(Deb. S. Vol. XXXIX, 05-02-2004) 
CotSI 

. Development of Chiria Iron Ore Mine of 
lISCO 
(Deb. 10, Vol. XXXVn.I'-12-2003) 
Cot. 353-S4 
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Discharge of untreated Sewage into Sea ! Pension to Ex-Servicemen 
by Hotels i (Deb. 5, Vol. XXXIX, 05-02-2004) 
(Deb. 10, Vol. XXXVII, 15-12-2003) I Col 1.4142 
Col. 79 RB[ Stake in Banks 

Discovery ofa SlUpa I (Deb. 14, Vol. XXXVlIJ, 19-12-2003) 
(Deb. 5, Vol. XXXVII, 08-12-2003). CoI.286 
CoL 190-91 Revival of Burn Standard Company 

Limited 
Doubling of Khana-Sainthia Section (Deb. 13, Vol. XXXVIII, 18-12-2003) 

(Deb. 13, Vol. XXXVIII, 18-12-2003) I Col 82 
I .-83 

CoL 346 I 
Revival Scheme for aSCL 

Foreign Exchange Reserve I (Deb. 8, Vol. XXXVD, 11-12-2003) 
(Deb. 9, Vol. XXXVII, 12-]2-2003), Col. 69-70 

Col. 34 i SaJe of Harmful Pesticides 
Handing over of Coal Mines to Private I (Deb. 12, Vol. XXXVIII, 17-12-2003) 

Parties by ECL j Col. 105-06 
(Deb. I, Vol. XXXVII, 02-12-2003) I SbareofAgriculturalandAlliedProducts 
Col. 177-78 inExp0rt5 

III EffectsofG.M.Crops (Deb. 10, Vol. XXXVD, 15-12-2003) 
(Deb. 10, Vol. XXXVII, 15-12-2003) I Co1.365-66 
Col. 269-70 Stoppage of Train At Kalinagar Railway 

Import ofCoaJ by SAIL I Station 
(Deb. 5, Vol. XXXVII, 08-12-2003) (Deb. 3, Vol. XXXVII, 04-12-2003) 
Col. 253-54 Col. 86-87 

[ Zlwma. Shri Vanlal 
Manufacturing of Rail Coaches 

(Deb. 13, Vol. XXXVlIl, 18-12-2003) Need to open trade route between India, 
Col. 281-89 I M~anmar a.nd Bangladesh from 

MlZOram for Its all round development 
Outsourcing of Coal Bearing Patches I (MUR377) 

(Deb. I, Vol. XXXVII. 02-12·2003) I (Deb. 10, Vol. XXXVII, 15-12-2003) 
Col. 132-33 CoL 474 

MGIPMRND-4628L5-22-02-2007. 



Published Under Rules 379 and 312 oftbe Rules of Procedurt and Conduct of 
Business in Lok Sabha (E.levemb Edition) and printed by the Manager, 

Govanment oflndia Press.Minlo Road, New Delhi-II 0 002 


	0001
	0002
	0003
	0005
	0006
	0007
	0009
	0010
	0011
	0012
	0013
	0014
	0015
	0016
	0017
	0018
	0019
	0020
	0021
	0022
	0023
	0024
	0025
	0026
	0027
	0028
	0029
	0030
	0031
	0032
	0033
	0034
	0035
	0036
	0037
	0038
	0039
	0040
	0041
	0042
	0043
	0044
	0045
	0046
	0047
	0048
	0049
	0050
	0051
	0052
	0053
	0054
	0055
	0056
	0057
	0058
	0059
	0060
	0061
	0062
	0063
	0064
	0065
	0066
	0067
	0068
	0069
	0070
	0071
	0072
	0073
	0074
	0075
	0076
	0077
	0078
	0079
	0080
	0081
	0082
	0083
	0084
	0085
	0086
	0087
	0088
	0089
	0090
	0091
	0092
	0093
	0094
	0095
	0096
	0097
	0098
	0099
	0100
	0101
	0102
	0103
	0104
	0105
	0106
	0107
	0108
	0109
	0110
	0111
	0112
	0113
	0114
	0115
	0116
	0117
	0118
	0119
	0120
	0121
	0122
	0123
	0124
	0125
	0126
	0127
	0128
	0129
	0130
	0131
	0132
	0133
	0134
	0135
	0136
	0137
	0138
	0139
	0140
	0141
	0142
	0143
	0144
	0145
	0146
	0147
	0148
	0149
	0150
	0151
	0152
	0153
	0154
	0155
	0156
	0157
	0158
	0159
	0160
	0161
	0162
	0163
	0164
	0165
	0166
	0167
	0168
	0169
	0170
	0171
	0172
	0173
	0174
	0175
	0176
	0177
	0178
	0179
	0180
	0181
	0182
	0183
	0184
	0185
	0186
	0187
	0188
	0189
	0190
	0191
	0192
	0193
	0194
	0195
	0196
	0197
	0198
	0199
	0200
	0201
	0202
	0203
	0204
	0205
	0206
	0207
	0208
	0209
	0210
	0211
	0212
	0213
	0214
	0215
	0216
	0217
	0218
	0219
	0220
	0221
	0222
	0223
	0224
	0225
	0226
	0227
	0228
	0229
	0230
	0231
	0232
	0233
	0234
	0235
	0236
	0237
	0238
	0239
	0240
	0241
	0242
	0243
	0244
	0245
	0246
	0247
	0248
	0249
	0250
	0251
	0252
	0253
	0254
	0255
	0256
	0257
	0258
	0259
	0260
	0261
	0262
	0263
	0264
	0265
	0266
	0267
	0268
	0269
	0270
	0271
	0272
	0273
	0274
	0275
	0276
	0277
	0278
	0279
	0280
	0281
	0282
	0283
	0284
	0285
	0286
	0287
	0288
	0289
	0290
	0291
	0292
	0293
	0294
	0295
	0296
	0297
	0298
	0299
	0300
	0301
	0302
	0303
	0304
	0305
	0306
	0307
	0308
	0309
	0310
	0311
	0312
	0313
	0314
	0315
	0316
	0317
	0318
	0319
	0320
	0321
	0322
	0323
	0324
	0325
	0326
	0327
	0328
	0329
	0330
	0331
	0332
	0333
	0334
	0335
	0336
	0337
	0338
	0339
	0340
	0341
	0342
	0343
	0344
	0345
	0346
	0347
	0348
	0349
	0350
	0351
	0352
	0353
	0354
	0355
	0356
	0357
	0358
	0359
	0360
	0361
	0362
	0363
	0364
	0365
	0366
	0367
	0368
	0369
	0370
	0371
	0372
	0373
	0374
	0375
	0376
	0377
	0378
	0379
	0380
	0381
	0382
	0383
	0384
	0385
	0387
	0389
	0390
	0391
	0392
	0393
	0394
	0395
	0396
	0397
	0398
	0399
	0400
	0401
	0402
	0403
	0404
	0405
	0406
	0407
	0408
	0409
	0410
	0411
	0412
	0413
	0414
	0415
	0416
	0417
	0418
	0419
	0420
	0421
	0422
	0423
	0424
	0425
	0426
	0427
	0428
	0429
	0430
	0431
	0432
	0433
	0434
	0435
	0436
	0437
	0438
	0439
	0440
	0441
	0442
	0443
	0444
	0445
	0446
	0447
	0448
	0449
	0450
	0451
	0452
	0453
	0454
	0455
	0456
	0457
	0458
	0459
	0460
	0461
	0462
	0463
	0464
	0465
	0466
	0467
	0468
	0469
	0470
	0471
	0472
	0473
	0474
	0475
	0476
	0477
	0478
	0479
	0480
	0481
	0482
	0483
	0484
	0485
	0486
	0487
	0488
	0489
	0490
	0491
	0492
	0493
	0494
	0495
	0496
	0497
	0498
	0499
	0500
	0501
	0502
	0503
	0504
	0505
	0506
	0507
	0508
	0509
	0510
	0511
	0512
	0513
	0514
	0515
	0516
	0517
	0518
	0519
	0520
	0521
	0522
	0523
	0524
	0525
	0526
	0527
	0528
	0529
	0530
	0531
	0532
	0533
	0534
	0535
	0536
	0537
	0538
	0539
	0540
	0541
	0542
	0543
	0544
	0545
	0546
	0547
	0548
	0549
	0550
	0551
	0552
	0553
	0554
	0555
	0556
	0557
	0558
	0559
	0560
	0561
	0562
	0563
	0564
	0565
	0566
	0567
	0568
	0569
	0570
	0571
	0572
	0573
	0574
	0575
	0576
	0577
	0578
	0579
	0580
	0581
	0582
	0583
	0584
	0585
	0586
	0587
	0588
	0589
	0590
	0591
	0592
	0593
	0594
	0595
	0596
	0597
	0598
	0599
	0600
	0601
	0602
	0603
	0604
	0605
	0606
	0607
	0608
	0609
	0610
	0611
	0612
	0613
	0614
	0615
	0616
	0617
	0618
	0619
	0620
	0621
	0622
	0623
	0624
	0625
	0626
	0627
	0628
	0629
	0630
	0631
	0632
	0633
	0634
	0635
	0636
	0637
	0638
	0639
	0640
	0641
	0642
	0643
	0644
	0645
	0646
	0647
	0648
	0649
	0650
	0651
	0652

